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HOW TO USE THE INDEX 

The Index is arranged alphabetically with the Subject Index and Name 
Index separated and printed in the following order: Plrt-I SUBJECT INDEX 
Part-II-NAME INDEX. At the end of every entry, the Volume Number of the 
Debates is given in Roman numerals in parenthesis followed by the date of the 
Debates and column number. [Printed as (XXXI 29-8-73) 182]. 

Under every main heading including various names, entries pertai ning to 
Questions and Answers are arranged fim, followed by entries pertaining to the 
proceedings other than Questions and Answers separated by the word"Debates" 
in italics. . 

All the Bills are alphabetically arranged under the main heading "BILL 
(S)". 

Information pertaining to Railways has been indexed under the vario 
main headings commencing with the word Railways, e.g. ''RAILWAY LINES.' 
"RAILWAY TRAIN(S)," "RAILWAY EMPLOYEES" etc. 

All the papers laid on the Table of the Lok Sabha are indexed only under 
the main heading "PAPERS LAID ON THE TABLE". 

Information regarding various States in Idftia and the various foreign 
countries has been indexed under their respective names. 

A list of abbreviations used in the Index is given below: 
A. M. Adjournment Motion 
B. O. H. Business of the House 
C. A. Calling Attention to Matter of Urgent Public 

)
'ODSid. 

. oosid. Cl. 
E.G. 

,J.E.G.(R) 
U.S.G. 
·).S.G·eR) 
lis. 

H.A.H.Dis 
Int. 
',.S. 

~ L .. i .. P. 
. ct. 
~. S. 

... es. 
St. 

Importance 
Consideration Stage of a BiIl 
Consideration of the Clauses of a Bill 
Demands for Excess Grants 
Demands for Excess Grants (Railways) 
Demands for Supplementary Grants 
Demands for SupplementarY Grants (Railways) 
Discussion 
Half-an-Hour Discussion 
Introduction Stage of a Bill 
Lok Sabha 
Motion 
Question of Pri vilege 
Petitions 
Rajya Sabha 
Resolution 
Statement 

(iii) 



INDEX 
TO 

LOKSABHA DEBATES 
(FIFTH SERIES) 

VOLUME XXIX to XXXI 

EIGHTH sESSION OF FIFTH LOK SABHA 

11UY 23, 1973 £0 Septembe1' 5. 1973/Sravana 1, r895 
<Saka) U1 Bhadro 14, z895 (Saka) 

Part I-Subject Index 
ABDULLAH, SHEIKH: 

; 

Progress ot Talks. between Emis-
&aries of Government of India, 
ShriParthasarthy and Plebiscite 
l"ront Leader, Sheikh Abdullah 
(XXIX-1-8-7J), 151. 

ABORTION: 

Calles of abortion since the imple-
mentation . of Medical Termina-
tion of Pregnancies Act, 1972 
tXXX-6-8-73), 53. 

ACCIDENT(S) : 

Death o.f Miss Patricia in a Road 
Accident at Rajendra Prasad 
Road. New Delhi (XXIX-
1-8-73), 139-40. 

DiScrinunation between Victims of 
Air and Rail at'Cidents in the mat-
ter of payment of compensation 
(XXXl-28-8-73). 93. 

Inquiry illto the colliSion of a lorry 
\\ith a car near Vijayawada 
l'A.P.) (XXX-:--HI-8-'j3). 71. 

See also "Air h:cidents" also 
"Railway Accidents" ... 

ACCOUNTING CLASSmCATION: 
Proposed Change in the System 01. 

Accounting Classification (XXIX 
-27-7-73), 73-74-

ACT(S): 
Amendment of Industl'ial Disputes 

Act to include Employees in HI»-
Pltal~, Colleges and Universities 
<XXIX-2-8-73). 94--95. 

Amendment to !d.R.P.T. Act 
(XXIX-24-7-73>, 128. 

INTUC Resolution to amend tile 
Payment of Gratuity Ad 
(XXIX-2-8-73), 88-89. 

Proposed Amendments to Delbi 
Rent Control Act. 1958 (XXIX-
23-7.;73), 161. 

Prost!('ution of a correspondent of 
an English Daily under O1ftci8ls 
Secrets Act (XXIX-25-7-73>, 47. 

Relaxation of M.R.P.T. Act 
(XXIX-24-7-73). ]06. 

ACTING TRAu..'1NG INSTITU-
TIONS: 
Proposal to ball Institutions in-

dulged in rum Training . and 
Traini.!'lg in Art of Acting SchoW. 
(XXXI--28-8-73), 89-90. 



SUBJECT INDEX 

ADIVASlS: 
Activasi Students sent abl"OBd 

(XXXl-27-8-73>, 114. 

AUegedsale of Adivasi Girls in 
Punjab lXXXI-29,..8-73), 235. 

Declaration of Adivasi At-eas; in 
States (XXXI-2~-8-73), un. 

Development at Adivaai· Vidyapith 
(XXIX-23-7-73), 148. 

Funds to help Adivasis Uvinl out-
side Tribal Blocks (XXX--6-8-
73), 152-54. 

Land dIstributed among Adivasis 
during 19'12>-73 (XXXX--27-B-'1S). 
114-

Proposal to set up a Ministry in the 
Centre to look aftefo the interest, 
of the Adivuis (~a.7S), 
9t. 

Becruitment of Adivasis against Re-
. served Posts eXXXI-29-8-73). 
ttt 

Status of Adivasie olSlUlU)a and 
Bastar Districts who· revolted 
against Britisbers in 1910 as Free 
dam Fighten(XXXI~8-73), 
.c;. 

Study of Functioning of Coopera-
tives in Adivasi Areas (XXX-
20-3-73), 156-S8. 

See also "S.C. and S.T." also 
''Tribals''. 

ADJOURNMENT MOTION (8): 
Abnormal rise in prices of essen-

tial commodities . (Adj. M) 
(XXIX-23-7-73). 262--67, 295-
446. 

Disruption of Railway Servjces due 
to absenteldtim by LocQ Running 
Sluff (Adj. M) (XXIX-3-8-'13). 
231-36;~. 

.Re. Motion or Adjournment· 
(XXIX-27-7-73), 244--48. 

(ViolaUon or assurance on take-
.over of wholi!-salc trade in Rice) 
(XXXl-3-9-73). 1--13. 

ADMINISTRATIVE REFORMS COM-
MISSION: . 

ImplementatiOn of A.R.C.'s re-
commendations. by LIC r-. ()P+;tI-
ing of full fledged Branch Ofticea 
in Districts (XXX-17-8-73), ]70. 

ADULT LITERACY CA:M:PAlGN: 

Programme for lipread of Adull 
Literacy campailn (XXX-13-'-
73). 9O-1n. • . 

ADUL'l'ERA'I'lON: 

Adulter.tioD in rice, ll'aW. oil, 
.... apices and 100d artict. 
(XXIX~-7-78). iii. 

Adulteration o{Food articlet 
(XXXI-29;..80-73), 125. 

Adulteration of Tea (XXJV-
23-'1-'13), WI. 

Application of 'prevention of food 
adulteration Act <XXX-20-8-74L) 
12.7-28 . 

Appreciable amuunt of lead found 
il\Gulal, SiDdur, Surma .Del 
mOlDing sample of. clrinkin, 
water from a tap (XXX-20-8-
'13), 152-53. 

Cases of adulteration in Baby Food 
(XXX.:.....fi-8-73). 133-M 

Controlling Adulteration of Food 
Artieles and Sale ofFO()dgrains at 
Black Market. under Pro\'1sion.'! of 
Defence of India Rules (XXXl-
27-8-73), 159. 

Country-wide Drive 8,gamst Adul-
teration of Food stuff.· and DruP 
<XXIX-30-7 .. r.n. 77. 

Flourishing Trade in Adulterah~ 
Medicines in India (XXIX--
30-7-73), ]72-

Large scale adulteratioit of l"u.lMI 
(XXL"<-23,..7-73), 235. 

Law for punishing Multerators of 
Foodst,utJs as manutactu.rer" and 
Wholesale Dealers (XXX-aD-B-
73},·73. 

Nanle5 of firnll! prosecuted UDder 
the Prevention of FOOd Adultera-
tion Act in Delhi. (xxx.-
20-8 .. 73). 18!J-llO. 

-.-. ----- --.-----.---.---. ..,....---~. ---_ .. __ . --.'="'.,.-..•. --........ ~.- ...... _""-



SUBJECT INDEX 3 

ADULTERATION-Contd. 

Result of inquiry instituted in con-
nm:tion with deaths due to adul-
terated drinks in Delhi (XXX-
22-8-73), 175. 

Sale of Adulterated Food Articl'cs 
in Vasant Vihar, New Delhi 
{XXXI-27-8-73}, 67. 

5P.tting up of an Agency to Check 
Adulteration in Kerosene Oil and 
Petroleum (XXIX--31-7-73) , 1M. 

Slackness of Govermnent Machi-
nery In dealing with Food sam-
ples and Adulteration cases in 
Delhi IXXIX--30-7-'13), M-28. 

ADVERTISEMENT'S: 
AdVertisement of NSlC MateriafRe. 

&nal1 Units in RegiPnaJLan-
guages OCXXI-29-8-73), 194. 

Proposal to ban the posters at places 
other than those licenced in Delhi 
(XXX--3-3-73), 160-61. 

ADVERTISERS: 
Government's Pressure on Adver-

tt ... ers (XXlX-25-7-73). 175-76. 

AFGHANISTAN : 
Afghanistan's Demand for Profes-

sors from India (XXIX-
30-1-73), 53. 

Assistance to be provided to A1gha-
nistan in the fields of Music and 
Film making tXXIX-l-8-73). 
82-83. 

r;.xchunge of Dele~ation between 
India and Afghanistan fOr "Mutual 
Cooperation (XXXl-23-8~73). 
lOt. 

i xport of Newsprint to Afghanistan 
(XXXI-29-8-73 > , 242. 

AFRICA-Contd. 

Indian repatriates from Atri.ca~ 

countries <XXX-16-$-73). 71-72. 
Trad(~ Agreement with Afrklul 

countries on A.imual Basis (XX-
IO-8-73). l03-M. 

Trade Agreements with East .Afri-
can countries (XXXI-24-8-71). 
77. I 

AGARTALA: 

Recovery of Chinese propagaada 
Material in Kurmabari Area tJI. 
Agartala <XXIX-25-7 -73) " 142. 

AGRA: 

N . C. C" Cadets in Paratroop Trairl-
ing Centre Agra exxlx-
20.8-73), 148-49. 

Seizure of Cub and Gold Orna-
ments fl'omthe House of an e.1t-
guard of RailwaYB in '1\mdla 
(Agra) (XXX-17-8-73). 17$-74. 

AGRA FOUNDRY INDUSTRY: 

Production in Agra Foundry .Indwt-
try eXXX-2Z-8-?3), 2.10-11. 

AGRARIAN RELATIONS: 
~emination of the Report of V.e 

·Ta .. k Force on Agrarian Rela-
tions(XXIX-25-'1-'13). 10-44. 

Report of Task Force on Agrariaa 
Relations <XXX-13-8-'13l, 3&-
40. 

AGREEMENTS: 

Agreement between India aDd 
USSR, for' joint production of 
films .and exchange of television 
programmes (XXX-,2Z-8-73). 
32--36. . 

Repercussions of political cbllJl,e in Agreement between India and 
Afghanistan on Indo-Afghan R~'- Yugoslavia tor CoUaboraUon P 
lations (XXX-D-8-73), 36-37. Developmentot Shipping ard 

Safety of Indians residing ill Atgha- Construction of Shipyard ill 
nistan (XXX-16-8-73), 110. India (XXX-6-8-7lh, 65. 

Agreement Regal'ding purchase of 
AFRICA wheels for Beas "Project 

Improvl'ment in Relations with <XXlX-3.1-7_73), 176. ' 
African Countries lXXX- lran-Pak Military Agreement 
I6-B-73). 58. .(XX. IX-26-7.-'13). 120. ---.----. ------..:.:.,;",,:,:::.::......::.::~:..:.:..:-==-=---



Laying on the Table a Copy of 
the Draft of Fresh Agreement 
between India and Bangladesh 
(XXX-17-8-73>,38-39. 

Talks with Burmese Government 
.regarding Air Agreement 
(XXIX:-27 -7 -73) ,64-.65. 

Trade Agreement \\ithMalaysia 
and Belgium. tor avoidance of 
double taxation (XXIX-27-7-73) 
43-44.. 

. TripartUe Agreement between india 
Yugoslavia and "gypt (XXXI-
31-8"73), 105-106: 

Debo.tes 
A.greement between Government 

of India and Pakistan signed on 
28th August. 1973 (St.) (XXXI-
~8-73), '78-85. . 

AGRICULTURAL COMMODITIES: 

Closing of Forward Market-Trade 
in . Agricultural Commoditi9 
(XXX~17-8-73>, 153. 

AGRICULTURALCREDIT: 

Direction given Qy Government to 
.Banks for stopping up Farm laDd-\ 
.ing (XXX-IO-B-73), 122-23. 

States baving scheme of commer~ 
cial Banks to Finance Primary 
Agricultural credit aocieties 
. (XXIX-3-B-'13), 1'1S-74. 

AGRICULTURAL FINANCE COR-
pORATION: 
Amount of InVestment by Agricul-

tural . Re-1!n3nce Corporation 
(XXX~17-8-'13). 53-54. 

Funct.ions of Agricultural Prices 
Commission (XXX-20-8-73) I M-
Ba. 

MsRlCULTURAL GRADUATES: 
Schemes for Easy Loans to unem-

ployed . Agricultural Graduates 
ilnd Engineers (XXX-13-8-73), 
179. 

AGRlCUL~ .LABOUR:. 
'CoMtitution of an expert cell to 

study Problems of agricultural 
labour (XXIX-26-7-73), 159-60. 4 

Expert Committee on Agricultural 
Labourers (XXIX-3It-7-13), 31. 

Im.plementation of Programmes ad 
Policies of Agricultul"al La<bour 
by States <XXX-9-8-73), 1'1S. l 

Legislation for protel,!tion of Acri-
cultural Workers (XXXI-.30.;i-
13},28-D . 

Minimum Wages of Agricultlll"al 
Labour in Tripura (XXIX-
2-8-73). 200. 

Problem of Mal-Nutrition andu,,-
del' Nutrition among the Children 
of Agricultural Wo,rkers (XXX-
6-8-73). 193, . 

Proposal to bring Agricultural Lab-
our inle organised Sector (.XXX-
16-6-'13), 26-27. . 

Providing free ration or es.ential 
commodities at cheap rates· to 
wee.lter sectionlJ especially agri-
cultural workers in I'UI-al areas 
(XXX-17-6-73), 139. 

Seminar on small Farmer and Agri-
cu.ltural Labour (XXX-13-8-'lU 
113. 

AGRICULTURAL LAWS: 
Recowry of Wealth-tax on Agricul-

tural Lands (XXX-2.7-'1-73),B8-
92. 

Debctte. 
Inju.tice in acquisition of Ajricul-

turallands by a,hilai Steel Plant 
(Rule 3'1'1) (XXXI-.30-8-7S), 
la:s,...:.85. . 

AGRICULTURAL PRICES COM-
l4ISSION: 
Composition of Agricultural Prices 

Commislion(XXXI-2'l':'S-73), 67, 

Recom~endation. of AgricuUural 
Pric@s Commission Re. Kharif 
Carp. (XXIX-23.3-73), 41.42. 

,AGRICUl.TURAL .PltODUCTION: ~1UCm..TURAL INCOME: 
Report ot Raj eomnuttee on Tau... P:er.~entage IncreMf! in Agricultural 

tiOll of .Agricultural income Production (XXX-"-J3-8-13),. 48-
(XXXI-24-8-7S), 164. SO. _ .. _--_., --- ----,---,---'-"_ .. '.' _ .. _--, .. ' .. --.-- '"-.-~,." ...•. -..... _ .. " .. _.-



ISUBJ'ECT INDEX 

AGRICULTURAL PRODUCTION-
COl}td. 

Debates 
Principles of parity between the 

prices or manufactured articles 
and agricultural production 
(HAH-Dis.) (XXIX-I-B-73J, 316 
-39. 

AGRICULTURAL REFINANCE 
CORPORATION: 
Amount of loan granted by Agri-

cultural Refinance Corporation to 
various Industries (XXX-
17-3-73), 43-44. 

AGRICULTURAL SCIE."lCE; 

Blue Print on Introduction Cif Agri-
cultural Science in Selected Se-
condary schoel5 <XXX-6-B-'13), 
155-56. 

AGRICULTURAL UNIVERSrrY: 

Agricultural University in Delhi 
(XXX-6-i-'13). 131-

Central Agricultural University in 
Bundelkhand Division, Uttar Pra-
desh (XXX-6-3-73), 186-87. 

Progress in setting up an .Agricul-
tural University at hizabad 
(U.P.) <XXIX-23-'1-73),7l).-78. 

AGRICULTURE; 

Aftllessment of Loss of Produetion in 
Agric.ulture dUe to shol'taie of 
Power (XXlX.-30-'1-73), 82. 

Break-up of Tarpt of Emergency 
Rabi Crop Production Proeramme 
during 19'12-'13 (XIX-30--'l-'lS), 
146. 

Committee on Publication of Agri-
cultural books and periodicals ill 
Hindi and other Regional lan-
guages (XXIX-30-7-'73), 14,1. 

Conferenee on Role of agrfeult1U"e 
Cooperative Marketing Societies 
(XXX-6-3-73), l~. 

Criteria for subsidy to Agri~ure. 
Animal Husbandry and Dairying 
(XXX-6-1I-'i3). 84-

DIversion of funds earmarked for 

AGRICULTUR&-.contd. 

Failure of 'Kharif Crop in Allaha-
bad, U.P. (XXXI-27-8-73),I46. 

Financial assistance to cooperative 
agricultural and Industrial sec-
tors by R.B.I. in Biha~ txxx-
13-3-73), 59---6l. 

India's participation in Conference 
on Agriculture held at Silsoe 
Bedfordshire, England (XXX~ 
6-8-73), 223-25. 

Installatioil' of servick station "fer 
Tractor aodother Agricuhural 
Imp~ments in Rural areas (XXX· 
-'-13-8-'13), 219-20. 

Linking ~f agricultUral Develop-
ment with Agro-Industries (XXX 
-lS-8-73), 163. 

Loss to Agricultural Products due 
to closure Of . Indian Explosive 
(XXXI-28-3-'73) ,87. 

Multipie croppin, and High-yield-
ing Varieties Programme· (XXIX 
-30-7-73). 141. 

News item captioned How remote 
sensing can improve farm 'prOOl:le-
tion (XXX-13-8-'73), 110-11. 

Posts sanetioned for Effective Pro-
curement of Kharif Crop and Rabi 
Crop (XXX!-27-8-73), 118. 

Pr;ce Fluctuations in AgricultUral 
commoditi'eS at Harveat II1)d Peat 
Harvest Period (XXXI-274-73) 
131. 

Prospects ot Crop Produetion tor 
1973-74 (XXXI-2'1-3-711), 157. 

Purchaee ot Kirloskar Tractors ly-
ing idle for setting up service CeII-
tres as a. Droulht Relief Mf!asure 
(XXX-13-fl.;'lS), 213-19. 

&a'bi production during Ia&t three 
years (XXX-13-3-'13) • .s. 

Report of National Commisaion OIl 
Agriculture on Development of 
villages and a.mtand Area 
(XXX-6-3-78). 50-51. 

Rabi Crop during 1972-73 (XXIX Report of Task Force on Agrar.ian 
-30-'-78), 1'10_' ___________ Re_Ia_ti..:.oM=_. (XXX-13-fl.;'1I), .39-40. 
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AGRICULTURE-,.contd. 

Setting up of Polytechn.ics on farm-
inr(XXX-13-9-73). 33. 

Ta:rgetior Ki\arif and Rabi Crops 
tor 1973-74 (XXXI-27-B-'73). 
111. 

T~ ()f P:rod1,lction ,of !labi. Crop 
aDd allocation to States (XXXI-
2'':; ... ''l3), 80. 

~iques to improve '.biftiDIL cW-
. U".tion (XXX-e-8-'I3), lB. 
V" oC Dir«tor-~eral, IARI 

reprdina ~ of Atr'ieullural 
Development 'IIrith Afro-Indus-
tries (XXlX-2S"''l-73). 216. 

Debates 
)'~ .1nterl1n ~. of National 
~lSion on Acriculture and 
SummIIr7 'Of .Important. lteeom-
meDdatiolltl made therein (St.) 
fJCCX..;"l ...... 71), 111()......9O. 

AGlUCULTURIST(s): 
__ loans to Farmers for pur-
cb~ of Agricultural implements 
(XXnt~21-7-'(j). 1'11-77. 

D<.JIIculties of Agriculturists of 
Drought Affected Milharashtrll 
even idler arrival of monSoon 
(XXX-&-B-'13). -';O'i. 

Disbursement of Loam by Nationil-
lbeti· Banks to Small FarJrJers 
<XXlX-27-1'-73). lM-88. 

AGRO-INDUSTRIES: 
Linking of Agricultural Develop-

ment with Agro-Industries (XXX 
-13-8-73>. 163. 

SeUing up of Agro-Industries unit 
in Kerala (XXXI-30.8-73l, 54. 

AGRO-SERVICE CENTRES: 
Progress in setting up of agro-ser-

vice centres \XXX-13--8-'13). 
169-70. 

AHMEDABAD: 

Meeting of neiiutation from Gujarat 
Chamber of Commerce and 
Ahrn'i~dabad Mill Owners Associa-. tion ·with Minister of Finance Re. 
Clearance of Cheques in Ahmeda-
bad (XXXI-24-8-73), 67. 

I 
I' 
I 

AIDS AND GRANTS: 

Amount given to States by·. Social 
Wealtb Department (XXX--
20-8--'13), 187-88. 

Demllnd tor SPeCial Non_Plati AMi!!; 
tance by Madhya Prad~ for, 
~.,-t!lopment Works (XXX-I'-I-
73), 16-19. 

Discretion.,.,.. Grant (XXXI-
J8.:8-7S), 137. 

Diseusaion 'betWEleJI Prime Kinifter 
and U.S. Ambassador reprcIiaa 
Development A.il4.~ to India 
<XXX-17-8-73), IlK. 

Financial AMistance \0 Rajasthan 
fot writin. off Loans given to War 
hit. workers (XXX-16-8-'13), 58. 

Financial Assistance to Voluntary 
Organisationa tor HoIi&eJs for 
working "omen (xxx-4008-'73) 
384. ' 

Foreiln Aid tor Fifth Plan (XXX-
8-8-'73), •. 

GrantS of Cultural Or,anisal.iOM 
eoMtructed in Sta~ (XXX ....... 
8-73),. 181. 

Grants to Central Universities 
(XXX-3-8-73), 225. 

Grants to educational institutions in 
India by U. S. Foundations 
(XXIX-30-7-73), 172. 

P.roposal to live Aid for Economic 
Re<:onstruction of North Vietnam 
(XXIX-26-7-73), 138-39. 

Request of Chairman of Slate Elcc-
tricity Board for Sanction 01 
Power Generation !!Cherne within 
thi~ year and tor grant of Fin-
ancial ASSistance (XXIX-81-7-
73). 14&---45. 

Stoppage of grants to Orissa Uni-
. versity of Agriculture and Tech~ 

nology eXXX--20-8-73), 18t. 

AID INDIA CONSORTIUM: 

Decision~ taken at the meeting 9f 
Aid India Consortium h~)d In 

June, 1973 (XXIX--27-7-73). 41. 



SUBJEC1' INDEX 7 

AID INDIA· CONSORTIUM-eontd. 
Industry in which Financial Aid 

from Aid India Consortium will 
betitUised (XXIX-27-7-73). 76-;,. . 

Non-Commitment by USA at the 
meetIng of Aid India Consortium 
(XXX-IO-8-73). 1M. 

Pre8l;. CoJnm.uDique released by 
World Bank after Parts ~inl 
of Md India Con.eortium (XXDC-
i'f-7-73), 123. 

Alit ACC11'>DlT: 

Mcident of lAP' Plane near Lucknow 
CXXXI-30-8-'f3), 155. 

Amdent to CaraVelle ~ttof 
Indian 4irnn~ whil~lbaJnl at 
B<linbay . Aitport (x.xrx~7-7-
TJ), 172-7i;' . 

Air c:rasbes at Paiam Ai~ft.: dur-
ing 1912-'13 eXXIX-t?-7-73), 
tM-4II. . 

Amount paid. to each survivin& 
PuJenpr of Boein. Air Cx1ah 
near Palam AirpOrt on 31-5-1t73 
tor Medical treatment (XXIX-
3 .. 8-73), 31. 

Appointment of Committee to en-
sj.lr.eprompl implementation of 
.Recommendations m.d~ .by Court 
and Committees of Inquiry on 
Air Crash~ <XXX-IO-8-73L 
102-t3. 

BW'..ting or Tyres of· Aircnfis at 
Delhi o,\irport (XXIX-27-7~73). 
38. 

Bursting oftyre' o( Indian Airlines 
.' ~ing Aircraft··· at Trivandrum 

Air:porton 6-6.<T3 (XXIX-·2'i-
7-73), 183. 

Committee t'Onstituted ~i ensure 
prompt implementation of Re-
c6mtneI).dationSby Courts and 
Cornnilttcl!sof Inquhy on Air 
Crashes (XXXI-24~8;..T.JJ. 144. 

Criteria for Payment Of Compensa-
tion to passengers involved in Air 
accidents during 1973 (XXXl-

24-8-73). ~. 

AIR ACCIDENT-Contd, 

Damage caused by Birds to Indian 
Airlines Planes at P91am Aero-
drome (~17-8-73), 34-35. 

Delay in release of Inquiry Report 
on Indian Airlines Fokker Crash 
near Pa1am Airport (XXIX-27-
7-73), 79. 

:llarniDgs and A1rSeririces Of Indian 
Airlines affected due to illCreas-
ing Dumber of Air Accidents 
(XXX-10-a..73), 11i. 

Enquiry. mto. the D~r oi Planea 
of. HilSar Fbinc Club on 14-2-
11'73 (XXX-I'1-8-73), 1M. 

Enquiry Report on Ayro-787 Crash 
at Hyderabod (XXlX-27~1-"). 
~Jt». 

EnqulJY lteports on ttu,!e Aceidents 
near Palam Airport (XXIx.......31-
7-'13), 202-CM. 

FaciUtiea provided to the re1B.tiv. 
of pe1'IOae JUlled in Air A~ 
Involving Planes. of . Indian Air-
lines: and Air India lxXx-lit-a.-
73), M.. . 

Findings and lleeo~Ddatjoos ot 
Court or l~uJry into IndiBn Air.;. 
lines Pokker Crash neat'. Palam 
in AuPst. 1972 (XXJX.-27-7-
73), 1~7 . 

I.A.F. Plane ~troyed at Bidkal 
Near 'Midnapur (XXX-16-8-'13), 
43. 

Loss sul1'ereddue to BoeIng Aircraft 
disaster near Palam Airport Oft 
31~5'-73), JII7-89. 

Narrow Escape of Indian Airlia,es 
CaraV'elie Aircrattat P~ Air-
port on 6th June, 1973 IXX!X-
3-8-73); .$8-39. 

Number of Acddents involving 
Indian Airlines PbJne$ (XXlX-
27-7-73), 117--22. 

Number .of accidents involving 
planes of Indian Airlines' during 
April. May and . June, 19'13 due to 
bursting oC tyl'ell <XXX-I0-8-
73)j 139~. 

Reaction of Japanese Goverrunent 
to Enquiry Repol'toll. Crash of 

---:---_ .. _. --~-.. --.- ... "--'''---~'-''-''-''--'- . -_ ......... _----.... -_ .. - _ .. ----_._ ... ~-.--.-. ---._-_.-----



AIR ACCIDENT-contd. 

Aeroplane of Japan AirUnes on 
14-6-72, 34-35. 

Report of Judicial ComniiSsion on 
the Crash of Indian Airlines Boe-
ing 737 Aircraft on 31st May, 1973 
(XXIX-27-'1-73), 22-31. 

Surveillance Radar at Palam Air-
port rendered idle before Air-
crash 'of Boeing-'137 on 31' .. 5-'13, 
151. ' 

Debates 
Iteport of the Accident to Indian 

Airiines Boeing on 31st May, 
1973 (Dis.) eXXX-9-8-73), 268-
351. 

AIR COMPANIES: 
Foreign exchange earned by Indian 

Air cQJDP8Jlies engal" in Over-
seas Flight (XXlX-3-8-73) , 

119-40. 
AJB,F~: 

, Grant of 'cam assistance to com-
pensate for air 'freight against 
export of ·ftniShed leather etc. 
(XXX-17-B-'13), 88 .. 89." ' 

AIR FQRCE DEPOT(S): 
; PerfOl'D11lDCe of AirYorce Base 

Repair Depote (XXIX-2-B-73), 
174. 

AIR INDIA: 
Accusations !Dade by Iridian Pilot. 

Guid against Management of Air 
In!tia (XXIX--27-7-73), 168. 

Agreement between Air India and 
BOAC (XXX-l'1-8-73), 97-98. 

Ailttaft Purchased from, Abroad 
by Indian Airlines and Air India 
, during the last three ,.ear. 
(XXIX-I-B-'13), lBO-In. 

Cases or Heavy landing by planes 
of Indian Airlins and Air India 
(XXX-I0-8-73), 76-7'1. 

Complaint against Air India Agents 
in Latin American Countries 
(XXX!-31-8-73), 125. 

Computerisation in Air India and 
ESSO Eastern (XXX-I6-B-73), 
142. 

AIR INDIA-contd. 

Confel'ence of Touri'im lind Ajr 
India Officers held in Geneft 
(X~lO-8-73), 134: 

Deteriorating Efficiency of ' Em-
ployees of Air India (XXIX-3-B-
7S), 186. 

Facilities provided to the relati~ 
of persons killed in Air Accidents 
Involving Planes of Indian Air-
lines and Air India (XXX-tO-&-
'13), 44. 

Flights of Air In4.J,a to MOBCOW 
(XXXI-24-B-73); 207. 

L.iability of OfficerS of Air India' 
,and Indian, Ail'1in,ell to Pay Taxes 
(XXIX-3-8-'13), 144-45. 

Malpractices indulged in , by some 
Controll~s in the Engin~rlng and 
Ground Equipment t>iv~ons of 
Air India Heedquarterl at Santa 
Cruz, Bombay. (XXXI-31-B-'13), 
39.;.40. ,. 

Negotiation by Air India for elden-
sion of Flights to Latizi America 
(XXXI-31-8-73.); 40. 

Number of Jumbo jete with Air 
India (XXX-10-3-'13), 121. 

l'ropoaals to ex-be1 tWo more 
Jumbo jets by Air India (XXIX-
27-'1-13), 40. 

Propoul to open Air India omees 
in Latin Amariean countries 
(XXXI-31-&-'13), 125-2fi. 

Refuu.l by Air India Pilots to 
, operate boeing 747 Flights troIIl 

Bombay (XXX-IO-1-73), 1110. 
Requelt from convenor ~f National 

Committee te auiBt Netaji In-
quiry 1J.Jr conceuional Air India 
Tickets (XXX_17-8-'lS), IG-ta. 

S1es>s to remove Handicaps and 
Deficiencies in Indian Airlines and 
Air Incl1a (XXX-IO.8-'l3), 151-
59. 

Stoppage of Overtime Allowance to 
Employee. working in Indian Air. 
Uues and Air India <XXIX-a?-
7-73). 143-44. 

Terme .and conditions of loan saM-
tioned by World Bank for pur-



AIR INDIA-contd. 

.=hase of Boeing for Indian Air-
lines and Air Indja (XXX-IO-8-
'13), !Ill .. 

Total amount due to Indian Airlines 
and Air India from each Travel 
Agency (XXX-17-8-73), 100-01. 

Violation of agreement about ftigbts 
entered into between the Manage-
ment of Air India and Indian 
Pilots Guild in 1960 (XXXI~I-
8-73) , 83-84. 

~R POLLUTION: 

Air Pollution In Big Cities (XXIX-
23-7-73), 174. 

Air Pollution an Delhi (XXX-fl-8-
73), 43-44.-

Sohemes to Jl1&ht Environmental 
• pollution (XXX-22-8-73), 83-M. 

AIR SECURITY: 

Position of India in World in Air 
Security <XXX,-19-8-73), 103. 

AIR SERVICES: 
Calcutta.;Aprtala Flights of Iridian 

Airlines cancelled during )4ay, 
1973 (XXXI-31-8-73). 116. 

Delhi.Lucknow-Gorakhpur _ Vera-
nasi-Patna-Calcutta Air servile 
<XXX-IO-8-73), 147. 

Development of New Planes for 
Civilian Tramc (XXXI~O-8-
73), 44. 

Expensive natura of Opention of 
International Flights throulb 
Calcutta due to Additional LeyY 
lmpos~ on Aviation Fuel by Welt 
Bengal Government (XXDt-3-8-
'lJ). llla-M. 

Introduction iJf Delhi-Lucknow -
Patna-Gauhati service of Indian 
AirUnes (XXX-17-8-73), 75-76. 

Permission to private companies for 
running Air Sen ices in Maha-
rasbtra (XXX-17-B-73), 88. 

Private pel"llOns or companies al-
lowed to ft.y aircraft in the country 
to carry passengers (XXX-17..J1-
73), 132-34. 

AIR SERVICE-contd. 
Proposal to change Timing.<; of Delhi 

to Calcutta via Patna Flight from 
Morning to Afternoon (XXXI-
31-8_73), 168-.69. 

Proposal of discontinue air service 
linking Khowai,Kamalpur and 
Kailashaber in Orissa (XXX_ 
17-8-73), 67. -

?repasal to Introduce Direct Flight 
from Calcutta Port Blair without 
Touching Rangoon (XXIX-3-B-
73), 183. 

Proposal to operate plUl8eDger flights 
from Agartala to SUehar vi. 
Kailashar (XXXI-31-8~73), 200 .. 

Steps to· improve Air Services hi 
Internal and International Arena 
(XXX-17-8-73). 81-82. 

AIR SPACE VIOLATION: 

Violation of Borders. Territorial 
waters and Air Space cQmniitted 
by PakiStan (XXIX-2-8-73), sg. 

AIR TAXI SERVICE: 

Proposal to Start Air-taxi aervice in 
the COURtry (XXX-17-8-73). 23. 

AIR TERMINAL BUILDING: 

Levy aDd collection of Fee for- Ad-
million of People into AIR Ter-
minai Building in Begumpet 
(Hyderabad) (XXXI.....-'J1-8-73). 
54-55. 

AIR TICKETS: 

Cancellation eharges for Air Ticketa 
of Indian Airlines (XXIX-27-7-
73). 163. 

AIR TRAVELLING INDUSTRY: 

News item entitled ''Malp~ 
mount in Air Travelling India-
try" (XXX-17·8-73>. 70-71. 

AIRBUS(.ES) : 

Offer for sale of European AirbUlr 
to Indian Airlines (XXIX-3-1-
73), 87. 
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~IRCRAn': 

Contact lost by ground communica-
tion equipment with plane carry-
ing PrimE' Minister after it take-
off from PRIam Airport CXXIX-
:5-8-73), 11'1-78. 

Deep Penetration Low level com-
bat Aircraft for India Air Force 
<XXIX-2-8-73). 180-81. 

Develo~ent of H.F 24 and Gnat 
by HAL. CXXX-16-8-7!), 13-
15. 

'Development of New Planes tor 
Civilian Traffic (XXX1--3G-B.. 
73), ... 

Filhter Plane d1!'a1 with U. K. 
(XXXI-23-8-:73), 13-15. 

!'Iying HS-'148 Plane to U .. K. for 
test (XXIX-l6-7-73). 161-62. 

'Head-on c:ollillon between I.A. Boie-
in 737 and L\F Canberra narrowly 
a"erted in Khajl,.lraho Air SPace 
on 261h Jull. 1973 <XXXI-2<4-B-
73), 41. 

Indian Airlines Proposal to ~ in tor 
more Car.avelleJ due to shortage 
of Planet. (XXIX--3-8-73), 203. 

.Manufacture of twin engined Tur-
boprop Airc~aft (XXIX-2,.8-73) . 
73. 

.()ffer of Assistance by Indian Air 
Force in the Supervision andSer-
vicini of u.s at Palam. Airport 
(XXXI-U-3-73J, 96. 

Proposal to buy two more jumbo 
jets bv Air India (XXIX-27-7-
73). 46. 

.Purchase mlClore Boeing 737,by 
Indian Airlini:'s (XXIX-3-8-73), 
182.83. 

:Requirement 'of Aircrafts fOr Armed 
Forces (XXXI-23-8-73>, 112-13. 

'Safdariang Airport mistaken for 
Palam Airport by the Crew of 
Japanese Airliner D.C-B (XXx.--
17 .8-73) ,27. 

Steps being taken to have some al-
ternative to Con\"cntional Air-
craft fXXXI-31-8-73). 104. 

i)tl:Ps to provide Airel'aft to Assam 
Flying Club (XXlX--·3-1I·73j. 
:IDI-02. 

AIRCRAFT -contd. 
Total avallability!requirement..~ of 

Ail' Craft by Indilln Airlines and 
Air India (XXXI-2.-8~'73), 215. 

AIRCRAFT RULFS: 

Checks to be UIldereoJle by. piJDts 
Pl'eIICribed, under Aircraft Rul. 
(XXX-17-~7S), 106-Of. 

AIRLINEs: 

A,reement with Ethop,ian Airlinea 
tor operation Of acheduted filht 
(XXXI-24-;8-73), 123. 

Delayed Bombay-Delhi Flight No. 
185 on %3rd July. 1973 (XXXI-
24-8-73), 140. 

Effed3 made to persuade Intel"ftQ· 
tional Air1lnes to includ. Dwn 
Dum Airport in the Chart of 
their internationalFJight. 
(XXXI--~8-73). 133. 

Perrniuion to InternaUonal Airlines 
to operate their Flights lhrou;n 
Madra!' to South East :lUis and 
Australia (XXX-IO-l-73l, 116. 

AIRPoRTS: 
AUeiedly callous attitude of oftidal& 

at Begumpet AirPort towards . the 
passengerli of flight No t20 bet-
ween Hyderabad and Bombay 
on 25th July. 19'13 (XXXI~1-8· 
73), 203-04. 

Allegedly Erratic Worltin, of Ins-
trument landing system at Delhi 
Airport on 15th July, 1973 
(XXX-I0-8-73), 107-08. 

'Committee set up to study Naviga-
tional, Landing Approach and 
other Facilities at Airports 
(XXIX-27-7-73), 77-78. 

Communication f&cilities to major 
Indian airports (XXIX-27-7-73), 
142-43. 

Complaints made by foreignpas:.&t'n-
gers againsl the Delhi Air.port 
Branch of state Blink of India 
( XXXI-24-&-73). 7 •. 

Complaints regarding safety land-
ing taking off facilities at !nte:' 
national ail'port& in India (XXX· 
17-8-73), 134 ----_._------- ._.- .-. __ .... _---- .. _-_ .. _ ..... _ ...... _ .. -.... _ .. _ ... --_.-._----
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AmPORT (S) -eontd. 
Conslruction of a Civil Aerodrome 

at Machin in Kerala (XXX!-
24.8-73), 212. 

Construction of an Aerodrome at 
Salem (Tamil Nadu) (XXX-
10.8-73). 128-211. 

Canst ruction of Lugpge loUnge at 
Santi Cruz Airport eXXIX-!7-1-
73), US. 

Co~veriion of DabOlim Air Sttip 
into an lnternationd AirPort 
(XXX-lO..l-73), 113. 

DelaS' in the. constr'.lction of Tetm.i-
nat Buildhtg at Imphal AirPort 
(XXX!-24-&.73), 11S. 

Erratic functioning of elide palb 
O{Inatrwntnt Landin, SY8~ at 
Ddhi Airport (XXIX-31-L73), 
80-81. 

Eiltablilhment of Aerodromu' dur-
init Fifth Plan (XXXI-31-'.73), 
90. 

EJr,Pansion work of palazi, Aero-
drome held up dUe. 10 nearby 
village not being shifted from 
there (XXX-17-8.73), 28. 

Housing Construction work at 
Babatpur Airport (XXX-6.8-
73). 71. 

Imposition of Highel· landing limits 
at New Delhi and Calcuthl Air-
pons by International Federa-
tion of Airline Pilots As..'IOCiation 
iXXXI-24-SS3). 42. 

Indian Airlines VillCount Aircraft 
darnagednear Runway at DeJhi 
Airpor~ on 6th August, 1973 
(XXXI-31_8-73), 160. 

Magnetic distw·hance 10 landing 
Aircraft due to high tension 
transmission Cltbles neal' Delhi 
Airport (XXX-~lO-8_73), 75. 

Mallulacture of Instrument landing 
systemi.nstaled at DE,lhi Airport 
a~ked to s-end an E;xpert to Study 
its working (XXX-~17-8-73). 51. 

Names Of Projects. Airport-wise for 
which Government have d~ided 
to Allocat.e fu.nds d'.lring Fifth 
Phin (XXXI-2-1_8;'73), 119. -,.---_. -'----.---~ 

AIRPORT(S)-eontd. 
New$ item captiODed "Delhi ILS 

again (lUt of order lXXXI--24-8-
73), 102. 

Number of Airports improved 
during the last three years 
(XXXI-31-8-73), 103. 

Number of Fire Brigades Ambu-
~ and Emergency V~s at 
l:'alam Airport (XXIX-3-8-73), •• 

"umber of phone threats 10 blow 
up Plans received at Palam 
Air-port dUring 111'13 (XXXI-
31-8-73),.92-93. 

Plan to Beptac.eObsolete Transmit-
ters Installed at ,'anous AirPort 
(XXX-17..B-73), 160. 

Proposal for providing 
dent' Power Generating 
ment· to International 
(XXIX-zi-'1-73) , 40. 

Indepen-
urange-
Airports 

Proposal to improve Coach Behar 
Airport (XXX-IO-8-73). 110-11. 

Proposal to Improve Jilipur and 
Udaipur AirportS' (XXIX-27_ 
7-73), 137. 

Proposal to carpet the Runways 
of variOu.'S Airports (XXIX-
3..8-73), 47. 

Proposal 10 shift mangalore Air-
port (XXX-17-S-73), 106. 

Proposal to Shift Safdarjung Air-
port. Delhi (XXXI-31_8~73), 35. 

Report of Task forCe on Airport 
security CXXIX-27-7-'i3), 87--89. 

Safdarjapg Airport mistaken for 
Palam Airport by the Crew of 
Japanese Airliner D.C.-8 (XXX-
17-8-73l. 27. 

Scheme for E.'{pansion of AW;angli-
bad Airport (XXX-1O-8-73), 
171-72. 

Schemes regarding expansion of 
Bhopal, Rajpur and J~balpur 
Airports (XXX-IO_B_73). 43-44. 

Shortage of Accommodation for 
Public in Arrival Lounge of Delhi 
Airport CXXXI-31-R.,:3), 57. 

Steps to have new Airport Buildinp 
at Kanpur (XXX_l 0-3-73), 158 
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AIRPORT (S)-contd. 

SUl'veillance Radar at Delhi Air-
port (XXlX-27_7-73), 160-61. 

Working conditions of Radio Tech-
nicians and Technical Assistants 
at various airports (XXIX-3-8-
73), 157, 

A.JMER URS: 

Number of Muslims from Pakistan 
whe visited India for Attending 
the Urs of Ajmer (XXIX ..... l-8-
'13), 49. '. 

AJUDHIA'MILLS LTD.,D.ELHI: 

Report of Enquiry into Ajudhia 
Mills Ltd. DeJhi(XXXI-29-8~'l3.I, 
227. 

AKBAR HOTEL: 

Steps to improve wor1tiDg .f 
Ashoka and Akbar . Hotels 
(XXX-17_B_'l3), 77-78. 

AKHIL BHARTIYA SW ARNKAR 
SANGH: 

Agitation contemplated by Akhil 
Bharti;ya Swarnkar Saagb 
(~17-B-73), 153-54: 

ALGIERS: 

Document Prepared by 11 countries 
Trade Union Organisations for 
presentation at Non-AligIled 
summit meeting at Aljiers 
(XXXI-23..8-73), 118-17. 

)lessage from Algerian President 
inviting Indian Prime Miniater to 
Non-Aliilled Nations CordereDCe 
to be held in Algiers (XXIX-
2-8-'13), 130-31. 

Proposed Summit Meeting of Non-
Aligned Nations in Algiers 
(XXIX-3-1-'I3), 111. 

ALIGARH: 

Murder of a murderer of Aligarh 
(XXX-22-8_'I3), 131-32. 

AUGARH MUSLIM UNIVERSITY: 
Damage to University Property at 

Aligarh (XXX-13-8-73), rn. 

AUGARH MUSLIM UNIVERSITY-
contd. 
Situation in Aligarh Muslim Uni-

versity (XXIX-30-7-73), 113. 
Suspen:lion of Students Union of 

AUgarh Muslim University 
(XXX-20.8_73), 121-22. 

Reported repressive me~s·ureiS by 
the Aligarh Muslim University 
Authorities (XXIX-27.; 7 ~ 73). 
223-43. 

ALL INDIA ASSOCIATION OF 
INDUSTRIES, BOMBAY! 

Minister's adress to AJl India 
Association of Industries in 
Bombay (XXX-HI..8-73), 81-82. 

ALL INDIA BANK OF BARODA 
EMPLOYEES FEDERATION: 
Recognition to All India Bank of 

Baroda Employees federation 
(XXX-17..8-73), 76. 

ALL INDIA BLIND RELIIIF 
SOCIETY; DELHI: 
All India Blind Relie! Society 2-F. 

Lajpat· Nagar, New Delhi (XXX 
_13_8_'13), 50-51. 

ALL INDIA DEFENCE EXPLOYEBS 
FEDERATION: 
Strike Move by All IndiaDefencc 

Employees Federation (XXX!-
30-6-73), 118. 

ALL INDIA P'ILM PRODUCTION 
COUNCIL: 

·llemands made by the Dtolegatiflll 
of All India Film ProductioD 
Council (XXXI-11I-B-73), 141. 

Protest from All-India Film Pro-
duc:era Council against; incTeue in 
Customs Duty on Raw StOek 
(XXIX-37-7-73), 111-12. 

ALL INDIA INSTITUTE OF 
HEALTH: 
Setting up of All India Inati-

tu.te of Health in Kyaore (XXX-
13-8-'13), 1~. 

ALL INDIA INSTITU',J'E OF MEDI-
CAL SCIENCES: 

Bare-Minimum Facilities in A.I. 
I.M.S., New. Delhi t~XX-13"'" 
'13), 137-38. 
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ALL INDIA INSTITUTE OF MEDI-
CAL SCIENCES--contd. 

Predictioll of sex before birth by 
Doctors at A.I.I.:M.S.. New 
Delhi (XXIX-23-7_73), 311. 

W.H.O. Programme of Research De-
velopment and Research Training 
in Human Reproduction A.I.!. 
M.S.. (XXX-20-8-73), 209_10. 

ALL INDIA INSURANCE EMP-
LOYEES FEDERATION: 

Demand made by All India Insu-
rance .Employees Federation Re-
Higher Bonus or 1971 and resto-
ration of DA cut (XXX-IO-a.. 
73), 157-58. 

ALL INDIA :MINISTERIAL STAFF 
ASSOCIATION: . j 
Memorandum submitted to Railway I 

Minister on 27th March.] 9'l3 by 
All India Ministerial Statr .A8o-
ciation, Danapur Branch (XXIX-
31.,7-73), 190-91. 

ALL INDIA MUSLIM LEAGUE: 

Conference Of All India Muslim 
League held in Jaipur (XXIX-
25-7-73), 42. 

ALL INDIA PROVIDENT FUND 
STAFF FEDERATION: 

Recognition of All India Provident 
Fund Staff Federation eXXIX-
2-8-'13), 158-57. 

ALL INDIA RADIO: 

Amount given to News Agencies by 
A.I.R for News (XXX-22..8-73), 
120-22. 

Appointment of Invitation and Hos-
pitality Officer by Al.R. 
(XIX-":'1-8_'t3), 130-31. 

Appointment of offices of A.tR. as 
Staff Artistes on contract basis 
after Retirement (xx.."<I-29-B-
73), 79. 

!!:ttCf:'toC the proposal to 
rate New Features and 
Yividh Bharatl ServiN'! 
and Clas;:ical Music 
3-8-73), 65. 

incorpo-
Improve 
On Film 
(xxx-

ALL INDIA ~ADIO-contd. 
. Finalisatioa of Fifth Plan propo_ 
·-1.:. . s· for expansion of All Iadia 

?*, : .. N':' ~:a.2= 
of Radio on Masses and Assess.. 

ment of Radio Prograr.me 
(XXIX-25_7_73), 88-99. 

Hunger strike by the Employeea of 
Song and Dran>" Division 
(XXX-8-B-73l, 108. 

Xaximum Advertisementto to All 
India Radio from Madras 
(XXX~_8-73), 115-16. 

Nnmber of Casual Artisti work-
ing in various offices of AIR in 

. Delhi and T.V. Centre in the 
country (XXX---.22-B-73), 201. 

Number of Regional L'Ulguageti ia 
with the programme, (Today in 
Parliament) is Broadcast 
(XXX-22-B-73), 200..01. 

Pay and Allowances to Artists of 
attached to Radio Statigns 
(XXX-:22-8.. 73) ,200-01. 

Pay and Allowances to Artistes of 
Song and Drama Div~on outaide 
Delhi (XXXI-29-3-73), 65. 

Payment of Royalty to Gramo-
phone companies for playing 
their reeords in the Radio Pro-
grammes (XXX22..8--73), 19-
23. 

Plan for Preparation and Broadcast 
of Various Programmes of Infor-
mal Education in collaboration 
with M/O Education and States 
concerned (XXIX-1-8-'13), 1111-
OB. 

Prop06als for expanding the exist-
ing AIR network in Andhra Pr ... 
desh, (XXXI-29-a.73), 129. 

Proposal to appoint an AIR Corres-
pondent in Faizabad, U.P. 
(XXXI-29-8-73), 185. 

Pro\'ision of· greater variety and en-
t~l·tairunent by AIR, (XXIX-36-
7_i3), 45-46. 

Rfool'ganisation of the Administra-
tive Bet . up of All India Radio 
(XXIX-I-B-73), 183-84. 
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ALL INDIA RADIO-contd. 
Reservation of Quota for promo1.ion 

of Scheduled ClisbeslTribes Em-
ployees in AIR (XXX~2~-8.'13), 2m_I 

Re-transfcring of staff a": ~,.,., in-
cluding Producers (X _ ~-8-
73). 207-OS. " : 

Stay of Station Directors and Assis-
tant Directors .in Delhi Beyond 
Five Years (XXX~22-8-73), 206-
07. 

Upgradation of the Triebinapoly 
Station of AU India Radio (XXIX 
-1-8-73), '163.. '" 

Weak Transmissions of Radio 
BroadaSting StatiODll in AnOhr. 

Pradesh (XXX~-8:'73), 103. 

ALL INDIA RURAL YOUTH CON~ 
GRESS: 

Sale of jeeps to All India Rural 
Youth Congress (XXXI-30-8-73). 
112-13. 

ALL INDIA SERVICES: 

Appointment of • High l4eve1 com~ 
mittee to change the Syllabi for 
lAS and other Central Services 
Examinations (XXX~8-'13). 
183-84. 

Creation of Al) India Service' in 
Engineering and Medieine (XXIX 
-"t~8-73). «. 

Proposal to make judiciary on All 
India Service (XXIX-3-'i ~73), 
5-6. 

ALL INDIA TRADE UNION CON-
GRESS: 

Memorandum submitted by A:I.T. 
V.C. to the Bonus Review Com-
mittee (XXX-IS-8-73). 78. 

ALL INDIA WORKING CLASS CON-
SUMER'S PRICE INDEX: 

Compilatio.n of Alltndia Working 
Class Consumer'sPrice Index 
(XXX-30-8-73). 65-66. 

ALLAHABAD' BANK: 

Expansion of Allahabad Bank 
fXXX-I0-8-73), 100-01. 

ALLAHABAD HIGH COURT: 
Cases pending In Allahabad HigR 

COUrt (XXIX-31-7~73), '96-97. 
ALLOY STEEL: 

Increased Production of Alloy Steel 
and Speciai Steel (XXXI-·23-1-
'13), 103-04. 

ALUMINIUM: 
Demand and supply of AJumiDiua 

in the oountry (XXX';:;"l6-8-73 i , 
'19-80. 

Production of B.C. Grade Alumi-
nium (XXX-9-s.(13). 187_88. 

Setting up of factory. only to export 
;aluminate. a basic raw materill~ 
to produce aluminium <XXIX-
2-8-73), 205-06. 

Shortage of Aluminium in Cabl. 
Industry (XXIX-l~8-73), l'll-?2-

Shortage of Aluminium in the 
country (XXIX-2B-7-'13), 73-74. 

Steps to meet anticipated demand of 
alum'inium by the end, of Fifth 
li'ive Year Plan lXXXI-23-8-
73), 43. 

ALUMINIUM PLANT: 

Progress. made by Aluminium Plan' 
at Ratnagirt (XJCOt-.2-8-72). 
105-06. 

Setting up of an Aluminium Plant 
in Su:guja District of Madhya 
Pradesh (XXX-16-8-73), '14.-75. 

AMAR JAWAN JYOTI: 
Expendjture on Amar Jawan Jyoti 

at India Gate, New Delhi {XXXI 
-30-8-73}, 50. 

AMBASSADORS: 

Appointment of retired 'gover~ent 
Offieeis to Ambassadoriai' politi 
(XXXI-23-8-73). 49-50. 

Desirability of sending an AmDIIS-
sador to China (XXX--9:--B-7S), 27-
, 30. 

AMERICAN TAX ADVISORY 
TEAM: 
Introduction of American Scheme 

fot recovery ofarreads of tun 
(XXtK-27-7-'13), 128-29. 



AMRITSAR SUGAR MILLS: 
Enquiry into the Loan ad\'anced to 

Mis Amrilsar Sugar Mills by 
S.B.l. (OCXIX-27-7-731, 125. 

I AMMUNITION FACTORY: 
Explosion in Ammunition FactOry, 

Kirkee, (St) (XXX-U-S-73). 
239-4l. 

ANAND MAROIS: 
Role of Anand Margis in PAC HI?-

volt in U.P. (XXIX-2S-'7-'1S), 
U7. 

ANANDPUR BARRAGE PROJECA: 
Anandpur Barrage Project in Keon-

jhar, Orissa (XXIX--31-7-731, 
174. 

ANCIENT MONUMENTS: 
PreservatloR of Ancients monu-

ments (XXX-2o..S-73), 211. 
ANDAMAN & NICOBAR ISLANDS 

Development of plots in Andaman 
and Nicobar Islands for Rehabili-
tation of displaced Persons (XXX 
~16-8-73) 95..96 ' 

HonOUring Ex-Andamans Prisoners 
at Port Blair (XXX--2Z-8-7S), 
196. 

Indian Airlines ftights to Andaman 
via Burma (XIXX-3-8-75), '151. 
52. 

ex.servicemen in 
Nicobar Islands 

Pradesh (XXX--

Rehabilitation Of 
Andaman and 
and 'Arunachal 
9-8-73), 7-,-14. 

Teaching of' Bengali J,.anguage, in 
Andaman and Nicobar Islands 
(XXIX-So..7-73), 74. 

Dcootf"8 
Reported retrenchment of harbour 

workers in Andaman an,d Nicobar 
Islands (CAl (XXX--lS_8-
73), 223-31. 

ANDHRA PRADESH: 
Alleged backing out by M;M.T.C. of 

its commitment' to buy all grades 
of ore, from Andhra Area (XXXI 
--23.8-73), 20--2S. 

Andhra Pradesh 
Judgeillent on 
at Mulki Rules 
34·35. 

High Courts 
Implementation 
(XXX-8-8-73), 

ANDHRA PRADESH-contd. 

Atomic Power station in Andhra 
Pradesh CXXIX-25-7-73l, 155. 

Clearance of majOr irrigation pro-
jects in Maharasbtra and Andhra 
Pradesh pending Awards of 
Krishna and Godawari Tribunals 
CXXVl-24':'7-73), 3--11. 

Collection of money by naxalitea -
villages in Warangal District 
Andhra pradesb (XXX-8-8-75l, 
117-18. 

Construction of Vardarajaswamy 
Reservior Project in Andhra Pra-
desh (~X1X-31-1-73), 131-32. 

Delay in Establishment of qndws-
tries in AP (XXXI~29-8-73). 235. 

Demonstration by Private College 
'Teachers in Andhra Pradesh tor 
Regular Payment of salariell 
(XXXI-27.8-73). 197. 

Destruction Of Property by Andhr4a 
Separatists (XXX-8-B-7S), 39. 

Deployment of C.R.P. in Andhra 
Pradesh (XXIX-l.8-73), 51-5%. 

Development of ChittoorDistriet ill 
AP (XXXI--2.9-B-'1S), 237. 

Drilling operations for diamonds at 
Vldrakarur, Andhra Pradesb. 
(XXXI-30-B-73), 169_70. 

Educational Institutions Managed 
by Sri ChintalapatiRapirajh 
Dharama Samstha (XXXI'-27-B-
73), 105. 

Effect of Erratic and Irregular sup.-
ply of coal to Andhra Pradeth aD 
Production in Major IndustrifS' 
(XXXI--23-8-73), 130. 

Effect of shortage of Power ill 
Andhra Pradesh on Agricliitural 
Operations (XXIX--30-7-7S), 6'r. 

Enquiry into A.P. Small Scale 111-
dU,strial Development CorporHtioa 
(XXIX_25-7-73), ]28-29. 

Enquiry into tBe Police Firings in 
Adoni, Tenali and Cuddapah ia 
Andhra Pradesh (XXlX....;;.I_7_73)~ 

159-60. 
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ANDHRA PRADESH-contd. 
Execution o.f Stisailem Hydro-Elec-

tricProject in Andhra Pradesh 
(XXIX~31-7-73), 133. 

Expansion of Sungarani Coal Mines 
Andhra Pradesh (XXIX-2-8-
73), 149-S0. 

Fifth Plan for ARdhra Prade&h 
(XJCIX--1-8-73), 159. 

1mbalance in Economic Develop-
mentor Rayalseema (Andhra 
Pradesh) (XXIX-2S_7_73), 171-
72. 

Imported equipiments lying idle at 
Hydro and Thermal Stations in 
Andhra Pradesh (XXX-7-B-73), 
122. 

Improvements in .Postal Telegraph 
and Telephone Communications 
in Andhra Pradesh (XXXI--29-

. 8-73). 238. 

Inquiry into the col1i.s.ion of a lory 
with a car near Vijayawada 
(A.P.) (XXX-13-8-73), 71. 

Loss of Life and Property due to. 
movement for Bifurcation of 
Andhra Pradesh (XXX-8-B.. 73), 
116. 

Mining operations at Ramagirl Gold 
Mines, Anantapur District, 
Andhra Pradesh (XXXI-3O-8-
73), 169. 

Murder of Harljans in Warangal 
District, AndbraPradesb (XXX-
22-8-73), 105-06. 

political stalemate in Andhra Pra-
deab(XXlX-25-7-'13), 1-7. 

. Power ahortale in Andhra Pradesh 
(XXIX-31-7-73), 131-32. 

.Propo9a1 to set up 1\ Fertiliser 
"'lanning Andhra Pradesh (XXIX 
-31-7-73), 117-18. 

Prospect of Mining of scarCe metals 
in Andhra Pradem. <XXIX-

Quantity of foodgrains being· allot-
ted to Andbra Pradesh (XXIX--
23.7-73), 144. 

P..epOrt of the One-man Committee 
to. Iriquire into Suryapeta Liquor 
Tragedy (XXtx-I .... '3), 16()" 
61. 

ANDHRA PRADESH-contd. 
Rise· in prices of Essential Comzae-

dities . in Andhra Pradesh (XXX 
-10-8-73), 37-38. 

Scheme for setting up industritll ia 
drought affected areas of AP 
\ XXJCI..,...29.8-73l, 128. 

Setting up Of Cement Plant, ... 
Andhra Pradesh and Tamil Nadu 
<XXX-22-8_73), 93. 

Smuggling of coa~ grains from 
Andhra Pradesh to NeilbbolWiag 
States (XXIX-30-7-74), 75. 

Solutio.n of Andhra Pradesh Pre-
blems (XXXI-29-B-73), 118. 

Spurt in the Naxalite activity 11ft 
Andhra Pradesh and U.P. (x..'"GX 
-1-8_73), 1111'. . 

SUJ)ply of Cement toChittoor Dia-
trict, Andhra Pr3desh fXXIX-
25-7_73), 156. 

Taking over of hostels fo.r Adiva • 
sis in AP. (XXXI-29-8-71), 
243. 

Utilisation. of Non-Utilised Irriga-
tion Potential in Andhra Pradesh 
(XXX-7.8 ... 73), 124, 

Weak Transmissions of Radio 
Broadcasting Stations in Andhra 
Pradesh (XXX-a-8-'13), 103. 

Debates 
Continuance of Proclamation ia 

respect Of Andhra Pradesh (Rea) 
(XXX-IO-8_7!) 228-35. 

Continuance of Pr~1amatioit in reI-
peet of Andhra Pradesh (Rea.) 
(XXX.-17-8-73), 233-'18. 

ANDHRA PRABHA (PVT. LTD.): 
Cheating of Punjab National Bank 

by Indian Express Limited 
'(Madiurai) and Andhra Pradelh 
(Pvt.) Ltd. (XXX,-10-8-73), 148-
47, 

aNDRE 'MALRAUX MR: 
Visit by Mr. Andre Malraux to 

India (XXX"':"9..8.73), leo. 
ANTI CORRUPTION SCHEMES: 

Soheme to simplify Punishment 
Procedure to combat corruptioll 
(XJCIX-1-8-73), 161. 

ANTI INDIA TIRADE: 
Anti-India Tirade byPakistiIa 

(XXlX--28-'1-73),80. 



ANTI-INFLATIONARY MEASURES: 

Preparation of Package of Anti-in-
ftationsry Measures (XXX':""'10-8-
13), 9-17. 

ANTIQUITIES: 

C.B.!. inquiry into theft of antiqui-
ties in Orissa (XXX--8-8-73), 57. 

Unauthorised export .0£ Indian anti-
ques during 1973-74 (XXIX-
] .. 8-'13), '13. 

APRADH. NAGAR!: 

New-item under the Caption 
"Apradh Nagari" (XXIX- 25-7-
'13), 84--86. 

.ARABIAN SEA: 

Indo-Soviet Joint Study of Mon-
soons in the Arabian Sea (XXIX 
-3-8-73), 87_88. 

Measures to check Pollution of Sea 
Water in Coastal Arabian Sea 
(XXXI-30-8-73), 66-67. 

ARAKAN HILLS: 
Mizos Getting Guerilla Training in 

the Forest of Arakan Hills 
(XXIX-I_8-7S), 104. 

ARALA}f STATE FARM, KERALA: 
Crisis in Aralam state Farm, Kerala 

(X.~XI-30-8-73), 30-31. 

ARCHAEOLOGICAL CENTRES: 

Master Plan for Development of 
Archaeological Centres for 'It'urist 

Interest (XXIX--23-7_73), 80-82. 

ARCHAEOLOGISAL EXCAVATiON 
(XXX-13_8-7.:n, 128-31. 

ARCHAEOLOGICAL SITES: 
Steps to protect Historical Manu-

ments and Archaeological lIites 
from Unplanned Growth (XXX-
20-8_73), 75-76. 

ARCHAEOLOGY: 
Participation of Department of 

Arc.-haeology in SOOth coronation 
Anniversary celebrations of 
Chhatrapati Shivajiat Rajgad in 
Maharashtra (XXX-6-8-73), 
114..85. 
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ARGENTINA: 
01fer from Argentina to meet wheat 

requirements (XXIX-30-7-73), 
184. 

ARMED FORCES: 

Suggestions for SelectiVe conscrip-
tion and abolishing denomina-
tional and caste names in Armed 
Forces (XXX-16-8-13) 152. 

See also "Army". 
also "Air Force" 
also "Navy". ' 

ARMER FORCES TRAINING 
SCHOOLS: 

Magazine for training schools of 
Armed forces (J(X]){--2-8-73), 

124-25. 

ARMS AND AMMUNITION: 

Infrarred viewing device for Vijay-
anta Tanks (XXIX--26-7 -73), 
174. 

Proposal to move Security Council 
for Control over Arms Supplies 
to South Africa (XXIX~8-7-73). 
140-41. 

PurchaSe of Arms by Ian fom 
U.S.A. (XXIX-26-7-73), 74-75. 

Reported statement by Mr. Joseph 
Sisco of U.S.A. Regarding Trans-
fer of U.S. Arms to Third Count-
ries (XXIX-26-7-73), 112-13. 

Supply of TU-I6 Aircraft hy China 
to Pakistani (XXIX-26-7-73), 
95. 

U. S. Supplies of War Material in 
Pakistan (XXIX-26-'l-73), 66. 

ARMY: 

Deployment of Anny for Civil 
Purposes (XXXI-2.'4"-8-'l3) ,152-
6~ 

lD)plementation of Orders lor Use 
of Hindi in Indian At'my (XXXI 
-23-8-73), 162. 

Recruitment of· Harlj:ms, Adivasis, 
Muslims, Christians and . other 

Minority Communities m Army 
(XXXI-3O-8-73), 131-32. 



18 
ARMY-ccmcld. 

Supply Stocking and Provisioning 
Policies of Ioc:lian Army (XXXI-. 

; 23-8-'73), 115. 

''Terms Insurance" scheme for Army 
PerSOnnel (XXX-9-8-73), 46. 

ARMY PERSONNEL: 

Army Officers on loan to Calcutta 
.("prpCjta1iion authorities (XXX-
16-8-73), 100. 
~ Scheme fOr Army Per-

sonnel <XX!X-26-7-73). 94. 
Position of Junior Division Com-

missioned N. C. C. Officers and 
1. C. Os of regular Army (XXXI-
30.;.11-73). 50-51. 

Rehabilitatio:l of Disabled Army 
Personnel of 1965 War (XXX-
9-8-73), 112. 

.ARMY UNITS: 

Army Units in Luclmow University 
(XXIX.:....I-B-73). 58-59. 

ARRESTS: J ... :l 
Detention of persons under Defence 

of India Rules (XXIX-I-8-73), 
Bl. 

Number Of Persons arrested under 
:r-.':.. I. S. A. in Andhra Pradesh. 
OrisSa. Manipur and U.P.after 
the imposition ·Of President's 
Rule (XXIX-I-B.73), 50-51. 

ART TEACHERS: 

Demand by Rajkeeya Madyamik 
XtlaShlkshak SBJigb. Delhi 
<XXX-6-B-73), 56. 

ARTHUR BtJTLE.R CO: 
.Arthur Butlar 'Company. Muzaffar. 

pur (XXIX-26-7.73), 67-68. 

ARTIFICIAL LIMBS PLANT: 
Plant for Components ot ArtUkial 

limbs in Gujarat (XXX-22.;B-73). 
109. 

.AB'l'D'lCIAL B.AIN: 
Assistance to ProfeSsorSubodb 

Kumar Ghosb fOr new teclmjque 
in Artificial Rain (XXX-.IO .. a-
73). 80. ' 

ARTIFICIAL RAIN~oncld. 
Experiments for Artiftdal RaiD 

(XXIX-3-8-73), 64-65. 
Technique of art.ificial rain aB 

deplciYed by Scientists of Deccan 
Sugar Technologists Association.: 
(XXX-IO.8-73), 56. 

ARTIFICIAL YARN: 
Reported hundred per cent Increase 

in the price 01. riylon IU1d artifi-
cial yarn (CA) (XXIX..:...so.7-73). 
217-42. 

ARUNACHAL PRADESH: 

Disbunement of waies to the work_ 
e-harged staff of Arunachal Pra-
desh Circles of CPV.11J (XXIX-
23·7·73). 115. 

Rehabilitation of ex-servicemen in 
Andaman and' Nicobar Islands and 
Arunachal Pradesh (XXX-9·S-
73), 7-14. 

Work.ch.'lrged Establishment of 
Arunachal Pradesh Cire' e of 
CPWD (XXIX-2S-7.73). 116. 

ASANSOL: 

Punishment Orders i~sued by Di\'i-
sional Commercial Superintendent, 
Asansol (XXIX-31-7.;73), 191-
92. 

ASIA: 
Decline in EXJJOrt of Timber and 

Sandal wood to Asian and Euro-
pean Countries (XXX-IO-8-73). 
186. 

Joint Marketing Promotion I:rive 
for ,Jute by Asian Countries 
(XXIX~-B-73) .135-36 . 

ASIA, '72 FAm: 

News-item captioned Asia'72 writer, 
run from pillar to 'Post (XXOt-
'-8-73),90-91. 

Asian Clearing Union (XXX-
10-8-73), 194 . 

ASIAN DEVELOPMENT BANK: 

FuneUoning of Indian' Offtciaia ill 
Asian Development Bank (XXX-
10-8-13), 162. 



ASIAN GAMES: 

India's Pllrticipation in Asian A'::,e-
letics meet at seoul and Asian 
Wrestling Championships at Ulan 
Bator (XXIX-30-7-73 > , 95. 

ASIAN OF INDIAN ORIGIN: 

Asians of Indian Origin forced out 
of Plan-AM Jumbo Jet on 24th 
June, 1&73 (XXIX-2-8-73), 71-
72. 

ASIAN PEACE CONFERENCE: 

Asian Peace Conference held in 
DlI'Cca (XXIX-21J..7-73), 104-Im. 

ASIA, SOUTH-EAST: 

Permission to International Air-
lines to operate their Flight 
through Madras to South East 
Asia and Australia (XXX-I0-8-
73), 195. 

ASHOKA HOTEL: 

Demand by Ashoka Hotel Workers' 
Association for Payment of Inte-
rim Relief <XXXI-31-8-73), 130. 

Equipment's Lost!Misappropria-
ted from Air Conditioning Depart-
ment of Ashoka Hotel (XXXI-
31-8-71), 85-86. 

Maintenance of Inventory Register 
in Ashoka Hotel (XXXI-31-8-
'13), 187. 

Negotiations by Management with 
Ashoka Hotel Karamchari Sangh 
and Asoka Hotel Employees 
Union in whom workers have 
shown distrust (XXX-31-8-73). 
197-98. 

Registered Recognised Trade Unions 
whicli are working in Ashoka 
Hotel (XXXI-31-8-73). 131-32. 

Regu}arisation of Workers on dally 
Wages in Ashoka HatBI (XXXI-
31-8-73). 195-97. 

Steps to improve -WOrking of Ashoka 
and ~bar Hotels (XXX- 17-8-
73, 77~78. 

ASS.AK: 
Activities of Foreign Missionaries 

in Assam (XXIX-I-B-7S), 34. 

ASSAM-cantd. 

Activities of Hippies in Darjeeling 
Hills (XXX-8-8-7S), 215-16. 

Committtee on New Capital of 
Assam (XXXI-29-8-73), 175. 

Letter Bomb Addressed to the De-
puty Commissioner to Darrang 
District of Assam (XXIX-25-7-
73), 185. 

Malaria in Cachar District of Assam 
(XXX-13.J8-,73). 16~7. 

North Eastern Council Meeting> at 
Shilon (XXXI-29-8-73), 66. 

Racket in Tallow in Assam (XXX-
6-8-73)', 11. ., .'f1 

Setting up of a Separate Company 
for-Petro-Chemical Complex at 
Bongat gon in Assam (XXIX-
24-7-73), 162. 

Tribal Development Boards in 
Assam (~XX-22-8-73), 106. 

ASSAM FLYING CLUB: 

Steps to provide Aircraft to ASsam 
Flying Club (XXIX-3-3-73), 201-
OZ. 

ASSAM SILLIMENITE FACTORY: 

Closing of Mis !1ssam Sillimenite 
Factory at Ranchi Road, Bihar 
(XXXI-23-8-73), 97. 

ATOM FOR PEACE: 

Use of Atomic Enerey for peaceful 
purpose (XXX-22-8-73), 206. 

ATOMIC ENERGY: 

Canada's Hesitation dn Cooperating 
with India in Atomic . Energy 
Field (XXIX-25-7-73), 149. 

Export of Atomic Energy Products 
(XXIX-25-7-73), 44-45 

Use of Atomic Energy for Peaceful 
pUi'pOses (XXX-22-8-73), 296. 

ATOMIC ENERGY PROJECTS: 

Removal of Bottlenecks in the Ato-
mic Energy Projects '«l1.tt'b:ll Fifth 
Plan (XXDt:-1-8-'13); 86. 
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ATOMIC MINERAL RESOURCES: 

Atomic Mineral resources in the 
Coastal Breas Of (XXX-8~8-73). 
52-53; 

ATOMIC POWER PROJECTS: 

Requirement of beavy water for 
commissioning Atomic Plants 
under consideration (XXX-22-
8-73), 127-28. 

ATOMIC POWER STATION: 

Atomic Power station in Andhra 
Pradesh (XXIX-25-7-'75l, 155. 

Atomic Station in· Mysore (XXIX-
1-8-73), 117-18. 

Breakdowns in Atomic POWer Sta-
tions (XXIX-25-7-73), 138-39. 

Demand for an inquiry into the 
Failure of Tarapur Atomic Sta-
tion (XXIX-25-7-73). 112. 

Report of the Committee set up 
for locating suitable sites for 
Atomic Power Stations (XXX-
8-8-73). 204-05. 

Setting up Of Second Atomic Power 
Station in Western Region 
(XX!X-25-7-73), 32. 

AUCTIONEERS: 
Appointment of Auctioneers in the 

Ministry of. Pefence (XXXl-
30-8-73), 58-5it. 

AURANGABAD: 
Scheme for Expansion· Of Auranga-

bad Airport (XXX-I0-8-73), 
171-72. 

AUSTRALIA: 
Outcome of talks between Prime 

Minister. of Australia 8.nd India 
(XXIX-2-fl-73), 184-85. 

Permission to International, Air-
lines to operate their Flights 
through Madras to South East 
Asia and AustralUl (XXX-'lO-8-
73), 195. 

Request for Technical help f·rom 
Australia for . development of 
Rajasthan . duert ,",XXX-20-8-
73).173-74. 

AUSTRALIA~ontd. 
Tourist from Australia and Japan 

(XXIX-27-'7-73). 1'12. 

AUTOMOBILE COMPANIES: 

Automobile Manufacturing Com~ 
parlies in India (XXIX.;...2~8-73). 
54-55. 

Debates 

Companies producing scooters and 
mope~ (st.) (XXXI-5-9-73). 
39-41. 

AUTOMOBILE INDUSTRY: 

Fifth Plan Proposals for stepping 
UP production in automobile 
industry (XXX-9-8-73), 65. 

Replacement of PistOn Engines of 
Automobiles by Rotary Wankel 
Engines (XXIX-26-7-7.3). 15'7-
58. 

AUT0l\40Bll..E PRODUcrs OF 
INDIA LTD.: 
Expansion of Bajaj Auto Ltd. and 

Automobile Products of India 
Ltd. (XXIX-26-7-73>, 50. 

AUTOMOBILE TYRE INDUSTRY: 

F.xpansion of Foreign Managed 
Automobile Tyre Industry (XXIX 
-1-8-73), 18-26. 

AUTONOMY: 

News-Item." ."Sbeikh ~alks of Auto-
nomy" (XXIX-25-7-73), 141-

43. 

AVIATION TEAM: 

Report of Indian Aviation Team on 
TU-154 aircraft (XXJX-3-8-'l3), 
118-19. 

A VRO AIRCRAFT: 

Tenrtsof reference of Dbawan 
Study team on A Vi'o Aircraft 
CXXIX-3-8-73), UK-05. 

See alsO "Aircra1t". 
AWARDS: 

Awards to wormr. in P &: T 
Department (XXIX-l-8-73). 37. 
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AYODHYA: 

Development of To:u:rism in Ayodh-
ya duting Fifth Plan ':XXXX-
27-7-73), 220-21. 

AYuRVEDIC SYSTEM OF 
MEDICINE: 

Expenditure on Ayurvedic sylJtt!m 
(XXX-13-8-73), 221-23. 

B.O.A.C. : 
.Agr~ment betwe\:!n Au: India • and 

EOAC.(.XXX-17-8-73), 97-98. 

BACKWARD AREAS : . 

Cells for Backward and Hill Areas 
CXXIX-25-7-73), 187. 

Deve!o )ment of Backward Regi~lns 
(XXfX-I-B-73), 152. 

Development of Backward Regions 
through Television (XXX-
.8-8-73), 212-13. 

Dispersal of Industries in Backward 
Areas (XXX-8.8-73), 171. I 

"Distress Areas'" in . ihe count.ry and ! 
the people affected (XXIX- I 
30-7-73), 171.' I 
::::~::= III 

. tain Industries for Backward 
Areas Alone (XXIX-I-8-7S), 91- ·1 
92. i 

Reclilssiftcation of Industrially Back-
ward Districts (XXIX-25-7-73), 
88. 

Sch'eme to prOvide special conces-
sions to Dairy in Backward .Areas 
(XXX-20-B-73)" 37. 

Spreading of . Mass-Communicaton 
Media in the Hilly and Backward 
Regions (XXXI-29-8-73), 187. 

Subsidy for starting Industries in 
Backward Areas (XXXI-2~8-
73). 223. 

Survey Report of Backward ArellB 
by Economic and scientific Re-
search ~ Foundation (XXlX-
1-8-73), 93-94. 

BAHRAICH: 
.,. 

Industrial Esta~" Chittaura Block, 
Bahraioh (XXIX-25-7-73), 160. 

Investigations into the Fire accident 
in the collectorate bulletini of 
Bahraich U.P. (XXIX-l-8-73), 
1-4. 

Lead .' Banks Functioning in. DIatrict 
of Bahraich (XXIX-3-8-73), 119-
20. 

BAlLADlLA STEEL PROJECT: 
Techno and Socia-Economic Justifi-

cation of J3aiIadila Steel Project 
(XXX-16~8-73), 32-33. 

BAJAJ AUTO LIMITED : 
Expansion of Bajaj Auto·Ltd. and 

Automobile Products Of India Ltd. 
(XX!X-26-7 .. 73), SO. 

BAtACllANDRA COMMITTEE : 
Recommendations of Balachandra 

Committee on Import Licences 
(XXX-I0-8-73), 1~. 

BALLARPUR COLI..!tRY : 

Transfer /SuspensionsJRemoval of 
. Employees of Ballarptir CCIlkry 

< Maluirashtra) (XXIX-26-7-73>. 
83. 

Dl!bates 

Correction of answer to USQ No. 
6945, dated 12-4-73 re transfer 
suspension/remoVal of Employees 
of BallarPUr COllieries CMaharash-
tra) (XXIX-2-8-73), 206. 

BALUCmSTAN : 
Deployment of Iranian FOrces in 

Baluchistan (XXIX-26-7-73), 124. 

BALYOGESHWAR : 
Decision on contraband goods seiz~d 

from the Baggage' ot Balyogesh-
war (XXX-17-8-73), 187. 

Inquiry into Artlcles seized .from 
Balyogeshwar (XJO(-24-8-73), 
22. 

BAMBOOS : 
Purchase of timber andbamboos 

for CentralGove~t factorieS 
. or offices (xXx-9-8-73),i'89-70. 



SUBnCT DlDZX· 

BANARAS HINDU UNIVERSITY : 

A8Idgnment to B.H.U.for compiling 
a Comparative Grammer Of Hindi 
(XXX-l8-8-73), l~. 

Inconvenience caused to students of 
SHU by Management Of Boys 
Hostels (XXX-20-8-73 > , 109. 

Pi'ovwon of Special Word for em-
ployeesof SHU Hospital (XXX-
20-8-73), 144. 

BANGLADESH : 

Agreement between India and 
Bangladesh in jute prices (XXXI-
24-8-73), 220. 

Agreement with Bangladesh on dl-
veJ'$ion of Ganges water in ~
rathi through Farakka Barrage 
(XXIX-24-7.:73),52. 

Anti-Indian Elements Active In 
Bangladesh (XXX-16-8-'13), 166. 

Application filed by Indian Residents 
of Bangladesh for compensation 
for Property left in Bangladesh 
(XXXI-31-B-'18), 60-61. 

Asian Peace Conference held in 
Dacca (XXIX~7-73)J 104-105. 

Bangladesh Government's order toT 
mpply of Railway Wagons (XXX-
19-8-73), 59-60. 

Bangladesh problem reo Construction 
Of Farakka Barrage Over the 
Ganga <XXIX-31-7-78), 12'1-128. 

Commodities for which IDdia and 
Bangladesh have entered into 
Trade Agreement (XXX-17-B-
73), IB-52. 

Curbs imposed on Travel between 
Bangladesh and India (XXXX-
30-8-73>, 122-23. 

Demand of Cotton Yarn by Bangla-
desh (XXIX--27-7-'13), 44. 

Departmental offices set up byGov-
emment for dealing with Trade 
Pact with Bangladesh . (XXX-
17-8-73). 143-144. . 

Difficulties arising out of the current 
Trade Agreement wiih Bangladesh 
(XXIX-3-8-73), 116--117. 

Exchange information and ideas bet-
ween India, Burma and BangIa. 

BANGLADESH-contd. 

desh :to tackle Mizo ·HosWes 
(XXIX~7-'13), 98-fi. 

Exchange of letters between Mau-
lans Bhasani and President Bhutto 
(XXX-16-8-'13), 168. 

Export of non-coking coal to Bangla-
deSh (XXX-IO-8-73), 71. 

Export of Timber to Bangladesh 
CXXXI-28-8-73), 68. 

Exports to and imports from Bangla-
Desh (XXXI-2'-8.73). 217. 

Financial aid to Banglad'eSh (XXX-
9-8-'13), 51-52. 

Freight Rate frllm Calcufta Port :md 
Madras or Vizag Pori to Bangla-
desh (XXIX-30.7-73), 89. 

Fresh Trade Agreements between 
India and Bangladesh (XXIX-
27.7-'13), 78-79. 

Handing over of ImPOrt of Fisb from 
Banglad'esh to Private SectOl' 
(XXIX-30-7.73), 88. 

ImPOrt of Newsprint ·from Bangla-
desh (XXIX-3-8-73>, 65-66. 

Indian Engineers at work in Bangla-
desh (XXXl-28-B-'13), 53. 

lndo-Bangladesh Trade under Lim!-
"teci Payment Agreement (XXX-
10-8-'13), 127-28. 

Influx of Bihari Muslims from Bang. 
ladesh into India (XXIX-I-8-73), 
149. 

Joint Indo-Bangladesh projects for 
producing Bengali Films (XXX-
8-8-'13), 158-59. 

Laying on the Table a Copy a! the 
Draft of Fresh Agreement between 
.India and Banglad'esh (XXlC-
17-8-73), 38-39. 

Long-term Agreement for import of 
Raw Jute from Bangladesh 
(XXlX-;-2'7-7-73), 170-7l. 

Long-term Plan of importing Raw 
Jute from Bangladesh (XXXI-. 
31-8-73), 127. 

P.O.W. Returned to Bangladesh by 
India (XXXI-30-8-73), 124-25. 

Preparation of feasibility report for 
a steel plant in Bangladesb 
(XXXI-30-8.73), 41. 



SUBJECT INDEX 23 --------------------
BANGLADESH-contd. 

Proposal for trial of t()p Pak CiVi-
lian~ternees to counter threaten-
ed trialo! Bangalia in Pakistan 
(XXIX-26-7-73), 151. 

Representation to Bangladesh at 
Non-Aligned Nati9ns Conference 
to be held in Algiers (XXIX-
2-3-73), 134-35. 

Review of Trade between Bangla-
desh and India (XXIX-3-8-73), 
74-78. 

Setting up of Steel, Textile and .Fer_ 
tilizer Plants in Bangladesh 
(XXIX __ 2-8-73), 71. 

Trade Agreement between India and 
Bangladesh for Jute (XXX-
10-8-73), 116-17. 

Troubles in Rupee Trade. between 
India and Bangla!iesh (XXX-
17-8-73), 69-70. 

U.N. Membership for Bangladesh 
(XXX-S-B-73), .84-85. 

Understanding between India and 
Bangladesh not to undercut each 
other in Fixation af Jute Prices 
(XXX-17-B-73), 165. 

BANKS: 

Action taken by Government on 
Non-utilisation of loans advanced 
by Nationalised Banks for speci-
iied purposes (XXX-I0-8-73), 
167-68. 

Adoption of Teller System by Notio-
nalised Banks in th'e Capital 
(XXXI-24-8-73), 94. 

Allegedly Faulty Working of 
Clearing Departments of Nationa-
lised Banks (XXX-I7-8-'i3), 83. 

Amount advanced to small scale m-
dustries in Bihar by Nationalised 
Banks (XXX-IO-8-73), 77-78. 

Amount of Bank deposits procured 
and loans sanctioned bv Nationa-
lised Banks from Faizabad Divi-
sion (XXX-IO-6-73), 196-98. 

Amount of Loans advanced by Natio-
naliSed Banks during the last siX 
months (XXIX-3-8-73), 178. 

BANKS-contd. 
Amount of Loan advanced by LIC 

to Nationalised Banb, House Buil-
ding Societies aDd other bli and 
small Entrepren~s {xxx-
10-8-73}, 40-41. . 

Amoullt of loan advanC'edby Public 
Sector Banks to Agriculturists and 
Industri~s in world (XXX-
17-8-73), 172, 

AmolUlt of Loan Disbursed by Banks 
under the Scheme of Difterential 
Rates of Interest (XXIX-3-8-'i3), 
122-25. 

Average Area a'erVed fPr Bank omce 
and Opening of New Branches in 
hilly and Backward Regions of the 
country (XXXI-24-8-73), 173. 

Bank loans to Farmers for purchase 
of Agricultural implements 
(XXIX-.27-7-73), 176-77. 

Bank offices in the DiStricts of Hima-
chal Pradesh (XXXI-24-8-73), 
175 .. 

Banking operations in Bank of Baro-
da, Ahmedabad, CODling' to a 
Standstill dUe to Inter-Union Ri-
valry (XXX-IO-8-73>, 42-43. 

Benefits of Nationalised Banks to 
vulnerable section in socil!ty 
(XXIX-27-7-73), 191. 

Benefit to Farmers~m Nationalis-
ed Banks (XXXI-24-:8-73), 100. 

Branches of Nationalised Banks 
Opened in Urban and Rural Areas 
(XXIX-3-8-73), 45-46. 

Cheating of Athagarh Branch of 
State Bank of Indii in Orrissa 
(XXXI-24-8-73), 44-

Co-operation Qf Employ"ees' Unions 
in Nationalised Banks Re. cur-
tailment in expenditure on over-
time allowance (XXX-l'i-8-73), 
64-65. 

Complaints made by foreign passen-
gers againSt the Delhi Airport 
Branch of State Bank of India 
(XXXI-24-8-73). 76. 

Constitution of 'I Committee to go 
into the Question of ImprOVement 
in the Pay Scales <:f Officel"!! of 
Nationalised Banks (XXIX-3-B-
73), 114-16. 



BAN~ontd. 

Constitution of a Common Recruit-
ment agency for Nationalised 
Banks (XXX-IO-B-73), 23-29. 

Creating of separate circ1'e office for 
State Bank of India, Orissa (XXX-
10-8-73). 143-44. 

Creation of new jobs by Nationalis-
ed Banks (XXXI-3I-B-73), 157. 

Credit advanced by. Nationalised 
Banks and Financial Institutions 
to Eastern States as compared to 
Western States (XXX-I 0-8-'13) 
111-12. ' 

Credit policy of Nationalised Banks 
(XXIX-27-'1-'13), 80-82. 

Curbs on Bank Borrowings by Re-
serve Bank of India (XXXI-
24-8-73), 1.59. 

Decline in profits and deterioration 
in Service to customers of Natio-
nalised Banks (XXX-17-B-73), 
74-75. 

Deposits and capital Assets or and 
credits advanced by Nationalised 
Pri\-ate and Foreign Ramo 
(XXXI-24-B-73), 116. 

Deposits in Banks (XXXI-31-8-73), 
209-12. 

Deposits with and Loans Advanced 
by Nationalised Banks in various 
states (XXIX-3-8-73), 162-63. 

Difficulties Encountered in Impla-
rne..''1ting leacl Bank Scheme (XXX 
-20:-B-73), 169. 

Direction given by Government to 
Banks for stepping up Farm Jend-
ing <XXX-I0-B-73), 122-23. 

Disappearance of Cash BoX from the 
Central Bank of India, Delhi 
(XXXI-31-8-?3), 159. 

Diversion of Funds by Banks !rom 
Rural and Semi-Rural Branches to 
Towns and Cities (XXXI-31-B-
73), 108-09. 

Easy loan facility for Agro-service 
Centres from NationaliSed Banks 
(XXIX-30-7-73), 130. 

Expansion of Allahabad Bank 
(XXX-IO~8-73), 101-02. 

FaU.iII Profits of Public Sector Bank" 
(XXX-IO-B-73), 169-70. 

BANKS-contd. 

FiXing of time limit for disponl of 
loan petitions by Nationalised 
Banks (XXX-IO-8-73). 7a,.7~. 

Flow of F'mance of NaUonaIiaed 
Banks into small scalea industries 
(XXX-17-8-73), 65-66. 

Growth Rate Of Nationalised and 
non-nationalised Banks (XXXI-
24-8-73), 164. 

GUidelines ISSUed to commercial 
Banks for draWing up three year 
plans for Branch ExP8DSion 
(XXXI-24-8-73), U9. 

Hire purchase credit bU5iness by 
commercial banks (XXXI-31-8-
73), 194. 

Impact of Bank credit to Govern-
ment and Commereial Sector on 
Prices (XXX-lO-6-73), 125-26. 

Implementation of recommenda-
tions of Banking Commission 
(XXIX-3-B-73), 205-06; (xxx-
17-8-73), 132. 

Increase in Bank Rate by Reserve 
Bsn.k of India (XXIX-2'l-7-73J, 
160. 

Indu.iging of Public Sedor Banks 
in Accounting J ugg1ery ,i.n Retura!' 
on Investment (XXIX--3-8-73). 
130-31. 

Inspection conducted by Chief Vi-
gilence officer in Government 
Accounts Section etc. of State 
Bank of Bikaner and Jaipur 
(XXXI-24-8-73), 64. 

Inspe.ctionReport on State Bank of 
Bikaner and Jaipur (XXXl-
24-B-73), 64. 

lnstitutional Credit advanced by 
p.rivate banks to fo(}(igrains trade, 
yarn, oil seeds, coarse cloth, va-
naspat) and other necessities of life 
during 1972-73 and 1973-74 
(~--17-8-73), 135--38. 

lnttoductioo of scheme to Aid 
small Farm·ers Cooperative s0-

cieties through nationaliSed Banks 
<XXIX-27-7-73), 130-31. 



BANKS--contd. 

Leakage of ,:ie~ve Bank Decision 
, to Stqck EXchange.re: Rai.'Iing of 

Bank Rate (x'X1X-27-7-73) 37-
38.· • 

Lending by Nationalised Banks for 
Agricultural Purposes dll\'ing 
1971 (XXXI-24-8:..73), 159. 

Loan ad-Janced by Branches 01 Na-
tionalised Banks in Districtsc:f 
Kerala <XXXI-24-8-73), 211. 

Loan advanced by Branches of Na-
tiorullised Banks in Tl'ipura 
(XXIX-3~8-73), 124-25. 

Loan advanced to institutions or in-
dividuals by Nationalised Banks 
(XXX-17-8-73),98-99. 

Loan advanCed by Nationa1iS'.ed 
Banks to Eastern States (XXX-
10-8-73), 182-83. 

Loan advanced by Nationalised 
Banks to Small Farmers and 
Small Industrialists (XXXl-
31-8-73),53. 

Loan advanced by PUblic S(,ctC-l" 
Banking institutions to agricultu-
rists and industrialists in Bihar 
(J(XJJ{-27-7-73), 126-27. 

Loan asked for by Electridty Board 
of UP for Rural Electrifification 
trom Punjab National Balik 
(XXXI-24-B-73). 197. 

Lol!u .dil>Pul';;,j·by Public Sector 
Bank to smallfarm:ers and wea-
ker sections of society under Diffe-
rentia] Rates of Interest Scheme 
(XXlX:-3-B-73), 53-54. 

Loan given by Nationalised Banks· 
and Financial Institutions· to Share 
Holders of :Maruti Limited 
(XXUt-3':S-73), 1.s-:-S1. 

Loan given by Nationalised Banks 
to persons in Gujarat District hav-
in,g less than Five Bighas of land 
(XXX!-24-S-73), 182. 

Loans given by State Bank of In· 
dore and State Bank of India: to 
people in IndOI'e, Ujjain and 
Jawra (District Hatlam) (XXXI-
24-8-73), 130. 

I 

I 
I 
i 
j 

I 
I 
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BANKS-contd. 

Loan grantea by the Bhadrak. 
Branch Of St1Ue Bank of India 
(XXXI-24-8-73), 121. 

Loan, paid by Nationalised Bank w-
consumers. peasants, a!1.is3ll$ ~11 
au:"a~ industrialists in Faizabad 
Dlvlson of UP (XXIX:""'2'i-7_73) 
219.,.!!O. .. " 

Locations of Head Offices of. Finan-
cisl Organisations of Central Gov.· 
ernment (XXIX--,3-8-73), 162. 

Mediwn and short term 103.11$ ad-
v~nce~ to agriculturists by Na. 
tionahsed Banks in Maharashtriol. 
(XXX-17 .. S-73). 89:-90. 

.Meeting of Deputation from Gujarat. 
Ch!\Mber of Commerce and Ah-
m-edabad Mill Owners Associa-
tion with MiJrlster of Finance Re. 
Clellrance of cbeques in Ahmeda~ 
bad (XXXI-24--8-73), 67. 

Money given as Deposits, Loans 01 
otherwiseto Foreign Banks. by 
I. F. C., 1. D. B. 1. and other 
terms financing institutions< 
(XXIX-3-B-73), 194--96. 

Nationalisation of Private and Fe-· 
reign Banks in India (XXXI-
24-8-73), 116. 

Nationalised Banks functioning in: 
Patna. (XXXI-31-8-73), 75-76. 

Neglect of North-EaStern States in 
regllI'li to Advances by Natipna-
lised Ba~ks (XXIX-27-7-73), 150. 

Net profit .from Nationalised Batiks 
in 1972 as. compared to 1971. 
(XXIX-3-"8-73), 103-04. 

New Decision of foreign banks i~ 
India regarding Savings Bank Ac-
count and Fixed Deposits (XXX-
17-B-.73), 29-30 .. 

Number of employees recruited by 
Nationalised Banks after nationa-
lisatlon (XXXI-31-8-73), 208 . 
10. 

Observance of Token Strike by ~ 
ployees of Nationalised BUlks in 
.~-



.BANKS-contd. 

Chandigarh in sympathy with the 
Employees of Bank of BarOda 
(XXX-10-8-73), . 119-20. 

·Opening of Branch of Nationalised 
Banks of Tihidi (Orissa) (XXXI 
-24-B-73), 120. 

.Opening Of Branches of Banke in 
'Eastern Regions (XXXI-24-B-73), 
182. 

tOpening of Branches of Nationalised 
Banks in Madhya Pradesh 
(XXX-IO-8-73), 46-47. 

Opening of BrAnches of NationaUs· 
ed Banks in Orissa (XXX--
17-8-73), 171. 

.Opening of new branches of Na-
tionalised Banks in rural areas of 
Maharashtra (XXX-17.8-73), 87-
88. 

Opening of Branch Of United Com-
mercia! Bank at Bhandaripokhri 
Balasore (Orissa) (XXX-IO-B-
73), 144-45. 

Outstanding amount of loans ad-
vanced bl' Nationalised Banks at 
the time of their nationalisation 
<XXX-17-8-'13), 96.1'1. . 

Payment of overtime allowance to 
Employees of Nationalised Banks 
(XXIX-27·'1-73), 80, 206-08. 

Per capita Bank Deposits in Bihar . 
(XXX-17-8-73), 116-1'1. 

Pereentage Of Deposits invested in 
Bihar by NationaJiaed Banks 
(XXX-l'l-8-73), U5-16. 

.Performance of Lead Bank of Jai-
pur DlBtt. (UCB) (XXXI-24~8-

'13), 135. 
'Population served per Bank Branch 

in the country (XXXI-31-8.73), 
169-72. 

Proposal to shelve banking- com-
miSSion's reeommendations 
(XXIX-27-7-73), 153. 

Providing of financial assistance by 
nationalised banks to j,ncrease ag-
ricultural production in drought 
affected areas OaCXI-31-8-73l. 
189-90. 

BANKS-Contd. 

RBI stu1!y t 0 ~ate fraud 
on Banks <x:xnc-3-8-73), 84-'" 

Realisation Of loans given by Na 
tionaliaed BankS (XXX-17-a.:'13) 
109-10. 

Recognition to unions and associa· 
tions Of Bank Employees (XXXI-
31-8-73), 1&3-S4. 

Recruitment made OY branches 0: 
Nationalised Banks in Tamil Nadl 
(XXX-lO-8-73), 164. 

Reviewing of performance 01 
Nationalised Banks (XXX-I0-8. 
'13), 172. 

Robbery in Nationa.1 and Grindlays 
Bank at Kanpur <XXX-I0-8-73) 
145. ' 

Scheme to Associate Employees 
with the Management of Nation-
alised Banks (XXX-10-B-73) 
166-68. ' 

Seeking of permission by Bank of 
Baroda from R.B.I. to ,trade 10 
leather goods (XXIX~7--7-'13). 
159-60. 

Service costs in Nationalised Banks 
(XXIX-,31~8-73) I 79. 

Setting up of Pay Commission for 
Employees at Nationalised· Bank 
(XXIX---a-8-73), ~. 

Shelving of RecommendatilHlli of 
Banking Cotruilission in re&'llrd to 
Creation of a Rural Banking 
Framework (XXIX-3-6-'13), 40. 

Slow Banking progress in the state 
of Bihar <XXX-1'I-8-'13), 114-15. 

Stoppage of overtime allowance in 
respect of employees wor.king in 
Nationalised Banks and LIC in 
the light of recommendations of 
Third Pay Commis.sion (XXXI-
31-B-73), 205-06. 

Stoppage Of work in Banks in Bihar 
due to Agitation by Bank em-
ployees XXIX-27-7-'13). 1'17-78. 

Strike by State Bank Employees in 
Hyderabad (XXXT-23-8-'73) I 163-
64. 

Strike by workers of . Bank of 
Baroda in Bhavnagar (XXIX-
3.8-73), 157_58. 



:B~ontd. 

Study made' ih regard to Raising of 
Bank Rate and its -effect on pro-
duction and productivity (XXIX 
~-8-73). 

Subjects discussed at Regional Com. 
mittee Meeting for Banking at 
Shillong (XXIX--3-8-73), 88. 

Submission ot a Memorandwn by 
All Inida National arid Grindlays 
Bank Employees Federation Re. 
Shifting of Bailk's OfJice in Cal-
cutta (XXXI-24-8-73), 88. 

Submission of a memorandunl all 
behalt of Chairman, Action Com-
mittee ot the Central Bank Part • 
Time Pass Book Writers (XXXI 
-31-8·73), 7S-79. 

I Suggestions made by Members of 
Parliament in rei,'lU'd to appoint-
ment of ParUlIDlentary Committee 
to review the working of Nationa-
lised Banks <XXIx-27-8-73 > , 
154-55. 

Thefts and Frauds in Nationalised 
Banks (XXXI--31-S-73), 134-30. 

'l'ightening of Refinance Facilities ttl 
Banks (XXX-IO-a-73), lIH-.92. 

~aining Programme for Staff and 
Officers Of public sectGt: banks 
(XXX-17-S-73), 184-S5. 

'Transfers of Custodians of Na-
tionalised Banks (XXXI--31-8-
73), 90-91. 

Use of Hindi as optional .medium 
in examinations of Nationalised 
Bllliks (~-27-8-73), 206. 

Debates 

Non-tunctioning ot banks in Kerala 
(Rule 377). (XXX- 20-8-73), 
269-'11. 

Reported fraUd in the Bank of 
Baroda, Bombay (CA) (XXXI-
24-S':73). 225-3'1 .. 

Reported rush on banks to ex-
change hundred rUpee notes fot" 
fear 01 demonetisation (CA). 
(XXX-8-8-'13). 233--51. 
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BANK OF BARODA: 

Reported fraUd in the Bank of 
BarOda, Bombay (CA) , (XXXI-
24-8-73), 225-37. 

BANSAGAR PROJECT; 

Draft Agreement on Bansagar Pro-
ject (XXIX--31-8-73). 163. 

Debates 

Delay in the clearance of the Ban-
sagar Project (Dis.) (XXXI--31-
8-73), 3{lg...:..94, . 

BARAUNI: 

Strike in BaraUDi Oil RefInery 
(under Rule 377) (XXX-22-8-
73), 224-26. . 

BARODA: 

Report of $lquiry into Death of 
Cows in Baroda (XXX-13-S"'-73), 
1'17-'18. 

Selection of Baroda Disu-ict in 
Gujarat for undertaking Cotton 
Development Projects on ex-
perimental basis by mRD 
(XXXI---M-8-73), 69. 

Setting up of a Pilot Plant by the 
Indian Petrochemicals Corpofa-
tion in Baroda (XXIX-24-7-73) , 
114. 

Telephone Service in Baroda 
(XXIX-I-8-73), 117. 

Wating List of Telephone Connec-
tions at Baroda (XXlX-1-8-73), 
116. 

BAUXITE: 

Availability of Bauxite Ore in 
Mysote (XXIX-2-B-'13), 195-96. 

Lignite BDd Bauxite found in Kutch 
(XXX--30-S-73), 105~06. 

BEAS PROJECT: 
.Agreement regarding purchase of 

wheels for Beas Project (;xx.Ix:-
31-8-73). 176. 

Purchase of wheels for ',SE' in 
Mine Trains of Bees Project 
(XXIX--31-S-,;73). 177 .. '18. 



BELGIUM: 

Trade Agreement With Malaysia and 
Belgium. fOl" avoidance of double 
taxation (XXIX-27-7-'l3> , 43-44. 

BENGAL, NORTH: 

Over-'aged leushes in North Be:1-
gal Tea Gardens (XXXI-
24-8-73). 39-40. 

BENTONITE: 

Lack of wagons bits Bentonite 
moVement (XXDt-31-7"''13). '17-
'18. 

BETA on NAPTHOIC ACID: 

Repo,rt Of Tariff 
price-structure 
Napthoic ACid 
269-70. . 

Commission on 
o! Beta, oxy 

<XXPt-27-7-73), 

BHAGWATI COMMITI'D: 

Adoption of 'System Approach' lor 
promoting productivity and em-
ployment as recommended by the 
Bhagwati Committee on Unem-
ployment (XXX-28-8-73), 209. 

Committee to study the recommen-
dations of Bhagwati Committee 
(XXXI-29-8-73), 89. 

Expenditure on Bbagwati Committee 
(XXXI-30.8-73), 154-

BHAKRA.: 

Proposal to purchase two motor 
laUDChes for Gobind Sagar Lake 
:~or promotion of Tourism 
(XXIX-27-7-73). 155. 

Enquiry into the causes of cracks in 
Blades of Turbine Units installed 
at Bhakra Power Plant (XXIX-
U-'1~73). If.6. 

BHARAT COKING COALS LTD.: 
Despatch ot soft coke to Delhi by 

Bharat Coking Coals Ltd. (XXX 
. -~B-'I3), 182. 

Ioterview for Purchase Officer's! 
Auistant Purchase Officer in 
Bwat Coking Coal Ltd., Dhan-
bad· (XXX-le-8-73>, 169-'10. 

BHARA!' COKING COAL·LTD._; 
contd,., 
Reported . firing b; Security Force 

of BhJratCoking Coal Ltd anel 
Police on workers <XXIX-26-7-

73), 78"'79. 

BHARAT EARTH MOVERS LTD.: 

Entering of Bhiirat Earth Movers. 
Ltd, in Export Market (XXXI-
23-8-73), 62-63. 

Production of equipment ·by Bbarat 
Earth Movers Limited (XXX-
16-8-73) ,93-94. 

BHARAT ELECTRONICS LTD. 

New products developed. by Bharat 
Eletcronics Limited (XXXIX·-
.2-8-73), 82-83. 

SHARAr GOLD FIELD. KOLAR: 

Agreement with Bharat Gold Field, 
Kolar Re. Minin.g work at 
Kolihan Mine of Khetri Copper 
Project (XXXI-30-8-73), .145·46. 

BHARAT HEAVY PL.O\TES AND 
VESSELS: 

Expansion of Bharat Heavy Plates 
and Vessels Projects (XXIX-
~8-73), 85-86. . 

lncreasein the Labour Strength of 
Bharat Heavy Plate and Vessels 
(XXX-9-8-73). 1-4. 

BBARAT OPHTHA.LKIC GLASS 
LIMITED, DURGAPUR: 
Ex,pansion of Bharat Ophthalmie" 

Glass Lin'Uted. Durgapur (XXXI-
1-8-73), 26-30, 155. 

Idle Melting Furnaces .in Bharat 
Ophthatnic Glass Limited,Durga. 
pur (XXIX..,....18-73) , 153-55. 

Supply of FOreign Machinery to 
Private Parties by Bharat Oph-
thalmic Glus Limited (XXIX-
1-8-73), 189-90 . 

BHARAT SCOUTS AND QUIDES: 

Grants to Bharat ScoutS and Gui-
des National Headquarter. (XXX 
--1~73). 172--740 



mtARAT SEVAIt SAMAJ: 

Report of Enquiry Commission on 
BharatSevak Samaj (XXX-
20-8-73), 100-01. 

.BHARTIYA KALA KENDRA, NEW 
DELHI: 

Conditions of Allotment of land to 
Bhartiya Kala Kendra, New Delhi 
(XXX-6-8-73), 20:1.-03. 

Grants to Bharatiya Kala Kendra, 
New Delhi (XXX-6-8-73), 
203-205. 

BHILAI STEEL PLANT: 

Bhilai Steel Slag Racket in Madhya 
Pradesh (XXXI-23-8-73), 124-
25. 

Lawlessness in Bhilai Steel Project 
(XXX-lS...s-73), 173 •. 

Loss suifered by Bhilai Steel Plant 
during April to June, 1973 
(XXX-23-8-73), 132-33. 

Proposal to set up Slag Cement 
Plant by Bhilai Steel Plant 
eXXX-16-8-73), 108-09. 

Target of production in Bhilai Steel 
Plant (XXX-l6-3-73). 88-89. 

BHl,WANDI: 

Shortage of yarn in powerloom' 
factories in Bhiwandi (XXX-
1~73). 142-43. 

BHOPAL 

Discovery of P,re...Historic Picture 
Gallery near Bhopal (XXX-
20-8-73), 99-100. 

Schemes, regarding expansion of 
Bhopal. Raj pur and Jabalpur 
Airports (XXX-l~73), 43_44. 

BHUV ANESHWAR: ,. 
Construction of regional office of 

Reserve Bank of India at 
Bhuvaneshwar (XXX-10-8-73), 
144. 

BICYCLES: 
Agreement between India and USA 

for supply of Bicycles (XXX-
17-8-73), 188-89. 

ExpOrt of Bicyeles and Spare Parts 
(xxxr-~'73), 84. 

Export of Bicycles to other countries 
(XXXI--M-B-73), 43. 

BIDI INDUSTRY; 

All India Convention of Bidi Wor_ 
kers (XXIX-26-7_73), 2~ . 

Effect of non-availabUity of Yam 
on Bidi Industry (XXIX-3-8-73i. 
89-90. 

NationaIisation of Bidi Industry 
(XXX--B-8-73), 211-12. 

BIHAR: 

Amount advanced to Bihar under 
the Scheme of Preferential Rates 
of Interest (XXX-IO-8-73), 17-
19. 

Amount advanced to small scale 
industries in Bihar by Nationa-
lised. Banks (XXX-I0-8-73 > , 
77-78. 

Application fOr installation of tele-
phone connections in Bhagalpur 
(XXIX--1-8-73 > , 136. 

Arrest of Noll-Bengali Pakistani 
Citizens at Sursand Check Post 
near Sitamarhi in Bihar (XXX-
22-8-73), 69_70. 

Assault on Scheduled Castes in 
villages of Bihar by Landlords 
of Upper Caste (XXX-8-8-73), 
106-07. 

Assistance sought by Bihar for flood 
affected people in Sitamarhi 
District (XXX-I0-8_73). 51-52. 

Automatic Telephone E~hange in 
Bhagalpur district of Bihar 
<XXIX-1-8-73), 13W6. 

Branches of F.C.I. in Bihar durin&' 
1973-75 (XXXI--27-8-73>, 55. 

Central Loan for Urban Housing 
Scheme in Bihar (XXX--13-8-73 
87...88. 

Circulation of communal and 
China-supported News papers in 
Bihar (XXIX--1-8-73), 175. 

Clearance of Power Schemes of 
Bihar (XXXI-28-8-'13), 168. 

Closing of MIs. Assam Sillimenite 
Fiu:tory at Ranchi. Road, Bihar 
<XXXl-23-8-73), 97. 
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Communal . Riota in llazaribagb 
District, Bihar (XXIX-25-7-'lS), 

. 64.-6'5. 

Construction of Quarters and 
Buildings in Biller Circle and 
Patna . Telephone District ,(XXX-
2~8-73), 161. 

Construction of Railway 0"Ver-
.bridges in Bihar State <XXXI-
28-8-73), 151., 

Construction of a Thermal Power 
Plant in Mu.zaftarpur Bihar 
(XXIX-l-'1-'13), .94 .. 

Control or parts serWce India Ltd. 
Calcutta, Agrind Fabrication Ltd . 
Calcutta. UP Commercial Cor-
poration Ltd. U.P. Commercial 
Corporation P. Ltd. and Assam 
Saiomanide, Bihar (XXXl-
28-8-73) ,86. 

Conversion of Roads into National 
Highways in Bihar (XXX-
6-8..73), 226-2'1. 

D.V.C. water for Irrigation pur-
poses in Bihar (XXXI-28-8-73), 
208. 

Deatb due to Drought in· Bihar 
XXX-2O-&.. 73), 1~7. 

Declaration of main roads of 
Plamau in Bihar as National 
Highways (XXX~73). 226. 

Delay in Providing Funds to Bihar 
for Implementing Special Em-
P10yment Scheme (XXXI-
29-8-73), 69. 

Delegation fr01D Bihar for Wheat 
(XXXt-2'1-8-73), 172. 

Demand for Central asSiStance by 
Bihar for drought affected areas 
(XXX-17-8-73), 85-86. 

Development of Backward Areas 
in Bihar (XXXI-29-S-7S), 114. 

Discontentmant among farmers of 
Bihar on procurement of wbeat 
(~-23-7-73). 146. 

Disparity m incomes of PlDljab and 
Bihar (XXX-8-3-73), 82. 

Displaced Persons aettled in Chota-
nagpiJr and Santhal Parganaa in 
Bihar (XXX-9..;8..73), 192. 

Electri11cation of Villages. in B"Jhu 
(XXIX-24-7-73), 111. 

Execution of Bagmati River Project 
in Bihar (XXlX-24-'1 ... '3), 73 • 

Formulation of Schemes for in- ,-\ 
creasing production in the Indian 
Copper Complex at Ghatsila 
(Bihar) ('XXX-9-S-73), 65-66. 

Funds allocated-and spent tor 
Development of Tourism in Bihar 
during 19'11-72 and 1972-73 
(XXX-17-8-73), 121.,.22. 

Grant of loan by RBI to make 
available Agricultural material 
10 farmers of BihaI' (XXX-
17-8-73), 125-26. 

Grant of Pension to Freedom 
Fighters from Palamau (Bihar) 
XXX--8-8-73), 160-.66. 

Harijan women branded with hot 
iron and in Barei village, Bihar 
(XXX-22-8-73). 1-10. 

Increase of seats in eXisting Medical 
Colleges and Beds in Hospitals in 
Bihar <XXX-l3-8-.73), 101-02. 

Inftux of Dibari Muslims from 
BaJli,'ladesh into India (XXlX-
1-8-78), 149. 

Issue Of Licence for setting of 
Industries in North Bihar 
(XXX-8-8-73), 153. 

Late Running of Trains in Bihar 
(XXIX-24-7-'i3). 109. 

Loan advanCed by Public Sector 
Banlting institutions toagricul-
turists and industrialists in Bihar 
(~IX-27-7-73), 126-27. 

Memorandum submitted to U. G. C. 
by Bihar State Demonstrators 
As8Ociation, Bbagalpur (XXXI-
27-S-73)., 155. 

New Power Projects for Bihar 
(XXX!-28-8-73). 149. 

New Railway Lines in Bihar during 
19'12-'13 a~d 1973-74 (XXIX-
24-7-73), 147. 

New Telephone COlUlections in 
Distrk:t9 of Gaya, "Nawadha and 
Jehanabad (XXX-22-8-73), 125. 

----------------------------------~------------
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mHAR--;contd. 
Number of T.B. patients in Bihar 

(XXX~13~8;;'73), 1'75. 
Opening of Divisions and S1.lb~DivI

sions in Bihar circle (XXX-
22-8-73), 133-34. 

Operational efficiency of Railways 
in Bihar (XXIX-24~7-73), 19B. 

P. & T. Facilities in Bihar during 
Fifth Plan period (XXIX-
1-8-73), 175-76. 

Payment of wages to workers of 
Lapanga colliery, Bihar whose 
names do not appear in the offi-
cially published list of workers 
(XXXI-23-8-73), 85-86. 

Per capita Bank Deposits in Bihar 
(XXX-17-B-73). 116-17. 

Per capita availability. and con-
sumption of Electricity in North 
Bihar (XXIX-24-7-73), 159. 

Percentage 01 Deposits invested in 
Bihar ,by Nationalised Banks 
(XXX-17-8-73), 115-16. 

Posts of linemen 
Bihar' Circle 
135-36. 

lying vacant in 
(XXX-22~8-73) , 

Power supply to Bihar by DVC 
(XXIX-31-7-74), 93. 

Production by weavers 
variety 01 cloth in 
,district of Bihar 
27.-7-73), 1B7. 

of superior 
Madbubani 

(XXIX-

Proposal for setting up of 
dust..y in Gaya and 

Pulp In-
Nawadah 
(XXXI-Districts (Bihar) 

29-8-73), 225. 
Proposal submitted by Bihar Gov-

ernment to solve the Problem of 
Shortage of Yarn .in th'e State 
(XXIX-3-B-73), 199. 

Propos!!l to construct sports stadium 
in Muzaifarpur (Bihar) (XXX-
13-8-73), 103. 

Proposal to set up Tractor Factory 
in Bib..- (XXX-9-B~73), 5~ 

'PrOPosed setting up of Bihar Alloy 
Steel Pant by Birlas (XXX-
16-8-73), 48. 

BJHAR..-..contd. 

mia and Kamalab,ari of Jai Nagar 
Police Station in Madbubani Dis-
trict (XXXl-29-8-73), 165. 

Railway Service Commission in 
Bihar for North Eastern Railway 
(XXIX-24-7-73), 91. 

Recovery of Chinese Lellflets in 
Simariya village near Gaya Aero-
drome (XXIX-1-8-73), 4B. 

Reimbursement 01 Medical Bills of 
Staff and Offieers in Bihar Circle· 
(XXXI-29-8-73), 193. 

Report of Irrigation Minister on 
Kosi Area (XXXI-2B-B-73), 194. 

Representation of Officials from 
Bihar in the Staff of Bokaro Steel 
Plant (XXXI-30-B-7S). 91. 

Representation made by Bihar 
Chambers of Commerce regarding: 
suspension of work of clearing: 
House at Bank of Baroda (xx..~-
17-8-73), 181-B2. 

Requests for Funds by Power Minis-
ter of Bihar to meet Power short-
age (XXIX-24-7-73), 141. 

Request from Bihar to increase 
Monthly Quota of Foodgrains 
(XXX-20-8-73) , 104~05. 

Re-routing of MaillExpress Trains 
to Calcutta from Delhi and Bom-
bay to pass through Distt. Pala-
mau. (Bihar) (XXIX-31-7-73). 
1211. 

Request by Bihar lor more Central 
Assistance for Development of 
Handicrafts during 1972-73 
(XXX-10-S-73)! 167. 

Reservation of mineral ores of 
Chota nagpur area for factories 
employin~ people of that area 
<XXXI-23-8-73), 35. 

Review of Coal distribution system. 
in Gaya and Nawadab of Bihar 
(XXXI-23-B-73), 90. 

Sale of smuggled goods in Bihar 
(XXXl-24-8-73), 190. 

Saunkia system Prevalent in Ranka 
and Bamdaria Blocks of Garwa-. 
sub-DiviSlOn in Palamau District, 
Bihar (XXIX-1-8-73), 102-03. '. ' 

Raid by Landlords and Kulaks on 
Harijansof village Jogia ~nLada-

--~--------------------------------
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BIHAR-contd. 

Setting up of Mini Steel Plant in 
North Bihar (XXIX~2-B-73), 
169-70. 

Severe Famine conditions in Bihar 
and Central aid therefor (XXX-· 
13-B-73), 211-13. 

Slow Banking Progress in fue State 
of Bihar (XXX-l'1-8-73), 114-
15. 

Starvation Death in Palamau, Bihar 
(XXXI-27-B-73), 55. 

Stoppage of work in Banks in Bihar 
dUe to AgitatiOn by Bank em-
ployees eXXIX-27-7-73), 177-
'1B. 

.submission ofa Memorandum by 
Bihar Chamber 'of Commerce of 
Finance Minister (XXXI-
31-8-73), 23-28. 

Supply of Coal to Consumers in 
North Bihar (XXIX-2-8-73) 
107-06. ' 

Survey by Central Team to pro-
vide Drinking Water in Rural 
Areas of Chota Nagpur Division 
and Santhal Parganas of Bihar 
State (XXIX-23-7-73J.245 .. 

Sun'ey conducted by the Central 
Team on Goitre Disease in Chota 
Nagpur Division and Santhal Par-
l'1l!las District of Bihar State 
\XXIX-2l-7-73). 247. 

"rp?:!! of Officers from the Centre 
Fent to Bihar to enquire into mur-
der of Harijans and Landless Lab-
ourers in village Coura in Bhoj-
pur District, Bihar (XXIX-I-B-
73». 84-85. 

'Tele-communication Training Cen-
tre in Bihar Circle . (XXXl-
29-8-73), 159. 

'Tel~'Phone Directory of Bihar Circle 
.and Plitna Telephone District 
(XXXI-29-8-73), 191. 

'Tiger san::tuar1es in Bihar (XXIX 
-30-7-'73), 185. 

Total investment in· Heavy l!u:lW!-
tries -during 1973-76 for Bihar 

\ 
I 
I 
I '; 
i 

BIHAR-contd. 
. in General and CMqh~gpur area 

in Particular (XXXI-23-8-73), 
66. 

Unemployment among workers of 
Mica Mines In Giridi Bihar (XX-
IX-Z6-7-'13), 190. 

Debatea 
Certain charges against a Central 

Mini!;ter in the Reponof Esti-
mates Committee of Bihar AsSem-
bly eXXXI-2'1-B-'13), 207-45. 

Drought condltions in Eutern U.P. 
and Bihar (St.) (XXIX-2-B-!73). 
238-42. 

Re. Atrocities Committed on Hari-
jan Women in Bihar (XXIX-
30-7-73), 217, 242-45. 

Re. Drought and Scarcity ConcH-
tions in Bihar (XXlX-'3I-'1-73). 
221-2'1. 

BILL(S): 
Agricultural . Refinance Corporation 

(Amendment Bill): 
Consid. (XXX-I0-8~'13). 209-

248; eXXX-13-B-73L 251-264; 
Consid. Cl. (XXX-13-8-'l3), 264-

65. 
Motion to pass (XXX-13-B-'13), 

26S-:72. 
Message from R.S. arguing with the 

Bill without amendment (XXXI-
24-B-'13), 240. 

Andhra Pradesh Appropriatil)n 
{No.2) Bill, 19'13: 
In.troduced. COMid. and passed 

(XXIX-:-25-7-73), 292-93-
Message from R.S. l'eturing Bill. as 

passed by LB. without recommen-
dation <XXiX-30-7-'l3}, 328-29. 

Assent (XXIX-3-8-73I, 241-42. 
Apprentices (Amendment) BiU: 

Assented to (XXIX-24-'1-73), 
244-45. 

Appropriation (No.3) &111873: 
Int. (XXX--l'1-S-'l3). 231. 
Consicl.(XXX-l'1-8-'13), 232. 
Motion to p/UIS (1'1-8-73), m. 

Message from !\.SO' ~turningtbe 
Billwitbout recommendation 
(XXXI-M-8-73l,240. 



I BILL(S):-con1d. SUB.TEC'l' ~ILL(S): 33 I Consilio (XXXI-3-9-73), 189-90. ~. ; Aaen" (XXXI--31-8-73), 222. :IJ: Appropriation (Railways) No. J CoItlid. cl. Q0C0-4-i .. 73), "-
J 100. 
~. ; Bill: Motion to pass (XXXI-4-9-'13), i\. Int. (XXXI-2.3-8-73), a. 1~)1_. 
~< Consid. (XXXI-2Z-8-'13), 281. CompuUes (Amendment) Bill: 
"''j; Consid. cl. (.'XXXJ,-.23-8-73), 286. Extmsion of time for presentation 

Motion to pass (XXXJ--211-8-'7J), of Report of J.C., (XXIX-27-
286-81. '1-73), 280-61. (XXXI-30 ..... 73). 

Message from R.S. retunUnI the 182. 
Bill without any reeommenda- Companies (Amea~t) Bill: 
tions (XXXI--M-B-'1S). 1SO- (Amendment oj sections 224, 226 
81. e.tc) by Shri E. V. Vildla Patil 

A'JSent (XXXI--'li-9-'13). 31. 
Central Excises and Salt <Amend-

~,: ment) BUI: I Assented to (XXIX-24-7-'13), 

~. Cin;::-to:aPh (Amendment) Bill: 
~. Assented to (XXIX-U-1-13), 
~ 244-45. 
i:' Cinematograph (Second Amend-r ment) Bill, 19'13: 
j; 
Ii r 
f 

Message from R. S. forwarding a 
l'OPy of the Bill as passed by 

them (XXXI-30_8-73), 181. 
Civil Liberties Commissions Bill by 

Shri Madhu Limaye: 
Int. (XXX-IO-8-73). 249-50. 

Coal Mines 
Assented 

244-45. 

(Nationalisation) Bill: 
to (XXIX-24-7-73), 

. Code of Criminal Procedure Bill: 
COnsid. as passed by R.8. (XXXI-
28-8-73), 309-21; (XXXI-30_8-
73), 19a-247. 

Consid. cl. (XXXl-30-8-73), 247-
344, CXXXI-l.9-73). 6-19" 
<lCX:Kl-3-9-73), 35--119, 178-

89. 
Code Of Criminal Procedure 

(Amendment). Bill, (Omission of 
section 107 aDd 109) by 8hri 
Madhu Lim aye. 
Int. <XXXI-24-8-73}, 309. 

Coking and Non-Coking Co;!.! Mines 
(Nationalisation) Amendment Bill; 
1973. 

Message from as. forwarding a 
copy of the. Bil] as passed by as. 
(XXXI-24-8_73). 240. 

>j 

I 

Int. (XXIX-27.7-73). 300. 
Coinpulsory Cultivation and setting 

up of Agriculture-cu-'Il-Cott:lge 
Industries Bill: by Shri Ram 
Bhaga,t Paswan Int. (XXIX--27-
7-73), 299. 

Compulsory Family Planning Bill: 
by Shri VikramMahajan. 
Int. (XXIX-27-7-73), 301. 

Compulaoty MilitarY Training or 
Social Service for the Students 
Bill: by Shri Vikram Mahajan. 
Int. (XXIX-27-7-73), 298-99. 

Constitution (Amendment) Bill: 
(Arndt. of an. 37, 45 etc.) by 
Shri Maihu Limaye. 
Int. (XXX-IO-B-73), 251. 

Constitution (Amendment) Bill 
(Amendment of articl.e 80 and 

Omissi.on of Fourth Schedule) by 
Shri Dinesh Chandra G08Wami • 
lnt. (XXIX-27--7-73), 300. 

Constitution (Amendment) Bill: 
(Amendment of article 124) by 
ShTi Ata! Bihari Vajpayee. 
Consid: (XXXl-24-8-73), 325-
72. 

ConstitutiOn (Amendment) Bill 
(Amendment Of Al'~icl.e 371) by 
Shri Val8l\t Sathe. 
Int. (XXIX-17-7-73), 301. 

Constitution (Amendment) Bill-
(AmelTdment of Set'entb Sche-
dille) by Shri S. C. Samanta 
Motion to refer to S. C. (XXIX-
27_7-73), 332-M. 

Connltution (Amendment) Bill 
(Insertion of Ilew articles 125A 
and 221A) by Shri lIadl'lu 
l.ima7e. 
Int. (XXXI-24-8.73L SOB 
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BILL(S)-contd. 
COIl6titution (Amendment) BiU-

<Insertion ot .new .t1ide 130A) 
by Shri R. P. UlaglUllUltbi. 
Int. (XXIX-27-7-73), 297_SB. 

Constitution (Amendment) Bill: 
(Sub"itution of article 16 etc.) 
by Shri Madhu Limaye. 
Int .. (XXX~10-8-73), 260. 

Constitution (Amendment) BiU-
(Substitu.tion of article 335) by 
Shri C. T. Dhandapani. 
Consid. (XXIX-27-7-73), 302-

32. 
Costoms Gold (Control) and Cen.. 

tralExcises and Salt (Amend-
ment) Bill: 
Coosilt (XXIX-31-7.;73). 232-
a. 

(XXIX-1-8-73). 253-81. 
Consid. cl. (XXIX-1-8-73) 2Bl-

85. • 
Motion to pass, as amended 
eXX!X-1-8-73), ,285-316. 
(XXIX-2-8-73),243-328. 
(XXX~-8-73). 272-84. \ 

M'eSSage from R. S. agreeing with-
out any amendment (XXX-
17-8-73).' 211. \ 

Delimitation (Amendment) Bill 
(l'l1$erti.on of new section 9A) by 
Bini :Madhu Limaye. 
Int. (XXXI-'24-8-'13). 309. 

Direct Taxes (Amendment) Bill: 
Int. (XXXI-3-S-73). 33. 

Disclosure of .Assets of Members of 
Parliament Bill: . 
By S~i R.P Ulaganambi 
into (XXIX-27-7-73) • .29B. 

Disturbed Areas (Special Courts) 
Bill: 
Extension of time for presenta-

tion of report of J.C. (XXIX-
25-7_73). 242. 

Employees' Provident Funds and 
Family Pension fund (Amend-
ment> Bil!: . 
Consid. (XXX-13-S-73). 322-44 
(~16-8-73). 199--219. 
Conatd. ct. (XXX-16-8-73).11~ 

23. 
Motion to pass," amended 

(XXX-18-8-73). 223-28. 

BILL(S)-colltd. 
~essaie. frOm R. S.' agreeing with 

the BIll as passed by L. S., with-
". 

'out amendment (XXXI-28-B-
73). 244. 

Eradication of Poverty scheme Bill" 
by SliM Yamuna Prasitd Mandai. 
Int. (XXXI....:.14.8-73). 307. ' 

Foreign Awards (Recognition and 
Enforcement) Amendment Bill. 
1m: 
Message from R. S. forwarding 

• copy of the Bill 86 passed by 
them. (XXX-20-8-73). 273.74. 

Foreign Exchange Regulation Blll: , 
Coaaid. as reported by J. C. . 
(XXXI-24-8-73). 26().....307. 
eXXXI-27-B-E3).227-95. 
Consid. cl. (XXXI-27-B-.73), 296 

--310. 
Motion to pass, as amended 

(XXXI-27.8-'13). 311~4. 

Message from R. S. agreeing with-
out any amendment (XXXI-
5-9-73). 30. . 

Free Legal aid to the Poor BiU: 
by Shri Vishwanath Pratap Singh. 
Int. (XXIX-27-7-73>, 302. 

Homoeopathy Central Bill: 
Message from R. S. forwarding 

Bill as passed by R.S. <XXIX-
26-7_73). 220. 

Indian Railways (Amendment) Bill: 
COnsid. (XXX~-8-73), 284-

323. (XXX-7-B-73) 246-30 
(XXXI-29-8-73). 276-sa. . 

Consid. cl. (XXXI-29..8-73), 283-
8B. 

Motion to pass (XXXI-29.8-73), 
289-93. 

Message from R. S. agreeing with. 
out any amendment (XXXI-
5-9-73). 31. 

Industries 
Regulation) 
1973: 

(De'gelopment 
Atnencb'nent 

and 
Bill, 

Message from R. S. forwarding a 
copy of the Bill u pall8ed by 

R. S. (XXXI-I-S-73), 1. 



BILL(S)-contd. '0) •••. 

Laccadive. Minicoy and.· Amindivi 
Ialands (Alteration of Name) B111: 
Consid. (XXXIX-30-7-7Bl, 282-

32'1. 
Consid. c1 (XXIX-30-7-!3). 327 

28. 
Motion to pasS, aa aDiebded 

(XXIX-30-7-73), 328. 
Message from R. 8. agreeing with-

out any agreement (XXX-9-8-
i3). 195.96. 

Leprosy Control and Rehabilitation 
of Lepers Bill by 8hr! Vishwanath 
Pratap Singh. 
Int. (XXXI-24-8-73', 3~10. 

Manipur AppropriatiOn Bill, 1973: 
Int. Consid. and passed (XXIX-

24-7-73), 285-86. 
Message from RS returning Bill as 

passed by L. S. without recom-
mendation (XXlX-30-7-74). 253. 
Assent (XXIX-3-8-73), 241-42. 

Manipur Appropriation (No.2) 
1973: 
Int. (XXXI-29-8-73I. 271-72. 
Consid. (XXXi-2It-b-,3), 272-

76. 
Motion to pass (XXXI-29-B-73), 

276. 
Message from R. S. returning the 

Bill without any. recommenda-
tions (XXXI-5-9-73), 31. 

Assented to (XXIX-24-7-73), 
·244-45. 

Mines (Amendment) Bill: 
Extension of time for presenta-

tion of Report of J. C. (XXIX-
27-7-73), 260. 
(XXX-16-8,..73>, 191-94. 

Report ot Joint Committee pre-
sented (XXXI-3()"1I-73), 181. 

Mother's Lineage Bill by ShTi 
M4dhu. Lim~lIe. 

Int. (XXX-I0-8-73), 250. 
Mysore State (Alteration of Name) 

Bill: 
COnsid. (XXIX-27-7-73), 271-
97. 

(XXIX-30-7-73), 259-79. 
Consid. cl (XXIX-30-7-73), 279 

-81. 
Motion to pass, as amended 

(XXIX-30.7-73), 281-82. 

B~(S)-contd. 

Message from R.s. agreeing with-
out any amendment (XXX-9-11-
73), 195. 

National Co-operative Dev~lopment 
CorporatiOn (Amendment) Bill: 
Consid. (XXIX-26-7-73), ~ 

336. 
Motion to pus (XXIX-26-7-73), 

336. 
Message from R.S. agreeing with-

out any amendment (XXX-
8-8-73), 244-

Netaji National Academy Bill: 
By Shri Samar .Guha. 
Consid. (XXlX-27-7-73). 354-
62. . 

(lCXJC-IO-B-73),251--313. 

Narth-Eastern Hill University Bill: 
Assented to (XXIX-24-7-73). 

244-45. 

OritIsa Appropriation (No.2) Bill. 
urn. 
Consid. (XXlX-25-7-73), 292-94. 
Motion to pass (XXIX-26-7-73), 

295. 

Message fromR. S. returning 
Bill, as passed by L. S. without 
recommendation (XXIX--3O-
7-73), 329. 

Assent (XXIX-3-8-73), 241-42. 

Orissa Appropriation (No.3) Bill. 
1973. 
Int. Consid. & . Passed (XXXI-

211-8-73), 293-94. 

Message from R.· S. returning the 
Bill without any recommenda-
tions (XXXI-5-9-73), 31. 

Payment of BonUs (Amendment) 
Bill, 1973: 
Message from R. S. tOl'Warciing a 

copy Of the Bill as passed ,by 
them (XXX-20-8-7!). 273. 

Consid. (XXXI-29-11-73).. 293-
375. 

Consid. cl. (XXXI-29-1I-7S). 
354-73. 

Motion to pass (XXXI-29-8-73), 
·373-75. 

Assent (XXXI-5-11-73). 31. 



BlLL(S)-contd. 
Plantations Labour (AJneBdment) 

Bill: 
Message frOm R. S. intimating 
extension of time for presen-

tation Of Report of J. C. (XXIX 
-24.'1-73), 224. 

Presidential end Vice-Preiddential 
Electiollll (Amendment) Bill: 
bteuion of time fOr presentaticm 
Of ~port of J. C. (XXlX-.26-7-
'la), 221. . 

JlemovliJ of Disparities aDd Coneen-
tration of Wealth Bill, bll Shri 
K. Lakkappc. 
Int. (XXX-IO-S-78), 249. 

Reserve Bank of India (Amend· 
ment) Bill: 
Int. ~XXI::-':'4-7-73), 247. 
Consid. (XXXl-2?'--8·'l3), 324-
28. 
Motion to p.:.ss (XXXI--27-8-73), 

328. 
Message from R.S. agreeiftg with· 
out any amendment (XXXI-

5-9-73), 30. 
State Bank Laws (Amendment) 

Bill: 
Message from R. S. forwarding 

Bill. as Passed by R.S. (XXX-
7-8-73), 239-40. 

Taxation Laws (Amendment) Bill: 
Appointment of Member to Select 

Committee (XXX-17-S-73), 
230-31. 

Exteru;ion of time for presenta-
tion of Report of S. C. (XXXI-
24-8-73), 257-59. 

U.P. State Legislature (Delegation 
Of Power) Bill: 
Message from R. S. forwarding a 

copy of the BUl as passed by 
R. S. (XXX-13-8-73), 236. 

Consid. (XXX-2()·8-73), 27~ 
320 .. 

Comid. d. (XXX-20-8-73), 320. 
Motion to Pass (XXX-20-8-73), 

320--28. 
Assent. (XXXI-24-8-73), 241. 

Untouc.hability (Offences) Amend-
ment and Miscellaneous provi· 
sion Bill: 
Extenllon of time for presentation 

Of Report of J.C. (XXIX-24-
7-"), ~7. 

BILL(S)-c:on.td. 

tftiliation of Laad AdjoUring Rail-
way '1'raek Bill bY Shrt Viah ...... 
Datil PfatIrp SiaIIL 
Inl (XXXI-U-B-73), *-10. 

BIRDS: 
J:x»ort of Birda mil...... of 

Indian orilin by STC (XXIX-
3-8-73), 111. 

BlRLAS: 
EvaeiOJi 01 Wealth Tax bJ Etirlu 

(XXIX--3-8-73), 108-09. 

Postponement of consideration of 
applications of Birla concerns 
for Cement Plants {XXXI-H-B-
73), 132. 

Proposed setting up of Bihar Alloy 
Steel Plant by Birlas (XXX-
]6-8-73), 48. 

Debates 
Re. Reported selling of a Public 

sector Plant to Birlas (XXIX-
1_8_'13), 245--48. 

BISCUIT FACTORIES: 
CIOllure of Biscuit Factories in Bom-

bay due to lICarcity of Maida. 
(XXX-20-8-73), 90·91. 

BLACK-MARKETING: 
Black marketing in Vanaspati. 

(XXX-2O-B-73), 18-23. 
Black marketing in wheat Bran. 

eXXX-20-8-73), 137-38. 
BlaCk lIarketing of Paper by Paper 

Mill DistributorS (XXX-28-8-73), 
43-44. 

Controlling Adulteration of Food 
Articles and Sale of Foodgrainl 
at Black Market under ~ovisiona 
of Defence of India Rules 
(XXXl-27-8-'13), 159. 

action 
and 
33, 

Instructions to States fOr 
against Black marketeer. 
Hoarders. (XXIX-25-7.73), 
57-58. 

Stringent measures to unearth 
hoarded foodgrains and to atop 
black-marketing of essential com-
modities (XXIX-3-8.73), 43. 



BLACK MONEY: 

Action againSt persons for black 
money found in their posseasion 
in Bombay <XXXI-31-8-13). 52-
54. 

Chaage on Moneiary system to UD-
euth black money (XXJX-27_7-
73), 138-39. 

Impact of Black Money on India's 
Economy. (XXIX-27-7-73), 135-
37. 

lIIeuures to Uneat'thSl.ack money. 
(XXIX-27-7-73), 215-18. 

Reward6 to informers giving in-
formation about Concealed ill-. 
come. (XXX-17-B-73), 71':'72. 

BLOOK DONATIONS: 

Scheme for Financial Assistance to 
the Indian Red. Cross Society and 
Social Agenci9 for collectiDg 
Blond Donations. (XXlX-23-'1-
73). 126. 

. BOKARO STEEL PLANT: 

Alleged Appointment in Technical 
and Non-Technical Posts in 
BokaTO Steel Plant on Caste con-
sideration. (XXXI-30-8-73), 11t-
15. 

Bokaro Blast FurnaCe not. produc-
ing as pel' rated ~pacity. 
(XXXI-3O-8-73), 120. 

Commillaioning of Blast Furnaces in 
Bokar~ Steel Plant (XXX-16.1-
'13), 28-29 

Employment given in H.E.O. Ranchi 
and Bokaro Steel Plant (XXX-
9-8-73), t-7. 

Foreign order placed with Bokaro 
Steel Plant for Export of 5.0,000 
tonnes of Pig Iron. (XXXI--30-8-
73), 87. 

Posts Reserved for Scheduled Castes 
and Scheduled Tribes in Bokaro 
Steel Plant (XXXI-30-8-73), 115. 

ProdUction of Bobro Steel Plant 
at 2.5 million tonnes after com-
raiuioing Of 2nd and 3rd SlUt 
Furnaces (~8-73), 139-4&. 

I 
I 

I 
I 
I 
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BOKARO STEEL PLANT: contd. 
Production 'of PIg Iron in Bokat4> 

Steel Plant (XXX-16-8-73), 25-
26 . 

ProgreSs made to step up production. 
in BokaTo Steel Plant (XXX-18-
8-74); 88-69. 

~~presentation of Officiala from 
Bihar in the siatr of Bokaro Steel 
Plant (XXXI-3O-8-73). IH. 

~ Steeltrom U.S;S.~. fot 
Korba. Alumhiium and Bouro 
Steel Plants (XXXI--z3-8-73). 

93-94. 

-study of Production aspec.'t by 
commission on Second Coke 
Oven Battery of Bokaro Steel 
Plant (XXIX-2-8-73), 1'18. 

Working of coke oven batteriesiD 
Bokaro Steel Plant (XXX-
16-8-73), 77-78. 

BOQS: 

Bomb fOUl'ld 
'!'Gsil in 
June, 1973 
50. 

on Track near Dabra 
Gwalior Distric1in 
(XXIX-31-7-73) , 49-

Letter Bomb Addressed to the De-
puty commissioner of Darrang 
District of Assam (XXIX-25-7-
73), 185. 

Live Bomb detected on Track near 
Phillaur station in Jullundur Dla-
trict (Northern Raailway) 
(XXIX-31-7-73), 113. 

BOMBAY: 

Action against persons for blactt 
money found in their possession 
in Bombay <XXXI-31-8-73). 52-
54. 

Additional Employment and Pr0-
duction esti~ted on the intro-
duction of Seven-day· Week in 
Bombay Textile tndUjRry (XXX-
9-8-73), 96. 

AllegecUy illegal transactions in sale 
of fiats in Bornbay decided by 
Income-tax Authori~ (xxx-
17-8-73), 35-36. -------_._------- ------------



SUISJECT INDJX 

BOMBA Y-<:ont.d. 
Annual General Meeting of Indo-
. German Chamber of Commerce 

held in Bombay (XXX-17-8~73). 
151, 

Fire in .the Kerosene Oil godown in 
North Bombay (XXIX-M-7-'13). 
50. 

Govemment takeover 01 three d0s-
ed en,gimiering concerns Bombay 
(XXX-&-8-'13), 163.;.tK. 

Los, on .Suburban Trains ~peratiDe 
in Ketropolitan Cities like Bom-
bay aDd Calcutta (XXXI-2I-8-
73), 28-29. 

Manager of Duty Fre'e Shop at Bom-
bay arrested .by Customs for illicit 
possession Of Foreign Exchange 
and Duty Free Goods (XXXI-31-
8-73), 111. 

Kemorandum by Bombay Labour 
Union regarding likely retrench-
ment of employees of· book houses 
after take over of import of sci-
entific. technical ~ournals and 
books (XXX-17-B-73>, 78. 

NC!ws Item Bombay T. V. Standard 
Falls further (XXIX-1-8-73), 
131-32. 

Raids on the houses of film Stan in 
Madras and Bombay (XXX-10-
8-73), 159-60. 

Railway Accidents in local area of 
Bombay on WestE"rn R~ilway 

CXXXl-28-8-73), 153. 
SeiZure of smuggled Articles by 

Customi officials in North Bombay 
(XXXI-24-8-?3), 66. 

Setting up of T. V. Production Cen-
tres in Bombay, Madras, Calcutta 

. and Delhi (XXIX-l-B-7S), 187. 

SeVen-Day week in Textile MiUa in 
Bombay (XXX......:9-B-73l. ]09. 

Sinling of Vande Mataram in Bom-
bay (XXIX-]-B-73), 90-9. 

Strike Threat in Bombay rori 
(XXX-13-B-73), 58-59. 

Supply of Wheat as Feed _ S.tIle 
m .A,iKeymilk Colollf', BonJIay 
eXXlX-23';;7-7I), 113. 

BOMBAY -<:outd. 

TelePhone exchange line capacities 
in ('~':,:litr. Bombay and Delhi 
(X}~X-8-:. 73), 2] ()-ll. 

Debates 
Doctors' Strike in Bombay and Delhi 

(St} (XXXI-5-9-'J3), If9..-..S%. 

Reported wastage of imported food,,:, 
grains in Bombay port (CA) 
(XXX:-22-8-73). 217-19. 

Strike by doctors in Bombay (XXXI 
-27-B-73), 223-27, 

BONDED LABOUR SYSTEM (XXXI-
80-8-73), 44. 

BONUS; 
Bo'lus for 1973 (XXIX-28.7-73), 

143. 

BonUs for Employees of Central 
Governmeni Industrial Organisa-
tions (XXIX-26-7-73), 62-

Bonus sCheme for 8lvlng incentive 
to procurement drive (XXIX-
23-7-73), 140. 

Bonus to Central· Government Em-
ployees (XXX-9:-8-73), 175. 

Amendment of Bonus Act to wid2n 
its !!COpe (XXXI--30-B-73) , 153. 

Bonus to the Employees of NlDC 
(XXXI-29-B-73), 152. 

Demand Mad'e by All India Insur-
ance Employees' Federation Re. 
Higher Bonus for 1971 and resto-
ration of DA cut (XXX-I0-8-73). 
157-58. 

Filling of vacancy in Bonus Review 
Committee (XXIX:-2-8-73), 190. 

M'emorandum submitted 1»; A.I.T.U . 
C. to the BonuS .Review Com-
mittee (XXX-l6-S-7S); 7B. 

Non-payment of 8.33 per cent bonus 
by Public Sector Industries in 
Madhya Pradesh (XXX-9-8-7S),· 
168. 

Non.-payment of ReviRd Bo_ua by 
Companies (XXlX-2-8.·7a), lei-
13. 

Payment of 8.33 per cent Blmlil :fer 
lWl2 (XXJX-28-7-7J>, 1JNa2, 



BONUS: Co7Jtcl. 
Payment of Bonus. to Centr.al Gov-

ernment Employ~s classified as 
"Worker$' (XXX-l'l-8-'l3), 1'14-
75. 

Payment of Bonus to Defence Em-
ployees (XXIX-2.;8-73), 19-!7. 

Payment of Bonus to· P&T emplo-
yeeS (XXIX-1-8-73), 38-39. 

Payment of Bonus to Rubber Board 
Employees (XXX-17-8-73), 46. 

Progress made by Bonus Review 
Committee (XXX...:...s..S-73), 1~. 

Refusal of Central Government for 
Payment of Centenary Bonus to 
Employees of' Bombay Port 
(XXIX--30-7-'l3" 119. 

Report of Bonus Review Committee 
(XXIX-26-7-73), 142, <XXXI-
30-8-7), 47. 

Steps for success of Bonus Scheme 
(XXX-6.-8-73), 174. 

. 'BOOKS: 

), 
I, " 

Books published and publicised to 
give encouragement to small In-
dustries (XXIX-1-8-73), L6i-70. 

Disturbances in Srinagar due to the 
Book of Knowledge (XXIX~ 
25-7-73), 72-73. 

Proposal to establish a Book Foun-
dation for dealing with Import of 
Books (XXXI-27-8-73), 171. 

Proposal to Takeover Import of 
Books. (XXIX-3_8-73) •. 62-63. 

Setting up Of Book Finance Corpo-
ration (XXXI-27-8-73), 141. 

BORDER DISPUTES: 
MBharaahtra-Mysore Boundary Dis-

pute (XXIX-25-7-73), 103. 
Settlement of Border Disputes with 

China (XXIX-2-8-73), 143. 
Debates 

Matter Under Rule 377: 
Maharashtra Mysore Border Dis-

pute (XXlX--31-7-73). 228-31. 
.... BORDER ROADS: 

Names and Kilom<etTage of Roads 
under construction br Border 
Roada (Division (XXXJ-D-8-
-'13),1 ..... 
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BORDER SECURITY FORCE: 

Association of formerB.S.F. Comm~ 
andant with Cooch Bihar Refugee 
Service (XXIX-25-7-73), 130. 

B.S.F. Personnel Killed by Pak 
Firing on May 27 (XXIX~l-B-
73), fiO..61. 

C.R.P. and B.S.F. Personnel in UP 
(xXx--8-8-73), 49. 

Death of BSF jawans due to aval-
anche in Gurez Sector of Jammu 
and Kashmir. (XXX-22_&':73), 
92-93. 

Death of a Jawan Of Border Secu-
rity Force dUe. to the encounter 
with Pakistani Rangers (XXIX-
25-7-73), 74_75. 

EncoWlters between 'Pak Mujahids 
and B.F. patrol In Rajasthan vil-
lage (XXIX-1-8-73), 61. 

Kidnapping of BSF. soldiers by 
Pakistan from Western Indo-Pak . 
Border (XXX~8-73), 18.2. 

Proposal to study welfare fund 
SCheme of Border security Force 
for operation elaewhere while 
examining third Pay Commissions 
recommendations (XXIX;....,l-ir_ 
73), 68. 

BOSE, SHRI RASHBEHARI: 

Bringing of the Ashes of late Shri 
~hbehari Bose fnxn Tokyo 
(XXXI-23..;8_73), 5-0-10. 

BREAD: 

Shortage and blackmarketing of 
Bread and Butter in the country 
(XXX-2~_8-73), 180. 

1\ BRICK PLANTS: 

'\ Housing and Urban Development 
Corporation aid to set up Mecha-
nised Brick Plants in Siates (XX-
IX-2S-7 -73). 82. 

BRIDGES: 

Awn-ovai et Central Govew.nmat 
fer Constr.ctinon of Dew . bridllE! 
ill ltIaaI 9Ilat aver J:iv .. l'fIIImaIia 
.,) 4KXX~""'.), '12-11. 



40 , StJll.JBCT INDII:X 

--"--- -..,-------------------..,-----------
BRIDGES; Contd. 

Assistance for construction of Brid-
ge over River DamOOar at Sadar 

Ghat near Burdwan (XXX-20-8-
73), 123. 

Construction of Bridge Across 
Ganga for connecting Ballia and 
Buxar (XXX-20-B-73), 1{)1-02. 

Construction of Bridge near Safdar-
jang New Delhi (XXlX-23-7-
73), 241. 

Construction of Bridge on Dhaaan 
River, (XXX-20-8-73), 199-200. 

Construction of Bridge over Gandak 
(lCKJt--7-8-73)~ 

Construction of Inter-State Bridge 
at Ghoogra Over River Napne 
(:XXX..~3-8-73) 203-04. 

Repair of Bridge near Dbaulpur on 
Chambal river. (XXX-20-8-73). 
191-94. 

Use of bridge across Betwa river 
(XXX-20-8-73l, 175_76. 

BRITANLA ENGINEERING COM-
PANY: 

Britannia Engineerilli 
Mokameh closed down 
26-7-73). ~. 

Company. 
(XXIX-

Britannia Engineering Company 
Titagarh placed under JeSlOps 
and Company (XXXI-30-a.73). 
133. 

BUDDHISM; 
Scholarships to scheduled castes and 

scheduled tribes students who 
embraced Buddhism (XXX-
22-8-73). 89-90. 

BUDGET; 
Allocation made during 1972-73 for 

creating job opportu.nities for 
unemployed (XXX-22-8-73), 82-
83. 

Reduction in allocation for' Research 
and Development (XXIX--25-7-
73). 158-59. 

Review of the Current Year's Plan 
protranunes as part of the ex-
enliseaimed at containing the 
Budget Deficit in unS-V4. (XXX-
8-8-?!J), 83. 

BVll.DING INDUSTRY: 
Central Legislation. concernin, the 

mety of workers in building in-
dustry (XXXI-27-8-73),1~. 

Rise in ·prices of building material 
in the country (XXIX-23-7-73). 
231. 

Use of ny-Ash asBuilciing Material 
(XXX-22-8-7S). 110-11. 

BULBS: 
H.M. T's plan to make Plants for 

manufacturing Bulbs (XXXl-
23-8-73), 60_61. 

BULGARIA: 
Indo-Bulgarian Joint Research and 

Development Plan (XXIX-2f>-7-
73). 96. 

Supply of Generators by Heavy 
Electrical Industry to Bulgaria 
(XXX-17-8~73). 105-06. 

BUNDELKHAND: 
Constitution of Joint Budelkhand 

I Development Board (XXIX-I-a-

I 73), 144-4~. 
Development of places. of Cultural 

/
' andHistol'ical Importance to 

BundeUthand Area (XXXI-24-S-
73). 197. 

I Issue of Letters of Intent licence. ! I for setting up industries in Bun-
delkhand Area, U.P. (XXX-22-
8-73), 147. 

I Setting up of Factory in Bundel-
I khand in Public Sector QtXX-! 22-8-'73). 146. 

BUREAU OF COSTS AND PRICES: 
I Reported of the Bureau of Indllll-, 
I trial Costs and Prices onpric:es' of 
I Essential Bulk Drugs (XXlX-
I 31-7-73), 117. 

I
ll' Report of Bureau of Costs and Prices 

on Textile Industry (XXX-tO-a. 

I 73). 61_62 .. 
BURMA: 

I Condition of people of Indian Origin 
in B\.ll'nu. (XXXI-23-8_'73) , I 79-80. 

Cooperation between India and 
,. Burma in the field of Science and 

Technology (XXX-22-8-73) • 45 
Indo-Burmese Ta1klr in Delhi tn 

July. 1973 (XXX-i0.8-73l. 136 
Talks with Burmese Govemment 
reprding Air Agreement (XXiX-

2'1-7-73), 84-65. 
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BURMA-Contd. 

Trade Agreements. irl Forcit between 
India and Burma (XXIX---3-8-73). 
196-98. 

BURMAH OIL: 

Proposal from Burmah Oil for seI. 
ling its shares in Oil India to 
~vernment (XXIX-31-7-73). 

BURMAH-SHELL: 

Agreement with Burmah Oil COlD-
pany to reorganiee Oil India Ltd. 
(XIX-24-7-73). 145. 

Surrender of Equity shares by 
Burmah Oil Company (XXIX-
24-7·73). 116. 

BURN & CO. MESSRS: 

Take over Re-organisation otMls 
Bum and Co. and M/s Indian 
Standard Wagon Co. (XX!X-
1-8-73), 66-8T. . 

BUSES: 

Export of Buaes from India to 
Honskong (XX!X---3-8-73). 152 

Proposal for more private 8Dd mini 
buaesin Delhi (xx.x~73). 
184-85. 

Setting up of a Bus ~ot at 
Baharaich (XXX-6-8-73). 75. 

Suppq of Buses to Uganda (XXlX 
-27-7-73), 54. 

Business of the House (XXIX--27-
7-73), 2i7-S9,; (XXIX-3-8-73). 
264-69. 

(XXX~-B-73), 354 (XXX-
lO-8-74).2()4....;()9; <XXX-17-B-
73), 112-20. 229-SO; (XXXI-
24-8-73). 241--51; (XXXI-30-8-
'i3). 187-918; (XXXI-31·8-73). 
226-2&; (XXXI-4-9-73), 18-25. 

BUTTER: 

'Shortare ad blackmarketing of 
BPeaciand Butter in the couQ'try 
(XXX-20;'B-78). 180. 

BtrrrER OIL: 

Shortfall ill Import of Skimmed 
Milk Powder and Butter Oll 
(XXX-13-8-T3). 191.' 

CaE: 

Decision regarding reeeiving of 
contribution by CARE (XXIX-
30·'1-73). 177. 

CENTO: 

'PaIt Participation in CENTO Mee-
ting at Tehran (XXDC-26-7-'13>. 
77. 

C.G.H.S .. 

CGHS Dispensaries in Janak Puri, 
Delhi (XXX-la.a-73), 52-53. 

eGHS DOCTORS demand for equa-
lity of status with lAS per8U1l-
neL (XXIX--23-7-73) 45-46. 

Criteria for supply of Medicine to 
CGHS. (XXIX-2a-7-73). 129. 

Moti Nagar CGHS Dispensary 
(XXXI-27-B-73), 65. 

C.I.A.: 

Activities of C.I.A. in the country 
(XXIX-1-&-73), 125-26. 

COB LICENCES: 

C.O.B. Licences to Drug Manufac-
turing Firms (HAH DIS). 358-78. 

CABLE COMPANIES: 

Prosecuting Cable Companies for 
violation of imPOrt regulatiou. 
(XXX-l~-8-V3). 43. 

CABLE INDUSTRIES: 

Shortage of Aluminium in. Cable 
Industry (XXIX-1-8-73). 171-72. 

CAIRO: 

Staff £If Tea Board eerving in Cairo 
(XXIX-3-8-73~, 55-56. 



CALCU'l'TA: 
Bihar Oppoaition to sbiftine of 

coaU4ines' Authority from Ranchi 
to Calcutta. <XXIX-2-8-73), 
178. 

Complaints from Telephone Subs-
cribers in Calcutta (XXIX-
25-7 .. 73), 142: 

Control or parts service India Ltd. 
Calcutta, Agrind Fabrication Ltd. 
Calcutta, UP Commercial CorPO-
ration Ltd., UP, Commercial Cor-
poration P. Ltd. aDd Assam .Salo-
manide, Bihar (XXXI-28-8r-73), 
86. 

Expensive nature of Operation of 
International Flights tlirough Cal-
cutta due to Additional Levy Im-
posed on Aviation Fuel by West 
Bengal Government CXXIX-
3-8-'13), l~ 

Lack of Coordination among Cal-
cutta Metropolitan Development 
AutborUly CMPO, Metropolitan 
Water and Sanitary Authority, 
Howrah and Calcutta Iml'ove-
ment Trusts (XXX-6-&-73), 
70-71. 

Memorandum received from the 
F~deration of C.S.I.R. Emp-
loyees 8nd workers Unions, Cal-
cutta (XXIX-I-B-'13),3S. 

.Missing Ledgers in E.S.I. Office, 
Calcutta <XXIX-28-'1-73), 900-91. 

New Method suggested for Waste 
Dispo6al Problem in Calcutta 
(XXXI-2i}..8-73). 92. 

Preparation of cost of Living Ind1ce. 
for Calcutta (XXX-16-B-73), 162. 

Primary Education in Calcutta 
(XXX-20-B-73), 66-67. 

Setting up of a National Theatre in 
Calcutta (XXIX-30-'1.'13). 77. 

Shortage of petrol and HSD Oil ill 
Calcutta (XXIX.-....31-7 -73) ,97-98. 

Telephone exchange line capacities 
in Calcutta, Bombay 8ftd De'lJd 
(XXX-8-8-73,), 2lG-Jt. 

'lIeJevilPoD Centre in ~ 
(XXIX-I-B-73), 182. 

CALCUTTA CORPORA'1'lON: 

Army Ofllcers on lnllr~ to calcutta· 
COfPOrttiOll ~t;: C'OI'ith'l; (XXX--
18-8-73), 100. 

CALCUT'l'A TUB£ RAILWAY: 
Import of EqUIPment for Calcutt. 

Tube Railway (XXX....;.'1..8-7'j. 
156-57. 

CALCUTTA URBAN DEVELOP-
MENT PROJECT: 
Loan from World Bank for Cal-

. cotta Urban DevelopmP.flt Project 
(XXIX-2'1-7-73), 124, 

C~G ATT~ON: 

Devastation caUied C" flood! iD< 
various parts of the cOUntry 
(XXX-20-8-73). 22'i--64.. 

Famine and drought e<mditions in· 
various parts of th: . countr~' 
<XXIX--24-1-73>, 205-40. 

Power crisis in Delhi (C/.I (XXX 
-1!7-8-'1~), 189-209: 

Propoll81 to con vert Indian Council 
of Agricultural Research into a 
Department of the Ministry of 
Agriculture (CA) (XXIX-I-8-
73), 192--2:0. 

Reported connivance of the Police 
in the alleged murder of a taXi 
driver in Delhi (XXIX-2-B.73). 
207-30 . 

Reported destruction of wheat ,aeds 
worth one crore of· rUpees by the 
National Seeds Corporation 
(XXXI-28-8-73), 209-39. 

"Repor1ed fraud in the Bank of 
Baroda. Bombay: eXXXI-24-8-
'13), 225-37. 

Reported h1D1dred per cent in-
cr'e8se in the price of nylon and 
artifical yam. (CA) (XXlX-3O-
7-'13), 21'1--42. 

Reported InstructioDi to l(etaji 
Inquiry commilSion not. to seek 
any help from Taiwan (XXXI-
23-8-'13), 173--92. 

Reported .Jai-~ .. le adul.,.u.o 
ol. foodIItd in DelIIi toN 
(XXlX-31-7-73), Ioo-a '. 
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CALLING ATTENTION-oContd. 

Reported mOVe by India to buy '.5 
milUDn tonnes Of wheat from the 
USA at eXOl'bitant rates (CA) 
(XXIX-2f-'1-73), 208-1'1. 

Reported Refusal by Port ancl Dock 
Workers' Federation to load rice 
and groundnuts on ships bouna 
for foreign, countries (XXX-7-8-
73), 204--38, 

~,f.' Retpoh rteAld i rehpr~iVlie measures by 
" e gar -"'LUS m University 
~. Authorities (CA) (XXIX-2'1-7-
),. 73),~, 

~ r Reported retrenchment of harbour 
wm-kers in Andaman aDd Nico-
bar Islands (XXX-13-8-73), 
223--31. 

Reported rush on banks to ex-
change hundred rupee notes for 
fear of demonetisation (XXX-
8-8-73), 22-23. 

Reported spurt in the activities of 
Naga Hostiles in manipur (CA) 
(XXIX--3-8-·73), 216-31. 

Reported thirty per cent cut in 
'newsprint quota (XXIX-25-7-
'1S), 210--35. 

Reported wastage of imported food-
grains in Bombay port (XXX-
22-8-7S), 212-22. 

Unusual delay in holcfutg by elec-
tions to Lok Sabha and 27 Assem-
bly seats (CA) (XXX....,6-B-7lt), 

227-59. 

CAMBODIA: 
Reported Bombings in Cambodia 

(XXX-9-&.73), 202. 

CAMBODIA: 
Agreement for Loam from Canada 

<XXX-17-8-7S), 42-43. 
Agreement with Canada for import 

of NeWllprint (XXXI-24-&-73), 
112. 

Canadlls hesitation in Cooperating 
with Indian Atomic Energy field 
(XXIX-25-7-'13), 149. 

Canadian Prime Minister not pre-
aent to receive I_dian ,Prime 
Minister dunag h_ vilit to 
Caaada (iXXIX-8I-t,.-. ---

CANADA-eontd. 

Di1ferfJnCeS between India and 
Canada over Nuclear Non-Proli-
feration Treaty (XXX-16-8-73) 
172. . ~ 

Exchange of Nuclear Technology 
between India and Canada 
(XXIX-25_7-73), 185-88. 

Export of goods by India for Nuclear 
Power Reactor in Canada and 
other countries <XXIX-25-7-?3) , 
203. ' • 

Export Of Light-weight sports 
cycles to qanada and other coun-
tries (XXX-I0-8-73), 123-24. 

Import of Telephone Equipment 
fr-om Canada (XXIX-25-7-'i3)' 
138. • 

Indian exports to Canada <XXJX-
27-7-73), ,188. 

Investigation i~to Incident of a per-
son trying to approaC!h Prime 
Minister in Tornoto (Canada) 
(XXIX-.26-'1-73) , 67. 

Non-Utilisation of Canadian Aid' 
given for the purchase of News-
print (XXX-22-B-'13), 198-99. 

Opening of Branch of State Bank of 
India in Canada (XXX-10-B-
73), 48 . 

P.Ms Request to Canadian P.M. fO~ 
urgent supply .of Canadian Wheat 
(XXX-6-8-73). 141-42. 

Sale of components for Nwlear 
reactors by Canada to India 
(XXIX-1-8-73), '12. 

Supply of Foodgrains, Edible Oil 
and Fertiliser from Canada 
(XX1X-23-7-73), ISO. 

Unearthing of Dollar Racket Opera-
ting between Canada and India 
(XXIX-I-B-73), '11. 

Visit by Trade 'Jeam Delegation to 
Canada (XXIX-27-7-73), IB2-
83. ' 

CANAL(B): 

flit ~i~ on the Bed of .Eastern 
ltosi e-1. (XXIX-.2.4-7-.... 
161. 
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CANCER: 

Recommendation of Cancer AsIIeI8-
ment Committee (XXX-20-8-
"11). 188-89. 

CANNANORE: 

Weavers' service Centre at Canna-
nore (XXX-17-8-73), 180. 

CANTONME.NT(S) ; 

Land for Bbatinda Caritomnent in 
Punjab (XXXL-30-B:: 73), 76. 

Ward -No. 6 of Danapur Cantonment 
(XXXI-23-8-73), 135-86. 

CANTONMENT ACT: 

Amendment to Cantonment Act 
(XXX-16-8-73), 126-27. 

CAPITAL CITIES: 

Special Funds for the Improvement 
of Civic Facilities for Capital 
Cities of Eastern States (XXX-
13-6-73), 86-87. 

CAPROLAC'I'UM: 

Failure Of STC to provide eapro-
_dum to Nylon Spinners 
(xxxt-31-6-73),120-21. 

Fall in Supplies of imported Cap-
rolactum and yarn production 
(J(XJ{-17-8-73), 107-08. 

Foreign Excha.nge spent On the im-
port of Caprolactum (XXIX-
31-7-73>, 63-84. 

CAR LOCOMOTIVE: 

SWitch-over to iDdigenously~tanu
tactured quenching Cal' Loco-
motiv.& (XXIX-26-7-73), 29-30. 

See alao "Railway Engines". 

CARTER POOLER. CALCUTTA: 

Non-taking of skilled workers in 
Carter POoler, Calcutta after itt 
taking over by Government 
(XXX-9-8-73). 14'1. 

CARTOONISTS: . 

Conference of CartooD1sta held at 
Bangalore (XXX-6-B-73), 187. 

I CARTRlDGB$: 

I Recovery -of .Cartrid.p!S 'Of 410 bore 
Forelcn rifle from a PeNon in 
Chanakayapud, New DeIhl 

I (XXIX-1-8-7'), 146. 

CASH CROPS; 

" 

I 

I 

Comparative t\gu.res of production 
of wheet and DaIs, Cotton and 
Oilseeds (XXIX-30.7-'l3). 39. 

CASHEW INDUSTRY: 

Financial Alsistance given to state 
of Kerala fOr Development of 
Cashew Industry (XXX-Io-8-
73), 49. 

CASHEW NUTS: 

Export of Cashew Kernels durin« 
1973 <XXIX-27-'1-73), ISO. 

Increase in Export or Cashew 
Kernel (xXXI-24-8-73), 111, 

Irregular supply of raw cashew 
nuts to cashew factories in Kerala 
(XXIX-3-8-73), 46. 

News report entitled "CCI Bungles 
Cashew Raw Nut ImpOrts again" 
(XXX-10-8-73), 65. 

CASTOR OIL: 

Communication received from M.Ps 
-in regard to forward-trading 
castor OiIlseeds (XXX-IO-8-73), 
lSl-52. 

Irre,,u.l.ari.ties in CanaliRed Export 
of Castor Seeds and Oil (XXX-
10-8-'13), 143-49. 

Export of Castor Oil through S.T.C. 
(XXIX-3-8-73), 105. 

POliqr regarding export of castor 
Oil to enSUl'e Proftt tor STC 

CXX1X..:...a-8-73). 280-01. 

CASUAL LABOUR: 

RegularisatiDn of Services of Casual 
Laboluerl on Railways (XXX-
7-8-'13), 19~. 

I CAUSTIC SODA: 
:.sue of Licence tor manufacture of 

/ <;:auatic SQCla (.xxx-.'1-8-'1S), 68. 



CZAT TYRE co: 
Reudttaacea 1iJy. Dunlap, Firestone, 

Good7eer 81'Id Ceat (XXIX-3-
8-.'1J),~. 

CEMENT: 

Adulteration m lI4)'1Ore Cenent 
(XXX-D-8-7.), 289-It!. 

Allotment of Cement and R.C.C. 
pipe. to DroUlbt Affected States 
(XXX-22-8-7), 57-58. 

Allotment of Cement for Maha-
rashtra (XXXI-29-8-73), ll5. 

Allotment of Cement to Uttar Pra-
desh (XXX-22-8-73), 72. 

Complaint against malpractices in 
supply of Cement (XXIX-25-7-
73),' 93-94. 

Destruction of Cement in Sural, 
Gujarat (XXX_8-B-73), M-66. 

Distribution of Cement (XXIX-
25-7-73), 170-71. 

Diversion of M.P. Cement Quota to 
UP (XXX-2-8-73), 98. 

Effect of shortage of cement on Pro-
jects in Gujarat (XXIX-I-B-'I3), 
63-64. 

Import Of Cement (XXX-8-8-73), 
84. 

Increase in Cement Price (XXIX-
25-7-73), 28-29. 

ISsue of Cement Permits by SDM 
Ghaziabad (up) (XXX-8-8-
73), 149. 

Issue of Licences to Private Parties 
for production of' Cement 
(XXXI-29-8-73), 1-6. 

Manufacture of Machines used in 
Cement Production (XXXI-23-
8-'i3) , 147-48, 

Postponement of consideration of 
applications of Bir)a Concerns for 

Cement Plants (XXXI-29-B-73L 
132. 

Production and Supply of Cement 
(XXIX-25-7-'13), 151-'3. 

ProdUction of Cement in 19'1! 
(XXX-22-8-73), 73. 

Production of DaImia Cement 
(XXX--22-8-73), 103. 
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CEMENT-Contd. 

Proaecution of Perlens selling 
Cement in Black market (XXX-
8-8-'lI), 1 •. 

Purchase of Cement in Black mar-
ket by Gtanesh Flour Kills, Delhi 
!DIlD8ge by IRe of India (XXL~~ 
25-7-73), 140-41. 

Quantity 01 Cement Exported dur-
ing last six months (XXX-IO-B-
73), 68-69. 

Requirement and supply o' cement 
to Gujarat (XXIX";"1-8-'13), 70. 

Restoration of the Cut in Alloca-
tion of' Cement for Madhya Pra-
desh OOCX-22-8-73), 111_12. 

Setting up of New Sidings for 
Cement in Delhi (XXIX-24-'1-73). 
196. 

Short supply of Cement Responsi-
ble for slowing Down Building 
Activities in the company 
(XXIX-1-8-73), 103-04. 

Shortage of Cement (XXIX-25-7-
73), 111. 

Shortage of cement due to Failure 
of Cement corpora~on of India 
in setting up cement Plants in 
Time (XXIX_I-8-73). 128-29. 

Shorbl ~p of Cement for 10 years 
(XXXI--29-8-73), 209. 

Shortage of Cement in Faizabad 
(UP) (XXX-8-~73), 189-90. 

Shortage of Cement in Ghaziabad 
UP (XXX-8-8-73), 150-51. 

Shortage of cement in U.P. (XXIX-
1-8-73), 64-65. 

Shortage of Cement in West Ben-
gal (XXX-8-8-'13), 72-73. 

Special Quota of Cement for major 
projects in Maharashtra eXXXI-
29-8-73), '10. 

Supply of Cement to Bihar (XJOX-
25-'1-'73), 108-0'7. 

Supply of Cement to Chitoor VI!!-
trict, Andhra Pradesh ('XXIX-
25-'1-73), 1116. 

Supply of Cement to Nepal (XXJX--
8-8-'18) ,71. 



CEMENT-Contd. 

Supply of Cement to Rajaathan 
'(XXX-8-8-73),137-39. . 

Supply of Cement to TriplU"a 
CXXX-8-8-73). 85-86. 

Taitt! over of Sick .Engineering and 
~ment Units (XXIX.....25-7-73). 

157. . I 
,CEMENT CORPORATION OF INDlA: 

Shortage of cement due to Failure 
of Cement Corporatin of India 
in setting up cement Plants m 
Time (XXIX-':'1-8-73). 128..29. 

CEMENT FACTORY(IES): 

CeD\ent plants in Public S~tor 
(XXX-22-6-73), 152-53. 

Expansion of· Debradun Cement 
Plant (XXX-22-8-73), 163. 

Proposal to set up a Slag cement 
Plant by BhiW Steel Plant 
(XXX-16-8-73). m8. 

Setting up of Cement Plant by the 
Business Houses (XXIX-l-~ 
73), 113-14. 

Setting up of Cement Plant in 
Andhra Pradesh and Tamil ·Nadu 
(XXX-22-8-73). 93. 

CEMENT INDUSTRY: 

Cement h1dwrtry in Manipur. 
(XXX-22.lJ-73), 194-95. 

Research in Cement Industry. 
(XXX-8-8-73). 227. 

CENTRAL ASSISTANCE: 
Amount to Orissa Government in 

Order to Help the Various Types 
of cooperatives for Preventing 
Exploitation of Tribals by 
Contractors (XXIX-l-8-73), 99-
100. 

Central Aid to M.P. for Cultivation 
of Fast Growing Bannanas and 
Papaya (XXX-6-8_73), 208. 

Central assistance for Development 
schemes in Madhya Pradesh 
<XXIX-I-B-'l3). 80-81. 

Grants-ill-Aid to Voluntary Oraa-
nisation in Orissa for Amelierat-

CENTRAL ASSISTANCE-Contd~ 
inc the ConditioDs· of Backward 
Sections <XXIX-l_8-73).99-100. 

Finincial Aid to InduslrialProjects 
in West Bengal (XXIX-I-8-7S) 
104-05. . 

Subsidy to Orissa Government for 
the I7ovisions of Drinking Water 
Wells, Pumps and Small Tanks in 
Areas Predominently Inhabited 
by Scheduled 'Castes/Tribes 
(XXIX-I-8-73). 100-01. 
See also "Financial Assistance" 

also "Grants and Subsidies". 
CENTRAL BANK: 

Findings of probe by CBI into the 
Alleged Irregularities in payment 
of Compensation on Deposits by 
Centz'al Bank <XXIX-27-7-73). 
105. 

Payment of Commission on Depo-
sits by Central Bank .CXXX-
10-8-73), 192-93. 

CENTRAL BUILDING RESEARCH 
INSTITUTE, ROORKEE: 
Expenditure incurred on· NatiODal 

Buildings Organisation New DeIhl 
and the Central Building Research 
Institute, Roorkee (XXXI-
27-8-73), 176. 

CENTRAL BUREAU OF INVESTI-
GATION: 
Alleged inefficiency in CBI (XXXI-

29-8-73), 157. 
Cases investigated by CBI under 

corruption Eradication Drive 
dut,ing 1972,:..73 {XXXI-9-8-73), 
135. 

C.B.I. Enquiries against Firms 
having licences for Steel Indus-
try (XXX-9-B-73) 185. 

C.B.I. Enquiry against Income-
tax Oftlcers (XXXI-2~8-73) 
139. 

C.B.I. Enquiry into Theft of Anti.-
quities in Orissa (XXX-3-8-73), 
57. 

C.B.I. investigations into misuse of 
steel allotments (XXXl-23-8-73) 
44.. 

C.Bl.Report on Song and Drama 
Division (XXX.:.-3-B-73) 21'1. 
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Findinp of C.al into the cases in-
volvina Engineer, Manager-and 
Controller of Stores .of Indian 
Airlines (XXI~~-8-73), 72-73. 

Reservation of Posts in C.B.1. for 
Scheduled Castes and Scheduled 
Tribes (XXXI-29-8-73), 111. 

CENTRALEXClSE: 

Collectorate of Central Excise for 
Orissa (XXIX-3~8-73), 169-70. 
See also "Excise Duiy". 

CENTRAL FLYING TRAINING 
SCHOOL, HYDERABAD: 

Proposal to reorganise Central 
Flying Training Schooi at 
Hyderabad (XXIX~-8-73),· 120. 

CENTRAL FUEL RESEARCH INSTI-
TUTE, DHAN'BAD: . 

Charges of Corruption against 
Director, Central Fuel Research 
Institute. Dhanbad (XXX-2.i-8-
73), 69-70. 

CENTRAL GOVERNMENT EMP-
LOYEES CONSUMER COOPERA-

TIVE SOCIETY LTD., NEW 
DELHI: 
Service conditions for employees 

of Central Government EmP-
loyees Consumer Cooperative 
SOciety, New Delhi. (XXIX-
25-7.73), 188-89. 

CENTRAL GOVERNMENT INDUS-
TRIAL ORGANISATION: 
Bonus for Employees of Central 

Government Industrial Organisa-
tions (XXIX-26-7-73), 62. 

CENTRAL GOVERNMENT OFFICES: 

Piling up of Files in Government 
Offices (XXIX-l_B-73), 158-59. 

CENTRAL GOVERNMENT OFFI-
CERS FEDERATION: 
Warning by Central Government 

Offtcers' Federation· as regards 
seriout situation developing in 
Administration prior to the 
commencement of Fifth Plan 
<XXXI-47-B-73), 192. 

CENTRAL HINDI DIRECTORATE: 

Casl!S Referred to Court by C.H.D. 
CXXXI-27-8-73), 192. 

Implementation . of Presidential 
Orders in Respect of Hindi by 
Central Hindi Directorate 
eXXXI-27-8-73}, 193. 

CENTRAL HINDI SERVICE 
(XXXI-27-8-73), 193. 

CENTRAL INDUSTRIAL SECURITY 
. FORCE: 

Recruitment from Kerela to C.RP. 
and C.LS.F. (XXIX-1..8-73). 123. 

CENTRAL INTELLIGENCE: 

Failure of Central Inte1llgencies to 
Report Trouble Brewing in P.A.C. 
of U.P. (XXIX-1-B-73), 129. 

CENTRAL LABOUR DEPOT: 

Central labour depot, Gorakhpur as 
an Effective InstrUJl).ent of Emp-
loyment (XXIX-2-8-73), 167. 

CENTRAL PUBLIC WORKS DEPTT.: 

C.P.W.D. Staff Quarters attached 
to C.P.W.D. Enquiry Oftices in 
Delhi (XXXI-27-8-73). 154-

Rules for posting of an Executive 
Engineer in C.P.W.o. at one Place 
(XXIX~O-7-73). 56. 

Tenure transfer Rule for Junior 
Engineers in C.P.W.D. (XXXI-
27-8-73), 153. 

Vacancies of Executive Engineers 
in C.P.WD (XXXI-27-B-73), 94. 

CENTRAL RESERVE POLICE: 
Anniversary Celebration of C.R.P. 

at Neemuch (XXXI-29-B-73), 
139. 

C.R.P. and B.S.F. personnel posted 
in U.P. (XXX-8-8-73). 49. 

Development of Army and C.R.P. 
in U.P. (XXIX-25-7-73), 39-41. 

Development of C.R.P. 8~ Neemueh 
.during 'Bandh' (XXXI-29"-8-73), 
233. 

Deployment of C.R.P. in Andhra 
Pradesh (XXIX-,l-8-73), 51-52. 



CENTRAL RESERVE POLlCK-
Contd. 

Deployment of C R.P. in Tdpura 
(XXlX-25-7-73), 27-28. 

Expenditure incurred 011 C.R.P. 
CXXX--8-8~73), 114. 

Increase -in Expenditure of Central 
Reserve Police (XXX-22-8-'l3). 
154-55. -

Recruitments from Kerala to C.R. 
P. aDd C.LS.F. (XXIX-18-73), 
123. 

CENTRAL SCHOOLS: 

Establishment of Central School in 
Nepal (XXX-6-~'l3), 181. 

Opening of Central School in Sbah-
dara and Delhi city (XXX-
6-873), 1114-85. 

Shifti:ng of Anee.bad Central 
School to Kankarbagh, Patina 
(XX!X-30-773), 161. 
See also "Schools". 

CENTRAL SEC'M'.; 
Eligibility of stenographers Grade 

II of Central Secretariat to sit in 
Limited departmental section 
officers competitive e.lt8Mination 
(XXIX-l-~73), 67-68. 

Retrenchment of Employees as a 
result of introduction of "Desk 
Ofti.cers System"in the Central 
Secretariat (XXIX-25-7-73), 
147-48. 

CENTRE-STATE RELATIONS: 
Recommendations contained in the 

report on Centre-State Relations 
(XXIX-2g-8-7S" 137. 

CENTRAL STUDY TEAM: 

Recommendations of Central Team 
to study scarcity condition in 
(}ujarat (XXIX--2i-7-73), 53. 

CENTRAL UNIVERSITIES: 
Grants to Central Universities 

(XXX-6-8-73), 225. 
See also "Universities". 

CENTRAL WATER AND POWER 
COMMISSION: 
Bhagvantam Committee's recom-

mendation for reorganisation of 
C.W.&P.C. (XXlX-24-7-'13), 182. 

CENTRAL WATER AND POWER 
COVMlSSWN-COfttL 
Cleanmce of power ceneratiDl 

ICbemee by Central Water and 
POWl!!' -ComDUaioIl- (XXIX-
24-'1-'13), 200. 

CJ:NTRALLY SPONSORED SCJm.. 
).lIES: 
Deduction in current year'. outlay 

for CentraIVCentrally sponsored 
a<:hemes (XXX~8.73, 81. 

CESS: 
Amount of Development Cess 

collected from Natural Rubber 
eXXX-1'l-8--73), 13--15. 
See allio ''TaxatiOll''. 

CEYLON: 

Industries set up in Ceylon with 
the jOi)lt efIor1s of lBdia and 
Ceylon (XXIX-2'1.7-73),129-30. 

Setting up of Base in Ceylon by 
China (XXlX-26-7-'13>, 141. 

CHAMBAL PROJEcT: 

Irrigation benefit to Madhya Pra· 
desh from Chambal Project 
(XXX-l-~73), 38--40. 

CHAMBAL RAVINES: 

Seven-year plan to R'~daim Cham-
bal Ravines < XXIX-25-7·'13) , 
187. 

CHAMBER OF COMMERCE: 
Instructions to Public Sector tinder. 

taltings for Discontinuing Memb-
bership of Chambel'll of Com-
merce and other Industrial Orga-
nisations <XXIX-2'1-773>, 94-95. 

CHANDBALI PORT; 
:Report of Minor Port Committee on 

Chandbali Port (XXX-13-8-'13) 
161. 

CHA.?;DIGARH: 
Observance of Token Strike by 

Employees of Nationalised Banks 
in Chandigerh in sympathy "With 
the Employees of Bank of Baroda 
(XXX-IO-B-73). lli-20. 

Short~ge of Postal Stationery in 
Post Office in Chandigarh 
(XXX-22-8-73), 124. 

~-----------------------------------
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<:HANDMARI MINE: 

Award of Contract of Work. of 
Chandmari Mine by Hindustan 
Cooper Ltd. (XXXI-30-8-73), 
175. 

<:!HARAS SMUGGLERS: 

Unearthing a gang of charas smug-
glers by Kashmir Police (XXX-
1-8-73), 125. 

CHEMICALS: 

Quantity of AlkyJe Benzenejl)ode-
.cy1e Benzene imported by STC 
during 1970, 1971 . and 1972 
(XXXI-31-8-73), 102. 

"Tour of Europe by India's .Export 
Promotion Council to promote 
Export of Chemicals .and Allied 
Products (XXIX-27-7_73), 46. 

CHIEF MINISTERS: 

Meeting of Chief Ministers to dis-
cuss allotment of yarn to wea-
vers (XXX-lO-8-73). 131-32. 

CHILD CARE SERVICE: 

Integrated child care service pro-
gramme (XXX-6-8-73) 

CHILD LIFTING: 

Cases of Child-Lifting in Delhi 
(XXIX-I-8-73). 165. 

CHILDREN: 

Child:-en of 6-11 age group not go-
ing to sc~ool (XXX-13-S-73), 
173-74. 

increa!;c in number of es,"apes from 
Home for neglected and delin-
quent children, Delhi (XXX-6-
8-73), 76. 

Nutrition Scheme for Children 
(XXX-13-8·73), 38-39; 

Tod:ller'~5 Mortality in the country 
and amount spent in Child-nutri-
tion (XXIX-30-7-73), 212. 

CHILDREN FILM SOCIETY, DELHI: 
Dissolution of children film society, 

Delhi and enquiry into its work-
ing (XXtX-1-8-73), 88-89. 

2697 L.S.-4. 

CHILDREN FILM SOCIETY-eontd. 
Proposal to put children's film s0-

ciety under Films Division 
(XXIX-25-7-73), 168. 

CHINA: 

Border Trade Agreement between 
Pakistan and China (XXIX-2-8-
73), Ill. 

Chinese Activities in Indian Ocean 
CXXIX-2-8-73), 98-99 .. 

Chinese Increase Range of Missil~ 
CXXIX-28-7_73), 110. 

Concentration of Chinese Soldiers 
Dear Bhutan and lAdakh Borders 

.; (XXX-16-8-73), 132. 
Construction of road on Nepal/Tibet 

Border by China (XXXI-238-
73), 123-24. 

Desirability of sending an Ambassa-
dor to China (XXX-9-S-73), 27-
ao. 

Explosion of Hydrogen Bomb by 
ChUla CXXIX-26-7-73), 35. 

Hint for Negotiated ettlement of 
India Territon' claimed by China 
CXXIX-2-6-73), 112-13. 

I.B.M. of China (XXX-9-8-i3). 
lU. 

India'. Atomic: Establishments An-
nouncement reo ExplOSion of 
Chinese ~uclear Device (XXXI-
30-8-73), 69-70. 

-India'sp1ea to France and China to 
sign Nuclear Test Treaty (XXXI-
3~73).1~. 

Missing Indian Soldiers due to 
Peking Algreulon against In~ 
1962 (XXIX-2-S-73) ,113. 

Normalisation of relatiol1\S with 
China (XXIX-26-7-73), 144-45. 

Property Left by Indians in Tibet 
during Chinese war (XXX-IB-S-
73), 52. 

Recovery of Chinese Propapnda 
Ma1lerial in Kurmabari Area of 
Agartala (XXIX-21S-7-7S). 142. 

Reported Chinese support to Iran·s 
Military Build-up (XXIX-2-8-
73), 193 .. 



so 
CHINA-Ccmtd. 

Setting up Of Base in Ceylon by 
China (XXIX-26-7-73), 141. 

Settlement of Border Disputes with 
China (XXIX-2-S-73), 143. 

' .... 
CHRISTIAN MISSIONARIES--contd. 

Use of Military Garrison Ground'. 
Kohima by Christian Miuionaries 
(XXXI-3O-S-78), 41. 

CHRISTIANITY: 
Suggestion to Lift Trade Embargo J 

.against China (XXX-16-8-73), . \ Force conversion to Christianity by 
management of Winberg AJlen 
School, MUl800rie (XXX~-8-78), 
62. 

113. ! 
Recovery of Chinese Lea1lets in 

Simariya village near Gaya Aero-
drome (XXIX-I-S-78), 48. 

CHIRAKKAL WEAVERS COOPERA-
TIVE SICIETY: 

Memorandum from Chirakkal Wea-
vers Cooperative Society Chirak-
tal, Cannanore (Karala) regard-
ing PMviclent.!'unci <XXIX-2-8-
73), 153-54. 

CHIT FUND CO. 

IrreguIarities in Chit Fund .Com-
panies and SavingS Units <XXIX 
...,27.'1-'13), 213-14. 

-CHITTARANJAN LOCO WORKS: 

Demand for Scrapping of Staff 
Council a!:d Rz:;~gn~tio:l of Union 
in Chittaranjan Loco Works 
(XXX-7-11-73). ~27-28. 

Production of Electric and Diesel 
Locomotives by... Chittaranjan 
Locomotive Works CXXX-7-3-
73), l2S-27. 

Registered Trade Unions in Chit-
taranjan Locomotive Works 
(XXIX-31-7-7S>, 184. 

Theft eases in Chtttaranjan Loco-
motive Works (XXJX-;..3I-'I-'13), 
184-85. 

CHOTANAGPUR: 

Employment to people of Chotanag-
pur on priority basis in the Heavy 
Jnduatries in that area eXXIX-
2-8-'13), 191. 

Public: Sec:torIndutries in Chotuuc-
pur and Santhal parganu (XXX 
-U-'T·'18), Z08. 

CHRISTIAN ·MISSlONARDI:S: 

Activities of a Christian lrIisaionary 
(XXX-8-8-'13),62-83, 

! 
I 
! 
I 
i 
i 

I 
I 
I 

CIGARETTES: 

Demand for increase in prices of 
Cigarettes and Soaps (XXIX-
27-7-73), 98. 

Demand in Russia for Indian Tobac-
co and Cigarettes (XXX-IO-8-
78), nO-'ll. 

I CIGARETTE COMPANIES: 

I Foreign Ciprette companies operat-
ing in India (XXX-17-8-73). 

laue of letters of intent for aettiDa 
up of Ciprette industries in Pub-
lic Sector (XXXI-29-8-'13), 85. 

I 122-24. 

I, 
C1NEMA(S): 

I & B lrfiDistry's proposal for tak-
ing over metro-cinemas at Bom-
bay and Calcutta (XXXI-24-S-
'13), 214. 

CIRCUS INDUSTRY: 

lAbour laws for workers in Circus 
Industry (XXIX-2-8-78), 51-52. 

CITY(IES): 

Legislation to prevent transforma-
tion of cities in India into mega. 
lopolises eXXXI-21-S-73), 76. 

CITIES OF TOMORROW: 

News ltem entitled "Cities of To-
morrow" (XJOX-25-7-73), 82-•• 

CIVIC GAS PROJECT, BARODA: 
Setting up of the Civic Gas Project 

at Baroda (XXX-7-8-78), 7'1-78. 

CIVIL CODE: 
Uniform CiVil Code (XXX-7-S-

73), 185-86. --------------------------------------
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CIVIL LIBERTIES: 
'le. Alleged Suppression of CiVil 

Liberties in Haryana and West 
Bengal (XXIX-26-7-73), 196-
20B. 

CLOTH: 
Actual Quota Production of Con-

trolled Cloth fixed for cotton tex-
the mills (XXX-I0-B-73), 174-
75. 

Cut in cloth export incentives from 
October, 1973, 177-7B. 

Distribution of Inferior Quality 
Cloth in Rural Areas (XXX-I0-
B-73), 152-53. 
Drastic cut recommended by Lal 
Commission in prices of non-con-
trolled varieties of cloth (XXX-
10-8-73), 175-76. 

I.:.· Increase in Prices of Fine BDCi i Superfine Cloth (XXX-I0-S-73), 
tr 104-05. 

Interim Report by Committee on 
Cloth Prices (XXX-10-B-73), 87-

l, 8B. 
f Number of Coarse 

opened in Rural 
tile Corporation 
106. 

Cloth Shops 
Areat by Tex-
(XXX-I0-B-m, 

Opening of shops for sale of con-
trolled cloth in Rural and Urban 
Areas (XXXI-31-B-73), 123-24. 

Opening of shops in rural and. back-
ward areas for the sale Of control-
led cloth (XXXI-31-B-73), IB7-
BB. 

. Printing of priced coarse and fiDe 
doth (XXlX-27-7-73), 127-2B. 

: Proposed Price Cut on Medium and 
Fine Variety Cloth (XXIX-3-B-
73), 120-121. 

Proposal to peg the prices of cloth 
(XXIX-3-B-73), 80-Bl. 

Release of Coarse Cloth Quota to 
~.. MY80re (XXIX-2'7-7-73), 73. 
:1 Rise in the Price! of Cloth (XXIX-
:~ 3-8-78), 85-37. 
, Rise in Prices of Cotton and Cloth 

" (XXX-IO-S-73), 151. 
·Sale of controlled cloth at High Pri-c. CXXIX-3-8-73), 80. 

CLOTH-c:ontd. 

Shortfall in Cloth aJld Yara Produc-
tion during 1973-74 (XXX-lO-8-
73), 172-73. 

See alBo "'Cotton Textiles". 
COACHING-CUM-GUIDANCE CEN-

TRE: 
PrOPOsal to open a Coaching-cum-

Guidance Centre in Orissa for 
candidates belonging to Sche-
duled Castes I Tribes (XXIX-I-B-
73), 39--42. 

COAL: 
Allocation of coal wagolla to sm~l1 

scale industries through State 
Governments and Union Territo-
ries (XXXI-23-S-'l3), 51-52. 

Coal Mines AuthOrity blamed for 
coal shortage <XXIX-2-B-73), 
la. 

Coal price rise due to higher freight 
charg .. (XXX-16-8-73), 66. 

Coal requirement of thermal power 
ItatioDl in Kacibya Pradesh 
(XXX-9-8-73). 167. 

Coal ahort&ge faced by DESU 
(XXIX-24-7-73). 157. 

Coal supply to State. (XXIX-28-
7-73), 171-72. 

Complainta from State. aDd big or-
ganised industries in regard to 
.hortage Of supply of inferior coal 
(XXX-l6-8-73>, 1OJ-S. 

Complaiats reprdiDg N'on-Supp]y 
of Wagons for carrying coal' to 
U.P. (XXX-7-8-73), 102-03. 

Complaint regarding quality. of ~al 
supplied to Thermal Station bY 
the Newly Nationaliseci Coal 
Mines Or IlCDC (XXIX~1-7-
73), 147. 

Cost Of raising of Coal per tonne to 
Singareni Coal Mines (XXX-
30-8-'13), 61-6Z. 

DeJna«e to Thermal Plants due to 
poor quality of Coal (XXXI-2B-
B-73). 95. 

Demand of Brick Kiln IndlJ1ltry for 
Allotment of Wagons.for bringing 
coal to Kilns (XXIX~I.;'1-73), 
1'5-48. 



COAL-Contd. 
Demand of Gujarat State fOr hard 

coke and steam coal during 19'13-
74 CXXX-9-8-173}, 76. 

Despatch ot soft coke to Delhi by 
Bharat Coking Coale Ltd. (XXX 
--9-8-73), 182. 

Effect Of Coal Shortage on Thermal 
Power Station (XXIX-31-7-73), 
1'19-80. 

Effect of Erratic and Irregular Sup-
ply of Coal to Andhra radesh on 
Production in Major Industries 
(XXXI-23-8-7S), ISO. 

Efforts made to maximise coal pro-
duction and streamline its distri-
bution (XXIX-26-7-7S), 3-9. 

Expected 8teep rise in Coal Prices 
in October, 1973 (XXIX-2-8-73), 
194. 

Export Of non-coking coal to 
Bangladesh (XXX-lO-8-7S), 7I. 

Factories Closed Down b Delhi 
owing to Non-availability of coal 
(XXIX-26-7-73), 152. 

Fixation of coal price in consulta-
tion with management of Power 
Station (XXlX-26-7-79), 45-46. 

Fourth Five Year Plan Target of 
Coal Production CXXIX-2-8-7S), 
93. 

Fresh Investment in Coal Industry 
(XXIX-27-7-73), 51. 

Government take over of distribu- I 
tion Of coal in cities (XXXI-
23-8-73), 4"1. 

Import of Coal (XXIX-2-8-73), 164. \' 

Inerea.e in prices of coal in Bihar I 
811 a result of restrictions on the 
sale of inferiOr coal and certain 
varieties of Soft coke (XXIX- II 

26-7-7S), 126. 
Increase registcred in coal produc-

tion capacity (XXIX-28-7-73), 
121. 

Increased production of coal and 
redudion in JlTice (XXIX-26-7-
73), 149. 

Industrial licence« for Extracting 
Coal and Mica (XXlX-2-8-73l, 
08. 

I 
! 
I 

I 
I 

-_. __ ._--
COAL-Contd. 

Modes Production of c.oal and of 
Transport used in moving coal 
from coal mines (XXIX-26-7-
73), 172-73. 

Multi-Millionaires Of Nawala Distt. 
allegedly engaged in Coal Smug. 
gling (XXXI-28-8-73), 75. 

Non-Availability of Coal in U. P .. in 
the months of May and June, 1972 
(lCKJe--18-7-73), 57. 

Non-supply of coal to Ferozabad 
Glass Factory and Small Scale In-
dustries (XXXI-23-8-73), 118-
19. 

Permits to coal stalls depClts can-
celled by Delhi Administration 
CXXIX-2-8-7S), 75-76. 

Price of coal (XXIX-26-7-73), 
136-37. 

Production and Movement of Steel 
Hit by inadequate supply Of coal 
and wagons (XXIX-26-7-73), 76-
Tl. 

Production capacity Of non-coking 
coal aDd ita requirements in the 
country (lCKJe-9-8-73), 143. 

Production of coal from KUBUm!1nda 
Area of Korba (MadhYa Prade5h), 
(XXXI--23-B-73), 99. 

Production of coal in nationalised 
(!oal mines (XXlX-26-7-7S), 148. 

Production of coking and non-cok-
ing coal before and after take-
over of co!!1 mines (XXIX--26-7-
73), 126-27. 

Quantity of Coal and Coke supplied 
to Gujarat (XXX--9-8-73), 68-69. 

Quantity of Hard Coke and Steam 
Coal supplied to Gujarat (XXX--
9-8-73), 128-27. 

Rajasthan Factories facing closure 
due to non-availability of coal. 
(XXX-16-8-73), 121. 

Review of coal distribution rystem 
in Gaya and Nawadah of Bihar 
(XXXI--23-8-7S), 90. 

Scarcity of coal due to 8hortage of 
wagone (XXX-7-8-73), 159-81. 
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COAL-COfttd. 

'" 'i. 

Scheme formulated to transport 
million tonnes of coal from one 
place to another (XXIX-31-7-
73), 79-80. 

Scheme of Coal Production in Fifth 
Plan (XXIX-2-S-73), 158-59. 

Scheme regarding opening of coal 
dumps at variow places in each 
State for meeting the consumers' 
requirements of Coal (XXIX-2-
S-73) , 107. 

; Seizure in Nawada Distt. of 20,000 
~ Maunds of Coal mean.t for smug-
~. gling (XXXI-2S-8-73), 78. 

',. 

" 
'!. 

r. 

Set back to Industrial Production 
due to shortage of Coal (XXX-
8-8-73), 164. 

Setting up of a Low Tem~ature 
Coal Carbonisation Plant in Pub-
lic Sector in Sarguja District (M. 
P.) XXXI-23-8-73), 100. 

Setting up of New Sidings for Coal 
in Delhi (XXIX-24-7-73), 197. 

Shortage and High Prices of coal in 
Eastern Region (XXX-9-8-73), 
105-06. 

Shortage of Coal in Gujarat and 
Dadra and Nagar Haveli(XXXI-
30-B-7I). 123-24. 

Shortaee of Coal in Madhya Pra-
desh (XXIX-2-8-73), 137. 

, Shortage of Singareoi Coal in Hy-
derabad City (XXXI-30-8-73), 
59-61. ~~; 

~, 
Stoppage Of Production in Ceramics 

Industrial Centre at Than in 
Surend!-anagar Diatt. (Gujarat) 
due to shortage of cOal (XXIX-
2-8-73), 49-50. 

Stress on Exploting coal Resources 
and Conservation of Petroleum 
Products (XXXI-23-B-73), 111. 

SUPply and Movement of Coal 
',: (XJOCI-30-8-73), 7S-79. 

:t Supply of Coal to Consumers in 
'" North Bibar CXXIX-2-8-73), 
;~ 107. . 

::~ Supply of good quality coal to Delhi l 
'':', (XXX-9-8-73), 73. J, 
:"li.~ _________ _ 

':':, 

COAL-COfttd. 

Supply of Sub-Standard c:oal to 
Railways and Thermal Power 
Stations (XXX-I6-8-73), 99. 

Threatened closure Of BhaYDagar 
factories due to non-supply of 
coke and pig iron (XXX--8-8-73) 
88-89. • 

DEBATES: 

Acute shortage of Coal in Gujarat 
(Rule 377) (XXX--8-8-73),259-80. 

COAL FIELD RECRUITING OR-
GANISATION: 

Alleged Condemnation of Coal Field 
Recruiting Organjaation for SUP-
plying Forced labour (XXIX-
2-S-73), 17. 

COAL MINES: 

5th Five Year PIan Investment for 
Development of Coal Kines 
(XXX!-30-S-73),24-28. 

Closure of Coal Mines (XXIX-26-
7-73), 93. 

Coal Mines clOSed down in 1972 and 
1973 (XXX-16-8-73), 110. 

CommiSsiOn for Payment of Com-
PtmBation to Private Owners of 
Non-coking Coal Mines (XXX-
9-B-73), 37. 

Compensation Received by Owners 
of New DharamabandCoking 
Mine (XXX-16-S-73), 50-51. 

Coat of raising Of Coal per xx tonne 
to Singareni Coal Mines (XXXI-
30-8-'13), 61-62. 

Decline in Output at Jharia-Rani-
ganj Collieries (XXIX-26-'1-73), 
158. 

Development Modernisation and Ex.. 
pllDBion of Coking and Non-cok-
ing Coal Mines envisaged in Fifth 
Five Year Plan (XXX-9-B-73), 
8O-S1. 

Employment of Local Adivasis in 
coal Mines Shahdol Adivasj Areas 
(XXX!-23-8-'13), 133. 

J:zpansi.cm of coal mines, during 
Fifth Plan (XXX-16-B-73), 73. 



COAL MINES-contd. 

(katuity scheme in Coal Mines (XXIX 
-2-B-73), 62; (XXX-9-8-7S), 71. 

Improvement Of Industrial Relations 
In Coal Mines (XXXI-30-8-73), 
97.98. 

IndO-Polilh Agreement to Beerga-
DiM Jharia Coal Kines <XXIX.-
2-8-71), 1&8. 

Investigation into misuse of subsidy 
by ncm-cokiDg coal mine owners 
(XXX-16-8-73), 104. 

Letter from Kember, Bihar Vidhan 
Sabba to Cu8todian General re-
gardiDg certain coal miDea Dot 
taken over by Government 
(lCKJt--8-8-73), 134. 

Modes Production Of coal and of 
Trauport used in moving coal 
frOm coal mines (XXIX-28-7-
73), 1'12,..73. 

Non-Coking coal mines registered 
with coal mines authority 
(XXIX-2-8-73), 77-'78. 

Payment of Billa for Supplies made 
to Coal Mines before their Take-
over (XXX-9-8-'73), 11'7. 

Production of coal in nationalised 
coal mines (XXIX-28-7-'73), 148. 

Production of coking and non~cok
iDg coal before and after take-
over of coal Mines (XXIX-26-7-
73), 128-27. 

Promotion to Officers of N.C.D.C. 
prior to merger witb coal mines 
authority (XXIX-26-7-73), 94-

Removal from service of women 
workers of Swag colliery of Haza-
ribagrh (XXXl-23-8·73), 137. 

Reorganisation of Non-coking coal 
mines by Coal Mines Authority 
(XXIX-2-8-73), 141. 

• Reserves of coking coal in New 
'Dbannaband Colliery (XXXi-
30-8-78), 57-58. 

Return of coal Mines to TrUsts 
XXXI-23-8·'73), 136. 

Safety measures in Coal Mines after 
their nationalilation (XXXJ-
30-~1S), 105. 

COAL MINES-contd. 

Strikes in Coal Mines during the 
last three years (XXX-16-B-73) 
70. 
Violation of Safety and Conserva-
tion Laws by Non-coking Colliery 
!lanqements (XXX--9-8-73), 45_ ., 

Workers participatiOn in manage-
ment in Coal Mines (XXXI-30-8-
78), 104. 

DEBATES: 
Correction of answer to que. No. 

694"5 dated 12-4-73 reo Transferl 
suspension/removal of employees 
of Ballapur Collieries (Maha-
rasbtra) (XXIX-20-8-73), 206. 

COAL MINES AUTHORITY (XXIX-
26-7-73) 79. 
Bihar Opposition to shifting of coal 

lWnes Authority from Ranchi to 
Calcutta (XXIX-2-B.73), 17B-79. 

Coal Kines Amhority b1arned for 
Coal shortage <XXIX-2-8-'73), 
183. 

Ncm-colting coal mines registered 
with coal mines authority (XXIX 
-2-8-73), '77-78. 

Reorganisation of Non-coking coal 
mines by Coal Mines Authority 
(XXIX-2-B-'73), 141. 

Representation from Officers of Coal 
Mines authority regarding salaries 
and Grades (XXlX-26-7-73), 
109. 

Total capital BaRis of Coal Mines 
Authority Ltd (XXX-18-8-73), 
63. 

COAL MINES OWNERS: 

Coal Mine Owners wbo raised over 
Its. 80 Laths as Share capital 
(XXX-l6-B-'73), 1'71 . l' Owners of coal Mines with sub-
scribed capital of More than 60 
lakhs (XXX-16-8-'73), 171-'72. 

COAL MINES PROVIDENT FUN»: 
I 

I 
Amalgamation of coal mines Pro-

vident Fund and Employees Pro-
vident Fund scheme (XXX-16-
B-73), 174. 
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COCHIN PORT: 

Construction of Super Tanker Berth 
in Cochin (XXIX-30-7-73), 3B. 

Non-availability of cargo facilities 
at Cochin 'Port (XXX-20-6-73), 
57. 

COCHIN SHIPYARD: 

Construction work of Cochin Ship-
yard (XXX-13-8-73), 191. 

COCHIN UNIVERSITY: 

Grant of scholarshiP to students of 
Hindi Department of Cochin Uni-
versity (XXIX-30-7-73), 102. 

CODE OF DISCIPLINE: 

Acceptance of Code of Discipline 
and Industrial Peace Resolution 
by Employers and Trade Unions 
(XXX-9-B-73), 116-19. 

COFFEE: 

Export of Coffee (XXX-17-8-73), 
91-92. 

Export of Coffee during 1972-78 
(XXXI-31-8-73), 35-36. 

Financial Assistance for Coffee CUl-
tivation in Tripura (XXX-
10-8-73), 55. 

COFFEE BOARD: 
Amendment of Coffee Board Act 

and Rules to provide for the addi-
tional representation on the Coffee 
Board (XXXI-31-8-73). 89-90. 

COINS AND CURRENCY: 

Acceptance of solid Currency Notes 
at Nationalised Banks and Post 
Offices (XXIX-27-7-73), 146-47. 

Amount of currency notes in circu-
latiOn (XXX-17-S-73), 13S. 

Amount of currency with the public 
(XXXI-31-8-73), 206. 

Circulation of solid notes (XXIX-
27-7-73), 194. 

Decision by Karmahom Conference 
to raise surcharge on currency 
adjustment (XXXI-27-B-73), 123. 

Decision to keep soiled notes in Cir-
culation (XXIX-27-7-73), 41-42. 

COINS AND CURRENCY-Contd. 

Discovery of Coins and Idols during 
digging of Sipra River (XXX-
20-8-73), 103. 

Effect of Revaluation of German 
Currency on Indo-German Trade 
(XXXI-24-8-73), 208. 

Exchangeability of MutilatedlDefec-
tive Notes (XXXI-24-B-73), 14B. 

Facing of difficulties by Account 
Holders of Saving Accounts as 
a result of Non-Issue of currency 
notes of small denomination 
(XXXI-31-B-73), 190-91. 

Flotation of rupee in context of 
International monetary crisis 
(XXX-10-B-73), 141. 

Impact of Revaluation of West Ger-
man mark on Indian Rupee 
(XXIX-3-8-73), 97-9S. 

Production of small coins by Mints 
in 1973-74 (XXXI-31-8-73), 11S-
19. 

i 
Shortage of small coins (XXIX-

3-B-73), 41-42. 
Steps taken to arrest falling value 

of rupee (XXX-17-8-73), 154-55. 

COIR: 

Increase in demand of 
Foreign Countries 
22-S-73), 7B. 

COIR GOODS: 

COir in 
(xxx-

Reduction of duty on exports of 
jute and coir goods to EEC 
(XXX-IO-B-73), 124-25. 

COIR INDUSTRY: 
Elimination of Middlemen in Coir 

Industry (XXIX-I-8-73), 47-48. 
Kerala Government Scheme for 

Development of Coir Industry 
XXIX-25-7 -73), 43-44. 

COKE: 

Formation of Coke Al:ocation Com-
ni.ittee (XXX-I6-B-m, 166-67. 



SDBJZCT INDEX 

COKE-OVEN BATTERIES: 

Work~ of coke-oven Batteries at 
Durgapur, Rourkela. Bbilai and 
ISCO (XXX-9-B-73), 153-55. 

COKING COAL: 

Comparable cost of production of 
steel with imported eokiD, eoal 
and of imported steel ( XXXI-
30-8-73), 171. 

Estimated Deposits of Cokinr Coal 
in India (XXIX-2-8-73), 198--98. 

Produetion of Coldng coal (XXXI-
23-8-73), 85. 

Reserves of eoking coal in New 
Dharmaband Colliery (XXXI-
30-8-73), 57-58. 

Steps to iDcrease production in 
Coking Mines (XXIX-26-7-73), 
64. 

See also ''Coal'. 

COLD DRINKS: 

News items.in the Navbharat Times 
reo foreign material found in cold 
drink (XXX-20-8-73), 85. 

COLGATE PALMOLIVE (lX!)IA) 
LTD: (XXIX-25-7-73), 78-79. 

COLLEGES: 

Admission in colleges in Delhi 
(XXIX--!O-7 -'13) , 34-

College of Nursing. Delhi (XXX-
20-8-73), 105-06. 

Committee for Granting Autonomy 
to Selected Colleges (XXIX-
30-7-73), 139. 

Demand for opening new colleges 
in Trans-Jamuna Area (XXIX-
30-7-';3), !18. 

Grants to Universities and colleges 
(XXX-13-8-73), 125-27. 

Introduction of Vocational Training 
in College (XXlX-2S-7-73), 198. 

Mysore Government's Declsian Re-
garding Establishment of Hindi 
Medium coDeges in the State 
<XXX-13-B-'13), 144-45. 

Opening Ot. New Collegel in neUii 
(~23-'l-'lS), 85. 

COLLEGE5-Contd. 
Sc:heme at AlJtol1OD1O\llS collles-

(XXIX--a0-'l-73), 19-21. 
Total number of universities and 

AfBliated colleges and apenditur .. 
by U.G.C. (XXX-13-B-73), 125-
26. 

See also "Engineering Colleges" 
also "Medical Colleges" 

COLLEGE TEACHERS: 
Pay Scales of Demonstrators of-

Colleges as Squested by U.G.C. 
(XXXI~27-8-73), 166. 

Proposal to eXtend Facilitia to 
Demonstratol"Jl of Colleges for· 
Higher Studies and Promotion 
(XXXI-27-8-73), 167. 

COLOMBO PLAN: 

Financial Assistance to Ileighbour~ 
countries under Colombo Plan 
(XXXI--31-8-73). 10B-07. 

COMBODIA: 

I.ndia's Policy towards Restoration 
of peace and normalcy in Cambo-
dia (~XXI-30-8-73), 62. 

COMECON: 

Joining of Comecon by India 
(XXIX-2-8-73), 143. 

COMEMORATIVE STAMPS: 

Comemorative Postal Stamps in 
Memory of Dr. Shyarna Prasaa 
Mukherjee (XX~-I-8-73), 145-
46. 

Issue of a stamp to commemorate· 
the memory Of late Shri M.a1thili-
saran Gupta (XXXI-29-8-73), 
73), 110. 

COMMERCIAL SECTOR: 

Impact of bBllk credit to Govern-
ment and Commercial Sector on 
prices (XXX-10-8-73), 125-28. 

COMMISSIONS OF INQUIRY ACT: 
Amendment of Commissions of . 1:-

quiry Act (xxx...-a..8-73). 121-22-
Commission appointed by Govern-

ment under the CoJDm.ission of" 
Inquiry Aet (XXX-8-8-73). 121. 
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COMMITTEE (,S): 

Committee for implementation of 
Special Nutrition Programme tor 
Children (XXX-6-S-73), 91. 

-Committee for Revision ot wage 
structure of Cement Industry 
workers (XXI-2-8-73), 66. 

Committee to assess liabilities of 
sick-mills (XXX-22-S-73), SO. 

Committee to examine foreign col-
laboration in Industry (XXX-
8-8-73), 228-29. 

Formation of Proposals for Protec-
tive measures in Orissa on the 
basis of recommendations of 
Cyclone Distress Mitigation Com-
mittee (XXX-7-8-73), 118-19. 

Institutions visited by 
for status ot WOmen 
20-8-73), 51-52. 

Committee 
(XXX-

Interim Report by Committee on 
Cloth Prices (XXX-lO-8-73), 87-
SS. 

Recommendations of Committee on 
self-reliance (XXIX-27-7-73), 42. 

Report of Committee on leather in-
dustry (XXX-IO-S-73), 52. 

Report of Committee set up for loea-
tin-g suitable sites for Atomic 
Power stations (XXX~8-73), 
204-05. 

Report ot Committee to Examine 
Personnel Policy of Public Sector 
Enterprises (XXIX-3-8-73), 69-
70. 

Resentment of Report of Gajendra-
pdkar Enquiry Committee 
(XXIX~-7-73), 197. 

Debate: 
Absence of members from the 

sittings of the House Committee 
an Eleventh Report-presented 
(XXXI-24-8-73>, 241. 

Minutes of sittings laid on the Table 
<XXXI-4-9-73), 43. 

All India Council for 
Education (Election) 
30-7-73), 2.54-55. 

Technical 
XXJX-

Announcement reo appointment of a 
Committee of Parliame'lt to con-

I 
\ 

\ 

\ 

COMMITTEE (S)-Contd. 
sider the question of Pay structure. 
etc. of the staff to Rajya Sabha 
and Lok Sabha Secretariat: 
(XXX-16-8-73), 358-59. 

BUSINESS ADVISORY COMMITl'EE;; 
Thirtieth Report, presented (XXIX-

24-7-73) , 2116---68. 
Adopted, (XXIX-2S-7-73), 242-

46. 
Thirty-first Report, presented 

(XXIX-2-8-73), 328. 
Adopted, (XXIX-3-S-73), 269. 
Thirty-second Report-presented 

(XXX-13-8-73), 359--60. 
Adopted, (XXX-16-B--73), 195-96. 
Financial Committees, 1972-73 (A 

Review) )(XXIX-2S-7-73), 241. 
Government Assurances, Committee" 

an: Sixth Report presen~cJ.. 
(XXXI-5-9-73), 32. 

Joint Committee On Offices of Profit 
Sixth Report-presented (XXXI-
3-9-73), 19. 

PETITIONS COMMITTEE: 
Thirteenth Report presented 

(XXXI--5-9-73), 32. 
Private Members Bills and Resolu-

tions, Committee on: 
Twenty-eighth Report, presented 

(XXIX-25-7-73), 241. 
Adopted (XXIX-27-7-73), 297. 

Twenty-ninth Report, presented 
(XXIX-1-8-73), 237. 
Adopted (XXIX-3-B-73), 270-71. 

Thirteeth Report, presented 
(XXX-16-B-73), lBO, 

Adopted (XXX-F-8-73), 279. 
Thirty-first Report presented 

(XXXI-29-8-73), 246. 
Adopted (XXXI-31-B-73>. 296-

97. 
PRIVILEGES COMMITTEE: 

Extension ot time for presentatioo 
of report (Case of Shri S C. 
Mukherjee) (XXX-lO-B-73). 
202-04. ----- -_._--------
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PRIVILEGES COMMITTEE: contd. 

Second Report (XXX--6-8-73), 
269. 

Fiftb Report presented (XXXI-
4-9-73), 43. 

.Public Accounts Committee: 

Ninety-sixth Report presented 
(XXXI-4-9-73), 43. 

Public Undertaking Committee: 

Fortieth Report and minutes of 
sittings relating to the report 

presented (XXXI-5-9-73), 32. 

Rules Committee: 

Second Report and Minutes 
<XXXI-28-8-73),244-

. Subord,iilate Legislation, Committee 
on: 
Seventh Report, presented (XXIX 

-25-7-73), HI. 
Eighth Report presented (XXXI-

30-8-73), 181. 
Welfare of Scheduled Castes and 

Scheduled Tribes Committee on: 

(i) Minutes of First to 38th sit-
tings (ii) 23rd and Hth report 
and reports of study groups--
Laid on the Table (XXX-
10-8-73), 201. 

Motion for constitution of: 
(lCX){-13-8-73),242--46. 

Replies to recommendations con-
tained in Chapter V of Eigh-
teenth Reports of Committee on 
WeHare of S.C. and S.T. (St.) 
(XXIX-2'1-7-73), 255-56. 

Reports of Study Team (XXIX-
25-'1-'13), 241-42; (XXIX-
2-8-73), 232-33. 

Twenty-first Report (XXJX-
31-7-73), 228. 

Twenty-second Report (XXIX-
I-B-'13), 23'1-38. 

. COMMONWEALTH: 
Coaw:.onwealth Prime Ministers 

Conference in ottawa (XXX-
16-8-73), 130. 

COMMONWEALTH: contd. 
Continuance of India in Common-

wealth (XXIX..0....2-8-'J3), 110-n. 

Presentation of a Nine-Point Plan 
by India at Commonwealth Prime 
Minister's Conference (XXXI-
30-8-'13), 144-45. 

COMMONWEALTH STUDENTS AND 
YOUTH ASSOCIATION: 

Collection of Laltha of Rupees by 
'Commonwealth students and 
youth Association' for giving false 
promises ot sending students 
abroad (XXX-22-8-73), 119-20. 

COMMUNAL DISTURBANCES: 

Amount of property lost in comm-
unal incidents and compensation 
paid to the affected people 
(XXX-8-8-73), 42. 

Arrest of Secretary, Jan Sangh. 
Delhi on the charge of issuing a 
Poster inciting communal distur-
bances in Sader Bazar, Delhi 
(XXIX-I-B-'13), '19-BO. 

Communal Incidents in the country 
during 19'13 <XXIX-25-7-73). 
131-32. 

Communal Riots in Ahmedabad 
(XXXI-28-8-73), 90-91. 

Communal Riots in Hazaribagh DiS-
trict, Bihar (XXIX-25-7-'l3), 64-
65. 

Communal Riots in Indore, Madhya 
Pradesh (XXX-8-8-73), 25--30. 

Communal Riots in Paone (XXIX-
25-7-73), 138. 

Communal riots in Sadar Bazar, 
Delhi (XXIX-45-'1-'13), 59-61. 

Cutting off the Water pipeline of 
Fire Brilede by Rioters during 
Communal Riots in Sader BUU, 
Delhi (XXJ.X-.;I-8-73), 186. 

Loss of Life end Property due to 
communal riots in Sadar Bazar 
Delhi (XXIV-I-8-'13), 166-

Recommendation of the Committee 
appointed by Government to ,0 
into the question of Communal 
Riots in Sadar Bazar, Delhi 
(XXXI-29-8-73),I'12. 



COMMUNICATIONS: 

Development of Communication Sys-
tem in the country (XXX-
8-8-'13), 197-98. 

World Bank Loan for Deelopment 
of Communications (XXX-
22-8-'13), 47-48. 

COMMUNIST PARTY OF INDIA: 

Inquiry into lathi charge and tear-
gassing on CPI demonstratol'Sl 
against price rise in Old Secre-
tariat Delhi (XXXI-29-8-73), 
118. 

COMMUNITY DEVELOPMENT 
BLOCKS: 

Community Development Block in 
the country (XXX-13-8-73), 
155-58. 

Enquiry into working of Commu-
nity Development Blocks in Uttar 
Pradesh. (XXX-6-8-'13), 64. 

COMPANIES: 

Evasion of Central Taxes by Com-
panies eXXX-17-8-73}, 99-100. 

DebateB 

Companies producing scooters and 
mopeds (St.) (XXXI-5-9-
73},39-41. 

COMPANIES ACT: 

Complaints about Violation of 
Companies Act against the Fer-
ro-alloys Corporation Ltd. 
(XXIX-31-'1-'13), 129-30. 

COMPLAINTS: 
Complaints received from mem-

bers of Indian Forest Service 
eXXIX-l-8-'1S), 5'1-58. 

Complaints received regarding 
non-availability of wheat at fIx-
ed rate (XXX-6-8-73), 59-60. 

COMPRESSORS: 
Production of Pumps and Com-

presors in Public Sector (XXX 
-9-8-'13), 162. 

COMPTROLLER AND AUDITOR 
GENERAL: 

59 

Proposed Change in the System of 
Accounting Classiflcation (XXIX 
-27-7-73), 73-'14. 

COMPUTERS: 
Committee on impact of computers 

in Industries (XXX~-8-73), 34. 
Installation of a Computer by LIe 

for its office at London (XXX-
17-8-73), 169-70. 

Popularisation of computers as re-
commended by the National 
Institute for training in Industrial 
Engineering (XXIX-2-8-73), 65. 

Retrenchment· of workers in In-
dustries as a result of use of 
computers (XXXI-23-8-73), 47. 

Review of the Policy of Import and 
use of computers (XXIX-
1-B-73). UO-ll. 

Setting up of Computer Centres in 
U . P . for proper investigation of 
crimes eXXX-22-8-73> , 162-63. 

Training in Computer Operation 
and Computer Technology 
(XXXI-29-8-73), 77. 

Work on Pay Bill of Workmen and 
Officers of Khetri Copper Pro-
ject done by Computer (XXXI 
-30-B-73), 174-75. 

CONFERENCES: 

Acceptance of figures of Operational 
Costs presented by Delegates of 
India-U .K. Continental Con-
ference (XXIX-2-8-7S), 61-62. 

Commonwealth Prime Ministers' 
Conference (XXIX-2-8-72), 83-
84. 

Conference held to Discuss De-
mands of Port and Dock workers 
(XXIX--26-'1-73 > , 108-09. 

Conference of Cartoonists held at 
Bangalore (XXX-6-8-73), 187. 

Conference of Chief Ministers and 
State Food Ministers held at 
New Delhi during June, 1973 
(XXIX-23-'1-73), 173. 

------------~----------------------



~ONFERENCES-contd. 

Conference of State Ministers of 
Irrigation and Power at Kodai-
kanal (XXIX-31-7-73), 108-11. 

Conference On the Law of the Sea 
(XX!X--a-8-73), 169. 

Deciaiona taken at IDdJa-Pakistal1-
U.K. COlltinental Conference 
(XXX-20-8-73), 41-42-

Internationa] Conference on Law 
of the Sea to be held in Chile 
(XXX-UI-8-73), 127-28. 

Presentation of a Nine-Point Plan 
by India at Commonwealth Prime 
Ministers' Conference (XXXI-
30-8-73), 144-45. 

CONSTITUENT ASSEMBLY: 

Declaration of present Lok Sabba 
as a Constituent Assembly and 
framing , of a new constitution 
(Res.) (XXX-17-8-73), 350. 

CONSTITUTION OF INDIA: 

Amendment of the Constitution of 
India (XXX-22-B-73), 91. 

Lawyers engaged by Government 
to appear in Supreme Court and 
High Courts in cases challenging 
Constitution Amendment Act etc. 
(XXXI-28-8 .. 73), 31-36. 

Suggestions of Tamil Nadu Govern-
ment for Amendment to Constitu-
tion regarding Autonomy for 
States (XXIX-I-B-73), 1n-73. 

Supreme Court's obseration on 
Article 31-C of the Constitution 
(XXIX-31-7-73), 85. 

CONSTRUCTION EQUIPMENT: 

Construction equipment lying idle 
for want of spare parts (XXXI 
-24-8-73), 199. 

Construction equipment lyinl Idle 
for want of spare parts (XXXI-
27-8-73), 135. 

CONSTRUCTION INDUSTRY: 

Application of Provident Fund Act 
and Gratuity Act to Conatruction 
Industry (XXXI-23-8-73), 77. 

CONSTRUCTION WORKERs: 

Wage Board tor construction wor-
kers eXXX!-23-8-73), 96. 

CONSUMER GOODS: 

Distribution ot Basic consumer 
,oods through government .,en-
cies (XXIX-30-7-73), 31. 

Proposal to ban temporary produc-
tiOn of consumer goods meant tor 
the use of aftluent sections (XXX 
-22-8-73), 92. 

Provision of Essential Consumer 
Goods at Low Prices to people 
living on Poverty Line in Rural, 
Areas (XXIX-1-8_73), 3CJ..-.33. 

CONSUMER INDUSTRIES: 

Consumer Indwtries in Public Sec-
tor (XX!X-1-7-73), 187-88. 

CONSUMER PRICE INDEX: 

Allegedly Defective compilation of' 
consumer Price Index for work-
ing class in Madras city (XXXI-
23-8-73), 105. 

Method at compilation of consumer' 
Price Index for working clan 
(XXXI-23-8-73), 128-27. 

CONTEMPT OF HOUSE (M) (XXIX 
-23-7-73), 44--54. 
Reduction of sentence awarded for 

Contempt of Hause (XXIX~4,., 
7-73), 252-56. 

CONTRABAND GOODS: 

Seizure of contraband goods in 
Bombay (XXXl-31-8-73), 167-
68. 

CONTRACTS: 

Scheme to award Contracts to Quali-
fied Unemployed Persons (XXIX-

31-7-73l. ]82. 

CONTROLLED CLOTH: 
Decrease in production of Controll-

ed cloth (XXX-IO-8-73), 54. 
lnatruction to KUla to open retail 

shops of controlled cloth in Rural 
Areas of Madhya Pradesh (XXX 
-10-8-73), 47.;.48; 
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CONTROLLED CLOTH--contd. 

Retail shops for sale Of controlled 
cloth (XXXI-24-8-73), 222. 

N UDl ber of Mills engaged in the 
manufacture of coarse cloth at 
controlled price (XXX-I0-8-731), 
89-70. 

Report on cost price relationship in 
cotton textile industry with par-
ticular reference to production 
and pricing of controlled cloth 
(~-10-8-73), 76. 

Sec also "Cloth". 

CONTROLLER 
ACCOUNTS: 

OF DEFENCE 

Clerical and Supervisory staff in the 
office of Controller of Defence 
Accounts, Patna (XXX-IO-8-73), 
51. 

Construction of office building for 
Controller of Defence Accounts, 
Patna (XXIX-27-7-73), 181. 

CONVENTIONS: 
All India Convention of Bidi Wor-

kers (XXIX-26-7-73), 24-29. 

COOCH BEHAR: 

Proposal to improve Coach Behar 
Airport (XXX-I0-8-73), 110-11. 

COOKING GAS: 
Increase in Prices of Cooking Gas 

(XXIX-24-7-73), 107. 
Proposal from I.O.C. for reducing 

Price of Cooking Gas (XXIX-
31-7-73),37. 

CO-OPERATIVE HOUSING SOCIE-
TIES: 
Election to Managing Committee of 

the Dera Ismail Khan Cooperative 
Housing Society, Mubarakpur, 
Delhi (XXXI-27-8-73). 63. 

CO-OPRATIVE CREDIT: 

Growth of Cooperative Credit (XXX 
-20-8-73), 130-31. 

COOPERATIVE MOVEMENT: 
DeVelopment of Cooperative Move-

ment in Northern States (XXX-
6-8-73), 93 . 

. ---_._------_. 

\ 
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COOPERATIVE PROJECTS: 
Pre~tiDn of Co-operative Pr~ 

jects by States to help the jobless 
persons (XXX-22-8-73 )..94-95. 

COOPERATIVE SECTOR: 
Decision in regard to allowing of In-

terest subsidy in Financing of 
Power-looms in the Cooperative 
Sector (XXX-17-8-73), 159. 

Increase of Loans in Co-operative 
Sector in Gujarat (XXXl-
11-8-73), 41. 

See also "Public Sector" 
also "Private Sector" 

COOPERATIVE SOCIETIES: 

Book-stalls given to cooperatives of 
Educated Unemployed (XXX-
7-8-73), 178. 

Bringing down the number of Co-
operative Societies (XXX -
20-8-73), 2f4-15. 

Financial Assistance to Cooperatives 
Engaged in ProdUction, Marketing 
Processing aDd Storage (XXX-
6-8-73). 141. 

Study of Functioning of Coopera-
tives in Adivasi Areas (XXX-
20-8-73), 156-58. 

COPPER: 

Deposits of Lignite, copper, mica, 
limestone and other minerals in 
Kumaon mIls (XXXI-23-8-73), 
160-61. 

Estimated capper deposit at Dariba 
(Alwar. Rajasthan) (XXX-16-8 

-73), 122. 

Exploration for copper in Sorai 
Madawara area of Jhansi Dis-
trict, Uttar Pradesh (XXXI-
23-8-73). 52-53. 

Import of C .• ppet' to meet Internal 
Demands (XXXI--30-8-73). 113-
14. 

Production and Demand for Copper 
in next Five Years (XXXI-
30-8-73), 1:?6-27. 

Production of copper concentrates at 
the Ingladhal Mines and setting 
up of Copper Smelter Plant in 
Mysore (XXX-16-8-'13), 43-44. 



COPPER COMPLEX: 

Formulation of Schemes for increas-
ing production in the Indian Cop-
per Complex at Ghatsila <Bihar) 
(XXX-9-8-73), 65-66. 

COPPER MINES~ 

Indo-USSR Agreement regarding 
Copper :Mines in 'SamiDder 
ReIion of Balaghat District 
(XXX-9-'8-73),83-84. 

COPPER PROJECT(S): 

Contract with USSR Organisation 
for Feasibility study for Mining 
Operations in Malanjkhand CoP-
per Project in Madhya Pradesh 
(XXX-9-8-'13), 63. 

COPPER SMELTER PLANT: 

Setting up of Copper Smelter Plant 
in Mysore (XXX--9-8-'13), 131-
32. 

OOPPER WIRE: 

Thefts of copper wires on Tele-
communication channels in the 
country (XXIX-1-8-73), 186. 

CORONATION ANNIVERSARY OF 
SHIVAJI: 

Participation of Ministry of Tourism 
and Civil AViation in 300th Coro-
nation Anniversary Celebai'atioDS 
of Cbbatrapati Shivaji at Raigad 
in Maharashtra (XXIX-3-8-73). 
123. 

CORPORATE SECTOR: 

Control of Reserve Bank over co-
poratenon-Banking Companies 
(XXX-Io-8-'13), 93-96. 

See also "Private .Sector" 
also "Public Sector." 

CORPORATE TAX: 

Arrears of Corporate Tax (XXXI-
31-8-73), 177-80. 

CORPORATIONS:. 

Expenditure on Adtt1inistration of 
Eleven Corporations of Commerce 
Ministry (XXIX-3-3-73), 170-71. 

CORRECTION OF ANSWERS: 

S.Q. No. 368 dated 20-8-73 reo de-
marcation of milk shed area for 
D.M.S. (XXXI-3-9-73), 19-20. 

U.S.Q. No. 660 dated 26-7-1973 re: 
Plans for increasing production 
and profitability of heavy indus-
try (XXXI-30-8-73), 175-76. 

U.S.Q. No. 1092 re: Refusal of Cen-
tenary Bonus to Bombay Port Em-
ployees (XXXl-27-8-73), 215-
16. 

U.S.Q. No. 1386 re: exhibition of 
feature films financed by the Film 
Finance Corporation on T.V. 
(XXX-29-8-73), 243-44. 

U.S.Q. No. 1463 reo ofticers at hig-
her levels involved in P.A.C. 
troubles in U.P. exempted from 
prosecution (XXXI-29-8-78), 2M. 

Correction of Answer to U.S.Q. No. 
2318, dated 7-8-73 and reaIODS for 
delay in correcting the reply 
(XXXI-211-8-73), 242-0. 

U.S.Q. No. 4379 dated 1'-11-72 re: 
Students in Military Academies 
(XXIX-26-7-73 > , 194-95. 

U.s.Q. No. 5165 dated 29-7-73 re: 
Purchase of limestone for 
Rourkela Steel Plant (XXIX-
~7-73), 195-96. 

U.S.Q. No. 5'146 dated 3-4-73 reo Al-
lotment of Petrol Filling Stations 
(lCX]J[--31-7-73), 199-200. 

U.S.Q. No. 6945, dated 12-4-73 re: 
Transfer/SuspensionlRemoval at 
Employees of Ballapur Collieries 
(Maharashtra) (XXIX-2-8-73), 
206. 

U.S.Q. No. 7425 dated 18-4-73 re: 
payment of cess by salt manufac-
turers (XXX-8-8-73), 232. 

CORRECTION: 

Cae of corruption in Health 
Department in Northern Railway 
(XXIX-81-7-7B), 101-02. 

CSlIesinvestlgated by CBI under 
Corruption Eradication Drive-
during 19'12-73 (XXXl-29. 
8-73), 135. 
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, CORRECTION-contd. 

Charges against a Secretary to the 
Government of Uttar Pradesh 
(XXIX-I-8-73), 188-89. 

Commission to enquire into corrup-
tion in the Police Department 
(XXXI-29-B-73), 102. 

Corruption charges against Public 
Servants including senior execu-
tives in Public Undertakings 
(XXX-8-B-73), 224. 

Irregularities committed 
Directors of N aHonal 
tories of C. S.I.R. 
1-8-73), 96-97. 

by the 
Labora-

(XXIX-

News items captioned Corruption 
and Malpractices in Children's 
Remand Home (XXX-6-8-73), 
199-200. 

Scheme to simplify Punishment 
Procedure to combat corruption 
(XXIX-I-8-7S), 16l. 

Steps taken to curb corruption in 
Central Government Offices and 
Public Undertakings (XXIX-
I-B-73), 86-87. 

COSMETICS: 

Ban on use of Hexa-Chlorophene in 
cosmetiC'S (XXXI-27-B-73), 75. 

Production of Luxury and Essential 
Articles (XXIX-25-7-73), 176-
77. 

Share of foreign companies in the 
manufacture of ToUet Articles 
and Amounts repatriated by them 
abrOad (XXIX-25-7 - is), 173-75. 

COTTON: 

Ban by Sudan on Export of Cotton 
to India (XXIX-3-8-73l, 202. 

Committee to study the question of 
Price equaulisation for cotton. 
(XXIX-27-7-73), 45. 

Control over Prices of Cloth made 
by Synthetic mixed. Cotton yarn 
produCed by varioll'S mills 
(XXX-17-8-73), 147. 

Cotton bales imported bv Cotton 
Corporation of India "lying at 
Bombay docks (XXIX-3·8.73), 
44. 

Cotton purchased by Cotton Cor-
poration of India (XXX-l7-B-
73), 156. 

Damage to Cotton Seedlings in 
Gujarat due to Narmada lloods 
(XXXI-27.B·73), 72. 

Decision by Government to purchase 
Egyption Cotton (XXX-I0-B-73), 
ll5-16. 

Decision by Textile Commissioner to 
permit deals in Imported Cotton 
among Mills (XXX-IO-8-73), 85. 

Fixing Prices of cotton (XXX-lO-
8-73>, 106-07. 

Increase in prices of fine and super-
fine varieties of cotton (XXX-
10-B-73), 82-83. 

India's Cotton Deal with Sudan 
. (XXIX-27-7-73) , 149. 

Intensive Farming of Cotton in 
East Nimar, Madhya Pradesh,. 
(XXX-6-8-73), 208-209. 

Purchase of cotton on monopolY 
basis by Maharashtra Govern-
ment. (XXIX-27-7-73), 134-35. 

Quantity of Cotton imported from 
Sudan, Egypt and other .:ount-· 
Ties. (XXXI-24-B-73), 7B. 

Rise in Prices of Cotton and Cloth· 
<XXX-IO-B-73), 151. 

Selection of Baroda District in 
Gujarat for undertaking Cotton 
Development Projects on Ex_ 
perimental basis by IB~· 
(XXXI-24-B-73), 69. 

Survey conducted by Geological 
Survey of M. P. for Zinc, cotton 
and oil wells (XXXI-23.B·73), 
98-99. 

COTTON AND OILSEEDS EQUALI-
SATION FUND: 

Demand for cotton and aU seeds 
Equalisation Fund (XXX-lO-8-
73), 75-76. 

COTTON CORPORATION OF INDIA 

Complaints about Irregularities 
committed by C. C. I. (XXJX-
3-8-73), 164. 



.. _-----_ .. _---

COTTON CORPORATION OF INDIA 
·-contd. 
Cotton bales imported by Cotton 

Corporation of India lying at 
Bombay docks (XXIX-3-II..'13), 
44. 

..cotton purchased by Cotton Cor-
poration of India (XXX-I'1-1I.. 
'13), 156. 

Establishment of Purchases Centres 
by CCI in the country (XXX-17-
8-'13), 112-13. 

Textile Mills which were given cat-
ton by CCI (XXXI-31-8_'13), 60. 

COTTON FABRICS: 
;Steps to reduce prices of cotton 

fabrics and profits of textile mills 
(St.) (XXXI-M-B-'13), 251-56. 

<COTTON MILLS: 
Cotton Mills Manufacturing' Syn-

thetic Fibres (XXX-17-8-73). 
511..59. 

'Establishment of a Cotton Mill at 
Raya.qacia in Koraput District 
(XXXI--24-II..73), 50. 

"Reaction of Government to News 
report entitled 'Cotton Mills 
Earn Fabulous Profits, (XXIX-3-
8-73), 106--08.' 

-COTTON RESEARCH PROJECTS: 

Good results achieved by Cotton 
Research Projects (XXX-20-'i-
'13) , '10-'11. 

~OTTON TEXTILES: 

Export of Cotton Textiles to Den-
mark and Ireland (XXXI-31-B-
'13), 168. 

Fall in export of Mill-made cotton 
textUes (XXIX-3-11.. '13) • 172. 

Steps to Reduce the Prices of Cotton 
Fabrics and Profits of Textile 
Mills (XXIX-27-7-73), 132-34. 

-Supply of Cotton textiles under ~be 
Indo-Soviet Cotton ConversIon 
Deal <XXIX-3-8-'13), 82-83. 

See also "Cloth" 
COTTON YARN: 

_Black market in Cotton Yams of 
80s and above (XXX710-8-'13), 
'14. 

1 
I 

I , 

Cons~mption pattern and Statea' re-
qUIrement ot Yam (XXX-IO, 
8-'13), 109. 

Demand Of Cotton Yarn by Bangla-
deah CXX!X-27-7-73), 44. 

lIanufacture coat of cotton yarn at 
various count (XXX-l'1-S-73) 
61-82. ' 

Production ot Cotton Yam in the 
country (XXX-l'1-8-'13), 82. 

Relaxation in control on cotton 
yam (XXIX-3-8..73), 135. 

Supply of Yarn to weaver! of 
M'abarakhtf'a (XXIX-27..17-'13), 
58-59. 

Wholesale price Index tor Cotton 
Yarn (XXX-22-B-73), 99-102. 

COUNCIL OF INDIAN TRADE UNI-
ONS: 

Allocation made for Coweil of Indi-
an Trade Unions (XXIX-2-8-73). 
67-88. 

COUNCIL OF SCIENTIFIC AND 
INDUSTRIAL RESEARCH: 

Contribution of CSIR Laboratories 
in Industrial Research and Deve-
lopment (XXIX-25-7-73), 8Pr-90. 

Demand tor an incre86e in the am-
ount of acbolarships for Research 
Scholars given by Csm (xxx-
22-B-73), 85. 

Irregularities committed by the 
Directcn of National Laboratories 
of C.S.I.R. (XXIX-I-8-'13), 98-117. 

Memorandum received from the 
Federation of C.S.I.R. Employees 
and Workers Unions, Calcutta 
(XXIX-I-B-73), 35. 

Preferenee to persons tram Hydera-
bad Laboratory in appointment 
in Central Seeretariat ot CSIR 
(XXXI-29-8-'13), 214. 

Proposals to hand over recruitment 
in CSIR to UPSC or an indepe~
dent TechnicalServiees Commls-
1I10n eXXXI-29-8-73),212. 

Study condueted by C.S.Ill. on 
comparative lIosltlon of States in 
the flel4 of Technio:ally Educated 



----'-.,--------_._--------------
CSIR-Contd. 

persons in various subjects 
(XXIX-1-8-73), 83-B4. 

COURT(S): 

Number of vacancies in High Courts 
(XXXI-28-8-73), 103. 

Seniority cases pending before law 
courts CXXIX-31_7-73), 12. 

See also "High Courts" 
Also .. Supreme Court" 

cows: 
Report ofequiry into Death of Cows 

in Baroda eXXX-13-B-73), 177-
78. 

CRACKER EXPLOSION: 

Investigation into the Cracker 
Explosion on Irwin 'Road, New 
Delhi (XXIX-UIh'13), 137-39. 

CRAFTSMEN: 

Setting up of an Institute for ad-
vance training to crafts.TIlen E'm-
ployed in metallurgical works 
(XXX-16-8-73), 94_95. 

CRASH PROGRAMME: 

Crash Progr~II3e for Job oriented 
Development work in Tripura 
during 1973-'14 (XXX-6-8-73), 
145-47. 

Crash programme tor providing pot-
able water in Drol.\ght affected 
areas (XXX-6-8-73), 12~7. 

CRICKET: 

Lack of Pace Bowlers and Seam 
Bowlers in Indian Cricket 
(XXIX-30-7-73). 147. 

CRIMES: 
Crime Cases in Delhi University 

Campus (XXX-22';S-73), 1I3-l4. 
InVOlvement of three Cochin Nllval 

bare Personnel in chellting cue 
(XXIX-2-S-73), 60. 

Setting up of Computer Centres in 
UP for proper investigation of 
crimes (XXX-22-8-73). 162-63 

Steps to curb inter-state 
(XXXI-29-8.73). 107. 

crimes 

! 
I 
I 

I 
1 

I 

CROP INSURANCE: 

CrOp InsurIUlc:e GJ1 Pattemof JaPan 
an<j Sri Lanka (XXXI-27--B_73. 
165. 

T~g up of Crop Insurance as 
priority programme (XXIX-.'a7-
7_73) , U3-14. 

CROPPED AREA: 

Increase in Cropped area: to meet 
target of grain production 
(lCKJ[--20-B-73), 140--42. 

CRUDE OIL: 

Additional Burd~ of Foreign Ex-
change e:s a Result of the two In-
creases in prices of Crude oil in 
1973-74 (XXIX-31-7-73). 164. 

Additional foreign, exchange to be 
spent On import of erude oil 
(XXIX.......s1-7-73). 73-71. 

Agreement for import· of 'Crude oil 
from Libya (XXXI-~-'I'3), 

170. 

Agreements with Foreign 'colintries 
to Import crude oU (XXX-7-B-
73)'. 190. 

Arrangements for refining of crude 
on Dnported from Saudi Arabia 
(XXX-7-B-73l.63-65. 

Crude oil produced by Gauhati and 
Barauili Oil Refineries (XXXI-
28-8-73),49. 

Demand from Foreigft. OilCompa-
nies for implementation of Shanti 
lal Shah Committee Fwmula re-
g8.r0ing crude oU prices (XXIX-
31-7_13), 112. 

'Dependenee on Foreign Oil compa-
nies for supply of Crude Oil 
eXXX--7-8-74). 176-77. 

Import of Crude Oii, fram Iraq, 
Kuwait and SlIudiArabia. 
(XXIX-31-7-73), 156. 

Production of crude to meet demand 
Of the country (XXIX-31-7-731. 
21. 

Value. of imported erude oil 
(XXX-.'a8-8-73), 139. 

See also "on". -_._---------------'------------
.2697 L. S.-5. 



. SUBn.cT INDEx 

CUBA: 

lDdia'. ~ with Cllba (XXX-
. 1'1..8-'13), 92-&3. 

'CULTURE: 

Amount propoftd to be BPent ill 
sphere of Culture during Fifth 
Plan (XXIX-2S-7-73), 109. 

CULTURAL ACTlVITES: 

Scheme to Attract Towards Indjan 
eulture (XXIX--30-7-73>, 132-

CULTURAL CENTRES: 

Cultural Centres Building .Projec:ts 
(XXIX-23-7-73). 57-58. 

CULTts"RAL DELEGATIONS: 

. Cultural Delegations sent abroad 
during Kay-July, 1973 tXXlX-

!. 23-7-13), 126. 

Cultural DelegatiODB eent to Latia 
American coUntdes (XXXI-27-B-
'13), 181. 

Cultural Delegations and Troupes 
sent abroad (XXX-6_8-73) , 135-
38. 

CULTURAL BERITAGE : 

Proposal to . produce Documentaries 
OIl the Cultural Heritage oftbe 
the Country and Screening 
them ataelected tourist centres 
(XXXI-U-8--O;3), 201. 

CULTURAL ORGANISATIONS: 

Cultural organisations innelhi 
receiving grants from Central 
Govemunmt. (XXIX-23-7-'13), 
139, 

Grants of Cultural OrganMations 
constructed in states eXXX-20-
8.73), 181. 

CUSTOMS: 

Meeting of Advisory Cl'luncilof. Cus-
toms and Central Excise held in 
June, lIr73 (XXXI-24-8-73), 107. 

Woollen Rap .meat by Customs 
(XXX-11-8-73), 188. 

CUSTOMS DEPAaTMENT: 

Interception of Tr\lclt carrying 
Japanese Textiles by customs 
Authorities· in Broach (Gujarat) 
(XXX-lO.B.73), 156-5'1. 

Seizure of smuggled goods by Cue-
toms Authorities at Bulsar in the 
last week. of April, 1973 (XXX-
10-8.73), 108. . 

CUTLERY: 

Popularity of Indian Cutlery in 
Foreign Countries <XXX-IO-B. 

73), 120-21. 

CYCl.J!:S: 

Export of Light-weight Sllorts cy.-
cles to Canada and other coun-
tries (XXX-I0.8-73), 123-24 . 

CYCLONES: 

Setting up of Cyclane warning 
Radar Stations along Coastal 
Areaa (XXIX-27·7-73), ~37. 

CZECHOSLOVAKIA: 

Investigations into Granulated Mud 
Found .in Bags 01 Fertilizer Im-
ported Irom CzeChoslovakia 
(XXX-13..8-'18), 105-08. 

Relations between Indian an.:! 
Czeehoslov81ua (XXX-9-8.73). 
125-28. 

Trade Agreement between India 
andCzecho!llovakia (XXX-l'i-8-
73), 113. 

D 

DACOITS: 

Looting o.f persons ~, a Gang of 
Dacoits near Hardings Bridge, 
New Delhj <'aOt:......22~8·73), 56. 

Number of Dacoits Surrendered in 
. the country .(xxrX-.l-8-73), 173. 

DADRA &I NAGARHAVEU: 

Action taken 011 Land Reforms Re-
,uiatiotl Act,. 1971 in· Dadra anel 
Napr Havell (XXXI-27-B-73). 
25. 



& NAGAR HA VELl-

::J!lJleC1I.ril1ca.tio,n of villages, in Dadra 
and Nagar Haveli during last 
three years (XXXI-28-8-73), 109. 

:J!:lI:pe:ndi:tul~e incurred on Dadra and 
Nagar Have1i (XXXI-29-8-73) 
207. ' 

~[penditure incurred on irrigation 
facilities in Dadra and Nagar 
Haveli during Fourth Plan 
(XXXI-28-8-73), 12-14-

of Suggestibll of 
Varishta Panchayats of Dadra 
and Nagar Haveli (XXXI-27-8-
73), 56. 

Opening of Sugar Mill in Dadr~ 
and Nagar Haveli (XXXI--27-8-
73), 106. 

P. & T. Offices in Dadra and Nagar 
Haveli (XXXI-29-8-73), 207. 

lI':snc'rt~,g.. of Coal in Gujarat and 
Dadra and Nagar Haveli (XXXI-
30-8-73). 123-24. 

Social Welfare Centres in Dadra 
and Nagar Hsveli <XXXI-27-8-
73), 106. 

Steel Demanded by Dadra and 
Nagar Haveli (XXXI-30-8-73), 
10. 

Transfer of ownership Rights to 
tenants in Dadra and Nagar 
Haveli <XXXI-29-8-73), 241. 

" ,Vesting, of consultative Powers in 
, Varishta Panchat in Dadra and 

Nagar Haveli (XXXI_27-8-73) 
57. • 

AIRYrIES): 

Scheme to provide special conces-
sions to Diary in Backward Areas 
(XXX-20-8-73),37. 

I LAMA: 

to Tibet 

IA CEMENT: 

roduction of Dalmia Cement 
(XXX-22-11-73), J03. 

1 
! 
I 
I 

I 

I 

67 
DAM(S): 

Beauti&ation of Banks of Gobind 
Sagar Lake by Bhakra Dam Pro-
ject authorities (XXIX-24-7-73), 
145. 

Changes in site of Kayamwadi Dam 
Project in Kolhapur Distt, Maha-
rashtra (XXIX-24-7-73), 148. 

Construction of Dam on Ganga River 
in Moradabad Distridt (XXXI-
28-8-73). 55. 

Construction of Dam over River 
Kamala and connecting the pro-
posed Western Kosi Canal with 
Kamala (XXIX_24-7-73), 159. 

Construction work in Pong Dam 
(XXXI-28-8-73). 7l. 

Construction work of· Kalagsrh 
Dam Feeder Canal and Power 
Hou~e (XXXI-28-8-73), 160. 

Rehabilitation of Pong Dam Ous-
tees (XXIX-24-7-73). 143. 

Silting in Bhakra Dam (XXIX-
24-7-73). 144. 

Water withheld from '£enughat Dam 
for Panshet Generating Station 
(XXIX--24-7-73), 186. 

DAMBOROO HYDRO ELECTRIC 
PRO.JECT: 
Damboroo Hydro-Electric Project-

schemes for Welfllre of displaced 
and Local Tribal People (XXX-

i 7-8-73). 69. 
I DAMODAR VALLEY CORPORA-

I -::~N~uffered by Durgapur Steel 

I Plant d~e to Insufficient Power 
Supply from D.V.C. (XXIX-
26-7-73), 77-78. 

DVC 
1 

I 
I 
I 

Power supply to 'Bihar 
(XXIX--31-7-73) , 98. 

by 

Shortage of power in DVC in 1980 
(XXIX-31-7-73). 80-81. 

Supply of Electricity to Bihar from 
n.v.c. (XXX-7-8-7S), 165. 

DANCE(S): 
Objections against' K'3.thak and Clas-

sical Dance items presented by 
Government run Ashoka Hotel in 
the Capital (XXXI-24-!\-73), 



DANDAKAllANYA PROJECT: 

GrievllDceI of Employeea in Danda-
karllDya Project (Xxx_IS-B-
73). 161. 

Rehabilitation .of TribaJa in Danda-
karallya (XXXI-3O-8-73), 93-
95. 

DECCAN SUGAR TECHNOLOGISTS 
ASSOCIATION: 

Technique of artificial rain as de-
ployed by Sc:ienbsts of Deccan 
Sugar Technologists Association 
(XXX-Io-B-73), 56. 

DEEp SEA FISHING: 
Foreign collaboration for deep sea 

fishing trawlers (XXX-l3-S-
'l3), 71-72. 

DEFENCE: 

Acquiring Agricultural Land of 
Chamoiland Garhwal District 
for Defence (XXTX-26-7-73), 
154. 

Central Organisation for sponsoring 
Defence Based industries 
(XXIX-26-7 .. 73), 182. 

Oiseussion on Defence Plan with 
Planning Commission eXXIX-
26-7-73), 156. 

Finalisation of Defence Plan for 
1974--'19 (XXX-9-B-'13>, 98. 

Indigenous Technology for ABS 
Plastic for Defence (XXIX-2-B-
73), 142-43. 

Need for Under-Water Acoustic and 
Thermal Maps of Seas for .Naval 
Defence CXXXI-23-B-'I3l,. B2. 

Opening of· More Defence Coneges 
and schools (XXX-16-8-73), 49. 

Self sufficiency in Defence Needs 
<XXIX-2-B-'I3), 163. 

Setting up of Defence Units in the 
country (XXX-16-8-73), 47-4B. 

DEFENCE ESTABLISHMENTS: 
Shifting of Headquarter of 2 Orissa 

NanJ Units from Bhadrak to 
Se:mbalpur (XXXI-23-B-73), 145. 

Unioll8 of Civil Employees in Indian 
Defence Establishments (XXX-

9.8-'13), 7$. 

DEFENCE INSTALLATIONS; 

Employee.. of Proof and eXperimen-
tal Defence Installation at Ba1asore 
(XXX-16-8-73), 146-41. r 

.Enquiry Re. Defects in Notification!: 
of 1969 under works of Defence 
Act, 1903 relating to Defence 
Installations at Gurgaon (XXX_ 
16-8-73), 117-18. 

DEFENCE OF INDIA RULES: 

Detention of persons. under Defence 
of India Rules (XXTX-I-B-73),. 
Bl. 

Fixing of prices of essential commodi- t '. 
ties under DIR <XXXl-"-24-8-73), 
12~' • 

Use of D. I. R. 10 impose ban on 
workers' right to strike (XXX-
1&-:8-73), 153-54. 

DEFENCE PERSONNEL: 

Aceommodation 
their families 
80-81. 

for Jawans and 
(XXXI ..... 23-8-73) , 

.Air Force Officers joined the Direc-
torate General of N.C.C. New 
Delhi tXXXI-30-8-73) ,95-98. 

Association of Ex-Servicemen with 
nearby Military, Air:{\)rce.. and 
Navy Training schools (XXXl-
23-B-73), 152. 

Classification Tribunal for Civilhn 
. Empl!7\,ees of Defence (XXXI"':' 
30-8-73), 96-9'7. .--

Death of commander Qf the Proof' 
and EstablishmentJlouse at Bala-
sote (Orissa) (XXX-l!!-B-73), 
133-34. 

Decision bv All India Defence Em-
ployees . Federation to oTpnise 
strike in Defence installations 
(XXTX-2'1-7:-13), 153-54 .. 

Defence Employees Federation 
Meeting in Dehra Dun (XXTX-
26-'PS), 123. . .~ ... 

Free raUon to Army Commissioned-' 
Qflicers in peace areas (XXXI-
30-B-'I3), 54-55. 

LiqUO.T Supplied to Defence Per-
sannel by Khoday (XXI~6-7-
'13), lB8~89. . 



SUBJECT INDEX 

DEFENCE PERSONNEL: Contd 

Non·Payment of PensionsjFacilities 
to tbe Widows of Jawans and 
Officers (XXXI-23. B-73). 170. 

i Pay scales of Soldiers-Officers of 
, Defence Services (XXX-9-8-73), 

120. 
Pay scales of Defence Services 

Officers and lAS Officers (XXIX-
2·8-73), 173-74. 

Payment of Eonus. to Defence Em-
ployees (XXIX-2·8-73) , 19-27. 

Payment of Pensions to Indian Mili-
tary Pensioners byControlJer of 
Defence Accounts Allahabad 
(XXXI-24-B-73), 73. 

j Posting of JawansiSeamenlAirmen 
~}. to Residences of Service Officers 
,~ (XXXI-23-8-73), 141-42. 
'1 Reduction in Disparities' between 

~/:~, Officers and Jawans (XXXI-23-
8-73), 81. 

Representations in regard to remit-
ting of Pensions exceeding Rs. 
2501- per month of Defence Per-
sonnel by Money Order (XXIX-
2-8-73), 72-73. . 

• ~ Requirement of Aircrafts for Armed 
Force (XXXI-23.8-73), 112-13. 

, Reservation of seats fOr children of 
Defence Personnel in Technical, 
Medical and other professional 
institutions (XXXI-30-8-73), 85. 

13upply Stocking and ProviSioning 
Policies of Indian Army <XXXI-
23-8-73}, 115. 

DEFENCE PRODUCTION (XX!X-
26-7-73),73-74. . 

Discontinuance of Collaboration with 
Foreign countries in Defence Pro-
duction (XXIX-26-7·73), 105-06. 

· New Production Units (XXXI-2S-
8-73), 164. 

· Setting up of Defence Units in the 
country (XXX-16-8-73), 47-48. 

, Shortfall in Defence Production in 
· Defence Undertakings due to coal 

and power shortage (XXX-9~8· 
73),77-78. 

'.' DEFICIT FINANCING (XXX-l7-
8-7S), 130. . 

DEFICIT FINANCING: Contd. 

Deficit financing in 1972-73 (XXIX-
27-7-73), 67-69. 

Increase in Delicit Financing dur-
ing Fifth Plan (XXX-17-8-73), 
1&8-59. 

Reserve Bank Bulletin's Allegation 
regarding deficit Fimlncing in 
1972-73 (XXX-IO-8-73), 150~51. 

DEHOARDING CAMPAIGN; 

Anti-Rrice rise Bnd dehoarding week 
during August. 1973 (XXX-13-
8-73) ,37 -38, 

DEHRADUN: 

Defence Employees FederaLo:l 
Meeting in Debra Dun (XXIX-
26-7-73), 123. 

Expansion of Dehradun Cement 
Plant (XXX-22-8-73), 163. 

DELEGATIONS: 

Delegations of Ministers and Mem-
bers of Parliament sent Abroad 
during last six months (XXX"":" 
10-8-73), 67. 

Educational Delegations sent abroad 
(XXX-20-B-73), 161. 

Expenditure on Delegations sent 
abroad (XX!X-S-8-73), 120. 

DELHI: 

9.83 Acres piece of land of Nangal 
Raya Village, New Delhi (XXXl-
23-8-73), 158-59. 

Absorption of Staff of Birla Higher 
Secondary School, Kamla Nagar 
Delhi (XXXI-27-8_73), 49. 

Action taken against persons arres-
ted in Delhi for smuggling 
(XXXI-24-8-73), 15. . 

Admission in colleges in Delhi 
(XXIX-30-7-73), 34. 

Ag.icultural University in Delhi 
(XXX-6-8-73). 131. 

Air Pollution in Delhi (XXX-6-8-
73) ,43-44. 

All India Blind Relief Society 2.F, 
Lajpet Nagar, New Delhi (XXX-
13-8-73), 50-51. 



SUBJECT INDEX 
~- ---:'---' .---------~------, 
DELHI: Contd, 

AUeted MolesUng of a Female in 
Deptt, of Urdu of :Delhi Univer-
sity <XXXI-27-8-73), 142, 

Allegedly· ElTa1.ic Working of In-
strument Landing System at Delhi 
Airport on 15th July, 19'13 (XXX-
10-8-'13) •. 107-0S. 

Allocation fOr construction of 
School Building in Delhi during 
4th Plan (x.."OX--30-7-73), 152-

Allotment of coal Depot in Sector-
IIR. K. PUI1UJI, New Delhi 
(XXX';"'13-8-73), 59, 

Allotment of plots to Indian Civil 
Service officials· in Chltt.eranjan 
Park, Nev,' Delhi .(XXX-16-8-73), 
98-9f. 

Allotment of Shops in Delhi for 
sale of Vanaspati Ghee at Control 
Prices (XXIX--30-7-13), 48. 

Allotment of un-deve1oped plots in 
Chittaranjan Pllrk, New Delhi 
CXXL-9,-8-73), 20-22. 

Anti-ftood measures in Delhi 
(XXXI-28-8-73), 148. 

Anti-hoarding raids in Delhi and 
adjoining States (XXIX-23-7-
73). 58.-60. 

Application fOr reoognition of MTP 
(RaHways) Employees Union 
(Regd.) Delhi (XXXI-28-8-'l3), 

12'1. 
Applications from Engineering 

Graduates for setting up flour 
mills in DeIhl (XXX-8-8-13), 
47-48. 

Applieat,ion from Engineering Gra-
duates for setting up 'of Small 
Scale Induetries in Delhi (XX~ 
8-8-'13), 44. 

Arrest of a constable of Police 
Training School' Mehrauli for 
Committing .armed l'obberiesin 
public park.~ in New Delhi 
(XXlX-l-s:..73), 118-19, 

Arrest otPollce Personnel in Delhi 
in connection with theft and cor-
rupt'practices (XXX--8-8-73), 
38. 

--.~. 

DELHI: Contd. 

Arrest of Secretary, Jan Sangh. 
Del.bt on the charge of issuing a 
Poster inciting communal distur-
bances in Sadar Bazar, Delhi 
£XXIX-l-8-73'), 19-80:. 

Assessment of EXisting Public 
Transport Facilities in Delhi and 
other Metropolitan Cities (XXX-
13-8-73), 93-94. 

Att-ack on Warden of HindU: College, 
Delhi (XXX-8-8-73). 209-10-

Award of Tamra Patras and Grant 
of Pensions to "''rOn, persons in 
Delhi (XXX-8-S':''13), 1'12-73. 

Bare-Minimum Facilities in A.I.I. 
.M.S., New Delhi' {XXX-
13-S~73), 137-38. 

Beautification of spots on the way 
from Sab%i Mandi to Delhi and 
New Delhi (XXIX-23-'1-'13); 165. 

Benefits available to Delhi Police-
men. for Extra Hours on Duty 
(XXlX-25-7-73), 139-40. . 

Breakint' out of fire in Drums 
containing phosphorus on Delhl-
Uttar Pradesh Border (XXX-
8-8-73), 60-61. 

Build up HousesiPlots for Shop-
keepers of Andrews Gan; Market, 
New Delhi (XXX-20-8-73), 80. 

Bus Service from Delhi to Baghpat 
(UP) (XXIX-23-7-73), 72-'13. 

Buses 'by co-operative Societies in 
Delhi CXXXI-27-8-73J, 1'13. 

C. P. W. D. Staft Quartersattaebed 
to C.P.W.D. Enquiry Oftloes in 
Delhi CXXXI-27-8-7S), 154. 

Cancellation of Permits of Ration 
ShOJ)s in Delhi beCause of Irregu-
larities committed (XXlX-30-7-
73), 114. 

Capacity Of New Milk Plant in Delhi 
(XXIX-30-1.73), 144, 

Cases of Child-Lifting in Delhi 
(XX!X-l-'a-73), 165. 

Civic Amenitiet in Juidev Pa~k, 
Delhi-35(X~7-8-78), 61, 

Closing of Telephone Exchange . in 
Delhi due ~ .low voltage of 
Electricity (XXX~-8-'13), 116 •• 



DELHI: Contd. 

Communal Riots in Sadar Bazar, 
Delhi (XXIX-25-7-73),59--:61. 

Compensation to persons killed in 
D. T. C. Bus accident on 9th 
June, 1973 (XXX-:-2(1-8-73). 
95-96. 

Complaints against Tax Evaders re-
ceived hy Income-tax Authorities 
in Delhi (XXX-17-B-73), 36-37. 

CO'mplaints reo Wrong Telephone 
Bills in Delhi (XXX-22_B_73 > , 35. 

Construction of an Open Jail in 
Delhi (XXIX-I-8-73), SO. 

Construction Of Bridge near Safdar-
jang, New Delhi (XXIX-23-7-
73), 241. 

Cutting off the water pipeline ot 
Fire Brigade by Rioters during 
Communal Riots in SaQer Bazar 
Delhi (XXIX-1-8-73), 166. 

Death Of Miss Pttricia in a Road 
Accident at Ranjendra Prasad 
Road, New Delhi (XXIX-I-B-
13), 139-40. 

Defective Telephones of 58 Ex-
change in Delhi (XXIX-25-7. 
73), 69. 

Delay in payment of rental compen. 
sation for the land of village 
Nangal Raya, New Delhi 
(XXXI-23-B-73), 159-60. 

Delayed action on complaints 
against Income-tax evaders in 
Delhi (X'XXI-31-B.73), 19B. 

Oelayed flights due to false Alarm 
about Pla.nting of ;). bomb in an 
Aircraft at Palam Airport on 30th 
July, 1973 (XXXI-24-8-73), 206. 

Delhi Telephones Registering Ab-
normal Calls (XXXr-29-8-73), 
72. 

Delhi to face Power crisis (XXXI-
7-8-73), 72-73. 

Demand by Rakeeya Madhyamik 
Kala Shikshak Sangh. DelhI 
(XXX-$-8-73), 56. 

Demand for 'incr~a5e in quantity of 
sugar being supplied at. Fair' Price 
shops in Delhi (XXX-20-B-73), 
143·44. 

DELHI: Contd. 
Demand made by Residents of 

trans Jamuna Colony, Shahdra, 
Delhi for construction of second 
bridge (XXX-13-B-73), 12-15. 

Demand of G<lvernment geCondat7 
Arta Teachers AssOCiation, Delhi 
(XXXI-27.8-73>, 62-

Disruption of train services in 
'Delhi due to workers' clash 
(XXXI--28.8-73), 83. 

Distribution of Developed Land to 
the Share Holders of Dera Ismail 
Khan (Coop) H<>u.sing SOciety, 
Delhi (XXXI-27-8·73),205. 

Drawing' Teachers Grade in Delhi 
SchOOls . (XXX-6-8-74>. 55. 

Duration of Water Supply in New 
Moti Nagar, New Delhi (XXX-. 
6-8-73), 65-66. 

East African British P-ciSsport Hol-
ders of Indian Origin locked up 
in Delhi Jails (XXX-9-8;.73). 
64. 

Electricity Failure in Delhi (XXX-
7..a.73) , 125-26. 

Employment of Beggars as Forced 
Lobourers in 'Delhi Rehabilita-

tion Homes (XXIX_30-~_75), 59. 
Exces; charges by Auto Riskshaw 

Drivers in Delhi (XXXL-27-8-
73), 99. 

ElI.-petIditure on World Trade Fair 
to be held in Delhi in 1974 
(XXX-I0-8-73), 53-54_ 

Factories Closed Down . L'l Delhi 
owing to Non-availability at coal 
(XXIX--26-7-73), 152. . 

Fake Degree Racket . in Delhi 
(XXX-22-S-73), 67. 

Fuel swindled out of IndraPl'astha 
Power House, Delhi (XXIX"';' 
24-7-73), 51. 

Functionini of cross bar exchange 
in Delhi (XXX-8-8-73), 155-56. 

To slow move by Telegraph war-
. kers of C.T.O. N!!W: Delhl 

lXXX-8 ... 8-73), 163. 



DELlU: Conte!. 

Griev~ of Empl6yees of Fire 
'SerVit:e in Delhi. lXXXI-29-S-
·73); 169. 

Hardship d.~ to interruption in 
Supply of Water in DeIhl 
<XXIX-30·7-73).,58 

Harijans employee of Central Gov-
ernment· an d .' his family being 
forced' to .leave Jai Sarai Village 
near Delhi (XXX-22-8-'18),86-
87 .. 

Hired Land of village Nangal Raya, 
.New: Delhi (XXXI-23.8-73), 
157..:5ft 

~s~el Problem for Girl Students in 
Delhi (XXX-20-8-73), 203-04-

Houses for Publlc in Delhi by 
D.D.A. (X:'OC-3-8-73), 189. 

Housing of P &. T Employees in 
Delhi (XXX--22-S-73), 148. 

InIposition of Rent control in Delhi . on' HoUses whose Costs have been 
realised by landlords (XXI:lt-
3(}-7,..73), 10'1. 

Incidents of Robbery, Murder and 
Rape in Delhi (XXIX-25-i-73). 
183-84. 

Increa5e in "erime3 in Delhi 
(XJOCI~29-8-73). 2Z-!-41. 

Increase in number of escaPes 
from Home for neglected and de-
linquent children, Delhi . (XXX-
6..8-'13), 76. 

Inquiry into lathi charge and tear-
Cassing on CPt demonstraton 
asaiJ!~ price rise in old .-creta-
riatDelhi <XXXI-29-8-73), 118. 

Investigation into, the Cracker 
ExplOsion on Irwin Road,. New 
Delhi (XXIX-1-8-73) 137-39. 

lt1oegulari~ in Departmentol SocIal 
Welfare Delhi (XXIX-30-7-'13), 
57. 

l8Iue of New Telephone Directory 
in Delbi (XXX-8-S-'13), 200-01. 

Jtum, I(l,lDl. CommUnity Welfare 
Centre Society, New Delhi 
(~..;7a)., 61-62. 
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DELHI: Contd. 

Lack of .Civic .Amenities in JaDak 
Puri, New Delhi (XXX-IB-8-
7~). 44. 

Lady Hardinle Hospital. Nev.· Delhi 
<XXX-13-8-73), 45-46. 

1M:ence Holders for sale of Wheat 
. in Delhi (XXlX-30·7 -73" 4.9. 

Liquids.tion of Impact Publications 
Ltd., Delhi <XX,X-7·8-'13). 21lt. 

List of Selectlun. Grade Teacrum. 
for Delhi Schools (XXIX-23-7-
73), 72. 

Looting of persons by a Gang of 
Dacoits near Hardiilge Bridge, 
New Delhi (XXX-22-8-73), 56. 

Losso! Life and Property due to 
communal riots in Sadar Bazar, 
Delhi (XXIV-l-8-73), 166. 

Loss of production in the textile 
industry due to strike by workers. 
in Delhi (XXIX-27·7-'13), 125. 

Magnetic disturbance to landing 
Aircraft due to high tension 
tranilmil$sion cableS near Delhi 
Airport eXXX-IO-S-73), 75. 

Manufacture of Instrument landing, 
system installed at Delhi Airport 
asked to send an Expert to Study 
its worlting <XXX-17-8-73), 59. 

Matka Gambling in Capital 
(XXiX-I-B.7S), 41-43. 

Medical college in Janak Puri 
(XXX-13·8-73), 52. 

Medical Technicians rendered job-
less due to cancellation of "I.Cl4.R. 
Project in Delhi (XXX-13-B-"I3). 
64. . 

Memorandum from Live stock 
Assistants and Veterinary com-
pOUnders' . Welfare AssOciation, 
NBngloi. Delhi (XXX-1S-8-?3), 
.. 8. 

Memorandum submitted by em-
ployees of Bhatat Scouts and 
Girid .. , Delhi (XXIX~23-7-'18), •• 

Meters of tbreewbeeled scooters' 
in Delhi (XXX-20-8-'18).n; 

----------"---------'--
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DELHI: Contd. 

MUfd.er of a Businessman ~ 
Chandni Chowk. Delhi (Xxx"':'" 
22-s:..73) ,1St .. 

National Capital Region (~I-:-
27-8~7;i). 174:' . 

Natural History MUseUm in Delhi 
(XXIX-1-8-73). 77. 

New. Set up for the Capital (XXIX 
--1-8-73), 151-52. 

News Item "Delhi Zoo employees 
on Warpath" (XXXI-27-8-73). 
]Ol. 

New.-item "Raman . Rules out 
iudicial Probe" regarding Sadar 
Baur Riots, (XXX--:-8-8-7:U .. 206-
0'7. 

Non-delivery of Letters .bY Post-
men in Delhi (XXIX-I-B-7S), 
43-44. 

Non-observance of Shop Rules in 
Vasant Vihar. New Delhi (XXXI-

23-8-73), 63-64. 
Number of Penons injured as a 

Result of Brick-Batting during 
Jan Sangh Satyagrah in Delhi 
(A"XIX-l-S~73). 141·42. 

O. Y.T. Scheme in Delhi (XXXI-
29-8-73), 189. 

Offer of Assiatance by Indian Air 
Force in the Supervion and 
Servicing of LL.S.at Pal am Air-
port (XXXI-24-8-73), 9,6. 

Opening of Central School in 
Shahdara and .Delhi city (XXX--
6-~73). 184:..s5. 

OpeniJ)g of Hi,her!Mid.dle sc~l 
at ja~dev Park. Delhi (XXXI-
27_8-73), 62'. 

PerD'lission fOT construction of 
Houses in Grt'oatp.!, Kailash. Part 
n. N.w Delhi (XXXl--27.8-73) , 
ISS. '. 

Plots Earmarked and Allotted by 
Government for Religious Pur-
pose in' SectoJ:' VI. ' RX. Puram. 
New Delhi (XXl-27-8~73). 170. 

Pollce Constables in Delhi with ' 
crlmi~al·tendencj.e& (XXXI-29~ 
S;73). i19. 

73· 

DELHI: Contd. 
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Police Postings in Delhi (XXX:--
22.:8-73). 54-

Post of Deputy Director in the Insti-
tute ot lo'amily Planning at Delhi. 
(XXIX-30-7-'i3), 46. 

Power Failure in Delhi eXXIX-
24-7-73), 60. 

Prices of Essential Fo9(igrains dur-· 
ing May and June. 1973 in Delhi 
(XXIX-30-7-73). 85. 

Pro!,0:re5s made in eradication of 
slums aruJ redevelopment of Old 
Delhi (XXX-13-B-73). 21B. 

Proposal for more private and 
mml bUSes in Delhi (XXX-
6-8-73). 184. 

Proposal to ban the poste.i:'s at 
places other than those licensed 
in Delhi (XXX-8-8-73). 160-61. 

Proposal to Shift Safdarjung Air-
port., Delhi (XXXI-31-B-73), 35. 

Proposal to start cheap hotlesm 
New Delhi for Tourists of lower 
income group (XXX-I0-B-73). 
SO. 

Prevision of Ceiling Fans in Ser-
vants quarters Of M.Ps fiats in 
SouthiNorth Avenues, New Delhi. 
eXXXI-27-B-73), 69. 
Provision of Scooterlcycle sheds in 
Ashoka Niketan (Naraina) FIats 
for Low Income Group (XXXI-
27-8-73), 1-4. 

Provision of water and electricity in 
Juggi-JhoinPtis colonies in 'Delhi 
(XXX--6-8-73). 104. 

'Pucca' Roads for Andrews Gaoj 
Market. New Delhi (XXX-20-B-
73), 81. 

Quota of wheat given to bakeries in 
Delhi (XXXr':"'27-8-73), 77. 

Raids by Income-tax Department 
in Delhi and Haryana(XXIX-
27-7-73), 103. 

Railway 
drain 
New 
122. 

Accidents due to deep. 
locatedin SriniW8SPuri. 
Delhi lXXIX-31-3-7S). 

Recommendation of the New Delhi" 
Re-develo,pment Advisory Com- . 
mittft4J (XXnt;....:ij)-7..,7.3). 1116. 
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. DELHI: Contd. 
Recovery of Cartridges of tl0 bore 

Foreign rifle from a Person in 
Chanakyapuri, New Delhi (XXIX 
-1-3-73), 146. 

Registration by. post in Employ-
ment Exchange, Daryagani, Delhi 
(}CK){-16-S-13), 133. 

·.Rehabilitation of Tibetan Refugees 
victims of Fire in Delhi (XXXI-
30.8-73), 72, 

. Repairs of Ring Road in South Delhi 
(XXIX-30-7 -73) , 136. 

Report of the committee set up to 
examine the billing system cif 
Delhi telephones (XXIX-I-8-'73), 
118. 

'Report of the Enquiry Oftlcer on 
Delhi School Teachers' Co-
operative House Building Society 
Limited, Delhi (XXX-13-8-73), 
4'7-'8. 

"lteport of the Magisterial Enquiry 
into the causes of Shahadra dis-
turbanoes IXXIX-ZS-7 -73) • 6e . 

Representation Submitted by the 
Welfare Association of DDA 
(~) fiats in Rajouri Getden, 
New Delhi (XXX-20-8-73), 22G-
2l. 

:Requeat for Fast Trains for Suburban 
Areas of Delhi (XXIX-31-'1-73), 
113-14:. 

"Requirement of buIeS for transport 
in De1hi and the Buaes out of 
order (XXlX-30-7,73); 1'18. 

~su1t of inquirY instituted in con-
nection with deaths due to adul-
terated drinD in Delhi (XXX-
22-8-'13), 175. 

'Bevision of Master Plan for DeW 
(XXIX-23'-7-"l3). '165. 

oRoad Accidents in Delhi (XXIX-
30-7-'13), 'l0. 

"Rubbiah Dumps causin,Hea1th 
Records in Old Delhi (XXX-
.30-8-73), IIG-D4. 

S.C. & S.T. llegistered i'l Delhi hr 
posts of P.G.T. and T.G.T. 
XXXl-23-'1-73), 148-50. 

'Safety meaSures taken in Delhi 
quarries (XXX-9~8-"'), 33·S",. 
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DELHI: Contd. 
Sale Of EB'eDtial Commodities trom 

,Super Bazar, Delhi ,at lIJ,gh pn.c. 
(~-27-8-73), 101. 

Sale of Imported Articles in a abop 
in Vasant ·VJhar, New Delhi 
{XXXI-24-8-73), 14l. 

Sale of smuggled goods in. Delhi 
Markets (XXX-1G-8-73). 62.83. 

Sale of unhYgenic foodstufts by Un-
authorised food vendors in front 
(XXXI--27-3-73). 184.. 

Sanitation in DIZ area near Mandir 
Mar" New Delhi CXXIX-
23-'1-'13), 73-'14-

Scooter Manufacturing Plant in 
Delhi (XXXI-30-8-73), 72. 

Sealed Dalda tins containing water 
sold in Delhi during May-June, 
1973 (XXIX--30-1-'13), 190. 

Security arrangements at Delhi 
Airport <.XXX-17 -8-73) , 73. 

Sei%ure of Foreign Currency in 
Delhi (XXXI-29-8-'13), 93. 

Seizure at Trucks carrying Fertilizer 
from Haiyana to UP., Delhi ,and 
Punjab (XXX-13-8-'13), 53~5t. 

Setting up of Export Production 
Cells in Delhi circle by State Bank 
of India (XXX-IO-8.'13), 156. 

Setting up of Hospitals in Janak 
Puri, DDA Colony (XXX-
13-8-'13), 43. 
S~ up of New SidiDlS far 

Cement in DelhHXXIX-24.-'1-'13) 
196. . , 

Setting up of New Sidings for Coal 
in Delhi (XXIX-24-'1-'1S), 197. 

Setting up of New Sidings for Steel 
in Delhi (XXIX-H-'I'-73), 1&'1. 

Seventh Annual Conference of 
Cbatrman of State Electricity 
Board· in New DeIhl (XXIX-
24-7-'l1), IUS. 

Shifting of the Present Coal Yard 
at New t)elhl (XXliX-U-'7-'13) 
195. ' 

Shifting Of Kathak Kendra to A 
New Premises at New J)elhi 
(XXXI-27-8-'1Sr.1M. 
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DELHI: Contd. 

Shortage of essential commodities 
in Delhi and other parts of the 
country d.urini the current year 
<XXX-10-8-'1l1), 66-67. 

Slackness of Government Machi-
nery in dealing with Food sample,.; 
aDd aduiteration cases in . Delhi 
(XXIX-30-7-73), 24-28. 

Slow delivery of telegrams and 
T .M.0s. sent frOm Delhi to 
Garhwal (XXX--3-8-73), 165. 

Slum aIongRailway Track in 
Shahdara (XXIX-24-'1·'13), 195. 

Smoke emitted by Buses and Motor 
vehicfes plying in Delhi (XXX-
13-9-73), 5-12. 

SmUftled iOods seized in Delhi 
(XXX-17-8-73), 142. 

Stabbing of a Telephone Operator in 
Delhi (x.xx~a..73), 143. 

Staff and Patients in Hoapitals in 
Delhi (XXIX-30-'1-'13). 189. 

Street light in DIZ Area, New Delhi 
(XXIX-23-'1-'13). 145. 

Strike by Employees ot Delhi Branch 
of State Bank of India (XXX-
10-8-73), 183-84. 

Suicide by a Young Navy Sailor in 
Delhi Central J'ail (XXX-8-8-7l1), 
33-34. 

Supply of Sub-soil water in Delhi 
(XXX-13-8-73); 42. 

Survey al!Qut the Requirement of 
Houses in Delhi (XXXI-27-8-7S), 
141. 

Survey Report for UndergrlUmd 
Railway in Delhi (XXIX-31-3-
73), 120. 

Surviellance Radar at Delhi Airport 
(XXIX-27-7-73). 160-61. 

Taking over ot Dr. J'08hi'sHospital 
Karol Bagh, New Delhi by DeIhl 
Adminiatration(XXX-6-8-73) , 
185-86. 

'Telephone Exchange line capacities 
iD Calcutta, Bombay and Delhi 
(XXX~8~'13). 210-11. 

Testing of FOOd Sample" in Delhi 
(XX!X-23-7-73), i%7. 

DELHI: Contd. 
Thefts .in Delhi (XXIX-I-B-73), 

105-07. 
Third Railway Terminus for Delhi 

(XXIX-31-7-'l3), 154-55. 

Ticketl-ess travelling iD DTC Buses 
(XXX-13-9-73), 22-26. 

Torture and Beatings of Innocent 
people in Delhi Police Stations 
(XXX-8-8.,73). 147-48. 

Transfer of Delhi University Medi-
cal Coll"ege to J'awanarlal Nehru 
University (XXIX-23-7-73). 223. 

Two wheeler scooter in Delhi 
(XXXI-27-B-73), 116. 

Unauthorised Teaching InstitUtiOlU 
in Delhi in Nursery eaurse 
(XXIX-30-7-73), 150. 

Unellrthing a gang Of charas smug-
gl'ers by Kashmir Police (XXX-
1-8-73), 125. . 

Unearthing of Sales Tax Racket in 
Delhi (XXX-22-8-73>, 78-79. 

Upgrading of Cross-bar Exchange in 
Delhi area (XXX-8-B-'13), 61. 

Violation of DDARules by Globt. 
Motors,' Delhi (XXXI-27-B-73), 
51. 

Waiting Hall for the Attendants to 
Patients in the Lady Hardinge 
Hospital, New Delhi (XXX-13-
8-73), 44-45. 

Water Supply hour in Kali Masjid 
area (XXX-6-8-73) , 195...96 . 

White-washing of Type II quarters 
in D.I.Z. Area, N~w Delhi during 
Rainy Season (XXXl-27 -8-'1a), 
103. 

Working capaCity of Police in 
Delhi (XXX-':"22-&-73), 174-75. 

Demonstration outside the Old Sec-
retariat BUilding, Delhi on July 
27. 1973 (St.) (XXIX-1-8-73), 
339-40. 

Doctors' Strike in Bombav and 
Delhi (St.) (XXXI-5-9-73), 149-
52. 

Incidents at Shradhanand College 
(XXXI_2.4-8-74), 256-57. 
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DELHI: Contd. 
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Incidents near Shardhanand Col-
lege, Delhi (St.) (XXXI--5.9-73) , 
36. 

Po"'-er crisis in Delhi (CA) (XXX-
17-8-73). 189--209. 

Re. Use of Tear Gas On DemonsU'a-
tians L"l Delhi (XX:ot-~7:"73), 
245--49. . 

lteported connivance of the Police 
in the alleged murder of a . taxi 
driver in Delhi (CA) (XXIX_2-
-B-73), 207-30. 

Reported large scale adulteration of 
foodstuft in Delhi (CA) (XXIX-
31-7-73), 200-20. 

Strike by nurses in Delhi hospitals' 
(St.) (XXX-17-B-73), 220-29. 

DELHI ADMINISTRATION: 

Award of Tamra Patras to Freedom 
Fighters by Delhi Administration 
(XXX-8-8.73). 182. 

New Set up for tile Capital 
<XXIX-1-8-73), 151.:.12. 

Permits to coal stalls depots cancel-
led by Delhi Administration 
(XXIX-2·~'13), 75-76. 

Promotion of Sdl'eduled Castesl 
Scheduled Tribes in Education 
Department under Delhi Admi-
n1stfttion (XXX--13-8·73), 220-
21. 

Selection Grades for Scheduled 
Castes and Scheduled Tribes in 
Delhi Administration (XXX'-:2-
~ 73). 205-06. 

Seniority List of _ Scheduled Castes 
and Scheduled Tribes employees 
in: Educaticm Departm-ent (XXX-
13-8-73). 120. 

DELHI CLOTH MILLS: 

Production of Vanaspati by DCM 
- (XXX-13-8-'13),76~ 

DELHI DEVELOPMENt AUTHO-
RITY: 

Allotment 01 In4ustriaI Plots by 
DDA eXXX-;6-8-'13). 185. 

AllOtment of .DDA fiatsP.lots 
- (XXx.:-20-8-73);222-23. 

DELHI ADMINISTRATION: -Col\td. 
AUdit Deptt. Employees on Deputa.-

tion toD.D.A. (l3-~-73), 72-i3, 
DefectiVe Construetion of Low In-

coine Group DDA !,lats in Ashok 
Niketan (Nanana), I}f:lhi (XXX! 
-27-8-73), 65. 

HOUSes for Public in -DeIhi by DDA 
(XXX~-~73), 189. 

Payment of stamps duty to DD.\ 
for multi-storeyed fiats (XXX-
20-8-73), 163. 

Provision of Civil Amenities 1n 
Shankeqr Garden Colony of W(!j;t 
Delhi by DDA (XXXI-27-B-73); 
186. 

Representation submitted by Ute 
Welfare Association of DDA 
.MIG !tats in Rajouri Garden, 
New Delhi (XXX-20-8-73), 
220-21. 

Sale of properties belOngin~ to DDA 
under Otcupation of Refuge-ea 
from West Pakistan in Delhi 
(XXX-20-8-73). 66. 

DELHI ELECTRICITY SUPPLY 
UNDERTAKING: 
Agreement -between Power em· 

ployfts and DESU (XXX-
7.~73), 103. 

Coal shortage faced by DESU 
(XXIX-24-7-73), 157. 

Strike by DESU Employees in June,_ 
1973 <XXIX-M-7.'13), 37. 

I DELHI MILK SCHEME: 
Agreement by Delhi Milk Scbeme 

I with Private Onwned Dairies for 
supply of Cream (XXX-

I 20'-8 .. 73). 201. 

I 
I 

I 
I 

I 

Construction of Milk B_ooths in 
DJ.Z. Area, New Delhi (XXXI-
27-8-73), 64. 

D~arcation of Milk Shed area -of 
Delhi MilksSchem.e (XXX-30- -
8- 73),34-35. 

Home Delivery of Milk by Delbi 
Milk Scheme (XXX-20-B-73h 
lZ-l8. 

Milk Booths of D..M.S. in Trans-
Jamuna Colony of Delhi (JQOCl-. 
17;..g;:.'73),~. -

-------_._----- -------'--
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DELHI MILK SCHEME: Contd. 

Production and collectiOn of Milk 
in Milk Shed Areas of Delhi Milk 
Scheme (XXX-13-8-'l3) , 193-
96. 

Supply of milk, butter and ghee to 
MPs from DMS stall in Parlia-
ment House (XXX-20-B-73) , 
183-85. 

Debate 
Correction of answer to S.Q. ~o. :>6{: 

dt. 20-B-73 re: demal'~atiO;} of 
milk shed area for D. M. S. 
(XXXI--3-9-73), 19-20. 

DELHI MUNICIPAL CORPORATION: 
Benefits of war service to candidates 

apnointect in M.C.D. (XXIX-
1-8-73), 124-25. 

Disturbances in Delhi during Bye-
elections to Delhi Municipal Cor-
poration (XXIX-I-B-73), 167-6B. 

DELHI TRA..Y><SPORT CORPORA-
TION: 
Buses for college students and 

Hijacking of buses by them in 
Delhi (XXX-20-B-73), 215-16. 

Compensation to per:;ons killed in 
D.T.C. Bus acci:ient on 9th June, 
1973 (XXX-20-B-73\. 95-96. 

n.T.C. Bus Trip mis~r<l every day 
(XXIX-'30-7-73l, 103. 

Issue .of All Route Concession Passes 
to Students belonging t.o Corrf'~

pondence Courses in Delhi 
(XXXI-2-;--B-73l, 125. 

Proposal to increase strength and 
efficiency of DTC Fleet (XXIX-
30-7-73), 180 

Purpos,", for converting DTU into 
a Corporation (XXIX-30-7 -73 >. 
191. 

Reasons for one Door Buses under 
D.T.C. <XXX-20-B-73), 154. 

Shortag.e in high speed 
at D.T.C. Depot 
(XXIX-30-7-73l, 149. 

diesel oil 
Shahdara 

Special Bus service from Central 
Secretariat to Dev Nagar (XXIX-
30-7-73), 117. 

TickeUess travelling in DTC BuseS 
(XXX-13-~73), 22.-26. 

DELHI UNIVERSITY: 

Accommodation in Second Campus 
of Delhi University (XXX-13-8-
73), 206-07. 

Alleged Molesting of a Female in 
Deptt. of Urdu of Delhi Univer-
sity (XXXI-27-8-73), 142. 

Buildings for Second Campus for 
Delhi University (XXX-6-8-73), 
116-17. 

Crime Cases in Delhi University 
Campus (XXX-22-8-73), 113-1( 

Defying the orders of additional 
District Magistrate by a group of 
Constables in regard to the Demo-
lition of Delhi University's Ca~e 
(XXX-B-8-73), 216. 

Delhi University's Rule for appear-
ing in Medical examinations 
(XXX-13-8-73), 79-80. 

Proposal regarding Representation 
of Trust Nominees in Affiliated 
colleges of Delhi University 
(XXX-20-B-73), 72-73. 

Rules governing appointment of 
Vice Chancellor of Delhi Uni-
versity (XXXI-27-8-73), 202. 

Seats in Evening Law Centres of 
Delhi University (XXX-20-B-73), 
216-17. 

Setting up a Delhi University Cam-
pus in West Delhi (XXX-lS-B-
73). 52. 

Alleged printing of Posters by 
D.A.V.P. for Delhi University 
Studer:ts Union Elections (St.) 
(XXX---31~B-73), 225. 

Re. Alleged printing of posters by 
D.A. V.P. for Delhi University 
Students Union Elections (XXXI-
30-8-73). 193-94. 

DELID ZOO: 

Dismissal of Union workers of em-
ployees of Delhi Zoo (XXX-13-
8-73), 220. 

DEMANDS FOR GRANTS (Andhra 
Pradesh) {l973-74 (XXIX-24-7-73), 
286; (XXIX-25-7-73),247~2. _.--_ •.... __ ...... _-_._._._-------------



DELm ZOO- Contd. 
,DEMANDS FOR GRANTS (Manipur) 

19'13-74 (XXIX-23-7-73), 268-
94. 446; (XXX....:....24.7-73). 258--
84. 

DEMANDS FOR GRANTS (Orissa) 
1973-'14 (XXIX-25-7-73), 294-
357: (XXIX-26-7-73). 226- -92. 

D~~DSFORSUPPLEMENTARY 
GRANTS (Manipur) .1973-74 
(JeXXI-28-8-73). 294-309. 

DEMANDS FOR sUPPLEMENTARY 'If 
GRANTS (Orissa) 1973-74 
(XXXI-27-873), 32~1: tXX- " 
XI-28-8-73), 272-93. 

I 
DEMONETISATION: 

Demonetisation 
rupee 
139. 

notes 
of one thousand 

<XXIX-27-7-73), 

Debate8 

!teported rush on banks 10 exchanie 
hundred rupee notes for fear of 
demonetisatiOn (CA) (XXX-8-
S-73), 233-51. 

DESALINATION PLA1I.'T: 

Use of DesaliJiation Plant Developed 
at JodhPur (XXXI-Jl0-8-78), 
107-08. 

DESERTS; 

Help souf,ht from UNO fOr Turning 
Desert of Rajasthan into Greenery 
< XXIX-28-7-73 > , 96. 

DEVALUATION: 

Devaluation of Dollar (XXIX-3-S-
73), 186-88. 

Fall in "'alue of rupee in Neigh-
bouring Countries in the East 
(XXXI-31-8-73). lZ-16. 

DEVELOPMENT CONSULTANTS 
PRIVATE LIMITEI): 

Nature of Business done by the 
Kuljian corporation of India Prj· 
vate Limited a.'ld Development 
consultants Private Limited 
(XXX-7-S.73), 151. 

I 
i 

DEVELOPKB:NT' PBOJJIlC'l'S: 

Development· projects by church'& 
Auxiliary for sOCial action (xxx-
6-.S-78), 11.1-18. 

Development schemes in States. 
(XXlX.-;26-'1-13), 67-68. 

Implementation of development 
schemes of hilly areas in U.P. 
(XXX-22-B-73). lSI. 

DHANBAD: 

.Allegation against Mstt. Medical 
Officer (Chest) and Divisional 
Medical OftIcer. Dhllnbad (XXXI-
2S-S-13), UB. . 

Representation regarding working 
of Parcel Otllce, Dhanbad (XXX-
7-8-73>, 174. 

DHAWAN STUDY TEAM: 

Terms of reference of DhaWan Study 
team on Avro AirCraft (XXIX-
3-S-73), 104-05. 

DIAMONDS; 

Drilling ope!."ations for diamonds at 
Vajrakarur, Andhra Pradesh. 
(xxXI-30-8-73), 169-70. 

Import of Uncut Diamonds (XXIX--
3-8-73), 78-79. 

DIESEL . GENERATING SETS: 

Directive to Pump 'ManufactUrers to-
instal Diesel Generating Sets 
(XXX-9-8-73), 135-36. 

Help to Farmers of Orissa for pur-
chaSe of Diesel Generating ,'E;ts 
<XXXI-27-8-73), 7-9. 

DIESEL LOCOMOTIVES: 

Import of Diesel Locomotives during 
Fifth Plan Period (XXIX-24-'1-
73); 178. 

DIESEL OIL: 

Difficulty taced by Farmers due to 
non-availabillty of Diesel Oil at 
the time of irrigation (XXX-7-
8-73), 17-28 . 

. ---------.. ~--.-.-.--.-., ._--' --'--.--~.~---
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DIFFERENTIAL INTEREST RATES 

SCHEME: 

Districls covered under differential 
~ Interest rates scheme in Maha-
~~ rashtra (XXIX-27-7-73), 50-5l. 

~!PLOMATS: if & Complaints from Foreign Service 
~ officers againEt Deployment of 
:f\ retired Civil Servants on Diplo-I, matic Assignment (XXXJ--3O-8-! 73), 98-99. I, . Number Of Schoouled CastesiTribes 
:" officials in Indian Ambassies 
~.' .. " Abroad and those ApPointed on i: . Ambassadorial Ass~ents 
,i~ (XXXI--30-8-73), 135. 
~~. Presence of Chinese Military Attache 
.~. at N.D.A. Parade at . Poona 
'i11.~ (XXIX-26-7-73), 92. 
~~\ 

'~l pr~:~j~:t b~ IC~~ae:t::~~~:; 
;';!' to U.S.A. (XXJX-26-7-73), 156-
~1. 57. 

f~)RECT TAXES: 

/ Bungling in collection of Direct 
- Taxes (XXXI-31-8-73), 93-94. 

IRECTIONs BY SPE.AKER: 

',. _ Amendment to Direc:tions by the 'I Speaker (XXXI-28-B-73), 244. 
.\"-~ 

?RECTOR GEN.ERAL OF ARMED 
,}t FORCES MEDICAL SERVICES: 
:.~1'·· 

;:i' '. Scientists in var·ious Institutes 
;l:. brought under the Director Gen-
" ~ eral of Armed Forces Medical 

Services (XXX-23-8-7S), 78-79. 

RECTORATE OF A'LDIO-VISUAL 
,PUBUCITY: 

. Alleged Printing of Posters by 
D.A.V.P. for Delhi University 
students union Elections (St.) 
(XXX,:"""""31-&_~3), 225. 

. jRe. Alleged printing of po,,1.ers by 
,,' D.A.V.P. for Delhi University 

Students Union Elections (XXXI-
30-8-73). 193-94. 

DISA!BLED PERSONS: 
Policy re: absolption of Blind and 

Disabled Educated Persons in' 
Government Bnd Semi-Govern-
ment Jobs (XXJX-30-7-73), 206. 

Special Job facilities to disabled>. 
persons (XXX-13-8-73); 74-75. 

Training Centres to provide em-
ployment to disabled persons 
(XXX-6-8-73>, 82. 

DISCUSSION (S): 
Current Strike situation in Railways 

(Dis.) (XXX-6-8-73), 323-54, 
354.-92. 

Delay in the clearance of the' 
Bansagar Project (XXXI-31-8-
73), 36s:-94. 

Flood situation in the country 
(Dis.) (XXXI--28-B-73), 321--92; 
(XXXI-3-9-73), lU-77. 

Recruitment of Minorities for jobs 
on the Railways (XXIX-31-7-
73), 243-368. 

Report of the Accident to IndiaJr 
Airlines' Boeing on 31st May, 1973 
(XXX..;...s-8-'1:t), 2~151. 

Report of the Third Central Pay 
Commission (XXX-16-8-73)~ 235· 
-366. 

Reported .atrocities on Harijans in. 
various parts of the country 
(XXXI-23-8-73), .287-376. 

DISEASES: 
Urinary Diseases (XXX-lS-8-73) •. 

1711--77. 
DISPLACED PERSONS: 

Amount of compensation paid to 
Indian citizens for their properties 
left over in Pakistan and former 
East Pakistan (XXX-23-8-73),. 
58·59. 

Demand of land from Pakistan far 
Rehabilitation of Refugees· from 
Sind (XXX..;...s·8-73), 35'-3Ei. 

Displaced Persons settled' ill Chota-
nagpur .and SantllAl· Parganas in 
Bihar (XXX-9-8-73). 192 . 

Rehabilitation of persons displaced 
from Indo-Bangladesh and Indo-
Pakistan Borders (XXX..;...s-B-73), 
176·77. 



DISPLACED PERSONS: Contd. DOCTORS: Contd. 

Rehabilitation of Chhamb Refugees 
(XXX-9-8-73). '16-'17. 

.fte.settlement ot Chhamb Displaced 
perIODS (XXIX-28-'1-13). 179-80. 

&settlement of displaced persons 
from Western Sector durin&' 19'11 
war (XXXI--23.8-73), 35-36. 

Scheme to gtve Land and Financial 
Assistance to Cultlvatol'8 Amonpt 
the Displaced Persons .trom 
erstwhile East Pakistan tor their 
RehabUttation (XXX-l6-8-73), 
96-9'1 . 

. DIVORCE(S): 

Cases relating to judicial separation 
pending with Delhi Courts 
(XXXI-28-8-73). 73. 

DIVORCE LAW: 
Propos8l to Liberalise the Divorce 

Law and to Grant Bight to seek 
DivorCe to Either party to 
marriage who has been ordered 
to pay Separate Maintenance 
under Section 488 of Criminal 
Procedure Code (x..XXI-28-S.73). 
43. 

:DOCK WORX.ERs: 
Strikes by pOrt and dock workers 

during the last three years 
CXXX-16~8-73). 71-72. 

DOCK SHRAMIK ASSOCIATION 
CALCUTTA: • 
Demands Of Dock Shr.amik Aaao-
ciation, Calcutia (XXX-13-8-73), 

115-16. 

DOCTORS: 
CBS Doctors demand for equality 

of status with lAS personnel 
(XXIX-23-'1·73), 4i·4fl. 

CGBS Dodors working on ad hoc 
basis (XXX-S-8-:73). .183. 

Committee to study the working of 
Internees. House-Surgeons and 
Registrars in Delhi Hospitals 
(XXIX-23.1-73).98. 

Direct action . by Doctors and 
. Medical Teachers of Government 

Hospitals (XXIX-23-7.73), 238. 

Dispensaries and Health Centres in 
Rural .Areas without· Qualified 
Doctors (XX!X-U-7.73). 228 . 

Lending of Services at Indian 
Doctors to Foreign countries 
(XXXI-23·8·73). 86·81. 

Number of doctors in the country 
(XXIX--30·'1-73 > , 190. 

Rural Doctors' scheme (XXX-
6-8-73). 148-49. 

Scheme for unemployed doctors for 
rural areas (XXX-20-8-'73), 65. 

Doctors' 
Delhi 
49-52-

Debates .1 

Strike in Bombay and 
(50) (XXXI--5·9.73), 

Peasant Doctors-Withdrawn (Res) 
(XXIX~-8.73), 271--315. 

Strike by doctors in Br.mbay 
(XXXI-27-8-73). 223-27. 

i DOLLAR: 

Devaluation of Dollar (XXIX-
3-8-73), 186--88. 

Impact of Devalualion of Dollar on 
India's Economy and Trade 
(XXX-IO.8-73). 96-98. 

Impact of downward Float of US 
Dollar on India's Export (XXlX-
3.8·73). 32. 

Unearthing of Dollar Racket 
Operating between Canada and 
India (XXIX-I-8-'73). 71. 

DOMESTIC SERVANTS: 

Condition of Domestic Servar.ts 
(XXXI-30·8-73). 142-43. 

DREDGERS: 

Dredgers in India (XXX-IS-it-7S), 
32-33. 

l>REDGING OPERATIONS: 
II' Scheme to ext. Dredging Opera-
1\ tiona (XXIX-30-7-73), 108. 

l DRILL BITS: 
Manufacture of Bits for dri.lJa 

(XXX ........ 8-'18) , 191. 
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DRINKING WATER: 

Acute shortage of potable water in 
villages (XXIX-23-'1-73), IBI. 

Outlay for Providing Drinking 
Water during Fourth Plan (XXX 

-13-8-73), 142-43. .-
Release of Drinking Water by 

Maharashtra for 'Mysore (XXXI-
28-B-73), 67. 

Rural and Urban drinking water 
facilities (XXX-20-B-73), 170. 

Scheme for Drinking Water in Rural 
Area of Agra Division, U.P. 
(XXXI-27-8-73), 137. 

Supply of drinking water in Delhi 
(XXIX-23-7-73), 163. 

Supp1'"y ~of pure water In U.P. 
(XXIX-23-7-73), 200. 

Survey by Central Team to provide 
Drinking Water in Rural Areas of 
Cbotanagpur Division and Santhal 
par(,1anaB of Bihar State (XXIX-
23-7-73), 245. 

UNICEF and Foreign Aid for 
Drinking Water Programme 
(XXIX-23-7-73), 194. 

DROUGHT: 
Allotment of Cement and R.C.C. 

pipes to Drought Affected States 
<XXX--22-B-73), 57-58. 

Central Aid far Drought Relief 
Work in Gujarat (XXIX--
23-7-73), 23B. 

Central assistance for drought 
affected states (XXIX-3-8-73), 
208--10. 

Death dUe to Drought in Bihar 
(XXX-2IJ-B-'13). 136-37. 

Demand for Central Assistanee by 
Bihar for drought affected areas 
(XXX-17-8-73), 85-86. 

Demand of Gujarat for funds to 
meet severe drought (XXX--
13-9-'13), 30-S1. 

Directives to the States from Centre 
to stOl) works .under Drought-
prone area Programme in States 
(XXXI-27-8-7S), sa.-

Drought Affected Areas in yYsore 
(XXXI-27-B-73), 142. -

2697 LS--8. 

DROUGHT: Contd: 

Drought conditions in the country 
(XXX-6-B-'1S), 194-95. 

Expenditure on 'Drought Probe 
Areas Programme' (XXIX-23.1-
73). 183. -

Financial aasistance in drought bit 
states in the form of Railway 
Projects (XXXI-28-B-73), 79. 

Financial Assistance sought by My-
sore and other States· for Relief 
Works in Drought affec'"..ed Areas 
(XXIX-3-8-73l, 136-37. 

I'mplementation of Drought prone 
Area Programme, With World 
Bank Aid in Orissa (XXXI-27 -8-
73), 91. 

News Item Captioned Is it Famine 
or Death (XXX-13-8-73), IS6-
B7. 

Purchase of Kirloskar Tractors 
lying idle for setting up service 
centre as a Drought Relief Mea-
sures(XXX-lS-8-73}, 21B-I9. 

Scheme to Combat drought by 
lqcating sub-surface water depo-
sits <XXX-20-B-7S}, 82-83. 

Setting up of Handloom Weaving 
Production RelIef Centres in 

Drought Affected Areas of My-sore 
state (XXX-l'1-8-73), 103. 

Shortage of Bullocks In Drought 
Affected Areas (XXIX-30-7-73), 
116. 

Shortfall in the Production of 
Groundnut in Gujarat, My8llre. 
and Andhra Pradesh due to 
Drought (XXIX--20-7-73), 202. 

SpeCial Assistance sought by Madhya 
Pradesh for Completion of work 
in Drought Affected Area (XXX-
17-B-73), 48. 

Special Schemes to solve proble:ns 
of Drought Affected Areas (XXX-
B-B-73), 184-85. 

states atlected with Drought 
(XXXI-2'1-&-'13), 127. 

Visit of a High powered Commit-
tee to Drought-Hit Areas of 
Madhya Pradesh (XXX-13-&-
73), 188-B9. 
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DBOUGBT......eontd. 
Drought eonditiona in Eastern U.P. 

IiDd Bihar (St.) (XXIX-2-8-'13) , 
238---42. 

Famine and drougtat eonditions in 
VIU"iowl parts of the eountry (CA) 
(XXl-24-7-73), ~. 

Be.· Drought and Scarei.., Condi-
tions in Bihar (XX1~1-'1-73), 
221--2'l. 

.Re. Drought in Rewa and Sidhi 
districts (XXIX-17-'1-'1S), 270. 

DROUGHT PRONE ABBA DEVE· 
LOPMENT PROGRAMME: 

Inigation Schemes Undertaken 
UDder Drought-Prone Area Deve-
lopment Programme (XXX-1a-
8-73), 67-68. 

DRUGS &I MEDICINES: 

Action taken agaiut the drug I 
manufacturing fii-ms tor uaautho-
riled. production (XXIX~'1 .. '13), 

An~-diabetiC Drug (XXX-4-8-73).1 

.C~~. Licences issued to Drug ,I 

manufac:turiDi Firms with Fore-
iill equity exceeding 25 per cent 
(XXlX-24-7-73), 43. 

C.O.B. L1eences issued to wholly 
indigenous Drug manufacturing 
units (XXIX-31-'1-73), 88..e9 

Central Assistance for Httlng up an 
Institute for Training CraftaeD 
in Petro-chemicals and Chemicals 
Technology in Gujarat (XXIX-
24-'1-73), 105. 

Circulation of In1erior Quality and 
out-dated Drugs in Market 
(XXlX--23-'1-'13), 133. 

Criteria for Imposing Ban on Im-
port of Drugs (XXX-17-8-78J, 
.9. 

Criteria for supply of Medicine to 
CGBS (XXIX-23-'1-'13), 129. 

Examination of price ~e of 
the Basic Drugs (XXIX-31-7-
73), 115-16. 

Export of Drug. to USSR (XXlX-
2'1-'1-'13), 189-go. 

DRUGS & MEDIOINES-contd. 
Firma with more than 25 per .CClt 

foreign equity opting for para 14 
of the Drugs (Price Control) 
Order, 18'10, (XXX-'l-8-73); M-
56. . 

Flourishing Trade in Adulterated 
Medicines in India (XXIX-30-7-
73), 1'12. 

lmport of Drugs (XXXI-28-B-73), 
l~ . 

Import of P'lurosotnide by I&;ls. 
HoechBt for ezport purpoeea 
(XXXI-28-8-'13), 183. 

Imports of Gamma PicoUne. Beta-
picoline and Pyridine through 
STC and Private ·channels dur-
ing Um-73 (XXXI-M-8-'1'), 
54-

Incluaion Of Salesman and Agent. 
of Dnig Companies in the cate-
gory of wor.kmen (XXIX-48-7-
'13). 129-30. 

Liberalisation of licensing poliey iD 
respect of certain Drup and 
Pharmaceutical itema (XXlX-
24-7-'13), 201. 

Makirtg Qf fabulous pro&, by 
Mia. Boche by inflating cost 
of their products (XXX-7-8-'13). 
92-93. . 

E1!ect of 'Mandrax' sold as a Sleep-
ing Pill (XXIX--23-'1-'13), 244-

News-item "Abuse of Aspirin caD 
cause death" (XXIX-23-'1-73). 
17'1. 

News Item captioned 'Drug Cartel 
Climbs down in U.K. Confronta-
tion' (XXX-7-8-73), 40. 

News Item captioned Need for 
quality- dru, containers stressed 
(XXIX-24-'1-73), 186. 

News Item "Order Packs profit for 
Big Drug Makers" Appearing ill 
Hinduetan Times (XXXI-27-8-
'13), 151. 

News regarding Drug Mapates out 
to Malign small firms (XXIX-
16-1-73), 173. 

permission letters issued to Drill 
Manufacturing Fi.rn'u! without 
specifying the capacity (XXXI-
28-8-'13), 1G6. 



Permission letters issued without 
legal backing to Drug Manufac-
turing Firms (XXIX--31-7';73), 
61. 

Procedure for Recogn~ a pro-
duct as "Drug" (XXX-20-8-
'13), 122-23. 

Production of certain items by 
. Drug manufacturing firms on the 

I Authority of permission letters 
f (XXIX-31-7..;73), 69. I· ...• :. Production . of various Drugs by Messrs. May 110: Baker and Sandoz. 

covered by licences and permis-
sion letters (XXXI-2S-8-73). 

f 159. 
Proposal to amend the Drug Con-

trol Act to prevent· Marketing 
Evils and ensuring Uniformity in 
enforcement CXXIX-30-7-73), 

" 84., 
1.. Profitability of Messrs. Pfizer Ltd .• 
\ as shown in its annual accounts 
f· afld balance sheet for Um-'12 

(XXX-7-B-'13), 57. 

I 

Quantities of Gamma Plooline, 
BetaPicoline and Pyridine to be 
imported by STC and Private 
sources during 1973-'14 (XXX-
24-8-73), 53. 

Receipt of applications for C.O.B. 
Licences from Drug Manufactur-
ing Units (XXIX-24-7-'1I). 93. 

Recommendations of the Bureau of 
Industrial Costs and Prices for 
Lowering ot Mark-up of Essen-
tial Imd Non-Essential Drugs 
(XXX-7-8-73), 84-85 .. 

Reduction of Foreign capital by 
some Foreign Drug Companies 
CXXIX-24-7-'13). 128. 

Remmittance Abroad of Crores or 
Rupees by Foreign Drug Firms, 
<XXXI-28-8-73), 41-1Z. I 

~.~:.'~ •. :."'" Rero;~ of :~ ~c:~u :: ~u:n: ;;.. Essential aulk DrugS (XXIX-
31-7-73), 117 . 

. ?j1: 
~~: Review of the working of Dzuga 
,~ (Price Control) Order, 1970 
?if (XXXI-28-8-'13), 165 . 

Scheme to nationalise drug indus-
try (XXXI-28-8-73). 92-

Shortage of Pesticides CXXXI-
2'1-8-'13). 43 .. 

Spurious drug Manufacturing fac-
tories (XXIX-30-7-73). 216. 

Spurt in prices of drugs (XXIX-
31-7-'13), 186. 

Steps to end shortage Of Chemicals 
required by Drug lDdustry 
(XXX-7-S-73). 209-11. 

Total Capital Investment in Drugs 
and Pharmaceuticals Industry 
8Ild the share of Foreign Equity 
(XXXI-28-8-U). 59. 

Treatment accorded to O.p.p j. 
VU-6-v18 I.D.M.A. (XXIX-
28-8-73). 5S. 

Unauthorised production by fore-
ign drug manufacturing firms 
(XXIX-24-7-73), 44. 

Unauthorised production of Drugs 
by Drugs manufacturing firms 
(XXXI--28-S-'13). 162. 

Unauthorised production of Drugs 
by some Drug firms (XXXI-
28-8-73), 164. 

Utilisation of Indian Basic Drug8 
by Foreign Drug Companies in 
their formulations (XXIX--31-7-
73), 42-43. 

Debate 

C.O.B. Licences to Drug Manufac-
turing Firms (HAH. DIS.) 358-
78. 

DRY FRUITS: 
Announcement of pGlicy for im-

port of Dry Fruits from Iran 
during 1973-74 (XXXI-31-S-
73), 13g. 

Canalisation of imports of Dry 
Fruits through STC (XXXI-
31';8-'11). 213-14. 

DRYDOCK. COMPLEX: 

. Drydoclr. Complex fw' DefeDce of 
India (XXX.:....9-8-'1S). 124. 

. 'i--." 
j~,. -.------------------------
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DUNLOPS: 

Remittances by Dunlop$, Firestone, 
Goodyear and CEAT (XXIX-
3-8-73), 44-46. 

DURGAPUR: 

Expansion of Bharat Ophthalmic 
Glass Limited Durgapur (XXJX-
1-8-73), ~O. 

NOD-working of pow.er units of 
DVe at Durgapur (XXXI-28-8-
'13>, 132. 

DURGAPUR FERTn..IZEa PRO-
JECT: 

Delay in commencement of Produc-
tion at the Durppur Fertmzer 
Project (HAH.DIS.) (XXlX-
30-7-73), 329-42. 

DURGAPUR STEEL PLANT: 

Accumulation of Steel Ingots in 
Durgapur Steel Plant (XXX-
9-8-73), 38. 

Assessment regarding prolltabilit" 
of expanding the produCt mix of 
Durgapur Alloy' Steel Plant 
(XXIX-2-8-73), 90. 

Commissioning of Demolished· No. I 
Battery of Durgapur Steel Plant 

. (XXXI-30-8-73), 166. 
Costly machines in Durgapur· Allo" 

Steel Plant not used (XXX-
9-8-'73), 171-72. 

Durgapur Steel Plant OVens out of 
order in June, 1973 (xxx-
9-8-73), 99.100. 

Earnings of Workers and Employees 
of Durgapur Steel Plant afteeted 
by Power shortage in 1973 
(XXlX--2-8-73), 1%1. 

Examination Of book capacity of 
Rourkela and Durgapur by a 
team of Steel Authority of India 
(XXX-9-8-73), 110-31. 

Expansion of Durgapur AllOJ' Steel 
Plant (XXlX-2-8-'13), 151. 

J:xpansion of Product Mix of Salem 
and Durgapur Alloy Steel Plant 
(lCK~-8-73). 180.61. 

BlrpaDsion Programme of Durgapur 
Steel plliDt (~73). ISO. 

DURGAPUll ST.EEL PLANT-ccintd. 

lDaWlled book ~ aDd pro-
duction Of Durgapur and ·Rour-
kela Steel Plants (XXX-9-B-
73). 128--30. . 

Order poSition of Durppur Plant 
for supply of wheels and axles 
to Railway Wagon BUilding in-
dustry (XXX-,9-8-'13). 189-91. 

Production of AUoy Steel Plant 
Durgapur affected bv power shor-
tage. <XXIX-2-8'..73), 120.2l. 

Production of Stainless Steel at 
Durgapur easier and less costly. 
(XXIX-3-8-73), 128.129. 

RequirEment of Gas fOr Coke-
OVen and· Blast Farnace of 
Durgapur Steel Plant (XXX-
9-8-73), 99. 

E1!ect of poor conditiQD of Coke-
OVen Batteriea On Production in 
Dur,.Pur Steel Plant (HAR. 
DIS.) (XXX-B-8-73), 393--406. 

EAST AFRICA: 

East African British Passport Hold-
ers of Indian Origin locked up in 
Delhi Jails (XXX-908_73), 64 . 

EAST EUROPEAN COUNTRIES: 

Backing out of Commitment for sup_ 
ply ot Non.Ferrous Metals by EaR 
European Countries (XXXI-aO_B_ 
73), 69. 

Evolution of Export Strategy to 
cover East European Countt1ea 
(XXIX-27_7_7:i), 192.93. 

EAST PAKISTAN: 

Rehabilitation of Refugees from for-
mer "East Pakistan" (XXIX-2-
8-73), 132-33. 

EASTERN INOIAN MOTION PIC_ 
TURES ASSOCIATION: 
Problem disCU8lA!d with a deputa-

tion of Eastern Indian MotioD 
Pictures' Association (X)UX-25-
7-73), 196-88. 



ECONOMIC AND SCIENTIFIC RE-
SEARCH FOUNDATION, NEW 
DELln: 

Disparity in Growth and Reeional 
Imbaltlnce-The Outcome Of Four 
Five Year Plans as revealed in the 
study conducted by the Economic 
and Scientific ResearcJi Foundation 
(XXX-22.8.73), 140.41. 

Survey Report of Backward Areas by 
Economic and scientific Research 
Foundation (XXIX-l.B.73), 93. 
gC. 

~. ECONOMic DJ;MOCRACY (XXXI-
f 30.B.73), 73.74. 

ECONOMIC DEVELOPMENT:' 

Development of Backward BegiODll 
(XXIX-l.B.73), 152. . 

Discussions between J apane&e and 
Indian !Experts in Tokyo in JUDe 
on Economic and Political Policies 

!' <XXX-22-8.73), 74. 

fECONOMIC INVESTIGATORS: 

~ Training of Economic Investigators t Grade I and II to improve their 
, efficiency (XXXI-23.B·73), 109. 

10. 

ECONOMY: 

Curtailment in Government expendi. 
ture at. Central and State level. 

~ (XXIX-2'1.7.73), 107.08. 
~. IncreaSe in credit facilities to \\"8ali:er 
t aectors of Economy (XXX-J7-8-

73), 81. 

: ECONOMY DRIVE: 

Central Government Departments 
affected as a Result of Economy 
Drive Launched . by . Government 
(XXIX-:;.8.73), 137.38. 

&villi IIOUIht to be Created by Eco. 
.Domy Drive Launcbed by Govern. 
ment at Central and State levels 
(XXX-IB.7_73), 30.31. 

ONOMy, NATIONAL: 

Inflationa1'7 Pressure 911 ecoaOlJl7 
(XXIX-3 .. 8~73), 86.87 .. 

I 
I 
I , 
I 

.\ 

EDIBLE OILS: 

Ceiling price for vegetable, gbee and 
edible oils (XXIX-23.7.73), 122. 

Delay in importing Edible Oila 
.(XXX-6-B·73), 136. . 

Demand of l£dible Oil. in Gulbar,a 
M,ylOre(~:-i30_? 73), 6B. 

Examining of present restrictions on 
the WJ8 gf Mustard Oil in Vanss-
pati Production (XXIX-23-'1.73). 
189. 

Foreign Exchange for Import of Edi-
ble Oils (XXIX-30.7.73), 84. 

Formation ot !Edible Oil Corporation 
(XXIX-23.7':'73). 189. 

Impact of Summer groundnut crop 
Clll shortage and price of groundnut 
and groundnut oil (XXIX-2S-7. 
73), 215. 

Import of Edible Oil during 1972-73 
and 1973-74 (XXX-6-&-73), 89. 

Increase in· Price of Vanaspati 
(~0·7-73), 114. 

Mixing Edible Oil with Reprocessed 
Spindle Oil (XXXI-27.8·73); 12"-

Permission to Vanaspati Manufac-
turers in Gujarat to increase quan. 
tum .of Mustard Oil and release of 
rope·seed to them (XXIX-23·7. 
73), 240. 

PriCe of Edible 011s at Fair Price 
shops and in Market (XXX-6-8-
73), 147.48. 

Price of GroUlld Nut Oil in Calcutta 
Market (XXIX-SO.7.'l3), 5"-

Proposal toflx uniform and control-
led prices for Edible Oils in the 
country (XXX-17.B.73), 166.67. 

Quantity of Edible Oils and Tanow 
ImPOrted by STC during the last 
two years (XXIX-3-8.73). 128-
30. 

Rise in price of Vanaspat! and It • 
non-availability (XXIX-23-7.73), 
197. 

Supply of Adequate Quantity of Im-
proved Eaible Oil to Vanaspti Ma. 
nufacturers in Gujarat (XXIX-
23.'1.73->, 18'l. 



86, 

EDUCATION: 

Bill on seconduy· education iu Gvja-
rat for Centrea conleDt (XXIX-
1.8..73), 76-77. 

Changes in system of Education 
lXXX-13;.8.73), 199-202. 

Committee to examine the Central 
JtesponaibUity in Higber Education 
<XXXI-47 .. 8-73>, 168. 

Compulsory Education for Children 
(XXIX-23.7.73), 7B.79. 

. Correspondence Courses at 'Omver. 
sit7 level (XXX-20.B.73), 135.36. 

Disappointment over the Education 
PoliC7 framed for 5th Plan (XXIX 

, -30_7.73), 143. 

Formulation of Education plan for 
1974 <XXIV-23·7-73), 210. 

Free Seeondal'7 Education in Statell 
(lCX)[~-B.73), 56.57. 

Imposition of cess on Land ~venue 
or buUding for supplementing 
Fifth Plan allocation for develop. 
ment of education (XXIX-30-7. 
73), :;7. 

InscCUl'acy in All India Higher Se-
condaryExamination relult (1973), 
(XXIX-23-7·73), 146. 

Introduction of Free Primary EdUC8-
cation as laid down in Directive 
Principles <XXIX-23.7. 73) 136-

Introduction of In10rmal .Education 
iu Fiftb Plan (XXIX~23.7 .73), 
108. 

Literacy in various States (XXIX-
23.7.73), 93. 

Locational Studies for future steel 
plants (~26-7.'73), 112. 

Plan for Preparation and Broadcast 
ofVariou8 Programmea of InL~nn.· -
al Education In collaboration with 
M/O Education and States COD. 
cerned '(XX!X-l';6.73), 107.08. 

Primary Education in Calcutta 
(JCXX-20.B .. 73), 66..6'l. 

,Prqrrammetor Acricu1tural aDd Vo-
cational BdUcatioD. (XXX~O.8-
73),223. 

I 
Recommendations made by Central 

AdvUol'7,Board of Education OIl 
Informal Education (XXX"';'6-8. 
73), 108-112. 

~uction in Educati.onal Plan but. 
lay <XXlX-aO.7_,?3), 182. 

Retail Centres of Education (XXlX-
30.7.73), 62. 

Retrenchment due to Introduction of 
lOtb class Scbeme XXXl-Jlf.L 
73), 202. 

Tarpt Set for Girls EducatiQll dur • 
inll 4tb Plan (XXX-13.8.73), 140. 
41. 

EDUCA'DED EMPLOYMENT SCHEME; 

Respon. from States to Educated 
Employment Scheme sponsol'ed by 
Central Government (XXIX-23. 7. 

. 73), 50.5'1. 
EDUCAT.J:D UNEMPLOYED (XXX-

9-8.73), 107-09. 
Employment for Educated Unemp. 

loyment (XXlX-1-8·73), 143.44. 
Gujarat schemes for prOviding emp· 

107JX18!l~ to educated unemployed 
(XXIX-I.8.73), 59.60. 

Policy of L.LC. in regard to provid-
ing employment to educated un. 
emlfioyed (XXXI-31.B.7,3J, '14fl-
41. 

EDUCATED UNEMPLOYl\mNT: 

Book-stalls given to cooperatives of 
Ildueated Unemployed (XXX-
7-8.73), 17B. 

West Bengal Plan for Educated un-
emplOYed (XXX-6.8.13), 'lS-74. 

EDUCATIONAL INSTITUTIONS: 

Educational InstltutJoos in foreign 
countries run by Government of 
India (XXX-6.8 .. 7S), 60. 

EDUCATIONAL SURVEY (XXlX-
23.7.73),124. 

EGYPT: 

Pument Cri8i. in Trade RelaUoQ 
with Cotton Production countriH 
of Egypt and SudaD (XXIX-I.&' 
73), 146. 



ELECTIONS; 

UnulU8l delay in holding . bye.eIec. 
donBto LaIc Saliba and 27 AlSem. 
bly seats (CA) (XXX-6.8.73), 
227-59 

ELECTION TO COlo.UTTEE(S): 

All India Councll for Technical Edu. 
cation (XXlX-30.7.73), 254.55, 

ELECTR'IC FURNACE STEEL 
PLANTS: 

Licences illS\Jeci for Electric Furnace 
Steels Plants during the last three 
years (XXX-9.B.73>, 73.74. 

ELECTRICITY : 

Appointment of a COnunittee to in. 
quire into causes of breakdown of 
Power. in the country (XXIX-24. 
7.73), lSI. 

Closing of Telepbone ExChange in 
Delhi due to low voltage of Elec. 
tricity (XXX-S.B.73), 115. 

Damage to Thermal Plants due to 
poor quality of coal (XXXI-lli. 
S.73), 95. 

Electricity Consumption in UP. 
Rajasthan Himachal Pradesh and 
J. & K. XXIX-31.7.73), 160.6l. 

Equipments for Washing of Isolators 
and Insulators (XXXI-28.3.73), 
52. 

Installation of Street Iighl$ in Village 
Muradgrampur, Meerut District 
(XXXI-aS.B.7:;), 45, 

Plan for Power and fuel in the coun. 
try (XXIX-l·B·73), 87. 

Production of Electricity in the coun. 
try (XXIX-31_7.73), 160. 

PurchaSe of Electricity Produced in 
Karnali Project in Nepal (XXIX-
24.7.,73), 193. 

Report of Committee of Power Min· 
isters on IndigenoUs plant and 
l1quipment (XXIX-24.7.'73), 174. 

Representation from an Industrial 
Undertaking in Dhanbad District 
for the non. supply of power by 
DVC (XXXI-z8..B.73), 64. 

87 
--------------~--------

ELECTRICITY-c07ltd . 
Sale price of Power frOJJi Tarapur 

Atomic Station (XXX-8.8.73), 
203. 

Supply of imPOrted Generators to 
MP. (XXXI-2S.8.73), ao. 

Target of additional generating capa. 
city in 'Firth Plan CXXIX-24.7. 
73), 199. 

Tripping of Electricity in . Power 
Houses (XXIX-24.7.73).9$. 

Uniform Power Tariff in Rural Areas 
(XXIX-24.7 •• 73), 132. 

ELECTRICITY BOARD: 
Conference cif Chairmen of State 

Electricity Boards XXIX-31·7· 
73), 180. 

Inability of UP State Electricity 
Board to disburse salary 10 its 
Employees in time (XXIX-31.? 
73), 197. 

Request of Chairman of State Elec. 
trlctly Board for Sanction of 
Power Generation aeheme within 
this year and for gnmt of Finan. 
cial Assistance (XXIX':"'31.7.73). 
143-45. 

Reconstruction of Regional !Electri., 
city Boards (XXIX-31.7-73), 
116. 

ELECTRIFICATION: 

ElectrifiCation in Vidarbha Region. 
CXXIX-31.'1.73), 171-74. 

Electrification of villages in West 
Bengal (XXIX-3l.7.73), 70~71. 

Electrification of Government Girls 
Middle School. KiSbanpnj . Rlli.l. 
way Colony (XXX-6-11.73), 73. 
74. ... 

EnergisatiOn of Pumping sets and 
Electriflcationof villages (XXIX-
31.7.73),64-66. 

ELECTRONICS: 

Development of electronics during 
FiftJl Plan .(XXIX-l.B.73), 73.74. 

Import facilities for Small Scale In-
chwtrialists in the fleld of.E1ectro-
nics eXXXI-:H.B.73). 207. 
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ELECTRONIC~ntd. 

lndo-$oviet agreement for. Develop. 
ment of Electronics (XXIX-l~B. 
't3), 74.75-

ELECTRONICS CORPORATION OF 
INDIA; 

NegotiauQ1lS by Electronics Corpora. 
tion of India with state GOvern. 
ments for manufacture of T.V. 
sets in States. (XXX-B.B.73), 
148.49. 

Sophisticated Electronic Equipment 
produced in Electronics Corpora. 
tion of India. liyderabad (XXX-
B.B.73), 171.72: 

Works to be taken up by the Electro. 
nics Corporation of India (XXX--
22·9-73), 51-5~. 

ELECTRONIC EQUIPMlENT; 

Sophisticated Electronic Equipment 
·produced. in Electronics CorpoJ;ation 
of India. Hytierabad XXX-B.B. 
73). 171.72. 

ELECTRONIC GOODS: 

Commencement of Exports (If Elec-
tJ'Onic goods from Eleetronic pro. 
ceesing Zone Itt Santa Cruz. 
(XXX-IO.8-73), 112.13. 

ELECTRONICS 1'l'EMS: 
Production of Electronics items for 

consumer interest by HAL (XXIX 
-2.B.73), 197--99. 

ELECTIONS: 

Counting of Banot Papers in Delhi 
tn respect of Gujarat Coneress Le. 
,lalatiYe Pan,. Election (XXXl-
30.B.73), 125. 

DisturlJan~ In Delbi during Bye. 
elections to Delhi Municipal cor. 
poration (XXIX-l.B.?3), 167.6&. 

Electiansinthe national Rayons 
eampan" (XXIX--'l • .,..".), J: .... 

Proposed Amendment. to.tJon 
La"" (XXIx-31.7."3), Ilia. 

EMBASSIES: 

Dhanra by Sikhs at Britiab Hip 
Ol.mmission in Delhi (XXX--22·8-
'73), 177. 

Involvement of Indian Employees of 
U.S. Embassy in Delhi in Theft of 
Dollar Cheques (XXXI,...-30.8·711). 
139. 

EMBEZZLEMENT : 

Embe;W.ement in sale olatta and 
maipa in Kanpur (XXX-6~8.73), 
214. 

. EMERGENCY: 

Con1.inl.latian o~ Emergency in the 
country (XXX-22.8.73), 1-67. 

EMERGE,.~CY COMMISSIONED OFF1. 
CE&S: 
kultructions 're: Pay fixation and 

lIeIliority ot released emergency 
commissioned alld abort service-
commission~ offtcers (XXXI-SO. 
8-73), 170.71. 

ID4PLOY!EE(S); 

A.itation by Employees for Better 
Conditions ot Service in National 
PrOductivity Council (XXlX-2.B. 
'13), 166. 

laue of Identity Cards to shop Emp. 
Ioyees by Swastik Press and Savi1e 
(P) .Ltd., Dew (XXIX--2.8.73)r 
JIJ.2OO. 

EMPLOYEES PROVIDENT FUND 
ORGANISATION: 

Amalgamation of coal Mines Provi-
dent Fund and Employees PrOvi· 
dent Fund scheme. (XXX16.8-73. 

Canl=ellation of plot for Central omee 
Qf E.P.F.O. (XXIX-2.8.73), 137. 
3B. 

Cnminal Cases FUed by Rellonal 
Provident Fund Comm1saioner 
MadhYa Pradesh under E.P.F. Act 
(XXXI-30.B.7!), 117. 

DIclaratian of vacancies of Merit 
. Quota Examination In P;P' D. 

(XXX-9.8.73), 134_35. 
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E.P.F .-<011td. 

o-fault ot E.P.F. ~'y Ruby Rubber 
Work. Private Limited Changanao-

beS)', Kerala (XXX-16.B.73), 47. 
E.P.F. case of NatiQnal Engineering 

Works, Dumka, Bihar (XXXI-
~0-B_73) 89. 

&.P.I'. due. with R.V.H.M Jute Fac. 
tory, Katihar in Bihar (XJCQ-
23_8_73), 133_34 

Measures against Employees for de· 
fault in depositing of. E.P.F. dUe8 
of workers (XXX-I6.8-73), 31. 

N~ Pattern of Investment to enable 
Employees Provident Fund to earn 
Higher Rate of Interest (XXIX-
2.8.73), 74. 

Non-Deposit of EPF by c'ertainmills 
!n Madhya Pradesh (XXXI-30.8. 
T3). 149.50. 

Non.Payment of the contribution to 
E.P.F. by Mfs Kores India Ltd., 
(XXlX-26.7.73), 166. 

Office building and ataft quarters for 
!:pro at Patna (XXXI-30_B.73), 
42-43. 

Opening of Sub.Regional Office of 
EPF at Trichur (XXlX-.2 ... 1I.73), 
153 

Representation in E.P.F. Tripartite 
(XXX-1S-B-73), 174. 

Representation trom thf:.....employees 
at EPFO (XXiX-26.7.":;), 110. 
11. 

Return ot Provident Fund to workers 
. after 20 years (XXX-I6·8-7S). 
185. 

EMPLOYEES STATE INSURANCE 
SCHEME: 

hJ)8nSion of E.S.I. Scheme dul'iq 
Fifth Plan (XXX--'9.6-T3), 141.42. 

Miaain, .Ledgers In E.S.I. Office. CaL 
cutta (XXIX-26.7.TS), 90.91. 

Payment of E.S.I. I:Ontribution by 
Factories (XXIX-26.7.73), 37.3& 

Plim to double the coverage at EInP-
. 107eH state Insurance Corporation . 
(XXXI-Z3.B. '7S), 

EMPLOYEES STATE INSURANCE 
SCHEMES--contd. 

Non..Deposit of iESIS contribution by 
Employees (XXXI--30-B.7S), 158. 
59. 

Provision of full medical care to 
workers under FBIS CXIX-28-'I'. 
73), 143-144. 

Removal of Levy of EmployerI' spe.. 
cial contribution to ESIS (XXIX 
-2_8.73), 164.65. 

Worker'S covered under ESI Scbeme 
(XXIX-2.B.73), 165.66. 

EMPLOYMENT: 
Allocation fer special Employment 

programmes for 1973-74 (XXlX-
25_ 7 -73), 74. 

Central labour depot Gorakhpur as 
an Effective Instrument Of Emp. 
loyment (XXIX-2_B_73), 167. 

Directioll5 to States to formulate 
special schemes for providinl 
Employm-ent to Unskilled Persons 
(XXXI-29_8.7S), 226. 

Employment for all· Engineerina 
Degree_holders and graduate. 
(XXIX-25·7.73), 29. 

Employment for Educated youths in 
Orissa during 1973.74 (XXIX-25. 
7.73), 199.200. . 

Employment for Educated Unemp. 
loyment (XXIX-I-B.7S), 143.44. 

Employment growth rate in organts· 
ed sector (XXXI-23.B.73). 41-
43. 

Employment to people of Chotanag • 
pur on priority basis in the Heavy 
Industries in that area (XXIX-
2.B-73), 191. 

!Employment generated under the· 
erasb programme tor rural enlp. 
loyment (XXX-13-B-73), 75. 

Jobs of Educated Unemployed 
(XXlX-!5_".73). 16Q-62. . 

National Plant to Guarantee jobs 
XXIX-26.7.73),193-96. 

Pen:entage of Growth of Employ • 
ment in Organised. aect.or (XXIX.-
2.8.73), ..... 13. 



EMPLOYMENT-contd. 
Plan to regulate ailiz$ll1on in Col. 

leges with a «ew to liDk it with 
Employment oPPortunities (XX-
IX-25-7.73). ,38. 

Survey to study Employment G~tb 
(XXIX-26~'l'.73), 114-17. 

Employment Bureau in Untversities 
(XXIX-2.8.73'), 171. 

,EMPLOYMENT EXcHANGES:' 

Registration by post in ltmplO)'lD8D.t I 
Exdlange, Daryagani, Delhi (XXX 
-16-8-'13). 133. j 

EMJ>LOYMENT SERVICES: 

Task Force to keep a watch on acti-
vities ,of Employment Services 
CXXXI-23-S-13), 1-5. 

JIlNGINZElUNG: 
, Ii 

Creation of All India: SerVice in 
Engineering and Medicine (XXIX I 
-1.8-73), 44. 

ENGTh'EERING COLLEGE: 

Taking (Wer of Relional Engineetin, 
Colleges {XXX-6.8.13), 186. 

ENGINEERING CONCERNS: 

'Government takeover 01 three dosed 
engineering concerns of Bombay 
(XXX-9.8.7S), 163_64. 

ENGINEERING GOODS: 

Market for EBgineeriDi goods in 
Latin Ame.rjq, (XXlX-3_8_73), 
16-20. 

Plan to booat expo,t of en,ineering 
toOOlI (XXJ[l-31-8-"I3). 145-46. 

ENGINEERING GRADUATES: 

AWJIicalkm trom Encineerin, Cka-
duaWfor setting up,orSmaU Scale 
lndwftiea in I)elhi (XXX-8.8.74), 
44, 

Application 'frQID ~ Ora. 
4wltea ,fur ..um"up flour mille 
in I)eJhj (xxx-s-a.'13), 4-7-48. 

J 
I 

:&:NGtNEER'S: 

Charters, of Demanda ree8ived from 
the 'Federation otEngintleraand 
Technical Officers <XXIX-25_"I. 
-'13', ISa. 

Engimrering and, TecluUea1' de,ree 
aDd Diploma holdere '(XXIX-23-
"1·73), 234. ' 

ENGINEERS.INDIA LTD: 

WorIdng of the '.Entln.eers India Ltd .. 
and appointment of it. Chairman 

• and Directors (XXX-7.8.73), 97. 

ENTERTAINMENT TAX: 

Outstanding amount of Entertain. 
ment-tax in UP (XXX-17_B.'l3);' 
52. 

E..'\TTREPRENETJRS: 

Amount of loan advanced by LIC 
to Natilmalised Banks, House 
Building Societies and oUler ~ 
and small Entrepr.neurs (XXX-
10-8-73)~ 10-41. 

Entrepreneur. Engaged in Small 
Car Produc:Uon (XXXI-30;'8.13), 
128. 

EQUIPMENTS: 
Non.Utilization of 5ew imported 

equipments lor, Power Gtmeratilli 
Uni~ <XXlX-31-"I-13), 61·82. 

EROSION: 
Control of Elision by Ganp Down. 

stream of Farakka in Murshidabad. 
District of West, Bengal (XXIX-
31-7-73), 56-57. 

ESSO: 
Computerisation ill Air Iruiiaand 

ISSO Eastern (XXX-.,.16..a.73), 
14~ , 

T6Jnt over of EIIO (XXlX,-Z4.7. 
73), Uj. 

II&&&NTIAL COMMODrrIBS: 
APnOrmal ri8e" in »rket of eBSeDtial 

commodities (AcQ.M.) .(XXIX-
23.7.73), 262--&7, 2Bi---Mt.' 



ESSENTIAL COMMODITIES-co1lCld. 

Dual lIIlal'ket System tor Essential 
. Commodities Recommended by 

the Inter.Ministerial Group on 
Pricea (XXX-'-22.1.73), 149.50. 

DiatrJbution of Essential Commodities 
at Reasonable PrIces (XXIX ....... 25-
7.73), 12&-26. 

J'lxin, of prices of eSleDtial com. 
modities under DlR (XXXI-24. 
8.73), 122. 

Provision of Essential Consumer 
Goods at Low Prices to people 
living on Poverty Line in Rural 
Areas (XXIX-1-8.73), 3D-33. 

Price.Freeze.Policy on EasenU81 
Commodities (XXX-17.8.13), 62. 
63. 

Rise in prices of essential commodi· 
ties in Andhra :Pradesh (XXX-
10.8.73), 37.3B. 

Sale of Essential commodities at low 
prices tbrough public distribution 
system (XXIX-25.7.73), 202. 

Shortage of essential commodities in 
Delhi and other parts of the coun-
try during the current year (XXX 
-10-8-'73), 66-67. 

Suigestions made by the Committee 
on Distribution of Essential Com. 
modities and articles of mus con.. 
sumption <XXIX--25-7-73), 62. 

Stabilisation of rislng prices of Es-
IleDUal Consumer GOOds (XXX-
8.8.73). 94. 

Request for Allotment of Essential 
Commodltjes like coal to UP. on 
the basis of Population (XXX-9· 
8-7S), 35. 

TakiDj over ot wholesale Trade of 
I:&sential commodities (XXXI-24. 
8.73), 51. 

Supplying of essential commodities 
to people at fair prices (XXX-"17. 
8.13), 139.40. 

Take.over of Trade in Essential aoods 
(XXIX-I.8.73), 111; 

View. of Chief Ministers in regard 
10 take over of Trade in essential 
~.{JCX]][--27-7-73), 102 
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ESPIONAGE; 

Activities of C.I.A. In the country 
tXXIX-l.B.73), 125.26. 

IlSTATE DUTY: 

C8Iea pending for Assessment of 
Estate Duty in Madhya Pradesb 
(XXIX-27_7_73), 85.86. 

ETHOPIA~ 

Agreement v.'1tb Etbopian Airlines 
tor operatiOn of schedUled fitpt 
<XXXI-"24_B_73), 123. 

EUROPE: 

Decline in Export of timber and 
I8Ildal wood to Asian and Euro. 
pean countries (XXX-lO.S.73). 
188. 

EUROPE, EAST: 

Backing out of cOmmitments by 
East European countries to suppI,y 
fertiliser, and non-ferrous metala 
.to India (XXX-IO_B.78),139.40. 

EUROPEAN COMMON MARKET: 

Britain's entry into ECM (XXXI-
31.8_73), 100. 

Compromise on Jute 'between India 
and European common 'market 
countries '(xxx-n.B.73), 47. 

Indian Rupees' Link with new cur-
rency being fioatedby ECM 
CXXXI-31.B-73), 71-12. 

EUROPEAN ECONOMIC COMMU-
NITY: 

Establishment of Joint Commission 
by India and E.E.C. (XXlX-
3-8-73). 89. 

Reduction of duty on Exports of Jute 
and Coil' goods' to EEC (XXX-
.10-B.73), 124.25. 

Trade Talks between India and 
EEC. (XXIX-27.7.'lS), 33. 

EUROPEAN SECURITY CONFER. 
ENCE: 

European Securit,. C<m.ference at 
HeIIiDId· (XXIX-2..8.'7.3), 168. 



EUROPEAN CONVENTION OF CHL 
MlCAL ENGINEERS; 

Invitation to a Director of 'I'CI 10 
attend European Convention of 
Chemical Engineers at Frankfurt 
(XXIX-31_7.'l3), 54-55. 

EV ACUEE(S): 

Ex_Gratia grants given to Evacuee. 
from Fonner Eut and West Pakis.. 
tan (XXXI-SI_S_73), 150_51.' 

EVACUEE PROPERTY; 
Applications for Conwensation for 

Evacuee "Properties left iD For_ 
mer East Pakistan (XXXI-24-8-
73), 130. 

EX_RULERS; 
Art Objecta exported to Europe and 

U.S.A. by members of former Pri. 
merly States (XXIX-SO.7-73), 
Hi8. 

Permission to the Former Mabaraj of 
Myaore to alienate his three pala-
ces (Rule 37'1) (XXXI-29-S-73), 
259-67. 

EX-SERYlCEMEN : 
Additional FaeWt!ea to Ex..aei9fee-

'men (J(XXI-23..:8_73), 169.10. 
Allotment of surplus land to Ex_ 

servicemen by States (XXlX-
2-8.73), '18. 

Army Personnel re-employed hl the 
N.C.C, (XXlX-26.1_73). 183, 

Association of Ex-Servicemen with 
nearby Military, Airforce and 
Navy Training schools (XXXl-
23-8-73), 152. 

Emplo)'JIWlt Provided to Ex..aervice.. 
men of Madbya Pradesb (XXX-
16_8_ 13), 51_52. 

Employment provUted to ex_eervIee.. 
men by Directorate 01 Re_setUe. 
ment (XXX-9_8-73), 92. 

Employmebt to Dependents of kiJJed 
handicapped soldiers during Indo-
Palt War, 19'11 (XXX--9-8-73), 
121-22. 

Jobs provided to Ex_servicemen of 
Madhya Pradesh by the RehabUl. 
taUoa . Dbed.orate of MJnittrJ' of 
Defence (lCOX-2_B-73> 138. . 

EX-SERVICE'MEN-coneld . 
Payment of Pension. to Ex-aerv1ce-

men by Money Orders (XXXI--
23-8-73), 151. 

Plan for Modern Farm TrainiDf for 
Retiring Servicemen (XXX-IG· 
8-73). 115-111. 

Re_appointment ot Ex.;ServicemeD 
discharged from service on grounds 

of disability (XXXI-30-8·73). 
52. 

Recruitment of Ex_Servicemen In 
Para_Military Forces . (XXXI-30-
8_73), 52. 

Rehabilitation . of ex_servicemlll1 ill 
AndamaD and Nicobar Islands and' 
ArunachalPraciesb (XXX-9_8_ 
73), 7-14-

RehabilitatiOn of Ex-Service Person-
nel in CbaJDbal Valley Rello~ 
(XXIX-2.8_7S), 161.62. 

Reservation of posts for eX_Rme.. 
men in Public Undertakings 
(XXX-9.8-73), 91~92. 

ResetUement for Released Service. 
men (XXIX-2-8-73), 155. 

SatUement Benefits· to the Released 
Territorial Army Oftlcen (XXX-
18_7.'13), 44_45. 

Supersession of Ex_emergency Com. 
ml.ion OtBcers in the Clerical 
Stall of Punjab National Bank by 
other members of staff (XXXl-
31.8_73), .'1_48. 

U_RULERS : 

Former Rulers of Princely States al~ 
loWed to convert their palaces into 
Five Star Hotels (XXX:I-3..8.73). 
88. 

Beredita!")' 1l'8nts to dependent. of 
those wbu contributed for exten-
sion of British Rule iD IIldia (XXX 
--8.8_73), 18'1.88.' 

Sale of Jewellery and Valuable arti-
cles by former ruler. (XXX-Z2-
8.73), 156_57, 

EXAMINATIONS: 

Abolition oIsY8tem of J:xamination 
Wlder UDiveraltiee aad SecOildary 
BoIrdJ (XXX-SO-'·'1I), 101-f. 



SUBJECT DIDO: 93. 

EXA~INATION~01I.td . 
Report of committee to implement 

Reforms in Examination system 
(XXIX~0-7-73), 183. 

EXCISE DUTY: 
Disparity in Rates of Excise Duty 

levied on the same quantity of 
Tea in various states (XXX-17. 
8-73), 125. 

Evasion of Excise Duty by MIs 
Kores India Ltd. {XXX-17-S-73), 
120-21-

Exemption from Payment of Excise 
Duty on Diesel Oil used in Mecha_ 
nised Fishing Boats (XXXI-I-B-
'13), 158-

Grant of Exemption from payment 
of Excise Duty to PVC Films etc., 
produced by process other than 
Extrusion (XXX-17_8_78), 1'13. 

Rationalism, the Excise Duty on Tea 
imposed on Zonal basis (XXXI-
31_8_73), 201. 

Refund of Excise Duty to Nepal 
(XXXI-3I-B-73), 69. 

EXCISE RELIEF: 
Extension of Excise re1!ef for Tea 

Industry for boostiIig its export 
(XXIX-3_B_ 73), 105. 

EXPLOSIONS :' 
ExplosiOn in Ammunition Factory, 

Kirkee (ST) (XXX-13-S-73), 
239-41. 

EXPLoSIVE FACTORY: 
Establishinc an Explosive Factory In 

Orissa (XXXI-aO-8-73), 49 . 
EXPLOSIVE FACTORY, GOMIA: 

Investigation into the Accident in Ex-
l)losive FRl::tory at Gomia (Ranch!) 
(XXX-6-B-73). 124-25. 

EXPORT(S}: 
Agreement between India and ire-

land for exp.>rt of Tea (XXX-
10-8-73), 118. 

Alleied frittering away of Export 
Promotion Funds by Indian Cot. 
ton Mills FederatiOn (XXXI-24-
8-73), 1-4. 

Authority entruated 1IIith the task: 
of handling. import and export of 

EXPORT (S)-contd. 
feature films (XXIX-2-8-73), 
18l. 

Boosting Export of Handicrafts dur~ 
in., Fltth Plan (XXX-IO_8_73), 
117_18. 

CUh subsid~ for Exports received by 
Export Houaes (XXXI-24~8-73), 
88. 

Changes in the Pattern of Expor\ 
Trade of Leather (XXX-IO-8-7a), 
177--81. 

Commencement 01 Exports of Elec-
tronic goods from Electronic pro-
ce&slna Zone at Santa CnIZ (XXX-
10-8-73), 112-13. 

Composition of the Committee set up 
to work out Export Strategy for 
Fifth Plan (XXX-l7-B-73),' 84-
B5. 

Comparative return on Export of 
Iron Ore vis-a_vis steel (XXIX-
2-8. '13), IB3~84 

Cut in cloth export Incentives from 
October. 1973 <XXX-17.B-73}, 
177_78. 

Decline in Export of Cotton Yarn 
due to power cut in several States 
(XXX--17-B-73), 102-03. 

Demand for Iron Ore for Internal 
C<msumption and Exports (XXIX-
26_7_73), 61-62. 

Exports during 1973-74 as compared 
to 1972-73 (XXX--17_B_73), lUB_ 
09. 

Ilnquiry about Items whose export to 
Japan can be increased (XXIX-
3_8_73), 32_33. 

Entering of Bharat Eartb Movers 
Ltd.. in Export Market (XXXI-
23_8_73), 62_63. 

Evolution of Export Strategy to 
cover Ea;;t European Countriea 
(XXIX-27-'1-73), 192-93. 

Export of Atomic Energy Products 
(XXIX-25.7-73), 44_45. 

Export of Cashew Kernels during 
11m (XXIX-27-7-73), 190. 

Export of birds and animals of 
Indian origin by S.T.C. (XXIX 
~-S-78), 111. 
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EXPORT (S)-contd. 

Export of coaches to Zambia dUring 
1973-74 (XXX"';7~8-73), 111. 

Export of· Coftee duriD;l 19'12. TS 
(XXXI-Sl·8-'I3), 35-36. 

Export of Cotton TexUles, Plece 
Goods &ndRealb'mlkle Garmenta 
(XXXI-31.8.73), 1!l8. 

Export of Cutlery to USA (XXXI-
24.8.'18), 208. 

Export of goodS by India for Nuclear 
Power Reactor in Canada and 
other countries (XXIX-25-'I-
('I3),2M. 

Export of iron·ore frO'm Kundre-
Kukham (XXX-l6-8·73). 8'-88, 

~rt of Mangoes during 1973 
(XXIX-2'l-'I.73). 178-80. 

Export of Marine Products (XXIX-
27;".73). 52.53. 

Export of Marine Products· (XXX-
17.8-73), 54.55. . 

Export of Mica (XXXI-31.B.U). 36, 
Export of Sandal and Rose Wood 

from M.P. (XXX-17.8.73). 4D. 

Exporters of handloom furaishinl 
Fabrice reluctant to enter into Ex· 
port Commitments due to uncer-
tain position of Yam SUPP17 (XXX 
-17.B.73), 38. 

Export of Non. Traditional Goods 
(XXXI-31.B.73). BO. 

kPort of Semi.finisbed materiaW 
without sutBcient added value 
Qdtx-17-8.'I3), 99. 

Export of PiI Iron (XXX-IS.B.T3). 
2T~28. 

Export of opium trom India (XXX-
17.8.'13). 127-30, 

Export of Rice and GrouDdnutB 
OOCXI-21-8.73), 129. 

Export of Rubber (XXIX-3_B_'13), 
180. 

Export of Tobacco and Tabaceo 
leaves (XXX-17.S.7S), 103-04. 

Export of Tea dunn, 1971.72 (XXX 
-10-8-73), 34--31. 

EXPORT (S)--cof&td. 
Export of Ttaditlonat.andNon. Tra_ 

ditional 'Items (XXXl-·31.8-'I3), 
186.B7. 

Export restrictiOllll impoeed on hill» 
.Il'ade manaaneae ore (XXX....,10.S. 
73), 70. 

kteDliOn of aebeme of compulSOl')' 
export to other indtlltries (XXX 
-10.8.73), 19..80. 

Fan inUlJOrt of Mill Made cotton 
textiles (XXlX-3-8-73), 171. 

Forecutinl. India's Exports on a 
Quarterly balls by Trade Develop. 
ment Authority (XXXl~24.8. 73). 
27. 

I'orei&n order placed with Bokaro 
Steel Plant for Export of 50.000 
tonnes of Pi, Iron (~--30.B

TS), 87. 
Formulation of a Plan to step up 

!Exports .(XXIX-27.7.73), 32.33. 
Government's Co-operation to Small 

Scale Industries to promote Ex. 
ports, durin, 1972;.13 (XXX-IO. 
8.TS), 131. 

Grant of Cash Aslistance to Com-
pensate for Air Freight against 
Export of Finished leather ete .• 
<XXX-17.B.73), 88.89. 

Impact of downward float of US 
DOllar On lndia's export (XXIX--
U-'l3), 32. 

Impact of fall in value of Dollar I:)n 
India's exports (XXXI-24-8.73). 
205. 

ImpoSition of Export Obligations on 
Pharmaceutical Companie. (XXIX 
31.7·73), 53. 

Increase in Exports during 1972-73-
(XXX-IO.8.73l, 145.40. 

Increase in Export of Leather FoOt.. 
wear (XXX-17.8.73), 57. 

Increase In tbeExport of Wood-
(XXIX-3.B.73), 181.82. 

Indian exports to Canada (XXlX-
27.'1.'13), lSI. 

lrre,ularitiea in Cana%lsedExport ot 
Castor Seed. and on (XXX-IO-
S.73>, 14B-49 
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EXPORT(S)-Coatd. 

Loss to Exporta due to IIir b7 CocIda 
Dockers (XXIJt....4l..7.7J), 178. 

Policy of MiniD, of ~ ON 
for purpose of export (XXDt 
2-8-73), 1715·'1&. 

Proposal to carry Indian Export 
Goods only in lndiaD &billS (XXXi 
-24.8.73), 16li. 

Proposal to ban export of NatUral 
Rubber under Export promotion 
IncenUve Scheme (XXX-l7.11-
73), 185. 

Quantity of Cement ExPorted d\lrlnil 
last six months (XXX-IO.II-73). 
68.69. 

Report of Britisb JeaUler ~rt on 
leather reports from India (XXIX 
-3.8.73), lit, 

Reversal of Man,anese export POUCJ' 
(XXIX-3.8.13), 58. 

Scheme of Export Quotas for 1I!Jni. 
processed Hides and Skina (XX-
IX-27-7.73). 109-11. 

Scheme to sell ,OOds m BritaIn tnr 
furtherin, e1fol'ts of Developin, 
Countries eXXX-17.8.73), 129. 

set. back in the export of oil cakes 
durin, 1971.72 as com1)sreci to 
1970-71 (XXX-IO·8-73), 168. 

setting up of Export Promotion Cells 
in Delhi Circle by State Bank of 
India (XXX-1O-S-73), 156. 

Setting up of factory Only to export 
aluminate, a basic raw materIal to 
produce aluminium (XXIX-2-S, 
73), 205_06. 

Strategy regarding Export Promotion 
durmg Fifth Plan <XXX-lO.B. 
73), SO. 

Takeover of Tea EJ..-port (XXIX-3. 
S.73), 62. 

TarPt for Export of Traditional 
items during 1973·74 (XXXI--31· 
S.73), 34.35. 

UnauthOrised export of Indian· anti-
ques during 1973-74 (XXIX-I-S· 
73), 73. . 

Value of goods likely to be exported 
during 1973_74 eXXX-17-S-'13). 
64. 

EXPORT(S)-Contd. 

Volume vi Importa/I!'«porls Curtng 
last three 7U1'I (XXX-17.8-73l, 
21'.18. 

EXPORT HOURS: 

Pumwe of ImpQrt entitlements ...u. Import of Non.. TradiUORal 
items at High Premium by regis-
tered Export Houses (XXIX-
3-8-73), 1110. . 

EXPORT LIABILITY: 

Imposition of Export Liability rm 
foreign FirmS Seeking expanakln 
(XXX-22.8.73l, 68. 

EXPORT POLICY: 

Revision of the present policy on Ex-
POrt Obligation on Industry (XXXI 
-31.11-731, 128_29. 

EXPoRT PROMOTION: 

Waste of Export Promotion Funds 
{XXXI-:;1-8_73l. 93. 

EXPORT PROMOTION COUNCIL: 

Tour of Europe by India's Export 
Promotion Council to promote Ex_ 
porl of Chemicals and Allied Pro-
ducts (XXIX-27-7_73), 46. 

EXPORT PROMOTION INCENTIVE 
SCHEME: 

Proposal to ban Export of Natural 
Rublier under Export Promotion 
IncentiVe scheme (XXX-17_B-73), 
185. 

EXPORT TARGET: 

Commodity_wise expOrt {arget for· 
. 1973.74 lXXIX-3.S.73), 185. 

EXPORTERS: 

High Power worlting group to look 
into the problems of exporters" 
(XXX-IO-S-73), 72-73. 

EXTERNAl .. DEBTS: 

Rise in Debt Service Payment. 
(XXXI-24_8_73), 12. 



. FA.CT.: 

Delay in coJftmlss1oninl of . the 
Cochin Division of F.A.C.T. 
(XXIX-24.'1-73). 183. 

Deputationists and New, Haada 
appointed in the Fertilisers and 
Chemicals Ltd. Travancoredur-
ing the last two yean (XXX-
'1-8-73), 177-'18. 

News Report regardiQg the Expendi-
ture incurred by Managing Direc. 
tor of Pact dUring h1stour at 
Europe. (XXXI-28·8·73), 59. 

TACTORY WORKl!!RS: 

Retrenchment and· Re-employment of 
Factory' ·workers. (XXX-I6-8· 
'73), 100-10. 

.FAIR PRICE: 
Supplying of essential commodities 

to p:eop1e at fair prices (XXX-
17-8-'73), 139-40. 

"FAIR PRICE SHOPS: 

Inferior quality of rations supplied 
at Falr Price Shops. (XXIX~ 
23-7-73),204. 

FAIRS AND FESTIV ALB: 
Amount likely to be spent by .India 

in LeipZig Fair. (XXlC-17-8-73), 
104-05. 

FAIR MARKET: 

Cases of tran&1'er of pro;:-erty for 
apparent consideration much below 
the fair market value. (XXX-
17-8-73), 78·79. 

FAIZABAD: 

Telepbone Advisory Board for Falz.. 
ab.ad. {XXIX-25-7-73), 191. 

Re. FlOOds In Falzabad and some 
other Distrieta of Uttar· Pradesh 
(Xxx.-7-8-73). 240--42. 

FAKE CURUNCY: 

Arrest of person. in. conneetiOil with 
possesSion of Fake Indian Cur-
rency Note (XXX!-31-8-73), 

116-17. 

FAKE CURRENC.Y-c<mtd . 
Cirelilation of Pake Curtacy 

(XXXI-31.8.73). 99·100. 

F~ DEGlUCES: 
Fake Degree Racket in Delhi. (XXX 

-22·8·'13), 6'1. 

FALLOW LAND: 

Tractorisation of Fallow Agrleul-
tura! land. (XXX-20·8.73),201.2. 

FAMILY PENSION SCHEME: 

Proposal fe»' changes in Family Pen. 
sion Scheme. (XXX-9-'8-'f3). 
143-44-

FAMILY PLANNING: 
Cases of failure of vuectiomy Gp' 

raetions in States (XXIX~28-7-
73). 153. 

Complaint Regarding Sterilization in 
Sauraha Village in Phoolpur Block. 
Allahabad by Allurement. (XXIX 
-23.7·'13), 98. 

Development of Family Planning 
Techniques. (XXXI-27.8-73), lfl5. 

-Expenditure on Family Planning 
Progra:nme .. (XXIX-30-7-73). 195. 

Formulation of Family Planning 
Programmes for Fifth Plan (XXX 
-.22.8-'13), 63-64. 

Government PrOpagand'a on Family 
Plaruling (XXX-13·8-73), 84-85. 

Impact of Family Planniqsc campaiJD 
on Community-wise Growtb of 
population (XXX-20 8-73), 221. 

Mal-practices prevailing in the Exe-
cution of Family PlannlD( Pro-
grammE' (XXX-tH.73), 108·OS. 

Manufacture of 'Nirodh' by 
Hindustan Latex. Ltd. (XXIX-
23-7-73), 209. 

New. Item: "Family Planning Plan 
in . for . MlQor Slaahin," appearing 
in the Indian Express (xxx-
1oS-8.73), 137. 

Population project in U.P. and 
lIrfysore <XXIX-30-M3), 151. 

Post of Deputy Director in the In. 
8t1tute· of Family Plannilll at neuu 
(XXJX....;sO~'1-'l3). 46. . 

-.-----~-----------
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FAMILY PLANNING-contd. 

Reduction of birth rate under Family 
Planning Programme in states 
(XXX-6-8·73), 62-64. 

Sterilization at Various Family 
Planning Camps (XXXI-Z7~S. 
73), 110. 

Target fixed for Vasectomy under 
Family Planning Programme, in 
Madhya Pradesh (XXX-2()..8.73), 
195-96. 

Vasectomy Operations in the coun-
try (XXIX-23-7-73), 209. 

Vasectomy Operation of Persons be-
longing to Forean countries 
(XXlX-30-7-73), 207. 

FAMU(E; 

Famine condition in Rajasthan and 
Central relief therefor (XXIX-
23.7-73), 54-06. 

False Press Propaganda about, I 

Famine conditions in India (XXX 
-16-8·73), 29. 

Press comments on Youth against 
Famine Programme (XXIX-
30-7-73), 205. 

'Youth against famine' campaign 
(XXIX-23-7.73), 148. 

Debates • 

Famine and drougbt conditions in 
'various parts of the country (CA) 
(XXIX-24·7-73), 205-40. 

FAMINE·AFFECTED AREAS: 

Declaration of some parts of Bihar.-
Mabarashtra-Rajastban and uttar 
Pradesh as Famine·Affected Areas 
(XXX-6-8.73), 142-43. 

P'ABAKKABARRAGE: 

Bangladesh problem reo Construction 
of Farakka Barrage over the Ganga 
(XXIX~31.7.73), 127-28. 

Protection of Jangipur Barrage on 
Bhagiratbi under Faraklta Barrage 
Project (XXlX-31-7.73), 129·30. 

WOrk of Farakka Ban-a,e in west 
Bengal (XXIX-31-7-73), 1~5-36. "--_. 

2697 LB-'1. 

, FARIDABAD: 

News item Labour unrest in Farid-
abad (XXX-16-S·73), 84. 

FARMeS): 

Central Aid to Kerala for setting up 
collective Farm in Kerala (XXX 
-20-8-73), 56. 

Change in small farm management 
(XXX-20.8-73), 147. 

Expenditure on Aralam Farm, 
Kerala(XXX-20-8-73), 63-64. 

Functioning of Aralam Farm, Kerala 
(XXX-aO.8-7S), 177. 

Setting up model farm for various 
crops (XXX-20'S·73), 172-73. 

Working of Labour-Employees Rela-
tions in farms run by State farms 
Corporation (XXX-13-8-73). 
116--1S. 

FARM EDUCATION: 

Central Control of Farm Education 
Recommended -by Gajendr8lBcikar 
Committee On I.C.A.a (XXXI-
27-8.73), 136. 

FARM PROJECTS: 

Financial Assistance from World 
Bank for Farm Projects (XJCG-
31-8-73), 175-76. 

FARMER(S): 
Help to Farmers in Gujarat for 

better crops prospects (XXX-
6·8-73), 173-74. 

Indebtedness of peasants and rate ot 
interest in vill~ (xxx-
20.8.73), 179. 

Non.utillsation of funds by States for 
the upliftment of small farmer. 
(XXIX-30-7.73), 162. 

Progress of Scheme for Mar&inal 
farmers of Ourg District (XXX-
6-8-73), 86. 

Quantity of wheat stocks held back 
by farmers from Babi Crop (XXX 
-6-8-73), 138-39. 

Seminar on small Parmer a1ld Acrl-
cultural Labour (XXX-13-8.T3), 
113. 



.FAlUI4ER(S)-c~d. FERTILlZERS-oontd. 

Streamlining supply of Farm inputs 
to .Fanners ()OCIX-30.'1-73), 124. 

Subsidy to Harijan Adivasi Farmers 
holdiQg Ten Acres of Poor quality 
land (XXX-13-8. 73), 159~1. 

Survey of Punjab Agricultural Uni-
versity of Indebtedness of small 
Fanners (XXlX-,23-7-73), 180, 

Uniform legislation for Tenants at 
will and sbare cro~rs (XXX-
20-B-'i'3), 177-78. 

FARMERS COOPERATIVE SOCIE-
TIES· 
Introduction of scheme to aid small 

farmers' Cooperative Societies 
through Nationaliled Banks (XXIX 
-27-7-73), 130-31. 

Organisation of network of Farmers 
Service Cooperatives Society 
(XXXI-31-B-73), 144-45-

FABMING POLYTECHNICS: 

Recommendation of Kothari Com-
mission on setting up Polytechnics 
on Fannin. (XXX-13-8-73). 
182-84. 

FEltOZABAJ): 

Report on Ferozabad and· Varanaai 
Riots (XXX-22-B-'13), 264. 

P"EROZABAD GLASS FACTORY: 

Xon-supply of coal to Ferozabad 
Glass Factory and Small Scale 
Industries (XXXI-23-8-'13). 11B-
19. 

FIlRRO-ALLOYS CORPORATION: 
LTD.: 

Coinplaints about Violation of Com· 
panies Act "ainat the Ferro-Alloya 
Corporation Ltd: (XXIX-31-7-'13). 
129-30. 

n:RTILIZERS: 
·~Ulation of urea in Cochin 

Divialon (XXXt-28-B-'13), B9. 
Acute ihortag. of seed~ aDd Ferti-

Users iII Panclmiahal District and 
its effect on Sowing Operations 
(XXX-13.8-'13), 179-BO. 

Agreement ·with U.S.A. lor supply of 
Fertiliser (XXX-l6-B·73), 53. 

Allocation of FertiUsers to States 
during the last two years (XXX-
13-8-73),89-90. 

l 
AUocation of Nitrogenous Fertiliser 

to Maharasbtra and its actual de-
livery (XXX-20-B.73), l3B-39. 

Appointment of authorised agents 
and seUers .of fertilisers b..rSCI 
(XXIX-3l-7-?3), 48. 

Average use of Fertllzers per acres 
(XXIX-30-7-73), 63. 

Baeking out of commitment by East 
European countries to supply fer-
tilisers and non-ferrous metals to 
India (XXX~10.8-73), 139-40. 

Ban on movement of Fertiliser pro-
duced at Sindr! to other States 
(XXX-20-8-73), 169-70 .. 

Dispute over price of Fertilisers im-
POrted from East European coun-
tries (XXIX-3-B-73), 57. 

Distribution Of Fertilisers from 
Public Sector Facio)'"ies through 
cooperative and Agro-Industries 
Corporation (XXXI-2B-8-73), 183. 

Distribution of Fertilizers produ~ 
by F.C.I. FACT. GSFC and Madras 
Fertilizers by Private Dealers 
(XXX-7-8-73), 88. 

Fertiliser programme for Fifth Plan 
and vjews of Planning Commis_ 
sion on the Proposals (XXXI-
28-8-73), 94-

Gap in the Production and Demand 
of Fertlisers by 19'18-'19 (XXIx;.-
31·'1·73), 130-31. 

Impart of fertilizers (XXXI-27-8-
73), 80. 

Import of fertilisers from USA and 
West Gennany to make up the 
shortfall (XXX-20-8~73), 213.14. 

Import ot Fertiliser in bulk Instead 
of bUs. and savin,cr of Foreign 
Excllange (XXIX-'30-7-?3), 129. 

Inadequate Distribution of Fertiliser 
and its eftect on Food ProdUction 
<XXX-20·S-73); 207-09. -----.--. -----···--·--··----···---·-------······--·_· .. _._c_ 
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FERTILIZERs-,.contd. 

Increase in Import of chemical ferti. 
liserF (XXXI-27-8-73), 41. 

Increau' in Import of Fertilisers dur-
ing the last two years (XXX-
6-8-78), 69. 

Indian P'erlilizer export for Sudan 
(XXX-7-8-73), 59. 

:nvestillations into Granulated Mud 
FOUDll in Ba~s of Fertiliser "Im-
portell from Czechoslovakia (XXX 
-13-1-73), 105-06. 

Loss 01 agricultural promotion due 
to lack of .Financial A.c;Bistance to 
Fertil iser plants (XXXI~28-8·73), 
91. 

Marketing Organisation for sale of 
Triple Super PhosphatE! produced 
in KI: etri Project (XXXI-an.8.73). 
112. 

Misappopriation 
Faiz8Jad, UF. 
36-37. 

of fertilizer in 
(XXX-20.8-73), 

News-ii em captioned • 'Authorities 
pertu':bed at Fertilizer Racket" 
(XX;':-13-8-73), 55·56. 

News item 'Organic Manure needed 
to Enrich Soil with Carbon' 
(XXX-.:13-8-73). 109-110. 

Oller f:om Norway for supply of 
ammf .nia for Co(.'hin Fertiliser 
Pro;e:t (XXXI-28-8.73), 144. 

Output of fertilisers in the Trombay 
Fertilisers Plant (XXIx..--31-7-73), 
83·84. 

Percent 1ge of the production of 
fertilisers sold by Public Sector 
Undertakings through large' Busi-
ness Houses (XXXI-28-8.73). 181. 

Percentlge of Total Private Dealers 
supplied with Fertilisers by the 
PubU.: Sector Undertakings (XXXI 
-28~1I.73), 194. 

Plan for Balanced use of Fertilisers 
(XX'i-13·8.73). 68-70. 

Pla.il for 'import of fertiliserq by the 
. M.M.T.C, (XXlX--27-7-73l, 

61-62, . 
Presenq of Granulated Mud in Bags 

of Fel·t-iliser ImDortft!"1 from Czech/). 
sh)Vakia (XXX-6-8-.7;i). 143--45. 

. Proposal to centralise import of 
fertiUzers through M.M.T.C. 
(XXX-9-8-73), 14-20.' . 
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FERTILIZERS-contd. 
Request from Rajasthan Government 

for location of a Fertilizer Plant 
in Rajasthan (XXXI-·28.11-'73). 37. 

Requirement and SUPPly of ferti-
liZers in Punjab CXXX-13-8-73} 
41-4a. 

Requirements and Production of 
Fertilizers (XXX-13·1I-73), 69·70.· 

Requirements of Fertilizers (XXIX 
-24-7-73), 157. 

Rise in Price of Fertiliser (XXXI-
27-8·73), 71. 

Sale of Fertilisers produced by Fac-
·tones located in Uttar Pi'adesh 
and sold outside the state (XXXI 
-28'8-73), 182. 

Sale of Fertiliser by a Private firm 
in Delhi without licence (XXIX-
23-7·'13), 121. 

Seh-ure of Trucks carrying Fertilizer 
from Haryllna. to U.P., Delhi and. 
Punjab (XXx.-13-8·73), 53·54. 

Shortage and' High Prices of NItro-
genous Fertilisers in Maharashtra 
(XXIX~23-7.73). 244. 

Shortage of Fertilizers and Manures 
(XXX-6.8.73). 611-69. 

Sbortage of Fertilisers for Kharl! 
Crop (XXX-6.8·73), 101-102. 

Smuggling of Fertiliser into UP. 
from Haryana and PunJab (XXX 
-13·8·73), 112-13. 

stel)S to Improve Fertiliser Produc-
tiOn (XXX-7·8-73), 86-87. 

Supply of Fertilisers by Norway 
(XXIX-2·8·73), 176-77. 

Supply of Fertilisers from Sindri 
Factory (XXXI~28-8.73), 183. 

Supply of imported Fertiliser to 
Gujarat Governmentduringi972-'73' 
(XXX--6-8·73) , 87. . 

Target of Production of Chemical 
Fertilizers during Fifth Plan (XXX 
-1.8-73), 82·83. 

Terms for providing fertilisers to 
Wheat and sugarcane grOwing far· 
mers on Concessi anal rates ('XXX 
-.20-3.73), 217-18. . 

Timely supply of Fertilizer and seeds 
to Farmers tor Khari! .,Season 
(XXXI-27.8-73), 86. . 
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FERTILIZERS--eO?&td. 
Transfer of the work of Distribu-

tion 1)1 FertiliZers to Ministry of 
Agdculture (XXX-7..a-73), 141. 

Unauthllrised Bookinc of Fertilizel'S 
from Railway Stations in Gujarat 
(XXX"';'7-8-13), 131. 

FERTILIS'ER CORPORATION OF 
INDIA; 
Ban on Strikes in Railways, Ferti-

liser Corporation of India and Food 
Corporation of India (XXXI-
30-8-73), 137-38. 

C.B.I. Inquiry into workinl of the 
Fertiliser Corporation of India 
(XX1:-7-8-13). 121. 

CSI Report on Undocumented collec-
tion ot Money by Fertilizer Cor-
poration (XXIXo-24-7-13), 62. 

News items regarding allegations by 
Fertilizer Corporation against 
forei,ln Business Lobbies (XXIX 
-24-'-73), 63. 

Posts cf General Manaprs in the 
FertiJ izer corporation lying vacant 
(XJO[-7-8-73), 64. 

Retlrerrent of Directors of Fertiliser 
COrp(l'ation of India (XXX-7-8-
73), 121-22. 

Selection of Man,..en. of Fertilizer 
Corpt~ation of India (XXXIX-
24-7-'f3>, 55. 

FERTILIEER FACTORY; 
Closing of a Fertiliser Factory in 

Nortbern Indian (XXX-7-41-73), 
72. 

Credit (rom Japan and other coun-
tries (or settinl up Fertiliser fac. 
tories (XXIX-31-7-7S), 141. 

Defecti, e runni~ of the Fertilizers, 
. and (hemicals Limited, Travancore 
(XXI K-24-7.73), 48. 

Fertilizer Projects scheduled to be 
completed . during Fourth and 
Fifth Plans (XXIX-24.7-'l3),. 
'16. 

Location of fertilizer factories and 
their production (XXIX-24-'_73)'j" • 
53. . . ~ 

Proposal forex:pansion of the Man- ~ . j:; 
galore Chemical 8:Dd FertilizeH, 
(XXIX-24-7.'18), 131. • 

FERTILlZERS-cO?&td . 
Public sector FertiliaerFaetories 

Running at a Lou (XXX-
7-41-73) ,80-81. 

Request made by Kerala for settinr 
. up a fertilisr plant (XXIX-25-7-

73), .186. 
Review of Poli<:y with reJard to 

investment in Fertilizer Industry 
{XXIX-24-7-73), 126. 

Setting up ola Fertilizer factor~ at 
Debej in Broach District (XXXI-
28-B-73). 63. 

Starting New Fertiliser factories 
(XXX-7-B-73), 71-72. 

FERTIUZER PLANTS: 

Assistance from Japan for settlnit UP 
fertiliser plants (XXIXr-aI-7-73), 
43-44. 

Delay in commencement of produc-
tion at the Durgapur Fertilizer Pro-
jed (XXIX-24-'1-73). at. 

Fiscal concession aSked for by Tatas 
for Mithll,pur Fertilizer Project 
(XXIX-24-7-73), 150. 

NegotiatiOns with Japan for Finan-
cialand Tec:hnica] Assistance for 
Fertilizer Plants (XXIX-31-7-73), 
80. 

Output of fertilisers in the Trombay 
Fertilisers Plant (XXIX-31-7-73l, 
83-84. 

Produdion at the Sindri Fertiliser 
Plant (XXXI-2S-8-'l3), 156. 

Production targets achieved b, 
various Fertilizer Unifs <XXXI-
28-8-73), 81. 

Proposals from Business HoUleS for 
settin, up Fertilizer Plants (XXIX 
-24-7-73), 107. 

Proposal to Double the capacity of 
Trombay Fertilizer Plant (XXIX-
24.7-'(3), 33. 

Propopl to set up a Fertiliser' PlaDt 
in Andbra Pradesh (XXIX-31-7-
13), 117-18. 

Setting up of J'ertilller Plailt at 
Paradip Port (XXIX-.31-1-73), 5f. 
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Setti~ UP of a Fertilizer Unit in 
Co chin during Fifth Plan (XXIX 

. -24.7-73), 189. 
Setting up of a Mini Fertilizer Plant 

at Trimuru in Junaghad District 
(XXIX-31-7.73), li5. 

Suggestions made by Task Force for 
setting up Fertiliser Plant (XXIX 
-31-7-73), 41·42. 

FERTILIZER PROJECT: 

Delay in commencement of Produc-
tion at the ourgapur Fertliser Pro-
ject (HAH Dis) (XXIX-30-7·73), 
329-42. 

FIELD GUN FACTORY: 

s.tting UJ) of Field GUn Factory for 
self-Reliance (XXIx..-2-8-73), 
135-36. 

FILES: 

pjlin~ up of Files in Government . 
Offices (XXIX-1-8-73), 158-59. 

FILMS: 

Agreement between India and USSR 
for Joint production of films a~d 
exchanae of Television programmes 
<XXX-22-8-73), 37-38. 

Allocation of Fareip Exchange to 
the Producer of Film Ulagam 
Sutrum valibhan (XXIX-3.8-73), 
164-65. 

Authority entrusted with the Task 
of Handling Import and export of 
Features Films (XXIX~·8-78), 
181. 

Ban On Exhibition of the Film "Yeh 
GUlistan Hamara" (XXIX-25-'1-
73), 30·31. 

Best Screen Play Award to Writer 
of Film 'KOSHISH' (XXXI-29·8-
73), 231. 

Demalld for Ban on Exhibiting the 
Movie 'Prabbat' (XXIX-25· 7-73) , 
41. 

Exhibition of the Total Documentarv 
on Netaji Bose in all the Cinem~ 
Houses of the Country (XXl[-
28-7-73), 185-88. 

FILMS-contd . 
Grant of Exemption .from payment 

of Excise Duty to PVC Films etc. 
produced by process other than 
ExtruSion (XXX-17-8-73), 178. 

Guidelines for decid~ National 
Awards for Films (XXXL-29-8.73) 
72. 

Import of Fore~ Film in .English to 
be shown in India (XXX-22-8.73) 
183. 

Joint Indo·Bangladesh 'projects for 
Producing Bengali Films (XXX-
8-8·73), 158-59. 

Malpractices in the Selection of 
Malayalam Movie Swayam Varam 
for Film festival in USSR (XXX 
-8-8-73), 53. 

Movie film on J. o. Ws. in India 
(XXIX-26-7-78), 60. . 

Proposal from a Film in UK to make 
film on Gandhiji (XXXI-29-8.73), 
221. 

Proposal from a Pakistani Film Pro. 
ducer to make a Film with Cast 
from India and Pakistan (XXXI 
-29·8-73), 216. . 

Proposal to produce short films based 
on EpiCS for Telecast (XXXI-
29-8-73), 198. 

Protest from All-India Film Pro-
ducers Council against increase In 
Customs Duty on Raw Stock 
(XXIX-27-7-73), 111-12. 

Reconstitution of Film Censors 
Board (XXIX-25-7-73), 97-98. 

Setback to film industry due to 
Customs and Excise Duty on Raw 
Films (XXXI-.24-8-73), 142. 

Smuggling of Films out of India 
(XXX-17.8-73), 168-69. 

Smuggling of Indian Films into 
Pakistan throuab third country 
(XXIX-3-8-73); 66. 

FILM ACTORS: 

Arrears of Taxes aaainst Film Peo-
ple of Tamil Nadu (XXIX-3-8-73) 
166-67. 

Arrears of Taxes against Film Stars 
(XXIX-8-8-73), 165.88.. 
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FILM STARS-:onid. 
Detention: of Indian 'Film Actors at 

London' Airport . for tbelr being 
without "Work Certiftcates". 
(XXXI-30-8.73), 1t-16. 

Dilelosures by Film People of 
Bombay under voluntary dis-
closures scbeme. (XXIX-3·B·73), 
175. 

Raids' on the houses of Yllm Stars 
in Madras and Bombay (XXX-
10.8·73~, 159-60. 

nUl cENSOR:' 

Proposal to set U1) a film ~uncil 
(XXIX-l-.8-7S). ISO. 

rn..M cENSOR: 

Censorin, of i'ilms (XXX~-8-73), 
96. 

'Fn,x' CENSORS BOARD: 

Enquiry into tbe working of the 
Film Censors Board (XXIX-
.1.8-'13), 184·85. 

ProPOsal for settini up a voluntary 
Films Censors Board CODSisting ot 
Filmpenonalities writers, Direc· 
tors, Film Critics (XXX.,.--22-,8·73), 
139. 

Reconstitution of Film Censors Board 
<XXIX.,.--25.7-78), 9'1·9B. 

FILM CENsoasffiP: 

Implementation of Recommendations 
OD Film Cenaorship (XXIX-
1,-8.73), 1117. 

FILMS D~VISION: 

Exborbitantrents paid by Govern. 
ment on premises tor' offices of 
Defence Film Wii!.g of FUms Dlvi-
$100 (XXX-22-8.73), 125-26. 

Propoial to put children's mm soc:dety 
under Films Division (XXIX~ 
25-7.'13), 1~8. 

FILM" FINANCE' CORPORATION: 

InsUtBcient leNIns to Gujatat Film!! 
by .Film . Finance Corporation 
OCXIX'-25-7:-73), IBD·81. 

FILM INDUSTRY: 

Assistance to be provideq to Atgban-
iIJtan in the fields 01' MuSic·' .and 
Film making (XX1X-l.8-73). 
82·83. 

Development of FlI.ril Industry 
(XXIX-25-7-73),95. 

ReCommendations of the N. M. 
Chatterji Committee Report .re: 
employment in film Industry 
(XXIX-l.8-7S), 50. 

FILM PRODUCERS: 

Loan.~ advanced to Film Producers 
by IMPEC (XXIx..":"27-7-73), 61-62. 

FINANCIAL ASSISTANCE:. 

Central assistance for drought affect-
ed States (XXIX-3-8-7S), 208-10. 

Financial Assistance to Cooperatives 
Engaged in Production, MarketinJ 
Processing and storage (XXX-
6-8~73.). 141. 

Financial Assistance to fanners,get. 
tlng land after imposition ot ceil-
ing on land (XXX-6·8·7S), 49. 

Financial assistance to states for pro· 
vidin.1 free education to Harijans 
and Adivasis (XXX-22-8-73), 
l07-09. 

Financial Assistance to Tribal, Mus-
lim and Christian Iilstitutions 
(XXX-fi..8-7S), 96-97. 

Financial aS$istance to voluntary 
Associations Engage(! in Promo. 
tion of Modern Indian llll,gUages 
(XXX-6-8-73). 10.7-0.8. 

Grant at Loan and Financial ASRist-
ance to Fore~n countries by India 
(XXIX-3-8-73). 110.-11. 

Financial Assistance for Modernisa-
tion of Police Force in Gujarat 
(BAa DIS} (XXIX-3.S·'73),lI!9-· 
48. 

FINANCIAL ORGANISATIONS: 

Locations of Head Offices of Finan. 
cial Organisation of Central Gov-
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Fire in Building of Reserve Bank 
at Bombay (XXIX,-27-7-73), 39. 

Investigations into the Fire accident 
In the collectorate building of 
Bahraich U.P. (XXIX-1-8-73), 
1-4. 

FIRING(S): 

Reported firing by Security Force of 
Bharat Coking Coal Ltd. and Police 
on workers (XXI~26-7-73), 
7S-79. 

FIRESTONE: 

Remittances by Dunlops. Firestone, 
Goodyear and CEAT (XXIX-
3-8-73), 44-46. 

FISH: 

~xport of fish by GUjarat State 
(XXXI-31-8-73). 189. 

Handlng over of Import of Fish from 
Bangladesh to Private Sector 
(XXIX-30-7-73), 88. 

Inability to export fish due to non-
availability of ships (XXXI-27-8-
73), 52. 

FISHERIES: 
Ditncultie~ experienced by Fish Ex-

porters (XXXI-31-8-73), 46. 

I 
Loss of Japanese market to Indian If 

Fish Exporters (XXXI-31-S-73), 
4445. / 

Financial and technical assistance 
from Poland for. development of 
Fishing (XXIX-30-7-7S). 154. 

Modernisatiou of Fishing Industry I 
on Orissa Sea Coast (XXXI- I 

27-8-73), 7S. ..,1 
Proposal for extension of limit of 

Fishery zone in sea by India 
(XXXI-.23-S-73), 59-60. I 

Representation of the employees of 
Marine Fisheries Research Insti- I 
tute. Cochin (XXlX-30-7-73), 125. 
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FISHING TRAWLERS: 
Import of Fishing' Trawlers <JOtiX 

-3-8-73). 37-3S. 

FLOODS: 
Closure of Generating Uni.ta of 

Indraprastha PoweJ.' Station in 
Delhi (XXXI-211-8-73), 133. 

Completion of Flood control measures 
in Lower Damodar Region (XXIx 
-24'-7-73), i9. 

Constitution of Autonomous Boards 
fOr irrigation, Drainage and Flood 
protection schemes over the entire 
length of inter-state river (XXXI.-
28-S-73), 39-40. 

Diversion of Funds for Flood Pro-
tection Schemes for other purposes 
(XXX!-28.S-73),42. 

Doubling of Rail Line from Sonepat/ 
Panipat to Delhi (XXXI-28-B-
73), 65. 

Flood Control Measures in Murada-
bad District (XXXI-28~7-73), 
161. 

Floods in Kshipra and Chambal 
Rivers (XXX!-28-8-73). 54. 

Loss due to floods in Narmada in 
Broach District (XXXI-2S-8-73), 
62. 

Proposal from Orissa for control of 
floods (XXXI-2S-S-73). 100. 

Proposal to control ftoods in rivers 
in Eastern parts of UP (XXIX-
31-7-73), 192-93. 

Short-term and long-term measures 
taken to fight the ftood Ravages 
in the country (XXIX-31-'l-73), 

25-27. 
Special Assistance to Orissa for ftood 

Control Schemes (XXIX-31-7.73). 
134. 

Take-over of Flood . Control Schemes 
in Brahmaputra Basin (XXXI-
28-8-73), 131. 

Visit ·of Central Team to U.P. ., 
assess 109s caused dl,le to floods 
(XXXI-31-8-73), 62. 

Devastation caused by Roods in 
varioUs parts of the eoUDtrY 
(CAl, (XXX-2G-8-'1S), U7--84. 
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175-76. 

FLOOD CONTROL SCHEME(S): 

Progress regarding ImplementatioD 
of flood control schemes in Fourth 
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FOOD DISTRIBUTION: 

Food distribution through village 
service societies and primary 
marketing societies (XXX-
8-8-73), 163-64. 
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garding non-avaiJoability of Food-
grains (XXIX-23-7-73), 212. 

Delay in Import of Foodgrains 
(XXX-6-8-73), 200. 

Delegation to Canada for urgent 
supply of foodgrains (XXX-
6-8-73), 207. 

Demand of Asian Productivity 
Organisation Re. Survey on 
Economy of Foodgrains Distribu-
tion (XXIX-23-7-73), 217. 

Demand of Foodgrains by Maha-
rashtra (XXX-13-8-73). 147-48. 

Exploitation of Double Market and 
Price System in Wheat (XXIX-
23-7-73), 53-54. 

Failure of Food Corporation ot Indm 
to produce wheat and production 
of incentive scheme tor procure-
ment (XXIX-23-7-73), 61. 

Fixation of procurement and selling 
prices of wheat and rice (XXX-
20-8-73), 111-12. 

Flying squads Uttar· Pradesh to 
check smuggling in Foodgrains 
(XXX~-8-73), 59. 
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FOOD GltAINs...;...contd. 

Food scarcity in Msbarashtra 
(XXX-6-B-73), 127. 

Food situ/iltion in deficit Stat.es 
(XXX-13-'8-73), 213-14. 

Foodgrains Godown! where Food-
grains Found Rotten Or Damaged 
at tbe End of 1972-73 (XXIX-
30-7-73). 132. 

Foodgrains looted from Cbaddia 
Tehsil of Varall'llSi (XXX-
20-8-73) I 103-4. 

Foodgrains provided to Rajastban 
during 1973 (XXX-B-8-73), 197. 

Hoarding and Blackmar}teting of 
Foodgrains in the country 
(XXX-6-8-73), 53-54. 

Import of Foodgrains (XXX-
6-8-73>, 136-37. 

Import of Foodgrains during 1972-73 
(XXIX-23-7-7S), 74. 
Import of Foodgraios (XXX-
(XXIX-23-1-73), 52-53. 

Incerase itl procurement price of 
wheat despite central direetive 
(XXIX.-23-7-73). 62. 

IsSUe of :J:.icences fOr Import of 
Foodgrains (XXIX-30-7-73), 4S. 

Lifting of ban on Movement of 
Coarse Grains CXXX_20-8-73), 
115. 

New Warehouses constructed and 
Foodgrains lying in open 
(X"XIX-30-7-73), 193. 

News-item captioned Procurement 
by Intimidation (XXXI_2'{-B-73) , 
159. 

No sale to Government Campaign 
by Farmers Federation of India 
(XXIX.-3D-7_73), 94. 

Persons provided with employment 
as a result of take-aver of trade 
in wheat (XXIX-23-7-73), 48. 

Priees of foodgrains during May and 
June, 1973 CXXIX-23-7-73), 186. 

Prices of wheat, rice, maize, bajra, 
millet. pulses arid edible oils 
during June, 1972 and 1973 
(XXIX-23-7-73). 64-68. 

I 
I 
i 

I 
I 
I 
I 
I 

FOOD GRAINS-Contd. 
Production and consumption of Rice, 

Wheat, Jawar and Bajra <XXX-
lS-8-'13) ,98-99. 

Production and Price of wbeat and 
coarse gains (XXIX--30.7..:78) . 
110.. . 

Programme under Fifth Plan to 
aVoid competition for import of 
Food from foreign countries 
(XXX-lS-8-73), 161. 

Purchase . of Faodgrains IUlder 
PL-480 (XXX-G-8-73), 54. 

Quantity and Price of Rice. Wheat, 
Milo and Makka ImporW(! and 
export (XXX-l3-8-73), 95-96. 

Quantity of foodgraiJls being allotted 
to Andbra Pradesh (XXIX-
23-7.73), 144. 

Raids conducted in Delhi to unearth 
Hoarded foodgrains (XXIX--
3o..7-73}, 135. 

Request by Gujarat-Mabarashtra 
and Mysore for lifting ban on 
inter-State Movement otCaurse 
Grains (XXIX-23-7-73). H2. 

Request from Bihar to increase 
Monthly Quota of Foodgrains 
(XXX-2.0-B-73), 104-5. 

Request from M1lharashtra Govern-
ment not to- fix Uniform Procure_ 
ment Price of Jawar (XXIX-
23-'1-73), 219. 

Request from State Governments 
for take-over of trade in coarse 
grains (XXIX-23':'7-73). 46. 

Requirement and availability of 
W",oru; fOr Transport..ation of 
foods (XXrX-Sl-7-73), 156-57. 

Schedule for arrival of tooderains 
(XXX.;..;..20 .. 8-7S), 205. 

Scheme to . arrest further inUease 
in price of foodgrains (XXIX-
30-7~73).87. 

Scheme to populariseme,dem 
methods of foodgraws stores 
(XXIX-30-7.73), i30. 

Setting up of New Corporation or 
Ministry for Procurement and 
Distribution of FoodaraillS 
(XXIX--30-7-73), la5. -------_.-_ .. __ ._-, .-.. ----.-".---- .. -~-.... ~.-.- .. -.-.----.--.~-.---
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FOOD GRAINS-contd. FOOD GRAINS-contd. 
ShortJall in the production of food-

grains in M.P. durin~ 1972-73 
(XXX-6-8-73), 209-10. 

Steps for success of take-over of 
Foodgrain Trade in Rajasthan, 
Haryana and Punjab (XXIX-
30-7-73), 215. 

Steps taken by U.P. Administration 
to curb large scale hoarding and 
blaclt-marketing 6f foodgrains 
and other essential commodities 
(XXXI-31-8-73), 61-62. 

Steps taken to de-hoard hidden 
foodgrains (XXXI-27-B-73), 143. 

Steps taken to meet shortage. of 
food-grains and its supply at 
Fixed price to fixed wage earners 
and weaker' sections <XXIX-
23-7-73), 143. 

Subsidy for imported wheat 
(XXIX-23-7-73), 63. 

Subsidy on issue prices of food 
(XXX-6-B-73), 142. 

Supply of food grains to Mysore 
(XXIX-30-7-7S). 66. 

Survey of Food Habits in States by 
Protein Food Association of India 
(XXIX-23-7-7S), 103. 

Take-over of wholesale Trade In 

Rice from Kharif Season (XXIX-
23-7-73), 56-57. 

TEirget of Food Production for 
1972-73 (XXIX-23-7-73), 103. 

TEirget for import ot wheat durin~ 
1973-74 and its price per quintal 
(XXIX-23-7-73). B7-88. 

Target for Procurement at Net 
Kharlf crop (XXXI-27-8-73), 
123. 

Wheat purchased from USA 
(XXIX-23-7-73), 57. 

Wholesale Trade in course Grains 
<XXX-6-8-73), 1-12. 

Debates 
Food riots in Indore, and Bhopal 

(St.) (XXXI-31-8.73). 222-25. 
Government's Decision to reduce 

the quantum of allotment of 
wheat to UP and other States 
(St) (XXXI~-9-'l3). 37.38. 

Re. Food Situation in West Bengal 
(XXIX-3-B-73), 269-70. 

Re. Reported move for Transfer of 
procurement function of FCI to 
Private Agencies (XXlX-
26-7-73), 224-25. 

Reported wastage of imported food. 
grains in Bombay port (CA) 
(XXX-22-B-73), 212-22. 

Serious FoOd situation in Kerala 
(Rule 377) (XXXI-SO.B.73). IB5-
B7. 

FOOTWEAR: 

Increase in Export of Leather Foot_ 
wear (XXX-17-8-73), 57. 

Supply of foot-wear to Miners 
(XXX--9-8-73), 179. 

FORCED LABOUR': 

Alleged Condemnation of Coal Field 
Recruiting Organisation for sup-
plying Foreed LabOUr (XXIX-
2·8-73). 175. ' 

FORD FOUNDATION: 

Grant from Ford Foundation for Re. 
search Project in' Pantnagar Agri. 
cultural University (XXX-17_B. 
73), 157_58_ 

FOREIGN AID: 
Agreement for aid from Swedt"ll 

(XXIX-3-B-73), 125-26. 
Aid from U.K. (XXIX-3-8.73), 54-

55. 
Aid given by International Develop_ 

ment Association for projects ill 
India (XXXI-'-:24_B.73), 104. 

Cooperation sought by India from 
Japan in her plan to free Herself 
from Dependence On Foreign Aid 
(XXX-IO_B.73), 121.22. 

Foreign Aid in 1973-74 (XXX-lO-B· 
73), 147_48. 

FOR'EIGN BANKS: 
Names and locations of branches of 

foreign banks' in India (XXXI-
31.8_73), 192-93. 
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FOREIGN COLLABORATION: 

Aerial Mineral Survey of Orissa in 
Collaboration with Ruasia (XXXI 
--30-8-73), 129-30. 

Alternative arrangements after Ter-
minating Foreign CQllaboration in 
the Manufacture of Telephone 
Equipment (XXIX-1-8-73). 12i-
30. 

Collaboration arraneement by S.T.C. 
witla pharmaceutical companies 
(XXIX-3_S.73), 108. 

Committee to examine foreign • 
collaboration in Industry. (XXX 
-8.8-1;'3), 228-29. 

Conditions for rene'iNll of Foreip 
Collaboration Agreements of Tyre 
manufacturers (XXX-22_B_73), 
96-97· 

DJ.seontinulmce of Collaboration wita 
ForeilD countries in Defence Pro. 
duction <XXXIX-26-7-73), 105-
06. 

Foreign collaboration Projects (XXIX 
-25.7.73), 112.13. 

Inclusion of clause stipulating Royal-
ty payable for foreicn collaboraUon 
Aereement for use of Patent RlJbt.. 
(XXIX-25-7-73), ~-55. 

Indo..Bulgarian Joint Research and 
Development Plan, (XXIX-
-25.7-73), 96. 

Indo-Canadian Co.opetption in 
India's Efforts towards self-reliance 
(XXIX-26.7.73), 60.61. 

Indo-Italian Collaboration (XXX-'I. 
8-73), 106. . 

Indo-Polish collaboration for 
Modernisation of coal indUlltry 
(XXIX-26-7.73); 39. 

Ne,otiations with Japan for finan. 
cial and tecbnical a_tance for 
fertiliser plants (XXIX-31.7.7S), 
SO. 

Proposal for complete stoppage of 
forelID coDaboration (XXX-8_8. 
73), 11.1.17. 

Proposal for Technical CollaboratiOn 
in Private Sector with ft)reig1l 
Countriee (XXX-22-8-73), 1«-
45. 

Tenninatlon of Foreian Collaboration 
ArraDiements of Indian Te1epbone 
Industriea, Limited (XXIX-25.7-
'13), 105.011. 

FOREIGN COMPANIES: 

Arreara of Income.tax aJaillst for_ 
eign companies (XXX-17_B_73), 
110.11. 

Deuiand from Fomen on Companies 
for implementation of ShanWaI 

,Shab Committee Formula re,ard. 
inJ crude oU prices (XXIX-3l.7. 
73), 112. 

Dilution of Fore~ Equity tty I'DreiJn 
Firms (XXX-lO.B.73), 5B-59. 

Discouraging the Manu1acture of 
non_essential Commodities by For. 
~ Companies (XXXI-2.9-8-73), 
7B. 

Expansion of activiUes of the Forelp 
Monopolist Companies (XXX-7.B. 
73), 138.39. 

Expansion ot Foreign Manaeed 
Automobile Tyre Industry 
(XXIX-l.8-73). 18-26. 

Foreip Cicarette companies operat-
ing in India (XXX-17-8-'13). 122 
-24. 

Forel&n Drug Companies seekia, Ex. 
pansion of their Units (XXX-7-8. 
13), 165.68. 

Laree Houses and Foreien Compa. 
mea in Core Sector (XXX-8.8-
'13), 41.42. 

Nationalisation of Foreign on. Com-
panies (XXIX-M-'1-'1S), 137. 

Proposal to Restrict ExpanJion of 
ForeiaB Dru, Firms (XXX-7.8. 
73), 113-15. 

Refusal by foreign oil companies to 
supply Diesel in States (XXIX-
SI_7.73), 84. 

Remittances by Forei,n Companies 
under Compani.ea Act (XXXI-
31-8-'11), In. 

!temittances by Fore~ Companiel 
XXXI-31-1-'13), 130-34. 

:Remittances by Foreian companies 
wfih For.wn Majority Iharea 
(XXIX-3-1.73). 193.94. 

RemittanCb by Foreien Firms 
(XJCXI-24.8_ '13), 158. 

Remittance of Proftta earned by for. 
eiCD 011 companies (XXIX-3l-'. 
'13), ".'10. 
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FOREIGN COMPANIJIS-contd. 
~PIltriation of Funds by Foreign 

Companiu Exporting Goods from 
Iadia (XXXI-24.B.7S), 1M. 

Repatriation of Profits, Dividends 
and other Bxpeallea by Foreign 
Companies ia ladia (XXIX--27-
7.73), 138. 

Restriction Oll Repatrlatioa by 
Foreign Comp •• ies (XXXI--3-B. 
'l3), 185.61. 

Sale of Iadian products under Inter. 
national Brand by Foreign Cam· 
anies (XXIX-I..8-73), 7B.79. 

Scheme fer complete re.organiaaUon 
of the foreilD en companies ope. 
rating in India (XXX-7-B-73), 
60. 

Bettini up of Hotel and FislOO, In .. 
dw.1ry by Foreip Menopolist Com. 
panies (XXXI-7 .8.73), 131.38. 

Share of foreign companies in the 
manufacture of Toilet Article ad 
Amounts repatriated by them ab. 
road (XXXI-25.7.73), 173-75. 

Uti1isatiOJ.l. of Indian Basic Drugs by 
Foreign Dru& Companies in their 
formulations (XXIX-31.7.73), 42-
43. 

FOREIGN COUNTRIES: 
Grant of Loan and Financial Assis. 

tance to Forei&n countries by India 
(XXIX-3.1I~73), 110.11. 

Popularity of Iadiaa Randloom cloth 
in other countries (XXIX-3~8;' 
73), 131.32. 

Proposal to send Defe,ation ot Mem-
bers ot Parliament to create friend. 
ly relations with foreilD COUll tries 
(XXXI-30-B.73), .a-50. 

Repaymen, of loans liven to foreiF 
countries (XXX-17.11·73), '51-58. 

Uniformity .in oondltions Governinl 
issuance of P&IIrPorts for study in 

U. E., U. S. A. and U. S. S. R. 
(XXXI-30-1I-73), 172-73. 

FOREIGN CURR!lNCY: 
Rules Govetning tile bringing of 

Foreign Curreacies info lodia by 
Foreign Missions etc (XXXI-24-
11.73), 169; 

FOREIGN DEBATES: 
SeIzure of Foreign Currency in Delhi 

(XXXI-29.B-73), 93. 
FOREIGN DEBATES: 

CredIt from International Develop. 
ment Association CXXX-6.8.73), 
44. 

FOREIGN DELEGATIONS: 
ViSit by a delegation from Italy dur. 

ing July, 1973 (XXXI-23.8~73), 

106'.07. 
FOREIGN EXCHANGE: 

Additional Burden of Foreign Ex· 
change as a Result of the two 
Increases in prices of crude oil 
in 1973-74 (XXIX-31-7.73), 164. 

Additional foreign exchange to be 
spent on import of crude oil 
rxxIX-3.7 .73). 73~ 74. 
Allocation of Foreign Exchange for 
Hooghly Bridge in Calcutta (XXIX 
--27_7-73), 214-15. 

Allocation of Foreign Exchange to 
the Producer of Film Ulagam SIlt. 
rum valibhan (XXIX-3-8_73l. 
164-65. 

Allotment of additional foreign ex~ 
change for the import of woollen 
rags (XXXI-24-8-73), un. 

Case of violation of foreign Exchange 
Regulations alainst Shri M. G. 
Ramachandran (XXX--22-B_ 73), 
B0-81, 

Cases of violation of foreign Ex_ 
change RegulaUons in 1973 £XXX 
-22.8.73), 104. 

Foreign Exchange earned by export 
of Machinery, Raw Material etc. 
to Joint Ventures Abroad during 
1971_72 XXIX-3.B.73), 41. 

Foreign exchange earnings by Public 
and Private sector Industria 
(XXI-3·8.73), 154-55. 

Foreign Exchange Eamings during 
1973-74 (XXXI-24~8.73), 196. 

Foreign Exchange ea~s of Indian 
Industries set up Abroad (XXXI-
24.8~ 73), 143. 

Foreign exchange involved in the 
import of bulk Milk Vending Ma. 
chines (XXIX-23.7~7S). 88-91. 
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FOREIGN COMPANlES-cotl,td. FOREIGN KNOW_HOW: 

Foreign exchange required .to meet 
current year's imports (XXX-~'j-
8-73), 77. 

Fort!lgnexehlBlgespent On import ·of 
Analgin supplied to MIs. Hochest 
Pbarmaceuticals Ltd .• (XXIX-3l_ 
7-73), 51_53. 

Foreign .Exchan,e spent on tbt!! 1m_ 
POrt of Caprolactum (XXIX-31-
7-'13). 63_64. 

Foreign Tourists 1I"bo visited. India 
during 19'11·72 and 1972.'13 and 
f.,reign exchange earned (XXIX-
27.7_73), 131·32. 

Grant. of foreign exchanle to DJrec_ 
tors of ¥aruti Limited for going 
to Gennany (XXX-17-8-73), 181. 

Jadia's foreign Exchance Reserves 
jl'XXX-17-8-73), 163-64,180. 

181. 

~nqUiry into violation ot Fore~ Ex. 
chan,e .rulft by Sbri Kalyan K\1mar 

Basu (XXX-22.8-73), 104. 
Leakace of ForeiMn 'Exchan,e (XXX 

-10.8.73), 30-34. 
Unearthing of Exchange Permit Rae-

/ ket(XXX-B-B_73), 64.85. 
V Violation of famen exchange regu-

lations by Mis. Kores India 
LiQ1ited (XXIX-1.8-73), 66. 

FOREIGN EQUITY PARTICIPATION; 
. cOMMITTEE: 

Report of Committee OT! Fore~ 
Jlquity Participation in I~ lJI-
dustries (XXX;"'.22..8.73), 82-

FOREIGN EXPERTS: 

Foreign experts in Indian engqed JJ) 

Oil exploration (XXX-7 .B. 731. 
103 .. 04. 

FOREIGN INVESTMENTS: 

APprehension!! ot Japan about invest. 
ment climate in India (XXIX-3. 
8.73), 61.6:: 

Visit of Indian Official to London for 
BIIUIh loveatment (XXIX":-1.8_ 
73). 111_12. 

I 
! 
I 

PrOlress in Industrial Research to 
Reduce Dependence on Foreign 
Know.how(XXXI-29.8_7~n; 240. 

FOREIGN LOANS: 

Amount of Foreign Loans (XXX-· 
10-8_73), 101-03. 

FOREIGN MtSSIONARIES· 

ActiviUes of Foreian MiSSionaries 
XXIX-l.B.73), 132.33. 

Activities of Foreign Missionaries in 
Assam <XXtx-l.B.7S), 34. 

Activities of Forelgn Missionary Or-
ganisation (XXXI-29.8-73). 15t. 

FOREIGN MISSIONS: 
Alleged Subversive Activities by 

Peder Burleigh of U.S. Consulate 
Gelleral of Calcutta <XXIX--2-8-
73),89-'10. 

Appointment ot India per60llDel by 
Swedish Foreign Mission (XXXl-
23.8_73), 31_32. . 

Permission· for opening Branche!! by 
Foreign Missions in India (XXXI-
30.8_73), 84.65. 

Rules Governin, the bringing of 
Foreign Currencies· Into India by 
Foreign Missions etc (XXXl-24-
8.73), 169. 

Rules Governing appointment of Lo. 
cal persons by Foreign Misiso11ll in 
India (XXI-23-8-'13), 68-69 • 

FOREIGN MONEY: 
Bill on Flow of Foreign Money 

(XXXI-39.B_73), 9l. 

FOftlEIGN POLlCY: 
India's Policy towards ReliWration 

of peace and normalt':Y in Cambo. 
dia {XXXI-30_B_73). 62. 

FOREIGN SERVICE: 
Criteria for recruitment to Foreign 

ServIce (XXXI-23.8.73), 39.40. 

FOREIGN SPIE:s 
Activities of Foreign Spies and 

Agents in India (XXXI-29.8.73), 
241.. -------_. __ ._ .... _ .. _------_ .. __ ._--_._-._ .... _--_ .. - ..• _---
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FOREIGN TECHNICIANS: 

Foreign Te::hnicinns in Public and 
Private Sector (XXIX-l.7.73), 
446. 

FOREIGN TOURS: 

Ban on Foreign tours performed hy 
Ministers (XXIX-l_B_73), 136.37. 

FOR'EIGN TRADE: 

Decline in Trade with Latin 
American Countries (XXXI-
31-B-73), 23-34. 

FOREIGNERS: 

Decision t>o Issue cards to Foreign-
ers on Landing at Airports 
(XXIX-3-8-73), 127-28. 

FORESTS: 

Afforestation scheme for reduction 
of floods and silting of River 
Beds (XXIX-30-'1-73), 65. 

Forest Cleared in little Andamans 
for settlement of Nicobar Island 

and Revenue derived therefrom 
eXXX-2'O-8-73), 56-57. 

Plantation of Kair Forests to 
attract rainfall (XXlX-30-'1-'13). 
1615. 

S&eps to improve forest wealtb of 
Gujarat. (XXX-20-8-'13), 59-60. 

World Bank Aid for forest deve-
lopment plans in India. (XXX-
1'1-8-73), 141-42. 

J'ORGERY: 

Pro.ecution of a PerS1)D in BOm-
bay for Forging P.M's Signature. 
(XXX"":22-8-73), 178-'19.--

J'ORWARD MARKET TRADE: 

ClOSing of Forward Market-Trade 
in Agricultural Commodities .. 
eXXX~17-B-'13), 158. 

FOUNDRIES: 

Grave sit·uation in foundries In 
WeSt Benga) due to coke shor. 
tage, <XXIX-I-B. 'l3), 5iL 

FOUNDRY FORGE PLANT: 
Installation of Foundry Forge 

Plant (XXX-9-B-'13), 101-02. 

FRANCE: 

India's Plea to France and China 
to sign Nuclear (XXXI-a0-8--73L 
1-5. 

FRAUDS: 

S.B.L Study to Eliminate Frauds 
on Banks (XXIX-3-8--73). 
84-B5. 

FREE TRADE ZONES. (XXX-
10-B-73), 187. 

FREEDOM FIGHTERS: 

Allotment of Land to Freedom 
Fighters for construction ot 
Houses (XXIX-I-8-73), l'l6-'1'1. 

Applications for Grant of. Pension 
to Freedom Fighters. (XXXI-
29-B-73), 103. 

Alsiltance to Mysore far bringinl 
out ''Who is Who" of Freedom 
Fighters. (XXIX-25-7-73>, 13'1. 

Award of Tamra Patras and Grant 
of Pensions to wrong perSOJl8 In 
Delhi. (XXX---a-8-'13), 172-73. 

Awarcl of Tamra Patras to Freedom 
Fighters by Delhi Administra-
tion. (XXX---a-B-73), 182. 

Benefits to Freedom Fighters in 
Government Service. (XXXI-
29-8-73), 104. 

Biographical sketches of freedom 
fighters. <XXIX-1-8-73), 178-

• Til. 
Committee to review the aPl»lic:a-

tione of EX.J:NA personnel for 
freed4lm figlitersjPensions. (XXX 
-22-B-'13) I 168. 

Complaints against tfte' Grant of 
Pensions to Persons not eligible 
as Freedom Fighters. (XXX-
22-8-73), 183~84. 

COlnplaints Resardine Award of 
Tamra Patra to wrong Persons. 
(XXIX-I-8-?3), 147_48. 
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FREEDOM FIGHTERS-contd. .. 

Conference of Freedom Filhter. ill 
Delhi. (XXXI--29-8-73). ,113. 

Dimculties experienced by Free-
• clom Fi8'hten while receivtna 

pensions. (XXX---D-8-73). 1M, 
~on of periOd for receipt of 

applications for Grant of Pension 
to Freedom F~hters. <xxx-
8-8-73), 14--2Z. 

Facilities Provided to I'reedom 
~hters. (lCXlJ[--I-B-73). 170, 

Freedom Fighters for Akola rmd 
Nqpur Districts of Madhya Pra-
desh. (XXIX--l-8-73), 55-58. 

Grant of Freedom Fighters' Pen-
aion to Ex-INA PersOlllleL 
(XXX-22-8-73). lOlL 

Grant of Pension to Freedom 
l'ilbters. (XXIX--26-7-73). 90-
94; (XXXI-29-8-73). 161. 

Grant of Pension to Freedom 
l'iahters amcmpt Memben of 
Pvliament and State Leplaturea 
(JCXJJC-I-8-73), 177-78; (~ 
-29-8-73). 11Z. 

Grant of Pension to Freedom 
Fighters from Bihar. {XXIX-

25-7-73),107. 
Grant of Pension to Freedom 

J'ith,t.era from Faizabad Distrlcl. 
U.P., (XXXI-29-8-78>, l11e. 

Grant of Pension to Freedom 
J'iehters from Palamau (Bihar,. 
(XXX-B-B-73), 165-88. 

Grant of Pension to J'reedom 
J'Jihters in Government Service. 
(XXX-8-B-73).51-51. 

Petitions for grant of pellSion to 
freedom fighters. (XXX-22 ..... 
78), 23-31. 

Proposal to record the experience 
of the freedom fighters. (XXIX-
26-7-73), 192-93. 

Provision for free education to 
c:bildren of Freedom FiPtera. 
(~--6-8-73), 76-77. 

Speed)' disposal of app1ic9tiona for '1 
Grant of Pension to Freedom 
fighters. (XXIX-1-8-73), 95-911. , 

FREEDOM FIGH'1'ERS--con.td . 
Status of Adivasis of Surguja and 

Bastar Distrii!ta who revolted 
against Britisher. in 1910 as Free-
dom Fighters. (XXXI-29-8-73). 
20&. 

Debate. 
Extension of period for receipt of 

Applications for grant of Pension 
to Freedom J'iihters (liAR) 
(Dis). (XXX-22-8-73), 341--68. 

FREEDOM STRUGGLE; 

Misuse of a1locstion meant fOr stag-
ing Plays concerning India's 
Freedom struggle. by Song and 
Drama Division. (XXIX-I-B-73), 
1'19. 

FRUITS: 
Ban on export of Fruits due .. "to 

sborta&e of Food. (XXX __ I3-B-
T3), 107-08, 

FUEL: • 
Plan for Power and fuel in the 

country. (XXlX-1-8-73). 87. 

FUEL POLICY: 

Report of Committee on Fuel Policy. 
(XX'lX--2-B-73), 199. 

FURNACES: 

Idle melting Furnaces in Bharat 
Ophthalmic Glass Limited. Durga_ 
pur. (XXlX--1-8-73). 153--55. 

FURNACE OIL: 

Shortage of furnace on in Gujarat 
industries. (XXIX-25-'l-73), 194. 

FtJRN'I'l'UKE: 
Export of Furniture. 

31-8-73), 101-f02. 

G 

GAME BIRDS: 

(XXXI-

Game Birda beIq served in HolelB 
in the country despite ban on 
their sale (XXXI-31.8.73). 110. 



GAN1>AK: 

Coniltrucllon of Bridge over Gandak 
(XXX-7.B-73), 34. 

'GANDAK PROJECT: 

Enquiry into . Bungling. in the imple. 
mentation. of Gandak Project 
(XXIX-Sl.7.7S), 57. 

GANESH FLOUR MILLS, DELHI: 

Purchase ot Cement in Black Mar. 
ket by Ganem Flour Mills, 
Delhi. Managed r:v utc of India 
(XXrX-25-7-73), 140.41. 

Ganga Ba;.;in Commission (XXX-
7 ~8.73), 198'.99. 

GAR lin HAATO PLANS: 

O.Jt in "Garlbi Hatao" Plans· (XXX-
22.8-73), 129-30. 

GAS: 

Requirement of Gas ror Cblte.oven 
and Blast Furnace of Durgapur 
Steel Plant (XXX- -9· 8.73), 99. 

GASLASER: 

ManUfactUre of Gas Laser Developed 
by the 'Nalional Physical 'Labora. 
tory (XXX-2.2.8.73>, 117. 

GENERAL INSURANCI£ CORPORA-
TION: 

Submission of Annual report by Ge-
neral Insux:ance Corporation 
(XXJX-S.8~78), 160. 

GENEVA: 

Arrangement to bar-die labour port_ 
taUo in Indian Mission at Geneva 
\XXIX-2_B_ 7S), 189. 

GEOLOGICAL SURVEY: 

Geoto,ical Survey of Nagaland 
OCXIX~26.7 ·73), 46. 

LaI'8e Tracts in the country not yet 
SUrveyee Geologically (XXX-IS-
8.73), 135.36. 

Burv.,. conducted by Geologic:!l Sur-
vey of M.P. for Zinc, Cotton and 
Oil WeI1l(XXXI~l!3.1!.73), 98. 

2697 x.s:..a. 

t .... 

GERMANY: 

A~ual General Meeting of Indo 
German Chamber of COuJmerce 
held In' aombay. (XXX-l'l::S.73), 
151. 

U1IULlaf}}O UOU8llIOA8lI 10 13aKl 
Currency on Indo·German Trade. 
(XXXI-24-6-73),208. 

GHAGRA RIVER: 
SW"Yey tol'tart Watef'·TfaQqJort 

from Patna to Ayedhya,in:Gba.ra 
River. (XXX-zti-6-73),3S·39, 

GHAZIABAD~ 

Re,ional Office of LabOur Bureau at 
Ghaziabad (XXIX-B.7.73), 174. 
75. 

Installation of street poles ~dper. 
manent domestic power cOmi~c. 
lions in Raj Nagar, Gbaziabad 
(XXIX-24.7 -73), 72. 

Raj Nagar colony of. Ghaziabad· 1m-
. provement TnlSi (XXIX-SO.7.73). 
98. 

GHOSH. SHIU SUBODH KUMAR: 

AlI8istance to Professor Subodk 
Kumar Ghosh for new tecluUque 
In Artificial Rain (XXX-tO.B.7S). 
80. 

GOA: 

Complaints Regarding CI_nsblp of 
President of Mapusa MUnicipal 
Council (XXX~22.8~ 7:;), . 191. 

GOA FERTILISER PROJECT." 

Delay In setting up oftb.e· Goa. Fer. 
trlizer Project by a Jap8Dese Firm 
(XXX-7.8.73), 190. . 

GOBIND SAGAR~· 

Proposal to purehlUie two motor laun. 
ches for Goblnd Sagar lake for 
Promotion of Tourism (XXIX-
27.7.73), 155. 

GODAVARI BARRAGE: 

Wale-.r utilisatitln of the Godav.ari 
Barrage Project (XXXT-28.8. 
73), 29-30. . 
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GODAVARI DIVERSION SCHDm: 
Deferment of Godavari Diversion 
. Scheme to ensure 1\"8wr 1UPPb' to 
: . the proposed steel plant (XXX-

9.8. '13), 95.96. 

GOLD: 

, RIM in Price of Gold (XXXI-31.8-
. 73), 121-23, 

GOLD MINE(S): 

GoJdMine found near Umarkot, 
Oriaa (XXX-9-8-73J, 132·33. 

MiniDI operations at Ramql.ri Gold 
Mines. Mmtapur District, Andhra 
Pradesh (XXXI--30-8-';'3), 169. 

GOMATI HYDEL PROJECT DUMBO-
ROO (TRlPURA) (XXIX-
31.'1-73), 195·96. 

GOOD YEAR: 
Cloture of Good Year Unit at Farida. 

bad (XXX-9.1_73), 171. 

Remittances by Dunlop, Firestones, 
Good Year and Ceat (XXIX-3· 
8.'13), '"--'6. 

GORAKHPtJR FERTILIZER FAC· 
TORY: 
Expansion of the Gorakhpur Ferti1l-

er facto1'7 (XXX-7.8-73), 110. 

GOURIPUR CONTAINER ANi> CLO. 
sum: LTD. 
NOD.Pqment of Workers' Dues In 

Gouripur Container and Closure 
Ltd .. West Bengal (XXX-9·8-73), 
147. 

GOVT, ACCOMMODATION: 
AlIeIed DilCrimination in Glazing of 

verandahs of Government Quarter. 
(XXX1--27.8.73>, 185. 

Allotment of Govertunent Accom. 
modation to ita employees (XXIX 
-23.7.73), 92. 

Allotment of Government Accommo-
dation to Police Personnel 
(X?CX-8~8-73), 169.70 

Construction and aD.o~ent of Quar. 
ters durin, 1972. (XXX!-27.'.73). 
187. 

GOVT. ACCOMMODATION-eontd. 
Construction of Quarters for Govern. 

ment employees in Delhi (XXX!-
2'1.8.73), 182. 

Construction of &taft quarter. for 
Employees of OtDce of Cenrlal 
Provident Fund Commis$Joner 
(XXX-9_8.73>, 133.34. 

Enquiry a,ainst Inferior COIlItruction 
of quarters in DIZ Area. New Delhi 
(XXIX-SO. 7 -73), 56. 

Housin, Plan tor Government Ernp. 
lo,Jees in Doldrums due to cut in 
Allocation (XXX-13->9 •. 73), 
184-85. 

Living Area of quarters for C1a8I IV 
Employees (XXXI-27.8-73), 196. 

Loss of Revellue to Government in 
case quarters are not accepted by 
the allottees (XXX-13.8.73), 
.7. 

Office building and stall quarters for 
R.P.F.C. Trlvandrum (XXIX-26. 
7.73), t3. 

Out of (urn anotment of Govern. 
ment Accommodation on Medical 
Grounds (XXXI-27_8.73), lBO. 

Revision of existing policy for aUot. 
ment of Government Accommoda. 
tion (XXIX-23.7.73). 184. 

Solution of HouSing Problem of 
Deptt. of Atomic EBerlY (XXIX-
25.7.73), 150_51. 

GOVERNMENT ADVl!.'RTlSE· 
MENT(S): 
Basis tor releasln, advert..isemeata to 

Dailies, Weeklies, and monthlies by 
the Director of Audio Visual Pub. 
licity (XXX-8.8.73), 202.03. 

GOVT. APPOINTMENTS: 
Appointment to Post ofChait'lll&. 

Commission for Scientific aDd 
Technical Terminolo". (XXXI-
27.8.73), 190. 

GOVERNMENT DEPARTMENT: 
Ad hoc PromotioQs to Economic Itl. 

veatigatora Grade 1 in Department 
of Labour (XXIX-2S.7."!'. 1'11. 
76. 

Atomic Energy Department', Propo. 
sals for Fifth PIan (XXJX-2S.7. 
73), 149.50. 



SUJlJEC'l' INDEX 

GOVT. ·OEPARTMENT---£ontd. 

'Explanation of some Gazetted O~_ 
cers in Department of Rehabillta. 
tion for Alle,ed Irregularities 
(XXIX-26_7_7S), 140-41. 

FinalisaUoD of Report by JRD Tata 
COmmittee appointed ~ review 
the fuDctioning of Civil Aviation 
Department (XXX-17-8.73), 79-
80. 

Non_Appointment of Stalf for Pro-
pagatiOll of Hindi in Labour Bu. 
reau (XXlX-26-7.n), 176_'17. 

Proposal to merge foreign service 
win,. (XXXI-3~8-73), 81. 

Recruitment in Defence Department 
(XXXI-30-8·73), 168-69. 

Relional Olftce of Labour BUreau at 
Gha:r.iabad (XXlX-26_7-73), 174_ 
75. 

Solution of Housing Problem of 
Deptt. of Atomic Energy (XXIX 
---25-7.73), 150-51. 

Space Department's proposals for 
Fifth Plan (XXlX-25-7-73), 150. 

Study of Industrlal Relations by Eva-
luation Wing (XXIX-26-7.73), 
134_35-

Tours Undertaken by Higher Olfi_ 
cers III Health Department in Nor-
thern Area of Northel1 Railway 
(XXIX-31.7.73), 100.01. 

GOVERNMENT EMPLOYEES 

Action proposed to be taken by c;ov-
emment agalnst Hindi Olftcer in 
the Ministry of Finance in view of 
Adverse Remarks made in the 
Judgment of High Court of Delhi 
<XXXl-31-8_73), 98. 

A.1l hoc Appointment in the Grade of 
LDC in the Ministries/Depart. 
ments (XXX-22-8-731. 155-56. 

A.d hQC Promotions to Economic In-
vestigators Grade I in Department 
of Labour (XXL'X-.26-7.',3) 175-78. ., 

Air conditioned Room~ of Senior 
Officers 811d !'y'(inist';~ (XXX---

'<L 20.8-73), 104. 

GOVERNMENT 
contd. 

EMPLOYEES-

Allegations made by All India COB-
federation of Government Ofticera 
Association against Government 
for their policy of prevarication, 
suppressiOn of truta. miNM et 
mass media etc., (XXXI-29.S.73), 
16---22. 

Appointment of retired ,overnmen* 
Officers to Ambassadorial . posts 
CXXXI-23-8-73) 411.5'. 

Arrest of President of UP State Em~ 
loyees Joint O;mncil (xxx-
8-8-73), 190. 

Charter of Demands received from 
the Federation of Engineers aDd 
Technical Officers (XXIX-
25.7-73), 165. 

Compensation payable to Central 
Government Employees in vie,v of 
rise in prices (XXIX~2t~ 7-73), 
lIH.62. 

Complaints from Foreign SerViee am. 
(!ers against Deployment of retired 
Civil Servants on Diplomatic AIr 
sign'menls (XXXI-30~8-73), 98. 
99. 

Confirmation ot Stall workiq in Ge. 
neral seniority list (XXX-
7.8-73), 46. 

Conftrmation of Work-marced std 
of Arunachal Pradesh Circles of 
CPWD (XXIX-23·1-73), H. 

Confli.ct iJetween Technocrats afld 
lAS Officers tXXIX-25.7-.73), 1M. 
65. 

Construction of Houses for ceotral 
Govemment employeell )9B.III1. 

Creation df Non.Plan POsta ot Secre-
tariat nature of work as Plan. Pollt. 
(XXX~10.8-73). 182. 

Demand made by Central GoVera. 
ment Employees in regard to link. 
ing of D.A. with rise in cost of 
living (XXX-17-8.73), 175-78. 

Departmental Promotions of Assistnt 
Provident Commissioner Grade I 
(XXXI-30.B.73), 89_90. 

Directive issued to Central Govera-
ment Employees not to enga,ce 
themselves in· any political activity 
XXIX-25-7-73), 178.79 



u6 SUBJECT INDEX 

GOVT: DCPLOYBJ:S-...eOfttd.· 
Directive iNueci to Go~t ... 
... te DOt to. participate in any 
political movements or ac.tivity 
(~28WS-73), 117. 

Boaaom1c BardabiJlS·heed by Gov· 
eI'DIDedt/lfoo.Govertlment EmP-
lO:YeeB in fixed Income l1'Oup 
(XXIX-3.a.73), 142-43. 

axplanation of lOme Guettecl om· 
eftS In Department of ltebabOlta. 
UCla fOr.A1leted InelUlarities 
lXXOC-Z6.7-73), 140.41 

J::itteDaiOIl If8!lted to director gene.. 
l'tI1 ~ Meteoroloaical Department 
(XXX-Io-B.73), 159. 

,..mily PeDslon scheme 10 WOIS-
charged .wr Of Deptt. of A,rchaeo-
loIy (XXX-l3-8.T3), 51. 

l'UUo,up 0% Vacancies of Gazetted 
ancl Non-Gazetted ofIleers Retir. 
ing during 1m and 19'74 (XXXI-
"~"3). 23~. 
~ of Service Ad for Central 

Covemment employes <XXIX-
1-8-73), 1HO-n. 

Griev8bCl!' of Employee. in Danda. 
kaa:maaya ProjeCt (XXX-"'71). 
18. 

BoulliDl Plan for ~vernmeDrEmp.. 
lo7ft8 in Doldrums due to cut in 
AD~ation (XXX-13.8-73), 184 ... 

lDcreue in the number of Women 
employees and Gazetted Officers 
in Central Government (XXIX-
2-8-71Jl, tn . 

Laboratory Attendants .and Labora. 
tory Clerks \\'orkfDC in the CeDtral 
bclae and Customs (XXXl-
U.S·'l3). 93. 

lIiIemorandwn received frOID the emp. 
loyees of Jabalpur Ordnance Fac· 
tOry apinst some officers of Depot 
(XXXI-'30.8.7!J), 117·18. 

Memorandum to Prime MinJ8ter N-
Jardine problems of Claw 'B' 
FOM~ Secvice Oftlcers (XXXI-
30 .. 8-'13), .a7. 

Misuse of medical reimbw'lement 
Qstem and overtime -allowance 
XXX-&..8-73), 162.08. 

OIIkials compulliOry retJred or forced 
to Pmo,eeed on lone leave. in Uttar 
Pradesh <XX!X-25-7-'13), 15'7. 

I 

.\ 
I 
I 

GOVT: EMPLoYEES-.contd. 
Overtime allowance paid in vanous 

Miniatries and departmeDts of 
Central Government (XXIX-
27.7·73), 199-200. 

Overtime 'allowance paid to Central 
,ovemmentemployee, (XXX-
17.8·'13)" 1111.62. 

Pay of lAS and. IPS Offtcers In states 
and Central Governments (XX!x-
25.7.73), 86.87. 

. Payment of Bonus to Central Govern. 
'ment Employees dOSGifted as 
Workera' (XXX-17-8·73), 174· 
75. 

Procedure of R~t'ruitment of Inves. 
tigators Grade II (XXXI-
.23·8-73), 107.08. 

Property statements of Govenunent 
employees (XX~-8-8. 73). :;3·54. 

Proposal to drop the c:ueqainlt 
Hindi Oftlcer in the Ministry of 
Finance (XXXI-31.S.73),· 97.98. 

Recolllition of Government Employe. 
eIJ Auociation (XXXI-29-8-73). 81. 

Regular and Non.regular Employees 
in Government of India (XXX-
9·8.73), 48-50. 

Reimbursement of Medical Bills of 
Staff and Offtcers in Bihar Circle 
(XXXI-29.8·73), 193. 

Representation from Employees of 
Tourism Department regardin, Ir-
regularities in the maintenance of 
~o pointConUnunal Roster in res. 
pect of Upper. Division Clerks 
(XXXI-24.8.73), 171. 

Representation given by Employees 
of Vikram Sarabhai Space Centre 
at Thumba (XXIX-I.B.73), 48-49. 

Retenaion of .certain Ministerial Ap. 
pointees of 1937.38 upto 560 years 
in Government Ser'iee (XXX-
29.8.73). 11S3. 

Review of the Present Policy for Re. 
taining Government quarters b'y 
Employees who have built their 
own houses on, Government loan 
(XXX-2o-8.73i. 129.30. 

Sanctioning of Interim Relief to 
Government employees as· a result 
of rise in priCe ,indmc (XXXI-
31·8-73), 188. 
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GOVERNMENT EMPLOYEES--contd. 

Separate pools for offices and variolll 
Departments of the Government ut 
India \XXX-6.B-73), 216-17. 

Stagnation of AssiStants in centrlAl 
Government Offl.ces (XXX-B-I. 
73), 126-27. 

Stay of High Officials of Medical De. 
partment at the same station lD 
Northern Railway (XXIX-
31.7.73), 99. 

Threatened strike by Central Gov. 
ernment emplo"eea qain8t the re-
commendations of the Third PH' 
Commission (XXX-I6-6-73), 30. 

Trainln&" of Economic Investigaton 
Grade 1: and II to improve their 
efficiency XXXI-23.B-?3}, 109.10 

Grant of Additional Dearn8SS Allow. 
ance to Central Government Emp· 
loyees (St) (XXX!-5-9.73). 34.35. 

Rajast'ban state Employees' strike 
(XXIX-24.7.73), 241-42. . 

GOVERNMENT. MANAGED 
ASSOCIATION: 

MILLS 

Inaui\lration of Government.mana .... 
ed mill Association (XXX-22~ 
73), 76.77. 

GOVERNMENT OF INDIA PRESS: 

Posts of General Manager in Govern. 
ment of India Presses (XXX-20-8. 
1:;). 117-18. 

GOVERNMENT OFFIC!'S: 

Cntation of Secretariat Post. in Non-
secretariat and Technical CadlW 
(XXX--8.S'.73). 191. 

Employees workinl lnttle Depart. 
ment of Transport {XXIX-30·7. 
73), 169. 

. Seven day1l\-eek (XXX-16-8.73), aL 
34. 

Stagnation of Assistant. in central 
Government Offices ~XXX-8·'· 
73), 126-21. 

Incr~ in Aae Limit for Entry into 
Government Service in Oriasa 
(XXXI-28.-8~13), 89. -----.;.----,---- - .. ---.. -
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GOvERNMENT UND!RTAKINGS: 

Separate company Law for GoverJlo-
. ment UndertwnlS (XXIX-a+1. 
13), 11. 

GOVEaNOR(S) ; 

Appointment Of Guvernors (XXXI 
-29-8.73>, 201. 

GRAMOPHONE COMPANIES: 

Payment of Royalty to Gramophone 
compames for playing tbeIr re-
cords in the Radio Proaraamnea 
(xx'X-2l1.B.731, 19-a 

GRAMOPHONE RECORDS: 

Monopoly of EMI/HMV In G...-. 
phone Recorda (XXJX-l~1_1'), 
IINl. 

GRAND HOTEL SIMLA: 
Suits in Grand Hotel Simla for Gcw. 

emment emplo~. IXXX-l .... 
73), 215-1 •. 

GRATUITY ACT: 

Amendment of Gratu1t)' Act (XXXI-
30.8-73), 141. 

Application of Proviclent Fund An 
and GratUity Act to c~atlc:.
Industry (XXXI-lI:;.Fl3l, 'no 

GRA"TUITY SCHEME: 

Gratuity Scheme in Coal Mina (XXX 
-9.8.73), 71. 

'GREEN REVOLUTION: 

Need to .trenltben Green Revolutiaa 
XXX-20-8.'l3)' 37-38-

GRESHAM AND CRAVEN OF tNDlA 
LTD: 

Full TaIr.e ·over efGrelham JIIld Cra-
VeD of IncUa (Private) l..td.. Ce1-
Ntta (XXIX-2.8-.,S), 93.14 

"GlUH KALYAN KENDRA": 

OIfer toDelbi Administrat.icm an4 
Central Social Welfare Board 10 
take over the mana •• ment of 
Grib Xalyan Kendra SXXXl-.. 
8.'73), .80. ---.-- ---._--_. ----.-



lI8 SUBJECT INl>EX 

GROUND WATER: 

Expenditure on the Workin&. of 
Ground Water Department <XXXI 
-27_1.73), 17. 

Stud,. of Drainace of iround water 
Relourcell throUih Tube Wens 
(l(XJ{-13.8-73),207. 

GROUNDNUTS: 
New. item captioned Groundnut is 

J'oisonows whenmwiled (XXXI-
27-1-73), 100. 

", Price of Groundnut oil in Gujarat 
aad other' StatH (XXIX-23-7.73 
28t. 

Production and Acreaae of Ground-
.utdurin& 1972-73 (XXlX-20-7-
'1'3), 111. 

Sclleme to increase the yield of 
Groandnut (XXX-20-6.73), 153-
M. 

Sei%ure of Haarded Groundnut Baas 
(XXXl-27.8-73). IS!> 

Silortfall In the Production of 
Groundnut in Gujarat, Mysore, and 
Andhra Pradesh dUe to droueht 
eXXIX-30.7.73) 202. 

Debate.! 
lleported Refusal b-; Port and Dock 

workers' Federation to load rice 
and 1T0un4nuttl on shlps bound for 
~- countries (CA) (XXX-'i. 
.·m!), 214-36. 

GROUNDNUT CAKE: 
-Export at Ground·NIlt Cake and its 

dect on Local availability (XXX 
,';" .:.-f-I.13), 100..51 

GUJARAT' 
" -Acu~lIlortall! of seeds aDd fertili-
, , zera in Pancha'lal District and its 

eftects on sowin, operations : j 
, '(~-13-8-73), 179..80. 

Aill te Gujarat for Educated Unemp. 
loyed <JtXx-'-8-1.73), 71.72. 

Allocation of Funds lor Development 
• f Industries in Gujarat under 
J'ifdlPlan (XXXI-29-8-73), 176. 

Aanouncement by RBI prohibltinC 
acceptance ofFresb Deposits by 
Cuj .. .rat Saving Unit PrIvate Ltd .. 
<XXX-n-B.73), 161.18. 

GUJARA1': 
Arrest of Smugglers in Saurashtra 

(XXX-3-8·73), 152.5::. 
Bill on secondary education in Guj". 

rat for Cenire.s consent (XXIX-
1·8.73), 76.77. 

Cases of smuggling detected in Guja-
rat (XXIX-S.8.73), 179-80. 

Central Assistance for setting up an 
Institute for Training Craftsmen in 
Petro. chemicals and Chemicals Te-
chnology in Gujarat (XXIX-24-
7.73), 105. 

Central team to inspect switcnyard 
near Tarapur and the Power reo 
ceiving station at 'Navasari tXXIX 
-24-7.73), 20::. 

Construction of Road over bridgt'..s at 
Vavla Maninagar and Rajkot in 
Gujarat (XXXI-28-8.73), 60. 

Countlng of Ballot Papers in Delhi 
in respect of Gujarat Congress Le. 
gislative Party 'Election (XXXJ-
30.8-73), 125. 

Crisis lD Gujarat Refinery and Guja. 
rat state Fertilizer Company due 
to Tidal ElIeet (XXIX-24-7.'I'~), 
185. 

Damage to Cotton Seedlings in GUja-
rat due to Nannadn floods (XXXI 
-27.8.73), 72. 

Delay in Starting Production at the 
C'apro.lactum plant in Gujarat 
(XXrX-24-7-73), 202. 

Demand o! Gujarat for funds to meet 
severe drought (XXX-13.9.73), 
30.31. 

Demand of Gujarat State for hard 
COKe and steam coal during 1973· 
74 (XXX--9-8.73), 76. 

Destruction of Cement 'Tn Surat, Gu. 
jarat (XXX-8.8-73), 65.66. 

Development of Backwara DtlItrlcts 
of aujarat (XXIX-25-7. 73), 21-
25 . 

Development of Breach (Gujarat) 
<XXIX-.l.8_73). 92. 

Development of PipaV3v and Salaya 
in Gujarat as Direct Bertbllll Poet 
(XXX-6.8.73), ~5. .. .~ . ------_._-._-------_._---



SUBJECT INDIIK 

GUJARAT-contd. 
TlIstrihution ot Steel in Gujarat 

(XXIX-2-8-73). 157-58. 
Elfp(·( m shortage of cement on Pro-

ject~ in Gujarat (XXiX-I-8-73), 
63-1t4. 

€ngineel'inl Units of Qujarat hit b1 
IIhortage of pig iron (XXX-IJ..8-
73), AS_gO 

EstablillUnent of Shipyards 
Fittb Plan in Gujarat 
(XXX-6-B_73), 97. 

during 
States 

Export of fish by Gujarat State 
(XXXI-31-B-73), 189. 

Financial assistance for modernisa_ 
tion of Police Force in Gujai'at 
(XXIX-25-'1-73), 193. 

Good performance of Qujarat Export 
Corporation (XXXI-24-B-73), 68. 

Gujarat Programme for Labour Re-
forms (XXIX-26-7-73), 164. 

Gujarat Scheme for Repatriates from 
Uganda (XXIX-26-'1-73). 118_19. 

Gujarat sclaeme for providine emp-
loyment to educated unemployed 
(XXIX-I_B_73),59-60. 

Help to Farmers in Gujarat for bet-
ter crops' prospects (XXX-6-8-73), 
173-77. 

; 

I 
Ineome_tax defaulters in Gujarat I 

(XXXI--31-B-73), 189. Ii 

Increase of Loans in 
Sector in Gujarat 
7S), 43. 

Co-operative 
(XXXI-3I-B-

msoection of Switch yards near Ta_ 
rapur and the Power ReceJvin, 
stations at Navari, Gujarat by a 
Team of Experts (XXIX-25-7-73). 
148_49. 

Interception of truck carrying Japa-
nese Textiles by custom authori-
ties in Broach (Gujarat) (XXX-
l~B-1S), 156-57. 

Loan given by Nationalised Banks to 
persons in GUjarat Dlatrictbaving 
lelll than Five Bi,bas of land 
(XXXI-2!t;.8-73), 182. 

I 
I 

GUJ ARAT-c07ttd. 
Loss lIuft'ered ,by Q-o-NCC IU1d Guja-

rat Refinery due to faUure of 
Power Supply (XXIX-'-31_7_:73), 
86-17. 

Medium of Instructions in CeD~ 
Schools in Gujarat (XXXI-2'1-
8-73), 109. 

MIcro. Wave system in Major cities 
of Gujarat (XXIX-l_8-73), 6B-f9. 

News-Item Child Marria'l!a still 
common in Gujarat (XXX-'1_'" 
73), 76-71. 

Permission to Vanaspati Manufactur_ 
erll in Gujarat to increase quantum 
of Mustard Oil aad reJeue of 
rapeseed to them (XXIX-23-'1-
73), 240. 

Plant for Components 'of Artificial 
limbs in Gujarat (XXX-:l2-8_'7S), 
109. 

Price of Groundnut oil in Gujarat 
and other states (XXIX-23_7_73), 
239. 

Project Appraisal Cell set up In 
Gujarat to evaluate various sche-
mes in Fifth Plan (XXIX-25_7-
73), 180. 

Proposal from Gujerat Government 
for Development of Ratanmal Hills 
as a Hill Station for Tourists 
(XXXI-24-B-73) 31. 

Proposal from Guiuataovernment 
to import Butter Oil (XXIX-30-
7-7S), 203. 

Provision of Public Cali 
Saputara Girlnalar, 
(XXXI-29_B_73), B6 

Oftlce at 
Gujarat 

Purehase -IQf Oilcakr.s by Qujarat 
A8ro Industries for Export (XXX 
-6-8-73), 58. ' 

Quantity of Coal and Coke supplied 
to GUjarat (XXX~_73), 88_0. 

Quantity of Hard Coke and Steam 
Coal supplied to Gujerat (XXX-
"-1_73), 126-27. 

Recommendations of Central' Team 
to study scarcity condition in Gu_ 
jarat (XXIX-27-?_?!), 53. 

Requirement and supply of cement 
to Gujarat (XXIX-I-B-'13), 70. 

Rise in prices in Gujarat (XXIX-
27_7_73), 221-22. 



C;tJJ~~~ntd. 

I!iettjQC . UP of a Mini FertiUzer Plant 
at 'ttimuru' in JunathadlJlsttiet 
(DlX--.a1-1-'13),1~. 

Setting up of Heavy mtiustries in 
G\Quat ,during .th· and . 5th Plans. 
,(XXX"-9-8~ 13), 180 .. 81. 

Setting up of Heavy Water 'Project in 
.a.roda (XXX.....a..a-73).58.fllI. 

Se.t.tfng up of Maritime Boatds to .run 
lItinor ~ tntennecllate Porta in 
Gujarat <XXX-13-3-73), 17~79. 

SettiBg·up ·of more power plants in 
Guianit (XXIX-24.1-73). 155. 

s.t~ ~p of ~ 11 ,Scale indl.Uitries 
in Backwal'ii Areas of Gujarat 
(xx.IJt-25-7.73), 181·82. 

Sbartage of furnace oi! ill Gujarat 
industries (XXIX-"-25 .7.73), 1M. 
~ ~ C;lleek ·sm~ .in Gu,iarat 

(XXIX-3-!l.7.3), 153-54. 

SIeps to improve forellt wealth of 
Gujanat (XXX--20..a-73). 6Hl. 

Stoppace of Production in Ceramics 
lndustrialCentre at Than' in 
Surendanagar DMt. (Gujarat) 
due to shortage ... 1 coal (XXIX-
2-8-13). 4$..$0. 

Submission of stuQy report by Guja-
rat Government rqardiqaetting 
of Shipyard at Tapti (XXI)f;~O. 
7.73). 41. 

Supply of adequate quantity 'l1f'1'm-
proved Edible olf to Vanaspati 

. ~12facturer& in Gujarat (XXlX 
-23-7-'13), 187. 

~ of· import,edFertJli~ to 
~~at, (;overnmeat duriDJI 1972. 
7~,.(~~8.73). 87. 

Suppl" of Power to G\!jaratfrom 
Tarapur Atomic :Power Sta1ton 
lXkX-4I-+73),5'l-58. 

Swply 'Qf Wheat to'hljarat fOr the 
year '1J73..,7!l (XXXIX.;;...30-7.73). 
»". 

SurVey for Shantalaji~.-
x..vapj new 1lail'A'~ li."ie in 
Gujarat <XXXI-4U··73). 170, 

--------------.------~-------
GUJARAT-cantd. 

Tube wen linldna scheme inGu,J.a-
rat and requeat for Central A:kI 
therefore (XXX-13-8-73). 04,-65. 

vilit of Central Experts tolQlavilapr 
for aettinl up of MachineTooli 
Factory (XXX~.8. '13). 90. 

Water Famine i& Bbavnacar ViUa,ps 
in Gujarat (XXIX-30.,;7·73). 16 . 

Working bours for· Jnduslrial·~bour 
,XXX--9..a.73), 90-91. . 

Debate 
Acute shortage of coal in Gujarat 

(Rule 377) (XXX-8-8.'13), 2i9-
60. 

Financial Assistance for Mo<:lernilUl. 
tion of Police Fo.rre in ' Gujarat 
mAH DIS) . (XXIX.....;a·8...:13). 
32~8. 

i GUJARAT STATE FERTILIZER' COM. 
I,' . PANYLTD.: 

Probe into delay insett.i~ up of~e . 
Caprolactam Plant for Gujarat 

, State· Fertilizers Comr.any Limited· 

II (XXX-'1.8.13), 23-26. 
GUkU GOBIND SINGH MEJ.)ICAL 

i COLLE(,iiE: 
i 
I 

I 
I 

Guru Gobind Singh' Medical CoIlete. 
Faridabact (ST) (XXXI-29-8_73), 
246:-58. 

GWALIOR: . 
Bomb found on Track near Dabra . 

Tehs.J in QwaIior Dialrictin .tune," 
1975 (XXIX-31.'1-13). 49.50. 

GWALIOR. RAYON MAVOOR: 
Lock.out in Pulp division of GwaUor 

Rayon Mavoor (XXXI-23-8.73), 
'1172. 

• 
MonoPolY o! EMI fllMV in<kllftlo.. ,.boDe ~ (8T) (XXXl......a-u-

73). 2S-I1J. 
H~! 

Commencement of. Ptocluction at the 
HeIdia Petro.Chemital CQIl\Plex 
<lQQX ..... I1-,.'l.'l3), .1Ith". 

COrrtmilllicllliDI ·Of Haldia DoekPm-
jed (XXX--lS.8-13). 145.& 



HALDlA PORT-contd. 
Cdininfnionin,- 'dt Jf&ldia Port (XXX 

'--.13;0&-73") 168_69. . 
Ex~nsJon . of. Haldia n'efinery (XXIX 

-24-7_73), 130. . ... 

Export of Iron Ore through Baldia 
'aind 'Panideepat t'be end of 5th 
ptan(XX;C~t3-a.:731; 161. 

PfOjJl'elS ,In Development of .Baldia 
(XXIX-30-7-73). 148. 

HALF_AN-HOUR DlSCTJSSrON(S): 
C.OB. licences to Drug Manufactur-

ing ._ (Dis). 35'1-78. 
D~'ay in cOrnmencem6nt of produc-

ti9n at Ule Dureal'ur FertiliIger 
Pro~ lXXIX .... 30-7 -73).,329-42. 

DeterioratinJ: Rationmc· conditiOn, in 
Kerala (XXXI-2HH.3),·351-6B. 

DeveloprolDt of Nuclear -Weapolil for 
Defence of the Counti"y ~-
24-8~ 73), 372-88. 

Effect of poor condItion of Coke Ova 
, Batteries oli Production inllurla. 

pur Steel Plant (XXX-8-8-73), 

til 

HANDICAPPED PERSONS---contd. 
PmVisiPlllOOf AccolllJ1lod.Uon· tu 

blin<J .~~k in DeUU (XXIX--
30.7-73). lIslI. 

Rupees Five L;ikh Scheme fOr pre. 
venHon of blindLess JIlDOR, 
children of .one to be years in 
t1.'P. {XXIX-30-7~7S). 95: 

Training Centres to provide emplo".. 
merit to diiabled jjer!;(msIXXX-
6.8.73). 82. ' .. 

nAN;D1CRAFTS : 

Boasting ExpOrt of H811dicrafts dut 
ing Filth Plan (XXX-19~.73). 
117-18. 

ltequelit by Biha::- for :more Centr81 
Assistance for Development. of 
Handicrafts durilli 1972':'13 (.xx:x 
-lO~8-73). )67. " 

'I:'&sJl; force on Handicraft, to increase 
iis production and 'Export during 
the Fifth Plan (XXXl-24-8-13). 
150. 

393-406. tfANDJ:.OOM . 
Extension of periOd for receipt o! ap. 

plications for grlmt of pension to Crisis in HaJidloom ~dustl)'Of Bur. 
Fteedom FiPter& (XXX-ZZ.B_73), hanpur city of East Nimar diStrict 
341.,<.58. (XXIX-3.&..73), 167-&8·. 

Financial ASSiStancefot ModerniSk- l'Opularity of Indian Handloom cloth 
tion of Pollce Foree' in (;ujarilt in other countries (XJ{lX~3~-?3), 
(XXlX-3-11-73),3211-48. 131.32. 

O"ertime allow;mce paid in various R~Yiew' of Textile· poUt.'Y 'to enoour-
Departments' ot Central Gllvern-age Decentralised sector in the 
ment(XXX.I-29~8-73). ;)/'5-18. haBd.looms as .qaiDf;t Mill sector 
38~. eXXX-1.7;;.Q-7lH, U.· 

Prime Minister's Award on Nattnai1.. ~Brn suppHed to' Handloom .iind 
. ·itI.er WiltersIssue (HAH) Dis. Powerloom in various states 

(XXX-IO-8-73). 313-26. (X1llX+3.8-73),I43-4" 
Ptintiplesof ,pa(ity betwilen ~ . 

,prIce,;.)! manufactured arUdes . and flANDLOOM W'EA VEllS: 
agr,ic:ultlJfal productions <XXIX"- Diatrib"Uonol ,am to haadlGom 
1.S-73), 316-aII. weave~ (&\de' aq'l) (XXXI-aa-a.. 

Release' Pr~ of Stainless. Slerl 73), 268-69. 
Sbe-ets impOrtlld ·thi'OugbMM'rC iiARAPPAN CULTURE: 
(XQ ..... 13 .. 8-'i3). ~. 

Destruction of Harappan Cultilre due 
HANDICAPPED PEMQ!fS:_ to Natural Calamity as reported in 

Dhatnil by BUodStud_ts near Prim" • Book by SUpeI11'1t~ndent. Arch-
Mimater'sBoUIe(XXIX......JO. '1';13,. aeolCical SUrvey 'Xx:x-;.;1S~ 
89. . r _..:.-__ n_),;,.. ___ ·_\ __ ------
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liAImW ARE SCRAP: 

70.000 tonnes of hardware scrap b'1ni 
at Kirkee for disposal (XXJ(....;.f.8. 
73>, ISO. 

HAlUJANS: 
AlIntment ot "nd for constrUcUon of 

houseshy Harijans in UP (XXIX 
-25-'1-'13), 5S-54.. 

Cases of burning ot Hanjans til· Sta-
tea (XXIX-l..8.73), 135. 

Fvictioo of Rarijans tram the Lands 
in Sunarwala Area in Jhajjar Teb-
sU in Haryana (XXXI-29_S_ '13), 
75. 

Fair representation to Minorities ano 
Harijans in Railway Jobs (XXIX 
--.24-7-73), 15-31. 

Rarljan tourtured to death neal 
. Jever,i village, Gulbarga in Kar-
nataka {XXlX-I_S_'l3), ·4-10. 

Harijan Women btanded with hot 
Iron Rod in-(XXX-2S-8.73), 
1-10. 

Instances of brutal murders and s0-
cial Boycott of Harijans by Caste 
Hindua in vari01.JS States (XXIX-
25-7.13), 113-14. 

Murder of Hanjans in Waran,aI DIS. 
trict, Andhra Pradesh (XXX-
22-8-73). 105-06. 

Number of Harijans tortured, ~lcted 
8Jld murdered in states (XXX-22-
S_73). SS. 

PerceutajJe of Har1janB emp1o:red by 
Nationalised Ba .... RBI and other 
Financial Institutions (XXX-17-
. i-'13), 178-79. 

Performance of Houle-site AIIotments 
to the Harijan. in Madhya Pra-
desh (XXX-22-8-73), 46. 

PolieeAtrocities on Harijans in the 
I!OIU1try (XXX-8-8-7a), t'1. 

Proposal to Educate People for 
Chan&ing their attitude towards 
Harijans aDd Adivasis (XXXI-29. 
8-73), 182. 

R~quota tor Harijan8 and Tri-
bal St:l,JdenU in .Admlssion to !lie-
dlea1 Colle .. (XXX-8-8..,'18), '1. 

! 

I 

I 
! 

I 
! 
I 

Team of Ofli<'ers from the Centre 
aent to Bihar to enquire into Mur-
der of Barijans and Laildleu La. 
bourers in village Coura in Bho;. 
t>ur District, Bihar (XXIX--l.8. 
73), 84-85. 

Torture of Harijans in U.P. and 
Punjab (XXX--8-B.7J), 1I5-2t. 

See also Scbedu~ Castes .Dd Sche.-
duled Tribe!. 

DebClt~ 

Atrocities OR Barijans (Rule 377 ) 
(XXX--9.8-73), 1Il6--200. 

Re. Atrocities Committed on Hari· 
jan Women in Bihar (XXIX-80-
7.73), 217, 242-45. 

Reported atrocities on' Harijans in 
various parts of the COWltr,. (Dis.) 
(XXXI-23-8-73), 281-376. 

HAR'YANA: 
Compulso~ Procurement of Wheat 

by' Haryana Government (Xx;K- . 
13.1-73), 192. 

Deposits un~r small savinp in Har. 
yana CXXX-I7.8-73}, 152-53. 

Memorandum eon1ainiaJ' aUeeaUon 
apinat the Chief Minister of Har. 
yana submitted, to tbeCentralGov:' 
ernment (XXXI:-29-8-73), 133. 

Proposal to increase the number of 
Touriat BWllalow5 in Haryana 
(XXX--17.1.73), 119_20. 

Raids by Income-tax Department in 
Delhi and Haryana (XXIX-.27-
7.73), 103. 

Salt Price in Jind (Haryana) (XXX 
-8-8.73), 130. 

Seizure of Trucks carryinJ PerUUIJer 
fn7m Haryana to U. P., ·Delhi and 
Punjab (XXX-13-8~13),; 1i3.54. 

Setting up Of Mini Steel Plant in. 
HaJ')'jlna (XXIX-2.1~73), 89. 

SmUOUn, of J'ertillser hlto U.P.trom 
Haryana and Punjab (XXX-I3-
1-73), 1l~13. . 

UtiUaation of idle capacity. of·.1kn.1r 
.lI1UaiD HttYaDa ptxx-a..a~'lI), 
45.;.'8. 

-----.--------~--~------------------~~--------~--------
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DEBATES: 

Refusal by HaryaulO Authorities tl'l 
show certain documents to 
Members of Parliament 
(XXX-22.8.73). 236-41. 

Re. Alleged Suppression of Civil 
Liberties in Haryana and West 
Bengal (XXIX-26-';'~'i3), 196-
2OS. 

HASHISH OIL: 

Gang engaged in smuggIing of Hash-
ish 011 (XXIX-3·8.73), 81-82. 

HATCHERY AND CHICKEN FEED: 
Regl'lation of hatchery and chicken 

feed business (XXX~6.8-73). 211. 

HEALTH CENTRES: 

Establishmen~ of Health Centres in 
Tribal Are.,s during the Fifth Plan 
(XXXI-27-8.73), 95. 

Setting up of Healtb Centres in Dis-
trict of Madbya Pradesh (XXX-
6-S.7S). 208. 

Upgrading of 1500 P,-:imary Health 
Centres lXXX-13S-73), 35-36. 

HEALTH INSURANOE SCHEME: 
ExtenSion of Health Insurance 

Scheme to larger sections of the 
population (X.XX-6-8-73), 151. 

HEALTH SERVICES: 

News.Item "Government Health 
Service Crisis in the making" 
appearing in the Hindustan timel' 
(XXIX-30.7.73), 115. 

HEAVY ELECTR1CALS: 

Agreement of Heavy Electricals Bho-
pal with G.E.C. USA for manu. 
facture of High Voltage Capacitor. 
(XXXI-30.8-73), S8.S9. 

Alleged Malpractices in Recruitment 
in Heavy Electricals, Bhopal 
(XXIX-26-7.73), 83.84. 

Amount Invested in Heavy Electrical 
equipment plant, Hardwar (XXIX 
-26-7.73), 135-36. 

Electric Machines and Equipment!! 
el!:ported to Foreign Countries ftom 
Heavy Electricals Limited, Bhopal 
(XXXI-:-30.8-73), 15Q-52. 

HEA VY ELIlCTRICAL~imtd. 
uutput of Heavy Electricals Ltd., 
(~-S.73), 138-39. 

Outlay on Heavy Electrical . Equip-
ment Plant. Hardwar (XXIX-3. 
8-73), 118-20. 

Production b,. Heavy 'Electricals Ltd. 
of transIormer witll aluminium 
tubing in place of copper tubinl 
(XXX-16.1_73), 93--H. 

Sale of Motors Manufactured b,. 
Heavy Electricals, Sa-opal to Guja. 
rat and MadhYa Pradesh at difter· 
ent rates (XXXI-23-1-73), 128. 

Scrap Iron scandal in.Heavy JIlec. 
tricals, Bhopal (XXXI-23·8.73), 
131. 

Time Bound Programme for readin, 
rated capacity in H.£.L. plants at 
Bhopal. Hyderabad and Hardwar 
(XXIX-26.7.73), U3-14. 

HEAVY ENGINEERING CORPORA. 
TION: 
Appointment of Chairman H.E.C. 

(XXX-16-8-73). 50. 
UepartU1'e of H.KC. Rancbi from· 

C . H. S. . Rules re,Ilrding pay 
aDd promotional policy XXX-I'. 
11_73" 79. 

Difftculty faced by HEC. Ranchi due 
to postPQlH!JDeQt of Order relatina 
1u Salem Steel Plant (XXX-9..;8-
'ill). 99. 

EmpIoyment liven in H.E.C . .R/mchi 
and Bokaro Steel Plant. (XXX-
9.8-73), ...... 7. 

Further stepa to improve workin, of 
ll.E.C. Ranchi (XXX-II.8-73). 67. 
68. 

LOSlSes·sulfered by l!eavy EngJ. Cor-
poration, Ranchi (XXX-9-8.73), 
38-39. 

Manufacture of Francis Turbine Run· 
ner castilllS (XXXl-29..,8-73), 
155. 

Nellotiations for supply of Russlan 
SalanciD, Equipment for Heavy 
EnJ:jneerin, Corporation (XXX-
9-8-73), 125. 

Production of a c.tinc by Heavy 
EnllneeriD, Corporation Requlrln, 



HEAVY ENGINEERING CORPOJtA.. 
TION-contd. 

Pouring of ao Tonnes of lJquid 
Ketal (XXXI-23~73), til. 

~'Ommendations of Central Action 
Committee nn Central Sector 
Underta~s fQr greater Decen~ 

traUSation in Units off H.E.C. 
(XXX-9-8-73) ,150-5t; 

REA VY INDUSTRY: 

Ap;>lication of Pattern of SAIL to 
Public Sector . Heavy Industry 
(XXXI-23~8-73). 107. 

Effect of Power shortaae on Heavy 
Industries (XXX-16.8-73). !G-
U. 

tEx.lsting Position of Heavy Industries 
in Nortb-iEaaiern Area (XXXI-
23"'_73). 115-titi. 

Fourteen Units· under Heavy Indus. 
try Aiming at 4.5 per cent in-

c:rease .in PrOOuc' iOLl (XXIX-Z.8-
73), 186-67. 

Investment and production in eacD 
Heavy Industry to the country 
(XXX-16-8-73)~ 97-98. 

Plans for inerealiq Production . and 
ProfttabWtJ of Heavy Industry 
(XXIX-28-7-73), 81-83. 

'SettiD& up of Heavy . Industries in 
GIljarat during {'th and 5th Plans 
OCXX-9-a.:73I. 180~81. 

State-wille LocaUons of Heavy InduJ-
tries CXXX-9..8-'iS), un. . 

Storkpillin, of spare part. for Heevy 
Units <XXIX-28-7":73), 1'2. 

Total investment. in Heavy Industries 
during 1973-'78 for BH,Iir in Gene. 
1'81 and Chotan8iPur area in Parti_ 
cular (XXXI-23-8~1a), .60. 

HEAVY POWER EQUIPMENT 
PLANl': 
~ure .()(1 Heav, Power EqUIP-

I!lIIIlt Plant, Hyderabad (XXX-I6-
"''11), loa. 

U4VY vi:l:ttCL£S "F~CTORY: 
~p.ftIion of HeaV)' Vehicles Fae-

ton< ; .. ~ur (XXX-16-8-13>, 60-
t! 

. n-

HEAVY VEHICLES FACT0ltY-
C01l.td. 

Settin, up of a Heavy TrucJui Factory 
lIt Jabnlpur auring Fifth Plan 
(XXXrX-2.8-73), 97-98. 

HEAVY WATER PLANT: 
H4!avy Water Plant at Takber 111 

OriSQ (XXIX-25-7-73), 2~1. 
Setting up of Heavy Water Protect 

in Baroda (XXX-8-8.;.73). 18..59. 
Indigenow PH)duction Uld Import 

of Helium (XXXI-2!J_8~73), 123. 
Produ::!tion of Heliam from mcmazite 

sand in Keraln (XXXI ..... 29-8.73I. 
126. 

HEM!': 
SmuggUng of Hemp from Nepal 
(XXXI-31~_73), 29-:11. 

HIDES AND SKINS: 
Raids to seize skins of Profilected 

AnilQals under Wild Life (Protec-
tion Act, (XXX-l3-8-'l3), tz. 

Scheme of Export Quotas for aeml-
Processed Hides and Skins (XXU\.. 
-27-7.73), 109-11. 

HIGh COURTS: 
Cases pending with Calcutta High 

Court (XXIX-31-7-7S), ;U. 
LlIse8 pending in Allahabad High 

Court (XXIX-Sl_7_73), 9&-97.· 
~IieS pelldi111 in the Hieh CQurts 

lXXIX':"31-7-73), 105. 
Comments of Calcutta Iligh Court on 

Divisional Superintendent 'Dban_ 
bad (XXIX-3.1_7-73), 192. 

Vacancies in various HiJh Court. 
tXXl1C-31-7.713), 140. 

BiLL AREAS; 

Cells for ~kward and Hin Arelu. 
(XXIX-25.7.73), 187. 

Committee on EducaUon Problems in 
lUn Area (XXX-6.8-'13). 11Z.13. 

Priority in allotment. of stores for 
telepbone and teie,raph Unes in 
Hill areas (XXIX-l.,.g~73), 108. 

HILL' STATIONS: 
Phlll for Devetopment Qf HID Stations 

(XXIX-2'l-7.73),H!4. ._- ·-----.:...---------------



SUB3ECT INDEX 

HIMACHAL PRADESH: 

Armed Forces Recruiting Centre in 
Himachal Pradesh (XXXI-30-8-
73). 84_85. . 

Bank om.ees in the Districts of Bima-
t'halPradesh (XXXI-24-8_73). 
l'1S. 

Memorandum from Beas Sutluj Link 
Project Mazdool' Ekta Vniot, 
Sunder Nagar. Distt. Mandl (HPJ 
eXXIX-31-7_73). 194-95. 

Payment of Project Allowance II> 
Central Government EmploYees 
posted at Mandi (Himachal Pra-
desh) (XXX-17_8-73). 59-60. 

l'lepzesentation from Government oC 
Himachal Pradesh for declaring 
certain Traibal Belts 3~ Scheduled 
areas (XXIX-1-8_73).~ 134. 

Setting up of a Saini-It School at 
Sujanpur ,])ira. H.P. (XXIX-
26-7-73). 181 . .. 

Survey of Himachal Pradesh for 
Ilblerals. (XXXI-30-8-73), 22-24. 

HIND CYCLES LTD.: • 

Closure of Hind Cycles Limited 
Bombay (XXXI-29-8-73). 163. 

Dispute .in Hind Cycles Limited 
(XXXI-30-S-73). 13S-39. 

PIll1l to Declare 1000iwut in Hind 
Cycles Ltd~ (XXXI-3Q..8-73). 152. ! 

HINDALCO: 

'Decision to g.et Korba Aluminium 
Refined in BJ.N.A.L. CO. (UP). 
(XXIX-2-8-73). 79. 

HINDI: 

Assignment t'O B. H. U. fOr compi!-
ipg a Comparative Grammar of 
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Oril$Sll _ CXXX! ..... 30-8.'1I). 74-75. 

HINDtYSTAN COPPER LTD.: 

Award of Contract of work of 
cru.ndmari Mine by Hind'ustan 
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(XXIX-27-7.73), 132. 

. Purchap of Import Entitlements 
against Import of Non. Traditional 
Items at High Premium by regis-
tered l!XpOI.t. Houses. (XXIX-3.. 
8-73). 190 ... 



lMPORT HOOSES~ 

Sale of Imported Cars by STC to 
Elilible Import Houses at Coat 
Prices, ( (XXXI--31-B-'1J), 45-". 

'iMPORT L1CENC!;S: 
Ez,pon ObliIatlon in Ueu ot Import 

Licences for capital goods. 
(XXXI-24-B-'13), 96. 

tmport Licences given to concerns 
_ D1Nct Import of A.B.S. Resinl 
ABS moulcnn, Powder. (XXXI-
31-8-73), 199. 

Increase in the Vallm of ImPOrt 
Licenes issued to small scale 
Unit. and actual users during 
1971-72 (XXIX-3-S-73), 176. 

Recommendation of Balachandra 
Committee on Import Liceoces 
(XXX-I0-8-73), 1--5. 

Simplifl.cation of procedure for grant-
ing Import Replenishment Licences 
(XXXI-24-S-73), 65. 

IMPORT SUBSTITUTION: 
Commi'ttee on ImPort Substitution 

(XXXI-29-S-73), 234. 

INCHECK TYRES OF INDIA LTD .. 
MIS: 
Shifting of Expansion acbeme of MIs 

!ncheck Tyres of India Ltd. from 
West Bengal to other states 
(XXIX-25-7-73), 126-27. 

INCOME TAX: 
Action taken against Income·tax 

Evaders (XXX-17-8-73), SO.81. 
Arrears of Income-tax (XXlX-

27-7-73), 82-S4, (XXIX-3-8·73), 
50. 

Arrears of Income-tax above RI. 1 
lakh against firms in Rajasthan 
(XXXI-31.B-7S), 176·77. 

Arrears of Income-tax a&ainst BiI 
Buainess Houses (XXX-IO-8-13), 
193-94. 

Anearsof Income-tax agaIut forelJ!1 
companies (XXX-l7·S-13), 110-11. 
~ of li1eOm~JtU a,.m.t Modi 

IDdustries LliDtted, ModiDagar 
CAXX~11-B-14), 41. 

IKCOME TAX-eontd. 
Arrears of Income-tax in West 

Bengal (XXlX-2U7.73), 209-12. 
Arrears of Income-tax in West Bengal 

(XXIX-3-S-73), 93--98. 
Arrears of Income-tax outstanding 

against industrialists in Rajasthan 
(XXX-17-8-73), 162. 

Assessee. in Arrears of Income-tax 
above Ri. 25 lakhs (XXIX-3-8-73). 
191--93. 

C.B.I. Enquiry against Income-tax 
Ofllcers (XXX!-24-S-73>, 139. 

Cases pendi~ before Income·tax 
Appellate Tribunals (XXXI-28-8-
13), 44. 

Complaints agalnst Tax Evaders re-
ceived by Income Tax Authorities 
in Delhi {XXX-l 7-8-73) , 36-37. 

Delayed action on complaint. against 
Income-tax evaders in Delbi 
(XXXI-31.8.73), 198. 

Delegation of more Powers to Mem-
bers of Board of Direct taxes tor 
writin, off Arrears of Income-tax 
(XXIX-3-B-73), 204. 

Disclosures by Film People of 
Bombay under voluntary dis-
closures scheme (XXIX-8-S·75). 
175. 

Evasion of income-tax liability by 
Individuals by filing Afidavits ot 
being "Divorcees" (XXX-17.8-73) 
108. 

Extension of date for filing Income 
Tax and Wealth Tax Returns due 
to non-avaIlability of Revi:.ed 
Forms (XXXI-.24-8-73), 118. 

Income-tax defaulters in Gujarat 
(XXXI-31.8-73), lS9. 

Measures to detect income of non-
salaried class and small Business-
men etc. (XXXI-24-B-73), 221. 

Payment of income-tax by ~hta 
PrintiD, Press, Ujjain aDd Dalnlk 
Avantika (XXIXo-3-B-73), 50-52. 

Penalty for Evasion of Income·Tax 
(XXX-,17-8-73), 72-73. 

Balds by JDcome.tax DePIJrtnlent in 
DelhI and P.aryatla (XXIX-27-7-
73), 103. 



INCOME TAx-contd. 

Bailina of Income Tax Exemption 
Limi't (XXXl-2~8-73), 10"7. 

Bec:overy of Arrears of. lDcome. Tax 
fr4:Im Modi ..spinnm. and Weaving 
Mills Co. Ltd. (XXXI--K-8-73), 

.65. 
Recovery of In:come-tax from O.P.P.I. 

(Organisation of Pbarmaeeutkal 
Producers of India), Bombay 
(XXXI-24-8·73), 6l. 

ReopeninlZ of Income-taxaad Wealth 
~:l'xes ~s otBll Busineu Houses 
(XXIX-3-;8·73), 60-61. 

Rewards to informers giving infor-
mation about Concealed income 
(XXX-17-8-73), 71-72. 

SeU;n;; up of Income-tax Advisory 
BCHrds by State Governments 
(XXX-HI.8-73), 116. 

Steps to recover arrears of Income-
tax above Rs. 10 lakh olttstanding 
against firms and iJldi.viduals 
(XIX--3-8-73), 109-10. 

Steps to recover arrears of Income 
tax above RS. hi lakhs outstanding 
against firms and individuals 
(XIX--3-8-73). 109-10. 

INDlA TOURISM DEVELOPMENT 
CORPORATION.......:ontci. 

Proftt/loss to ITDC Transport fleet 
during the last three yea~ (XXXI 
-24-8-73). 189. 

Revision tor Enhancement of salary 
of Chairman and Managinj[ DU.e-
tor of ITDC (XXXI-31-8-73). ilL 

SeLtIe~ent of :Demands of I.T D.C. 
Employees Union (XXXI-31-11-73) 
112-13. 

Trip Around tbe World by Cbief ED-
gineer of India Tourism Develop.. 
ment Corporation (XXXI-24-8-'13) 
178. 

INDIAN ADI41NISTRATIVE SER-
. VICE: 

Pay scales of Defence Services 081-
cera . and lAS otncers (XXlX-
2.8-73), 173-74. 

Scheduled Caste/Scheduled Tribea. 
ICS, lAS. IPS, Oftlcers and Indian 
Foreign Service Officers (XXlX-
1-8-73), 148-50. 

INDIAN AGRICULTURAL RESEARCH 
INSTITUTE: 

Recruitment and promotion in IAlU 
through Union Public Service 

Voluntary disclosures of Income ~~Sion (XXIX-30-7-73). 
(XXX-',10.1-73), 45-46. 

INCOME-TAX INTELLIGENCE AND Symposium organised by Indian 
INVESTIGATION DEPARTMENT: Agricultural Research Institute 

~.r~, (XXX--13 .. 8·'13), 164-65. 
Strengthening of Income-tax Intelll- INDIAN AIR FORCE: 

:;:; gence and Investigation Depart. 
" ment (XXXI-31-8-73), 117-18. Deep Penetration Low level combat 
,c, Aircraft for India Air Force (XXIX 
~. INDIA OFFICE LIBRARY: -2-8-73), 180-S1. 

~ ACquisition of India Oftlce Library Efforts to achieve se'lf-su1Bclency for 
'I".". (XXXI-27-S-73), IDS. needs of Air force and Navy 

(XXIX-2-S-73). 180 . 
. INDIA TOURISM DEVELOPMENT 

I.. CORPORATION: Plan for Augmen'ting and Integral-
:t. Alleg.ations agains't a Senior Lady ing Badar and Communication 
~.'.'.: System for IAF (XXIX-2 D.'13), '" Official ofI.T.D.C. (XXXI';";'3I-8- --I 73), 114. . 152. 

i Article regarding Activities of INDIAN AIRCRAFT RULES: i l.T.D.C. Management eXXXl'- Proposal to amend Indian Aircraft 
~.: 31-8-'1lI). nO-11. Rules AuthOrising Air1iDes to 
tf· Nominate persons for certification 
;!/;. Cost of l'I"DC's Monthly Bulletin of airworthiness of an Aircraft 
~: 'Yatri' (XXXI-31-8.'13). 2U-13. (XXX-IO-8·'13), 130. 
,~" -------'~-----------:------~-
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INDIAN .AIRLINES: 
Air services of Indian AirliDes hit 

by Sbonqe of PlaneS (XXIX-
3-8-73), 158-60. 

Aircraft Purchased from Abroad by 
Indian Airlines and Air !Dd1a dur-
ing the last three years (XXIX-
3-8-73), 190-91. 

CaDceUatiOD charles for Ah' Tickets 
of Indian AirUnes (XXIX-2'J-'1-73) 
163. 

Cases of Heavy landin. by p1anea of 
Indian AirUnes and Air India 
(XXX-IO-8-73), '18-'17. 

Complain'ts by certain commercial 
circles in South apinst Indian Aii'-
Unes for delay in transport of 
Cargo (XXXl-31-8-73), 14'7. 

Constitution and Terms of BefereDce 
of the Board of Indian Aklil* 
(XXIX-.,..3-3-73), 169-70. 

Damage caused by Birds to Indian 
AirUnes Planes at Palam Aero. 
drome (XXX-17-8-73), 34-35. 

Damage to Fokiter Friendship Air-
craft of Indian AirUnes following 
Heavy landin' at Calcutta Airport 
on 20th July ,1973 (XXX-17-&-73) 
119. 

Decision on Purchase of Planes for 
Augmenting the Fiee't of Indian 
Airlines (XXIX-27.7.73), 103-04. 

Decision on special ftying check of 
Indian AirUnes . Commanders 
(XXX-17.8-73), 140~1. 

Demand by Indian Pilots Guild for 
Representation in Management of 
Indian Airlines (XXXI~4-8-73), 

86. 
Earnings and Air Services of Indian 

airlines affected due to mcreasin, 
number of Air Accidents (XXX-
10-8-73). 119. 

Enquiry into allegedly slappiD,lt of 
an Indian Airlines employee by • 
V.T.P. on 1st August, 1973 (XXXI 
_31-8-73), 157. . 

Facilities provided to the relatives of 
peraons killed in Air AccldeDts 111-
volving Planes Of Indian Airlines 
and Air India (XXX-l1)-.-73). 44. 

INDIAN A.IRLINl!'S-ccmtd. 
Facility of b'ee pau8le to former 

employees of India AirliDes(XXXI 
-24-8-73), 209. 

I'ifth Plan of lDdiaD AirliDel 
regardine purchase of planes 
(JCXJJC--27-7-73). 175-78. 

FiDciinp of CBI into the cases 
iDvolviDg Engineer, Mana.. and 
Controller of stores of Indian Air-
lines (XXIX-3-8-73), 72-73. 

Frequent cheek.up of physical fltnen 
of pUots of Indian Airlines and 
Air India '<XXIX~.8-73), 211. 

Implementation of ~ons of Mr. 
Justice G. D. (XXIX-27-7-73), 
166-67. 

Inclusion of Employee'. Representa-
tiv~ in various committees ap-
pomted to '0 into the working ot 
!ndian AirUnes (XXXI-24-8-73) 
nl. • 

Indian AirUnes FliJ:i1ts to Andaman 
tria Burma (XXIX-,3-8-73) 
151-52. ' 

Indian Airlines Proposal to go In 
for more Caravelles due to shortage 
of .Planes (XXIX-3-8-73). 203. 

Indian Airlines Viscount Aircraft 
damaged near Runway at Delhi 
Airport on 6th Au~st. 1973 (XXXI 
-31-8-73), 160. 

Introduction of Delhi-Lucknow-
Patna-Gauhat! service of Indian 
Airlines (XXX-17·8-73), 75·76. 

Investigation into purchase of ground 
handling equipment for Indian 
Airlines in 1968 (XXIX-
27-7-73>, 123-24. 

Liability of Offtcers of Air India 
and Indian Airlines to Pay Taxel 
(XXIX-3-8-73), 144.45. 

Limit on the working hours of a 
Pilot in Indian Airlines. (XXX-
17-8-73) 56-57. 

Measures to ensure safety of PS8-
sengers travelling by Indian Air-
lines ru"hts (XXIX-27_7_73) 
144.45. • 

Number of accidents involvIng 
planes of Indian Airlines dUrtn. 
April, May and June 1973 due. 
bursting of tyre.. <xxx-to-i-
'18) 13 .. 40. 



INDIA ... "'i .AIRL1NES-contd. 

~ r 

Number of accidents involving 
Indian Airlines Planes (XXIX-
27-7-73>, 117-22. 

i()f!er for sale of European Airbus to 
Ind1an Airlines (XXDt-3-8-73), 
f7. 

Overtime AllowanceaUowed to 
employees of Indian Airlines 
during 1972-73 (XXXI-31-8-73), 
201-02. 

PUot of Bombay-Delhi Viscount 
Flight taken off on suspiciou of 
having conSumed Alcohol on 20th 
June, 19'13 (XXX-IO-8-7S), 38-
40. 

Pi!ots suspended by Indian Airlines 
Management <XXIX---2'1-7-73), 
47. . 

"Pilots trained fOr ftying jets by 
Indian AirliDea (XXX-17-8-73), 
101. 

.Plan to reconstitute the Board of 
Directors of Indian Airlines 
(XXIX-2-B-7S), 168. 

'Priorities accorded for utilisation of 
funds during Fifth Plan by Indian 
Airline:; (XXXI-24-8-73), 153. 

.Profit earned by Indian Airlines 
during 1972-73 <XXIX-27-7-73>, 
208-09. 

~:. ·Proposal to put an end to private 
i· agen·cy system in Indian Airlines t (XXIX-3-B-73>, 211-12. 

~. 'Proposal to start direct flight from 
Kanpur to Bombay and Calcutta 
(XXXI-24-11-73 > , 170. 

Purchase of More Boeing 737s by 
Indian Airlines (XXIX-3-8-73), 
]82-83. 

"Reports of Departmental Committees 
set up'to go into the working of 
Indian Airlines (XXXI-31-8-73), 
174. 

~ Routes on which services have 
. been suspended by Indian Air-

lines during the last three years 
(XXXI-31-8-73>. 124-25. 

. Rules for refunding fare~ for 
cancellation of ticltets in Indian 
Airlines (XXXI-31-8-73) , 207-
OB. 

t3J. '.' 
INDIAN AIRL1NES--contd. 

Shortage of Boeing Trained Pilow 
in Indian Airlines (XXX-lO-a-· 
73), &---e. 

Steps to check deterioratinC 
standards of Pilot efliciency .t,n; 
1DdiaD AirliDes (~-Zl-'1-73), 
156-57. 

Steps to normalise Bight schedules 
of Indian Airlines (XXIX-27-7-
73), 42-43. 

Steps to remove Handicaps and 
Deficiencies in Indian Airlines and 
Air India (XXX-10-8-73), 158-
59. 

Stoppage of Overtime Allowance to:k~ 
employees working in Indian"" 
Airlines and Air India (xxoc:... 
2'1_7_73>, 143-44. 

Terms and conditions of loan sanc-
tioned by World Bank for ppr-
chase of Boeings for IndiaD 
Airlines and Air India (XXX"':" 
10-8-73), 161. 

Ticketless travellin·g in Indian Air-
lines (XXIX-3-8-73), 212-13.· 

Total amount due to Indian Air-
lines and Air India from each 
Travel Agency (XXX-17-8-73), . 
100-0!. 

INDIAN AND EASTERN NEWS-
PAPER SOCIETY: 

Visit by a Delegation of Indian and 
Eastern Newspaper SociettY to 
Canada (XXXI-29-B-'13), 129. 

INDIAN COMMERCIAL PILOTS 
ASSOCIATION: 
Protest against drink test of pilot's 

by Indian Commercial Pilots 
Association (XXX-lO-B-73), 139. 

INDIAN COTTON MILLS FEDERA-
TION: 
Alleged frittering away of Export 

Promotion Funds by Indian 
Cotton Mills Federation (XXXI-
24-8-73), 1-4. 

INDIAN COUNCIL OF AGRICUL-
TURAL RESEARCH: 
Conference of Vic""-Chancellon; 

organised by lCAR <XXIX-23-
7-73), 70-'12. 



fR:IIIDcT Jicuzx ----------------------INDIAN COUNen. OF AGRICtJL.. 
TUR.AL ltESEARCB-eontd. 
Follow Up Action on Charges level-

led by Ex-Scientists of I.CA.R. 
(2'1-8-7.3), 170. 

Implementation of the Report of 
G"8jendragadkar Inquiry Com-
mittee on I.C.A.& (XXX-13-8-
'1a>, 151-52.. 

I.C.A.R. as a wing of Min.ist::r;r of 
Agriculture (XXX-20-8-73), 
164--65. 

Meeting of Project co-ordiDators 
and Directors of Indian COuncil 
of Agricultural Research (XXIX 
-30-'1-73), 38. 

New ResearchProgratttme by rCAR 
to save crops from Unfavourable 
weather duririg FIfth Plan 
(XXX-6~78), 98-99. 

Planned and integrated Domesti-
cation of Plants, Animals. Soil 
and Water (XXX-20-8-73), 
212-13. 

Proposal for Clean and Efficient 
Administration in I.C.A.R. 
(XXX-13-8-73l. 150·51. 

Reorganisation of Research side staff 
of ICAR on the basis of old plan 
pending decision en RepOrt of 
Gajenc.iragadkar Enquiry Com-
mittee (XXX-13-8-73), 152-53. 

Proposal to convert Indian Council 
of Agricultural Research into a 
Department of the Min1stry of 
Agriculture (CA) (XXIX-l-8-
73·), 192-220. 

INDIAN COUNCIL OF HISTORICAL 
RESEARCH: 
Allocation of Funds to Indian {;oun-

cil of Historical Research (XXIX-
23-7-73), 225, 

INDIAN COUNCIL OF MEDICAL 
RESEARCH; 
Appointment of committee to probe 

the worll:iUg of I.C.M.R. (XXX-
13-8-73), 104-05. 

Cutting down of Research grants 
by I.C.M.R. (XX!X-30-7-73), 
105." 

Enquiry into the Affairs of 
I.C.M.H. <XXDt-23-7-73), 206. 

-.. 
INDIAN COUNCIL OF MEDICAL 
:RESEARCH~. 

Evaluation of Research Schema 
undertaken by IndiaA Council r4. 
Medical Research (XXX-l3-8-
73), 185. . 

Fomtation of I.C.M.R. lis ButODO-
InQusbody on the pattern of: 
csm alld I.C.A.R. (XXX-13-8-
73), 170-71. 

Ftmds Allotted to I.C.M.R. Spent 
on ad hoc sor1eme3 (xxx-
1~8-73), 216-17. 

Implementation of Recommenda-
tions. of the Review Committee of 
1968 on I.C.M.R. (XXX-13-8-73)r 
lag. 

Medical Technicians rendered job-
less due to Cancellation of 
I.C.M.R., Projects in" Delhi (XXX 
-13-8-73), 64. 

Steps for Improvement in the-
FtmCtioning of I.C.M.R. (XXX 
... 13-8-73). 146-47. 

INDIAN COUNCIL OF SOCIAL 
SCIENCE RESEARCH: 

Establi=hment of National Regional 
Data and Documentation Centres-
by ICSSB (XXIX-23-7-73), 193. 

INJ)IA..'1 CULTURE: 
Scheme fOT propagation of Indian 

Culture abroad (XXX-9-8-73). 
156-57. 

INDIAN DRUGS AND PHARMA-
CEUTICALS LTD.: 

LD.P.L. in Hyderabad and Mysare-
(XXXI-28-8-73), 90. 

Indo-Soviet ·Agreement on Ex-
pansion of the Indian Dnl ~s and 
Pharmaceuticals Limited <XxIX 
-24-7-73), 1+7. 

Loss au1fered by the Surgical 
Instrument Plant run by IDPL 
(XXXl-28-8-73),124. 

Production of New Syntneti(' Drop 
and Antibiotics in lDPL (XXIX 
-24-7-73), 104. 



INDIAN DRUGS AND PlIARMACE-
UTICAI.S LTD.---c:oHtd. 
Soviet Assistance for new synthetic 

Drug ·andAntibio:tics Units for 
I.D.P.L. (XXX-7-8..73). 35. 

INDIAN ECONOMIC SERVICE: 

Represeo,tati'on from Indian Econo-
mic Service Assocration Regard-

ing Parity with lAS <XXX1-
29-8..73), 91. 

INDIAN EXPLOSIVES AND FERTI-
LISER FACTORY: 

Recovery of 287 Smoke Bombs from 
a wagon sent to Indian Explo-
sives and Fertiliser Factory 
(>CKIJt--31_7_73). 3S. 

INDIAN EXPLOSIVES LTD: 

Lock-out in Indian Explosives Limi-
ted, Kan!'ur (XXX-16-8-73), 
19-23. 

INDIAN EXPRESS LTD .• MADURA!: 
Cheating of Punjab National Bank 

by Indian 'Express Limited (Ma-
durai) and Andhra Prabha (Pvt.) 
Ltd., (XXX-fO-8-73) , 146-47. 

INDlAN FOREIGN SERVICE: 
Memorandum given 'ly staff co-

ordination and steering committee I 
tlf Ministry of External Affairs for 
De-novo Examination of problems 
of class B Foreign Service Officers. 
(XXXI--l9-S-73), 64. 

INDIAN FOREST SERVICE: 
Complaints received from m<'mbers 

of Indian Forest Service (XXIX 
-1-8-73), 57-58. 

INDIAN INSTITUTE OF ADVANCED 
STUDIES: 
British Empire Emblem on t-uilding 

of Indian Institute of Arlvanced 
Studies, Simla. (XXX-20-8-73), 
115-116. 

INDIAN INSTITUTE OF MANAGE-
MENT: 
Appointments in Indian Institute of 

Management, Bangalore. (XXIX-
30-7-73), 82. 

i 

\ 

\ 
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INDIAN INSi'h'OTEOF PETRO-
LEUM: 

Shortage of scientific personnel in. 
the Institute of Pe.troleum,. 
Dehradun (XXX-8-8-73), GO. 

Shortage of Scientists _ in Ir.stitute-
of Petroleum, Dehradun. (XXX-
8-8-78), 88. 

INDIAN INSTITUTE OF TECHN~ 
LOGY: 

Graduates of lIT at Madras, Bom-
bay, Delhi and Kanpur facing: 
unemployment. (XXX-6·c-73) •. 
152. 

INDIAN IRON AND STEEL, 
COMPANY: 

Declaration of Dividend by USCO' 
(XXXI--23-8-73), 161-62. 

Production of Pig iron and Steel 
ingots after take over of ns:.::o. 
(XXXI--30-8-73), 162. 

Production of Steel by Public Sector' 
Steel Plants and USCO. (XXIX-
2~8-73), 202-03. 

INDIAN LABOUR CONFERENCE:: 

Meetings of Indian Labour Con-
ference and Standing Labour 
Committee (XXIX-26-7_73). 
99-101. 

INDIAN MERCHANT NAVY: 

Indian Merchant-Navy Men Still 
held by Pakistan (XXXI-. 
23-8-73), 138. 

INDIAN MILITARY ACADEMY: 

Educational standard for Entry to· 
Indian Military Academy. (XXIX 
-2-8-73), 156. 

INDIAN MOTION PICTURE EXPORT-
CORPORATION: 

Loans advanced to Film Producers 
by lNPEC. (XXIX.-ft-7-'13), 
61-62. 



INDIAN NATIONAL AlUIY: 

Committee to J'aviBlr tbe.pplica-
tions of EX-INA persoDDel for 
freedom fightel'l/PeDSieDS. (XXX 

-22-8-13), 168. 
Grant of Freedom F.iahteU' Pension 

to EX-INA Personnel (XXX-
2-8-13), 165. 

'INDIAN NATIONAL SCIENTIFIC 
DOCUMENTATION CENTRE: 
:.Report of UNO hoort on DeveloP-

ment of Indian National Scienti-
fic Docwnentation Centre as a 
Coordinating National Informa-
tion Centre (XXIX-I-8-73), 
33-34. 

!tNDIAN NA TIOHAL TRADE URION 
CONGRESS: 

INTUC Resolution to amend tbe 
Payment Of Gra1uity Act (XXIX-
2-8-73), 88-89. 

\INDIAN NAVY: 

Obsolete and Out-dated, Urumned 
Super Constellations used in 
Navy (XXX-23-B-1913), 141. 

'I~DIAN OCEAN: 

Basing of Naval FJeetsby Major 
Powers in Indian Ocean (XXlX-
26-7-73), 65. 

Chinese Activities in Indian Ocean 
eXXlX-2-8-73), 911-99. 

'Commissioning of U.S. Sase in Indian 
Ocean near Ceylon (XXX-
16-8-73), 161-62. 

Discussions with Sri Lankas' Re-
presentatives regarding Indian 
'Ocean (XXIX-26-7-73). 51. 

'Fra~ce to withdraw Fo~es from 
Indian Ocean (XXlX-26-7-73), 
160. 

Hydrographic Sarvey of JndiO!n :md 
Pacific Ocean (XXX-13-11-73), 
34-35. 

'Indo-Australian mO'\'e for creating 
a Zone of Peace in Indian Orean 
(XXX-9-8-73). 133-84. 

Likelihood of confrontation amongst 
U.s.A., Japan and some European 
countries over oU exploratiOn in 
Indian Ocean (XXX-G-8-73), 141. 

; 
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INDIAN OCEAN---comd. 

Powers tryiq to bridpGulf creat-
ed by withdrawal of BriUlh from 
Indian Oc:ean(XXX-16-8-73), 
23-24. 

Proposals for South Asian Confer-
ence to create a acme of peaCe in 
Indian Ocean (XXIX-26-7-73), 
ItS-n. 

Threat Posed to India'. Security and 
Sea-Borne Trade due to U.s., 
Britisb and Iranian Inirusion ill 
IndiAn Ocean (XXXI-23-8-13), 
122-23. 

Trainin, for Hydrocrapbic Survey 
of IDdian .and PaciBc Oceana 
(XXXI-23-7-73), 56-58. 

INDIAN OIL CORPORATION: 

Agencies given in Delhi by I.O.C. 
for Gas, Petrol and other pro-

ducts during 19'7'2-73 (XXX-7-8-
73), 93-96. 

AUe~dly False Claims put by the 
Mini Oil Company of Mundhra-
Tapuraih Group on I.O.C. 
(XXX-7-8-73), 211-12. 

Proposal from I.O.C. tor reducing 
price of Cooking Gas (XXIX-
31-7-73), 37. 

Proposal to let up Indian Oil 
Corporation Rese.a~h IDlititute. 
(XXXI-28-8-73), 117. 

Proposal to Ulle computer in clerical 
work by Indian Oil Corporation 
(XXX-7-8-73). 149-50. 

INDIAN POTASH LTD: 

Holding of MajOrity 
Indian Potash Limited 
Sector Undertaking 
operative Societies 
20-8-73), 67_68. 

Shares in 
by Public 
and Co_ 
(xxx-

Take-over of Pnrt handling of Po-
tasn from Indian Potalh Ltd. 
(XXIX-2a-7-73), 215. 

INDIAN RARE EARTHS, ALWAYE: 

Productwn of Rare Ea:oths ebloride 
at Alwave Plant of Indian earths 
(XXX-22-8-73), 52-53. 
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fNDIAN RED CROSS SOCIETY: 

'Scheme for Financial AssIatance to 
the Indian Red Cross Society and 
Social Agencies for coUectlni 
Blood. DoaatdoDl. (XXlX-a-'1-
73), 126. 

lNDIAN STANDARD WAGON CO. 

14./5. : 
Take over Re-organisation of MIs. 

Burn and Co. and MIs. Indian 
Standard wagon 00. (XXIX-
2-8-73), 66-G'1. 

lNDIAN STATISTICAL SERVICE: 

Uniform procedure for tssuini pay 
slips to ad hoc promoters in Grade 
IV of the Indian Statistical Ser-

" ~ "ice (XXXl-24-8-73). 62.' 

, : lNDlAN TELEPHONE INDUSTRIES: 

Follow UJ) Action on Termination of 
Forei~ Collaboration and Equity 
participation in Indian Telephone 
Industr~es (XXX-22-8-73I, 76. 

Foreign Holdings in Indian Tele-
phone Industries (XXIX-25-7-73 
135. 

Termination of Foreign Collabora-
tion arrangements of Indian Tele-

r phone Industries Ltd (XXIX-
[ 25-7-73), 150-OS. 
I (INDIAN TOBACCO COMPANY: 

Hotels constructed by Indian TobacCO 
Company (XXX-17-8-73, 110. 

Registered capacity of Indian tobac-
co co,.exceeded (XXIX-1-8-73), 
179-80. 

aNDIANS ABROAD: 

Detention of Indian Film Actors at 
London IAirport for their being 
without "Work Certificates". 
<XXXI-30-8-73). 11-16. 

Provision of Houses to Indian Living 
Abroad (XXX-13-8-73), 190. 

Safety of Indians residing in 
Afghanistan (XXX-I6-8-73), 80. 

Scheme to encouraie Indian Scien-
tists and Technologists to return 
from abroad (XXIX-25-7-73), 
121-22. 
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INDIAN ABROAD-conid. 

Survey of Indians Abroad who have 
capacity to set up industries in 
Punjab (XXIX-25-7-T.n, 37-38. 

Wearing of iron helmets by Sikh 
Motor-eyc:le drivers in U.x. 
(XXX-16-3-73), 87. 

INDO-BANGLADESH JOINT DE-
CLARATION: 
Talks in Rawalpindi on Indo-BangIa. 

desh Joint Declaration(st) 
(XXIX-2-8-73), 233-38. 

INDO-BANGALADEH J 0 I N T 
RIVER COMMISSION: 

Meeting of Indo-Bangladesh Joint 
Rivers Crcmmislrinn (XXX-7-8-
73), 140-41. 

INDO-.BlUTISH TECHNOLOGICAL 
'GROUP: 
Meeting of Indo-British Teclmolo-

gical Collaboration Group 
(XXX-22-8-73), 197-98. 

lNDO-PAK WAR: 
Cues ot Tress passing by Pakistanis 

since the last Indo-Pak War 
(XXX-22-8-73), 170. 

Compensation for Enemy Property 
after 1965 Indo-Pak War (XXIX 
-3-3-73>, 161. 

steps taken to jrebabilitate people 
affected by Indo-Pak War (Xxx-
3-8-73), 111-12. 

INDO-SOVIET TREATY OF 1971 
(XXXI~23-3-73), 162-63. 

INDONESIA: 
Indonesian Joint Naval Exercise 

with India (XXIX-26-7-73) 
107-08. ' 

Measures to improve relations with 
Indonesia and Iran (XXX-9-8 .. 
73), 166-67. 

Plea by Indonesia for impleme'!lta-
tion of Simla Aln'eement (XXIX-
2-8-r.n, 88. 

INDUSTRIAL DESIGNING AND DE-
VELOPMENT CENTRE: 
Setting up of Industrial Designing 

and Development Centre (XXIX-
1-6-73), 46-47. 

\ 
\ 



INDUSTRIAL DEVELOPMENT·: 

Development of BroacD. (Gujarat) 
(XXIX-l+73), 92. 

Development 01: Gorakbpur district 
(UP) (XXx-&-8-73) , un·52. 

Fiscal Incentives for Labo.Ul Orient-
ed Industrial Growth (XXX-lO-
8-73), 155-56. 

Gap between Industrial Del[elop-
ment and Advancement in Nuclear 
Energy (XXX-22-8-73>, 36. 

Indo-USSR ta~ in 
Indian Industrial 
(XXX-9+73), 82. 

Moseow for 
DeVelopment 

INDUSTRIAL DEVELOPMENT BANK 
OF INDIA: 

Investment made by r.'D.B.I., 
I.C.I.C.I., I.F.C.I. in DUferent 
Regions of the country (XXXI-
24-8-7S). IIJS. 

Maney given as Deposit" Loans or 
otherwise to Foreign Banks by 
I.F.C., I.B.D.I. and other term 
5nancing institufioOlS (XXIX--
3-8-73) , 194-96. 

Raising of rates of interest by IDB! 
(XXX-IO-8-73), 141. 

Reorganisation or Industrial Deve-
lopment Bank of India (XXIX-
27-7-73), 94. 

Time taken for ftnalising Awlica-
lions by IDBI. ICICI and IFC etc. 
(XXX-17+73), 1i9-80. 

INDUSTRIAL DISPUTES: 
ExpedjtioU:II settlement of . Indus-

trial Disputes <XXX-1-6-8-73" 
70. 

Industrial dispute in voltas and 
Volkart. Bombay (XXIX-208-73), 
179. 

INDUSTRIAL DISPUTES ACT: 
Coverage ot noo-teaeb1nq Btaf! 01 

Universities under Indugtrial Dis-
putes Act (XXIX-Z-B-73I, 14-19. 

Resolution passed by Supervising 
staff 'FederatioD of State Bank ot 
Il'lI:Jia regarding Amendment to 
Indumial DlIpute Act (XXXI--
30-8-73), 85. 

r INDUSTRIAL ·ESTATE: 

I 

I 

I 

I 
I 

Industrial Estate OlittaurnBlocx., 
. Babraieh(XXIX-2&-7-73). 160. 

INt>tJSTRIAL FINANCE CORPORA-. TlON: . . 
Amount of money poauted by 1FC 

to'Maharasbtra for· the DevelQlr 
ment of Vidarbba and Maratb-
wada Regions (XXX-l&.8'-13)~ 
19-23. 

Amount of Money ·eranted by I.F.e. 
to State of K"!TBla (XXXI-31-ll-
73), 43-44. 

Assistance given by I.PC. to Tex-
tile Industries (X-'lCXI-3l-.8-73). 
MI. 

Investment made by I.D,B.I .. 
I.C.I.C.I., I.F£.I, in Dift.erent Re-
gions of the ~ountry (XXXI-24-
8-73), 165. 

Raisjng of direct lendin~ rate by. 
IFC (XXXl-?4-8-73), 203. 

Time t~en for flna1ls1rlA Applica-
tions by IDBI, ICICI end !FC etc.. 
(XXX-17-B-73), 171t-BO. 

1 I INDUSTRIAL HOUSES: , 
j 

I 
I 

Expansion of LaI'ler Industrial 
House (XXlX-l-8-7a), U[·. 

INDUSTRIAL LICENCES: 

Applications for licenCe for settin" 
up of Industrial Plants iX-XX-
8-8-73), 142-43. . 

Issues of Industrial Licences tor 
Certain Industries lor Backward 

Areas Alone (XXIX-I-8-73). 91-
92. 

Issue of Licence fOr setUng of In-
dllstl'ies in North Bihar (XXX-
8-8-73). 153. 

Large Houses and Foreign Com.. 
panies in Core Se(ltor (xxx-
8-8-73), 41-42. 

Pending Applications from Kerala 
fOr Industrial Licen~ (XXX-
22+73), ISla. 

~ot t.iceDces issued far 
Backward Areas to Developed 
Areas (XXXI-29-8-73), 184. 



INDUSTRIAL LOANS: 

Disappetl1'8nCe of small Industrialists 
who took Loan !or Setting up 
Industries (XXIX~l-S-'73). 93. 

Loan to Industries in Backward 
Areas in M.P. (XXIX-J-8-73), 
49. 

i INDUSTRIAL 
Disbandment of Industrial Manage-

ment Pool (XXIX-27-7-73), 60. 

~ :INDUSTRIAL PEACE: 
Acceptance of Code 'of Discipline 

and Industrial Peace Reslliution 
by Employers and Trade Unions 
(XXX-9-8-73), 118-19. 

Round Table Conference for indust-
rial .peaCe to raise production 
(XXX-9-8-73), 152-53. 

.. INDUSTRIAL PLANTS: 
Applications for licence for setting 

up of Industrial Plants (XXX-
8-8-73). 

'Transfer of running pi ants from 
developed oountries to India 
(XXX-Io-S-73), 63. 

INDUSTRIAL PRODUCTION 
(XXIX-25-7-73), 206. 
(XXIX-l-S-73). 127-28. 

if! Vnits under Heavy industry aim-
·ing at 4::; per cent increase in 
Production (XXIX-2-6-7S" 166-
'67. 

Production in Compames more than 
licensed capacity (XXX-22-8-73), 
130·31. 

Decline in Industrial Pr':lductio:t in 
l!Ji:~ (XXX-8-8-7~), 36 ... n 

Set Back to Industrial Prodtl'::tion 
dUe to shortage of Coal (XXX-

8-8-73), 1M. 

~INDUSTRIAL RELATIONS: 
f' Better Industrial Relations (XXIX-
; 26-7-73), 169-70. 
I: 
f :. 

Improvement. of InQ.ustrial:Rela-
tions in Coal mines (JQCXI--
30-8-73), 97-98. 

f: 
r;. StUdy of Industrial Relations by 
; Evaluation win, (XXIX-26-7-73), 

134.35. .. 

INDUSTRIAI.. RELATIONS BILL 
(XXX-26-8-73), 165. 

INDUSTRIAL Sl!lCTOR: 
Spill-over Projects in the Industrial 

Sector during Fifth Plan tXXX-
22-8-73), 38-39. 

INDUSTRIAL SOCIE'l'IES: 

Survey of Industrial SDcieties in 
Orissa (XXX-8-8-73), 91. 

INDUSTRIAL TESTING AND RE-
SEARCH .LABORATORIES: 

ExpanSion and Reorganisation of 
Industrial Testina and Rt:search 
LaboratOries (XXX-22-8-'i3). 54-
55. 

INDUSTRIAL TRAL.'UNG iNSTI-
TUTES: 

Selecting a sUitable place for a unit 
of m (XXIX~5-7-73). 120. 

INDUSTRIAL UNITS: 

Issue of permits fDr 400 Tonnes of 
Corrugated sheets . for Industrial 
Units (XXIX-2-8-73), 94. 

Permission for Manufacture of Items 
by enhancing lice!lccd capacity 
(XXX-22-8-73), 115-17. I INDUSTRIAL WORKERS: 

Working' hours for Industrial 

IllND~==;"""" .... ,. 
Vi!!l foJ Mcn~olia by a Bombay In-

dustrialist and cinema House Pro-
i p:iel.or 10r purchase of house for 
I Defence purposes IXXIX-26-7-

'i'3l. 3. 

INDUSTRY(tES> : 

Central Organisation fer sponsoring 
Defence Based industries (XXIX-
26-7-73), 182. 

Cbsure of Industries (x..XI'X -25-7-
73). 122-26. 

Cl9sure of Industrial Units in West 
Bengal (XXIX-1-8-7:ll., 97-98. 

Concession to New Industries for 
production (XXXI-29-8-rJ), 95. -------



INDUSTRY(IES)~. 
Damage caused to production Units 

due to Power failure (XXIX-
25-7-73), 56. 

Development of Industries in West 
Bengal (XXIX-2S-7-73), 208-09. 

Disappearance of small Industrialists 
wbo took Loan for Settini UP In-
dustries (XXIX-I-8-73J, 93. 

Disparity in Minimum Wues in 
different industrie3 (XXXI-23-B-
73), 120. 

Dispersal of Industries in Backward 
Areas (XXX--8-8-73), 171. 

Distribution ot Steel and Pi" iroD 
in Eastern Region to small and 
medium industries (XXXI-30-
8-73), 164:-65. 

Drastic cuts in industrial pr0-
grammes during Fiftb l'lan 
(XXIX-25-7-73>, 19:!. 

Expansion of Heavv Indu~tries 
during Fifth Five Year Plan 
(XXX--9-8-73), 113. 

Extension of scheme of compulsory 
export to other industries (XXX-
10-8-73), '19-80. 

Facilities to YounlJ!len for aetting 
up industries (XXXI-29-8-73), 
121. 

Financial .assistance to cooperative 
agricultural and Industrial sectors 
by R.B.I. in Bihar (XXX-I3-&-
73), 59--61. 

Heavy Industrial Units not working 
to their full capacity and ruDning 
at a loss (XXX-9-8-73), S;7. 

Heavy Industries in Kerala (~X-
26-7-73), 102. 

High Level Evaluation Unit tor Pro-
gress of Industries (XXX-
8-8-73), 84. 

Idle capacity in Machine Tools In-
dustry (XXXI-30-8-73\ 91-92. 

Industries al!ected by Power cut in 
state. (XXIX-2-8-73). 105. 

Industries set up in Ceylon with the 
joint e¢orts of India and C87fon 
(XXlX-Z1-'1-'73) , 129-30. 

." Industrielt set Up "tJyJ.K. Group in 
0ri1l8 (XXX-l-6-'13J, 59. 

INDUSTRY(IES)-cotIItd. 
Indust.-y in wlUch Financial Ailt 

from Aid India Consortium will 
be utilised. (XXIX_27_'1_73). 
76-77. 

Issue of letters of intent to private 
parties and Kerala Government 
Agencies 'for setting up Industrial 
Units in Kerala (XXIX-I-8-73) • 
122. 

Levy of cess for Research in In-
dustrial Units (XXIX-I-8-73). 
14'1. 

Man days lost in consumer indus-
tries in 1972-73 (XXXI-30-8-73). 
15'1. 

Managers in Industry (XXIX-
1-8-73), 35-36. 

Memo by Hindustan Steel 
Employees Union, Durgapur to 
the Joint Negotiating Committee 
of Steel Industry (XXXI-
30-8-73), 166-6'1. 

Mode of distribution of scraps anlt 
defectives among units of ~mal1 
scale sector and S.R.M.A. 
(XXXI-23-8-'13), 54-55. 

Plan for introduction of Automation 
in Industries (XXXI-23-8-73). 
82. 

Priority to the supply of Power to 
Industries (XXIX-31-7-73), 90-
91. 

Production and installed capacity in 
Public and Private' Sector Plants 
(XXX-8-8-'13), 77-78. 

Production in Industrial 
(XXXI-29-8-'13), 82. 

Uniw 

Public sector industries in Chota-
nagpur and Santhal Parganu 
eXXIX-25-'1-73), 208. 

Report of Committee on Foreign 
Equity Participation in Indian 
Industries (XXX-22-8-73), sz. 

Retrenchment of workers in In-
dustries as a result of use of 
computer. (XXXI-23-8-'13), 47. 

Spill-over Project. in the Industrial 
., Seclor' during "'Fifth ·Ptan 

(XXX-22-8-'18). J8;39. -



tNDUSTRIES:~ontd. 

S1Iate-wise Allotment 011 Steel to 
Large-scale, Medium-scale and 
small scale Industries during the 
last three years (XXXI-23-8-73), 
125. 

Subsidy for' starting Industries in 
Backward Areas (XXXI-
29-8-73), 223. 

Survey of Activities of some indlls-
tries (XXXI-29-B-73), 233. 

Unemployment Insurance in Indus-
tries (xXIx-26-7-73), 164-65. 

Volun1lary Pact regarding prices 
and quota between spinning and 
Weaving Units of Nylon and Silk 
Industry (XXX-17-8-73), 155-56. 

INFLATION: 
Cut in the Annual Plan for 1973-'14 

due to Price Rise (XXX-
22-8-73), 198. 

Effeet of Inflation on Fifth PLAN 
XXIX-I-B-73, 157-58. 

Increase in money supply (XXIX-
3-8-73) 206. 

Inflationary Pressure on economy 
(XXIX-3-B-73), 66-67. 

Steps taken by Ministry of Agricul-
ture to cheek inflation (XXX-
13-8-73), 78-'19. 

INLAND WATER TRANSPORT: 

Inland wanter transport during 
Fifth Plan (XXX-8-8-73), 40. 

INSTITUTE OF DEFENCE STUDIES 
AND ANALYSIS: 

Study of Defence Problems by In-
stitute of Defence Studies and 
Analysis and United service In-
stitute (XXXI-23-8-73), 129. 

INSTRUMENTS LANDING SYSTEM: 

Instrument landing system and 
Airport Surveillance Radar at 
PaIam Airport (XXIX-27-'1-73) , 
'11, 169-'10. 

INSURANCE: 

,w)U'ance; &,heme .1,orArmy ,Per-
IOnnel (XXlX-28-'1-18), ~. 

INSURANCE:~ontd. 

Unemployment Insurance in Indu,-
tries (XXIX-::-21J..7-73), 164-65. 

INSURANCE COMPANIES: 

Communication received from 
Member of Parliament in regard' 
to Irregularities in New India· 
Insurance Company and Generaf 
Insurance (XXXI-31-8-73), 160-
63. 

INSURANCE WORKERS: 

Token strike by General Insurance 
Workers (XXIX-27-7-73), 193. 

INTEGRAL COACH FACTORY .. 
PERAMBUR: 

Production of Coaches by Integral" 
coach factory Perambur (XXX-
'1-8-73), 36-37. 

Production of tI.rst class Chair Car 
Coaches and two-Tier Air con-
ditioned sleeper coaches by Tn-
tegral coach factory (XXX-
'1-8-73). 83-84. 

INTERNAL SECURITY ACT: 

Number of persons arrested under-
maintenance of Internal Security 
Act. (XXIX-25-7-73), 117-19. 

INTERNATIONAL CIVIL AVIATION. 
ORGANISATION: 

Pak decision to move I.C.A.O. 
against Indian Ban on Pak over-
flights (XXIX-26-'1-73 > , 57-58. 

INTERNATIONAL CONTROL COM-
MISSION: 

Move to reactivate International 
Control Commission in Cambodia 
(XXX-16-B-73), 64-65. 

WithdraW'lll by Canada from In-
ternational Commission for Con-
trol and Supervision in Vietnam, 
(XXIX-26-7-73), 87-88. 

INTERNATIONAL DEVELOPMENT' 
ASSOCIATION: 

Credit from International Develop-
ment .Aaociation(XXX-6-80-73) .. 
44. "" ,. 
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.INTERNATIONAL DEVELOPMENT 
ASSOCIATION-cont(i. 

International Develop1nent. Associa-
tion: Sanction of industrial loan 
by World Bank and International 
Development Assoeiation <XXIX-
3-8-73). 71-'12. 

"Loan from International Develop-
ment Association (XXIX-3-8-73). 
98-99. 

Loan from IDA for T1!lecommunica-
tion project in India (XXIX-
27-7-73), 193-94. 

INTERNATIONAL LABOUR ORGA-
NISATION: 
Discussion on probleJIIS of Multi-

national Corporations in ILO 
Conference at Geneva <XXXI-
30-8-73), 139-40. 

1.L.O. Conference held at Geneva 
in June, 1973 <XXXI-23-8-73), 
41. 

"Jlatification of I.L.O. Convention on 
T-rade Union Rights by India 
(XXXI-23-8-73), 113-14. 

"INTERNATIONAL MONETARY 
FUND: 

Request to IMF for additiorral 
credit facilities for financing 
Fourth Five Year Plan <XXXi-
24-8-74), 196. 

tNTER-STATE ADVISORY COUN-
CIL: 

'Suggestion of Tamil Nadu Govern-
ment to set up an lnter-Stote 
Advisory Council (XXX-
22-8-73). 145-4.6. 

INTER-STATE BOUNDARY DIS-
PUTE: 
Maharashra-Mysore Boundary Dis-

pUte (XXXI-29-8-73), 216. 

mTER-STATE TRANSPORT COM-
MISSION: 

Authority to Inter-State Transport 
Commission 1e Iaaue intef..state 
permits aad· illtMCluCtiOD Of talC 
exemption <XXIX-30-7-'13,}. 96. 

\ 

I 
I 
I 
! 
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INVENTIONS PROMOTION' BOARD: 

Merger of National R.eseareh and 
Development Corporation of India 
and Inventions promotion Board 
(XXIX-25-7-73), 168-70. 

INVESTIGATORS: 

I 
I 

\ 

\ 

i 
I 

I 

Procedure of Recl'uitment of 
Investigators Grade n (XXXI-
23-8-73), 107-08, 

IRAN: 

Agreement between USA and Iran 
to check Russian and Indian In-
fluence in Indian Ocean (XXIX-
2-8-73), J54. 

Foreign Minister's visit to Iran in 
July, 1973 (XXX-16~8-;'7S), tlO. 

Impact of the ureesnent slgned 
between Iran and Western Oil 
Consortium on Illdo-Iran Crude 
Oil Treaty (XXIX-24-7-73), 183. 

Joint Defence Exercise by Pakistan 
and Iran (XXIX-2-B-73), 186. 

MftSures to improve relations with 
Indonesia and Iran (XXX-
9-8-73), 166-67. 

Negotiations with Iran for Import 
of Crude Oil (XXIX-24-'7-73\, 
138. 

Purchase of Arms, by Iran from 
U.S.A. (XXIX-.26-7-73), 74-75. 

Press Reports regarding Iran's 
readiness to help Pakistan .gainst 
India (XXIX-2B-7-73). 15-;.23. 

Reported Chinese support to Iran's 
.. MJUtary Build-up (XXIX--
2-8-73), 193. 

Reported statement by Shah of 
Iran for naving meaningful 
dialogue with India (XXIX-
2-873), 99-100. 

Statement made by Defence l(Urlster 
in London Re. Use of .American 
'aDd . British Arms to Iran against 
India (XXX-16-8-71), 112-11. 

8tepI toc:cmso1lbte frielidsbip 
with IraD (XXlt-1B-B-"IS), 10-91. 
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IRAN-contd .. 
Threat posed to India's, security and 

lIeabome trade due to U . S. 
British and Iranian intrusion in 
Indian Ocean (XXXI-23-8-73) , 
22-23. 

U. S. Military Aid to Iran and its 
diversion to Pakistan (XXlX-
26-7-73), '10. 

Vilit of Military Team of Iran 
(}(XJJt-2-8-73), 1~4-58. 

IRAQ: 
Agreement between India and Iraq 

for Oil Exploration in Iraq 
(XXXI-28-8-'13), 115. 

Agreement with Iraq for eeonomic 
co-operation (XXXI~1-8..'13), 
10. 

Agreement with Iraq for l%QpartinJ 
Training to Iraqi Pilots by India 
(XXIX-26-T-73), 58. 

Machinery to baiidle newly acquired 
Oil concessions in Inaq eXXIX-
24-'1-73), 149. 

Proposal to set up Steel Plant and 
Sponge Iron P1ant in Iraq by 
India (XXIX-2-B-"13), 81-82. 

mELAND: 
Agreement between India and 

Ireland for Export of Tea (XXX-
10-8-'13). 118.---

India losing IrIsh Tea market 
(XXXl-24-8-73), 144. 

IRON AND STEEL: 

Allocation of steel to Maharashtra 
tor IrrisatioD, Power and Hydel 
Projects !(XXXI-23Jo11-73). 23-
28. 

Assessment of Production capacity 
. , of Non-captive from iron Ore 

Mines in Banspani Sector, Orissa 
(XXXI~0-8-73), 108 .. 07 .. 

C.B.I. investlptions into mis~! of 
steel allotments (XXXI-23,;,8-
73), 44. ' 

Committee set up for supply ot 
cement and steel tor power 
generating projectS (xx:rx-
31-'1_73), 181-88. 

2697 LS-lO. 

IRON A...~D STEEL-contd. 
Comparable cost of production of 

steel with imported coking coal 
and of imported steel (XXXI-
30-8-73), 171. 

Corporate Plan to produce 1 :4, MT 
of Steel in Durgapur by 1977-78 
(XXXI-30-8-73), 163. 

Crisis due to Low Off-take in Iron 
Ore Mining Industry (XXXI-
23-8..73), 112. 

Demand for Iron Ore for Interaal 
Consumption and Exports 
(XXIX-26-7-73), 61-62. 

DiStribution of Steel and Pi, Iron 
in Eastern Region to small and 
medium industriell (XXXI-
30-8-73), 164-65. 

Diversion of Ore tar Indigenous 
Steel (XXXI-30-8-73), 39-40. 

Diversion of Ore for Indigenous 
Steel (XXXI-309-73), to-41. 

Diversion of Surplus Steel with 
Public Sector to Private Sector 
Industries (XXlX-26-7-73) ,14-

Export of Iron ore (XXXI-
24-8-73). 199. 

Export of iron-ore from Kundre-
muklulm (XXX-I6-8-73), 87-88. 

Export of Iron Ore from Mnore 
State (XXX-I6-B-'iS). 172-73. 

Export of Iron Ore through Haldia 
and PaJIldip at the end of 5th 
Plan (XXX-I3-8..73), 161. 

Export ot Pi, Iron (XXX-16-B-73), 
27-28. 

Gap between Total capacity IUld 
ActUal Production of Steel during 
1971-'12 and 1972-73, (XXXI...;.. 
30-8-73), 109:'10. •. " 

Import of Steel and Ferro-Alloys 
from East Europe QCOX-
26-1-73), 11$7-88. . " 

Increased Production of Alloy Stea 
and s,pecllit' Steel '(XxxI-
23-8-73.) -; i03~04. " 

Iron Ore Products of MDC c'XXIX-
2-8-73), 193-94. . 

Method of Supply of Steel tp In-
'. c!Ustr!al 'CCmSuiDers '(lOCtI-

30-8-73), 118. .' 



mON AND STEEL--ccmtd. 
Meed and AvailabiUty of Steel by 

the end of Fifth Five Year PbD 
CXXXI-30-8-'13). 141-42. 

Production. Import and distribution 
of Steel since 1971 (XXXI-
23-8-'13), 93. 

Production of Iron ingots, Steel, 
Coke and other By-Products of 
Rourkela, Bhilai and Durppur 
Steel Projects (XXXI-3O-8-'13). 
1.28--3(1, 

Prociucti.OIl of Pig iron and Steel 
ingots after take over of nseo 
(XXXI~O-8-'13),· 162. 

Production of Pi&' Iron in Kokaro 
Steel Plant (XXX-I8-8-'13), %5-
28. 

Profit earned and loss suffered by 
Public Sector Steel aDd Iron in-
dustry Units (XXX-18-8-73). 
138. 

Proposal to eecure prices increase 
on Iron Ore exported to Japan by 
M.M.T.C. 1XXIX--3-8-'13) , 79-80. 

Proposed Import of Steel during 
1973-74 (XXIX-~6-1-'13), 31. 

Quantum ot Seel Produced by !lin1 
steel Plants (XXlX-26-7-73), 
IU-G. 

RealisatiOIl of Fourth Five Year 
Plan Steel Tarcet (XXXI-
30-8-73). 181. 

Bequirement tmd Production of Steel 
(XXlJ[-S'7-'II1. 4I'-t!. 

Scrap Iron scandal in Heavy Elec-
trieaJa Bhopal (XXXI-2I-B-'13), 
m. 

Self sufficiency in Iron lind Steel 
(lCWt-Z6-7-'13), 18'1-88. 

Slate-wile ADotmenC of $teel to 
Lule-tJCale, Medium-seale and 
mnall eeale Industries durinl the 
Jut three 7e8ft (XXXI-23-B-73), 
121. 

8teeI Demanded by Dadra and 
Napr HaveU (XXXI-a-8-'7I). 
10. 

IRON AND STEEL--ccmtd. 
Steep fall in production of Steel 

duri.Dc the last thn!e mOIltha in 
Butern re~on (XXXI-2I-B-73). 
t2. 

Revision of price of irOD ore payable 
to mine owners due to rise in COlt 
of production (XXXI-2S-8-'13). 
18-a"l. 

IBBIGATlON: 

Amcnmt sanctioned 'BOd expenditure 
. OIl road construction Bnd minor 

irription UDder Crach Programme 
(XXX-13-B-733. 205. 

Cbaaae ot site of Warana Irrigation 
Project from Kuchgaon eXXIX-
14-.,-'13), 148. 

Clarance of Irrigation Schemes in 
M"abarasbtra "{XXIX-31-'l-.,a). 
1I ..... UO. 

C1eu'ance of major irrigation pro.. 
peets in Maharuhtra and Anclhra 
Pradesh pending Awarct. of 
Jtri8Ima and Godawari Tribunals 
(XXVI-24-7-'13), 3-11. 

ec..utuUon of Autonomous Boarda 
for Irrigation, nrainage and Flood 
protection scheme over the entire 
~ of inter-state river 
(XXXI~-8-13), 39-40. 

Jbpenditure incurred on trrigatiOIl 
fadlitlell in Dadra and Nagar 
Baven during Fourth Plall 
(XXXI-28-8-'13), 12--14-

FormulatiOIl of a Scheme to spee4l 
up pace of progreu Oil Bajastban 
Cana!-(XXXI-28-B-'7I), 1--1. 

I'uIldII to States for Minor lrrIptIOIl 
Proeramme (XXX-IO-B-'II). 
188-87. 

Huge Lou due to poor utWatJon of 
JrrlgatiOIl Potential (XXIX-
11 • .,-1'), In-A. 

Implementation of Major and 
Medium Irription ICheme In 
States (XXX-7-8-73), 189-90. 

lDduIion G! Vamanapuram irriga. 
tIon Projeet ot 1tera1a in Flfth 
Plaa (XXIX-U-'7-'II),· 49. 



IRRIGATION PROJECT (S)--concld. 

Irrigation Potential by tlie end of 
Fourth Plan (XXX-'1-8-'13), 81'-
82. 

Irrigation Power Projects Sanction-
ed in l'It!t. during the last three 
years (XXX-'1-8-'13), 180-81. 

Irrigation projectS in Kerala (XXIX 
-24-7-73), 49. 

Major and Medium Irrigation 
schemes in U. P. (XXX-7-B-73), 
105. 

Provision for Irrigation during Mfth 
Plan (XXIX-24-7-73), 16B. 

Rates of IrrigationlWater charges 
in Cowtlry(XX1X-31-7-73), 
1'10. 

Report of Experts Committee on 
Rising costs of Irrigation Projects 
(XXIX-31-7-73), 106. 

Report or "'asant Rao PatiI Com-
mittee on Under-Utilisation of 
Irrigatiotr Pl:Jtenllil (XXIX-
24-7-'13), 1'1'1. 

Small Scale irrigation programme 
of Rajastlmn (XXX-6-8-'13), 192. 

l1Wi11ation of Amouni8 ' allocated 
for Irrigation, Power and Indus-
trial Development during Fourth 
Plan (XXIX-I-8-73), 168-69. 

Water utflJi:iitiOfi of t11e' Godavari 
Barr~ge Project (XXXI-28-B-73) , 
2~2B. 

Work on Rajghal" liTigation Project 
(XXXI-2B-8-73), 2~28. 

ISRAEL: 

Appeal to Israel and Arab Coun-
tries by Indian Representative 
10 U.N. to respect rights of 
Palestinian people (XXIX-
2-8-73), 43-"-

, ITALY: 

Indo-Italian Colhlboration (XXX-
8-8-73). 105. 

Visit by a Delegation from Italy 
during July, 19'13 (XXXI-
23-8-73), 106-07. 
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JABALPl1R: 

Expanaion of Heavy Vehicles 
Factory, Jabalpur (XXX-
16-8-'13), 60-61. 

Schemes regaMing expansion of 
Bhopal, Rajpur and Jabalpure 
Airports (XXX-10-8-73), 43-44-

JAGOTA BROTHERS: 

Investigation into the ease of Jagota 
Brothers who foreed their entry 
infb the Prime Minister's House 
(XXIX-25-7-73), 75-76. 

JAIL: 

Construction of an Open Jail iD 
Delhi (XXIX-I-8-73), 80. 

Provision of facilities for' fan and 
lavatory in the room where under-
trials are lodged (XXIX-I-B-73). 
187. 

JAIPUR: 

Conference of All India Muslim 
League held in Jaipur (XXIX-
25-7-1973), 42. 

JAIPUR UDYOG LTD.: 

Allegedly forged tran&action in the 
shares of Messrs Jaipur Udyog 
Ltd. (XXXI-28-f1..1973), 74. 

JAMAIR & CO. PVT. LTD. CAL-
CUTTA: 

Members of Board of Directora and 
Principal Shareholders of Jamalr 
Co. Pvt. Ltd. Calcutta (XXX-
7-8-1973), 150. 

JAMMU AND KASHMIR: 

Death of BSF jawans- due to ava-
lanche in Gures Sector of Jammu 
and Kashmir (XXX-22-B-1973). 

92-93. 
Defence of Jammu City (XXXI-

23-8-1973), 84-415. 

Development of Plantations In Katra 
Area of Jammu and UUal'khand 
Region of Garhwal Diartel, UP 
(~--24-B-1973), 151. 



JAMMU AND KASHMIR-concld; JAPAN: 
Disturbances in Srinagar due to the 

'Book of 'Knowledge. (XXIX-
25-7-1973), 7,1-72. 

Electricity Consumption in UP. 
Rajasthan, Himachal Pradesh and 'I 
3 Ie K (XXIX---.31_7-1973) , 160- ' 
61. 

Extension of Road in Kashmir be-
yond Balucbistan upto Iran by 
Pakistan (XXIX-26-7 -1973) , 
165-66. 

Loans and subsidy to Jammu and 
Kashm1r State for providing 
Housing Facilities to loWer and 
Middle Income Group (XXX-
13-8-1973), 208-10. 

Prejudices and Predilection about 
Kaabmir in Reaional GeoIrapby 
Text Books lor Public: School 
(XXX-%O-8-1973), 143. 

ProlHll ill the construction of HIlT 
Watch Factory In at Srinagar de-
layed (XXIX-28-7-1973), 48. 

ProgreSS of Talka between Emilia-
ries of Government of India, Sbri 
Parthasarthy 'and PlEibiscite Front 
Leader, Sheikh Abdulla (XXIX-
1-8-1973), 151. 

Purchaae of Pl'Operty of Dr •. Karan 
SiDP Union Minister by J & K 
Government (XJqt-29-1I-19'13), 
211. 

Rehabilitation 01 Penrons uprooted 
due to War ill Jammu aDd ltaIb-
~r (XXIX-;6-7-1&73), B5088. 

Setting up of Sericulture Centl't!ll in 
Kashmir (XXX--22-8-1973). 161-82. 

Steadi1y R.isine Cost 01 FOOd Sub-
sidy in J It K (XXX-8-11-1973). 
liB. 

:J'AMNAGAR: 
Automatic Telepbone Excbange at 

Jamnagar (XXXI-29-8-1973). 
176. 

;JAN SANUH: 
Arrest of Secretary, Jan San,h, 

DeIbi em the charp of lsaWlII a 
Postes- incitir1. communal distur. 
bances in Sadar B~, Delhi 
eXXlX-l:"8-19'l3). 79-80. 

liIumber til. PensoDs injured asa .. 
suIt of Brick-batting during Ian 
Saagh S.ty.,rah m J)e1hl '(XXIX-
1-8-19'11), 14:1-4 

Apprehensions of Japan about In-
vestment climate in India (XXIX-
3-8-1973), 61-62. 

Ass1&tance from Japan fDr aetUnIt 
up fertiliser plants (XXIX-
31-7-1973), 43-44. 
B~ of tbe Ashes of late Sbri 

Rashbehari Bose from Tokyo 
(l(XJ{!--23-8-1973) , 5--10. 

Cancellation of training of two agri-
cultural Otficers in connection with 
paddy cultivation extensfon ser-
vice in Japan (XXXI-
27-8-1973), 1--4. 

Commodities Imported from JapeD. 
during 1971-73 (XXKI-
31.8-1973), 50. 

CDoperiltion sougbt by India frOm 
Japan in her plan to free Herself 
from Dependence on Foreign Aid 
(XXX-I0-8-1973), 121-22. 

Credit from Japan and otber count-
ries tor seWn«up J'eri11iser fac:-
tories (XXIX-31-7-197S), 141. 

Diacussiems between J apaneae and 
Indian ExPerle in TokYo in June 
On Economic and Polltical Policies. 
(XXX-22-8-1973). 74. . 

Enqui;y about Items whose export 
to Japan can be increased (XXIX-
3"'1973), 32-33. 

.Eq/oJ1 of ore from Bailadila to-
Japan by N.M.D.C. (XXX-
16-'S-1973). 73. 

Findings of Japanese scientist,s Re-
Packing of Food Materi81 in Pial-
tic BaRS (XXIX-23-7-1073), 105. 

Foreign Aid ol!ered by J'1IIII8,: 
(XXX-17-8-1973), 94. 

Import of Acrylic: Fibre plaut from 
Japan by Petro-chemlc:al CorPora-
tion lJmIted ,(XXXl-28-1I-19'lJ), 
135. 

Inftltration of Pakistani .Agents lar 
Jammu and Kashmir (XXIX ...... · 
1~8-1973). 62-63. 

IntezWfylng promotional campailD> 
of Dry Tea in Japan (XXXI-
11-11-1973), 68-69. 

Interception of TiUek e~ 
Japanese Textiles by Customs 



JAP AN-concld. 

Autborltiel in Broach (Gujarat) 
(XXX-I0-3-1973), 156-~7. 

Ja,pan cancels many textile orderl 
(XXIX-21-7-1973), 1~. 

Loss of Japanese market to 
Indian Filh Exporters (XXXI-
31-8-1973), 44-4~. 

Participation of Indian Representa-
tion in Tokyo mee~ aimed at Libe-
ralising World Trade (XXXI-
24-8-1973), 110. 

Private Investment from Japan 
(XXXI~1-8-1973). 194-96. 

Promotional campaign for black tea 
in. Japan by Tea Board (XXXI-
24-8-1973), nt). . 

Proposal to raise statUi of· Head of 
Indian Mission in Japan :(XXXl-
23-8-1973)" 171-72. 

ProJ)Olal to secure pricea increase on 
Iron Ore exported to Japan by 
M.M.T.C. (XXIX-3-8-1973). 79-80. 

Trade Agreement between India and 
Japan (XXXI-24-8-1973), 161. 

JAWAHARLAL NEHRU UNIVER-
SITY: 

GOOrao of Vice-ChaDCellor of Jawa-
harlal Nehru University (XXX-
13-8-1973), 120-22. 

Proposal to Recognise National De-
fence Academy at Khadak'vasla 
by Jawahar La! Nehru University 
{XXIX-2-8-1973), 130. 

Reorganisation of Jawaharlal Nehru 
University (XXX-20-8-1978), 

68. 

JAWAN(S): 

.Jawans dllmlued from Service on 
the basiB of Police verl.fication 

: Report (JCXIX-26-7-1973), 101. 

I ..JAYAN'I'I VILLAGES· :: . 
~ Break-up of amount sanctioned for 
~ construction of houses under the I scheme of J'ayanti Villagel (JPOC-t 22-8-1973), 58-82. 

.. JEEPS: 

149 

JEEPS-.concld.. 

Sale of Jeeps by Defence MiniStrJ' 
(XXX-16-8-1973), 82. 

JESSOPS &. COMPANY: 

Britannia Engineerina Company 
Titagarh placed under Jessops and 
Company (XXXI-30-41-1973). 133. 

Government share hol.diJlS in Jessopa 
&. Co. Ltd. Calcutta (XXIX-
2-9-1973), 46. 

Loss incurred:by Jes80PS Limit. 
ed, Calcutta JJOC[X-2-8-19731. 
114-115. 

Mismanagement in Production Plan· 
Ding and Costing in MIs. JessopS 
Ltd. (XXXI-3~-1973), 70. 

mANS!: 

Funds for the Thermal Power Sta-
tion at Jhansi (XXXI-28-8-1973), 
123. 

JIY AJEERAO COTTON MILLS LTD: 

Expansion of MIs. Jjya:ieerao Cotton 
Mills Ltd. (JOOtI-29-8-1973), '7%. 

JODHPUR: 
Use of Desalination Plant Developed 

at Jodhpur (XXXI-30-8-1973). 
167-08. 

JOHN WYETH: MIS. 

Indigenous Producers of PrediDSo-
lene aDd its smuggling by MIs. 
John Wyeth {XXIX-.:U-7-19'l3). 
122-23. 

JOINT CIPHER BtJRE,AU: 

Anomaly in Pay of otBcera of Joint 
Cipher Bqreau. (XXIX-2-8-1973), 
58-59. 

Non-Graduate employees of Joint 
Cipher Bureau. (JCXX-9-B-1973), 
151-52. 

JOINT VENTURES: 
Joint Ventures Abroad (XXXl-

24,.a..!r!73>, 46 . 
Role of Jobl.t ~ .. under J'JftI& 

Plan (XXIX-25-7-1973), 205. 
~ J~ re1eaaed by Defeoc:e Depart-
I ment (XXX-9-B-1973), 92-94. 
t----------------------------------------------------------~ 



JOURNALS AND PERIODICALS: .TUTE-contd. 

Journals Publiahed by Departments 
Of Education, Culture and Social 
Welfare (XXX-I3-8-1973), 1. 
60. 

.JOURNALISTS: 

Relea8e of two Indian Joumaliats 
Kidnapped by PakiBtu .<XXX-
16-8-1973), 181. 

Third Wqe Board and Interim Re-
lief for workinJ Journaliatl 
(XXIX~6-7-1973), 52-55. 

JUDGE(S): 

Appointment of Judges of High 
Courts and Supreme Court 
CXXIX-24-'1-1973), 194. 

Transfer of Judges from one State 
to another (XXXI-2B-8-1973), 
158. 

JUDICIARY: 

Changes in the Structure and Func--
tionlng of Higber Judiciary 
(XXX-'l-B-1973). 155-66. 

Proposal to make judlc:lary an All 
India Service (XXIX-31-7-197S), 
5-6. 

;nrTE: 

Accumulation of stoc:ks of Jute 
Goods with the Jute MWs 
(XXXl-31-8-1973), 37-38. 

Agreement between India and 
Bangladesh in jute prices (XXXI-
24--8-1973), 220. 

Awkward position of Jute Produeerl 
(XXXI-24--8-1973). 58. 

Bumper jute crop in Eastern India 
(XXX-6-8-1973). 137-38. 

Canalising Jute supp1iea to mUll 
through jute corporation of India 
(XXX-IO-8-1973). 143. 

Complete Control over Raw Jute 
Trade '(XXXI-24--8-197S). 81. 

Compromi.JJe on Jute~een India 
and European common market 
countriet(XXX-17 ..... 1973),47. 

Criteria for flldn, mlnimum support 
price for Jute XXXX-17--8-1878), 
U-2'1. 

• 

Fixation of Jute Price (XXXl-
24--8-1973), 183. 

FixiD,g of Jute Procurement Tar_ 
by JIC (XXXI-24--8-1973), 185 • 

ImPOrt of Jute from abroad country-
wise duriDJ 1973-74 (XXX-
10-8-1973), 188. 

Joint Marketin, Promotion Drive 
for Jute by Asian Countriea 
(XXIX-3..a-1973). 13W8. 

Long-term Agreement for Import of 
Raw Jute fTom Baqladeab 
(XXIX-27-7-1973), 176-71. 

Long-term Plan of ImportiD,g Raw 
Jute from Bangladesh (XXXl-
31--8-1973), 127. 

Nationalilation of Jute Industry 
(XXIX-3-8-1973), 31. 

Plan to Boost Jute Output durinc 
Fifth Plan Period (XXXI-
31-8-1973), 32-33. 

Problems befDre exporter. of Jute 
Goods (XXXI-31--8-1973), 147-48. 

Proposal for Zero Tariff in Five 
Years on Jute Exports to EEC 
(XXIX-27-7-1973), 74. 

Purchase of Inadequate quantity of 
jute bY Jute Corporation of India 
(XXXI-24--8-1973), 221. 

Beduction of duty on ExDOrts of 
Jute and Coir ,oods to EEC 
(XXX-l 0-8-1973) , 124-25. 

Remunerative PriCe Of Raw Jute for 
cultivators (XXXI-31--8-1973). 
128. 

Review of Minimum support Prf .• 
of Jute (XXIX-3-8-1973). 112-
13. 

Scheme to boost Jute Production 
(XXX-13--8-1973), ~. 

Setting up of a Committee for Jute-
procurement (XXXI-31--8-1973). 
203. 

Settlng up of a medlum size jute-
factory in Tripura (XXXI-
24-8-19'13), 218. 

SUfi competition fated by lDdla'. 
Jute UoodI in World l\4arket due 
to ·1tntr,y of SynthetiC! (XXXI-
24-8-1973), 4-11 . 
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.JUTE RA W-contci. 
SUliesUon by Government to Jute 

Mills Associatkm for Pa:rment of 
Average Price of Raw Jute 
(XXXl-31-8-1973), 129-30. 

Sugcestions to JeI to increase the 
support price of Assam Bottom 
variet)' of Jute in CakuU& 
(XXXI-24-8-11173). 182. 

Talks with E.E.C. Be. Export of 
Jute (XXIX-27-7-19'13), 181-82. 

Trade Aereement between India and 
Bangladesh for Jute (XXX-l0-8-
1973), 116-17. 

Understanding between India and 
Banlladesh not to undercut each 
other in Fixation Of Jute Prices 
(XXX-17-8-1973), 165. 

JUTE BOARD: 
Reconstitution of Jute Board_ 

(XXXI-24-8-1973), 119. 

JUTE CORPORATION OF INDIA: 

Canalising Jute supplies to 114m. 
through Jute Corporation of India 
(XXIX-3-8-1973), 141. 
(XXX-lo.s-1973). 143. 

Steps taken by Jute Corporation of 
India to protect Raw Jute cultiv .. 
tion against under depression of 
prices (XXX-17-8-1973), 32-33. 

JUTE MILLS: 

Establishment of a jute miD in 
Orissa (XX1X-27-7-1973), 113. 

Fall in Production of Jute Mills 
(XXX-17-8-1973), 41-42. 

Sick Jute Mills taken over by Gov-
ernment (XXIX-3-8-1973), 199-
200. 

KACHCHATIVU ISLAND: 

Talks with Sri Lanka over Kacheba-
tivu Island (XXX-9-8-11173), 49-
5l. 

KABINI PROJECT: 

Construction of Kabini Project in 
MY80re (XXIX-31-7-1973), 10:J..04. 

KALlNDI POWER PROJECT 
(XXX!-28-8-19'13), 158. 

KAMALA RIVER: 

Linltini of Western KOsi Canalwltb 
Kamala River (XXIX-31-7-11173). 
168. 

KANDLA: 

Concession to Industries in Kandla 
Free Trade Zone .(XXIX-27-7-
1973), 11'1. 

Development of Kandla District fDr 
settin, up Industries in KaDdla 
Free Trade Ztme (XXIX-2'1-7-
19'13), 63. 

High Power Steerin, Board to deal 
with problems of Kandla Free 
Trade Zone (XXX-IO-II-19'13), 
129-30. 

KaDdla Free Trade Zone (XXlX-
27-7-1973), 59-60. 

Purpose aDd Development of Kand-
la free Trade Zone (XXXI-24-8-
1973), 219. 

KANNAD: 

Imposition of KannBd Lanruale on 
Marathi Speaking Students of 
Bellaum (XXX-22-8-1973), 42-43. 

KANPUR: 

Labour Colonies under the IndUst-
rial Housing Scheme in Kanpur 
(XXIX-23-7-1973), 186. 

Robbery in National aDd GrindlaYs 
Bank of Kanpur (XXX-I0-8-
1973), 145. 

Special Alloy Steel PlaDt Under 
DefenCe Ministry of Kanpur 
(XX!X-26-7-1973), 122. 

Steps to have new Airport Building 
at Kanpur (XXX-I0-8-1973), 158. 

KARAN SINGH DR.: 

Purchase of property of Dr. Karan 
Singh Union Minister by J. &K. 
Government (XXXI-29-8-1973), 
211. 

KARNATAK: 

Harijan tortured to death neu: 
Jevergi village, Gulbarga ,In Xar. 
natak (XXIX-I-8-19'13)" 4-10. 



KARNATAK EXPORT HOUSE: 

Import Licences issued to Kamatak 
Export Hause aga.in.st import 
entiUemenie through STC (XXX-
17-8-1973), 111-12. 

Missing File in Respect of MIa. 
Karnatak Export House (XXX-
17-8-1973), 157. 

KEDAR VALLEY: 

Two villages buried on account of 
Land-slide caused by Heavy Rains 
in Kedar Valley (XXX-7-8-1973), 
182-413. 

KENDRl.-YA VIDYALAYA SANGA-
THAN: 
Amenities in Teachers of Kendriya 

Vidyalaya Sangatban (XXX-
20-8...1973), 117. 

KENDU LEAVES: 

Export of Kendu Leaves to Sri 
Lanka (XXXI-31-8-1973), 33. 

KENYA: 

Position of Indian Goods under the 
relaxed import control laws of 
Kenya (XXX-Io-8-1973), 124. 

Quit Notice to Indian Traders II'l 
Kenya (XXX-16-8-1973), 57. 

KQ.ALA: 

Allegation against 8.D.O. (Phones) 
in Kerala circle (XXIX-1-8-
1973), 123-24-

Allocation of Funds to Rural In-
dustries PIoject in Kerala 
(XXXI-29-8-1973), 83. 

Amount of Loan advanced by Public 
Sector Banks to Agrieulturists 
and Industrialists in Kerala 
'(XXX-17-8-1973), 172. 

Amount of Money granted by U'.C. 
to State of Kerala (XXXI-31-8-
1973), 43-44. 

Area and Crop Urown on Aralam 
State Farm and Procedure for 
their Bale '(XXlX-23-7-1973) , 
243. 

AtoD;)ic 'Mineral ~urces in tbe 
-eqaltai &rU1 of Jterjala (XXX-

U-lt'73); 52~S3. ' 

KERALA-contd. 
Central Aid to Kerala for tettina' up 

cqllective Fann in Kerala (X.xX-
20-8-1973), 56. 

Central Assistance soUlbt for 
Famine A~ted Areas in Kerala 
(XXX-13-8-1973), 139-40. 

Central help to Government of 
Kerala fOr their one-lakb Housing 
Programme (XXlX-S6-7-l973), 
100. 

COIl).mercial exploitation of natural 
resources in Trivandrum district 
of Kerala (XXX-9~-1973), 42. 

Construction of a Civil Aerodrome 
at Cochin in Kerala (XXXl-
24-8-1973), 212. 

Construction of an Aerodrome at 
Karipur near Calicut in Kerala 
(XXXl-24-8-1973), 212. 

Construction of Bridge Across Bal-
iapattam River near Cannanori!, 
Kerala (XXIX-3O-7-UI73), 43. 

Construction of Quarters for the 
Employees of P & T Department 
in Kerala (XXX-8-8-1973), 159. 

Delegation from Kerala about Food 
Crisis in Kerala (XXX-l3-8-
1973). 117-19. 

Deteriorating Rationing conditions 
in Kerala (XXIX-23-7-1973), 161. 

Development of Beypore and other 
Minor Ports in Kerala (XXX-
13-8-1973), 119-20. 

Dissatisfaction on the worldng of 
Aralam State Farm Kerala 
(XXIX-23-7-1973), 241. 

Electrification achemes in Kerala for 
197~'14 (XXX-7-8-73), 48-49. 

Expenditure on Aralam :Farm, 
Kerala (XXX-20-3-1973), 63-M. 

Export of Re8ewood by Kerala Gov-
ernment '(XxlX~2'1-7-19'13), 47. 

Financial Assistance for the Deve-
lopment of Cashew CulUvation In 
Kerala '(XXIX-3O-7-1973), 47. 

Financial AssistanCe 2l:ven to state 
of KfIcI'ala~. Development of 
Calhew Induatry lXXX-1()-8.. 
1973;, 49. . 

Geolotical Map of Kerala (XXX!-
23-8-19'3), 4f. 



ltERALA.: Contd. 
Geological survey of Kerala for iron 

ore and BauXite Deposits (XXIX-
2-8-1973), 103-04. 

Heavy Industries in Kerala (XXlX-
26-7-1973), 102. 

Inc1us4olJ of Vamanapuram ilJ'i,a-
Uon Project of Xerala in Fifth 
Plan (XXIX-24-7-1973), 49. 

lrre(;'Ular supply of raw cashewnuts 
to cashew factOries in Kerala 
(XXIX-3-8-1973), 4B. 

IrrigaUOI;l projects in Kerala 
(XX:IX-24-~1973), 49. 

lssue of letters of intent to private 
partise and Kerala Gov~t 
Agencies for setting up Industrial 
Units in Kerala (XXIX-l-8-73), 
I2%. 

Issue of licence to Thapar Group 
for setting up a plant in Kerala, 
(XXX-22-8-73), 41-42. 

Xerala Government Scheme for 
Development of Coir Industry. 
(XXIJt-25-7-73), 43-44. 

Labour Management relation in 
Aralam State Farm, lterala 
(XXIX~0-7-73), 57. 

Letters of Intent issued far setting 
up Titanium Company in Kerala 
(XXIX-25-7.'II). 120-22. 

Loan Avanced by Branches of 
Nationalised Banks in Districts 
of I{.e~ (XXXl--24-B-72), 211. 

New Railway Wagon Factory in 
Kerala (XXIX-24-7-73), 173 

Ordinance on Nationalisation of 
Foreign Owned Plantation in 
Kerala (XXIX-2'5-7-73), 102-03. 

Pending ap'plication from lCerala 
fOr inustriaI· lkieneea (XXX~ 
8-73), 81-82. 

Power Projects in Kerala (XXIX-
:31-7-73), 49. 

Precislon Instnunent, paper and 
Tne Factories in· Xerala 
JCm[-45-7-73), 100-01. 

PrClClUcijoD of Heli~ ~ m~a.. 
z:tte. -cand in Xerala (XXXI-
29-8-73) 126. . 
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KERALA-contd. 
Projects awaiting Approval of 

Planning Commission (XXX-
8-8-73), 159-60. 

Proposal for electric furnance steel 
plant from Kerala Government. 
(XXXl~O-8-73), 53-M.. 

Proposal for Oft-shore drilling in 
Kerala Coast (XXIX-24_7-73), 
f1I. 

Recruitments from Kerala to 
C.R.P. ana C.I.S.F. (XXIX-
1-8-73), 123. 

Request from Government of Kera-
la for survey to set up a Petro-
Chemical complex around cochin 
(XXIX-24-7-73), 188. 

Reuest made by Kerala for setting 
up a fertiliser plant. (XXIX-
25-7-73), 186. 

Retirement of former Chief Justice 
ot Kerala High Court (XXIX-
24-7-73), 95. 

:a.ice supplied to Kerala during last 
three months (XXIX-30-7:"73), 
36. 

Schemes taken up by Mineral Ex-
ploration Corporation in Kerala 
(XXXI--23-8-73), -48-49. 

Scheme to protect Tiger in Wynad, 
Kerala (XXX-6-8-'1S), 83. 

Setting up of Agro-IndWitries unit 
in Kerala (XXXI~O-8-73), 54. 

Settm. up of a Military Training 
Centre in Kerala (XXX-9-B-73), 
43. 

Settm, up of a relional passport 
Of!!.ce in Kera1a (XXIX-.26-7-73), 
1110-51. 

Setting up of Homoeo Research 
Inm.tute in ~ (Kerala) 
(XXIX--ao;.7-.,.), 100~ 

Settin, up of Ne.v. Unit. under IDPL 
in Kei'aia during Fifth Plan 
(XXXI-28..8-73), 14T. 

Starvation Death in KeraIa (XXX-
8-8-73). 1'2-13. 

Subscriber TrunJi: DialDq I)'Rem in 
Kerala (XXIX-I-L73l. 122-'23. 

TitaDJ,um CqmplezlD EeraIa 
(:Ki.J.~-:-3~-'(':'13j~ ~11~20, (XxIx 
-1-8-'11.), 98. 
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KERALA--contd. 
Debc1lies 

Acute Shortage of Fooda:rains ill 
Xerala (St.) (XXXI-5-1-73). 
38-39. 

Deteriorat1nt Rationing CODditioDa in 
Kerala (BAR Dis.) (XXXI-
27-8-'13), 351-8B. 

Non-availability of wa,ons in Kerala 
(Rule 37'1), (XXXI~'lI). 

208-09. 
Non-functioning of banks in Kerala 

(Rule 37'1). (XXX-20-8-'lI). 
269-71. 

Serious Food situation in KeraIa 
(Rules 3"17) (~8-'JS), 

1~7. 

KEROSENE OIL: 
Assessment of Domestic need of 

Kerosene Oil (XXXI-30-8-73), 
138. 

Black Marketin, in Petroleum Pro-
ducts and Keroaene Oil (XXX-
7-8-'13), 33. 

Black Marketing of ke1"f'Sene on 
(XXXl--Z8-8-'13), 11& 

Fire in the Keroaene Oil godawn in 
North Bombay (XXIX-24-7-.73). 
50. 

Import and Production of Kerosene 
Oil (XXXI-28-8-'13), 130. 

Import of Kerosene Oil (XXlX-
24-7-'13). 86. 

Shortage of Kerosene (XXIX-
24-7-'13), 38. 

Shorfa,e of Kerosene due to Avia-
tion Fuel Adulteration in West 
Bengal (XXIX-24-'1.'13), M. 

Shortage of Kerosene for OperatiD, 
Tractors (XXIX-24-7-"S), 122-

State wise Demand and supply of 
Kerosene on (XXX-'J-8-'1J), 
147-49. 

Supply of Kerosene to MYI01'e Stale 
c.xxIX-24-7-'13), 106. 

KESORAJrl REYON FACTORY: 
Lock-out in Xeioram BayonFadory 

in West BeDpl .CXXIX-2-8-"l3), 
89-eo. 

XERALA-Contd. 

ltBADI AND vn.LAGJ: INDUSTRIE 
COM:MlSSION: 

Alloc:ation of FundJlto ltVIC (XXX 
-8-8-'13), 100-01. 

DADI COMKISSION: 

Closure of Khad! Commiuion afIlce 
at Patna (XXX-D-8-'l8). 101. 

ItHADI GRAKUDYOG BHAVAN: 

Implementation of 2nd Pay CommS .. 
lion Recommendations in Khadi 
Gram Udyog Bhavan, New Delhi 
(XXX-22-B-"!), 74-75. 

ltHJ:TRI COPPER PROlECT: 

Agreement with Bharat Gold Field 
Kolar Be. Mininl Work at Kolihan 
Kine of Khetri Copper Project 
(XXXI-4l0-8-73), 145-46. 

Alleged. Mismanapment in Khetri 
Project (XXXI--23-8-73), 172. 

Commissioning of all the Units at 
ltbetri Copper comp~x (XXXI.-
~8-73), '1r-'J7. 

Manufacture of Triple Super-Phos-
phate by Hindustan Copper Cor-
poration at its Khetri Project 
(XXX-2I-8-73.), 18--13. 

Marketing Organisation for sale of 
Triple Super Phosphate Produced 
in ; Khetri Project (XXXI--30-B-
73), 112. 

Trial run of • Itream of concentra-
tor of lCbetri copper Project 
(XXX-IS-8-?3), 123. 

Work on Pay Bill of Workmen and 
Ot!lcers of Khetri Copper Project 
done by Computor (XXXI-
30-8-'13), 1'14. 

XBJ:TB.I MINJ:S: 
Downwards Revisicm of Production 

Schedule Of Khetri and Koliban 
Mines (XXIX--2-8-73), 181":82-

KHOSLA, 'MR. JUSTICE Q. D.: 
Implementation of lU,pat.ioDs of 

lfr. Justice G. D. Eihosla (XXIX-
2'1-7-'13), 1 ... 81. ' 
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iixmDERPORE DOCKS: 
~, Alleged Involvement of Richard WiD 
~ HorrOcks iD SabotaCiDg certain 
~} vital equipment in Xidderpore 
f docks (XXIX-1-8-73), 62. 
:·lm.NS: 

Demand of Brick Kiln Industry for 
Allotment of Wagons for briDging 
coal to Kilns (XXIX--31-7-73), 
145-46. 

".icRxEE AMMUNITION FACTORY: 
';: Explosion in the Kirkee Ammuni-

',:; tion Factory (XXIX-26-'1-73), 
.:1; 32-33. 
:ixSAN BACBAT PATRA SCII.EME: 
.:f~. Introduction of Kisan Bachat Patra 
;X Scheme in Uttar Pradesh (XXIX-

. 3-8-78), 1'14-76. 
KANAL: 

Ministers of 
Irrigation and Power at Kodsi 
~al (JCX]J(--3I-7-7&), 108--11. 

~,Vl..lnnJ.'C MINES: 
Downwarda Revision ot Production 

Schedule ot Khetri and Koliban 
Mines (XXIX-2-8-73). 181-82. 

;,_.VRC.n. ALUMINIUM PLANT: 
Decision to get Korba Aluminium 

Refined in H.I.N.AL. Coq. (UP) 
(XXIX-2-8-73), 79. 

".i..'¥.Pr()ducti()n of Alumnia in Kor·ba 
Alumina Plant (XXX-16-8-73), 
149. 

Steel from U.S.S.R. ~r 
Aluminium aDd Bokaro 
Plants (XXXI-23-8-73), 

by D.R-P.K. to World Peru... 
ments regarding Re-uniflcatlon of 
Korea (XXIX 26-'1-73), 89-90. 

INDIA. LTD, MIS: 
,Ar .. M· .... of iDes against Mis Kores 

India Ltd. (XXlX-27-7-73), 114-
15. 

KORES INDIA LTD. M/S-eontd-
B1'eak in service of'Temporary Em-

Ployees of Korea India Limited. 
(XXIX-28-7-73), 167. 

Complaints regarding stationery aup.. 
plied by MI. !Cores India Ltd. 
(XXIX-30-7-73), 81. 

Evasion ot Exclae Duty by lIllI. 
Kores India Ltd. (XXX-17-8-73). 
120-21. 

Ezport ot Raw Material and half 
Furnished Goods by MIs. Kores 
India Ltd. (XXIX-17-B-73), 
147-48. 

Non-Payment of the contribution to 
E.P.F. by Mis. Korea India Ltd. 
(XXIX-26-7-73), 186. 

Use Of imported items by JII.I8. 
Korea India (Private) Limited tor 
manufacture of stationery (XXX-
6-8-73), 54-55. 

Violation of foreign uchange Regu-
lations by Mis. Korea India Ltd. 
(XXIX-I-B-73), 86. 

KOVALAM BEACH: 

Plan to provide a Tourist Hotel and 
Tourist Huts at Kovalan Bencll· 
(XXIX-3-8-73), 176-77. 

KRISHI MANnIS: 
Krishi Manelia (XXX-6-8-73), 12-. 

13. 

KUDREMUKAN mON& ORE PRO-
JECT: 

Working ot Kudremukan Iron and 
Ore Project (Mysore) (XXIX-
26-7-73), 44. 

KULJIEN 
INDIA: 

CORPORATION OF 

Nature of Business, done' by the 
Kulijen corporation of India 
Private Limited and Develop-
ment consultants Private Limited 
(XXX-7-8-73). 151. 

KUTCH: 

Lignite Ilnd Bauxite found in Kutch 
(XXXI--30-B-13.). 105-06. 
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KUTTAIH, MRS. R: 

Article on Tea by l4n. R. Kuttaih 
. (XXJX-27-7.73), 173-74. 

LABOUR: 

Bonded labour system in States 
<XXX-a-3-73), 87·88. 

,Compensation to Families of Wor. 
kers killed due to Gas leakage 
in Naval Docky and Bombay 
(XXXI-30-8..73), 6-8 

Conference held to Discuss De-
mands of Port and Dock workers 
(XXIX-26-7-73), 108-09. 

Coordination and Planning Re-
search on Rural Labour (XXX-
9.8-73), 183. 

Gujarat Programme for Labour Re-
forms (XXIX-26-7-73), 164. 

Houses for Coal Mine Workers 
(XXXI-30-8-73), 147-49. 

Houses for Labour in Pali (Rajas-
than) (XXIX-2-8-'I3). 119. 

Inclusion of Salesmen and Aaente of 
Drug Companies in the category 
of workmen (XXIX-2B-7-'1S), 
129-30. 

Increase in Labour Troubles and 
Unrest during 1972 (XXXI-2J-8-
73), 121. 

Increase in the Labour Strength of 
Bharat Heavy Plate and Veuela 
<XXX-9-8-73), 1-4. 

Jobs lost by worken in West Ben-
gal in Retrencbment closure and 
lock-out in Factories and Indus-
trial Establisbmentl (XXXI-
23-8-'13), 1'13. 

Labour Unrest in InduatrW UDita 
in Private Seetor (XXDt-I-8-
73), 112. 

Legislation to proteet ~ 
rural labour !rom eltP10ltatkm by 
contraetors (XXlX--a-&..'JI), a-
M. 

Memorandum from brldp and Roof 
Wor'Irers'UIIl8l'l (~.,-
73), 44-41. 

LABOUR-contd. 
Model Grievance Procedure to deal 

with complaints 01 workers laid 
down under code of diacipline 
(XXIX-26:-7-73), 1:i3-3~ 

NeWs item Labour unrest in Farida-
bad (XXX-16..8-73), 84. 

Organising of unorganised labour 
(XXXI---30-8-73), 120-22. 

Pilot scheme for labour cooperatives 
(XXX-13-8-73), 74. 

Protection of Intereste of Contract 
Labour (XXXI-30-8-73), 81. 

R.e-drawing of Labour Policy 
(XXXl---30-B-73), 109. 

Setting up of Workers' Rest Bouses 
and Holiday Camps durin. Fifth 
Plan PeriOd (XXXI-23-~ 73), 
114. 

LABOUR AWARDS: 

Delay in implementation of Labour 
Awards by Employers C:XXX-
9-8-'13), 100. 

LABOUR BENCH (SUPREME 
COURT): 

Failure to constit'ute Labour Bench 
of the Supreme Court (XXXJ-
28..8-73), 271-72. 

LABOUR BURJ:AU: 

Vacant Posts of Deputy Director in 
Labour Buruu (XXIX-2-B-'l3), 
63. 

LABOUR LAWS: 

Change of Labour Laws for Public 
UndertaldDJI (lCCt-l6-&..U). 
915. 

LADAKH: 

De~ for Union Terr:l,tQry s~tus 
for Ladakh (XXIX-I-8-73), 46. 

LALCOMlIISStON: 

Drastic CUt recommended by La1 
CommissiOil in prices Of DOD-
cantroDed varieties of· cloth 
(XXX-I0-B-73), 1'15-76. 



LAND: 

Acquiring Agricultural Land of 
Chamoil and Garhwal Diatricta for 
Defence (XXIX-26-'1-'l3), 1M. 

Availability of GoftrDment Waste 
Land in the coun~ (xXIx-
23-7-'13), 99. 

Cultivation of land reclaimeclfrOlD 
Sea (XXIX-30-'I-'l3), 112. 

Families Benefited through Led 
distribution (XXIX-30-'1-'13 >, 
I'll. 

Irrigation of 
Maharashtra 
165. 

Land in U.P. aad 
(XXIX-2'-'1.7J), 

Land for cattle 1IDd. hOh"e pazJDc 
(XXX-6-8-73), 51. 

Land Grabbing by Delhi AdmiDia-
tration Offtcial (XXXI-29.8-'lI). 
SO. 

Prevalence of II)'Stem of Bhumta .. 
(XXIX-30-7-73), 190. 

Probe in to LaDd Grabbed in the 
country (XXXI-2'l-8-'l3), t6. / 

Progress in Land Ceilinc (XXIX..,v" 
23-7-73), 202. 

Surplus land distributed to Laudlus 
in States (XXIX-23_7-73), 100. 

Survey by Agriculture University 
regarding utility of mechanization 
for land holdings (XXX-20-8-
73), 202. 

LAND MORTGAGE BANK OF 
TRIPURA: 

Amount given by R.B.I. to Land 
Mortgage Bank: of Advancing 
Credit to Tribal People (XXX-
13-8-73), 62. .-

LAND REFORMS: ,,' 

Dlreetives issued to State Govern-
ments for effective implemenfa-
lion of land refonns (XXIX-l 25-7-73), as.;.66. 

t Implementation of Land Reform 
t.,. Laws in dif!erent States (XXIX-
t 30-7-73, 1-13. 
I.Regulation or Rent 8nd. '1'eIwlCf 
, Reform (XXXI 2'-8-73). 1M. 
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LAND REVENUE: 

Write off of land Revenue in UP. 
(XXX-20-8-73), 133-34. 

LANDLESS: 

Financial Assistance to Landless 
workers to construcf houses in 
Rajasthan (XXX-6-8-73), 197-
99. 

Bs. 7 Crores Auistance for the State 
Plan to Build Low Cost HoUses 
for landless Labourers in Mysore 
(XXX-13-8-'l3), 150. . 

LANDLORDS: 
Terror in Banda District, UP due 

to harassment by Landlords 
(XXIx-25-7-78), 143. 

LANGUAGE (5): 
Santhall LangLlage Conference 

(XXIX-Z3-7-73), 2441. 

LATIN AMERICA: 
Cultural fropes from Latin Ameri-

can Countries visited India 
(XXXI-27-8-73), 46. 

Decline in Trade with Latin Ame_ 
rican Countries (JQCo--al-B-'13), 
33-84. 

Market for Engin."eering Goods in 
Latin America (XXX-3-8-'l3).· 
16-20. 

Programme for Inviting cultural 
Delegations from Latin Ameriean 
countries (XXXlt-27-8-73h 110. 

Settinl up of Joint Ventwes in 
Latin America (XXXI-~'31-8-

73), .81. 

LAW AND ORDER: 
Action taken against the person who 

tried to enter Prime 'Minister's' 
Residence with a loaded Gun. 
{XXIX--2D-'1-'l3), 'll. 

Arrest of PersolUl due to lootml of 
shops of food-stuft's (XXIX-. 
25_7-73), 209. 

Increase in crimes in Delhi (XXXI 
-29-8-'l3), 22-t1. 

Lawlessness in Bbilai Steel PrOject 
(XXX-16-8-73), 173. 



LAW AND ORDER-eontd. 
S1IDposium on Law and Order aitua-

tion (XXXI-29.8.'13), 129. 
LAW OF THE SEA 

International confereace on law of 
the Sea to be held in Chile (XXX 
-16-8·73). 12'1·28. 

LAW COMMISSION: 

.Examination of Reports submitted 
by Law Commission (XXX-7.8. 
73, 139. 

:Recommendation of Law Commission 
for Creation of Separate Hierarc:h7 
of Courts for Trial of Offences 
relating to subjects Mentioned in 
the Union List (XXXr-7-8-73). 137. 

BeeommendatioDS of Law Commis. 
sion on Enactments to deal with 
Social and Economic Oftences.. 
(XXXI-28-8.73). 89. 

Speeial ceU to expedite the imple-
mentation of Recommendations of 
Law CommilSion (XXX-7·8.73), 
169. 

LAWYERS: 
Lawyers ~ed by Government to 

appear in Supreme Court aDd High 
Courta in cues cballenling Con-
stitution Amendment Act Etc. 
(XXXI-2H.73), 31-38. 

LEAD BANK SCHEME: 
mftlculties Encountered in Imple. 
menti~ lead Bank Scheme (XXX 
-10.8-73), 169. 

Formulation of development achemes 
under lead Bank Scbeme. (XXX 
-1'1.8·'13). 140. 

Lead Bank.a Functioning in Db'trict 
of Bahraicb tXXlX-3-8-'I3) 
119-20. 

"LEAD PROJECT: 
Progress made by Lead ProjeCt at 

Sargipall in Sundarcarh District 
(XXX-9·8-711), 1SO·61. 

'LEATHER; 
Changes in the Pattern of Export 

Trade of Leather (XXX-I0-8·73), 
177-81. 

Banal by Leather Traden in South 
India (XXX-U.8-'I3), 51·52. 

LBATHER-contd. 
Pancbayat Industries in Orissa en-

gaged in leather Industry (XXX 
-22-8.73), 190·91. 

Report of British Leatber ElaIort on 
LeathertExports from India (XXIX 
3·8·73). 86. 

. Beport of Committee on leatber 
industry (XXX-ID-B·73), 52 . 

LEATHER INDUSTRIES DEVELOp· 
MENT AND EXPORT AUTHORITY: 

Settin, up of Leather Industries 
Development and Export Au'thority 
(XXXI-31-8.73). 58. 

LEAVE 01' ABSENCE: 

(XXXI-27-8-73). 221. 

LEGAL ASSISTANCE: 

Di1ference between the recommenda_ 
tion made on ~al aid to the poor 
by Law ComDllssiou and Com-
mitee on legal aid to the poor 
<XXX-7-8-73), 60-62. 

Report of Committee on free le~a1 
assistance to the Poor (XXIX-
24·7.'13), 40. 

LEGAL EDUCATION: 

Improvement In the standard of 
Legal Education (XXX-7-8-73), 

100-101. 

LEGISLATION: 

Lelislation for protection of Agri. 
eultural Workers (XXXI-SO.a.73), 
28-29. 

Legillation Regardlng pasttDg of 
Retail Price stage on commodities 
(XXIX-3.B.73), 65. 

Legislation to provide Trade Union 
RiJhts to AgrIeu1tural Labour 
(XXIX-28-7-73), '12. 

Jleriew of Labour Lesillations 
(XXXI->3D-8.73), d. 

Uniform 181111ation for Tenants at 
wlll and sbare croppers (XXX-
20-8-73), 171-78. 



LETTERS OF INTENT: 

luue of letters of intent and indus-
trial licences to Major shareholders 
of Mis Maruti Llmlted (XXIX-
25-7-73), 173. 

luue of letters of intent and licences 
(XXX-22-8-73), 14-19. 

laue of letters of intent to private 
parties and Kerala Government 
Ageneiea for settinJ[ UP Industrial 
UDits in Kerala (XXIX-1-8-73), 
122. 

Letters of Intent issued for setting 
up Titanium. Complex in Kerala 
(XXlXr-25-7-'13), 120-22. 

Renewal of Letter of Intent given to 
Maruti IJmited for Manufacture of 
small cars for Third Time (XXIX 
-26-7.73), 58-57. 

Statewise Issuance of Letters of 
Intent in 1973 for scooter units 
(XXX--9-8-73), 83. 

LEIPZIG FAIR: 

AmOWlt likelY to be spent by India 
in Leipzi$( Fair (XXX-17-8-73), 
104-05. 

LENIN CENTENARY: 

Postal stamp on the occasion of 
LeDin Centenary (XXX-8·8-73), 
225·28. 

LEPROSY: 

Leprosy Patientl (XXX-13-8.'13), 
159. 

Number of Institutions for Leprosy 
Treatment (XXX-6-8-73), 159-
82. 

LlBRARY(IES): 

Deteriora't1~ condition of Central 
(> Government Libraries (XXXl-
.. 2'1-8-'13), 139. 

I_~.;:.' ~!:~. ~1~ A.-r' ScbeJne for Development of Library 
~ of Napri PraebariDi (XXX-40.8-

73), 35-38. 
&. ----------------------

LIBYA: 
Agreement for import of crude oU 

from Libya (XXXI-28-8-73), 170. 
Indian Help in ~ Steel Plant 

in Libya (XXlX-2.8-73), 147. 

LICENCES: 
Breach in Central ClvU Services 

(Conduct) Rules, 1984 by staff of 
Delhi Milk. Scheme (XXX-20.8. 
73), 45. 

C.OB. Licences issued to whollY 
indigenous Dru& manufacturinl 
units (XXIX-21-7-73), 68-69. 

Disposal of Applications for Indus. 
trial Licences .(XXIX-25-7-73), 
35-36. 

Issue of C.O.B. licences to Drug 
manufacturing firms for i'tems not 
actually produced by them (XXIX 
.-31.7.73), 29·30. 

Issue of C.O.B. Licences to Firms 
having Foreign equity (XXlX-
24-7-73), 93. 

Issue of letters of intent and indus-
trlallicences to Major shareholders 
of MIs. Maruti Limited (XXlX-
25-7-73), 173. 

Issue at letters of inteUl: and licenees 
(XXX-22-8-'13), 14-19. 

Issue of Letters of Intent licences 
for Setting up industries in 
Bundelkhand Area, UP (XXX-
22-8.73), 147. 

Issue of Licences for Import of Food 
grants (XXIX-30-7.73), 45. 

Issue of Licences for Manufacture 
of Detergents (XXX1-29-8-73), 
200. 

laaue of Licences for setting up 
vanaspati Ghee/Oil manufacturing 
units in Delhi (XXX-20.8-'13), 45. 

Issue of licences to Tb.apar Group for 
setting up a' plant in Kerala 
(XXX-22-B-72). 41_42. 

Lie.ces is£ued to parties for pro-
duction "t Smokeless Fuel 
(~--30-8-73), 171-72. 

Licence laued to Small SCale Ind Wf-
try Corporation to establish TV 
Unit Orissa (XXIX--25.'1.73), 
201·02. 
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LICENCES-contd. 
Licences to Liquor ShopS in Uttar 

Pradesh (XXXI~1-8.73). 42. 

Pending Applications for Grant of 
Import LiCences (XXX-17.1I-73). 
20-23. 

Pending applications for Industr.1al 
Licences from Rajastban (XXlX-
25·7.73). 48. 

PermissiOll for Manufacture of Items 
by enhanei~ licenced capacity 
(XXX-22·8~73). 115-117. 

Time Limit for disposal of applica. 
tions for licences (XXXI-22-8·73). 

LlCENSlNG POLICY: 

Adoption of Flexible Licensina PoUcy 
(XXX-17-1I-73). 50. 

LIFE INSURANCE: 

Introduction of Li1e Insurance for 
Trainee Pilots (XXXI-23.8.73). 
87-88. 

LIFE INSURANCE CORPORATION: 

Amount of Loan advanced by LIC 
to Nationalised Banks. House Build 
ing Societies aDd other bi. and 
small Entrepreneurs (XXX-lO.8-
73). 40-41. 

Amount of UnInvested Money lJrin, 
Insuspenae in tbe deposit Accounts 
of W.C. (XXlX-3-8-73). &-012. 

Booking of Policies by LIC for Non-
ExiStent persona in UP (XXX-
17·8-73), 95. 

Breach of Promotion Policy Apee. 
ment entered into by LIC with the 
Federation Of LIC 'Class 1 oJllcera 
Aaociation in 1970 (XXXI-24.11-
73), 184. 

BusiDeu of LIfe Insurance COrpora-
tion or India (XXIX-27~7-73). 37. 

Business procured by LlC from 
FairabadDiviSion 'and loans . ad. 
vanc:ed to Industrialists. imall and 
big farmer.. house building lOde. 
ties and otbersmall-Entreprene-
urs (XKX-10-S·73). 195-96. 

Cbarter of 'Demanc&· received by LlC 
front All lDdia Life InsuraaoIi Em· 

LIFE INSURANCE CORPORATION 
-contd. 

ploYee$' Association and AlIA 
(XXXI-24·1I-73). 159. 

Constitution of Divisional and Gener-
al Councils by LtC .(XXX-n·B-
73). 169. 

Construction of multistoreyed build-
ing of LIC in New Delhi (XXX-
10-8-73), 83. 

Decisi~n ot LIC to cuttundt; for 
cooperative Houlioa (XXX-lO.a-
73), 125. 

DemaDd made by Federation of LlC 
Class I oJllcen' Association for re-
vision of anti-labOur staff reaula-
tions (XXXI-24-1I-73), 103. 

~hanceinent of interest rate ·by 
L.l.C. (XXIX-3-8.73), lOO-Ol. 

Functioning of LIC scheme of 'Term 
InsuraDce' in Ministries (XXXI-
31.8~73'), 204.05. 

Implementation of A.B..C'. recom-
mendations by LIC re: openin,c of 
full fledged Brancl~.omees in Dis.. 
tricta (XXX-17-1I-73). 170. 

Installation of a Computftby 'LIC 
for its office at ·London (XXX-
17·S.73), 169·70. 

Investment of LIC in private teCtor 
(XXX-IO·8.73). 113-.15. . 

Investment of more money by LIe 
in Tamil Nadu (XXX~10-8-73). 
163. 

LlC's Scbeme to include Repr~ 
1;ive of Employees in the Directors· 
Board of CorPOration (XXlX-
27.7·73). 79·S0. 

Limit of renewal. ~pense ratio of 
LIC (XXX-17-8-73). 172. 

Loans amountinl to ,more than .Ru.. 
pees Five lakh advanced by LIC 
In Madhya Pradesh (XXX-
17 .. 8-73), 178..;77. ' 

Loans from Life Jasurance Corpora-
tion for settm, tiP· Of IDduJtriu In 
Oril88 (XXX ..... t1J.L73).-"9.:&O. 

Loans ·~net1OD8d b7 LlC to C!OopeI'L 
tift· How.·· BuHdib; .~ in 
state. (XXX-IO.I-7.), 18~192. 
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LIFE INSURANCE 
T1ON~ontd. 

CORPORA. 

Non-Implementation of Agreement 
entered into betwe.en LIC and .Fe-
deration of LIC class I oftkers' As_ 
sociation (XXXI-24-B-73>, 104. 

Ohjection raised by LIC Class I 
officers' Association in regard to 
sale of Hllibes Road Plot at Bom. 
bay (XXXI-24-8-73), 127. 

Ohservance of a Business Competition 
in DeIhi Division of LIC (XXX-
10-8-73), 84.85. 

Policy of LIC in regard to. providini 
employment to educated unemp. 
lo)'ed (XXXI-:n.8-73), 140.41. 

Press Report EntiUed "LIC .oes all 
out to help Monopolies" (XXXI-
24-8.73), 92. 

Pr~posal made by Federation of LIC 
Class I officers' Association Re. 
opening of More Offices in Northern 
Zone (XXXI-24_B.73), 12B. 

Proposed Agitation by Higher 
Grade Staff and Assistants of 
LIC (XXXI-24-B-73), 45. 

F roposed strike by LIC offIcers on 
Pay issue (XXXI-24-B-73), 127. 

Reaction of Government to the NeVl"S 
Item Captioned "Hope for LIC Offi_ 
cers" (XXXI-24.B-73), 91. 

RPfusal of LIC to take War risk of 
Military Personnel (XXIX-3-8-
73) 139.40. 

Representations made by Ex-Emer· 
lency CommillSioned officers emp_ 
loyed in LIC for benefit in fixa-
tion. of Seniority and Pay (XXXI-
24-B.73), 1B4. 

fileviaion of Pay Scales and Commis. 
sion of Staff and agents of LIC 
(XXIX-27 _ 7 .73), 19B-99. 

Sale of L.I.C. shares in various 
undertakings (XXXI-31.B-73). 
159.60. 

g"hemes of LIC to employ fresh 
graduates (XXX-IO.B-73), 109.10. 

Share of LIC in private sector under-
takings XXXI-24-8-73), 109. 

Teons of Payment of D.A. to LIC 
Employees (XXXI-31.B.73\ 114· 
15. 

LIFE INSURANCE 
TION--contd. 

CORPORA-

Unrest among the Employees of Life 
lBsurance Corporation of India 
(XXXI-24-8.73), 90. 

LIGNITE: 
Deposits ot Lignit,e, copper, Mica, 

Limestone and other lI4inerals in 
Kumaon Hills (XXXl-2S-8-73), 
180.61. 

Lignite 8Dd Bauxite found in Kutch 
(XXXI-30_B_73), 105-06. 

LIMESTONE: 

Do:!posits of Lignite, Copper, lllica, 
Umestone and other minerals in 
Kumaon Hills (XXXl-23-8.73), 
160.61. 

DEBATES: 
Correction of answer to USQ No. 5165 

dated 29-7.73 n:pU1'Cbase of Lime 
Stone for Rourkela Steel Plant 
(XXIX-26.7_73), 195-96. 

LINGUISTIC MINO:RITIES: 
Safesuard for Lin(Uistic minorities 

XXIX-l.B-73), 37·38. 

LIQUOR: 

Export of Liquor to other countries 
during last two years (XXXI-
3l-B-73), 96.97. 

Instructions to state regarciinl issue 
of llquor licenCes (XXX~.73), 
112.93. 

Liquor Supplied to Defence PerlOn. 
nel. by Khoday (XXIX-26. '1-73), 
18B.89. 

ODeriinI of counb)r Liquor shops and 
Beer Bars On National Highways 
(XX-13.8-73).IB7.88. 

LITERACY: 

Financial Assistance to volunta1'7 
Organisations engaged in Literaa 
(XXX-13-8.7S), 1BO.Bl. . 

LIVING INDICES: 

Preparation of oost of Living Indices 
for Calcutta (XXX-16-.8.73), 162. 
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LOANS AND ADVANCES: 

Advauces made b7 Reeerve Bank of 
India and other Institutions to dif· 
ferent reliOlUJ XXXI-31.8.73), 
148-50. 

Advance of Loans to Govemmellt 
Employees for the Enlar,.ment of 
Bxistma House owned by them 
(XXXI-27-8.73), 50. 

A8reement for Loans from Canada 
(XXX-l7.8-73), 42.43. 

Amount advanced to Bihar under the 
Scheme of Preferential Rates of 
Interest (XXX-10.B.73), 17~19. 

Amount of Loana advanced by Na-
tionalised Banks durinc tbe last 
lix months (XXJX-3-B-73), 178. 

Amount of Loan advanced by Public 
Sector Banks to ~riculturists and 
InduStrialists In Kerala (XXX-IT. 
8.T3), 172 

Amount of Loan DisburSed by Banks 
uztder the Scheme of Ditrenmtial 
Rates of Interest (XXIX-3.B-73), 
122-23. 

Amount of loan lI'ilnted by Arricul. 
tural BefiDance Corpor'ation to va_ 
rious Industries XXX-17_B-T3}, 

43-44. 

Central Loan for Urban Houlinl 
Scheme in Bihar (XXX-13·S-73), 
87_88. 

Disbursement of Loans by Nationali-
sed Banks to Small Farmers (XXIX 
-27.7_73). 184-88. 

Institutional Credit advanced by pri. 
vate banks to foodp-ains trade. 
nrn, oil seeds. coane cloth, vana ... 
pati and other neceaities Of Ute 
duriDjf 1972.73 and 1973·74 (XXX 
-17-8-73), 135-3S. 

Insufftcient loans to Gujarat Filma by 
Film Finance Corporation (XXIX 
-25_7-73), 180-81. 

Loans Advanced by Financial Insti. 
tutlons to Maruti Ud (XXIX-3-8-
'II), 124. 

LoIIII Advanced by Nationalised 
Bats to Small Farmers aDd SmaIl 
lDduetria~s (JCX:KI--31-B-73), sa. 

LOANS AND ADV ANCES-cOt'&td. 
Loans Advanced to Agriculturists of 

UP for purchase of Fertilisers and 
Tractors XXX-20.8.73). 69_70. 

Loan advanced to applicants by Fin-
aneml Institutions (XXXI--31-S. 
73), 151-56. 

Loan advanced to institutions or in-
dividuals by Banks (XXX-l '1.8. 
73). 98-99. 

Loan advanced to unenip!oyed Gra-
duates by Nationalised Banks in 
Orissa (XXXI-24-8.7:i), 121. 

Loans and Grants to super Bazar, 
Connaught Place, New Delhi (XXX 
-20-1.73), 74.75. 

Loans and subsidies liven by India 
to ForeilJl Countries (XXX-IH. 
73), 44--46. 

Loans from Department of Industries 
UP (XXX-22-8.73), 71.72. 

Loan from Internalional Develop. 
ment Association XXIX-3-8-'l3), 
9S_99. 

Loans from World Bank (XXIX-
157.58. 

Loans from World Bank for Irriga-
tion Projects in India (XXIX-
27-7·73), 31-32. 

Loans liven by State Bank of 
Indore ancl State Bank of India 
to people in Indore, Ujjain and 
Jawra (District RaUam), 
(XXXI-24.8-73), 130. 

Loan liven to foadgrains dealers 
UDder direction of Reserve Bank of 
India (XXIX-3-8.73), 213-15. 

Loanl given to small aDd Marlinal 
farmers by commercial banks. 
(XXXI-24.8-'I3), 70. 

Meeting of tbe loan requirements 
of Agriculturists in Mundiyam 
pakkam area in Tamil Nadu 
(XXX-17-8-73). 183. 

Neglect of Nortb-Eutem Statu in 
re,ard to Advances by Nationa11e-
ed Banks (XXIX-27.7-73), 150. 

Non.Availability of industrial Loaaa 
to Weavers of Burhanpur (MP) 
(XXXI-24-8-7:i). 86. 
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LOANS AND ADVANCES-contd. 

OutatandiIlit amount of loans advanc. 
ed by Nationalilled Banks at the 
time of their nationaIisation (XXX 
-17.8.73), 96-97. 

Realisation of loans liven by Nation· 
alised Banks (XXX-17.8.73), lOY. 
10. 

Remission of loan given to farmers 
of drought affected areas (XXX-
20-8·73), 98_99. 

Repayment of loans given to foreign 
countries XXX-17.8.73), 55.56. 

Sanction of Industrial Loan by World 
Bank and International Devel~ 
ment Association (XXIX-3-8.73). 
'11.72. 

Slow disbursement of IFC loana in 
UP (XXXI-24.8-73), 145. 

LOK SABHA: 

.' 

Implementation of Assurances given 
on floor of I.ok Sabha (XXIX-3D. 
7-73), 109. 

Deb~e 

Announcement re. appointment of a 
Committee of Parliament to consi. 
der the question of pay structure 
etc., of the staff of Rajya Sabha and 
Lok Sabha Secretariats (XXX-16-
8_73), 358_59. 

Declaration of present Lok Sabha as 
a Constituent Assembly and fram-
ing of a new constitution (Rfos) 
(XX-17-8.73), 350 (XXXI-31-
8.73), 297-363. 

Unusual defay in holding bye. 
elections to Lok Sabha and 27 
Assembly seats (CA) (XXX-6-
8.73), 237-59. 

ONDON: 

Prosecution of Shri R. L. Thirani and 
his wife in London (XXXI-SO.&-
73), 119.20. 

LORD MOUNTBATTEN: 

Statement by Lord Mountbatten for 
blea .. of P.O.W. in India (XXIX 
-28-7-73), 40-41. 

LUCKNOW UNIVERSITY: 

Army Units in Lucknow University 
(XXIX-l.S.73), 58-59. 

Inquiry into the incident of Lucknow 
university (XXX-22-8·73), 211. 
12. 

LUMPING PUNCTURE: 
Performing of lumping puncture for 

Research (XXX-20.8-73), 76. 

LUXURY ARTICLES: 
Production of Luxury and Essential 

Articles (XXIX-25-7.73), 175-76. 

MACHINE TOOLS: 
Survey of Requirements of Machine 

tools (XXIX-26-7-73), 49. 
Visit of Central Experta t.o Bhav-

nagar for setting up of Machine 
Tools Factory (XXX-9-8-7ltl, 90. 

MACHINE TOOL CORPN. OF INDIA 
Designing of special purpose grind-

ing machine by Machine Tool 
Corporation of India (XXX-
16-S.73>, 92-9'3. 

Manufacture of Crankshaft Grin-
ders by Machine Tool Corporation 
of India (XXXI-23.8.73), 60. 

Production of Machine Tool Corpo· 
ration of India Ltd. (XXX-9-8-
73), 114. 

MACHINERY (lES) : 

Anothl!i' Plant for manufacture 01 
Heavy Machinery (XXX-9-8-
(73), 101. 

Electric Machine and EquiP'\DeD.w 
exported to Foreign Countries 
from Heavy Eleatricals Limited. 
Bhopal (XXXI-3Q..S-73), 150-:12, 

Idle capacity in Machine tools In-
dustry (XXXI-30-8.73), 91.92. 

Manufacture of Machines used in 
Cement Production (XXXI-23· 
8.73), 147-48. 

Supply of Foreign Machinery to 
Private Parties by Bharat Opthal-
mic Glass Limite (XXIX.:...l-8-
73), 189.90. 

----._._-------_ .. --_._----
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MADHUPUR: 

.collision of 87 Up South Bihar Ex-
presa with 5 Up Howrah-Amrit-
Bar Mall at Madhupur (St) 
UCOX-27-7_7S) 259-60. .. . 

MADHYA PRADESH: 

Accommodation for schoo16 and 
colleges in Madhya Prudesh 
(XXXI-27-&-73), 68. 

Amount given by Government !<)J' 
hostel for Adivasi aDd Backw~rd 
students in Madhya Pradesh 
. (X:XX-22~73), 87-88. 

Amount provided to Madhya Prad-
esh for Construction of Rollds in 
Fourth Five Year Plan. (XXX-
20-8.73), 7t-80. 

Amount spent on Asirgarh Fort in 
East Nimar District (M.P.) 
(XXXI-27-a.73), 69. 

Amount surrendered by Madhya 
Pradesh in 1971-72 (XXXI-31-
8-73), 5W2. 

Area under Pisciculture in Madhya 
Pradesh (XXX-13-8-73), 189. 

Aasistance soulht for U'rigation 
sdlemes by M:P. during Fourth 
Plan (XXXI-7-8-73), 41-42. I 

i Bhilal Steel Slag Racket in Madhya I 
Pradesh (XXXI-23-8-73), 124- I 

c!s pending for Assessment of ii' 

Estate Duty in Madhya Pradesh II 
<XXIX-27-7-73), 85..ae. 

Central assistance for Development I', 
IChemes in ,Madhya Prade!!h 
(XXIX-1-8-73), 80-81. 

Communal Riots in Indore, Madhya 
Pradesh (XXX-'8-I-73), 25-30. I 

Complaints from MadhYa Pradesh 1 
regarding Allotment <If Gas i 
Agencies and Free land to War ,I 

Widows and Disabled Army per-
BOIUlel (XXXI-30-S-73), 116. 1 

Construction of Inter-state Bridge 
at Ghoogra Over River-Napne 
(XXX-13-8-73), 203-04. 

Construction of Low Tarift Tourist 
Bungalows in Madhya Pradesh 
during 19'73-74 (XXIX-3-8-'13), 
187. 

-----~--.----

! 
i 

MADHYA PRADESH-contd. 
Construction of Primary . ~bool 

Building under CrachPrograsnme 
in .Madhya Pradesh (XXX-IS-8-
73), 205-06. 

Criminal Cases Filed by Regional 
Provident Fund Co~iasioner 
Madhya Pradesh under E.P.F. 
Act. (XXXI-30-i-73), 117. 

Crisis in Handloom Industry of 
Burhanpur city of East Nimar dis-
trict (XXIX-3-8-73), 167.68. 

Dally wages of Relief worket"s in 
Drought Aftected Areii!' of 
Madhya Pradesh (XXXI-27-8-
73), 81. 

Demand for guaranteed minimum 
wages for bidi workers in Madhya 
Pradesh (XXX-:'-'8-73), 44, 

Demand for Special Non-Plan 
Assistance by Madhya Pradesh for 
Development Works (XXX--17-&-
73), 18-19. 

DepOSit of E.P.F. by daily news-
papers in Madhya Pradesh 
(XXX-B-S-73), 39-40. 

Development of Agricultural Mandis 
in Madhya Pradesh <XXX-20-3-
73), 15&-59. 

Development of Baruihawagarh Na-
tional Par in Madhya Pradeah 
(XXX-IO-S-73), 155. 

Development of Tourist pi aces in 
Madhya Pradesh lXXX -10-1-
73), 89-92. 

Division of M.P. Cement quota in 
U.P. <XXX-2-S-73), 98. 

Emergent Food Production Pro-
gramme of Madhya Pradesh 
<XXIX-3Q-7-73), 44. 

l!mployment for Ed\Wated Unem-
ployed in Madhya Pt'adeah 
<XXX-22-8-73), 

Employment of Local Adivlls.is in 
coal Mines in Shahdol Adivasi 
Areas (XXXI-23-B-73), 133. 

Employment PrOvided to Ex-eer-
vicemen of Madhya Prad.esh 
eXXX-16-8i-73), 51-52. 

kport of Sandal and Rose Wood 
from M.P. eXXX-17-B-73), 40. 
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MADHYA PRADESH-contd. 
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Forcible Realisation of Levy from 
Farmers in Madhya Pradesh 
(XXX-20-&-73), 74. 

Frc::!dom Fighters for Akola and 
Nagpur District of Madhya Pra-
desh (XXIX-1-B-73), 55-56. 

Funds sanctioned for wells, pumps 
for Harijans, Adivasi small culti-
vators in Madhya Pradesh 
(XXXI-27-&-73), 78. 

Harassment of small farmers in 
procurement of wheat in M.P. 
(XXIX-23-7-73), 180. 

Instruction to Mills to open retail 
shops of controlled cloth In Rurai 
Areas of Madhya Pradesh 
(XXX-10-a-73). 47-48. 

Intensive Farming of Cotton in 
East Nimar, Madhya Pradesh 
(XfX-6-8-73) ,208-209. 

Irrigation benefits to Madhya Pra-
desh from Chambal Project 
(XXX-7-8-73), 38-40. 

Issue of licences to Pharmaceuti-
cals firm of Madhya Pradesh for 
import of Chemicals (XXXI-
28_8_73>, 100. 

Jobs provided to Ex-servicemen of 
Madhya Pradesh by the Rehabili-
tation Directorate of Ministry of 
Defence (XXIX-2-8-73), 138. 

Lack of communications in Chluatis-
garh and Chambal Area (XXX-
8-8-73), 92-93. 

Lack at Telephone facilities in Ti-
kamgarh .and Chhatarpur Dis-
tricts of M.P. (XXX-22-S-73>, 

137. 
Loans aDlounting to more than 

Rupees Five lakh advanced by 
LIC in Madhya Pradesh (XXX-
17-8-73>, 176-77. 

Loan to Industries in Backward 

:t~ Areas in M.P. (XXIX-1-8-73), 
49. 

'1: 

to:. ,., Madhya Pradesh Government's pro-
~ ,. posal tor laying new" Railway > ~es upto Satna via Lalitpur-
:. Tikamgarh. Chhatarpur. Panna 
. , (XXIX-31-7-73) 34. 
,~,~ --------' --------' 
,~'* 

MADHYA PRADESH-Contd. 
Manufacture of T-25 Tractor in 

Madhya Pradesh (XXIX-2S.7-
73), 40. 

MisUSe of Stainless 'Steel quota in 
Madhya Pradesh during last 
Three Years CXXXI-31-8-73), 
51. 

Non-application of E.P.F. Act, 1952 
to Transport Agencies in M.P. 
(XXX--9-S_73), 168-69. 

Non-Deposit of EPF by certain 
Mills in Madhya Pradesh 
(XXXI-30-B-73), 149-50. 

Non-payment of 8.33 per cent bonus 
by Public Sector Industries in 
MadhYa Pradesh (XXX-9-8-73). 
16S. 

Number of Pakistani Nationals ,one 
underground in MadhYa Pradesh 
State (XXIX-l-S-73), 5S. 

Opening of Automatic telephone ex-
changes in M.P. (XXIX-1-8-73), 
53-55. 

Opening of Branches of Nationali-
sed Banks in Madhya Pradesh 
(XXX-I0-8-73), 46-47 .. 

Performance of House-site Allot. 
'menta to the Harijans in Ma.dhya 
Pradesh (XXX-22-S-73), 4.6. 

Pisciculture in Madhya Pradesh 
after completion of Narmada Pro-
ject (XXX-13-8-73), 181-82. 

Principles laid down for giving cen-
tral assistance to Madhya Pradesh 

. during Fifth Plan <XXXI-
29_8-73). 66. 

Production of Coal from Kus\llDaJl.-
da Area of Korba (MadhYa Pra-
desh) (XXXI-23-8-73), 99. 

Proposal for Development of Placea 
of Tourist Interest in Madhya 
Pradesh (XXX....:17-S-73). 44-45. 

Proposal from Madhya Pradesh re-
garding requirement of tractors 
(XXX--9-8-73), i70. 

Proposal to Develop Burhanpur in 
Madhya Pradesh as a Tourist 
Centre (XXX-17-B-73), 40.41. 

Proposal to establish more Sanc-
tuaries for preservation of Ani· 
mals in Madbya Pradesh 
(XXXI-24-8-73), 141 . 
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MADHYA PRADESH-Contd. 
Reclamation of areas from Ravines 

in Morena, Madhya Pr./ldesh and 
its distribution to Landless 
(XXX-13-B-'13> , 207-OB. 

Reclamation ot Land Devoid of Un-
clercround water in Madhya Pra-
desh (XXIX-30-'1-73), 44. 

Refugee Settlers in Mana Camps in 
Madhya Pradesh (XXX-9-B-73), 
155-56. 

Request tor Central Assistance tor 
Betting up Collective Farms in 
Madhya Pradesh (XXIX-30-'1-
'13), 43. 

Request for Financial help from 
Jliadhya Pradesh Government tor 
ware-houses (XXX-13-8-73), 
204-05. 

Restoration ot the Cut in Allocation 
of Cement for Madhya Pradesh 
(XXX-22-8-'13), In-l2. 

Rural Engineering Service Scheme 
for Madhya Pradesh to make pan-
chayati Raj a success (XXIX-
I-B-73), 143. 

8ancUonof Two Mini Projects by 
Rural Electrification corporation 
for Villa~ Around Bina (M.P.) 

(XXIX-24-6-'1S), 108. 
Scheme for laying Railway lines in 

Madhya Pradesh durin, Fifth 
FiVe Year Plan (XXXI-2B-B-'13), 
108. 

Scheme from M.P. for starting vil-
lage handicrafts Development 
Programme (XXX-10-B-73), 60-
61. 

Setting up of a Low Temperature 
Coal Carbonisation Plant in Pub-
lic Sector in Sarguja District 
(M.P.) (XXXI-23-8-73), 100. 
~ up of a Super Thermal Po-

wer Station in SingTauli Coal 
Fields in District of Madhya Pra-
desh (XXXI-2B-B-'13), 153. 

Setting up of alkaloid manufactur-
ing unit in Jhabua eM. P. ) 
(XXXI-31-8-73), 65-66. 

Setting up of an Aluminium ~nt 
in Sllrguja Dlstrict of lIadhya 
Prahlh (XXX-16-8-73), 74-'15. 

MADHYA PRADESH-Contd. 
Setting UP of Health Centr.es in Dis-

trict of Madhya Pradesh· (XXX-
6-8-'13), 208. 

Settin6' up of POOs in villages of 
Burhanpur Tehsil (XXX-8-8-73), 
91-92. 

Shortage of Coal in Madhya Pra-
desh (XXIX-2.8-'13), 137. 

shortfall in the production of food-
grains in M.P. during 1972-'13 
(XXX-6-8-73), 209-210. 

Smuggled .goods seized in Madhya 
Pradesh during 1972.'13, ,XXX-
1'1-8-'13), 39. 

Special Assistance IOUIht by 
Madhya Pradesh for completion of 
work in Drought-aftected Areas 
(XXX-17-8-'13), 48. 

Supply of imported Gener.ators to 
M.P. (XXXI-2B-B-'13), 10: 

Survey conducted by Geolosical 
Survey of M.P. for Zinc, Cotton 
and Oil Wells (XXXI-28-B-'13), 
98-99. 

Survey for extension of Embank-
ments of Narmada River in 
Hosbangabad and East Nirmar 
districts of M.P. (XXX-7-B-73) 
M. ' 

Take over of a sick mill in Ujjain 
M.P. (XXIX-3-8-73), 59-80. 

Visit of a High Powered Committee 
to Drought Hit Areas of Madhya 
Pradesh (XXX-13-8-73), 188-89. 

Visit of Small Industries Advisory 
Organisation to M.P. (XXXI-
29-8-73), 111. 

Work on R.ejghat Irrigation Project 
(XXXI-28-8-73), 26-28. 

Yarn distribution arrangements in 
Bundelkhand Region (M.P.) 
(XXX-IO-8-'l3), 1158.54, 

Debata 

Alleged assault on Member by 
Madhya Pradesh poliCe omciala 
(QOP) (XXIX-l-8-73) , 288-45. 

FOOd riots in Indore and Bhopal 
(St) (XXXI-31.8-'1J), 222---35. 



SUBJECT INDEX 

MADHYA PRADESH-Contd. 
Re. Drought conditions in Sidhi 

(XXX-9-S-73), 201. 
Re. Drought in ReW)a and Sidhi dis-

tricts (XXIX-27-7-73), 270. 

MADRAS: 
Allegedly Defective compilation of 

consumer Price Index far working 
class in Madras city (XXXI-
23-S-73), 105. 

Fire in Thermal Power Station in 
Madras (XXXI-28-S-73), 193. 

Ministers' intervention inclosure of 
Bank clearinf: in Madras (XXX-
16-S-73), 131-32. 

Permission to International Air-
lines to operate their Flights 
through Madras to South East 
Asia and Australia (XXX-
10-8-73), 195. 

Raids on the houses of Film Stars 
in Madras tIlnd Bombay (XXX-
10-8-73>, 159-60. 

Setting up of T.V. production 
centres in Bombay, Madras, Cal-
cutta and Delhi (XXIX-I-8-73), 
IS7. 

Television Centre in Madras (XXIX 
-1-8-73), 162. 

MADRAS ATOMIC POWER PRO-
JECT: 
Need for additional upgrading 1lnd 

purification plants for Rajasthan 
Atomic Power Project and Madras 
Atomic Project (XXX-8-S-711), 
31-32. 

MADRAS REFINERIES LTD.: 
U.S. Award for the Madr.as Reft-

neries Limited (XXX-7-8-73), 
204-05. 

MAGNESITE PLANT: 
Mangnesite plant at Almora (U.P.) 

behind schedule (XXXI-30-B-
73), 4B. 

. MAHALAXMI MILLS, BEAWER: 

I Dearness allowance to the workers 
of Mahalaxmi Mills Co. Ltd. 
Beawer (XXIX-I-8-73), 70-'71. 

MADHYA PRADESH: 
Adequate and timely supply of steel 

to Maharashtra for its Irrigation 
works (XXXI-28-8-73), 101. 

Alleged involvement of a Maha-
rashtra Minister in smuggling 
activities (XXXI-31-S-73), 66-
68. 

AllocatiOn of Nitrogenous Fertiliser 
to Mahtllrashtra and its actual de-
livery, (XXX-20-B-73), 138-39. 

Allocation of steel to Maharashtra 
for Irrigation, Power and Hydel 
Projects (XXXI-23-S-73), 23-
2S. 

Allotment of Cement for Mahara-
shtra (XXXI-29-8-73), 115. 

Amount of money granted by !FC 
to J41lharashtra for the Develop-
ment of Vidarbha and Marath-
wada Regions (XXX-IO-S-73), 
19-23. 

Broadcasting station at Sholapur, 
l4aharashtr.a (XXIX-25-7-'7lI). 
205. 

Clearance of Irrigation Schemes in 
Maharashtra (XXIX-31-7-73>, 
136-140. 

Clearance of major irription pro-
jects in Maharashtra and Andhra 
Pradesh pending Awards of 
Krishna and Godiawari Tribunals 
(XXVI-24-7-'73), 3-11. 

Complaints of Telephone Users of 
Nandgaon (Jrlaharashtra) (XXIX 
-1-8-73). 181-82. 

Continuation at Central help for 
scarcity works till harvest time t. 
Maharashtra (XXX-20.B-73), 
221-22. 

Cut in rates of Wages of Labour eD-
gaged in scarcity and Famine re-
liet work in Maharashtra (XXXI 
-2'7-S-'73), 132. 

Demand of Foodgraills by Miahara-
shtra (XXX-13·8-73), 147-4S. 

Diftlculties of Agriculturists of 
Drought A1!ected Maharasbtra 
even after arrival of monsoon 
(XXX-6-S-'73), 206-0'7 . 

District. covered under di.1!erential 
Interest rates scheme in Kalla-
rashtra (XXIX-2'1-'7.73), 50-51. 
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MAHARASHTRA-Contd. 

Exemption of Deogad River Pro-
ject in Mtaharasbtra lrom benefit 
ratio condition (XXIX-31-7-'13), 
59-80. 

Food acarcity in Maharashtra 
(XXX-6-8-'13), 127. 

IDatruetioDs on waaes given to wor-
ken eDPIed for scarcity relief 
works in Maharasbtra (XXX-
20-8.'13), 97-98. 

lntepted Steel Plant in Maha-
rashtra (XXXI-23-8-'13), 15--20. 

Mabaraahtra-Mysore Boundary Dis-
pute (XXIX-25-"1-'13), 103. 

Medium and short term loans ad-
vanced to Agriculturists by Na-
t.ionaliaed Banks in Maharashtra 
(XXX-l'1-8-73), 89-90. 

National Highway in Maharaahtra 
(XXX-20-8-73), 139-40. 

Openjn" of new branches of Na-
tionalised Banks in rural ueas of 
Mahar_btra <XXX-I'l-B-'13), 

8'1-88. 
Parallel Bombay Scheme (XXX-

8-8-73), 1fT. 
Permission to private companies for 

runniDc .Air Services in Maha-
raahtra (XXX-l'1-B-'13), 88. 

PerIODs employed in Scarcity Re-
lief Work in Maharashtra and 
Celitral Aid therefor (XXIX-
23-'1-'13), 235. 

Proposal from Sawantvadi Munici-
pal Council for share in Revenue 
from Incame Tax (XXIX-27-'1-
73), 14'1. 

Propoeal of Kabarashtra govern-
ment to undertake Naval Survey 
01. Deopd Port, Irfaharaahtra 
(XXIX-30-'1-'J3). 122. 

~ Te: Edabliahment of a 
Naval. School on' tbe West Coast 
01. Irfeharubtra (XXIX-26-7-'13), 
5'1. 

Pl'opoIal to DevelOD New Tourist 
Centres in Maharalhtra (XXX-
17-8-D) , 110-91. 

MAHARASHTRA-Contd. 

Proposal to get certain areas of 
Vidharbha in Maharashtra decla-
fed as Tribal Areu (XXIX-
25-7-73), 52. 

Provision of a Tunnel throu,b 
Khambataki Hill (Maharashtra). 
eXXXI-27-8..73), 144-

Purchase of cotton on monopoly 
basis by Maharasbtra Govern-
ment (XXIX-27-7-73), 134-35. 

Purchase of Inferior quality of 
Seeds ot Cashew for Ratnagri 
District, Maharashtra lXXX-
13-8-73), 138-39. 

Scheme sent by Maharashtra Gov-
ernment for Major Ghats of Kat-
raj and Khambataki (XXXI-
27-8-73), 145. 

Shortage and Biah Prices of Nitro-
genous Fertilisers in Maharashtra 
(XXIX-23_7-73), 244. 

Special Quota of Cement for major 
Projects in Maharasbtra (XXXI-
29-8-73), 70. 

Supply of Yarn to weavers of Maba-
rashtra (XXIX-27-7-73), 58-59. 

Suspension of steamer service at 
Malvan Port in Maharashtrl> 
(XXIX---30-7-73), 121. 

Transf~/Suspensions/Removal of 
Employees of Ballarpur Colliery 
(Mabarashtra) XXIX-26-7-73 > , 
83. 

Utilisation of central assiatanee fOr 
cleaning tanks in Sawantvadi and 
Khed Areas of Maharashtra 
(XXIX-3-8-73), 200. 

Working of Ports on KOnkan coast 
of Maharashtra (XXIX-30-7_7S), 
122. 

Matter Under Rule 377: J4aharash-
tra-Mysore Border Dispute 
eXXIX-31-7-73), 228-31. 

Re: Quality of wheat and rice sup-
plied in Maharashtra (XXX-
6.8.'13), 269-72. 

MAINTENANCE OF INTERNAL. 
SECURITIES ACT: 
Instructions to States 011 WIe of 

MlSA to deal with boarders anei 
black marketeer. (XXIX-25-7 .. 
73), 33. "01' 

-----------------------~-------------------------
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k\:INTENANCEOF'---iNTERNAL MANGANESE--Contd 
SECURITY Act-Contd. Alleged backing out by M.M.T.C. of 
N umber of persoDS arrested tinder its commitment to buy all JrBdes 

loU.S.A. in Andhra Pradesh, Oris- of ore from Andhra Area (XXXI 
sa, .Manipur and U'p. after the Im- -23-B-73), 20-23. 
position of President's rule Export restrictions iml)O&ed on hii4t 
(XXIX-l-8-73), 50-51. grade manganese ore (XXX-

Number of persons detailed under 10.8.7S), 70. 
MISA against whom enquiry has Policy of Mining of Manganese Ore 
been completed (XXXI-29-8- for purpose of export (XXIX-

II 73). 123. 2-B-73), 175-76. 
• MALARIA: Malaria in Cachar Dis- Steps to raise Manganeie Ore out-
: trict of As$am (XXX-1S.B.7S), put during Fifth Five Year Plan 
• 16i-6'I. (XXXI-23-B.,.73), 131. 

Rise in Malaria in the country MANGOES: 
l" (XXIX-23-7-73), 169. 
~ Export of Mangoes during 11173 t MALAYSIA: Agreement between CXXIX-27-7-73), 178-80. 
~! India and Malaysia for Purcllase MANIPUR: :t ~i6-2~lm Oil (XXIX-3-8-73), 

,,::. Trade Agreement with Malaysia and 
Belgium for avoidance of double 
taxation (XXIX-27-7-73), 43-44-

MALNUTRITION: Deaths in Orissa 
due to Malnutrition (XXIX-

", 25.7.7S), 184-85. 
"1 News-item One Million toddlers die 
'~, due to Malnutrition" (XXIX-
,::t 30.7.73), 204. 
:J. MALTHION: Import ,and Distribu-
;~: tion of Malthion (XXXI-28.B.73), 
~.;~ 84. 
'!~ :MANAGEMENT STUDIES: India-
t~ nisatiOIl of Management Studies 
514, for Development of Management 
;~ - Problem (XXXI-31.8.73), 41-42. 
l' 'MANAGNESE: Demand and Pro-

duction of Manganese (XXXI-
30.B.7S), 82-83. 

mployment Generating Potential 
:' in Manganese Industry (XXXI-
,,~. 23.B.73), 123. 
',~,', eversal of Manganese export Poli-
;~. 1. cy (XXIX-S.B.73), 58. ';;. ' 

:""", '. ANGANESE DIOXIDE: Import of ,t, Manganese Dioxide exxx-
:(' 16-8-73), 89-90. 

Ad hoc Recognition and De-recog-
nition of schools in Manipur 
(XXXI-27-8-73), B6. 

Allegations Of Corruption against 
former ULP Ministry of Manipur 
eXXX-22-8-73), 191-92. 

Amount of overdues for Repayment 
to Manipur State cooperative 
Bank (XXXI--27-S-7S), 85. 

Appointment of Hindi 'l't'achers in 
ManipW' under CentraD;y spon-
sored scheme <xxxt-27-8-73), 
206. 

Arrangements by Manipur Govern-
ment for supply cif yarn at Chea-
pest rates to ManipUr Weavers 
(XXXI-24-B-73), 112. 

Cement Industry in Manipur (XXX 
-22-B-73), lK-93. 

Compreheruiive Touris! Scheme for 
Tourist attractions in Manipur 
(XXXI-24-8-73), 114. 

Employment for Educat~d youths 
in Manipur (XXX-22-8-7S). 192. 

Sale of Manipur Handloom Pro-
ductsm. National and Interna-
tional Markets (XXXl-24-8-73), 
51. 

Survey for oil Reserves in Manipur 
eXXIX-24-7-73), 116. 

Unauthorised Expendit~ by Ma-
nipur P.W.D. <XXX-20-8-73), 
108. 

'it" ANGANESE ORE' Accumulation :;~, :, of High Grade M~n, ganese Ore at 
'?- Pitheada due to Ban on its Ex-
: " port (XXX--8-8-73), 153. 
1-, -------~---------------------
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MANlPUR-Contd. 

Upgrading of JUilior Hlcb Schools 
in Manipur without providin& 
Additional Staff (XXXI-2'1-8-
73), 84. 

Working of Telephones in Manipur 
(XXX-22-B-73), 192-93. 

Debates 
Continuance of proclamation in 

respect of Manipur (ReI.) (XXX 
-20-8-'13), 328-86. 

Reported sPurt in the activities of 
Naga Hostiles in Manipur (CA) 
(XXIX-3-8-'13), 21~1. 

Supplementary Demands for Grants, 
1973-'14 Statement presented 
(XXXI-M.S-'13), 259-80. 

MANPOWER: 
Expenditure on manpower and em-

ployment inStates (XXX-8-8-
73), 131. 

Manpower units in States (XXIX-
25~'1-'13), 194-95. 

Setting up of National Commission 
on Employmen: and Manpower 
Planning (XXIX-28-'1·73), 86. 

Shortage of Mar.power for AtomiC 
Power Programme during Fifth 
Plan (XXX-8-8-73), 97-98. 

MANUFACTURED GOODS: 
Principles of parity hE tween the 

prices of manufactUl't'd articles 
and agricultural productions 
(HAR DiBt.) (XXIX-1-8-73), 
316-39. 

MAPUSA MUNlCIPAL COUNCIL: 
Complaint re,arding citizeonship 01 

President of ~ Municipal 
Council (XXX-22-B-73), 191. 

MARINE ENGINEERS: 
Shorta&e of Marine engineers 

(XXIX--30-'1-73), 107. 
MARINE PRODUCTS: 

Export of Marine ProdUL1.I (XXIX 
.. -2'1-'1-'13), 52-53. <XXX-1'1-B-

73), 54-55. 
Import entitlements for the. Export 

of Marine Products byFishermeD 
or their Or,anisations {XlCtI-

31-8-73),·11. 
MARINE· . - 'REsoURCES COMMIS-

SION (XXX-22-B-'13), 190. 

MARINE SERVICES: 
Request from Calcutta Port Commis-

sioners for Appointment of a Com-
mittee to go into Demands for 
Officers of Marine Services. (XXX 
-27-B-'13), lOB. 

MARKETING FACILITIES: 
Scheme to Reorganise M,arketin, 

Facilities (XXX-13-8-78). l.a-48. 

MARUTI LTD.: 
Cases of Evasion or non-Pa:vment of 

Taxes pending againt major Sha-
reholders of Maruti Ltd. (XXXI-
3_8-'13), 14'1. 

Deposits collected by Maruti Limited 
(XXIX-31-7-73>, 10-25. 

Entering into a Technical Know-
How and DeliJn Supply Ap-ee-
ment with Maruti Ltd. by a Pri-
vate Firm/partnerlhip firm Regis-
tered with the Haryana Govern· 
ment <XXXI-28-B-'13>, 1'15. 

Expansion of share capital by Mar-
uti Limited, Haryana (XXXl-31 
8-'13) 82-83. 

Grant of foreign exchaDie to Direc-
tors of l\rIaruti Limited for going 
to Germany (XXX-17-B-'13) 186. 

Grant of Im'POrt Entitlements to 
Shareholders of Maruti Limited, 
(XXIX-2'1-'1-73) 132. 

Inquiries against shareholders of 
Maruti Limited for economic 
Offences (XXlX-1.,S-73) 66-87. 

Issue of letters of intent and indus-
trial licences to Major sharehol-
ders of MIs Jotaruti Limited 
(XXIX-25-7-73), 1'13. 

Loan given by Nationalised Banks 
and Financial Institution to Share 
Holders of Maruti Limited (XXIX 
3-S-73), 148-51. 

Normal Process of ~tinl a Vehiele 
to be Dispensed with in case of car 
manufactured by MI. Maruti Ltd. 
(XXXI--30-S-'13) 12'-

Probe into Maruti Car Company 
(XXIX-28-7-'13) 4'1. 

Progreas made by Small Car Pro,ect 
of Maruti and Ol" Haryana (XXX 
9..8-73), 102-03. ------------------------------
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MARUTr LTD:-Co1'l.td. 
Renewal of Letter of Intent given 

to Maruti Limited for Manllfac-
ture of small cars for Third Time 
(XXIX-26-7-73) 56-57-. 

MATCH FACTORIES: 

Non-availability of Potassium cho-
rate to match factories of Tamil 
Nadu (Rule 377) (XXXI-27-S-
'13) 221-23. 

MATHRANI COMMITI'EE: 

Recommendations made bY Mathrani 
Committee <XXIX-27-7-73) 32. 

MATHURA REFINERY: 

Chanee of product-mix in Mathura 
Reftnery (XXXI-28-S-73) 144. 

Entrusting the Pipeline Job of 
Mathura Refinery to Sub-Agent of 
the Bechtels corporation of USA 
(XXIX-24-7-73),152. 

Negotiation with U.S.S.R. for Sup-
ply of Equipment for Mathura 
Refinery (XXIX-31-7-73), 98. 

Progress on Oil Refinery at Ma-
thura (XXIX-24-7-73), 57. 

MATKA GAMBLING: 
Matka Gambling in the Capital 

(XXIX-I-8-73), 41-43. 

MATTER UNDER RULE 377: 
Acute shortage of coal in Gujarat 

XXX-8-8-73), 259-60. 
Alleged Irregularities in fixing price 

and distribution of yarn (XXI-
X-24-7-73). 52. 

Atrocities On Harijans (XXX-
9-S-73) 196-200. 

Distribution of Yillm to handloom 
Weavers (Rule 377) XXXI-
28-S-73), 268 69. 

Failure of Goverilment to lay on 
the Table Reports of the Tariff 
Commission (XXIX-27-'i-73), 
261-88. 

Injustice in acquisition of Agricul-
tural lands by Bhilai Steel Plant 
XXXI-3O-S-73), IS3-S5. 

Maharashtra-Mysore Border Dispute 
(XXIX-31-7-73), 228-31. 
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MATTER UNDER RULE 377:-
Contd. 
Non-availability of Potassium chlo-

rate to match factories of Tamil 
Nadu (Rule 3'1'1) (XXXI-27-S-
73), 221-23. 

Non-availability of wagons in Ket'ala 
(XXXI-23-8-73), 208-09. -

Non-functioning of banks in Kerala 
(XXX-20-S-73), 269-71. 

Permission to the Former maharaj 
of Mysare to alienate his three 
Palaces (XXXI-29-S-73), 259-
67. 

Proposed increase in prices of News-
papers (XXX-13-S-73) 246.-51 

Serious Food situation in Kerala 
(XXXI-3G-S-73), 185--87. 

Strike in Barauni Oil Refinery (X-
XX-22-B-73), 224-26. 

MAX MULLER BHA VANS: 
Schools run by Max-muller Bhavans 

(XXX-16-8-73). 30-31. 
MEANS OF CO:M1l4UNICATIONS: 

Lack of communications in Chha-
tisgarh and Chambal Area (XX-
X-8-S-73), 92-93. 

MEDICAL AND HEALTH SERVICE: 
Certain states declined to participate 

in the Indian Medical and Heal-
th Service <XXX-22-8-73), 65-86. 

MEDICAL COLLEGES: 
Collection of capitation fee at the 

time of admission in Private Me-
dical colleges (XXIX-30-7-73). 
146. -

Imbalance in the Annual intake 
capaCity of Medical AdmissiOR in 
States (XXX-13-8-73), 147. 

Medical- cOllege in Janak Puri 
(XXX-13-B-73), 52. 

New Medical coilel;es in backward 
are&.! (XXIX-30-'1-73), 106. 

Shifting of Medical College from 
Shahdara (Delhi), (XXIX-23-7-
73), 86-B'1. 

Taking-over of Medical college, 
Lucknow (XXIX-30-7-'73). 20S. 

Transfer of Delhi University Medi-
cal College or Jawaharlal Nehru 
University (XXIX-23-7-?3), 224. 
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:.IEDICAL FACILITIES: 

New Policy for Exteodin& Medical 
Io',,:::ilities in Rural Areas (XX-
X-6-8-73), 154-55. 

StUdy and Survery of various 
Health Medical facilities in the 
Country (XXX~8-73), ·222-23. 

MEDICAL GRADUATES: 

Requirement of medical graduates 
at the end of the Fifth Five Year 
Plan (XXX-13-8-73) , 19-30. 

MEDICAL RESEARCH: 
Central budget Allocation fDr Me-

dical Research (XXX-13-8-73), 
171. 

MEDICAL SERVICE: 
Creation of All India ServiCe in En-

gineering and Mlidicine (XXI 
X-l-8-73), 44. 

MEDICINES: 
Non-availability in U.P. of life sav-

ing medicines, .Angised aDd Inde-
ral (XXX-lS-8-'13), 3'1. 

Recommendations made by W.B.O. 
regarding Marketin, of substand-
ard Medicines (XXX-13-8-'13), 
88. 

lIJEERUT.: 
Alleged, irregularities in Telephone 

Department, Meerut (XXXI-a-
8-'13), 

Harassment to Agricultural La-
bour (scheduled Caste), of village 
Nethi in Distt. Meerut (XXX-
1-29-8-73), 168. 

Recovery of Stolen Goods in Meerut 
(UP) (XXXl-29-8-73), 1'10. 

JO:HTA PRINTING PRESS, UJJAIN: 
Payment of income-lax by Mehta 

Printing Press, Ujjain II11d 'Dainik 
Avantika (XXIX-.3-B-'13), 50-
52. 

MEMBER LEGISLATIVE ASSEM-
BLY: 

Letter from MelDber, Bihar Vidhan 
Sabha to custodian General re-
garding certam coal mines not 
taken over by Government 
(XXX-9-8-'13), 134. 
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MEMBER PARLIAMENT: 

Communication received, from M.PS' 
in regard to forward-trading in 
castor Oil/seeds (XXX-10-8-73), 
151-52. 

Delegations of Miniaters BDd mem-
bers of Parliament senf Abroad 
during last six months (xxx-
10-8-73) 67. 

Ex-MFs and Ex Mjnisters occupy-
ing 'flats (XXX-20-8-73) 91-92. 

Grant of Pension to Freedom Figh_ 
ters amongst Members of Pll'lia-
ment and State Legislatures 
(XXIX-1-8-73), 177-78. 

Grant of PensiOn to Freedom Filb-
ters amongst Members Of Parlia-
ment and State LigislatUres 
(XXIX 29-8-73), 112. 

Members of Parliament Eligible tor 
getting land for residential pur_ 
poses in Delbi/New Delhi 
(XXIX-23-7-73), 109. 

Proposal to send Delegations of 
Members of Parliament to create 
friendly relations with foreign 
countries (XXXI-30-8-73), 4!1-
50. 

Provising Telephones in the Cons-
tituencies of MPs (XXIX-
25-'1-73), 207-08. 

Request to Prime Minister by MPs 
for settlement of some River 
water Dispute (XXIX--31-7-73). 
80-81. 

Suggestions made by Member. of 
parliament in regard to appoint-
ment of Parliamentary Com-
mittee to review the working of 
Nationalised Banks (XXIX-
2'1-7-73), 154-55. 

Supply of milk, butter and Ihee to 
MPs from DMS stall in Parlia.-
ment House (XXX-20-8-73), 
183-85. 

Debates 
Alleged asssu.lt on Member by 

Madhya Pradesh pollce ofBeials 
(QOP) (XXIX-1-8-'13), 238-45. 

Alleged Infringement of M.P's ri,ht 
of Free Movement (XXXI-
28-8-73), 269-:70. 

Arrest of Sarv8lhriK. M.. Jcaph 
and Varkey Georle (XXlX-
3-8-73), 242-43. ---.. ---------,------------------
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MESSAGE FROM R. S.: Contd' 

Release from detention and impri-
sonment of Shri Jambuwant 
Dhole, :MP (XXIX-26-7-73), 
221-22. 

Alri~ultural Refiname Corporation 
(bendment) Bill, 1973 Agreeing 
with the Bill without amendment 
(XXXI-24-B-73), 240. 

Andhra Pradesh Appropriation 
(No.2) Bill, 1973 Returned Bill as 
passed by L. S. without ~Om
mendation (XXIX-30. 7-73) , 
32B-29. 

Appropriation (No.3) Bill 1973: 
Returning the Bill without recom-

mendation (XXXI-24-B·73), 
240. . 

Appropriation (Railways) No. 3 
Bill as passed by LS: 
Returning the Bill wi\houtany 
recommendations (XXXI-
30-B-73), 180-81. 

Cinematograph (Second Amend-
ment) Bill, 1973: 
Forwarding a copy of the Bill as 
passed by them <XXXJ-

30.8·73), 1Bl. 
Coking and Non-coking Coal Mines 

(N8IbionaUsa1ion) Amendment 
Bill 1973: 

Forwarding a copy of the Bill as 
passed by R. S. (XXXI-24-8-73), 

240. 
Customs Gold (Control) and Central 

Excise and salt· (Amendment) 
Bill 1973: 
Agreeing without anY amendment 

(XXX-17-B-73), 211. 
Employees Provident Funds and 

Family Pension Fund (Amend-
ment) Bill: 
Agreed with the Bill 86 passed 

by L. S., without amendment 
(XXXI-28.8-73), 244. 

Foreiln Awards (Recognition and 
Enforcement) Amendment Bill, 
1973: 
Forwarding a copy of the Bill as 

passed by them (XXX-
20-8.73). 2'13--'14. 

---------------------
MESSAGE FROM R.S. : contd. 

Foreign Exchange Regulations Bill, 
as passed by L. 8.: 
Agreeing without any amendment 

(XXXI-5-9-73), 30. 

Homoeopathy Central Bill: 
Forwarded Bill as passed by R.S. 

(XXIX-26-7-73), 220. 

Indian Railwa.y (Amel!dment) Bill 
as passed by L. S.: 
Agreeing without any amendment 

(XXXI-5-9-73), 31. 

Industries (Development and Regu-
lation) Amendment BUI. 1973; 
Forwarding a copy of the Bill as 

passed by R. S. (XXXI-
1.9-73), 1. 

Informing Lok Sabha about election 
of Memben; to the Committee on 
Welfare Of Scheduled Caste and 
Scheduled Tribes (XXXI-
30-8-73), 179-BO. 

Lacca:iive, MiniCOy and Amindivi 
Islands (Alteration of Name) 
Bill, 1973, as passed by" L. S.: 

Agreement without any amend· 
ment (XXX--9-8-73), 195·96. 

Manipur Appropriation Bill, 1973 
Returned Bill, as passed by L.S. 

Without recommendation (XXIX 
-30-7-73). 253. 

Manipur Appropriation (No.2) Bill, 
as passed by L.S.: 

Returning the Bill 
recommendations 

5·9-73), 31. 

without any 
(XXXI-

M'ysore State (Alteration of Name) 
Bill, 1973, as passed by 1..8.: 
Agreement without any amend-

ment (XXX-9·8-73), 195. 

National Cooperative Development 
Cooperation (Amendment) Bill, 
1973. as psased by L.S.: 
Agreement without any amend-

ment (XXX-B-B·73), 254. 
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MESSAGE FROM l\S.,:cxmtcl. 
Orissa Appropriation (No.2) BiH. 

1973: 

Returned Bill, a> passed by L.S., 
without recommendation 
(XXIX-30-7_73), 329. 

Orissa Appropriation (No.3) Bill, 
as passed by L.S.: 
Returning the Bill, without any 
recommendations (XXXI-

5-9-73), 31. 

Payment of BonUs (Amendment) 
Bill, 1973: 
Forwading a copy of the Bill as 
PBSBed by them. (XXX-2D-8-'13), 
273. 

Plantations Labour (Amendment) 
Bill: 
Intimated extel1llion of time for 
presentation of Report af J. C. 
CXXIX-29.7-73), 224-

Reserve Bank of India (Amendment) 
Bill, 1973 as passed by L.S.: 
Agreeing without any amendment 

(XXXI-5-9-'13), 30. 

State Bank Laws (Amendment) 
Bill: 

Forwarded Bill as passed by . R.S. 
(XXX-7-8-73), 239-40. 

U. P. State Legislature (Delegation 
of Powers) Bill, 1973: 
Forwarding a copy of the Bill as 
passed by R.S. (XXX-13-8-73), 
236. 

METALS: 

Backing out of commitments by 
East European countrieB to supply 
fertilizer and non-ferrous Metals 
to India (XXX-IO-8-'13), 139-~. 

meet of Shortage and high prices 
of non-ferrous metals on Indus-
triea (XXX-I6.8-73), 134-35. 

Progress in developing non-ferrous 
Metal Mining Industr,y (XXX-
16-8-'13), 34. 

Search for non-ferrous metals in 
the country (XXX-16-S-73), 88. 

Shortage in production Schedule of 
Copper Ore and Metal (XXXI-
30-8-73), 114. 

SUBJECT INDEX 

METALLURGICAL WORKS: 

Setting up of an Institute for ad-
vance training to craftsmen em-
ployed in metallurgical WQl'ks 
(XXX-I6-8-73), 94-95. 

METEOROLOGICAL DEPAR~: 

Extension granted to director gene-
ral of MeteorolOgical Department 
(XXX-I0-8-73), 159. 

METEOROLOGY: 

FindingS on a world-wide climate 
change (XXIX-27-7.73), 54-55. 

METROPOLITAN CITIES: 

Assessment of Existing Public 
Transport Facilities in Delhi and 
other-Metropolitan Cities (XXX-
13-8-73), 93-94. 

MICA: 

Contract concluded by MMTC 
for export of Mica to Soviet Union 
(XXXI-31-8-73), 70. 

Crisis in mica Industry (xxx-
17_8-73), 97. 

Demand for Nationalisation Of Mica 
Industry (XXX-IO-8-73), 45. 

Deposits of lignite, copper, mica 
limestone and other minerals in 
kUlIUlon Hills (XXXI-23-S-73), 
160-61. 

Export of Mica (XXXI-31-8..73), 
36. 

Increase/decrease in the export of 
Mica since ita take-over by MMTC 
(XXXI-31-8-73), 202-03. 

Industrial licences for Extractin.I 
Coal and Mica (XXIX-2-8-73), 
58. 

MICRO-WAVE SYSTEM: 
Micro-Wave system. in Major cities 

of Gujarat (XXIX-l-8-'l3). 68-
69. 

MIDNAPUR: 

Salboni Dairy and Fodder Farm, 
Midnapore (XXXI-27-8-73), f4. 
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ILITARY ACADEMIES: 

Correction of AnGwer to USQ No. 
4374, dated 14-12-72 Te. students 
in Military Academies (XXIX-
26-7-73),194-95. 

LITARY AWARDS: 

Declaring Villages of Param Vir 
Chakra Winners as Model Villa-
ges (XXXI-23-8-73), 149-50. 

MILITARY ENGINEERING 
SERVICE: 

Representations against Retroopec-
tive Application of Quota for 
Departmental and open market 
candidates in M.E.S. (XXXI-
23-B-73), 94-95. 

. MIUTARY ENGINEERING SERVICE 
(RECRUITMENT PROMOTION 
AND SENIORITY) RULES, 1949: 

Provisions of Military Engineering 
Service Class (Recruitment, Pro-
motion and Seniority) Rules, 1949 
(XXXI-23-B-73>, 95-96. 

MILITARY EQUIPMENT: 

Talks with USSR for cooperation in 
deligning and developing sophis-
ticated Military equipments in 
India (XXIX-2-B-73), 9O-9\. 

~ MILITARY FARM: 
Hunger strike by Em'oyees of 

Pathankot Military Farm (XXXI 
-30-B_73), 153-54. 

~ 

MILITARY PERSONNEL: 
Instructions re: Pay fixation and 

seniority of released emergency 
Commissioned and short .service 
commissioned officers (XXXI-
31)..8-73), 170-71. 

MILITARY TRAINING: 
Compulsory Military Training 
for Youths (XXX-I 6-8-"3) , 85. 

Military Training to citizens living 
near Borders and equipping them 
with Amr. (XXX-9-8-73), 11B. 

Proposal for students to work on 

. blefor Academic Degree (XXX-

MILITARY TRAINING-contd. 
Setting up of a Military Training 

Centre in Kera'a (XXX-9-8-73), 
43. 

MILK: 

Increase in Price of Imported Skim. 
med Milk POWder and 03teps for 
its Production (XXX-13-8-73), 
196-98. 

Production of Milk in the country 
(XXIX-23-7-73), 171. 

Progress in supply of Miok to First 
20 big cities (XXX-20_B-73),86-
90. 

MILK POWDER: 

Co-operative Milk Dairy Scheme or 
Dry Milk Powder Scheme for 
Faizabad m.p.) (XXIX-
23-7-73), 'To6-77. 

Shortfall in Import of Skimmed 
Milk Powder and Butter Oil 
(XXX-13-B-73), 192. 

MILK VENDING MACHINE(S): 

Foreign exchange involved in the 
in the import of bulk milk vend-
ing machines (XXIX-23-7-73), 
88-91. 

Import of Milk vending machines 
without tender (XXX-6-B-73), 
7B-79. 

MILK ASSOCIATION: 
Inauguration of Government-Mana-

ged Mill As1ociation (XXX-
22-B-73), 76-77. 

MILO: 
Price of Milo purchased from. USA. 

(XXX-6-B-73), 200-201. 

MINE(S): 

ACTION TAKEN on recommenda-
tions made in first and Second 
conference on Safety in Mines 
(XXX-16-8-73), 173-74. 

MINES AND MINERALS: 

ExploratiOn for Minerals near .·Goa 
Sea Shore (XXX-9-B-73), 43. I Agricultural land and undergo 

'. '. Military Training for being eligi-

20-B_73), 102-3. • -----_._--_._-_ ... , .-----------------



MINES • MINERALS-c:on.td. 
Faulty selection of site for Baila-

dila-S CXXX-16-8-73), 108. 
Improvement in functioning of and 

safety in nationalised mimn 
(XXJX-26-7_73), 150. 

Lignite and Bauxite found in Kutch 
(XXXI-30-8-73), 105-06. 

Opening of. Second Mine in Neyveli 
(XXIX-26-7-73), 131-32. 

Planned capacity of Bailadila-14 
mine of N.M.D.C. (XXX-
16-8-73), 107. 

Problems created by owners of 
mines taken over by Government 
(XXX-9-8-'13), 173-7f. 

Purchase of Mines by M.M.T.C. in 
foreign countries (XXXI-
31-8-73), 130. 

ReCommendation by Third Con-
ference on Safety in Mines 
regarding Rehabilitation Of Fa-

milies residing near Mines (XXX 
9-8-72), 78-79. 

Report by the Joint Director of 
Mines Safety on Saftey in Mines 
(XXX-9-8-73), 72-73. 

Shortage in Production schedule of 
Chota Nagpur area fOr factories 
employing people of that area 
(XXXI-23-8-73), 35. 

Shortage in Produetion Schedule of 
Copper Ore and Metal (XXXI-
30-8-73), 114. 

Survey of Himachal Pradesh for 
Minerals (XXXI-30-8-73), 
22-24. 

Third conference on Safety in Mines 
(XXX-9-8-'13), 97. 

MIND(S): 
Payment of Wages to WorkerS of 

Lapanla colliery, Bihar whaae 
names do not appear in the Ot!-
cially Published list of workers 
(XXXI-23-8-'13), 85-86. 

Supply of foot-wear to Miners 
eXXX-9-8-'13}. 179. 

MINERALS AND METALS TRAD-
ING CORPORATION: 
Alleged backing out by M.M.T.C. 

of Its commitment to buy all 

MINERALS AND METALS TRAD-
ING CORPORATION--contd. 

grades of ore from Andhra Area 
CXXXI-23-B-73), 20--23. 

Canalisation of Steel Imports 
through H.S.L. and MMTC 
(XXIX-2-B-'13), 201-02. 

LoS1 to MAMC Durgapur due to 
Power shortage in April, May and 
June, 1973 (XXIX-2-8-73), 150-
51. 

Memo for Revision of Pay etc. by 
Employees of M.M.T.C. (XXIX-
3-8-73), 5B-59. 

Modification in the Organisational 
Structure of M.M.T.C. (XXIX-
3-B-73), 73. 

News item "Thousands of Mica 
workers laid oft MMTC Mess-Up 
(XXX-16-8-'13), 15-19. 

Proposal to centralise import of 
fertilizers through M.M.T.C. 
(XXX-9-8-73), 14-20. 

Purchase of Mines by M.M.T.C. in 
foreign countries (XXXI-
31-8-73), 130. 

Purchase of non-ferrous metals by 
MMTC from foreign countries 
(XXX-17-B-73), 66-67. 

Release Price of Stainless Steel 
Sheets imported through MMTC 
(XXJX-27-7_73), 2-14. 

Report of Survey Team on the 
Working of MMTC (XXJX-
27-7-73), 92-93. 

Streamlining the Buying Pattern of 
MMTC (XXXI-31-B-73>, 59. 

Debates 
Release Price of Stainless Steel 

Sheet13 imported through MMTC 
(BAH Dis.) eXXX-13-8-73}, 
344--5B. 

MINERAL EXPLORATION: 

Survey of Orissa by Regional Min-
in« Departments in Orissa 
(XXXI-23-8-73), 32-30&. 

MINERAL EXPLORATION CORPO-
RATION: 
Scbemes taken up by Mineral 

Exploration Corporation in Xerala 
(XXXI-23-8-73), 48-49. ---_. . __ .. _ .. __ ._---------_._--.--.---



MlNERAL SURVEY: 

Aerial Mineral Survey of Orissa in 
CollaboratiOn with RU8lia (XXXI 
-30-8-73) 1.30. 

MINING: 

Crisis due to Low oft-take in Iron 
Ore Minin, tndWltry (XXXI-
23_8-73), 112. 

Fifth Five Year Plan Development 
Proposals for development of 
Mining Industry (XXX-16-S-73), 
134. 

. Increased delDJUid for Equipment 
for Mining Industry (XXIX-
2-8-73), 92. 

MINISTER(S) : 

Air conditioned Rooms of Senior 
0f'!Ieerr, and Ministers (XXX-
20-8-73), 1M. 

Ban on foreign tours perlonned by 
Ministers (XXIX-1-S-73), 135-
37. 

Complaints about alleptions of' 
nepotism against the Minister of 
Law and Justice in the appoint-
ment of Government CouJlIIeI 
(XXXI-23-8-73), Ill. 

Defence Minister's visit to U.K. 
(XXXI-23-&-73) II. 

Delegations of MinisterS and Mem-
bers of Parliament sent Abroad 
during lut six month.. (XXX-
10..8-73). 67. 

Ex-MPs and Ex_Minister! occupying 
ftats (XXX-20-S-73), 91-92. 

Expenditure incurred on Trunk 
calls made from the residences of 
Ministers (XXXI-29-Bt-7S). 221. 

Expenditure incurred on Trunk 
Calls put through by Union Min-
ister~ (XXXI-29-8-73), 79. 

Expenditure on AdministratiOn of 
Eleven corporations oC commerce 
Ministry (XXIX-l-8-73), 170-7l. 

Expenditure on repairs and mainte-
nance of Ministers' BungalowS 
(XXIX-23-7·73), 20S. 

Foreign Minister's Visit Abroad 
dwing May. June and July. 1973 
(XXlX-2.;1l-'73), 146. 

t :t6a7 LS-12. 
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MINISTER (5) -Contd. 
Foreign Tours of Central Ministers 

and Government Officers 
(XXI-23-S_73), 45-46. 

Guards provided to Ministers 
(}(XJ{-22·l-73), 158-53. 

Investigation into Missing papers of 
Late Minister of Steel and Mines 
(XXIX-25-7·73), 136-37. 

Meeting of Transport Mirustcrs of 
all States (XXXI-27·S·73), 102. 

Ministers and Officials' Visit to 
Moscow (XXX-IO-S·73), 66 . 

Ministers' intervention inclosure of 
Bank clearing in Mad.r!l;!j (XXX-
16-8-73), 1310-32. 

Minister's Travel Abroad during 
Intersession period (XXIX-27-7-
73), 64. 

Powers and Functions of Externai 
Affairs Minister under Post-1971 
Mid-Term Poll Dispensation (X-
XXI-23.S-73), llS. 

Certain charges against It Central 
Minister in the Report of E.ti· 
mates Committee of Bihar Assem· 
bly (XXXI-27-8-73) .• 20";'-15. 

Personal ~lanation by Minister 
(XXIX-Z3-7-73), 454; (XX~-
2S.S-73) 251-68. 

MINISTRY CIEB): 

Abolition of Agricultural Labour 
Cell Set up in 1966 (XXXI-Z3-S· 
73), 121-22. 

Action proposed to be taken by 
Government against HincH Officer 
in the Ministry of Finance in view 
of Adverse Remarks made in the 
Judgement of High Court of 
Delhi (XXXI-31-8-73), 98. 

Ad.hoc Appointmenta in Central 
Hindi Directorate (XXXi-27-&-
73), 191. 

Ad hoc Appointment in the Grade 
of LDC in the MinistriesjDepart-
ment. (XXX-22-B-73), 153-56. 

Amount due to or received by the 
Members of Evaluation Comrlllttee 
of the Ministry of Law lXXXI-
28-8-73), 157. 



aUlLJBe'l' DIDD: ------------------lIINtSTRY (lESl-contd. 
Appointment of Auctioneer, in the 

Ministry of of Defence iXXXI-
36-8-'13), 58. 

Circulation ot a Secret communica-
':ion arDOn. .aU JliJUatrie. resard-
me wage ~ (XXIX-S-B-
7ll), 155-51. 
C~ I PQIIta JYinl vacant to Direc-

torate of Economics and Statistio 
Ministry ot AJrieulture eXXXI-
27-8-'13), 51. 

Complaint CeU' in Ministry 01 
Heavy Industry· (XXIX-2-8-73) 
!MI. ' 

Complaint. made by U.P.S.C. 
Alainst Ministries md Public 
Undertak:inp for not folIowin. 
U.P.S.C. Regulationa in Tempo-
rary appointments (XXIX-l-B-
7S) 191. 

Coordination between the Ministries 
of Food and Acrieultut'e and 
FinanCe in fixing the prices of 
varioUS commodities <XXXI-31-
8-73), 72-13. 

Creation of Se{larate Miniatry fer 
c:a.rrying out weIlare BChemea tor 
Scheduled Castes and Scheduled 
Tribea (XXX~'l3), 213. 

Cut in the Funds for projects Pro-
POlled by the Ministry :)f Informa-
tion and Broadcutinc(>"~-l-
8,..73), 41. 

Expenditure on telephone. used by 
Union Ministers (XXIX-I-B-73), 
62-53. 

I Ie B Ministry's propoal for taking 
over metro-cinemas at Bombay 
and Calcutta (XXXt-24-8-73), 
214. 

Journals Published by De!lartments 
of Education, Culture, and Social 
Welfare <XXX-I3-B-73), 15i-60. 

Memorandum given by staff co-
ordination and steering committee 
of Ministry of External Affairs 
for De-Novo Examination of 
Problems of Claas B Foreign Ser-
vice O1JIcers (XXXI-29-8-73), 64. 

Persons belonging to ,'adou" Cate-
gories employed in Ministry of 
Heevy Indu.try (XXXI-23-B-
'13), 171. 

MINISTRY (IES)-..eontd. 
PJoo~1 to drop the case againat 

Hindi OfBcer in the Ministry of 
Finance (XXXI-31-8-73) 97-
88, ' 

RationaUution of Timin,. of Min-
isterial, Staff at P,T.!) Ok.bla, 
New Delhi (XX!X-1-8:73), ·142. 

Rec:uting of personnel Policy to 
appoint Technocrat. to head 
variOUI l4inistrie. <XXrX-25-?-
'13), 130. 

Reconnnendationa of Committee lin 
self relianCe CXXIX-27-7-7Sl, 42. 

Reconstitution of Policy Plannin,( 
committee of Ministry of External 
Mairs eXXX-I6-B-'i3), IU3-4- . 
~ of the Ministry of 

Agrieulture on Board of directors 
of Public and Joint Sector Under-
~I (XXIX-23-1.-73), 1311, 

Sale of JeePs by Defence Ministry 
(XXX-I 6-&-73) , 82, 

Slepe taken by)(iniatl"y of Agi-
culture to cheek iDftatioa. (XXX-
13-8-73), 7&-19. 

Technical Organiaation under the 
Control of Ministry of works and 
Housin, (XXXI-17-8-73) 115. 

Temporary Appointment. made in 
MiNatriea and PUblic Undertak-
mi· without UPSC's Approval 
(XXX--8-8-73), 1664'1. 

Unauthorised entry 'j! a Man in 
Defence MiniBtry's Secretariat 
Building (XXIX-2B-7.-73), 1'1G-71. 

Vacancies reaerved for scheduled 
Castes and Scheduled. Tribe; not 
filed in the Ministry of Planning 
and its Subordinate Odic:es 
(XXX-22-B-73). 32-34. 

Debo.te. 
Proposal to eo.nvert Indian Counell 

of Agricultural Research into a 
Department of the Ministry of 
Agriculture (CA) (XXIX-l-B-
73), 192--220. 

MINOR POSTS: 

Schemes for Development of Minor 
Ports (XXX--e-B-'13), 114. 

------------------------------
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IIINOR PORT COMMITTEE. 

Report of Minor Port Committee on 
Chandbali Port (XXX-13-8r-73), 
161. 

1IINORITY COMMUNITY(~): 

Appointment of a Commi'3ioner tor 
Minority Communities {XXIX-
25-7-73),25-27. 

Filir representation to Minoritks 
and Harijanl!l in Raiiway Jobs 
(XXIX-24-'lo-73), 15-31. 

Recruitment of Harijans, Adivasis 
Muslims, Christians and other 
Minority Communities in Anny 
(XXXI-30-8-73), 131-32. 

Debates 
Recruitment of Minoritie& for jobs 

on the RailwlIYS (Dis.) (XXIX-
31 .. 7 -73), 243-368. 

KISSILE(S) : 
Missile Launching Centre lit Gopal-

pur, Orissa (XXX-16-8-73), 55. 
KISSION ABROAD: 

Arrangement to handle labour port· 
folio in Indian Mission at Geneva 
eXXIX-2-B-73), 189. 

Articles entitled "How much De-
flated is India House to-day" 
(XXX-9-B-73). 103--05. 

Celebration of 25th Anniversary of 
India's Independence oy Missions 
abroad (XXX-9-8-73), 192. 

Expenditure on St~ff in Indian High 
Commission, UK (XXXI-30-8-
73) 142. 

India supply Missions ~ Foreign 
~, countries (XXIX-26-7-73), 168-

fIP. 

Measures to increase effiCiency of 
and reduce e)[penditur~ on Indian 
Embassies (XXX-23-S-73), 37-
39. 

Proposal to raise status of Head of 
Indian Mission in Japan (XXXI-
23-8-73), 171-72. 

Recommendations by Foreign ser-
vice Inspectors regarding Indian 
Mislions Abroad (XXX--16-8-
73), 119. 

MISSION ABROAD:-Com,d. 
Reduction in ExpeDditure Oll diplo-

matic Missions Abroad (XXXI-
23-&-73>, 84. 

Reportl!! Re. PakWan Planted BUl-
ging Devices in Telephones of 
Indian Embassy in Ialamabad 
(XXIX-26-7-73), 23-24. 

Upgradations of Mission Abroad and 
opening of New Embusies 
(XXX-18-8-i3), 114.-15. 

MIZO HOSTILES: 
Exchange information and ideas 

between India, Bunnd aDd Bang-
ladesh to tackle Mizo Hostile. 
(XXIX-25-1-73), 9&-97. 

Looting of Camp. of Contractors by 
Anned Mizo Rebels at Titanjay-
para, North Tripura (XXIX-25-. 
7-73) 2M. 

Mizos Getting Guerilla Training in 
the Forest of Arakan Hill. 
(XXIX-l-&-73), 1~ 

MIZO NATIONAL FRONT: 

Suggestion from Mizo 
Front leader for holding 
talks (XXX-8-8-73), 117. 

MIZORAM: 

National 
peace 

Bomb exploision in Aijal, Mizoram 
(XXX-.22-S-'13). 177-7B. 

Embezzlement of rup<:e. three 
crores in the Union 'f o!rfltory of 
Mizoram (XXIX-25-7-73). 163. 

MODEL SCHOOLS: 
Modification of Scheme of Model 

Schools (XXIX-30-7 -73), 99. 
Opening of Model Schools (XXIX-

30-7-73), 165. 
MODEL VILLAGES: 

Declaring Villages of Param Vir 
Chakra Winners as Model Vil-
lages (XXXI--23--8-73), 149-50. 

MODERN BAKERIES: 
Category-wise Number ot Employee, 

in Modem Bakery, Hyderabad 
(XXIX-30-7-73), 82. 

Setting up of Unit of Modern 
Bakeries in Faizabad DiVISion of 
UP (XXX~-&-74) 100. 

-----,---------,-,----,.'--
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MODERN INDIAN LANGUAGES; 
Financial Assistance to Voluntary 

Associations Engaged in Promo-
tion of Modern Indian languages 
(XXX-6-8-73), 107-100 

MODI INDUSTRIES LTD. 140DI-
NAGAR: 
Arrears of Income-tax against Modi 

Industries Limited, Modinaeer 
(XXX-17-8-74), 41. 

MONETARY SYSTEM: 
Change on Monetary lIystem to une-

arth blade money (XXIX-27-7-
73), 138-39. 

morts for Evolvin& an 18greement 
on Comprehensive Monetary Re-
forms for bringing stability in 
Exchange Rates (XXXI-24-S-73), 
49. 

MONGOLIA: 
Vimt to Mongolia by a Bombay In-

dustrialist. and cinema House Pro_ 
prietor for purchase of hotl.!les tar 
Defence tlurposes (XXIX-26-'1-
73), 1-3. 

14ONOPOLIES COMMISSION: 
Bifurcation of Monopolies Com-

mission (XXXl-28-8-7S), 92. 
Cases reprding Restrictive Trade 

Practices pending before Mono-
polies (XXXI-28-8-73), 134. 

Delay to the appointment of Chair-
man of the Monopolies Commission 
(XXIX-31-7-'l3), 61. 

MONOPOLISTS: 
Alleged attempt by monopolists to 

create mass discontent through 
artificial shortages (XXIX-3-8-
73), 209-10. 

MONSOONS: 
Indo-Soviet Joint Shudy of Mon-

soons in the Arabian Sea (XXIX 
-3-8-73),87-88. 

MONUMENT: 
Dedication of OU cellular Jail at 

Port Blair as a National Monu-
ment (XXX-22-8-73), 195-196. 

Improvement of .Monuments ot 
Tourist Interest (XXXI-31-8-73), 
(~4). 

--------_._------
MONUMENT: Contd. 

Report of Mr. SA Allchirl of uNES. 
CO regarding Development 01 
Monuments in India (XXX-17-B-
73), 52. 

MOSCOW: 
Flightas or Air India to Moscow 

(XXXI_24_8-73l,207. 
Talks held in Moscow with Soviet 

authorities (XXlX--26-7-73), 105-
06. 

MOSQUES: 
Complaints regarding the Sale of 

long term leases of MOSQues by 
Punjab Wakf Board (XXIX-30-
7_73), Sft. 

MOTION(S): 
Approach to the .fifth Plan 

(XXXI--31-8-73), 229-90: (XX-
XI-4-9-73), 106--52; (XXXI-
5-9-73), 69-149. 

Contempt of HoUse (M) (XXlX-
73), 446--54. 

No-confidence in Council of Mini!!-
ters Withdl"aWll (XXXI-3-f)-73), 
29-33. 

Redu~1ion of sentence awaroect for 
Contempt of HouSe (XXIX-24-7· 
73), 253-58. 

MOTORCARS: 
Allotment of Imported Cars to Sta~ 

Govermnent bv STC. (xxx-n-
8_73), 93. . 

Car allotted to ITDC out of the 
Total number of Cars impurted 
by STC (XXXI-24-8-73l, 187. 

Enterpreneur Engaged in Small Car 
Production <XXXI-SO-S-7S), 128. 

Expansion of: capacity of Car 
Units (XXIX-2-8-73), 86-87. 

Increase in Price of Cars manufac-
tured in India CXXIX-26-7-73), 
36. 

Reasons for not allowing inr.rease in 
the price of Ambassadol" Car (X· 
XX-'9-8-73). 59...60. 

Replacement ot PlstQ(l Engines ot 
Automobiles by Rotal" Wankel 
Engines (XXIX-26-7-73), 157-58. ----------_._._--_ .. ---_.-
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MOTOR CARS: contd. 
S:ile of Imported Cars by STC to 

Eligible' Import Houses at Cost 
Prices (XXXI-31-8-73), 45-46. 

Scheme for rationing of Private Cars 
during Fifth Plan on the Basis of 
profession a! Requirement (XX-
XI-30-B-13),71-72. 

:MOTOR VEHICLES: 

Normal Process of Testin~ a Vehicle 
to be Dispensed with in case of car 
manafa~tured by Mis. Maruti Ltd. 
(XXXI-30..8.73), 124. 

Performance of Vehicles Factories 
(XXIX-2-B-73), 173. 

Production of Commercial Ve!:ticles 
at TELCO Jamshedpur (XXX-
1-30-8-73), 67. 

Sali! of Jeeps to All India Rural 
Youth Congress (XXXI-30-8-
73), 112-13. 

Shortage of commercial Vehicle 
(-16-8-73), 121-22. -

Shortage of commercial vehicles in 
the country (XXIX-2-1-73), 82. 

Stagnation .in Capacity and Produc-
tion of automobiles Commercial 
Vehicles and Ancillary Units (X-
XX-9-8..73), 56-58. 

MOUNTAINEERING: 

Criticism in Press against Inter-
national Mountaineers meet (XX-
X-20-8-73), 40-41. 

IntC!'IIational mountaineers meet 
held at Darjeeling, (XXX-20-8-
73),90-91. 

MOZAMBIQUE:, ., '. 

Portuguese Atrocities in Mozambi-
que CXXX-9-8-73), 6B. 

MUKHEIUEE DR. SHY AMA 
PRASAD: 
Comemorative Postal Stamps in Me-

mory of Dr. Shyama Prasad Muk-
herjeeCXXIX-1-8-73). 145-46. 

~ULKI RULES: 
Andhra Pradesh High Court Judge-

ment on Implementation of Mulki 
Rules (XXX-8_B-73), 34 .. 35. 

MUNICIPALITIES: 

Upgradation of MuniciPality of Bhat-
para, Kamarhati, Panihanti and 
Ashok Nagar-Kalyangarh (XX-
X-IO-8-73), 64-65. 

MURDER (S): 

Arrest of Commissioner of Tirhut 
Commissionery on the Charge of 
Murdering his wife(XXXI~29-
8-73), 107 .. 

Murder of a Businessman in 
Chandni Chowk. Delhi (XXX-
22-8-73), 151. 

Murder of" a murder of Aligarh 
(XX'X:.....22~a-73), 131~32. 

Debates 

Reported connivance of the . Police 
in the alleged murder of -il Ulxi 
driver in Delhi (CA) (XXlJt-..,2-
8-73) 20'1-30. 

MUSEUM(S): 

Reorpnisation of Government Mu-
seums (XXX-20-8-73), 161. 

Reorganisation of Indian Mnseum. 
Calcutta (XXIX-23-7 ... '13), 121. 

MUSIC: 

Assistance to be provided to Afgban-
stan in the fields of Music . and 
film making (XXIX-I_B_73) 82-
83. ' . 

MUSLIM LEAGUE: 

DiscussiOn in Cel'ltral Zon;U Coun~il 
meeting regarding the activities 
of muslim League (XXX-8-B-73) 
230-31. . , 

Statement made by the Muslim 
LeRgue leader (XXX-22-8-73), 
159-60. 

U.P. Muslim, League Demand far 
Reservation for Muslims in AMU 
(XXXI-27-8..73), 161. 

MUSLIM PERSONAL LAW: 

Changes in Muslim Personal Law 
CXXX-7-B-73), 99; 
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MYSO~ontd. 

Allotment of Powerlooms by Mysore 
State in the Co-operative Sector 
(XXXI-31-8-'13), 118. 

Allotment of Watons to Myaore 
Government for movement of 
Grains from North (XXlX-247-
'13), 129. 

Assistance to Mysore for bringing 
out "Who is Who" of J'reedom 
~tera (XXIX-25-'1-'13), 13'1. 

Atomic Station in Mysore (XXIX-
1-8-73), 11'l-18. 

Availability of Bauxite, Ore iD Ky-
tlore (XXJX-..2..8-1I" Its-N. 

Central Institute of Indian Laniua-
aes in MyllOre (XXXI-Z'1-8-'1I), 
201. 

Cefttral Scheme 101' Literacy among 
Child!en in Mysore (XXlX...:.....23-
"-'13), 222. 

Construction of Kabini Project in 
Mysore (XXlX-31-7-73). 103_04. 

Cut in CeDtral AIIiItance to Mysore 
in 1112-73 for Droulht Relief 
Works. (XXX-l'1-8-'13). 101-02. 

Daily wages of Relief workers in 
t.lysore (XXXI-27-8-73). B2. 

Demancl of Edible Oils in Gulberga, 
Mysore CXXlX-3O-7-73), e8. 

Development of Gokarna as a Touri-
st Centre in MylOre State (XXXI 
-24-8-73), 163. 

Droulht Affected Areas in Mylore 
(XXXI-27-B-73), 142. 

Export of Iron ore from Jolysore 
State (XXX-16-8-73), 1'12-73. 

Extension or Mysore Technique of 
production improved quality of 
silk to other silk producins.· areas 
(XXX....$-8--73), 83-84. 

Fifth Plan for Mysore State (XX-
IX-2!>-7-73), 203-04. 

i , 

MYSORE : contd. 

Financial Assistance Sought by 
l\!ysore tmd othel' States for Re-
lief Works in Drought Affected 
Areas (XXIX-3-1I-73l, 136-37. 

Handling over the oftice of Trade 
Acent in London to &taW-owned. 
IIY1OZ'e Sales IntematioDal too 
lInore Government to booel 
kport (XXX-l'1-B-73). 128-27. 

Investment made by lilItitutiGaal 
l'iDaneial Institutions in Develop-
ment of Industne. ill MYION 
(XXXI-24-8-73), •. 

Irritation and Power Schemel from 
JIysore CXXIX-31-'l-73), 1 __ 10. 

IIYlOre Government's Deci.IioI' 
Regarding Batablishment of Hindi 
MediUm colle,. in the State 
(XXX-13-8-'13), 1"-46. 

New RaUway Project. UIIder 
construdion in MYlOre ()OCt-
'1-1-73>, 33-14. 

Outstandill& Amount of Centr.aI 
SaleS Tax in Mysore (XXXJ-... 
31-B-"13). 95-H. 

Power out 
11-7-73), 
116-17. 

in M,yaore (XXIX-
140 (XXX-'1-8-73), 

hoduc:tion eJ: copper CODCeIltrateli 
at the InCladhaJ Mines and aetting 
up of copper Imelter Plant ill 
Mysore (XXX-l6-8-73), 43-44. 

Proposal to shelve pIaPl for 
Vijayanagar Steel Plant and 
Kudre Mukh Iron Ore Project ill 
Kysore (XXX-9-8-73), 75-'l1l 

Publicity to rock formation at YaD. 
in Mysore State <XXXJ.-
31-8-73), 12. 

Release of Coane Cloth quota _ 
Mysare (XXIX-..27-7-73), 72. 

Ba. 7 Crores Assinance for the Sta'" 
Plan to Build Low Cost Hou~ ... 
f.or landless Llbourers in KyIO", 
(XXX-13-8-73). 150~ 
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MYSORE ; contd. 

Scooter Project sanctioned fOT 
Kysore (XXIX-2-S-73), 79-80. 

Setting up of All India Institute of 
Health in Mysore <XXX-
13-8-'13), 149. 

Setting up ot Copper Smelter Plant 
m M~re (XXX-9-B-73) 
181-32. • 

SeWng up of Handloom weavtn,c 
Production Relief Centres in 
Drought Acected Areas of Mysore 
State (XXX-17-B-'I3), lOa. 

Starvation Deatba in Mysore 
(~-7-73), 1M. 

Steps to Attract TO\U1stI! to Sea 
Shore ot Kysare (XXX-17.8-73). 
184. 

Supply of Foodgraina to Mysare 
(XXlX-30-7-73), 66. 

Supply of Kerosene to My&ore State 
CXXIX-2f-'1-'13). 11)6. 

Supply of Vam to weavers in 
Mysore State because ot their 
sacriflce to filht Droupt Condi· 
tiOUl in North KarnaUk-Gulbarga 
(XXXI-24-8-'13), 83. 

Under Ground Water in MYllore 
(XXX-20-8-73). 82-33. 

Debates 
,Matter Under Rule 377: 

Maharashtra-M,ysore Border Dis-
putes (XXIX-31-7.73). 22P-
31. 

PerMiss.ion to the Former Maharaja 
ot Mysore to alienate bit three 
Palaces (Rule 377) (XXXI-
29':8..73), 259-87. 

MYSORE CEMENTS: 
Adulteration in Mysore Cement. 

(XXX-22-S-'13), 209_10. 
lotYSOR!: POWER CORPORATION: 

Constructien of Electricity Projects 
by Mysore Power corporation in 
collaboration with Soviet Union 
(XXX-7-8-73), 132. 

MYSORE SALES INTERNATIONAL: 
Handing over the office of Trade 

Agent in London to State-owned 
MYsore Sales International by 
Mysore Government to boost 
Export XXX-17-8.73), 126-27. 

N 

NAGA REBELS: 

Indian Army personnel killed by 
Rebel Naps, Kookies and Tribes 
of Frontier Area eXXX-23-8-
73), 68. 

Debclte. 

Reported .purt in the activities or 
Naga Hostiles in Manipur (CA) 
(XXIX-a-8..73), 2l~1. 

NAGAI..AND 

Geological Survey of Nagalaad 
(XXIX-28-7-'I3), 48. 

Survey by O.N.C.C. in Bhandru 
Area ot NaPland (XxIx~1-7-
73), 52. 

NAGARWALA. CASE: 

Recovery of &.80 lakhs in the State 
Bank case involviq late Napr-
wala (XXXI-24..11-73). 153. 

NAGRI PRACHAtuNI: 

Scheme for Development of Library 
of Nagri Pracharini (XXX:-20-
8-73), 35-36. 

NAMIBIA: 

Proposed U.N. Tftm to take over 
Administration ot Namibia 
<XXXI-23-8-'I3) 83-84. 

NARCOTIOS: 

Stejls for BauUn, up Narcotics 
Traders in India (XXXI~-8-
73), 80. 

NARMADA WATER DL'SPUTE: 

Prime Minister's Aw.ard on Nar-
. made River Waters IlSue(HAR-

Dis.) (XXX-IOB_73), 313-15. 

NATIONAL AGRO-INDUSTRIAL 
CORPORATION: 

Criminal case against Executive Dir-
ector, National Aero' Industrial 
Corporation, Delhi. (XXX--2D-'l-
73) 69. -
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NATIONAL ~DEMIES: 

Reorganisation of WtJrking of 
National Akademies, (XXX-20-
B-73), 84-85. 

NATIONAL AND GRINDLAYS 
BANK: 

Inquiry into Alleged malpractices 
Committee by National and Grind-
lays Bank. (XXX-17-B-73) 131-
32. 

Payment of Taxes by Notional and 
Grindlays Bank Ltd. (XXX-l0..8-
73), 8B. 

S3vings Bank Aa:ountsin National 
and Grindlays Bank. <XXX-I7-
8-73) .63-6(. 

Robbery in Natioaal and Grindlays 
Bank at Kan~. <XXX-IO-8-.73) 
145. 

NATIONAL ARBITRATION PRO-
MOTION BOARD: 

Fifth Meeting of National Arbitra-
tion Promotion Board. (XXIX-2-
8-73), 115-16. 

NATIONAL ARCHIVES OJ' INDIA: 

Presevation Assistants in National 
Archives of India. (XXX--6-8-73) 
201-"202. -

NATIONAL BOOK TRUST: 

Demand of National Book Trust 
Employees Union (XXI-30-7-73) 
72. 

N.B.T. Employees demand for CBI 
probe into Misuse of Public Funds 
(XXX-13-B-73) 163-64. 

NATIONAL BUILDINGS ORGANI-
SATION: 

Expenditure incurred on National 
Buildings Organisation New Delhi 
and the Central Building Research 
Institute, Roorkee (XXXI-27-B-

.73), 176. 

NoB.OPlan for BUilding Materia) 
Industry (XX-J3·B-73), 111-12. 

------... 
NATIONAL CADET CORPS: 

Air Force Officers Joined the Direc-
torate General of N.C.C. New 
Delhi (XXXI-30-8-73) 95-96. 

Appointment of a High Pvwer com-
mittee to review the working of 
N .C.C. (:}LXXI-23-8-73) l~. 

Appointment of Junior Commission· 
ed N.C.C. Officer as Administra-
tive Officers (XXXI-30-8-73) 51. 

Army Personnel re-emploYed in the 
N.C.C. <XXIX-26-7-7-73) 183. 

N.C.C. Cadets in paratroop Trainin!.' 
CEntre, Agra. (XXIX-2-8-73) 
14B-49. 

Position of Junior Division Com-
missioner N. C . C . Officers· and 
J.e.o.'S of regular Army (~I 
--30-8-73) 50-51. 

Ration and Ammunition supplied to 
N.C.C. (XXXI- 23;'8-'13) 89-to. 

Standard 01 N.C.C. (XXXI-'23-8-
73) 119. 

NATIONAL CAPITAL REGION 
SCHEME· . 

(XXXI-31-B-·73), 132 .. 
NATIONAL. COAL DEVELOPMENT 
CORPORATION: 

Complaint regarding quality of ~ 
supplied to· Th~rmal nations by 
the newly nationalised Coal Mines 
fir NCDC. (xxix-31-7-73) 147. 

Promotion to OffIcers of N.C.D.C. 
Prior to merger with coal· mines 
authority (XXIX-26-7';'73) 94. 

NATIONAL COMMISSlON ON AGRI-
CULTURE: 

Four Interim Reports of National· 
Commission on Agriculture and 
Summary of Important Recom-
mendations made therein (St.). 
(XXX-16-B-73) 180-90. 

NATIONAL COMMISSION ON EM-
PLOYMENT: 

Setting up of National Commission 
on Employment and Manpower 
Planning <XXIX-26-7-73) 88. 

NATIONAL COMMITTEE ON SCI-
ENCE & TECHNOLOGY: 

RecommendatioM by National 
Committee on Science and 
Technology on Power Generation. 
(XXX-Zl-B-73), 68-69. 

-----------------------~-----------------------------
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N'ATIONAL COUNCIL OF TRADE 
UNIONS; 
Government support to National 

Council of Trade Unions. (XXXI 
-30-8-73)" 136-37. 

NATIONAL DEFENCE ACADEMY: 

Applications received Admission into 
National Defence Academy. (XX-
IX-2-S-73) 146-47. 

Presence of Chinese Military Att.ache 
at N.D.A. Parade at Poona <XX-
IX-26-7-73) 92. 

Proposal to Recognise National De-
fence Academy at Khadak,vasia by 
J.!lwahar Lal Nehru University 
iXXIX-2-B-73) 130. 

NATIONAL ECONOMIC INTELLI-
GENCE AGENCY: 
EstablishmeRt of National 'Economic 

Intelligence Agency (XXIX-l-
8-73) 91. 

NATIONAL ECONOMY; 

Impact of. Black Money on India's 
Economy. (XXIX-27-7-73) 135-
37. 

Inviting of Suggestions from reputed 
Economists for ImpJ'cving Eco-
nomy (XXXI-31-8-73), 56. 

NATIONAL EDUCATION RESOUR-
CES CENTRE; 

Preparation of Text-Books by N.E. 
R.C. for University students. 
(XXIX-23-7-73) 46---48. 

NATIONAL ENGINEERING WORKS 
BIHAR 

E.P.F. case of National Engineering 
Works, Dumka, Bihllr (XXXI-
30-8-73), 89. 

NATIONAL 
SCHEME: 

HEALTH SERVICE 

National Health Service Scheme on 
the Pattern of C. G. H . Scheme 
(XXX-13-S-73) 99. 

NATIONAL mGHWAYS: 

Conversion of Roads into National 
Highways Bihar. (XXX-6-8-73) 
226-27. 

NATIONAL HIGHWAYS: contd. 
Declaration of main roads of Plamau 

in Bihar .as National Highways. 
(XXX-6-8-73) 226. 

Discussions between. representatives 
of Uttar Pradesh, Orissa, )4adhya 
Pradesh and Government of In':ia 
for New National Highway (XXX 
-20-8-73), 32. 

Inclusion of Roads in National HiS'h-
way system during Fourth Plan 
(XXIX-30-7 -73) 198. 

National Highways constructed sta-
tewise. (XXX-20-6-73) 27-3l. 

National Highway in Maharastra.. 
(XXX-20";S-73) 139-40. 

Opening of country Liquor shops 
and Beer Bars on National H~gh

ways (XX-13-8-73) 187-88. 
Programme for wi~ of National 

Highways and ReconstructiOn of 
Culverts and Bridges thereon. 
(XXX-6-8-73l 149-50. 

Progress in execution of Pahlezag-
hat ':'Xuza1!arpur -Sitamarhi-so'D-
ebarsa National Highway (XXI-
X- 30-7-73) 187. 

'Progress in Work on National High-
way No. 28. (XXIX--23-'1-73)· 
77-78. 

Take over of Rilpar-Hoshiarpur-
Pathpkot Road as National High-
way. (XXX-20-B-7:n 185-86. 

Talchnr-Rourkela-Bokaro _ Route 
for Improvement as National 
Highway (XXIX-30-7-73) 175. 

Widening of National Highway and 
Planting of Trees (XXX-13-8-73) 
lO6-07. 

NATIONAL INCOME: 
Error in the Estimates of National 

Income. (XXX-8..8-73), 228. 
Fluctuations in National Income. 
(XXX-22-8-73), B1. 

NATIONAL INDUSTRIAL DEVE-
LOPMENT CORPORATION: 

Bonus to the Employees of NIDC. 
(XXX-29-8-73) 152. 

Jobs undertaken by NIDC. (XXXI 
_29-8_73) 136. 
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NATIONAL INSTITUTE FOR TRAIN-
ING INDUSTRIAL ENGINEERING. 

Populll11aation of computers as re-
commended by the National Insti-
tute for training in Industrial 
Engineering. (XXIX--..:2-8-73) 65. 

NATIONAL INSTITUTE OF DESI-
GNS, AHMEDABAD: 
Report of Enquiry Commission into 

the Main of National lnatitute 
of Designa, Ahmedabad. (XXX-
22-8-8..73), 10-1 .. 

NATIONAL INTEGRATION COUN-
elL: 

Revival of National IntegratiOn 
Council (XXIX--25-7-73), 78. 

.NATIONAL MINERAL DEVELOP-
MENT CORPORATION: 

Export of Bauadila from ore to 
Japan by N.M.t>.C <XXX~16-B-
73), 73_74. 

Iron ore Projects of NMDC 
(XXIX-2-B-73), 193-94. 

Planned capacity of Beiladila-14 
mine of N.M..D.C. (XXX-18-8-
73). 107. -

NATIONAL PHYSICAL LABORA-
TORY: 

Manufacture of Gas Laser Develop-
ed by the National Phy8ieal 
Laboratory (XXX-Z2-8-73). 

NATIONAL POLICE ACADEMY: 

Shifting of National Police Academy 
(XXX--..:22-8-78). 117-1B. 

NATIONAL POULTRY RESEARCH 
IN"S'1Tn.JTE: 
Setting up a National Poultry 

Research institute (XXX--6-8-73). 
211. 

NATIONAL pOWER GlUD: 
Setting up of National Power Grid 

(XXIX-24-7-73), 6B. 
NATIONAL PRODUCTIVITY COUN-

CIL: 
.Agitation by Employees for Better 

ConditioM of Senrice in Nntional 
Productivity Council (XXIX-
2-8-7S) , 166. ---------

NATIONAL PRODUCTIVITY COUN-
CIL: contd. 
National Productivity Council on 

Sharing pins of Productivity 
<XXX-22-8-73>. 152. 

NATIONAL PROJECTS CONSTRUC-
TION CORPORATION: 
Heavy losses suffered by the Na-

tional Projects construction cor-
poration ltd. (XXXI-28-8-73), 
81 

NATIONAL RAYONS COMPANY: 

Elections in the natl.onal Rayons 
company (XXlX-31-7-'1S), 168-
69. 

Representation about thp 
prevent the "Elected, 
Dominated Board of 
f1'om taking over the 
Rayons Corporation 
28-8-73), 179. 

need to 
Kapadiu 
Directors 
Natioftal 
(XXJtI-

NATIONAL RESEARCH AND DEVE-
LOPMENT CORPORATION OF 
INDIA: 
Merger of National aeleareh IU)d 

Development Corporation of India 
and Inventions promotion board. 
< XXIX-25-7-'73) , 189-70. 

NAn-ONAL RUB~ER CO. 
CALCUTTA: 

Leek out by National Rubber Com-
pany. Cakutta (XX!X-2-8-73), 
180. 

NATIONAL SATELLITE SYSTEM: 

Setting up of a task force fOT 
establishing National Satellite 
syrrtem (XXIX-I-B-7.), 119-21. 

NATIONAL SEEDS CORPORATION: 

Reported destruction of wheat seeds 
worth one crore of rupees by the 
National Seeds corporation (CA) 
<XXXI-28-8-73}. 209-39. 

NATIONAL SMALL INDUS'I'RIES 
CORPORATION: 

Adoption of Agency systertl in 
N.S.I.C. (XXIX-1-8-73), 101-02. 



_·· ___ "_'_OOL' __ "' ....... _________________ ._. __ • 

NATIONAL SMALL INDUSTRIES 
CORPORA TION-<:ontd_ 
Payment of Arrears of Pay of Em_ 

ployees in N.S.I.C. (XXlX-
1-8-73), 140-41. 

Report of Sinha Committee regard-
ing NSVC (XXX--./1-8-73), 157. 

NATIONAL SONG: 

Singing of Vande Mataram in 
Bombay (XXIX-I-8-73), 90-91. 

NATIONAL TEXTILE CORPORA-
TION: 

Sick mijls taken over by National 
Textile Corponation not to be 
returned to orilinal owner. 
I XXX-22-B-73) , 13. 

NATIONAL THEATRE: 

Setting up ot a National Theatre 
in Calcutta (XXIX-30-7_73). 77. 

National W.,e POlicy (XXlX-
26-7-73), 156. 

Consideration of National Wage 
Policy RePOrt by bpert Body 
(XXX-I6-B-73), 163-64. 

NATIONAL WATER G'RID PLAN: 
Inclusion of National Water Grid 

Plan in the Fifth Plan (XXX-
7-8-73), 58. 

National Water Polley (XXlX-
31-7_73), B2-83. 

NATIONAL WATER SCHEME: 
Legislation on National Water 

Scheme (XXIX-31-7-73), 119.20. 

NATURAL CALAMITIES: 
Emergency Plan for Relief during 

National Calamitiea (XXIX-
1_8-73), 109. 

NATURAL HISTORY MUSEUM: 
Natural History M\IlleUm in Delhi 

(XXIX-I-8-73), 77. 

NATURAL RESOURCES: 
Commercial exploitation of natural 

resources in Trivandrwn district 
of Keraia (XXX-9-B-73>, 42. 

Utilisation of Natural Resources 
(XXXl-29-8-'13), 155. 

~-~-

NATURAL RUBBER: 

Amount of Development Cea:J col-
lected from Natural Rubber 
(XXX-17-8-73), 13-15. 

Maintaining Prices of Natural 
Rubber (XXX-l 7-8-73) , 45-46. 

NATUROPATHY: 

Assistance lor setting up of Naturo-
pathy centres <XXXI-27-B-73l. 
113. 

NAVAL ACCIDENT: 

Compensation to the familie:; of 
victims 01 Naval Exereiae Shell 
Explosion in Netrani Island 
(XXXI-30-B-73I, 43. 

NAVAL BOYS' CENTRE: 

Naval Boys' Centre in Orissa 
(XXIX--26-7-73), 132. 

NAVAL DOCKYARD. BOMBAY: 

Compemation to Families of 
Workers killed due to G1ls leakage 
in Naval Dockyard, Bombay 
(XXXI-30-8-73), 6-8. 

NAVAL EXERCISE(S): 

Arrival of Indian Frigate Nilgiri in 
Jakatra (XXX-9_8-73), 123. 

, NAVAL SCHOOL: 

Proposal re: Establishment of a 
Naval School on the West Coast 
of Maharashtra (XXIX-26-7-73J, 
57. 

NAVY: 
Mortol to achieve self-sufficiency for 

needs of Air force and Navy 
(XXIX-2-B-7S), 180. 

Involvement of three Cochin Naval 
base of Personnel in cheating case 
(XXI.X-2-8-73), 60. 

Statement made by Rear ~dmiral 
K L. Kulkarni Re. RecrUits for 
1C~!ltern Na\ral Command (XXX-
16-8-73). 111-12_ 

NAXALITES: 

Activities of Naxalities in the 
country (XXX-8-B-73), 178-79. 
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NAXALlTES-contd. 
Col~e~jon ~f money by naxalitaJ in 

vihages In Warangal District. 
Andhra Prtldesh (XXX-:.a.:s-73), 
117-18. 

Spurt in the Naxa"ite activity in 
Andhra Pradesh and U.P. (XXIX 
-1-8-73), 119. 

NEHRU YUVAKKENDRAS (XXIX 
-23..7-73), 6'1-68. 

NEPA MILLS: 
Renovation of NEPA Mills (XXX-

8-8-73), 1'17_78. 

~PAL: 

Benefits under Indo-Nepal Joint 
River Projects (XXIX-24-7-'l3), 
102. . 

Collaboration with Ne,al fO!" GU~ey 
work for ltathmandu-Dhankuta 
Middle Highway (XXX·-l6..8-'13), 
57-58. 

Constt'UFtion of Road on Nepal 
Tibet Border by China (XXXI-
23-B-73), 123-2-1. 

Establishment of Central school in 
Nepal eXXX-3-1I-'13l, 131. 

Expulsion 01. P.T.1. man boT Nepal 
Government (XXX-9-8-73), 43-
44. 

Feasibility Report of Jalkundu 
Power project Over River "RlIpti 
in Nepal territory (XXlX-
24-7-73l, 192. 

Indian offer to rebuild !;ingha Dar-
bar in Nepal (XXX-16-8-7lIli 
151. 

pUrChase of Electricity Produced in 
KamaIi Project in Nepal (XXIX-
24-7_73), 193. 

Refund of Excise Duty to Nepal 
(XXXI-31-8-73). 69. 

Removal of Anny Barracks and 
Campa from Indo-Nepal Border 
Area (XXIX-2B-7-73), 69. 

Smuggling of Hemp fr(Jm Neual 
(XXXI-31-8-73), 29- .• 1. 

Strategic Hill Road on Ne!)",} Border 
(XXIX-26-7~73). 36-37. 

Sapp1v of Cement to. Nepal (XXIX 
-3":8-73), 71. 

NETAJI INQUIRY COMMISSION: 

Directive to Netaji Inquiry CoIPmis-
sion not to seek dirt'Ct hE'lp tram 
Taiwan (XXX-l6-S-71), 1:>7-38. 

Report of Netajj Inquiry CoDunis-
sion (XXX-22..:a-73), 182-83. 

Request from Convenor ,II National 
Committee to assist NMllji Jnquiry 
fOr Conc(I,sional Air India Tickets 
(XXX-I1-B_'l3), 142·43. ' 

Debates 

Reported Instructions to Netajj 
Inquiry Commissiollnot to. !Ifleir 
ilnyhelp from Taiwan" (CA) 
(Jr.KJCI-23-8-73l, 173--92 

NETAJI SUBHAsH CHANDRA 
BOSE: 
Exhibition of the Total Doc1:men-

tary on 1(etaji BCM ill all t. 
Cinema Houetl of the Country 
(XXX--:l2-1I-73), 11l11-66. 

NETRANI ISLAND: 
Compemation·to the fsmilies 01. 

victUns of Naval Exercise Shell 
Explosion in Netrtln! Island 
(JtXXI-8D-8-73), 43. 

NEW ltANGRA VALLEY RAILW.a~y; 
Progress in construction <1f New 

Kangra Valley Railway (X?CX-
7-8-73), 147. 

NEWS AGENCIES: 

Amount giv~n to· News Agencies tr; 
AIR for News (XXX"",,"22-8-73), 

120--22. 
Ownership of Newspqpers and NeWS 

Agencies (Res.) (XXIX~ .. 8-'lI). 
315--Z9,(XXX-17-8.73), zal)....... 
350. 

NEWSPAPERS AND PERIODICAts: 

Allotment of D-Numbel'S forP~ 
of newspaperoby 'Mai1 (XXX-
22_8-73). 203-0&. 

Bill on I)iftu&ion of ownership or 
Newspapers (XXIX-25-7-'i'S). 
138. 

Circulation of communal and china-
supported New. papers In. Bihar 
(XXIX-I.8-'13), 175. 

--~-



------ ------------
NEWSPAPERS AND I"ERIODICALS 

-<ontd. 
Distribution of New3print among 

newspapen (XXX-S..8-73). 109-
10. 

Implementation of Recommendations 
of Wage Board by Urdu News-
papers (XXX-9-8-73), 57-G9. 

Investigation into charges against 
Directoro of Indian ElI:press Group 
of Companies (XXIX-24-7-7~!), 
124. 

Irregularities corn.trUtted by the 
Newspaper~ in regard to news· 
print eXXX-8-8-73), 218. 

News item captioned 'Police Posted 
as AMU' open today (XXX-
6-8-73), 116. 

News item Captioned "Wircpul:ing 
Behind Adminsion" (XXX-
6-8_73), 51-52. 

News item entitled -'Cities <>f 
Tomorrow" (XXIX--25-7-731. 82-
83. 

News-item cntifed 'Jobs in West 
Bengal_recruitment f.ollows mys-
teri(}us Pattern' (XXX~-8-73), 
39-.((). 

\ 

\ 

\ 
I 

NEWSPAPERS AND PERIODICALS 
-contd. 
Po..tal facility to Newsapers (XXIX 

-25-7-73), 46-
Proposal regarding reduction in the 

newspriD.t quota allotted to the 
News papers (XXIX-25_7-7'J), 
115-16. 

Proposal to cut down :he Price of 
such newspapers which have 
reduced the number of pages 
oWing to cut in new,-;print .;;upply 
(XXX-2-8-73), 31-32. 

Prosecution of a correspondent of 
an English Daily under .>ffjcial 
Secrets Act (XXIX-25~7-73), 47. 

Debates 
Ownership of Newspapers and News 

Ag!!ncies (Ren.) (XXIX-3-8-73), 
315-29, <XXX-17-8-73>, 280-
350. 

Proposed increase in prices of Nf'wlt_ 
papers (Rule 377) <XXX-Ill-II-
73), 246-51. 

NEWSPAPER FINANCE CORPORA-
TION: 
Setting up of Newspaper Finance 

Corporation (XXX--8-8-73), 300. 
NEWSPRINT: ?iews-item 'Police Torture of innocent" (XXX-8-8-73), 186. Agreement with Canada for lmport of NewsPrint (XXXI-24-8-73), Newr;-item "Raman Rules out Judi- 32. 

cial Probe" regarding Sabzi Ba"tar Distribution of New"print among"" Riots (XXX--8-8-73), 206-07. newspapers (XXX-8-R-n), 109-News item re: "Fake dru~:; and 10. 
beauty aids" appearing In th2 Export of Newsprint to Afghanistan Hindustan Times (XXX-13_1l-73), (XXXI-29-8-73), 242. 
33-34. Import of Newsprint (XXOl.-,-News-item under the Cap.ion 27_7-73), 55-56, ".·pradh Nagari" (XXIX-· ~5-7 - . fBI "" Import of Newspnnt rom nug a· 73).84-86. desh (XXIX-3-8-73), 65-66. 

News Report enli •. ed 'Courl deJdY Import of Newsprint !rC'!TI U.S.S.R. helps criminah1' (XXIX-24-7.73). I XXIX-3-8-73) , 33. 
32. Import of New'3print from U" S. S. R. :-Icws report entitled 'Scheme for (XXX-17-8-73), 53 
Integrated Rural Upll{t Ahannn'l- I Irregularities committed by the ed' (XXIX-25-'j-73I, 99. News-papers in regard to newS-Non_Declaration of Arorit BaZ'lr \ print (XXX--8..8-73), 218. 
Patrika and Jugantar OrOUp"l,f \ News item 'India can meet its News Newspapers as Cl'l5l I News print requirements" (XXXJ-papers by Management (X-XXI-
3G-B-'73 ),63-64. 29-8-73), 181. 

------------~-----------------:---
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NEWSPRINT~d. 

Non-Utilisation of CanadiaD Aid 
riven for the purch&3e of News-
Print (XXX-22-~73). JII8-89. 

Production and Consumption of 
News-print (XXX-8-S-'l3), 222-
230. 

Proposal regarding redut.'tion in the 
newsprint quola allott.ed to the 
Newspapers (XXlX-25_7-73l, 
115-16. 

PrQposal to cut down the Pric(! of 
such newapapers which have 
reduced the number of ~ell 
owning to cut in newsprint sup-
ply <XXX-2-8-73), 31-32. 

Representation from S~t.t! Govern-
ments to Relax the order imPoliinlt 
30 per cent cut in the Newsprint 
supply to newspapers (XXX-
22-8-73), 118-19. 

Supply of Newsprint tl) India by 
USA and other foreign countries 
(XXX1--29-8-73), 156. 

Utilisation of Eucalyptus Forest for 
Newsprint in West Bengal ()rXIX 
-25-7-73). 81-82. 

Wait far berth clearance by Ru!ll5ian 
Freighter vIa Lenigrade CarT,Ylng 
Newsprint (XXXI-27-8-73), 174-

Debat.es 
Reported thirty per cent cut in 

newsprint quota (CAl (XXIX-
2$-7-73). 210--35. 

Discovery on PlaDt Breeding by an 
Indian Scientist in NewzealaDd 
(XXX~73'. 229.J6. 

NEYVELl LIGNITE CORPORATION: 
Appoitment of Dealers and Stockists 

for distribution of Urea by Ney-
veU Lignite Corporation (XXX-
16-8-73). 159-60. 

Expamion plan for Neyveli Lignite 
(XXIX-2-8-73), 80-81. 

Loss suffered by Ne7veli Li,=lIitf'1i 
(XXIX-26-7-73L 49-50. 

Opening of Second Min~ in Neyvl.'li 
(J(XJJ{--26-7-73), 131-32 

Steps to off-set the Loss in NeyvpU 
Lignite Corporatitm (XXXI-
23-8-13), 101--03. 

,-. __ • " - _0 ____ _ 

NEYVELJ LIGNITE CORPoRATION 
---coned. 
Steps to wipe out ~8 iru:urred 

by Neyveli Lilnite Corporatioa 
(XXXI~-~73). 88.70. 

NHA VA SHEVA PORT: 

SeUing up of Nhava Sh4n.a Port 
near Bomba,. (XXX-·13-6.73), O. 

NICKEL PLANT: 

Nickel Plant for OJ'issa (XXX-
8-8-73), 118. 

NICKEL PROJECT: 
Nickel Project in Orissll (XXlX-

26..7-73), Ill. 

NICOBAR ISLAND: 
Forest Cleared in jttle Andamans 

for settleJDtDtof Nie<lbar ls1aDd 
and Revenue Derived therefrom 
(XXX-20-8-73). 56-57. 

NON-ALIGNED NATIONS: 
Meosage from Alcerian PreBident 

invitin( Indian Prime Minister to 
Non-A.1iJned Nations Conferent'e 
to be held in Algiers (XXIX-
2..8-73). 130-31. 

Proposed Swnmit Meetinr of Non-
Aligned Nations in Algiers (XXIX 
-2-8-73), 139. 

Representation to P.R.G. of South 
Vietnam and Prince Si!lanouk.', 
Government in Exile at Non-
Aligned Nations' ConferenCe in 
Al(ieN (XXX-9-8.73). 69-70. 

NON-FERROUS METAL: 
Backing out of Commitment for 

supply of Non-Ferrous Met~lf' by 
East European CountriP.s (XXXI-
30-8-73), 69. 

Guidelines for allocation of non-
ferrous metals to Small Irdustrie:J 
through State C'rt>vernments 
(XXXI-23-8-73), 50·51. 

Price of non-ferrous MetKls in 
World Market soati'r1~ }>jgh 
(XXXl-3O-B-73). )6-22-

PUrchase of non-ferrous mptal.1 by 
MMTC from foreign countries 
(XXX-17-8-73).8S~67. ----------_ .. _--_ ... ---_ ....... _._---_._-.-



NON-FERROUS METALS--contd. 
Variation in price :>f non_ferrous 

metals (XXlX-2-B-13), 192-93. 

NON-FERROUS METALLURGICAL 
DESIGN AND CONSULTANCY 
UNDERTAXlNG: 

Development of Non-ferrous Metal-
lurgical Design and Consultancy 
Undertaking in Public Sector 
(XXXI-23-8-73), 138-39. 

NON-ESSENTIAL COMMODITIES: 

Jmport of Non_Ea1ential CfY'Ilmodi-
ties in the country <XXXI-
31-8-73), 173-7" 

NON-PLAN EXPENDITURE: 

Non-Plan expenditure in States 
(XXX-B-8-73), 122-23. 

NORTH EASTERN HILL UNIVER-
SITY: 

Campuses for North ~tern 'Hill 
University·· (XXX-13-8-73), 155-
56. 

NORTH EASTERN RAILWAY 
M.AZDOOR UNION: 

Recognition of North Eastern Rail-
way Mazdoor Union (XXIX-
31.7-73), 169-70. 

NORTH VIETNAM: 

Proposal to give Aid for Economic 
Recorutruction of North Vietnam 
(XXIX-26-7-73), 138-39. 

NORTHERN REGIONAL INSTITUTE 
OF PRINTING TECHNOLOGY: 
Imported machines lyillg out of use 

in Northern Regional Institute of 
Printing Technology, Allahabad 
(XXX-20-8-73), 82.. 

NORWAY: 
Joint commission with ~orway for 

expansion of trade (XXXI-
23_8-73), 113. 

Offer from Norway for supply of 
ammonia for Cochin Fertiliser 
Project (XXXI-28-8·73). 144. 

Supply of Fertilisers by Norway 
(XXIX-2-B-73), 118-77. 

J9I 

NORWAY-contd. 
Nuclear Bomb (XXXI-23-8-73). tll-

62. 

NUCLEAR ENERGY: 

Gap between Industrial Dl'\'elop-
ment and Advancement in Nuclear 
Energy (XXX-22-8-73). 36. 

NUCLEAR EXPLOSION(S): 

Effect on India of nuclpar explosion 
by France in Pacific (XXX-
8-8-73), 63-64. 

India's Atomic Establishments Ar>-
nouncement reo Explosion of 
Chinese Nuclear Device <XXXI-
30..8-'13), 69-70. 

NUCLEAR FUEL COMPLEX: 

Clooing down of Plants in Nuclear 
Fuel Complex near Hyderabad due 
to Power shortage <x:xDt-
1-8-73), 156-5'1. 

Diversification programme c!rawn by 
Nuclear Fuel complex near 
Hyderabad (XXX-22-8-'l3l. 189-
200. 

NUCLEAR NON-PROLIFERATION 
TREATY: 

Differences between India and 
Canada over Nuclear Non-Proli-
feration Treaty (XXX-16..8-'13), 
172. 

NUCLEAR pOWER STATION (XXX 
-8-8-73), 33. 

NUCLEAR REACTORS: 

Redesigning of Nuclear Reactors to· 
suit the country's capability 
(XXX-B-8-'13), 100. 

Sale of components fOr ~uclear 
reactors by Canada to India 
(XXIX-l-B-73), 72. 

NUCLEAR TECHNOLOGY: 
Exchange of Nuclear Technology 

between India and Canada (XXIX 
-25-7-73), 185-86. 

Nuclear maGt Technology for 
Peaceful purposes (XXXI-
29-8-73), 145. 



NUCLEAR TESTS: 

Nuclear Tests carried out by some 
big countries (XXXI-23-8-73), 
105-06. ' 

NUCI.J!:AR TEST TREATY: 

India's plea to France and China to 
sign Nuclear Test Treaty (XXX1~ 
30-8-73), 1-5. 

NUCLEAR WEAPONS: 

Development of Nuclear WeapoM 
for Defence of the country (XXIX 
-2-8-73), 83. 

Debatu 
Developmentof Nuclear Weapons 

for Defence of the Country (HAR 
0'.5.) (XXXI-24-8-73). 311-18. 

NURSES: 
News-items Hospitals must help end 

nurse-running racket appear_ 
ed in Blitz ,(XXlX-3O-7-73), 150. 

Number of Indian Nurses involved 
in "Non-smuggling rAnd sold as 
Slaves" (XXXI-30-8_73). 48. 

,NURSING TRAINING SCHOOL(S}: 
Requirement of Nurse Training 

Schools in the country (XXX-
20-8-73), 1~09. 

NUTRITION: 
Amount spent ,on Nutrition plan for 
- children during IV Plan (XXX-

6-8-73), 218-21. 
Committee fOr implemetatian of 

Special Nutrition Programme for 
Children (XXX-6--8-73), 91, 

Implementation of Centrally span-
.10red NutritiOn Programme for 
Pre-schOOl {:hitdren (XX3iC-
6-8-73), 88-89. 

Nutrition Programme fer Children 
during Fifth Plan (XXX-
6-8_'73), 113-14. 

:NYLONYARN: 
Assessment about Requirement of 

Nylon Yatndurlng the current 
Financial Year (XXX-IO-B-73), 
86. 

NYLON YARN~ltd. 
Directives issued by Government to 

lower down prices of Nvlon ,Yam 
to Pre-Budget level (XXXJ-
31-8-73), 213. " ' 

Eft"ort.l made by 'S.T.C. f6rthe 
Ullport of Nylon Yllr'l (XXXI-
24-8-73), 40. 

Import of Nylon Yarn (XXJ.X-3-
8-73), 105':06. 

Debates 

Reported hundred per cent increase 
in the price of nylon and artificial 
yarn (CA) (XXIX-30-7~73). 

317---'2. 

o 
OCEAN: 

Exploitation of relOUr~es of ()ctean 
to meet growing demands for Pro-
tein, Power generation and Mine-
rals (XXX-7-8-73). 29-30. 

Joint efforts with South EaI\ Asian 
Countries to keep Ocrean •• Zone 
of Peace (XXX-lS-B-'13). 128-.29. 

OCEANOGRAPHIC RESEARCH: 
Commissioning of vessel for Oceano-

graphic Research bY the National 
Institute of Oceanography (XXXI 
-29-8-73). 99. 

OIL: 
Assessm~nt 'of the requirement for 

the imPOrt ,of Oil Seeds, Oil and 
Soya~ (XXX~8-18), 8'1-B8. 

Drilling for oil in places other than 
Baramura in Trlpura (XXIX-
31-7-73), 104. 

Fourth rise in prices of Crude oU 
allowed to foreign oU companies 
(XXXl-28-8-73), 38-39. 

OIL AND NATURAL GAS COM-
MISSION: 
Complaint againSt Project :ManaleI' 

of O&NGC at Tripura '(XXIX';'" 
31':7-73), S9. 

Higher Pay and Allowances for 0& 
NGC Employees CXXXI.......28-B-
'13), 77. 
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OIL AND GAS COMMISSION-eontcl_ 

Implementation of the Recommen-
dation of Malaviya Committee on 
O&NGC(XXXI-7-S-73), 77. 

Loss suffered by O&NGC and Gujs-
rat Refinery due to failure of 
Power Supply (XXIX-31-7-73), 
86-87. 

Non-Observance of Labour Idlws hy 
0, N, G. C. Management in 'I'ri-
pura (XXIX-26-7-73), 129 

ReorganiSation of the Oil and Natu-
ral Gas Commission (XXIX-
24-7-73), 158. 

Survey by O&NGC in Ehandra 
Area of Nagaland tXXIX--.31-7-
73), 52. 

OIL CAKES: 
Purchase of Oil Cakes by Gujarat 

Agro Industries fo!' Export 
(XXX-6-S-73), 58_ 

Set-back in the export of oil cakes 
during 1971-72 as compared to 
1970-71 (XXX-tO-8-73), 168. 

OIL COMPANIES: 
Permission fOr utilisation of expand-

ed capacity by foreign oil com-
panies (XXIX-31-7-73), 36. 

OIL DRILLING: 
Oft-shore Drilling in Bombay-High 

(XXIX-24-7-73l, 187_ 
Offers of Collaboration from Foreign 

Firms for Off-shore Oil Explora-
tion (XXIX-24-7-73), 162, 

Negotiation with Soviet Union for 
Drilling Rigs and Geophysical 
equipment (XXX-7-8-73), 199. 

Plans fOr Off-shore Drilling and 
Equipment imported for the pur-
pose (XXXI-28-8-73), 174. 

Proposal for Off-shore drilllnJ( in 
Kerala Coast (XXIX-24-'1-73), 
97, 

Setting up of an off-shore Explora-
tion Corporation for Bombay 
High (XXXI-28-8-73), 205, 

Spudding of the First Well on the 
Bombay High Structure in 4ra-
bianSea (XXIX-24-7-!73), 123. 

2697 L.S_-lS. 
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OIL EXPLORATION: 

Agreement with USSR for Equip-
ment for· Oil Exploration in Indill 
(XXIX-31-7-731, 181-82. 

Creation of a separate Ministry of 
Oil Exploration (XXX-7-8-7S). 
10-17_ 

Expected progress of Oil Explora-
tion in next five years (XXIX-
31-7-73), 84--85. 

Expertise for deep drilling explora-
tions required to be made in oil 
bearing strata (XXX-7-8-73), 511. 

Exploration fOr Oil at 13aramura in 
Tripura (XXIX-24-7-73), 11-15. 

International Firms Approached for 
Oil Exploration in India (XXIX-
24-7-73), 122. 

OIL INDIA LTD.; 

Agreement with Burmah Oil Com-
pany to reorganise Oil India Ltd. 
eXXIX-24-7-73), 145. 

Areas in North-East India leased 
to Oil India Ltd. for .Exploration 
of Petroleum (XXIX-31-7-~ .. J. 
161-62. 

Proposal from Burmah Oil for seU_ 
ing its shares in Oil Indill to 
Government. (XXIX-31-7-'13), 
32. 

Take over of the Oil India by Gov-
ernment (XXIX--24-7-73), 198. 

OIL PIPE LINES: 

Views of committee on Public 
Undertakings regarding Missing 
of Documents of Hald:a-Barauni-
Kanpur PiPe Line (XXIX-31-7-
73), 158-59. 

OIL REFINERY: 
Delay in construction work on the 

oil refinery at Mathura for nOll-
supply of 'equipment by USSR 
(XXIX-31-7-73), 185-86. 

Plan to develop Petroleum-based 
industry around Baral1ni Oil Re-
finery (XXXi-28-8-73). 217, 

Setting up of an Oil Refinery at Goa 
(XXX-7-B-73), 118. . 

._-----_._---------
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OIL REFINERY -contd. 

Debc1_ 
Strike in Barauni <7ll Refin<!ry 

(under RUle 37'1); (XXX-22-8. 
73), ~6. 

On. SEEDS: 

Production of Oil seeds (XXX-6_B-
73), 121-22. 

OIL WELLS: 

Survey conducted by Geelolic:al 
Survey of M.P. for zinc, cotton 
and oil wellS (XXXI-23-8-73), 
88-99. 

OPIUM: 

Check on CODB\l1DPUOn of Opium by 
Opium addicts (XXX .... 10-1-73), 
56-57. 

Consumption of Opium in India 
(XXXI-31-8-73), 64. 

JIxport of opium from India (XXX-
17-8-73), 127--30. 

()pium seized from Rurta Kalan 
(Jullundur) (XXX-IO-8-'13). 
184-85. 

ORDINANCE: 

Ordinance on NationaIiatlon of 
Foreign OWned Plantation in 
Kerala (XXIX-25-'1-73), 101-03. 

ORDNANCE DEPOT(S): 
Allegations levelled against ameers 

of Ordnance Depot, Alipore, Cal-
cutta (XXXI~-8-73), 28-31. 

ORDNANCEFACTORY(IES) : 
Cheating Ic:hapur Ordnanc:e Factory 

of .Ri1Iea on forted Documents 
(XXlX-26-7-73), 80. 

Civilian staff working in ordnance 
factories (XXXI-30-8-73), 151. 

Debarring Matriculates for Jobe of 
LD.Cs' in the ordnance factories 
eXXX-9-8-73). 186-87. 

Delay in payment of Project Al-
lowanee to workers of Ordnance 
Factory, Varangaon (XXX-9-8-
73),' 174-'15. 

EKpanBion of Bhunwal ()rdnanc<? 
Factory (XXX-9-8-73), 1'14. 

ORDNANCE 
contd. 

F.4CTORY(IES)-

Memorandum received trom the 
Employees of JabaJpur Ordnance 
Factory alainst sOme o81cera of 
Depot (XXXI-30-8-'l3). 117-18. 

ORISSA: 
Aerial Mineral Survey of Orisaa in 

collaboration with Ruuia (XXXI 
-30-8-T3), 1%9-30. 

Amount to Orissa Government in 
Order to Help the Varioua Types 
of Co-operatives fol' Preventing 
Exploitation of Tribals by COD_ 
tractors (XXIX-1-8-73). 99-100. 

Ana'lldpur Barrage Project in KtIon-
jhar, Orissa (XXIX-31-7-73). 
174. 

Assessment of Production capacity 
of Non-c:aptive from Iron Ore 
Mines in Banspani Sector, Orissa 
(XXXI-30-8-73>. 106-07. 

Assistance to Small Scale Indus-
tries in Orissa (XXX-8-8-'l3), 
30-31. 

Burning out of tube-well motors in 
Oriasa due to voltage fluctuation 
(XXXI--.28-B-73), 140. 

eBI Inquiry into Theft of Antiqui-
ties in Orissa (~-8-73). 57. 

C~ntral1y Sponsored, Sclremel under. 
taken in Orissa under Rural Elec-
trification Programme (XXIX-
31-7-73), 175. 

Closure of PalakhemlDldi Mini Steel 
Factory. Orissa (XXXI-23-8-73). 
'1B. 

Collectorate of Central Excise for 
OrisHa (XXIX--3-8.'i3l. IfS-70. 

Cost Estimates of the Fishilll Har-
bour at Dbamara, Oriila (XXX-
13~-'13). 162. 

Death, of commander of tbe Pl'Oof 
and E6tablishmeDt House, at Bala-
sore, Orissa (XXX-16-8-73), 133-
M. 

Deaths in Orissa due to MalDutri-
tion (XXIX-25-7-73), 184.85. 

Decisions taken at the MeetiOl of 
·Sub-Group on PQtt. O"l Relative 
Economics of UttliaaUon of the 
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ORISSA-contd. 

Railway Line from Banspani to 
Jakhapura in Orissa (XXIX-3-8-
73), 

Delimitation of constituencies in 
Orissa (XXX-;-7-8-73), 66. 

Employment for Educated youths in 
Orissa during 1973-74 (XXIX-
25-7-73), 200. 

Establishing an Explosive F'actory 
in Orissa (XXXI-30-8-73), 49. 

Establishment Of a jute mill in Orissa 
(XXIX-27-7-73), 113. 

Examination of the Feasibility of 
Soviet Aid.:!d Proj'ects in Orissa 
(XXX-B-B-73). 163-64. 

Financial Assistance sOught by Orissa 
for completion of Irri&ation Pro-
jects in Fourth Plan (XXIX--31_ 
7-'73), 58. 

Financial Assistance sought by 
Orissa from World Bank for Elec-
tricity and Irrigation facilities 
(XXXI-31-8-73), 85. 

Financial Assistance to Orissa 
(XXXI-24-8-73), 112. 

Flsh Production of West Bengal and 
Orissa (XXIX-30-7-73), 35. 

Formulation of Proposals for Pro-
tective measures in Orissa on th,.:! 
basis of recommendations of 
cyclone Distress Mitigation com-
mittee (XXX-7-8-73), 11B-19, 

Grants-in-Aid to Voluntary Organi-
sation'3 in Orissa for Ameliorating 
the Conditions of Backward Sec-
tions (XXIX-I-B-73), 99-100. 

Heavy Water Plant at Talcher in 
Orissa (XXIX-25-7-73), 200-01. 

~ 
~. Help to Farmers of Orissa for pur-
:i~ clutse of Dimel· Generating sets 
;ji (XXXI-27-8-73), 7-9. 

t .. .,. ... ~ 
··.l.1 

J 

. :.:'. 

House sites to S. C. landless labou-
rers in Orissa <XXIX-25-7-73), 
68 . 

Implementation of Drought prone 
Area PrOgl1llmme with World 
Bank aid in Or~sa (XXXI-
2'1-B':'73), 91. 

ORISSA-contd. 
Incentive to farmers of Orissa to 

sell .their wheat to Government 
agency (XXIX~0-7-73), 99. 

Increase in Age Limit for Entry 
into Government Service in 
Orissa (XXXI-28-B-73), 89. 

IncreaSe in capacity of Gubsidized 
Raailway Hostel at CuttaCk in 
Orissa (XXIX--31-7-73), 134. 

Industries set up by J. K. Group in 
Orissa (XXX-8-8-73), 59. 

Irrigation & Power Schemm in 
Orissa (XXXI-28-8-73), 142. 

Letter from Ex, Minister of Orissa 
to Governor Re: sale of Children 
Due to Poverty and Drought 
(XXIX--30-7-73), 73. 

Licence issued to Small Scale In-
durtry Oorporation to establish 

T. V. Unit in Orissa (XXIX-
25-7-73), 201-02. 

Loan advanced to unemployed Gra_ 
duates by Nationalised Banks in 
Orissa (XXXI-24-8-73), 121. 

Loans from Life Imurance Corpo-
ration for setting up of Industries 
in Orissa (XXX-17-8-73), 48-50. 

Manufacture of Vandium Steel in 
Rairanipur (Orissa) (XXIX-
2-B-73), 109-110. 

MiBsile Launching Centre at Gopal-
pur, Orissa (XXX-16_B-73), 55. 

ModerniBation of Fishing Industry 
on Orissa Sea Coast (XXXI-
27-8-73), 78. 

Naval Boys' Centre in Orissa 
(XXIX-26-7-73), 132. 

Nickel Project in· Orissa (XXIX-
26-7-73), 110. 

Opening of Branch of .Nationa1ised 
Banks at Tihidi <Orissa) (XXXI-
24-873), 120. 

Opening • of BranCh of United Com-
mercial Bank at Bhandari Pokhri 
Balasore (Orima) (XXX-
10-8-73), 144-45. 

Opening of Branche!! of Nationaliled 
Banks in 0r'isBa (XXX-l'1-S-73), 
1'11 . 
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Pa'lchayat Indus~rim in Orissa en-

gaged in .leatber Industry (XXX-
22-B-73), 190-91. 

Pilot Projects in Tdbal Areas of 
OriSliia during. Fourth Plan 
(XXXl-27-8-73), 21-25. 

Powel' failures at Deogarh town in 
Oriss.a (XXIX-;-31-7-73) •. 74. 

Profits aDd Losses of Public Sector 
Undertakings in Oriusa (XXXI~ 
24-B-'73), 74. . 

Proposal from Orissa for control of 
floods (XXXI-28--8-73), ioo. 

Proposal to open a Coaching cum-
Guidance centre in. Orissa for 
Candidat&~ belonging to Schedu-
led Caste Tribes (XXIX-I-B-73). 
39-42 .. 

Nickel Plant for Orissa (XXX-
B"8-73), 118. 

Request from Orissa Government 
for developme!1t of vuious tou-
-r!1rt . Centres . (XXIX-27-7-73), 
191-92. 

Request from Orissa Government 
for Financing Con8:ru~tion of a 
Tourist Reception . Centre in 
Orissa (XXX-17-8-'73), 56_ 

Revision of Fifth Plan for OrioBa 
<XXXI-29-B-'73), 222. 

Rural Electrification Programme in 
Orissa (XXX-7-8-73), 1&3-85. 

Sales of Children and Suicide by a 
PeJ'801l in Koraput, Orissa due to 
inability to provide Food 
eXXlX-30-7-73), 21-24. 

Setting up of Agro-industry carpor-
ration and Agro-Service Ceritrerl 

-in OriSll&(XXXI-27-8-'73),79. 
Shelter Belt on coast of Orissa 

(XXX--13-8-7S), 182-13. 

Shifting of Headqulll';\er of .2 Orissa 
Naval Units from Bhadrak to 
&mbalpur (XXXI-2S-B-73), 45. 

S~ion Death· in Keonjhu, 
0rWa (XXIX-30.7-'73), 206. 

. Special .. ~sta~e to Oriua for 
ftoocl COntrol Schemes, (XXIX-
31_'1-73), 134. 

---_.-.. _._--_._. 
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I 
I 

i 

I 
I 
I 
I 
I 

ORISSA-contd_ 
Subsidy to. OriSGa Government for 

the Provision of Drinking Water 
Wells, pumps and Small Tanks in 
Areas Predominently Inhabited 
by Scheduled CastealTnbes 
(XXIX-I-8-73), 100-01. 

Survey of IndUGtrial Societies in 
Orissa (XXX-8-8-73), 91. 

Survey of Orissa by Regional Min-
ing Departments inOtuna 
<XXXI-23-8-73), 32-34. 

Television manUfacturing .Industq 
at HAL SUllBbeda, Koraput, 
Orissa (XXXI-30-8-73), 74-71i. 

Unearthing a Vice Ring Involving 
Trafficking in Adivasi Girls by 
Orissa Police (XXIX-I-B-73), 
164-65. 

Visit of Central Team to Sites of 
Bhimkund Dam in Orissa 
eXXIX-24-7-73), 169. 

Working of the Orissa Commercial 
Transport Corporation (XXX-
20-8-73), 69-70. 

DebAte. 
continuance of proclamation in reo-

peet of Orissa (Res) (XXX-
20-8-73) ,366-92. 
(XXX-22-8-73), 235-36, 242-91. 

Fixation of Maximum Amount of 
Loan for Orissa State Electricity 
Board (Res.) (XXX-22-B. 
291-314. 

Supplementary Demand for Grants 
1973-74 . 
Statement presented (XXXi-
24-8-73), 259. 

ORNAMENTS: 

Seizure of C80Jh and Gold' Oma-
.mentstrom the HOUle of an ex-
guard of Railways in Tundla 
(Agra) (XXX-17-8-73), U3-74. 

OTl'AWA: 

Common wealth Prime Ministers 
conference in Ottawa (XXX-
16-8-73), 130 . 

OUS'I'EE (S) 

Compensation to Ousteea of pong 
Dam Area (XXIX-37.7lI). 90. 

-----------------
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OUSTEE(S)-contd. 

Resettlement of Ou.;tees 
DBlIl in Rajasthan 
31_7-73), 114-15. 

OUTDOOR GAMES: 

of Pong 
(XXIX-

Scheme for compu18ory outdoor 
Game. in Educatiol\al InstItu-
tions (XXXI-27-8.73), 162. 

OVER-BRIDGE: 

Extension of Foot over_bridge of 
Barakar Platform (Eastern Rall-
way) (XXXI-28-8-73), 119. 

OVER DRAFTS: 

Overdrafts by Stat£(! (XXXI--
31-8-73), 6-11. 

Overseas Development Institute of 
London Study undertaken by 
Overseas Development IMtitute 
of London on the effect of Bl"i-
tain's entry into F. E. C. <XXX!--
31-8_73), i99-200. 

OVERSEAS FLIGHTS: 

Foreign exchange earned by Indian 
Air companies Engaged in Over-
seas Flight (XXIX-3-B-73) ,139. 

OXYIETRACYELINE: 

Production of Oxyietracyeline by 
Mis pfizer Lirnitl'd (XXIX-
31-7-73), 124-25. 

P 

PL 480: 
Decision on Dispc.t3al of PL 480 

FWlds (XXX-17-B-73), 83-84. 
Disposal of PL. 480 (XXIX-27-7-

73), 35. 

P:T. D. OKHLA. DELHI: 
Ration~lisation of Timli3gs of Mini-

sterial Staff at P.T.D. Okhla, New 
Delhi (XXIX-1-8-73), 142. 

PACIFIC AREA TRAVFL ASSOCIA-
TION: 

Decisions taken at 22nd Annual Con-
ference of Pacific Area Travel 
Association (XXX-I0-8-73), 3B .. 
39. 

PACIFIC OCEAN: 
Hydrographic survey of Indian and 

Pacific oceans (XXX-13-8-73), 
34-35. 

Training for Hyqroeraphic Survey 
of Indian and Pacific .Oceans 
(XXXI-23-7-73), 55.56. 

PADDY: 
Destru('.tion of P~ddy Crop due to 

Munjia (Insect) (XXX-'6_8_73), 
120. 

Likely . production and procurement 
of Paddy during ensuing Khartt Ses-

sion (XXIX-23-7"73). 118. 
Mysore far Higher ProcurEment 

price for paddy' (XXX-20-B-73), 
210. 

PAKISTAN: 
Amount of compensation paid to In-

dian citizens for i~ir properties 
left over in Pakistan and former 
East Pakistan (XXX-23.8-73), 
58-59. 

Anti India Tirade by Pakistan (XX-
IX-26-7_73), 80. 

Arms aid to Pakistan by varioUi 
countries (XXIX-26-7-7rs), 145-
46. 

Arrest of an Wlderp-0ulld Pak. 
citizens working in the Elec-
tricity office at Godbra (Gujarat) 
(XXX-22.-8-73). 176-77. 

Arrest of Non-Bengali Pakiltani 
Citizens at Surnna Check' Post 
near Sitamarhi in Bihar (XXX-
22-8-73), 69-70. 

Arrest of Pakistani Citi%ena at 
Patna Aerodrome<XXX-~8-
73),53. 

B. S . F . Personnel Killed by Pak, 
Firing on May 27 <XXIX-1-B-
73),.6o",IH. 

Bhuttli's statement regarding scien-
tiftcpreparationby .Pakistan 
(lr.XJ{--9-8~73), 165-66. 

Bi.-Iaterlll Talks with Pakiatan on 
Pak overflights (XXXI-30-8-'13), 
76. 

Blocking of Poonch CaD1li by Paki-
stan (XXIX-24-'i-73), ~8_ 
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PAKISTAN-eontd. 
Bonier Trade Agreement between 

Pakistan and Chinol (XXIX-
2-8r-73), 111. 

CItIeS of Tress puaing by Pakis-
tania 6ince the last Indo-Pak War 
(XXXI~2-a,..'13), 170. 

Compensation for Enemy Property 
After 1965 Indo-Pak War (XXIX 

-3-8-73), 161. 
Death of Jawan of Border Security 

Force due to the encounter with 
Paltiatani . Ran,erefs (XXIX-26-
7-'13), 74-75. 

DefeIlCe Budget of Pakistan (XXXI 
-30-~73J, 83-1&. 

Demand of land from Pakiltan for 
Rehabilitation of Refugees from 
Sind (XX-9-8-73), 35-36. 

De!leription in Statement's year 
Book 1972-73 about India Enter-
ing into a state of war with Pa-
kistan' (XXIX-2-8-73), 122. 

Encounters between Pak Mujahids 
and B.S.F. patrol in Rajasthan 
village (XXIX-I-8-73), 61. 

Escape of a Pak Smuggler from 
Patti Jail (Amrltaar) to Pakistan 
(XXX-22-8-73), 160-61. 

Exchange of letters between Mau-
. lana Bbasaniand President Bhutta 
(XXX-UI-8-73), 168-69. 

ExtenIiOn of Road in Kashlnir be-
yond Baluchistan upto Iran by 
PakistaD (XXIX-26-'1-'l3), 165. 
88. 

Firing between Armed Forces of 
Pakietan aDd India (XXIX-2-8-
7S), 128. 

Indian Merchant-Navy Men Still 
held by Pakistan (XXXI-23-8-
73), 138. 

Indian Territory Occupied by Pa-
kiItaa (XXX-9-8-73), 158. 

lDIltration of PaJdatani Alents in 
Jammu and Kashmir (XXIX-l-
8-7a), 82.-63. 

Inquiry: tntoSmucglin, of ManUIe-
ript of Ghalib to Ppiatan 
(XXX-20~8-73 >, 128. 

Iran-Pak Milital'y Agreement (XX-
Ilt-28-7-'13), 129. 

PAKISTAN-contd. 
Jamming of T. V. Broadcastini in 

Sri nagar by Pakistan (XXX-&-
8-73), 101-102. 

Joint Defence Exerci6e by Pakis-
tan and Iran (XXIX-2-8-7S), 
186. 

Kidnapping of BSF soldier. by Pak-
istan from Western Indo-Pak Border 

(XXX-8-8-73), 182. 

Loss suffered by India due to Bor-
der Violations by Pakistan (XX-
XI-30-8-73), 79~. 

Number of men, women and chil-
dren repatuiatid to Pakistan (XX-
X-16-B-73), 

Number of PakhtotlQs, Baluchs, 
Punjabis and Sindhis amongst 
P.O. Ws repatriated trC'm India 
(XXIX-26-7-73>, 165. 

Official Mission to Pakistan regard-
ing Joint India Bangladesh Offer 
< XXIX-26-7-73) , 64-85. 

Organisation of a large Militia by 
Pakistan (XXX-16-8-73), 51. 

Pak. decision to move I.C.A.O. 
againet Indian Bank on Pak. over-
Hights (XXIX--26-7-'iS), 57-58. 

Pak Military'. Border Activities 
(XXIX-26-7-7S>, 9-14. 

Pak not interested in relelle of 
POWs. (XXIX-2-8-73), 149. 

Pakistan response to Joint Indo-
Bangladesh Offer (XXIX-26-7-
73), 38-39. 

Pakistani infiltration in Barmer 
Area of India (XXXI-3Q..8-7S), 
151-52. 

Pak Participation In CENTO 
Meeting at Teheran (XXIX-28-
7-73), 77. 

PreIS ·Reporta of President Bhutto·. 
Interview with the Washington 
POSt (XXIX-2-8"73), 11S. 

Press Reports regarding Iran's 
readin_ to help Pakistan against 
India (XXIX-2~7-73), 15-23. 

P.O. Ws sent to Pakistan in July 
1973 (XXIX-26-7-73), 43-44. 
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PAKISTAN: contd. 

Proposal for summit meeting bet-
ween Prime Minister of India and 
Pr·~aident of Pakistan (XXIX-. 
2-8-73>, 91-92, 

Proposal for trial of top Pak Civi-
lian Internees to counter threaten-
ed trial of Bengalis in Pakistan 
(XXIX-26-7-73), 151. 

Proposal to move Pakistan for 
handing over war criminals who 
held high positions during 1971 
war (XXIX-2-B-73), 84-85, 

Raising of Defence Wall in Chhamb 
sectOr by. Pak. Forces (XXIX-
26-7-73), 94-95. 

Recovery from Pakistan of Ex-
penditure incurred on P,O,Ws in 
India (XXXI-30-B-73), 125-26, 

Release of sick Bengalees soldiers 
detained in Pakistan (XXXI-23-
8-73), 40, 

Release of two Indian JournaliSts 
kidnapped by Pakistan (XXX-
16-8-73), 131. 

Repatriation issUe of Pakistani 
POWs. (XXX-16-8-73), 141, 

Repatriation of Indian Pril(mers of 
War detained in Pakistan (XXX-
16-8-73), 49, 

Repatriation of P,O.Ws. whose kith 
and kin are ill in Pakistan 
(XXX-9-8-73), 113-14. 

Reports Re. Pakistan Planted Bug-
ging Devices in Telephones of 
India Embassy in Islamabad 
(XXIX-26-7-73), 23-24. 

Return of Pakistani civilian whO 
crossed over to India during 1971 
War (XXIX-2-8-73), 70, 

Smuggling of betel leaves to Pakis-
tan (XXIX-25-7-73), 87-88 . 

Smuggling of Indian Films into 
Pakistan through third country 
(XXIX-3-8-73), 86. 

Statement by President Bhutto to 
seek Resumption of U.S. Military 
aid (XXIX-2-8-73), 91-97. 

Sqpp.1y of TU-I6 Aircraft by China 
. to Pakistan (XXIX-36':'7-73), 95. 

PAKISTAN: contd. 
Talks with Pakistan 

Bangladesh Joint 
(XXIX-26-7-73), 63. 

On Indo-
Proposal 

Trunk Calls Booked from Chandi-
garh for places in Pakistan 
(XXX-8-8-73), 2.26-27. 

Unauthorised Occupation of Indian 
Territory by Pakistan (XXX-9_ 
8-73), 110..11. 

U.S. Supplies of War Material in 
Pakistan (XXJX-26-7-73), 66. 

Violation of Borders, Territorial 
waters and Air Space c.ommitted 
by Pakistan (XXIX-2-8-73), 59. 

Violation of Simla Agreement by 
Pakistan (XXIX-26-7-73l, 30, 

Willingness of Families of P.O.WI. 
for going back to Pakistan 
(XXX-I6-8-73), 48-49. 

Agreement between Government 
of India and Pakistan signed on 
23th August, 1973 (Sg) (XXXI-
29-8-73), 378-85. 

Talks in Rawalpindi on Indo-
Bangladesh Joint Declaration 
(St.) (XXIX-2-8-73), 233-3B. 

PAKISTANI NATIONALS: 

Arrest of Pak Nationals (XXIX-
1-8-73), 126. 

DeportatWn of Pakistan Nationals 
from TriplUa State (XXX-8-8-
73), 49-50. 

Number of Mualims from Pakistan 
who visited India for Attending 
the Urs of Ajmer (XXIX-I-B-
73), 49. 

Number of Pakistani Nationals 
gone underground in Madhya 
Pradesh State (XXIX-I-B-73), 
53, 

Pakistani Nationals Residing in 
India without valid Documents 
(XXIX-I-8-73), 185-86, 

Seizure of literature from Alleged 
Pak Nationals near Muzalfarnagar 
U.P. (XXIX-25-7-73)" 185. 

PALAM AIRPORT: 

Aircraft landing facilities· in Delhi 
(XXIX-2'1"7-'731. 201-02, 
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PALAM AIRPORT--eoD1.d. 
Allegation abollt non-availability of 

.Senior Airport Officers at Palam 
Airport (XXIX-2'i -7-73), 105-
06, 

'Control tower at Delhi Airport 
(XXIX-27-7-73), 197-9B. 

Decision to re-aurface the runway 
ofPhlam Alrport lXXIX-3-B-
73), 86. 

Delay in release <.1 Inql.jry Report 
on Indian Airlines Fokker Crash 
near Palam Airport (XXIX-27-
7-73), 79. 

Expenditure incurred o'n Renova-
tion and improvement of Paiam 
Airport (XXIX-27-'i!-'13), 165-
16. 

Bunaer strike by British pusport 
holden of Indian Origin at 
Pa'amAirpor1 (XXIX-2-8-73), 
1-11, 

IDltruments arid Equipmentsinltal-
led at PaIam Airport to Guide 
Incoming Flights (XXIX-27,-7-
'1.S). I1t5--97. 

Instrument landing system and Air 
surveillance Radar at Palam 
Airport (XXIX-27-7-73J, 169-
'10. 

Instrument landing System Dnd Air-
po~ Surveillance Radar at Palem 
Airport (JCXlX-2'1-7-73), 71. 

Instrument landing system and sur-
veillan::e Radar at Palam Airport 
(XXX-IO-B-'13), 52-53. 

Number of Fire Brigades AmbU-
lances and Emergency Vans at 
Palam Airport (XXIX-3-S-
73), 'S. 

Ri"~t to landill~ .lil't"TOft due to hil-
locks near the bepnning of run-
way at Palam (XXX-I0-8-'13), 
"14-'15. 

Steps to recruit adequate Opera-
tional Stat! for Proper Function-inc of. Surveillance Radar at 
Palam Airport (xxtX_2'1-'-'13), 
18S-M. 

PALM OIL: 
AJreem.etlt between In.d.ia. and 

:Malayrl1a for Purchase up Palm 
Oil (XXDt-3-8-73), 126-2'1. 

PANTNAGAR AGRICULTURAL 
UNIVERSITY: 

Grant from Ford Foundation fOr 
Research Project in Pantnagar 
Agricultural UniversilY lXXX-
17 _8-'13), 157_5S. 

PAPER: 
Black Marketing of Paper by Paper 

Mill Distributors (XXX-2Z-S-
73), 43-44. 

Scarcity of Kraft Paper (XXXI-
29-S-73), 217. 

Study of paper industry to assess 
Requirements (XXX-8-S-73), 
162. 

PAPER MILLS: 
Setting up 'Vf Mini Papel' Mill •. 

(XXX-22-B-73), 169. 
Debates 

Se~ting up d Mini Paper Mills. 
(XXX-22-B-73). 169. 

PAPER LAID ON THE TABLE: 
Accounts of Bombay Port Trust for 

1971-72 and Notifications under 
Shipping Act, 195B (XXlX-30-7-
'13), 252. 

Accounts of Coal Board for 19'10-71 
and Mineral Conce.;l6!ons (3rd 
Amendment) Rules, 1973 (XXIX 
-2-8-73), 231. 

Aircraft (Fourth Amendment) 
Rules, i973 (XXX-17-8;''13) 210. 

.All India Services Act, 1951, notifi-
cations under (XXX-8-8-7S), 
2111-52. 

Amendments to Andhra 
.'\rrat"k Manufacturing 
1971 (XXXI-4-9-73), 40. 

Pradesh 
Rules, 

Amendments to AnrUlra ·Pradesh 
Motor Vehicles Rules, 11184 
(XXX_20";S-7S), 272. 

Amendment to Delimit8tion of Par-
liamentary and Assembly Consti-
tuencesOrder, 1966 . (XXIX-
31-7-'13). 227. 

Amendment to Orissa IrriQltion 
Rules, 1961 (XXIX-31-7-'13), 
227-28. 

Amendments to OriSSA Motor Vehi-
cles BuIes; 1946 (XXX-20-8-'13), 
272-73. . 

------
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PAPERS LAID ON THE TABLE-

contd. 
Amendments to Oriss.t Motor Vehi-

cles (Taxation of Passengers) 
(Rules, 1969 (XXXI--31-8-73), 
220. 

Andhra Pradesh State Warehousing 
Corporation, HyderabaJ, Annual 
Report for 1971-72 (XXX-20-8-
73, 271-72). 

Andhra Pradesh Vacant Lands in 
Ubran Areas (Exemption) Rules, 
1972 (XXX-20_B_73), 271. 

Annual Account of Kandla Port 
Trust Marmugao Port Trust, and 
Commissions for the Port Of Cal-
cutta for 1971-72 and Audit Re-
port thereon (XXIX-23-7-73), 
251. 

Ann\lilll Accounts of U.G.C. far 
1970-71 together with Audit Re-
port (XXX-6-B-7S), 269. 

Annual Accounts of Visakhapatnam 
and Madras Port Trusts, Motor 
Vehi("~~ (DipJomlltic and CQnsu-
lar Otfteers' Vehicles) Registra-
tion (Amendment) Rules, and 
Notification Te. Andhra Pradesh 
and Orissa Motor Vehicles Rules 
(XXXI-27-B-73), 219-20. 

Annual Report aqd Audited Ac-
(' . .lunfs etc' of Haryar,:J, Agro-Indus-
tries Corporation Ltd. tar 1971-72 
and Notilications under Essential 
Commodities Act, 1955 (XXX-
6-B-73), 265-66. 

Annual Report and Review of Ex-
port Credit and Guarantee Cor-
poration Limited, Bombay for 
1971 (XXXI-24-B-7S), 239. 

Annual Report and Review of 
Hindustan Cables. Ltd. for 19'71-
72 (XXX-22-B-7S), 223~24.. 

Annual Reports etc for 1971-72 of 

PAP.E.RS LAID ON THE TAELE-
contd. 

Corporation Ltd. Simla and Noti-
fication Te. Distribution of Ferti-
lizers (XXIX-23-7-73), 255--56. 

Annual Report of Cashew Corpora-
tion of India Ltd. and Notifications 
under Cardamom Act, ExPort 
(Quality Control and Inspection) 
Act, etc. (XXIX-27-7-73), 253-
58. 

Annual Report of India Institute at 
Technology Delhi for 1971-72 
(XXX-13-B_73).235. 

Annual Report of National Institute 
of Foundry and Forge Technology, 
Ranchi for 1971-'12 (XXX-
13-B-73), 235. . 

Annual Report of Oil and Natural 
Gas Commission' for 1971-72 
(XXX-22-8-73), 223. 

Annual Report of Trade Develop-
ment Authority, 1972-73 lXXX-
10-8-73),200. 

Annual Report of University Gr.ants 
Commission for 1971-72 (XXX-
13-8-73), 23l!. 

Annual Report on the workin&, of 
Employees Provident FUnd and 
Family Pension Schemes, 1952 for 
the year 1971-72 (XXXI-
30-8-73), 179. 

Appropriation (No.3) Bill assen-
ted to by the President (XXXI-
31-8-73), 222. 

Appropriation (Railways) No. 3 
Bill, i973 assented to by the 
President (XXXI--5-9-73), 31. 

Audit Report on Accounts of Tea 
Board for 1970-71 (XXXI-
3-9-73), 17. 

Central Excise (Eigh1h Amendment) 
Rules, 1973 (XXXI--31-8-73), 218. 

Centr.al Excise (Ninth Amendment) 
Rules, 19'13 (XXXI-4-9-73). 39. 

State Farms Corporation Ltd. Central Industrial Security 
New Delhi, U.P. state Agro- (Amendment) Rilles, 

Force 
1971, 

lndut;trial ~i'pol'iltion Ltd. (XXIX-25-7-73), 239. 
Luciknow, Maharashtra Agro-
Industrial Development Corpora- Certified Accounts of Animal Wel-
tion, !lysate State Agl'G-Induslrial fare Board for 1971-72 and Noti-
Corporation Ltd. BanplOl"e, fication reo Delhi, Meerut and 
Himachal.Pradesh Agl'o-Ind~.:us:..tr:..t;Il:..·, _1.-:C-. __ B_u_lan_ds_hahr __ M._il_k_aD_d_Milk_-.:p:....ro_-
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PAf-ERS LAID ON THE TABLE-
coritd. 

ducts Control Order, 1973 
(XXlX-23-'l-73), 2511-57. 

Certified Accounts {)f Indian Insti-
tute of Technology, Borntay for 
1970-71 and 1971-72 (XXXI-
3-9_79), 18~ 

Certified Accounts of Indian Insli-
tute of Technology, Kharagpur for 
1970-11 (XXXI-3-9-73), 18., 

CertiBed Accounts of Inciian School 
of MiDeJ, Dhanbad for 1988-69 
and 1969.70 (XXXI-3-9-73), 
17-18. 

Certified Accounts of Textiles Com-
mittee for iWlI-72 and the Audit 
Report t.h~n (XXXI-31.8-73), 
119. 

C~tocraPh (Censonlbip) 
Amendment Rules, '1m (XXIX-
25-7-73), •. 

Cinematograph lSec:md Amend-
ment) Bill, as paSsed by R.S. 
(XXXI-30-8-73) ,181. 

Coking Coal Mines (Statement of 
Accounts) Rules)8!ld a Statement 
(XXX-16-8-73), 178-'79. 

Committee on :Private Members' 
Bills and ~lutions, Minutes of 
the 28th to 31st sittings (XXX-
31-8-73). 222. 

Companies (Central Government's) 
General Rules Bnd Forms 
(.Amendment Rules, 19'13 (X,XIX-
-31-7-73), 228. 

Comptroller and Auditor General's 
". Report for 1976-'11 H: appraisal 

.... of the workiD£ of (i) Hindustan 
Shipyard Ltd. (il) Marketinl Divi-
sion of I.O.C. Ltd.; ald (Ui) 
Modem Bakeries (India) Ltd., 
(XXXI-3-9-73), 14-

Correction of Ailswer to USQ No. 1_ re Betulal of Centenary 
Bonus to Bombay Port Employees, 
and Life-Baatme!lJ' (Quali1Ica-
tiona and certificates) Amend-
ment Rules, 1973 (XXXI-
28-8-73), 211) .. 16. 

Oucument entitled ·'U.K's accession 
to E.E.C. and India's trade" 
(XXXI-31-B-73), 218. 

Dru~. and Cosmatics (Amendm,eot) 
Rules 1971 and Annual Report of 

PAPERS LAID ON THE TABLE.-
contd. 

AU India Institute of Medical 
Sc:ienceI, New Delhi for 1971-72 
(XXIX-23-7-73), 2&3-54. 

Employees' ~'amiJy Pension (Seeond 
Amenciment) Scheme. C~l Kil'Ies 
Family Pension (Amendment) 
Scheme and Statement.. (XXX-
18-8-73),179. 

Employees Provident Fund (Third 
Amendment) Scheme, 1973 
(XXXI-30-8-7S), 179. 

Evidence tendered before the Joint 
Committee, ontbe Bill further to 
amend the Mines Act, 1952 
(XXXI-30-8-73), 181. 

Foreign Awards (Recogriition and 
Enforcement) Amendment, Bill, 
1973 (XXX-20..j}-73), 274. 

Former Secretary of State Service 
otlicers (Conditicms of Service) 
(Removal of Difficulties Order 
No. (XXX-B-8-73), 252. 

Government resolution notifyini.' 
decisions on the Report (1971) of 
the '1':arift Commission on the 
fair prices of jute-based aDd felt-
based linoleum (XXXI-28-8-73), 
m. 

Government Review and Annual 
Report of H.E.C., Ranchi for 1971-
72 (XXXI-23~8-73), 193. 

Goverrmlent Review and Annual 
Report of BindUltan Machine 
Tools Ltd., Banplgre for 1971-72 
(XXXI-30-8-73), 176-77. 

Government Review and Annual 
Report of Machine Tools Corpora-
tion of India Ltd., Ajmer for 19'11-
72 (XXXI--30-8-73), 176. " 

Government Review and Annual 
'Report of National Mineral De-

velopment Corporation Ltd., New 
Delhi for 1971-72 (XXXI-
30-8-73), 177-78. ' 

Government Review and Annual 
Report of Singarani Collieries Co. 
Ltd., for 11171-72 (XXXI-
28-8-73.), 1~ 

Govemment Review aJld 'Annual 
Report of 'llannery Mld Faotwear 
CoI\tOl'ation of India Ltd., ]tan-
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PAPERS LAID ON THE TABLE-
contd. 

pur for 1971-72 (XXXI--4-9-73), 
41-42. 

Hyderabad Municipal Corporations 
(Amendment) Amending Act 1973 
(.XXXI-3-9-73), 14. 

LA.S. (Flx:ation of Cadre Strength) 
Eiahth Amendment Regulations, 
1973 (XXXI-29-8-73), 245. 

tA.S. (Pay) Tenth Amendment 
Rules, 1973 (XXXI-29-8-73), 
245. 

Indian Forest Service (Fixation of 
Cadre Strength) 'I'hirU Amend-
ment Regulation, 1973 (XXX-
22-8-73), 222-23. 

Indian Institute of Technology, 
Madras Annual Report for 1971-
72 (XXX-20-8-73), 273. 

Indian Museum Recruitment (Se-
cond Amendment) Rules, 1973 
(XXXI-4-9-73), 42. 

Indiian Naval Auxiliary Service 
ReruIations,1973 (XXXI-5-9-73), 
28. 

LP.S. (Pay) Third Amendment 
Rules, 1973 (XXXI-29-8-73), 245. 

Indian Telegraph (First Amend-
ment) Rules. 1973 (XXIX-
1-8-73). 234-35. 

Inter-Zonal wheat and wheat pro-
ducts (Movement Control) and 
audit Order (XXX-7-8-73 > , 238-
39. 

Iron Ore Mines Labour Welfare 
Cess (Second Amendment) Rules, 
1973 (XXXI-23-B-73), 195. 

Kerosene (Fixation of Ceil~ price) 
Amendment Order, 1973, Light 
Diesel OU (Fixalion of Ceiling 
Price) Amendment Ordl!rl, 1973 
(~)(--24-7-73). 243-44. 

Lubbal India f.imited. Annual Re-
port along with Audited Accounts 
and comments of the C. and A.G. 
thereon CXJOa-31-8-13). 221. 

PAPERS LAID ON TID: TABLE-
contd. 

M':axU,pur Taxation Laws (Amend-
ment) Act. 1973 (JOOCI-24-8-73), 
239. 

Memorandum of action taken on the 
report of Commission of Inquiry 
in respect of Air India .!1owaway 
incident of March 3, 1973 
(XXXI--4-9-73), 40. 

Minutes of sittings of the Com-
mittee on Absence of Members 
from the Sittings of the House 
(XXXt-4-9-73). 43. 

Minutes of twenty-second to 
thirtieth sittings of Committee on 
Petitions (XXXI-5-9-73), 29. 

lIIysore State Agro-Industries Cor-
poration Ltd., Bangalorr, Annual 
Report for 1970-71 (XXXI-
5-9-73), 25-26. 

Naval Ceremonial. Conditions of 
Service and MiGcellaneous (Third 
Amendment) RegulatiOns, 1973. 
(~-9-8-73), 194. 

Naval Ceremonial, Conditions of 
Servi~ and Miscellaneous (Fourth 
Amendment) HegulatioD6, 1973. 
OCXXI-23-8-73), 194. 

Navy (Pension) Second Amend-
ment Regulations and Notifica-
tions under Navy Act, 1957 
(nI)(-2-8-73), 230-31. 

Navy (Prescribed Ofticem) (Amend-
ment) Regulations Act, 1973 and 
Annual Report of Praga Tools 
Ltd. Secunderll'bad for 1971-72 
(JOa)(-26-7-73), 219. 

Northem Rice Zone (Movement 
Control) Amendment Order. 1973 
(~I-3-9-73) 15. 

Notifications amending Andhra 
Pradesh Motor Vehicles Rules 
1964 ()()(XI-3-9-73) 14.15. 

Notification containing agreement 
between Govt. of India and 
Imperial Govt. of Iran re: avoi-
dance of double taxation of in-
come of enterprises operating 
aircraft (XXX:-I0-B-73), 199. 

Notification etc. under.A. P. Pan-
chayat Samitis and Zilla Pal'i-
shad Ad. 1959 and AcCounts of 

Lubizal India Limited, Govern-
ment~ review on working for 
It'11-72 (:xlCXI-31-8-~3), 221. 

--~--~~-------------------
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PAPiR-;-LAlD~N "TH-;-·-TABLE=.-·- -·--PAPru LAI~~--TH;-:rABLE--
contd_ contd. 

the COJn1llittee fOr the p\JJ'IpOae of 
Controlling and Supe.t·vlsing Ex- (XXXl-24-B-:73). 237; <XXJa-
periment on Anima:s,· Bombay 31-11-73), 218. 
for 1971-72 (XXXI-28-8-73), Notifications under Customs Act 
241-42. Central Excise Rules, Not.i1lcatio~ 

Notifications making amendments to under Finance Act, Notitications 
Andhra Pradesh Motor Vehicle. in relation to Andhra Pradesh and 
Rules. 1964 (XXXI-31-8-73), 220. Delhi (XX'IX-3-8-73), 23740. 

Notification No. G.S.R. 385(E) under Notification under Delimitation Act, 
section 159 of the Customs Act, 1972 (XXXl-24-8-73), 237. 
1962 (XXX-17-8-73), 209-10. Payments of Bonus (Amendment) 

Notification No. S.O. 367(E) under Bill, 1973 (XXX-20.3- i3), 274. 
sUb-section (3) of &ection 10 iJf Payment of Bonus (Amendment) 
the DelinLtatian Act, 11172 Bill assented to by the .Pres:dt'"nt 
(XXX-17-8-731, .lO!l. (XXXl--:5-9-73), 31. 

Notification re, delimitation of 
- assembly constituencies uf 

Polndicherry (XXXl--:5-9-13), 25. 
Notifications under All India Ser-

vices Act, 1951 (XXIX-25-7_73), 
236-38; (XXIX-l-S-78), 232-33; 
(XXX-16-8-13), 177.78. 

Notifications under Andhra Pradesh 
Gram Panchayats Act, 1964 
(XXXI--4-9-73). 41. 

Notification under Andhra Pradesh 
Municipalities Act, 1965 ,XXIX--
30.7 -73), 253. 

Notification under Andhra Pradesh 
Panchayat \.SamitiCISI and Zilla 
Parishads Act, 1959 CXXXl-
3-8-'13>, 16-17. 

Notification under Cer.tral Excises 
and Salt Act, 1944 (XXXI-
24-8-'73) 23S. 

Notifications under Central Excise 
Rules 1944 (XXX::-104J-.'13) 199; 
(xxXI-24-8-73). 23S: (XXXI-
31_8-73) 219. 

Notifications under Coal Min81 
Labour Welfare Fund Act, 1947 
(XXX-9.8-73). 195. 

Notification under Coal Mines Provi-
dent Fund, Family Pen&ion and 
Bonus Sehemes Act, IH8 (XXIX 
-211-7-73), 219-20, 

Notifications under Contract Labour 
(R~lation and Abolition) Art, 
19'10· (JtlCRJ--30-8-73>. 178. 

President's Acts under Orissa State 
Legislature (Delegation of 
Powers) Act 1973 (Xxxt-24-B-
73), 23S~39. 

Proclamation by the Premdent in 
relation to the State of Uttar 
Pradesh and U. P Go.vernment's 
Report dated 12-8-73, etc. <XXIX 
-23-7-73). 254-55. . 

Profit and Loss Accounts and 
Balance Sheet (oe accrual basis) 
of the TelecommunicationBranc:h 
of Indian Posts and Telell'8Phl 
Department for 1971-'12 (XXXI-
5-9-73), 28. 

Public Notes reo Import PO~y for 
Newsprint (XXOC-25-7-73), 240. 

Report (Hindi version) of Court of 
Inquiry into the Noonodityitpur 
cOl'iery accident on 18th . March, 
1973 (XXXI-23-8-73), 195. 

Report of Committee on Unemploy-
ment (XXIX-3.8-73); 242. 

Report of Comptroller and Auditor 
General of India for 1913--Union 
Government (Commercial) Part I 
-Introduction (XXXI-31.8-73), 
218. 

Report of the C. & A. G;fOr 19'10-
'1l-Part tv-Appraisal of the 
warking of Central Wharehous-
ing Corporation -and Part V-
Appraisal of the workin, of 
Hindustan Housing Factory Limi-
ted (XXXl-23-8-';31, ]92. 

Notitlc.tions under t:uatcmu Act, RepOrt of ICAR Enquiry Com-
lHi CXXX-IO-8-'73), 198-99; mittee OCXIX-3-I-73), MO. --- --- -..:...:...-...:.--"'-------,--- .-.- .------~--
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PAPERs LAID ON THE TABLE-
contd. 

Reports of Monopo!i~s and Restric-
tive Trade Practices Commission 
under Section 62 of Monopolies 
and Restrictive Trade Practices 
Act, 1969 (XXX-9-B_73). 193-94. 

Report of Permanent Indus Com-
mIssIon and AndhraPradeah 
State E' ectricity Board and Finan-
cial Statement of the Board 
(XXX-7-B-73), 237-3B. 

Report of Tariff CommiSSion reo 
Fibres and Yarn, lndu~iry and 
Statement in relation thereto 
(XXIX-257-59. 

Report (If Tariff Commi3sion reo 
Rayon Tyre COrd and Statements 
(XXIX-25_7 -73), 23S-Sil. 

RepoJ"t on accident to JA Boeing 737 
on 31-5-73 <XXIX-24-7-73). 240. 

Rep:)rt on working of Deposit Ins'J-
rance Corporation.. Bombay 
(XXIX-31-7_73), 227. 

Reviews and Annual Reports of 
Fertilizers and Chemicals Travan-
core, Madras Refineries Ltd. and 
Hindlmtan InsectiCides Ltd. for 
1971-72 (XXXI-2S-B-73), 243-44. 

Review·~ and Annual Reports of 
National Building Construction 
Corporation, New Delhi. Hindu-
stan Housing Factory Ltd., New 
Delhi. fOr 1971-72, Ministers' Resi-
dences (Audit) Rulc." 1973 and 
Slum Areas (Improvement and 
Clearance) Audit Rules, 1973 
(XXIX-2S-7-73), 252-53. 

Review and Annua 1 Report of 
National Cosl. Development Cor-
poration Ltd. for 1971_72 (XXIX 
-26-7-73), 21B-19. 

Review and Annual Report of 
National Seeds Corporation Ltd. 
New Delhi aTld Statement gi~g 
reasons for delay in laying certaIn 
Notifications (XXXI-27-B-7ln, 
21B-17, 

Review and Annual Report of 
National Small Indul>tries Corpo-
J:ation Ltd., New Delhi for 1971-
72 (XXIX-1-B-73), 235 .. 

Review and Anuual RepOrt Of Na-
tional Textile Corporation Ltd. 

PAPERS LAID ON THE TABLE--
eontd. 

New Delhi for 1971-72, and Notifi-
cations under Induat1'ic5 (Deve-
IOp'.nent and Regulation) Act, 1951 
(XXIX-25-7-73), 239. 

Review and Annual Report of Re-
hibilitaHo~ Industries COrporl-
tion, Calcutta for 1971-72 and 
Employees Provident FuYJd 
(FOUrth A>mendmer..t) Scheme 
(XXIX-2-B-73), 232. 

Staple Fibre Distribution Order, 
1972 (XXX-17-8-73), 210. 

Statement correcting answer tt' 
S. Q. No. 72B reo increase in num_ 
ber of T. B. cases (XXXI-5_9-
73), 36-37. 

Statement correcting reply to 
U. S. Q. No. 15B2 re, grant of pen-
sion to freedom fighters among 

Members of Parliament 8!ld State 
Legislaturtx, (XXXI-5-9.73), 

27. 
Statement correcting answer to 

U, S. Q. No. 1972 reo exemption to 
f':lreign technicians from I aj'-
ment of income tax (XXXI-
Sl-B-73), 219. 

Statement correcting .. nswer t() 
U. S. Q. No. 347B re, slow Bank-
ing progress in the State Of· Bihar 
(XXXI-5-9-73), 2B. 

Statement correcting reply to 
U. S. Q. No. 442il reo Madras-
Port Blair Service (XXXI-
5-9-73), 26. 

Statement co~recting answer to 
U. S. Q. No. 4862 reo casualties 
during the exchange'lf fire 00(-
ween Army and P. A. C; in U.P, 
(XXXI-5-9-73), 27. 

Statement correcting reply given 
during discussion on Apprentices 
(Amendment) Bill (XXIX-
26-7-73), 217-1B, 

Statement of cases in which lowest 
tenders were I)ot accepted by 
India Supply Mission, London 
and India Supply Mission, 
Washington (XXXI~O-8-73), 
177. 

State'ment· On declSioilS taken on 
varioUs reports of the Administra--------_. . --. --



PAPERS LAID ON THE TABLE-
contd. 

tive Reforms Commission (XXX-
22-8-73), 222. 

Statement on Flood Situation 
(XXIX-24-7-73), 243. 

Statement on FloOd Situation in the 
COuntry CXXXI-28-8-73), 241. 

Statement reo Central Government 
Market Borrowing in July 1973 
Finance Accounts, 1971-72 etc: 
(XXIX-24-7-73), 243. 

Statement re. Correction of Ans-
wer to U.S.Q. No. 2318 dt. 
7-8-73 and Reasons for delay in 
correcting the 'Reply: (XXXI-
28-8-73), 242-43. 

Statement re. 1100d situation in 
Uttar Praliesh (XXX-8-8-73) 
258-5~ , 

Statements shOWing action taken by 
Government on various assuran-
ces, promises, etc. (XXIX-
27-7-73), 256. 
(XXXI-23-8-73), 193-84. 
(XXXI-5-9-73), 29-3\). 

Tariff Commission Report (1971) on 
fair prices of Jute-based and felt-
baaed linoleum (XXXI-29-I-73), 
245. 

Textile Machinery (Production and 
Distribution) Control (Amend-
ment) Order, 1973 (XXXI-
31.8-73), 220. 

Thirteenth Report of CommiIaion 
for Linguistic Minoritiea for 
1970-71 (XXX-22-B-73), 222. 

Notification under Delimitation 
Act and U.P. State Legislature 
(Prevention of Disquali1lcation) 
Amendment Ordinance (XXX-
7-8-73), 236-37. 

Notifteation under Essential Com-
modities Act, 1955 (XXJX-
30-7-73), 253. 
(XXX-7-8-73). 239. 
eXXX-13-B-73}, 234. 
(XXXI--3-9-13) 15~18. 

Notifications under sub-lteCtion (8) 
of section 3 of Essential Commodi_ 
ties Act. 1955 (XXXI--6-9-73) 
2'1. • 

PAPERS LAm ON THE TABLE-
contd. 

Notification under Export (Quality 
Control and Inspection) Act 
(XXIX-3-8-73), 241. 

Notil1cations under sub-section (3) 
of section 16 of the Indian hOll 
and Steel Company (Taking over 
of Man&gement) Ar.t, 19'12 (XXX 
-9-8-73), 194. 

Notitlcation under Indian Starnp 
Act, IB99 (XXXI-4-9-73),40. 

Notification under Indian Telegraph 
Act. 1885 and Addendum to State-
ment re. Report of Administra-
ti ve Reforms Commission on 
Posts and Telegr!lphs (XXIX-
25-7-73), 240. 

Notifications under Merchant Shipp-
ing Act, 195B (XXX-13-8-73), 
232. 

Notil1cation under Minel & Minerals 
(Regulation and DeVelopment) 
Act, 1957 (XXX-10-B-73), 200. 

Notifications under Motor Vehicles, 
Act, 1939 amending Andhra Pra-
desh Motor Vehicles Bules (XXX 
-13-B-73) , %32. 

Notifications under Motor Vehicles 
Act, 1939 read with clause (c) (iii) 

of President's Proclamation re. 
Andhra Prad9h Etc. (XXX-
t-8-73), 283-84. 

Notitlcation under Orissa Express 
Highway Act, 1984 amending 
Orissa Expresa Highway Rules 
(XXX-U-B-?3), 234-35. 

Notitlcation amending Oriaaa. Motor 
Vehiclei Rules, 1970 (XXX-
13-B-73), 233-34. 

Notiflcation under Passports Act, 
1987 (XXIX-26-'1-73), 218. 

Notifu:atiollfl under the Spirituous 
Preparations (Inter-State Trade 
and Commerce) Control Act, 1955 
(XXX-17-B-73), 211. 

Notification under U.P. Building 
(Regulation of Letting, Rent and 
Eviction) Act, 19'72 (XXXI-
3-9-73), 13-14. 

Notification under U.P.Sales Tax 
Act, INB (XXX-1S-B-'13), 199-
200. 
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PAPERS LAID ON THE TABLE-
concld. 
Notification under U.p. State 

Univenities Ordinance, 1973 
CXXXl-3-9-73), 18-]9. 

Notification under Wealth-tax Act, 
Income-tax Act, Estate Duty· Act, 
etc. (>CXJ)C-27-7-73), 246--52. 

NotificatiOn under Wild Life Pro-
tection Act, 1972 (XXX-6-B-73), 
286-68. 

Notifications under Wild Life (Pro-
tection) Act, Amendmend to 
Andhra Pradesh Pancbayat Semi-
tis and Zilla Parishadll Rules and 
Orissa Gram PanchayClt Rules 
(XXXI-27-B-73), 217-18. 

Parliamentary Committees 'Sum-
mary of Work' (XXX-8-B-73), 
253. 

Unlawful Activities <Prevention) 
Amendment Rules, 1973 (XXlX-
1-8-73), 233-34. . 

U.P. Krisbi Utpadan 'Mandi (Sm-
shodhan) Adhyadesh 1973. 
(XXX-13-8-74), 234. 

Uttar Pradesh Nagar 'Mahapalikas 
(Amendment) Ordinance, Uttar 
Pradesh Urban Planning and 
Development Ordinance, etc. 
(XXX-6-B-73), 264-65. 

Uttar Pradesh State Fublic Service 
Commission (Regulation of Pro-
cedure and Conduct of Business) 
Ordinance. 1973 (XXX-8-8-73), 
252-53. 

Uttar Pradesh State Univeraities 
Ordinance 1973 (XXX-8-B-73). 
253. 

Victoria Memorial Hall (General 
Provident Fund) Amendment 
Rules, 1973 (XXXI--4-9-73), 4. 

West Bel'lgal Agro-Industries Cor-
poration Ltd. Calcutta Annual 
Report for 1970_71 (XXXI--5-9-
73),25. 

Wild Life (Transactions and Taxi-
dermy) Rules, 1973 (XXXI-i· 
9-73), 26. 

PARADIP PORT: 
Developments proposed to be un-

dertaken at Paradip Port during 
1975'-7. and fifth Plan periotl 
(XXIX-30-7-7S), .. 174. 

PARADIP PORT---eoncld; 
Export of Iron . ore through Haldia 

and Para dip at the end of 5th 
Plan (XXX--":IS-8-7S), 161. 

Setting up ofa long wall for pro-
tection of Pradip Port trom Sea 
Erosion (XXX-6-8-73)~ 74. 

Debates 
Completion of Port Railway Con-

necting Cuttack-Paradip Rail 
Terminus and the Ore Handling 
Site (XXIX-31-7-73), 62. 

PARALLEL BOMBAY SCHEME 
(XXX-8-8-73), 147. 

PARLIAMENT: 

Lowering of strength of Quorum 
in both Houses of Parliament 
(XXIX-23-7-73), 125. 

Debates 

Announcement re. appointRU!!nt of 
a Committee of Parliament to 
consider the question of pay 
structure etc. of the staff of Rajya 
Sabha and Lok Sabha Secre~ 
riats (XXX-16-8-73). 358.59. 

PARLIAMENT HOUSE: 
Construction of new annexe to 

Parliament House New Delhi 
(XXX-6.8-73), 222. 

PASSPORTS: 
Applications for Passports pending 

in Regional Passport Office, Luck-
now (XXX-9-B-74), 37. 

Uniformit in conditions Governing 
issuance of passports for study 
in U.K., U.S.A., and U.S.S.R. 
(XXXI-30-B-73), 172-73. 

Setting up of a regional 
Office in Kerala. 
26-7~73). 150-5l. 

PATEL, VI1'HAL BHAI: 

passport 
(XXIX-

Celebration of Birth Centenary of 
Late Shri Vithalbhai Patel. (XXX 
-6-&-73), 79. 

PATNA: 
Acute Watercrisia in Patua. Town 

(XXXI-27-&-73), 11i6. 
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PATNA-contd. 
Alleged iIlegaloceupaUon of P&T 

Condemned Quarter at Patna 
(XXX-22-1!--7S), 13.-35. 

Alleged victimisaUon of Third. and 
Fourth Grade Employeea in the 
ollice of Controller of Defence 
Accounts, Patna (XXXI-
2'-8-73), 177. 

Arrest of Pakistani Citizens at 
Patna Aerodrome, (XXX-
22-.8-73f, 53_ 

Class In staft Dormitory.' Patna 
'CTO (XXXI-29-8--73), 158. 

Closure of Patna Ghat Goods 
Loading Unloading Statioll locat-
ed in Patna City (Maroof Ganj) 
Eastern Railway (XXXI-
28-8-73), to. 

Delay in Transmission of Telegrams 
in Patna CTO (XXX-22-8-73), 
136-37. 

Expenditure on Maintenance of 
Ttilephone System at Patna. 
(XXXI-29 .. 8-73), 191. 

'iationalised Banks functioning in 
'Patna (XXXI-31-8-73), 75-76. 

Recruitments made in the office of 
CDA Patna (XXXI-24-,;8-73), 
177. 

Reinstating of Class IV employees 
of Reserve Bank of India m Patna 
(XXIX-Sl-8-73l, 77-78. 

PAY ANP ALLOWANCES: 
Demand made by Central Govern.-

ment Employ~ in regard to link-
ing of D. A. with rise in cost of 
living (XXX~17-8-73), 1'M-76. 

Disparity in PaY'nlent of Allowan-
ces to Officers of PLJb!ic .Sector 
Undertakings and Central Gov-
emment (XXXI.;....31·8-73). .0. 
R 

Grant of special Pay to· persons 
Responsible for Disbrutement 
of Cash money (XXX-17-8..;73), 
182: 

House Rent Allowanc(I! to Employees 
of Department of Teaching Aids 
(XXX-20-&-73), 150. 

Overtime allowance paid to Cen-
tTal • Government ·E~p1oyees 
CXXX-1'7-&-73), J61-82. . 

PAY AND ALLOW~ontd 
Pay of lAS and IPS Offtcers 'in 

States and Central G01rermnents 
(XXIX-25-7-73), 86. 

Payment of Overtime Allowance in 
Public Sector Undertakings 
<XXX-lO.B·73), 61. 

Payment o{ Project Allowance to 
Central Government Employees 
posted at Mandi <Himachal Pra-
desh) (XXX-l7o-B-73). 59-60. 

PaY-l\Cales of Soldiers-Ofticers of 
Defence Services (XXX-I/o-8-73), 
120. 

Rtipresentation from Officers of 
Coal Mines authority t'eCBrding 
salaries and Grades (XXIX-
26-7-73), 109. 

Debates 

Announcement reo appointlnent of 
a Committee of Parliament to 
consider the. question of pay 
structure etc. of the staff of Rajya 
Sabha and Lok Sabha Secret.-
riats (XXX-I6-B-73). 358-59. 

Overtime allowance 1laid irl various 
Departmen.ts of Central Govern-
ment (HAH) (XXXI-~9-B-73). 
375-78, 385-98. 

PAY COMMISSION, SECOND 

Implementation of 2nd Pay Com.. 
nusslOn Recommend~tions in 
Khadi GramUdyog .Rhavan, New 
Delhi (XXX,......22-8-'13), 74-75. 

PAY COMMISSION, THIRD 

Decisions taken by Government on 
the Recommendations of Third 
Pay Commission (XXIX-
27 .. 7.73), 15-21. 

Proposal to study wlMare fund 
scheme of Border securltyForce 
for operation elsewhere; wNle 
examining third Pay cummission's 
Tecommendations (XXQC-l.8-
73), 68. 

Revision of Third Pay Com-
ntltision's Recommendiit\OnB in 
the Li~ht -of Objection 'raised 
from dUferent quarteJ'll (XXIX-
27-7-73); 74-'15. ._M--.-·------·,--._._--



pAy COMMISSION-contd. 
Setting up of Pay Comminion for 

Employfts of Nationalised Banks 
(XXIX-3-8-'I3), 33-35. 

Pay Commission Report. (XXIX-
24-7-73), 256-58. 

Re. Report of the Pay Commission. 
(XXIX-2&''I-73), 222--24. 

Report of the Third Central Pay 
Commission. (Dis) (XXX-
16-8-73), 235-36. 

PJ:AS: 

Consignment of Peas booked from 
Delhi. station to Howrah in Janu.-
ary, 1972 (XXIX-31-'1,-73), 
178-79. 

PEASANTS: 

lDdebtedD,ess of pe8sants and rate 
of interest in villages, (XXX-
20-8-73), 179. 

Peasant Doctol'S-(Res.) (XXIX-
3-8-73), 271-315. 

PERSONAL EXPLANATION BY 
MQBERS: 

Explanation by Shri Bhagwat 
Jha Azad reo certain remarks 
made bybim in !.Ok Sabha on 

9th August, 1973 (XXX-
351-52. 

PENSIONS: 

Petitions for Grant of Pension to 
Freedom ftghterB (XXX--D-8-
13), 23--31. 

PENSIONERS: 

Representation made by Retired 
I.A.S. aDd other Central Services 
O1!lcem for Increase in their Pen-
Bions (XXIX-3-8-73), 99-100. 

Submission of Memorandum by 
Pensioners for Grant of Addi-
tional Retirement Benefits 
{XXIX-27-7-73), 83-64. 

PERCARPITA INCOME: 

Disparity in Incqrne (XXX-
. 8-8-73), 131..33. 

PER CAPITA INCOME-contd. 
Per capita Income during Fourth 

Plan (XXX-22-8-'I3), 141-44. 
Setting up of a Cell for Collecting 

Statisti03 as reprds Pa- Capita 
Income, Per . Capita,-4evelop. 
ment Expenditure, Per . Capita 
Central Assistance to States etc. 
(XXX-22-8-73), 1'19-80. 

PERMITS: 

News Item "P~ Pump out per-
mits from VIPs" (XXX" -22-8-73), 
157-58. 

PERSIAN GULF: 
Reporta by U.S. Press of Alleged 

Foothold of India in Persian Gulf 
and West Aaia (XJ0X-,2...8-73), 
170. 

PETROL FILLING STAnONS: 
Correction of answer to U.S.Q. No. 

5746 dated 3-4-73 reo Allotment of 
Petrol Filling· statiolla' (XXIX-
31.7-73), 199-200. 

PETROLEUM: 
Agreemet; With Iran and Saudi 

Arabia for ImPOrt af Crude on 
(XXlX~7-73), 127. 

Areas in North-East India leased to 
Oil India Ltd. for Exploration of 
Petroleum (XXIX-31-'I-73), 181-
62. 

Demand from Foreign Oil Compan-
ies for ralGing pri£e of Crude oU 
(XXIX-24-7-73), 911 .. 

Digging of a well at GalBi in West 
Bengal to find petroleUm products 
and gas (XXIX-31-'t-7S). 98. . 

Formula adopted fOr increasing 
prices of Petroleum Products 
(XXIX-31.7-73), 167. 
Increase in price of Crude oU 
agreed to by Western on Com-
panies (XXIX-24-7-73), 126. 

Recommendations of the Expert 
Committee on Prices of Petro-
lewn Products (XXIX-24-7-7S), 
158. 

Reduction in Prices·gf Petroleum 
Products which affect poQr people 
(XXIX..-.a4-'7-7S), 132. 
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PETROLEUlI-eontcl. 
Seekig help of Foreign Experts to 

locate New Oil Reserves (XXIX-
, 24-7-73), 140. 
Setting up of an Agency to Check 

Adulteration in Kerosene OU and 
petroleum (XXIX-31-7-73), 94-
95. 

Sbortageof petrol and HSD Oil in 
Calcutta (XXIX-31-7-73), 97-98. 

PETROLEUM PRODUCTS: 
Black Marketing iD PetrOleum Pro-

ducts and Ker,oaene Oil (XXX-
7-8-73). 33. . " 

Increase in prices of Petroleum 
Products and its Impact on con-sumers (XXIX-24-7-73),' 6J. 

Request by Myaore State for Speed-
ing up supplieB of Petr,olewn Pro-

ducts (7.-S-73), S;l., .' .. 
Steps taken to meet shortage of 

Crude Oil <XXJ?C-24",7-:73), 90. 
Stress ~ Exploiting.~ Resources 

and COuservation of Petroleum 
.. Pr~~ (lOCO~73), Ip. 
lncreaae in prices of eertain petro-

leum FOducts (St.) (XXXI-
28-8-~), 245--50. , . 

PFIZER LTD. !oils.: 

Production of Oxyietracye!ine by 
MIs. Pfizer Limited (XXIX-al-
7_73), 124-25. 

PHARMACEUTICAL COMPANIES: 

ImpOsition of' Export Obligations on 
Pharmaceuti<;al , . Companies 
CXXIX-31-7-73), 53 .. 

Proposal to regulate the working of 
Foreign . Pharmaceutical Com-
panieo (XXX-7-8-73), 32-33. 

PHILLIPS INDIA LTD.: 
Production in Calcutta and Maha-

rashtra United of Phillip~ lndia 
Ltd. (XXI-29-8-73), 148. 

Production in Philips India Ltd. 
(XXX-29-8-73), 143. 

Refusal of Dcence luued to Pb1lips 
India LImited (XXXI-2I-8-78), 
144. 

PIG IRON: 

Engineering UDit80f Gujrat hit by 
shortage of pig iron (XXX-
9-8-73), 89-90 •. 

Foreign orders for Pig Iron. 
(XXIX-2-8-73), 172. _ 

Release of pig iron for export by 
Bokaro Steel Plant (XXIX-
26-7.73), 41. . 

Threatened closure of Bhavnagal" 
factories due to non-supply of 
coke and pig iron (XXX-
9-8-73), 88-89. 

PILOTS: 

Compulsory Medical Check up of 
pilots of all Airporta (XXIX-
27-7-73>, 175. 

Frequent check-up of phpical fit-
ness of pUots of Indian Airlines. 
and Air India (XXIX~-8-73). 
211. •. 

Introduction 01 Life lDSurance for 
Trainee Pilots <XXXI-23-8-73>. 
87-811. 

Newc item captioned Pilots List' 
flaws in operations (XXXI-
3-8-73), 101. 

Pilots suspended by Indian Airline. 
~anagement (XXIX-27-7-73). 
47. 

Protest against drink test of pDOt'6 
by Indian Commercial Pilots As-
sociation (XXX-IO-8-73), 139, 

Rulet! laid dOwn fOr Promotion of 
pilots as check pUote, illstruetor. 
and examiners (XXIX-~7-7-73). 
148-49. 

Steps to check Deteriorating Stand-
ards of pilot EftlcieJ1cy in Indian 
Airlines (XX.tX-27-7-'l3). 150-
57. 

Steps to ensure strict standards of 
training for .pUDtt (XXlX-
27-7-73), 189. 

Steps to ensure that Executive pUots 
give more time to fliIht Train-
ing (XXIX-27-7-'13), 171-72, . 

Steps. to e!iaure that pilo1l have not. 
conaumed~quor before ~~ 



PILO'l'S--<:ontd. 
menceDMDt of fljght (XXIX-
27-'1-73)_ 15!. 

PILOTS GUILD: 
Accusations made by Indian pilots 

Guide against Management of 
Air India, (XXIX-27-7-'13), 
166. 

PILOT LAND COLONISATION 
Project (XXX-20..8-73), 151-
52. 

PIN CODE SYSTEM: 
Failure of PIN Code System 

(lCKJt--22-8-73), 132-33. 
PISCICULTURE: 

Area under Pisciculture in. Madhya 
Pradesh (XXX--13-S-73), 189. 

Pisciculture in Madhya Pradesh 
after. completion of Narmada 
Project (XXX--13-S-73), lSl-
S2. 

PLAN, ANNUAL: 
Cut in the Annual Plan for 1973-74 

due to Price Rise (XXX-22-S-73, 
19S. 

PLANS FIVE YEAR: 
Disparity in Growth and Regional 

Imbalance-The outcome of Four 
Five Year Plans as revealed in the 
study conducted by the Economic 
and Scientific Rese~Ch Founda-
tion (XXX--22-8-73>, 140-41. 

PLAN, FOURTH: 
Additional Funds for famine-hit 

states during Fourth Plan (XXX-
S-S-73), 5-13. 

A.dditionaJ. ResourCe Mobilisation 
for the centre and States for the 
fourth Plan Period (XXIX-
l-S-73), 65-66. 

A.ppointment of Unemployed Engi-
neers in Public Undertakings dur-
ing Fourth Plan (XXXl-
30-8-73), 96. 

Financial Assistance sought by 
Orissa. fOr completion of Irriga-
tion Projects in Fourth Plan 
(XXIX-31-7-73), 5S. 

Fourth Five Year Plan Target of 
Coal Production (XXlX-2-8-73>, 
93. 
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PLAN, FOURTH-contd. 
Housing Project launched by each 

State during the Fourth year 
Plan (XXX--13-S-73), 80-84. 

Increase in Unemployment in 
Fourth Five Year (XXX-
S_S-73), 66-67. 

Modernisation schemes far Major 
Ports during Fourth Plan (XX-
X-13-S-73>, 210--12. 

Outlay for Providing Drinking 
Water during Fourth Plan 
(XXX-13-8-73>, 142-43. 

Per Capita Income during Fourth 
Plan Steel Target (XXXI--
73), 141-44. 
Plan Steel Target (XXX-

Realisation of Fourth Five Year 
30_8-73>, 161. 

Shortfalls in targets to be achieved 
durin" Fourth Plan (XXX-8-8-
73), 176. 

Target of additional Power genera-
tion in Fourth Plan (XXIX-
31-7-73), 72-73. . 

Target Set for Girl Education during 
4th Plan (XXX-13-S-73), 140-41. 

Utilisation of Amounts allocated far 
Irrigation, Power and Industrial 
Development during Fourth 
Plan (XXix--1-S-73), 16S-69. 

PLAN FlITH: 
Achievement of Targets in a Phased 

PrograU)me during FifTh Plan 
(XXXI--29-8-73), 223. 

Amount proposed to be aspent in 
sphere Of Culture during Fifth 
Plan {XXIX-23-7-73}, 109. 

Anti-Sea Erosion Programme in 
Fifth Plan (XXIX-31-7-73), 118-
19. 

Amount spent for water supply dur-
in, Fourth Planand :allocation of 
funds durin~ the Fifth Five year 
Plan (XXIX-30-'1-'13), 179. 

Atomic Energy Department's Propo-
sals for Fifth Plan (XXlX-25-7-
'13), 149-50. 

Boosting Export of Handicrafts dur-
ing Fifth Plan (XXX-I0-S-73), 
117-18. 

Changes in Fifth Plan to ensure 
Developmental Activities at State 
and Distri!=tLevels (XXlX-
25-7-73), 154-55. . 
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PLAN FIFTH: eontG.PLAN FIFTH-contd. 

C.ommUDicatioD sate1i1e PI'OII'UBIDe Fifth Plan for U.P.(XXX-
during I':iftb Plan (XXX~.8- '(XXX--8-8.73), no. 
73), 1110-11. Fifth Plan Programme for ezpansion 

c.omposition of the Committee set up of Bteel IndustrY (XXIX-26·7. 
to work out Export. Stratev for 78), 155. 
Fifth Plan (XXX-l'1:'3-73), 84- Fifth plan proposals for Flood Con-
Bli. trol measures (XXX-7.3-73), 

Clnistruction of NeW Hotels during 1'75-76. 
Fifth Plan (XXIX-3-3-73), $-40. Financial Reaoul'ces for FUth Plan 

C.ontributionof Rs. 400 crOl'eS for (XXX--8-8-73), lB? 
additional capacity in TISCO dur- Foreign Aid for Fifth Plan (XX-
ing Fifth Five Year Plan (XX- X-8-8-73), 206. 
XI-23-3-73), 140-141. Formulation of Policies for variou. 
Cut in the size of fifth Plan for sectors of Development dUl'iDa 
U.P. (XXIX-1-8-V3), 14.-18. Fifth Plan (XXIX-25-7-73>, 129. 

Development of electronics during Import of lead and zinc durlIlg Fifth 
Plan (XXJ;X-l-8-'13), '13-74. Five Year plan (XXIX-2-8-73) 

Disappointment over the Education \ 2'1-34. 
Polley framed tor 5th Plan (XX- I Inclusion of Pnblic Sector Industries 
IX-38-'l-73), 143. in Firth Plan (XXIX-I-8-73), I 10-14. 

Discussion with Friendly cOWltries I Increase in deficlt Financing during 
on l!!conomic co.operation in Fifth Fifth Plan (XXX-17-8-73), 1511-
Plan (XXIX--25-7-73), 182-83. 59. 

District Plans in U.P. (XXiX- Increase in the Fifth Plan outlay 
25-7-73>, 187-88. due to rise in prices (XXX-

Elastic cuts in industrial program- 3-8-73), 221-22. 
mes during Fifth Plan (XXIX- Iz11aDd water transport dlU'ing Fifth 
25-7-73), 192. Plan (XXX--8-8-73), 40. 

Effect Of Inflation on Fifth Plan ex- Meeting 01 Central Government and 
XIX-1-8-73}, 151-58. State Governments on Fifth Plan 

Effect of rising prices of essential (XXIX-l-8-73), 113-15. 
commodities on Fifth Plan (XX- Need and Availability of Steel _by 
IX-25-T-73). 7-18. the end of Fifth Five Year Plan 

kpansiOll of coal IDines during (XXXI-30-B-73), 113-15. 
Fifth PJan (XXX-'-16-8-'l3), 73. Opening of new Post offices in vnI-

Export at Iron Ol'e through Haldia ages during Fifth Plan period 
and Pradip at the end of 5th Plan (XXX-8-B-73), 123-24. 
(XXX-1S-8-'I3), 161. Opelling of P.C.Os in RurJll Areas 

Pifth Five Year Plan Development during Fifth Plan periOd (XX-
proposals for dnelOS'Dlent of Min- X..8-8-"I3), 205-0t!. 
in/( Industry (Xxx.-16.B-73), Opening of Sainik Schools during 
1M. Fifth Plan (XXX-II-B-,?3), B2-

IVth Five Y~ar Plan Investment for 83. 
Development of Coal KlDes (XX. Power generation target for 5th 
xt-36-8-78), 24-28. Plan (XX1X--'\1-7-73), 30~31. 

Fifth Plaa for Andhrra Pradelh (X- Programme under' Fifth Plan to 
XIXi-J-8-U), lH. avoid competilion for Import of 

l'itth Plllil ~ Kysore State . (XXI- FoOd from foreian countries 
X-2~'I-~), ~~_O~4~. ____ ~ _________ (XXX--.--1_3_.8-~73--),_1_~_.---- .. 



PLAN FIFTH-contd. 
ProJl'esS in ~ation Of the· Fifth 

Five Year Plan (XXIX-25-'1·73). 
49. 

Project Appraisal Cell set up in 
G\lJarat to Evalul'.te various 
schemes in Fifth Plan (XXIX-
25-73), 180. 

Provision of Funds for supply of 
Equipment to Power Projects in 
Fifth Plan (XXX--7.B-73), 116. 

Reduction in Outlay for Fifth Plan 
(XXIX-l.8-73),88. 

Reduction of Fifth Plan Outly in 
respect of Adult Education 
(XXX-20-8.7S), 160. 

Removal of Bottlenecklf in the Ato-
mie Energy projects durinf: Fifth 
Plan (XXIX-1~8-'13), 86. 

Report of the working group cons-
tituted for Assessing Financial Re-
sources for the Fifth Five Year 
Plan (XXIX.....-25-7-73). 77. 

Requirement of medical gradUates 
at the end of the J'ith Five Year 
Plan (XXX-13-8-73). 29-30. 

Revision of Fifth Plan by States 
(XXIX-I-8-73), 100-10. 

:Role of Joint Sec!ior under J'tfth 
Plan (XXIX-25-'1-7B). 205. 

Scheme for rationiq of Private Cars 
during J'ifth Plan on the Basis of 
professional Requirement 
(~--30-8-73), 71_72. 

Scheme of Coal Production in Fifth 
Plan (XXIX-2-8-73). 158-59. 

Setting up a Heavy rucks actory 
at Jablpur during Fifth Plan 
(XXIX-2-8-7S), 97-98. 

Settinl up Development Authorities 
in States for preparation and en-
forcement of Master Plans for lar-
ge . cities during F~fth Plan 
(~--25-7-73), 73-74. 

Setting up Workers's Rest Houses 
and Holiday Camps during Firth 
Plan Period (XXXI-23-B-73), 
114. 

Shortape of Manpower for Atomic 
Power ProIrBJD!lle duriDg Fifth 
·1IJaD(XD:-+B-ft).I'I.;I8. 

PLAN FIFTH-ccmtd. 
Slawing down of workk on Draft 

Fifth Plan (XXIX-25-7-73), 72-
'/S. 

Space Department's proposals for 
Fifth Plan (XXIX-25-7-73). 150. 

Steps to meet anticipated demand of 
aluminium by the end of Fifth 
FiVe Year Plan (XXXI-23-8-'13). 
43. 

Steps to raise Manganese Ore Out-
put durin", Fifth Five Year Plan 
(XXXI--23_8-73). 131. 

Strategy regarding Export Promo-
tion during Fifth Plan (XXX-
10-8-73). SO. 

T. V. in Ahmedabad iii. Fifth Plan 
(XXX--8-8-73). 173. 

T. V. stations to be set up during 
Fifth Plan Period (XXIX-25-7-
73). 18--20. 

Tele-commUDication Development 
during Fifth Plan, period (xxx-
8-8-73), 118-19. 

Debates 

Approach to the Fifth Plan (M) 
(XXXI--31-8-73), 229-90. 
(XXXI--4-S'_73), 106-52. 
(XXXI-lI-9-73). !SP-I49. 

PLANNING: 
Constitution of Jom B1,1lIdelk.hand 

Development Board (XXIX-1-8-
73), 144-45. 

Improvement in plan in)plementa-
tion Machinery (XXX-22.8-73), 
170-71. 

New Report entitled Planners Atti-
tude Upsets, Scientists (XXXI--

X--I-8-73). 53-57. 
Reconstitution of Policy Planning 

Committee of Ministry of Exter-
nal Mairs (XXX-16-8-73), 103-
t. 

Reduction .in CUrre.'1t year's Outlay 
for Central/Centrally sponsored 
schemes (XXX--8-8-'l3). 81. 

Review of the Current Year's plan 
programmes as part of the exer-
cise aimed at containing the 
Budget; Deficit in 197t.74 (XXX--
8-8-73). 83. 
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PLANNING-coRtd. 
StrengtheD.iDc of Planing apparatus 

in States (XXIX-l..,8-'13), 126-27. 

PLANNING COMMISSION: 

Discussion on Defence Plan with 
Planning Commission <XXIX-
26-7-73). 158. 

High Level Body in Muniloring and 
Evaluation for Core Sector 
Units (XXX-8-8-73), 156. 

Projects awaiting Approvel of Plan-
ing Commission (XXX-i-8-73), 
159-60. 

Scheme formulated by States being 
looked into by Planning Commis-
sion to provide sOcial Leneflts to 
the people (XXXI-29-8-73), 194. 

Sttting up a Cell for Collecting Sta-
tistics as regards per capita In-
come, per capita Development 
Expenditure, per capita Central 
Assitance to States etc. 
(XXX-22-8-73), 179-90. 

PLANT BRD:DING: 

Discovery on Plan Breeding by 
an Indian Scientist in Newzeland 
(XXX--8-8-73), 229-30. 

PLANTATIONS: 

Employment of Welfare Officers in 
PlantatioDa by State Governments 
(XXXI-23-8-73), 48. 

PLANTATION CORPORATION OF 
'KER.ALA: 
Financial .usistance by the Planta-

tion Corporatioo of Kerala State 
for cultivation of Rubber 
(~lO-8-73), 49-50. 

PLASTICS: 

Diflieulty flaced by Plastic Ma.l;aufa-
tures due to shortage of Raw 
materials (XXX-7-8-'73), 26-29. 

Import of Plastic Material and plastics 
_, during the current year <XXI?C-

3-8-13), 113. 
IndipmousTechnology for ABS 

Plastic for Defence (XXIX-2-8-
73), 142-43. 

PLASTICB-contd. 
lDcUgenous TecbnolOlY for manu-

factqre of Modem Pl:astic Known 
as ABC Plastic (XXX-3-8-73) 
311-38. ' 

POLAND: 
Export of Railway Wagons to Poland 

(XXXI-24-8-73), 129. 
Finandal Uld technical assistance 

from Poland for development of 
Fishing (XXIX--30-7 .. 73), 154. 

Wagon deal with Poland (XXIX-
27-7-73)" 55. 

POUCE: 
Allotment of Govemment Accom-

modation to Police personnel 
(XXX-8-8-73), 169-70. 
Arrest of a eonst,able of Police 
~ School Mehrauli for 
Committing armed robberies in 
public parks in New Delhi 
(JCJCIlt--1-8-73), 118-19. 

Arrest of Police pE!TSOlinel in Delhi 
in connection with theft and cor-
rupts practices (XXX-B-8-73), 
38. 

Arrests of PAC Personnel in UP 
(XXIX-25-7-73), 158. 

Association of IPS o1'ftcials in the 
Country to go into details of Dis-
content among Police Forces 
(XJCJCI-29-8-73), 204. 

Benefits available to Delhi Police-
men for Extra Hours on Duty 
(JCJCIX-25-7-73), 139-40. 

Commission to enquire into corrup-
tion in the poliee Dl'partmetlt 
(XXXI-29-8-73>, 102. 

Enquiry into the Police J'irinp in 
Adoni, Tenali aDd Cuddapah in 
Andhara Pradesh (XXIX-l-'7-
73), 1511-80. 
Failure of Central Inteligencies 
to report trouble -Srewing in 
T.P .A.C. of U.P. <XXIX-1-8-73), 
129. 

Financial of usistance for moderni-
sation of Police Force in Gujarat 
,<XXIX-2~-~-73).~. 

InvesUption into tbe Lathi-charge 
by police on SunnUlualim ~es-



POLICE-eontd. 
sian in Faizabad, UP. (XXX-8-8-

73). 188-89. 
News item "Police torture of inno-

'cent" (XXX-8-8-73). 186. 
Officers of Bi~er-levels involved in 

P.A. V. troubles in U.P. Exempted 
from Prosecution (XXIX-1-8;..73). 
90. 

Plans for an All India Feder.ation of 
Police (XXX....;.22-8-73). 126. 

Pollce Constables in DeIhl with cri-
minal 'tendencies (XXXI-
29-8-73). 119. 

Police Postings in Delhi (XXX-
22-8-73). 54. 

PAC Revolt in Uttar Pradesh 
(XXIX-25-'l-73l, 66-67. 

Working capacity of police in DeIhl 
(XXX-22-8-73), 174-75. 

Debates 

Financial Assistance for Moderni-
sation of Police Force In Guj.arat 
(HAR DIS) (XXIX-3-8-73). 

, .329-48. 

POLICE STATIONS: 

Torture and Beatinlls of Innocent 
people in DeIhl Police Stations 
(XXX--:-8-8-73), 147.48. 

POLmCAL CONVENTIONS: 
Establishment of Convention when 

,Government should resign (Res) 
(XXXI-31-8-73) , 368-69. 

POLmCAL PARTIES: 

Plan of PoliticaIparties to start 
Secret Radio Service of their own 
(XXX-22-8-73.). 128. 

POLITICAL PENSIONS:' 

Grant of Pension to Freedom Figh-
ters amongst Members of Parlia-' 
ment /BIld State Legislatures 
(XXIX-1-8-73), 177-78. 

Speedy disposal of applications for 
Grant ,of. Pension to' Freedom 

'Fithters (XXIX-l·-S-73), 95-96. 

! 
; 

I 
" 

215 

POLITICAL SUFFERER: 
Treatment' of' Tha;kar Vasudha Singh 

of 'FaizabM District as Political 
S~er~ (~:-2-8-73), 71. 

POLYTECHNICS: 

Location "of Polytechnics on Agri-
cultture (XXX-6-8-73), 90. 

Setting up of" Polytechriics On Farm-
ing (XXIX-23-7-73), 49. 

PONG D~: 
AlloimentOf'Land to oustees of 

Pong Dam Areas (XXX-7-8.73>, 
146. " " , 

Compensation to Oustees of Pong' 
Dam Area (XXIX-31-7-73), 90. 

Progress :ofWork on: Pong Dam 
XXIX--31-7.73), 155-56. 

Proposal to develop the !~tke, to be 
formed by 'the waters of Pong 
Dam for Touris,t Purposes 
(XXIX.:...31-7-73), -155-56; 

Tunnels of Pong Dam' pluggEid to 
impound water (XXlX--31-7-73), 
44-45. . . . 

W,ater in Pong Dam (XXIX-
31-7-73), 154 . .. ..... 

POONA: 

Commilila!' RiotS' in Poona (XXlX-
25-"1-'l3), 131. 

Promotion Avenues for the obser-
vers employed by Cert1ral' itatet 
and. power Board, Poona (XXXI-
~.lh~3). 155. 

PORTS: 

Approval of Scheme~. for Develop-
ment of Minor Ports in Maritime 
States (XXIX-:-23':'7-73), 192; 

Cargo Trame at Calcutb Port 
(XXlJ(-30-~-73)" 91. ' 

Commissioning of Haldia Porl 
(lCKJe-13-8-73), 168-69. 

Deegad Port i,n Maharashtra as 
Intermediate major port (XXlX-
23-7-:'13). 113. ' 

Deveiopnient ot B~Ore and Other 
MinOr POrts in Kerala (XXX-
13-8-73) , 119-20. . . ,--



PORTS--ccmtd. 
Development at. KarwJll' Port 

(XXX--48-8-18) , 211. 
Development of PiPavav and Salaya 

in Gujarat 88 Direct Berthing 
Port (XXX-6-8-"13). 45. 

Development of Ports (XXXI-
23-8-73), 137-38. 

Division of Items Meant for deU-
very cir Export from Calcutta 
Port to ather Ports (XXIX-
30-7-73), 90. 

Dredger for Beypore Port (XXXI-
27-8-73), 42-

Improvement of Ports in Gujarat 
State and construction of shipyard 
at Ba.jit'a (XXIX-'30-'l-'1S) ,ZOO. 

Increase in ShipPiDI Capacity at 
Baldia Part to Accommodate larr:e 
size vessels CXXIX--23-7-73), 
189. 

Mc!cie:tmsation sehemes for Major 
Ports durin. Fourth Plan (XXX-
13-8-'13), 210-12. 

Ne\V Kajor Ports (XXIX-23-7-73). 
1'15. 

Non-availability of eargo facilities 
at Cochin Port (XXX-20-8-73), 
51. 

Relieving of congestion in other 
Ports due to settiDg uP of New 
Major Ports (XXIX-30-7-73), 
127. 

Report", Kinor poft Cc)mmIttee on 
Chansimilla Port (XXX-18-8-73), 
161. 

Setting UP of Maritime Boards to 
1'1Ul Mtnor and Intermediate Ports 
In Gujarat (XXX-13-&-73), 178-
'19. 

Setting UlI of Nhava Sheva Port 
near Bombay eXXX-13-8-73), 
43. 

Strike threat in Bambay Port 
(XXX-U-8-13), 57 .. 

Suggestions by working gl'OUI'I on 
Ports for better !Port fadltttes ci,.,m, _. PlBD 0tXXI-
S'7-8-'l8)', 100. 

PORT AND DOCK WORXDS 
FEDERATION: 

Reported Refusal by Port and Dock 
Worken' Federation to load rice 
.and groundnuts on shiJ)l bound lor 
foreign c.ountries (CA) (xxx-
7-8-'73), 214-38. 

PORT BLAIR: 

Deduction of Old Cellular Jail at 
Port Blair as a National lIIIonu-
ment (XXX-22.8-'13), 195-96. 

Proposal to Introduce Direct Fli.&'ht 
from Calcutta to Port Blair with-
out touching Rangoon !XXIX-
1-8-73), 94-95. 

POSTS AND TELEGRAPHS: 

Activities of Portal Thieves (XXIX--
1_8_73), 94-S5. 

Alleged illepl OCCupation of P&T 
Condemned Quarters at Pawlt 
(XXX-22-8-73), 134-35. 

Allotment of D-Numhers fOr postine 
of Dewspapen by Mail (XXX-
22-8-71), 203-04. 

C.Os. and PUblic Can Offices opened 
in the country (XXX-8-8:'73), 
201-02. 

Dak Delivery System in various 
parts of U.P. (XXlX-1-8-78), 
153. 

Delay in Transmission of 'relegrams 
in Patna CTO. (XXX-22-8-73). 
136-3'1. . 

Delivery of letters delaYed by Post-
man on leaVe (XXIX-25-1-73). 
116-17. 

Discrimination in .payment 0( TA. 
Billa of PIcT Sta1! Bihar Circle 
(XXXI-29 .. 8'..73), Ito. 

HouSing of PIcT Employeea in Delhi 
(XXX-22-8-73), 148. 

Improvements in Postal; 're1egraph 
and T.elephone Communications in 
Andhra Praclesh <XXXI-
29-8-73>, 238. 

Manning of Post 0tBees 'In Rural 
Areas <XXX-22-8-73), 138-39. 

NOJl.;Dalivery of Lefters by. Pcirl:tnen 
1D.DeJhl (XXIX-1-'8-'l8), ... 44. 

---------------------~----------- ------------~---~----



POSTS AND TELEGP.APHS-contd. 
Non-payment of PLI l)Olicies matur-

ed in 1948 (XXX-22-8-'13). 32. 
Opening of Dtvisions and Sub-

Divisions in Bihar Circle (XXX-
22-1-13), 133-34. 

P&T Facilities in Bihar during Fifth 
Plan Period (XXIX-I-S-7S); 175-
78. 

P Be T Offices in Dadra and Nagar 
Baveli (XXXI-2g,...8-73), 207. 

P'II T Regional Advisory Commit.. 
tee (XXIX-25-7-73), 207. 

Payment of Overtime Allowance in 
P Be T Department (XXX-22-1!,. 
73), 145. 

Payment of rents by P&T De-
partment in West Bengal Circle 
for hous:ng post oflicesand other 
offices (XXX-22-a.-73). 173. 

Popularising Pin Code System 
(XXX--8-8-73), 192--94. 

Post Offtces and Sub-Post offices 
opened in Koraput District (XX-
XI-29-8-73). 229. 

Post office Building in Piara. Dis.-
trict Surat (XXXI--29-8.73). 85. 

Posts in the Cadre of Member P Be 
T Board (XXX-22-8-73), 187..88. 

Posts of linemen lying vacant in 
Bihar Circle (XXX-22-1!,.711), 
135.-136. 

PoSt offices. Public Call Offices and 
Telegraph Offtces in Bhagalpur 
and Santhal Pargana Districts 
(XXX-29-B-73), lOS. 

Postal facility to Newspapers (XX 
IX-25-7,..73), 46. 

Shortaj!e of Postal Stationery in 
post office in Chandigarh (XX.'C-
22-S_73), 124. 

Slow delivery of telegrame and T. 
M. Os sent from Delhi to Garhwa 
<XXX-8-8-'13), 165. 

Bpeeial Postage stamps and Fitst 
Day covers (XXX-2S-&.73), 115-
Ie. 
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POSTS AND TELEGRA'PHS-contd 
Treatment by P Be 'T Deptt. of Jala-

paiguri District as Divisional 
Headquarter (XXX-22-8-73). 
122. 

Treatment of Coach Behar District 
a separate Posta} Division X 
XX-22-8-73), 173-74. 

Uniforms for Postman (XXXI-
290-8-73), 103. 

Working hours in P Be T Dispensary 
at Patna City (XXX-22.-8-73). 
189. 

POSTS AND TELEGRAPHS EMP-
LOYEES: 
Awards to workers in PBeT Depart.. 

ment (XXIX-I-a.-73), 37. 
Construction of quarters for emp-

loyees ot PBeT Department in K6. 
rala (XXX-a.-8-73), 159. 

Go slow move by Telegraph wor-
kers of C. T. O. New Delhi 
(XXX-8-8-73), .163. 

Payment of Bonus to PBeT employ-
ees (XXIX-1-8-73), 3&.39. 

Shortage bt PBeT Staff in Punjah . 
Circle (XXIx-1..8-73), 107. 

POST OFFICES: 
Acceptance of solid Currency Notes 

at Nationalised Ballks and Post 
Ofllces (XXIX--27-7-73), 14&-47. 

Basis for opening and closing of 
Post Offices in villages (XXX-
8-8-73), 133-38. 

Branch Post Qftlces in the country 
running under loss (XXX--8-8-
73), 198. 

Introduction of new saving schemes 
(XXIX-3-8..73), 207.-08. 

Opening of new Post Ofllces in vil-
lages during Fifth Plan Period 
(XXX-s'-&.73). 123-24. 

Opening of Post Offices in Backward-
Areas of the Country in 1973-';4. 
(XXXI-28-&.73), 196. 

Opening Post Offices in Distrk 
Coach Behar (XXX-.2Z-S-'13: 
123.-24. . 

Post offices opened inDistricet Theft of parcels, InsurP.d Articles 
IIDi! MG1ft!7 Orders (XXX-2Z- I 
8.'73), 137.;38. . 

Coach Behar (XX-,2!-&-73)- 172-
73. -. 



'POSTAGE STAMPS;, 

Postal stamps on the occasion of 
Lenin Centenary (XXX--a-8--73), 
225-26. .... 

Sale of Miniature paintings stam-
ps (XXX-2U-73), 195. 

Special Postage stamps and First 
Day covers (XXX-22-8-73), 115-

. 18. 

POTASSIUM CHLORATE; 

Noo..a.vailability of Potassium Ch-
lorate to match factOries of Ta-
mil Nadu (Rule 377) (XXXI-
27-8-73). 221-23. 

POULTRY FARMING; 

TargetSior Producti:m of Hen Eggs 
, (XXIX--3o..7-73), 48. 

POULTRY FEED: 

High price of poultry feed and its 
effect on popultry industry 
(~--8_8-73) 212. 

POWER: 

Appointment of a Committee to in-
quire into causes of breakdown 
of power in the country (XXIX-
24...7-73), 181." 

Committee set up for supply of ce-
ment and .teel for power genera-
ting projects (XXIX-31.7 ... 73), 
J87-88. 

-ConStruction of Inter-State Power 
Transmission Line between Kerala 
and llY80re (XXX-7..8-73), 85-
086. 

Cost of Power Generation in In-
dia (XXIX--31-~-73). 141!,..47. 

Damage caused to production Units 
due to Power failure (XJOX-
23-7~73), 56. 

Defects·· in TraDSmilIsion Feeders 
supplying power from Tarapur 
Atomic Station (XXIX--31-7-73), 
.5US. 

Earnings of workers and Employees 
01 Durgapur Steel plant affected 
bv. power shortage in 1973 (XX-
IX-2-8...73), 121. . 

POWER--contd. 
Effect of Power shortap on 'Heavy 

Industries (XXX.,....16-8-73). 36-
42. 

.' . 
Industries affected by Power ettt in 

states (XXIX~2."&.73). 105. 
Loss of production in 1972 due to 

non-availabilitylshol'tage ofel-
ectrie power (XXIX-23-~73) • 
58-59. 

Loss of prodUction in West Bengal 
due to power shortage (XXIX-
25-7 .. 73), 164. 

Loss to MAMC Durgapur due. to 
Power shortage in ... April, May 
and June, 1973 (XXIX-2-8-73), 
15()"51. 

NODi-Utilisation Of New import$l 
equipments for Power Generat-
ing Units (XXIX-31-7.-73). 61--
62.· .. 

Opposition by States to Cent;a1 Con-
trol over Power Generation (XX 
X-7-&-73), 36. 

Per hectare AvailabilitY oi Power 
for .Agriculture (XXX-20-8-73), 
20"'-Q8. . .. 

Plan .for storage of power for Em- . 
ergencies (XXIX-31-7-73), 1fl&.. 
67. 

Power crUDS in the ClOUDtry 
CXXIX-24-7.73),75. 

Power cut in Mysore (XXIX-31-
7-73), 140. 

- - ~I~' 

Power failures at DeOgarh town 
in Orissa (XXIX-3:t..7-73). , •. 

Power Generation from Hot Gas 
(XXX-22-8-73), 69. 

Power genera~n. ~lants .and i~ 
ported equipments Dot utiliseii tor 
the last two years (XXXI-2&-8-
73), 72. 

Power Generation Target for 5th 
Plan <XXIX-31-7-73) •. 30-31. 

Power Losses in Transmission and 
Diatribution (XXIX--3l,.'-73). 
67-88. 

Power shortage in Andhra Proem 
(XXIX-31;"7.'13), 1'1-32. . ' .. 
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POWEJl.-..(:ontd. " 
Power shorta:e in Delhi Hospitals, 

(XXX-20-S-73), 170-71. .. 
Priority to the SUpply of Power to 

Industries (XXIX-31-7 .. 13) , 90-
91. 

Proposal for Toning up State Elec-
tricity Boards to avert recurring 
·power crisis and to increase po-
wer generation (XXIX-24.-7-73), 
35. 

Proposals ·submitted up for power 
generation projects (XXIX-3i 
7-73), 194. 

Recommendations by National Com-
mittee on Science and. TechnQ. 
logy on Power Generation (XX 
X-22-S-73), 68-69. 

:Report of committee on Power shor .. 
tage in rural areas (XXIX-24-
7-73). 32. 

Setting up of a Committee to Plan 
out Power Generation Programme 
of State which have Exhausted 
Resources in Generation of Hydel 

. Power (XXIX-31-7-73), 111. 
Setting up of Central Agency for 

Power Generation and distribu-
tion (XXIX-31-7 .. 73). 3'5, 

'Shortage of power in DVC in 
1980 (XXIX-31-7-73), So..sl. 

Shortfall in the target of Power 
Production (XXXI-2B-S-73), 137. 

'Steps to ensure against Recurrence 
of Power crisis in Tamil Nadu 
(XXX~7_8-73), 205-06, 

Targets for Power Generation for 
4th Plan (KX!X-24-7 .. 73), 83. 

'Target of additional power genera-
tion in Fourth Plan (XXIX-31-
7.73), 72-73. 

Utilisation of underground water 
Resources for Power Generation 
(XXIX-31-7-73) , 93. 

POWER HOUSES: 

Probe into sale of power house to 
Birlas (XXXl-2B-&.73), 164. 

Setting up of Power Houses in the 
Courty (XXlX;;....3]:-7-73~, 1118-
99. 

POWER PLANTS: 

Fixation of coal Price iJi consulta. 
tion with mana&ement of Power 
S.ation (XXIX-2e..7-73), 45-46. 

Import of Power Equipments for 
Power Plants (XXIX-24-7-73). 
164. 

Inspection of Switch yards near 
Tarapur and the Power Receiv-
ing stations 'at Navaari, GuJarat 
by a Team of Experts (XXIX-
25..7-73), 14S-49. 

Sabotage in Patratu and Barauni 
Thermal Power Plants (XXIX-
24-7-73), 47. 

Set.ing up of an Organisation to 
undertake construction of Power 
Plants on Key-tum basis (XXI 
X-2..S-73), 171-72. 

Setting UP of Floating Power Sta-
tions (XXX-7-8-73), 107 .. 08. 

Debates 
Re-Reported selling of a Publie 

Sector Power Plant to Birlas (X 
XIX-l.-S-73), 245--4S . 

POWER PROJECTS: 

CIeannce of Power Projects pro-
posed by Maharashtra Govern-
ment (XXX-7-8-73>, 152-54. 

Power Projects in Kerala (XXlX-
31-7-73>, 49. 

POWERLOOMS: 

Allotment of Powerlooms by' My.. 
sore State in the Co-o,Perative 
Sector (XXXI-31-8-73); 118. 

Decision in regard to allowing of 
Interest subsidy in Financing of 
Powen-looms in the Cooperative 
Sector (XXX-17-8-73), 1D9. 

Shortage of yam in powerloom 
factories in Bhiwandi (XXX-
10-8..73). 142-43. 

POWERLOOM WEAVERS' FEDE-
RATION: 

Memorandum by Powerloom wea-
vers' Federation on the issue of 
Yarn control.. (XXXI-31-8-
73) , 184-86. 



PRAJA SAHAlCARI t1nYOG, BRA.. 
RATPUR: 

1!nquiry against Praja Sahakari 
Udyog BharatPUr regarding ad-
vance deposits for Apollo Scoo-
ter (XXXl-23-&.73), 57. 

PREDINSOLENE: 

Production and smuggling of Pre-
diDsolene (XXIX~1-7 .. 73), 39-
40. 

PRESIDENTS PROCLAMATION: 

Continuance Of Proclamation in res-
pect of Andhra Pradesh. (Res) 
(XXX-16-&.73), 228--35. 

ProelamatiOD in relation to .:Uttar 
Pradesh (Res) (XXX-7-8-73), 
310_43. 

PRESS CORRESPONDENTS: 

Correspondents in Press Teams 
accompanied the President, Prime 
Minister and Vice-President on 
foreign tours (XXX-8.8-73), 
94..95. 

Debate, 
Non-circu1ation of Answers to two 

QuestiODI to Press Correspon-
dents (Q.P.) (XXX--4-9-73. 25-
39. 

PRESS INFORMATION BUREAU: 

Report of staff Inspection Unit of 
the Finance Ministry to Reduce 
number Of posts in PIn (XXX-
1-29..a.73). 182. 

Seminar on ''PIB to..day and tomo-
rrow' 'held in New Delhi 
(XXIX-25-7-73). 167. 

PRESS TRUST OF INDIA: 

Dee18ion on Conversion of PTl into 
a Public Corporation (XXIX-
~.7 .. 73). 135-36. 

Expulsion of P. T .. man by lITepal 
Government (XXX-9-S-7S). 4S.. 

~ \ 
PRICE(S}: 

Agitatkm by ShtvSena in regard to 1\ 
sellinl . of commodities at prices 
preniliftg in 1168 (XXX-17-a,. 
"Ia). IT1. 

.. '---..,' 

PRICE (S)-contd. • 
Anti-priCe lise and dehoardinl' 

week during August, 1975 (XX 
X-13-&.73), 17-38. 

Appeal made by Government to-
Traders to cut down prices in 
their respective dealings 
(XXXI--31.8..73), 47. 

Check on rising priCes of Essential 
commodities (XXX-22..8-'1S). 
61-6S. 

Coal price rise dUe to higher frei-
ght charge (XXX-16-&.731. 66. 

Control over Prices of Cloth made-
by Synthetic mixed Cotton Yarn 
produced by various mills 
(XXX-17-B-7S), 147. 

Criteria for fixing miDimum support 
price for Jute <XXX-17,.a.73). 
24-27. 

Demand to fix procurement price on 
the basis of production cost o£ 
Crop (XXX-20-B-7S). 5S. 

Dual Market System for EJaentiaI 
Commodities Recommended by 
the Inter-Ministerial Group on 
Prices (XXX-22..8-73), 149-50. 

Economic ;fIardihips Faced by Gov-
ernmentlNon-GovtI!1Imt!nt Em· 
ployees in fixed Income group 
(XXIX..,....&.8-'13). 142-43. 

Oeet of rising prices of essential 
commodities on Fifth Plan 
XXIX-25_7_73), 7-1S. 

Erosion 01 real Wages of Ind\.lStrial 
Employees due to priFe rise 
(XXXI-30-S-73), 165. 

Examination of price ftructure of 
the Basic Dru,. (XXIX-3P7-73). 
116..17. 

Fixation of procurement and selling 
prices Of wheat and rice {XXX-
2O-S-73), 111-12~ 

FawtuatiOnl.in National Income (X 
XX-Z2..8-78), 91. 

Impaet of Bmk credit to Govem-
ment aDd Commerc1alSeetor em 
PriceII (XXX-lO-B-'13), 12&.'18. 



PRICE(S}-contd. 
Increase in the Fifth Plan outlay 

due to rise in prices (XXX-8-8-
73), 221-22. 

Instruction to Car Producina Units 
to Exercise price discipUne to en-
sure price stability (XXXI-30..3-
'13), 39-40. 

·.Jobs suffered and profit earned b;y 
Textile Mills as a result of fixa-
tion of New Prices for cloth during 
November, 19'12 (XXX-l'l-&.73), 
95-96. 

.Legislation Reprding puting of Re-
tail Price mp 01\ cozmxroo.ities 
()CXJJ{-3-8-'13), 65. 

Maintaining Prices of Natural Rub-
ber (XXX-l'I-B-'I3), ~. 

Package Plan to check Rise in Price 
(XXIX-3..8-73), 68-69. 

.Price of non-ferrous Metala in World 
Market soaring high (XXXI-30-
8-73). 16-22. . 

Principle of Parity between Prices 
of manu1actured articles and agri... 
cultural products (XXIX--23-'1-
73) 138. 

·Printing of prices on coarse and fine 
clo;h (XXIX-2"l-'1 .. '13). 127-28. 

Proposal to fix uniform and control-
led prices for Edible Oils in the 
country (XXX-l'I-a..'I3), 166-67. 

Proposal to freeze price. (XXXI-
31-B-'13), 206..0'1. 

Proposal to increase price of wheat 
fer coming year (XXX-20-B-73), 
1-12. 

Rise in Prices (XXlX-27-7-73), 
'10-71. 

Rise in prices in Gujarat (XXIX-
27-'1-73), 221-22. 

RiSe in Prices of Essential Commo-
dities (XXIX-27-'I-73), '12-73. 

Rise in prices of Es;ential Commo-
dities in Andhra Pradesh (XXX-
10-8-'13), 3'1-38. 

Spurt in prices Of dl'up(XXIX-
31-'7-'13), 186. 

-StabilisatloD of rtaiDI .prices of 
Elllentialconsuzner Goods (XXX 
-8-8-'13), 94. 

I 

PRICE(S)-contd. 
View. of ~ ill reaard to 

High Prices (XXX-IO-8-13), 54-
55. 

Debates: 

Abnormal riae in prices of essential 
commodities (Adj. M) (XXIX-
23-'1-73), 262-6'1, 295-446. 

Increase in prices of ce1'taiDpetro-
leum products (St.) .(XXXI-
28-8-73), 245-50. 

PriDciples Of parity between the 
prica3 of mat'lufaeNred articles 
and agricultural productions 
(HAH Dis.) (XXIX-I-8-73), 
316-39. 

RePOrted hundred per cent iDcrease 
in the price o! nylon aDd artifi-
cial yarn (CA) (XXIX-30-'I.73), 
21'1-42. 

PRICE INDEX: 

Compensation payable to central 
Government Employees in view of 
rise in prices (XXIX-l7-'I-'I3), 
161_62. 

\1 Increase in Wholesale Price Index 
(XXIX-27-'I-73), 101_02. 

Deftland for probe into Index CO~
pilation (XXX-9-8-73), 51. 

1\ WholMale price Index for Cotton 
Yarn (XXX-22-8-73>, ~1G2. 

I PRIME MINISTER: 

I 
I 
I 
I 
I 
I 
i 

Action taken against the person 
who tried to enter Prime Minis-
ter's Residence with a loaded 
GUn (XXIX-25-'1-'I3), 76. 

Contact lost by Ground communica-
tion equipment with Plane carry-
ing Prime Minister after . Its take-
off from Palam Airport (XXIX-
3-8-73), 1'1'1.'18. 

Enjuiryinto the &holo firec1 by the 
security guard of the Prime 
Minister's HoUlE! (XXIX-25-'7-
13), 114-15. 

:Expenditure oD. Prime ~ 
YiBitI ~ foI'eiIn coUDtrie8(XXXI 
-23-8-'13), 5'1-5& 



PRIME MINISTER---amtd. 
Investiption into the case of Jarota 

Brothers who fo~ the~ entry 
into the Prime Minister's House 
(XXIX-25-7-73). 76. 

Outcome of talks between Prime 
MiniBters of Australia and India 
(XXIX-2-1I-73). 184-85. 

Prime Minister's visit abroad during 
May-June 1973 (XXIX-26-7-73), 
153-54. 

Prime Minister's Visit to Canada 
(XXIX-26-7-73), 47-48. 

Prime Mmister's visit to Yugoslavia 
XXIX-26-7-73), 47-48. 

Proposal for summit meetinC bet-
ween Prime Minister of India and 
President'Of Pakistan (XXlX-
2-11-73),91-92. 

Prosecution of a pemon in Bombay 
for Forging P.M's Signature 
(XXX-22-8..73), 1711-79. 

Trunk ea.n. made from the Tele-
phones installed at the Residence 
of P~M. (XXX-22-8-73), 411-49. 

U.S. President's letter to the Prime 
Minister of India (XXXl-3U-
73), 95. 

PRINTING PRESS(ES): 

Mehta Printing Prer,s. Ujjain 
(XXXl-31-8-73), 115-16. 

N ationalisation of Baptist Miss.ion 
Press, Calcutta (XXX~8-73), 

83. 
Posts of General Manager in Gov-

emment of India PreSGes (XXX 
-20-8-73), 117-18. 

PRISONERS OF WAR: 

Ad'ftDCe of Pay to P.O.W. (XXIX 
-26-7-73), 163-64. 

Category-wiae Repatriation of 
P.O.W •. in India and Pakistan 
CXXX-I6-II-'13), 69-'10. 

Countries which have pleaded for 
release of P.O.W •. in India and 
BengaUi 1n Pakistan (XXX-
9-8-'13), 142-43. 

PRISONERS OF W AR-comd. 
Criticism of lndia ewer POW's Issue 

in Countries Abroad (XXIX-
2-8-73), 52-53. 

Expenditure of Pak POW. (x..~IX 
-26-7-'13), S0-31. 

Movie Film on P.O. Ws. in India 
(XXIX-211-7-7S). 60. 

Number of Pakhtoons, BaluchG, 
Punjabis and Sindhis amongst 
P.O. Ws. repatriated from India 
(XXIX-26-7-7S), 165. 

P.O.Ws killed in Allahabad Camp 
(XXXI-30-8-73), 79. 

P.O.Ws. returned to Bangladesh by 
Lndia (XXXI-30-8-73), 124-25. 

P.O.Ws. sent to Pakistan in July 
1973 (XXIX-26-7-73), 43-44. 

Pak not interested in release of 
POW. (XXIX-2-8-73), 148. 

Pak P.O. Ws. killed in '8 bid to escape 
(XXIX-2-B-73), 144-

Paltistan moves world court agaiIb-t 
Trilll of Prisoners of Wars (XXIX 
-26-7-73), 70-71. 

Pakistani P.O.W. arrested and killed 
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P.O.Ws (XXlX-26-'1-73), 163. 
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detained in Pakistan (XXXI-
23-8-73), 40. 
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War detained in Pakistan (XXX-
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Willingness Of' Families of P.O.Ws. 
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-16-8-73), 48.49. 
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COmPensation to Tamil Nadu due to' 
introduction of prohibition (XXX. 
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1-8-73), 41. 
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--30-7-73). 18'5. 

PROVIDENT FUND: 
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-30-8-73), 160-61. 
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·A,pppUcatiDa. of ProvideDt J'uDd Act 
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tion Industry (XXXI-23-7-73), 
77. 

PUBLIC CALL OITIClI:S: 
()peniq of p;c.Os in Rural Areas 
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X-8-8-73), 201-08. 

Settiq up pce. In vi11a&eI of Bur-
hanpur TehsiJ. (XXX-8-8-73), 
91-92. 

PUBLIC DISTRIBUTION SYSTEM; 
Sale of Eaen1ial C01IUi:lod1ties at low 

prices thrOUdl pubUe diBtdbution 
system (XXlX~7-73), 202. 

PUBLIC FllfANCAL INSTITU-
TION: 

Setting up of a Bolding Body for 
Public Financial lnst.1tu.tians. 

(XXIX~27-7-73), 76. 
PUBLIC LIMITED COMPANIES: 
Higher Profit Marlin of 1501 
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ted Companies than small ~m
panies (XXX-7-B-73), 20'1. 
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Appointment of Unemployed EnJi-
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73), 97. 
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UDita (XXX-t-8-'78), 161-32. 
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Change of lAbour LawS for Public 
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PUBLIC SECTOR--contd. 
CGIIBU1II.V ladWItrles lDPub!lc Sec-

tor <XXIX-I-t-'II), 18'1-88. 
Corruption ~ar"es against Public 

Servants including leIlior eXe-
cutives in Public UDdertakings 
(XXX-8-8-78), 224. 

Development of Non-Ferrous Metal-
Lurgic,~l r:~SigD and consultancy 
Un~ in Public Seeto&- (X-
XXI-48-8-'II) , 118-89. 

Disparity in PaJ'IDent of Allow-
1IDces to OJDcers of Public Sector 
Un.dertak1np aDd Central 
Government (XXXI-31.8-73), 
40-41. 

Distribution of Ferti11Ierproduced 
by Public Sector Undertakings 
(XXX-7-8-'11), fi9-8O. 

Diversion of Surplus Steel with 
Public Sector to Private Sector 
Industries (XXIJt-26-7-7S), 74. 

Fonien exch,ange MriDIDp by 
Public and Private Sector indus-
tries (XXIX-3-8-731, 15 •. 55. 
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Prices (XXX-lO-8-73), 125-26. 

Implementation of Recommenda-
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(XXX-IO-8..?3), 63-84. 
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tries in Fifth PIan (XXIX-
1-8-73), 10--14. 
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(XXX-8-S-73), ~ .. 

lnstrUCtions to PubUc Sector Under-
taklnga for DiIcontinum, Mem-
,berBhip of Chambers of Com-
meree aDdotber 1DdUaU'la1 
O1'I8niaatiOM (XXlX~-'7-'13), 
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56--58. 
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R~organisation of management tet 
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INGS-contd. 

~DERTAK-

Enterprises (XXIX-3-8-73), 69. 
'i0. 

Representations of the Miniltry of 
Agriculture on Board of Directors 
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takings (XXIX-23-7-73), 136. 
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men in Public Undertakings 
(XXX-9-8-73), 91-92. 

Return targets for public sector 
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82. 
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(XXX-17-B-73), 43. 
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13-8-73), 88-89. 
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22-8-73), 146. 

Shortage of Trained Personnel in 
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8-73), 86-87. 
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(XXXl-24-8-73), 200. 
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PUBLIC SECTOR uNDERTAKINGS 
~ontd,' 

Workers' particiPation in ' Mlmage-
ment in Public SectOr Industries 
(XXX-9~a.;.73), 86, 

PULSES 

Large scale adulteration or Pulses 
(XXIX-23-7-73) ,225. 
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of Pulses (XXIX-30-'1-73), 182. 

PUMPS: 

Production of Pumps and Compres-
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B-73) , 162. 

PUNJAB: 

Alleged sale' of Adivaai Girls in 
, P1l'i1jab(XXXI-29..8-73), '235. 
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Bihar (XXX-B-8'·73), 82, 
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Punjab(XXXi~O-B-73), 76. 
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Requirement and supply of Ferti-
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PuDjab (XXIX....;25~7.'13), 37-38. 
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Cheating Of Punjab National Bank 
by Indian Express . Limited 
(Madurai) and':Andhra ,Prabha 
(Pvt.) Ltd. (XXX-l()..8-?3), 
146-,'1, 

PuRE . DRINKS DELHI,Mla: 

Closure of Pure drinks in Delhi 
(XXIX-l-B-73), 72-73. 
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QUESTION OF PRIVILEGE 
. (XXIX-l-II-73), 220-32, 234, 

235---a7, 143-52 CXXXI-2B-B-
73), 239-41. 
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Non-availability of answers to some 
Questions' by Sbri Madhu Limaye 
, to Press Corresponden's 
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R.V.H.M. JUTE FACTORY, KATI-
BAR: 

'E.P.F. dues With R.V.H.M. Jute 
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'XI-ZS-B-'13), 133-34. 

RADAR STATIONS: 
Setting up of Cyclone 

Radar Stations along 
Areas (JQtIX-2'i-7-73), 

RADIO (S): 

warning 
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38-37. 

ISsue of Radio Licence. (XXXI-
, 29-8':73), 68: 

Unlicenced Radio and Transistor 
set. in the ~try' (~9-
8-73), IDa 

RADIO PHARMACEUTICALS: 
Production of Radio-Pbarmaceuti-
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85, 

RAGS: 
Torture of Hatijlns it, UP aad 'Enquiry' into rags scandal (XXIX-

PImj!lb <XXX-8-a..'1,), 125-28.17-1-'13), 88. 
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135-36. 

Charging of Rs. 4/_ to Rs. 5 ( -
by coolies from passengers for 
providing ordinary seats in 
Mail Express Trains starting 
from Delhi Station (XXX-
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Goods Traffic Handled by. the 
Indian Railway during Apdl and 
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(XXX-6-8-73l. 323-92. 

Recruitment Minoritie~ for Jobs on 
the Railways (Dis) (XXIX-31-
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Railway A~cidents during the last 
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(XXX-7-8-73), 194_95. 
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Debates 
Collision of Trains on Western Rail-

way (St) (XXIX-23_7-73), 259-
60. 

Collision of 87 Up South Bihar Ex-
press with 5 Up Howrah-
Amritsar Mail at Madhupur (St) 
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Muradnagar and Modinagar (Nor-
thern Railway) (XXIX-31-7-73). 
183. 

Reservation in Srinagar Express on 

----- "- -----

RAIL WAY BOOKING-contd. 
3rd June, 1973, at Delhi Railway 
Station (XXXI-28-8-7), 57. 

RCGervation quota for Dehradun Ex· 
press and Sealdah EX'pl"ess Trains 
from Faizabad Station (XXIX-
31-7_73), 196-97. 

Reservation tickets bagged by rac-
keteers in CaJcutta, De'hi Madras. 
Bombay. Kanpur and Amritdar 
(XXrX-24-7-73), 52. 

RAILWAY BRIDGES: 
Construction of Over-bridge in 

Kodackavoor Railway Station 
(Kerala) (XXX-7-8-7S), 49-50. 

Construction of Railway over-
bridges in Bihar State (XXXI-
28-8-73). 151. 

RAILWAY CATERING: 
Entrusting Railway Catering to' a 

Public Sector Corporation XXIX-
24-7-73), 123 

Malpractices in Railway catering 
Department at Delhi Railway .Sta-
tion (XXX-7-B-73), 200. 

RAILWAY CENTRAL: 
Express train from Jhansi. to Alla-

habad via Manipur On Jhansi-
Manikpur Line (Central Railway) 
(XXIX-31-7-73). 37. 

RAILWAY. EASTERN: 
Closure of Patna Ghat Goodo; LMd-

ing Unloading Station located ill 
Patna City (Maraof Ganj) Eas-
tern Railway (XXXI-28~-73). 
40. 

Complaint against General, Mana-
ger, Eastern Railway regarding 
misuse of Railway Passes: 
(XXIX-31-7-73), 57-78. 

Filling up of vacancies of com-
mercial clerks on Eas~rn Rail-
way (XXX-7-8-73). 173-"!. 

Malpractice in third class reserva-
tion in Western and Eastern Rail-
ways. (XXIX-31-7-73), 188. 

Memorandum .3ubmitted by Divi-
sional Railway Employees' Co-
ordination Committee. Dhanbad, 
Eastern Railway' (XXXJ-
2B-8-73), 200. 
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RAILWAY, EASTEltN-contd. 

Security to Suburban p~ngers of 
J:aatern Railway on Howrah and 
Sealdah Sections <XXXIx-
31-'1_'13), 189-110. 

RAILWAY. EMPLOYEES: 

Absoroptions of Casual Labourers 
....-st Regular P()Sts (XXXI-

. 28-8-'13), 135. 
Agitation by Rai. way Employees for 

payment of Bonus (XXIX-
2.-'1-'13), 89. 

Arrest of. General Secretary, All 
India Loco-running Staff Associa-
tion and other Leaders on North- • 
eat Frontier Railway CXXIX-
2f-'1_'13), 129. 

Calling of candida1e$ against whom 
cases of Misconduct are pending 
for written test for Post of Parcel 
clerks in Delhi Division (Nor-
thern Railway) XXX-'1-8-'13), 
lin. 

Comments of Calcutta High Court on 
Divisional Superintendent, Dhan-
bad (XXIX...;..sI-'_73), 192 . 

Complaints a,p.inst D. A. O. Wes-
tern Railway. Ajmer (XXX-
3-8-'13), (U.s2. 

Confirmation of Stenographers. on 
Northern Railway (XXX-
7-8-73). 141_42. 

Confirmation of· Stenographet"s in 
. Bailwaya(XXX-'1-8-'13). 143. 

Consideration of bonus payment to 
. RaUway Employees by. Pay. Com-

miasion (XXIX-24-'1-'13), 87. 

Demand for Disbursement of· Salary 
and other Bills to Staff at Road 
IddeStations by Pay clerks 
(xxX-7-8-73), 1'13-. 

.. Demand for Treatment Of Railway 
Sipallers at Par with Telegra-
Phist. of P & T Department 
(XXXI...,28-8-'13), 173. 

DemandS at All India Loco Runn-
. inI staft Auodatlon <XXIJt-

24-1-73), 80. 

'RAILWAY EMPLOYEE8---00ntd. I· Demand. of EmplOYees Of FTA 
Oftice, Delhi. (Western Railwa)') 
(XXX-7-S-73). 53. 

Demands of Indian Railways C11UII 
II officers' Federation (XXXI-
28-8-73), 148. 

Dissatisfaction of All India RAilway 
Guards Council over the Recom-
mendations of Third Pay Commi-
ssion (XXXl-31-8-73). 84-85. 

Demonstration by All India Sta-
tion Master's Associa·tion. Dhanbad 
Division before Divisional Su-
perintendent, Dhanbad (XXX-
7-8_73), 169-:-72. 

Education ot Rallwaymen's Children 
on AU India basis (XXXI-
28-8-73), 56. 

Employec!] working in Divisional 
Office, Jhansi (Ceotral Railway) 
for the last 5 years on the same 
seat (XXXI-28-8-73), 121. 

EntitlemeTii of Class for Travelling 
by Railway Employees on Aboli-
tion of Second Clas.Compart-
ments XXI.X-24~i-73), .11D. 

Facilitit:s of Free travelling to ex-
employees (XXIX-24-7-73), 74. 

Fillillg up of vacancies of different 
Grades on North Eastern Rail-
way (XXXl-28-8-73), 128. 

Free tr,aveiling facilities to railway 
employees and their families ex-
XlX~4-7-73), 73. 

Job analysis of assistant. station 
p!oII.6ters of certain stations, 
Delhi Area Northern Railway) 
(XXIX-31-7-'13). 31. 

Leave Reserve for Switchmen in 
Dhanbad Division (XXXr-2S-8-
'13), 199. 

Machinery to solve Grievances of 
Retired Railway Employeses (X-
XXI-2S-8-78), 88. 

Memorandum from. Loco Running 
Staff Association, Hubli Division 
regarding Reversion of Loco 
RUnning Staff. Hubli Division 
(South Central Railway) (XX-
X-7-8-73), 120-21. 

-----------------------------------------------------.-----
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RAlLW AlY EMIU.oOYEES--cOlltd. 
Memorandum Submitted by All In-

dia Railway Telegraps Staff Coun-
Cil (XXXI-28-8-73), 172. 

Memorandum submitted by Rau-
waymen to Chief Medical 
office<!" Calcutta at Dhanbad 
(Eastern Raillw~) (XXXi--
2&-S-f7.3), 26l. z 

Memorandum to the Prlme Minister 
submitted by Federation ofR9.il-
way officer's Association regard-
ing Parity with All India Services 
(XXX-7-8-73), 290. 

Method cif Redress of Grievances ot 
Railway Employees (XXIX-31-
7-73), 183.-

News Item Rail' Ofticers RestiVe (X-
XIX-24-7-73), 177. 

Non-payment of wages to workmen 
of Liloo,llh Railway WOrkshop 
(West Bengal) XXIX-24-7-73), 

137. 
Policy regarding allotment of Rail-

way quarters to Commercial 
Clerks in Dbanbad Division (Eas-
tern Railway) (XXX-7.S-73), 
175. 

Promotion and absorption of Rail-
Way Signa1lersBS Wireless Opera-
tors (XXXI-28-8':'73), 187; 

'Railway -Si{.'naliers performing du-
ties of other categories of staff in 
,lddltion to their own <XXXI-
28-8-73), 111. 

Re-flxatlon of Pay of Senior steno-
graphers on Northern Railway 
<XXX-7-S-73), 142-43. 

Removal from service in ,connection 
with stone throwing incident at 
Danapur (XXXI-28-8-'11), 118. 

Representation by Railway Emplo-
yees for abOlition of Second class 
(XXX-7-B-73),52. 

Representation from Retired Asstt. 
Commercial InstructOrs' (Rates) 
for Revision of their scales (XX-
XI-2S-B-73), 65. 

Represenation regarding, Trade 
~t for post of highly skilled 
Carpenters Grade n, Workshop, 
Ajmar (Western Railway) 
«XXIX-31-7-73), 48~ 

) 

I 
I 
i 

I 

I 
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RAILWAY EMPLOYEES: contd. 
Reversion of staff on Plea-of ExcelS 

and, Surplus Staff in Hubli 
Division South ,Central Rail-
way) XXX-7-8-73). 119-20. 

Signallers given one increment at 
time of pl'Omoiion as A$sistant 
Station'Masters <XXXI-28-8-73), 
171. 

St~ff concentration at Bhadrak 
Railway Station (South Eastern 
Railway) (XXXI-28.;.8-73J, 202. 

Staff in Pe,'sonnel Department of 
North Eastern Railway (XXX-
7-8-73), 48. 

Staff Registered fOr Allotment of 
Out of Turn, allotment of Railway 
quarters on NOI11hern Railway 
(XXX-7-S-?3), 53-54. 

Stoppage of increment and Debit 
Deduction from l.pco Drivers, 
TTEs and TRC6 during July, 1972 
to July, 1973 (North Eastern 
Railway) (XXXI-28-8-73), 129. 

Streamlining of TA Units in View of 
growing tendency among railway 
employees to resort (XXIX'-
24-7-73), 166. 

Strength of Railway Signallers and 
their new Pay S':b l~s (XXXI-
28-8-73), 18,8. ' 

Strength of Telegraph ,peOns and 
their Channel of promotion 
(XXXI-28-8-73), 18S. 

Supply '0£ Winter Uniforms to 
Safaiwalas working on Railways 
(XXX-7-S-73), 52-53, 

Tiine limit for Stay of 
Stores Officer of 
Department of Delhi 
24-7.73), 184. 

ASBistant 
Purchase 
(XXIX-

Total amount paid to staft as Wage 
'Compensation reinstatement under 
Courts Order (XXXI-28-8-73), 
199. 

Training period of Railway signal-
lers (XXXI-28-8-73), lS7. 

Transfer of parcel clerk of Saham-
'pur Railway Stati(lD(Norij1em 
RaIiway ) (XXXI-28-8-73), 44. 



RAILWAY EMPLOYEES---eontd. 
Typ~3tll working as Teleprinters 

operators in Railwav Board com-
putor Cell (XXXI~B-a-73), 173. 

Yardstick followed in case of trans-
fer of parcel clerks at Saharan-
pur (XXXI-2B-B-73), 52. 

Debates 
Calling off of strike by lOcO Run-

ning Staff (St) (XXX-13-8-73), 
236-39. 

Disruption of Railway Services due 
to absentees by I.oco Runn-
ing Staff (Adj. M) (XXIX-
3-8-73), 231-36, 24!i-64. 

Re withdrawal of Loromens' Strike 
(XXX-16-B-73). 196-98. 

RAILWAY FARES: 
Refund of fare to passenger of Air 

Conditioned roaches in case of 
failure of air conditioning system 
(XXXI-2B-B-7S), 204. 

Resentment on increase in Railway 
fares (XXXI-28-8.73), lSI. 

RAILWAY HOSPITALS: 
Facilities provided. in Railway Hos-

pitals and Health Units at Railway 
Stations in Orissa <XXXI-28-B- , 
73), 2OS. 

Filling up of posts of Radiograp-
hers Nurses, e~. and provision of 
beds and Medicines in Railway 
Hospitals (North Eastern Rail-
w.y) (XXXI-28-8-73). 128. 

RAILWAY LINES: 
Broad Guage Links to Bangalore 

from Bombay, Hyderabad mid 
Delhi <XXX-7-8-73). 87-88. 

Cases of Missiong Fish Plates etc. 
on both sides Of Railway Track 
on North Eastern Railway 
(XXX-7-8-'13), 166. 

Closure of Unremunerative Rail 
Line (XXXI-2B-B-73), 203. 

Coastal Railway connecting Ema-
ku'am with Alleppy and Kaya-
mkulam in Fifth Plan (XXIV-
24..7,.73), 39. 

Completion of Port Railway Con-
necting Cuttack-Paradip Rail 

RAILWAY LINES: contd. 
Terminus and the Ore Handling 
Site (XXIX-31-7-73), 62. 

Construction of W-est Coast Rail-
way from Apta to Mangalore 
(XXIX-24-7-73), 44. 

Construction of Railway Line from 
Dharamnagar to Kumarghal 
(XXIX-24_73), 59 

Construction work on Banspani-
Jakhapara .Railway Track (XXIX 
--31-7_73), 133-34. 

Conversion of Barabanki-Muzalhr-
PIU' Metre Guage Line into Board 
Gu~ (XXIX-24-7-73), 166. 

Conversion oI Bathnaha-Bhimnagar 
Narrow Gauge line into Metre 
Gauge Line (XXXI-28-8~73) , 
198. 

Conversion of Delhi-Ahmedabad 
metre guage line into broad guage 
(XXXI-28-8-73), 116. 

Conversion of Gondia-Jabalpur 
Narrow Gau~ Line into Board 
Guage Line (XXX-7-8-73), 181-
82. 

Conversion of Metre Guage 
Agra-Ajmer Line into Broad 
Guage <XXX-7-B-83), 193-94. 

Conversion of Metre Gauge Lines 
. into Broad Gauge Lines 

<XXrx-24-7-73), 144. 
Decisions taken at the Meeting of 

Sub-Group on Ports on Relative 
Economics of Utilbation of the 
Rallway Line from Banspani to 
Jakhapura in Orissa (XXIX-
3.:8J;73) , 22. 

Expenditure on clearance of Rail-
way Tracks in Bikaner Division 
(Northern RailWays) (XXIX-
24-7_73), 86. 

Expenditure on Rail link between 
. Ahmedabad and Gandhinagar 
(XXXI...,...28~8-73), 60. 

Extension of Board 'Jauge line 
from Darbhanga to Loukaha via 
Sakri (XXXI-7-8-Tal. 75-76. 

Extension of Railway line from 
Rishikesh to MlIII.iki Reti in Uttar 

--------
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RAILWAy LINE-,-.con.td. 

Pradesh and introduction of more 
Trains between Hardwar and 
Rishikesh (XXIX-31-7-73), 166. 

Extra Allocation of Rs_ 235 crores 
for New Lines and Conversion 
projects in Backward areSil 
(XXIX-31-7-73). 102-03. 

Fish-plates found removed near 
PlU'Baitbera. Railway Station, 
Bareilly on 9-6_73) \XXIX-
31_7-73). 32. 

Madhya Pradesh Government's pro-
posal for laying new Railway 
lines upto Satn via Lilitpur-
Tikamgarh, Chhalarpur. Panna 
(~-31-7-7S), 34. 

Memorandum regarding direct Rail 
Link between MuzailarPUr and 
Sitamarhi (XXIX-24-7-73), 34. 

New Railway Line between Cape 
and Trivandrum and conversion 
of Trivandrum and converoion of 
Trivandrum-Ernakulam line into 
Broad Gauge (XXIX-24-7-73), 
98. 

New Railway Lines in Bihar during 
1972-73 and 1973-74 (XXIX-
24-7-73), 147. 

New Railwav Lines under construc-
tion duriitg Current Financia 1 

Year (XXX-7-S-73), 134--36. 
Privately Operated Railway Lines 

(XXX-7-S-7S), 179. 

Progress in construction of New 
Kangra Valley Railway (XXX-
7..8-73). 147. 

Proposal fur double track on Patna-
Gaya Section (Eastern Railways) 
(XXXI-28-8-73), 127. 

Proposals fOr New Railway Lines 
during Fifth Plan (XXIX-24-7-
73), 170. 

Representation made by public for 
linking of Karvi station with 
Sitapur and Sitapur Station with 
Chitrakoot (XXIX-31-7_73). 82. 

Running of Direct Train between 
Calcutta and Ahmedabad (XXX-
7-S-73), 129-30. 

RAILWAY LINE-contd. 
Taking over of Fatwa-blampur 

section ot Martin Lignt R<lilw3Y 
(XXXI-2S-8-73), 126. 

West Bengal Government's Letters 
for Railway Lines in Sunderbans 
(XXIX-24-7-73), 99. 

RAILWAY, NORTHEAST 
FRONTIER: 
Accident of goods train 

hati-Lumding Section 
East Frontier Railway ) 
31-7-73), 81-82_ 

RAILWAY, NORTHERN: 

on Gau-
(North-

(XXIX-

Cancellation of Trains and Loss 
tuffered due to Railway Track 
having been covered with sand in 
Bikaner Division (Northern Rail-
way), (XXIX-31-7-73), 50. 

Cases of corruption in Health De-
partment in Northern Railway 
(XXIX-31-7-73), 101-02. 

Demurrage levied on ACC siding at 
Okhla, Delhi Division (Northern 
Railway) (XXIX-31-7-73) , , 71-
72. 

Job analysis of assistant station 
masters of certain stations, Delhi 
Are... (Northern Railway) 
(XXIX-31-7-73), 31. 

Live Bomb detected on Track near 
Phillaur station in JullWldur Dis-
trict (N(lrth':''1'n Railway) 
(XXIX-31-7-73), 113. 

Looting and Molestation of Women 
Passengers travelling by Morada-
bad Aligarh Passenger Train 
(Northern Railway) (XXIX-3I-
7-73), 95-96. 

Looting of passengers of Meerut 
Shuttle between Guldhar and 
Ghaziabad (Northern Railway) 
(XXIX-31-7-73), 141-42. 

Re-sellin" of Tickets at Ghaziabad, 
Muradnagar and Modinagar 
(Northern Railway) (XXIX-Sl-
7-73), 183. 

Stay of High Officials of Medic.al 
Department at the same station 
in Northern Railway (XXlX-31-
7-73), 99. ---- --------- ----- - ----------



RAILWAY, NORTHERN: C'Ofttd. 

Tenure for serving at one station 
by Deputy Controller of Stores 
(Northern RailwaY) (XXIX-
24-7-73), 184. 

T~urs Undertaken by Higher offi-
cers of Health Department in 
Northern Area of Northern Rail-
way <XXIX-3I-7-73}, 100-01. 

IlAILWAY PASSENGERS 

Addttional F.rej,ht and Pauengers 
Tra1Bc expected in the Fifth 
Plan Period (XXX-7-8-73), 109-
10. 

Display of typed Lists of Reserva-
tion for DI class Railway Travel-

·lers ·(~--r,-8-73), 108. 
Lootin, of passengers of Assam 

II8U betweenSiUeuri and Mal-
k-.ioUl'i Railway stations (North-
IiIBSt, .Frontier Railway) (XXXI-
28-11-7'), 50. 

Memorandum from All India Rail-
way puaengera Aaoclation 
CXXlX-24-7.73), 48. 

Passengers ArreSted for Travelling 
without Tickets <XXX-7-8-'l3), 
179-80. 

RAILWAy PROTECTION FORCE: 

Alleged acceptance of bribe by 
R. P. F. personnel from Railway 
coolies and poor people who col-
lect coal from Railway Track 
(XXX-7-8-73), 93. 

. Committee to look into grievance • 
.. of R.P.F. (XXIX--2.-7-'731, 142. 
Committee to study problems of 

R.W , and ita eomposition 
(XXIX-3l-7-73), 77. 

ComPlaints regarding CoITUP~ prac-
tices of R.P.F. Personnel at Delhi 
received by Station M~ter. Delhi 
Station. (XXX-7-8-73), 40-'1. 

Re-or,anisation of R.P.F. to ~her.k 
crime on Railways (XXIX-24-7-
73), ISO. 

Strength of Railway Protection 
Force Bn.d Proportion of "Recruit-ment from Kerala (XXX-7-11-
73). 8'1. 

--- . __ ._---
RAILWAY ROLLING STOCK: 

Controversy on the QUestion of 
Production of Steam LOcomotives. 
(XXIX':"-31-7-73) , 63. . 

Production of Electric and Dieael 
Loccnnotivf:S by Chitwanjan 
Locomotive worQ (XXX-7-8-
73), 67. 

Self-sufficiency achieved in. .Manu-
. facture of Rolling steel, ~qulp

ment (XXX-7-8-73), 117; 
Self-sutliciency in manufacture of 

Raliway rollin, stock equipment 
<XXXI-28-8-73), 138. 

Shortfall in Producjion 01 Diesel 
Locomotives CXXIX-24-7 -73 I, 
171. 

RAILWAY SERVICE COMMISSION: 
Separate Railway Service CCm.uil-

sion for each Zonal RailwolY 
eXX!X-2.-7-73), 190. 

RAlLWAY, SOUTH CENTRAL; 
Stoppage on SOuth Central Rail-

way's Trunk Tramc (St. 
(XXXI-3-907S), 20-23. 

RAILWAY, SOUTH EASTERN; 

Request for Enhanced Rate 01 
Commission on' Sale of Tieketa to 
Agents of pasaeDger Halts. (South 
Eastern Railway) eXXlK"':"31-7-
73), 175-76. 

Separate Railway-High School at 
Jharsaguda on South. Eastern 
Railway eXXXI,...28-1I-73), 109 . 

RAlLWAY STATIONS: 

Arrangements for annOUDCementl 
on Mike at Manvar. JUnction 
Station (XXIX-31-7-nl, 158. 

Conversion of certain balta on 
Gaya Kiul ~t1on into perma-
nent station (Eastern Railway) 
(XXXl,..-.28-8-73), 155., 

Conversion of Sabira Railway Sta-
tion into paaenger halt (XXXl-
28-8-73), 202. 

Development of VarkalaBallway 
Station (Kerala) (XXX-1-1I-73), 
50-Til. ---'.-._ .. 
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RAILWAY STATIONS: contd. 

Extension of over bridge on both 
sides . of platforms at Burhanpur 
Station (Central Railway) 
(XXXI-28-8-73), 10'1. 

Firing at Hind Motor Railway Sta-
tion (Eastern Railway) iJ:l July, 
1973 (XXX-7~B-73), 161-62. 

Fish-plates found removed ne'l!' 
Farsakhera Railway Station, 
Bareilly on 9 .. 6-73), (XXI'X'-Sl-
7-73), 32. 

Flag station at Parkham (North 
Eastern Railways (XXX-7-B-73), 
194_ 

Increase in Halting Time of Trains 
at Falna Slation (XXX-7-B-7SJ, 
212-13. 

Looting of Bijauria Railway Station 
situated between Bareilly and 
Pilibhit (XXXI-2B_B-73), 5-10. 

l.ooting of the SisOuna R:>i!way 
~tation in Moradabad Divls:on 
\XXIV-24-7-73), 15S. 

Malpractices in Railway catering 
Department at Delhi Rorilway 
Station (XXX-7-B-73). 200. 

:Stpresentation made by pUblic for 
linking of Katvi station with 
SitaPur and Sitapur· statiOn with 
Chitrakoot (XXIX-31-7-73). 82. 

Shed on Platforms uL I:l.~arh, 
Eilochpura andJamuna Bridge 
Stations of Agra and construction 
of overbridge at Agra-Idgarh 
Station (XXX-7_8-73l, 191-92_ 

'l'trminal Facilities for Aka19- Rail-
way Station (XXIX-Jl-7-73), 
1'13-74-

Third Railway Terminus 10l" Delhi 
{XXIX-31-7-73}, 154-55. 

Up61'adation of Kurmada~it1 Halt 
t ... Full Station (XXXI-l1-l!-73J, 
:!5-S7. 

aAILWAY STRIKE: 
Ban on strikes in R&ilw8YS 

(XXIX-24-7-'13), 203, 

Loss due to Dislocation of train 
Services as a result of Employees 
Strike (XXIX-,24~7-73), tiS. 

~-------------------------QAILWAYSTRIltJ!: contd. 
Loss to RaUways dUt! to, strike by 

locomen in A~t, 1973, 
(XXXI-2S-S-73), 17~. 

Notices for Nation-wide stJ"ke by 
Railway Employees serv"d by tJl" 
two Federations in ll.aihv£ys 
(XXXI-28-B-7S), 207. 

Debates 
Cu.rren:t strike situation oln the 

Indian Railways (St.) (XXIX-
3.B-73), 243--45. 

Re. Withdrawal of Loc(lmen'. 
strike (XXX-16-B-73), 1~98. 

RAILWAY THEFT(S): 
News Item entitled Gha..iabad Me 

Railway Ke Koy.la Be Gujara 
(XXX-'1-B-73),201. 

Pilfel:ing pf Goods from Railways 
in Collusion with a Se<!tion at 
Railway ltd (XXX--:-7.8-73), 
196-97. 

RAILWAY TRAINS: 
Abolition of De-Luxe, Air-Condi-

tloned. Rajdhani Express Trains 
and Coaches and their conversion 
into third elaucoaches. (~-
7-B-73), 37. 

Adequate liihting arrangement m 
the trains on Ahmedapur-Katwa 
narrow gauge s~tion \XXXI-
28-·B-73}, 114. 

Attaching three bogies to Dehradun 
Express at Faizabad (XXIX-24-
7-73), 58. . 

Collision of Trains at VikhroliSta-
tion (Central Railway) (XXIX-
24-7-73), 64. . . 

Compensation to Families of Per-
sons who may die while travel-
ling on Root-TopS of Trains 
(XXIX-31-7-73) , ~0-41. 

Death of 15 passengers of 28th Up 
Varanasi Express CXXlX-24-7-
73),154. 

Death of Palllengers travellin& on 
roof of VaTanasi Expreu gomg to 
Bombay (XXIX-31-7-73), 88-89. 

Destination of new trains recently 
intrOliuced <XXIX-31-7-7S), 74-
75. -----------------------------c-------
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RAILWAY TRAINS- contd. 

Deterioration in PunctuaUly of 
. Trains '(XXXI-28-8-73J, 21-25. 

Discrepancies in Train Timings 
shown in Latest Published Time-
Tables <XXX-7-S-73), 88-89. 

Dieelisation of Janata TnUn Ser-
vices (XXX-7-S-73), 162. 

Dieselisation of Janata Train Se~
vices (XXX-7-8-73), 182. 

Directions to General Managers re-
garding Punctuality of Trains on 
Suburban Sections eXXXI-28-
S-73>, 180. 

Discontinuing of 71-UP and 72-
DN between Delhi and Mughal-
sarai for Running Super Parcel 
Express eXXX-7-8-73), 12S-29. 

Express train from Jbansi to Alla-
habad via Manikpur on Jhansi-
Kanikpur Line (Central Railway) 
CXXIX-31-7-73), 37. 

Express Train from Purulia to 
Howrah via Bankura and Kharag-
pur CXXXI-21l-8-78), 191. 
In~ in. Robbery in Trains 

(XXIX-31-7-73), 78-79. 
Increasing the speed of Sarju Ex-

prell (XXl~-24-7-73), 56. 
IItlroduction of New Train$ dunng 

1&73-74 (XXX-7-8-73), 42-t8. 
Late running and overcrowding of 

trains on Ahmadpur-Katv:a 
narrow gauge line (XXXI-:l8-I!-
73), 113. 

Late running of 35 UP and 58 Down 
Express Trains (XXXI-28-8-73), 
186. 

Late Runnin. of Trains in Bihar 
(XXlX-24-7-73), 109. 

Late Running of Trains in NCirth 
Eastern Railway (XXJX-24-7-
71),11S-

Late running of trains OIl Barwa-
dih-Dehri and Garhwa Road-
Chopan lines (XXJX-31-7-'l3), 
1,2.5-28. 

LoOting and Molestation of . Women 
Passengers. travelling by MaradB-
bad-AU.arhPaasenger Train 
(Northern Railway) (XXIX-31-

'T-73} , 111-16. 

RAILWAY TRAINS-- contd. 
Looting of paasengel's of Meerut 

Shuttle between Guldhar and 
Ghaziabad (Northern Railw.JY) 
(XXIX-31-7-73), 141-42. 

Loss on Suburban Trains operatin& 
in Metropolitan Cities like Bom-
bay and Calcutta (XXXI-28-8-
73), 28-29. 

Minister's Assurance for Starting a 
Fast Train ?etween Patna and 
MaIda via .1hagalpur Loopline 
and for Starting Assam Mail via 
Bhagalpur Loop eXXX-'1:'S-73), 
S7. 

More Bogies for Agrs Lucknow and 
Agra-Allahabad Train, eXXX-
7-8-73), 192. 

-:Movement of Goods Trafllc on 
CuUack-Paradip Rail Link 
(XXIX-24-7-73), 170. 

Names of Trains from which ~"Ond 
class accommodation h.. been 
withdrawn (XXIX-31-7-73>, 153. 

New Delhi Assam Mail Route via 
Farakka (XXX-7-8-73), 111. 

New mailiExpresa train from 
Ranchi to Delhi through Chunar 
Garb, Chopan. Garhwa Road, 
Barwadih or Dehri Daltonganj 
(XXIX-31-7-73), 126-27. 

New Panenger Train at noon on 
Delhi Moradabad Section, 
Northern Railway (XXXI-28-8-
73), 140. 

P8IlBe1lger train Service between 
Barwadih and Patha or Gomoh 
and Patna (XXXI-28-S-73), 67. 

Passengers TravelliRfl on Roofs of 
Trains eXXIX-24-7-73), 138. 

Proposal for runnin, an expre. 
train from BaraURi to Delhl 
(XXIX-24.;1-73), 1~. 

Purchase of wheel. for UItl in Mine 
Trains of Baal Project (XXlX-
31-7-73), 177-7S. 

Request for East. Trains for Subur-
ban Areas of Delhi (XXXIX-3t-
7-73), U3-14-

Re-routib.g of MallIExpresl . Trains 
to Calcutta from DeIhl and Bom-
bay .. PUs throuah 0iItt. Pala-

-----------------------------------------
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RAILWAY TRAINS- contd. 

mau (Bihar) (XXIX-31-7-73), 
125, 

Re$ervation quota for Dehradun 
Express and Sealdah Express 
Trains fram Faizabad station 
{XXIX-31-7-73), 196.97. 

Robbery in trains in Eastern Rail-
way (XXIX-24-7-73), 89. 

lluniDa of De-luxe or Fast Trains 
between Delhi and Ahmedabad 
on Metre Gauge Line (XXX-7-
8-73), 2.02-03. 

Running of the V.eat Coast Ex-
press (XXIX-31-7-73), 60. 

Steps taken to avoid late running 
of 55-UP Express Train for 
Hapur (XXXI-28-8-73l, 141. 

Supply of Water and Electricity to 
corlches of various .MaillExpress 
Trains (XXIX-31-7-73), 1-4. 

Suspension of express trains 
(XXIX-31-7-73), 76. 

SUspension of Passenger and Goods 
Trains due to shortage of coal 
(XXX-7-8-73l, 115-16. 

Trains cancelled due to Loco staff 
Strike and conserving stock, of 
coal (XXIX-24-7-73l, 199. 

Train Services RUn by T.A. Units 
in Northeast Frontier Railway in 
June. 1973 (XXlX-24-7-731, 194. 

RAILWAY WAGONS: 
Accumulation of Timber and 

Bamboo in Sbahdol due to non-
availability of wagons (XXXI-
28-8-73). 110. 

Allotment of Wagons for Movement 
of Goods from Quilon station 
(XXIX-24-7-73), 190. 

Bangladean Governmeni's order for 
supply of Railway Wagons 
(XXX-IO-B-73l, 59-60. 

Capacity of Waion Building 
Industry in Public and Private 
Sectors (XXIX-24-7-73), Bl. 

Demand for Wagons for Transporta.. 
lion of Goods (XXIX-24.7-73), 
85~ 

Entry in Daily Chart of Arrival of 
Goods Wagons and supply Posi.-
tI.on at Major stations (XXX-
7-8-73), 107. 

RAILWAY TRAINS- COfttd. 
Export of Railway Wqonsto Po.. 

land (XXXl-24-B-73). 129. 
Full supply of Wagons to Railway 

(XXX-7 .. 8-73). 133-34. 
Increased Manufacturing of Wagons 

in Public and Private sector 
(XXX-7-B-73), 7s..79. 

Lack of wagons hits Bentonite 
movement (XXIX-31-7.'l3). 77-
78. 

New Railway Wagon· Fac.ory in 
Kerala (XXIX.......;24·7 .. 73). 173. 

News Report Captioned 
Shortage Hits Coal 
(XXIV-24-7 .. 73). 133. 

Wllgon 
Delivery 

Recovery of 287 .smoke 
from a wagon sent to 

. Bombs 
Indian 

factory explosives fertilisers 
(XXIX-31-7-73), 38. 

Request by East Nimar District 
Chgmber of Commerce (M.P.) 
for prompt supply of wagons 
(XXX-7-B-'l3), 91-72. 

Requirement and Availability of 
Wagons for Transportation of 
foods (XXIX-31-7-73). 156-57. 

Shortage of Railway Wagons for 
MoVement Of Goods (XXX-7-s.. 
73 l. 105-06. 

Steps taken' to meet Wagon Short-
age in southern and south cent-
ral Railways (XXIX-24.,7-73), 
83. . 

Supply of Wagons at Agra against 
Traders demand at Mathiua 
(XXVI-24-7 .. 73). 85. 

Supply of Wll'1.onsto Railways by 
the Six Wagon manufacturing 
units (XXX--:-7.8-'13).20s-04. 

Supply of Railway Wagons to 
Zambia (XXX-IO-&"73), 57-58. 

Time-limit fOr supply ot wagons 
(XXIX-31 .. 7-73), 92. 

Debates 
Non-avail~bi1ity of wagon.~ in 

Kerala (Rule 377) (X)O{I-23·a.. 
73), 20B-09. ---_._-_. __ .. _ .. _ .. ._.--'-_ .... - ....... _ .•.. _-_. __ .. _-----
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RAILWAY, 'WESTUN: 

Complaints about non.-payment and 
with-hokling Of payment to 
workers on Ajmer Division 
(Western Railway) (XXIX-
3J-7h73),HS. 

'Derailment of Passenger. Train 
between Malhargarh and Harkia-
khal stations (Western Railway) 
(XXIX-3I..7-73), 167, 

Malprac:ice in third class reserva-
tions in Western and Eastern 
Railways (.XXIX-3l-7 .. 73), 188-
89 . 

. Microwave .system in major cities on 
Western Railway from Bombay 
to Batlam (XXX 7-8-73), 65-66. 

Policy ot Transfer and posting of 
Travelling Inspectors of Accounts 
on Western Railway (XXIX-
31-7-73), 411-46. 

lte1tresentation regarding Trade 
Test for pGIft Of bi&'hly Uilled car-
penters Grade' II, Workshop, 
Ajmer (Western Railway). 
(XXIX-:-31-7 .. 73), 48. 

Debate. 

CoUiaion Of TmDl on. Western 
Railway station (XXIX-23-7-
73), 259-60. 

RAILWAY WORKSHOPS: 

Setting qpot broad .caugc work.. 
shop at Sonpur (XXX~7-8-73), 
76. 

RAILWAY WORKSHOP(S): 

Submission of Report of Dr. Raj .. 
Dl8JlIUI1' Committee· re: review-
ing of present legislaUona, re-
depolits, loans and advances etc. 
(XXVU-3,..8-73). 103. 

RAJASTHAN: 

Arrears of In.come-lax abOve Ra. 
1 lakh against firms in Ra,lasthan. 
(XXXI-:-31-11..73), 176-77-

Anears~~~etaxomNn~g 
against industrialists in Rajas-
than (XXX-17~73), 162. 

RAJASTHAN: eontd. 
Delay in payment to small units in 

Rajasthan by big industrial 
Houses (XXXJ-29-8-73). 203. 

Detection of Unauthorised Tele-
phone calls at Pali (Rajasthan) 
(XXX-8-S-73) ,84. 

Development of Pali District in 
Rajasthan (XXIX - 25-7-73>-
80-81. 

Encounters between Pak Muja-
bids and B. S. F. patrol in Rajas-
than village (XXIX-I_8-7!), 
61. 

Estimate copper deosit at Dariba 
(Alwar Rajasthan) (XXX-

I6-S-73), 122. 
Famine condition in Rajasthan and 

Centr9.1 relief therefor (XXIX-
23-7':'73), 54-55. 

Finananeial Assistance for the 
House Building Societies in 
Rajasthan for Scheduled Castes 
and Scheduled Tribes (XXX-
22-8-'13), .86. 

Finaneial Assistance 10 Landless 
Workers to construct houses 
in Rajasthan (XXX-6-8-73), 
197-99. 

Financial. Assistance to Rajasthan 
for writing oft Loans given to 
War hit Workers (XXX-16-8-
73), 56. 

Foodgrains provided to Raj.asthan 
during 1973. (JQCX-&.8-73), 197 

Formulation of a Scheme to speed 
up pace of progress on Rajasthan 
Canal (XXXI-2&-S-73), 1-5. 

Hampering of Progress in back.. 
ward areas of Rajasthan as a re-
sult of increase in inte!'est rates 
of IDBI pOCXt-24-S.73), 137. 

Implementation of Major Irrigation 
Schemes of Rajasthan (XXXI-
28-&.73), 104. 

Inspection of a Prototype or scooter 
produced at Alwar (Rajal;than) 
(XXIX-26-7-73), 1i5-56. 

Loan tc Rajasthan 'for setting up 
imall unitt in . J aipur District 
<XXXI-29-S-73) ,203. 
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RAJASTHAN: contd. 

Pending applications for Indus~rial 
Licences from Rajasthan. 
XXIX-25-7_7S), 48._ 

Plan serit by Rajasthan for im-
proving economic condition of 
Desert Districts in Rajasthan 
(~--20-7-73), 68-69. 

Proposal for Tractor Factory in 
Rajasthan (XXX-9-B-7S), 66_67. 
Proposal to set up a Nationl De-
sert Park in Bikaner-Jaisalmer-
Banner Areas of Rajasthan 
(XXXI_SI-8_7S), U13. 

Proposal to Write History of Rajas-
than (XXIX-23-7 .. 73), 9S. 

Rajasthan FlI'Ctories facing closure 
due to non-availability of -coal 
(XXX-16-S-73), 12l. 

Request - -for Technical help from 
Australia for development of Raj-
asthan desert (XXX-20-8-7S), 
173-74. 

Request from Rajasthan Government 
for location of a Fertilizer Plant 
in Rajasthan (XXXI-28-8-'7S). 
3'1 

Resettlement of Oustees of Pong 
Dam in Rajastban (XXIX-
31-'7-73), 114-15. 

Schemes regarding expansion of 
Bhopal, Rajpur and Jalalpore 
Airports (XXX-IO-S_73), 43-44. 

Shortage of water in Rajasthan 
Canal Bhakra Canal and Ganga 
Canal in District Shriganga Na-
gar (Rajasthan) (XXXI-28.-8-
73), 190. 

Small Scale irrigation .programme 
Of Rajasthan (XXX-6-S-73), 192. 

Supply of cement to Rajasthan 
(XXX-&.S-73), 138-39. 

Supply of -Paddy to Rajasthan 
CXXXI~27-8-73), 179. 

SuPPly of power to Rajasthan 
from- Badarpur Thermal Power 
Station (XXXI--28.-8-7S). 193. 

RAJASTHAN ATDNnC POWER 
PROJECTS: 
Need for Additional upg:-ading and 

purification plants lo_r Rajasthan 

RAJASTHAN ATOMIC POWER PRO-
JECTS-contd. 

Atomic Power Pr~ject· and Mad-
ras Atomic Power Proj'ect (XXX-
8-8-73), 31-32. 

Debate. 
Rajasthan State Employees' Strike. 

(XXIX-24-7-73), 241-42. 

RAJASTHAN CANAL: 

Construction of Rajasthan 
(XXX-7-8-73), 183_84. 

Canal 

ContrIbution by International 
Agency towards the Construction 
ot Rajasthan Canal (XXXI-
28-8-73), 194. 

RAJYA SABHA SECRETARIAT; 

Announcement reo appointment of 
a Committee of Parliament to 
consider the question of Pay str-
ucture etc. of the staff of Rajya 
Sil'hha and Lok Sabha Secretariat 
(XXX-lS-8-7S), 358-59. 

RAM CHARIT MANAS: 
Fourth Ceil.tenarv Celebration of 

Ram Charit Manao (XXX-13_S-
73), 134. 

RAMACHANDRAN M. G. 
Arrears of Income..tax -and Wealth-

Tax against Shri M.:G. _ Ram-
8Dhandran (XXX-IO-8-73), 149-
50. 

Case of violation: at foreign Ech-
ange Regulations against Shri 
M G. Ramachandran (XXX-
22-8-'13), 8O-S1. .. 

RANCH! 

Proposal to Start CommeJ'cial 
Broadcasting service from A.I.R. 
RanC'hl (XXIX-l:'8-73), 174 . 

RARE EARTHS CHLORIDE: 

Produc1on of Rare Earths chloride.. 
at Alway Plant Of Indian . Rare 
earths. _ (XXX-22-S-73), 52:-53. 

RASHTRIY A SANSKRIT SANS-
THAN: 

Full time Director of 
Sanskrit Sansthan 
6-8-73), 61: 

Rashtriya 
(xxx-

----.--.. -.----.-.--------.-.-.--~- -------_._------
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RATIONING:' 

Cancellation of Permits of Ration 
, shops in Delhi because of Irregu-

larities committed (XXlX-30-7-
73). 114. 

Free Ration to Army Commissioned 
Officers in peliceareas (XXXI-
30...S-73), 54-55. 

Per capita ration given in States 
(XXIX-23-7-73), 205. 

Providing free ration or essential 
commodities at cheap rates to 
weaker sections especially aari-
cultural workers in rural areas. 
(XXX-17-B-73), 139. 

Rationing on the HOUSing space in 
Metropolitan 'Cities. (XXX-
6-8-73), 99. 

Debates 

Deteriorating Ratipning conditions 
in Ketala (HAH Dill.) (XXXI-
27-S-73). 351 .. 68. 

RA TNAGIRI HARBOUR: 
Extension of Break Water wall in 

Ratnagiri Harbour to obtain 
Tranquility (XXX-6-8-73), lS9-
90. 

.RAW MATERIALS: 
Allocation of Raw Ma~erial Of HSL 
, to (i) Billet Re. rollers (ii) S.H. 

M. A. re-roller (iii) Secondary 
Re.rollers (XXXI--ao-B-'I3), 180. 
31. 

Export of Raw Material and Half 
Furnished Goods by Mis Kores 
India Lt. eXXX-17-8-73), 147 .. 48 

Import of Raw Material 1m 'the 
J:xpansion of Industries dUring 
1973-74 eXXIX--3·8-73), '1O-7l. 

Price of Raw Materiala (XXIX-
25-7-73), 29..30. 

SJ:iortage Of Raw Materials in 
8mallSeale Inttustries, Bihar. 
<XXIX-25-7-73), 108-10. 

RAW.ALPINDI: 

Talks in Rawalpindi on, Indo-Bang-
ladesh Joint ,Declaration (st. ) 
(XXIX-~8-73). 238-311. 

-------------
RAYON MILLS: 

Compensation Paid for aCeidents 
in Rayon Mills in the ~untry 
(XXIX--3-B-73), SZ-,54. ' 

REACTORS: 

Designing of Reactors. (XXX-&-8-
73) 99-100. 

RED CROSS: 

Visit of Red Cross toP.O.Ws. 
camps (XXX-9-S_73), S3. 

REFRIGERATORS: 

Export of Refrigerators (XXXI-
24-1'~ 73), 1'50. 

REFUGEE(S) : 

Association of former B,S.F. Cam-
mandant with Cooch Behar 

. Refugee Service <XXrX-25-7 .. 
73'1, 13~. 

New-Migrant Camps in Tripura 
(JCXJJC--26-7-73), 128--29. 

Rehabilitation of Refugees from 
former "East Pakistan". (XXIX-
2-P..-73), 132-33. 

'Refugee settlers in Mana Camps 
in Madhya Pradesh (XXX-9-P"-
73). 155-56. 

Rehabili alion of Tibetan Refugee 
victims Of Fire in Delhi. (XXXI-
so...8-73). 72. 

See also "Displaced Persons" 

RF.GIONAL LANGUAGES: 

Number of Regional Languages in 
whiCh the programme (Today in 
Parliament) is Broadcast. 
(XXIV-25-7-73), 206 .. 

REGIONAL RESEARCH LABORA-
TORY: HYDERABAD: 
Process De\'eloped by Regional Re-

search Laboratory, Hyderabad 
for manufacture of Carbon from 
rilie HUsk. qtXIX--2fi,.7-73), 146 

REHABILITATION: 

Rebabilltation: of Disabled Army 
PersOnnel of 1965 War (XXX--9-
8-73), 112. 

--------,---------_ .. _.- .---.- --"--'-" 
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REHABILITATION: 
Rehabiliation of perBons displa-

ced trom Indo-Bangladesh and 
Indo-Pakistan Bo{ders (XXX--
9~8-73). 176-77. 

Rehabilitation of Persons uprooted 
due to War in Jammu. and Kash-
mir (XXlX-26-7 .. 73). -35-86. 

Schemes for rehabilita' ion of 
Tibetan ·Refug~s (XXX-16-8-73), 

83-84. 
Steps taken to rehabilitate people 

ailleted by Indo-Pak War 
(lCKJe-g-B-73), 111-12. 

REHASIUTATION INDUSTRIES 
CORPORATION: 
Investmenta made in Rehabilitation 

Indu~tries .Corporation (XXIX-
-2..8-73), 129-30. 

RELIBF WORKS: 

Emergency Plan tor Reliel during 
Natural Calamitiet tXXIX--l-
8-73), 109. 

Relief Operation in Tripura. 
(XXX-6-B-73), 69-'10. 

RELIGIONS CONVERSIONS: 

Forced conversion t.o chrL<;tianity by 
management of Winberg Allen 
School Mussol'sie, (XXX-8-8-
'73). 62. 

RENT CONl'ROL: 
Imposition of Rent (.'<lntrol Delhi on 

Houses whose costs have been 
realiaed by landlords (XXIX-
30-7S!). 107 .. 

REPATRIATES: 
GUjarat Scheme 

from Uganda 
118-111. 

for Repatriate. 
(XXIX-26-7~73). 

Indian repatriates trom African 
Countries <XXX-16-8-'13) 71. 

Number ot Indian. British and 
Uganda Pa.~sport Holders who 
have Repartrlated from Uganda 
lIII'anted Em~leDcy Certificates 
(XXIX-26-'1-73). 73. 

·Number of Men, women and Chil-
dren Repatriated by Pakistan to 
India (XXX-ItI-8-7S). 175. 

REHABILITATION: 
Rehabilitation of Indian. l'epatn... 

ted tromSri Lanka (XXx--e-B-
'13), 12,.13. . 

Resettlemeat ot Repatraites· from 
Uganda (XXIX-24-7-73), !HI. 

Sett1em~nl ot Pcoper.ty CIUDa at 
Repatriates trom Ucanda 
(XXIX-2&..7-73), 118. 

REPoRTS: 

Publication at Report o/. Supr 
Industries Enlluiry CommJ.ion. 
(XXX-ZO-3-73), 1M. 

lta:ommendatiODS of the N. K. Chat-
terji committee Beponre.: em-
ployment in film indUl$ry (XXI-
X-1-8-7S), so. 

Report of Bonua Brtiew .~ 
(XX'XI-ao..8-T3), 4:7. 

Report of Enquiry Comm!Ie1on Into 
tbe AIfa1rs. of National Institute of 
DeaiJrnI, Ahmedabad (XXX-U-
8-0), 10-14. 

Report of Gajendragaddkar Inq,uirJ' 
Committee (XXIX-23-' -13) , 
22'7. 

Report of National CO!I1lXliIaion 011 
Agrlculure on Development of 
vtllages IUld Command Area (X-
XX-8-3-,73), to-ln. 

Report of Magjeterial Enquiry into 
the causes of Ihahdara disturban-
ces (XXIX-25-7-1a). 88. 

Report of Sub-Group on Central 
Secto.r Roads in Flfth Plan 
(XXX-6-8-73). 90. 

Report of the task force OD. reTiew 
of the special lIC'hemes in Rural 
Aree. (XXIX-211-7-'7S), .... 1 •. 

Report of UNO ExPert on Develop-
ment of Indian National Scientific 
Doccumentation Centre as a Co-
orddinatlng National InfonDation 
Centre (XXI'X-I-8-73), 33.14. 

Report of the working group em plan 
let up by E%pert Committee on 
unemployment (~-'l-'1I), 
1'17-79. 

---------- _._: ----.-'"~- ---._------_._ •... _-----
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REPORTS: 
Four Interim Reports of National 

Commission on A,riculure and 
Summary of Important Recom-
mendationsmade therein. (St) 
<XXX-16-'-'13), 188-10. 

MaUer under 1't.ule 377 Failure of 
Government te lay on the TalDle 
Reports of the Tarif'f Commission 
(XXIX-27-7-73), 261-iB. 

P.ay Commissien Report (XXIX-24-
7-73), 256-58. 

Re. Report of the }lay Cemmission 
(XXIX-26-7-73 > , 222-2t. 

Replies to recommendations contain-
ed in Chapter V of Eighteenth Re-
ports of Committee On welfare of 
S.C .• S.T. (St.) (XXIX-27-7-
73). 25S--58. 

Report of Tariff Commissien on fair 
sellinc prices 01 synthetic rubber 

(XXIX-27-7-'13), 26t. 
Report of Tairilf Commission Gn 

price-structure of Beta O'1y Napt-
hoic Acid (XXIX-27-7-73), 269-
'10. 

Report of tlae Third Central Pay 
commission (Dis) (XXX-16-8-
'13), 235-36i. 

REPUBLIC DAY PAllADE: 

Tickets' for Republic Day Parade 
(XXIX-26-7.'13), 1 BO-81. 

HE-ROLLING MILLS: 

Re-rolling Mills in India (XXX-g-
8-73), 1st. 

llESEARCH AND DEVELOPMENT: 

separate Calls for Research anti 
Development (XXIX-I-8-:l3>, 38. 

RESEARCH SCHOLARS~: 

Researcb scholarships by U.G.C. (X-
XX-13-8-73>, 103-04. 

RESERVE BANK OF INDIA: 

Alle.-ed ,attempt by Reserve Bank of 
India to create chaos; in Banking 
Transactions and Prass blame to 
Tamil Nadu Bank Employees Fe-
deration eXXX-17-B-'l3), 37. 

RESERVE BANK OF INDIA-contd. 
Amount given by R.B.l to L'ind 

Mo\·tgage Bank of Advancing 
Credit to Tribal People exxx-
13-8-73), 62. 

Announcement by RBI prohibiting 
acceptance of Fresh Deposits by 
Gujarat Saving Unit Private Ltd 
<XXX-17-B-73), 167-6B. 

Censtruction of regional office of 
Reserve Bank of India ,at Bhu-
baneswar (XXX-IO-B-'73), 144, 

Control 01 Reserve Bank over cor-
porate non-Banking Companies 
(XXX-IO-B-73), 93-96. 

Financial assistance to cooprative 
agricultueral and industrial sec-
tors by RBI in Bihar (XXX-
13-8-73), 59-61. 

Findings of the inspection conducted 
by RBI into Head office and Bran-
ches of State of Bikaner and Jai-
pur (XXIX-27-'l-73), 4B. 

Fire in Building of Reserve Bank at 
Bombay (XXIX-2'l-7-73), 39. 

Grant of loan by RBI to make Avai-
lable Agricultural material to far-
mers of Bihar (JffOC-17-8-73), 
125-26. 

Increase in Overtime work in Re-
5el'Ve Bank of India (XXIX-3-8-
73). 122. 

Loan b~\'en to foodgrain dealers un-
der Directions of Reserve Bank of 
India eXXIX-3.B-7S), 213-15. 

Overdrafts by State~ f):'. RBI (XX-
IX-27-7-73J. 174. 

Pet':entlti(e of Harijam eO"' ::>loyed 
by Nn'ionalised Bal'.k~. HHI and 
other Finandal In:::tiutions 
(XXX-17-B-73), 178_79. 

Proposed Amendment in Reserve 
Bank of India Act (XXX-17-B-
73),82-83. 

Providing of Financial Assistance 
by Reserve Bank to cooperative, 
Agricutural and-' Indusrial Sec-
tors eXXXr-24-B-73), 210. 

ReBe-tion of Government to the news 
itm GlIption R,B.!. Blames Govern-
ment exx!X-3-B.'13), 11'7-18. 



SUBJECT lNDI!X ----_ .. --_._--_. -_ .. _-_ .. _-_ ... - -------
RESERVE BANK OF INDIA-contd. 

Reinstating of Class IV employees 
of Reserve Bank of India in Patna 
(XXIX-31-B-73), 77-78. 

Reserve Bank Bullet's Allegation 
regarding defidt Financing in 
1972-73 (XXX-I0-B-73). 150 .5l. 

R. B I.'s scheme for conversion of 
short term loans advanced to 
Agriculturalists into medium 
term loans (XXXI- 31-8-73), 
191-92. 

R. B. I. Study to Eliminate Fraud On 
~anks (XXIX-3-B':73), 84-85. 

Study of the Overdues of the Three-
Tier co-operative Credit system 
by Reserve Bank of India 
(XXXI-27-B-73), 70. 

Submission of a Memorandum by a 
Delegation to Governor of RBI in 
Bombay (XXIX-3-B-73), 202-03. 

Withdrawal by Reserve Bank of 
Existing comessionary Refinance 
entitl!!ments at Bank Rate 
(XXX-IO-B-73), 71-72. 

RESOl.UTION (5): 

Continuance of Proclam,ation in res-
pect of Andhra Pradesh (Res) 
(XXX-16-8-73), 228-35. 

Continuance of Proclamation in Res-
pect of Manipur (Res) (XX-
X-20-B-73), 328-66. 

Continuance of proclamation in res-
pect of Orissa (Res) (XXX-20-
B-73), 366-92. (XXX-22-8-73). 
235-36, 242-91. 

Declaration of present Lok Sabha as 
a Constuent Assembly and fram-
ing of a new Constitution (XX-
X--17-B-73), 350. (XXXI-31-8-
73) ,297-363. 

Establishment of Convention when 
Government should resign (XX-
XI-31-B-73), 368-69. 

Fixation of Maximum Amount of 
Loan for OriSsa State Electricity 
Board (XXX-22-B-73), 291-314. 

Ownership of Newspapers and News 
Agencies (XXIX-3-B-73), 3]!;-
-29. (XXX-17-8-73), 2B0-350. 

Pea~ant Doctors-Withdrawn (XXl-
X-8-B-73), 271-315. 

RESOLUTION(S): 
Proclamation in relation to Uttar 

P1i1Idesh (Res) (XXX-7-8-73). 
310-343. (XXX-8-8-73), 278-
393. (XXX- 9-8-73), 203--6'5. 

RICE: 

Cost of cultivation ot Rice (XXI-
X-23-7-73), 207. 

Estimate Of Rice Production in the 
Country (XXX-20-8-73), 207. 

Increase in quantity ot Rice AUet-
ment to West Bengal (XXX-20-
B-73) , 209. 

Money required for payment to 
Cultivators tor purchase of Rice 
consequment on Rice Trade 
Take-over (XXXI-27-B-73), 
26-30. 

Presons renderd unemployed due to 
take over ot Wholesale Trade in 
Wheat and Rice (XXX-13-8-73), 
177. 

Rice subsidy liven to IC.allbmir and 
other States (XXX-20~8-73), 127. 

Rice supplied to Keral. during last 
three months (XXIX-30-7-73), 
36. 

Shortag'!! of Rice in Tamil Nadu 
(XXIX-23-7-73), 7 ... 

Shrinkage in Acreage of Wheat and 
Rice (XXX-13-B-73), 202. 

Supply of Surplus Rice for Tamil 
Nadu to Kerala (XXIX-23-7-73), 
172. 

Wheat and rice in short supply in 
the country (XXX-13-B-73), 80. 

Debates 

Re: Motion for Adjournment (Vio-
lation of assurance on take OVer of 
whole-sale trade in Rice)· (XX-
XI-3~9-73), 1-:-13. 

Re. quality of wheat and rice supp-
lied in Maharashtra (XXX-
6-8-73), 269-72. 

Reported Retusal by Port and Dock 
Workers' Federation to load rice 
and groundnuts on ships ·bound 
for foreign countries. (CA) (XX-· 
X-7-B-73), 21(---38. 



_ ... _--_ .. _----_ ... -..... ---_.- .-_ •... __ .. ~-.-... --.--. 
Debates I 

Take-Over of whGle-aalek4lde in I 
riee (St) (XXXI-I-e-7J), 177-. I 
'18. I 

RICE MILLS: 

Nationalisation of Rice Kills <XX-
X-13-8-'13), 18'1'-88. 

BIGS: 

~ purchased for Tube Well Pro,-
ra!:nme in Tripura (XXX-6_B-
'73). 145. . 

Steps to meet Shortage of Rigs in 
the country (XXIX -26-7-ft), 
1211. 

RIOTS: 

~port .on FerozabM 'BIld Varanasi 
Wots (XXX-22-8-73), 204 •• 

Supply of New Teargas Grenades to 
States to Control Rioti . (XXI-
X-l-8-'13), 139. 

.B1n4ustao Aotibiotic:s Plant at Ris-
hikesb. running.at lou '(XXX-

• -28-8_73), 97. 

RIVER (S): 

State ao\'errimeDta .coDUDell1:8 on 
~'Qter grid linking· Ganges with 
CallVer"y (XXIX-M-'1-7l1), 103. 

I 
I 
I 
! Survey of pollution of river .basiOl I 

by the Central Public Health En- '1 
.,u..eermQ Organisation (XXI-
x.-ao-"-~lI),lt3. , 

I Takeover of Inter. State River (X-
XX-'1-8-711), 132-133. 

Utilization of Waters ot West Flow-
. ingJUvers of Western Ghats 

(XXX-7-8-13), 18f-88. 

JU\1n PBO.JECTS: 
Benefit under. IDdo-NtPal Soint 

River Proje~ts (XXIX~24-7·73), 
102. -

kempUon of :beoiRd River Project 
in Jtt:ahataahtrafrom beneflt-ra~10 
condJtion. (XJOX-31-7-'13), &9-80. 

I 

-1 

I 

IUVER-WATER DISPUTES: 
Consideration of Wancboo' Cam-

mittee RePOrt by Tribunal Appoin-
ted to 10 into the rived w,ater dis-
PUte among Andhra Pradesh. MY-
sore and Maharashtra' (XXlX-
24-5-73), 103. 

Progreu made by the Tribunal on 
River Disputes among Andhra 
Pradesh J4Y80re BDd .K.aharuhtra 
(XXIX-Z4-7-'13>, i04. 

Request to Prime Minister by ),(P. 
for'lettlement of Bone River Water 
Diapute (XXIX-31-7-73), 60-111. 

ROADS: 
Allocation lor Development of Roads 

in Tribal Areas during the Fifth 
Plan (XXXI-27-8-73) ,96. 

Amount provided to Ma4hYa Pradelh 
for Construction of Boads in 
Fourth Five Year Plan (XXX-
20-8-73), '19-80. 

Amount &IlDCtioned IUId expenditure 
on road conaf;ruction and minor 
irrigation under Crash Program-
me (XXX-13-B-73>, 205. 

Complition of Manali-Leh Road 
(XX%X-2tl-7-'13), 182-83. 

Names lind Kilometera~ of Roa~ 
under construction by Border 
Roads Division (XXX!:...2S-8-7S). 
1~1-51. 

'Pucca' Roads for Andrews Ganj 
Market, New Deihl (XXX-
20-8-73), 81. 

Roads constructed in JbaNi DYtrict 
of lJundelkhand (XXX-20-8-7Sl, 
176. 

Report ot Sub--Group on Central 
Sector Roads. ill Fifth Plan (XXX 
-06-8-73>, 90. 

Strategic Hill Road on Nepal Bor-
der (XXIX-2tl-'M3) "e-.7. 

Takf! over Of Ropar-Hollhiapur-
Poathankot Road u National Hicb-
way (XX:X~20-8-78), 18S-88~ 

ROAD TRANSPORT ORGANISA-
TIONS: 

Scheme far Zspansion ot Public 
Seetor Road Tranaport Origanisa-
tion Working in States (XXX-
13-8-'13), 88-80. 



ROCHE, MIS: 
Repatdation of Profits. Dividend., 

Royalties etc. by MIs Roche, a 
Drug Manufacturing Firm 
(XXIX-31-'1-'m, 38-39. 

ROCKET(S): 

Increase in production Of Rocket 
Propel1mts to Attain seU-suf!lci-
enoe (XXXI-29;.8-'13), 108. 

Test Fire of 3GOO Kg. liquid Rocket 
(}(XJ{I-29-B-'1S), 148. 

ROSE WOOD: 
Boosting l:xport of Rose Wood and 

Sand'Ji Wood (XXX-I0~8-73), 
18'1. 

Export ot RosewoOd by Kerala Gov-
ernment (XXIX-27-'1-'13), "1. 

ROURKEL\ STEEL PLANT: ! 
Alleged business transaetions by /' 

Officers of Rourkela Sateel Plant 
with the Steel Plant on behalf of I 
their relations (XXX-9:S-7S), 
182-83. 

Examiml'tion of beek capacity of 
Rourkela and Durgapur by a 
team of Steel Authority of Tndia ! 
(XXX-9-B-73), 1~-31. 

Genel'al Manager, Rourkela Ste!.'l 
Plant Relieving himself of--' Ad-
miniitrative Work to Divel:t Full 
~ttention to Production (XXX-
If1:..8-73), 1(8. 

Implement 'toPersoDl Displaced on 
. accouut, Of Setting U!> of Ro~kela 
'Steel Plant (XXXI-30-B-'l3), 93. 

Increise in Production of 'Rourke)a 
Sted Piant during 1972-73 
(XXX-16-B-73), 1(7-.s, 

Installed book capacity and produc-
tion ot Durgapur and Rourkeb 
Steel Plants (XXX-9-8-73), 
128-30. 

I 
! 

ROURKELA STEEL PLANT: ccmtd. 
Responsibiity of Peer ProckuIUon, of 

of Rourkela Steel Plant (XXX-
16-B-73), (6. 

RB. 80 ct'Of'e Expcmsioa ICltemei fOr 
Rourkela Steel Plant '(XXXI-
30-8-'13), 9S. 

Steps"' to make good loss in PfGCIuc-
tion ill. Rourkela ,~ 'Plant 
(}(XJC--9-S-73). 107. 

DeHfe. 
Correction of AnsWt!l' toUSQ No. 

111611 dated 29-7-'13 'I'fl. purchase of 
Lime Stone for Rourk.la Steel 
Plant (XXIX.-26-7-'l3). 1\15-98. 

ROYALTY; 
Incllllion 01 ClaUIe stipulating 

RQyalty p!lyable for J'oreip,Col-
laboratWR Agreement far 1lIe of, 
Patent Righta <xxtx-2II-'1-'1S>. 
54:-56. 

Payment of Royalty to Gramophone 
companies for playing their rt'-
cords in the Radio' Propammes 
(XXX-22,.8-73), IIJ-2J. 

RUBBER: 
All India Rub~ Association'. ,Op-

po!l.itian to Government's mo'Ve to 
Export Natural Rubber (XXIX-
3-8-'13), 1-11. . " 

Export of Natural Rubber to relieve 
Rubber Industry (XXIX--
27-'1-'13), 34. 

Export of Rubber 
180. 

(XXIX3-8-78) • 

J'illltDcial asmtaace b7 the, planta-
tioo corparatiol'l of~' State 
for cultivation of Rubber (XXX-
10-8-73), 49-110. ' 

Fixillg pricea of II!Jlltheti~ rubber 
(XXXI-SI-8-'Il), 1~. 

bnport of Rllbber (JOQX.-I ..... '11) 
198. 

RUBBER BOARD: 
Mishap in the Open Hearth Furnace i 

of RfJul'kela Steel Plant on J 8th I 
JUly, 1973 (XXX--16-8-73) 45- I 
46. ' I Payment of BoDua 10 Ruw.rBm-

ployees (XXX-l'1-Bo-'13).4.8. ' 
Recruitment of J.ocal people against ," 

Posts. carrying Pay up to ,R!. 500 I :RUBY R~ WORKS (P) LTD.: 
p.m. In RoUI'.kela Steel PLant, Detault of E. P. F. by R~ RUbber 
~~~8-7~), 88-811. _______ 1 __ Works Private Limit~ Changa--------- --- -



RUBBER BOARD: COt~td. 

nacbesy. Kerala (XXX-16-8-73). 
~'1. 

RURAL AREAS: 
'Peasant Docton.-Withdrawn (Res) 

{XXIX-3.8.'13),2'11-315. 
RUMANIA: 

Planninc lIIiDister's visit to 
Rumania (XXIX->2-8-'13), 68. 

Settinl up of Joint Body on Econo-
mic and Technical co-operation 
between India and Rumania 
(XXXI-23-8-'13), 112-'13., 

RUPEE: 
Floatation of rupee in context of 

International mone~ crisis 
(XXX-IO-8-73). lU. 

Impact of Revaluation of West 
German mark on Indian Rupee 
(XXIX-3-8-'13). 9'1-98. 

Trouble in Rupee Trade between 
India and Bangladesh (XXX-
11-8-'13), 69-'10. 

RURAL AREAS: 
Basis for openinl and closini of Post 

omces in vllla,es (XXX-8-B-'13). 
133-38. 

Constrootion of Houses for Landless 
labourers and Harij,ans in Rural 
Areas during 19'1S-7~ (XXX-
20-8-73), 12~25. 

Distribution of Inferior Quauty 
Cloth in Rural Areas (XXX-
10-1-73), 152-53. 

HoUSinl Projects for Weaker Sec-
tions' of the Population under 
Crash Pro~ for Rual Em-
ployment (XXXI-27-8-'13), 164. 

InstaUaiion of serVice st.atlon for 
Tractor and other . Alricultural 

Implements in Rural areas 
<XXX-13-8-T3), 219.20. 

Libary Facllies in Rural Areas 
(XXX-la-8-73), 141--i2. 

lIanint of Post ofllces in Rural Areas 
(XXX-22-8-73), 138-39. 

Medical care for villaQes <XXX-13-
9-'1'3). 28-29. 

Minimum and Maximum limits of 
Rural and Urbar Income (XXI-
X-27·'z.?I), 174, 

RURAL AREAS: cOlltd. 

Ne·w Policy for ,Extending Medical 
Facilties in Rural Areas (XX-
X-6-B-73), 154-55. 

Plan to provide employment to edu-
cated unemployed in Rural Areas 
(XXX-8-B-73), SO-81. 

Progress of Rural Industries Project 
In U.P. (XXIX-1-8-73). 155-56, 

PrOVisiOn of Essential Consumer 
Goods at low Prices to people 
living on Property line in Rural 
Areas (XXIX-l-B-73), 30-33. 

Recovery of Beautification, Levy 
an:!. Village Re-Development 
Charges (XXX-20-B-73), 116-17. 

Report of the task force on review 
of the special schemes in 
Rural Areas <XXIX-25-7-73>. 
99-100, 

Rural Engineering Service Scheme 
for Madhya Pradesh to make Pan-
chayati Raj a success (XXIX-1-
B-73), 143. 

Scheme of integrated rural develop-
ment (XXX-13_8-73), 71. 

Scrapping of crash Programme for 
Rural employment during flfth 
Plan (XXXI-27-B-'13), 125. 

Shelving of Recommendations ot. 
Bankinf,' Commission in regard to 
Creation of a Rural Banlmg 
Framework (XXIX-3-8-73), 40. 

RURAL ELECTRIFICATION: 
Assistance tor New Projects for 

Rural· Electrification <XXIX-3l. 
7.73). U2-43. 

Assistance to West Bengal for Rural 
Electrification (XXIX-31-'7-'13) , 
85~86. 

Centrally Sponsored Schemes under-
taken in Orissa under Rural 
Electrification Programme (XX-
IX-31-7-73), 17&. 

Electrification of ViIlar.oes in Padra 
and Negar HaveU during last three 
Yean(XXXI-i8-8-73). 109. 

Electriftcation of Villages in UP. 
(XXXI-2B-8-73), 189. 



Stl'BJECT ROIEX 247 

RURAL ELECTRIFICATION: contd. 

Expenditure incurre4 on electrifI-
cation of Harijan Bastis under 
Rural Electrification Programmes 
(XXXI-28-8-73), S7. 

Expenditure proposed to be incurred 
on Rural Electrification Pro,ram-
me during 1974-75 (XXX-
7-S_73), 76-77. 

Fourth Plan Target for !lural lRec-
rilicatian (XXlX24-7-73), 172. 

Investment by' R. E. C. during Fifth 
Plan (XXXl-28-8-73), 129. 

Rural Electrification PrOl1'amme in 
Orissa (XXX-7-S-73), 163-65. 

RutaJ. electrification ProJ?Osals for 
Fifth Plan. (XXXX-7-S-73), 176. 

Rural Electri.f1.cation schemes for 
Allahand District (XXXI-28-8-
73), 10-12. 

Target for Rural Etectri1icathm 
under 'Fourth Plan (XXX-7-8-
73) ,167-6S. 

RURAL HEALTH SCHEME: 

Effect of Cut in Current years Bud-
get on Rural Health Scheme 
(XXX-20-8-73), 162-63. 

News-item Rural Health scheJne-ll 
Non-Starter appeann, in the 
Times of India. (XXX-13-8-73), 
94-95. 

Ri. I' lakh scheme for Rural Health 
(XXIX-30_7-73), 153. 

SAFDARJANG AIRPDBT: 

Fly-Over near Safdarja", Airport 
(XXX-6-8-73), 117-1B. 

SAGAR ISLANDS: 

Setting up of Free Trade Export 
Zone in Sagar Islands (XXIX-
2'1-7-73), 126. 

SALE INSTITUTE OF NUCLEAR 
PHYSICS: 

SAHARA DESERT: 

Study of Solar Eclipse in Sahara by 
Indian scientists (XXIX-3_8~73), 

57-58. 

SAINIK SCHOOLS: 

A.mission to Sainik School6' ia the 
country (XXXI-30-S-73), 62-68. 

Committee's Report on the working 
of Sainik Schools (XXIX-
26-8-73), 181-S2. 

Opening of Sainik Schools durin, 
Fifth Plan eXXX-16-8-'l3), 82-
83. 

Setting up of a Sainik School at 
Sujanpur Tira, H.P. (XXIX-
26-7_73), 181. 

SALARY AN·D ALLOWANCES: 

DearnessaUowance to the workers of 
Mahalaxmi MillB Co. Ltd.,.Beawer 
(XXIX-I-B-73), 70-71. 

Misuse of medical reimbursement 
system and overtime allowance 
(XXX-8-B-73). 102-03. 

Overtime allowance paid in various 
ministries and departments of 
Central Government (XXIX-
27-7-73), 199-201. 

Payment of Arrears of Pay Clf 
Employees in N.S.I.E. (XXIX-
1-&-73), 140-41. 

See also 'Pay and allowances'. 

SALI:S TAX: 
Arrears of Sales tax in Meerut 

(XXXI--31-1-73), 56-57. 
Incidence of Central ExciBe Duty 

and Sales Tax (XXXI-24-8-73-), 
178. 

outstandin, AmoURt of Central 
Sales Tax in Mysore (XXXI-
31-1-73>, ts-t6. 

SALES TAX ARREARS: 
Recovery of arrears of SlIle-tax in 

Uttar Pradesh (XXIX--2'l_7-73), 
44-45. 

Impo:rted instruments lyinac unutili-
sed in Saha Institute of Nuclear 
Physic. (XXX--22-3-73), 15'. 

--~----------------~----



._-_ .... _ ..... ---- .. - ........ -- .. ---~- ... -.•. . ~ _. --.-.-I"- ..• ---..... ~.- .. .,.. . •.. _ ~ .. _. 

SALES TAx, RACltI!T.: 

UDearthing of. Alee tax racket 
Delhi <XXX-22.8.'T3). 7 ... 78. 

SALEM STDL . PLANT: 

in\ 

Expanaion of Product Mix of Salem 
. and Durppur Alloy Steel Plant 
XXIX-2-... 73). 180-61. 

SALT: 
Impurities in Q,mmon Salt destined 
- Delhi market(XXX-~8-'f3). 
~. 

Salt Price iR Jind (Haryana) 
(XXX--a.8-'13). 130. 

SANDAL WOOD: 

~atih, !:X;Jort otRose Wood and 
. Sandal WOOd (XXX-IO-8-73). 
187. 

Deeliae in Esport of Timber and 
Sand1l1 wood to Asian ~ Euro· I 
pe8n' Countri2s (XXX-10·s-n). 
186. I 

BA.NDOZ (l) LTD.: 1\ 

C.O.B. Licence granted to Mit. I 
Sandoz (I) Ud. for proclucing 
certain Items CXXX-7-8-73), 
208-09. 

~rt of Drugs by Mis Sandoz to 
l."SSR (XXlX~1.7-73). 123-M. 

SANITAl'ION: 
SaDitation in DIZ area near Mandir 

Marg, New' »e1hl' tXXIX-
as,.'1.-'13). 71-'14.. 

SANSKRIT: 

Development of Sanskrit Language 
(XXX---I-8-73l, 95.96., 

IlltablMhment ot Sanskrit Univer-
,lty at Nawadwip (W.B.). (XXIX 
-23-7-73), 223. 

IhUrrA CRUZ: 
Malpractice. indwied ip ~y some 

Control1era in the ~inl 
and Ground Ilquipment Divialons 
of' .. Air India Headquarte:ra at 
Santa Cruz, Bombay (XXXI-
31.8-73). 39-40 . 

I 

SANTA CRl1Z: contd:. 

Construction or Ll.Ii,a,e lounge at 
Santa Cruz Airport (XXIX-
27-7-73), 148. 

SANTHAL PARGANA: 

Post Oftk01 PUblic: Call Otftc:ea ad 
-:relegraph Oftlc:ea in Bba,alpw 
ani Santhal Pargana:I}Utricta 
(XXXI-29-8-7S>. 105. 

PubUc Sector mdustriea in Chhota 
Nllgpur and Santha1 Par,aRea 
<XXIX-25-7 -73), 208. 

SANTHANAM COMMITTD: 

Jmplementation of Recommendation 
or Santhanam Committee in 
PubUe MC~r Uudertaldnp 
(XXX-IO-8-"'), N-N. 

$A.RJ;)A Pl\OJJ:CT: 

Sttrda Sahayak Pariyojana (XXIX 
-24-7-73). 57. 

SA 'f'IILLI'1'E: 
Communicatioll satellite progranlme 

during :riM Plan (XXX~8-
73 I, 180-81. . 

Coordination between Department 
or Space and the :Ministry!>l 
Communications for Siltellite T.V. 
~'O&dcMte (XXXI~D--8--73). 98. 

Diacuulonbetween Government of 
India and NASA 'Teamreprding 
Indian Satellite Programme 
·(XXX-8-8-'l.3>. 106. 

Indo-UK Talkll on Setting up • 
Satellite over India (XXX-22-8-
73), 189. 

Plan to put ntellite in ,pace (XXX 
-8-1-73), 1-5. 

Satellite Launcb Vehicle (XXXJ-
. 28-8-73), 149. . 

Satellite to Be&'m Edlleational aad 
Instructional TV Programmes in 
village, eXVXXI-29-8-73l, 185. 

'Studiet fOr Developing Syncbro-
mOlJil Satellite Launch C81Jabi1ity 
oOoa-U-8-?ll. '14'1> 
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SAUDI ARABIA: 

Setting up of a Refinery in Collabo-
ration with Saudi Arabia (XXIX 
-24-7-73), 163. 

U.S. Supply of Jet Planes to Saudi 
Arabia (XXX-Ift-S-73), 169. 

SAUNKIA SYSTEM: 

Saunkia system Prevalellt in Ranka 
and Bancblria Blocks of Garwa 
Sub-Division in Palamau Dntrict, 
Bihar (XXIX-I-B-73), 102-03. 

SAVINGS SCHEME: 
Collection under small savings 

(XXX-IO-B-73). oCl. 
Collection lPlder amaU Avmp 

schemE':> through village and city 
post offices (XXXJ-3.1,B-73), 141. 

Depoeits under IlBall saviDge in 
Hilryana (XXX-17-1I-'lI), 162-
53. 

Introduction of new '!flving schemes 
(XXIX-3-8-73), 20'1-08. 

Targets for small savings collec-
tions during Fourth Plan (XXXI 
-3<1-8~73), 171-73. 

SAWANTVADI MUNICIPAL 
COUNCIL: 
Proposal from Sawaatvadi Munici-

pal Council for silare in Revenue 
from Income Ta.'t (XXlX-
27-7-73), 147. 

SCHEDULED CASTES AND 
SCHEDULED TRIBES: 

Alleged cases of DisCrimination to 
SCIST Officers in Advisory Cadre 
(XXXI-27-8.73), 63. 

Amount given 'by Government for 
hostel for Adivasi and backward 
students in Madhya Pradesh 
(XXX-l2-B-73), B7-88. 

Appointment of S.C. and S.T. 
CandIdates in Hindwtan Steel 
Plant, Rourkela, against Reserved 
QUota (XXXl-30-8-73), 9~4. 

Aaault ()Il Scheduled Caetel in 
VUl8.Jes o! Bihar by Landlordt of 
Upper Calle (Xx.x:-8-8-73), 106-
07. ._--_._-_._---

SCHEDULED CASTES AND 
SCHEDULED ·,TRIBES: contd. 

Change of Religion by - Scheduled 
Castes (XXX-22-8-'13), 205. 

Creation of Separate Ministry for 
Carrying out Welfare Schema for 
Scheduled Castes and Scheduled 
Tribes (XXX-a..8~'T3), 213. 

Development o( Scheduled Tribell 
snd Scheduled Castel during 
Fifth Plan CXXX!-29-8-73), 2211. 

rUlaIIC~l Assistance for the House 
BUilding Societies in Raj;lSthan 
for Scheduled Cutes arid Schedu-
led Tribes (XXX-22-8-73). 86. 

Financial, Assistance to States for 
providing Free Edu.cation to Hari-
jans and AdivaBis (XXX~22-8-

73), 107-09. 
Harassment to Agricultural Labour 

(Scheduled Caote)of ' village 
Nethla in Distt. Meerut (XXXI-
29-8-73), 168. 

Harijan employee of Central Gov-
ernment and his family being 
forced to leave Jail Sarai Village 
near Delhi (XXX-22-8-73), 86-
87. 

House sites to S.C. Jsndles3 labour-
ers in Orissa (XXlX-25-7-73?, 
53. 

Inclusion of Berws Cute in the 
Lialt of Scheduled Castes (XXX-
22-8-73), 90. 

Inclusion of Poly and 11!ns people 
of certain Districts of, G-arhwal 
(U.P.) in the list of Scheduled 
Tribes (XXIX-25-7-73'), 114. 

Incrwe in the amount of scholar-
ship tor Scheduled Castes and 
Scheduled Tribes (XXX:-8-8-'i3) , 
87. 

Incrcal'Ie in the quota of Scheduled 
Castes in Central Government 
Offices recommended by Bhag" 
wati Committee (XXX-9-8'-'13), 
47-48. 

New He~ and Sites for Sche-
dUTeo Castes aneJ . Scheduled 
Tribes in Tamil Nadu ' (XXX-
6-B-73), '187-88. 

' ___ 00 __ -
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SCHEDULED CASTES AND SCHEDULED CASTES AND 
SCHEDULED TRIBES: contd. SCHEDULED TRIBES: contd. 

Number of SC and ST employees N-arccitics Department (XXXI-
working in the Ministry of 31-a-73), !l8-a9. . 
'I'outism and Civil Aviation (XXXI-'-24-8~73),193. Rl'servation of pc,;ts iCll' S.C; ~d 

S. T. In social welfare department 
Number of Scheduled Castes.' (XXX-20-11-73>, 174. 

Tribes offtcials in IDdian Amblis-. . Reservation of Queta for promoiion 
sies Abroad. and those Appointed of Scheduled CastesiTribesEmp-

. on Ambassadorial Assig'n'ments loyees in AIR (XXX-22-8~73), 
(XXXI-30-8-73), 135. 201-04. 

Pons Reserved for Scheduled Reservation of POSt3 in CBI fOr 
Castes and Scheduled Tribes in Scheduled Castes and SCheduled 
Bokaro Steel Plant (XXXI- Tribes (XXXI-29-8-n), Ill. 
30-8-73), lIS. 

Pre-examination training centres aeservation of Seats in Public 
in States to Coach Scheduled Schools for Students Belonging to 
Caste and Seheduled Tribe candi- Schedtded Castes and Scheduled 
dates aPpearing in Competitive Tribe:! (XXX-l3-S-73\ 135-36. 
Examinations (XXX-22--8-73). SCI ST Employees working in Com. 
311. m~rce Ministry (XXXl-

Prescrip~n of lower .;tandards of 24-8-73), 195. 
quaJ,ifications and qualifYing Safeguards for Backward communi. 
standards in the ·case or S.C. ties in Competitions for lAS/IPS 
&. S.T. by Nationalised .Banks and other AU India ExaminationB 
(XXXI-2(-8-73),60. (XXXl-29-8-73), 189. 

Procedure for Recruitment of Scheduled Castes and SCheduled 
Scheduled· Caste and Scheduled Tribes Employe£oJ in Education 
Tribe Candidates againolt Reser- Ministry (XXXI-27-8-73), 187. 
ved Seats (XXXI~29-8-73), 87. S.C. & S.T. Registered in Delhi lor' 

Promotion of Scheduled Castes] posts ofPGT and TGT (XXXI-
Scheduled Tribes in Education 23-7-73), 148-50. 
Department under Delhi· Ad- Scheduled Castes right to Home-
ministration (XXX-13-8-73), stead lands (XXX-8-8-73), 86-
220-21. 87. 

Proposal to open a Coaching cum- Scheduled C¥stelScheduled Tribe, 
Guidance centre in Orissa for leSt lAS, IPS Officers and Indian 
Candidates belonging to Sche- Foreign serviCe Oftlcers {XXlX-
duled Castes/Tribes (XXIX- 1-8-73), 148--50. 
1-8-73), 39-42. Scheme for provision (Jof houses to 

Proposal to get certain areas of 1 SC and ST in Mysore (XXIX-
Vidharbha in Maharashtra de- 25-7-73), 51. 
elaTed as Tribal Areal (XXIX- I Scholarships to scheduled castes 
25-7-73), 52. II and scheduled tribes students who 

embraced Buddhism (XXX:--
.PropOsal to present separate report 22-8-73), 89-90. 

for the Nomadic and other Tribes . i Selection Grades for Scheduled 
(XXIX-25-7~73), 51. i Caste., and Scheduled Tribes in 

:Rec:.ruiUnent of Persons belonging Delhi Administration (XXX-
to Scheduled Castes and Schedu- 22-8_73), 205-06. . 
led Tribes in Public Sector Under- Seniority List of Scheduled Cutes 
takint.s (XXXI-24-8~73), 59. and ,Scheduled· Tribes Employees 

Reservation of posts tor Scheduled i in Education Department, DelhI 
Castes aDd Sc:heduled Tribe. in;! <XXX-43-8-73), 220 ----, 
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SCHEDULED CASTES AND SCHE-
DULED TRIBES: contd. 

ServiC'c (Jafe~uards for S.C. and S.T. 
(XXX-22-8-73). 46-47. 

Special Allocation for Housing of 
Scheduled Tribes and Scheduled 
Castes in Fifth Five Year Plan 
(XXXI-2V--B-73), 96_ 

Subsidy to Harijan Adivasi Far-
mers holding ten Acres of Poor 
quality land (XXX-l 3-8-73 l, 
159-61. 

Unearthin, a Vice Ring Involving 
Trafficking in Adivasi GirlG by 
Orissa _ Pollce CXXIX-I-8-73), 
164-65. 

UnemploYed persons belonging to 
Scheduled Castes and Schedulep 
Tribes eXXX-9-8-73l, _144-46_ 

V Bcancies 1't:.Jerved for Scheduled 
Castes and Scheduled Tribes not 
filed in the Ministry of Planning 
and its Subordinate Offices 
(XXX-22-B-73l, 32-34. 

SCHOLARS: 

Proposal to relax restrictions on 
visits of American scholars (XX-
XI--3()-8-73), 168. 

SCHOLARSHIPS: 
Demand for an increase in the am-

ount of scholarships for Research 
Scholars given by C_S.I.R. 
(XXX-22-8-73), 85. 

Increase In the amount of scholar-
ship for scheduled castes and 
scheduled tribes (XXX-8-8-73). 
87. 

Revision of National Scholamhip 
Rules fOr Meritorious Students 
(XXX-20-8-73), 205-06. 

SelectiOn for Austrian Government 
Scholarships (XXX-20-B-73), 
46·47. 

SCHOOLS: 
Allocation for construction . of 

School Buildings in Delhi durmg 
4th Plan (XXIX-30-7-'lS). 152. 

BwiTransportFacllities in Central 
sChools at Delhi (XXX-6-8-73 l, 
122-23. -------

SCHOOLS: 

Delhi Higher Secondary and Pri-
mary SchOOls Functioning in 
Tents (XXIX-30-7-73), 137. 

History hOOks on India by Engilsh 
Authors taught in English 
Medium Schools (XXX-13-9-7a), 
31-32. 

Kendrin. Vidya'aYaJ 
23-7-73), 155. 

(XXIX-

Reservation of seats in Public 
Schools for students belonging to 
Scheduled Castes and SCheduled 
Tribes (XXX-13-8-73), 135-36. 

Starting of Government Higher 
Secondary Schools in rural areas 
of Bahraich District (XXX-
13-8-73), 73-74. 

Transferable Service of Central 
School Teachers (XXX-13-B-73), 
216. 

SCIENCE AND TECHNOLOGY: 
Article entitled "Implementing 

Science" (XXXI-29-8-73», 124. 
Co-operation between India and 

Burma in the Field of Science and 
Technology (XXX-22-8-7S), 45. 

CriticiSm by Scientists and Educa-
tionist,3 of Draft Policy Statement 
On SCience and Te.;:hnology 
(XXX-8-8-73), 174-75-. 

Development through Application 
of Modern Science and Techno-
l!>gy (XXXI-29-8-7Sl, 177. 

News -item entiUed "India's Science 
Potential under-utilised (XX-
X-22-8_73), 34-35. 

Preamble to the Science and Tech-
nololY Plan (XXIX-25-7-73), 
168-6t. 

ScienC'e and Technology pro-
grammes during Fifth Plan 
(XXX--8-8-73), 196-97. 

Selection of Secretaries of various 
Department of Science and 
Technolor:y (XXXI-29-8-73), 
21S. 

Setting up of Science MuscWllS in 
various States (XXIX-l-~73), 
75-76. 



SCI:L-n'IST; 

NR'6 RepOrt entitled Plaruterl I 
Attitude Upeets, Scient_til 
(XXIX-H-'13), 5S-57. ./ 

Scientists iJ:l various Institutes 
brought under the DU'eetm' Ge-
~,al of Armed Fot:ces Medical 
Servit'es (XXX-Z3-6-73), 78-79. 

Shortage at Scientiata ill lMUtute 
of Petroleum, Dehradua (XXX-
6-8-73), 88. 

SCOOTERS: 

Companies producinl .cooter. and 
mopeds' (xxx.-V-~'13). 81-82. 

hquiry .gainat Praja Sabakari 
Udyog Bbaratpur regudin, ad-
vance deposits for Appollo St·oo-
ter (XXXI-23-B-73), 57. 

l'acreue in production of Scooters 
in l'ifth Plan (XXX-t-~73), 
106. 

Inspection of a Prototype of .cooter 
produced nt Alwar (Rajasthan) 
< XXIX-21S-7-73) , 55-511. 

Inuance of Letter. of lDteat for 
Manutacture of scooter. (XXX-
11-8-73), 117-11. 

Manufacture of ICOOter in Public 
sectel' (XXIX-2-8-73), 98. 

Manufacture of Scooter ~hans 
(XXIX-2S-7-7'), 55. 

More Units for PrOcfuctiOl1 of 
Scooters (~--30~8~73), 45-
411. 

Production of Vespa (Bajaj) and 
Lambretta Scooter. during leat 
three year. (XXXI-30-8-'l3), 155-
56. 

Reasons for long wait tor allot-
ment at V~spa Scooter. from; 
Goverament Quota (%XXI-31-
8-73), 74. 

Scooter factory at Ludmow 
(.XXXI-30-a-73), lSI. . 

Scooter ManlJfacturing PJaat ill 
Delhi (XXX,I-30-8-73), 7%-73. 

ScooierProject sanctiOned for 
Xysore (XXIX-2-B-73J, "'-80. 

I 
j 
I 

SCOOTERS: c~mtd. 

Statewille Isauance of L&tters . of 
I_tent in IV'l3 few 8I:ooter URitll 
(XXX-9-8-7l1), 83. 

SCOOTER DRlVKRS: 
ChllDging Higl\.er Fare by Scooter 

Driverlin Delhi (XXX-6-8-'l3), 
M-S8. 

SCOOTER INDIA LTD.: 
Saiiestion of Scooters 'India Limi-

ted to State IadUitrial Develop-
ment Corporation to manufact~ 
partl 01 scootera <XXIX-S-8-
73),81-82. 

SEA ER{)SIO:~; 
Aati-Sea Eroeion Programme in 

Fifth Plant (XX!X-Il-'l-'l3), 
Ue-l!!. 

SEA POLLUTION: 
Propoaal fora New Body to Ad-

mister Convention against Pollu-
tion of the Sea. {XXIX-28-7-
73), 80-81. 

SEA SHORE: 

Shore cottages contemplated to be 
built in Statel wh1ch have tORi 
sea shore (XXX-l'1-8-'73), 27-
28. 

SEEDS: 
Acute .hor,tage of aed. and Fertl-

iiaers in Panchmahal Di.l1riet .. if 
jbl eft'ect on. Sowin. Operationt 
(XXX-U-S-7S), 179.80. . 

Decline in Productivity ofR,h 
"l1'ieldinj varieUet' of .eedI 
(XXXI-27-8-73), 183. 

Import SubaUtutioa Oriented Seeds 
Production Proaramme 01 Na· 
tional Seeds CorpOl'ation (XXIX 
-23-7· 73), 79-80. . 

·Short Supply of !ti&hYieldiq 
~ and it.· effect oa ..Khari1 
Programme (xxx- 6-~'1J), 

171-72. 

Settiq Up a ReaeuchBale· ill Seed 
Technolo.,. Ud Traini.qof 
T""'ni.} Per.-a •• l 0CCt-20-
~73), 110-11. 

SeH~J&mployment Rheme' (XXXI-
27.8·73), 82. 

_____ ....... ___ ._ .... _ .. _. __ .0> .. ___ ._._. ________ • __ ..... _____ ._ •• _. _. __ _ 
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SDrflNARS: SHAW WALLACE AND CO: ContlL 

Nlitional Seminar on AgrO-lefVices 
(XXX-20-8-73), 57-60. 

Seminar on Science Old Technology 
in Small Industries (XXX':':"22-8-
73), 210. 

S¥NCOMMITTEE: 

Recommendationa made by Sen 
Committee Report OR Pay ScuM 
01 Colle,e and· Univer~ty te.-
cheri (XXX-13-8-73), 146. 

Sen Committee Report on Salary 
Scala. of Univett!ty Colle.e 
Teacher. (XXIX-23-7-73), '52. 

SUICULTURJ:: 

Setting up of Sericulture Centr .. 
in Kllllhmir (XXX-22~8-71), 161-
42. 

S:lRVICJ: ACT: 

I'ramining of Service Aet for 
Centr .. l Government employees 
(XXIX-1-8-7S), 170-7i. 

SZRVICE CONDITIONS: 

Service beneftta available to Em-
ployee. of Societiea and AMo-
ciation. re,i8tered uader the 
IOcieti.. regwation Aa; 1880 
(XXXI-30-8-73). 86. 

SHAKTIMAN TRUCKS 

Diversification of Facto::y Produc-
tion Shaktiman Trucks (XXIX-
26-7-73), 119-20. 

SHANTI PRASAD JAIN; 

Amouat depoaited to J'orei,. Bank 
by Shri Shanti Pruacl Jain 
(XXX-211-8-73), 88. 

SHAW WALLACE AND CO; 

Complaints by 1411 :blployee-Sbare 
holders of Shaw WaUace and 
Comp.ay al.\qiDg Acta of :WI-
Management api~ the Board of 
Director. (XXIX-31-7-73), 28. 

New. item entitled ShawWall.ce 
Board (XXIX-U-7-73), 101. 

New. Report captioned Shaw Wal-
lace Mytrtery deepens (XXIX-
M-7-73i, 98. 

SHIPS; 

Indian ShiPi vilJited Taiwan duriq 
19'12-73 (XXX-13-8-73), 83-84. 

Number of Merchant ships and 
their tonnage (XXX-20,.8-73), 
189. 

Replacement of over-aged shiPi in 
they Navy OOCIX-,.28-7-73), 92-
13. 

SiBkiQ, of paaeenger-cUln-c&r,O 
ship 'Saudi' off the Eut Coat of 
Africa (XXIX-23-7-73), 50. 

SUUeation by Cocltia Uai .... ty 
tor TraiDiJu in Ship ·Bvl~ 
(XXX-l-1-73), 57-18. 

SHIPPING: 

AccepL~r_'~e of .1Jurc.'; of Cperat.io •• ;ti 
Costs presented by D.elegates of 
India-U.K. Continental Con-
ference (XXX-20el-n), Ill-It. 

Agreement between India and 
Yugoslavia for Collaboration in 
Development of Shipping and 
Construction at Shipyard in India 
rXXX-ll-B-73), 85, 

A,reement for Building Bulk Car-
rier at Cochin Shipyard (XXIX-

'23-7-71), l!~. 
Coa.tal Shippia, Service bet..,... 

IUharuhtra and Goa (XlOX-
23-7-73), 238. 

Construction of Giant· shipS by 
HindUlltan Shipyard (XXXI.....,27-
8-73), 100. 

Credit "acilitie. for Purehue 01' 
Deep-lea Trawier. frOm Abroad 
(XXXI-27-8-73), 140. 

Examination Of Report Re. Ship 
Building Yard at Baldia 
IXXIX-23-7-73), 168. 

Expansion of Shippiq during J'i1'th 
Plan (XXIX-2S-7-73), 13. 

Facility to Export Frozen <xxxi-
27-8-73), 53. 

GOODS IN INDIANSBIPS. 
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GOODS IN INDIANSHIPS: Contd. 
}'ormation of Shippinc Conference 

of South-Eut Asian countries 
inclu:iing India and Bangla~sh 
(XXX-6-8-73), 191. 

Grievances of Staff on the :Mer~r 
of Jayanti Shipping COmpany 
with Shipping Corporation of 
IncU.a (XXIX-30-7-73), 123. 

Import of Trawlers (XXXI-2'1-8-
73), 54. 

Indian Ships sunk during last three 
Years (XXX-6.8-73). 225-28. 

Indianisation of shipping companies 
in Private Sector (XXXI-27-8-

73), 102. . 

:Madras-Port Blair Service at Loss 
.by Shipping Corpon. of India 
<XXXJ-27-8. '13), 126. 

Operation of Steamer M. V. Chi-
damr.'I.Tam acquired by Shipping 
Oorpoation (~2'1..,8-73), 

Order with YUlOSlavia for Bulk 
Carriers (XXIX-23-7-73), 248-
87. 

Share of Indian and Foreign Shipp-
ing India's coastal and Forei,n 
Trade and Freight paid to these 
Clompanies CXXX!-27-8-73), I-
16. 

Ships engaged in overseas trade and 
foreien exchange earned <XXXI-
2'1-8-73), 189. 

Sborta'e of Manpower Hampers 
shippiDI: tonnage-"target (XXIX-
30-'1-73), 198. 

Taking over of Konkan Passenger 
Services owned by Cbowgules 

(XXX-20-8-73), 42. 

Transhipment of Indian Goeds 
through a Land Bridge between 
Suez and Alexandria (XXX·· 
6-8-'13), 71-'12. 

SHIPPING 
!NDIA: 

CORPORATION OF 

News-Item Captioned "SCI Stand 
may Lead to Loss of Irish tea 
'Market" lXXX-13-8-73), 88. 

SHIPPING CORPORATION OF 
INDiA-Contd. 

Stopp,~e of PassE!'.nger lShipping 
ServIceS 011 the Konkan Coast 
(St.) (XXXl-4-9-73), 51-54. 

SHIPYARD(S): 

Cochin Shipyard (XXIX-23-7-73), 
69-70. 

Establishment of Shipyards during 
Fifth Plan in GUjarat States 
(XXX-6-8-73), 97, 

Shipyards lobe set UP during next 
three years (XXX-20-8-73) 39-
40. ' 

SHIV SENA: 

Agitation by Shiv Sena in regard 
to selling of commodities at prices 
prevailing in 1968 (XXX-
17-8-73), 175. 

SHIVAJI, CHHATRAPATI: 

Participation of :Ministry of Tourism 
and Civil Aviation in sooth Coro-
nation Anniversary Celebrations 
of Chhatrap,ati Shivaji at Rai .. d 
in Mabarashtra (XXlX-3-8..:73), 
123. . 

SHODDY MILLS: 

Shoddy :Mills facing closure for want 
of Raw Material (XXXI-
31-8-73), 38-39. 

SHOP EMPLOYEES; 

FacUities to shop emploYeeS (XXX-
9-8-73), 178-79. -.~. 

SHUDRA CULTURJ:: 

Study of Shudra culture (XXX-
13-8-73), 78. 

SICK MILLS: 

Assets of Sick Textile Mills taken 
over by Government "(XXX-
22-8-73), 98-99. 

Request made by West Bengal Gov-
ernment for loan to form State 
Textile Corporation to run sick 
mills of West Bengal (XXX--
(8-8-73), 55-56, 
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SICK MILLS-Contd. 
Sick mills taken .over by National 

'l'extile Corporation nOi to be l"S!-
tutned to original cnvners (XXX-
22-8-73), 73. 

lake over of a sick mill in Ujjain 
"M.P. (XXIX-3-B-73), 59-60. 

. Take over of Sick Textile Mills by 
Sqte Governments (XXX-
22-8-73), 131. 

SIKHS: 
Dharna by Sikhs at ;British High 

Commission in Delhi (XXX---
22-8-73),177. 

SlK.KIM: 

Implementation 
Accord in 
26-7-73), 140. 

of Tri-Partite 
Sikkim (XXIX-

Statements by the elder sister' of 
the Chogyal of Sikkim in Hong-
kong making allegations against 
certain Indian intelligence men 
(XXX-9-8-73), 172~73. 

SILK: 

Extension of Mysore Technique of 
production improved quality of 
silk to other silk produCing areas 
(XXX-8-8-73), 83-84-. 

Silk Producing States (XXXI-
29-8-73},218. 

SrMLA AGREEMENT: 

Assesment of successes and Failures 
of Simla At'reement (XXIX-2-B-

73), 131-32. 
Plea by Indonesia for implementa-

t'.c: ot Simla Agreement (XXI-
X.:....2-8-73). 88. 

Vie.\ahon or Simla Agreeme~t 
hy PakistaO'l (XXIX-26-7-73). 30. 

SINO;.L~DIAN RELATIONS (XX-
IX-26-7-73), 91-92. 

. SINGAPORE: 

Fresh Oredr for rndian Goods from 
Singapore (XXIX-3~8-73), 83-84. 

Implementation of Resolution .adop-
ted by ITF at Singapore reo wages 
. for seamen (XXIX-23-7-73>. 120. 

SKY-JACKING: 

International Conforences on Sky-
Jacking etc. to be held in Rome in 
Aught, 1973 (XXX~10-8-731, 138. 

SLAUGHTER HOUSE WASTE: 

UtilizatiOn of slaughter hOUSe waste 
for livestock feed (XXX-6-6-73 

212--c14. 
SLAVES: 

Number of Indian Nurses involved 
in''Non-smilgi!ing and sold liS 
as Slaves " (XXXI-308-73) , 48. 

SLUMS: 
Alternatiye Accommodation to 

Jhuggi-Jhompri Dwellers (XX-
X-6-8-73), 103. 

Scheme for Slum Clearance in Delhi 
(XXIX-23-7-73)~ 162. 

Progress made in eradication 01 
slums and redevelopment of Old 
Delhi (XXX-I3-8-73), 218. 

Scheme for Slum Improvement (X-
XIX-30-7-73), 1~19.' 

Slum Dwellers in the country (X-
XX-6-B-73), 89. 

SMALL POX: 
Intensive Campaign for Surveilllmce 

and Control of Small-Pox (XX-
X-6-8-73), 174-77. 

SMALL INDUSTRIES MARKETING 
CORPORATION: 

Setting up Small Industries Market-
ing Corporation (XXXI-29-8-
73), 76. 

SMALL SCALE INDUSTRIES: 
Allocation of coal wagons to small 

scale industries through state 
Governments and Union Territo-
ries (XXXI-23-8-73), 51-52. 

Allocation of Funds for Small ·Scale 
Industries in Dadra and Nagar 
Ha\'eli (XXXI-29-8-73), 208. 

Amount advanced to small sC;lle 
inustries in Bihar by Nationalised 
Banks fXXX-IO.,.8-73). 77-78·. 

Application from Engineerinl'( Gra-
duates for setting up of . ~mall 
scale industries in Th!lhi (XXX--
8-8-73). 44 . 
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SMALL SCALE INDUSTRIES-
Cootd. 

Alsistnaceto .small Scale industries 
In Orissa (XXX-8-8-73), 30-31. 

Books published and publlciaed to 
giYe cncou::'agement to small In-
dustries (JOaX~1-B-73I, 1611- I 
70. I 

Development of Minor Industrial· I 
Sector Distinct from Small Indust-
ries Sector (XXXI-29-II!-73). 

148. \ Development ol Small Scale -In 
dustries (XXX-22-8-73) • 128-

29. I' Ecourag~ent to artisans for 
Development of Small Scale Sector 

(XXXI-29-8-'13},2M. I 
Enumerators and Supervisors for I, 

Census of Small Scale Indust-
rial units (XXXI-'-29-8..73l. 113 

I"low of Finance of NationaliJed 
Banb into ICalea industria (X-
lCt-17.B-'13), 85-88. 

GoVernment's Co-operation to 
Small Scale Inustries to promote 
Exports, during 1972-71 (XX-
X-lO-S-711). 131. 

G uideJinel; {or allocation of nonl·eT· 
rous metals to small Induatri81 
through State Govern,meats (X-

XXI-2I-S-73), 50-51. 
Incenive to small .units (XXX-

1--29-8-13), 10--15. 
Kanufacture of TV Sets by Big 

Producers and in Sma.l:l SCale 
InddRtry {XXIX-1-8-73l. 182-

a. 
Non-sUpply of Coal to l'eJWabad 

Glass Fac.tory and Sm~l . Scale 
Incluatriell (~8-7I),118 

1'. 
Purchase of stores to encourage 

I1118U aaa1e industries . (XXI-
X-'-2-S-7S)', 75. 

Raw materials imported by STC 
for small sr:ale industries (XX-
lX-3-8-'1S), 1155. 

Reservation of Manufacture of 
Tooth pa.te for small tca1e in-
dustry (XXX-B-8-73), 1'"-

SMALL SCALE INDUSTRI!;S-
Contd. 

Scheme far Traininl of Service 
OfIicera in Small Soale Industry 
(XXXI-SO-8-73), 8-10. 

Setting up small scalelndu.~tries 
in Backward Areas of G'.l;arat 
(XXJ;X;-25-1-73) • l1U.J82. 

Small scale industries in eaatem 
. UP. (XXIX-211-7-'13), 189-90. 
Survey af Small Scale Industries 

(XXlX-25-7-7S), 1M-tl7. 
SMALL SCALE INDUSTRIES' DEY-

ELOPMENT CORPORATION: 
Dampening of Enthusiasm ot small 

entrepreneurs by SSIDC. (XX-
X-8-8-711), 1811-87. 

Enquiry into A.P. Small Scale 
Industrial Developrr4n't Corpo-
ration (XXIX--25-7-73), 12S': 
29. 

Licence issued to Small Scale In-
dustry Corporation to establillh 
T. V. Unit in Orissa <XXIX-
25_7-73), 201-02. 

SIlUGGLDm:4 " 
Action taken alinat peraoo. UTe8-

ted in Delhi for SmuQ1JDc (XX-
XI-24-8-1J). 18. 

Alleged involvement of a Mahara-
shtrs Minister in Smuggling acti-
vities (XXXt-3I-8-73), 66-68. 

Amount paid to individuals for 
giviD" information recardi~ 
Goods beiDg smuaIed into India 
(XXX-IO-S-71). 127. 

Arrest of I'oreignera on Char,.. of 
Srnu.ggUng (XXX-lo..B-'13), 181. 

Arrest of Smuggler. in SaUl'Hbtra 
(XXIX-3-8-73). 152-53. ea.es ot smuunn. deteC!teci itl 

Gujarat (XXIX-S-8-'1S), 17.9-10. 
Decision on contraband goods seiz-

ed from the Baggage of Balyo-
bawar (XXX-l'1 .. B-'13), 187. 

Escape of a Pak amugc1er from 
Pattll1ail (Amritsar) to Pakis-
tan (XXX-22-B-13). 180-11. 

Gang engaged in Imu.nn, of coal 
between Indi~, ,(Paklatoan and 
Punjab and Bihar (XXX~l1-g.. 

71),42-14. 
. _- -_ ... _ ... _------ ~--.. --~------~.-- ~ --- -~-... -~ .. -~ .. -.. -----.... -.--.. -... ~ .. '. -- .. -.. -~ ......•... ". _ ................. . 



SMUGGLING: contd. 
Gang enpaed in smualine of 

Hashish Oil (XXIX-3-8-73), 81-
82. 

Indigenous Producers of Predmso-
lene and its smugglin,l by Mis 
John Wyeth (XXIX-31-7-73), 
122-21. 

Inquiry into Smuggling of Manu-
script of Ghalib to P.a.kistan 
(XXX~0-8-73), 12B. 

Involvement of Tilak Nagar Police 
in Misappropriation of a part of a 
recent haul of smugikd Televi-
sion sets lI.nd saris (XXIX-
25-7-73), 36-37. 

News-item captioned ''Wheal smU,l-
g\er goes scot-free; Infl.uenee 
pays' in Patriot dated 26th· Magh 
1973, (XXIX-30-7-73), 102. 

Offi.cials of Customs Godown and 
Directorate of Revenue Intelli-
gence at Palllm Airport allegedly 
involved . in Smuggling Racket 
(XXXI-31-8-73), 86-8S. 

Production and smuggling Predin-
solene (XXIX-31-'1-73), 39-40. 

Quantity and value of smugi:1ed 
goods during last five months 
(XXIX-S-8-73), 189-90. 

·Seizure of smuggled Articles by 
Customs officials in North Bom-
bay (XXXI-24-S-73), 66. 

Seizure of smuggled goods by Cus-
toms Authorities at Bulsar in the 
last Week of April, 1973 (XXX-
10-B-'13), 108. 

Seizure of smuggled goods in 1972-
'13 (XXIX-27-7-'13). 141. 

Seizure of smuggled goods in Delhi 
(XXj[X---4.7i_7·.'Ti3I! ,86-&1 

Smuggled goods seized in Delh1 
(XXX-l'7-8-73), 142. 

Smuggled goods seized in Madhya 
Pradesh during 1972-'13 (XXX-
1'7-8-73), 39. 

Smuggling of betel leaves to Pakis-
tan (XXIX-25-7-73), B7-BB. 

Smuggling of Detenators into Slli 
Lanka from India (XXIX-
2-8-73), 181. 
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SMUGGLING: contd. 
Smuggling of Fertilizer into U.P. 

from HarYBna and Punjab (XXX-
13-B-73), 112-13. 

.smuggling at Films out of India 
(XXX-17-8-73), 168-69. 

Smuggling of Hemp from Nepal 
(XXXI-31-8-73), 29-31. 

Sale of smuggled goods in Bihar 
(XXXI-24·B-73), 190. 

Steps to check smuggling of watches 
into India (XXXI-24-B-'13), 213. 

Steps to check smuggling in Gujarat 
(XXIX-3-S-73), 153-54. 

ValUe of goods being smu&'8led into 
India (XXIX-27-7-73), 141-4Z. 

Value of smuggled goods seized in 
Bombay (XXXI..,..31-S·73), 50-il. 

ValUe of goods smuggled into India 
in 1972-73 (XXX-17-B-73), 126. 

SMOKELESS FUEL 

Licences issued to parties far pro-
duction of 'Smokeless Fuel' 
(XXXI-30-B-73), 171-72. 

Disappearance of popular varieties 
of soap from the market (XXXI-
2B-B-73). 99. 

Demand for Increase in Prices of 
Cigarettes and SoaPS (XXIX-
27-7-73), 98. 

Increase in prices at toilet and 
w,ashing soaps (XXXI-2B-8-73), 
208. 

SOCIAL WELFARE: 

Amount given to states by social 
welfare Department (XXX-
20-S-73), IB7-B8~ 

Coordination between government 
and voluntary Orf>'8llisations to-
wards socia! welfare (XXXI-
(27-B-73),l94. 

Proposal to end the practiee of 
carrying load on Head (XXX-
9-8-73), 151-58. 

----_._---------------
2697LS-17. 



SOCIAL SCIENCES: 
Asian ConferenCe on Teaching and 

Research in social acien~es 
(XXIX-ao';''1-'lS), 1'18. 

SOCIALIST COUNTRIEs: 
Revision Of Trade Policy with So-

cialist countries (XXIX-3-8-'13}, 
82. 

SOCIETIES REGISTRATIONS ACT, 
1860: 
Service benefits available to Em-

ployees of Societies and Asaocia-
tioDs iegiStered uncler the societies 
registration 'Act, 1880 (XXXI-
30-8-'13). 86. 

SODA ASH: 
Rise in price. of Soda Ash (xxx-

'1-8-'13>, 1'30-31. 

SOn. CONVERSATION: 
Soil CcmservetiQn scbeme during 

Fifh Plan (XXX--8-8-'13), 169-70. 

SOLAR ECLIPSE: 
Study of Sol,ar Ec:lipee in Sahara by 

Indian scientists (XXiX-3-8-'l3), 
5'1-58. 

SON-ET-L'UMI1!:RE: 
Selection of a suitable site for 

MOunting son-et-Lumiere Project 
in West Bengal (XXXI-31-8-'13), 
119-20. 

SONG I: DRAMA DIVISION: 
Army Entertainment win, I1f. Song 

and Drama Division (XXX-
22-8-73), 49-50. 

CBI report on Song and Drama 
Division (XXX-8-8-'13), 21'. 

Decentralisation of the performing 
and Entertainment Troups under 
Song and Drama Divisipn (XXX-
22-8-73), 193-9"-

Hunger strike by the Employees of 
Song lPld Drama Division (XXX-
8-8-'13). 108. 

Misuse of allocation meant for 
staging Plays concerning India's 
Freedom struggle bY, ~g and 
Droaiftia1)i"rision '. (XXIX";';"1-8-'l3), iV.. .. 

SOUTH AFRICA: 
Proposal to move Becutity CoUnCil 

for Control 0'\7et AnD. SUPPlies to 
South Africa (XXlX-26-7-73) 
139-40. ' 

SOUTH ASIAN CONJ'DENCE: 

Proposals for South Asian Confer-
e!lce to create a ione of peace in 
Indian Ocean (XX!X-28-7';'73) 
146-47. • 

sotrTB BIHAR SUGAR :MILLS, 
BIBTA: 

Closure of South Bihar Sugar Mil!s 
Bihta (XXX!-30-8-73), 132. 

SOUTH EAST ASIAN COUNTlW!:S: 

Cx:ticlsm of India's policies by Press 
1D South East Asi.an Countries 
(X'XIX-2-8-'13), 8'7. 

J'omt efforts with South tast Asian 
COuntries to ~ Ocean II Zone 
of Peace (XXX-16-8-73), 128-
29. 

140ve far organisation of All S. E. 
Asian States CXXX-16-8~73) 
1ft. • 
Study of impon patterns and re-
quirements of South-East . Asian 
coontties (XXIX-3-8-13), 132-34. 

SOUTH INDIA: 

Hartal by Leather Traders. in South 
India (XXX-17-8-73) , aI-52. 

SOUTH VIETNAM: 

Diplomatic RecognitIon to PRG of 
South Vietnam (XXIX-2-8-73), 
205. 

.Representation to P.R.G. ,of South 
~ietnam and Prince Sihanouk's 

Government in Exile at Non-Ali-
tn~ N!lHona' ConferenCe in 
Algieri (XXX-4-~'73), 69-70. 

SOYABEAN: 

~abean. produced and Soyabean 
.. ~Jl iinpo*,t'I dllrlng last three . ,ears (XXX;....20.;.8-'I3). 198. 



SPACE TECHNOLOGY: 

JlXpuaaiOll of P'adJlties at Vi'kram 
Sarabhai Spaee Research Centre 
Thumba for qIjIlce programme 
(XXX-22-B-7B), 50. 

Increase in production of Rocket 
F!rQpellants to attain self-suffi-
<jency (XXXI-29-8..73), 148. 

Progressive Indianisation of Tech-
nology and lIrIaterials used in 
different Projects of Space Re-
search Organisation (XXXI-
29-8-73), 121. 

Specjal Employment Cell (XXIx-
25-7-73), 104-05. 

SPECIAL METALS AND SUPER 
ALLOY PLANT: 

Setting up of a Special Metals 
and Super Alloy Plant at Hyde-
rabad (XXXI-30-B-73), B7-8B. 

SPORTS AND GAMES: 

Ccmst:ruction of Stadium in Faizabad 
District of U.P. (XXIX-23-7-73), 
76. 

Export of Li.t1t-weight sports 
cycles to Cana4a and other coun-
tries (XXX-10-8-7S), 123-24. 

Proposal for a separate Ministry for 
sports and Games (XXX-
13.8-'13). 203. 

Proposal to construct sports stadium 
in Muzaffarpur (Bihar) (XXX-
13-B-73), lOS. 

Standard of Sports and Games 
(XXX-l3-B-73), 127-28. 

Training centres for sports (XXXI-
27-8-73), 143. 

SPURIOUS DRUGS: 

Manufacture and sale of Supurious 
Drugs (XXX-6.8-73), 132-83. 

SPYING: 

Spying in Navy by Naval Em-
ployees (XXIX-2-8-73), 101. 

SRI L.\NKA: 
Indian help to Sri Lanka to de-

velop her Mica Industry (XXX-
9-8-73), 60. 
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SRI LINkA-eOftCd. 
Bebabilitoation of IDdfana repatria-

ted from Sri LanIta (XXX-
9.8-73), 1120013. 

Smuggling of Detenatora into Sri 
Lanka from India (XXIX-
2-8-73), 161. 

Talks with Sri Lanka over Kachcha-
tivu Island (XXX-9-8-73), 49-
51. 

Talks between :Representatives of 
Sri Lanka and India held in 
Colombo in KaY, 1973 (XXIX-
26-7-73), 99. 

Talks between Representatives of 
Sri Lanka and 1ndia in Delhi 
(XXIX-26-7-73), 88. 

SRISAILEM HYDRO 
PROJECT: 

ELECTRIC 

Execution of Srisailem Hydro-Elec-
tric Project in Andhra Pradesh 
(XXDt--31-7-78), 133. 

STABILISATION FuND: 
Creation of stabilisation Funds 

(XXXI-24-8-'13). 149. 

STAINLESS STEEL: 

AUotinenit of Imporled Stainless 
Steel to States (XXXI-23-8-73), 
72-73. 

KisuJe of S~ess Steel quota in 
Madhya ~Gesh during last three 
years (XXXI-31 .. 8-73). 51. 

Release price 01 Stainless Steel 
Sbeets imported through MMTC 
(l(X])t--27-7-73), 2--14. 

Steps to increase production of 
stainless Steel (XXXJ....,..30-B.73) , 
45. .--

Debaies 

Release price of Stainless Steel 
Sheets imported thl"ough MMTC 
(BAH Dis.) <XXX-13-8-73), 
344-58. 

STANDARD OF LlVlNG: 
Plan to reduce inequalities and to 

raise consumption level of the 
lowest people (XXIX-25-,-73). 
47. 



STANDING LABOUR COMllI'l'TEE: 

Keetings of Indi.ll Labour Confer-
enceaud StaDding Labour Com-
mittee (XXlX-ze.;'7-73), 99-100. 

STARVATION DEATHS (XXIX-
(23-7-73), 191. 

Allegation of starvation deaths in 
Banda, UP. (XXX-2O-8-73), 
187. 

Starvation Deaths and suicides in 
Bihar and Uttar Pradesh (XXXI-
27-8-'13), 133. 

Starvati<;n Death in Keoajhar, 
Orissa (XXIX-30-7-'13), 206. 

Starvation Deaths in Mysore (XXIX 
-30-7-'13), 144. 

Starvation Death in Palamau, 
Bihar (XXXI-2'1";8-73), 55. 

Starvatio.n Death in Trans-Jamuna 
Villages of Meja, Allahabad 
(XXX-20-8-73), 133. 

Starvation Deatha in Tripura 
(XXIX-23-'1-73), 1'13. 

STATES: 

Additional Funds for famine-hit 
states during Fourth Plan (XXX-
8-8-73), 5--13. . 

Allooa1lion of 1"ertilisen to States 
during the last two years' (xxx-
13-8-73), 89-90. 

Allotment of cement and RCC pipes 
to droughta1lected States (XXX-
22-8-73), 57-58. 

AUotment ot Funds to States to 
create Employment (XXX-
8-8-73Y, '14:'""15. 

Allotment of imported stainless Steel 
to States (XXXI-23-'1-73), 72-
73. 

Bonded labour system in States 
(XXX-8-8-73), 8'1-88. 

Cases of burning of Harijans in 
States CXXIX-I-8-'13), 135. 

Certain States decUned to partici-
pate in the Indian Medical and 
Health Service CXXJt-22-8-'13), 
65-66. 

ChaneeI In Plfth Plan to ensure 
equaI Developmental Activities at 

STATE(S)~. 

State ;and. District Levea (UIX-
25-7-'13), 1M-55. . 

·Coal supply to. States (XXIX-
26-7-73), 1'11-72. 

ConsumPtion pattern and States' re-
quirement of Yarn (XXX-
10-8-73), 109. 

Correspondence in Hindi between 
Centre and States (XXX-2-8-73), 
30-40. 

Credit advanced by nationalised 
banks <and financial institutions to 
Eastern States as compared to 
Western States (XXX-1O-8-73), 
111-12. 

De-contrOl of Yarn distribution due 
to increase in the production of 
yarn with· a'5oIition Of powercuts 
in States (XXrX-27-7-'73), 108-

00. 
Deposits with and Loans adv;anced 

by Nationalised Banks in various 
:States <lCCIt'-3-8-'13), 162-63. 

Development schemes in States 
(XXIX":-'25-7-73), 67-68. 
Directives issued to State Govern-

ments far effective implementa-
tion of land reforms XXIX-
25-7-73), IrS-SG. 

Disparity between Deposits and 
Loans in states (XXXI-31-8-73). 
155-57. 

Employment of Welfare omcara in 
Plantations by State Governments 

(XXXI-23-8-?3), 48. 
Expenditure incurred by States on 

Educated unemployed "(XXX-
8-8-73). 151-52. 

Expenditure on Manpower and 
Employment Units in States 
(XXX-8-8-'13), 131. 

FOOd situation in deficit States 
(XXX-13-8-73), 213-14. 

Housing Project launched by each 
State during the Fourth Five Year 
Plan (XXX-13-8-73) ,80--&1. 

Imbalance in thAi Annual intake 
eapacityof Medical Admlsaionin 
States (XXX-IS-S';?3), 147. 



STATE (S)-cont.d. 
Instructions to States for action 

against Black marketeers and 
Hoarders (XXIX-25-7-73 > , 57-5S. 

Loan advanced by Nationalised 
Banks to Eastern States (xxx-
10-8-73), 182-83. 

Meeting of Central Government and 
State Governments on Fifth Pl.an 
(J(XJJt~1-S-73), 113--15. 

Non-Plan expenditure in States 
(XXX--8-8-73), 122-23. 

Number of Harijans tOrtured, evic-
ted ana murdered in States 
<XXX-22-S-73), 87. 

Overdrafted by States (XXXI-
31-8-73), 6-11. 

Overdrafts by States on RBI 
(XXIX-27-7-7S), 174. 

Proposals from State Governments 
for their own Food Corporations 
(XXX-1S-8-7S), 1-5. 

Reduction of birth rate under 
Family Planning Programme in 
States <XXX~-S-7S), 62-64. 

Refusal by foreign oil companies to 
supply Diesel in States (XXIX-
Sl-7-7S), S4. 

Revit:lion of Fifth Plan by States 
(XXIX-l-S-73), 109_10. 

Rice subsidy given to Kashimr and 
other States (XXX-20..8-73), 
127. 

Setting up of Income-tax Advisory 
Boards by State Governments 
(XXX-I0-8-7S), 116. 

Setting up .of Science Mu...-eums in 
. various States (XXIX-l-S-7S), 
75-76. 

Special Funds for the Improvement 
of Civic Facilities for Capital 
Cities Of Eastern States for (XXX 
-lS-8-7S). 86.S7. 

Statewise DirectOry of Tax-payers 
(>CKlJ{~27-7-73), 52. 

Strengthening of Planning appara-tu., in States (XXIX-1-8-7S), 
126-27. 

Take over of Sick Textile Mills by 
State Governments (XXX-
22-8-73). 131. 

STATE (S)--con'd. 
Utilisation of . .Financial Assistance 

given to States for drought 
affected areas in 1972-7S (XXX-
10_S-73). 164--66. 

STATE BANK OF BIKANER AND 
JAIPUR: 
Findings of the inspection conduc-

ted by RBI into Head Office and 
Branches of State Bank of Bika-
ner and Jaipur (XXIX-27_7-73), 
4S. 

Irregularities in State Bank of Bika-
ner and Jaipur (XXIX-27·7_73), 
49-50. 

STATE BANK OF INDIA: 
Bungling of Stationery worth Rs. 

40 lakhs in New Delhi Branch of 
State Bank of India (XXJX-
27-7-73>, 200-01. 

Creating of separate circle office for 
State Bank of India, Orissa (XXX 
-10-8-73), 143-44. 

FraUd in Srinagar Branch of the 
State Bank of India (XXX-
10_8-73), 8-13. 

Increase in Rate of Advance by 
State Bank of India (XXIX-
3-8-73), 40-41. 

Incident at Hyderabad local Head 
Office of State Bank of India 
(XXX-17-B-73), 86-87. 

Opening of Branch of State Bank of 
India in Canada (XXX-IO-8-73), 
a. 

Resolution passed by Supervising 
Staff Federation of State Bank of 
India regarding Amendment to 
Industrial Dispute Act (XXXI-
30-8-73), 65. 

Results of the enquiry against the 
suspended employees belonging 
to State Bank Staff Association, 
Delhi Circle (XXIX-SI-8-73), 
79-BO. 

Setting' up of Export Promotion 
Cells in DeIhi Circle by State 
Bank" of India (XXX-lo..8-'l3), 
150. 



STATE BANK OF INDIA-Ccmtd. 
Strike by Employees of Delhi 

Branch of State Bulk of India 
(XXX-lO-8-73), 183-84. 

. Suspension of Union Leaders State 
Bank Staff As:wciation CXXIX-
27_7-73}. 112. 

Theft in Petlad Branch of S.B.L 
(XXXI-31-8-'73). 133-34. 

Visits made by Chairman of the 
S.B.I. to Pond1cherry (XXXI-
31-8-73). 1~3. 

Working of S,B.L Credit Seheme 
for Backward Areas eXXXI-
31-8-73),138-38. 

STATE FARMS CORPORATIONS: 
Working Of Labour-BmPloyees 

Relations in Farms run by State 
I"1Il"DIs Corporation (XXX-
13-8-73). 116-18. 

STATE TRADING CORPORATION: 
Allotment of ImPOrted Cars to 

State Governments by STe 
(XXX-17-8_73). 93. 

Collaboration atTangemeuta by 
S.T.e. with pharamaceutical com-
panies (XXIX-8-8-73), 108. 

Decision on planninc export-import 
budget by STC (XXXI-31-8-73). 
88-8.1. 

Ebquiry iJlto Distribution Of Gloves 
and Betal·Nuts imported by STC 
(XXXI....24-8-7S). 125. 

Export of Birds and animals of 
Indian originally STC (XXJX-
3-8-'13), 111. 

Export of CaltorOilthroqh STe 
(XXIX-3-8-'13), 106. 

P'aliU1"e of STe to provide capro-
lactum to Nylon Spinners (XXXI 
-31-8-'13>, 120-21. 

Import licences isSued to ItarDatak 
Export HOUle apinat Import 
Entitlements through STC 
eXXX-17-8-73h 111-12. 

Item> to be c:analised throu,h src 
.in 19'13 (XXX!-24-8-'73), I'll. 

Names of cQDIlllodities which have 
shown progress in Trade under 

STATE TRADING CORPORATION-
Ccmtd. 

the Aegis of B'lt (XXX-
10-8-'18~, 185-86. 

News Item captioned regarding 
STC Me93 in Hong Kong Too 
<XXIX-3-8-73">. 1M-57. 

Permission to STe to resume Import 
of Woolen Rags <XXIX-27-7-73), 
140-41. . 

Policy regarding export of Castor 
Oil to erutaqe Profit fOrSTe 
(XXIX-3-8-7;i), 200-01. 

Proftta earned by S.T.C. durm.g the 
lut three years (XXX!-24-8-73), 
108. 

Qualities of Gamtna Picoline 
Beta-Picoline 8.Dd Pyridine to be 
importedby STcand Private 
sources during 1973-74 (xxx-
24-8-'13), 53. 

Quantity of Alkyle BenzenelDode-
CY1e ~ne imported by STe 
during 1970, 1971 and 1972 (XXXI 
-31-8-73), 102. 

Raw ma~ria1a imported by STC for 
small. acale industriM (XXIx-
3-8-73), 155. 

Work-to-rwe officers of State 
Trading Corporation . (XXX-
17-B-73), 157. 

STA~(S): 

Acute Shortage of Foodgrains in 
Kerala (XXXI--5·9.;73), 38-39. 

Agreement between Government of 
India and Pakistan Iligned on 28th 
August, 1973 (XXXI-29-8-'I3), 
378-85. 

.Alleged Printing I)f POilters by 
DA V.P. fOr Delhi University 
students union ElectioriS (XXX-
31-B~73), 225. 

Calling oJ! of strike by Loco Run-
ning Staff (XXX-13-8-73), 236-
St. 

ColUsion of 87 Up South Bihar 
Express . with 5 Up Howrtlh· 
Amritaar Mail at Kadhupur (St) 
(XXIX-27 -7-73),259-80. 



STATEMENT (S)-Contd. 

Collision ot Trains on Western 
::away (XX!X-23-7.73), 259--

Companies producing scooters and 
mopeds (XXX-5-9-73), 39--41. 

Curr,:nt strike m.tuation on the 
Indian Railways (St) (XX!X-
3-8.74>, 243-45. 

Decision of Governinent on Report 
of Third Central Pay Commission 
(XXX!--30-8-73), 31~21. 

Demonstration outside the Old Sec-
retariat Buliding, Delhi on July 
27, 1973 (St) (XXIx-I-S-73) 
339-40. ' 

Doctors' Strike in Bombay and 
Delhi (XXXI-5..9-73), 149-52. 

Drought conditiOns in Eaatern U.P. 
and Bihar (XXIX~2';'8-73) 238-
42. ' 

.Explosion in Ammunition Factory, 
Kirkee (XXX-13-8-73), 239-41. 

Flood situation in Uttar Pradesh 
(XXX-s..B. 73), 258-59. 

Food . riots in Indore and Bhopal 
(XXXI-31.:8-73), 222-25. 

Four Interim Reports of National 
. .CommJsa.ion on Agriculture and 

Summary of Important Recom-
mendations made thereJn (XXX-
16-8-73), 180-90. 

(;overnment's Decision to reduce 
1he quantum of allotment of 
wheat to UP an other States 
(XXXI-5--9-73), !7-38. 

Grant of Additional Dearness 
Allowance to Central Government 
Employees (XXXI--5-9-73), 34-
35. 

Guru Gobind Singh Medical Col-
lege, Faride'bad (XXXI-29_S-73), 
246-59. 

Incidents near Sbardhanand College, 
Delhi (xXxI-5-9-73), 36. 

IncreaSe in prices of certain petro-
leum produt'ts (XXXI-28-8-73). 
245-50. 

Konopoly of EMIIHMV in Gramo-
pbQne Records (XXXI-3.9-75), 
23-29. 
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STATEMENT (S)-Contd. 
Replies to reco~datiom con. 

tamed in Chapter V of Eiihteenth 
Reports of Committee on Welfare 
of S.C. &: S. T. (XXIX-27~7.73) 
255-56. ' 

Sta~ement correcting information 
glven on 4-12"72 reo Accident to 
22 UP New Delhi-Hyderabad 
Dakshin ExpreSs and 3~UP 
Janata Express (XXIX44.7. 
73), 245.46. 

Statutory control on cotton 
(XXX-S-S.73), 254-58. 

yarn 

Steps to reduce Prices of Cloth 
Fabrics and profits of textile 
Mills (XXXI-Z4-8.73), 251-56. 

Stoppage of :-'assenger Shipping 
Services on \he Konkan Coast 

{XXXI-4-9-73), 51-54. 
Stoppage on South Central Rail-

way's Trunk Traffic (XXXI-
3-9-73), 20-23. 

Strike by nurses in Delhi Hospitals 
(XXX:...17-8.73), 220-29. 

Take-over of whole-sale trade in 
price (XXXI-3-9-73), 177_78. i Talks in Rawalpindi on Indo-

/
. Bangladesh Joint Declaration (St) 

(XXIX.~8-73), 233-38. 

I S;~i:EMENT UNDER DIRECTION 

Bye-eltlctions to Parliament and 
State Legislatures (XXXI-
23.8-73), 195--208 

STATIONERY: 
Use of Imported items by Mill 

India (Private) Limited fOr manu· 
facture of stationery (XXX-
8_S-73), 54-55. 

STEEL: 
Action taken to increase production 
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-16-8-73>, 149-50. 

Units in Private Sector in receipt of 
Steel materials oVer 100 tomles 
during each quarter of 1971_72 
and 1972-73 (XXX-9-8-73), 41-
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garding product Mix for Expan-
sion of Plant (XXXI-30..8-73),! 
165-66. 

Proposal for Electric Furnace 
steel plant from Kerala Govern-
ment, (XXXl--SO-&.1S), 53-N. 
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djle to strike by wor:\ters in Delhi 
(XXIX-27-7-73),I25. 
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223-43. . 

SUB-DIV!SIONAL OFFICERS: 

Sub_Divisional o1Jieers Of P.C,S.! 
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Non-distribution of sugar' among 
workers by Bharat Sugar MiUs, 
Sidhwalia, Bihar (XXX-20-B-73), 
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Tamil Nadu for the season 1972-73. 
(XXX-6-8-73),178-79. 

Price of Sugarcane for 1973-74 and 
reasons far fixing support prices 
of agricultural commodities before 
sowing or planting (XXIX-
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~er.tive p~ for Su,arcane 

to . Grower. (XXX ..... 13-8-'i3). 18-
37 .. 

Revision of Sugarcane Price 
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S"UKINDA NICKEL PLANT: 

Shifting Of H. Q. Sukinda Nickel 
Plant of Orissa· to Bhubaneshwar 
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61. ----_.-------------------------



SWE!JEN: 

Aa'reemeut tor Aid from Sweden 
(XXIX-3-8-73), 125-26. ' 

Appointment of Indian personnel 
by Swedish Foreign Mission 
(XXXI-23-8-73), 31-32. 

SYNTHETIC DRUG PLANTS 
. (XXX-7-8-73), 70. 

SYNTHETIC FIBRES: 

Cotton Mills Manldacturing Synthe-
tic Fibres (Xxx-17-8.73), 58-
59. 

Foreign dominatiOn. on Nylon In_ 
dustry in India (XXXI-28-8-73), 
94. 

Ilnuing of letters of intent for set-
ting up plants for prodUCing of 
synthetic fibres yarn (XXXI-
28-8-73), 17S. . 

SYNTHETIC RUBBER: 
Report of Tariff Commission on fair 

selling prices of #iYnthetic rubber 
(XXIX-27~7-73), 269. 

r 
TAIWAN: 

DU-ective to Netaji Inquiry CommiG-
sion not to seek direct help from 
Taiwan (XXX-16-8-73), 137-
38. 

Indian ships visited Taiwan during 
1972-73 (XXX-13-8-73.), 83..84. 

Value of import export with Taiwan 
during 1971-73 (XXX-I7-8-73), 
]44--46. 

Debate 

Reported Instructions to Netaji 
b.quiry Commission not to Beek 
auy help frO'l1l Taiwan (CA) 
().XX]-23-3-73), 173-92. 

'lAJMAHAL: 

Bt!tting up of :llocnlit Garden close 
to Taj at Agra (XXX-20-B.73), 
79. 

TALLOW: 

QiiSlltityof edible o~lsand tallow 
imported,bySTCdu~iJig tbe. last 

TALLOW-contd. 

tw.o years (XX!X-3-8-'13), 128-
30. 

Racket in tallow in Assam (XXX-
lj.-S-73), 31. 

TAMlLNADU: 

Amount outstanding agaiIlGt sugar 
factories in Tamil Nadu (XXX-
5.8-73), 179-80. 

Average recovery of sugar factories· 
in Tamil Nadu for 1971-72 and 
1972-73 (XXX--6-8-73), 181.82. 

Construction of an aerodro~ at 
Salem (Tamil Nadu) (XXX-
10-8_73), 128-29. 

Houses for the Poor in Tamil Nadu 
(XXX--6-8-73), 170-'11. 

Investment of more mODey by Lie 
in Tamil Nadu (XXX-I0-8-73) .. 
163. 

Maximum Advertisements to All 
lndiaRadio from Madras 
(lCK){--8-8-73), 115-16. 

Meeting of the roan requirements of 
Agriculturists in I/lundiyampak-
kem Area in Tamil Nadu (XXX-
17-8-73), 183. 

New Houses and sites for Scheduled 
Callte and Scheduled Tl'~ in 
Tamil Nadu (XXX--6-8-73), 187-
88. 

Power Generation proposals. submit-
ted by Tamil .Nadu Government 
(XXIX-24-7-'13), 84. 

Price fixed for sugarcane and 
·actual1y paid by sugar factories 
in Tamil Nadu for the season 
1972-73 (XXX--6-8-'13), 178-79. 

Recruitment made by branches of 
NatiGnaliGed Banks in Tamil Nadu 
(XXX--IO.8-73), 164. 

Setting u-p of cement ,lant in 
Andhra PradeSh and Tamil Nadu 
(XXX-22-S-73), 93. 

Shorta~ of RiCe in Tamil Nadu 
(XXIX-23-7.73), 74. 

Slogans Allegedly formulated by 
. Tami1nadu. Chief MilUster (~ 
-8-8-7::), 157'-58 . 



'TAMIL NADU--contd. 

&eps to ··ensure apinat Recurrence 
of Power crisis in Tamil Nadu 
(XXX-7-8-7.3), 205-06 

Suggestions of Tamil ,Nadu Govern-
ment fOr Amendment to constitu-
tion regarding Autonomy for 
States (XXIX-1-8-73), 172-'13. 

Sl.\flgestion of Tamil Nadu Govern-
ment to set up an Inter-State 
Advisory Council (XXX-22-8-
'13). 145-46. 

Sucide by a woman in Nagarcoil 
(Tamil Nadu) for want of rice 
(XXX~2-8-73), 48. 

Tourists spoto1 in Tamil Nadu selec-
ted for development during Fifth 
Plan (XXXI'-24-S_73), 128.. 

'Non-availability of Potassium Chlo-
r.ate to match factories of Tamil 
Nadu (Rule 377) (XXXI-27-8-
73). 221-23. 

4J.'AMIL NADU BANK EMPLOYEES 
FEDERATION: 
.Alleged attempt by Reserve Biank 

of India to create chaM in Bank-
ing Transactions and pass ·blame 
to Tamil Nadu Bank Employees 
Federation (XXX-17-8-73), 37. 

4J.'AMRAPATRAS: 
Award of Tamar Patras (XXXI-

29-8-73), 230 .. 
..Award of Tamra Patra to Freedom 

Fighters (XXX"':'22-8-73), 184-
88. 

ComplaintlJ regaJ"dina Award of 
Tamprapatra to wrong Persons 
(XXIX-1-8-73), 147-48. 

'TARAPUR ATOMIC POWER pLANT: 

Committe set up to review the Pro-
tection system of Tarapur Atomic 
Power Station (XXIX-I-8-?3), 
77-78. . 

Defects in Tarapur Atomic Plant 
(XXX-8-8-73l, 213-14. 

. DefectG in Transmission Feeders 
II1pplyingpower from Tarapur 
Atomic Station (XXIX-31-7-73), 
55-III. 

I TARAPUR ATOMIC POWER PLANT 
-contc1. 

Sale price Ofpawerfrom Tarapur 
Atomic Station (XXX-B-B-'13) , 
203. 

Setting up an Inquiry Committee to 
investigate the cause of Break-
downs to Tarapur Atomie Plant 
(XXIX-1-8-73>, 45-46. 

Supply of power to Gujrat from 
Tarapur Atomic Power Station 
(XXX-8-8-73), 57-58. 

TARIFFS: 
Proposal for Zero Tariff in Five 

Yean; on Jute Exports to ,EEC 
(XXIX-27-7-73), 74. 

TARIFF COMMISSION: 

Matter under Rule 377 

Failure of Government to lay on the 
Table Reports 'Of the Tarift Com-
miGsion. (XXIX-27-7-73), 261-

.88, 

Report of Tariff commission on fair 
selling prices of synthetic rubber 
(XXIX-27-7.73), 269. 

Report of Tariff Commission on 
priCle-otructure of Beta oxy Nap-
thole Acid (XXIX-27-7-73), 269-
70. 

TATAS: 
Fiscal cOJlcession asked for by Tabs 

for Mithapur FertiUzer Project 
(XXIX-24-7-73), ISO. 

TATA ENGINEERING AND LOCO-
MOTIVE COMPANY: 
Production C1f commercial Vehicles 

at TELCO Ja:mshedpur (XXlCI-
30-8-73), 6'1. 

R4!!ir.atatement of Victimised Wor-
kers of Telco and Tube Company, 
Jamshedpur (XXXI-30.8-.73 1 , 
103-04. 

TELCO faCing set-baCk in output of 
Forge, Foundry and General 
Engineering (XXXI-30-8-'13), 68-
69 • 

Victimiption of Workers of TELCO 
and TlibeCol:npany,JarMhe4Pur 
(XXIX.;...2-8.13), 55..58. 
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TATA U,ON AND STEEL 
COJ&PANY: 

Contribution of as. "400 crores for 
Additional capacity in Tisco, 

durin, Fifth Five" Year Plan 
(XXXI-23-8-73), 140-41. 

Eicpansion Plan. 01 TISCO and 
other Private Sector Steel Plants 
(XXX-I-8-73), 67-68. 

TAX EVASION: 

Arears 01 Income-tax (XXIX-
27-7_731, S2-84; (XXIX- 3-S-
73), 50. 
Arrears of Income-tax in West 
Bengal (XXIX-27-7-73), 209-
12. 

Arrears of Income~tax and Wealth 
Tax against Shri M. ·G. Rama-
cha:tdran (XXX-IO-S-73). 149-
10. 

Arrears of Taxes against Film 
People Tamil Nadu (XXIX-3-S-
73). 166-67. 

Arrears of Taxes against Film Stars 
iXXIX-3-S-731, 165-66. 

.A.r-rears of taxes against Mis Kores 
India Ltd. (XXIX.:....27-7-73). 114-
15. 

Arrears of wealth tax and Gift tax 
(XXIX_'·8-73), 91-92. 

ClII"les of Evasion Or Non_Payment 
at Taxes pending against major 
Shareholders of Maruti Ltd. 
(XXIX--3-8-73), 147. 

TAX-PAYERS DIRECTORY: 

State-wise Directory of Tax-payers 
(XXlX-27-7-73), 52. 

TAXATION: 

Commission to Enquire into Impact 
of Taxation on National Life 
(XXlX-3-8-73), 20-26. 

Levy at cesos for Research in Indus-
trial Units (XXlX-1-8-73), 147. 

RefOrms .in Taxation system. sugges_ 
ted by lIIinister of Heavy lJldus-
try (XXXI-24-8-73), lSI. 

TAXI(IES): 

Quota of C8l'G earmarked to be run 
lUI Taxis (XX!X-2-8-73), 195. 

TAXI DRIVERS: 

Harassment to Indian and Foreign 
Passengers by Taxi-drivers at 
PaIam Airport (XXX-17-S-73). 
60-82. 

Debates: 

Reported connivance of the Police 
in the alleged murder of a taxi 
driver in Delhi (CA) (XXIX-
2-8-73), 207-30. 

TAWA DAM: 

Non-availability of steel for cons-
truction Of Tawa Dam in HoShan-
gabad District (XXX-i0-8-73). 
76_77. 

Di5cussion with the Income-tax TEA: 
Commissioner regarding recqvery Adulteration of Tea (XXIV-
'If arre",rs of '!ax~ (XXX- 23-7-73), 247. 
19-8-73), 132-34. Adverse effect of Bilateral Trade 

EV1Sio'\ of Central Taxes by Com- pact with Sudan on Tea Trade 
paDies (XXX-17·8-73), 99-100. (XXX-17-8-73). 165-66. 

'Evasion of Wealth Tax by Birlas Agreement between India and Ire-
(XXIX-3-8-73). 108-09. landfor Export of Tea (XXX-

Introduction of American Scheme·10_8_73), 11S. 
for recovery of arreBrs of taxes Article on Tea by Mrs. R. Kuttaih 
(XXIX--27.,.7-73), 128-29. '\ (XXIX-27-7-73), 173-74. 

Punishment or EvMion of Income 
Tax (XXIX-3-8-73), 102-03. Disparity in Rates of Excise Duty 

. levied on the Arne quantity of 
Rewards to people for giving inior- I Tea in varioUS" states (XXX-

mation about undisclosed '. 
Property (XXX-IO-8-7.~3)~. __ . ___ ....:17~-::8.:.:.:73~):.:-. "~'125:::... _" _____ _ 

'2897 LS-18. 
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TEA-Contd. TEA GARDEN-Contd. 
ExistenCe of Trade of adulterated 

tea in North Bengal (XXXl-
31-8-73), 183-84. 

Export of '1<: .. dw-ing 1871-7J'aDd 
1972-73 (XXX-IO-8-73) 34---16. 

Extension of Excise relief far Tea 
Industry for bo<)sting its ~ 
(XXIX--3-8·73), 106. 

Facing of serious threat by Tea 
Industry dUe to caGUal attitude of 
Shipping lines (XXX-I0..8-73), 
79. 

India losing Irish Tea Kartet 
(XXXl-24-8-73), 144. 

Intensifying promotional campaign 
of Dry Tea in Japan (XXXI-
·31-8-73t. 68-69 .. 

New Agreement between ](ajar 
Tea Exporting Countriea in rea-
pect of Tea Export Quota (XXXI 
-31-8-73), 3-6. 

News-Item Captioned "SCI" Stand 
may Lead to Loss of Irish Tea 
Market (XXX-13.8-73), 86. 

Over~ Bushes in North Bengal 
. Tea Gardens (XXX~8-73), 
39. 

Promotional campaign for black 
tea in J aPJaJl by Tea Board 
exxxI-24-8-73), 110. 

RatiOD8lis1ng the Excise Duty on 
Tea Imposed on Zonal buis 
(XXXl-31-8-73), 201. 

Setting up of a Committee to look 
into the entire aellinl arrange-
ment of Tea (XXIX-3-8-73). !'I. 
68. 

Takeover of Tea Export (XXDC-
3..8-73)., tI2. 

TEA BOARD: 

Staff of Tea Board aervina in Cairo 
(XXIX-3-8--73) , 55-58; (XXXI-
31..8-,.). 81 

TEA G.AJl.DENS 

NOD~ of revised bonds to 
tea .-den . workers In Tripura 
(XXIX-2-8-73), 113-14. 

Number of Tea Estates owned b~ 
Indians and Fore1gners (xxx-
10-8-73), 85-86. 

Over-aged buahes in North Bengal 
Tea Gardena (~·8-73), 
19-40. 

Purchase of Tea Estates owned by 
Foreign Interests during 18'10-
72 (XXIX-.27-7-73), sr-9'1. 

Request by Welt Bengal and Assam 
Governments for Powers to take 
over closed and sick tee. rarden. 
(XXXI-U-8-73), 89. 

Submiosion of Report by Task J'orce 
on Take over of Sick Tea Gardens 
(XXIX-3-8-73), 26-30. 

Taking over of sick Tea Plantations 
(XXIX-3-8-73), 101-02. 

TEACHERS: 

Amenities In Teacl1ers of Kendriytt 
Vidyalaya Sangathan (XXX-
20.8-73), 117. 

Code of conduct far Teachers (XXX 
-13-8-73), 113-14. 

Committee of CABE on PrOblem of 
unrest among students and 
Teaehem (XXX-20-8-73), 121-
U. 

Demand of Government School 
Teachers' ~tion <XXIX-
30-7-73), 11. 

Dlscrepaney iii number of 'perma· 
nent primary teachers and perma-
nent posta <XXX~-8-73). 43-
""-

Drawing Teachers Grade in Delhi 
Schools (XXX~-8-'1"), 55. 

InCrease in Pension of Teachers 
of Uttar Pradesh (XXXI-27.8-
73), 73. 

Irregularities in Appointment of 
Teachet'll (XXX-13-8-73), 67. 

Lady School Teachers in Uttar 
Pradesh (XXX-6-8-"73), 100-101. 

List of Selection Grade Teachers for 
Delhi Schools (~_"_'13) 

'12. 



TEACHERs-Contd. 
Provision Of CooPtine Members of 

Managing Committee of Delhi 
School Teachers Cooperative 
House Building Society (XXX-
20-8-73), 159-60. . 

Recommendations made by Sen 
Committee Report on Pay Scales 
of college and University Teachers 
(XXX-13-8-73), 145. 

Selection grade to permanent pri-
mary Teachers of Municipal Cor-
POration of Delhi (XXX-20-8-
73), 44-45. 

Sen Committee Report on Salary 
Scales of Univeraity College 
Teachers (XXlX-23-7_73), 5. 

Sen Committee Report on Salary 
Structure of College and Univer-
sity Teachers (XXX-ZO-8-73), 
42-43. 

Suspension of Elections to Delhi 
School Teachers Cooperative 
House Building Society Ltd. 
(XXX-20_8-73), 148-49. 

Teaching Prof&:3Sion (XXX-
13-8-73), 114-15. 

Transfel'1lble Service of Central 
School Teachers (XXX-I3-8-73), 
216. 

TEAR GAS: 

Re. Use of Tear Gas on Demonstra-
tions in Delhi (XXIX-30-7-73), 
245-49. 

TEARGAS GRENADES: 

Supply of New Teargas Grenades 
to States to Control Riots (XXIX 
-1-8-73), 139. 

TECHNICAL EDUCATION: 

ReorganiGation and Development of 
Technical Education (XXIX-
30-7_73), 211. 

TECHNICIANS: 

Study conducted by C.S.LR. on 
comparative position of States in 
the field of Technically i!:dueated 
Persons in various subjects 

(XXIX-1-8-73);83-84. 

TECHNOCRATS 
Friction between Teclmocrata and 

Bureaucrats (XXIX--25-7_73). 
195-96. 

Recasting Of porsonnel Policy to 
appoint '1'eclmocrats to head 
varioUs Ministries (XXIX-25-7_ 
73). 130. ' 

TECHNOLOGY: 
IndigenoUs Technology for manu-

facture of Modem Plastic known 
as AEc Plastic (XXX-8-8-73), 
35-36. 

Teesta Barr~e Scheme (XXX-
7-8-73), 111-12. 

TERRI DAM: 
Construction of Tehri Dam in Uttar 

Pradeah (XXIX-31-7...;73), 165; 
TELECOMMUNICATION: 

Cuttack-Bhubaneswar Telecommu-
nication System (XXXl-29-7-73), 
178. 

Financial Assistance from IDA for 
Telecommunications Project 
(XXXI-24-8-73), 47. 

Financing of Telecommunications 
projectG in India (XXX-22-8-73), 
153-54. 

Loan from IDA for Telecommunica-
tion project in India (XXIX-
27-7.73), 193-94. 

Tele-Communication Development 
During Fifth Plan, period (XXX-
3-8-73), 118-19. 

Tele-communication Training Centre 
in Bihar Circle (XXXI-29-8-73l, 
159. 

Thefts of copper wires on Tele-
communication channels in the 
country (XXIX-1-8-73), 186. 

TELEPHONES: 
Accommodation for TechnicianS 

working in Delhi Telephone Dis-
trict (XXX-22-8-73), 149 .. 

Allegation against S.D.O. (Phones) 
in Kerala circle (XXIX-I-8-73l, 
123-24. 

Alleged irregularities in Telephone 
Department, Meerut (XXXl-
29-8-73), 214. 
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TELEPHONES-Contd. 

Applicati3QS for WtaUaUoll 01 
telephone· connections in Bhapl-
PUr (XX!X-1-8-73), l3f$. 

Attaching Bhadrak Telephone- Ex-
change with Balasore Telegraph 
Engineerin, Sub-Division (XXXI 
~73), 180. 

Bugging of Telephones Of important 
}IerlIODI (XXX~-8-73). 223-24. 

Complaints from Telephone Subs-
cribers in Calcutta (XXIX-
25-7-73), 142. 

Complaint.3 of Telephone Sublcri-
hers regarding over-charging of 
Telephone Call Bills (XXX-
8-8-73), 173-7". 

Complaints of Telephone Users of 
Nandpon (Maharaabtra) 
(XXIX-I-8-73>. 181-82. 

Complaints reo Wrong Telephone 
BillS in Delhi (XXX-22-8-73), 
35. 

Defective Telephones of 58 Ex-
change in Delhi (XXIX-2~-'7-73>. 
69. 

Delays bt Trunk Calls booked for 
long distances (XXX-8-8-73), 
180. 

Delhi Telephones Registering 
Abnormal Calls (XXXI-29-B-
'3). '12. 

Detection of Unauthorised Tele-
pbone Calls at Pali (Rajasthan) 
(XXX-8-8-'13) ,M. 

Direct Telephone lines between 
District Headquarters and State 
Capitals CXXXI-2t-8-'13), 170. 

Ex.penditure incurred on Trunk calls 
made from theresidenees of 
Ministens (XXXI--29-8-73). 221. 

Expenditure on JlainteDanee of 
Telephone S~ at Patna 
CXXXI-29-8-'13), 181. 

Expenditure On TelephODeS used by 
Union Ministen (XXIX~I-8-73), 
52-53. 

Import of 'l'e1epho.e Ilquipment 
from Canada cXX!X...:..25-'7-'13), 
138. ~-~ 

TELEPHONES-Contd. 
Koraput Bhabaneswar Telepholle 

Link (XXXl-29-8-'7I), DO. 
Lack of Telephone facilities in TilE.-

amgarh and Chhatarpur Districts 
of )4. P. (XXX-22-1-'73), 137. 

News-item 'Government Af}Oq 
Bugs Opponenta. (XXXI-
29-8-73), 20ft 

Openinl of PCOs in Balaaore Dia-
trict <XXXI-29-8-73}, 1'79. 

O.Y.T. Sc.beme in Delhi cxxxr...,. 
21-8-'13), 189. 

Providing Telephones in the CoIl-
Itituencies of MPa (XXIX-
25-7-'13). 207-08. 

Provision of Booth and Telephone 
Facilities at TrinePI' DTC Bua 
Stop (XXXI-27-8-7J), 160. 

Provision of Public Call Office at 
'Sapatara Girinagar. Gujarat 
<XXXI-29-B-73), 88. 

Rate of growth in arrears of Tele-
phone Bills (XXIX-25-7-73), 50. 

Realising of arrears of TelephOlle 
Bills (XXIX-25-7-'73). 69-'70. 

Recovery of Telephone arrears 
(XXX~-8-73). 1M. 

Repair of Teleprinter Lines ad 
Telephones in Delhi <XXIX-
25-7"'73), 3 ... 

RePOrt of the committee set up to 
e:xaminethe bUlin, sYstem of 
Delhi telephones (XJCIX..;..1-8-'73), ~ 

118. 
Site for Tele1)hOlle Exchange at 

Bhadrak (XXXI-29-8-'13). 171. 
Subscriber Trunk Dialling system in 

Kerala <XXIX-l-8-'13), 122-23. 
Telephone Advisory Board for 

J'aizabad <XXIX-21-7-'13). 191. 
Telephone ConnectiOJll in Surat 

(XXXI-29-8-'73), M. 

Telephone installed In Bombay. 
calcutta, Delhi and Madra. 
CXXXI-21-8-'13), 110. 

Telephone IflItrumentl factory at 
Nllini (XXXI-29-8·73). 19B. 



TELEPHONES-Contd. 
Telephone ratio in India as . com-

pared to South East Asia (XXIX-
25-7-73), 62-63. 

Telephone Service in Baroda 
(~1-8-73), 117. 

Trunk Calls Booked from Chandi-
garh for places in Pakistan. 
(XXX-a-6·78), 2267-27. 

W'aiting List of Telephone connec-
tions at Baroda (XXIX-I-B-73), 
116. 

Working of Telephones in MaDipur 
(XXX-22-B-73), 192-93. 

TELEPHONE CONNECTIONS: 
Conversion of temporary telephone 

connections into permanent ones 
(XXX-8-B-73). 50-51. 

New Telephone Connections in Dis-
tricts of Gaya, Nawadha and 
Jehanabad (XXX-22-B-73), 125-

Telephone Corporations for big 
cities (XXX-22-B-73). 40-41. 

TELEPHONE DIRECTORY: 

Issue of new Telephone Directory in 
Delhi (XXX-8-8-73), 200-01. 

Telephone Directory of Bihar Circle 
and Patoa Telephone District 
(XXXI-29-B .. l73), 191. 

TELEPHONE EQUIPMENT: 

Alternative Arranl!,'ll!meIlts after 
Terminating Foreign collaboration 
in the Manufacture of Telephone 
Equipment (XXIX-l-B-73), 129-
30. 

Compensation for supply of Defec-
tive Cross-Bar Telephone Ex-
change equipment <XXIX-
1_8-73), 163-64. 

Import of Telephone Equi.pments 
(XXX-B-B-73 > , 63-64. 

Priority in allotment of stores for 
telephone and telegraph lines in 
Hill areas (XXIX-l-8-73>, lOB. 

TELEPHONE EXCHANGES: 
Automatic Telephone Exchange in 

Bhagalpur district Of Bihar 
(XXIX-.l.8-'l3), 35-38. 

TELEPHONE EXCHANGES-Contd. 
Automatic Trunk, Dialing system in 

District Bahraich (UP) (XXIX-
25-7-73), 159. 

Closing of Telephone Exchange in 
Delhi due to low voltage of Elec-
tricity (XXX-8-8-73), 115. 

Defects in Cross-Bar Telephone Ex-
change (XXIX-25-7-73), l~. 
46. 

Functioning of cross bar exchange 
in Delhi (XXX-8-8-73), 155-56. 

Managerial structure of Telephone 
Exchanges in Metropolitan Cities 
(XXIX-25-7-73), 162-63. 

New Automatic Telephone Ex. 
changes in the country (XXX-
22-8-73), 176. 

Opening of Automatic telephone ex-
changes in M.P. (XXIX-I-8-73). 
53-55. 

Telephone Exchange line capacities 
in Calcutta, Bombay and Delhi 
(XXX-3-8-73), 210-11. 

Upgrading of cross-bar exch8llgle in 
Delhi area (XXX-8-8-73), 61. 

TELEPHONE OPERATOR: 
Stabbing of Telephone Operator in 

Delhi (XXX-8-8-73), 143. 
TELEVlSION: 

DeVelopment of Backward Regions 
through Television (xxx-
8-B-73), 212-13. 

Expansion of T. V. IndUltry 
(XXIX-25-7-73), 61-62. 

Jmtallation of T.V. Stations at 
Kanpur and Lucknow (XXXI-
29-8-73), 108. 

Jamming of T.V •. Broadcasting in 
Srinagar by Pakistan (xxx-
8-B-T3). 101-02. 

Manufacture ot TV Seta by big pro-
ducers and in Small Scale Indua-
try (XXIX-l-8-73), 182-83. 

Marketing of cheaper TV Sets 
(XXXI-29-8-73). 2M. 

Negotiations by Electronics C0rpo-
ration of lndia with State Govern-
ments tor tnanufacture of TV Seta 
in States (XXX-8-B-'1i), 148-41. 

~--------------------------------



TELEVISIN-Contd. 

News Items Bombay T.V. Standard 
falls turther (XXIX-1-8-'13), 
131-32. 

Number of TV Sets msta1led in 
various States (XXXI-29-8-'13). 
219. 

Proposal to keep in Abeyance the 
expansion scheme of Television in 
the country (XXXI-29-S-71), 
211. 

Revision of Pay Scales of TeleVision 
Contract staff AztiateII (XXXl-
29-8-'13), 232. 

Representation trom Dele8ations of 
Television set manufacturers re-
garding the smugllin8 of T.V. 
Sets from abroad (XXX-8-8-'13), 
1M. 

Satellite to Beam Educational and 
Instructional TV PrQlr8lDmell in 
villages (XXXI-29-8-'13). 195. 

Setting up of T.V. Production Cen-
tres in Bombay. Madras, Calcutta 
and Delhi (XXIX-l-S-'13), 18'1. 

Sett~ up T.V. units in States in 
collabcmation with Electrooics 
Corpoll(aUoll of India (XXXI-
29-8-'13). 19'1. 

Television Centre in Cakutta 
(XXIX-l-S-'13), 1a. 

Television Centre in Madras (XXIX 
-1-8-'13), 1a. 

T.V. in .Ahmedabad in Fifth Plan 
(XXX-8-S-'13). 1'13. 

Television Statio:n at Amritsar 
(XXX-a-8-'13),IM. 

T.V. statiODs to be .. up during 
Fifth Plan period (~ 
28-7-'13)~ 18---20. 

Unsatisfactory workiq of Televi-
sion in Jammu and Jtasbmlr S~ 
(XXIX-2I-'1-73), 70-'11. 

TELEX: 
Eztemion of Telex Servieeto New 

Centres in the count.ry(XXX-
B~'13), 181. 

TELEX-Contd. 
Telex Excbanges in the country 

(XXX-8-8-73), 19'1-98. 
Telex Network (XXXI-29_B-'1S), 

119. 
TEMPLE(S): 

Decision regarding Financing of 
Repair work of Jagannath Temple 
(XXXI-27-8-'13). 16-2D. 

Flood.-Lit arrangement at Konark 
Temple (XXXl-27-8-73) •. 92 

Nataraja idol stolen from Sh·apu.-
ram Temple. (XXIX--23-7-'13). 
203. 

Transfer of Temple to a Place near 
Aurangabad (XXIX..:.30-7-73>, 
199. 

TERRITORIAL ARMY: 
SetUement Benefits to the Released 

Territorial Army Officers (XXX 
-15-7_73), 44-45. 

TEXT BOOKS: 
'Evalua,tion of Text Books 

(XXIX-30-7-73), 128. 
Investigation into complaint re-

garding quality and price of 
text books produced by Govern-
ment sponsored authors and 
publishers (XXIX-SO-7-13), 
157. 

Prejudices and Predilection about 
Kashmir in Regional Geography 
Text Boob for Public School 
(XXX--2D-8-73) ,146. 

Preparation of Text....books by N.E. '\... 
R.C. for Univeraity students 
(XXlX-23-7-'13), 46..46. 

See also 'BOoka'. 
TEXTILES: 

Ban· on production of Bordered 
Dhotiea and Coloured Sarees by 
Mills (XXX-17~73). 16I. 

Complaint rePrdJng Non..:clearing 
of Incentive by Indian Cotton 
Mills, Federation (XXXI-
K-&.73) , 118, 

Cotton Textile. Ezpon Falling 
(XXX--24-8-73). 96. .", 

Dec:ialoD in rep.rding to allowing 
of Interest subsidy in l'1nancing 
of Power-looms in the Coopera.-
tive Sector (XXXI~&.'13). 79. 



TEXTILES-contd. 
Default Of Government controlled 

mills in shipment of cotton tex-
tiles to Russia (XXIX-25...7-73), 
116. 

Japan cancels many textile orders 
(XXIX-27-7-73), 75. 

Revie-w of Textile policy to encou.-
rage Decentralised Sector in the 
handlooms as against Mill sector 
(XXX-17-8-73), 35. 

TEXTILE COMMISSIONER: 

Decision by TextUe Comissioner to 
pennit deals in ImPOrted Cotton 
among Mills (XXX- 10..8-73), 
85. 

TEXTILE CORPORATION: 

Number of Coarse. cloth shops 
opened in Rural Areas by TextUe 
Corporation (XXX-lo..8-73), 
106. 

TEXTILE INDUSTRY: 

Additional Assistance to TextUe In-
dustry to meet its Export Com-
mitments (XXXI-Z4-&..73), 117. 

Additional Employment and ~uc_ 
tion estimated on the Introduc.-
tion of Seven-day Week in Bom-
bay TextUe Industry (XXX-
~8-73), 96. 

Report of Bureau of 
Prices on Textile 
(XXX-I0-8-73), 61-62. 

Costs and 
Industry 

Report on cost price relationship in 
cotton taxtUe industry with pa~ 
ticular reference to production 
and pricing of controlled cloth 
(XXX-IO-8-73), 76. 

TEXTILE MACHINJ:RY: 

Agreement between India and 
South Korea for supply of Tex-
tile Machinery (XXX-IO-&.'13), 
73-74-

TEXTILE MILLS: 

Actual Quota Production of Con-
trolled cloth fixed for cotton tex-
tile mills (XXX-IO-&..73), 174-
'IS. 

• 

TEXTILE MILLS-Contd. 
Assets of sick Textile Kills taken 

over·by Government (XXX-
22-&"'13), 98-99. 

Closure of Ajanta Tezt.ile JIillI. 
Ghaziabad (XXXI-31-8-73). 
138-39. 

Formation of Holding Coy for 
Textile milia taken overby 
Government (XXX--8-8-73), 81-

Hoarding of stocks of Yam by Tex-
tii1e Mill owners and its sale in 
black market (XXJX-27-'I .. 73), 
1M 

.robs BUftered and Profit earned by 
Textile Mills as a result of fixa-
tion of New Prices for cloth dur .. 
mg November, 1972 (XXX-
17-3-73),95..96. 

Nationalisation of sick textile mills 
(XXIX~'I-?3), 42-43. 

Number of Mills engaged in the 
manfacture of coarse cloth at 
controlled price CXXX-I0-8-73), 
6~70. 

Production of yarn for Handlooms 
in Textile Mills taken over by 
Government (XXX-1-8_73), 69-
70. 

Profit earned and loss suffered by 
'lUtile Kills in Private and 
Public Sectors due to imposition 
of control on Yarn {XXX-
10-5-73; 105_06. 

Profits in Textile Mills taken over 
by Government (XXX-22-B-73), 
81-82. 

Request from Mysore Government 
to Central Government to take 
nesponsibtlity to modernise sick 
Textile mills (XXX-B..8-73), 
104-

Seven-Day week in Textile MiDI in 
Bombay (XXX-9-&..'1S). 109. 

Sta,ggering Of Holidays in Bomba,. 
Textile Mills (XXXI-308-73), 82. 

Steps to RedUce the rPie'es of Cotton 
Fabric and Profits of Textile 
Mills CXXIX-27-7-73}, 132-34. 

c 



TEXTlLElVu.s-contd. 
Debate 

Steps to reduce prices of cotton 
fabrlee mld proftts Of textile milla 
(St) (XXXI-24--8-'l3), 2111-
56. 

TEXTILE JdILLS ASSOCIATION: 
Function of Government MaDaged 

Textile mills Associat.ion (XXX-
&.8-13) , 141-42. 

THAI .AIRWAYS: 
Request fl'Om Thai Government to 

inc)leBSe the LaDding Righta of 
Inter national Flag carries ofUle 
two countries (XXIX-3.,.8-'13), 
B7. . 

THAILAND: 

THEFTS-Contd. 
Tlu!tt of Idoles· from New.adah 

Courts (XXX-22-8-73), 1~~ 
Theft of Parcels, Insured Artiel .. 

and Money Orders (XXX-22-8 
-73), 137~38. 

'fhefts of .. Copper wires on Tele-
Communication channels in the 
CountrY (XXIX-l .. 3-73), 186. 

Thefts in Delhi (XXIX- 1-8-T3). 
105-0'1. 

THERANI, SHRI R.L.: 

Prosecution Qf Shri R. L. Therani 
and his wife in London (XXXI-
30..8-73), 119. 

THERMAL POWER STATIONS: 

Requat from Thai Government. to Badarpur and Obri Thermal Power 
increase the Landing Ri&hta of 
International Flag carriers of the Stations eXXIX-31_7-73). 147-
two countries (XXlX-&..8-73) , 48. 
87. Construction of a Thermal Power 

Plant in Muza1Iarpur, Bihar 
THAKAR VASUDHA SINGH: (XXlX-3lo-7-73},94. 

Treatment of Thakar Vasudha 
Singh Of Faizabad District as Report Of Committee for Selection 
PoUtiCaI Sufferer (XXX-~-1J- of Sites for large Thennal Sta-
73), 71. lion (XXIX-31-~73),114. 

THAPAR GROUP OF INDUSTR. Setting .up .0.£ a Thermal Power 
IES: . Station at Faizabad in U.P 

Issue of licence to Thapar . Group (XXX-7-B-73), 107. -
for setting up a plant in i. Ker- Setting up of a thermal power plant 
ala (XXX-22..8-73), 41-42; .t ~, Puniab (XXIX-

THEFTS: 31-7-73), 112-

Idols 01 Lord Viahnu and Goddess Thermal Plant at Bhatina (XXX-
Amman stolen from Rx Perumal 7-&-'13). 86. 
Temple at Konthakaivillage, 
Madurai (XXX-22-B-73), 88-89. Thermal Power Station at Dalkhola 

(North Bengal) (XXX-7.B-73), 
Involvement 01 Indian Employees 62-63. 

of U.S. Embassy in Delhi in 
Theft of Dolat Cheques Thermal power Project at Dalkhola 
(XXXI-3o..B-73), 139. in West. Bengal (XJQt-22-&..'13). 

171·72 • . Loss Caused .by theft Of copper wire 
'(XXX!.;,.-29-B-'13), 71. Thien Dam Project (XXX-T..8-73). 

35. 
:B~ item "Police Active if VIP's 

llI'e vletlmil of Thefts" (XXlX- THIRD PAY COMMISSION: 
25...7-13), 141-4%. Dtasatillfaction of .All India Railway 

Theft casesln Chittaranjan ·LocO-Guarda Council over the Recom-
motive Workll (XXlX-31-'1-73), mendatiotu of Third Pay Com-

_~817S' .. en_. __ . _·_ ... ' .... ,..., .. ..:; .. _____ m1si_...;OD-.:..., _(XXXl __ - at..B-'13) , IK-8L 



Organisation of a National Conven-
tion against the Recommendations 
of the Third Pay Commission by 
Council of Trade Unions Secre-
tariat (XXIX-2-8-73), 73-'14. 

Debatea 
Decision Of Government on Report 

of Third Central Pay Commission 
(St) (XXXI-30..S-73),319-21. 

THREE LANGUAGE FORMULA; 
Non-acceptance of three language 

formula by TamUNadu (XXX-
6-&.73), 77-78. 

TIBET: 

Construction of Road on Nepal 
Tibet Border by China <XXXI-
23-8.-73), 123-24. 

Schemes for rehabilitation of Tibe-
tan Refugees (XXX-16-S-73), 83-
84. 

TIGER: 

Tiger sanctuaries in Bihar (XXIX-
30-7 .. 73) 185. 

TIMBER: 
Decline in Export of Timber and 

Sandal wood to Asian and Euro-
pean Countries (XXX-10.8-73), 
186. 

Purchase of timber and bamboos for 
Central Government factories or 
offices (XXX-9-S-73), 169.-70 

TITANIUM: 

Letters of intent issued for setting 
up Titanium Complex in Kerala 
(XXIX-25.. 7-73), 120-21 

Titanium Complex in Kera!a 
(xx-(lCKlX--25-7-73), 119-20, 

IX-1-B-73), Sf!. 
Titanium sponge Plant at Hydera-

bad (XXIX-I-8-73), 173-'14. 

TOBACCO; 

Decline in Area 
Cultivation in 
durini 19'12-VS 
71-7' 

under TobaCCO 
Andhra Pradesh 
(XXX-20_8-73), 
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Demand in Russia for Indian Toba-
cco and Cigarettes (xxx-
10-S-73), 170..71. 

Export Of Tobacco and 
leaves (XXX-17 .. 8-73), 

Tobaceo' 
103-04. 

Scheme for subsidy and other fa-
cilities for tobacoo gromes in 
West Bengal (XXX-13-B-73), 61. 

TOBACCO DEVELOPMENT BO~ 
Scheme to constitute 

velopment Board 
73), 112. 

TOOTH PASTE: 

Tobacoo De-
(XXIX-2-B-

Co. 

Reservation of Manufacture of 
Tooth Paste for small scale in-
dustry (XXX-S-8,..73), 144. 

TOURISM: 

Allotment Of imported Cars for 
·purpose of Tourism (XXX-17-a.. 
73), 93-94. 

Amount earmarked for develop.. 
ment of Tourism in Dadra and 
Nagar Haveli Area during 1973-
74 (XXXI---31-a..73). 148. 

Annual Growth Rate of Tourist 
Trade (XXX-10-a..73). 123. 

Conference Of Tourism .and Air' 
India Officers held in Ger .. eva 
(}(XJ{-10-a..73), 13~ 

Construction of Low Tariff Tourist 
Bungalows in MadhYa Pradesh 
during 1973-74 (XXLX--3..8-73), 
167. 

Construction Of Tourist Reception 
Centre-cum-Hotel by Central. 
Tourisim Department at Patna 
(JCXJ{I--31-B-73). 139-40. 

Development of river-side areas of 
Patna town as tourist Resort. 
(XXX-:-10-8-73), 89. 

Development at Tourism in 
Ayodhya Du~ Fifth Plan. 
(XXIX--27-'1-'lI). !2C:61. 

Development of Tourism during 
Fifth Plan. (XXIX-..25.-7-'I3), 

Deve}opmentot Tourist Places in 
63-84; (XXIX--27-7 • .'13), 1~7 
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Development of tourist places 
in MadhYa Pradem (XXX-IO-S-
73), 89-92. 

Foreign Tourists who visjted India 
during 1971-72 and 1972.-73 and 
foreign exchange earned 
(XXIX-27 .. 7-73), 131-32. 

Funds allocated and spent for De-
'Itelopment of Tourism in Bihar 
dUring 1971-72 and 1972-73 
(XXX-17-8-73), 121-22 

Occupancy of Government run 
Hotels by FOreiln Tourists during 
the last two years <XXXI-24..3-
73), 152, 

Payment by foreign tourists in 
foreign cUlTency (XXXI-31-8-
73), 120. 

Plan to provide a Tourist Hotel 
and Tourist Huts at Kovalan, 
Beach (XXIX-3-8_73), 176-77. 

ProPOSal to attract Foreign tourists 
to Santiniketan and Bellur Math 
in Weset Bengal (XXIX-3-8-73) 
13-16. 

Proposal to increase the number 
of tourist Bungalows in Haryana. 
(XXX-17-8-73), 11Q..20. 

Proposal to Provide Tourist Facru.. 
ties at Beaches, Hill Resorts Wild 
Life sancturies and places Of His-
torical Interest. <XXX-17-&.73), 
120. 

Proposal to start hotels in New 
Delhi for TourisU of lower in-
come group (XXX-lo..B-73), 50. 

Proposal to start Diploma -Course 
in Tourism in Universities (XXX 
-10-8-73), 115. 

Steps to Attract Tourists to Sea 
Shore of :Mysore (XXX-17 .. 8-73), 
184. 

Steps to keep places of touri4ts In-
terest free from Beggars and 
Touts (XXXI-31-8..73) .. 37. 

Tourist from Australia and Japan 
CXXIX-27-7 .. 73) I 172-

TOURIST CENTRES: 

Place!! seleded as Tourist Centres 
during U. last three yean 
(X~27-7-73), 115--17. 

ProPOsal for Development of 
Places of Tourist Interest in 
Madhya Pradesh (XXX-17-8 
73), 44-4~. 

'Proposal to Develop Burhanpur 
in Madhya Pradesh as a Tourist 
Centre (XXX-17-8-73) , 40.-41. 

Proposal to Develop New Tourist 
Centres in Maharaahtra (XXX-
17-8-73), 90-91. 

ProP09al to provide TolU'ist facili-
ties at Beaehes, Hill :Resorts Wild 
Life sancturtes and places of His-
torical Interest (XXX-17.8-73) 
120-21. ' 

Request from Orissa Government 
for development of various tourist 
Centres (XXIX-2'7.7-'13), 191-92. 

Request from Orissa Government 
for Financini: Construction of a 
Tour:i.st Reception Centre in Orissa 
(XXX-17-8-73), 56. 

TOURISM 'fRAINING INSTrl'UTE: 

Proposaj to set upa tourism train-
ing institute (XXX-IO-8-73), 81-

TOUR ABROAD: 

Foreign Tour of Central Ministers 
aDd GoVernment Officers 
(XXX!-23-8--73), ~. 

Minister's Travels Abroad during 
Inter-aesatoo period (XXIX-
27-7-73), 64. 

TOWNS: 

Development of Towns In all Un-
planned Manner (XXX-6-8-73), 
217-18. 

TRACTORS: 

Annual requirement and pt'Oduetion 
of tractors in tbe country (XXX-
9-8--73) , 97 ..ea. 

Ban on Import of Tractors (XXXI-
27-8--73), 4-7. 

Increase in Prices of Tractors 
(XXX-9-8-73). M-68. 

ManUfacture or T-2.&. Tractor in 
Madhya Pradesh (XXIX-
28-'1-'13), 40. 
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TRACTORS-Contd. 

Oller of Russian Tractors to ~_ 
mers at lower price (XXX-
2O-8-73), 96. 

Proposal for Tractor Factory in 
Rajasthan (XXX-9-8-73), 66-67. 

Proposal trom Madhya Pradesh re-
garding requirement of tractors 
(XXX-9-8-73), 170. 

Purchase of Kirloskar Tractors lying 
idle for setting up service centre 
as a Drought Relief Measurers 
eXXX-13-8-73), 218-19. 

Rules governing di5tribution of 
Tractors produced in Hirk Trac-
tors Ltd., (XXXI-3O-8-'13), 7l. 

Self-sufficiency in Tractors (XXX-
9-8-73), 34-35. 

Shortage of spare parts of Tracton 
(XXXI-27-8-73), 138. 

Shortage of Tractor (XXXI-
27-8-73), 137. 

Stoppa&'l! of Import of Tractors 
(XXIX-26-7-73). 162-

Tractors lying unutilised due to 
sh~ of Oil (XXIX--30-7-73), 
212-

Tractor manufacturing factories in 
l'ndia (XXX-9-8-73) , 127-28. 

TRADE: 
Common strategy in the Field of 

International Trade for Meeting, 
Challenge Posed by Powerful 
Forces in West Europe (XXIX-
3-8-73), 184-85. 

Free Trade Zones (XXX-I0-8-73), 
187. 

Fresh Order for Indian Goods trom 
Singapore CXXrX-3-8-73), 83-84.. 

India's Trade with Cuba (XXX-
17-8-73), 92-93. 

Indo-Bangladesh Trade under Limi-
ted Payment Agreement (XXX-
10-8-73), 127-28. 

.JOint Commlssion with Norway for 
expansion of Trade (XXXI-
23.8-73), 113. 

Permission to Indian Companies for 
using Trade Names of foreign 
companies (XXXl-31-B.73) , 164-
85. 

TRADE-Contd. 
Payment crises in trade relations 

with cotton prodUcing countries of 
Egypt and Sudan (XXIX-
8-8-73), 146. 

Reasons for India's Negli~ble share 
in world trade (XXX-IO-8-73), 
1-8. 

Review of Trade between Bangla-
desh and India (XXIX-3-B-73>, 
74-7B. 

Revision of Trade Policy with 
Socialist countries (XXIX-S·B. 
73), B2. 

Sea·borne Trade being carried in 
Indian Vessels (XXX-13-8-73), 
209-10. 

Take-over of Trade in Essential 
goods (XXIX-I-8-73). 111. 

Talks on Trade relations between 
India and U.K. (XXIX-27-7-73). 
58. 

Viait by Trade Team Deleption to 
Canada (XXIX-27-7-73), 182-83. 

TRADE AGREEMENT: 

Commodities for which India and 
Bangladesh have entered into 
Trade Agreement (XXX-
17-8-73), 148-50. 

Departmental Offtoes set up by 
Government for dealing with 
Trade Pact with Bangladesh 
(XXX-1'7-B-73), 143-44. 

Difficulties arising out of the current 
Trade Agreement with Bangla-
desh (XXIX-3-8-78), 116-17. 

FreBh Trade Agreement 
India and Bangladesh 
27-'7-73). 78-79. 

between 
(XXIX-

Trade .Agreement between India 
and Bangladesh for Jute (XXX-
10-8-'13). llS-17. 

Trade Agreement between India 
and Czechoslovakia (XXX-
17-8-73), 113 . 

Trade Agreement finalised during 
the last four months (XXIX-
3-8-'13), 47--49. 

Trade Agreements in Force between 
India and Burma (XXIX-
3-B-73>, 196-98. 



TRADE AGREEMENT-Contd. 
Trade Agreement with AfricUl 

. countries on Annual Basis {XXX-
lO-8-73}, 103-04. 

TRADE BALANCE: 

Achieving Javourable Trade Balance 
in 1973 (XXXI--31-8-73). 1IJ8-IMt 

TRADEFAms: 

World. Trade Fair to be held in 
Delhi in 1974: (XXIX-2'1.;.7-7J). 
106-

TRADE UNIONS: 

Activities of Trade union leaden of 
Provincial Armed Constabulary of 
U'p. (XXX-,8..8-73), 2M-25. 

Doctmient prepared by 11 countries 
Tnde Union OrganisationB for 
presentation at Non-Aligned sum-
mit meeting at Algiers <XXXI-
23-8-73), 116.1'1. 

PrincipleS observed in recolPliSin8 
Trade Unions of Railway Staff 
<XXIX-24-7-73), 167. 

lle&istered Trade Unions in Chittar-
anjan Locomotive Works (XXIX 
-31-7-7~), 184:. 

TRADE UNrON RIGHTS: 

LeiSal&tion to provide Trade Union 
Rights . to Agric:ultural Labour 
OCXIX-2B-7-73), '12. 

Ratiftcationot fL.O. Convention on 
Trade· Union Rights by India 
£XXXI-23-8-'13) , 113-14:-

TRAP'FIClCNG IN WOMEN: 

Unearlbml • Vice BinI Involving 
'1'ra1ftc1tid, in Adivui atrk by 
0risIa rolice <XXIX-1.8-7J), 
184-65. 

"l'RANSPORT: ' 

NationalilJlltion of TrallllPort be-
tween Kubal and Kachaur ghat 
Road (XXX-20-8-'l3). 94-95. 

lIiOD .... pplication oJ. X.P.F. Act, 1952 
to TNDsport Apnclea in K. P. 
(xXX--8-9-'lS),l88-69. 

, , 

TRANV'ANCOU: 

kurityo GUards ftndeJed jobl .. 
due to postiD, of Industrial Secu-
rity Force in the Fertilizers and 
Chemicals Ltd. Travancore 
(XXlX-24-7-73), 181. 

TREE PLANTATION: 

Widening of National Bl,hway and 
Pla.otina of trees <XXX-13g.-73), 
106-07. 

TRIBAL(S): 

Amount eiven by R.B.I. to Land 
MoUQaae Bank for advancing 
credit to tribal people (XXX-
13-8-73), 62. 

Rehabilitation of Tribals in Danda-
karan)'a (XXXI--30-8-73), 93-... 

Rehabilitation of Tribal. Displaced 
due to Industrialisation, Refugee 
Settlements and Dams in Fifth 
Plan (XXXI-29-8-73), M. 

TRIBAL AREAS: 
Allocation for educational develop-

ment of tribals in Fifth Five Year 
Plan (XXXI-27-B-73), 98. 

Allocation for Tribal culture in 
Fifth Five Year Plan (XXXI-
27-8-73), 97. 

Projects for Integrated 'Develop-
ment of Tribal Areas during Fifth 
Plan (XXX-8-8-'13), 120-21. 

Representation from Government of 
Himachal Pradesb for declaring 
certain Traibal Belts al Scheduled 
areas (XXIX-l-B-73), 134. 

Tribal Development Board in Aaam 
(XXX-22-8-73). 101. 

Tribal Development CorIIoratian in 
Tripui'a eXXIX-l-8-73). 1M. 

TRtCBINAPOLY: 
UpgradatioD of the TricbJnapoly 

. StIlticm. of AIl India Badio 
(XXIX-l-8-'rI). la. 

TRlPtTRA: 
Amount cUsburled ill DrouCbt AffeC-

ted area of 'l'ripttra (DC(-
1-8-'73), 128-29. 



mIPU~A-Cow,td. 

CompbUnt a~ Pr~e~ ~I. 
at 0 Ill: NGCa. Tripura (XXIX-
11·7-73). 58. 

Construction at Stafl qual1lers hy 
o &. NGC in Tripura (XXIX-
14-7.73). 50. 

enllh Programme fer Job oriented 
Development work in Tripura 
duing 11173-74 (XXX-lS·8-73), 
145-47. 

Damage of crop in Tripura due to 
Rain (XXIX-.10-7.73). 123. 

Deployment of CRIP in Tripura 
(XXIX-25-7.73), 2'1-28. 

Deportation of Pakistani Nationalll 
from Tripura state (XXX-
8·8-73), U-5(). 

'Drilling for oil in place. other than 
Baramura in Tripura (XXIX-
11-7.73), 104. 

meet of drought on FOOd Produc-
tion in TrilPura (XXX-lS-8-73), 
130. 

"Elrploration lor Oil at Banmura in 
Tripura (XXIX-2'-7.73), 11-
Us. 

Financial ~stance for Coftee 
cultivation in Tripura (XXX-
10_8-73>, ". 

'FiBandal Aasiatance to Tripura for 
living relief to people atlected by 
ftood and drought (XXXI-
31-8-73), 214. 

Gomati Hydel Project Dumboroo 
(Tripura) (XXIX-31·7·73), 195. 
96. 

'Loan Advanced by Branches of 
Nationalised Banks 'in Tripura 
(XXIX-.1-8-73), 124.25. 

Looting of Camp of Contractors by 
Armed Mizo Rebel'l at Titanjay· 
para, North Tripura (XXIX-
25·7.73), 2M. 

H1nimum W8Ib of Agricultural 
LabouT in Tripura (XXIX-
2.B-73), 200. 

'New-Migrant Camps in Tripura 
(XXIX-28.7-73), 128-29. 

Hnn-Observanee of LaboUT Law. by 
O.N,G.C. Management in Tripura 
rXXIX-2lI-7-73), 129. --_.-----

I 

\ 
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\ 
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TRIPURA-Contd . 
Non·payment of reviaed bonds to 

tea garden worken m Tripura 
(XXIX-1.3-73). 113·14. 

Non-recruitment of local peo"le by 
o & NGC iDTripura (XXXI-
za-8-73). 76. 

Proposal to discontiue air services 
linking Khowai, Xamalpur and 
~hahr in Tripura (XXX-
17-8-73>. 67. 

Ration Supplies in Tripura (XXIX-
30-7-73). 55. 

Relief Operations in Tripura (XXX 
-6-8_73). 69-70. 

Rig purchased for Tube Well Pro-
gramme in Tripura (XXX-6-B-
73), 145. 

Rille in Educated Unemployed in 
Tripura <XXIX-26.7-73). 13G-31. 

Setting up of a medium size jute 
factory in Tripura (XXXI-
24-8-73), 216. 

Shortage of Yarn for Han~loO'l1l 
cottage industry in Tripura 
(XXXI-24-8-73). 217. 

Starvation Death3 in T-:ipura 
(XXIX-23-7-73>, 173. 

Supply of Cement to Tripura (XXX 
-8-B-73), 85·8B. 

Survey about suitabi~Y of dro? 
for cultivation on Tllla land lD 
Tripura (XXX-6-8-73), 130. 

TriNl Development corporation 
.in Tripura (XXIX-l-8-73), 134. 

TRIV ANDRUM: 

Articles stolen from Napier Museum 
at Trivalldrum (XXXI-27-B-7S> , 
111. 

TRIVENl FERTILIZER & CHEMI-
CALS CORPORATION: 

Appointmen' of Mil. Triveni Ferti-
lizer anM Chemicals Corporation 
as Distril-utors by F.C'!. (XXX-
'7..IJ..7,>. 197. 

TROMBAY: 

Production of Radlo-Pharmaceuti-
eals In Radiological LabOratories 
In Trombay (XXIX-l-IU3), 85. 



l'RUCKS: 

Rise in Price of 1'nIe1tCb881i8 
(XXXl--23-8..'13) , 18. 

TRUSTS: 

Formation Of5elJllU"ate truet cella for 
Asseacnent of truata (XXDr -
27-7-13), 182 .. 

Proposal n!,ardm., Bepresenation 
of Trust Nominees in Affiliated 
c:ollepe of Delhi Uaiverlit) 
(XXX-2G-&-'73), 72-73. 

TUBE COMPANY, JAMSHEDPUR: 

Reinstatement of Victimised 
Workers of Telco and Tube Com-
pany, Jameehdpur (XXXI-
30-8-'13), 103-04. 

TUBE-WELLS: 
BumiD& out of Jube-well motorl in 

Orissa due to voltaee ftuctuation 
(XXXI-l8-8-73), 140. 

Study of Drainage of ground water 
.Resources through Tube Wellt 
(XXX-13-B-'l3l, 20'1. 

Tube well sinking scheme in Guja-
rat and request for central Aid 
therefore (XXX-I3-8-'lJ). 64-U. 

TUBERCULOSIS: 
B.C.G. Vaccination PrograDllDe on 

National Level (XXIX-:z3-'l.73), 
131. 

Number of T.B. pat.l.eata in Bihar 
<XXX--:-13-8-13), 175. 

Number of Tuberculosis Pat1enta in 
the country (XXIX-30-7.'73). 
179. 

'l'YRES ANI> TUBES: 
Conclitioaa for Renewal of !'b'reign 

Collaboration Agreemen1e of 
Tyre manuf8C'tlJre.ro3 (XXX-22-8-
73), 98-97. 

Control on sale of Tyrea (xxx-
2z-a-'13). Ho.56. 
~ of. .tyTeS and tubes durin. 

1972-'73 (XXX-l~8-73), 142. 
Import of. .Rubber 'l"yres (XXX-.-

10-8-'13), 11"-
. Import of Truck· Tyres (XXX-

22-8-73), 160-51. 

TYRES AND TUBES-contcl: 
·Produetioaeepac:ity of fore1gnt;yr1t 

manufacturing eompanjes (XXX 
~'13), 158. . 

Requirements of Automobile Tyres 
and tubes (XX!X-.35-7_73). 1%7-
28. 

'l'ruek ad Bus tyrea m&IlufactUriDg 
units in the country (XXX-
a.8-n). JOB. 

U 
U.K.: 

Agreenlent for u,.n from 11.E. 
(XXXI-31-8-73) , IM-OI. 

Aid from U.K. (XXIX.......3..873).1I4-
55. 

Britain's entry into ECM (XXXl-
31-8-'73). 100. . 

British refusal to IVaDl-Anmeilty 
to earlier immigrant. UDder New 
Immigration Rules (XXIX-
zs.:.7-13). 35-36. . 

Defence Kinister's visit to U.K. 
(XXXI-.23~73). 111. 

Fighter Plane deal with U.K. 
(XXXI-23.8-73), 13-15. 

Flying HS-748 Plane to U.K. for 
test (XXIX-26-7.73), 161-62. 

Indo-OX Talks Of' Settin, up a 
Satellite over India (XXX-
22.;.s.73), 189. 

Powen tr1iD, to Brid:,e Gulf createcl 
by withdrawal of British ttom 
Indian 0c:eaD (XXX-16.-8-'73), 
23-H. 

Report of British Leat.her I!xport, OIl. 
leather exports firm India 
(XXIX-3-8-73), 86. 

Scbemeto teU I~ in. Britain for-
1urtherin, eI!orta of DeveIopmg 
Countrielt (XXX-17 .. 8-'13), 128. 

Shitting of c:enam seotions of 
British Industry to Indja (XXX-
10-8-73). 39-30. 

Tal.b on Trade relat.l.ODI between 
India and UK (XXlX-27.7·'13). 
56. 

Threat pOSed to India.'. security anel 
. sea-bOrne trade due to U.S •• 
Britiab and Iranian intrusion 1D 



U. K.-Contd. 

Indian Ocean (XXXI-J8-8-73), 
122-23, 

U.K's Inability to supply wheat to 
India (XXIX-23-7-'13). Z18 

Vi~t of Indian 08'Icia1 to London 
for Briti8h Investment (XXIX-
1-8-73). 111-11. 

Wearing of iron helmets by Sikh 
Motor-cycie drivers in U.K. (XXX 
-16..8-'13), 8'1. 

UNCTAD: 

UNCTAD'II atudy on Debt Service 
payments by Devel~ coUl1triea 
eXXX-l'1-8-73}. 166, 

UNESCO: 

Report of Mr. S. R. A1lchin of 
UNESCO regarding Development 
of Monument:. in India (XXX-
17-8-'13), 52. 

U.N. Economic and Social COuncil's 
Plan to assist Developing COUl1-
tries (XXXI-30-S-73), 76-78. 

'.,~'lJ.N.I. : 
-':'t 

}: Dismiasal of the Per-..on Inchal'ge of 
. the work of Uft,!. Agency in 

Bombay (XXX-9-S-73), 79-80, 
:~~; 

UNICEF: 
Assistance by UNICEF (XXXI-

27-8-73), SO. 

U.N.O.-Contd. 
U.N. Chief for Norms to OuUaw 

Wiretapping (XXIX-2-S-73), 
123-24-

U.N. Economic and Social Councirs 
Plan to assist Developing Coun-
tries (XXXI-3O-S-T3), 76-78. 

U.S.A.: 
Agreement between USA and Iran 

to check Russian and Indian 
Influence in Indian Ocean (XXIX 
-2-8-73), 154. 

Agreement between India and USA 
for supply of Bicyeles (XXX-
17-8-73), 188-89. 

Agreement of Heavy Electricals, 
Bhopal with G.E.C. USA for 
manufacture of HigtI Voltage 
Capacitor (XXXI-30-8-73) 8&-89. 

Alleged U.S. Emba1sY's security 
deal (XXXl-29-8-73) , 109. 

American Technical Know-how for 
Fabrication of Steel Rolling MUls-
(XXlX-26-'7-73), 193. 

Art Objects exported to Europe and 
U SA by members of former 
p;.itni~rly States (XXIX-30-'1-
73), 188. 

CommisSioning of U.S. BaSe in 
IndianQcean neal' Ceylon (XXX 
_16-8-73), 160. 

DiSCUGSion between Prtme Mi~er 
and US AlDbassador regardU!" 
Development .A.ssistaJ1Ce to India 
(XXX-1'1-8-'73), 154. 

Effect of President NiltOn's tria~~; 
lar diplomacy on Indian pO:ntl0 

~:{ U~~ an~a!~reign Pr:,am:~ (XXX-9-8-73),1'17, 
.. ~i,: (~_7-'13), 194. Esport of Cutlery to USA (XXXl-
);:0: 24:-8-13), 109. 

';:~ U~~ ~~:.~~~c. by Fr:dia Tr: u~e=~~;:' 
~U.N.O.: 13, 
d;'., Grants to educational Instituti0n8 I"" '. DQcussion held by the Prime in India by U.S. Foundations 
.~ , Minister in Canada on the queation (XXX-30-7.73), 17Z. 
: of admini83ion of Bangladesh to Handing over of U.S. Aid Buildings 
,;i; United Nations (XX!X-28-'7-'13), and other assetg to Goveo.rnment of 
;'f; 118-89, India (XXX-I'7-!!-""), 88-69. ! ~;ZN::m':(XXX1_ove_r_...:... __ Han...:~:.:.din:..:_~:::.:~~o_;_r_~_k_u_-_~_-_Ai._'d_~_~_~~_~_'73_f.. 
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U.S.A.-contd. .-------
lnd us U.S.A.-Contd. 

0-. Relations (XX!X--2-8-73). 
100, (XXX!-23-8-73), 82-83. RePorted move by India to buy 45 

.NOD-C~mmitment by USA at the. million tonnes of wheat from the 
meeting of Aid India ('on'JOTtium USA at exhorbitant rates {CAl 
(XXX-IO-8-73) IN (XXIX--26-7-73). 2.Q8..,..] 7 . 

. Presen~tion of ~ede~tiaUt to U.s. U.S.S.R.: 
President by Indian Amba.3sador Agreement betweea I_diu and USSR 
~~. U.S.A. {XX!X-28.7-73>, I~6- far Joint Production of Fil1hs and 

Exchange of Television Dl'ogram-
'Pro~sa1 to relax restrictionS on mea (XXX-~-73) 37-38. 

VlSlts of American scholars (XXXI Agreement with USSR for Equip-
-30-8-73), 168. ment for Oil E%ploratlM in India 
Re~ n&tement by Mr. Joseph (XXIX-3I-7-73), 181. 

SISCO of U.S.A. RegardinR Trans- Default of Govellnment controlled 
fer of U.S. Arms to Third Coun- mlll.s in shipment of cotton textiles 
tries (XXIX-26-7-73), 112-13. to Russia (XXIX-25-'1-73), 116. 

Setting up of U.s. Naval and Air Delay in comtruction work on the 
force servicing Station in Diego oil refinery at Mathura for non-
~~cia Island CXXIX-26-7_73, supply of equipment by USSR 

(XXIX-3I-7-'13), 185_&6. 
; Statement made by Assistant Secre-

tary of U.s. regarding transfer of Demand in Ruaia far Indian 
arms to Third Countries CXXX- Tobacco and Cigarette! (XXX--
9-8-73), 1M. 10-7-73), 170-71. 

'Strengthening !)f Economic &1atio05 BxaminaUon of the FellSibility .11 
between India and USA (XXXI- Soviet Aided PrOjPCt_OI: .:sa 
24-8-73>, 195. (XXX~·8-73), IfJ3-M. 

7ermination of US Technical AsSis- Export of Drug, h" Mis. Sandoz to 
taJ'lce Programme (XXX-lO-8- USSR (XXIX-317·73), 123.24.' 
73). 83-84. Export of l)l'Ugl to USSR (XXIX-

'Threat Posed to India's Security and 27-7-73), 189-90. 
Sea.BorDe Trade dllP. to U.S., Import of Newsprint from USSR 
British and Iranian Intrusion in (XXIV-3-8-73), 33; (xxx-
Indian Ocean (XXXI-23-8-73), 17-8-'13). 53, 
122-23. lnde-Soviet agreement for Develop-

U.S. Aid to India (XXX-IO.8-'13), ment of Electronics (XXlX-
71-72; (XXXI-31.8-73), J~. 8-8-73), 74-75. 

U.S. Military aid to Iran and its Indo-Soviet exchaqeti in social 
Divt'rsion to Pakistan rxxIX- sciences (XXXI-'!7"..8-7B), '11. 
26-7·73l, 70. Indo..U.C; S.B.. Talks on Soviet Aid-

U.S. President's lett~ to the Prime ed Projects in. India (XXX-II-
Minister of India (XXXI- 8-78). 29.30. 
30-2.73), 95. Malpractices in the Selection of 

U.S. President's statement regarding Malavalam Kovle Swayam 
J'(>spon~ibi1ity to resolve outstand- Verma for FUm festival in l1SSR 
ing issues in the sub-continem (XXX-8-8-73), 53. 
(XX!X-·26·7_73), 185-Bt. Min1ster~' and Offtclals' visit to 

U.S. Supplv of Jet Planes to Saudi Moscow. (XXX-IO-8..73), a8. 
Arabia (XXX-16-8-73), H!9. Ne.otiationa with USSR for supply 

Wheat pUl"ehased from USA (XXIX Of equipment for Kathura Rd· 
-23-'1_73>, 57. nery (XXIX-n .. 7-73), 19B. 



U.S.S.R_: cont4. 
News i'Ilem 'lWsaian Rotary for 

Times of India". (XXIX-25-7-
'73), 165.-66. 

Purchase of war-ships from USSR. 
(XXIX-2-8-73 > , 91. 

Soviet ship Exploring Indian 
Ocean (XXX-16-8-73), 1'15-76. 

Special steel frOm U.S.S.R. for 
Korba Aluminium and Bokaro 
Steel Plants (XXX1-23-8-73), 
93-94. 

Studies in respect of Expansion of 
Bhillli and Bokaro Steel Plants 
with Soviet Assistance (XXX-
16-S-73), 61-62. 

Supply of cott~n textiles under 
the Indo-Soviet Cotton conversion 
Deal (XXIX--3-8-73>, 82-83. 

Talks held in Moscow with soviet 
authorities (XXIX-26-7-73), 106-
07. 

Talks with USSR for cooperatioll 
in designing and developing 
sophisticated Military equipments 
in India (XXIX-2-S-73), 90..91. 

Test Ban Treaty 
and U.S.S.R. 
l1S-19. 

between India 
(XXX-I6-S-73) , 

Wait for berth clearance by Russian 
Freighter vlo .Lenigrade carry .. 
ing Newsprint (XXXI-27-8-73), 
1'14·~~1 

UDAIPUR: 
Proposal to improve Jaipur and 

Udaipur Airports (XXIX-27~7-
73), 137. 

UGANDA: 

Gujarat Scheme for Repatriates 
from Uganda (XXIX-26-7-73). 
Ue.-19. 

Housing and OCC'Jpational Faciliti-
es provided to Uganda Repatria-
tes (XXX-s...8-73). 151). 

Number of Indian,. British and 
Uganda Passport Holders who 
have Repatriated from Uganda 
grantel Emer,ency . Certificates 
(XXIX-26-7 .. 73), 73. 

Set .Iementof PrDperty ClaimS of 

UGANDA: ccn&td. 
Repatriates from Uganda 
(XXXI--26-7-73), 11S. 

Supply of Buses to Uganda 
(XXIX-2'F-7-73), 54. 

UNEMPLOYMENT, 
Allocation made during UI72-73 

fror creating job opportunities 
for unemployed (XXX--22..B-73), 
82-83. 

AllocatiGn made to Uttar Pradesh 
for providing jobs to educated 
unemployed (XXX--8-8-73), 76 

Allotment of Funds to States to 
create Employment. (XXX--8-S-
73), 74. 

Appointment of Educated Unem.. 
ployed as selling agents of Textile 
mills Taken over by Govern-
ment. (XXX-2-8-73), 112-13. 

Central Assistance to West Bengal 
for creating employment, (XXX-
22-8-73), 171. 

Cheating Of. unemployed persona 
through fake advertisements. 
(XXXI-2s..S-73), 125. 

Educated Unemployed (XXIX--26-
7-73), 153. 

Educated Unemployed women 
(XXIX-26.-7-73), 192. 

Employment for ~ucated Unem-
ployed in Madhya Pradesh. 
(XXX-22-~73), 44-45. 

Employment for Educated youths 
in Manipur. (XXX-22-e..73 > , 192. 

Employment to Persons rendered 
Jabless due to Nationalisation 
of Collieries (XXX-9-&-73> , 193. 

Expenditure incurred by States on 
Educated unemployed. (XXX-
8-e..73), 151-52. 

Factors responsible for growing 
Unemployment (XXIX-26-'1 .. 73), 
84-85. 

Formation of people's Committee 
for lmplementationof Employ .. 
ment Schemes for Landless Labo-
urers (XXX-22-B-73), 155. 

Increase in unemployment in 
Fourth Five Year Plan (XXX-
8-8-73),66-67. ----------------------------------%697 LS-19. 



UNEMPLOYMENT: eontd. .1 
Jobs for Educated lJneJagloyed 

(XXIX-25-7-73),161l--C. I 
Pilot Intensive Rural Project on· 

Un-employment (XXX-2c\.8-73), " 
nB-19. 

Plan to provide employment to 
educated unemployed in Rural 
Areas (XXX-8-8-73), 80-81. 

Jl'reRaratioil. of CQJope1'l1tiVll!l Pro-
jects by States to h~lp the job-
less persons (XXX-22-6.73), 94-
93. 

Registered unemployed persons 
(XXIX-26-7-73), 149-50. 

Report of Export Committee on 
Unemploy1Dent (XXIX-28-7-
73>. 86-8'1. 

Report of the working group on 
plan set up by ElqIert Committee 
on unemployment (XX!X-26-7-
73), 177-78. 

Rise in Educated Unemployed in 
Tripura (XXIX-2tt-7-73), lS(}'.3l. 

Schemes of LIC to employ fresh 
graduates (XXX-lo..S-73), 109-
10. 

Scheme to award Contracts to 
Qualied Unemployed Persons 
(XXIX-31-7-73), IS2. 

Setting up of an inten.Ministerial 
working group to examine 
recommendatio.ns of the Com-
mittee on Unemployment (XXX--
8-8-73), 61-62. 

steps to deal with Unemployment 
Problem among the Middle aged 
and those who are age..Barreci 
(ltKIlt--26-7-73), 102-03. 

Symposium on youth and unemploy 
ment eXXX-IfJ..S-73), 

Unemploy9!d. persons ,belonging to 
SehedulC!d Castes and Scheduled 
Tribes (XXX-9-e.-7S), 14.4-,-46. 

Unemployment among workers ot 
Mica Mine,; in Giridh, Bihar 
2&.7-73), 190. 

Unemployment in rural areas I 
(XXIX-26-7 .. 7S), 71)-76, 

I 

UNEMPLOYl4ENT: caRtel. 
Unemployment Insurance (XXXI-

30-S-'13), 146-47. 

UNION CARBIDE INDIA: 

Production of Cinema A:rc Carbona 
in Union Carbide India Ltd. 
Calcutta. aaco:-29-B-73), 140. 

UNION PUBLIC SERVICE COK-
MlSSIO!i:. 

Complaints made by U.P.S.C •. aga-
inst. Ministries and Public tJn... 
dertakings for not following. 
V'.P.S.C, Regulations' in Tem-
porary appointments (XXIX-I-
8-73), 191. 

EXpenditure iDC'Urred on' In~iew
ing Candidates Abroad. (XXX-
22.-8-73), 143. 

Stoppage of Interview 01 Candida-
tes by UPSC for jobs Abroadi 
(XXIX-25-7-73), 96-97. 

Temporary Appointments made in; 
Ministries and Public Under-
taking without UPSCs Approval. 
(XXX-8-8..73), 166-67. 

lIiNIVERSITIES: 

Admission in Educational institu-
tions under Central Universities; 
(XXI~:"7-73), ~9. 

Amendment of Industrial Disputes. 
Ac·; to include employees in< 
Hospitals, Colleges and Uruversi:" 
ties (XXlX-2-8-73), 94-95. 

Bnaras mndu UiUversiu: (XXX-
6-8-73), 106-07. 

Campuses for 
University 
1"55-56. 

North Eastern Hill' 
(XXX-I&.8-73). 

Coverage of non-teaching staff of" 
UniversitieS' under Industrial 
Disputes Act <XXIX-2..S-73). 
14-19. 

Gheraa of Vice-Chancellor of Jawa· 
harlal Nehru University (XXX-
la,.s-73), 1~2.2. 

EmploymeOt Bureau in Universiti_ 
('XXIX-2-8-73), 1'71. 



UNIVERSITIES: ccmtcl. 
Enquiry into grievances of students 

of Luclmow University, (XXJX-
23-7-73), 178. 

Grants to Universities Slid College'J 
(XXX-13,..8-73), 125-%7. 

Inquiry into working of Lucknow 
University (XXXI-27-~73), 132. 

Loss due to violence by University 
Students CXXIX-23-7_73), 177. 

Memorandum submitted to U.G.C. 
by Bihar State Demonstrators As-
sociation, Bhagalpur (XXXI-27-
&"73), 155. 

Political Parties Interference in 
Delhi Uniersity A1f.ur~ I.XXXI-
27-8-73), 103. 

Proposal to start Diploma Course in 
Tourism in Universites (XXX--
10-8-73),115. 

Regulating Admission of Students 
in Universities (XXIX-30_7_73), 
175. 

Reorganisation of JawBhar Lal 
Nehru University (XXX-
2O-1! .. 73), 65-66. 

Research ~holarships by U.G.C. 
(XXX-13-8-73), 103-04. 

Second Campus of Delhi University 
(XXIX-23-7 .. 73), 129. 

Setting up of Open Universities 
(XXX-13-8-73), 83. 

Stoppage Of grants to Orissa Uni-
versity of A,'Iiculture and Tech-
nology (XXX-20..8-73j, 188. 

Teaching of Hindi language in 
Universites of U. S A., West 
Germanv. Belgium, U.S.S.H. Japan 
and U.K. (XXXI-23-6-7lI), 46. 

Total number of Universities and 
Affiliated colleges and expendi_ 
ture by U.G.C. (XXX-13-S-73), 
125_26. 

U. G. C. Plans for starting New 
Universities (XXIX-23-7-73), 39 
-41. 

Uniform legislation for Central 
Universities (XXX-2-8-'13), 178-
79. 
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UNIVERSITIES: cor&td. 
Universities Covered by Central 

Acts (XXX-6-~'13), 190-91. 
Violence in Lucknow Universit)' 

(lCKlJe-23-7 .. 73), ·214. 
UGC Panel to suggest Remedial 

Measure against Mass copying 
and use Of Unfair means CXXX-
20-8-73), 109-10. 

URANIUM: 

Location of Uranium Reserves in 
Chamoli District (Uttar Pradesh) 
(XXIX-25-7_73), 55-56. 

Production of Uranium of Nuclear 
Fuel Grade (XXX-8-8-73). 
98>-99. 

URDU: 

Orders reo compulsory appoinL 
ment of Urdu Teachers in Pri-
IniI'y Schools of U. P. eXXXI-
27_8-73), 198. 

Report of the Committee for Pro-
motion of Urdu (XXIX-
30_7-73), 74. 

Setting of taraquire U1'd.u Board 
(XXIX-30-7-73), 158. 

Use of Urdu in Courts in UP 
(XXIX-25-7-73), 52. 

Use of Urdu in UP. (XXXI-29-8-
73), 178. 

UREA: 

Accumulated stock of Urea in Cen-
tral Government Godown in Mee-
rut. Uttar Pradesh (XXX-2D-S-
73), 53-a4. 

UTl'AR PRADESH: 

Activities of Trade union leaders of 
Provindal Amled Constabulary 

l,f UP (XXX-224-25. 
Allegation of starvation deaths in 

Banda, UP (XXX--20-8.73), 187. 

A1location made to Uttar :Pl1adesh 
for providng Jobs to educated 
Unemployed (XXX-8-8-73). 
78-79. 

Allotment of Cement to Uttar 
Pradesh (XXX-22-8-'1S), 72. 



trrrAR PRADESH- contd. 
Non-availability in U. P. of Life 

Saving medicines, Angised and 
Inderal (XXX-13-8-73), 37. 

Non-Availability of Coal in U. P. 
in the Months of May and June 
1972 (XXX-16-7-73), 5'1. 

Officers of Hilher-levels involved 
in P. A. C. troubles in U. P. 
!:Exempted from Prosecution 
(XXIX-I-8-73), 90. 

OtBcers Responsible for PAC Re-
volt in Uttar Pradesh (XXXI-
29-8-73) J 166. 

Ofticials compulsory retired or for-
ced to proceed on long leave in 
Uttar Pradesh (XXIX-25-7-'13), 
157. 

Opening of the Branches or Sisi in 
Backard Areas of U. P. (XXXI-
29-8-'13), 185. 

Oredrs Issued by U. !P. Government 
to seize Excess Wheat Stocks 
under D. I. R. (XXXI-2'1-8-73), 
172. 

Orders reo compulsory appoint-
ment of Urdu Teachers in Prim-
ary Schools of U. P. (XXXI-
27-8-73), 196. 

Outstanding amount ot. Entertain-
ment-tax in UP. (XXX-
17-8-73>, 52. 

. PAC Revolt in Uttar Pradesh 
(XXIX-25-7-73>, 66-67. 

Permission to set UlI mini sugar 
mills in U. P. (XXXI--27-B-'1I), 
'74. 

Pilot Project in Agriculture in 
Bahraich (U.P.) (XXIX-
30-7-'73), 75. 

Power crisis in U. p. (xxx-
'1-8-'73), 99-100. 

Power cut in Uttar Pradesh 
eXXX-7-B-73). 102. 

Pre.mature Retirement of IAS/IPS 
officers in U. P. CXXXI--29-8-7S). 
208. 

Preparation of Katha in Baharich 
Distriet (U. P.) (XXX~8-'73>, 

'75. 
Progress of Rural lDdustriea Project 

III tr. P. (XXIX-1-8-'1I), 10-18. 

UTI'AR PRADESH- contd. 
Proposal to appoint an Air Corres-

pondent in Faizabad, U. P. 
(XXXl--29-3-73), 185. 

Proposals submitted by U. p. for 
power generation projects 
(XXIX-31-7-73), 1906. 

Proposal to control ftoods in rivers 
in Eastern parts of U. P. (XXIX-
31-7-73), 192-93. 

Receipt of revenUe from land deve-
lopment taxes in uttar Pradesh 
(XXXI-27-8-73), 75. 

Recove1'7 of Arrears of Land Re-
venue and Taccavi Loans in Uttar 
Pradesh (XXIX-30-7-73), 45. 

Recovery of arrean of Sales-tax in 
Uttar Pradesh (XXIX--27-7-73), 
"-45. 

Rehabilitation of PAC personnel 
of U. P. whOSe serviees were ter-
minated for participation in re-
volt (XXXI-29-8-73), 124. 

Request from U. P. Government for 
special Assistance for Develop-
ment cit Tourism in tbe State 
(XXXI-24-8-73), 113. 

Research Fadlities at Indian Past-
ures and Fodder Research Insti-
tute, Jhansi U. p. (XXXI-
27-8-73), 200. 

RIse in Price of Commodities of 
daily use in U. P. <XXXI-
31-8-73), 58-

Role of Anand Margis in PAC Re-
volt in U. P. CXXIX-25-7-73), 
147. 

Rupees 5 1akh scheme for preven-
tion of blindness among ehi.ldren 
of one to flve year. in U. P. 
(XXIX-30-'l-'13). III. 

Rural Electriftcation schemes for 
Allahabad District (XXXI-
28-8-73), 10-12. . 

Sanction of Tu.be-wells, Lift .irri-
ration scheme in Drought-atr .... 
ted Districts of U. P. (xxx-
13-8-73), 65-•. 

Scheme for Drinking Water ba 
Rural Area of Agra DivialOD, 
U. P. (xxxt--S'l..a..73) , 18'1. 



O'M'AR PRADESH- contd. 
Bcr.eenin, of various De.partments 

of U. P. Government (XXXI-
29-B-.73). 174. 

.seizure of literature jram Alleged 
Pak Nationals ~ear Muzzaffar 
Nagar U. P. (XXIX-25-'l-'l3), 
185. 

Setting up of Cedtrlil Sector Indus-
tries in U. P. (XXXI-2D-S-73), 
142. 

'Settinl up r:il Oomputer :Centres in 
U. P. for Proper investigation of 
crimes (XXX-22-'8';73), 162-63. 

:setting up of a Thermal Power 
Station at Faizabad in U. P. 
(XXX-'l-B-73), 107. 

:Seizure of Trucks carrying Fertili-
zer from Baryana to U. P. Delhi 
and Punjab (XXX-13-S-'13), 
53-54. 

1;hortage of Cement in Faizabad 
(U. P.) (XXX-8-S-'13), 189-90. 

:Shortage of Cement in Gbaziabad 
U. p. (XXX-8-8-"13), 150-51. 

:Shortage of cement in U. P. 
(XXIX-1-8-'13), 64-65. 

'Slow disbursement of IFC lC'3ns in 
U. P. (XXXI-24-S-'l3), 14~. 

'Small scale industries in eastern 
U. P. (XXIX-25-7-73), 189-90. 

!Smuggling of Fertiliser into u. P . 
from Haryana and PunjQb 
(XXX-13-S-73), 112-13. 

:starting of Government Higher 
Secondary Schools in rural areas 
'of Bahraich district (XXX-
13-8-'13), 73-74. 

"Steps for Impravement of Agricul-
tural Economy of Hill Areas in 
Uttar PAdesh (XXX-13-8-'l3), 
142. 

:StePlltaken by U. P. Administra-
tion to curb large scale hoarding 
and blaC'k-marketinil of food-
grains and other essential com-
modities (XXXI-31-S-'13), 61-
82. 

'Strike by Electrical Engineers in 
U. P. (XXXI-24-B-73), 28-39, 
52. 

UTI'AR PRADESH-contd. 
Sub-Divisional Officers of P. C. S. 

/Non-P.C.S. Cadre working in 
U. P. (XXIX-l-S-73), BI-82. 
Supply of pure Water in U P . 
(XXIX-23-7-73), 200. . 

Terrior on Banda District, U. P. due 
to harassment by Landlords 
(XXIX-25-7-73), 143. 

Torture of Harijans in U. P. and 
Punjab (XXX-8-S-73), 125-26. 

Transfer of Supervisor of coopera-
tive Society, Ukhlarsi, Muradna-
gar U. P. (XXXI-27-B-'13), 60. 

Use of Urdu in Courts in U. P. 
(XXIX-25-7-'l3), 52. 

Uttar Pradesh Muslim League De-
mand for Resel'Vlation for Mus-
lims in AMU (XXXI-27-8-'13), 
161. 

Work on Rajghat Irrigation Pro-
ject (XXXI-2B-B-'13), 25-28. 

Write off land Revenue in U. P. 
(XXX-20-B-73), 133-34. 

Debates 

Dranght Candificions in Eastern U.lP. 
and Bihar Cst) (XXIX-2-B-,73), 
238-42. 

Proclamation in relation to Uttar 
Pradesh. (Res) (XXX-7-8 ... 73), 
310-43. 
(XXX-8-B-73), 278-93. 
(XXX-9-8-73)I, 203-65. 

Re. Floods in Faimbad and some 
other Districts of Uttar Pradesh 
(XXX-7-S-73), 240-42. 

V. 
V. I. Pa. 

Buggi~ of Telephones of important 
persons (XXX-8-S-'13), 223-24. 

News item ''Police AC'tive if VIP's 
are victims of Thefts." (XXIX-
25-7_73), 141_42. 

Transport facilities to visiting VIPs 
for visiting plant sites (XXXI-
30-8-73), ] 73-74. 

VACCINE: 

Production of Marek's '\"nrcine 
(XXX-6_S-'13). 210. 



VACUUM FLASKS: 

.Expori. of Vaeuum Flasks (XXXI-
31_B-'13). 107-{)B. 

VARANASI: 

New item repading people living 
on Grass and Tree leaves in Vu_ 
anasi (XXX-20-8-'13). 2111. 

V ARDARAJ'ASWAMY RESERVIOR 
PROJECT: . 

Construction of Varciarajuwamy 
Reservior Project Andhra PR. 
desh (XXIX-3L7-73), 132-33. 

VASECTOMY: 

Target fixed for Vaiectomy under 
. Family Planning Programme in 
Madhya Pradesh (XXX-
20.8-'13), 195-96. 

VEGETABLE OIL: 

Allotment of Shops in Delhi for 
sale of Vanaspati Ghee at Control 
Prices (xxot-30.7-73), 48. 

Black marketing in Vanaspati 
(XXX~-8-'13). 18-23. 

Breach in Central Civil SerVices 
(Conduct) Rules, 1964 by I>tatf 
of Delhi Milk Scheme (XXX-
20-8-73), 45. 

Closure of V,.anaspati Industry due 
to shortfall in production of Oil 
Seeds (XXX-6.8..'13), 205-08. 

Deliberate Reduction in production 
of Vanaspati by privately run 
Units (XXIX-23-7-73), 79. 

-

Import of Edible Oil in view of 
shortage of Vanaspeti (XXIX-
30-7_73), 40. 

laue o.f Licences for setting up 
Vanaspati Ghee/Oil manufac-
turin~ units in Delhi exxx-
20-8..73), 4f1. 

Licence 'for "ttlng up of Vanas-
peti fado:l'7 in Ratlam eMF) 
(XXXI-29.8-73), 141. 

Measures cOJUIidered to bring dOwn 
the prlees 01 material used for 
vanupetighee (XXX-IS_8-7S), 
76-78. 

v ANASPATI--co1I.td. 
Production of Vanaspati by DClI4 

(XXX-13-B-'13), 76. 
Production of Vanaspati Ghee 

during last tbJ'ee years (XXX ..... 
20.8-73), 198. 

VUAY AMRITRA.T. SHRI: 
Exemption from payment of In-

come-tax· and Customs Duty OD 
awards won by Shri Vijay 
Amritraj, Tennis Star (XXXI-
31.8-73), 146. . 

VIKRAM SARABHAI SPACE 
CENTRE: 

Programme undertaken by Vikl'!lm 
Suabbai Space Centre at Thumba 
(XXXI-29-8-'13).77 . 

Representation given by EmploYeeli 
Of Vikram Sarabbai Space Cen-
tre. at Thumbs (XXIX-I-8_73). 
48-48. 

Scheme to meet the shortage of 
vanaspati ghee and other edible 
oils (XXIX-23..7-73). 83-85. 

Supply poiitionof Vanapasti, 
State.wise (XXX-6-8-73), 106. 

VICE-CHANCELLORS: 

Conference of Vice.Cbancellon 
organised by rCAR (XXIX-
23.;7-73). 70-72. 

VIDARBHA: 

Eleetrification in Vidarbha Region 
(XXIX--31.7.73),. 171--7~ 

VIETNAM: 

Ec:oDomic ~ cultUl)lll co-.opera-
tion between India and Democ:ra-
~ic Republic of Vietnam (XXIX--
2..8..73), 53. 

Request from P.R.G. of South Viet· 
nam to open an Information Cell-
tre in India (XXIX-28-7.'I3), 69. 

Withdrawal by Canada from Inter_ 
national Commission' for control 

. and Supervision in Vietnam 
(XXlX-28-7-73), 87-88. . 

--------'--- ._. __ ._-- _._, 



VIGILANCE AUTHORITY: 

Demand for appointment of Vigi-
lance authority to check iabuse of 
Judicial authority by High Court 
Judges(XXX-7_8~ 73), 9B-99. 

VIJAYANTA TANKS: 

Infra-red viewing device for Vijay-
anta Tanks (XXIX-26-7_73), 1'14. 

VIKRAM SARABHAI SPACE RE_ 
SEARCH CENTRE: 

ExpansioP of facilities at VIkram 
Sarabhai space Research Centre 
at Thumba for sPace programme 
(XXX-22-8-73), 50. 

VILLAGES: 

Energisation of pumping sets and 
electrification of villages (XXIX,,-
3L'1-'13), 64-66. 

Medical care far villages exxx-
13_8-73), 2fi..-29. 
See also 'rural ,areas' 

VISAKHAPATNAM NAVAL BASE 
(XXIX-26-7-73), 63. 

VJ:!SAKHAPATNAM ZINC SMELT. 
ING PLANT (XXXI-3G-8.'13), 83. 

VISITS ABROAD: 

Defence Minister's visit to Moscow 
(XXX-9-8-73), 78. 

Prime Minister's visit abroad during 
M,ay-June 1973 (XXIX-26-7-73), 
153-54. 

Visit to African countries by Minis-
ter of State in the Ministry of Ex-
lerna! Affairs (XXX-16.8.73), 
105. 

VIsit to MOI1lolia by a Bombay In-
dustrialist IlUld cinema House Pro-
prietor for purchase of bouses for 
Defence purposes (XXIX-
26-7_73), 1-3. 

VIZAG PORT TRUST: 

Strike notice by Dock LaboUr Board 
workers at Vizac Port Trust 
(XXX-16_8-'13), 53-54. 

VOCATIONAL TRAINING SCHEMES 
(XXXI-23_8-73), 143. 

VOLTAS: 

Industrial dispute in Voltas and' 
Volkart, Bombay. (XXIX-
2-8-73), 179. 

VOTING AGE: 

Lowering of voting age (XXIX--
24-7-73). 33. 

W 

WAGES: 

Circulation of a Secret communica-·. 
tion among all Ministries regard-
ing wage reVISIOns (XXIX-
3_8-73), 155.56. 

Dispartity in MinimUm Wages in 
different indUstries (XXXI-
23-8-'13), 120. 

Erosion of real Wages of Industrial 
Employees due to price rise 
(XXXI-30.8-73), 165. 

Implementation of Recommenda_ 
tions of Wage Board by Urdu 
Newspapers (XXX-9-8-73), 57--
59, 

Incomes and Wages Polley (XXXI--
30-8_73>, 137; 

Increase in Minimum Wage of Sugar: 
Workers (XXX-9_8-7S), 3O-S1. 

Report of the Committee Appointed 
to examine Prices.Income-Wages 
Productivity Policy (xxx-
22-8-73), 169-70. 

Third Wagoe Board and Interim Re __ 
lief for working Journalists 
(XXYX-26,;,7.'13), 5i-5S. 

Wage Board for omstruction workers 
(XXXI-23-8-73), 96~ -

WAGONS: 

Box wagons posing problem to Rail-
ways (XXIX--31~7-73), 27. 

Deteriorati9D in physical and ftnan--
ciai Operations of wagon indus--
try- <XXXI-23;.8-73). 44-45. 



WAGONS: CORtd. 
Modernisation and expansion of Wa-

gon Manufacturing Units in 
Public and Private Secton 
(9-8-73), 18l-8!. 

; Setting up of New Organisation 
wagons India Ltd (XXX-I6-&-
73). M-55 . 

. Setting up Of Wagon Authority 
(XXX-l..:8-13), '11·72. 

Wagon deal with Poland <XXIX-
27-7-73), 55. 

-..W ANCHOO COMl4IT'l"EE REPORT: 

.Consideration of Wanchoo Commi.-
ttee Report by Tribunal Ap-
pointed to go into the river 
water cliIpute 8IDOIlI Andhra 

. Pradesh, Mysore and Mabarashtra 
(XXIX-2f.5. 73). 103. 

:Implementation of Becommenda· 
tions of Wanchoo Committee on 
Direct Toes (XX!X-27-7·73). 
lfi8..59. 

-W AQF BOARDS: 

Complaints reprding the ~ of 
long term leases of MOIQues by 
Punjab Wakt Board <XXIX-

:30·7·73), 59. 
normal Terms of the existing 

Punjab Waltf Board <xxot-
"3~7-73).60. 

'WAR CRIMINAlS: 

Proposal to mOVe Pakistan for 
handing over war criminals who 
held high positions during 1971 
war (XXIX-2·e..73). 84--85. 

-WAR SERVICE BENEFITS: 

Benefits of war service to candi-
dates appointed in M. C. D. 
(XXIX-l·s.73). 124-!a. 

WAR SHIPS: 

Purchase of war-ship& from USSR 
(XXIX.....,2-e...73). tn. 

"WAR WIDOWS: 
Complaints from Madhya Pradesh 

regardfDg Allotment of Gas 
AgeDCiel and Free land to War 

WAR WIDOWS: con.td. 
Widows and Disabled, Army 
Personnel (XXXI....;ao.&' 73). 116. 

Non·payment of Penstionsl Faclli.. 
ties to the Widows or Jawans and. 
o8icers < XXXI-23-3. 73) , 170. 

WARE HOUSES: 

Bequest for Financial help from 
Madhya Pradesh Government for 
Ware·howes (XXX-13·8·73). 
204-05. 

WATCHES: 

Availability of HMT Watdl com-
ponents to Seleeted Organisations 
for Assembly (XXX-l-8-'18). 
115. 

Smuggling ot HIlT watcbes out of 
India (XXXI....;aI-8.'18). 70-71. 

States offemg to Collaborate with 
HMT for manufacture of Watches 
(XXXI-30-&.'18). 56·57. 

StePs of iJK!rease manufacture of 
Watches (XXX--8-&..73), 149. 

WATER: 

Rates of IrrigationlWater changes 
in Country (XXIX-31-7·73). 170. 

Under Ground water in Mysore 
(XXX-20-s.73). 82-63. 

UtUisation of central Assistance for 
cleaning tanks in Sawantvadi and 
Khed Areas of Maharashtra 
(XXIX--3·e..73). 200, 

Water in Pong Dam (XXIX-
31.7 .• 73). 154. 

WATER DISPUTES: 

P. K. S. Awaro on Narmada River 
Water ls~ue (XXlX....;a1-7-13). 
34·35. 

5etUement of disputes re: Distribu.-
tion ot Some Water amongst 
J4. P. Bihar and U. p. (xxx-
7-8-73), 109. 

WATER LOGGING: 

Wa. l'Olging in Haryaoa, Punjab 
and Rajasthan (XXX-4.8-'13) , 
'11. 



WATER POLLUTION: 

Measures to check Pollution of Sea 
Water in Coastal Arabian Sea 
(XXXI-30-8-73), 86.67. 

Proposal for a New Body to 
Administer Convention against 
Pollution of the Seas (XXIX-
:26-7-73), 60-61. 

Scheme to fight air and water pol-
lution in big cities (XXX-
20-&.73), 162. 

Utilisation of Under ground water 
Resources for Power Generation 
(XXIX-31.7~73), 93. 

WATER TRANSPORT: 
Survey to start Water-Transport 

from Patna to Ayodh,a in Ghagra 
River (XXX-2()..8-73), 38. 

Water Transport Scheme from 
Patna to Ghazipur and Patna to 
Allahabad (XXX-20-8-73), 
101-2. 

WATER TREATMENT PLANTS: 
Study conducted 'by the Central 

Public Health Engineering Re-
search Institute regarding Water 
Treatment Plants (XXIX-
25-7~73), 196. 

WEALTH TAX: 
Arrears of weIth tax and Gift tax 

(XXIX-3-&.73), 91-92. 
1lecovery of Wealth-tax on Agri-

cultural lands (XXIX-27-7-73). 
fl9..-82. 

WEAVERS: 
Supply of Yarn to Weavers of 
Maharashtra (XXIX-27-7-73), 
58-59. 

Weavers' Service Centre at 
Cannanore (XXX-27-8-73 > , 160. 

'WEST ASIA: 
News item "Arms Build up by the 

Oil Rich Countries in West Asia" 
(XXXI-30-8-73), 133-34; (XXIX 
26-7-73), 98-99. 

Reports by U. S. Press of Alleged 
Foothold of India in Persian 
Gulf and West Asia (XXIX-
2-8-73), 170, 

WEST BENGAL: 
Al1eJedproflteering by H.S.L. at 

the Expense of West Bengal 
Government (XXX-16-8-73), 
140-41. 

Arrears of income-tax in West 
Bengal (XXIX-3-8-73), 93-98. 

As~itstnce to West BengI for Rural 
Electrification (XXIX-31-7-73), 
85-86. 

Central Assistance to West Bengtal 
for creating employment (XXX-
22.-&'73), 171. 

Clearance of Thermal Power Plant 
at Dalkhola (N-Bengal> by 
Planning Commission (XXXI-
28-&.73), 181. 

Closure of Dyeing, Sizing and 
Processing Units for want .. of 
Yarn in West Bengal (XXX-
8-8-73), 37-38. 

Closure of Industrial Units in 
West Bengal (XXIX-1-&.73 > , 
97-98. 

Comprehensive Area Development 
Project in West Bengal (XXX-
8-8-73), 140-41. 

Construction workers in Haldia Re-
finery, West Bengal (XXXI-28-
&'73), 85. 

Control of Erosion by Ganga Down 
stream of Farakka in Murshida-
bad District of West Bengal 
(lCXJ)t---31-7-73), 56-57. 

Development of Industries in West 
Bengal (XXIX-25..1·73), 208-
09. 

Digging of a well at 
West Bengal to find 
products and gas 
31-7-73>, 98. 

Galsi in 
petrolum 
(XXIX-

Electrification Of villages in West 
Bengal (XXIX-31-7-73), 70-71. 

Financial Aid to Industrial Projects 
in West Bengal (XXIX-I...a-73), 
1~5. 

Fish Production in West Bengal 
" Orissa (XXIX-30-7-73), 
35. 

Gra're situation in foundries in 
West Bengal due to coke shortage 
(XXIX-l-8-"13), 59. 



goo ------------------------------------------
WEST BENGAL: contd. 

Increase in quantity of Biee Anot-
ment to West Bengal • (xxx-
20-8-'13), 209-10. 

Jobs lost by workers in West 
Bengal in RetrenChment closure 
and lock-uut in Factories and 1110-
dustrial E~tabli!hments (XXXI-
23-e':73), 173. 

Lock-out in Kesoram Rayon Fac.-
tory in West Bengal. (XXlX-
2-6-'13), 89-90. 

Loss of production in West Eengal 
du~ to· power shortage (XXIX-
25-'1-73), 184. 

Man-days lost due to LocIr.-outs 
by Employers in West Bengal 
(XXX-D-&''13); 187. 

News-items entitled Jobs in West 
Bengal recruitment fonows my-
sterious Pattern,' eX'XX-
e .. 8-'13), 39-40, 

Non-payment Of wages to wor'/anen 
of Lilooah Railway worksop 
(West Benal) (XX1X-2j.7';;'lS). 
137. 

Opening Post Offices in District 
Coach Behar (XXX-22-8-73), 
123-24. 

Payment of rents by P " T De.;&rt-
ment in West Bengal Circle for 
housing post oftkes and other 
ofBces (XXX-22';;S-73), 1'13. 

Post Offices opened in District Coach 
Bebar <XXX-2',.8-'13), 172-'13. 

Primary teachers employed in 
West Benllal with Central Assis-
tance (XXIX-23·'1 .. 78), 223, 

Proposal to attract Foreign tourists 
. to Shantiniketan and Bellur :Math 

in West Bengal (XXJX--
3·&''13) , 13·16. 

Quantity of Wheat and Riee sup-
plied to West Bengal dUrinl 
last three montns(XXlX-
3Q.'1.'13) , 141. 

Recommendation of Beacb Erosion 
Board to Check etolrion of Digha 
in West ~al (XXXl-28-8-'13), 
191. 

Refusal by FCI . Godowp Authon.. 
ties of West Bengal to supply 

WEST BENGAL--eontcl. 
State Quqta of FoodgrainS' 
(XXIX-23-'1·73), 199. 

Report of Committee on Small 
Scale Lamup· Manufacturers in 
West Bengal eXxXI- 29-8.:.18), 
120. 

Request made by West Bengal 
Government tor loan to form. 
State Textile Corporation to tun 
siCk mills of West Bengal 
(XXX-8-B-73) .5~6. 

Rice and other fo04grains supplied 
to West Bengal from l\~arch 1.0 
June, 1913 to maintain statutory 
Rationing (XXIX-2S-'1_13). 118. 

Scheme for Subsidy aDd other Faci-
lities for Tobaeoo ·growers in West 
Bengal (XXX-lS-8-73), 61. 

Selection of a suitable site for 
Mounting son-et-Lumiere Pro-
ject in West Bengal (XXXI-
31-B-'13), 119-20. 

Setting up ·of Industrial Projects. in 
weSt Bengal (XXX-3-8-'13), 
215. 

Setting up of Special Steel Plant 
in West Bengal (XXIX-2.8-73), 
12~ . 

Setting up of Tbermal Project at 
Dalkhola in North Bengal 
CXXlX-24-'7-'13), 42. . 

Shortage of Cement in West Ben-
181 (XXX-3-8-73), '12';13, . 

Shortage Of Kerosene due to Avia-
tion Fuel Adulteration in . West 
Bengal (XXIX-~B·'13).84, 

Steps tq R$loVEI SboJ1K:Om1nItl 
hindmng De!VeIlopm.imt!· of 
Tourism in West BenpI 
(XXXl-24-8-'13). 131. 

Strike by Jute workers in West 
Bengal (XXX-9-8-73)', 70-'111. 

Strikes In West Bengal due to lOW 
Wages (XXlX-2-8-'1J), 11'1-'18. 

Suggestion from West Bengal Gov-
ernment to amend the Mainte-
nance of Internal Seeurity Act. 
in the light of Supreme Court 
Judgement (xxxr-2t-8-'13), 
132. 



WEST BENGAL-contd. 
Supply of poisonous ergot mixed 

wheat to West Bengal by FeI 
(~--8.B·73), 127. 

Thermal Power Projct at Dal· 
khola in West Bengal . (xxx..22 
8.73), 171-72. 

Treatment of Cooch Behar District 
as aeparate postal Division (~ 
-22.8-73), 173.74. 

Use of Grass Roots and Seeds as 
food by people of Sunderbans, 
West Bengal (XXX-13·B-73), 40 
41. 

West Bengal Government's Letters 
for Rallway Lines in Suncfarbans 
(XXIX-24-7·73), 99. 

West Bengal Plan for Educated un-
employed (XXX-8-8-73), 73· 
74. 

West Bengal Weavers in Deep 
Distress (XXX-I0-8-73l, 181·B2 

Work of Farakka in West Bengal 
(XXIX-31-7-73), 135·36. 

Debates 
Re. Alleged Suppression of Civil 

Liberties in Haryana and West 
Bengal (XXIX-26-7-73l, 196-
208. 

Re. Food Situation in West Bengal 
(XXIX-3-8-73), 269-70. 

WEST GERMANY: 
Employment of Indians in West 

Germany (XXXI-23-8-73), 
65..66: 

WESTERN GHTAS: 
Utilization of Waters of West 

Flowing Rivers of Western Ghats 
(XXX-7t-8-73), 1B6-88. 

WESTERN KOSI CANAL: 

Linking of Western Kosi Canal 
with Kamala Riftr (XXIX-
U .. 7-73), 169. 

WETLANDS: 
Map of India wetlands for lanuch~ 

ing a conservation Project for 
Habitats of water-fowls and 
Birds (XXX--8-&.73 > , 183. 

~OI 

WHEAT: 
Achievement of the Objectives of 

Take-over of wholesale Trade in 
Wheat (XXIX-U .. 7-73), 114. 

British Government Pl8IlJlinR to 
make Wheat unfit for consump-
tion (XXXI-27-B-73), 152. 

Central Aid to States for takeover 
of wholesale trade in Wheat 
(XXIX-23-7-73), 236. 

Comparative figures of production 
of wheat and Dahi, Cotton and 
Oilseeds (XXIX~0-7 .. 73), 39-40. 

Complaints received regarding 
non-availability of wheat at fixed 
rate (XXX-6-8-73), 59_60. 

Compulsory Procurement of Wheat 
by Haryana Government (~
-13-B-73), 192. 

Couo'.r-acting propaganda 
against take over of Wholesale 
trade in wheat (XXX-6-8-73), 
214-15. 

Delegation from Bihar for Wheat 
(XXX-27-8-73), 172. 

Difference in quantity of Wheat 
supplied per head in villages and 
MuniCipal areas (XXIX~O-7-
73), 194. 

Discontentment among farmers of 
Bihar on procurement of wheat 
(XXIX-23-7-73), 1~. 

Effect of shortage of wheat in 
World Market on India (XXIX-
23..7-73), 1B8. . 

Expendi:ure incUIlred ·on take-
over of whole sale Trade in 
Wheat (XXIX-23-7-73), 176. 

Facilities and Relaxation to far-
mers for SE'Iling wheat to Gov-
ernment (XXX-20-B_73), 155. 

Fall • in the output of Wheat in 
various states <XXX-6_8_73), 
196-97. 

Import of Wheat (XXX-13-9-73), 
15-22. 

Incentive to Farmers for 
Wheat to Government 
23-7-73), 213. 

Increase in procurement 
wheat despite central 
(XXIX-23-7-73), 62. 

sale of 
(XXIX-

price of 
directive 

---.---------
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WHEAT-eontd. 
Irregular SUJlply of wbeat to flour 

mills in Bombay (XXX-
20-8-'13), 13U5. 

Levy on Wheat imposed in differ... 
ent states (XXIX-23-'1-'lS), 116. 

Licence Holders for sale Of wheat 
in Delhi (XXIX-3~7·73), 49. 

Master Plans for production of 
Wheat (XXIX-30-7-73), 109. 

Monopoly Purchase of Marketable 
Surplus Based on compulsory 
Levy on Slab System (XXXI-
27-8-73), 168. 

Negotiations for purchase of 4.5 
million tonnes of wheat from 
Canada, USA and Argentina. 
(XXIX-23-'1-73), 201. 

News Item "Between the Lines-
Take-over ends in a Fiasco". 
(XXIX-23-7-'13), 233. 

News item captionen Wheat Stocks 
Decline, Purchase Efforts S'lg in 
Indian Express daed 6-7-1973 
(XXIX-30-7-73), 200. 

Offer from Argentina to meet 
wheat requirements (XXIX-30-
7_73), 184. 

Offer of wheat by General Secre-
tary of Federation of All India 
Grain Dealers Association 
(XXX--{J-8-'13), 139-40. 

Orders Issued by U.P. Government 
to seize Excess Wheat Stocks 
under D.l.R. (XXXI-27-B-73) 
172. 

Persons rendered unemplOYed due 
to take over of Wholesale Trade 
in Wheat and Rice (XXX-13-B-
73),1''1. 

Price for imported wheat and pro-
curement priee ot wheat 
(XXIX-30-7-73), 187. 

Progress of Take over of wholesale 
'bade in Wheat in States (XXIX-
23-'1-73), 179. 

Proeress of wheat procurement and 
movement of stocks from produc-
ing to consuming eentres 811 dis-
cuaed in Inter-Ministerial Com-
mittf-e during July, ]9'13 
(XJnO-2'1-8-73), 40. 

WHEAT-con.td. 
Proposal to increase· price of wheat 

(XXIX-23-'l-73), 18'1. 
Propoaa.l to increase priee of· wheat 

for cominC year (~'1S)~ 
1-12. 

Reduetion in Cost of Production of 
Wheat (XXIX-23-'l-'l3), 219. 

Reported Instruetions to Ministers: 
and its Employees havin, Agricul-
tural land to sell wheat to Gov-· 
emment (XXX:......20-8-'II),]M-
55. 

Setting up AutonomoU$ wheat 
Boards (XXIX-23-'1-'13). 190, 

Shortage of Wheat during 19'13-7.§: 
(XXDC-30-7-73), 143. 

Shinkage in Acrealo'e of Wheat and 
Rice (XXX-13-8-'13), 202. 

Soaked Wheat .\ying with FloU't 
Mills in U. P.· (XXXI-2'1-8-73), 
111. 

Steps to bring out hoarded stoek of 
wheat of Farmers (XXIX-23-'1-
73), 123. 

Views of Task Foree on incentive to 
Farmers for Sale of Wheat to-
Government (XXJX-23-'1-13), 
182. 

Wheat and riee in short supply in 
the country (XXX-1S-B-'13). 80, 

Wheat proeured by FeI ;and private 
ageneies and transfer of procure-
ment to private lIIencies (XXX-
20-8-'13), 208-07. 

World Supply Position of Wheat and 
Steps taken to procure the Bal-
ance requirement of wheat 
(XXIX-23-'1-73), 194. 

Debates 
Re. Quality of wheat and riee 

SuPplied inMaharubtnl 
(XXX-6-8-73), 289-'ll. 

ReportlE!d destruction of wheat 
seeds worth ODe crore of rupees 
by ~ National Seeds CClII'pO-
ration (CA) (XXXI-29..:B-'1B). 
209--39. . 

Reported move by lrIdia to buy 4.5 
million tonnes of wheat from the 
USA at uorbitant rates (,CAY 
(XXIX-26--7-'13), 208-1'1. . 



WHEAT~ontd. 

WHITE PAPER ON NATIONAL 
INCOME (XXX-8-8-'13), 175_'16. 

WILD LIFE: 
Curbs on Free trade in wild Ufe and 

its bye products (XXX-20-B-'I3), 
33. 

Non_Acceptance of wild Life (Pro-
tection) Act by States (XXXI-
2'1-B-'I3) , 109. 

Rhinos in the country and their 
Protection (XXXI-2"1-B-'I3), 10. 

WINE: 
Import of Wine from other countries 

(XXX-17-8-7a), 113-14. 
See also 
'LIQUOR' 

Use crf Imported Synthetic 'Spirit for 
Potable Liquor (XXXI-28-8-73), 
80. 

WOOD: 

Increase in the Export of woOd 
(XXIX-3-8-'I3), 181-82. 

WOOL, SHODDY: 

Issue of licences for shoddy wool 
during 1972-73 (XXXl-31-8-
'13), 174-'15. 

WOOLLENS: 
Export of Woollen Cloth by diffe-

rent factories during last three 
years (XXXI-31-S-73), 182-83. 

Import of Woollen Rages by Actual 
Users (XXX-17-8-'I3), 30. 

Steps to prevent improper use of 
Imported Woollen rags (XXX-
17-8-'13), 'IS. 

Woollen Rags seized by Customs 
(XXX-l '1-8-73) ,188. 

WORKERS: 
Committee for Revision of wage 

structure Of Cement Industry 
workers (XXIX-2-8-'I3), 66. 

Improvement of conditions of work-
ers in Coir Industry. (XXIX-
2-S-'I3), 45. 

Memorandum by workers of Reha-
bilitation Industries Corporation 

I 
I 

I 
I 
I 
I 

I 

WORKERS- contd. 
in West Bengal for Improvement. 
of their Service Conditions 
(XXlX-3-I!,-'I3), 12'1. 

Widening of scope Of the tel'Dl> 
workman to cover Employees; 
drawing salary upto Rs. 10001 
per month (XXIX-2-8-'13), '1'7. 

Workers covered under ESI 
Scheme. (XXIX-2-S-'I3), 165-66. 

See also 'Labour' 

WORLD BANK: 

Criteria of Selection of Drought. 
Prone Districts for World Bank. 
Aid. (XXX-6-f .. 73), 205. 

Financial Assistance from World' 
Bank Farm Projce:s (XXXI-31-· 
S-73), 175-'16. 

Loan from World Bank for Calcu-
tta Urban Development Project: 
CXXlX-27-7,.73), 124. 

Loans from World Bank. (XXIX-
27-7 .. 73), 157-58. 

Loans from World Bank for Irriga-· 
tion Projt'cts in India (XXIX-· 
27 .. '1-73), 31-32. 

Press Commuunique released by' 
world Bank after Parts meeting' 
of Aid India Consortium. (XXIX' 
-27-7-73), 123 

Reduction in World Bank aid to' 
India (XXXI-31-8-73). 166-67. 

Tenns and conditions Of loan sanc-· 
tioned by World Bank for' 
purchase of Boeings for Indian 
Airlines and Air India (XXX-
lo,..S-73), 161. 

World Bank Aid for forest develop-· 
ment plans in India (XXX-17-· 
B..'I3) , 141-42. 

World Bank Aid for import of· 
Foodgrains during 19'13-'14. 
(XXIX-23-7-'13, 232. 

San~tion of IndUEtrial loan by 
World llank and. International: 
Development Association 
(XXIX-3-S-'I3), '11-'12. 

World Bank loan for DevelopmenC 
of Communications. (XXX-22.:. 
8-'13), 47-4&. 
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. WORLD HEALTH ORGANISATION: 

RecommendatioD$ made by W.H.O. 
regar:ling marketing of substano-
dUd·. medicines (XXX-13-8-73), 
66 ~ .• 

WHO Programme of Research De-
velCJilment alki Research Train-

ing in Human Reproduction at 
A. l 1. M. S. (XXX-20-8-73), 
209. 

'"WORLD TRADE FAIR: 

~nditure on World Trade Fair 
to be held in Delhi in 1974. 
(XXX-IO-8-73), 53-54. 

'WORLDWAYS TRAVEL AGENCY: 

Arrest of Managing Di!"t!l.."'tor of 
-Norldways Travel Agency for a),.. '. 
legedly cheating Uganda Asians. 
(XXIX-3-8-73), 129-30. 

-YARN: 

~Accumulation of Yam s~ocks in Mills 
due to Yarn Control Scheme. 
(XXIX __ 27-7-73), 162-63. 

Closure of Dying Sizing and Pro-
cessing Units for want of Yam 
in West Bengal (XXX--8-8-73). 
37·.38. 

Constitution of an Independent Au-
thority for distribution of Yarn 
(XXXl-31-8-73) , 204. 

Benefit to workers After Nationali-
saHon of Distribution of Yarn 
(XXIX-3~8-73), 141-42. 

Cut in the Produetion of Coarse 
Yam and Increase in the Pro-
duction of Superfine Yam. 
(XXIX-27-7-73l, 92. 

D&-Control of Yarn distribution due 
to increase in the production of 
yarn with abolition of powercuts 
in Statles. eXXIX-Z7-7-73), 
108-09. 

Effect Of non-availability or Yarn 
on Bid! Industry (XXIX-3-8-
73), 89-90 .. 

Exlr.»rten . ofbandloom furnishing 
~abrics reluctant to enter into 

YABN-comd . 
Export Commitments due to UJIo. 
certain poaitionuf Yarn supply. 
(Xxx-17-8-73), 38. 

Fall in Supplies of imported Cepro-
lactam and yarn production. 
(XXX-l1-8-73), 107-08. 

Financial difficulties faced by wea-
vers due to present system of 
yarn distribution (XXXI--31-a. 
73), 119. 

Lifting control on certain varieties 
(~--10-8-73), 131-32. 

Meeting of Chief Ministers to dis-
cuss allotment of Yarn to weavers 
(xxx..10.8.73), 131-32 

Production of Yarn for Handlooms 
in Textile Mills Taken over by 
Govemment(XlX--I-8-73), 69-
70. 

Proposal submitted by Bihar Gov-
ernment to solve the Problem of 
Shortage of Yarn in the State 
(XXIX-3-8-13), 199. 

Relax.ing control over distribution 
of yarn upto 17 cOunts. (XXX-
17-8-73). 145-46. 

Hoarding of stocks of Yarn by 
Textile Mill owners and its sale 
in black market '. (XXIX-
27-7-73). 164. 

Momorandum by Powerloorn wee.. 
vers' Federation on the iSSUe of 
Yam Control (XXXI-31-8-73). 
184-86 

Requirement of Different Counts 01 
Yarn by Weav(!rs and Power-
looms and its Distribution. 
(XXIX-27 .. 7-73), 203-05. 

Shortage of yam in powerloom fac-
tors in Bhiwandi (XXX-I0-8-
73), 142-43. 

Shortfall in Cloth and Vam Pro-
duction durin~ 1973_74 (xxx-
10-8-73), 172-73. 

Unemployment Of Weavers in UP 
and other States due to Shortage 
of Yam. (XXIX-27-7-73). 186-
87 

Yarn Distribution arrangements in 
Bundelkhand Region (MP). 
(XXX-IO-8-73), 153-54. 

Yarn Distribution Centres in the 
Country. (XXX ...... 10-a."). 154. 



YAM: e<mtd. 
Yam. supplied to Hllftdloom. 11ft" 

Powerioom in various states 
(XXIX-3-8-'13), 143-44. 

Debate. 
Alleged irregularities in fixing pri-

ee and Distribution of Yarn 
(Matter under Rule 377) (XXIX 

20-7_73), 247-52. 
Distribution of yam to bandloom 

weavers (Rule 377) (XXXI-2&-
8-73). 26&.69 

YOUTH (S): 
Army Career for Youth 

16-8-73), 148. 
(XXX 

Compulsory Military :mining tor 
Youths( XXX. 16.8.73>. 85 

Construction of Youth Hostels. 
CXXX-17.8.73), 47-48 

Delegation for Berlin Youth Fest ... 
val. (XXIX-23.7.73), 74-75 

Projects Undertaken for welfare of 
Youths (XXX-41-8-73), 156-59. 

Simposiwn on Youth and Unem~ 
Ioyment (XXX-16-8-73), 35. 

YOGOSLA VIA: 

Prime Minister's visit to Yogosla-
via (XXIX-26-7-73), 47-48. 

Working Group on cooperation on 
outlay to Strengthen cooperative 
teetor during Fifth Plan (XXXI-
27-8-73), 150 . 

• , LS-2O. 

ZAllBIA: 
Supply of Railway Wagons to Zam-

bia (XXX-I0-8-73), 57-58. 

ZANZIBAR: 

Collaboration tor setting up an ID.. 
dustriat Estate in Zanzibar 
(XXXI-24-8-73), 85. 

ZINC: 

Demand and Production of Zinc in 
the Country (XXI-30-8-73), 
127-

Survey conducted by ~logica1 sur-
vey of M.P. for zinc' cotton anel 
oilwells (xxxr-23-8-73), 98-99. 

ZONAL COUNCILS: 

DiafCussion in Central Zonal Coun-
cil meeting regarding activities of 
Muslim League (XXX-8-8-73), 
230-31. 

Southem Zonal Council Meeting at 
Hyderabad. (XXX--3-8-'ll3)', 
128---30. 

ZOO: 

News Item 'Delhi Zoo employees on 
Warpath (XXXI-27-8-73), 101. 

ZOOLOGICAL SURVEY OF INDIA: 
Setting up Of Marine Biological St.-

ation of the Zoological Survey of 
India (XXX-8-8-73) 104-05. 

..1 
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ACRAL SINGH, SHRl: 

Smoke emitted by Buses and Motor 
vehicles plying in Delhi (XXX-
13-9-73), 8. 

AFZALPURKAR, SURI DHARAM-
RAO: 

Acceptance of figures of Operational 
Costs presented by Delegates of 
India-U.K. Continental Confer-
enCe (}(XJ{-20-8-73), 61-62. 

Agreement between India and 
Malays!a for Purchase of Palm 
Oil (XXII-3-8-73), 126-27. 

Agreement with Iraq for Imparting 
Training to Iraqi Pilots by India 
(XXIX-26-7-73>, 58. 

Allotment of Wagons to yYsore 
Government for movement of 
Grains from North (XXIX-
24_7-73); 129. 

Appeal to Israel and Arab Countrlel 
by Indian Representative to U.N. 
to respect rights of Palestinian 
people (XXIX-2-8-'13), 43. 

Arrest of lIIanaging Director of 
Worldway Travel Agency tor 
Allegedly. Cheating Uganda Asians 
(XXIX-3-8-73), 129-30. 

Closing of a Fertiliaer Factory in 
Northern Indian (XXX-7-8-73), 
72. 

Complaints reo award of tamrapatra 
to wrong perIODs (XXIX-I-8-
73), 147-48. 

Daily wages of Relief workers in 
Mylore (}(XJ{I-27-8-73), 82. 

Decision by Government to pufthase 
Egyptian cotton (XXX-I0-8-73), 
115-16. 

Decision to Issue cards to Foreigners 
on Landing at Airports (XXIX-
3-8-73), 127_28. 

Demand of Edible Oils in Gulbarga, 
Mysore (XXIX-30-7-73), 68. 

Development of H.F. 24 and Gnat by 
H.A.L. (XXX-l&-S-'l3), 13-15. 

AFZALPURKAR, SimI DBARAJ4-
RAO: contd. 
Development of Karwar Port 

(XXX-20-8-73), 212. 

Development of New Planes for 
Civillian Traffic (XXXI-30-8-73)_ 
44. 

Development of Plantations in Katra 
Area of Jammu and Uttarkhand 
RegiOn of Garhw~l District, U.P. 
(XXXI-24-S-73), 151. 

Development of Sanskrit Language 
(XXX-8-8-73), 95-96. 

Disappointment over the Education 
Policy framed for 5th Plan 
XXIX-30-7-73), 143. 

Effect on India of nuclear explosioD 
by France in South· Pacific 
(XXX-16-8-73>, 63-64. 

Efforts made to maximise eeal 
production and stream line its 
distribution (XXIX-26_7_ 73) ,. 
3-9. 

Ezport of goods by India for Nuclear 
Power Reactor in Canada and 
other countries (XXIX-25-7-ft)., 
203. 

EI'.port of Liquor to other countrin 
during last two years (XXXI-
31 .. 8-73), 96-97. 

Export Of opiUm. from India (XXX-
17-8-73), 127--30. 

Export of Refrigerators (XXXI-
24-8-73), 150. 

Fifth Plan for Mysore State 
XXIX-25-7 _73) , 203-04. 

Foodgrain Exchange for import of 
Edible Oils <XXIX-30-7-73), 84. 

Full time Dir'ector of Rashtriya 
Sanskrit Sansthan (XXX-6-S-73), 
61. 

Full Utilisation of the Capacity of 
Steel Rerolling Industry (XXX-
9-8-73), 132. 

Handing over the office of Trade 
. Agent in London to State-ov,tned 
Mysore Sales Internatioual by 
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~, SHB.I.DHAR.AM-

RAO: contd. 

Kysore Government to boost· Ex-
port <XXX-17-8-73), 1.-27. 

High !;evel. Body in Monitoring .a.'ld 
Evaluation for COre Sector Unit. 
(XXX-8.8-73), 156. 

Idle capacity in machine tools In-
dustry (XXXI-30.8-73), 91-92. 

Introduction of Life ln5uran~ for 
Trainee Pilots (XXXl....:2B-8.73'. 
87-88. 

Iran·Pak Military Agreement 
(XXlX-26-7-'13), 126. 

l..ending of Services of Indian Doc-
tors to Foreign countries (XXXI-
23·8-7;8), 86-87. 

Looting of persons by a Gang of 
Dacoits near HBrding'e Bridgc, 
New Delhi (xxx,-22.8-73). 56. 

Medical Technicians rendered Job-
leliSdue to Cancellation of 
I.C.M.R., Projects in Delhi 
(XXX-13-8-'l3), 64. 

MoVe to reactive International Con-
tr61CormftiiBion in Cambodia 
(XXX-lS-B-'13), M. 

Movie Film on P.O.w.. in India 
(XXlX-26-'1-73), 60; 

Outstanding Amount of Central 
Salas Tax in Kysore (XXXI-
31-8-'13). 95-96 .. ' 

Propolt;tl [or a New Body to Admi-
nister Convention apinst Pollu-
tion of the Seas (XXIX-26-'1-'13), 
80";61. 

Proposal for Providing Independent 
Power .. Generating arrangements 

. to International Airport" <XXlX-
27-7.'13), 40. 

Proposal to .ban the po~s atplaccs 
other than thOSe licensed in Delhi 
eXXX-8-B-73), 160-61. . 

Ptopo$a]. to re-organise centralFiy-
ing Training SchOOl at Hyd.rabad 
(XXIX~8.78), 120. 

Proposal to regulate the working. of 
J'oreip Pharmaeeutic:al eompaov.s 
(XlDt--'1-&'13)j 32-81. 

AFZALPURKAR, SHlU' DHARAK .. 
RAO: contd. 
Proposal to start Diploma Courae in 

Tourism in Universities (XXX-
10-8-73). 115. 

Provision of fundS 10r supply of 
Equipment to POWer Projects in 
Fifth Plan (XXX-7-8-73), 114. , 

Quantity of Edible Oils and Tallow 
Impprted by STC during the last 
two years (XXlX-3-8-73). 128-
30. 

Request by Mysore Sta~ for Speed-
ing up supplies of Petroleum 
Products (XXX-7_8-73), 83. 

Req),lest from Maharashtra Govern-
ment nOt to fix Uniform Procure-
mentPrice of Jawar (XXIX-23-
7-73), 219. 

Sc/leme to sell goods in Britain for 
furthering efforts of Developing 
Countries (XXX-17-B-73), 129-30. 

Separate Cell for Research and 
Development (XXIX-I-8_73), 3B. 

Setting up of Copper Smelter Plant 
in Mysore <JqCX-9--8-73), 131-32. 

Starvation Deaths in Myaore 
(XXlX-30 .. 7_'l3.), 144. 

Statewise Issuance of Letters of 
Intent in 19'13 for scooter units 
(~~'13),63. 

Study conducted by the Central 
Public Health .EngineeriQg Be.-
st!aroh In.iitu~· ~Iardin,. Water 
TJ'eatment plants (XXlX-23-7-
73), 196. 

Study of the OVerdues of the Th.tae-
Tier-eo-operative Credit' sYstem 
by Reserve Bank. of Inwa 
·CKXXI-27-8-73)., '10 • 

Supply of Yarn to weavers inM,sorp. 
State because of their sacrifice to 
flght droughtcanditiciris in North 
'ltarnatik.Gulbarga (XXXI-24-
8-'13). 83. 

SIU"vey by, and NCC in Bhandrll 
Area of N.gal8nd(XXIX-3~.'1-
73),52.· . 

S.IU'Ve7· foroU Reaerves in Marupur 
(XXlX...;z&;.'l-'I3). 41; ,---_._---
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AFZ.ALPURKAR, SimI DHAR.A!L 

RAO; cmUd. . 
Task force on Handicrafts to in-

crease its production and Export 
during the Fifth Plan (XXXl-
24-8-73), 150. 

Tractors lying unutilised dUe to 
shortage of Oll (XXIX-SO-7-7S), 
212. 

UGC Panel to suggest Remedial 
Measures against Mass copying 
and use of Unfair means (XXX-
20-8-73), 109-10. 

Value of goods smuggled into India 
lr. 1972-73 (XXX-17·8-73), 126. 

Voluntary disclosures of Income 
(XXX-10-8-73), 45-46. 

Debate.~ 

Mysore State (Alteration ofl Name 
BiU-
Consili. (XXIX-30-7-73), 160-61. 

AGA, SHRI SYED AHMED: 

Debates 

ApProaCh to the Fifth Plan (~) 
(XXXi:.....o..9-73), 149. . . 

:f10Qd sitQaUonin the country (Djs.) 
iXXXI~2~~-'13t; . 356-5&. .. 

AGARWAL, SHIU VI~ENDM,; 

Debates 

Approach to the Fifth. Plan (M) 
(XXXI-4-9-73), 125-31. . '", 

Foreign. ~change· RegUlatiOn Bill-
Consid. as reported by. J.C. 

(XXXI-a7-8-73), 23.2-38~ 

AGRAWAL, SHRI sHRiKRISHNA: 

Agreement between USA and Iran 
to check Russian and Indian Influ-
ence in Indian Ocean (XXIX~· 
8_73), 154. 

Agricultural University. in Delhi 
(XXX-G_8-73), 13~. 

Asian Peace Conferenre held In 
Dacca (~X~7-~). '1~0$. 

I . 

AGRAWAL, SHRI SHRIKRISBNA: contd. ' .. 

Benefits under Indo-Nepal Joint 
River Projects (XXIX-24-7-73), 
102. 

Constitution of a CoD1tDi.tlt~ to go 
into the Question of Improvement 
in the Pay Scales of Ofticel'll of 
Nationaliged Banks (XXIX-3-8-
73), 114-16. 

Delhi to face Power crisis (XXX-
7-8-73), 72-73. 

Difficulties arising out of the cur-
rent Trade Agreement with Ban-
gladesh (XXIX-3-8-73), 11&.17. 

Discontinuance of collaboration 
with Foreign countries in Defenc!;! 
Pt'oduction <XXIX-26-7_73), 
10"$-0f). 

Discovery on Plant Breeding by an 
Indian Scientist in Newzealand 
(XXx-8-8-73),' 229-3.0. . 

Establishment of Central School lJl 
Nepal (XXX-6-8-'18'. 131. 

Expansion work of PaIam Aero-
cb:Q1pe held up ~e to nearb)1' .vj1-
• not be;iDg aiufted from there 
(XXX~17.8-7~); 28. 

Expert conunittee on Agrieultural 
L,abourers (XXIX-30-7-73>, 39. 

Goods Traffic Bandled by the Indian 
Railway during April and ¥ay, 
1973 (XXX-7.8-73), 1-10. 

Late running of 35 UP and 56 Down 
Express ~aiDS (XXXI-28-8-73). 
186. 

Losses suffered·· by: PIlblic sector 
Undertakipg. (~-27_7~73), 
56-58. 

Master Plims for prodUction of 
Wheat (XXIX-3Q-7-73), lOS. 

New Research Programme by leAR 
to save croPs frOJ1l Unfavourable 
weather during Fifth Plan (XXX-
6-8~73}, 98-99: 

Per bectare availability of Power for 
Agriculture (XXX-2()"~73). 202<0 
03. 



AGRA W AL,SHRl SHRIKRISBNA: 
eoatd. 

,f 

Reorganisation of the Administ.rative 
set up of All Inc& Radio 
(XXIX-1-8-73), 183-84. 

Report of Committee on free lepl 
assistance to the Poor (XXlX-
:z.4.:7-73), 40. 

Report of the working grOUp consti-
tuted fOr Assessing Financial Re-
sources for th-e Fifth Five Year 
Plan (XXI'X-25-7-73), '11. 

Schem'e to extend Dredging Opera-
tions <XXIX-30-7-73), lOB. 

Setting up of Newspaper Finance 
Corporation (XXX-8-8-73), 200. 

Setting up of U.S. Naval and Air-
force servicing Station in Diego 
Garcia Island (XXI'X-28-7-73), 
33. 

Shortage of lIIarine enJinftra 
(XXIX-3~'1-73), 107. 

Supply of Cement to Nepal (XXIX.-
S-8-73), 71. 

SUrvey by Agriculture UDivers1.t7 
reprding utility of meeb8niMtloD 
for land holdiDp (XXX-J0..8-
71)._. 

SUI'Ve1' of IDdiaDs Abroad who 
have capacity to set up iD4uI~ies 

, ill ~b (XXlX-:&S-'l-'l3). 37-
38. 

Tuk Foree to keep a wateh OD 
activittee of J:mploJmeDt Servlces 
(XXXI--23-8-73), 1-6. 

Viat of IIiJitary Team of Iran 
(XXIX-2-8-73),lM-S5. 

AHIRW AR, SHRI NATHU RAM: 

},unount of ~ advaneed by 
l'fatiODaliled BanD during the laIt 
six months (XXIX-3-8-73), I'1B. 

Amount I8.nc:tioned and expenditure 
on road co~tion and minor 
irrigation . under Crash Program-
me (XXX-13-B-73), 205. 

AHIRWAR, SHRI NATHU RAIl: 
contd. 

ComUtution of Joint Bundelkhand 
Development Board (XXIX-l-B-
73), 144·45. 

Construction of Bridge 01'1 Dhuan 
River (XXX-20-8-73), 199-200. 

Construction of Inter_State Bridge 
at Ghoogra Over River-Napne 
(XXX-13-8_73), 203-04. 

Construction of Primary School 
Building under Crash PrograDUUJ! 
in lIIadhya Pradesh (XXX-IS-a-
73), 205-06. 

Contact lost by Ground communlca-
tion equipment with Plane C&r17-
ing Prime Minister after ita take-
off frOm Palam Airport (XXIX-
3-8-73), 177_'18. 

Destination of new trains recently 
introduced (XXIX-31-1-13). 7(-
15. 

Dimcu1ty facecl by Farmers due to 
Don-availability of Diesel Oil at 
the time of irrigation (XXX-
'1.11-'13), 17-23. 

DlaVibution of Inferior QualitJ' 
Cloth in Rural Areas (XXX-Io-
8-13), 152-53. 

Employment tor JDclueated Unem-
ployment (XXIX-1-8-73), 141-
44. 

Expenditure propoeed to tie incurred 
00 Rural ElectriAcatioD ProInm-
me during 19'1f-71 (XXX-7-8-
73), '16-77. 

Implementation of Land Befonu 
Laws in diftenot States (XXIX-
30-7-73), 8-13. 

Incentive to small units (XXXI-
29-8-'13), 13-18. 

Inerease in prices of Tractors 
(XXX-9-8-73), 54-56. 

Lack of Telephon~ facilities in 
Tikamgarh and Chhatarpur Dis-
tricts of M.P. (XXX-22-B-73). 
137. 

Late running of 35 UP and 56 Down 
Express Trains (XXXI-28_8-73), 
186. 

----------------------------------------------------"----
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AHIRWAR, SHRI NATHU RAM: 
ccmtd. 

Loans given to small and Marginal 
farmers by commercial banks 
(XXXI-24-8-73), 70. 

MadhYa Pradesh Government's pro-
posal for laying n~ Rai1w~y lines 
upto Satna via Lalitpur_'fikam-
garh, .chhalarpur, Panna (XXIX-
31.7-73), 34. 

Manning of Post Offices in Rural 
Areas (XXX-22.-8-73), 138-39. 

Nt!w Passenger Train at nOOn on 
Delhi-Moradabad Section. Nor-
thern Railway (XXXI-28-8-73), 
140. 

Prisoners of War (XXX-9-8-73), 
Ill. 

Production of Cement in 1973 
(XXX-22-8-73), 73. 

Production of Vanaspati Ghee dw·ing 
last three years (XXX-20-S-73), 
198. 

Quantity Of Cement Exported dur-
ing la&t six months (XXX-
10-8-73>, 68-69. 

Request for Financial help from 
Madhya Pradesh Government for 
Ware-houses (XXX-13-8-73), 
204.05. 

Rise In Prices of Cotton aDd Cloth 
(XXX-IO-B-73), 152. 

Rural Engineering Service Scheme! 
for Madhya Pradesh to make pan. 
chayati Raj a su.c:ceas (XXlX-
1.8-73), 143. 

Soyabean produced aDd SoyabeaD 
oil imported during last three 
years (XXX-2o..S-73), 197-98. 

Steps taken to' avoid late running 
of 53-UP Express Train for 
Hapur (XXXI-28_S-73), 141. 

Susp>ension of express trains 
(XXIX-31-7.73>, 76. 

Textile Mills which were liven 
cotton by eCI (XXXI-31-S-73). 
GO. 
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AHIRW AR, SHRI NATHU RAM: 

contd. 
Theft of Parcels, Insured Articles 

and Money Orders (XXX-Z.2-8-
73), 137-38. 

Unauthorised Occupation of Indian 
Territory by Pakistan (XXX-9-il_ 
73), 110-11. 

Yarn Distribution arrangements in 
BundeIkhaDd Region (MP) (XXX-
10-8-73), 153-54. 

Yarn Distribution Centres in ~h~ 
Country (XXX-IO-8-73), 154. 

Deb~tes 

Agricultural Refinance Corporation 
(Amendment Bill) con&id. (XXX-
10-8-73), 23~9. 

Delay in the clearance of the Ban-
sagar Project (Dis.) (XXXI--31-
8.73), 379-81. 

Peasant Doctors (Res.) (XXIX-3-B-
73), 291-93. 

Recruitment of MInorities for jobIJ 
on the Railways (Dis.) (XXIX-
31-7-73), ~. 

Supplementary Demands for Grants 
(Railways) 1973-'14: 

General. Discussion (XXXI-23-S· 
73),240-42. 

AHMED, SHRI F. A.: 

Debc1te8 

Drought conditions in Eastern U.P. 
and Bihar (St.) (XXIX-2-8-73), 
238--42. 

Famine aDd drought eonditions ill 
various par1s of the country (CA} 
(XXIX-24-T.?3), 205-08, 214-
16. 218--25, 233, 237-40. 

Four -Interim Reports of Nai;ional 
Commission on Agriculture and 
Summary of Important Recom-
mendations made therein (St.) 
(XXX-16-8-?3), 180-90. 

Proposal to convert Indian Council 
of Agricultural Research . hlto a 
Department of the J4iDistry af 
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.AHMED. SHR1F. A.:eontcl 

AgrieuIture {CAl (XXIX':'-l-8-
73), (93--88, 203, 207-11. Z13-14, 
218-19." 

Re. quality of wheat and rice sup-
'plied in, Maharashtra (XXX;.....6-8-
73), 271. 

Reported destruction of wheat seedS 
worth one eI'OTe of rupe'es by the 
National Seedscorporatioli '(CA) 
(XXXI-28-8-73), 209-14, 217-
19, 224-27, ~1-32, 234--36. 

'Reported move bl" India to buy 4.5 
million tonnes of wheat from the 
USA at exorbitant rates <CAl 
f.XXI~-26-1-73), 209-17. 

Reported wastage Of imported Iood-
grains in Bombay port (CA) 
(~--22-8-73), 212--22. 

Takeover of whole-sale trade in 
rice (St.) (XXXI---3-':';73), 177-78. 

AMBESH, SHlU: 

All India Blind Relief Society, LF, 
Lajpat Nag8r,N~w Delhi (XlOt-
13-8-73), SCJ..:51. ' 

Change of ReUgion by Scheduled 
CaStes' (XXX~8-73) I, 205; 

Conversion of Metre Gauge Agra-
Ajmer' LiRe 'into ,Broad Gauge! 
(XXX-7-8-73), 1-'94.' 

Criminal case against Executive 
Director, National, Agro-Industrial 
Corporation, Delhi (XXX-20-7~ 
'13), .. ;' 

Flag station at Parkham' (North 
Eastern Railway. (XXX-7-8-73), 
194. 

More Bogie. for Agra-Luclmow and 
Agra-AUahabad 'Traina (XXX-
7-8-'13), 192. 

Production of Veapa (Bitiaj) and 
Lambretta ScoOters dur~glaSt 
three years (XXXI-30.8-73). 55-

AMBESH. SHRI: cOfttd . 

Report on Ferolabad aDd Varauasi 
, Riot, (XXX-22-8-'73), 20.. 

S.C. and S.T. Registered. in Delhi for 
poets of PGT and TGT (XXXI-
23-7-73>. 148-50. 

Selection Grades for SCheduled 
Castes and Seb'eduled Tri,bes in 
Delhi Administration (XXX-·22-
8-73), 205-06. 

Seniority Ust of Scheduled 'Castes 
~d Scheduled Tribes employeel 
in Edileation Department, Delhi 
(XXX-13-8-'13). 220. 

Shed on Platfonns of Idgarh, BUoch-
pura and Jamuna Bridge Stations 
of Agra and construction of over-
bridge at Agra-Idgarh Station 
(~--7-8-73). 19t~92. 

ANTHQ."IT, SHRI F.RANK: 

Debates 

Code of Criminal PrOCedure Bill: 
Consid. <XXXI-3o-S-73); 205-12,' 

APPALANAIDU, SHRI: 

D.G. (Andhra Pradesh) 1913-'14 
()Qp;x.-:-25-7 S3), 263-66, 

AUSTIN, DR. HENRY: 

Constitution of a, Common Beetuit-
~t Ai~ncy 1or'Watklp.lised 
Banks (XXX':"'10-8·73). ~ 

Report Of Judicial Commission on 
the erash of Indian AirBneS BoeIng 
'137 Aircraft on 31St May, 1~73 
<XXIX-27-7-'m. 23. 

Share of Indian and Foreign ship· 
, ping in India's coastal and Foreign 
Trade and Freight Paid, to theae 
companies (XXXI-27_8.73), 15. 
1&. 

58. Deb4t.u 
Promotion of Scheduled Castesl 
Sch'eduledTri~ in Ed~e.tion De- Deteriorating Rationing eonditio .... 
partment undl!1' ~1hi A!iPPniaka- in Ker&la (HAH Dis.) (XXXI-
Uon (~13-8-'13), ~2.1! _____ 2_7_-8-_73_)_, _38_().....Q __ ,_318_. __ _ 



AUSTIN, DR. HENRY-ccmtd. 

Laccadive, Minicoy and Amindivi 
Islands (Alteration of Name) 
Bill: 

Consid. (XXIX-30-7-73), 290-
93. 

Non-availability of wagons 10 
Kerala (Rule 377) (XXXI-23-B-
73), 208-09. . 

AWDHESH CHANDRA. SIN.GH, 
SHRI: 

Difficulty faced by Farmers dUe to 
non-availability of diesel oil at the 
time of Irrigation (XXX-7-B-73), 
22. 

Proposal to increase price of wheat 
for coming years (XXX-;-20.8-73), 
11. 

AZAD. SHRI BHAGWAT JHA: 

Home Delivery of MilK by Delhi 
Milk Schl!me (XXX-20-8-7S), 16. 

Import of Druis (XXXI--28-8-73), 
19. 

Press reports. regarding Iran1s readi-
ness to help Pakistan against India 
(XXlX-26-7-73>, 22. 

Probe into Delay in setting up of 
the c:&pro18etam Plant of Gwarat 
State Fertiliz'ers company Limited 
(XXX-7"8-73), 25. 

Rehabilitation of e~-servicemen in 
Andaman aod Nicobar IslaDds· and 
ArUDIiI.Chal Pradesh (xxx-g...a .. 
73), H. . 

Report of Judicial. Commission on 
the crash of Ind.Uln Airlines 
Boeing 737 AircrBft on 31st May, 
1973 (XXIX-27-7-73),26. 

Shortage Of Boeing Tnined Pilots 
in Indian Airlines (XXX--IO-8-
73), 7-8. 

Debates 

Approach to the Fifth Plan (M) 
(XXXI-31-8-73), 290, (4-9-73), 
107-16, 

3IS' 

, . AZAD, 5HRI BHAGWAT JHA-contd. 

Current strike Situation in Railways 

I (Dis.) (XXX~-8-73), 365-69. 

Customs, Gold (Control) and Central 
Excises and Salt (Amendment) 
Bin: 

Motion to pass as amended 
(XXXIX-I-B-73), 313. 

D.S.G. (Railways) 1973-74 (XXX-
22-8-73), 332-39. 

Non-circulation of Answers to two 
Questions to Press Correspondents 
(Q.P.l (XXXI-4-9-73), 26-29. 

Personal explanation reo certain re-
marks made by him in Lok 5abh", 
on 8th August, 1973 (XXX-·9-S-
73); 351-52. . 

PrinciPles of parity between the 
prices . of manufactured articles 
and adlticultural productions 
(HAH Dis.) (XXIX~I-8-73), 316. 

Production in re1~tion to Uttar Fr.a-
d~ (Res.) (XXX-7-8-7S), 338-
42. 

Report of theaecident, to Indian 
Airlines Boeing on 31st 'M'iy, 
11'13 (Dis.) (.XXX-9,.8-13), 289-.,. 

B. 
BADE, ~I R.V::·,. 

Allegations levelled agamstOftL 
cers of· Ordnance depot Alipore, 
Salc.utta. <XXXI-23-8_73), 30. 

Appljication for recognitioa .Qf 
MJ'P (Railways) Emlllqy~ Union 
(Regd.) Delhi (XXXI-28·8.'i3l, 
127. 

Appointment of Junior Commission-
ed N.C.C. Officer as Administra-
tive Officers, <XXXI-30-8-73), 
51. 

Arrest of an underground Pak 
citizen working in the E!ectricity 
Office· at Godhra t Gujara*> 
(XJC{~-8-73), 176_77, 

----~------------------~--------~ 



BADE, SHRI R. V.-contd. 
Demand by Ashoka Hotels Workers' 

As~ocjation fOr Payment of 
Interim Relief (XXXI--31-8.. 73), 
-130. 

Impurities in common salt dtstined 
for Delhi market (XXX~()"'8-
73), 24-25. 

Man-days 
lock-outs 
90. 

lost due to strikes and 
(J(XlX--2-B-73), 189-

Misappropriation 
Faizahad, U.P. 
38-3'1. 

of fertilizer in 
(XXX--20-8-73), 

Offer of Russian tractors to farmers 
at lower price (XXX--20-B-73), 
96. 

Pakistani P.O.W. arrested and. killed 
in bids to escape from P.O.W. 
camps (XXIX--LB-'13), 1~8. 

Payment of stamp duty to DDA for 
multi-storey fiats eXXX-20-8-
73), 163. 

Position of Junior Division Com-
missioned N.C.C. OfIlcers and 
J.C.Os. of rsgular Army (XXXI-
30-8-'13), 150-51. 

Preparation of ·package of anti-
inflationary measures (XXX-IO-
8-73), 17. 

Quantity aDd value of smUUled 
goods during last five months 
(XXIX--3-8-'13), 189-90. 

Quota of wheat JiveD to bakeries 
in Delhi (XXXI~7-8-73), 77. 

Jle..appolnQnent of ex..servioeJDen 
dilc:harged from service on 
grounds of ctiaabUity (XXXI-at-
8-'13), 52. 

1tecruitment of. a-servicemen in 
para-Military fon:es (XXXI-
aG-8-73), 52. 

Registered/Recogn.iaed Trade Unions 
which are working in Aaboka 
Hotel (XXXl--31-B-73), 131-32. 

Remittance abroad of crores of 
rupees by foreign drug finns 
eXXXI-28-8-73), 41-42. 

Report of enquiry into Ajudhia 
Ells Ltd. Delhi (XXXI-29-8-
73), 227. 

I 

BADE, SHRI R. V.-contd. 

Reservation in Srinagar ExprelS 
on 3rd June, It73,at Delhi Rail-
way Station. (XXXI-28-B-73), 
67. 

Scrap iron scandal in Heavy Electri-
cals, Bhopal eXXXI-23_8-73), 
131. 

Unions of CivU employees in Indian 
Defence Establishments (XXX-
9-8-73), '15. 

Debates 
Code of Criminal Proceure Bill: 

Consid. CI. (XXXI--30-8-7S). 
28B-89. (1-9-'13) 56, 70, 89, 113. 
(3-9-73), 38-39, SO, 6~66. 

Coking and NOD~Coking Coal MiDea-
(Nationalisation) Amenment BUt: 
Consid. cl. (XXXI-4-9-73), 59-
60. 

Continuance of Proclamation in 
Respect of Kanipur (Res.) 
(XXX-20-B-73), 344-48. 

Employees' Provident Funds and. 
Famlly PeDsioD Fund CAmend-
ment) BW. 

Consid. (XXX-18-8-73), 201-06. 

Indian RaDwap (AmendmeDt)-
Bill: 
Conaid. CXXX-'l-7-'l3). 28'1, 3Ot. 

Peasant Docton (Rea.) (XXIX-
3-8-73), 288-11. 

Reported Refusal by Port ana Dock 
Workers' Federation to load rice-
and poUDdnutl on ships bouDd 
for foreign countries (CA) 
eXXX-7-8-73), 232-34. 

BAJPAI, SBRI VlDYA DHAR: 

C. O. B. Licence granted to Mil 
Sandoz (I) Ltd. for produc:iJll:" 
certain items (XXX-7-8-73), 
208-09. 

Indigenous ~ucerl of prediD~ 
salone and its smUggling by KI.' 
John Wyeth (XXIX-31-'1-'l3),. 
122-23. 



BAlPAI, SHRI VIDYA,DHA~t:d. 

Export of DrUIS by Mis. Sandoz to 
USSR. (XXIX-31-'I-73), 123_M. 

ibking of fabulous profits ,by Mis. 
Roche by inflating cost ot their 
products (XXX-7-8-73), 92-93. 

News items captioned "Drug Cartel 
Climbs down in U.K. Confronta-
tion" (XXX-7-8-73), 40. 

Production Of Oxyietracyeline by 
Mis Pfizer Limited. (XXIX-
31-7-73), IM-25. 

Production and smuggling of Pre-
dinsolene (}(X]JC--31-7-73), 39-
40. 

Repatriation of profits, dividends, 
royalties etc. by Mis. 'Roche, a 
drug manufacturing firm. 
(XXIX-31_8-73), 38-39. 

liteps to end shortage of chemicals 
required by drug industry 
(XXX-7 -8-73), 209-11. 

BALAKRISHNIAH, SHRI T.: 

Implementation of Land Reform 
Laws in different States (XXIX-
30-7_73), 11-13. 

BANERA, SHRI HAMENDRA 
SINGH: 
Ad-hoc appointments in Central 

Hindi Di.rectorate (XXXI-27-8_ 
'13), 191. 

Appointment to post of Chairman, 
Commission for Scientific and 
Technical Terminology (XXXI-
2'1-8..73), 190. 

Cases referred to Court by C.H.D. 
(XXXI-27-8..73), 192-

Implementation of Presidential 
Orders in respect Of Hindi by 
Central Hindi Directorate 
(XXXI-27-B..73), 193. 

Negotiations by Management with 
Ashoka Hotel Karamchari Sangh 
and Ashoka Hotel Employees 
Union in whom workers have 
shown distrust (XXXI-31-8_73) , 
197-98. 

BANERA, SHRI 
SINGH-c:ontd. 
ReFllarisation of workers on daiJy 

wages in Ashoka Hotel (XXXI-
31-8-'13), 195-9'1. ' 

Sale of jewellery and valuable 
articles by former rulers (XXX-
22-8-73), 156-57. 

Rajasthan State Empoyees strike. 
(XXlX-24-7-73), 242. 

BANERJEE, SURI S. 14.: 

Agreement between Power emp.-
loyees and DESU (XXX-'1-8-73), 
103. 

Air Force Officers joined the Direc-
torate General of N.C.C. New 
Delhi (XXXI--3G-8-73), 9!i-96. 

Allegations levelled against Officers 
of Ordnance Depot, AIipore, 
Calcutta (XXXI-23_8-73), 31. 

Alleged U.S. Embassy's security 
deal. (XXXI-29-8-73), 109. 

Amendment of Inustrial Disputes 
Act to inclUde employees in 
Hospitals, Colleges and Uni-
versities (XXIX-2-8-73), 94-95. 

Appointment Of unemployed Engi-
neers in Public Undertakings 
during Fourth Plan (XXXI-
30-8-73) , 97 

Arrears of w~alth tax and gift tax 
. (lCX]J[--3-8-73) 91-92. 

Bill on diffusion of ownership of 
Newspapers (XXIX-25-7-78), 
138. 

Bonus for employees of Central 
Government Industrial organisa-
tion (XXIX-26-7-73), 62. 

Bonus to Central Government Em-
ployees (XXX-9-8-73), 175. 

Cases of violation of Foreign Ex-
change ~gu1ations in 1973 
XXX-22-8..73), 104. 

Classification Tribunal lor eiv11lan 
employees of Defenee. CXXXI-
30-8~73), 96-97. 
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~ sBiu S. M.---comd. 
Closure of Industrial URit8 in West 

Benp.l (JOtIX-l-8-73), 17 .. 18. 

Complaints regarding non-s,",pply of 
Wagons tor ·carryingcoal to 
U.P. (XXX-7~8-73),102-0I. 

Consideration of bonus payMent to 
railway employees by Pay Com-
mission (XXIX-24-7-73). 67. 

Counter-acting propaganda against 
take over of wholesale trade in 

wheat (XXX~8-73). 214-15. 

CountrY-wide demonstration re-
garding non-availability of food-
grains (XXIX-23-1-13), 212. 

Coverage of non-teachillg staff of 
Universities under Industrial Dis-
putes Act (XXIX-2-8-73), 15, 19 
24-

Decision by All-India Defence Em-
ployees Federation to organise 
strike in Defence installations 
<XX1X-27-7-73), 153-54. 

Decision on conversion of PTI into 
a Public Corporation. (XXIX-
25':1-731, 135-36. 

Decisions taken by Government on 
the recommendations of Third Pay 
Commission (XXIX-21~7-73), 
19-21. 

Decision to get Korba Aluminium 
refined in ainaJco, (UP), (XXIx 
-2-8-73), 79. 

Defence Employees F"eration 
meeting in Dehra Dun (XXIX-
28-7-73), 123. 

Delay in Pa7ineDt.of Prpj~ Al-
lowance to WorkeDol Oldnance 
Factory, VarariPon (9-8:73), 174-
75. 

Demand made by aU India insuran-
ce Employeei' Federation nhiah-
er bonus ° for 1"11 an re.tOration 
of DA hit. (x:xX-l~i.;.1t), 15'1-
58. 

·nemadcl inade by Cent ... ' GoVern-ment ~ 'fD-~cl to 

.----
B~,. SHRI S. 1II~ 

1lnkinc of D,.A. with riae in celli 
PI living (XXX-1'7-Ii~7i), ni-
76. . 

Development .of H. F. Z", alld Gnat 
by H.A.L. CXXX-l6..8-73), J4. 

Dharna by Sugar IndU-ltry workPTS 
eXXX-S-B-73), 28. 

DiaeOlltinuance Of present formula 
of linking sugarcane price with 
pereentage of recoVerY. (XXX-
20-8-73), 129. 

Embezzlement in sale of atta and 
maida in Kanpur. (XXX-S-B-
73), 214. 

Expansion of Bharat Ophthalmic 
Glass Limited,· Durgapur (XXIX-
1-8-73), 29-30. 

Expansion of Bhusawal Ordnance 
Factory eXXX-9-8-73), 174. 

Extension granted to Director 
General of l\4eteoroloJical Depart-
ment (XXX-IO-:8-73), 159. 

F.air representation to minoriti<.'1l 
and Harijans in Railway jobs 
(XX!X;....24-7-3). 28-31. . 

Foreign holdings in Indian Tele-
phone Industries. (XXIX-
25-7-13). 135. 

. Further steps to improve wc.rkini 
Of H. E. C., Ranchi (XXX-
16-8-73>, 61-68. 

Hanjan Women branded with hot 
Iron l'Od in Barai village, Bihar 
(XXX, 22-8-73), 10. 

Home delivery 01· Milk by . Delhi 
Milk Scheme (XXX-20-'1-'13), 
18. 

IJnpact of downward ftoat of US 
Dollar on India's Export (XXIX 
3-8-73), 32. 

r.nport of Drup (XXXI-Z8-8-73), 
20. 

tmj;ositiO,ri. of Ci.Yil°s.r*e oiNational 
~i.irltylbJl.by UP. (XXlX-
»:':'73), i34.;JS. 



BANERJEE, SHRI S.·1l. .-:coRid. 
Improvement in pow~ cut in UP 

in July. 1973. (XXXJ.-2~11-73), 

167. 

IncluSion of employees's represen-
tative in various committee.. ap-
pointed to go ir.:.o the working 
of Indian Airlines 24-8-73), 171. 

Increase in deficit financing during 
Fifth Plan. (XXX-17-8-73l, 
158-59. 

Increase in prices of petl'oleum 
products and its impatot on con-
sumers (XXIX-24-7-73), li7. 

Indianisation of shipping compa-
nies in private Sector (XXXI-
27-8-73), 102. 

Inquiry into article seized from 
.Balyogeshwar (XXXI-24-8-73), 
25 

Installation of street poles and 
permanent domestic power con-
nections in Raj Nagar, Ghaziabad. 
(XXIX-24-7-73), 72. 

Installation of T. V. Stations at 
Kanpur and Lucknow. (XXXI-
29-8-73), 108. 

Investigation into the accident in 
Explosive Factory at GoInia 
(RanchO (XXX-6-8-73), 124-25. 

Investigation into missing papers 
Of late Minister of Steel and 
Mines, (XXIX-25-7-73), 136-37. 

Issue of licences for .shoddy wool 
during 197" .... 73 (xXXI-31-1l-73) 
174-75. 

Issue of permits for 400 tonnes of 
Corrugated sheets for industrial 
Units. (XXlX-2-8-73), 94. 

Items to be canalised through STC 
IN 1973. (JCXXI-24-8-73), 171. 

Labour Colonies under the Indus-
trial Rousing Scheme in ltanpur. 
(XXIX-23-'7-73), 186. 

Leakq~ of Forei~ 
(xXX-Io.,.8-73) • 33. 

Exchange. 

~EE, SURI S .. M. ~. 
Lock-out in ,<1n4lan ~ 

Umited,Kanpur (XXX~I6-8-
73), 15-23. 

Lowering cif. votiDg age t~ix-
24-7-73>, ~. 

More Units for production of Sco-
oters. CKXXI-30-8':'73), 45-46. 

Pay and allowances to artistes of 
Song and Drama Division outside 
Delhi (XXXI-'-Z9-8-73), 65. 

Payment of 8.33 per cent Bonus 
for 1972 (lCXJJ{--26-7-73), 121-22 

Payment of Bonus to Defence em-
ployees. (XXIX-2-8-73), 19-
27. 

Payment of Bonus to P&T emplo-
yees (XXIX-I-8-73). 38-.39. 

Power out in Uttar Pradesh (XXX-
7-8-73), 102. 

Prices of foodgrains during May 
and June, 1973. (XXIX-23-7-73) 
1S6. 

Problems created by owners of 
mines take over by Government 
(XXX-9-8-73), 173-74. 

Profits in textile mills taken over 
by Government. (XXX-22-8-73), 
81-82. 

Progress made to step up produc-
tion in Bokaro Steel Plant 
(XXX-I6-S-74). 68-69. 

ProPOAI to increase price of wheat. 
(>CXJ){-23-7-73), 187. 

Proposal to start direct ftight I.om 
Kanpur to Bombay and Calcutta. 
ObtxI-24-8-73). 170. 

Provisions of Military Engineering 
Service Class (Recruitment, 
Promotion and Seniority) Rules. 
1949 (XxxI-23-8-73). 95-96. 

Repatriation of sick P.O.Ws to 
Pak arid Benplis In Pak. to 
Bangladesh (XXIX--2-8-73), 95. 

Reports of Departmental Commit-
~. set up to go into the .. rork-
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inc of Indiq Airlinaa (XxxI-
31-8-'71), 17t, 

Beport or Suaar IDdU1tr7 Enquiry 
COmmlsaion. (XXIX--23-7-'13). 
13S, 

BeprealentatioDa qaiDat retrospee-
the application of quota for de-
partmental and open market 
C'Udidates in M. E.S. (XXXI-
23-8-'13), 94-95. 

Representation frOm employees of 
Tourism Department regarding 
ilTegUlarities In the maIIttenaaee 
of 40 point Communal Roster in 
respeet of Upper Dhoiaion Clerks. 
< XXXI-U-8-'13) , 171. 

'Bequest for allotment of essential 
commodities like coal to U. P. 
on the basis of population (XXX 
-9-8-73), 35. 

Re\'won of existing pollcy for al-
lotment of Government accom-
modation. (XXIX--23-'1-'13), 184. 

Revision of Third Pay Commilsion'. 
recommendations in the light of 
objection raised from cWferent 
quarten. (XXIX-2'7-'1-73)~ '14 .. 75. 

Sealed Dalda tins containina water 
sold in Delhi during May, June 
1973 (XXIX-3O-'l-73), 110. 

Setting up of National Power Grid 
(XXlX-M-'l-73), 88. 

Special Alloy Steel Plant under De-
fence Ministry in Kanpur (XXIX 
~'1-73), 122. 

StagnatiOn of AssJ~ta in Central 
Government Oftkes. (XXX-
8-8-73), 128-IZ'7. 

Steps taken to de-board hidden 
foodgraina (XXXI--2'1 .. a.,.'8), 143. 

Steps. to have new Airport build .. 
in, at Kanpur. (XXX-lo...8-'l3), 
158. 

!he", 10 reinOt'!! handicap, and de-
ficiel2cie11 in I..uan AlrIbWs and 

-BANERJEE. smu s. M. -coratd. 
Air-1Ddia. (XXX-l0-e-'13), 1 .. 
II. 

Strike by electrical engineers in 
U'p. (XXXl-24-8-73). 17.....,1'. 

Subjects diaeUJBed at themeetin, 
Of eommJttee of 20 beldtn wash-
inIton in July, 1973. (XXX-
17-8-'13), 184. 

Suits in Grand Rotel, Simla for, 
. Government employees. (XXX-
8-8-73), 215-16. 

Supply of water ancl elect.rlcit:r to 
coaches of various MlaUIEzpress 
trains. (XXIX-31-'l-73), 1--l 

If.V. stations to be ftt up durin, 
Fifth Plan period. (XXIX-
25-7-73), 20. 

Torture of Harijans in UP and 
Punjab. eXXX-8-8-'13), 125-28. 

Training centres for sports (XXXI 
-27 .. 8-73). 143. 

Use of Atomic Energy for peaceful 
purposes. (XXX-22·8-73\, 206. 

Violation of Simla Agreement by 
Pakis~ (XXIX~6-7-73), 30. 

Wale Board for construction wor-
kers (XXXI-23-8-73), 88. 

Abnormal rise In pritt!! of essen-
tial commodlUes (Adj.:tA) (XXX 
-23-'1-73), 263-65, 267, _, 436. 

BOH (XXIX-27·'1-'l3), 257-58. 
(8-8-73), ~65-CP,. 

Certain chllr>:1d .a/.,.j 'Ut I. Central 
Min~;:r in tt>e RePQ~ of Esti-
mates (;omruit~" of Bihar As-
sembly (XXXI-2'i-~'13), 214. 

Code ot Criminal ProcedUre Bill 
conaid. cl. (XXXI-·l-9-13), 10-11 

Current strike sitlJatlon in Rail'IIays 
(Dis.) (XXX-6-8-73), 382-116. 

Customs Gold (Controll 
tral Exclaes and Salt 
ment) Bill ccmstd. 
81-'1-73),234-38. 

and Cea-
(Amend-
(XXlX-

Kotion to PIlItI, u ameftdeel 
eXXlX-l-8-78 > , 284-115, ~ 
2·8-73), 250, 2'77. eXXX-e:.t-'13). 
2'18. 

D. S. G. (General) 1t'1'3-'1' {XXX 
-13.8-'73), 280-84, 
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BANERJEE, SHRI s. ~ontd~7.--

Deteriorating Rationin g cond ition& 
in Kerala (HAH Dis.) (XxXI-
27-8-73), 356, 367. 

BANEJUEi, SHRI S. M.-concld. 
He. Question of Privilege (XXIX-

1-8-73), 241>-50, 252. 

Devastation caused by ftoods in va-
rious parts of the country (CA) 
(XXX-20-8-73). 228. 

Disruption of Railway Scrvices due 
to absenUli!ism by LocO) Running 
Statr (Adj. M) (XXiX--3-&-73,. 
232-36, 247, ~2. 257-58, 262-64. 

::Famine and drought conditioru in 
various parts of the country {CA, 
(XXIX-24-7 -73). 225-26, 238. 

Increase in priees of certain petro-
Jeum products (St.) (XXXI-
28-8-73). 245. 

Indil1l Railways. (Amendment) Bill: 
C-.;nsid. (XXX-7-B-73). 296-97, 
301. 303-04. 

1.lines (Amendment) Bill: 
Extension of time for presentation 
of Report of J.C. (XXX-16-8-73), 
194. 

Cwnership of Newspapers and News 
agencit'.5 (Res.) (XXX-17-B-73), 
310-13. 

Pay Commission Rep<l:t lXXIX-
24-7.73), 256-58. 

P;\yment of Bonus (Amendment) 
Bill: 

Consid. <XXXI-29-B.73). 301-
06. 357.58. 

Power c'!'isis in Delhi (CA) (XXX-
1 '1-8-73), 189--96. 

Proelamation In relation to Uttar 
Pradesh (Res.) I XXX-7-B-73) , 
316-18;. (8-8-73), 319-27 

Proposal to convert Indian' Council 
oI Agricultural Re5l.!a.ch int.) a 
Department of the Ministry of 
J\griculture (CA) (XXIX-J-8-
73), 201-02, 213; 

'Re. Alleged Suppr~sslOn of Civil 
Liberties in Hary·ana and West 
Bengal. (XXIX-26-7-'1S) 198. 

'Re. Bombings in Cambodia (XXX-
9-8_73). 202, 

Re. Railway canteen in Parliament 
House (XXX-20-8-13), 267. 

Re: Recruitment of Minorities for 
JObs on .the Railways. (Dis.) 
eXXIX-31-7_73), 250, 276-84. 

Re. Repo!'t of the P3YCommission. 
(XXIX-26-7·73), 222-.24. 

Re. Reported selling of a P ... blic 
Sector Power Plant t'l Birlu 
(XXIx-1-8-73), 245 - 48. 

Re. Strike by governmc:nt emplo-
yees in Rajasthan (XXX-8-8-73) 

260--77. ' 

Re. Use of Tear Ga:~ on Demonstra_ 
tions in Delhi. (XXIX-30-7-73) 
24~ , 

Re. Withdrawal of Locomens' 
Strike <XXX-16-8-73) 198 

RePOrt ~f the Third Ce~tral' Pay 
ComllUssion. (DiS.) (XXX-
16-8_73), 282-90. 

Reported connivance of the Police 
in the aUeged murder of a taxi 
driver in Delhi (CA) (XXIX--.2-
8-73), 207, 209-14, 216. 

Repo~ destruction of wheat 
seeds worth one cZore of rupees 
bv the National Seeds Corporation' 
(CA) (XXX-28-8-73), 216, 221. 

Reported hundred per cent incr-ease 
in the price of nylon and arti-
ficial yarn (CA) . (XXIX-30-7. 
73), 231-33. 

RepOrted instructions to Netaji 
Inq uiry Commission not to seek 
anv help from Taiwan (CA) 
(XXXI-23-8-73), 188. 

Reported repreSsive measures by 
the Aligarh Muslim University 
Authorities .(CA) (XXIX":"27-7-
73), 228, 234, 242. 

Strike .. by doctors in Bombq 
. (Xxxl~27~8':73), ~27. 

~. Cur ... ent strike situation in Rail- Uttar .fradesh S~te Leiislat,ure 
... ravs (XXX-8-ll-'73L 239-.6:\. q'~.eBatl9~ of ~l'l!) Bill: . 

Re. Cut in the wheat quota of 
uttar Pradesh '( XXXI..:.s~9-73). . Motion to .~ (XXX--20-lI-'7I). 
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Distribution of developed land to 
the Share-holders of Dera Ismail 
Khan (Coop) Housing Society, 
Delhi (XXXl-27-8-'73), 205. 

Election 10 )Imaging Committee of 
the Dera Ismail Khan Coopera-
tive Housing Society, Mubarak-
pur, Delhi (XXXl-27-8-'13), 63. 

Slackness of Government machinery 
in dealing with food samples and 
adulteration cases in Delhi 
(XXIX-30-7-73), 26-28. 

Debatea 
Report of the Third Central Pay 

Commission (Dis.) (XXX-I6-8-
73), 362-63. 

BARMAN, SHRI R. N. : 

Admission in :Educational inltitu-
tiona under Central Universities 
(XXIX-30-7-'13), 89. 

Allotment of plots to Indian Civil 
Service Officials in Chittaraajan 
Park, New Delhi (XXX-IIS-8-
73), 98-99. 

Appointment of Indian peJ"IOnnel 
by Swedish Foreijpl Mission 
(XXXI-23-8-'73), 31-32. 

Article on tea by Mrs. R. Kuttaib 
(XXIX-27-7-'13), 1'73-'14. 

Awkward position Of .Jute pro-
ducers-~73), 58. 

Ban on movement of fertiliser pr0-
duced at SiDdri to other States 
(XXX-20-8-73), 189-70. 

Capacity of New Milk Plaot iD 
Delhi (XXlX-30-7.'13), 1"" 

CarlO ~aJ!Ie at Cakutta Port 
(XXIX-3C)..'1-73), '1. 

Celebration of 25th ADnivenar)o 01 
In&.'. IDdependence ~ ....... 
abroad (XXX-f.. ... 73), 111. 

CeDtral aid to HowdD, Cooperative 
SoeietJes formed bYCeDtntl aD4 
Stda 00vermDent BmpJoJeel 
(XXX 2O-a 13), 188. 

BARMAN, SHRI R. l'.T.-Ccmtd.~: 

Closure of Industries (XXIX-25-7-
73), 122-26. 

Construction and allotment of 
quarters during 1972 (XXXI-27-
8-73), 187. 

Credit advanced by NationaUsed 
Banks aDd Financial Institutions 
to Eastern States as compared to 
Western States (XXX-IO-8-73). 
111-12. 

Cultural Delegations and Troupes 
RDt abroad (XXX--6-8-73), 135-
36. 

Development of plots in Andaman 
and Nicobar Islands for Rehabili-
tation of displaced PersoD& 
(XXX-I6-8-73), 95-96 

Disruption 01 train service. in the 
Capital on 18th July, 1973 by 
Loco Firemen and Drivers 
(XXXI-28-8-73), 119. 

Distribution 01 essential commodi-
ties at reasonable prices <XXIX-
25-7-73), 125-26. 

Distribution Of fertilisers from 
Public Sector Factories through 

Cooperative and Agro-Industries 
Corporation (lCKla--3B-8-'13). 
183. 

I)jvision 01 item. meant for delivery 
Or export from Calcutta Port to 
other Ports (XXIX-30-7-73). 
80. 

Examination of Report re. . Ship-
building yard at Baldia CXXIX--
23-7-73), 189. 

FeclHtieI to youDlIDen for settinc up" 
industrie. CXXXX-"8-'13), 111. 

Fre1iht rate from Calcutta Port and 
Madrlll or Vlzaft Port to Ban.la· 
dub (XXIX--30..7-'I3), ... 

Implementation of Land Reform 
I..I in cWrerent Sta\el (XXJX-
30-7.73). 1-13. 

.Jmport of TeIepbaDe· eq~ 
. (XXX-8-8-73) , 81 ...... 



BARMAN, SHRI R. N.-Ccmtd. 

Increase in ShipyardCapac:ity at 
Haldia Port to accommodate large 
~jze vessels (XXIX-23-7_73), 
169. 

Increase in the earnings of foreign 
.xc.hange by Government run 
hotels during 1972-73 (XXXI-
24-8-73), 122. 

Indigenous production and import 
of Helium {XXXI-29-8-73), 122. 

Intensifying. promotional campaign 
of dry Tea in Japan (XXXI-31-
8-73), 68-69. 

Investment and production in 
each Heavy Industry to the 
country (XXX-16-8-73), 97-98. 

Investments made in Rehabilitation 
Industries Corporation (XXIX-
2-B-73), 129-30. 

Letter from Ex-Minister of Orissa 
to Governor re sale of children 
due to poverty and drought 
(XXIX-30-7-73), 73. 

Loss of revenue to Government in 
case quarters are not accepted by 
the anottees (XXX-I3-8-73), 47. 

Memorandum by Workers of Reba-
bilitation Industries Corporation 

in West Bengal for improvement 
of their aervice conditions 
(XXIX-2-8-73), 127. 

Number of pen!OIlS detained under 
MISA against whom enquiry bas 
been completed (XXXI-29-8-
73), 123. 

Number Of SC "ST employees 
working in the Ministry Of Tour-
ism and CiVil Aviation (XXXI-
24-8-73), 193. 

News-item: "Child marriages still 
common in Gujarat" (XXX-7-
8-73), 70-71. 

Non-eoking coal mIDea reliatered 
with Coal JIJnea Authority 
(XXIX-2-8-'13). "'-'18. 

Opebina PoIt OftlceIiBdiltriel 
Coocb Behar (XXX-D+78), 
123-24. 
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Percentage of the production of 
fertilisers sold by Public Sector 
Undertakings through large busi-
ness houses (XXXI-28-B-73), 181. 

Percentage Of total private dealers 
supplied with fertilisers by the 
Public Sector Undertakings 
(XXXI-28-8-73), 184. 

Price-Freeze Policy on Essen-
tial commodities (XXX-17-8-
73). 62-83. 

Production of stainless steel at 
Durgapur easier and less costly 
(XXIX-2-B-73), 12B-29. 

Programme for spread of Adult 
Literac;y campaign (XXX-13-8-
73), 90-91. 

Proposal from LO.C. for reducing 
price of cooldng gas (XXIX-31-
7-73), 37. 

Proposal to improve Cooch Behar 
Airport (XXX-lO_B-73), 110-11. 

Provision of employment only to 
local people in Steel Plants 
(XXIX-2-8-73), 127-28. 

Rail accident at Howrah on 1st 
July, 1973 (XXIX-31-7-73), 186-
B7. 

Request made by West Bengal 
Government for loan to form 
State Textile Corporation to run 
sick mills of West Bengal (XXX-
8-8-73), 55-56. 

Requirements of automobile mes 
and tubes (XXIX-25-7-73), 127-
28. 

BeqWremei1t of medical graduates 
at the end of the Fifth Five-Year 
Plan (XXX-13-8-73), 29-30. 

Return of Pakistani civUiaDa who 
croaaed over to India during 1971 
War (XXIX-2-8-73). 70. 

ReView of minimum support price 
of Jute (XXIX~-8-73). 112-13. 

Rulee goveming appointment of 
local persons by Foreign Mis-
sions in India eXXXI-D-B-73). 
18,..69. 

SC/ST emPloyees workmc in Com-
merce JIbIi8try (~'l3). 
lIS. 



B.ARMA...~, SHRI ,R. N.-COIUd. 
Sa~ of fertiliIera p~ by 

18ctoriea located in Uttar Pradesh 
aDd sold outside the State 
(XXXI...;.28-8-'13), 182. 

SaviuP Bank Accounts in National 
and Grindlays Bank (xxX-I'l-
8-73), 83-64. 

Scheduled Castes and ,Scheduled 
7'ribes Emplo;y1!eS in Edueation 
Ministry (XXXI-27-8-13), 18'l. 

Scheme for."bsidy and other tacill-
,ties for tobacco growers in West 
Bengal (XXX-13-8-13). 61. 

Scheme to constitute Tobacc;) Deve-
lopment Board (XXIX-3-8-
13), 112. 

Scheme to give Land and fIDucial 
aaistance to Cultivator. amoDaat 
the dillaced persona from erat-
while East Pakistan for their 
habilitation (XXX-l6-8--'lS). .... 
97. 

Setting up Of Railway Establ!shment 
Service for Railwan <XXIX-
24-7-13}, 91. 

Setting up of Thermal Projeet at 
Dalkhola in North Beagal 
(XXIX-24-1-13), 42. 

Shiftmg of expansion Scheme of MIs. 
Incheck Tyres of India Ltd from 
West Bengal to t:ftherStates 
(XXIX-25-1-13), 126-27. 

Ships enpged in overaea. trade 
and , f04'eilll ,l!Jteh~e earned 
<XXXI-21-8-73), 189. 

S~te-wise locations of Ha,vy 
IndU$tries (XXX-9.8-13), 191. 

Suicide by a woman in Naprcoil 
(Ta.mll Hadll) .tOrwaut of nee 
(XXJt-22-a..'l3), ". 

Supply '~ fertru:.er. from Sindri 
fadOry (XXXl~f3); 111. 

T~, Of:BenPu' ~, .jn 
~ _ N~ blanda 
(UIX-8I).o7-73), .74.' 

Treatment by P • T Depai1meftt of 
lalpatfUri 'Di*Ict' .. Di"oaal 
H~ (~18). 
123. 

BARMAN, SHRI R. N.-Contd. 
Vacandel reRrved' for SclleclUled 

eutea an4 Schedul8cJ. Tribes not 
ftlhIct in the Ministry of P~, 
and its subordinate ofticea 
(XXX-22-8-13). 82-34. 

BARUA, SHRI BEDABRATA: 

Deposits collected by J4aruti 
Limited (XXIX-31-1-13). 11. 

BARUPAL, SHRI PANNA LAL: 

Amount given to States by Social 
Welfare Department (XXX-20-
8-73), 181-88. 

Applications filed by Indian rasi-
dents of Bangladesh for compen-
sation for property lfilt in Bangla-
desh <XXXI-31-8.73), 60-81. 

Compilation of AlJ..IncUa Workin, 
Claaa Consumer's Price Index 
(XXXI-30-8-73). 65-66. . 

meetJiflcatio~ of Villa,es in UP 
(XXXJ-28-8-73). 189. 

Exploration for on at Baramura in 
Trlpura (XXIV-2.f-7-13), 13-
15. 

Rubbish dWDPI caWling health ha-
zards in Old Delhi (XXX-30-8· 
13), 93-94. 

Sale of jeeps to All India Rural 
Youth CongreSs (XXXI-30-8-
73), 11Z-13. 

Scheme for Drinkin. Water in 
rural area of Agra DivisiCrt'l, U.P. 
(XXXI-2'I-8-73). 137. 

Shortage Of water in Rajasthan 
Canal, Bhaca Canal and Ganga 
.Canalin district ~a 
l'lalar (Rajasthan), (XXXl-28-
.'''''13), 1.00. 

Debaa 

Re.Shortqe qf lerti1ileQ 8DCl :e-
. rnerrt in Ganganapr dlIt.rict of 

JuJastban (XXXI--6-e.-'13), 64-es.' . , 
BASUMATARI, SBRI D, : 

J:mPlo,.metlt·:~veb .' in: , SSC., 
ilaDChf'1tD4Bokaro· Steel Plant 
(XXX ......... '13). 6. 
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BASUMATARl, smu P.:-Contct 

Harijan women branded with hot 
iron rod· in Barai Village, Bihar 
(XXX-22-8·73) ,7·8. 

Inclusion of Public Sector Indus-
tries in Fifth Plan (XXIX-1-8-
73), 13. 

Medical care for vil18Ps(XXX-
13-9-73), 2'7-28. 

BERWA. SHRI ONKAR LAL: 

Difficulty faced by farmers due to 
non-availability ofDieset 00 at 
tbetime of Irrigation (XXX-1-
1k'l3). 21. 

Grant of speeial pay to persons 
responsible fOr disbursemer;at of 
cash money (XXX-17-B-'i3), 
182. 

Manufacture of Triple· Super-Phos-
phate by Hindustan Copper Cor-
poration at its Kbettri Project 
(XXXI-23-8-73), 12. 

BESRA, SHRI S. C. : 

Adulteration of Tea (XXlX-23-7-
13),247. 

Cancellation charges for Air 
Ticket'l of Indian Airliues 
(XXIX-2'1-'1-73). 163. 

Development of industries in West 
Bengal (XXIX-'-25·7-'13), 208-' 
09. 

Effect of 'Mandrax' sold as a Sleep-
ing pill. (XXlX-23-'1-'13), 244. 

Employment to persons rendered 
. jobless due to nationalisatioD of 
Collieries (XXX-9-8-?3), 193. 

Home Delivery of Milk by Delhi 
Milk Scheme (XXX-20-B-73), 
15. 

Operational efficiency of Railways 
in Bihar (XXIX-24-7-'13), 198. 

Public sector industries in Cbhnta-
naiPur and Santhal Parganas 
(XXIX-ZS-7-73), 208. 

Santhali Language Confer~ 
(XXIX--.23-7-'13), 246. 

Shortage of Raw Materials in Small 
Scale lndlJltriea. Bihar (XXlX-
25-'1-'13), 108-10. 

BESRA, SHlU S. C.-ctmtd. 
Survey by Central Team to pro-

vide drinking wa~ in aural 
Areas of Chhotanagpur Div.ia.ion 
and Santbal ParsanaB of Bihar 
State (XXIX-23-'1-'73), 245. 

Survey conducted by the Central 
Teall1 on Goitre Disease in Cbho-
taDaIPur DlVisiGn and Santhal 
Parganas District of Bihar State 
(XXlX-23-?-73), 24'1. 

Utilisation of Eucalyptus Forest for 
• NewSprint in West Bengal 
(XXIX-25-7 ... '13), 81-82. 

BHAGAT, SHRI B. R.: 

Debates 

ApProach to the Fifth Plan (M) 
(XXXI-31-8-'13). 259-68. 

BHAGIRATH BHANWAR SHRI. 
Additional funds for 'famine' hit 

States during Fourth Plan 
(}(XJt--8-8-73), 12. 

Allegations made by All-India 
Confederation of Governmem 
Omcers Association against Gov-
ern~e~t for their policy of pre_ 
vancation. suppression of truth, 
misuse of mass media. .,te. 
(XXXI-29-8-'13). 16, 1~22. 

Amenities to Teachers of Kendriya 
Vidyalaya Sangatban (XXX-
20-8-'13), 117. 

Applications for grant of pension to 
freedom '1lgh~rs (XXXI-29-8-
73), 103 . 

Benefits to freedom fighters in Gov-
ernment service (XXXI-29-B--
'13). 10.. 

Conversion of certain halts on 
Gaya-Kiul Section into permanent 
station (Eastern Railway) 
(XXXI-28-8-73), 155. 

India's Atomic Establishments 
announcement reo explosion of 
Chinese Nuclear Device (XXXI-
30-8-73), 89-70. 

Issue of licence to Thapar Group 
for letting up a plant in ·ltetala. 
(XXX-.22-&-'13). 41-42. 



BHAGIRATH BHANWAR, SHRI:-
C01ltd. 

Post Offices Public: call Oftic:es and 
TelecraPh .000cea in Bbqalpur 
and Santhal Parpna Districts 
(XXXI-28-8-73), 105 .• 

Promotion aveuW!a for the observers 
employed by CeDtral Water and 
Power Board, Poona (XXXI-H-
8-73), 155. 

Railway Ac:cidents in local area of 
Bombay on Western RaUW'Q' 
(XXXI-Z8-8-73), 153. 

ltec:overy of beautifiaation, levy and 
village re-Development ~ 
(XXX-2G-8-73), 116-17. 

Suppression of emer,ency Com-
mission Oftlcers in the Clerical 
Stat! of Punjab National Bank by 
other members of staff (XXXI-
31-8-'73), '7-48. 

Terma of payment of DA to L.LC. 
Employees (XXXI--31-8-'I3). 
114-15. 

BHABGAVl THANKAJ'PAN, SHRI-
MATI: 

Amount of loan advanced by PubUe 
Sedor Banks to Agriculturist and 
Industrials in Kerala eXXX-
17-8-'13), 172-

Appointment of Educated Unem-
ployed as sellin' ageutaof Tex-
tile lIills Taken over by Gov-
ernment (XXX-Z--8-73), 112-13. 

CeDtral .AIai5tanee aoueh' for Fa-
mine Aftec:ted Areas in Kerala 
(XXX_13_8-'I3).139-4D. 

Chemical By-products of .Hinduatan s_ Limited (XXX-I6-8-'I3), 
155-56. 

Coutal RaUway connecting Jtrna-
kulam with Alleppy and Kayam-
kulam in Fifth Plan (XXIV-24-
7-'13), 89. 

CoruItructiOn of an Aerodrome at 
Kadipur near Cal1cut in Iterate 
(XXXl-2.4-8-73), 212-

Disruption ot train services iIl'DeIbl 
dUe to workers' eluh (XXXl-28-
8-73), 88. 

Di8tribution Polk7 relu:ecl by 
Bbaduata aee1 Umi\tld (1WIi-

BBARGAVl THANKAPPAN. 
SHRIMATI: ,-contd. . 

lizer. and Chemlcal DivisioD) to 
accommodate educated unemploy-
ed (XXX-16-8-'l3), 157-58. 

Export ot Cashew Kernela durin, 
19'13 (XXIX-27-7-73), 190. 

Implementation Of Reeommeudatio1l8 
of the Review Committee of 
11168 on 1. C. M. R. (XXX-
18-8-'13). 119. 

I.Jbtwy FacUitie. lin Rural Areal 
(XXX-13-8-'I'3). 1ft-4:2. 

Loan Advanced by Branches of Na-
tionaIiaed Banks ill District. of 
lterala (XXXI-24-8-73), 111. 

ProvidinJ of FInancial Assistance by 
Reserve Bank to Cooperative, 
Agricultural and IndUltrial See-
tors (XXXl--H-8-'I3), 210. 
~ Set for Girla Education 

duriDI «h Plan (XXX-l3-8-73), 
1 ..... 1 .. 

BHATIA, SHRI RAGHUNANDA.N. 
LAL· 
Aid given by Intemational Develop.. 

ment Auoeiation for projectS in 
India (XXXI-24-8-73), 104. 

Appointment of a Hilh leve! Cam-
mittee to change the Syllabi for 
lAS and other Central Services 
Examinations . (XXX-8·8-73), 
183-84. 

Di«erencea between India and Can-
ada over Nuclear Non-Prolifera-
tion Treaty (XXX-IS-S_73), 172. 

DiRppearance of popular varieties 
of soap from the market (XXXI:-
28-8-73), 99. 

Educated Unemployed (XXX-D-8-
73), 107-09. 

Expenditure on W orid Trade Fair 
to be held in Delhi in 1974 
(%XX-IO-8-'I3), 53-M, 

YmanciaJ aid to Bangladesh (XXX-
1-8-73), &l-D. 

Bindustan Antlblot1ca Plant at lUl-
hikesh l'UDning at loss elCCXt-
28-8-73), 9'7. 

Joint Defence Exercise by PaJdI-
tan and· IraD (XXlX-I4-7Jl. ,. 



BBATTA, smu MGHU-
NANDAN LAL: contd. 

JOint Ventures abroad (XXXI-
24-8-'13), 46, 

.Nataraja idol stolen from Sivapu-
ram Temple (XXlX-.28-'1-73), 
203. 

Organisation of a larae Militia by 
Pakistan (XXX-16-8-'13), 51. 

Outcome of talks between Prime 
Ministers Of Australia and India 
(XXIX-2-8-'13), 184.85. 

State wise Directory of Tax-payers 
(XXIX-2'1-'1-73), 52. 

Study of ~port Patterns aDd re-
quirements of South-Eat Asian 
Countries (XXIX-3-8_ '13), 132-
34. 

Television Station at Amritsar 
(XXX-8-8-'13), 184. 

Thermal Plant at Bbatinda (XXX-
7-8-'13), 86. 

'Thien Dam Project (XXX-7-8-'13), 
35. 

Views of Task Force on incentive to 
farmers for sale of Wheat to 
Government <XXIX-23-7_73), 
182. 

Debates 
~oreign EXl::hange Regulation Bill: 

consid. as reported by J. C. 
(XXXI-27.8-73), 278-82. 

BHATTACHARYYA. SHRl DlNEN: 
Alloeation made for Council of In-

dian Trade Unions (XXlX-
2-B·73). 67-68. 

Assessment regarding profitability 
of expanding the product mix of 
Durgapur Alloy Steel Plant 
(XXIX-2-B-73), 90, 

. Black marketing in Vanaspati 
(XXX-20-8-73). 22. 

'Charges against a Secretary to the 
Government of Uttar Pradesh 
(XXIX-]·8-73), ]88_89. 

Closure of Dyeing, Sizing and Pr0.-
cessing Units for want of Yarn 
in West Benpl (XXX-8-B-'13), 
3'1-38. 

'Completion of Flood Control Meas-
ures in Lower Damodar Resion 
(XXJX-24-'1. '13), 39. 

BATTACBARYYA, SHRIDINEN: 
contd. 
Crisis in Aralam State-Farm, 

Kerala (XXXI-30-8-'13), 36-37. 
Danand for Scrapping of Sta1f Co-

UDCD. and recognition of Union iD. 
Chlttaranjan, Loco Works 
(XXX-7-8_73), 127-28. 

Directive issued to Central Govern.. 
ment emplo7ees not to engage 
themselv. in any political acti-
vity (XXIX-2S-7-73), 178-79. 

Distribution of Steel and pig iron 
in Eastern Region to small and 
medium industries (XXXI-
30-8-73), 164-65. 

Erosion ot real wages of Indus-
trial Employees due to price rise 
(XXXI-30-B-'13), 165. 

Expansion of Foreign 
automobile lyre 
(XXIX-I-8-73>, 25-26. 

managed 
Industry 

Goods TrafBc handled f>y the Indian 
Railways during April and May, 
1973 (XXX-7_8-73), 6. 

Grave situation in foundries in 
West Bengal due to coke shortage 
CXXIX-I-8-73), 59. 

Inclusion of Public Sector Indus"; 
tries in Fifth Plan (XXIX-I-8-
73>, 12. 

Issue of Letters of Intent and 
Licences. (XXX-22_S-'13), 19. 

Loan from World Bank for Calcu-
tta Urban Development Pro;ect 
<XXIX-2'1-7-73), lZ4. 

Lock-out in Kesoram Rayon Fac-
tory in West Ben&'lll (XXIX-
2-3-'13), 89-90. 

Malpractices of Third Class Reser-
vation in WeStern and Eastern 
Railways (XXIX-31-7-73), 188-
89. 

Meetings Of Indian Labour Confe-
zence and Standing Labour Com-
mittee (~6-'l-'13), 99-101. 

Memorandum from Hindustan 
Photo Films Workers Welfare 
Centre, Ootacammund(XXIX-
25-7-73), ]77-78, 

Payment of BonUII to Defence em-
ployees (XXIX-2-B-73), 21-22. 



BHATTACHARYYA. SHRl DINEN: 
c:ontd. 

Pending applications for uant of 
. Import Licences (XXX-l'1-8-73), 

22. 
Pe~~ .. of .crOWth emPl<!Pnent 

in org~sed sector <XXlX-
2-8-73),9~ 

Production 0tEl~tric and Diesel 
LocomOtive bt Chlttaranjan Loco-
motive Works <DtX-'1-8-73), 
1'25-27. 

Proposal for Technical Collabora-
~ in Private Seclor with for-
eign Countries (XXX--2a..8-73), 
144-45-

Quantity of Wheat and Rice sup-
plied to West during 1a,lt three 
months (XXIX-30-'l-73), 141. 

Regular and non-regular employees 
In Government of India (XXX-
9-3-'13), 48-50. 

Robbery in trains in Eastern Rail-
way (XXDt-24-'1-'13). lIP. 

Security to suburban pas.o;engers of 
Eutem Railway onHownh and 
Sealdab Sections (XXIX-
31-'1-73), 189-to. 

Stepi taken to meet ~hortage of 
Oil (XXIX-24-T·73). 90. 

Stiff competition faced by India's 
Jute Goods in World Market due 
to- entry of synthetics (XXX-
24-8-'13), 9-11. 

Supply of foreign meadtinery to 
private Parties by Bharat Opt-
halmie Glasa, Limited <XXIX-
1-8-'13), 188-90 

Task Foree to keep a wateb on 
activities of employment services 
(XXXI-2S-8-'13). 3. 

Debates 
Alleged assault on "Member by Ma-

dhy. Pradesh Pollee offtcialtl 
(QOB) (XXIX-1_8_'13), 244. 

Alleged Infringement of 'M.P.~ riJ.;'ht 
of Frep. Movement (XXXt-27-8-
'13). 270. 

Code Of Criminal procedure Bill 
Consid as ~,~ by 1t S. 
eXXX1--28-8-7'3) ,310-11. 

Coririd. c1. CXXXT-l.9-'13), 13-14. 
<1CK}C-lS.9.'l31. 94-95. 

Coking and Non-coking Coal 'MinE'S 
(NationalisatiOn) Amendment 
Bill: 

BHATTACHARYYA, SHRl DlNElN ~ 
c<mtd. 
Motion to pass (XXXI-4-9_'13) • 

1M-OS. 
C~. Gold (Control) and Cen-

\dI1 l!l:rdaes and 'saIl (Amend-
ment) Bill: 
Motion to pass as amended 
(~X-l.S-73). 2;91, 305~ 
(2-8-73), 304-05. 

D. s. G. (Railways) 0973-'14 
(XXX-22-8-73>. 31S-~2. 

DisruptiOn of Railway services due 
to absenteeism by lOCO rurinin& 
staff (Adj. M.l (XXIX-S-8-'13). 
260. 

FareigYl exchange regulation Bill 
Consid. cl.<XXXI-.'l'l-B-'i3), 296. 

Indian Railways (Amendment) 
Bill· 
Con~id. <:1. (XXXI-29-8-7~. 289-
92, 

O\rertime allowance paid in various 
Departments of Central Govern-
ment. (BAH) CXXXI-29-8-'13). 
389-91. 

Payment of Bonus (Amendment) 
Bill· 

Coosid (XXXl-2i-8.'13), 294-97, 
259-61. 

Re. Food Situation in West Benr .. al 
(XXIX-3-8-'13), 269-70. 

Re. Serious law and order situation 
in Wellt Bengal (XXXI-5-9· 
73).63-64. 

Recruitment of Minorities for jobs 
on the Railway, (Dis) (XXlX-
31-'1-73), 250, 26th'l9. 

RCJ,ort 01 tl1e Third Central pay 
Commission. (Dis) (XXX-
18-8-'13), 282-72. 

RePOrted connivance of the Police 
in the alleged murder of a taxi 
driver in Delhi' (CA) (XXIX-
2-8-73),214. 

Re.l?ot'ted instl'uctioll$ to Netaji In-
quiry Commi!l$.lon not. to seek any 
help from TaiWan (CA) (XXXl-
23-8-73, 191. 

Strike by doctors in Bombay 
(XXXl-%7-8-1B), 226. 

BHATl'ACHARVYA. SHRI JAGA.. 
DISH: 

Army Units in Lucknow University 
(XXIX-18-8-7!), 118-69. 
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BHATTACHARYYA,· SHIll JAGA-

DISH-Contc:t 
Attack on Wuden. ~ BiDdu CoI-

lep, Delhi (XXX-8-B-'l3), 209-
10. 

Educated unemployed women 
(XXIX-26.'1-'l3), 4.2. 

Eatabliahment of Sanskrit Univer-
sity c:t N~wadwip (WE) 
(XXIX--23.7-'13" 223. 

Prevale!i~e of. qstem of Bhumidars 
OCXIJt--30-7-73) ,1110. 

Primary teacben employed in West 
Bengal with Clm,tTal AQistance 
<XXlX-23_ 'l- '13), 223. 

Provisons of accomodation to bli.''ld 
students in Delhi (XXIX-
3O-'l-73), 189~ 

Reservoirs built in DVC' ancl Kans-
habaU Project' (XXIX-2,c-'l-'n), 
13L 

Staff and Patients HospitQ.ls 
Deihi (XXIX-30-7_73), J89. 

in 

Steps to improve the working of 
Bhllai and Rourkela P1ants 
(XXIX-28-'l-73), 190-91. 

Unemployment IIDlODi workers of 
'Mica Mines in Giridh, Bihar 
(XX%X-26-'1-73), 190. 

Visit of OJ'. Roger Dashen to Il1dia 
(XXX-6-8-73), U9. 

Debates 

Continuance of Proclamation in res-
pect of Orisa. (Res.) (XXX--20-
8_ '13), 368--72. 

D. G. (OTissa) , 1973-74 (XXIX~25-
7-'13), 319-24. 

BHATTACHARYYA, SHm S. P. : 
Amount spent for water supply 

during Fourth Plan and aUoclition 
of funds during the Fifth Jfive 
Year Plan (XXIX--30-7-73), 179. 

High price at poul~ feed and its 
effect on poultry industry 
(XXX-S-8-'1S> , 212. 

I 
I 
I 

I 
I 
I 
I 

BHATTACHARYVA,SHlU J. P.-
Regulation of hatchery and chicken. 

feed business <,XXX-6';'B-'l3) .. 
211~ . 

Rice and other foodgrains SUPplied. 
to West Bengal from March to. 
June; 1''1'3 to maintain statutory 
rationing (XXIX~23-'i_73), 118. 

-Setting up a National Poultry Re-
search Institute (XXX-6-8.73) 
21L .' • 

Starting . new fertiliser factories. 
(XXX.:..i..,'-8-73), 71-72. 

UtLization of slaughter how;e waste 
for livestock feed (XXX-6-a...-
73), 212-14.' . 

Debates 
Flood situation in the country 

(Dis.) (XXXI-28-8-7S), 332--34. 
MysoreState (Alteration of Name) Bill:' . . 

Con'lid. (XXIX-27-7.73), 272. 
National Co-operative Development. 

Corporation (Amendment) Bill 
COnsid. (XXlX-26-7-73), 298-97. 

I. Peasant Doctors-(Res.) (XXlX-
3-8-73), .285-86. 

il Uttar Pradesh State Leiislature. 
(Delegation of Powers) Bill: 
Consid. (XXX-20-8-73), 276. 

I BRAUM, SHRI B. S.: 

I 
I 
I 
I 

i 
! 

Availability of Government . Waste' 
Land in the country eXXIX-23-
7-73),99. 

Compensation t~ Families of' Wor-
k€i'S ki led due to Gas leakage in 
Naval Do:::ky81'd, Bolnbay 
(XXXI-30-B-73), 6-8. 

Complaints by 148 employee_ 
Share holders of Shaw Wallace 
2nd Company alleging Acu of 
mismanagement against the Board 
of D1rectors (1(XlX~1-7-73). 

211. 

\ Printing of price on coarse and fint: I 
cloth (XXlX-27-7-73), lZ'1-28. 

Produ,etion of Marek's vaccine . I 

CritiQsm by Scientists. and Educa-
tionists of Draft Policy Statement 
on Scli!nce and Tecbnology 
(XXX-8-8-73), 174-15. 

Harijan tourtured to death;.· near 
Jevergivillage, Galbar,a. ill Kar-
nataka (XXlX-1-8-7S), 4-10. (XXX-6-B-'lS), 210. 
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BHAURA.· SHRI B. S.-eontd. 
Imposition 01 cess on Land Reve-

nue or buildinifOr supplement-
ing Fifth Plan allocation for deve-
lopment of education (XXIX-30_ 
7-'13), 37. 

_Land for Bbatinda Cantonment in 
Punjab <XXXI-30-8-73,. 7S. 

Loans from World Bank for lrrila-
tion Projecta in India (XXIX-
17-'1-73), 31-32. 

:New agreement between major Tee 
~g coUntries in ftrspeet of 
Tee Export Quota <XXXI-31-8-

:'13), 3-1. 
:Net-work of aociDar)r Industries 

aroUDd each Public Sector Unit 
(XXIX-2-8-73), 111-12. 

"News-item c:aptioned: "Wheat 
smuggler goes scot-free; Influence 
pays" in Pamoc dated 26th May 
1173. (XXIX-3O-7-73). 102. 

~Reasons for India's negligible share 
in World Trade (XXX-17-8-
13), B. 

.. Renovation of NEPA Mills (XXX-
8-8-'13), 177-78. 

: Shortfalls in targeta to be achieved 
during Fourth Plan (XXX~B

-73). 176. 
."Siak.ing of passenger-cum-cargo 

.hip 'SaUdi' off the East Coaat of 
A1rica (XXIX-23-7-73). 60. 

'Surplus land diltributed to landless 
in States (Xx!x-23-7-73), 100. 

'Take over of Ropat-BoahiarFUl-
PathaDkDt Road as National 
Highway (XXX-20-8-73), 185-
8fl. 

Target of food production for 1972-
73 (XXIX-!3-7-73), ]00. 

Terror in Banda District, lJ"P due 
to harassment of landlords 
(lCXJ)t--25-7-73). 143, 

U.N. Economic and Social Council's 
Plan· to asailt Developin. 
Countries (XXXI-3o-8-73l, '78-
78. 

White paper on National IDCIOIDe 
(~'73), 17i-7t. 

BIRENDEK SINGBBAO, SRR.I: 

AcqUisition or India Office Jibrar 
(XXXI-27-8-73); 108. 

Admi.s&ion to Sainik Schoo' s in th 
coUntl)o' <XXXI-30-8-"3) ,62-6 

Appointment of a Committee to in 
quire into causes of breakdow 
of power in the countr, 
(](X])(--24-'-73), 181. 

Allegations levelled against Officer 
of Ordnance Depot, Allpore, Cal 
cutta (XXXI-23-~73),28-31. 

Allotment or funds to States tl 
create employment (XXX-B-3 
73), 74-75. 

Amendment of Commiaions of In· 
quiry Act (XXX~8-73). 12]· 
23. 

Bba,vantam Committee's recom· 
mendation for reorptlisation I) 
C.W. & P.C. (XXJX-24-7-73) 
182. 

Bu. Service from Delbi to Bagbpa1 
(UP) (XXIX-23-,-73), 72-73, 

Category-wise repatriation 0: 
P.O,Ws. in India and PakistaJ 
(XXX-I6-8-73), 69-70. 

Commission apPOinted by Govern· 
ment under the Commission oj 
Inquiry Act (XXX-8-B-73). 121, 

Common Syl!abl in Law and teach-
ing Law students in Hindi 
medium (XXIX-24-7·73). 135. 

Contact lost by ground communi-
cation equipment with plane 
carrying Prime Minister after its 
take-off from Palam Airport 
(XXIX-3-8-73), 117-78. 

Delay in Commissioning of the 
Cochin Divilion of F.A.C.T. 
(XXIX-24-7-13), 183. 

Delegations of Ministers Ilnd Mern-
hera of Parliament eent abroad 
during last six months (XXX-
10-8-73), 87. 

Development projflOtac by Church's 
awtiUary for lIdCial action 
(XXX-t-B-'73), 177.T8. 

DifIIculty faced by Plastic: Manu-
factures due to short.,. of raw 



lURENDER SINGH RAO, SHR1-
contd. 

materials (XXX-7-8-73), ~ 
29. 

Effect of the propoaal to inc0rpo-
rate new features and improve 
vividh Bharat! Service on Film 
and Classical Music (XXX-8-8-
73), 65. 

Establlshmentof purchases Centres 
by CCI in the country (XXX-
17-8-73), 112-13. 

Export of Kendu Leave.l to Sri 
Lanka (XXXI-31-8-73), 33. 

Fifth Plan of Indian Airlines re-
Prdin.I purchase of Planes 
(XXIX-27-7-73), 175-76. 

Import Uence. issued to Kamatak 
Export House against Import 
Entitlements through STC 
(XXX-17-8-73), 111-12. 

Improvement of conditions of wor-
kers in Coir Industry (XXIX-2-
8";73), 45. 

Indo-Soviet exchange in social 
sciences (XXXI-27-8-73), 71. 

Instructions to state regarding issue 
of liquor licences (XXX-6-8-
73), 92-93. 

Krisbi Mandis (XXX-8-8-73), 12-
13. 

Loss to Railways due to strike by 
locomen in August, 1973 (XXXI-
28-8-73), 174. 

N ationaUsation of Rice Mills 
(XXX-I3-8-73), 187-S8. 

Natural History Museum in Delhi 
(XXIX-l-S-m, 77. 

Negotiations with USSR for supply 
of equipment for Mathura Re-
finery (XXIX-31-7-73), 19S. 

Non-acceptance of three language 
formula by Tamil Nadu (XXX-
6-S-73), 77-78. 

Non-Plan expenditure in States 
(XXX-8-8-73), 122-23. 

Number of Dacoits surrendered in 
the country (XXIX-1-8-73), 173. 

Opening of country liquor shops 
aDd Bear Bare OD National High-
WQII (XX-lS-8-73). 18'1-88. 

BlUNDER SINGH RAO, SHRI-
contd. 
Permiuion to lnternatiOnaJ. Airlines 

to operate their Flights through 
Madras to South-East Asia and 
Australia (XXX-IO-S-73), 195. 

Portucuese atrocities in Mozam-
bique (XXX-9-8-73), 6S. 

Price of Raw Materials (XXIX-
25-7-73), 2930. 

Probe into Maruti Car Company 
(XXIX-26-7-73), 47. 

progreu in setting up of agro-ser-
vice centres (lCXJ[--13-S-73), 
189-70. 

Proposal for students to work on 
agricultural IUld and undergo 
Military Training for being eligi-
ble for Academic Degree 
(XXX~0-8-73), 102-3. 

Proposal regarding Representation 
Of Trust Nominees in affiliated 
colleges of Delhi University 
(XXX-20-8-73), 72-73. 

Proposal to ban export of Natural 
Rubber under Export Promotion 
Incentive scheme (XXX-17-B-
73), 185. 

Proposal to increase the number of 
Tourist Bungalows in Haryana 
(XXX-17-8-73). US-20. 

Proposal to Provide Tourist Facili-
ties at Beaches, Hill Resorts Wild 
Life sancturies and places of Hili-
torical Interest (XXX-17-8-73), 
120. 

Public sector fertiliser factories 
running in loss (XXX-7-B-73), 
8O-S1. 

Rehabilitation of Ex-service per_ 
sonnel in Chembal Valley Region 
(XXlX-2-8-73), 161.62. 

Rehabilitation of ex-servicemen in 
Andaman and Nicobar Islands and 
Arunachal Pradesh (XXX-9-B-
73),7-14. 

Release of drinking water bv Maha-
rashtra for Mysore (xXxI-28-
8-73). 67. 

Requirement of Heavy Water for 
Commissioning of Atomic Plant! 
under constructioa (XXX-,Z2...B-
'D) • 12'7-2&. 
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--~------------------------~---------------------------BIRENDER smGU .RAO, SBBI-

c01Itd. 
Scheme for traiDira,of Service 08l~ 

rera ill' sawl Scale JDdUltTy 
(XXXJ-30-8-'13), 9-1D. 

Schools rUn by Max-Mul1er Sha-
vans (JCXX.-46-L'13), 30·31. 

Selectiob of a suitable site for 
Mounting, Soh-et-Lumiere ProjeCt 
in West Bengal (JOCO~8-'13), 
119-20. 

Sening up of Income.tax AcIvisory 
Boards by state Gov~s 
(XXX-ro:.a.73), 116. 

Setting up of a Mini Ferti1iaerPJant 
at Trimuru ill JUIlBIBdh District 
<XXIX--3I.'l-'13), fi. , 

Settin, up of Railway Establlsh-
ment Service fOr RailwayS (XXIX 
-24-7.'13), 91. . 

Shipyards to be set up during ne31t 
three yean (XXX":"2lt-8-73), 39-
40. 

SmUUllng of Detonators into Sri 
Lanka frOID India (XXIX-2-8-
'13), 161. 

Statement by President BhuUo to 
seek Resumption of U.S. Military 
aid (XXIX-2-8-73). 98-97. 

Strike noUce by Dock Labour 
Board wotkers of Vizag Port 
Trust (XXX-16-8-73), 53-54. 

Suggestion uf Tamilnadu GOftm· 
ment for amendment to Consti· 
tution reo autonomy Or states 
(XXIX-l.8-13), 172.13. 

Talks with Pakistan on Indo-
Bangladesh Joint PrOpOsal (XXIX 
-26-7.73), 63. 

U.S. SUppliH of War Material in 
Pakistan <XXIX-24.7-'13), 86. 

'Use of 'Military Grounds, KOhima 
by Christ!an Missionaries 
(XXX}-30-8.'15), 41. 

Indian Railways (Amendment) BUl 
donad. ~7·B-'13), 303. 

M)'BOrf! State (Alteration of Name) 
Bill: ' 

Con .. ct. (XXIX-2'1-7-'73); 286-89 . 
. l'roc1amatioft ill Rlatlcm· to .... Uttar 

PndeIh (Bet,) (XXX-t"L,'S), 
220-%7,' 

BlSHT,"SBRI NARENDRA SINGH:' 

Actio;) proposed W be taken by 
Government against Hindi Offtc:er 
in the Ministry of Finance lD View 
af adverse Temall~ made in ,the 
J\Idt'Jment ofHiIb Court of 
De1bi (XXXt-3.1-8-'r3). 98, 

Allotment of nDA ftllts/plots (XXX 
-20_8-73), 222. 

. EnCl~Uy Illainst Praja Sabak8ri 
Udyog, Bbaratpur Teg~,ad
vance deposits for ApolloScooter' 
(XXXI ..... 2 ... S·73); 51. 

Proposal to drop the case against 
Hindi Offtcer in the MinistrY of 
Finance (XXXI-31-8.7I), 97-'1. 

Sale of ~uilt HOUBeS on lea.we in 
Slirya Nag., Gbaziabad (XXX--
20-8-73). 224-J8, 

Debdta 
Proclamation in relation to Uttar 

PradHh (Res,) (XXX-9-B-'iS), 
232-36. 

BOROOAH, SHRI D. K.: 
Debate. 

C.O.B, Licences to Drug Manufac-
turing Firms (HAH DIS) 369-
78. 

Delay in commencement of Produc-
"ion at the' Durllapur Fertiliser 
Project (HAH Dis.) (XXIX-30-
7-'13), 336-4.2. 

Failure of GoVernment to lay on 
the Table Reports of the Tariff 
Commission (Rule 3'l'1) (XXIX-
27.7.73)., 2f1i-68. 

lDerease in prices of certain Petro-
leum Products (St.) (XXXl--
28-8.73) 2-48--$0, 

ll~rt of Tariff Comtnilsioft on fair 
selling prices of ayDtbetic rubber 
(XXlX-2'l-1-73), -, 

BOSU. SHRJ JVOTI1UIOY: 
Activities of Foreip 1Iiail,'lnarY 

Organisation (XXXJ-2t-8·13), 
151. 

Advance reservation of Rallw.y 
aeeommociationfor traveldUrlDi 
Pui- Vacation (XXlX-.a4.'1 .. 73), 
'19. . . 

Aiftraft, pu~-.ed from abroad by-
Indian. AirUnes and Air 1ndia 
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during the last three years 
(XXIX--3-8-73), 190-9l. 

Alleged ftriUering away at Export 
Promotion Funds by IncUan Cot-
ton Mills Federation (XXXI-24_ 
8-13), 1-4. 

Arrears of Provident Fund 
(~I--30_8.73), 180-81. 

Articles entitled "How much deflat-
ed Is .India House to-day" 
(XXX-9-8.73), 103-05. 

Article, entitled "Ox Imports on 
private account rhie, Government 
Share Declines." (XXX-I0_8..73) 
89-90. . , 

Asians of Indian Origin forced out 
of Pan-AM Jumbo Jet on 24th 
June, 1973, (XXIX-2 ... 8-73). 71-
72. 

Assessees in arrears of Income-tax 
above Rs. 25 lakhs (XXIX-
3-8~ 73), 191-93. 

Ba!1a"r.~ '!{i:-:du University (XXX-
6-8-73), 106-07. 

Bhilai Steel Slag racket in Madh)'a 
Pradesh (XXXI-23_8-73). 124-25. 

aiscuit. Faetories closed due to rion-
.'Vailability of Maida in States 
(.XXXI-26-7-7'3), 82. 

BonU$ to the employees of NIDC. 
(~I-29-8-73), 152. 

Break-up of target of emergency 
Ralli crop ProductioJl Programme 
during 1972-73 (XXIX--30-7-73), 
145. 

British refusal to grant amnesty to 
earl"er immigrants under new 
lrmnigraion Rules (XXIX-
26-7-73), 35-36. 

C.B;I. enquiries agalnst 'flrms 1!aving 
licences for Steel indUstry 
(XXX-9-8-73), 185. 

.Caab subsidy for exporta received 
by EXport ' Bouses(XXXI-
24-8-78}. 88. 

Co\i/kte _ PalmoUve (!nu) Ltd. 
<XXIX-25-7_'I3). 18-79. 

Central Institute of Indian IAhrua-
'Iet in' 'Myiore (XXXI-17-8-73), 
203. -

BoSU, SBRI JYOTIBMOY~ontd. 
Chan&es of corruption against Direc-

tor, Central Fuel ResearCh Insti-
tute, DOanbad (XXX-22-8-73), 
69-70. 

Constructi-.:>n workers in Baldia 
Refinery, West Bengal. (XXXI-
28-8-73), 85. 

Control or parts service India Ltd. 
Calcutta, Agrind Fabrication Ltd. 
Calcutta, UP Commercial Corpo-
ration Ltd, Up, Commercial Cor-
poration P. Ltd, and Assam Salo-
manide. Bihar (XXXI--28-8-73), 
88. 

Deficit financing in 1972-73 
(XXIX-27-7-73), 67--69. 

Deman from foreign Oil Companies 
for raising price of Crude oil 
(XXIX-24-7-73), 99. 

Development Of army and CRP in 
U.P. (XXIX-25-7-73), 31-41. 

Depo;it;; collected, by Maruti Limi-
ted (XXIX--31-7-73), 11. . 

Desirability of sending an Ambas-
.sador to China (XXX-9-8-73), 
29,30. 

Direct action by Doctors and Medi-
cal Teachers of Government 
Hospitals (XXIX-23_'1·i3), 233. 

Direct import steel by exporten 
(XXX-9-8-73>. 184-85. 

"Dis.ress Areas" in the country and 
the people affected (XXIX-30-7-
73). I'll. 

Distribution of newsprint among 
r.ewspaperli (XXX-,8-B-73). 
109-10. 

Divers:on of funds by Banks from 
rural and semi-rural Branches 
to toWns and citi'$ (XXXI-
31-8-73), 108-09. 

Diversion of funds earmarked for 
Rabi crop durmg 1972-73 
(XXIX--30-7-'13), 170. 

Electrification of villages in West 
Bengal (XXIX-31~7-'l3), 70-71. 

Engineering and TechnicBl degree 
and Diploma holders ,(XXIX-
23';".78), 234. 

Bv.tlion of ~CeDtral . Taxes by Com. 
pallia (XXX-"17-8-.78); ;.IJ.,;1I11t. --""----"'------...;.:.;---..... _----------"---
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Existence 01 Trade of adulterated 
tea in North Bengal (XXXI-
31-8-73), 183-84. 

Expenditure incurred on CRP. 
(XXX-8-8-?3), 114. 

Export of traditional and non-tradi-
tional items (XXXI--31-8-73), 
186-87. 

Families benefited throuib land 
distribution (XXIX--30-7-73), 171. 

Faulty selection of site for Bailadila-
5 (XXX-l6-8-?3), 108. 

Flourishing trade in adulterated 
medicines in India (XXIX--30-7-
73), 172.. 

Grants to educational instituioDS in 
India by U.S. Foundations (XXIX 
30..'1-73), 1'12. 

Guards provided to Ministers 
(XXX-22-8-73), 158-59. 

Imported irlstrumer1ts lying unutili-
sed in Saba Institute 01 Nuclear 
Physics (XXX-22-8-73) 159. 

Inquiry into articles seized from 
Balyogeshwar, (XXXI-2'-&113), 
28. 

Instrument laDding system aDd 
AiTport Surveillance Radar at 
;:31;".n Ail"POrt <XXIX-2'l-'1-
'13), 71. 

Iasue of Licences to Private 
Parties for production of Cement 
(XXXI-21-8-'13), 1-6. 

M'eombeJ1i of Board of Director. and 
Principjil Shareholders of Jamair 
Co. Pvt. Ltd. Calcutta (XXX-
7-8-73), 150. 

lIem:n-andum by PowerJoom Wee-
ven' Fedenticm on the iIIRMI of 
Yam Control (XXXI-!J-8-73), 
IM-al. 

Method of C!OIDpfJation of COIISUIMr 
Price Wa for worldDt elall 
(XXXJ--23.8-73), 126-21. 

1I1DJsIv'. d1«uUJoal with Private 
Sector InduIt.riaIWta re. full utm-
.. tioa ,of eaIItiq aP11dt7 
CltXX-le-8-'73), 'I. 

I BOSU, SURI .J'YO'l'I:RMOY-contd. 
Money given as Deposits . Loans or 

otherwise to Foreign Banks ~ 
I.F.C., I;B.D.I., and iJthertenD 
financing institutions (XXIX-3-
8-73), 194-96. 

Move for organisation of all S.E. 
Asian States (XXX-11l-8-73), 
109. 

Nature of business done by the 
lCuljian Corporation of India Pri-
vate, Limited and development 
ConlJUltants Private Limited, 
(XXX-7-8-73). 151. 

News Item "Between the Lines-
Take over ends in a Fiasco". 
(XXIX-23-7-73). 223. 

New. Item captioned "AuthOritiee 
perturbed at Fertilizer Racket" 
(XXX-13-8-73). '55-56. 

News-item entitled "jobs in West 
Bengal-recruitment follows mYs-
terious Pattern' , (XXX-8-8-73) 
38-40. 

News item entitled "Shaw WIll.laee 
Board" (XXIX-U-7-73), 101. 

Newa item ''PimPs Pump out per-
mits from VIPs" (XXX_2-8-73), 
157-58. 

Non-Availability of Industrial 
Loans to weaven of Burhanpur 
(MP) (XXXI......24-8-73). 86. 

Non-payment of reviled bonus by 
Companies (XXtX--2..8-'I3) , 182-
a. 

Operation of Steamer K.V. Chi-
dambaram acqUired by Shtp~ 
Corporation (XXXI-S'l-8-'I3) , BT 

Pqmat of Ta-. by National uad 
GriDdlllYI Bank Ltd.. (XXX-
10-8-73), 88. 

Pi10ta tnJaed by lDctian Ahlin .. for 
1I7iDI jeta (XKX-17 ..... 73), 101. 

PlaDDed cepaeit7 Of BatJ.edJ1a-l.f 

mneof N.M.D.C. (XXX-I ..... "), 
107. 

Power .. ctIIta III tM country 
(XX!X-24-'.'I3), 'fl. 



BOSU, SHRI JYOTIRMOY: contd. 
Power Generation Target for Filth 

Plan (XXIX--31-7-73), 30-31. 
Production and installed capacity in 

Public and Private Sector Plants 
(XXX--8-8-73), 77-78. 

Production of steel ingot6 and 
finished steel ill Public and Pri-
vate Sector Plants (XXXI-
30-8-73), 161_62. 

Progress made by Small Car Pro-
ject Of Maruti and Co, Haryana 
(~--9-8-73), 102-03. 

Proposal to set up a slag cement 
plant by Bhilai Steel Plant (X-
XX-16-8-73), 108. 

Proposal t>;) use computer in cleri-
cal work by Indian Oil Corpora-
tion on (XXX-7~8-73), 14~50. 

Prosecuting Cable Companies for 
violation of import regulations, 
(XXX-IO-8-73), 43. 

Purchase of Import Entitlements 
against Import of Non-Traditional 
Items at High Premium by regis-
tered export Houses (XXIX-
3-8-73), 190. 

Realisation of Fourth Five Year 
Plan Steel target (XXXI-
30-8-73), 161. 

Release price of stainless steel 
sheets imported through MMTC. 
(XXIX-27-7-73), 2-14. 

Remitt.aru!es by foreign companies 
with foreign majority shares 
(XXIX-3-8-73), 193-&4. 

Remittanees by ~reign Firms 
(XXXll-24-8-73), 156. 

Remittance of proftts earned by 
foreign oil companies (XXIX-
31-7-73), 69-70. 

Repatriation of funds by Foreign 
Companies Ezporting Goods trom 
India (XXXI- 24-8-73), 154. 

Retrenchment and re-employment 
of tlJlCtory workers (XXX--
16-8-73), 109-10. 

Rise in Prices (XXlX-27-7-73), 
7()"71. 

JUse in priees of buildine material 
In tbtt eountry (XXIX-23~7-73), 
2111. 
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Scheme for Slum Improvement 
(XXIX--30-7-73), 16-19. 

Security arrangements at Delhi Air 
port (XXX-17-S~73). 73-74. 

Self sufficiency in Defence needS 
(XXIX-2-S-73), 163. 

Share of Indian and Foreign Ship-
ping in India's coastal and Fore-
eii'n Trade and Freight paid to-
these companies (XXXI-
27-8-73), 9-16. 

Shortage and high prices 
in Eastern Region 
9-8-73), 105-06. 

of coal. 
<xxx-

Slackness of Government Machi-
nery in dealing wltb food samples 
and adulteration cases in Delhi 
XXIX--30-7-73), 27-28. 

State-wise allotment of Steel tc> 
large-scale, medlum-SC'ale and 
small scale Industries durini: the: 
last three years (XXXI-23-S-73), 
125. 

State wise demand and supply of 
Kerosene Oil (XXX-7-8-73). 
147--49. 

Strike bv Electrical Engineers m. 
U.P. (XxxI-24-g-73), 28-39. 

Submission of a Memorandum by 
All India National and Grindlay~ 
Bank Employees Federation Re. 
Shifting of Bank's Oftice in Cal-
cutta (XXXI--24-8-73), 88. 

Supply position of Vanaspati State-
wise (XXX-6-8-73), 101). 

Targets for power generation for 
4th Plan (XXIX-24-7-73), 83. 

target of ;producion· ot Rabi CoI'P' 
and allocatiOn to States CXXXl-
27-8-73), 89. 

Telephone installed in Bv.nbay. Cal-
cutta, Delhi and Madras <XXXI-
29-8-73), 150. 

Total amount due to Indian Airlines-
and Air India from eIldi Traver 
A.geney (XXX--17-8-73), 100-01. 

U.S. President's statement n!gard-
inI respI)nSlDiIity·· to reIOiv4J out-
atandinl( illll.le in the aub-eonU-
!lent (xx:rx-46-T-'7!)'. 185-86. 

---------------------------------------------
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Ulle of imported II7llthetic Spirit fOr 
portable liquor (XXXI-28..a..'13), 
80. " 

Visits made ~ Chaimwr of the 
S.B. 1 to Pondicherry tXXXl-
31-8-73>, 29. 

West Benpl Government's Letters 
for Railway Lines in Sunderbans 
(XXIX--24-7-'13), 99. 

'World Bank aid for import Of food-
grains during 19'13-74." rXXJX-
23-7-73), 232. 

Deba.es 
AbnQrmal rise in prices of essential 

commodities (Adj.PL) (XXIX-
23.,.7-73), 263, 26'1, 311-27. 

.A ~r(l('jties on Harijans (Rule 377) 
(XXX-9-8-73), 199-200. 

Business Advisory Committee 
thirty-second Re\XIrl O\'O <XXX-
16-8-73), 195-96. 

C. O. B. Licences to Drug Manvfac-
turinp: Firm!> mAH DIS) (357-
66,370-18. 

Certain charges against "8 Centra! 
Minister in thi;: Repo;}rt of Est!-
ma"es Cr.:1T'lIHt\!~ of £ihar Assem-
bly (XXXI-2'1-8-73). 207, 209-
II, 213. 

'Con'emp' of Houle (M) (XXlX-
23-7-73). 447. 

Famine and rrUllbt conditions in 
VarlOIlSparts of tbe country l CA ) 
(~--24-7-73), 205. 208--14 
226. 

Forp.i~n Exch~. Regulatin:n Bill 
cOllsid. as report!!'d by J.C. (XX-
XI~8- '73), 2'70--82. 

In1hn RailwaV!! (Almendment) Bill 
Consid. (XXX-7-8-'13), 3ot-Oli, 3. 

No-confidence in Council of Minis-
. ten Motion withdraWn ; (XXX-

3-9-13), 29-31. . 
Personal explanstionby Minister 

(XXXI-28-~'13),251-55. 267-.. . 

P~amatioain ~tatlon W ·llita.r 
:,; ~~,~> . (~-7"'-73). 

111..,.23.129, ~1. .141 .. (XlO[-

BOSU, SHRI JYO'l'IRMOY: contd. 
Propoul to convert IndianCoUl'lcH Of 

Apultui-al Research iDto' a 
Department Of the Ministry of 
:Agriculture (CA) ()QCIX-
1-8-73), 202, 208. 

Re. Alleied . Suppre~ion of Civil 
Liberties in Haryana and West 
Bengal (XXIX--46-7-73). 196, 
200-02, 207. 

Be. Atrocities Committed on Huijan 
Women in Bihar (XXIX-
30-7-73),243-44. . 

Re. Drou~l.1t and Scarcity Conci.l.ions 
in Bihar (XXIX-31-7-73), 221-
22. 

Be. Question of Privilege (XXlX-
]-8-73), 220, 226-28, 23.6 . 

Re. Strike by Governmentemplo-
yees in Raj~taD eXXX-8-8-73), 
260--'17. 

Re. Use of Tear Gas on Demons-
trations in Delhi. (XXIX-30-7-
73). 246-48. 

Reduction of sentence awarded for 
Contempt of House (14) (XX-
lX-24-7-73l, 253, 255. 

:Refusal by Baryana. Authorities to 
Show certain documents to Mem-
bers of Parliament eXXX-
2%-8-73), 22&-35. 

Re:eaae Price of Stainles3 Steel 
Sheets imPOrted thr~ugh J04TC 
(BAH Dis.) OOOt-13-B-'13), 
344-53. 

Report o{the A~ident . to Indian 
Airlines Boeing on 31st !lay. 1973 
(Dis) (~-8-73), 280-89. 

Reported at1'OQi\ies on Hariians in 
Variouapartl 01 . the .. Country 
(Dis) OtXXI_23 ... 8-73), .387-300. 

Reporte1destruction of wheat seeds 
worth one crore of rupees .by th ... 
National Seeds ;corporaU0I11CA) 
(XXXl-28-8-73), 22~.1. 

)leportedh~dr~ per ~t InCTea'e 
.. 'in.thepr~· pt n,ylon .8nd. .. artlfl-

('lal varn (CA \ eXXtK-30-'7-73) 
. 22~:'{;: 231-38. .. ,. ..-

Su1301ementary Demands for GTa-'* Ra1loWa1J't13-'U, G«Ienll)is.. 
eu.uioG' ~(XJCtI-..U..8~'l8-), 229-
H. .. 8-.8-73)" •• ,11.' ."" . 

~-------.-----. .:---------------------
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Unu!>'Ual delay in hoiding by elec-
tions to Lok Sabha aDd 27 Assem-
bly seats (CM eXXX-6-8-73). 
241-42 

BRAHMANANDJI, SHRI SWAMI: 

HarijBn Women branded with hot 
iron rod in Barai Village, Bihar 
(XXX-22-8-73 t, 6. 

Work on Rajghat Irrigation Project 
eXXXI-28-B-73), 2'1. 

Debate;, 

Reported atrocities On Harijan in 
variou. arts of the country (Dis) 
(XXXI-23-8-73), 356-59. 

Uttar Pradesh State Legislature 
(Delegation of PoweN) Bills Con-
sid. (XXX-20-8-73), 305-07. 

BRIJ RAJ SINGH KOTAH, SHRl: 

Leave of Absence from sittings of 
the :aouse (XXXI-2'1-8-73), 221. 

BUTA SINGH, SHRl: 

Implementation of Land Reforms 
laWI in dei!e-rent States (XXlX-
30-.'1-'73), '7-13. 

DlfIlC!Ulty faced by farmers due to 
non-availability of Diesel Oil at 
the time of Irrigation exxx-
'7-8-'13), 20 

Debata 

Devastaton caused, by floods m var-
iou parta of the country (CA) 
(XXX-m-B-'13), 22'7. 

Laccadive, Minicoy and Amindivi Is-
lands (Alteration of Name) Bill: 
CODSid. (XX!X-30-7-73). 309-
11. 

Replies to recommendations contai-
. nad in Cbaper Vof Eighteenth 
2'1';'7-'73), 255-58. 

\ 
CHANDA. SHRIMATI JYOTSNA: 

mol1. made to maximise coal pro-
I ducUon and streamline its dia-Ij, tribution (XXIX-26-7-73) .. 8. 

I Exploration for Minerals near Goa 
'\ Sea Shore (XXX-9-8-73), 43. 

Imposition of Export Obligationa on 
Pharmaceutical Companies 

. (XXlX-31-7-73), 53. I Kalaria in Cachar District of I Nsam (XXX--l3-8-'73), 1~. 

CHA.~RA GOWDA, SHRI D. B.: 

Anotment of surplus la;1d to Ex-
servicemen by States (XXIX-
Z-a.. '13), '14-

Amount of Investment by Agricul-
tural Re-ftnance Corporation 
(XXX-17-8-'1I), 53-li4. 

Assistance to be provided in the 
fields of music and Film making 
,CXXIX-I-8-'73), 8J-83. 

Aaaistance to Uysore for bringing 
out "Who is .Who" of Freedom 
Fighters eXXlX--25-'7-'13), 11'7. 

Committee on impact of eomputers 
in Industries (XXX-3-8-73), 34. 

Construction of an Open Jail in 
Delhi (XXIX-I-8-'13), BO. 

Ccmstruction of Inter-State Power 
Transmission Line between 
Xerala and Uysore exxx-
1-8-'73). 85-88. 

Credit tram Japan and 'other coun-
tries for settiDg Up J'ertlliser 
factories (XXIX--3I-7-'13), 141. 

Cut In Central Aasistanee to Kysore 
in 1972-73 for drought Relief 
Works eXXX-17-8-73), 101-02. 

DelflPtl.on for &rUn Youth Festi-
val (XXDt-D-1-'73). 

Beported atrocities on Harijans Demand In RUIIia tor IndIan 
in various par1,s of the country Tobacco and Cigarettes (XXX-
(DiI) <XXXI-2I-B-'73), sit--U. ID-8-'lS). 1'1O-'7l. 
Report. of Committee on welfare Demand Of I'~ by Kaha, 
of S.C. and S.T. (St.) (XXIX- Rashtra (XXX-13..s-73), 147-48. . -. _____ ._ ....... 0-.:----

2697 LS-22. 



CHANDRA GOWDA. SHJUD. B.-
oontd. 
DeveilopmeDt of Non-Ferrous 

1IetaJ11118iea1 Desiel 8DCl consul-
taDc7 U~ In Public 
Sector. (XXXl __ 8-'I3). llW;. 

J:valuatkm of 'rut Books <XXIX-
SO-'-'I3) , 128. 

, kem.pt.ton from Paymect of Ex-
c:iIIe Duty on Diesel 00 Uleli in 
lIerb 8T!lsed !'isblnI BoaU 
(XXXl-aI-8-'13) , l.S8. 

• IDIb PoIrer CccDmlttee of Chief 
lCJ.ecuttves of Public Sector 
Units (XXIX-3-B-'I3), 102-03. 

HOIpeCt Steel Unit (XXXI-30-8-
73),68. 

BClBtel Problem for Girl Studem. 
in Delhi (XXX--20-8-'18), 201-4. 

• ImbalaDee ill the Annual iDtake 
capaclt)r of Medical. Admiuion in 
State. (XXX-1J-8-'I3), 1''1. 

Impart cd I'oreI8D Film in EngUab 
to be JhDwD in Jndia (XXX-
22-8-'13), 181. 

IJldian llerchallt-Navy Jr- Still 
be\d b7 Pak1stan <XXX'[--8-
73). liB. 

Jntroduction of new derice to pre-
.em train accidents exxx:r.--u-
1-'13). 111. 

Irregularities committed by the 
DUec:ton of Jiat4DDal Labora-
tories of C. S. L R. (~1-8-
'II), ... ..,. 

Italin4i Power Project <XXXI-
28-6-73), 158. 

Labour laWB foI' workeh in CJrcua 
lnduatry (lCC:X--.2-8-'I3), 1S1-52. 

Liabillty dt ~ of.Air ~ and lnd1an Air'line. to Pay "lUeI 
(XXIX-a-8-'I3), 1"-45. 

Lic:enceI laued for Eleetrie Pur-
.DaCe ~1 PlanW durinl the·_ 
three 7... ,CXXX-9-B-'13l. .'11-
n. 

llanufaeturers of Instrumen' land-
ine I7atem lDStal1ed at De»ii Air-
port aahed to MId 8T! nperl team 
to .tU$!y its worldni eXXX"",,17-8-
'13), 81. . , 

CHANDRA GOWDA. SHlU D. B:= 
contd. 
M.Jaore fDrBilber Procurement 

price for paddJ' ,(XXX--20-8-'13). 
210. 

MOvie Fflm. on P. O. W. in India 
(x::xrx..-zs..'I-'I3), 80. 

NatlQnal Waae Policy (XXIX 25-
'-'3), 151. 

New BailWQ' Pro;ecII UDder COD-
straet.lcm III K7aore (XJCt-'l-1-
'13). U-H. 

Number of lDAiluttoDs for Leprosy 
T1'eatment (XXX-8-8-VS). IB8-
a. 

0fIcial IIII8ioD to PaJdartan ftIIUd-
ing Joint Indo-BaDgladeah O1Ier 
(~7-'13). M-85. 

PJaD for import of fertll1aera bS' 
MK'l'C (XXIX-27.'l-'I3). 11-a. 

Plan of PoUtiea1 parties to ItU'I 
Seerat Badio Service of tlIeir 
OWZI (XXX.-22.-8-'I3), 128. 

Power cut In ~ (XXJ:X.-.al-
'1-'13). 1~. 

P.redIiction of au before birth by 
Doctors at A.U.M.S, New tJeDd 
'CXXIX--Z8-'-'13), 39. 

PJVjectl Undertaken _ welfare of 
)'OUib (XXX--6-B-'I3), 1158-69 • 

Propoul to ablft I:DRDi'Iloft Alrport 
(XXX-l'1-B-'I8), 108. 

Purebue of CemeDt in Black 
Market 117 G8D8IIh I'lour IIUla, 
Delhi IIaDapd by me of IDd1a 
(:x:x:ct-25-'1-'18) , 14,0-41. 

H«nmmendatiOn of Cancer AaIesa-
ment Committee (~I
'II), 188-81. 

Release of Coarse Cloth quota to 
Myaore (XXIX--27-'7-'13), 73. 
~t of loaDS 8ivm to foNIID 

muntrieI QCCt-l'l-l-'lI), l1li-11. 
SIle of eomSJCllQellt.l for K~ 

ractor. by.Cua4a to IDdIa 
(XX1'X-I-B-'lI), 'IS. 

Separate c:e1lI for Relearch AIDd 
'Dwelopmezd (XXlX-l.I-'II). .. 
~ of B:I4"l watahta out of 

lDd1a (XXXl-31-B-'7J). '0-71. 



CHANDRA GOWDA, SHRI D. B.-
c:Ontd. 
Supply of good. quaUty eoal to 

Deihl (XXX--9-8-73). '13. 
Su.ppq of lteroIene to 117sore 

State XXIX-20-7-73). 106. 
Trana1er of Judles from 0118 State 

to another (XXXI--28-8-7J). 168. 
Vacancies In Boards of Directors 

and Kanqement of Publ1c: Sec-
tor UdertaJdng (XXXI-II-8-
'II). lA. 

WorldDg Of Itudremukan I:ronand 
Ore PrOject (Mysore) (XXIX.-
28-'r.U). 44. 

CHANDRA. SRRHER SlNGB. 
SBBl: 
Development of Backward Anaa in 

Bihar (XXXl-29-8-'13). 11" 
BepreseotatioD of oalc1a1a fraID 

Bihar in the Staff of Bokaro Steel 
Plant (XXXI-30-B-'13), fl. 

'l'raDsport fadlities to viIlUDa 
VIPs for visiting plant site. 
(XXXI~-B-71). 1'13-7'-

CIlANDB.AKJi:B, SBlU CBANDU-
LAL: 
AccideDt involving SuPer Esprea 

Train at Punalur Railway Sta-
tion in Shencottah-Quilon Sec:t1cm 
(Southern Railway) (XXX£-
28-8-73). 111. 

Aec1clent to Caravelle IAin:raft of 
Indian AirlDes while laDdinI at 
Bombay Airport <XXIX-2'l-7-
'13) • 172-'13. 

Agreement for Loans from Canada 
(XXX-l'1-S-73), 42-43. 

Appointment of retired IOverDJDeDt 
OtBcers to Ambassadorial posts 
(XXXI--23-B-'13), 49-110. 

. Ai:tears of Sales tax tn: Meerut 
ocx.xr--al-&-'7S), 58-5"1. 

Arrest of Non-Ben£!Bll PakistaDl 
Citizens at Sursand Cheek Post 
Dear Sitamarhi in· "BIhar (XXX-
22-8-'13), '10. 

Arrest of Pakistani Citi2leDs at Pat-
na AerodrDme(XJC(-22-8-'13). 
til. 
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CHANDB..AKEh, SHRI CHANDULAL 
-coutd. 

AaiataDce to ProfeIsor Subodh 
Kumar Ghosh for new technique 
in Artiflcial Rain (XXX-lO-8-
73), 60. 

CanceDatioll of Permi.ta of Ration 
Shops in Delhi because of 
irregularities committed (XXIX-
30-7-73), 114. 

Charging lIigher PWe by Scooter 
DriVers in De1h1 .(~B-'13). 
fJ'l-88. 

Co-operaUoD be&ween lDdria and 
Burma in the Field of Science aDd. 
Teclmolo". (XXX U-B-'lI). U. 

Co1mtI7-wide Demonstration zepr-
ding non-availability of Food-
craiDS (:x:xm-2iI-'1-'13). 212-

Dec1araUoo of same parte Of Bihar-
lIIabaraahtra-Rajulilan ud Uttar 
Pradesh as Famine Affected-Areas 
(XXX-6-8-73) , 142--43. 

Demand to 1lz procurement price on 
the basis of produetiOD cost of 
Crop (XXX....a..a-71). 153. 

Eacape {Jf a Pale Smuggler from 
PaUl Jall (Amritsar) to ~ 
(XXlt.-U-8-71). 180-61. 

I'1DmIclal Assistance Sought by 117-
sore and other States for Belief 
Works in Drought Affeeted .Areal 
. (xxtx--3-8-73), 138-37. 

I'looda in KahIpra and Chambal 
RtveIs (XXXI--28-8-'13)', M. 

HarijaD WOmeD brandttcl with hot 
iron Rod in Barai village, Bihar 
(XXX--3Z-8-71), 1-10. 

ImPOrt of 1Cdlble Oil in view of 
Shortage of vanaspati (XXIX-
10-'1-71), 40. 

Inability of UP state Electricity Boa-
rd to disbitrse Salary to its Em-
ployees in tiMe (XXIX-31-7-'13), 
19'7. 

Incentive to FIU'IDE!rs for Bale of 
Wheat to GcwenuneAi <XXIX-
2S-'1-71). Ill. 

Irregularities in appointment of 
Teaehera (XXX-lS-8-73), 5'l. 

Likellhoodof confrontation amonpt 
11. a A., JapaD ana ~ J:uro.. 

... .. ,-~---.- .. ,~ .. _. __ ._--- " .. -. --- ..... ~~--.-----



CHANDRAKER, SHRI CHANDULAL 
-contd. 

.. pean countri. over 011 uplora-
tion in Indian Ocean (XXX-
9-8-13). 14L 

LoeaUon .01 Uranium Beeervee in 
Chamoli District (Uttar Pradesh) 
(XXIX,.......25-7-'13). 55-S6. 

lI7sore Govemmeot's Dedaitm Be-
~ Eetablishment of Hindi 
Medtum eolletres In the State 
(XXX-II-8-7J). 1M-46. 

N.C.C. Cadets in Paratroop Train-
IIlI Cefttft. Acra (XXIJt.-.S.. ... '13). 
1 ..... 

New item regarding people l1ving on 
Grallt' '!lnd Tree leavee in VaraDlll 
(XXX-.. ... '11).11 •. 

OIBeera RespObSlble for PAC Revolt 
in Uttar Pradem (XXXI--29-8-
'13), 168. . 

Pak not intere.ed in release of 
POW5 (XXIX-2-8-73). 148. 

P8Ii8I!Dp:n TravelUDl OIl Booa Of 
Tr~ (XXIX-U-7-73), 138. 

Permita of coal stalls depota cancen. 
ed by Delhi Admm'Cration 
(XXIX-2-8-73), 75-76. 

Presenee of Granulated MUd in 
Bags of l'ertilUer imported from 
Czechoslovakia (XXX-8-8-'13). 
I., 

Preu Reports of President Bhutto·. 
Interview with tbe Wubinl\on 
Posta (XXlX-Z-8-73), la3. 

Price of coal (XXIX-&-7-73), 136-
38. 

Betum of Dalai Lama to Tibet 
(XXX--8 .... U). ItO. 

Sale of lInuggled pods in .Delhi 
Karat. (%r&-lo. .. ",. .... 

SeekJne help of Foreip Bzpe.rtI to 
locate New OIl l\et.er'Yfs (XXJX-
»-'-"11), 140. . 

Sebare 01 '1'rudQ ear!'7IDI 1'aU-
llMr from Bar:Yana to U.P.,· Delhi 
aDd Pmljab (XXX-IB-I-73), U-
M. 

Smoke emitted b7 buM. and IIoCIOI' 
vehkles ~ m DdIl .(XXX-
lJ-I-'JI> ... 

CHANDR.o\KER, SURX CRANDULAL 
-contd. 
SmuggUn( of betel leaves to Pakis-

tan (XXIX-25-"l-T3), 87-88. 
Terms for providinl fertilisers to 

Wheat and sugarcane gro\\ing 
fanners on Co~cessional rates 
eXXX-20-9-73>, 217-18. 

Two ~ Buried on 8CC:Ount of 
Land-slide caused by Heavy 
RaiDs in Xedar valley (lCCt-
7-8-'73), 182-83. 

Unearlhi.na of aal~ tax racket In 
Delhi (XXX-:'8-'13).78-79. 

U.P. Muslim League Demand for 
Reservation for Muslim. in .AMU 
(XXXl-47-8-'1S), 181. 

U. S. aid to India (XXX-Io..8-'1S), 
11-'11 

U .. Of Urdu iD UP. <XXXI-29-8-
73), 178. 

lJSB Of Urdu iD Courts in UP. 
ocax,.......a-'7.'1S). U. 

Vio1eDee in Ludmow UDl.enity 
'(~-".'7I). 214. 

Debllta 
Approacb to the !'lftb Plan tV,. 

(XXDt-a1-8-'7I), %80-8'7. 
Dela7 in the cleareDCe of the Bm. 

.ger Project (Dis.) CXXXl-
31-8-73), 383-IM. 

JDjuatice tn aequ1slticm of Acrieul-
tural I.and8 by Bhilai Steel Plant 
'(BWe I'M) (XXXI- ..... '71). 
1_. 

Reported thirty per cent cut in ~ 
print quota (CA.) <XXIX-25-
'-'71), 210. 21 ..... 18. 

CHANDRAPPAN, SRRl C. It. 
Aetivltiea of PoItal Thiev. (XXIX-

1-8-'II)~ M-II.. 
.u. ... etreetOfBUateralTnde 

pad: wttb SudaD GO "ha 'l'rId. 
(XXX-l" .... 71). 18&-18. 

ADepd proflIerrIq by B. S. L. at 
the bpezI8e of Weat BeDpl Go¥-
emment (XXX-18-8-'1S). 14C)o.f1. 

Extra allocatkm of Be. m CfOrea 
for: New LInea IJ'I4 ConveDion 
Projeeta In Backw~ areu 
~1-7-'13), 102-03. 
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-------------------------------------------------------
CHANDRAPPAN, SHRle. K.--eontd. 

Appointment of Educated Unem-
ployed as selling agents of Tex-
tile Mills Taken over by Govern-
ment (XXX-22-8-'73), 112-13. 

Atea and Crop Grown on Aralam 
State Farm and Procedure for 
their Sale (XXIX-23-7-'n); 241. 

Arrears of Col"pOrate To: (XXXI-
31-8-73), 177-80 

Arrears of Income-tax (XXlX-
27-'1-'11). SZ-M. 

Chemical By-product. of Hindustan 
Steel LilDited (XXX- le-8-'1I) , 
155-58. 

Collaboration agret.ments in the field 
of rettiD& up Tourist ~ in 
India (XXXI-31-8-73), ·1814%. 

Construction of Kabini Project in 
Mysore (XXIX~1-7-'1I). lOS-1M.. 

Contribution of Rs. 400 crores for 
Additional capacity in Tiseo, 
during Fifth Five Year Phm 
(XXXI-23-8-73), 140-41. 

Credit Policy of Nationalised BanD 
<XXIX-Z'1-'1-73), 80-82. 

Crisis in Aralam State Farm Kerala 
(JCX:KI-30-B-73), 30--39. 

Decision to replace private whole-
sale Dealers in Sugar by Public 
Agencies (XXX-6-8-'l3), 115-16. 

Decline In Jndustr1al .ProduetkIID In 
1973 (XXX-8-8-'l3), 36-3'1. 

DeJ.epticm from Eerala about J'ood 
Crisis iD Jterala(JCCt-1J..8-'1I). 
11'1-19. 

Development Of BQpare IIDd other 
Minor Porte in Kerala (XXX-
13-8-'11), 119-20. 

Direct1oD. ""ven by Gcmtrument to 
BaDb tor ~ up Farm 1m-
dina (XXX-Io-s..ft), 111-21. 

DlacuaiOll between Government of 
IDdia aDd NASA Team reprdiDg 
Indian Satellite Programme 
(XXX-&-8-'lI). 108. 

DispoAl of PI. 480 (XXIX -%'1-'1-
'13), U. 

Dissatisfaction on the working of 
Aralam State Farm, JteraJa. 
(~"-'lI), W. 

CHANDRAPPAN, SURl C. K.--eaa1d. 
Distribution Policy relaxed by 

Hindustan Steel Limited (Fer-
tilizer and Chemical Division) 
to accommodate educated un-. 
employed (XXX-I6-8-73), 157-
58. 

Econcrm.ic aDd cultural CO-OperatiOD 
betw~ India and Democratic 
Republic of Vietnam. (XXIX-
2-8-73), 53. 

E.ifect of Cut in Current years 
Budget on Rural Health Scheme 
(>CXJC-20-B-73), 162-63. 

Effect of rising prices of essential 
commodities on Fifth Plan. 
(XXIX--25-7-'13), '1-18. 

Fresh Trade Agreement between 
India and Bangladesh. <XXIX-
27-7-73), 78-79. 

Geological survey of Keraia for 
Iron ore and Bauxite DepO.itll 
(XXIX-2-8-72), 10S-0i-

Gherao of Vice-Chancellor of Ja-
waharlal Nehru University (XXX 
13-8-73). 120-22. 

Grant of Pension to Freedom FiJh-
ters. (XXIX-25-7-'13), 9O-K.. 

House site for landless poor in 
villages. (XXIX-23-7-'13), 158. 

Improvement in functioning of and 
safety in nationalised mines 
(XXIX-26-'1-73), 150. 

Indo-Italian Collaboration. (XXX-
8-8-'13), 105. 

Labour-Management relations in 
Atalam State Farm, K.erala 
(XXIX~-'1-'13). 5'1. 

Loss of production of Ingot Steel 
and J'iDfshed Steel in Steel Plants 
due to Power shortace (XXX-
9-8-73), 31-32. 

National Water Policy. (XXIX-
31-7-13), 82-83. 

New Railway Line between Cape 
and Trivandrum and conversion 
of Trivandrum and conversion 
of Trivandrum-ErDakuHun line 
into Broad Gaup (XXIX-
M-'1-'1I), 98. 



CBANDRAwAN. SKale. It.-coIIlil. 
R .... Bem "Anu Build 1q' by th, 
OU Bioh Cotmtrlea in Weat Aeia." 
(~'lI.). lIS'"'" 

'~ewB-lteln captioiled 'Asia '12 wri-
ters. ~ from pillar to Post 
<x:xt:X-I-8-93), 91)..81. 
Newi-i'tem "One Killion tod4lera 
die due to lIIalnutritlon" (XXIX 
3O-'1-"l!). 2M. 

News item captioned ''Police PoIted 
as AMU open tocia,y." cxxx-
6-a..'13), 116. 

Newa Report captioned "'Sha;r' Wal-
, laee)fyatery cleepeb8" (XXlX-

2&-'1-'13), 116. 
News item Capt.ionecI "'\Vlrepulliq 

Be1UndAdmts.1aa." (xxx.-
t-:S-'13). 61-52-

Non-:Declaraticm' Of Amrit Bazar 
, Patrika and .Jugantar Group 01 

newspapers as Class I News pa-
penI' by Management. (XXXI-
30-&.'13), 6S-GI. 

Obsolete and out dated Unarmed 
SUpei ecmstellatioaa Ulledill !fa., 
eXXXI-U..a..'1I), 1fl. 

Ordinance em NatioDalJletioD ,of 
,J'weip Owned PJazdatioD in 

Xert.1a. (XXIX-25-7-'iS), 102-
03. " 

Plaimm, lIinistv's visit, ~ Roma-
nia. (XXIX-2·B--13), ~. 

. PreclIlcm lJlsiruinent, paper.and 
Tyre :Fa~tories in lCeraIa. (XXIX 
;t5-'l-D). 100.;01. 

Piess comments on Youth again.'1t 
Famine Programme (XXIX-

'30-7-'13), 205. 

~1 tor Oft' ... ho~' d.ri1tfua in 
, £lerala Coait 'XXIX~~'1-:78)! 

91. 
PropOsal to ax 'Uniform aM. contrOl-

led prieea for Edible on.. fnthe 
,eountr.y (JCtX-l'1.a..23), JfG-8'7. 
tn. ' 

ProPosal to pee the ~e8' of eJoth 
(~-a:..'n), ifO..81~ , 
Re~ unemployed pelIOn!! J! 

(XX!X-26-"1-'l3), lf9.SO: 

CHANDRAPPAN, smile; K.~ODtd; 
!tepJesentaticm to P. R. G. Of sOuth 

Vietnam and'~ Slhanouk'a 
Government ill ~e at' NOD-
Aligned Nations' coDfereilce in 
Al£len (JQCC-9-S-'13) i "'70-

Retirement of former Chief JUstice 
of K~la High coUrt (XXIX-
34-'1-73), 95. 

Rise in prices of Essential COmmo-
dities (XXIX..;...2'7-'1-'13), n;.73. 

Rile in Price of' Gold <XXXl-
31-8..'13), 121-28. 

'Safeguards for LinguIstiC ~itjes 
,(XXIX-I-B-73), 37-38. ' 

Scheme to j)ght air and ",at«, pol-
lutioo in bi, clUeS. ' <XXX-
20-8-73), 162. 

Sebeme to proteet 'Tiger in,· Wynad. 
, Kerala. (XXX.;.;e.S-'73). 83. 
Seffin, up of 1rlarine Biololical 

Station ()f the 'Zoological ·Surwy 
of India. (XXX...;.s-8-73), 104-05. 

SettiD.c ,up of a :regional passpon 
Omee in Kerala (XXIX:.-26-1~'13), 
151)..51. 

Speedy disposal ofappUeat1onl io.r 
Grant of Pension to Freedom 
1lIhter. (XXIX-I-B.-'18). 96-81; 

SubmissiQll of Report by 'Talk 
Force on T8ke over of Siek Tea 
Gardens (XXIX~78). 26-10. 

ntanium complex in Kerm (XXIX 
-l..a.'7B), ~ • 

UNCTAD'lstudy on Ddt Service 
payments by Developlq CUlmtry' 
(XXX-17-a..7S), 166. ' 

Vtcatleiea at Judges in Supreme 
Court (~'1""'73, 181 .. 0. 

Vidt ofDaeca by a $pectaI' J:mlI.. 
sary of Prin Miftidel'. (XXIX-
a;.a..'fI). 108. ' ' 

Working of Labour-BmpJOyeas-.. 
'tatiolls bl' J'anM ,aWl '1»7 "State 
J'arms Corpotaf:IoD eXXX-
la.;e..U),t18-l1l ' 
~_ ~onID.a, ,f;DJIdWOpI 

in lte.rala (RAft Dis.) (XXXI...;. 
27-8-73). 11--68, 357-A. 

:pne1opment of N'ucIe.r "Weapon. 
" tor nefenee Of the' f;:Q\lJdJli (BAH 

D1c.) {XXXJ-;;:4-~';'''l8),m:'83, ,-----



-.~--------
CHANnRAPPAN, SHaI C. K.-contd. 

ElIaension ot periOd for receipt ,ot 
applicationa fOr grant of pension 
to Freeedom Fighters (HAR Dis.) 
(XXX-22-~73), MI-sB. 

Overtime aUowance paid in varlowl 
Department. ot Central Govern-
ment. (RAlI) (XXXI-29-8-'1I), 

3t3 .. M. 
DePOrted destruction ot wheat 

seeds wolth one crore of rupeea 
by the National Seeds Corpora-
tion (CA) (XXXI-Z8-~'1I), 
J32-H. 

Reported hundred per cent ine:rease 
in the price of nylon and art!-
ftclal yarn. (CA) (xxa;......;aO-'l. 
73), Z390-4L 

CHANDRASEXHARAPPA VDRA-
BASAPPA. SHRI T. V.: 

Investment made by Institutional 
Financial Institutions in Deve-
lOpment of Industries iD K7s0re. 
(XXXI-U.~73). 206. 

lrIysore State (Alteration ot Name) 
Bill coDSid. (XXlX--2'I-'l.'7I), 
284-86. 

CHANDRIKA PRASAD, SHRI: 
Additional tuDd$ tw famiDe bit 

States durinl Fourth Plan 
(XXX--8-6-'I3), 10-11. 

Commi1tee to study the reeommen-
datio.ns of Bhagwatj Committee. 
(XXXI-29-S-'13), 89. 

Communication satellite programme 
during Filth Plan. (XXX-22-B-
'13). 180-8l. 

Construction of Bridge ACross 
,Galtga for connecting Ballia and 
Buxar. (XXX-20-8-'I3), 101·1. 

Drought conditioDSiD the country 
(XXXI--6-~73), 194-95. 

Entitlement o! Class for Travel~ 
:by Railway Employees on Aboli-
tion Of Second Class Compart-
ments (XXIX--44-'1-'I3). 110. 

Keport of Enquiry COJDJDtlsiQll on 
Bbarat Sevak Samaj. (XXX-
2O-~'13), 1OG-101. 

Fixing Prices of Cotton (XXX-
10-8-73), 108-07. 

CHANDlUKA PRASAD SHRI-contd. 
Health Department of UttarPra-

desh. (XXX-20-8-'l3l, 100. 
Impletnentation of Development 
~es of Rilly areu in UP. 
(XXX-22-8-73), 181. 

lDauguration of Government-Ma-
naged Kill ANOdatiOll. (XXX-
2a-.8-73), 76-77. 

Increase in Prices of FiDe and 
Superfine cloth. (XXX-lO-8-73), 
I04-0S. . 

Jobs BUffered and, ProAt earned by 
Teztile M.Ws as a result of '1ma-
:tion of New Prices for cloth 
during November, 19"12. (XXX-
17-8-73), 95-96. 

Non-Availability of Coal in U.P. 
in the Months of May and June 
1972 (XXX-l6-'1-'l3), 57-s8. 

Nwnber of Coarse doth shops 
opened in Rural Areas by Tex-
tile Corporation, (XXX-I0-8-73), 
106. 

Profit earned and lOSs au.lIered by 
Textile Il:illa in Private 8nd Pub-
lic Sectors due to imposition of 
control on yarn (XXX-IO-8-73), 
lOS-OS. 

Rile in Price of Commodities of 
daily use in U. P. (XXXI-al-B-
73), 5B. 

Rise in Price of Fertiliser (XXXI-
27-8-73), '11. 

Sale Of Imported Articles In • sho~ 
in Vasant Vibar, New Delhi. 
(XXXI-24-B-73), ]41. 

Staff m Personnel Department of 
North Eastern Railway (XXX-
7-8-73), 48. 

Survey to ~tat.t Water-Transpor( 
from Patna to AyodhYa in Gha-
gra River. (XXX-... 8-'l3), 38-
39. 

Water Transport Scheme from 
Patna to Ghazipur and Paw to 
Allahabad (XXX-20_B-'l3), 101. 

Current strike, situation inRall-
ways (Dis.) <XXX--8,-8-73), 
3'18-80; 



CHANDRIKA PRASAD SHRl~ontcL 
D. S. G. (General) 1973-74 (xxx-

13-8-73), 292--95. 
Extension of period for receipt of 

Applications for grant of Pension 
to Freedom Fighters (BAH Dis.) 
(XXX-:a-8-73>, 351-52. 

Flood situation in the country (Dis.) 
(XXX!-3-9-73), 162-63. 

Proclamation in rela tion to Uttar 
Pracksh (Res.) (XXX-8-B-"), 
361--65. 

Reported atrocities on Harijans in 
varlow parts of the country 
(Dis.) XXXI-23_6-73), 329-32-

Supplementary Demands for Grants 
(Railways) 1973-74; General 

Discussion (XXXI-23-8-'13,) 261-
63. 

Uttar Pradesh State Legialature 
(Delegation of Powers) Bill: 
Consid CXXX-20-B_ 73,) 3{}7 -08. 

CHATTERJEE, 8HRI SOMNATR: 

Amount of uninwested money lying 
in suspense in the deposit ac-
count of LIC (XXIX-3-8-73) , 
12. 

Assistance for constructioo of Bri-
dge over River Damoclar .. t Sadar 
Ghat near Burdwan. (XX'X-
20-8-73). 123. 

cases pending the HiIh Courts. 
(XXIX-31-'1.73), 105. 

Continuation of Emereeuq in the 
country. (XXX-22-8-73), 61. 

J0b6 Wst by worken in Wea\ Ben-
,a1 in RetreDclUDent cloaure and 
look-out Factories and Industrial 
Eatabli.hments (XXXl-23-8-'13). 
171. 

Report of Judicial CmnmiaMa OIl 
the c:rub of Indian AirUDa B0-
eing 737 Aircraft. on 31at Ma7. 
1m (XXlX-2'7_'1M"lJ), 25",38. 

SIepe to chec:k smUflliDl crt wat-
eMs into 1nctia (~"''7I), 
21J. 

VaC4lDCiea ill variou, Hitb c:oura 
(~1.'1-73), 140, 

CHATTERJEE, 8HRI SOMNATH-
eontd. 
Code of criminal Procedure Rill 

oonsid. cl. (XXXl-1-9-73), 8-9. 
57--60. 84-85, 93-194. (XXXI.,.... 
3-9.73)., 65-119, 185. 

Coking and Kon-Coking Coal 
Mines (Nation&li.sation) Amend-
ment Bill: ·Consid. d. <XXXI-
4-9-73), 4f-51. 

Constitution (Amendment) Bil1-
Ne£'ltived. (Substitution of article 
335) by Shri C. T. Dhanda.pani 
conald (XXIX-27-7-73), 309-10, 
313-15, 323. 

Constitution (Amendment) BUt 
(AmeDdment of article 1M) btl 
Shri Atal Billari Vajpallee COD-
aid. (XXXl-24-8-73), 341-45. 

Foreign Exchange Regulation BID 
consid. as reported. by J. C. 
(XXXI-27-8-71), 24r.-5l. 295. 

Netaji National Academy Bill by 
8bri Samar Guha consid. (xxx-
10-8-'13), 303-05. 

Ownerahip of Newspapers and 
NeWl! Agencies (Res) (XXDC-
3-8-73), 328, (XXX-17-8-73). 
281--87. 

CBA'M'OPADHAYA PROF. D. P.: 
Debatu 

Release Price of Sta.inkss Steel 
Sheets imported throu,h J4MTC 
(RAB Dis.) (XXX-13-8-73), 

353-58. 
Reported bundred per cent intT-

in the price of nylon and .u-t1fl-
cial yarn. (CA) XXIX-30-7-73>, 
217-21, 227-31, 213-34, 23'1-39. 
241-42-

Statutory control on cotton yam 
(8tt) (XXX-8-8-'lS), 255-61. 

CHAUDBAlU, SHRI Al4ARSINH: 
Loan ,Iven by Nationalised BanD 

to penons in Gujarat . Diatrid 
haviDg Jell than Five BlIhas of 
land (XXX1-2f-8-'1!). 181. 

Post omce BUUdtn, in Piara, m... 
kid Bunt (XXXl-29...a..73). 85. 
ProviaioD of PubUc can oalce at 
Saputara atrtn.,.,.. GtQarat 
(XXXJ-..,29.8-73), II. 



CHAUDHRY, 
contd. 

SHRI ISHWAR-

Telephone Connecticms in Sural 
<XXXI-211-8-73), 84. 

CHAUDHARY, SHRI NlTIRAJ 
SL~GH; 

Debate, 
Bye-elections to Parliament and 

State Legislatures (Statement 
under Direction 115) (XXXI-
21-8-'1S), 202-03. 

Unusual delay in holding by-elec-
tions to Lot Sabba and 27 M-

sembly seats (CA) (XXX-6-8-
73), 228-34, 240-41, 248-51, 
258-59. 

CHAUDHRY, SURI ISHWAR; 
Allegations against a SeDior Lady 

Official of I. T. D. C. <XXXI-
31-7-73), 114. 

Amount due to or received by the 
Members of Evaluation Com-
mittee of the Ministry of Law 
(~--28-8-73), 158. 

Application for inStallation of Te-
lep~one connections in BhaCalpur 
(XXIX-I-8-73), 138. 

Article regardinl Activities of 
I.T.D.C. Management (lCXXI-
3I-8-'1S), 110-11. 

Audit Deptt. Employees OIl. Depu-
tation flo D.DA. (XXX-13-8-
73), 72-73. 

Automatic Telephone Exchange in 
Bhagalpur district of Bihar 
(XXIX-1-8-73), 135-38. 

Ban OD foreign ;tours performed bY 
Ministers (XXIX-I-8-73), 136-
37. 

Demand b7 llakeva Jladhyamik 
Kala Shikshak Sangh, Delhi, 
(XXX-8-8-'1S) , M. 

Demand for Increase in Prices of 
Cliarette. and soaps (XXIX-
27-7.73), 98. 

Demand for opeain, new c:ollettel 
in Trans-Jamuna Area (XXlX-
30-'7-'1S), 118. 

DepartmeDtal Promotion of AIIIa-
tant Provident CommiHigne!' 
Grade I, (XXXI--80-8-'1S). 89-90. 

Diapari\7 lD iDeomes of PUD.tab aDeS 
Bihar (XXX-8-8-'73).· 82. 

345' '-CHAUDHURY. SHRI lSHWAR-
colltd. 
DisPQsal ot PI-48O. (XXIX 27-7-

'/'3). 35. 
Drawing Teachen; Grade in Delhi 

Schools. (XXX-6-8-'74), 55. 
Electrification of Villages in Bihar 

(XXIX--24-7-'13). Ill. 
Export of Coaches to Zambia dur-

ing 1973-74. (XXX-7-8-73). 111. 
Grant of Pension to Freedom J'ilh-

ten trom Bihar. <XXIX-2>':-
73), 107. 

Home Delivery of Milk by Delpi 
1IIilk Scheme. (XXX-20-!l-73>, 
14. 

Increase in Overtime 'M.Irk in Re-
serve Bank ot India (XXIX-3-
8-73), 122. 

Instrument landing system and 
aurveUlance Radar at Palam Air-
PQrt (XXX-IO-8-73), 52-53. 

Issue of conceuional Passes for 
Students going for study to Sane-
pat and Ghaziabad (XXXI--27 -8-
73), 58. 

Issue of licences to Pharmaceuti-
cals firm of Madhya Pradesh for 
imPOrt of Chemicals (XXXI-
28-8-73), 100. 

Loans Advanced by Financial Ins-
titutions to Maruti Ltd. (XXIX-
3-8-73), 124-

Manager of Duty Free shop at 
Bombay arrested by Customa for 
illicit posseasion of Foreign Ex-
chanp and Duty Free Goom. 
(XXXI--81-8-73>, 111. 

Manufacture of railway wheels at 
Durgapur Steel Plant (XXIX-
6-7-73). IM-85. 

Objection raised by LIC Claas 1 
ollleen' Assaociation in regard to-
sale of Hughes Road Plot at 
Bombay (XXXI--26-8-73 > , 1%'7. 

Observance of Tok& strike by .Em--
ployees of. nationalised BaDka in 
Cbandiprb in sympathy with the 
Bmplo,ees of Bulk of Barod&. 
(XXX-Io-l-'13), la-aD. 



,CHAUDHRY, SHlU lSHWAB-eontd. 
Proposal made by Federation of 

LIC Class I OfBcers' Associatiol) 
Re. opezUnc of More Oftlees in 
Northern Zone. (XXXI-a4-8-7S). 
128. 

Proposed ~ by LIC o8iI;:era CD 
Pay lsatle (XXXI~8,.73), 127. 

Revision fDr EIlbancement of N1ary 
of Chairman and Manali~ Di· 
redor of LT.D.C. (XXXI-.11..a.. 
'13), 111. 

Settlement of Demands of I.T.D.C. 
Employees Union (XXXX..:..a1-B-
73), I1J..ll. 

Shortage of Bullocks in Drought 
Affected areae CXXIX--30-7-73), 
116. 

Shortage of Cement (XX1X-25.'1· 
73), 111·12. 

Shortage of Raw Material. in Small 
Seale lD4ustriea, Bihar. (XXIX-
25-7,..13), 108-10. 

Special Bus service from Central 
Secretariat 14 Dev N .... 
(XXIlt-3O--?-73), 11'1. 

Supply of Buaea to Uganda 
<XXlX-27';7.73), M. 

Supply of .Cement to Bihar (XXIX 
-25-'1.73), 106-0'1. 

Water. supply hqur in KaU MMjid 
area (XXX-6-8-'l3), 196-96. 

Debates 
'Certain chargs a.p.1nst. a CeIl-

ttial Minister in the Deport or 
&t.imatu Committee of Bihar 
.AalembJy (XXXI-27..8.74). 108. 

D.G. (0:I".asa) 1973-74 (XXlX-
25.7-73), 342-46. 

)le. . Drouebt and Scarcity Condi-
Uou isl Bihar <XXIX-8~'1-73), 
223-24. 

Reported 1aree scale .adulteration 
of foodstuft in Delb1 (CA) 
(XX'X 11-'1·73). 212. 

CBA.U1JJWlU. SBIU '1"JUD1B: BaDeI..... ~ reo .COD8trUO-
tIGD (/l J\ia:,e. ·BureIe·OQI' 
tbe Gap (1[X1'!'-81-'M'3) •. Jft1-
28. 

Compensatfocl for ~ of Defee-
tige c..-11ar TelephoDe Zs-
dlante ~t (x:xm-t.., 
'13), lQ.;84. 

CBOUDHURI. SBRI TBIDIB-contd. 
Complaint. about ViolatiQrl of 

CompuUew Act aPiDst . the 
Ferro "Alloys Col'poration Ltd. 
(XXIX-31';7-'73). 129-30. . 

Decline in Industrial Produc:t1on in 
1973 (XXX-a-a..73). 3&-37. 

European Sec:w:ity Couferenoe at 
BeldDki (~73)t I. 

J'ormaUon of Coke AlloCation 
Committee <XXX-l6-8-'ZJ), 
1fJ8.8'1. 

Handing over of Import of I'iIb 
from Bangladesh to Private Sec-
tor (XXIX-30-7.'13), 88. 

t.zanCe of Letter. of lDteDt 1« 
:Manufacture of Scooter. (xxx-
16-8-73), 161-6&. 

Mjnj.ter'. c:U8cuaiona with Private 
Sector Induatriauat. ft. fUll uti-
li8atioD of exlBtlq e.pacity 
(XXX-I8-8-73), 8. 

Protection of Jangipur Barrap OIl 
Bbagtratbi under ~ Bar-
race Project (XXIX-al-'·73). 
129-30. . 

Release of prlceof StaJn1_ Steel 
Sheets imported throuch KMTC 
CXXDt-21-7-'13), 13-1'-

Telephone bcbanp 1IDe Captcltte. 
in Ca~utta. Bombay and Delhi 
(XXX~.73), 210-11. 

Te1ev1siOft Ceatre In c.Jaltta 
(XXIX-I-8-'13). 181 

DebaUs 
COKPA."JIIS (.AKDlDJIBNT) BJU,.: 

EdeDslon or time for ptetIe!ltatioD 
of Report of I.C. (X'X.'f'L-oaf.7-
'l3),2eM1. 

CBAVAN, StmI YESBWA."V'TUO; 

Deb-. 
A,bDonnal lise in prlce$ of elll!nUal 

Commocfitiq (Adj. K> (XXIX-
J3-'1-73), "1~7. 

DecI8iOD at .~ 011 Beport 
of 'J."bk4 Central by. Comznlwloo. 
(8t) (XXXI-.,u..a..7I). a18-a1. 

Direct '1'axea (~) Bt11: 
Int.(XXXl-3-o..'13), 33. 



CHAV AN, SHIU YESHWANTllAO-
ccmtd. 

Foreign ExchBDJe Beplation Bill 
consid. as reported by 1. C. 
(XXXI--27..s~73), W-95 .. 
Consicl. as reported by J. C. 
(XXXI-24-8-73l, 260-70. 

Conaid. Cl (XXXI-27-8-73), 291 
--310. 
Motion to pass as amended 

(XXXI--27..s-'13), 311, 323-M. 
(kant at Add1tiooal DeameIs Allow-

ance to Central Government Em-
ployees (St.) (XXXI--5-9-'13) , 
34-35. 

Non,.functionJDg of baJ1ka in K.erala 
(Rule 3'17) (XXX~73). 2'10-
71. 

RePOrted fraUd in the Bank at 
Baroda. Bombay (CA') acca-
24-8-'13), 225-37. 

Report of the Third Central Pa7 
Commission (DW) (XXX-16-8-
n),383-86. 

Jteserve Bank of India (Amend-
ment) BID, coDBid. (XXXl-27-8-
73), 324-26. 
Motion to pass (XXXI-2'1-8-73), 
328. 

CHAVDA, SHRI It. 5.: 

Action taken &gai.nst the drug ma-
. D~uring firma for unautboria-

eel production (~4-'l-'13). 
45. 

. <:.O.B. Licences issued to Drug 
ma.nufacturing firm with Foreign 
equity exceeding 25 per cent 
(XXIX-24-'1-73). 43. 

C.O.B. Licences issUed to whoUy in-
digenous· Drug manufaeturiDg 
units <XX!X--31-'l-7S). 68-69. 

Criteria for Imposing Ban on ImPOrt 
of Drugs (XXX-l'f-8-'13), 49. 

Dilution ot Foreign.. Equity by 
Foreign Firms (XXX-lo-B-'13). 
58-59. . 

morts made to maximise Coal pro-
duction and streamline its ctiBtri-
button (XXIX-26-7-73), 9, 

.J'irma with moretban 25 IK!rceDt 
foreiJD equity opting for para 14 
of. the ])rup (~iee t'ODtro1) 
Order, 19'10 (XXX-'1-S-'l31. 54-
55. I 
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CHAVDA, SHRI K. S.-contd. 
F~ign excilange SPEnt on import 

of Analgin supplied to Mis Hoechst 
Pharmaceuticals Ltd. (XXIX-
31-'1-73), III-52. 

Import of Drugs (XXXI-28-8-73), 
18-11. 

bport of Foodgrains during 19'13 
(XXIX-23-7-73), ~2-'53. 

laue of C.O.B. Ucences to Drug 
manufacturing frme for items not 
actually produced by them 
(XXIX-31-7-73), 29-30. 

IIsue of C.O.B. Licences to. Firms 
havJng Foreign equity CXXIX-
H-7-'7S). 93. 

Leakage of Foreign Exchange (XXX 
-10-8-73), 33. 

Permiasion letter. issUed to Drug 
ManufaeturlDg Firma without&Pe-
cifyin, the capacity (XXXl-28-
s,;.73), 186. 

Permission letters issued without 
legal bac~g to Drug Manufac~ 
turing Firms (XXIX--31-7-7S), 
51. 

ProductJon of certain items by .Drug 
manufacturing firms on the Au-
thority of· permlalon letters 
(XXIX--31-7-73), 69. 

Profttabillty of Mis PfIzer L1d., as mown in its annual accounts and 
balance sheet for 1971-72 (XXX-
7-8-73), 57 . 

Proposal to present separate report 
for the Nomadic and other Tribes 
(XXIX-25-7-73). In. 

Receipt of applications for C.O.B. 
Licences from Drug Manufactur-
btg Units (X'XI:X--34-'l-73), 93. 

Recommendation. of the Bureau of 
Industrial costs and Prices for 
Lowering of MarJE. Up of l!'s!en-
tial and Non-Essential Drugs 
(XXX-7-8-'3), Mo-85. 

BeQuest b, G.ujarat-Irlaharashtra 
and Myeore for' lifting ban on in-
ter-State Movement Of . Course 
Grains (XXIX-23-7-73), 112. 

Review of the· work$ng of Drugs 
(PriCe Control) Order, 1870 
(XXX!-28-8-'1S). 165. 



CHAVDA, SRRI K. S.- contd. 
Treatment accorded to O.P.P.L 

Vis-a-trio.! I.D.M.A. CXXXI-28-8-
73), 53 

Unauthorised production by foreign 
drug man~euring firma 
(XXIX-24-7·73), 44-

Unauthorised production of Drugs 
by eome Drug Firms (XXXI-
28-8-73), 1M.. 

Debates 
Abnormal rise in prices at eaaential 

commodities (Adj. M) <XXIX-
23-7-'13>. 437. 

C.OA licence. to Drne J4aDut.actur-
ing firms (HAH Dia). 35i. 38a-e'1. 
369-70, 373, 377. 

Certain cilarPa against. Central 
lIlinister in tbe Report of Em-
mate" Committee at Bihar A.em-
bly (XXXI~'l-8-73), 212. 

COMtitution (Amendment) Bill-
Negatived. 
(Substitution ot article 335) by 
Shri C. T. Dhandapani cou.id.. 
(XXIX-27-7-'13), 313. 318. 

Re. Public agitation tor tr~ of 
Sholapur DiviliDa from South 
Central to Centra} Railway (XXXI 
5-9-73), 65. 

Recruitment of Xinoritiea for jot. 
on the Railways (Di.s.) (XXIX-
31-7-73), ~2. 

Report of the Third Central Pay 
Commi.-tm (DiI) (XXX-11-8-
73). 337~9. 

Reported atrocitiea on Harijaa. in 
various pan. of the countr, (Dia) 
(XXXI-23-8-73), 353-5&. 

.Reported Befual by Port and Dock 
Workers' FederatiOn to load rice 
and Jl'OUDdnata OD .. ~ bouad 
for forelen countriea (CA) (XXX 
-7-8-'13), m-H. 

CHAWLA, SHRI AKAB NATa: 
Production 1a. .wIered by HAL. 

durin. 19'11-'11 and 1sm-7I 
(XXXl-'O-8-'1I), lQO.......Oa. 

Proposal to produce short m.m. l*-
ed on Epics tor Teleca8t <XXXl-
29-3-73). ttl. 

CHAWLA, SHRI AMAR NATH-
contd. 
Scooter Manufacturing Plant in 

Delhi (XXXI-3G-8-73). 72-73. 
Setting up TVUltita in States in col-

laboration with Electronics Cor-
poration of India (XXXX-a...a-
'13), 18'1. 

Shoddy Mills lacina c:loaure for 
want of Raw Material (XXJO.-
3l..a..'I3), 38-39. 

Two w~ler scooter's in Delhi 
<XXXI-27.8-'1I), 116. 

CHELLACHANI, SHRI A. K.: 

ease. pending before Income-tax 
Appellate Tribunals (XXXl~ 
8-73), '"-

CHIKltABUGAIAH, SHRI K.: 

Debatq 

Mysore State (Alteration of Name) 
Bill, conaid. (XXlX-17-7-73), 

Z93-K. 

Peasant Doclunl (Rea.) (XXlX-3-
8-'13), 306-07. 

CHlTTlBABll, SBRl C.: 

Allocation of Foreign Exchange to< 
the P.rod~ of PUm Ulqam 
Sutrum Valihan (XXIX-3-8-
'13), IM-tJ$. 

Aneara at Taxes apinat FUm Pe0-
ple of. Tamil Nadu (XXIX-I-B-
'lJ), 188-17. 

Arear. 01 Tau. apiDat Film Stars 
(XXIX~-I-'13). 18&-88. 

New Oedaion of foreip badI in 
IDdia reprd.ing Savinal Bank 
Aceowlt 8D4 l'Ded Depcda 
(XXX-17.3-1I). 29-30. 

Baia OD &be bouHI 01 Film Stuw 
in Kadru aDd BcmbQ' (xxx-
10-3-73), 15NO. 
~ of za-emaqency Com-

mi8IioD OfIIcera III the Clerical 
Staff of P'wQab NatioDal BaDk 
I:I:r other membera of &taft (XXXI 
-II ..... .,,) • ., ..... 



CHITTIBABU. SHRI C.-contd. 
Debate, 

Continuance at Proclamation in rea.-
pect at Orissa (Res.) (XXX-22-
8-73), 24f..-47. 

Foreign Exchange Regulation Blll 
Coneid. as reported by J.C. (XXXI 

24-8-73), 282-91. 
CHOUDHURY, SHRr MOINUL 

!!AQUE: 

meet ot riIm, pricea of esRDtial 
eommodiUes OD. ruth Plan (XXIX 
-25-7-13), 17. 

Fair reprehRntatioa to MbloriHes 
and Harije. ill Bailwq .lobe 
CXXIX-24-7-73), 11-31. 

Debate. 

Recruitment ot KiDoritiei for jobll 
on tIlre Raliways (Dis.) (XX!X-
31-7-73), 284-90. 

CHOWHAN, SHlU BRARAT SINGH: 
Calling of candidates against whom 

cases of Misconduct are pending 
for written teat for Post of 
Parcel Clerks in Delhi Division 
(Northern Railway) (XXX-7-8-
73), 191. 

Implementation of the Report of 
Gajendragadkar Inquiry Com-
mittee on I.CAR. (XXX-l3-8-
"l3), 151-52. 

Be-sellin, of Tic:kets at Ghaziabad. 
Muradnagar aDd Modinacar 
(Northern Railway) (XXlX-3I-
7-73,) 183. 

Power Stlorta,e in Delhi HosPitaJa 
(XXX-2o-a-.78), 170-71. 

P:ropoaal for c:lean and _dent Ad-
miniatration in I.C.A.R. (XXX-
13-8-73), 1110-111. 

Reorganisation of Reaeareb aide 
ltaff of ICAR on the baaie of old 
plan pending decision on Report 
of Gajendragadkar Enquiry Com-
mittee (XXX-13 .... 7a). lU-n. 

Debate. 
National Co-operative Development 

Corporation (Amendment) Bill 
Couid. (XX!X-e'l-73). 318-18. 

'0' 
DAGA, SHRI M. C. : 
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Acceptance at Code of Discipline 
and InduStrial Peace ResolUtion 
by Employe1'S and Trade Unions 
(XXX--9-8.73), 118-19. 

Aircraft landing facilities in Delhi 
(XXDt-27-7-73), 201-02. 

Allotment of Steel to larme~ pro-
curing wheat trom them (XXX-
9-8-73), 119-20. 

AmOllnt invested in Heav1 Electri-
cal Equipment Plant, Hardwar 
CXXIX-28-7-7a), 1311-38. 

Amount spent, on Indian 'students 
to Russia and Russian students to 
India (XXX-8.8-73), 79-81. 

Appointment ot a High Power com-
mittee to review the working ot 
NCC (XXXI-23-8-73), 146. 

Arrangements tor announcements 
on Mike at Karwar Junction 
Station. CXXIX--31-7-7a), 158. 

Basis for opening and closing of 
Post Offices in villages. (XXX-
8-8-73), 133--38. 

BeneAt to tarmers from Nationa-
lised Banks. (XXXI-24-8-73), 
100. 

Book published and publicised 
to give encouragement to Small 
Industries (XXIX 1-8-73), 169-70 

Bangling of Stationery Worth Rs. 
40 lakha in New Delhi Branch of 
State Bank Of India. <XXIX-
2'1-7-'13), 200-01. 

Buses by co-operative societies in 
Delhi (XXXI-27-8-73) •. 1'13. 

Caaesinvestipted by CSI under 
Corruption EradIcation Drive 
during 1972.73 (XXXI-29-8-73). 
135. 

Check on consumption ot Opium 
by Opium addJcts (XXX-
10-8-'13). 56-57. 

CoUec:torate of Cent.rellCxcise for 
Orissa (XXIX-3-8-'I3). 189-70. 

Compensation to persona 1dlled. ill 
D.T.C. Bus accident on 9th June, 
19'13. (XXX-20-8-'13). 95-116. 
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DAGA, SBBI M. C. eontd. 
Compilation of All In~ WorkiQg 

Clau CoDSUZDer's Price Index. 
(XXXI-3O-8-73), 65-66. 

Condition of Domestic Servanta. 
(XXXI--ao-B-'IJ), lu-..a. 

Constlt.1dion aDd terma of refereDce 
of the Board of Indian AirUn. 
CXXIX.-3-8-'l3), 169-'10. 

CGDsumption of Opium in India 
(XXXI-31..a-73), M. 

Criteria fOr Payment. Of Compeasa-
tion to passengers Jnvolved in Air 
acc:.idents during 1973. (XXXI-
24-8-'13), 9'1. 

Deemeu allowance to the workfra 
Or Kabalumi KWa Co. Ltd. 
Beawer (XXlX-I-8-'I3). 70-'11. 

Delll7 in impc)rt of food&rains. 
(XXX-&-8-'lJ), 200. 

Demand for ban on exhibit.tnc the 
movie 'Prabhat' (XXIX-25-7-
'131, 41. 

Detection of Unauthorised tele-
phone eal1a at Pali (RaJasthaD) 
(XXX-8-8-'13), M.. 

DevelopJDent of Pall' Diatr1c:t in 
Rajasthan. (XXDt--a-7.7J). 
80-81. 

Difference between the recOJDlDeD-
dation made on legal aid. loth. 
poor by La", Commtssiou and 
Cosnmlttee OD legal aid to the 
poor <XXX-'I-8.73), 60-62-

Differelloe in .quantity of wheat 
supplied per head in villa,. and 
Municipal areas .(XXDt--a-'l-'lI 
194. 

D1scretionarygrant. (XXXl-
29-8-'13). 137. 

. Disparity in income (XXX...:a-8-'l3 
IS1·33~ 

Enquiry reports on three a~enta 
near Palam Airport. (XXIX-
.2'1-7-'13). 202-0l. 

Expenditlcms settlement of lftdlJloo 
trial Disputes (XXX 16-8-'78), '10 
~t1ft burred on N&Ucmal 

BuildDlga Oi'lBDisation New 
Delhi an4tbe Central Bui14JDI 
Researt.b IMtltue, Boorkee 
(XXXI--2'1-8-'13). 1'18. 

DAG". SBRI M. c. Clontd. 
Expenditure on admiJUatratiOD of 

eleven Corporations of CODmlerce 
Ministry exx::IX,..-a-8-'l3), 1711-71. 

ExpenditUl'e on Ayurvedlc 1)"1-
teal (XXX-lS-B-'l3), 221-28. 

Expenditure on Family Plann1n& 
Programme (XXlX--30-'l-'lI). 
195.. 

EKpenditure on Heav,o Power 
Equipment Plant, Byderabad 
(XXX-I6-8-'I3). t08. 

1Zpendltu!e CD staff In Indian HIP 
Commjnion, U. It. (XXXI-
30-8-'13), IG. 

Expenditure on the worldq of 
Gl'OUDd Water Depal'tment 
(XXXI--2'7-B-'l3), 1'18. 

Jb:ports during 19'13-'1. as c0m-
pared to ID'lL'18. (XXX-l'l-B-
,,>, 108-09. 

:kport obligation in lieu Of Import 
UceDCta for capital pod&. 
(x:xn~'lI). 96. 

I'.cilltlea to shop emplonea (XXX 
9.8-'lI), 1'18-'19. 

"dare of Central lnteWpnce to 
report Vo1IbIe brewiDa in PAC 
Of U.P. (XXIX-I-8-'I3). 1211. 

Fifth meetioS of National Arbitra· 
tion Promotion Board. (XXDt-
z-a-73). 115-16. 

Financial uaIItaDce to landl .... 
workers to conatruct hO\JJla lD 
Bajastha.D. (XXX-6-8-13), 117-
n. 

FoodgraiDs provided to BajuthU 
durin, 11m. (~8·'1S). 187 

Formulation of • scheme to speed 
up pace of progress on Raj~ 
canal. (XXXI-28-8.13), 1..;.6 • 

Fram1Dc Of service .Ac:t for Central 
Gon. Emplc7,yees (XXIX-I-B-
'13, 1'10-'11. ' 

Hindi Books· published in lOuth 
Ipote4 <XXOt--30-'1-73), 106. 

Bou.es const:l:'l1decJ with the help 
of HUDCO. (XXX-20-8-'lI), 
2M. 

BoUl4!lt fDrlabour In PaU (Raj .... 
than) <xxnt-z..8.'18), llit . 



DAGA, SHRI II. C. contd. 
Implementation of Major Irrigation 

Schemes Of Rajastban. . (XXXI-
28-8-73). 104. 

Import of Crude Oil from 
(XXIX-31-7-73), 158. 

Iraq, Kuwait and Saudi Arabia 
·lmport of :Raw Material for the 
ExpansIon of Industries during 
1171-'14 (:x:xJX.-3..;8-'13). '10-'1~. 

Increase In Balt1ng Time of Trains 
at FalDa Station (XXX-7-8-'13). 
2.12-11. 

Inquiry into Artiele sef7.ed from 
Bal7ogeshwar. (XXX-24-8-'13), 
22. 

Investment in Steel Industry 
(XXX-lS-8-73), 105-06. 

Jobs undertaken by NIDC, (XXXI 
-29-8-13), 136. 

Legislation on National Water 
Scheme (XXIX-31-7-73), 119-20. 

Loss of life aDd property due to 
Communal riots in Sader Bazar, 
1)e1h1 <XXIX- 1-8-73), 186. 

Manufacture of Machbles used in 
Cement Production (XXXI--23-
8-73), 147-48. 

l4ilitar7 Training to citizeDa Jiving 
near borders and equipping them 
with .Arms exxx-9-8-13>, 118. 

Model grievance procedure to 
dealt with complaints of workers 
laid down under code of discip-
line (XXIX-28-7.73), 133-34. 

Na~onalisation of transport bet-
ween Karnal and Kachaura. ghllt 
Road (XXX-2O-B-73), 94..95. 

Need and availability of Steel by 
the end of Fifth Five Year Plan 
CXXXI--30-8-73), 141_4.2. 

News' item. captioned corruption 
and Malpractic:ea in children's 
RamaDd Home (XXX-64-73), 
199..200. 

News item entitled "Cities of To-
. morrow". (XXIX--25-7-73), 82-

83. 
NewI-ltem undf!l' the Caption 
. "Ap~ Ii ..... ~XXIX~5-7-

78), M-88 

DAGA, SBRI M. C. contd. 
N'4UDber of vacancies in High 

Courts (XXXI-28-8-73), 103. 
Overtime allowance paid in various 

miniatties and departments of 
Central Government (XXIX-27-
7-73), 199-200. 

Pay of lAS and IPS Officers in 
State. aDd Central Governments 
(XXIX-25-7-73), 88-87. 

Power generation plants and im-
ported equipment. not utilised 
for the last two years (XXXI-
28-8-73), '12. 

Price of coal (XXIX-28-7-73), 
136-38. 

Prosee1ltion of Persons selling Ca-
meat in Black market (XXX-&-
8-73), 140. 

Production, Import8lld distribution. 
of Steel aince 1971 (XXXI.....a-
8-73), 93. 

Proftts earned by Hotels run by 
Indian Railways (XXXI-28-8-
'II), 102-

Progress Of Work on Pong Dam 
(XXIX-31-7-'lS), 155-541. 

Property Mortga&'e aDd 'Own House 
Schemes' <XXXI-24-8-73), 71. 

Proposal to increase price of wheat 
for coming year (XXX-2D-B-
73),3. 

Outlay on Heavy ElectriCal Equip-
ment Plant, Hardwar (XXIX-
3-8-73), 118--20. 

Realisation of lOanS given by Na-
tionalised Banks (XXX-I7-B-
7S), 109-10. 

Recommendations contained in the 
report on Centre-State Relations 
(XXIX~8-73), 137. 

Repatriation of Pak peWs. (XXIX-
2-8-73), 120. 

Requirement and availability of wa-
gootl for tral1SPOrtatlon of food8 
(XXIX--31-7.73), 156-57. 

Requiremellt of different counts of 
yarn by Weavers and Powerlooma 
and its DJaUibu~ (XXIX-27-
7-13),203-05. . 



DAOA, SHRI M. C. -c<mtd. 
Requirements and Production of 

Fertilizer'. (XXX-13-8-13) fit-
70. ' 

Rubbish Dumps causin, health 
hazards in Old Delhi <XXX-20-8-
73), 93-84. 

Scheme for the construction of 
Housell in Private Sector (XXXI 
-27-8-73), 175. 

Scheme for Development of Lib-
rary of Nqari Praeharint 
(XXX-20-8-'13), 35-86. 

Setting up Of J4ini Steel Plants in 
the couatry (XXlX-8-3-1S), 53-M. . 

·Steps to keep places of touri.tta Inte-
rest free from Beaata aad Toutl 
(XXXI-31-8-'13), 37. 

Study of mdustrial relat10Dl byeva-
luation wing (XXIX-26-7-'1S), 
134-H. 

Supply of Cement to Rajasthan 
(XXX-8-8-73), 131-39. 

Supply of Cement to Rajutban 
(xxx!-1'l-8-73), 170. 

Supply Of water and e1ec:triclty to 
coaches of various Mail/Express 
Traina (XXIX-31-7-'13), 3-4. 

UtilisaUon of Amounts allocated for 
ImBalion, Power and Industrial 
Development duriDI J'Ourtb Plan 
(XXIX-1-8-73), 168-69. 

Visit to African countries by Kbl-
i8ter Of State in the Ministry of 
1!!xterna1 Atrairs <XXX-IfI-1-
73), 105. 

Debate. 
Agricultural Reftnanee Corporation 

(Amendment Bill): 
Conaid (XXX-1J-8-'13), 21Z-
55. 

<:.O.B. Licerieetl to Orol Jlanu-
faeturinI J'inu (HAIl DIS) 
368-8. 

·Cocle of CtfmIDa] Procedure BIll: 
ConIi4. (XXXI-a-8-11), ·1 __ 
205. 

ConstJt.ut1oD (Ameadment) DIU-
withdrawD tA.meDdmeaa of 
-.veatb lChe4uJe) bT Shri S. C. 
&amanta: 

DAGA, SHRI M. C. -<OIltd. 

Motton to reter to S.C. CXXIX-
27-7-73), 333-M. 

Cu.loma, Gold (Control) and Cen-
tral El:aises and Salt (Amend-
ment) Bill: 
Molion to Pili .. amended 
(XXIX-I-I-73), 287-88. 2M, 
(2-8-73), 305-06. 

D.S.G. (General) lIna_74 (xxx-
13-8-1.), 312-18.. 

Declaration ofpreaent !..Ok Sabha 
as Constituent Aaaembly (Rea.) 
(XXXl-31-8-'13), M3-46. 

Development of Nuclear Weapons 
for Defence of the Country 
(RAB DUi) (XXXl--U-I-'lI), 
37i-80. 

Di8raption of Railway Services due 
. to absentuam by Loco Ru~ 

Staft CAjj N) (XXIX-3-S-73), 
261. 

Employeei' PrOvident P'uIIdI and 
I'emll7 Pea.siOD Fund (Amend-
me!lt) Bill. 

CoIutd. (XXX-lf-8-73), 211-13. 
211. 

l'inandal AllliBtanee fOr lIodem1aa. 
tlon of Pollee Foree In Gujarat 
CRAB DIS.) (XXIX-3-8_'13), 
336-3S. 

Flood situation in the eount:r7 
(Dis.) <XXXI-28-8-'13), 350-51. 
<3-9-'13), 1110..81, 

JDd.iaD RailwQa (Amendmeat) BU1 
CoD8ld. (XXX--6--8-73), 2M-3Ot. 

Xational Co.operatift Develop.. 
mat CorPoraUoD (AmeDdmeIlU 
Bill: 
Could. (XXJX-.-7-13), aO'l-
11.. 

.~l Xatllmal AeadaY Bill b7 
IIIrI .... Gulla: 
ConsicL (XXX ..... 10-8..7S), 28&--o..t.tme aDowaee paid .. ftriOaI 
Department. Of Central GOvern-
..... (BAlI) (XXXI~"'). 
1'11-.,.,. J85-8t. 



DAGA, SBBI M. C.: Contd. 
OwMnbip of New8papen and He". 

Agencies (Res.) (XXIX-3..8-73), 
U8, (XXX-l'1-8-73). 821-23. 

Peuant Doctora-(Ret.) (XXIX-3. 
8-73), 304-08. 

Principles of parity between the 
prices Of manl.\factured arlicles aDd 
agricultural products (BAH) Dis. 
(XXIX-I-8-73), 330-

Report of the Third Central Pay 
Commiuion (Dis.) (XXX-I8-8-
73), 314-22. 

Reported atrocities 00 Harijans in 
various parts of the country (Dis.) 
(XXXI-23-8-73), 34S-53. 

DALBIR SINGH, SHRI: 

Debates 

Correction of answer to U.S.Q. No. 
574S dated 3-4-73), reo alllotment 
of Petrol Filling Stations (XXIX-
31-7-73), 199.200. 

Report of Tari!f Commission on 
price-structure of Beta oxy 
Naptholc Add (XXIX-27.7-73), 
269-70. 

Strike in Barauni Oil Reftnery 
{under Rule 371), (XXX'-22-

8-73), 225-28. 

DALIP SINGH, SHRI: 

AlIE'ged molesting of a female in 
Deptt. of Urdu of Delhi Uni-
versity (XXXI-27-8-73>, 142. 

Demaild for treatm~t of Railway 
Signallers at par with 'fele-
graphists of P & T Department 
(XXXI-28-8-73), 173. . 

Memorandum submitted by All 
India :Railway Telqraph &taft 
Council (XXXI-28-8-73), 172. 

Signallers given one increment at 
time of ltromotion as AaiBtant 
Station Mut.eri (~a-a-
7~), Ill. 

~. "'qz:~.. ~elep~ter 
. ~lD ~ ~.~"-Gm-
putot: teu .(XXXI--J8 ..... 13>. 1.?3' \ 
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DAIIAJ1I, SBBI S. .R.: 

A8reemente with fOJ'eien. COIIIltriM 
tobnport crude oil <XXX-7-8-
73). 190. 

Broadcasting statioa a& Sholapur 
~tra (XJOX--25-1-73): 

Canalisation Of Steel Imports 
through H.S.L IIDd JOlTc. 
(XXIX-2-B-73), 201-02. 

Com~ta from States and big 
orpnlSed industries in regard to 
shortage of supply of interior coal 
(XXX-IS_8-73),. 102-03. 

Currency Wise allocations for im-
ports of steel through H. S. L. and 
M.1!4..T.C. in 1972-73 (XXX-I6-8-
73), 100-102-

morts made to maximise coal pro-
duction and Stremline its distri-
bution (XXIX-26-7-75), B. 

Exploration for Oil at Baramura in 
Tripura (24-7-73), 13-15. 

Implementation of Major and Me. 
dium Irrigation scheme in StateJI 
(XXX-7-B-73), 189-90. 

Implementation of reeommenda_ 
tions of Banking Commission 
(XXIX-3-.8-73),205_06. 

Increase in money SUPply (XXIX-
3-8-73), 208. 

lDdia's Foreign Exchange Reserves 
(XXX-17-8-'13), 180-81. 

Industrial ProdUl=tion (XX'IX-25-
1-73), 206. 

Jaaue Of letters of intent aDdU-
cences (XXX--u.a-73), 18. 

Loss 01 production in 1972 due to 
non-avaiJa1JiJitylshort&ge of ele:-
tric power (XXIX-25.7;..73), 58-
1i9. 

Minister'. ctiac:uasicms with Private 
Sector lDcIu8triaUsta reo full utili-
satiGa of exiaUna ClqiBc:it7 
(XXX-lI-I-'3) , '-11. 

Offer Of wheat. by General ~ 
tiu7 Of I'eclera¥- of All .JadJa 
QraIn n.t.. . AlaDciatioD 
(~'Ia)~."". 



DAiiANi S.Jt .. -COntd. 
Order PCIIIitiori of Durppu,. Plant 

for aupPly. of ., ..... Axles 
to BaiI_)" Waaoa BuildiDg In-
cludry (XXX~&-8-73). 189-91. 

Over-aU Performance of Undertak-
'1n&s under Mlnistry of Heavy In-
dustryduring 1972-73 (XXX-9-
8-73), 18&-89. 

Payment of BiDs for Supplies made 
to Coal )lines be!ore tbelr Take-
over (XXX-8-8-73), l1~t 

Production of Steel by Public Sec-
tor Steel Plants aad BSCO 
CXXlX-2-S-73), 202-03. 

Quantity ot wheat stocks held back 
by farmers from Rab! crop 
(XXX-6-B-'i3). 138-39. 

Stagnation i!1 C~\:J3City and Pro-
ductionof Aut'lmobiles Commer-
cial Vehic1c-s 1I.11d Ancillary Units 
(XXX-9-S-73), 56-5S. 

Studies by SAlL cn the working of 
Steel Units (XXX-9-S-73), 116-
17. 

Study made in ri!Bard to Raisin, of i 
Bank Rate and its effect 00 pro-
duction and Productivity (XXIX i 
-3-8-'13), 204-05. ! 

Survey Report of Backward Areas .! 
by Ec:onomic and Scientifte ae-
search Foundation (XXIX-I-8-
73), 93-1M. 

Time taken for baU., appliean-
tiO!lS by IDBI, IClCI and lFC etc. 
(XXX-17-8-73), 17&-80. 

Deba,ea 
.D. S. G. (GeDeral)1t'f3..7' (xxx-

13-8-11), 288-101. 
ZmpJ.oyees' PrOvideDt FUIlda ._d 

Family Pea.aIoD 'F\m4 (Amend. 
mGt) Bill .eoo8d. (XXX-II.8-
73), 343-44 (l8-8-73), li9-IOI. 

DANDAVATE. PROF. MADHlJ': 
~ of SoDed CufteDe)' .otes • Hationalbed.... aDd 

Post omees (XXJX..-;.2'I-'-'lJ). 
1 .... 7. 
~to:f.tbe .Object1y.. of 
:. Tak~er' Ca( . .,bolUate 't,ra4e in 

wheat J~ .. 1I7-~), .J~" 

DANDAVA.TE PROF; MADHUf.Ccmtd. 
Aptation by Sbiv S ... : ita reprd to 

seDincot commodities atpricel 
prevailln, in 1968 (XXX-l'1-S-
73),175. 

Anegations made by AU lDdia 
Confederation of Government 
OfBcers'Asaoeiation aPinst Gov-
ernment forthelr policy of pre-
varication, suppression of tru!b 
misuse of mass media etc. 
(XXXI-29.8-73), 16-22. 

Amendment ot Bonus Act towicien 
its scope (XXXI-3o..8-73), 153. 

Amount paid to individuals for 
givin, information re,ardinl 
Goods being smuggled into India 
(JCXJ{-lO-8-73), 127. 

Backing out of cpmmltments by 
E9st European countries to SUI'ply 
fertilizers and nOn-f19"l"OU8metala 
to India (XXX-l 0-8-'13), 139-40. 

Bare_Minimum Facilities in 
A.I.I.M.S., New Delhi IXXX-·13-
S_73), 137-38. 

Border Trade Agreement between 
Pakistan and China (XXIX-Z-a-
73), 111. . 

Closure of Vanaspati Industry due 
to Ibortfall in production of OU 
Seeds (XXX-6-8-73) ,_-106. 

ConstTnetion of Lugale Jounce at 
SaDta Cruz Airport (XXIX-IT .. 
7-73), 148. . 

Continuance of India iD Common-
wealth (XXlX--2-8-73),,·.110-11. 

Creation of • _".rate MhUst.r7 of 
Oil explotation (XXX-'I;.;a-'I3). 
14. 

Criteria of. Jeleet10n ofnzOUlbt 
Prone Dietricta for World Beak 
IUd (XXX-8-8-71). 101. 

DIeIacI Port in Maharlllhtrau iIl-
termedlate major port .. (XXIX-
D·"·'lJ), 113. 

Defenee MiniRer'. vilit.to .JIMcow 
(~8-'13). :78.· 

Delay in conmuction wofk oQ tJae 
on ~ at lIIatbl,n for.--

... PP&.ot tICl.~t~·" . (.~~t~!,:,ll), l~,~.', ',; 



DANDAVATJi: PROF. MADHU: Cl:m1d. 
Development of ·Porta (XXXI-D-

8-'13), 131-38. 
Diftleultie. of Alriculturiltl of 

Drought Affected Kaharashtra 
even after arrival of mODlOOn 
(XXX-6-8-13), 208-07. 

Dismissal of the Fenlon Inc:harge of 
the work of U.N.L Agency in 
Bombay (XXX-9-8-73), 79-80. 

Dect of reduction if import tariff 
on the export; of Indian goods to 
Australia (XXXI-31-8-13), 13-
7 .. 

Exemption of Deopd River Project 
in Mahara8htra benefit ratio con-
dition eXXlX-31-7-'13), 69-80. 

Expansion Plants of TISeo and 
other Private Sector Steel Plants 
(XXX-.9+73), 67-68.. 

Exploitation of Double Market and 
Price System in Wheat (XXIX-
23-'1-73), 53-&4. 

Extension of period for receipt of 
Applications for Grant of 
Peaalon to Freedom Fighters 
(XXX-B-8-13), 19. 

Foreip exc:hange required to meet 
current year's imPDl'\8 (XXX-
17-8-78), 77. 

I'reIh Trade Alfeement between 
India and USA (XXX-24-8-73). 
1 .. 

Grievances of Staff on the Merger 
of Jayanti Shipping Coapany 
with Shipping Corporation of 
India (XXJX-30-7-'13>, 123. 

Harijan employee of Central Gov-
ernment and hia family being 
forced to le3\'e Jai Sarai Villa,e 
nellfDelhi (XXX-23-8-'13), 88-
87. 

Impact of Bank Credit to Gowrn-
10ent and Commercial Sector . on 
Prices .(XXX-IO-B-'13), 125-26. 

Import of Wheat (XXX-l!-9-73), 
It. 

Inalulioli Of PublicSeetor Indus-
tri,,",lD Wt.b, Plio (XXIX-I-8-
78), 11: .. ' ':. \ 
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DANDAVATE PROF. MADHU; Contd. 
lDIItruction. on wages given to 

workers eDlaged tor sc:arc:ity re-
llef worb in Kaharaailtra (XXX-
2.0-8-73), 97-9B. 

Integrated Steel Plant in Malla-
rubtra (XXXI-23-B-73), 17-18. 

lIaharashtra-Mysore Bo\lIldary Dis-
pute (XXXI-29-B-73), 210. 

Manufacture of Sodium Triopoly' 
Phoaphate by Hindustan Lever 
Limited (XXIX.-24-7-73), 191. 

Manufacture of Tandium Steel in 
Rairanipur (Orissa (XXIX-2-8-
73), 109-110. 

Measures to ensure safety of paI-
aengers travelling by Indian Air-
lines flights (XXIX-27-7-73), 
144-45. 

Kiniaters and OfJIcials' visit to 
MoIc:ow (XXX-I0-8-73), 66. 

Memorandum by Bombay Labour 
Uni01l regarding likely .re-
trenc:hment of employees of book 
houses after tab over of Import 
of scientific technical journals 
and books (XXX-17-B-73), fB. 

Notices for Nation_wide strike by 
Railway Employees served by the 
two Federations in Railways 
(XXXI-2B-B-73), 20'1. 

Oc:c:upaney of Government run 
Hotels by Foreign Tourista during 
tbe last two years (XXXI-.24-8-
73), 152. 

Pak decision to move I.e.A.O. 
against Indian Bank on· Pak over-
flights (XXIX-26-7-73), 57-58. 

Payment of Bonus to Defence Em-
ployees (XXIX--2-8-73). 25-26. 

Plan to Deicare loCk-out in Hind 
Cyc:les Ltd. (XXXI-JO-B-73). 152' 
Polic:y regarding export of c:aator 

oil to ensure profit tor STC 
(XXIX~-73). 200..01. 

PreparaUOnof package of anti-in-
tlationery measures '(XXX'-10-B 
73), 9--17. '. 

Priorities aQCOrded ~. utililation of 
tQndB dUl'iQa Fiftb·BJ.aIt b,-.Jndlan 
.Airlines (JOCa.;...!...a-7l) •. ·153. 



DANDAVATE PlIOI'. MADlIU: Coutd. 
Pl'opoul from Sawrmtvadl lI\inici.. 

pal CouDcU fOr lIhare in Revenlle 
from IilcOme Tax (XXlX-;.;..o..J7-1. 
73), 147. 

PropoI8], of Kaharuhtra IOven.-
meat to undertake Naval Survey 
of DeoaacI Port, Maharasbtra 
(XXIX-aG..7':73l. 122. 

Proposal re: Establishment ofa Na-
val School on the Weal CoMt of 
Mabaruhtra (XXIX-.2I-7-73), 
67. 

Proposal to pt certain areas Of 
vidharbba in Maharuhtra dec-
lare &II Tribal Areas (XXIX-25-
7-'7I), 53. 

Propoal to keep ill abqan.ce the 
expansion .ebeme of Television 
in \he coua~ (XXXI-2D-I-'13>. 
211. 

Proposal to take over import of 
books (XXlX-3-8-73), 82-a. 

Public Sector Steel Plants failed to 
~ tar,N of produetloD; em. 
ciency and profitability (XXX-
16-8-'73). 84-88. 

Purchase of inferior quality ;yf seeds 
of cashew for Ratnagri District. 
Mahar8llhtra (XXX-l3-8-'I1), 
138-39. 

Rail..,. Train aec:identa in Bombay 
Cib'OI1 31st Ma,. and 4th June 
1973 dUe to lilDaJU", s.tem 
·(XXIX-J4..7-73), 192. 

Beeognition to All India BaDk of 
Baroda employees federation 
(XXlt-17-8-73), 71. 

Rec:ommen4at.toft by Third Confer-
ence GIl Wet)' in lOIIft repl'diD, 
Rebabilita&ion of J'amllies ...us-
~ near MiDd (XXX-9-8-'l3), 
,e.;,'1'. 

RefUllll Of CeDtral ~ for 
~.,.... 01 CenteDa&7 Bea.· to 
I:IIapJoreea of Bomba)' Port 
(XXIX ... ".73). UI. 

DANDAVATK pur; MADHU: ConteS. 
BePon of JudiCial ComInlaIon OIl 

the Craib of lncUaD AirUna Boe-
iDe 737 Aircraft 011 31_Kay, 1873 
(XXIX-27-7.73), 24. 

ltiain Prieu of Soda Alh (XXX-
'1-8-73), 110-31. 

-Seizure of smu"led Goods In 1972-
"II (XXIX-27-7-73), 148. 

Share of Indian and Foreign shipp. 
in, in India's coastal and Foreian 
n.de and i're.iCht paid to theae 
eomplmies. (XXXI-27·L73>, 15~ 

18. 
Stepa to improVe worJd.Da' of Aahoka 

and Akbar Hotelt (XXX-11-8-
'IJ), '1'l.78. 

Spurt in price. of drup (XXIX-
11-7-73), 181. 

Supply of Wheat .. Feed lor CaUle 
Ja MrfJ)' IIUk eo.,., Bombay 
CXXIX-J8-7-73). 113.. 

SuspeDaion of lteamer service at 
Ka1van Port iDMaharubtra 
(XXIX--30-'I-73), 12L 

'1'breaWDed lIrlke by CeiltRl Gov-
erDmeDt employees atatut the 
Nc:OIIIIIleDdationa of the Tbird 
Pay Commisaion (XXX-18-8-'13) 
30. 

Unauthorised Bookin, 01 Fer~rs 
from Raibvay Stations in G\ljarat 
(XXX-7-8-73), 131. 

Utilisation of central AssiftaDc. for 
cleanina tanka io SaWanlv.cU and 
Khed Areu of Kal'larUhtra 
(XXIX-3-8.73), ZOO. 

Visits Made bJ ChairIDAD of the 
SJU. to Pondtehet7)' (lIJOU-
31..8-,.,), J....... . 

VIsit to KorrlOlia by.. Bombay 
IDdustriatiM mel dDema House 
Proprietor tor purcbue ofhounl 
for De.f.ee PurpoMa (XXIX-
28-7.73>. 1-1. 

W'Oridna Of PIn'ta 011 ·"taft eout 
of Kaharaahtra (XX'XX-:$O.'1-7J). 
122. 

Certain eba,.... a,alnlt a Central Min...... ill \he Report of ..u-
... CDiruldttee Of .-.. ,... 
~ (XXXI...;...sIr .... ",; 211. 
11 



DANDAVATE PROF.I4ADBU: Contd. 
Code of Criminal Procedure BW:-

Conllid. (XXXl-a-8-73l. 310-11, 
313-11. 
Consid. c1 (XXXI-SO-8-'lI), 288, 
(3-,..73). 101-10&. 119-80. 

Constiwtion (AmeIlclmeDi) Bill-
withdrawn (Amendment of 
aeventh .cheduIe) by Shri S. C. 
Samanta. Motion to refer \0 s.C. 
(XXIX--27..3-73), 1f'. 

Conviction of, (XXX-17-8-'I3), 211. 

Current mike situation mBallwar-
(Dis.) (XXX-l-8-73), 1'71-78. 

CustGma. Gold (~trol) aDd Ca-
trat Zxdsee .-l Salt (Amad-
ment) BW;· 
CODIid. (XXIX-3 1_'1-'13) , 2t1-
43. 
Motion to pasl as amended 

(XXIX-1-8-'I3), 286-8'1, 308-
16, (2-8-'13), 24a-47. 

Development of Nuclear Weapons 
for Defence of the country (BAH 
Dis.) (XXXl-24-8-'13), 28O-IIl. 

Failure to constitute Labour Bencb 
of the Supreme Court (XXXI-
28-8-73), 271-72. 

Famine and drought conditions in 
various parts of the country (CA) 

(XXI-24-7-'13), 233. 
Mabarashtra-Mysore Border Dis-

pute Rule 377 (XXIX-Jl1-7-'13), 
228-31. 

Payment of Bonua (Amendment) 
Bill: 
Conaid. (XXXI-,-29-8-73), 336-40. 
Consid. cl (XXXl-29-8-'I3), 365. 

Principles of parity between the 
prices of manufactured articles 
and agricultural productions 
<HAH-Db;.) '(XXIX-l-8Jl3), 

317. 
i Re. Alleged suppression of Civil 
~< liberties in Haryana and West 
.r... Bo!ngal (XXIX-26-7-73), Z01. 
): Re. certafn remarb made by a 

'. Member about Dr. Ram Manohar 
Lobia (XXX-9-8-'I3). H7. 

'. Re. Question of PrivUege (XXIX-
1.8-73), 2112. 
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DANDAVATE PROF. KADBU; Con ..... 
Reported atrocitiel on Buijau .. 

varioua partI of. thi!counU)o (Ilia.) 
(XXXI-23-8-'l3), ~29. 

BeporteQ desVuction of wbeat aeedll 
worth ODe c:rore 01 ruPee8 by the 
National Seec:Ia eorporatioD (CA) 
(XXXI-28-8-'13), . 237-38. 

Reported move by India to buy 
':6 million tonDes of wheat from 
the USA at exorbiten' rates 
(CA), (XXIX-26-'l-73). ~15, 
217. 

Reported Retu.al by Port aDd Dock 
Workeri' J'ederatiOa \0 load rice 
aDd, groundDuts on lidPI' bound 
tor Ioreiga countries (CA), (XXX 
-7-8-73), %14-20, ZD-2I. 

Reported rush. on bulb ., dlthange 
hundred rupee DOte.. for fear of. 
deJDoaet1aatioD (CA), (XXX-
6-8-'13), 23'1--..0. 

Reported thirty per cent cu.t iD 
DeWSpriDt quota (CA) (XXIX-
25-7-73), 219-25. 

Strike by doctors i n Bombay 
(XXXI-27-8-73). 224-25. 

Un\llUal delay in hoJdiDg bye-elec-
tions to Lok Sabha and 21 As-
sembly seata (CA), (XXX-8-8-
'13), 251-68. 

DARBARA SINGH SHRI: 
Performing Of lumping puncture for 

Research (XXX-20.6-78), 26, 
Proposal to increase price of wheat 

for coming year (XXX-20-8-73), 
11-12. 

~cultural Refinance corporation 
(Amendment Bill) CODaid. (XXX 
-10-8-73), 21~ 

Approach to the Fifth PlQD (1111), 
(XXXI-4."'73). '18-85. 

Constitution (AmeDdmtlllt) Bill 
(Amendment of Article 12.) by 
Shri Atal Bihari VClPllee: 
Consid. (XXXl-24-8-73), 349-
12. 

J'ailure of GcwermD.eDt to lay .on 
the Table Reporta Of the Tariff 
Commiuion (Rule aV'l) (XXIX-
2'1-'1-73), 268. 



])AJmARA· SINGH. SHRI~td.: DM;· SHBi R. ·P.-Contd. 
Ylooa- sitUation m the eOiUttl'J' (Dfi) 
'. (XXXl.;..a.. .. 'II) 8'I'V ..... , ·388: . '"' .. ~r'·' /. 
Guru Gobind' Singh Medical Colleca, 

'!'8ridabad· (St.) (XXXI~1Jo. 
; ; .173.). 215--58.-' 
-'t«eCruitment of MInOrities for ,jobs 

on the '-aan.ays (Dis.) -CXXIX-
i1.'-73), ·249-50, 355-56. . 

DAS'S1mI ANAND! CH.ARAN: 
Co'm,plain1 Recardin& Citizenship of 

.. President of MapuSa Municipal 
Council (XXX.......22-8-'l3), 191.· 

~rePancY in .number ,cd ~
. nent ~ teachers and perma-

_ Dent po8t.s(XXX~8-'l3). 4; .... 
PanchQat lndUlltries in 0dIaa en-

CUed.in Leather Industry (Xx..x.-
2~'13), 190-91. .. 

Seledion grade to permanent Pri. 
inary Teachers of Municipal C()r- ' 
pontiOD of Delhi (XXX-20-B-
'13), 44.. 

Oebates 
Continuance of Proclamation iD rea-

ped of Orilla (Res.) (xxx-
2%-8-'13), 286-69. 

D.G. (Ori$&a). 1973.'1' (XXIX-2I-
'I-'ll), 280-63.-

DAS.· SBRIDHA.RNIDHAR: . 
Proportion of 1Dveatmem in pUblic 

aJld Private 5ecicra (XXX(-:9-
8.'13), 226. 

OM. SHIll R. P.: , 
CcIIQplaiatsabout DOD-pII3'DIent and 

with bo1ciing of payment to wor-
kers OIl AiIMI' Division (Western 
RallWay) (XXI.X-31-1-13), 41. 

Complaints a .. ~ DoAO .. Welltem 
BaH.a". Ajmer (XXX~..a..'41). 
51-12. 

Decrea!le in production of r.ontroll. 
ell cloth (XXX-IO-a..71). "-

Demand of Zmployeea,of rrA O!Sce, 
.Delhi (WcMend~.uw.,.) (xxx-
7 ..... Ul.U. . 
~ _rwd to the }"ree..Bed,PatieDtIi 

ill Safdarj .... Hafpi&al ba· New 
·DeIhi (XXIX-30-7-'7J). 1M, 
~tation reprd.in& .Trade 

or..t tar poat of hlIbly ~ 
('~r. Grad4!JI. Worullup. 
Ajmer (Western Ral ...... y). {XXI 
X-31.7.73" 48. 

TakeOver af ~ Oil'India bi' Gov;.. 
;ermnent' (~7.73),198. 

DASCBOWDHURY. SHRI B~ x::-
Adrni§lon in·· educational inst!tu. 

tions Under Central' Universities 
(xmx.:....ao..'J-71), 89. -

Allocation· of ~f.' tQ States 
. juring . the hist . two years (XXX 
:....13-8.73), 8UO. . 

Allotment of plota to Indian Civil 
Service Oftlcials in Chittaranjan 
lV»-New Delhi (XXX-Il-8-
~). 98·99 . 

AllOtment of un-developed plots in 
ChiUaranjan Park, New l)elhi 
(XXX-9-8-73), 2O--,D.. 

Arlicle on Tea by Mrs. R. Kuttaih 
(XX!X--2'7-7-73), 173-74. 

Auociatloa of former B.U. Cam-
mandaDt with Cooch Behar Re-
fuaee Service (XXIX-2S-7.'i3). 
lao. 

Awkward pOsition 01 Jute Produ-cer. (XXXJ--!4-8-7S), sa. 
Ban on moVement of fertiliser pro.. 

duced at Slndl'i to- olther Slatu 
!XXX-20-B.'13). 169_'10. 

Cargo Trafftc at Calcutta Port 
(XXIX-30-'1.73). 91. 

Central Aid to HOUIiDB Cooperati118 
Soc:ietlesformed by CentTal and 
States Govemment EmpIO)'ee8 
(XXX-20-B-'13). 186. 

Credit advanced by Nationalised 
Banks and Financial InstitUtlODl 
to I!lutem Statel3S compared to 
Western States (XXX-10.8-'1S). 
111-12. 

Crration of Non·Plan Posts c! Se~. 
retariat nature of'WOl'k a. Plan 
Posta (XXX-I0-8-'i3l. 182. 

Creation Secretariat Posts in Non-
.eeretariat and TeelUdc:al CadreI 
{XXX-l..a.'7Il. Jlt. 

Criteria for .Wng minimum· IUp. 
port pl'ice for Jute (XXX ..... !?; ... 
11). H---r1. 

Development of plots .in Andamlln 
IIDd Hi.cobar telanlb for Rebabili-
tation of displaced per$Ol\S (XXX 
~lU-73" 115-98. 



DASCHOWDHURY, SHRI B. K.~ 
Contd. 
Division Of items' meant for deuTery 

Or ~:scport ; 'from Calcutta Port to 
other Po!'tjj(XXIX~O-'1-'13), 90. 

-Examination of ReportRe. Ship 
'.' BUiiliin, YaX:d'at Hallcliil '(XXIX-

23-7-73), 168. .' 
·Explnnalion of some Gazetted bfli~ 

curs in Department uf. lh:habiliia-
tiCln tor Alleged lrregularitiu 
(~lX-26-7-'i'3). 140-41. 

Fr~isht Rate from Caicutta Port 
and Madras or Vizag Port to 

. Ba'I.:?:I:,d,lsh (XXlx· .. aO·'l-73); 89. 
FUllctions of Hindus~an Copper 

Corporation located in New Delhi 
(XXXI-23-8-73)', 67-68; . 

Funds to States for Minor Ii-riga-
tiol.l Programme (XXX-20.a-i3J, 
166·67. 

Implementation of Land Reform 
Laws in differmt St;lte~ (XXIX-
30-7-'13>, 1-13. 

Increase in cropped area to neet 
target af grain p; oduct~Lln (XXX 
-20-8-73), 140-42. 

Iilcreue in Shipyard Capacity at 
Haldia Port to accommodate 
large size vessc's IXXIX·-
23 .. 7-'13) , 189; 

Inveslment and 'produc:tion in each 
Heavy Industry to the country 
<XXX-18_8-'13>, 9i·'8. 

".\ 

Investm·;mt made by I.D.D.l. 
1.C.I.C.I.. I.F.C.I. in Different 
Regions of the country (X.'I{XI-
24..B.73), 165. 

Investments made in .RehabilUation 
industries Corporation.. (XXXIX 
-2.8-73>. 129. 

Loan advancedby Nationalised 
Banks to Eastern States. (XXX-
I tJ...B.73 ), 182-83. . 

MBnuhrtute of Triple Super-Phos-
ph~te by Hinc!ustan Capper Cor-
poration at its Khetri Projec. 
(XXX-28-8-'1S), 10--18. 

~ufacturing cost of coUon yarn 
at various count. (XXX-17-B-
73.>. 61-82. 

Memorandum by workers (If Reha-
biUtation Industries CorporaLion },----

I 

I 
I 

\ 

I 
I 
I 
I 

DASCHOWDIflJRY, 
Contd. 

SHRI 

3S9 

B.K.-
.j. 

in' "~'est Bengal f9f ImproVement 
of their Service .' CouditiODB 
{XXIX-2-8-73), i27. . 

Minimum and maximum limiu ·Qf 
Rural and Urban Income 
(XXIX-2'1-7-73>, 1'14.. 

Overdrafts . by States on RBI 
(XXIX~27_1-7i), 1'14. 

Payment of rents by P &. T Depart-
ment in West Bengal Circle for 
housing post oftices and other 
offiCeS (XXX-22-8·73), 1'13. 

Permission for opening Branches 
by i'o.:-elgn Missioll8 in lndi.a 
(XXXI-lO.8-73), 64. 

POPU,:ii'ising Pin Code System 
(XX:·:-8-8.73), 192--94, 

Post Offices opened in Distri~t 
Coach Behar (XXX-22_8-'13), 
1'12-73. 

Price.irt:eze-Policy on Essential 
Con.modities (~1'1-8·'13). 
6~#i3. 

Produdon of Cotton Yarn in thtt 
country <XXX-17-8-73). ~ 

Produ.~tjoI1 of Milk in the country 
(XXIX--23-7-73), 171. 

Produet.ion of Stainless Steel at 
Dure:apu!' easier and less costly 
(XXIX-Z-B.73). 128..29. 

Produ.c ion targets aehieved by 
various Fertiliser Units <XXXJ-
28.8·'13), 81. 

PI'Ogramme for spread of Adult 
Liwacv Campaign (xx."C-13-B_ 
'13), 90-91. 

Proposal from LO.C. for reducing 
prke of Cooking Gas (XXIX--
31_7-73), 37. 

Proposal to attract Foreign Tourists 
to Santiniketan and Bellur lIath 
in WeSt Bengal (XXIX~-a..'1S). 
14. 

Proposal to improve cooeh Behar 
Airport (XXX-l~a..'I3), llO-ll 

Provision of EmploYment onlv t.) 
10eal People in Steel Plants 
(XXIX-.~s..'13), 127-". 
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DASCHOWDBURY. SURI B. K.-
Cobtd. 
RehabW.tatio.D of ea~ lD. 
.~ aDd NicOber IalaDde 
acl Arlmadial Pradeah (XXX""-
1-8-'lJ). II. 

IIIeport of BoDus Review C0mmit-
tee (XXIX U-7-13), 142. 

. Report or Committee to Bumine 
. Pertonne1 Poliey 0.1 PubUe Sector 
lCnterprisei (XXIX-4-8-'13), 89-
"0. 

Reported statement b)' Shah Qf Iran 
for bering meaningful diaIope 
with India (XXlX-:L8-73). 19-
100. 

Bequirements of automobile lyres 
and tube. (XXIX--25.7-73), 127-
28. 

Requirement of medical graduates 
at the end of the J"iftb Year 

PlaD (XXX-I8-8.'13), 28-30. 
Review of minimum . support price 

of J_ (XXIX-3-8-'13), 112-11. 

Rise in Malaria in the country 
(XXlX-23-"i_73). 189. 

llules ,oVerniq appointment of 
local persons by Foreign MiasionB 
in India (XXI-D.8-73), fl8-89. 

llules governing the bringin, of 
ForeiCn Currencies into India by 
Forei8D Mialonl etc. (XXXI-
24-8.'13), 189. 

Rural and urban drinking wa\et' 
faciJ:itieaCXXX....J0..8-?3>, 1'10. 

SaviDp Bank Accounts in National 
aDd Grindlay, Bank (XXX-17. 
8-'13 " 8S-64. 

Scheme for Expansion of Public:: 
Sector Road Transport Orpni-
aaticm Workinl in States (XXX-
13-8-'11), 88-89. 

Scheme to constitute Tobatto Deve-
lOpment Board (xxrlc...;.,s·8-'lI), 
112. 

6cbeme to ct",. Land and Financial 
~~ to CUWftmn 
.AmoDpt the Displaced Per80Dl 
bOlD entwbUe .. PakiatllD for 
their lIOabUitaUon (xxx.;.:..Je. 
8-'13), .,.,. 

DASCHOWDHURY, SHlU B.It.-
Contd. 
Sdleme to aimpllfy P""kJunent 

Proc!e<iure to combat corruption 
(XXIX-1-8-'lI). 111. 

8cbme 10r .~ IUI.Cl other fad-
nt.J. for tobecoo ~ lD Welt 
JIeop1 (XXX-la..8-'lI). 11 • 

SeWq VI' or ... in Cq_ by 
China (XXIX-:&6-'l-'1I), 'ltl. 

Settiq up or 'nIermal Project at 
IMlJribole In Nortb Dental (XX-
1X~7-'11), t2. 

SenD .. year Plan to Jleclaim Cham-
bel Ravines (XXIX- 25-,-'13). 
181. 

Shiftin, of Expansion Scheme of 
K\. Incheck T)tNI or IDdbI Ltd. 
from West BeqaI to other &ta_ 
<XXIX-Z$-'l-78), 121-21. 

StUl c:ompetition faced ·by IDdla'. 
Jute Goods in World Karket due 
to entry of Synthetics (XXX-
2I-8-'1a), '-11. 

Submlnion of Report by Task Force 
OQ Takeover of Soc:k Tea Gat'. 
dens (XXIX-3-8-13), 26-30. 

Teacbiq of Benpll LaDIUaIe lD 
Andaman and Nicobar lslanda 
(XXIX-30.7.73), 7-4. 

Thermal Power Project .t Dalkhola 
in West Benpl (XXX--U-8-'II). 
171-72. 

Treatment by P. & T. Deptt. of 
.Jalpaiguri District as Divisional 
Headquarter (XXX-22.8.73), 
1 •. 

Treatment of Cooeh Behar Dist-
riel as separate Po.ta1 Divtslon 
(XXX-12-8-'1a), 1'11-'74. . 

DcbGtea 

Constitution (Amendment BUI--
withdrawn (Amendment of 
seventh schedule) By Sbri S. C. 
Samanta. 
Motion to y:efer to S.C. {XXlX-
27.7-'13),348.. 

Constttutloa (Amenctment)BiU-
Ne,atived (Substitution of arUele 
335) by Sbri C. T, Dhandapanl 
Consld. (XXIX-27-'1S3), S20..;!l. 



DO, SHllI DASARATHA: 
Additional Funds for famine bit 

States dwjng Fourth Plan 
(XXX-8..B-73). 10. 

Amount disbursed in Drought 
Aftected Areas of Tripura (XXX 
-6..8-'13), 128-29. . 

Cues of buming of Harijana in 
Sta .. (XXJX-I-B-lI). 1311. 

Complaint against Project Manager 
. afO&NGC at Tripura (XXlX-

81-'1";'13). Ill. 
meet of drought on J'ood Produc-

tion iD Tripura (XXX-6-8-'1J). 
110. 

l!!xploratton for Oil at Baramara iD 
Tripura (XXIV-24..7-73). 14-15. 

l'bwII:ial aulstanee for coffee cul-
tivatioD iD Tripara (XXX-
10.8-73), 55. 

,. 

J'naoclal AasiJtan<:e to Tripara 1m 
giving relief to people affected by 
flood aDd drought (XXXI-
31-B.73), 214. 

Gomati Hydel Project, Dumboroo 
(Tripura) (XXIX-31.7.73). 195-
96. 

Instances of brutal murders and &0-
cial boycott Of HarfJans by Caste 
Hindus in varioUs States (XXIX-
25-7_73), 113~1'. 

Memorandum from Beas SutlU) Link 
Project Mudoor Elda Union, 
Sunder Nagar, Diatl Mandl. (UP) 
(XXIX-31-7-'1J), 194-9'5. 

Minimum Wages of Agricultural 
Labour in Tripura (XXIX-
2-8-'13), 200. 

Non-recruitment of Jocal people by 
0& NGC in Tripura (XXXI-
28-8-'13), 78. 

Proposal to operate peasenger flights 
form Agartala to Si1cbar via 
Kailasahar (XXXI-31-8_7S), 200. 

Jtation suppUesin Tripura (~ 
10-'1-'13), 1111. 

Representation form Government of 
Himachal Pradesh for declarinc 
certain Tribal Belts as Scheduled 
areas (XXIX-l_B-73), 134. 

DEB, SBRI DASAlLATRA: 
SettiD. uP of a medium cizejute 

factory in Tripura (XXXI-
24_8-73), 216. 

Slwrtale of Boeing trained pilot.; in 
Indian Airlines eXXX-I0 .. 8.13) 
7. 

Starvation deaths in Tripura (XX-
IX-23-7_73). 1'73. 

Supply of Cement to Tripara (X-
XX-8-8 ... "lI), ~88 . 

Survey about suitability of crop for 
-cultivation on Tilla land m TrL 
pura (XXX-6-8_73), 130. 

Tecldnques to improve shifting cul-
tivation (XXX-6-8-'13). 129. 

Tribal Development Corporation in 
TtfPura (XXIX-l·8-73),l34. 

Debates 

COde Of Criminal Procedure Bill 
Oonsid <:L (XXXI-1-9_73), 8. 

Continuance of Production in res.. 
pect of Manipur (Res) (XXX-
20-8-'13), 3~l. 

D. S. G. (General), 1973-74 (XXX 
--13-8-73), 274--77. 

DEIVEEKAN, SHRI: 

Arreet of Foreigners on Charges of 
Smugglinf: (XXX-IO-B-73). 1811. 

Construction of an Aerodrome at 
Salem (Tamil Nadu) XXX-
10-8_73), 128_29. 

Price of sugar in open market 
(XXX-13-B-'13), 109. 

DEO,SBRI P. X. 

Issue of letters of Intent and Licen-
ces (XXX-22-8-'13), 18. 

Debates 
Alleged assault on Member by 

Kadha ~_ IPOlice otBciala 
(QOP) (XXIX-1-8-73), W-43. 

Constitution (Amendment) Bill 
(.Amenc!ment of Article 124) by 
ShTi AmI Bihari Va;Payee. 
Conaid. eXXXI-24..8_'l3), 252-

59. 
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DEO, SHRl'RK........contd. ;' 
,,~ntinuanee _ 01; ~l&Illauon ·m~
, "J*'t, 'Of Oris$a- ," (Res.) . (xxx-

22--8-'73), 263-S'1 -
. customs. Geld (ConUol) and cen-

tral Excise and Salt (Amendment) 
Bi;); 
Motion ,to pass, as amended 
(XXIX-I-8-'la), 291. 

,~. G., (Oriasa) ·,19'13-'M (~ 
25-1.'13), 313-.-17. ~'; t~-7-

.731, ~.l6-3('- , 
n. s. U. (Orissa) 1.973-74(XXXl 

-27 -8-73), 331-82., 
Fixation of MaximUJll AmOUD&"~f 

Lop, for 'OrissaS@te Electricity 
Board (Res) (xxx- 22-8-73), 
S02-M. ., ' 

Flood situation in the country 
(Dis.) CXXXl-,28-B-73), 321-
26. 383, 385. 

Orissa ,Appropriation (No.2) Bill, 
]973 Consid. <XX!X-26-7-'73), 
2M. 

Personal explanation by the Minis-
ter (XXXI-28-8-'73), 257--:.5f. I Propo'nJ to convert Indian Council . 
of A.lrWltural Reaearch into a I 
Department of the Ministry of j 
Agricu;ture (c..\.) (XXlX-l-~ !' 
73), 192-93, 195-98, I 

Re, Drought and Scarcity conditions 
inBihar (XXIX_'H-7-73), 224- I 
15. 11 

Reported connivaneeof the Police 
in the alle~ed murdpl' of atui 
driver in Pel hi (CA) , (XXlX- I 
2-9-73 " 221-30. I 

Reported wast.,e of imported 
foodgrains in Bombay port (C A) 

D&O~:-~:~~~~~15. /! 

Air conditioned room! of Senior 
Ofticen and Ministers (XXX--
20-8 .. 73), 104. I 

c-lUe. during the 'Exchange of i 
J'ire between Army aDd PAC 1 
in UP ()~XXI-Zt.B-'73). lil, ! 

h''Ounier'!betw~nP"l{ )i\l,iah1(b 
and BSF Pclrol in R3ja5lban vii-
l~(te (XXlX-l,8-73). 01. 

D~" SHlU P. R. SINGH~td. 
.l:xehanp information andtdeu 

between India, Burma anc1Bang-
ladesh to tackle ),fJzo HoetUes 
(XXIX~'1-'13). 86-8'1.,' ' 

tiport of bURS "from. IbcU. to 
Honckon, (XXIX-3-B-'Q), IS2:. 

Formulation of .. plan to 'lltep "up 
exports (XXIX-27-7.73l,3.2..33. 

Indian Airlines flight. to' 'Anda-, 
mans vi4 Burma {~.,.a-
73), 151-:;2. 

j$Ue~:f new Telephone Directory 
in Delhi (XXX-S-&-73). 2()O..Ol. 

Japan eancels manY. textile orders 
(XXlX-27-7.'13): 7$. 

Sen Committee ,RePOrt on' SalarY 
Structure Of Collece Ud Uni-
versity Teachers (XXX-20-8-
73), 43-43. 

Shortage of petrol and HSD Oil in 
CalCutta <XXIX-31-7-7')". 98. • 

Shcu'.age of yarn in power-loom 
factories in BtJ,iwandi(XXX-
10-8.73). 142.43. 

Sino-Indian relationa <XXIX-
26-7.'13), 91·a2. 

Suspension of J)aUen,er and ,oods 
trains due to ebol'ta,e Of, coal 
tXXX.,..-7-8-'13', 111-16. 

Dl!lO. SHRI S. N. SINGH: 
Interview for Purcha~ Ofticer' 

Assistant Purchase Oftlcu in 
Bharat Cokin, Coal Ltd., Dban-
bad (XXX-16-S.73), 169-70, 

Operational etllciency of Railways 
in,:Bihar tXXIX-K-7 .. 73), 196. 

UtlUaation of BuealypiuJi Forest 
fQJ Newsprint in West Bengal 
(XXIX-~·7-73), 81.82. 

DESAt, SHm D. D: 
Ahenative Ananlementll after 

TerminaUn, Foreign col).abol'a-
tloft in the Kanufactl.ll'e of Tete· 
phooe J:qv.lpment (xxtX-l-S~ 
13), 1JI..SO. " 

BeWpur aMObri Thfll'mal POWU" 
S,.t1"t.! (XXIX,-3V7.'73), 14'-... 



DESAI, SHaI D. D.~td. 
Black market in Cotton Yams of 

80s and above (XXX-IO.8·7S), 
7 •. 

Complaint regarding quality of 
Coal supplied to Thermal sta~ 
tions by the newlynationaIised 

.Coal MiDes or NCDC <XXDt-
11-'1-'13), 14'1. 

Cost 01 cultivation of Rice (XXIX-
28-'1-'13), 207. 

COst of Power Generation in India 
(XXIX-31-'1-'13), 148-47. 

Delay in setting up of the Goa 
Fertili::er PrOject by a Japanese 
Firm (XXX-7-8_73I, .ISO, 

Demand of Brick Kiln Industry 
for ~lotment of Wagons· for 
bringing coal to Kilns (XXIX-
31-7_73), 154-46. 

Dual Market System for essential 
commodities recommended by the 
Inter·Ministerial Group on Prices 
(>CKJ[-20-8-73), 149-50. 

Enquiry into the affairs of' ICMR 
(XXIX-23·7-73), 206. 

Exporters Of handloom furnishing 
Fabrics reluctant to enter into Ex. 
port Commltmellts due to uncer-
tain position of Yam supply 
<XXX-17-B-73l. 38, 

Failure of Central Intelligence to 
report trouble brewing in PAC of 
UP (XXIX-I·8-73), 129. 

Import Of Diel;t!l Locomotives dur-
iog Fifth Plan PeriOd (XXIX-
U-'1-7Sl, 138. 

Import of Truck Tyres (XXX-
22-8-73). 150·51. 

Increase in the Labour Strength 
of Bharat Heavy Plate and Ves-
sel (XXX--9-8-73), 1--4. 

IndustriJ11 Production (XXIX-
1-8-731, 127-28. 

Instrument landing Syltem and IIUI'-
"iUan~ Radar at Palsm AirJ>C'rt 
(XXX-IO-8-731, 5%-53. 

Lending by Nationalised Banks fOl" 
'Agrieultural Purposes during 
19'11 (XXXI-24·8-73l, 69 . 

DESAI, SI:mI D. D.-Col'ltd. . 
KaaDetic . dilUu'baDce to· ;landlng 
Aircnrt due to highlensioIi tr.U!s-

mission cables. near Delhi Airport 
(XXX-IO·8-73), 75. . 

Manufacture of Bits for drills 
(XXX-8-8-73), 195, 

Quantity of Coal and Coke sui>-
plied to Gujarat (>CKJ[~9-8.73;, 

88-8&. 
Repair of Teleprinter Lines·' lInd 

Telephones in Delhi (XXI:1(-
25-'1·'13), 3-4. 

Representation frj)m Delegations o( 
Television set manufacturers reo' 
garding ilie smuggling of T.'f!. 
Sets from Abroad (XXX-8.B-
'1S), 194. 

Risk to landing aircraft due to 
hillocks near the beginning of 
runway at Palam (XXX-IO·B-
13), 74-75. 

Scarcity of Kraft Paper (XXXI-
29-8-'13), 217. 

Shortage of Boeing Trained?ilbts 
in Indian Airlines <XXX-10-8-
7S),6-9. 

Shortage of oernent dup. to FailUre 
of Cement Corporation of India 
in setting up cement P'ant& in 
Time (XXXI-I-8-'13), 128-29; 

Study of D""alnage of ground water 
Resources through Tube Well!:' 
(XXX-13-8-73), 207. 

Water withheld from -Tenughat 
Dam fOr Panshet Generating sta-
tion (XXIX-24-'1-73), 186. 

Flood situation in the counb-y 
(Dis.) eXXXl-3-9-73> , 120--22. 

DHA)4AJ.","KAR, SURI: 
laIue of Licences for ~ufacture. 

Of Detergents (XXXI-29-8-73I,· 
200. 

Pending applications for grant . of 
Import LiceneeB (XXX-l'l-a-
'lS). 22. 

Quantity of Alkyt~ Benzenel 
Dodecy1e Benzene importei.\ b~ 
STC during 19'10, 1971 al\d 19'i2 
tXXXI-31-B-731. .102. 
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DBA.MANKAR, SHRI-<ODtci. 
BecammeDdatiODi of Balaebandra 

c..mU- OIl r.port LiceDeea 
(lCCt-lo,..a.71l. 5. 

u.e or DIB .,a1nI& Hoarded aDd 
Black marketeers (XXXI-D-8-
'rI). 6J-.4JI. 

DIKSHlT, SHRI UMA SHANKAR-
contd. 

Reported "troolties on BarijaDB in 
various part, of the country 
(DU.) (XXXI-Z3-8-'l3). an-
ti. 

:Reported connivance of the Pollee 
in ah,e aUeeedIQur_ of • Wei 

Debates 6river hi Delhi (CA) (XXIX-
cu.tomIt, Gold (Control) and Ceo- 2-8-'13). 209-10. 

tral Exci8es and Salt (Amend- 1teported SPurt in the actiYitia of 
ment Bill: Nap Hoatilel in Manipu.. (CA) 
CoDaId. CXXIX-I-8-'13). m-'16. (XXlX-8-S-73), 218-31. 

DBAHDAPANJ. SHRI C. T.: DINESH SINGH. SBlU: 
Ezpencuture aD DeleIatiofts If!Ilt Debatu 
ab1'Cl8d (XXIX-3.a'13). 120. Proclamation in relation to Uttar 
IDvestment of man! money by LIe Pradesh (Res.) (XXX-3-8-'13), 

in Tamil Natu (XXX-tO-B-'l3) 350--65. 
113. • Re. Drought and Scarcity c:oa.d.i-

M:u:imum advertisements to AU- tiona hi Bihar (xxbc-31-'1-73), 
India Radio from Madras (XXX- 225 . 
...... 73). 115-16. DIXlT. SBRl G. C. : 

Beeruftment made by braDchea of Accommodation for JlChooJa aDd 
NationaUsed Banks in Tamil coUeps in Madhya Pradesh 
Halla (XXX-IO..8-73). 1M. (XXXI-Zl-8-73). 68. 

Debatu Amount ..,eDt on Aairprb Port. ill 
.. Nimar Diatriet (M.P') 

Coutitution (Amendment) Bill- (XXXI-ZI-8-?3), 69. 
Ne .. Uved. Amount .urrendered by Madhya 
(Sllbftitutiontl/ 1IJ'tic:1e 385) by Pradeah in 1,.,1-'12 (XXXJr.-31-

Sbri C. T. Dbaa.dapam. 8-73), 51-U. 
Consicl. (XX1.X--Z7-7-73>: 32t-32. ~ &ivea by lJ'.C. to Tex. 

DKAB, SBRI D. P.; tile Ia.duatriea (~1.8-'13) • 
.& ____ 1.. fl. 
~.......... to the.Fifth Plan (14) for (XXXI-31-8-73),229-iD. ~ 80Ulht irrigation IICbemes by M.P. durinl 1'oUl1h 

DHUSIA, SHRI ANANT PRASAD: Plan (XXX-7-8-13), 41-42. 
Scooter factory at LucJaaaw Amount provided to Madhya PR-

(XXXI--aO-S-'13), 158. deah for construction of row 1D 
J'Ourt.h Five Year Plan (XXX-

DIXSBIT, SHRI UJlA SHAlQtAll: 20-8.73),79-80. 
Debatu Boolltinl export of Rose Wood l'nd 

~ of period for reeelpt Of Sandal Wood (XXX-lO-B- 13). 
Applications for «rant of Pen- 1111. 
lion to Freedom Fighter. (BAH) Central. aid to M.P. for cultivation 
{DIL) (XXX-22..8-'13). 3S3-58. of fait ~ .B8D8DU and 

Proclamation ill relation to Uttar .Papaya (x.xx---t-8-TJ). 208. 
~ (BeL) (lCCt-7 ..... 'lJ), Central UIietaDce fOrdevelopmeDl 
:~ 321, 334. ("'8-'13), 239- IICbe'J'Me In Jlaclhy. PradeIb 

____________ ~ _ _.:(~XXIX-I-8-'13),IO-Il. 



DIXIT, G. C.-Ccm1d. DIXIT, G. C.-Contd. 

Centrai auiStaDce for drought BzJ)OI't of Sandal and Rose Wood 
a1!ected states ·(XX!X-3-B-73), from M.P. (XXX~17-8 .. 73). 40. 
201~-10. Extension of over bridge on both 

Central Govemmeat Department. Bides of platforms at Burhanpur 
dec:ted as a resWt of economy Station (Central .Bailway) 
drive launched by Govemm-.mt <XXXI-28-8-73), 107. 
(XXIX-3-8-73), 137-38. Extension Of period for receipt of 

Coal requirement of thermal power applications for grant of pension 
stationa in Madhya Pradesh to freedom fighters (XXX-S-8-
(XXX-9-S-73), 167. 73), 1 ...... 22. 

Commodities imported from Japan Fr;:7.Trade Zones (XXX-IO-8-73), 
durini 1971-73 (XXXI-31-8-
73), 50. Industrial licences for Extracting 

. ComPlaints from Madhya Pradesh ~al .and Mica (XXIX-2-8-73), 
regarding Allotment. of Gas 
Agencies and Free land to War Intensive farming of Cotton in 
Widows and Disabled Army East Nimar, Madhya Pradesh 
personnel (XXXI-31)..8-73), 116. (XXX-6-8-73), 208-09. 

Completion of Sukta Project Irrigation benefits to Madhya Pra-
(XXXI-28-8-73), 109. desh from Chambal Project 

Construction of low taril! Tourist (XXX-7-8-73), 38-40. 
Bungalows in Madhya Pradesh Issue of a stamp to commemorate 
during 1973-74(XXIX-3-8-73), the memory of late Shri MaUhi-

167. lJAtan Gupta (XXXI-29-8-73) 
Criminal cases filed by Regional liD. ' 

Provident Fund CommiaJaioner Jobs provided to EX-servicemea of 
Madhya Pradeah under EPF Act MadhYa Pradesh by the Rebabili-
(XXXI-30-8-73), 117. tation Directorate of Ministry of 

Crilia in Handloom Industry of Defence CXXIX-2-8..73), 136. 
Burhanpur city of East .. Nimar Lack of communications in Chbatis-
district (XXX-3-8-73l, 167-68. garh and Chambal Area (XXX-

Decline in export of Timber and 8-8-73), 92-93. 
Sandal wood to Asilm. and Euro- Loans amounting to more than 
pean Countries (XXX-IO-8-73), Rupees' Five Lakh advanced by 
188. LIC in Madhya Pradesh (XXX-

17-S-73), 176-77. Dlscuss.0n8between representativeS 
of Uttar Pradesh, Orissa, lI'dhya Loan to Industries in BaCkward 
Pradesh and Government of India Areas in M.P. (XXlX-1-8-73), 
for . New NatIonal Hiahway D. 
(XXX-2I)..S-73), 32. Kanufacture of T-25 Tractor in 

Kadhyl, Pradesh (XXIX-26-7-
Emft,ent Food Production Pro,- 'l3), 40. 

nmme of Madhya Pradesh Memorandum received -froin the 
(XXIX-3~7-73), 44. -..a.;.. __ 

]bnPlO)leea of .JabaIpur .... noWance 
Employment Provided to h.far- I'actory against lOiDe otBc:era of 

.. lcieriien of Jllacihya Pra&.h Depot (XXXI~O-8-73). 1l7~18. 
(Xxx-I6-8-'l3), lSI-52. . __ .. pt SMainiela SteeIl' .~ ill 

J:aport of Baila,dila Jron ate to ~ P,rade8h duri'M lut 
" .P8to.b.r H.JJp,C. (XXX-llI .. - "1'ln'ee Years <XXXl-3J-I-'lJ), 

ill). h-74. ___ ~ __ ._L ________ _ 



DIXiT,SlUU .G. C. : Contd. 
Names of co.m.modities which have 

shown progrese iIlTr_ .ander 
the Aegis 01 STC. (XXX-10-8-
73),185-86. 

Non-application of E.P.F. Act, 1952 
to Transport AgencieS in M.P. 
(XXX-9-8-73), 188-89. 

Non-availability of steel for cona-
trUCtiOD of Tawa Dam in 
Hoshangabad District (XXX-Us-
8-73), 78-77. 

Non-payment of 8.33 per cent bemus 
by Public Sector lndustdea in 
Madhya Pradesh (XXX:-9-8-73), 
168.· 

Num'ler of 'Muslims frOm Pakistan 
·Qlhc. visited India for atte •• ding 
the Un of Aimer (XXIX-I-8-
71), 40. 

Principles laid down for giving 
central assistance to MadhYa Pra-
desh during Fifth Plan (XXXI-
29-8-73>, 86. 

Production of Coal from ltu8u-
manda Area of Korba (Madhya 
Pradesh) (XXXI-23-8-"l3). 99. 

Proll'e. of Sc:heme for JbrIiDal 
farmers of Durg Distrl~ (xxx-
6-8-'13), 88. 

Proposal from Madhya Pradellh re-
prding requirement Of tractors 
(XXX-t-8-'13) , 1'10. 

Propcsal to develop BUrhanpur in 
Madhya Pradesh ... a Tourid 
Centnt (XXX-17-8-73), ~. 

PUrehase of timber aDd bamboos fOr 
Cen~l~t~' M 
om.. (XXX-9-8-'13), 189.;.70. 

Reclamation of Land devoid of 
WlCIercroWl4 water in Ka6ya 
Pradesh (XXlX-3O-'1-'73) ..... 

Requat by :Iut Nimar D1.trJd 
Chamber ofCommeree (KP.) ·101' 
prompt IUPPl7 01 " ..... (%XX-
'7~'II). fl-_, 

a.zu-t 'for Central ~ for 
IIl&Una up CoIJeeQve" J'anitt ' , ill 
1IadbJ- PncSeidi' (lI:XJX.-.ao-'l-
71)1 41, 

'4 

DIXIT, SHRI G. C. : Cootd. 
Scheme lor lQin. Railway ua.. ba 

Madhya Pradesh durli1l 1I'Udl 
Five Year Plan (~73), 
108. 

. Scheme from JL P. for startlq 
village handicrafts DevelOPment 
programme (XXX-I0-8-'13.). 10-
61. P. 

Setting up of alkaloid manufactur-
ing unit in Jhabua (M.P.) 
(XXXI-31-8-73), 85-68. 

Setting up 01 aD AlumiDlum Plaat 
in Sarguja District ·01 Madh7a 
Pradesh (XXX-1S-8-n), '14-11. 

Setting up of Health Centre. III 
district of Madhya Pradelh, 
(XXX-6-8-73). 208. 

Setting up of a Low Temperature 
Coal Carbonisation Plant in Pub-
lic Sector in Sarguia Distriet 
(M.P.) <XXXI-23-8-73), 100. 

Setting up of PCOs in village, of 
Durbanpur Tehsil (XXX-8-L 
'13), 91;.92. 

Shortfall in the production of 
foodgrains in M.P. durinl 1912..'13 
(XXX-8-B-73), 209-10. 

Shorta,e of Coal ill Madhya Pra-
desh (XXIX-2-S';73), 137. 

5mQl,led ,000, _izeci in :.iadhya 
Pradesh durin, 1972-'1a (XXX-
1'1-8-73), 39. 

8ukta Dam Project (XXX-, ..... 
'13), 110-91. 

Supply of imported GeneratAln to 
M.P. (XXX1-28-8.'13), 30. 

SiIrveY concluded b7. Oeololbl 
SlIr\'e7 of M.P. for Zln<!. coUoa 
aad. Oil Wells (XXXX:.:..u4-'13). 
-';'99. 

Survey for extension of embank· 
'Itlenta' of· Narmada IU.". . in 
Bothanpbad and J'.ut Ntmal' 
dJstricta of XP. (XXX-'l ..... '13). 
91. .. 
l'~ snct Sodo-~ ,~UIti. 

&don of BaUadiJ. Steel,'ProJect 
(XXX-I ..... 73), U-u.· , 

'value ot,ih1U1Cl~ ,ooci.t ,~ 'in 
':&om.,.,.' (xxxt-.ll;+,'lJ),''lP-lt . 



RAME DQIEX 

--------------~--
DIXIT, SHRI G. C. : Contd. 

Visit of Small Industries AdVisory 
Organisation to M.P. (XXXl-3-
8.73).111. 

DIXIT, SKRI JAGDISH CHANDRA: 

Payment 
Bill: 

Debate. 
of BonUS (Amendment) 

Consid. (XXXI-29·8-73), 347. 
Report of the Third Central Pay 

C,mmission (Db.) (XXX-I8-1-
73),. 272-71. 

DUTTA, SHRI BIREN: 
Amount given by R.B. U to Land 

Mortgage Bank of AdvaJicing 
Credit to Tribal people (XXX-
13-8-73), 112. 

Construction of Railway Line from 
Dharamnagar, to Kumaribat 
(XXIX-24-7·73), 59. 

Con.~truction of Sta1f quarters by 
O&NGC in Tripura (XXIX-24-
7·73), 59. 

Crash Programme for Job oriented 
Development work in Tripura 
during 1973-74 (XXX-6-8-73), 
145--47. 

Damage of crop in Trlpura due to 
rain (XXIX-30.7-73), 123. 

Damboroo Hydro-Electric Project 
schemes for Welfare Qf displaced 
and Local Tribal People <XXX-
7-8-78), 68. 

Deployment of CRP in Tripura 
(XXIX-25-'1·73). 27-28. 

Drilling for oil in places other 
than Baramura in Tripura 
(XXIX-31-'1.73),·1M. 

Exploration for on at Baramura in 
Tripura (XXlX-24-7-7S). 11-
15. 

Inclusion of ~ and Agents 
of . Drug Companies in the cate-
gory of worlanen (XXIX-26-1-
7S), 129·30. 

---.. 
DUTT A. SHRI BREN;. Contd. 

Non-Observance at . Labour Law. 
by . O.N.G.C. Management in Tri· 
pura .(XXIX-26-7-73), 129. 

Non-payment of revised bonds to 
tea garden workers in Tripura 
(~-2-8-73), 113-14 

Relief Operations in Tripura 
(XXX-8-8-73), 69-70. 

Rig purchased for Tube Well Pr0-
gramme ill Tripura (XXX-8_Sa 
'i3), 145. 

Rise in educated unemplo"ed In 
Tripura (XXIX-26-7-73), 110-
31. 

Debates 

D.G. (Manipur) (1973·74) 
(XXIX-23-7-73), 280-81. 

DWIVEDI. SHRl NAGESHW AR: 

Debates 

Flood situation in thecountTy 
(Dis.) (XXXI-28-8-73), 372-
7(. 

ProcIaInation in relation to Uttar 
Pradesh (Res.) (XXX-8_8-73), 
3'15--80 

GAEKWAD, SHRI FATE SINGH 
RAO: 

Decisions taken at the meeting of 
Aid India Consortium held in 
June, 19'73 (XXIX-27-7-'13), 41. 

Sub~ission of study report by Guja-
rat Government regarding set-
ting of Shipyard at Tapti 
«XXIX-30-7-73). 41. 

Telephone Service , in Baroda 
; <XXIX-1-8-73}, 117. 

Waiting List of Telephone connec-
tions at Baroda (XX!X-l .. 8..73). 
116.' 

Loan advaDCe<l by '8ranc:hell of 
Natlonaliaed.Bank8 in Tripara : Debates " . 

! : (XXIX-4-:-~'13). '. 124.,2&. Abnorma{tiSe in prlc~P!_tial 

GANDm. sSRIMATl INDIRA: 

"~.Mignnt :CIthlI* Ur' 'l'ripur8 commodities (Adj. Ml (XXIX-
; (XXIX,-"H-?,'7Il. "118-..21-'1.;."');186.- :-'1i,.F ~ .. 

______ ... ~--:'"--------..... ".:........;,.;. '.-,-, ..... _-l!.;..,_.,j.,., ... -...... '-' ... ' -



GANESH, SBRI X. ft.: 

KncU1ra , Pr...". Appropriation 
<No. S) $ill. 197,1: 
Int., eouid. and Motion to pass 

(XX!X-2S.7-'1S), 292-93. 
'Customa, Gold (Cantral) aDd Cen-

tral hdIea and Salt (Amend. 
"ment) Bill: 

CoDaid,(XXIX-31_7_73). 2U-3". 
0-3-73), 276-8l. 

Consid. Cl (XXIX~..8-13). 281-
$, 

Motion to ppU, as amended 
(XXIX-I-B-1!) 285 %98' 2-8-
73), 254-55, 26~'5" eXxx-
8-8-'13), 274----.al. 

D,G. (Andhra Pradesh), 1973-" 
(XXIX~-7-13), 270-77. 

D,G. (l4anipur), 1973-74 (XXIX-
21-7-73), 288-73. 

D.G. (Orisea) 197s.:.'r, (XXlX--Ze-
7-73), 230, 267-75. 

D.S.G, (Manipur), 1813-74 
(XXXI-28-S-73), 307--()g. 

D.s.G. (Orissa), 1973-74 (XXXI-
28-8-73), 28&-90. 

Manipur Appropriation Bill, !a73: 
lnt; Ccmaid. and Motion to pa8I 
(XXIX~7-73), 285-81. 

l4anjpur Appropriation (No.2) 
Bill. 19'73: 
Int. (XXXl-29-8-73), 271-'12. 
Consid. (XXXI-29.8-13), 2'l4-711, 
Ko11on to pus (XXXl-D-8-71), 

278. 
on.. Apwopriation (No.2) BiU, 
'1m 
c~ (XXIX--26.7.'1.>. Zn-

94. 
Motion to pus (~-7-.,a), 

291. 
oOriua Appropriation (NO.1) SUI. 

It'D. 
lDt.,. euticl. and IIotioa ,&0 pus 
(XXXI~7S). 2II-M. 

0. .............. ,..... 
DepaZ'tlUldt of Central Gcwem-
,:rtti~) (DXl-U 8 11), 

... IIep&wt of the fl)'e.n.If!aI9. 
('lJDX • :J-7J.) ..... 

GANESH SHRI K. R.: Contd. 
~'rush on banb'to a'lt('baD,. 

hundred rupee DOtes for fear of 
demonetiaation (CA) (XXX-
8:'8-73), 233-51. 

Reserve Bank of India (Amend-
meftt) Bill: 

Int. (XXlX-Jf..7_73), 247. 

GANGADl;B, SHRI P.: 

Achievement ot Target. in a phased 
prosramme, durinl I'ifth Plan 
(XXXI-290-8-73). W. 

Alivert1aeDlent of NSIC .Material 
~. Small Unit. in .giapl Lan-
guages (XXXl--a.a..'IS), 184. 

Aerial MiDeral Survey of Odsaa iD 
CoUaboration with R1l8Sia 
<XXXI-30-8-7S>, 129-30. 

A&n-eatation ecbeme for reduet10n 
of &ods and siltiD, of River BedI 
(XXIX-30-7_73), 85. 

Asreement with U.s.A. for IUpp~ 
of I'ertilWer (XXX-1 ...... '1S). U. 

AUoeation tor speclal ElDploymeDt 
JJI'O«l'ammea for 19'13-'14 (XXIX-
2iLi-73), 74. 

AUoc:atlon of FImda fOr houaiDg pro-
jects b)' DDA <XXX-a-8-'1S), 
102-03. 

A11ocaUoB of Raw Katerial of BSL 
to (1) BUlet Re. ro1let. (Ii) S.ft. 
JI.A. re-ro!ieJ' (W) Sec:ond.ary Be-
rollers (XXXl-30-8-13). 130-31. 

Army Career for Youth eXxx-
18-8-73), 148.' 

ArriVal of lDdian Prilat4t NiJliri in 
J.kar~ (XXX-9-8 .. 73l. 121. 

1IU1 on Flow Of ~oretp Money 
<lCX:K~8-73). 91. ' 

BIac:k llaratln, til Petroleum Pro-
duela BDd K4IroMDe OIl (xxx-
'''''VI), 13. 

BurDin, out of tu~~.u molon In 
...... _ to ~ ·tuetaatioD 
.~(XXXl •• '13),140. 

,. . ..... -', ,' .. 
CoUabofaUou wit1i ..... lot Iu.rv~ 
~"m .. ·· Ubm .... ,,,.. ..... 
'-, .. ~':(XJCC.....L7a) • 
5'1 ..... 



-_ .. _--------- ----------------
GANGADEB. SHRI P.: ccmtd. 

Conunisaion to enquir'e into IiBpaet 
of Taxation on Nation_1Ufe 
(XXIX-3-8-73). ~28. 

CommoditY-wise· export target tor 
11173-74 (XXIX.....-3-8-73), 181;· 

Common strategy in the Field of 
JnternationTrade for Meeting 
Cha1l8l1ge Posed by Powerful 
Forces in west Europe (xXtX-
3-8-7J), IIM-85. 

Conference of Chief Executive of 
Public Sector Undertaking 
(XXXI-2t8-73), 112. 

Confe. ellCe of Tourism and Air 
India Oftkers held in Geneva 
(lCK)C--IO-8-73>. l~ 

Construction of Giant amp. b)' 
Hindustan Shipyard CXXXl-
27-8-'11), 100. 

Dampening of bthuitasm of small 
eatrepreneura by SSIDC (lCtX-
8 .. 1-'13), 188-8'1. 

Death of _ Jawan of Border SeCu-
rity Force clue to tile eDeOUDW 
with PatistaDi Rangers (XXIX--
25-7-73), 76.'15. 

Direetive to Pump Manufacturers 
to !nita! DieBel Generating SetI 
(XXX-9-B-T3), 135-38; 

Drydock ComtIIlex for Detenee .ctI. 
India (XXX-9-8-73), 124. 

Encouragement to artisans for 
Development of Small Scale See-
tor (XXXI-2S-B-73),224. 

IstabliabiDg an Exploai~e Faclory 
in Oriasa (XXXI-30-8-73), 49. 

Expansion of Shipping during Fifth 
Plan (XXIX-23-7-73),83. 

Financia] Assistance from IDA for 
Telecommunications Project 
CXXlO-24-B-73), 47. 

Financial Resources for Fifth Plan 
(XXX-8-8-'l3), 187. 

"ood MJssion sent .Abroad (XXX-
20-8-73), 211-.l2.. 

Foreltn ('ol1abQration for deep mea 
fishing trawler~ (XXX-13-8-73), 
71-72.· . . 

'- J: 
2697Ls:..~ -_. __ ... --

GANGA DEB. SHRI P.: e<med. 
Formulation. of J'amjJy Pbpm1n, 

ProJl'8mmes for Fifth· PJaa 
(XXX-22-8-73>, 63-64. . 

f'IIDctioDitlI of Cro. Bar Exeh .... ee 
in Delhi eXXX-8-8-73), 151.,18. 

Functions Of Agr~tural Priea 
CollllllissiQn <XXX 20-8-'73),85_ 
86, . 

Help to i'armed of Or_ for pur-
ehaIe 01 Dielel ~erat1ng aets 
(XXXI-I'1-8-73), 7-9. 

HoUling and Urban Development 
CorporatiGa aid to let up Mecba-
Iliaed Brick Plants in State. 
(XXIX-23-7-73), 82. 

Implarnentation of .Reeommenda~ 
of Santhaum committee iD Pub-
lic sector UndertakiD.. CXXX-
10-8-13), 83-M. 

1II1pQI-t Of I'ertilizent, (XXXI-2'7 ..... 
73), 80. 

Import S,ibcUtution Or_ted .... 
Production. Protnmme . efKa-
tionalSeeds C~tIoD. 
CXXlX-23-7-73). 79-80. 

Impurities· in CommC)D Saltdesttaed 
fot' J)elhimarket eXXX-aG-8-
73), 23, 

Incentive" to farmel's Of Orilla to 
&ell iheir wheat to Goftmment 
agency (XXIX--30..;"I-"l3), 98. 

lDclusioD., of Public Sector Indua-
tries in Fifth Plan CXXIX-1-IL 

,73), 10-1~ 
Inclusion Of Roads. iD National 
Highw~ system· during . Fourth 
Plan CXXIX-30-7-73), 198. 

Increase in eredlt facilitieS to wea-
ker'sectors ofEcoriomy (XXX-
1"1..8-"13), 81. . 

Indo-SoviElt .Joint Study of Kon~ 
soons 11) the Arabian Sea CXXlX-
3-8-73), 8'1-88. 

Inquiry into the incident of Luck-
now University exxx--=-I-TJ). 
211-12. 

In8tallation of senice station for 
Tractpr and other . A.IriCQltural 
Implements in l\ural miD 
(XXX"':13.-4-73). 219-.ao. 



GANGA DEB, SHRI P.: eontd. 
Investment by R~C. clUrin, J'Uth 

Plan (XXXI-J8.8-'I3), 121. 
Leplation ReprdiDI paattn, of 

Retail Priee tap OIl COIIiIIIOditlee 
(XXIX--3-8-T3). G. 

Linkin& 01 AJrieultutal Develop-
IHnt with Agro.lndUltries (XXX 
_13-8-73), 163. 

LOIi of Atricultural Promotion due 
to lack of Financial AMistance to 
r.tillaer Planti (lOOO ........ 8-
'IS), '1. 

Lou to A.picultural Products due 
to CloIUre of IndiaD Expktlive 
(XXXI-28-8-'73), 87. . 

Karine RaourCes Caa"'''wlon 
(XXX 228-73), 180. 

.Muter Plan fer DewkipmeDt of 
ArchaeoloJical Centres for TouriIt 
lnt.erelt CXXIX-U-'l.'l3) , ao--a. 

1Ieuure& to eheck Pollution of Sea 
Water ill Ceutal AnbiaD Sea 
(XXXI---10-1-"l3),IU'l. 

lleetiD, of Adviaory COWleIl of 
CuItoma aDd Central E1rd8e held 
ill JUDe, 1m (XXXI 14 ~"l3), 1..,. 

IIodem1ution of FiahiDI lDdut&17 
on Ori... sa Coast (UXI-
2'l.8-'13), 71. 

Jlodiftatloa ef Sehene of Model 
.:hools (XXIX-3O-'l-'lS), ... 

NoS.T. Em~oy8eI demand for em 
probe into Misu8e of Public Puncb 
(XXX--13-8-7I), 113M. 

Nqot.iation. for suppq of Ruutan 
1IelaDcln& J:quipmeQt for ""7 
EDcibeerin& Corporation (XXX-
1-8-'l3), 125. 

New. Item Arms Build Up by the 
00 1lich c:ourrtries in Welt ."* 
CXXIX-28.7.73). 91-•. 

Newt item ~ GI"OUIIdnut sa 
PoboDoUI when spoiled (XXXI 
-Z'l ..... '1I). 180. 

No IR1e to GoYenunent Com:peIp 
~ ....... J'ecleratiotl of IDcIJa 
(XXlX-IO-T-'1I), ea. 

I 
I 
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GANGA DEB, SHRI P.: contd. 
NOft.UtilillaUon of New importee! 
~uipmllmta for Power Generat1Di 
Units (XXIX-31-'l-71), '1-82. 

OrpzliutiQn of Detwork of fum.r. 
Service Cooperativttll Society 
CXXXI-31-8-73). 1"-45. 
~ moves world court apinat 

Trial of Priaonem ol Wan 
(XXIX-Z6-7-73), '10-71. 

Pll)'ment of CommiaioD on I)epoait. 
by Central Bank <XXX-lO-I-
71), 192-t3. 

Plan for AUlJDentin, aDd lDtelrat-
in, Badar aDd COlftaumk:aUon 
System for 1AF <XXIX-2-8-73), 
112. 

Plan for Power and fuel in lbe 
country (XXIX-I.8-7I), .. 8'1 • 

PlaD to booR ~ Of eDlb,eerin, 
Cooda <XXXJ.--.a1-8-'11), 1.-48. 

PNpuaUon of ~ Of Anti-
inftaUonary meauna (XXX-
10..1-73), 18. 

Produetion by H_", BleetriealI 
Ltd., of traDllonnw with .. buni-
nlum tubiD, ill .pq.:e Of copper 
tubinc (XXX-I8-&-73).II-M.. 

Production in Alra I'oUDdry IIldua-
try (XXX-aZ.8-73), 21 .... 11. 

Production of equipment by Bharet 
Earth Moven Limited (xxx-
18-8-73), t3-N. 

Producdon of tnt c:_ Cbair Car 
coaches and two-Tiel" Air aondl-
tiODed, aleeper CC*:hes bJ late-
tral coach fae10ry (XXX-1-8-
73), 83-84. 

Proftb earned by S.T.C. durin, tbe 
last three yearl' (XXXI-2f-I-T3), 
108. 

~ Amendmeat in· Reaerve 
Bank of India Ad (XXX-17.a. 
~). IZ. 

Purcllue of K.ir1oekar T~ton 
lyin, idle for leWD, up IIt!I'YXe 
centre. u a Droutht·Re1iet )(ea-
8Uret (XXX-11-8-'13), 218-1'. 

Hallin, Of defence Wall in chhdlb 
eector by PaklItan I'orees (XXIX 
.......'11). IWS. 



GANGA DEB, SHRI P.: contd. 
Raising of Income Tax Exemption 

Limit (XXXI-24-8-73), 107. 
Raj Nagar colony of Ghaziabad Im-

provement Trust (XXIX-30-7-
73), 9S. 

Recovery ot Telephone Arrears 
(XXX---8-8-73), 154. 

Reduction in Outlay for fifth Plan 
(XXIX-l-S-73), 88. 

Relations between India and Cze-
choslovakia (XXX-9-8-73) 125-
26. ' 

Reorganisation ot Working ot Na-
tional Akademies (XXX-20-8-
73), S"-S5. 

Report of Task force on Airport 
security (XXIX-27_7.73), 87--89. 

Repprt of the enquiry OtBcer on 
Delhi School Teachers Coopera-
tive House Building Society Limit_ 
ed, Delhi (XXX-13-8-731, 47-48. 

RepA!aentation to. Bangladesh at 
Non-Aligned Nations Conference 
to be held in Algiers (XXIX-
2-8-73), 134-35. 

Relettlement far Released Service-
men (XXIX-2-S-73), 155. 

ReaettlemeDt of Repatraites from 
Uganda (XXIX-26.7_73), 98. 

Revision Of nttb Plan for Orissa 
(XXXI--29-8-73). 222. 

Sale of Children and Suicide by a 
Person in Koraput, Oriaa due to 
inability to provide Food (XXIX 
-30-7-73), 21-24. 

Scheme to Combat droUflht <by 10-
catiDg .ub-surface water deposits 
(XXX-20-8-73) , 82-83. 

Seiz1u'e of smUllled IOOds in Delhi 
(XXIX--s7-7-73), 88-8'1. 

Seminar on "Pm to-day and tomor-
row" held in New Delhi (XXIX-
25.7.73), 16'7. 

Seminar on Sci'ence and Technology 
in Small Industries (XXX-
22-8-73). 210. 

Separate Railway High School·· at 
JharlUlUda on South Butern 
Railway (XXXI--28-8-'13>. 139. 
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GANGA DEB, SHRI P.: contcL 
SettiDg up of Agro-industry corpo_ 

ration and Agro..,Servkoe Centres 
in ~ <XXXI-27-S-73), 79. 

Setting up of Cyclone warning Ra-
dar Stations along Coastal Areas 
(XXIX-27-7.73), 36. 

Setting up at Development Autho-
rities in States tor preparation and 
enforcement of Master Plana for 
large cities during Fifth Plan 
(XXIX-25-7-73), 73-74. 

SetbiDC up Fertiller Plant at Para-
dip Port (XXIX-31-7-73), 54. 

Setting up of Field Gun Factory fer 
Self-Reliance (XXIX- 2-8-73), 
135-36. 

Share of LtC in private sector 
undertakings (XXXI-24.8-73>, 
109. 

Shortage at Fertiliaen for Kharif 
Crop (XXX--6_S-73), 101-102. 

Shortage of Manpower Hampers 
shipping tonnage target <XXJX-
30-7-73), 198. 

Special Steel Project tor making 
modern armaments (XXX-
9-8-'13), 124-

Steep fall in production of Steel 
during the last three months ia 
Eastern region <XXXl-23_8-73), 
n 

Steps taken to curb corruption in 
Central Government Oftlces and 
Public Undertakings (XXIX-
1-8-73), 86-S7. 

Subjects discussed at &glonsi Com-
mittee Meeting for Banking at 
Shillong (XXIX-3.8.73), 88. 

Subsidy fOr starting Industries ia 
Backward Areas (XXXI-
29-8-73), 223. 

Supply of TU-16 lA.ilUaft by China 
to Pakistan (XXlX-:.!6-7-73), 95. 

Survey of Small Scale Industries 
(lCXJJ{--25-7-'13). 166-67. 

Sypoaiwn organised by Indian A#i-
cultural Research Institute (XXX 
-13.S-73), 164-65. 

Talks between Representatives at 
Sri Lanka and India held in Co. 
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GANGA DEB, SB'BI P.: eontd. 
,Iambo, • ia Mu. 11'11 (XXlX-

,- ""-'11), .. 
Talks wttti Burm.eeeGoftrmnent 

Beprcling Air Acreement 
(~7 .. 7-'l3). &&-85. 

Timely supply of Fertilizer aDd 
' .... to I'ramBrs for Khuif Sea-
8GD(XXXI-l'l-8 • .'II.), ... 

TaDsNr Of 'l'emp1eB to • plaee near 
~ (XXIX ~"-'lJ), 111. ,f' ,- , -

tJperadiDa of Cross-bar aebance 
in Delhi area -tltict-4-8-'rI'). 81. 

l)efHlta 
ContiDuanc:e of proelamatloD in 

respect of Orilla. (Nos) <xxx-
-..... U). '381-88. ,_ 

D. G. (Oriaea), 11'11-'74. (XXl'X-
2I-1.:u),.te .. 

D.S.G. (Orissa), Um-?.. (xx-
• ;u....a.a..D). S7i-I1. 

.De\>utatioft ~- by 1lctods ia' vari-
oua parts of the eountTyCCA) 
-(JDCt.-IO-S.'1I). D'I-ll. 

GAlICBA.SBIII "" .. -Vft! ...... UdlER"D 
SINGH 
Allan C1euJsIC - tTlIkIn (XlCt-

10-8-'11), 1M. 
&ok...tal1a livea. to eooperativel of 

Educated Unemployed. (Jdct-
""''11), I'. 

CriticliIn of Wortlng and JlaDace-
ID8Ilt of J'Cr (XXX...,. 1-8-'11), 
41:" 

Cutt.iDJ dOWl! of BeIean:h INJlta 
by r.C.MlI. ocax-SO-'7-'13), 
185. 

I)ls~meDt of Jndu'lhial Manage. 
ntent Pool (XXIX~2'1-'1-'3)., eo. 

B:qxJrt of Iron on (XXXI-
-,,,,'lI), lit. ' -
~ of Steel Autbority of 
- lJIat. W. CXXIX-LS.m. III-

08.' -
.. Lenl Eftluatton Unita for 
'~ of tndUItriel (XXX-

1-1-'13), M. 
1snplemelitatiOll tJf Centrally spoMO-
reci NutrttioftProiramme tor pre-

GARCHA, SJiIRl DEVINDER 
SlNGH-cqntd. 

aeIrIoiW ~ (XXX--4J.. ... '13). ... .. 
bplelaeDtatioaOf l'roIranUlle and 

Policie. of AJ,ric:ultunlIabour 
by States (XXX--&'8-'13). I'll. 

Import of Non..Eesentialeommo. 
-Gw. in the GOUDby,' (XXXI-
Jl-8-'lJ). 113 .. .,,,, 

lJDperi or, Steel aDd reno-Alloy. 
~ Ba -,Buropen CIOUD1nia 
(XXIX~-8-?3), 168..0. 

IDcreaae in Unemployment in Four-
'tb Ftft Year Plan QtXX-
1-8-'7S) , 86-8'1. - -

Jamming of T.V. lkoadcaatin, in 
8rinapr by PaJdatan (XXX-
1-8-'lJ) , 101-02. 

Law for puniahiD, Adulferator. of 
FoodStuff. as manwectures and 
Whole Sale Dealers (XXX-
..... '1'1). '13 . 

Keet.tna of Prqeet . cO-ordinaton 
aDCl DireetQr. of Indian Coundl 

, Of Agrieulfural lWearch(XX!X-
JO..'1-'I3) , sa. 

Mlnfater'llIeetin, .wWi ,Ex~utives 
and l"inanelal Chle£.; of 'Public: Un_ .. ~ .' cxxrx.- 2.:s.;1I) , 
~. . 

News Item "India can meet 'its News 
print NqUiremeDIIN (XXXI-
29-8-'13), 181. 

NOIl-CGmmitlMllt by USA at the 
meetm, of Aid India COrdortium 
(XXX-IO-I-ft). lK 

OfIeraot Co1I6boNt1on "from 'J'oreiIn 
Piana lor a.-ibaNOil ...... -
tion (XXIX-M-1-7Il. 

PakWaft· ...,.... to Soiat ]ftdo.. 
Bulglailelh Ofter " {DtX-
""-'13), .... 

PJaato ~ u.. Board of 
nIrec:tor. of Irutiaa Airliltea (XX-
IX-2-8-73>, 168. 
~ of Ch1PeIe Itilitll'Y Attae~ 

tie at N. D. A. Paracte at Poona 
(XXlX-I8-'1-13). t2. 
~·in"~OfIDlT ".h I'Ictorym lit SrinaIU' cle-

'Jay" (XXIX ...... '.'1I), .... 
----,---



GARCHA, SJmI I)EVINDER 
SlNGH-c07Itd. 
Proposal to Educate People for 

ChullgiDg their atmude \Owarda 
Hari'Jans and Adivasja (XXXI-
29-8-"/3), 182 

Quantity of Edible Oils and Tallow 
Imported by STC durin, the last 
two years (XXIX-3-8-'13J, 128-
30. 

Bec'lamation of areas from Ravines 
in Morena, Madhya Pradesh and 
its distribution to Landlees (XXX 
-13-8- 73), 207-208. 

Report of Sd lDIpec:tjoD UDits of 
the FiJulnce IIinistry to Redu~ 
number of posts in Pm (XXXI-
29_8-73), 181. 

Sino-Indian :Relations (XXIX-
26-7-.3), IU-S2. 

Slum Dwellers in the countrJ 
(XXX-o-8-73), 89. 

StUdy of Import Patterns aDd Be-
qul.rements of South Bast Aaian 
Countries (XXTX J 1I-'1J), 132-
34. 

Survey 0'( BequirmeDta of )bchjne 
. tools (XXlX __ 7-'73), 49. 

Termina'iOD 01 Foreign CoUabora-
tion kraagem.ent.a Of Indian Te-
lephone IDdustriel, Limitecl (X-
XIX-25-7.'D)j 101-08. 

GBNDA SINGH, SHRl' 

Techni~ ~tlOD under the 
Control of Miniatz'y of Wora 
and HousiDI (XXXI-~-8-"/3), 
111. . 

GEORGE, SHRI A. C.: 
Stl!pl! to redu~ price of Cotton 

fabrics and profits of textile mills 
(at) (XXXI-I4:'8-'73). 255-56. 

GEORGE. SHRI VARltEY': 
A«reement . with BaQCladesh on 

divenrion of Gange's 'Water in Bha-
girathl throurth FariIkka BalTage 
(XXIX-U-'1.;73), 52-

GAYATRI DEVI SHRDIATI: 
DebAte. 

D. G~ fAndhn Pradesh) 1"'1-74 
(~., .. ~) •. 318-1', 

GAYATRI DEVI, 8HRIMATI-eontd. 

Rajaathan State Employ. Strike 
(XXlX-U. 7 -'13), 241-f2. 

Agreement with EthopianAirJiru:ll 
for opera11on of acheduiect fliIbt 
(~8-'lJ).123. 

Air Pollution in Big Ciij.es . (.It,XIX-
23-'.'13). 1't. 

ApPC!al made by GoverDIIlent to 
Traders to cut doWn prices in 
their respective dealiDP (XX-
XI--31-8-73), .7. 

Award Of TaIrIer p~ (XXXI-
%9-8-73), 230. . 

Cheating Of Atbagarh Brancb of 
state Bank of India in Or.ls8a, 
(XXXI-24-8-'13). 4ol. 

Construction of Milk Booths in 
D.I.Z. Area, New DelliJ. (XXXI-
27_8.. '73). 84. . 

Control on sale of Tyree.. (XXX-
22-8-'lJ) , 55-66. 

Deatba due to food J)CJiaoniQI in the 
countr)' (XXXI-27";8-'13),98. 

~ective ConstructioD. Of Low In-
ccrme Group .. DDAJ'laf6 ia ABbok 
Niketan (Nariala), Delhi <XlPO-
2'1-8-73), 65. 

DiIpoIal of. Appilicatioas for indus-
trial Licences, (XXIX-25-7-73), 

35-36. 

Excess charges bT· Auto Rickshaw 
Drivers in Delhi. CXXXI---:t7-8-
73), •. 

bpansion aDd Reorgaaiaation of 
Industrial Testing and. Reeean:h 
Laboratories (XXX-22-S-73), 
14-55. 

Expansion of Steel Plants during 
Current Yeaz:, (XXXI-40--8-'l3), 
80. 

Export of BeaewOOd by Kerala Gov-
erament, {XXZX 27-7-'13), 47. 

Fixin.g of prices of essential com.-
moditte. under DIB., (lCCU-U. 
8-73), 122. 

Increase in the ear..mn18 of foreian 
exciJangeby Governmenl run 
Wela ,~i 1972-'13, (XlCa-
24-8-73). 1.22. 



GAYATRI DEVI, SHRIMATl-ecmtd. 
Instruction to Car Pl'Oduclnl Units 

to kerciae price di8cipliDe to 
ensure price stability, (XXXI-
30--8-'73), 39-40. 

1Ioti NaJar CGHS lNpensary 
(XXXl-2'1-8-73), 65. 

New Major Ports, (XXIX-.23-7-73), 
175. 

Pending Applications from Kerala 
for Industrial Licences, (XXX-
22-8-'73), 181-82. 

PntcrelIII of HinduataD mipyarci in 
cliaarray (XXXI-27-8-73). 39. 

Proposal to Double the capacity. of 
Trombay FertUizer PlaDt (XXIX-
24-7-73), 33. 

Provision of Oooptin, Member. of 
ManaPlI Committee of Delhi 
Sdlool Teacher. cooperative Bouse 
Bu.i1ding Society (XXX-20-8-'73), 
11t-1O. . 

Reduction of Fifth Plan outlay in 
reapeet of Adult Education, (XXX 
--20-8-73), 160. 

llepor1: of Netaji Inquiry ~ 
sieJa (XXX-22-8-'13), 1l1-li. 

Theft or Idols from Newadab Courts, 
(XXX-22-8-73), 182. 

Time Limit fOr diaposal of applica-
tiooe for licences, (XXXt-.22-8-
73), 34. 

DebcUet 
~ of Sarvaahri M. :14. Joeeph 

aDd Varkey George, (XXIX-3-8-
7.), lK2-48. 

Gnu. SHRl S. B. 

Ban on Import of Tractors (XXXI 
_2'1_8-73), 7. 

Clearance of Malor Irrigation ~ 
jecta in Maharuhtra and Andbra 
Pradeab pendhA, Award. of Kri-
shna and Godawari 'l'ribunala 
(XXIX-:-24-7-13), 10-11. 

PoJital stal~ in ADclbra 
Pradesh <XXIX-25-7-13), 8. 

Dcb4te. 
D.o. (Andhra Pradesh), 19'1),74 

(XXIX-D-7-73), 280-83. 

\ 
I 

GOOOL SHRI TARUN: 
Debates 

Employees' Provident Funds and 
Family Pension Fund (Amend-
ment) Bill, Consid., (XXX-IS-a-
73), 213-15. 

Flood situation in the country (Dis.) 
(XXXI-28-8-73), 368--70 .. 

Supplementary Demands for Granu 
(Railways) 1973-74: General Dis-
Cussion (XXXI-23-8-13), 228-28. 

GOJtHALE, SHRI H. R.: 
Declaration of present Lok Sabha 

as Constituent Allembly (Rea.) 
Conaid. (XXX-7-8-73),357-
83. 

II Indian Railways (Amendment) Bill: 
CorWd. (XXX-7-8-73), 309; 
(XXXI-2Sl-8-73)-!11-80. ! UnWlUal delay in boldin. bye-elec-

I tiona to Lot Sabha and 27 AaIem-
II bl,. eeata. (CA) (XXX-6-8'73), 

242, 247, 258-19. 
GOMANGO, SHRI GIRIDHAR: 

Allocation fIor Development of Roads 
in Tribal Areas durin. the FUIiI 
Plan (~-8-'13), 18. 

-Allocation for educational develop-
ment ot viball inJ'iftb FhI_ Year 
Plan (XXXI-1'7-8-13), 98. 

Allocation for Tribal oulture in 
Fifth Five Year Plan <XXXl-
2'1-8-73), 97. 

Appointment of S.C. and S.T. CaDdi-
dates in H1ndustan Steel Plant, 
Bourkea, apinat Reeerved Quota. 
(XXXI-30-8-73), 92-94. 

Bonded Labour Systelr. (XXXI-
30-8-73), 44-

ClOsure of PaJakhenundi Mini Steel 
factory, Oriaaa (XXXI-2S-I-'78), 
78. 

Conatiwtion 01 DivWonal aJld GeDe-
ral Councils by LIC (XXX-17-
8-73),18. 

Development of Scheduled Tribes 
.and Scheduled Castel durin, ntth 
Plan (XXXI-29-S-13). 221. 

Embezzlement at rupet!l three 
erorts In ih •. UDiQJl TaTitory of 
J41soram (XXIX--3-7-'TJ), U13. 

,.---. ---~--------------.- ---.-----
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GOMANGO, SHRI GIRIDHAB: contd. 

Employment for all Eogineering 
Degree-holder 8 and graduates 
<XXIX-ZI-7-73), Z'. 

Establishment of a Cotton mill at 
Rayaqada in Koraput District 
(XXXI-24-8-73), 50. 

Establiahment of Health Centres in 
Tribal Areas during tile Fifth Plan 
(XXXI-27-8-13), 95. 

Financial Assistance to Orisaa 
<XXXI-24-8-73), 112. 

FlJh-plates fOUlld removed near 
Parsakhera Railway Statian, 
Bareilly on 9-6_73 (XXIX-
31-7-73),32. 

Implement to Persons Pisplaced on 
account of Setting up of Rotirkela 
Steel Plant (XXXI--30-8-'7S), 13. 

Implementation of A.R.C.'s recom-
mendations .by LIC re: opening of 
full fted&ed Branch Offices in Dis-
tricts (XXX-17-8-73), 170. 

Installation of a Computer by LIe 
for its omce at London (XXX-
17-B-73), 189-70. 

Jobs fod Educated Unemployed 
<XXIX-25-7-73), 180-62. 

Koraput-Bhaneshwar Telephone link 
CXXXI-29-8-73), Z30. 

Limit of reneWal expenae ratio of 
LIC (XXX-I1-B-73), 172. 

Managerial structure of Telephone 
Exchanaes in Metropolitan Citie8 
(XXIX-25-7-73), 182-63. 

Meeting of Chief Miniatel'B to dis-
CU8B allotment of Yarn to weavers 
(XXX-l 0-8-73), 131-32. 

Opening of Branchet of Nationalised 
Banks in 0risIa (XXX-17-8-'73), 
171. 

Pilot Projects in Tribal Areas of 
orilla durin, Fourth Plan (XXXI 
-27-B-73), 21-25. 

Post OffIces and Sub-Post Oftlces 
opened in Koraput Diatrict 
(XXXI-29-B-73), 229. 

Power failures at Deogurh town in 
0riIIIa (XXIX-3l-7-~), , .. 

GOJ4ANGO, SHRI GIRlDHAR: con'tcl. 
Production of New Synthetic Drup 

and Antibiotics in I.D.P.L. 
(XXIX-.-M-7-73), 1M. 

Proposal from Orissa for control of 
floods CXXXI-2I-8-73), 100. 

Rehabilitation of Tribals Displaeetl 
due to InduatrialiBation, RefUlee 
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Flood situation in the country (Disl 
CXXX»--a-9-'lJ), 130-31. 

La1:cadive, J4Jnieoy ad Amindivi 
Istand3 (Alteratiou' oC Nam~\ 
Bill: Conaid. (XXIX--30 7-73), 
308_09. 

Netaji National Academy BiD: 
by Shrj Samar Gulla COIa;d. 
tXXIX-27-7-73), 354-62, (XXX 
-10-8-T3), 251--85, 312-13. 

NO-QOnflde.w:e in Council Qf 
Ministera Motion withdrawn 
(XXXI-U-73), 31. 

GURA, S:!lRI SAMAR: cor .. tl. 
OwoenlUP of Newspapen aDd news 

Agenciea (Res.) (XXX..,..;17_8-
73), 323-30. 
~l to .COllvert Indian Council 

of Agricultural Research bato a 
~partment of the J4inistry of 
Agriculture (CA) (XXIX __ 1-8-
13), 214--20. 

Re. Hunger strike by employees of 
Food Coiporation Of India 
(XXX-9-8-'13), 200. 

Re. Netaji IDQuhy CommjasjQll Re-
pOrt (XXXI--5-9-73), 49-51. 

Re. Reported move for traDSfer of 
procurement fuDetiOll of Fel to 
Private AgencieS (XXIX--Z6-7-
73), 2H-B5. 

Recruitment of Minorities for jobs 
on the Railways (Dis.) (XXIX-
31-T-73), 243--41, 253--59. 

Report of the Accident to Indian 
Airlinee Boeing on 31st May, 1973 
(Dis.) (XXX-9-8-73), 32&--33. 

Reported instructions to Netaji In-
quiry Commission ftOt to seek any 
help frOm Taiwan (CA) (XXXI--
23-8-73), 174--83. 

Violation of assurance on take-over 
of whole-sale Trade in Ri·:e 
(Adj. M). (XXX~_9-73), 9. 

GUJRAL, SHRI I. K.: 

Debates: 

Non-circulation of Answers to two 
Questions to Press Correspon-
d:mts (Q.P.) (XXXI~9-13), 

·3'1-38. 

Ownership of Newspap'o!r 'lind 
News Agencies (Res.) (XXX-
I7~8_73), 323--30. 

Proposed increase in prices (,: 
Nawspapers (Rule 377) (~-
13~8_73). 247-51. 

GUPTA, SHRI INDRAJlT: 

ActiOn taken against persons 
arrested.in Delhi fOr SlllUigling 
(XXXI-24-s.::73) ,'20. 



GUPTA. INDB.A:.TIT~td. 
Arm)' Oftlcers On 10ian to Calcutta 

CGrpOI'ation authorities (XXX-
16-8·'11). 99. 

Assistance to West Benaal for 
Rural E1ec:trifieation (XX1X-
31-7-73), 85-86. 

Bokaro ,Blast Furnace not pro-
ducing as per rated capacity 
(XXXI-30-8-73), 120. 

Breakdowns in Atomic Power Sta-
tions (~-2S·'1·73), 138,.39. 

Circulation of a Secret communica-
tion 'amODI aUlIbUstries reprd-
ing wale reviaion (XXDt-3-B- I 
73), 155-58. j' 

Commissioninc of Ha1dia Dock Pro- I' 
jec:t, (~-13-8-7S). 14$-48. 

Conference held to Di8cuIe De· " mands of Port an4 Dock workers 
(~~?-73), 1.·M. 

Cut in the Annual Plan for 1973-
74 due to Price Rile (XXX-D-
1-73), 1118. 

Dedication of Old Cellular .Tan at 
Port Blair .. a National lIanu-
ment (XXX-22-8-73), 116-1NS. 

Deep peneuatioD Low Level ,Com. 
bat Ait'craft for India A1r, Force 
(XXIX-2-8-73). 180-81. 

Detention of IncUan Film Acton at 
Londaa Airport for their beiDI 
without "Wo:,k CerWleates" 
(XXXl--30-8-'13). 13. 

Directive iMued to' ·QI)vemment 
lerVants not to partiCipate in any 
po'itical movement or activity 
(XXXl-D-B-73). 117. 

Docpment prepared by 11 cOUDtriet 
Trade Union OrpniatloDs for 
presentation at Non..a~ 
SummIt Meeting at Alaiers 
(XXXI-23-L73). 118.1'1. 

Effect of IhortaJe on Tb8rmat 
Power Station (XXDt-ll-'7-73), 
179-10. 

Meet otrilin, pricea of .... tia1 
eommodWes On Plfth Plan 
(x:xrx-=s·'7-n). 9. 

------,-------
Elforts to acl).ieve ..tr ... ufIlcleacy 

for needs of Air FOi'c!e and Navy 
eXXlX-2-B-73), In. ' 

Expansion of foreip manapd 
Automobile Industry (XXIX-
1-1.73),24. 

Expansion of MI •. Jiyajeerao Cotton 
Mills Ltd. CXXXI-Z9-B-73). 73. 

kpecled PJ'Oll'ets Of on ,Explora-
tion in Dex1; ftve 1earl(XXIX-
31-1.73). 84-85. 

Expected '~P rise in Coal" PrJeea 
in October, 19'13 (XXlX-44-73). 
1M. 

Extent of country'. dependenCe on 
imported Steel (XXX:~'13). 
137-38. 

Filhter Plane deal with U.K. 
(XXXl..:...23·8-?S). M. 

Goocla Trafli.c haDdlecl by' the Jndian 
Railway durin, April and Kay, 
1973 (XXX-'·8-73). ~-4. 

Honourinl Ex-Andamans Pri8cmera 
at PortBlair (XXX-U ..... 71). 
118. 

I .• B. Ministry's propoial for tPin. 
over metro-clnemaa at Bombay 
and CaJcutta (XXXl-Zt+'7J). 
214. 

Implementation of Re801ution 
adopted by tTF at SinlaPOre reo 
...... far IIN1Deft (XXlX-U-'7· 
'13). 120. 

Import of Telephone equipment 
from Canada (XXl'X-U-'7-'lI). 
138. 

Import Of Wheat (XXX ....... lI·t-'13), 
1'·20. 

Inc:reue in prioet of . Petroleum 
Products and ttl IJIlpaet GO eon-
sumer. (XXlX-1f-7-'13), 87. 

Indo-BanaJadeah Tnde UDder 
Limitled Payment Aareement 
(XXX-IO-8-'13), 11'1·18. 

In4oneaial'l 'J'oint NavalExercille 
'With lndill (XX'IX-tl-'I-'PS), 107· 
01. 

InftaUon preasure on eeGbOntY 
Ueet of riaint prices of ~1 

comm.dltiel OIl 1'lIth" Plan 
(XXIX-D-'-'lS). 12. i I (XXIX-a .... '13), 86-6'1. --•.. ~ •.. -... -.-.-~--~.-



GUP'DA, INDRAJIT-cORtd. 
Inquiry into foreign exchange deal-

inD by Mis. Expe.rimeut in Inter-
national Living (X:XXI~1-B·· 
73), 127-28. 

Instrument landing system &I1d. Ail' 
surveillance Radar at Palam 
Airport (XXIX-27-7-'n), 169-70. 

Iaaue of licences to Jlrivate parties 
fOr production of cement 
(XXXI-29-8-73), 5-6. 

Labour UDZ'est in Industrial Units 
in Private Sector (XXIX-I-8-
73), 112. 

Large Houses and Foreign Com-
panies in Core Sector (XXX-
8-8-73), fl-42. 

Long-term Agreement for import 
of Raw Jute from Bangladeah 
(XXIX"':"27-7-73), 170-71. 

Long-term Plan of Importing Raw 
Jute from Bangladesh (XXXI-
31-8-73), 127. 

Loae lU1!ered due to Boeing Aircraft 
disaster Dear Palam Au"ort on 
31-5-73, 167-89. 

Man-days lost due to Lock-outs by 
Employers in west Bengal 
(XXX-9-8-73" 137. 

Meeting of Indo-BriUsh Techaolo-
gical CoUabor8tiOD Group 
(XXX-22-B-'I'3), 197-98. 

Mismanasement 
Planning and 
Jeaops Ltd. 
70. 

in Production 
COGtin, in MIs. 
(XXXl--30-8-'13), 

New. Item captioned regarding 
"BTC Mess in Hong Kong Too" 
(XXIX-3-8-73). 158-57. 

News item captioned "Wheat Stocks 
Decline, Purease Efforts Sag" in 
Indian kpresa dIttad 6-7 .. 1973 
(XXIX--30-7-73), 200. 

Non-Utilisation of Canadian Aid 
given for the purchase of Newa-
print (XXX-22-8-73), 19B-99. 

Organiainc of unorgani8ed labour 
(XXXI-30-8-73), 120--22. 

Over aged Bushes in North Bengal 
Tea Gardens. (XXX-24-8-73), 
7-11. 

GlJPT.A, INDRAi.Trr-contd. 
Payment of Bonus to Defence Em-

ployees (XXIX-2-B-73), 26. 
Payment of Royalty to Gramophone 

companies for playing their re-
cords in the Radio Programmes 
(XXX-22-B-73), 21. 

Political stalemate in Andhra Pra-
desh (XXIX-25-7-73), 3-4. 

Proposal for complete stoppage of 
foreign coUaboratioa (XXX-
8-B-'13), 116-17. 

Proposal to discontinue Air Services 
including Khowai, Kamalpur and 
Kailuhahr in Tripura (XXX-
17-8-73), 67. 

ProposaJa from State Governments 
for their own Food CorporatiOns 
(XXX-13-8-73>. 5. 

Proaecution of Shri R. L. Thiranl 
aDd his .wI1e in London 
(XXXl-3O-8-73), 119-20. 

Railways Heading towards deficit 
during Current Financial Year 
(XXX-7-8-73), 30-32. 

Ratification of I.LO. Convention on 
Trade Union Rights by India 
(XXXI-23-8-73), 113-1f. 

Recommendations made by Sen 
Committee Report on Pay Scales 
of College and Univeroity 
Teachers (XXX-13-8-73), 145. 

Remunerative Price of Raw Jute 
for cultivators (XXXI-31-8-73), 
126~ 

Reorganisation. of Indian Museum, 
Calcutta (XXIX-23-7-73), 121; 

Report of Enquiry Commission 
into the Affairs of National Insti-
tute of Designs, Alunedabad 
(XXX~2-8-'13). 12-13. 

Report of Gajendragadkar Inquiry 
Committee (XXIX-23-7-73), 
227. 

Representation 
C081Minea 
Salaries and 
7-73), 109. 

from Oftloers of 
authority regarding 
Grades (XXIX-26-

Request from Calcutta Port Com-
missioners for ApPOintment ofa ----_._ .. __ ._----
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Committee to,., into Demand! 
for- -- OJlkers· of -Mvine Serrieea 
(XXXI-27..a-73), lot. 

RevWob of -the present -POlicY Db 
Ibport Obligations on Industry 
(XXX!-31.1-73). 128-29 .. 

sa ana other fNld ...... aupptied 
to Wesi Bengal from liIareh - to 
J',*,,11'l3 to maintain statut.ory 
~. (XXIX~7-'lJ). 118. 

Scheme for complete - l'P.-ct .... -
-UoD Of tbe -1oreip oil compuies 
ope~ 10 lmtia (xxx-,..7-8-
73),80. 

SettiDc up of Woken' -Be8t Houi!ea 
UId. BoUcta,- CIIIDpf duriIt.&: Fifth 
PJaa Period (XXXI" 8..'11). 
114.. ," .' 

Stept taken by Jate CorporaticMJ. of 
fa. to proted Raw .Jute euIti-
vaticm ....... uader de~ of 
-1Jrice. (~17-""'7a). 32-.13. 

SIIUeatiim· by GO\IerDJMDt to Jute 
IIilla ~tiGll for- paymeat of 
Avera.. Priaeot Raw .Jllle 
(XXXX.....;.l1-8-'I3). 1»-30. 

Sugation 01. Scooaen Wia 
Limited to State Industrial _neve-
lopJDellt Corporation to IDIIDU-
fac:ture parte of 1COOter. (XXIX-
!! ·8-73), 81-82. 

Supply of Sub-SWldard coal to 
Bailwa)'aand T!lermal Power 
Stations -<XXX-18-8-73). 89-100. 

SUpplyStoekini andPIo9illiobinll 
PoUeja at buUan Army 
(~8-73), 115. 

Supreme Court'. ~ation on 
Artic:1e 31-C of _the Conatitotioa 
(XXIX-31-'l-73), lIS. --' 

SurveY of Bi:ftraeMl Pradesh for 
Mmerale (XXXI-30-I-73l, JI. 

Take-over of whoteseaJe Trade 111 
R:eefro!1'l Kbarit 8eMCIID 
(XXIX-23.,;7~n), &f.t'7. 

Take over Re-organilation 01 ~s. 
Bum and Co., and MI •. Incban 
Standard Waso:n Co. (XXlX-
z.,&;. '13). 88-e'l, -

GUPT.A, INDRA.JlT~Ofltd, 

TaDra held In t.ioacowwitb Soviet 
authoritiea '. <XXIX-18-7.73), 

; 108-0'1. ' 

Target of Production. Of CbelD.i~l 
-~. dUriDr. Fifth 'Plan 

(XXX....:..1-5-73). 82-13. 
Use Of DIR against Hoarders and 
-m&ek marteteera -OOtXl-2J..8-
'13). 117-12. 

Visit of Indian Offtaial to Londoa 
for Briti:lli. Investment ~ < XXIx-
i.;a-'13l, '111-12,' , 

VISit. made by ChailTnan of tM 
SAL to' Pondicberry <XXXI-
31.1-'13), 22. 

WOTkiYll: co:mdit.io!1s af Ra'iio Tech-
1'riciana ud Teeh)\l!:al A.liatanta 
atftrloUa ai~ JXXJX-3-B-
'l3), 157, -

DebGta; 

Abnormal rile in prices of I!88eJltial 
- eommodtt1es (Attj. II) (XXIX;-

21.'.'13), _.... a-3U. 437-•• AU....s_1alt _ Member ~ 
lIIIdhyaPr.deab Police.:OAIIdala 
(QOP) (XXIX-l .... n' .... 

Code Of Criminal Procedure Bill: 
eo"sid. d. ('1CCU-i-t-n), 11-
13. 

Fw. Ezchance Ilep1aiiOn Biii; 
Caoald, .. report.eci by J. C, 
(XXXr.:....u..8-'3). 211-302. 

lndiaDaailway,e (AmenOment) BUI: 
CmWcL (XXX ...... 7..,.J-13). _416. 

Pa,. Commluion RepQrt. <XXlX-
)4.;'-73), 2$7. -

PJOo1uIationtn nrlatlott tel uttar 
Pradeah (Rei) (:JCtX.....-.1-8-73). 
112,. 317. 

PropoIat to convert tncUan Council 
of Agricultural -Rellearcb mto a 

-Depart.meftt -01 the MiDJdry of 
Agriculture (ell) eXX!X ...... 1--8-
73), 202, II!. 

Re,Bomblq. in CambOdia (XXX-
1"'-'fBl. 20%. ._-- ---.... "-.-~.--. 



GUPTA, INDRAJlT; conk!. 
Re.Cut inwbeat quota to the 

States (XXXI-5"'9-73), 61-62. 
Report Of the Acci&bmt to IDdian 

Airlines Boeing on 31st May, 1973 
(Dis) (XXX-9-8-7S), 295---a05. 

Violation of assU1'8JU:e on take-over 
of whole.-sale trade in Rice 
Adj. M. (XXXI--3-9-73), I-IS. 

B 

HALDAR. SHRI MADHURYYA: 
Allocation of Foreign Exchange for 

Hoogly Bridge in Calcutta 
(XXlX-27-7-73), 214-15. 

Collision of Trains at Vildiroli Sta-
tion. (Central Railway) (XXIX-
24-'1-73), 64. 

Cost of ITDC's Monthly Bulletin 
'Yatri' (XXXI--31-B-73), 211-
13. 

',Establishment of National Reponal 
Data and Documentation Centres 
by ICSSB <XXlX-23_7-73>, 193. 

Law end Order situation in U.P. 
{XXX1-29-8-73), 10. 

'Measures to Unearth Black money 
(XXIX-27-7-73), 215-lB. 

News Report entitled 'Court delay 
helps criminals' (XXIX-24-7-73), 
31. 

Report of Committee on Foreign 
Equity Participation in Indian 
Industries (XXX-22-B-73), 82. 

Rules for refunding fares for can-
cellation of tickets in Indian Air 
lines (XXXl-31-B-73), 207.08. 

Setting up of Free Trade Export 
Zone in Sagar Illands (XXIX-
27-7_73), 126. 

Shortage of Kerosene due to Avia-
tion Fuel Adulteration in West 
Bengal eXXIX-24-7.'3),64. 

T~get for import of wheat during 
1973.'14 and its price per~"intal 

'(XXZX-;25.7.'13), 87·B8. 
Tranafer of the work QI.. Distribu-

Hon of Fertilizers to Ministry of 
Aariculture (XXX-7~8-'13). 14.1. 

2697-CS::25:--

HALDAR, SHRI KADHURYYA-
Coatd. 

Debatea 
AgriculturalRe1lDanee corporation 

(Amendment) Bill: 
Consid. (XXX-I0-8-73), 212-15. 

HALDER,SHRI" KRISHNA CHAN-
'ORA: 

Accident Of gOOds train on Gaubati-
Lumding Section (Nof1h-l!:ut 
frontier Railway) (XXIX-...$1-7-
73), 81-82. 

Commeneement of ProductiDn at 
the Haldia petro..Chemical Com-
plex (XXIX--31-7-7,3),98-99. 

Comprehensive Area DevelopDient 
Project in West Bengal (XXX-
8.8-73), 140.41. 

,Constitution Of a Common Recruit-
ment Agency for Nationalioed 
Banks (XXX-IO-8-7S), 29. 

Criteria for fixing minimum sup-
part price for Jute CXXX-i7-B-
13),26. 

Difficulty faced by Farmers due to 
non-availability of Diesel' Oil at 
the time of Irrigation (XXX-7..a_ 
73), 20.21. 

Difficulty faced by HEC, Ranehi due 
to postponement of Order relat· 
ing to Salem Steel Plant (XXX-
9-8-73>, 99. 

Digging of a well at GalSi in West 
Bengal to find petroleum products 
and gas (XXIX--31-7-'13),98..W. 

Dargapur Steel Plant Ovens Gut of 
on:ler in June, 1973 (XXX--
9-8.73), 99.100. 

Earnings of Workers end Emplo,ees 
of Durgapur Steel Plant affected 
by Power shortage in 1973 (XXIX 
-2_8-73), 121. 

Enquiry into rags scan~ (XXIX 
-27-7-73). 89. 

Findings of C.B.I. into the cases in-
volving Engineer, Manager and 
Controller of Stores of "Indian 
Airlines (XXIX--3-8.'I3). 72-73. 

Food scarcity in Maharashtra' (XXX 
..;..s-B-'13) , 127. 

.. HlI1"ijan '~ured to . death near 

t,l .. :' 

JevergiviUalle. Gu1bara ln' Xar-
nataka (XXIX-I-B.73), 4-,.10. 



---------------------------_ .• _--
BALDJ:R, SHRl K.. C.·': COfttcl. 

Harijan women branded with hot 
iron rod ia Barai villqe, Bihar 
(XXX-U ... 8-'lI), 8. 

Number of' accidents involvin, 
planes of Indian Airlines during 
Apd1, May aDcI June, 1873 due to 
buntin, of tyres (XXX-lo..a-
'13), lU-40. 

Humber of HarijllDll tortured. evic-
ted aDd murdereditl atates(XXX 
-22-8-'13), 88. 

Percentale of Growth Of Employ-
ment in Orpniaed Sedor (XXIX 
~'13), 12. 

PenoD8 Idlled ill Rail .. ,. Accident 
in Bomba,. dlll'ing ..,. and June, 
1973 (XXIX-Sl-'I-'lS), .'1. 

P.roduetion of Alloy Steel Plant 
Durppur aftected power shorta,e 
(~'lS), 120-11. 

Propaaalto attract l'oreilD tourists 
toSantiniketan aDd Bellur Math 
ill West Beoeal (XXIX-3-8-'lJ) , 
13-1'. 

ProPl*ll to increue price of wbeat 
for Conlin, Year (XXX--30-8-
'Q), I. 

Quantity of Wheat and Rice .up-
plied to West BenPl durin, laIt 
three mOlrtha (XXIX--30-1-'I3), 
141. 

Rehabilitation of ex-servicemen in 
Andaman and Nicobar l.wuu 
and Arunachal Pradesh (XJC(-
t-a-73), 12. 

Hequirement of Gas for coke-over 
4IDd Blast f'QmanCe of J)Urlapur 
Steel Plant (~-8-73), 9t. 

Revoking IlUlpena10n of Import 01 
Woollen Bars (XXIX--rI_T-'13), 
3~. 

Scbeme to meet the .oona.eof 
.... upaLi Pee aDd other eclible 
0111 (XXIX-Z3-'1.'I3>. 81-81. 
~ up of Special Steel PlaDt in 

Weat Benpl (XX1X-2-a-'13),l22. 
81IortaIe of Wheat duriD« um-'" 

(XX1Jt.-;.38..'1. 'I'). 143. 
Stiff eompet1Ucm faced by India'. 

Jute GooIb in 'World ~ dlle 

HALDER. SHRI K.. C. : contcL 
to entry of Syntbetic. (XXX-
24-8-'18), 11. 

Supply of poiaoDolia er,ot mix.d 
wbeat to West BenpJ, . by Fel 
(XXX-8-L'13), 121. 

. Wholesale Trade in Co\ll'le Grainl 
(XXX-6-8-73), 6. 

Debates 
Customs, Gold (Control) and Cen-

tral Excises and Salt (Amend-
ment) Bill cODSid. (XX!X-1-8-
73), 359-60. 

D.S.G. (Oriasa) 1973-740 (XXXl-
27-8-73), 3"-48. 

Declaration of preaent Lok &abba 
.. Constituent AlSembly (Res.) 
(XXXl-3J -L73), 309-14-

Delay in commence.ment of produc-
tion at the Ourppur FertW8er 
Project (BAH DIS.) (XXIX-aG-
'1.73), 337. 

meet Of Poor condition of coke 
oven batteries on production iD 

Durgapur Steel Plant (BAH DIS.) 
(XXX-8-8-13),399-401. 

Indian Rail...,.. (AmeMlDeDU 
BiU c:oDBid. (XXX-a-&"73), JU.-". 

Principles of party between. tbe 
prices of manufactured artie_ 
and agricultural products (BAH 
Dis) (XXlX-1-8-'13). 33O-3J8. 

Reported rl.lSb on banks to ucbanee 
bundred rupees Dota for fear of 
demonetiaation (C.A.) (XXX-
8-8-73), 241-'3. 

BANSDA. SHRI SUBODH: 
Debate. 

Correction of answer to USQ No. 
5165. dated 29-'1-73 ·re. pllrcb ... 
of time store lor Rourke1a Steel 
Plant (XXIX-2G-7_73), 111·11. 

Correction of answer to USQ No, 
6945 dated 12-4-73, re.· Transfer: 
IIUSpelUiflnlremoval Of empJ0)'et!8 
of Ballapur Collierln (~~ara
Ihtra) (XXIX-2-8.'13), 208. 

HANt1MANTHAIYA, SHRI' X;; 
. Deb4tc. 

Approaeh to the J'lfth ·PIn (11) 
(XXXl--4-t-,.), 1J~, 



JlANUMANTHAIYA,SHRI K.- HARI KISHORE SINGH. SHRI-
Contd. contd 

lIIinfl (Amendment) Bill: Enquiry into the Loan advanced to 
£xlensiOD of time for present&- Mis. Amritsar Sugar lIi1la by 
tion o! Report of J. C. (XXX- S.B.!. eXXIX-27-8-73>, 121. 
16-8.73), lIH, 163-94. Execution of Bagmati River Project 

Myaore State (AlteratiOn of) Name in Bihar (XXIX-24-7-73), 73. 
Bill-consid. (XXIX-30-7-73), Expenditure incurred by States on 
J71-78. Educated unemployed (XXX-

Ownenhip of Newspapen and 8-8-73), 151-52. 
Newll agencies (lles.) (XXX-17- Export of Cutlery to USA (XXXI.-
B.73), 30'1_10. 2.-8-73), 209. 

Permilillion to the Former Maharaj Extension of Broad Gauge line from 
of M,{sore to alienate his three Darbhanga to Loukaha Sakri 
palaces (Rule 37'1) (XXXI-29-8- (XXXI-7.8-73), 75-78. 
73), 259-67. 

HARI KISHORE SINGH, SRIU: European Security Conference at 
Alle,ed We of Amv .. i Girls in Helsinki (XXIX-2-8-73). 188. 

Punjab (XXXl-28-8.73), 235. Expansion of foreien managed 
Art Objects exported to Europe and Automobile Tyre Industry (XXIX 

U.S.A. by memben of former -1-8.73), 24. 
Prinerly States (XXIX-30-'1.7S), Facilities of Free travelling to ex-
188. employees (XXIX-M-7-73), 7f. 

Backing out of Commitment for Facility of free pasu.ge to fOl'-
wppl,. of Non-Ferrous Metals by mer employees of India Airliae 
East European Countrim (XXXI (XXXI-M..B-73), 209. 
-30-8_73), 81. Free travelling faciliUes to railway 

Central Loan fOr Urban Housing employees 8Ild their familia 
Scheme in Bihar (XXX-13-8- (XX!X-24:-7-73), '13. 
73). 8'1-88. 

Import of Rubber Tyrell (XXX-
Cloain, of MIs Assam Sillililenlte 10.8.73), 174. 

Factory at Ranchi Road, Bihar 
(XXXI--23-8-7a), 97. Increase in pricel of coal in Bihar 

Conferenee on the Law of the Sea as a result of restrictions on the 
(XX1X-2-8-'13). 189. sale of inferior t'oal and certain 

varieties of Soft coke (~ Construction of a Thermal Power 
Plant in Muzaftarpur. Bihar 7.'13), 126. 
(XXIX-31.7 .. 73), M. Indulging of Public Sector Banks in 

Accounting Jugglery in Returnt 
Construction of Bridge over Gandak on Investment (XXIX-3-B.'I3), 

(XXX-7-1L73). M. 130..31. 
D.V.C. water fOr Irrigationa] pur-

potIeI in Bihar (XXXI-2B-B-'I3), Intra:fuction of Delhi-Lucknow .. 
206. Patna.Gauhati service of Indian 

Airlines eXXX-17-B-73), 75-'16. 
Drastic cuts in industrial program· 

mea during Fifth Plan (XXIX- Issue of Licence for setting of Indlm_ 
11.7_73), In. trit:s in North Bihar (XXX~8-

JJreet of Intl.tion on Fifth Plan 73), 153. 
(XXlX-l.8';73), 157-5B. Loan advanced by Public Sector 

Banking institutions to agricul. 
1ftect tit ~uation ot German turists and industrialists in Bihar 

Currency on lndo-German Trade (XXIX-27-7-'I3), 126-?7. 
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!iARI KISIlORE.' SINGH, SHRI-
C01ltd. 
~, of .P~uction in. textile iDdu~

try . due to, strike by workers In 
])elbi <XXlX-27_7.73), 12.5. 

Medical case for. villages <XXX-
i3~9-'I'3l, .26--29. 

Kemorandwn -regarding direct Rail 
LinK between Muzaffarpur and 

'. Sitamarbi (.XX1X-24-'l-73), 34. 
Payment CrisiS' in Trade Relations 

with . Cotton ProduclDg countries 
of Egypt and Sudan (XXIX-
3-1-'l3); 148. 

'Plan' w4evelop petro1eumBased 
industrY • around Bara\b'll 'Oil Re-
finery (XXXI-28..8-73),2O'l. 

pQ~er supply to Bihar );Jy' DVC 
. (XXlX-31-7-'14). 93. 

"'Pi;ee' fortmpOrteci wheat and pro-
eurementprice of wheat 
<XXlX--8-'l-73), 18'1. 

, ProJteft in execution or PahJeza-
ghat - Muzaftarpur - Sitamarhi-
.-mebana National Highway 
(XXlX-30-7-73), 187. 

Proposal to allow aCtual users to 
import items preten1ly c:aD.nsed 
through di1JereDt stage .,encles 
(~--10-S-73). 173. 

p,oposaJ. to establiah 8 Book Foun-
dation for dealing with Import of 
Books < XXXI-27-R-'13) , 171. 

Proposal . to record the experience 
of the freedom ftgbter.(XXIX-
25.7.73), 192-93. 

Propoaal to set up Tractor Factory 
in Bihar eXXX-t.B-'i3), 52~54. 

Removal of Army Barraeks and 
. CamPi· from Indo Nepal Border 
Area (XXtX-28-'1-13),"9, 

lUR in Price of Truek Chassis 
(XXXI-23-S-?I), 98. 

., ~t$ng up of 'Free Trade ~rt 
Zone .in Sagar Island, (XXIX-
2'1_'1-78), 128. 

Settiniup of K1ni Steel Plant in 
North BIhar (XXlX-2-8-73), 
. 1"-10.' 

SIIortaae '~Sdentllts ill Inttltute 
of Petroleum Dehra.dun exxx-
&"8.'11), II. . 

HARI lQSHOJi\E :SPfGIlo 'SBBl-
C01Itd. ' 

Shol'tfall"ln Cloth· and yat:ri!pro-
ducUon <luring 197f...74.·.(XXX-
ro-8-73l. 172~'la. 

Special Funds tor' the ImprOVement 
of Civic Facilitieafor· Capital 
Cities of Eastem States· (XXX-
13~8-'13), 86-87. 

. . Special Job facilities to ·dilabled 
persons (XXX--13..8-73>,. 74-75. 

Steps to prevent imprOper Uie of 
imported wooDen 1'811 {xxx-
17~S-'13), 7.5. 

Taking over Western Kosi an4 Gan-
c:tak. Project (XXXl~~-8-13) .... 88-

Utilisation 01 UDdergroUD4,wa-
. Resources for" ¥OWer Generation 

(XXIX--31-7-73l, ~. 

HkRI SINGH, SRKI: 
Blocking of Poonch Canal b),;·7akia-

tan (XXlX-24-7-'l3), 38,. " 
I30nus ac\lome for livInt~ntive 

,·to PJOC~drive <XXlX-
23_7-73), 140. 

Cues pending in Allaba~ Bilb 
. Cout't{XXOC--Sl-7-'l3), 96-8'7. 
Civic Amenities in lalchv . Park, 

Delhi--aS (lOQU-)7-&.'la). ·61. 
Demand 01 . GoVftJllftP.nt '*oftdar)' 
~ ... ts TeacherS ASIoci8t1on; Delhi 
(XXXl-2'l-S-'l3) •. ,112 

Expenditure on c:1earante "of1la1l-
way. T.racksin BiJcaner .Diviliorl 
(Northern Railways) 'CXXlX-
2"-'1-73), 86. 

Foreign MiIli,ster's Vielts Abroad 
durin, May, J,une aad ,lw" 1m 
(XXIX--2-8-73), 1~. 

Import at Keroseae 011(lCClX-
24-7.73), 88. . 

Jndo-Australlan move for' creatine 
aZcme otP~ in IDdlaD-Oeeg 
(XXX-9-8-'13),ll3-K·' 

Installation of Street lip~ JQr~~ 
la,e )turaclgraOlpur, ~ ,Dis.. 
trict {XXXI~t8-&''73},' 45 . 

, . . . ". ,,·t 
Lootftlg and .o1l!!!ltatiOll 01 W~ 
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HARI SINGH, SHRI-C01Itd. 
• :~·<Northern Railway) (XXIX-31. 

1:-73), 9&-JHt . 
Loss to Exports due to .rtr by 
· Cocbin OOCkers (XXIX-23-7-73), 

..• ,178. , 
News.item "Abuse of Aspirin can 
· .cause death" (XXIX-23-7-73), 
177, 

News item captioned Three Gov-
etnment Units engaged in passing 

•. the BUCk (XXIX-2-4-7-73), 87. 
Opening of Higher~{iddle school at 

Jaidev Padt, Delhi (XXXI-27-8-
· '13). 62-

· .Pumping set power conneetiotl met-
,rea in Village Kursi, P.O .. Murad-

naaar Electric Sub-DivisioD, Modi 
Nagar. District Meerut. (U.P.) 
(XXXl-28-8-,73), 47. 

. Regulating Admission of Students 
in Universities CXXIX-30 .. 7-'13), 
175. 

Sale of H.M.T. Watches at Company 
New Pelhi Sales Depot. (XXIX-
2-8-'13). 106. 

Talchar..Rourkela-Bokaro Route for 
Impi-ovem~ as Nationai High. 
way eXXIX-30-7-73). 175. 

'. Transfer of SuPervisor of COQpUa-
• Uve Society. Ukhlarsi, Murad-

nagar U.P. (XxXt-Zl-B-'73). 80. 

· }>roclalnation in relation to Uttar 
· Pradesh (Res.~ (XXX-l-8--73) , 

380-83. 

· Repqrled,' coDBivanee of the Police 
in the alleN ~ 01:. a taxi 
driver in Delhi (CA) CXlCIX-
2-8-'13), 216_17. . 

HAzRA, 5HRl MANORANJAN~ 

· Actual' QUota Productlon of Con-
· trolled clotbftXed for cotton tex-

tile Mills (XXX-I0-8-73). 174. 
·7B. 

Allocation of l"Und. to Indian Coun-
cil of Hist.orical Research 
(XXlX:-23-7-73). 225. 

.0arlteI:eace 'Of Cartoonists held, at 
BantalOre (XXX-8-'11_'13), 187. 

HARl S~NGH, SHRI--Contd., 
Grallts to Bharat Scouts and Guides 

National Headquarters (XXX-
13-8_73), 172-74. 

Increase in Unemploym~t in 
Fourth FiVe Year Plan (XXX-
8-8-73), 66-67. 

Termination of Foreign C<iUabora-
tionArrangements Of IDdiaD Tele-
phone Industries, Limited 
(XXIX--25-7-73), 105-06. 

Tonture and Beatings of IJmOce.Dt 
people in !Delhi . PolieeStatiollS 
(XXX-8-B-73). 147-48. 

FlOOd situation in the country (Dis.) 
(XXXI-3-9-73>, 122-23. 

I ISHAQUE, SHR! A. K: M.: 

I Appreciable amount of lead found in 
Gulal, Sindur, Surma and monning 
sample of drinking water from a 

I tap (XXX-20-S-73), 252-53. 
. Effect of . rising priees of' essential 

commodities on Fifth Plan. 
: XXIX-25-'1-'13). 14 
I Exploration for Oil at Baramura in I Tripura (XXIV--24-7-73), 14-15. 

I Express Train from purulia to How-
rah Via Bankura and Kbaragpur. 

I (XXXI-28-8-73), 191 .. 

I Pilot land Colonisation Piojec:t 
(XXX-20-8-'13), 1'51-52. 

Propooal to make judiciary.an All 
India Service (XXIX--3I':7-73), 6. 

Public support to the West BenJar. 
Decision to Ban Strikes (XXX-
16-8-73), 114. 

Recommendation of Beach .ErOsion 
Board to check ErosiOn of Digha in 
West Bengal (XXXI-28-8-73), 
l~. . 

Rehabilitation of' Tibetan Refugee 
victims ot Fire in Delhi (XXXI-
30-8-73), 72. 

SalboniDairy 'and Fodder Farm, 
Midnapore (XXXI-27-8-73), 44. 

j' Slackness of Government M8ch1nerY 
in dealing with' Food samples and 
adulteration cases in ' Delhi 
(XXIX~7-73); 28. 

-----------------------------
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Steps for Hauling up NarcotiN 
Traders .n India (XXXI-24-8-73), 
80. 

Customs, Gold iControl) and Cen· 
tral Excise. and Salt (A mcndment) 
BUI consid. (XXIX-I-B-731. 273. 

Motlon to pass, as amended 
(XXlX-1-8-73) 31S, (2-8.73), 
285. ' 

Indian Railways (Amendment) Bill: 
Conaid- (XXX-VL73). 292, 297 
98, 307-0B. 

Supplementary Demands for Grants 
(Railways) 1973-74: 

General Dia'USSion (XXXI-23-8-
73), 249·50. 

'I' 

JADEJA, SHRI D. P.: 

Action taken on Land Reforms Be-
platiDD Act, 1971 in Dadra and 
Nqor Havell <XXXI-2'7-8-13), 
28. 

Allocation of Funda for Development 
of Ind~ in Gujarat under 
Fifth Plan. (.KXXI-28-8-73), 178. 

Annual requirement and production 
ot. tractora in the country (XXX-
t-8-'73 ) • 9'1..98. 

Au\Omatic Telephone Exchange .t 
Jamnapr. (XXXI-28_B.73). 178. 

Britiah Empire Emblem on building 
of Indian lDsHtute of Advanced 
Studies, Simla (XXX-20-B-73), 
115.18. 

ComrDlttee on Publication of AgrL 
cultural hookl and periOdicaJa in 
Hindi and other Regional LanlU-
• ..- <XXIX-30-1.73), I4%. 

Complaint .,aiDn Air India Agents 
in ~tfn American Countries 
(XXXl-31-8.'13), 125. 

ComPlaint by Food Corporation of 
India reprdiq inadequate 1UP-
pi, of warons to move Food-
II'8inI <XXX-'1_8-13), 144. 

JADEJA, SHRI D. P.--eontd. 
Conversion of Dabollm Air 8tr.tp 

ill10 an International Airpod 
(XXX-lO.8-73), 113. 

Country_wide Drive against Adul-
teration of Food stuffs and Dru.p 
(XXIX-30-7.73), '1'1. 

Cultural Delegations Bent to Latin 
American countries <XXXI-27-
8..73). 161. 

Cultural troupes from Latin 
American Countri~ visited India 
(XXXI-27-B-73), 4ll. 

Development of Backward DiItrlcts 
of Gujarat (XXIX-25.7.'13), 24 

Development of Kandla District for 
setting up Industries in Kandla 
Free Trade Zone (xxtX-l't-7-
73), 83. 

Development through Application 
at Modern Science and Teclmo.. 
10ey. <XXXI-29_B-73), 17'1. 

Distribution of imported ateel 
(XXX-9-8.73), 187. 

Electri4catlon of villapa in Gujaral 
(XXX-'1-B-'13), 11Z-14. 

Finaliation Of Defence Plan for 
1974-79 CXXX-l-8-73), 98. 

Gap between Total Capacity and 
Actual Production at Steel dlllinl 
1971·72 and 1972-73 <XXXI-30-8. 
73). 109-10. 

Geological Survey of "a,alaDd 
(XXIX-26--7-73" 46. 

Harassment to Indian and FoNip 
Pauengers bJ Taxi.drlver. at 
Palam Al!'port (XXX-l'1-8-'13), 
ee-&l. 

Import of Rubber (XXIX--S-8-73), 
198. 

Imposition of Export Liability on 
foreiJn firms eel do, expaNion 
(XXX-22-B-'l3), ... 

Increase in Bank Rate by ReIerVe 
Bank of India (XXlX-2'1-7-7S), 
180. 

Inquirey into 90 Dn. Chittorprh 
PaIIenpr accident on 4th .TUM, 
1m (XXXI-28-IM3), JOt. 



JADEJA, SHRI D. P.--contd. 
Installation of Foundry Forge Plant 

(XXX-94 8-73), 101-02. 
lnItitution viiited by Committee for 

shltus of women (XXX-
20..8..73). 51-52. 

JURk of Steel Scraps lying with 
stockyard, (XXX-I6-8-73). 119. 

Land for cattle and horse grazing 
(~--6-8-73), 51. 

Lifting of ban on Movement of 
CoarR Graine (XXX-20-8-73), 
115. 

l4anufacture of scooter in Public sec-
tor (XXIX-2-8-73), 98. 

Manufacture ot twin engined Turbo-
prop. Aircraft (XXIX.-2-8-73), 
73. 

Market for Engineering Goods in 
Latin America (XXX--J-8-73), 
18. 

MOVe to reactivate International 
Control Commission in Cambodia' 
(XXX-16-8-73), 64. 

Negotiation by Air India for exten-
lion of Flights to Latin America 
(XXXI-31-8-73), 40. 

Negotiations with Japan far financial 
and technical auistance for ferti-
liser plants (XXIX-31-7-73). 80. 

Kono..Acceptance of wild Life (Pr0-
tection) Act by States (XXXI-
27-8-73), 109. 

Otr-sbore Drilling in Bombay-Higtl 
(XXIX-2t-7-73), 187. 

PrOJramme for Inviting Cultural 
~legatioIll1 from Latin American 
countries (XXXJ-27-8-73), 110. 

Proposal to open Air India Offices in 
Latin American countries (XXXI-
31 4 8-73), 125-26. 

PropoUl to Start Air-taxi serv\(:e 
in the country (XXX-17-8_'13), 
23. 

Report of Sinha Cammittee regard-
.. illl NSIC (XXX-:-8-8-73), 157. 
Rhinos in the country and their Pro-

tection (XXXI-27 -B-73), 163. 
Sale of Indian products under Inter-

national Brand by P\n'eign Com-
. parnell (XXIX--l.84 73l, 78·79. 

JADEJA, SHRI D. P.-contd. 
Setting up of an O1f..sbore Explora-

tion Corporation for BombaY 
High (XXXI-28_8-73), 2011. 

Shifting of National Police Academy 
(XXX-22-B-73), 117-1B. 

Shortage of Aluminium in Cable in-
dustry (XXIX-I-8-73), 171-7.2. 

Steps to check smUggling in Gujarat 
(XXIX-3-8-73), 153-54. 

Study of paper industry to assess 
requirements (XXX-B-8-73), 
162. 

Truck and Bus tyres manufacturme 
units in the country (XXX-3-8-
73), 208. 

Debates 
Flood situation in the country (Dis.) 

(XXXI--3-9-73), 156-57. 

JAFFER SHARJEF, SHRI C. K.: 

Agreement between H. M. T. aDd 
Hungarian Finn (XXIX-
2-3_73), 80. '. 

Agreement between India and ussa 
for Joint Production of Films and 
Exchange of Television progran>-
mes (XXX-22-B_73l, 37-38. 

Aid from U.K. (XXIX-3-8-73), M-
55. 

Allotm'ent of additional foreian ex. 
change for the import of woollen 
rags (XXXI-24-8-73), 101. 

Allotment of Imp.lrted Stainlea Steel 
to States (XXXI-23-8-73), 72-73. 

Allotment of Powerlooms by Mysore 
State in the Co-operative Sectol' 
(XXXI-314B-73), 11B. 

Canalising Jute supplies to Mills 
through Jute Corporation of 
India (XXIX-3..8-73), 141. 

Central Scheme for literacy among 
Children in Mysore (XXIX-23-7-
73), 222. 

Clarificatkm of their stand by Gov-
ernment regarding Pricing PolicY 
for steel (XXX-9-8-73), 32-33. 

Changes in the Pattern of ExpOrt 
Trade of Leather (XXX-llh8-'f3). 
177-81. 



JAFFER SHARlEF, SOl C. It.-
cnU.. 
Coal Mhtesclosed down in 1972 and 

1973 (xxx......lfi...a-73). 110. 
Committee for ·RevLsion of w.,e 

structure·of Cement Indultry 
worker. <XXlX-Z-8-'l3), &fl. 

Cut in C8II~a1 Assistance to Myaore 
in 19"12-73 for Drougllt Relief 
Works (XXX-17-8-73), 1014; 

Cut in the FuoeD fOr projects Pm-
posed by 1fle MilliN, of Informa-
tion and Broadcasting (XXIX-
1_8-73>. 41. 

Coutitution of an upert cell. to 
study Problems of agrieldtural 
labour (XXlX-%6-7-73), 159-80. 

Daily wages of Relief workers in 
MyllOre (XXXI-'-2'1-8-'l3), 82. 

Decline in Export of Cotton Yarn 
due 110 power cUl in several stateII 
.(XXX-;-17-8-73), 102-03. 

Dirl!CtioDs to stales to formulate 
IpecjaJ schemes for providilll !ltD--
ployment to Unskilled Persona 
(XXXI-29-B-'13). 228. 

DiIeour8ling the Manufacture of ' 
DOft-etsential Cmnmodities by 
Foreign Companies (XXXI-2t-a.. 
73), '18. 

DiltributiOD of Ee;seotial Commodl-
tiea at. Reasonable Prices (XXIX--
11-'1-'13), 125-28. 

Drastic cut recommended bv I.I.l-
CommisBion . in prices. of tlon-eon-
trolled varieties of cloth (XXX-
1 ...... va).l15,.'l6. 

Earninp of HindU8taoMachine Toola 
from Import -s againit their v8lue 
IDDomeJtjc Mdet (~-
73), '12. 

Educational Institutions in foreign 
COURtries rurtb, Government 01 
IDdia (:xx.x.-e ..... 73). 60. 

Ueet 011 India of nuclear exp1os1on 
by France in ~u1b PaciAe (XXX-
1 ...... 78>, "'N. 

J:sportof tyrft ami tubet clurin, 
If72..7J (XXX ...... lo..B-'13>. IU. 

PaU in exPOt'tOf mill made C01.torl.. 
testilee (XXlX-3-8-73), 171. 

JAFFAR SHARlJ:lI', SHRI· C. K;..:.. 
eomd. 
FeeliDlS 01 Indian· immJerants in 

V .K.. O~Deport.atioD thr_ .. 
a sequal to recel\t rulin, of Law 
in U.K. House of Lords (XXIX-
2-8-'13), 101-02 .• 

Financial diftleulues facedb)' wea-
vers due to preaent fi)'\!ltem . .of 
yarD distributiOn (XXX!-4UL 
73), 119. . 

France to withdraw POrees fro~ 
Indian Ocean (XXIX-26-7-'13), 
160. 

Gratuity Scheme in Coal Mines 
(XXX-9-8-'13), '11. 

Houaes for Coal MiDe Worker. 
(XXXl-3O-8-73), 147-48. 

lntegral.ed child care ..-vice pro-' 
gramme (XXX-6-8-'13), 94-95. 

Investigation mto In::ident of a pat-
son ~in, to approach. Prime 'Min-
isWr iD Tomoto (Canada) XXIX-
28-'1-73), 67. 

Kalindl Power Project (XXXl-
28..8-"'73), 158. 

Map of India wetlands fer launchinl 
acoDlflrvatioD Prqject for 
H.bita~ of wat.er..fowJa aM 
bb'ds (XXX-i4-73), lQ. 

Modernisation aDd expaBlioa of 
Waaon Manufacturin, Unite ill 
Public and Private Sectors (XXX-
9-8-73), 181-82. 

Mysore for hire procurement prn:. 
for paddy (xxx-"'20-8-73l. 2lG. 

Nutrition Sd1eme for ChUdren 
(XXX-13-8-73), 88-39. 

Power cut in Kysore (XXX-7-8';' 
73), 118-1'1. 

Production ot srnaU coin. by Mints 
inltn-?4 (XXXl41-8-'13), 118. 
It. 

PIOpoaat for expansion ot the Man-
,.lore Chemlcat. and J'ertllU:erl 
(XXIX--24-7-'13), 111. 

PropotaUor tetlint up ,a voluntary 
Films Censor, Board ~ of 
FUmpenollalitlH Write1"l, Direc:-
ton, I'llm CrWc.<XXX.-;..u..J.;.U), 
139. ' 



JAFFAR SHARIEr, SHru: C. K.-
ccmtci •. 
Pr"ision of funds for supply of 

equipment to POWer Pl"Ojeets in 
Fifth Plan (XXX-'1-B-'13), 116. 

RedUction' of ~rejgn capital by 
some Foreign drug companies 
(JCJCIlC~-7-73), 128. 

Refusal of L. I. C. to take war risk 
of Military Personnel OCOlC-

.3-8-'13), 13&-410. 
Release of Coar6e Cloth quota to 
M~ (JCJCIlC-2'1-7-73), 73. 

Release of pig iron for expOrt by 
Bokaro Steel Plant (XlCIX-21i-'1-
'13). 41. 

Report of Judicial Commiasion on 
the Crash of Indian Airlines Boeing 
"13'1 Aircraft on. 31st May, 19'13 
(XXlX-27-7-73), 22-31. 

Report of Sub-Group on Central See-
tor Roads in Fifth Plan (lClCX-
'6-8-73), 90. 

Report of the working group COD-
situted for Assessing Financial 
Resources for the Fifth Five Year 
Plan. (XXIK-25-'1-'13), 7'1. 

Request from Mysore Government 
to Central Government to take 
responsibility to modernise sick 
Textile Kills. (XXX-B-B-'i3), 
UK 

RI. 'I Crares Assistance for the State 
P1&nto build Low Cost Houses 
for landleSS Labourers in Mysore 
,(XXX-18..8-73), ISO. 

SCheme for New Rural Hospitals 
(~--23-'1_'13). 222. 

Scheme. for provision of houses to 
SC arlcl ST in lIysore (lClCIX-2li-
'1-'13), 51. s3 

Scheme for W!'emPloyed doctors for· 
rural areas eXlCX-20-B-'1S), 65-
88. . . 

Scheme. to Reorpniae Marke\ing 
FaclUties{XX-13-8-'13), 148-.. 9. 

Scooter Project _tloned for Ky. 
IOI'e,. (XXIlC-2-B-'1S), 79-80. 

Self-suftlclency achieved in manu-
1acture of rolling stock ~uip. 
ment (XXX-"-8~'3). 11'1. 
Se~ UP. Of All Indlalnstltute. of 

Health in Mywora (XXX-13-~"13. 
10. ' 

---_.------
JAFFER SHARID', SHIU·C.· K. -

contd. 
Setting up of Wagon Autbority 

(XXX-9.B-'13), '11-72. 
Setting up of Handloom Weaving 

Production Relief Centres in 
Drought Affected Areas of JoIIYlOre 
Sta~. (JCJCX-17-8..73), 103. 

Setting up' a Research Base in Seed 
Technology and Training of Tech.. 
nical Personnel. (X-20-6-73), 
110-11. 

Smuggling of HMT watches out of 
India (XXXI-3I-B-73), '10-'11. 

Steel Plants hit by Coal Shortage 
and Power cut (XXlX-26_'1.73), 
161. . 

Strengthening of Income-tax Intel-
ligence and Investigation Depart-
ment (XXXI-31-B-73), 11'1_1&. 

Supply of Yarn to weavers in Mysore 
State becaUse of their sacrifice to 
fight Drought Conditions in North 
KarnatakaoGulbara (XXXI--
24..8-73). 83. 

Supply of Foodgrains to JoIIysore 
(XX1X--30-'1-'13). '66 • 

Survey of food habits in States. 
(XXX-6-8-73), 42-43. 

Trade Agreement· between India and 
Japan (XlCXI-'-24-8-'13), 161. 

Unettlploymentlnsttrance(XXXl...;,. 
30-8-73) 146.;4'1. 

Violation ~f Safety and Conserva-
tion Laws·' my Non-eolting Col-
liery 'Managements (XXX-ll-B-
73),45A6. 

JAGJIVAN RAM, sHRI: 
De-bates 

Correction of Answer to USQ No. 
43'14, dated '14.12-'12 ,.e. students 
in MilitiiTY Academies (XXIX-
26-'1-73), 194-95. . 

JAMlLlJRltAlfAMAN. SURI M.. D.: 
Debates 

Recruitment of 1Iiniorities for job! . 
on th'e . Railways. (XXIX--31-7-
'13). 332-41. 

JANARDHANAN. SHRt C. 
5th Five Year Plan Investment for 

Development of Coal MiDaI' 
(XXXI-3O-B-'13), 24-28. 



JANARDBANAN, SHRl C.--coratd. 
. Accommodation for JawlIM and 

their familiea (XXXI~.8-'l3), 
80-81. 

Acute lIhorta&'e of portable water 
in villaJt!S (XXIX-2J..'1·13), 181. 

Additional Aaiatance to Telttile In. 
dusUy to meet ita Export commit. 
men'- (XXXI-.1U-73). 117. 

Additional Resource Kobililation 
tor the centre and States fOr the 
Fourtb Plan Period (XXIX-
1-8-'13). 65-66. 

Better Industrial RelatioDa (XXIX-
26-7-13), 189-70. 

BriDging down the number of C0-
operate Societies. <XXX-20.8-
73), 114_01"5. 

Committee to examme foreilJl 
collaboration in IDdu8try (XXX-
8-8-13), 22I-D. 

Cpmplailllt. repnling Ncm-eleuina 
of .Incentives by ·Indian Cotton 
MiDs,l'ederation. (XXXI "-I-
'l3), 11'1. 

Central Budpt Allocation lor 
Medical Research <XXX-II-L 
'13), I'll. 

Central Government Department. 
dected .. a Rault of EeonoIDJ' 
Drive Launc:hecl by GoverDmeot 
<XXIX-3..8-73), 13'1..38. . 

CoDtroi of Re8erve Bank over cor. 
porate DOD.,~ Compam.. 
(XXX-I0..8-'I3), t3-II. 

Credit Facilitiea for Purcbue of 
Deep-sea Trawler. trom Abroad 
(XXX!-2'1-8-73). 140. 

Delay in releeae of blquiry Report 
on Indian AirliDeel'okker .Crub 
near Palam Airport. (XXIX-2'1-
'1.73), 79. 

DemaDd of NatioDal Book Trust 
Employees Union (XXlX--30_'l. 
'13), 72. 

Error in the Bstimata or National 
Im:ome. (XXX-&.l-'1", 228. 

Jkport at Natural Rubber to :relieve 
Rubber InciUBtry. (XXIX-27-'l-
73), M.. 

Export of Cotree. (XXX-l 7-8-'13) , 
'1-92. 

JANARDHANAN,SI:lRI C.--conU. 
I:.o~tion of 1.C.M.R... autono-

: !IlOUs body on the pattern of CS1B 
and tC.A.R. (XXJt.-,13..8-73), 1'10-
71. • 

House site tOr landl. poor in vill~ 
ages. (XXlX-23-'1-'13), 15'1. 
Improvement Of Industrial RelatiOns 

in Coal MineS. (XXXI· 30-8-
7.),97-98. 

Increase in Pric:es of Cookin, Cia 
(XXlX-2f-7-'13). 10'1. 

India SuPPly Missions in Foreiln 
Countries (XXX-26-'1-T3>, 188-
69. 

India's Trade with Cuba. (XXX-I'l 
8.73), 92-93. 

L1C's Scheme to include Represen-
tative of Employees in the DIrec. 
tors' Board of Corporation. (XXIX 
-27_'1-73>, '19-80. 

Minister's diJeuaiona with Priyate 
sector Industrialiata reaardiD.I 
full utilUlatiOll of exiatinl capacity 
(XXX-16.8-'13), 1-8. 

Xeed for Under-Water AcouItic 
and Thermal MaP. of Seaa for 
Naval Defence (XXXt--23-8.78>', 
8l. 

Operain, Of New CoUeIe$ iD Delbl 
(XXIX-23-7-'13), 86. 

Private Investment from .Iapall 
(XXXI-31-8..'13), IM-9t. 

Propoula from Buli ... Sou.. for 
~ up FertWaer Plants 
(XXIX-24.7.73), 107. 

Reduction in Disparlties betweeD 
Oftlcers and Jawaos (XXXI-D-
8-:73), 81. 

Relaxation of M.R.P.T. Act (XXIX· 
-2'1-8-'13), 106. 

Settin, up of an iDter-Ministerial 
, worJdna group to examine r.. 

commendation. 01. the Comtniu.. 
on Unemployment (XXX-8-8-
73). 8l.62. 

Steps to meet anticipated demand 
Qf aluminium by the end of l'iltb 
Flve Year pJaia (X."C.X1-23-L7I), 
43. ' 
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Volume ot Canaliled Imports 
throuJh Govemmmt Acencies 
<XXlX-3-8_73), 138-39. 

JHA, SHRI BHOGENDRA: 

Alle,ation against A.tt. Medical 
Offtcer (Chest) and Divisional 
Medical OfIicer, Dhanbad. (XXXI 
-28_8.73), 118. 

Amalgamation of Steel Board with 
S.A.I.L. I.XXX-9-8-i3I, 85-88. 

Amount advanCed to Bihar under 
the Scheme of Preferential Rates 
01 Interest. (XXX-lo..8.73), 1'1-
19. 

Amount advanced to smaU seale 
industries in Bihar by Natlonaliled 
Banks. (XXX-10-!l-i3I, 77-78_ 

Amount of currency notes 01. circu-
lation. (XXX-17-8-73), 138. 

Appointment nf committee to probe 
the workini! ot I.C.M.R. (XXX-
13.8-73>, 104-05. 

Appointment of a Commissioner for 
Minority Communitie:! (XXIX-
25.7-73), 2i-27. . 

Anti-price rise and deiloaroing w~k 
during AU/ll.ISt' 1973 (XXX-U-8-

73), 37-38. 
Auault on Scheduled Castes in 

ViUDAe8 of Bihar by Landlords 
of Upper Caste (XXX-8-8-73), 
108-07. 

:BI#iIh refusal to Grant amnestY 
to earlier JlDDIiI;rants under New 
Immigration Rules IXXIX-
26-7-73), 35-36. 

Closure of Kbadi Commission office 
at Patlla (XXX-22-8-'13), 102. 

Communal- Riote in Hazaribagh 
Diatrict, Bihar (XXIX-2S-7-'13), 
.... 15. 

CouIitution of Autonomous Boards 
fur irriptiOll, Dralnaie and 
I'Iood protection eehemes over 
the .ure leqtb dt tnter-state 
rl".. (XXXt-28-8-73), 39-40. 

CoNtnIcUon ot Oem over River 
ltuDala cd eonnectJnr the pro-
Po.ecl Westel'll Kosi Canal with 
E8Iaa1a (~7-"IS), 180. 
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JHA,SHRI BHOGENDRA~ontd -, 

Conatruction of Hyde! Project iQ 
upper reaches of· River KOIIi 
(XXIX-24-7-73), 181. 

Cr~tion of a separate :Ministry of 
Oil Exploration (XXX-7-8-7l) 
1~17_ ' 

Damage caused to production Uni~ 
d\$! to Pow.. failure (XX!IX-
25-'1-73), 56. 

Deposits and Capital Assets of and 
~its advanced by Nationalised 
Private and Foreign . Banka 
(XXXI-24-8-73), 116. 

Destruction of Property by Andhra 
Separatists (XXX-8_8-73), 39. 

Development Of H.F _ M and Gnat 
by H.A.L. (XXX-l6-8-73), 
13-15_ 

Directives issued to State Govern-
ments for e1!ective imp1ementa-
tioo of land reforms (XXIX-
.'1-'13). 65-68_ 

Disbursement of Loans by Nation-
alised Banks to Small Farmers 
(XXIX-2'1-'1-73), 184-88. 

Extension of Broad Gauge line 
from Darhhanga to Loukaha via 
Sakri. (XXX-Il'-8-73), 75-76_ 
~ of Foot over~dge of 

Barakar Platform (Eastern Rail-
way) (XXXI-28-8-73), 119. 

Facing Of serious threat by Tea 
Industry due to casual attitude of 
Sbippin(,' lines (XXX-10-B-'13), 
'19. 

Fixing of time limit for disposal of 
loan petitions by Nationawed 
Banks (XXX-IO-8-73), 78-79. 

Formulation of developa\ent. 
9Chemes under lead Bank Sche~ 
(~-17-8-73), 140. 

Harassment to Agricultural Labour 
(Scheduled Caste) of village 
Nethly in Diatt. Meerut (XXXI--
29-8-73), 188. 

Hunger mike by the Employees 
of Son", and Drama Division 
(XXX-8-8_73). 108. 

Indebtedness of peasants and rate 
of interest in villages . (xxx-. 
20-8-73), 179. 
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1utituti0Dal Credit advanced by 
private banks to foOdjP'ains 
tracie, yain, oil seeds, coarse 
cloth, V&DaSpe.ti and other 
neceasities of we duriD, lW12-73 
and 19'13-'1' (XXX-17-8-7'S), 
185-38. 

I..iDkiJac of Western Kosi . Canal 
with lCamala River (XXDC-
31-7-'l3), 169. 

Loss or' Damage· to Crops due to 
Bains in. U.P. (XXXI-Z'1.a:m. 
188. 

Kimqer, in Industry (XXIX-
1-8-'13), 3141. 

lIemoraDdum81ibmitted by Indian RaiIw.,. Public RelatiODsAsso-
c:lation ~ parlt,y with 
media UBita of MinisVy of 
InfoaDatiOD aad Broadcasting 
(XXX-'1-8-'1I). '1' .. 

Monopoly Purc:haIe of Karketab1c 
Surplus Based on eompulson-
Levy on Slab System <XXXI-
2'1-8-'73), 16'1. 

National Beelth Service Sebeme.on 
the Pattem Of C.G.H.' ScMme 
(xxx,....:.18-8-'1S) ,H. 

Nationatiaetionof Private and 
Foreip Banks ia India <XXXJ-
H-8-73)\ 111. 

0IIcera of Hieber-levels involved 
in P.A.C. troubles in lJ ,P. 
ExeIIIptec'l frcnn Prosecution 
(XXIX-LL'13). 90. 

Oftleets of CoUaboration from 
1'o1'efp Finns 101' OIl'-shore Oil 
EsploratloD <xxnt--24--'1-n), 
1.~ ;1 fi 

Oftlcera ~ for PAC Revolt 
in Uttar Pradesb (lCXXl-
294-"11), 188. 

,PAC Revolt in Uttar Pradeah 
(XXIX-25-1-'13). 68-6'1. 

PQJunt. of' Bonus to DefeDC:e 
~ .. CXXJX-J.o8-73) , 23, 
M. 

.P., capitatAv8nablUty aDd. eon. 
sumption of E1eet..riclt7 in .. North 

, Bihar (~'1-'lI). 15.~. 

JHA, saRI BHOGENDRA-'-eOn1d. 
,Plan. for.'·inenuIn&· ProduetiOD 

'ami Pl'OfttablUly 01 . HeavY 
IndUstry (XXIX-I6-'1.7S), 81-
83. 

Population aerved per BaDk 
Branch in the country (XXXI-
31-8-73), 16t-"I2 .. 

Production by weavers of .superior 
variety of cloth in Kadhubani 
clistrict of Bihar (XXIX-2'1-7. 
73), 18'1. 

Preparation of Package of uti-
inflationary measures eXXX-
10-8-73), 16-17. 

Preparation of Package of Anti-
jnftationary Measures (XXX-
10-8-73), 14. 

Press reports recarding trains 
readinf;!SS to help Pakistan against 
India (XXIX-26-7-73), 21-23. 

Production of Yarn for Handlooma 
.ihTextile Mills Taken Over 
by Government j(XIX-l.;8-'13). 
89-70. 

ProgreSs retarding implementation 
or ftood control schemes In 
Fourth Plan (XXX-'1.;8-13), 73. 

PJ'oposaI to change Tim1np of 
Delhi to Calcutta via Patna Flight 
from MOrning 10 Afternoon 
(XXXI-ll .... '13). 168-811. 

PrO\'iding free ration or essential 
commodities at cheap rat~' to 
weaker sectious eapecially 1IIri-
cultural wGrul's'iQ rural· ·areas 
(XXX-17-8-73). 181. 

Raid b7 Landlord. and . Kulak. OIl 
liarijans of village Joela in Lada-
mia and Kamalaberh,fJai Na,ar 
Police Station in 'Madh1MDi Dis-
trict (XXXI-....28-8-78). It& .. 

Recognition of North EaliterD.Rail. 
way Mazdoor Union. (XXlX-
11-7-'13), 18t~70; 

Belnstatement of Vktimisecl· W,rk-
era of Telco and'l'ube. Company, 
J~edpur (~-8-·73). 
lOS-1M. . 

Removal fJ'om aervke in eGmatUon 
with stem. tMowtng iiicldeltt·. at 
DUapur CXXXI~8-'1I)'; 118. ---_._---------------



JHA,' SHRIBHOOENDRA-contd. 
, Reorganisation of Industrial Deve-

lopment Bank of· India '(XXIX-
27-7,"73), 94. 

":Review. of functioning of Food Cor_ 
poration of India (XXIX-30-7-
'13), 40. 

Rise in domestic prices as a result 
.'.. 'of increased cost Of Imports. 

. (XXXI-~73), 1~5. 

.... ' ,~!ty measures in Coal Mnes 
"at:eter . their Nationalisation 

(XXXI-30-&-:'lB), 105. 
Scheme to boost Jute Production 

::.' ." . (XXX-13-&-:13), 62-63. 
Sc:heme~ regarding opening of coal 

dumPs at various places in each 
,$tljte for meeting the consumers' 
requirements of coal CXXIx-
2-:8.. 7!t), 107. 

, ',Scrap steel lying in various stock 
. 'yards (XXIX-2-8-"!3), 41. 

Setting up of broad gauge work-
shop at Sonepur (XXX-7-S,.73), 

.46. 
Setting up of a Separate Company 

fm: Petro-Chemical Complex at 
Bongaigaon in Assam (XXIX-
2~7-73), 162. 

SlngiUg of Vande Mataram in Bom-
bay (XXIX-1-8-73) 90-91. 

Situation in Aligarh Muslim Uni-
~rsity (XXIX-30.7-73), 113. 

'1Jteps fa rec:ru.it adequate Opera_ 
tional Stlifr for Proper Function. 

. . 'inc of Surveillance Badal' at 
. Palllm Alrport (XX1X--27-'i-73), 

183-84, 
Stllategje Hill' Road on Nepal 
. (XXlX-28-'I-'13). au7. 

Supplying of essential commodities 
:to'PeOple at fair prices. (XXX-

,'. 1'1-8-'13), 139-40, . 

Sun,,. of Punjab Agricultural 
,Unive.r:sity of Indebtedness of 
arnall FanMr.s (XXIX-23_7-73), 
180. . 

,TaiRlnt-overWeStem Kosi and 
':OafuSak Pro,ject (XXXI~&-:8-
73). 98. . 

JHA,. SHRI BHOGENDRA-comd •. 
Taking over of wholesale Trade 

of es.sential commodities. (XXXI-
24-S~73), 5l. 

Targets for small saving!! collections 
dUring Fourth Plan (XXXI-31-
8-73), 171--73. . 

Transfer!Suspensioils I Removal of 
Employees ofBallarpur·· Colliery 
(Maharashtra) (XXIX-26-7-73). 
83 . 

U.N. Membership for Bangladesh 
(XXX--9;.&-:73), 84.JI1i. 

Unemployment of WeaverS in UP 
and other States due to '$Itortqe 
·of Yam. (XXIX--27~7-'13), 188-
8'1. 

Uniform legislation for Central 
Univenities (XXX-204-73), 
178..79. 

Uniform legi.slation for Tenants at 
will and share croppers. (XXX-
28-&-:73), 17'1-78. 

Uniformity in condition Governing 
. issuance ot! passports for .aI;udy 
in U.S.A. and U.S.s.R. (XXX-
30-8-73), 171-72. 

Use of DIR against Hoarders and 
Black.marketeers (XXXI-29-&-: 
73), 41-82. 

Victimization of Workers Of T~O 
and Tube Company, Jamshedpur 
(XXIX-2-8-73), 55-56. 

Views of Task Force on incentive 
to Farmers for sale Of, wbUt to 
Government· (XXIX-23~7-73), 
182 . 

Widening of scope of the . term 
workman to cover-lilmployees 
drllwing salary, upto as. 1.000 per 
month (XXIX-2_8..'13) , ,"'. 

Workers Participation in Manage-
ment in Coal Mines (XXXI-30-
&-:'13),104. 

Working of coke batteries in Boka-
rn Steel Plant (XXX-16-8-73), 
77-'18. 

Working of Marginal Fanners and 
Agticultural Labourers Projects 
and tJteh"extemion to other areas 
(XX1X-20-7~73), 112. _ ................ _---------------------''--'''-'''---
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'Youth against famine' campaicn 
(XXIX-J3-'l-?3), 148. 

Debate. 
Apicultura} Re:ftnaDce COf1)Ol'8tion 

(Amendment Bill): 
Consid, (XXX-lo..S-73). 231-3 •. 
Atrocities on Barijans (Rule 377) 

(XXX-9-8-73), 198-99. 
Code of Criminal Procedure Bill: 
Conaid. CI. (XXXI-l-i-,a> , "-45, 

M-55. 86-88, II-1M. 
(XXXI-3-1-73). 182. 

DiIruption of Rail .. ,. SenicIa clue 
to absenteeism b.v Loco RuDDiDc 
Staff (Adj. X) (XXlX-8_8-'l3), 
2M-56. 2 ... 10. 

Ilaharasbtra-MYlOI'e Border Dis-
pute(Rule 377) lXXIX-3l-'l-'1I), 
210. 

Be. atrocities committed on Had-
jan women in Bihar (JOtIX-
30-1-'13), 242. 

Be. DroUlbt and 8cardty eonditiaM 
in Bihar <XXIX--ll-'I-'II, DI. 

Be. U. of Tear Gas on DemoaItra-
t.icq in DeJh1 (XXDt--a-'I-'ll) , 
245--48. 

JIeport.ed atroc:itiea on Huijana in 
varioua pan. of the eounUy 
(Dis.) (XXXI-23-8-73).33I-41. 

JHA. SRKI CHlRANJlB: 
Announcement of policy for import 

of Dry J'.rvita from Iran durinl 
1973.1'. (ltX:RJ-31-8-?3). 18 •. 

CI05UJ'e of Ajanta Te.xtUe Milla, 
Gbaziabad (XXXI-81-8-'18), 
1J8-It. . 

Closure of BiIIc:uil F.ctorieI in 
Bombay due to aearctty of Maida 
(XXX--20-8-'1I). 110-91. 

CoUeetion under small .aviDp 
IfChtmes through vrua,. and elt)' 
POll ~ (XXXI-II-I-'lI), 
lU. 

ConAruct]on of Road on Nepal 
'ftbet BoarderbyChin.a. (XXXI-
23-8-73). 123-24. 

Couf;f,udion fit TowUt tIac!eptkm 
C.n~Hotel by Centra] 

JHA, SHRI CHIRANJIB,;...con&d. 
Tourism Department of Patna 
(XXXl-31-8-'l3). 1 ... 40. 

CoIlvenion of BathDaha-Bhimnapr 
Narrow Gaqe line iDto ... 
GaUSe Une (XXXl-28-8-7'), 
IN; 

Correapohderlce in Hindi .tw .. 
Centre and States <:XXX ..... S2-8-
'1'8), 3t-4O. 

Crop Insurance on Pattern III Japan 
and Sri Lanka (XXXI-:ll .. 8-71), 
165. 

Demand for Central ~1ICe by 
Bihar for drou,ht afteeted a.reu 
(XXX-l'1-8-7J), ..... 

Development of Small Scale Indua-
tries (XXX--U-8-7J), 128-•. 

H<luainc Projeeta for Weaker 
Sec:tiona of the Populatioll UDder 
Cnah Prvtramme for Bural 
Employment (XXX!-2'1-I-'lI), 
1M. 

lDtrodudion of KiIaJI BlICbat Patra 
Scheme ill Uttar Pndelb. (XXDt-
a-I-"), 1"'-'1S. 

Meten of three wheeled Scooters 
in Delhi (XXX-20-I..'lI). 91. 

National Hilhwayl ~ 
SI.a.tewi!le eXXX-21-8-71), 2'1"';' 
al. 

New Pattern of Investment to 
. eDable Employ.. Proviclellt had 
to earnhilher rate of io\erelt 
(XXI~-8_71), .,f. 

Northern Zonal Council mtlttiDC .. 
New Delhi., Alii'" 1m (XXXI 
-21-1..'13), 12'1. 

Pay Scales of ~ of Col-
let! .. Staueeted by lJQC (XXXI-
2'7-8-'73), 166. 

PQmeDt of 0vertbD_ AJJowaaae tAt 
~ otNatiaDUleed ..... 
(XXlX-27-7-'73), 206-08. 

Polley of L.t.C. ill Z1t&'U'd to 
providJn. employment. to _u-
catecl wemployed (XXXI-31 ...... 
'1'3), HO-41. 

Produetioa of Kellum fIoaa .,.... 
zlte .. Dd in ~enla ClCDCJ-
2I-1-'J3) , 121. 

----_.' -----------------------------------------



JHA. 8HRI CHlRANJIB-contd. 
Proftt IluDecl by Indian Airlines 

during 19'12-'13 (xxrx-2'1~'1-'l3), 

208-09. 
Profit Earned by Indian Airlines 

during 1972-73, (XXIX-Z'I-7-
'13), 20&:..09. 

Programme for Aericulturat and 
Vocatdonal Education (XXX-
20-8-'13), 223. 

Proposal to extend Facilites to De-
monstrators of Colleges for High_ 
her Studies and Promotion 
(XXXI~'1-8-'I3), 16'7. 

Purchaae of stores to encourage 
small scale industries (XXIX,....... 
2-8-73). '15. 

Report ot Irrigation Minister on 
Kosi Area (XXXI-28-8-73). 194. 

Bequest from Bihar to inc:reue 
Monthly Quota of FOOdgnins 
(XXX-lO-8-'13), UM-5. 

Sale ot smuggled goods in Bihar 
(XXXI-Z4-8-'13), 190. 

Shortage of Gluo :Milk Food at 
Super Bazar, New Delhi (XXXI-
27-8-'13), 185. 

States baving scheme of commer-
cial Bania to Finance PrirMry 
Agricultural Credit societies 
(XXIX-3-8-'13), 173_74. 

strlke Move by ,All India Defence 
EImployeea Federation (XXXI-
30..8-'13). 118. 

'l'Ime-botmd programme in Regard 
to making available Text Books on 
Banking and other Allied subjects 
in HIndi fXXXJ-24-8-73). 192. 

Use or Hindi as Optional medium 
in Examinations of Nationalised 
·Banks (XXIX-2'1-'7 .. 73). 206. 

Debates 
. Flood situation in the country (Dis.) 

fXXXI-28-B-'l3), 3311-41. 
mARKHANDJ!: RAt, SHRI 

AboUtion of AJI'ieulturaJ LHour 
Cell set up in 11166 (XXXl-
23_8-'13). 12t-22. 

AU •• don ofatarntiOll d.tba In 
Bandl, U.P. (XXX-20-8-73), 
18'1. --
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J·RA, SHRI CHIRANJIB.-.contd. 
Amendment of Gratuity Act 

(XXXI-30-8-'13), 141. 
British Govenunent Planning to 

make Wheat UDiftt far consump-
tion (XXXI-2'1-8-'I3), 152. 

C. P. W. D. Staff Quarters attached 
to C. P . W . D . Enquiry Offices In 
Delhi (XXXI-27-B-'13), 1M. 

Cales of Child·Lifting in Delhi 
(XXIX-I-8-'I3), 165. 

Cause far Student Unrest in lIT. P. 
(XXX-13-8-73), 136-3'1. 

Conditions Of allotmeat at land to 
Bharatiya Kala Kendra, New 
DeIhl (XXX-6_8-73), 202-203. 

Coostnaction of Houses for the Ru~ 
raJ Poor on the pattern of Keraia 
one-lakh Housing Scheme 
(XXIX-23-7-73). 107. 

Control tower at Delhi Airport 
(XXIX-Z7-7-'I3), 197-9B. 

Decision on contraband goods seized 
trom the Baggage of BaIyogesh-
war (XXX-17-B_73), 187. 

Demand made by ~eratiOR of LIC 
Class I Officers' Association for 
revision of aoti-labour sta1! re-
gulations (XXXI-24-8.. 73) • 103 . 

Disc\l8Sion on problems of Multi-
national Corporatioos in ILO Con-
ference at Geneva (XXXI-
30-8-73), 139-40. 

Export of Non-Traditional Goods 
(XXXl-31~B-'13), 86. 

Fourth Plan Target for Rural elec-
trification (XXIX-24-7-'I3l. 172. 

Grants to Bharatiya Kala Kendra. 
New Delhi (XXX-6_8-'I3), 203-
205. 

Hereditary grants to dependents 
of those who contributed for 
eldension of British Rule in India 
(XXX-B-8-73), 187_88. 

Incidents of BDbbery, Murder and 
Rape in Delhi (XXIX-ZS-7-'I'3), 
1113-84. 

Instruments and equipments instal-
led at PaIam Airport to guide 
incoming lIights <XXIX-27-7-
'13), 195-97. 



----_._-.. _-- -.-- ._----'-
JlfARKHANDE RAI, -SHRI-ccmki, 

New item "Pimps PumP !Nt permits 
from VIPs". UOCt-I2-B-'13), 
157":,,58. "I 

NQIl-Implement&tion of Aareement 
entered·into between LIe -and 
Federation of LIe class I OftlcenJ 
Aascciatien (XXXI-2~8-'13), UK. 

Outlay-tor providing drinkinf,' 
water duriog Fourth Plan (XXX-la-a. - -

Pilot Qf Bombay-Delhi Viscount 
FUcbt taken off on ~icion of 
having COI1SUmed Aleobal on 20th 
June, It'13. (XXX-l ...... 'I'3), 3'-
40. _I 

Pl'esenation Assistants in' National 
./t;.rdUves of Jnctia -(~8 .. 73), 
201-202. 

Proposals fer, New Baftway Line!! 
durmgYlf(b, Plan (XXIX-24-'l-
'f3), 118. 

Pl'opoBal for a separate 1Iilristry fOr 
IIPGrts and eames (XXX-I3-:&-
73), '203. 

PrcposedAgitaiion by Higher Grade 
Staff and ~ts _.of LIC. 
(XXXI 14--... '13), n. 

Runl el~trifleation proJIOIals for 
Fifth Plan (XXX-'l.S";13). 176. 

Safety meuures taken in Delhi 
Quarri ... (XXX-9-B-73) ,- A-S •. 

Setting up of Central Sedor lndu-
tries in UP. (XXXI- 29-8-'13). 
142. 

Shortage o. commerCial vehicles in 
the eountry (XXIX-2_8-'l3). 84. 

Sbortfa!l in ProduCtion ot Diesel 
Locomotives (XXlX-24-'l..;73). 
I'll. 

Steps taken by U. P. Administratioll 
to t!IlJ'b large acaleboardiftl and 
black-marketing of foodgrains 
and other' ea8entlal ~ties 
(XX'Xt-31-8-"r3). 61;.Q. 

S .... lotilnpl'ovement of:a&ricul-
'lira} economy of ·am Areaq in 
Uttar Pradesh (Xxx,......l1-8-73). 
14.2. 

Strike by workers Of WUljn,don 
Hosplt.al. NewDelbi (11.8.'13), 
143M, 

JHABKHAND~. 1lAI, SH1U--cotIed. 
,,,SupplyiJI" Power, .. enIted by 

-. D\qoUr .-Prf»j8ct. Ltd.. -to -'Durp. 
pur Steel Plant (XXlJC-;;.K.7.13), 
170, 

"Tenure Transfer Rule tor .Junior 
Engirreers in COP,W.D. '(XXXI-
27-8-73>, 158. 

Thzeat Posed to India's' Security 
and Sea.Bome Tr_dae'1O U.S., 
British and Iranian ~ in 
Indian OI.'ftD(XXX1-.23..8-'13). 
122-23. 

Unauthorised 'TeacbiDgtnsUtuttona 
in Delhi in Nw-.y course 
(XXIX-30-7-73), lSO. 

Unearthing a vide ring involving 
tratftekinc in AdiYUi Jiri. by 
Oriaaa Pollee (XXIX-L.8-73), 
1M-a. 

Un,. among the Employees of Life 
Insurance ~tien of India 
<XXXl-Z4.8-'13.>, _ 80. 

W.tage -Of '!tabD ·Dal;1n FeI 10-
'-down, -of West BeQPl(XXX-
·J0..8~'13,l88. 

WooDen Rals sebled byCuatoma 
(XXX-1'l-8.73), 188. 

Debate, 
Uttar . Pradesh --State LieliaJature 

(DeleeaHoD of Po ..... 'BU1: 
ConJid. ·{XXX ..... 2t)...MJ)l 'J8B-8S. 

JHUNJHUNWALA, SHftl ~~Sll.WA.. 
NATH:' , . -. 
Air crashes at Palam 41rPc>rt Qur. 

iDa 1972..:73 -(X~1-"-73), 
39..40, 

Amollllt or ~"-.1n eammu-
-taal 1Deilterlt,s --1U:Id - c:oaapee_tloD 
paid to the. dacted people (XXX 
-8-8-'13), 42, 

Appoifttment of -Cbairman.JU.C, 
(XXX-lB-8-71).-IO, 

Auiat.aDce from Japan forMttinI 
up -'- fer:Ulia:r .plant. (XXIX-
3VI.'13), ~ 

·C.,. ofimmlera of· 'HaIjaaa In 
U ;P.·Since lntooIHlon ttl Prea-
dent'llbi1e CXX1X-4S.'1."f3),· d. 



· --~- ---~--.----- -~-~-- - - . --.---
JHUNJHUNWALA, SHRI B.-Contd. 

Chinese Increase Range of Miaaile 
(~--26·7·73), 110. 

Committee to study the question 01. 
prj~e equalisation for cotton 
(XXIX-27.7-73), 45. 

CompeMation to Famili'es of Per-
sons who maY die while travelling 
on Roof-Tops of Trains (XXIX-
31-7.73), 40-41. 

Compensation to TamU Nadu due 
to introduction of prohibitiOD 
(~1{--20-8-73), 76-77. 

Controlling Adulteration of Food 
Articles and Sale of Foodgrains at 
Black Market under Provisions of 
Defence of India RVlea (XXXI-
27-8..73), 159. 

Crime Cases in Delhi UniversitY 
Campus (XXX--.22--8-73), 113-
14 

Demand for Ban on Exhibiting the 
Movie 'Prabhat' (XXIX-25-7~'13). 
41. 

Demand for Union Territory Status 
for Ladakh (XXlX-I-8-73). 46-

Failure of Food Corporation of India 
to procure wheat and introduc-
tion of inCentive scheme for pro-
curem~nt (XXlX-23-7-73), 61. 

Import of Telephone Equipment 
n-om Canada (XXIX--25_7-73), 
138. 

Increase in procurement price of 
Wheat despite centl'al directive 
(XXIX--23-7·'13), 62. 

Losses suffered by Heavy Engg. 
Corporation, Ranchi (XXX-
9-8-73), 38-39. 

Pending applicatio~ for Industrial 
Licences from Rajasthan (XXIX 
--25-'1-73), 48. 

Pcrmi3sion for manufn~;ure of 
Houses in GreateT Kailash. Part 
II, New Delhi (XXXl-27.8.73). 
168, 

P~rmiss.io!l for manufacture of 
It~ffi$ bv enhancing licenced 
capacity (xxx-22-8-'13l, 118-17. 

Power cut in Utw Pradesh (XXX 
-7-8-"), 102. 

269'1 LS.-26. 

----~------------ -
JHUNJHUNWALA, SHRI B.-Contd. 

Presence of Granulated MUd in 
Bags of Fertiliser ImPOrted trom 
Czechoslovakia (XXX-6.8.73) 
143--45. ' 

Prices of Essential J'~ dur_ 
ing May aDd June,.I973 III Delhi 
(XXlX-30-7-'13), 85. 

Prices of wheat, rice, maize. bajra, 
millet, pulses and edible oUa dur· 
ing June, 1972 and 1973 (XXIX 
-23..7-73), ~ 

Progress in Finalisation of th'e Fifth 
Five Year Plan (XXlX-25-7-
73), 49. 

Property statements of Government 
employees (XXX--8-8-73J, 53-
54. 

Proposal to cut down the price of 
such neWspapers which haVe te-
dueed the number of pages owing 
to cut in newsprint supply (XXX 
--22-8_'13), 31.32-

Proposed Import of Steel durmg 
1973-74 (XXIX-26..7-73), 31. 

Prospects of Crop Production for 
1973·74 (XXXl~-a.73). 157. 

Rate of growth in arrears of l'ele-
phone Bills (XXIX-25.7.73), 50. 

Repatriation of Indian Prisoners of 
War detained in Pakistan (XXX-
16-8-73), 49. i'. 

Requirement and Production of 
Steel (XXIX-26..7-7S). 41-42. 

Setting up an Inquiry Committee to 
inV'estigate the caUSe of Break-
downs in Tarapur Atomic Plant 
(XXIX-1-8.73), 45_46. 

Stringent measures to unearth 
Hoarded Foodgrains and to step 
black marketing of essential com_ 
modities (XXIX-3.B-73), 43. 

Subsidy for imPOrted wheat (XXIX 
"-23_'1-73), 63. 

Statewise Demand and Supply of 
K'er06ene Oil (XXX--7-8-73), 
147 ....... 

Steps to check Deteriorating Stan.. 
dards of 'pUot ElBciency in Indian 
Airlines ,XXIX~27_7-73), 156-
67. 



RAMS nmcx -------------------JHUNJHUNWALA, SBRI B.-Ccmt4. 
:3uueaUona made by Taak Force for 

setti."lg I4P Fertilizer Plant (XXIX 
-31-7-73), 41-4Z. 

SUpply 01 Sub-soil water in Delhi 
-31-7-73), 41-41. 

Tunnels of Pong Dam pluaed to 
mlpoand water (XXrx-31~'1-73), 
44-45. ' 

JOAROER, SHRI DINESH: 

Arrears of Income-tax in West Ben-
PI (XXIX-7-'1-73), 209-12. 

Case pqding with Calcutta HiJb 
Court (XXIX-31-1.'18), 31. 

Export of Natural Rubber to relieve 
Rubber Industry (XXIX-
:!';-7-73), 34. 

Alleged Infringement of M.P.s right 
of Free Movement (XXXI-
:::-3-73), 289-'10. 

Co~ of Criminal Procedure Bill: 
Conaid. (Postponed) (XXXI-

28-8-'13), 312, 318-18. 
Consid. Cl. (XXXI--20.8-'13), 

24';-344, U-9-'13). 45-194, 
(3-9-73), 37---119. 182. 

J'aiJure to constitUte Labour Bench 
of the Suprenre coan 'tXXXI-
28..8-73). 2'12. 

JOSEPH. SHRI M. 14.: 

Anti-flood measures in Delhi 
<XXXI-28-8-73), 148. 

BaD on produttion of Bordered 
Dhoties and Coloured aaree. by 
MUls (XXX-1'l-8-'lI), 181. 

Central Legklation com:emin, the 
safety 0.( wor-kera in buiJdlq, in-
dustry (XXXJ--11-8-'13), 103. 

Change in smaU farm .,..".,.....,t 
(XXX-29-8-73), 14'1. 

Clos:lre of Generatin, Units of 
Indraprastba Power Station in 
Detbi <XXXI-28-8-'131, 113. 

Collaboration for IettiDc up all 111-
dustria! Baste in ZaIWbar 
(XXXJ-..024-8-'lI) .... 

Committee to look Into ~ 
of R.P.F. <XXDt-!4-'1_'I3>, 141. 

JOSEPH, SHRI K.M.-Contcl. 
Decision JA '1'eIUd to al10wiq of 

interest subsidy in P'Ula:neina of 
Power-looms in the Cooperati'Ye 
Sector (XXXI~4-8..'13), 80. 

Decision in regarcl to allowiD, of 
1nterest subsidy in Financin, of 
Power-looms in the. Cooperative 
Sector (~.-17-8-73), 159. 

Demands of Indian Rallwa;YI C1u8 
II Officers' Federation (XXX-
23-8-73), 148. 

Dredler fOr Beypore Pori (XXXI-
2'1-8..73), G. 

Experimental Housing ConBtruetion 
Scheme (XXX-1S-8-71), 99-101. 

Export of Bicycles to other 
countries (XXXI-2-'-B-'1S), 43. 

Pormer Ru~rs of Prirlcely States 
aUowed to eonvert their palac:tlS 
into Five Star Hotela (XXXI-
81.8-73). 88. 

Game Birds bela, eerved In Hotela 
in the country despite ban on 
their Iaht (:xxxI-41.a-'13). 110. 

Bouse Rent Allowance to Employees 
Of Department of TeaehinB Alc:le 
(XXX-:JO-8-73>, ISO. 

Import of Steel and Ferro-A1loy8 
from Eut EuroPe (XXIX-28-7-
73), 187..88. 

Inaccuracy in All India Hi8hft Se-
condary Examination Result (19'18 
(XXIX-Z3-'1-73), 148. 

Increase In the number of Women 
Employees and Gazetted Ofticers 
in Central Government CXXlX-
2.8-73). rt. 

JncNue in train aecldenta duriDC 
last financial year (XXXl-28--8-
73), 148. 

Lock-out in Pulp division of 
Gwaliar Rayon loIavoOr eXXXJ-
21-8-'13), 71_'72. 

JInlorandum II"" bY tttIl eo-
ordination and lIteertna eoDlJDittM 
of Kinimy of Extenal Affa1ra 
far De-Novo Examination Of Pro-
bJemI of C1aes B I'orelp Serrice 
Olftcer. (XXXI-29-8-73', ... 

Plan for Deftlopment 01 Bm Ib-
UoQI (XXJX,..;.IT.'';''II), 1M. 



---_.------------------
..JOSEPH, SHRI M.M.-Contd. 

Plan for Modern Farm Training for 
R'etiring Servicemen (XXX-
16-8-73), 115-16. 

Plan to Replace Obsolete Transmit-
ters Installed at various Airports 
()CXJ(-17_B-73), 160. 

Political Parties Interference in 
Delhi University Affairs (XXXI-
27-~73), 103. 

Power Failure in Delhi (XXIX-
24-7_73), 60. 

Provision of scooter/cycle sheds 
in Ashoka Niketan (Naraina) 
Flats for Low Income Group 
(XXXI-27-B-73), 104. 

Report of Bonus Review Ccmmit-
tee (XXXI~0-8-73), 47. 

Bequest made by Kerala for setting 
up a fertiliser plant (XXIX-
25-7-73), IS6. 

Sarvahitkarl Cooperative Howte 
Building Society Ltd., New DeIhl 
(>CKJ{--20-B-73), 14B. 

Seizure of Foreign Currency in 
Delhi (XXXI-29-8-73), 93. 

Selection of Managers of Fertilizer 
Corporation of India (XXIX-
24.7-73), 55. 

Setting up of New Units under 
IDPL in Kerala during Fifth Plan 
(XXXI--2B-B-73), 147. 

·Steel Plant affe~ted by limited re-
sources (XXX-16_B-73), 117-lS. 

Steps to curb inter-state crimes 
(XXXI-29-8-73), 107. 

Street light in. DIZ area, New Delhi 
<XXIX-23_7-73>, 145. 

Suspension of Elections to Delhi 
School Teachers Cooperative 
House Building Society Ltd. <XXX 
-20-~73), 14S-49. 

Weavers' Service Centre at 
Cannanore (XXX-17-B-73), 160. 

White-washing Of Type· n quarters 
in D.I.Z. Area, New Delhi during 

r Rainy Season (XXXI-27_S-73), 
104. 

Arrest of Sarvashri M. M. Joseph 
and Varkey Georp (XXIX-
3-8-73), 20-43. 

JOSHI, SHRI JAGANNATHRAO: 
Communal Riots in Indore, Madhya 

Pradesh (XXX-8.S-73),29. 
Extension of period for receipt of 

applications for grant of pension 
to freedom fighters {XXX-8-B. 
~a), 20-22. 

Inferior quality of rations suppll'ed 
<:.t Fair Price Shops (XXIX-
23-7-73), 2-~. 

Instructions re: pay fixation and 
seniority of reieased emergency 
Commissioned and short service 
Commissioned officers (XXXI-
3a-8-73) , 170-71. 

Names of countries from which steel 
is to be imported (XXX-16-S-73), 
12. 

Per capita ration given in States 
(XXIX-23-7.73), 205. 

Political stalemate in Andhra Pra-
desh (XXIX-25-7_73), 6. 

Proposal to increase price of wheat 
for coming year (XXX--20-S-73), 
6. 

Reduction in Coat of Production of 
Wheat (XXIX--23_7-73), 219. 

Deba," 
Ab:lormal rille in prices of essential 

commodities (Adj. M) (XXIX-
23-7-73), 263, 267, 347-62, 433. 

Continuance of ProclamatiOn in 
respect of Andhra Pradesh (Res.) 
(XXX--17-B-73), 246-50. 

Current strike situation in Bailways 
(Dis.) (XXX-6-S.73), 361-65. 

Customs, Gold (Control) and Cen-
tral Excises and Salt (Amend-
ment) Bill: 
Motion to pass as amended (XX 
IX--2-B-73). 265, 293-95. 

D. G. (Andhra Pradesh), 1973-74 
(XXIX-2f-7-73), 341-47. 

Declaration of present Lok Sabha as 
Constituent Assembly (Res.> 
(XXXI-31-8-73), 321-33. 

Ownership of Newspapers and News 
Agencies (Res.) (XXX-I'l-8-73), 
~7. 

Be. current &trike situation in RaIL 
ways (XXX-6-S-73), 281. 

Re. Inclusion of Sholapur_Dhond 
line in the Central Railway (XXXI 
-5-9-78), 57-58. 

------~-------.-----------------------.----------------------..... 



.JOSHI, SHRl JAGANNATB RAO-
Co1l1:d. 

Re. NOIl·drculation of, 'answers to 
two queatione to PI'aa Correspoo. 
dent, (XXX-31_8-73), 295. 

Re. qu!olity of wheat and rice 
supplied in Maharashtra (XXX-
LB-'13). 2'10-71. 

:Reported thirty per cent cut ill 
newapriDt quota (CA) . (XXIX-
25-7-73>, 228--33. 

'It' 
JtACHWAl, SHRI HUKAK CBAKD: 

500 Bed Hospital in SUhdara, 
'Delhi and Expenditure ',thereon 
(XXXl-27-B-'1J), 181. 

Ac:c:ideDt of IA!" Plafte near Luck-
DOW (XXXI-30-8-'1J) , 155. 

AcUGn agaitlst 'perIODs for blaek 
mUiDe7' found in their poaeakm 
in Bombay (XXXI--;31 .. a.'13), 52 
-Sf. 

Activities of Foreign Viukmaries 
eXXIX-I-8-'13). 132-13; 

Additional 'tundl for fazrilDe bit 
States d,,'TingFourtb Plan (~ 
--&.8-73), 13. 

AI! IDcUa Rubber AuoclaUon'. 
Opposition to Government', move 
to ,Export Natural Rubber (XXIX 
--3.8-73), 4-5. 

Army Ullits in Luc:Ialow Uni~ 
(.XXlX-1-8-73), 58-59. 

Arrears of Income.tax (XXIX-
'1-8-73),' 50. 

A!t'eIIl'B 01 Inc:ome-tax apiDst Modi 
lndUatriesLimited, Kodinag:ar 
()tXJC-17.&.14), .1. 

An-l of an underaroUDd PM cltl-
zeIlII 'wOI'klpg In the ' .Bleotriclt7 
ofBceat Godbra (Gw.rat) (XXX 

......=.. ... 73). 1'78-17. 
A.rre.t of JII!'!'IODII ia tCIDIleCtirm with 

pcI8Ie8IioD of ~ Indian Cur-
rezsq" lIfote. (XXXI-Il4.'73). 
11Lt'7. " ) 

Aw~ of T .... Patnl to: J'nedom 
l'tJbten b)' ,Detbt ~ 
cnx 8 8-'71). 182. 

~,----~------------
KACHWAI, SUlU HUltAM CHAND-
COfI.td. 

Bomb ExpIoa1on in Aijal, Klzoram. 
<XJPt--.u.a-73). 1"".78. 

Bomb found on'l'rac:k near Dabra 
Tehsil in GwaliorDistrict in 
June, 1973 (XXIX-31.7-73), 
,49.50. 

CRP and BSF personnel ported in 
U.P. (XXX-a-B-73), 4.9. 

Calcutta-Agartala Gligbta of Indian 
Airlines cancelled during Kay. 
1973 (XXXI-31-8-73), 116. 

Cancellation of Train. and Lo88 
.uffered due to .Railway Track 
having been covend with sand 
in Bikaner Division (Northern 
RaUway) (XXIX-31.'7.'13), 50. 

Cues of abortion since tbe imple-
mentation of Kedic:a1 TerminatiOn 
of Pnignancies Act, 1972 (XXX-
8-8-.73), 53. 

Cases pI!Jldtq with the Hiih 
Courts '(XXl'X-3VI'.'13), 105. 
C~ pendlbg with the 'Suprema 

Court' (XXIX-31.7-7!), 103. 
,Cheating lahapur Ordnance Fac:tmT 

of Rifles on forged docUDWlts 
(XXIX--26-'1.73), 80. 

Civillan staff working in ordnance 
factories (XXXI-30-8-'13), 1M. 

Clash between Po1ic:e and Arttly iD 
:Uttar PraaeBh (XXIX--25-'1.7!), 
31-32.. . 

Commemorative Postal StamPs in 
Memory Of Dr. Sbyama Prasad 
Mukherjee (XXIX-l-8-'13), Ie.. 
46. 

Compenaatlon paid fOr ac:cidehll in = Mills in the eountry 
XIX-8-8..73) , 5LK. 

Compensation to lPamilJea of Wor-
kers killed due to 'leakage in 
,Naval Dldty and Bomba, (XXXI 

" .ao-a.?). 7. 
CcmJbouct1on of cruarten fot Gov-

ernment emplO)'t!eS in De1hf 
(XXXI-Z7-&-'11> , 1"-

.CoutrueUon, work In PoD. DaDa 
'(XXXJ..-a.8-13), 71. 

Crilialn Aralam State Farm, lterala 
CXXXJ-aO.8,.73), 38. 



KACHWAI, H.C.-Contd. 
Crude oil produced by Gauhati and 

Barauni Oil. Refineries (XXXI-
28-8-73), 49. 

Death of 15 passengers of 28th UP 
Varanasi Expre88 (XXIX-24-7-
73), 154. 

Dharna by Sikhs at British High 
Commiasion in Delhi (XXX-
22:"8-73). 177. 

Dharna by Sugar Industry workera 
(XXX-9-8-73), 22-26. 

Deportation of Pakistan Nationals 
from Tripura State (xxx.-B-a-
73), 49-50. 

Deposit of E.P.F. by daily news-
papers in lfadhya Pradesh 
(XXX-9_B-'73), Jl9-4D. 

Employees working in the Depart-
ment of Tranaport (XXIX-30-'l-
73), 169. 

Enquiry into the shots fired by the 
security guard of the Prime Mi-
DiBter's House (XXIX-2~7-'73). 

114-15. 
Enquiry into working of community 

Development Blocks in Uttar 
Pradesh (.x:xx.-4-B-73), &I. 

Enquiry Reports on three Accidents 
near Palam Airport (XXIX-
27-'1-'13), 20~ 

Expenditure incurred on TrUnk 
ca U~ made from the residences of. 
MInisters (xXxI--29-8-'1'S), 221 .. 

Expenditure incurred on Trunk 
calls put through by Union 
Ministers (XXX!-29-8-'13), 79. 

Expenditure on Amar Jawan Jyoti 
at India Gate, New Delhi 
(XXXI-aO_B-'13), 50. 

Expenditure on Bhagwati Commit-
tee (XXXI-a0-8-73), 154. 

Expenditure on. ,repair, and main-
__ nee of Ministerll· BaDplows 
(XXIX~-'1_73), 208. 

li:Ir:penditore on telephones used by 
Union Ministws (XXIX .... l .. S-'rI). 
52-53. 

Financial A88i1tance sought . by 
Orissa from World Bank for Elec-------_. 

AACHWAI. H.C.-Contd. 
tricity and irrigation facilities 
CXXXI-31-S-73), 65. 

Foreign Exchange earned by export 
of Machniery, Raw Materials etc., 
to Joint Ventures Abroad during 
1971-72 (XXIX-3-B-7S), 41. 

Foreign Exchange earnings of 
Indian Industrie. set up Abroad 
(XXXI-24-S-'73), 143. 

Foreign Tours of Central Ministers 
and Government OlBcers (XXXI 
-23-8..73), 45-46. 

Formulation of a Scheme to IPHd 
up pace of progrea8 on Rajasthan 
Canal (XXXI-28-8-'13), 4. 

Goods Traffic Handled by the Indian 
Railways during April and Kay, 
1973 (XXX-'1-8-73), '18-'19. 

Harijan tourtured to death near 
Jevergt vill8ge, Gulbarga in Kar-
Datua (XXIX-I-8-73), 8. 

Hijacking of a ship from Xonkan 
Coast to Malvan Port (XXIV-
3O-7-'13), 189. 

Hunger. strike by Emp.loyees of 
Pathankot Mllitary Farm (XXXI 
30-8_7S), 153-~ 

Implementation of Land Reform 
Lawsin cW!erent States (XXIX-
30-7_73), 12-13. . 

Import of Newsprint from USSR 
(XXX-I7..a..73), 53. 

Import of Woollen Raga by Actual 
u.n (XXX-17-8-73), SO. 

Inc:mtive to small units (XXXI-
29-8-73), 13-16. 

Inclusion of Polyandrous of eertain 
district of Garhwal (U.P.) in the 
list of Scheduled Tribes {XXIX-
25-7-73}, 114-15. 

Increase in the Labour Strength of 
Bharat Heavy Plate and Vessell 
(XXX-9.8-'13), 3. 

Increased production of coal and 
reduction in price (XXIX-26-7_ 
73), 149. 

Inquir,y into Articles seb:ed from 
:'lyogeshwar (XXXI.--24..3-73) , 
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Integrated Steel Plant in Kabara-
shtra (XXXI--aa..a.;'l3), 18. 

Kidnapping of BS!' !loldlera by 
Pakistan ffom Western Indo-Pak 
Border (XXX-&.8-'13), 182. 

Leakage of Foreign Exchange 
rXXX-10-8-73), 33-M.. 

Loans aOd Grants to sUper Bazar. 
Connaught Place. New Delhi 
{XXX-20.8-73), '14-75. 

Looting of Bijauria Railwa,y Station 
. situated between Bareill)' 8Dcl 
Pilibhit (XXXI-Z8-8-'I'I), 5-10. 

Looting of passengers of AISam 
Mail between Sillguri and Malla-
gun Raiiway Stationt(No1'tb· 
east Frontier·· RaDwa7) (XXXI-
28-8-'13), SO. 

Lootin, of the SisouDa Railway 
Station . in !lord.bad Division 
(XXIV-24_7-'13). 153. 

Matula,. lDst due to .trike aDd 
lock-outs (XXIX-S.8-73). 189.. 
90. 

Manufacture of 'Niroclh' by IfiD4ua-
tan Latez Ltd., (XXlX-a.'~7S), 
209. . 

Mehta PriDtin& Preu. uuam 
(XXXI--;31-8-73), 115.11. 

Memorandum from AU IDcUa Ball-
. way pairseD,ers AIaodatiOD 

(XXIX-24-1.73), 48. 
M.1sappropriatian of Fundaba Sadwa 

Chandlkan BJoek, Prataptiath. 
uUar Pradeab (XXXl-27 .... .,a). 
19. 

National.ial8tioa of SidI: TextUe KlllI 
(XXJX-2I..'.'rB), 42.A1. 

New AJI"MII1eIU Betwee Kajor 
Tea Exportin, eoumrt.e. III Be. 
pen of Tea &xport Quota (XXXI 
-31~-'I3), 5-6. 

New Automatic TelepboDe ZXcbaa-
lei in the COWlb'J (xxx.-a-a. 
'13), 1", . 

Number of I'In ~ AIIllnII-
ences'Mel......." V8Di·· at. Pmm AIrport <XXIX •• 'II), 
49. 

KACHWAI, H.C.--Comd. 
Number of Pakistani Nationilll,one 

undvJI'OUnd in XadbYIl Pradesh 
State (XXIX-1-8-73), 03. 

Opening of Automatic telephOne 
exchanges in M.P. (JOOX-l..8-
13), 53-55. . 

Operon, . of Branch of State Bank 
of India in Canada (XXX~lO-8-
13), 48. 

Opium seized from Kurka E8lm 
(JuUundur) (XXX-IO-8-'13), 
IH4S . 

Out of-tum allotment of Govern-
ment Accommodation on Mediea1 
Grounds (XXXJ-2'l-8-'13), l80. 

PaIr. P.O.W •. k11led in a bid to es-
cape (XXIX-2-8-13). 1+4. 

Pakistani P . 0 . W . arrested and: 
killed in bids to escape from 
P.O.W. camps (XXIX-2-8-73), 
18&-88. 

Paaeqers Arreated for Travellinl 
without TIckets (XXX-'1-8-'73),. 
178-80. 

Pa)'IDeDt of inCQDle-f,U bY Mehta 
PrintiD, Prell, U!jabl· and Da1n1k 
Avantib (XXIX-3-8-13), 110-
12. 

Payment Of overtime allowance to 
Employee, of NatiODali8ed Banks 
(XXIX-2'i-f.;13), 80 . 

Pereen,-p of JI'OWUl. of. employ-
ment in orpniaed sector (XXIX 
-2-8-78), 11. 

Private1)" Operated RaIlw.". Lm. 
(XXX-'1-8-73),17D. 

Proposal regardin, reduCtion in the 
newsprint quota allotted to the 
New_ papera (XXIX-25·'·'13). 
116-18. 

Proposal to .ttract I'oreiln ToIIri-
istI· to Santinlltetal'l aadgelJur 
Math m Weal ..... , (XXIX-
..... 71), 11. 

Purcbase of l'tIocIcralfta UDClet 
PL-4IO (XXX.;...+8-'lB). H. 

QuaatitJ' aD4 .... Of -UCIW 
JoodI. da.rtDc Jut •. Ave IIlOIdbI 
(xxxx-a;' .. "IB), 1...... . 



NAME INDU 

KACHWAI, H.C.-Contd. 
Railway Acc.i.dents in the country 

ouring last three months (XXIX 
--31-7-73), 87-88. 

Reaction of Japanese 
to Enquiry RePOrt 
Airoplaue of Japan 
14-6-72, 34-35. 

Government 
on Crash of 

Airlines on 

Recommendations (>f Balachandra 
Committee on Import Licences 
(XXX-1 0-8-73) , 3-4. 

Re~overy of 287 Smoke Bombs from 
a wagon sent to Indian Explosives 
Fertiliser Factory (XXIX-3!-7-
73), 38. 

Recovery of Arrears of Income-Tax 
from Hodi Spinning and Weaving 
Mills Co, Ltd. (XXXI-24-S-73l, 
65. 

Recovery of arrears of Sales-tax in 
Uttar Pradesh (XA'1X-27-7-73), 
44-45. 

Recovery of Cartridges of 410 bore 
Foreigf" rifle from a Person 
in Chanakayapuri, New Delhi 
(XXlX-I-8-73), 146. 

Recovery of Arrears of Land Reve-
nue and Taocavi Loans in Uttar 
Pradesh (XXIX--30-7-73), 4$. 

Reduction of birth rate under 
Family Planning Programme in 
States (XXX-6-8-'73), 62-64. 

Refusal by Air India Pilots to ope-
rate boeing 747 Flights from 
Bombay (XXX-IO-8-73l, 160. 

Rehabilitation of ex-servicement in 
Andaman and Nicobar Islands 
and Arunachal Pradesh (XXX-
9-8- '73) , 13. 

Repatriation of Palt POW.. (XXIX 
-2-B-73), 120. 

RctTl!nchmcnt o!' workers in Indus-
tries as a result of use of com-
puters (XXXI-23-8-73). 47. 

Sabotage in Patratu and Barauni 
Thermal Power Plants (XXIX-
24-7-73), 47. 

Scheme to nationalise drug indus-
try (XXXI-28-8-'13). 92. 

Seizw'e of Caah and Gold Orna-
menta from the HOWIe of_ ex-

KACHWAI. H.C.-Contd. 
guard of Railways in Tundla 
(Agra) (XXX-17-B-73), 173-74. 

Seizure Of smuggled Articles by 
Customs officials in North Bom-
bay (XXXI-24-B-73>, 66. 

Slackness 
crunery 
samples 
in Delhi 

of Government .Ma-
in dealing with Food 
and Adulteration easel! 
(XXIX--30-'7-73), 27-2B. 

Statement by Lord Mountbatten 
for Release of P.O.Ws. in India 
(XXIX-26-7-73),·40-41. 

Steps taken to dispose of Pending 
cases in the Supreme Court 
(XXX-7-8-73), 46-47. 

Strike by Electrical Engineers in 
UP (XXXl-24-S-73), 52. 

Strike by Employees of Delhi 
Branch of State Bank of India 
(XXX-lO-B-73), 183-B4. 

Submission of a Memorandum by 
. Bihar Chamber of Commerce to 

Finance Minister (XXXI--31-&-
73), 28. 

Surveillance Radar at Delhi AirpOrt 
(XX!X-27-7-73). 160-61. 

Taking over of Esso (XXIX-24-7-
73), 134-

Target for Kharif and Rabi Crops 
forlg73-7 .. (XXXI-27 .. 8-73), 181. 

Targets for Production of Hen 
Eggs (XXIX-30-7-73). 48. 

Teaching of Hindi language in Uni-
versities of U.S.A... . West Ger-
many. Belgium. U.S.S.R., Japan 
and U.K. (XXXI-23-B-73), 46. 

Tickets for Republic Day Parade 
(XXIX_26-7-73). 180-81. 

Trunk calls made frOm the Tele-
phones installed at the R:esidence 
of P.M. (XXX-2U-73), 4011-49. 

Unions of Civil Employt!eIJ in Indian 
Defence Establishments (XXX-
9-8-'13), 75. 

Value of goods likely to be exPOrt-
ed during 1933-74 <XXX-1'l-S-
'73), 84. 

vasectomy Operations in the 
country (XXIX-13-7-'73). D. 



KACBWAI, B.C.-Coratd. 
Violation of Borderi, Territorial 

waters aDd Air Spaee eommitted 
by Pakiltlal (XXlX....;,2-(l..73). 59, 

Wearint of iron helmeta by Sikh 
lIotor-eyC.te driven In U.K. 
(XXX-lfJ...B-'l3), 8'1. 

Wbeat purchased from U&.\. 
(XXIX-23-7-73), 5'1. 

Debc&UI 
B.OB. (XXlX-3-8--73), _, 2ea. 
eokin, and Hon-Coking eo.l JliDeI 

(NationalisatiOll) Amendment 
Bill; 
IIotion to aau (XXXl-l-I-'I3). 
lOI--'t3. 

Contempt of House (~) '(XXJX-
23-'1-'13) , 447, 449. 

Current _ike 8ltuatioD in Bail-
way. (DiL) (lCCt-6-3-13) , 
388-88. 

D:isru;ption of Railwai ServlceI due 
to ~ by Loco aU1lD1nl 
Staff (Adj. )[) (XXJX-.3..8-'73) , 
247. 

J'iDandal AaJstanee for MacJemtIa-
tioll of Police' Foree in GgJarat 
(KAB DIS) (,XXJX....,a..a.'73). 
337-38, 345. 

J'isation of lIaldmum AInount of 
I..oaD 101"" 0riaIa lhate JDecUidtY 
Board (Bel.) (xxx--2J.;8-73), 
293-811. 

OVeItinJe .allowance paid in varioUI 
'DelaJ'bDeDta ot CeDtral Ooftm-

meat (BAH) (~8-'13), 
atWS. 

PQJnent of BoDua (,AmendmeIlt) 
Bill: 

Consid. XXXI-29-8-73), 310-
11., 

PrbDe M.ln5Bter'a AwJTCl on Har-
,.eta JUnr Waterl ~' (BAB) 

,(DiI.XXX-1Q-8.13). 11'1":'-19. 
JIecrUltment of llinodtielf,· for 'obe 
,-, tbe BaIlways (Dis.) (XSlX-
3]...'1-'73), 358-5 .. 

Beportecl connlvcae of the. PoUee 
in the ~" JDUl'der of • ,test 

,CtriWr ,ill .De1;1Ii. (CAl ocax-

KACBWAI, H.C.-ConCd. 
Reported fIIPW't in the activities of 

Nag. Hostiles in Kanipur (CA), 
(XXIX-3-8-73). 220-.22, 22.4. 

KADANNAPPAt.Ll, SHRIRAMA-
CHANDRAN: 

Amount of Development CeSl col-
lec:ted from Natural Rubber 
(XXX-U-8-73), 13-15. 

Construction of Bridie Aerosa Ba-
liapattam River Near ClllDanore. 
ltera1a (XXlX-30-7-13). 43. 

DifBc:Ult!ea experienced b)r Fish 
Exporters (XXXl---31-1-73), 46. 

Expenditure on Aralam Farm. 
Kenla (XXX-20-8_'131. 63-64. 

Functioning of Aralam hrm..Ke-
rala. eXXX-20-8-73). 1 'l'1. 

Import of J'oodsraine durinl 19'12-
73 (XXIX-23-7-'1S), 7'-

Deba&a 
Lac:c:adive. Minicoy and AmiDdivi 

Islands (Alteration of Name) Bill: 
Conaid. (XXIX-30-7-'13). 311-
12. 

KADEll, SHRI S. A.: 
Declaration Of prt'Sent Lok Sabba 

as Constituent Aaaembly (Rea.) 
(XXXl-11-8-73). 31'-21. 

KAlLAS, DR.: 
.o.batea 

Approach to the Fifth Plan (lIn 
(~~9-73), 131~ 

C.O.B. Lic:em:ea to prUi Manufac-
turinl Firms, (HAH nIS) 1'13, 
3,.76. 

Disruption ot RaUway Services due 
to abeenteeilm by Loco BunDinI 
Btatr <Ad$. 11) (XXIX...;.J-8-'l3). 
151. 

Be. quality of wheat and rice sup-
pUed ID .Kaharubtft (XXX-8-
8-'13). 269-10. 

Report of the Third Central Pay 
CommiIaion, (Db) (~-18-8-
'l3). 3aB--31. 

KAKODKA'R. SHRI PUltUSBOT-
TAlI: 

AbforptiOft of Stat! of Bl!'18 HlJher 
Secondary School, ttamIa Nagar 
Delhi 0000-21-8-73).49. 

Advuu:e ofLo.... to' GoVernment 
Employees for the Inlarllement 

,. 'of klatia,r HOUle owned by 
tIleftl (XXXI-S'J .... "). 60. 

i-a-'13), -. -----------------'- '_ .. '------



KAKODKAR, SHRI PURUSHOTTAM 
~ontd. 

Casel of transfer of property far 
apparent consideration much be-
low the fair market value (XXX 
-17-8-73), 78-79. 

Cement plants In Public Sector 
(XXX-22-8-73), 152-53. 

Employee. of controllers of Defence 
Accounts workiil, in the FlIlTaka 
Barrage Project (XXXI-28-8-
73), 145. 

Establishment of Joint COmmittee 
by India and E.E.C. (XXIX-3-8-
73), 89. 

Expansion Of Shipping during 
Fifth Plan CXXIX--23-7-73J, 83. 

Experimental HOUSing construction 
scberpe (XXX-13-8-73) 99-
101. ' 

Housing and Urben Develoment 
Corporation aid to set up 
Mechanised Brick Plants in 
States (XXIX-23-7-73), 82. 

Import Substitution Oriented Seeds 
Production Programme of Na-
tional Seeda Corporation (XXIX 
-23-7-73), 79-80. 

Increase in prices of fine and 
superfine varieties of cotton 
(XXX-I0-8-73), 82-83. 

lncrease in Rate Of Advance by 
State Bank Of India (XXIX-3-
8-73), 40-41. 

,Joint COmmission with Norway, for 
expansion of trade (XXXI~-8-
73), 113. 

Mini$ter's addreSi to All India 
, Association of InduStries in' 15om-

bay (XXX-16-8-73), 81. 
Murder Of a Basinesmnan in 

Chondni Chowk, Delhi (XXX-
22-8-73), 151. 

North, Eastern Council Keeting at 
Shlllong (XXXY-29-8-n), 68. 

Pak Military's 'Border Activities 
(XX!X-:":"26-7-'13), ~14. 

Production of • Casting by H_vy 
Ettgineerin, Corporation Retuir-

'in, POUring of, 140 Toanea of 
Liquid 'MetIiJ (XXXI-23-a..73), 
N. 

~--------~-------

KAKODKAR, SHRI PURUSHOTTAM 
-Contd. " 

Production of first class Chair Car 
Coachew aDd two-Tier Air con-
ditioned sleeper coaches by inte-
gral coach factory (XXX-7-S-
73), 83-S4. 

ProvisiOn of Houses to Indian 
Living Abroad (XXX-13-S-73) 
190. ' 

Pumping set POwer connection 
metres in Village . Kursi, P.O. 
Muradnagilr Electtic Sub-Division. 
Modi Nagar, District Meerut 
(UP) (XXXI-28-S-73), 47. 

Recommendation 01 Ba1achandra 
Committee on Import Licences 
(XXX-IO-8-7:t), 1-5. 

Seminar on "PIB to-day and to-
morrow" held in New Delhi 
(JCXJJ[~7-73). 167. 

SimpOSium on Youth and Unem-
ployment (XXX-16-8-73). 3/i. 

Soviet Assistance for new synthetic 
Drug and Antibiotics Units for 
LD.P.L. (XXX-7-8-73); 35. 

Talks with Burmese Government 
regarding Air agreement (XXIX-
27,;,'1-73), 84-65. 

Upgrading of 1500 Primary Health 
Centres (XXX-13-8-73),35-36. 

VioJ8tlon of DDA Rules by Glob'e 
Motors, Delhi (XXXI-27.8-73), 
SI. 

KALINGARAYAR, SHaI MOHAN-
RAJ': 
Breach in Central Civil Services 

rConduet) Rules, 1964 by 8~ of 
Delhi Milk Sdleme (XXX-20-iJ-
73),45. 

Guidelines for AWard of Contracts 
for . vending .. stalJa onRailways 
(XXXI~B-8-'13). 48. 

Issue of LiceJH:es foraettiq up 
vanaspati Ghee/Oil .manufactur_ 
ing units in· Delhi (XXX-20-S-
73); 46. 

Scheme for Training of Service om-
c:ers in .Small Scale Industry 

.. {XXXI-3O-8-f3), •.. 
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KAU..~GARAYAR. SHRI MOHAN-
RAJ-Contd. 

Shorta'e Of :&oem, Trained Pilob 
in Indian Airlines tXXX-IG-8-
'13),8. 

Debates 

K)tIore $tate (Alteration of DAme 
Bill-Consid. (XXIX-30-'1-73). 
260. 

SUpplementary Demands for GraDta 
(Railways) 1973·'14: GeneralDia-
cuuion <XXXI-D-8-'l3), 220-
23. 

KAL Y ANSUNDAllAlI, SHlU 11.: 

Capacity of WaBan Buildina lDdua-
try ~ Public 8Dd Private Seeton 
(XXIX-24-7-73), 81. 

Demands of All hldia Loco RumdDJ 
Staft Association (XXJX-2'-7-
'l3), 80. 

HiIh Level Body in KOIlitoriDg aDd 
Evaluation for core Sedor UDiU 
(XXX-8-8-73),IH. 

Implementation of auuee&ioDa of 
Mr. Justice G. D. KhoIIla (DDt-
27-7-73), 186-8'1. 

New HOusea aDd Sit .. for Scheclaled 
Cutes aDd Sc:heduled 'l'ribeiI ill 
Tamil Nadu (XXX-8-8-73). 187-
88. 

POIIta of General Mao ..... ill Gov-
ernment of lDdla PreII8I (XXX-
20-8-'l3), 117-18. 

Progress in developin, non-fer!OUl 
Ketal ~ h1dtutry (xxx-
18.-8-73), If. 

PrOJl'8le made OIl J(etrOpOUtaa BIdl-
way. f01' Kadru, CaleIitta aDd 
Bombey (XXlX-H-T";'I3), 81. 

Propoeal far TonInI Up State __ 
tridb' . s-ns.. to a1"el1 reelmlD& 
power crIIdI· imd to lnCreUe power 
aaeratioa (xxrJt-..H-'I·'lSl, H. 

KALYANSUNDARAM, SHRI M.-
Contd. 
RegularisaUon of Services of Casual 

Labourers on Rallway. (XXX-
7-8-73), 195-. 

lWPori of JudiclaJ. Commission CJn· 
the cruh oflndian AirlinesBoeiq 
737 Airc:ra1t on 31st May, 1873 
(XXIX-2T-'1-'l.3), 2'1. 

SeheImlfOr Slum Improvement 
(XXIX--3O-'1.73), 13-19. 

abortale of Pesticides <XXXI-2T-
8-73), 41. 

Stepa taken to meet Wa,on Short&le· 
ill Southern and South Cenu-al 
Railways (XXIX-.24-'1-73), 83. 

Televiaton Centre in Madraa 
(XXIX-l-B-'l3), 162. 

Upgradation of the Trichinapoly 
StatioD of All India Badio 
(XXIX-l-a..'I3), )82-

l>e~ 

Be. A1lePd .uppJ'eSaion of Civil 
Liberties in Haryana and West 
BeDpl (XXIX-28-T-73). 2Ol. 
ZO'1-08. 

Be. withdrawal of Loeomen' • .trike 
(XXX-18.-a.7.), 188-87. 

K.AIILA ItlJlIAlU, 1C1JKABI: 
AaeDCies liven in DeJh1 by I.O.C. 

for Gas, Pettol and other produetl 
dllJiD~ 11'11-'18 (XXX-7.a..'lJ). 
91--1HJ. 

Alleced. acceptane. of bribe bJ" 
R.P.F. persoDDel from RaJI'W87 
coollell aDd poor people who eo1-
Iaet coal f:rom Ballway Tnck 
(XXX-'1-B-'1S),II. 

BraDehes Of I'CI III BIhar durine 
Im-71 (XXXI-2'I· ... '73), SI. 

aw... of Labour I.e ... for PubUe 
UDd~ (XXJt.-a8-a..'7I). II. 

CibaraIDa 01 .... to JIa. I b7 eoou. 
from puIeDI8t"I lor JII'O"'ldiD • ...., __. MIIlI~ 
'l'n1Ds __ froID DeDIll&au. 
(lCCt-'I .... 'II), • 



K.AMLA KUMARl, KUMARI-Contd. 

Circulation of communal and China_ 
suPPOrted news papers in Bihar 
<XX!X-1-8-73), 175. 

Complaints re,ardin, corrupt prac-
tices uf B.P.F. Personnel at Delhi 
received by Station Master, Delhi 
Station (XXX-7-8-'13>. 40-41. 

Conversion of RoaclI into National 
Highways in Bihar (XXX-6-8-
73), Z26~27. 

Death Of Passengers travellini on 
roof of Varanasi Express going to 
Bombay (XXlX-31-7-73). 88-89. 

Death of Kiss Patricia in a ToAd 
accident at Raj"endra Prasad Road, 
New Delhi (XXIX-1-8-73), 139-
40. 

Declaration of main roads of 
PalalX1au in Bihar as National 
Highways (XXX-6-8-73). 226. 

Employment liven in H.E.C. Ranchi 
and Bokaro Steel Plant CXXX-
9-8-'13), 4-7. 

Employment of Indians in West 
Germany (XXXI-23-8-73), 65-86. 

Employment to people of Chotanal-
PUr on priority buill in the HeaV)' 
Industries in that area (XXIX-
2-8-73). 191. 

Export of Birds and animals of 
Indian origin by STC (XXIX-3-
8-'13), 111. 

FinanCial assistance to cooprerative 
aericultural and Industrial sectors 
by R.B~ in Bihar (XXX-13-3-
73),5&-61. 

Firing bet~ Armed Forces of 
Pakistan and India (~a-
73), lis. 

Fresh Trade Agreement between 
India and USA (XXXI-at-B-7S), 
13. 

Grant of. LaD aDd I'iDaneial AuIa-
anc:. to J'Orelp countrie8 b7 
JDdia (XXIX-3-a-'m. 110-11. 

411 

KAMLA KUMAR!, KUldARI-Contd. 

Grant of Pension to Freedom Fight-
ers !rom Palamau (Bihar) (XXX-
8.8-73), 165-66. 

Houses fOr Public in Delhi by D.D. 
A. (XXX--J.).873) , 189. 

Import of Plastic Material and 
plastics during the current year 
(XXIX-3-8-73). 113. 

ImPOrt of Wine from. other COUll-
tries (XXX-17-8-73), 113-14. 

Indian Army Personnel killed by 
Rebel Nagas, Kookies and '.l'rihes 
of Frontier Area (XXXI-23-8-
73), 6. 

Indian Ships sunk during last three 
years (XXX~'13), 225-2.6. 

Issue of Licences for Import of 
food grains (XXIX-30-7-73). 65. 

Late running Of traina on Barwadih .. 
Dehri and Garhwa Road-Chopan 
lines (XXIX-31-7-'13), 125-26. 

Laying on the Table a Copy of the.· 
Draft of Fresh Agreement between 
India and Bangladesh (XXX-17-
8-73). 38-39. 

Machinery to solve grievances of 
retked Railway Employees 
(XXXI-28-B-73).66. 

lII11k Booths of D.M.S. in Trana-
Jamuna Colony of Delhi (XXXI-
27-8-73>. 55. 

New mailIEzpreu train from Rancbi 
to Delhi through Chunar Garb, 
Chopan, Garhwa Road, Barwadih 
or Dehri DaltonganJ (XXIX-31-
7-73). 126-21. 

Opeoiag of more Defence Colleg'.-
and schools (XXX-le-8-73>, D. 

P. & T. facilities In Bihar duriDa 
Fifth Plan Period (XXIX-l-8-
'13). 1'15-'1&. 



KAMLA KUMARI, KUMARI-Contd. 

Passenger train service between 
Barwadih aDd PatDa or Gom.oh 
aDd P.tna (XXXI--Z8-8-73), 67. 

Per capita Bank Deposita in Bihar 
(XXX-17-8-73). 116-17. 

Percentage of Deposita invested. in 
Bihar by Nationalised BanD 
(lCXJ[-ll.8-73). ·115-18. 

Proposal for Ban on strik.e.t ill iDclua-
tries producing essential commo-
dities (~.8-78). IiI-ill. 

Proposal to mOVe Pakistan. for band-
ing over War criminalI who held 
high positions durin, 1971 war 
(XXIX-2-8-'73), &l-B5. 

Proposal to send Delegations of 
.Members of Parliament to create 
friendlr reIatimls with foreign 
countriee (XXXI-3I).8-'1I), 49-50. 

Proposal to start. c:ommerc1al Broad-
castia, Service from AlJl RaDcbi 
(XXIX-l-8-'l3), 174. 

Proposed ,ettinr up of Bihar AIIoJ 
Steel' Plat by Birlae (XXX-lS-
8-73), 48. 

Raids eondueted in. De1IIl to uDeu1b 
hoarded fooc!&raw (~'l-
73), 135~ I 

Railway Development Prop-amme III' 

for ChotaDagpur. Area (XXIX-31. 
7-73), U'1. 

:Representation from rettred ~ 
Commerd.al Instructors (Rates) 
for BevisioD ·of their seal.-
(~I-'lI), 65. 

JCe..routing 01 Mall/Express Tralu 
to calcutta from Delhi and Bom-
bay to ~ tbroIIIh DI*. Pale-
mau .(Bihar) (XXIX-Il-'lJlJ), 
1215. 

"!1 .atton or mhlera1 0I'eI of Chota 
N&JPUI' area for tadcII1es ~
Uta people at ·that ... (XXXI-
~7J), U. 

I 

I 
I 
I 

I 
I 
I 
! 

KAMLA KUMARI, KUMARI-Contd. 
Starvation Death, iD Palamau, Bihar 

CXXXI-27-8-71), 65. 

Slow delivery of telegraDls and 
T.M.Os. sent from Delhi to 
Garhwa (XXX-8-8-73), 165. 

Total investment In lbIavy Indus-
tries durina' 1971-76 for Bihar in 
General aDd ChotaDaJpur area. in 
partic:ular (XXXI~-8-73), 65. 

Variatwn in price of nOD-terrou. 
metals (XXIX-2-8-73), Un-93. 

WWingneaa of families of P.O.Ws. 
for going back to Pak18taD 
(XXX-16-8-'13),48-4 •. 

Working of the Engineers India 
Ltd. and appointment of its Chair-
man and DJrecton . (XXX-7-B-
73). VI • 

KAP'DR. SB1U SAT PAL: 
Allepd attempt b)" RlNerve Bank 

at lDdla to create chaos in Bank-
inc .~ .aDd p8U blaJDe 
to Tam1l N~u BalIk EJDp10yeel 
l'ederattaD (~17-8-'73). 3'7. 

ADa .... in.~ of'Rlcbard WiD 
JIfIn:octD In .abota1bC certain 
vital equipment in ltidderpore 
~ (XXlX-I-I-71), 62. 

Burst1n, of ~ of Aircrafta at 
Delhi Airport (XXIX-2'1-7-13), 
38. 

cm report OIl uadoeumllDted c:oUec-
tioD of Mone,. by Fet1Waer Corpo-
ration (XXlX--2t-7-'l3). ft. 

Cbeatln, of Atbaprh BraDCb of 
.State Bank of lDdla in 01iIIa 
(XXXl~73). 44-

CirculaiioD of iDferior quality .aDd 
out-dated cirulli 111 mullet 
~'l .. 7J).1aa. 

Committee for p'antiDgAutoDomy 
to .elected CoUeps (XXlX--H-
'l~'I3). lit. 

Conatruetiob 01 low priced botet. In 
the eountty (XXXl-:H-&.7S), 102. 

CcIttoIa··baJeIt Im,port.ed by cotton 
Col'poratiOll of IDcUa lyiD. at Bom-
ba)' docka (XXJ:X.-a-I-73) , ... 

CogerqeOf llClll-t.eac:hiD. atatr of 
VIUVW.w. under· lDd1utrial DII-



KAPUR, SAT P AL-Contd. 

r 

PUtea Act -(~B-'13). I+-
19. 

Crisis due to low Oft-take in IroD 
Ore Kiniuc Induatry (XXXI--2I-
8-'13), .112-

Decline in proflta aDd deterioratiOD 
in service to c:UBtoIDil!lb of NatiOD-
aUsed Bankt (XXX-17-8-73), 'I .... 
'15. 

Defects in Croaa-Bar Telephone 
ExchaDIe (XXIX-25-7-TS), 145-
46. 

Dele,ation of more Powers to Mem-
bers of Board of Direct, Tazecs for 
writing oIf Arrears of IDCome-taz 
(XXIX-3-8-'I3), 204, 

Distributiou of Fertiliser prodw:ecl 
by Public Sedor UDdertakizap 
(XXX-7-B-'l3), 59-60. 

J:Dq\1iry agaiDst inferior c:oamUCtiOD 
Of quarters in DIZ Area. New 
Delhi (XXIX-30-7-73), 56. 

Expenditure on 'Drought Probe 
Areas Programme' (XXIX-Z3-7. 
73), 183. 

Faci,Qg of difBculties by .Accmmt 
Holders of Saving ACCOUDts as a 
reIUlt of DOD-iIsu'e of C1I1'reDe7 
notes of amaU denamiMtiOD 
(XXXI-31-8-73), 190-91. 

Fair repreeentation to minorities aDd 
HarlJana in Railway jobs (XXIX-
24-7-'13), 15-31. 

Fire in Thermal Power Station ill 
Madraa (XXXI-28-8-'73). 193. 

Increase in Import of chemlc:al ferti. 
lisers (XXXI-2'1.;a..73), 11. 

Incre:u;e in prices of toilet and 
washing soaps. (XXXI-28-8-73), 
208. 

iMalpraet1ces in Railway cateriDI 
Department at Delhi Railway 
station (XXX-7.8-'13), 200. 

'Meeting of Traruport Ministers of 
all States (XXXl-21-8-'I3), 102. 

14emofor ~on of Pay etc. by 
Employaee 01 M.lL'l'.c. (XXIX-
3-8-'73), 118-•• 
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KAPUR, SAT PAIr-Contd. 
Modem Track Structures on Indi.aIl 

Railway (XXX-7-8-73), 202. 
Names of firms prosecuted undel' 

the Prevention of Food Aliultera-
tion Act in Delhi, (XXX-20-B-
73), 189-90. 

News-Item Captioned "SCI Stand 
may Lead to Loss of Irish tea 
Market" (XXX-13-8-73), 86. 

News Item Delhi Zoo eDlPloyees on 
Warpath (XXXI-2'1-8-73 > , 101. 

News Item entitled Ghaziabad Me 
Railway Ke ltoyala Se Gujara 
(XXX-7-8-73 > , 201. 

News item in the Navbharat Times 
re. foreign material found in cold 
d·rink. (XXX-20-8-73). 64-65. 

News items regarding allegations 
b j ,' Fertilize: Corporation against 
foreign Business Bobies (XXIX' 
--24-7-73), 63. 

Opening of Post Oftlcesin Back-
ward Areas Of the Country in 
1973-74. CXXXI-29-8-73), 196. 

Persons killed. in Railway Accidents 
in Bombay during May and June, 
1973. (XXIX-31-7-73>, 47. 

Plan to reduce inequalities and to 
raise consumption level of the 
lowest people. {XXJX-25-7-73>, 
47. 

Pow'lr Failwe in Delhi (XXlX-
24-7-'13>, 60. 

Process Developed by Regional Re-
search Laboratory, Hyderabad for 
manufacture of Carrbon from rice 
husk. (XXIX-25-7-73), 146. 

Proposal to re-carpet the Run~: 
of v.ar:lous airports (XXIX-
3-8-73), 47. 

Proposal to set up Steel Plant and 
Sponge Iron Plant in Iraq by 
India. (XX'IX-2-8-'13) , 61-62. 

Providing of financial assistance by 
nstionalised ba.nU, to inereaae 
agricultural production in dI'ought 
atfected areas (XXXI-31-8-78), 
189-90 • . ---------------~-----------------------------------------------------
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KAPUR, SAT PAL-Contd. 

Purchue Of Tea Estates owned. by 
Foreign intereSts during 19'10-72-
(lCRJJt--27-'-13). 95--97. 

R, B. I. 's scheme for conversion ot 
short term loans advaDc:ed to 
Agriculturalists ~to medium 
tenn loans (XXXI-81-8-'13). 
191-92. 

Racket for resale of used Tickets 
on Kanpur-AgJ'a Railway Section 
(XXlX-2t-7-'II>, 81. 

Requirement and supply or Ferti-
lizers in Punjab (XXX-1$-8-73). 
41-42-

Reviewme of performauce of Na-
tionalised. Banks. (XXX-IO-8-
'13), 172. 

Role of Anand Margis in pAC. 
Revolt in UP. (XXIX-U-'-'3), 
14'1. 

Rules for postina of an Executive 
Engineer in C. P. W. D.at one 
Place (XXIX-30-'-'13), sa. 

'Scheme fOr unemployed doc:ton for 
rural area. (XXX-20-8-'13), 65. 

Security ~ at Delhi 
Air port. (XXX-}'1-8-'13), 13-'14. 

Thefts in Delhi (XXIX-I-8-'II), 
105-07. 

'Tieketless travelling in DTC Buses 
CXXX-l3-9-?3). 22-26. 

~ade Agreement finalised during 
the Jut four months lXXlX-
3-8-'13), 4'1-49. 

DdIsta 
.Dev!.31ation caused by floods in va-

rious .pan. of the country (CA) 
(XXX-20-B-'13), 219-81. 

Di$ruption of Railwa, JJeMeea due 
to ablenteeism by Loc:o llumUng 
Staif(Ad). II.) (XXIX--a-8-'13) • 
.25&-5'1. 

OUnl G<lbind Singh MedJea1 COlle-
~e. faridaba4. (8T) (XXXI-
~-8-'13), uo.:5I. 

KAPUR, SAT PAIr-Contd. 
Ownership of NewspaperS 'and 

news agencies. (Rea.) (XXX-17-
3-73) , 313-18. 

Power crisis in Delhi (CAl lXXX-
1'1-8-73), 208-OS. 

Re. Strike by government emplo-
yees in Rajasthan tXXX-8-8-
73), 280-'17. 

keport of the Accident to Indian 
Airlines Boeing on 31it May. 

. 19'13 (Dis.) (XXX-9-B.,·l3). 305-oa. . 
Reported large scale adulteration 

01 toodstu1f in Delhi (CA) 
(XXIX-:a1-7-73), 200, 203-08. 

KARAN SINGH, DR.: 
DebAte. 

Beport ot the accident to Indian 
Airlines Boeing on 31st May, 
1973 (DIs.) (XXX-9-8-73). 338-
61. 

KARN! SINGH, DR.: 
Deba. 

Emp~YJIldt pwth rate in orga-
ruse<! lector (XXXI-23.8-'l3), 
41-43. 

Proposal to set up a National De-
·aert Park in Bikaner-Jaisalmer-
Barmer Areas of Baiasthan 
(XXXI-31-8-'13), 103. 

Scientists in various Institutes 
brought under the Dir~r· Ge-
neral of Armed. Forces Mecllcal 
Services eXXI-23-8-73), '78-79. 

V~lueof imported crude oil. 
(XXXI-28-8-D). 13 •. 

KA1'H.AlltrrHU. SHRI M.: 
Admiulon in coUe,e& iD Delhi 

(XXIX~o-"-'13). 34, 
Decline in Area under .Tobacco 

Cultivation in Andbra Pradesh 
during 19'12-'78. (XXX-20 .. 8-'l3), 
'11·'72. 

Introdacl1on of Vocational Train-
Ing In College. (XXlX-U-'7-'13) • 
198. 

Modemilation schemes for Kajor 
Porta durin, Fourth Plan (XXX 
-11-8-'73), 210-12. 



KATHAMUTHU, SHRI M..-Contd. 
Posts of General Manager in Gov-

ernment of India Presses. (XXX 
20-8-73), 117-18. 

Replacement of over-aged ships 
in the Navy (XXIX-267-73), 
82-93. 

Sea-borne Trade being tarried in 
Indian Vessel!! (XXX-18-8-73), 
209-10. 

Deba.tea 
Leave of Absence from sittings of 

the House (XXXI-27-8_'73), 221. 
ItHADn..KAR, SHRI R. K.: 

DebCltu 
Doctors Strike in Bombay and 

Delhi (St.) (XXXI-5-9-73), 
149-52. 

Guru Gobind Singh Medical Col-
lege, Faridabad, (St.) (XXXI-
29-6-73), 249-55' 

Reported large scale adwteration 
of foodstuff in Delhi (CA) 
(XXIX 81-7-73), 206-20. 

Strike by nurses in Delhi hospitals 
(XXX-17-8-73), 220-29. 

KlSKU, SHRI A. K.: 
Debate. 

Peasant Doctors-Withdrawn. 
(XXIX-3-8-73), 309-13. 

lleported large seale adulMration 
of foodstuJ! in Delhi (CA) 
(~X-31-7-78), 202_08. 

ltO'l'OKI. SHRI LILA DHAR: 

Debate. 
Disturbed Areas (Special Courts) 

Bill ExteMon of time for pre-
sentation of report of J. C. 
(XXIX-25-7-73), 242. 

Flood situation in the country 
(D~.) (XXXI-3-9.73), 129_30. 

ltOY A, SHRI C. B. MOHAlllED~ 
Ban on production of Bordered 

Dhoties and Coloured Sarees by 
Mill!!. (XXX-l'1-8-'13), 181. 

Clash between Pollce and Army in 
Uttar Pradesh. (XXIX-n-7-73), 
31-32. 

Construction of an Aerodrome at 
Karipur neaf Callcut in KeralL 
(XXXI-24-S-",), 212. 

4IS 

KOYA,SBRI C. H. MOHAMED, M. 
--contd. 

Construction of a Civil Aerodrome 
at Cochin in Kerala. (XXXI-
24-8-'13), 212. 

Construction of Super Tanker Berth 
in Cochin (XXIX-30-7-73), 38. 

Crisis in Aralam state Farm, Ke-
rala. (XXXI-30-8-73), 35. 

Pending Applications from Kerala 
for Industrial Licences. {XXX-
22-8-73), 181-82. 

Running of the West Coast Ex-
. press. (XXIX-31-7-73), 60. 

Setting up of New Units under 
IDPL in Ketala during Fifth 
Plan. (XXXI-28-8-73), 147. 

Debates 
Code of Criminal Procedure Bill: 

Consid. Cl. (XXXI-30-8-73), 
317. 

Reported Refusal by Port and Dock 
Workers' Federation to load rice 
and groundnuts on ships bound 
for foreign countries.'CA) 
(XXX-7-8-73), 225-26. 

KRISHNAN. SHRI E. R.: 
Construction of an Aerodrome at 

Salem (Tamil. Nadu) (XXX-
10":8-73), 128-29. 

Coking and Non-coking coal mines 
(Nationalisation,) Amendment 
Bill, Consid. (Ct.) (XXXI-
4-9-73), 64-67. 

Continuance of Proclamation in 
respect of Andhra Pradesh. (Res.)· 
(XXX-17-8-73), 252-57. 

D.S.G. (Orissa), 1973-74 (XXXI-
28-8-73), 281--84, 

DistributiOn of yarn to handloom 
weavers (Rule 377), (XXXI-
28-8-73), 268-69. 

Flood situation in the country (Dis,) 
(XXXI-28-8-73), 347--50, (3-9· 
73), 14~1. 

Payment of Bonus (Amendment) 
Bill: 

Consid. (XXXI-27-8-'73), 326-27. 
Reserve Bank of India (Amenl\-

ment) Bill 
Consid (XXXI..-27a..73} ,326-27. 

-------------------------------
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KRlSHNA.Yi, SHRI l4. K.: 

Deb4tes 
Continuance of Proclamation in 

respect of Andhra Pradesh 
(Res.) (XXX-16-8-73), 230-31. 

KRIsHNAN, SHRI G. Y.: 
Afghanistan's Demand for Prota-

son from Jndia (XXIX-30-7.73), 
53. 

Allocation of Funds to XVlC (XXX 
-8-8-'13), 100-01. 

Allotment of Imported Stainless 
Steel to States (XXXI--23-8-73), 
72.73. 

Allotment of Wagons to lIyIOre 
Government for movement of 
Grains from NOrth (XXDC-H-7-
73), 1%9. 

Anti-diabet1c Drut exxx-s.a.7S), 
a. 

Apprehenaions of Japan about 1Il-
vestment climate in IDdla (XXIX 
~a..73), 61-82. • 

• Atomic station in :I(pore (XXIX-
1-8-73), 117-18. 

Bhilai, llourkeIa and :Durppur 
Plants to become AutoJ)omoua 
Units and' SubsicUaries of BALL. 
(XXIX-2-'I-'13), 50-51. 

Bomb Explosion in AjjaJ, IIizoram 
(XXX 22 8-73), 177-78. 

CommiUeefor implemeotatioD of 
Special Nutrition Programme for 
Children (XXX-8-8-'l3), 91-112. 

Conunt«ee to Uft!88 UabWtiee of 
*k mills (XXJt-22-8..73), SO. 

Cempulaory J:ducaUon for ChilcIreD 
(~7_73). 78-'19. 

CoDfenmce of Vice-Cbaneellorl 
organised by len (XXIX-D-7-
73), 7G-72. 

CoomuctioD of Eleeiriclty Pn?jeet8 
by MYlOre Power CorpoI'8tiOD In 
conaboration with SOviet UmoD 

. (XXX-7-8..73), 132. 
Countries which have p1ei&ld for 

release of P.O.W •. to Ind1a and 
BeD,alU in PaJdstaD (lCCX-8-8-
73), la-tl. 

Criteria for recruitment to l"oreIp Semee (XlCXI-23-8.71), ae-tO. 

KRISHNAN, SHRI G. Y.-Contd. 
Decline In Export of Cotton Yam 

due to power cut in !leveral Stat. 
(XXX--17-8-73), 102-03. 

DeUberate Reduction in prodUctioD 
of Vanaspati by privately ruD. 
units (XXIX-23.7.'13), 79. 

Demand Of Cotton Yarn by Bangla-
desh (XXIX-27.7-'13), 44. 

Deterioration in physical and flnan. , 
cia! operations of wagon industry 
(XXXI-23_8-73), 44-45. 

Disappearance of sugar bags trans-
ported by FOOd Corporation of 
India from. Nawabganj in Gonda 
to A.gra (XXIX-23-7.73). 42. 

Earnings of HindUBtaD Machine 
Tooia from Import as ~gainst their 
value in DoJDestic Market (XXXI 
-23-8-73), 72. 

'kpanmoD of lIaldia ReI1Dery 
(XXIX-H-7.1S>. 180. 

ElI:peoditure incurred on electri1lea-
tion of Harijan Bastis under Rural 
~ Programmes (XXXI 
.......u.a-73), 8'1. 

Export of Coffee during 19'n-73 
(XXXl-81.&'73). 35-38. 

Export of Cutor Oil thrOugh 8.T.C. 
(XXIX..--3-8-73) , 105. 

Ibport ot non.coking C'oal to Bang_ 
ladesh (XXX-10.8-'1J), 71. 

Bxport Of tyrea Bnd tubes durin, 
19'11-'3 (X'XX-I0-8.'li); 141 

Expulaion of Hippies from Country 
(XXIX-I-B-'I3), 64. 

ExtenS10n of date for lliag Income 
Tax and wealib TuBetunts due 
to DOD-availabiUty of Revised 
Forma (XXXI-:l4-8-18), 118. 

lktenslon . Of Exclae Telief for Tea 
Induatry tor' boosting It:! export 
(xxm-.a.a;.73) , 105. 

Feelings 01. Indian immigrants to 
U.K .. over deportation threat .. 
• aequal. to recast ruting of Law 
iD U.K. HoUle of Lords (XXIX-
2--8-73), 101-02. . 

Hilh Power Committee of Chief 
Executives of Public Sector Units 
(XXIX-3-8-'7I), 102-08. 

Import of !ilion Yarn (XXIX-3-
8-73), loU&. . 
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•• ,saNAN, SHRI G. Y.-CoriU, KRISHNAN. SHRI G. Y,-Ccmtd. 

at euein the quota of ~uled Reduction at Foreign Capltal lIy 
c..tea in Central Qovemment some Foreign. drug' comp.me. 

..... recommmcIed by B!rapati(XXIX-u''1-73), 1%8, 
C4Dm!ttee (xxx-t-B-7J).47-48, . BA!laxing control over distribution 

-...a Engineers at work baBangla. of yarn upto 17 counts '(:XXX-
Iieah (XXXI-2B-B-73), 53. 17-8_73), 145-46. lbJIia·. Policy towards 1leatoration Request from Myso~ Government 
.r peace and normalcy in Cambo- to Central Government to take 
ilia (XXXI-30-8-'13), 62, responsibility to mooernisesiek 

llIIC1ipnous TechnoloO tor manu- Textile Mills (XXX-8-B-73), 104. 
facture of :Mod~ Plastic Jmown Reserved quota fen: Harijans and 
- ABC Plastic (XXX-8-B-'13), Tribal Students in Admission to 
S5-36. Medical Colleges (XXX-8-&-'13), 

Imption aDd ~er Schemet froln 91. 
](yaOre <XXIX-31-'1-'13), 148- Scheme for provision of houses to 
JR. SC and ST in Mysore (XXIX-25. 

LlIleraliaation of Import Policy 7·73), 51. 
lXXX-IOc8-73), 135-38,. Self sufficiency in Iron and Steel 
~ of Trains from which second (XXIX-26-7.73), 187-88 . 

. du:I accommodation hal been Setting up a Research Base in Seed 
witbdrawn (XXlX-31.7-73), 153. Technology and Training of 

NlIIDber of Men, Women and Child- Technical Personnel (XXX-20-8 
-.en Repatriated by Pakistan to 73), UO-ll. 
IDdia (XXX_16.B_'j3), 175. Setting up of AU India Institute of 

RIImber of T.V. s.;ots installed in Health in ?Iysore (XXX--13-B-
warioua states (XXXI-29-8-73), '13), 149. 
211. Setting up of Joint Ventures in 

J'J;m for import of fertilisers by Latin America (XXXI-31-8-73), 
:U:MTC (XXIX-27_7-73), 61-62. 81. 

ftl)duction capacity of n~king Shortage of small coins (XXDC-
coal and its requirements in the 3-8-73), 41.42. 
CCIlUltry (XXX-9-8-7S), 143. 
~sal for changes in Family Silk Producing States (XXXl-29-

Pension Scheme (XXX-D-B-73), B-73), 218. 
143-44.. Steps taken by Jute Corporation of 

Proposal for expansion of the Man- India to protect Raw Jute ~ti-
plore Chemicals and Fertilizers vation against under depression 
(xXIx-24-'7.73), 131. of prices (XXX-17-S-73), 32-33. 

Proposal for setting~up a Voluntary Steps to consolidate friendship with 
Films Censors "e·.Berard Consisting Iran (XXX-l6-8-'13), 90-91 . 
.of Films personalities, ·Writers, 
Director" Film Critics (XXX- Subsidy to Hartjan AdivQSi Farmers 
22--B-73), 139.holdU!g Ten Acres of Poor qua-

YrnPOSal to shift Mangalore Airport lity land (XXX-13-8-73), 159-. 
rXXJC-l'l-B-'13) .. 106. 61. 

)laising of \-tes of Interest by IDSI Supply of goOd quality coal to 
(XXX-IO-B-?3). 141. Delhi (XXX-9_8-73), 73. 

)IeeotDmendatioDa of Agricu1t1lral . SuSpension of passenaer and, Goods 
Prices Comm1sslon Re. . ·kharif Train8 dUlt· to shorts,. of cqal 
Crop. (XXIX::-23-7-73), 4:._42_, ______ CXXX __ · ...:..7-...;~:.. .• 73_· _>,_il_5-_1_6,_.;...-. 

..., LS 27. 



~AN. s:itRI,Q~ y'.-C~td. 
UGC Puel ~, ~,. ~ 

Measures against Mus Copying 
aDd' use of UDfalr mean. (XXX-
20:.8-'13), t~lO. 

Under ground Water: in J4)s0re 
, (XXX-20-a.;.13), fJ2.;.U. ' 

Vunra of Chief Min~ers iD regard 
to take over Of Trade in eaential 
commodities (XXIX--2'1_'I_'I3>. 
'1M; 

JOUSBNAN. SOl M. It.: 

Bursting of tyre of Indian Ai'rlines, 
Boeing Aircraft at TrivliDdrum 
_'irport on 6-6-'13 <XXIX-2'1-'1-
73), 183. 

Deteriorating T!'ltioning Conditions 
in Kfirala (xxrx~u.;'1-'I3). 161. 

Irrecu1ar sapply of raw cashew nuts 
to cashew factories in Kenala 
(XXIX-3-8-'13), 46. 

New Railway Wagon Factory in 
Kala <XXIX-24-7_'73), 1'l3. 

Number Of Tuberculosis P:atieata in 
the country (XXIX-30-'I-
~~. n9. 

, Ope~ing of Second Mine in Neyveli 
CXXIX-211-'I-'I3) , 131-32. 

Popularityot Indian HandJoom cloth 
in other countries (XXIX-3-8-
'l3), 131-32-

Study undertaken ~ Oveneu 
Development Institute of London 
011 the effect ot Britain'i entry in-
to Z.E.C. (XXXI-31-11-'13), 199-
200. 

ttfLKARNI, SHRr RAJA: 
AiidltiGnal Burden of ,1'ote!1D ltK-

eh8nge .. a 'Result of the' two 
lncreaIea in pr1cea of crude ~ in 
197.3-'l4 eXXIX-31-'1-'1l). 1M. 

Black marUOD,c iD VDMP8t1 
(XXX-20-8-73), 20. 

CommeneemeDt of ~ of, J:Iee-
ti'onicl JOOda ~ JClec:tzooIatc ;PI"O-
ceuiDg Zone at Santa CnJz (~ 
';"'10..8-18). t~tt., ' ' 
Co~ Jrl ~. ,1NIbi. and 

ESSO J:eateni ' (XXlt-l ..... 73). 
fa. 

~,'~ RA.T~:~.' 
eadtct ,~ :'hebDOllftlte uul 

lAS 0fIlcer. (JCCDG..- 11'1-71), 
1&1041. ':;'" ";; 

Creation -Of.: separate 'lOidIt!y of 
OU BItplomiob (XXX-7:.a.71), 
11 

Enumeratoraand Supervilorl for 
cenaDs of SmaU Scale IndUstrial 
l1nib"(~-29-8-'13), 1'13. 

Government take over of three 
cloaecl eDJineeriDg c:oneerD8 of 
Bombay (XXX-8-8-'lJ), 1 ...... 

Progress made by Bonus Review 
Committee (XXX-Lll-'ll), Ia. 

Report of the Committee AppOint-
edto Examille Pricet-Income-
w.,es Productivlt.y Policy (XXX 
-22-8-'13), 189-10. 

Round Table Conference fOr Indus-
trial Peace to Raiae ProduetioD 
(XXX-9..8-'TS). 152-11. 

~ing up of Headquarters of Steel 
Authority of India Ud., New 
Delhi (XXIX-26-'I-71), lit. 

Taldnr over of Ito~an Pauenier 
Services owned by Chowgules 
(XXX-20-8-'13), 42. 

Truck and Bus tyret manufacturing 
units in the coutilry (XXX~ 
'13), 208. 

Debates 
Foreign Exchange Replation Blll: 

conaid. .. reported, by 1. C. 
(XXXY-27-I-'13), ~. 

Payment of Bonus (Amend.meut) 
BiD:' 

Could. (XXXI--29-a.'13), M0-
O. 

Report of the Third Central PaT 
Commission (DIS) (XXX--18-B-
73) I 294-11. 

KUSHOK BAJCtJLA. SBllI: 
DIr'b4t4i.r ' 

~ State (A1teratlQft of Name) 
'BIn:' : 
CCmad. (XX1X---J'I:',-7J). 281-
M. 



· .,' 

~PA. SBaI'KJ 
Adoption of 'System' Ap,prq/i'ch' fOr 
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Drydock Complex for Defence of 
India (XXX __ 9-8.-73), 12t. 

Entrusting Railway Catering to a 
Public Sector Corporation (XXIX 
.....,.24-7-73). 123. 

Establiabment of JOint commission 
by India and E.E.C. (XXIX-3-8-
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CTO (XXXI-2t-8-7I), lA. 

Complaint, aaam.t the GTaJIt of 
PeDIiora to ~ DOt eJ1Ilble 
u Freedom Fllhten (lCCt--22-
8-'11), III-1M. 

,,' .. _-.;....:.. ......... ; 

lIADHUKA'R; "$1 It.' Jt;~td. 
CoDstruction of Bridle near'Saraar-

i8bl;"'NewDelbi ~.,
'II}; ML 

Ccmatruc:tion of Quarten aDd BuDd-
lnp in BIb ... C1rc1e UId Patpa 
Telepboae Diatrict (XXXI-2IU-
'JI). leI. . 

Delay in Tranpniutoi!. of 'l'e1e~ 
in Patna CTO.(XXX-22.a-"II). 
138-17. 

DiaerbrUDation ill pQlDeftl of TA 
BiDs Of P .• T. Staft'Blbar Cirele. 
(XXXI--2I-8-'13), 110. Failure of PIN Code s,.tem (XXX 
~2-8-73). 112-33. 

. lncidence of Central kclae Dut7 
aDd SaJea Tax (XXXI-24-B-'13). 
1'l9. 

Leave Belerve for Switchmen in 
DhaDbad DivWon (XXXI-.s-
'rI), IH. 

lIeincftnclum submitted by Divi-
.sorw RaUway Employeea' C0-
ordination Committee, Dhanbad, 
Eastern Railway. (XX.XI-28.8-
'13), 200. 

IIemorandum sUbmitted byRail. 
way men to Chief Medical 0tBcer 
Calcutta at Dhanbad (Eutem 
Railway) (XXXI-28-8·73), 201. 

OpeD1n, of DiYiaioDa aDd Sub-
DiViltODI in Bihar Circle (XXX-
22-8-'13), 133-34. 
~_ of Unemen !yin, vacant in 
~ Ckele. (XXX-22-8-7I), 
135-31. 

Proposal for a Separate Ministry for 
IJ)Ol18 and Games (XXX-l3-8-
73), 203. 

Return of toal Mines to TruIb 
. (XXxI~2S-8-'13), 138. 

Tele-communication TraJiun, Cen-
tre·lD Bihar Circle, (XXXl-29-B-
'Z3)~ _1", 

Total amount Pales to ata1f .. W ... 
. COmpenutlon rem.tatemeftt 1m-

cter COurts Order. (XXXI..-29 ..... 
'.),;118. . 

Trip AroUDd thi· Wctrld by -Cblef 
Eapneer of IndJa TourJam ])eye. 



IIlADII'UDll, SHitI· Ii M~":"CORtcr.· 
Jopment Corporation (XXXI-
24-8-7.). 178. 

. ~bAte. 
Delay in commencement of ProcIuc· 

tion at the DurppurFertw.er 
PrOject (BAH DIS.) (XXIX-30. 
7.73), 335·38. 

Nation81 Co-operative Development 
Corporation (Amendment) Bill, 
C~d. (lCXJJC-28-7-73), 303--
0'1. 

Re. Drought alId Bearcity conditions 
in Bihar (XXlX-II-7.73). 222-
23. 

KAlIA.JAN, SHJU VlKRAM: 

Accommoaation in Second Campus 
Of Delhi University <XXX-13-&-
73). 2b8-07. 

Action taken against the person who 
tried to enter Prime MiDiItet's 
Residence with a loaded gun. 
(XX!X--25-'1-iS). '18. 

Activities of Cl.A. in the country 
(XXIX-l-8-73), 125-26. 

Allotment of Land Ouestees of 
Pong Dam Areas (XXX-7.8-73), 
148. 

Arrest of Pak Nationals (XXlX-
1-8-'13), 128. 

Bursting of Tyrea of Aircraft at 
Delhi Airport (XXlX-27-7-73) 
38. ' 

Cases Of failure of vasectomy ope-
rations in States (XXIX-23.7-
73), 153. 

Compensation to Oustees of Pong 
Dam Area (XXIX-31-7-73), 90. 

Death of PuseDiera travellin, on 
roOf of Varanasi EKpre81 ,oinl 
to Bombay (XXIX-I1-'I-73), 
88-89. 

DefiCit Financing (XXX-l'l.8-73), 
130-31. 

Det.erioraUDc c:oncUtlon of CeIItral 
GoVernment Libraries (XXXI-
27 -8-'1~), 13e~ 

Dorta ~ bY 8.T.C. for the Jm-
POrt 01. Nyloa Yam (XXXI--24-
8-73), 40. 

. :,. 431 . 

ltfMLVAN, SHlU ~ontci. 
Exp'k!sion in the Kirkee Ammuiu. 

tion Factory (~~'1-73). ..lU. 

Fake Degree Rlmket in Delhi (XXX 
~-8-73), 8'1. 

I'ly:'over near Safdarjang Airp"rt 
(JCXJC--6-8-7S), 11'1~18. 

Parmer Rulere of Princely States 
allowed to convert their placea 
into Five Star Hotels (XXXI-
31-8-73), 88. 

Incentive to small units I XXXI-
29-8-73), 10-15. 

Inquiry into alleged malpractices 
committee by National and Grin-
dlays Bank (XXX-17-8-73), 
131-32. 

Investigation into the case of Jagota 
Brothers who forced their entry 
tnto the Prime Minister's House 
(lCKIJC---25-7-73), 75-76. 

Involvement of TiIak Nagar Police 
in misappropriation of 1& part of 
a recent haul of smuggled Tele-
vision sets and saris (XJCIX-25-
7-73), 36-37. 

Kendriya Vidyalayas (XJCDC--23-
7-73), 155. 

LoSs to Railways due to Theft of 
coal (XXX-7-8-73). 144-t6. 

New item Capitioned Need for qua-
lity drug containers stressed (XX 
IJC-24-7 -73) . 

News report entitlef1 "CCI BUDgies 
Cashew Raw Nut Imports again" 
(JCXX-I0-8-73), 65. 

News Report entitled 'Court delll7 
helps criminals (XJCDC-24-7-73) 
31. ' 

Oifer of Assi8~ by Indian Air 
Force in the Supervision aDd 
Servicing of ILS at Palam Airport 
(XXXI-24-8-73), 98. 

O1Ilcials of Customs Godown 8Dd 
Directorate of ~veaue loteW. 
~en,:e at PalIlDl Airport alleleCll7 
mvolved in Smuggling Racket: 
{XXXI..:..!I-8-'13).IJ8-..a. 

Progrea .. in eoutruction of '.Ne.-
Xangra V~ Railwax, (XXX-
'1-8-73), 14'1. 



JlABAJAN. SBRI V'IKBAM-CoMd. 
PropoMl to ~,~, -aDd 
~ o.~ D'l'C J'leet (XXIX-
30-7-'13), 18&. 

Purchue 01 Anna by Iran . frOm 
U.s.A..(XXJX-aI-7.73), ""''1$. 

Bailway Accldentl in the COUbtl'J' 
durm, lat tbI'ee JDOIl~ (XXIX 
-31.1-'nn. 87-81.. 

Reports by 'US. PreIs 01 Allepd 
Foothold of India in Gulf and 
Welt Asia (XXlX-2.a..73), 170. 

Reports of Committee Of power 
Ministers on indigenous plant and 
equipment (XXIX-24-'l-7J), 1"4. 

Revision of Pay Scales aDd Com· 
mission of staff Il'nd qents of 
LIC. (XXIX-27-'1-'18), 198;'99. 

.Rise in the prices of cloth <XXIX-
3-8-73), 35-37. 

Scheme 'for rationing of Private 
Cars during Fifth Plan on the 
basis of professional requirement 
(XXXl-3G-.8-73), 71.72. 

Sbortage of Spare Parts of Tradol'S 
(XXXI-27,,:,8-73), US. 

Strike by Elec:trieal J:Dgineers in 
U.P. (XXX!-24-8-'lI). 37-39. 

Taking over of sick Tea PlaDtatiCIIIII 
(XXIX, 3-1-73). 101-02. 

Unauthorised entry of maD: in 
Defence Ministryta Secretariat 
Buildina (XXIX-28-7-73). 170-
71. 

Unearthing a gang of char .. tIDlU,-
81e1'l by Kashmir Police (XXX-
1-S-'18), I~. 

Unemployment in rural areas 
CXXIX-28-7-73), 75-78. 

'Youth against famine> campaign 
(XXlX-23-7-73), Its. 

De~ 
Abnormal rile in prices of eIIeIltial 

Commodities (Adf II) (XX!X-
23-7-73), 327-32. . " 

Cornpw.ory Famlly PlaDninc lIiU: 
. lnst. <XXIX-27-7-'l8), -tol~ 

C;ompulaOr, K1J.i1ary TiaiaIq. or 
Soclat semee ,by the . Stil4eatl 
BiD: . 

IMt. {XXIX-:-2'lo.'M1). __ It. 

KABAJAN, SBlU VIKl\AK--OaNd. 
IDdlaIl Ba1lwq. (.A~t) BIB: 

COnaid. (XlCt-;..7-1-78l, ......... 
IGL'-

Refu8ed by Baryana AutboriU. to 
show certain documents to mem-
ben of Parlialn~t (XXX-22-8-
TJ>,I3O. . 

Reporitect repreulve:meaaurea' by 
the All,arh MuaIim UDiYerI1t)r 
Authorities (CA.) (XXIX-27-7-
'13). 234-35. . . 

Unusua}.delay in boldin,. by_lee-
tiona to Lok Sabha and 2'1 A81em-
1t17 aeata (CA.) (XXX-l-8-73), 
259. 

MAHAJAN, SHRI Y. S.: 

Scheme of Autonomou Colle,.. 
. (XXIX-30-7-'l3) , 21. 
Foreign ExChante Regulatioa Bill: 

Conaid. as reported by.1. C. 
eXXXI-27·8-73). 227-:32. 

PJoopoa] to convert IDdian Counetl 
ofAlrXUltural Relearch iDto a 
DeparlmeDt of the K1Diatry of 
Apiculture (CA) (XXIX-I.I-
73), 208-09. 

MAlIARAJ' SINGH;. 

Imports of Gamma Pieoline, Beta-
picoline and Pyridine through 
S'1'C aDd Private ehaanela durlnc 
1972-73 (XXXI-24-8-73>, 04. 

Quantities of Gamma -Picoliue, Be-
tapleoline .and Pyridine to be im-
ported by STC and Private 1OUr-

"eel during 1973-". eXXX-24-1-
nl, 113. 

MAJHI, SHBI GAJADHAR: 

Allepd businell.s tranaactJ.ona by 
Offtcers of Bourkela Steel Plant 
with th.e Steel' Plant on behalf of 

. their relation •. (~9-8-73), 
lS2-83. 

General Ihna,er, llourkela Steel 
Plant relieving biJJUelf ·of ad-
ministrative Work to divert full 
~on to Prod'UCUon (XXX-
te-8-'1I>. 148. . 

Recruitment Of local people apimlt 
pOtts C8IT1in, _ up to· R.. aoo 



MAHAJAN, SHRI VlKRAM-C~ntd. 
p.m. in Rourke1a Steel Plant 
(XXXI~8-'m). 88-88. 

MAJHI, SHRI KUMAR: 
Debate. 

D.G. (Orissa) 1973-74 (XXIX-26-
7-73), 263-85. 

:MALA VIY A, SHRI K. D· : 
Debates 

Mines (Amendment) Bill: 
Extension of time for presentation 

of Report of J. C. (XXX-lS-8-
'13), 194. 

Proclamation in Relation to Uttar 
Pradesh (Res.) (XXX-9-8-73), 
338-43. 

Re. the strike of :Bombay doctors 
<XXXl-5-9-73), 62-63. 

MALHOTRA, SHRI INnER J.~ 
Demarcation of Milk Shed area of 

DeIhl Milk Scheme <XXX-20-8-
'73), 34-35. 

Import and Distribution of Mal-
truon (XXXI-28-8-73), 84. 

Increase in Price of Imported Skim-
med Milk Powder and steps for 
its Production (XXX-13":8-73), 
196--98. 

Production and collection of Milk 
in Milk Shed Areas of Delhi Milk 
Sc-heme (XXX-13-8-73), 193-
96. 

Progress in supply of Milk to First 
20 big cities (XXX-20-8-73), 86 
-90. 

Shortfall in import of Skimmed 
Milk Powder and Butter Oil 
{XXX-13-8-73), 192. 

Debates 
D.S.G. (Railways) {1973-74: 

General DisCussion (XXXI-'23-8-
73), 236-38. 

MALIK, SHRI MUKHTIAR SINGH: 

, 

Aareem,ent between India and ITaq 
for Oil Explo.ration in Iraq 
(XXXl--28-8-78), 115. 

Allegationi levelled' aiainst Officers 
.of . O~e depot ~ Cal-
cutta ClCtxI-23-a..:73). 28-31. 

MAHAJ'AN, SHRI VIKRA.M-Contd. 
App$tnient of MI. Triveni Ferti-

liser and. Chamicals . Co~tiClD 
as Distributors by F.C.I. (XXX-
7-8-73), 197. 

CBI report on Song and Dram .. 
DiviSion (XXX-a-8-73), 217. 

CGHS Dispensaries in Janak Purl, 
DellU (XXX-13-S-73). 52-53. 

Celling price for vegetable, ghee 
and edible oils (XXIX-23-7-73), 
122. 

Collection of LBkhs of Rupees by 
'Commonwealth students and 
youth Association' for giving false 
promises of sending students 
abroad (XXX-22-8-73). 119-20. 

Complaints made by U.P.s.C. against 
Ministries and Public Undertak· 
ings for not following U.P .s.C. re-
gulations in Temporary appoint-
ments <XXIX-1-8-73), 191. 

Decision on Purchase of Planes for 
Augmenting the Fleet of Indian 
Airlines (XXIX-2'1-7-73), 103-
M. 

Decision to keep soiled. notes: in 
Circulation (XXIX-27-7-73), 41-
42. 

Development of Backward Regions 
(XXIX-I-8-73), 152-

Development of Cooperative Move-
ment in Northern States (XXX-
6-8-'13), 93. 

Distribution of Fertilizers produced 
by F.C.I. FACT, GSFC and 
Madras Fertilizers by Private 
Dealers (XXX-7-8-73). 58. 

Establishment of Purchases Centres 
by CCI in the country (xxx-
.17-8-73) 112-13. 

Export of Kendu Leaves to Sri 
Lanka (XXXI-31-8-73), 33. 

Financial and teebnicalassistance 
fro1Il Poland for development of 
Fishing (XXIX-30~7';''13); 154. 

Ganga Basin commission (XXX-
.,':S-'13). 198-99. 

Grant 0( for~iinexch8n&e to Dirac-
. tOrs· of Marut{ Limited f9f·JOing 
to Germany (~-17-8-73), 186. --_ .. ,-....,....----------

.2697 LS-28. 



MALIK. J4UKHTIAR SINGH-Con~d. 

Home De1i\'I9'y of Milk by Delhi 
Milk Scheme (XXX-20..8-73), 
14. 

Import licences issued to Karnatak 
Export House against Import En-
titlements through STC. (XXX-
17-8-73), 111-12. 

Improvement of conditions of wor-
kers in Coir Industry (XXIX-
1-8-73), 45. 

Indianisation of shipping companies 
in Private Sector (XXXI-27-8-
73), 102. 

Instructions to state regPll1Dg issue 
of liquor lkences <XJCt-&.8...73) , 
92. 

Krisbi Mandis (XXX-8-If'..73)-, 12-
13. 

Laek of Civic Amenities in .Janak 
Purl, New Delhi (XXX-13-8-73), 
44. 

Legislation for protection of Agri-
cultural Workers (XXXI-30-8-
73), 28-29. 

List of Selection Grade Teaclien 
for Delhi Schools (XXIX-23-7-
73), 72. 

Medical college in Janak Purl 
(XXX-13·8-73), 52. 

NOD-payment of PLI policies matur-
ed in 1946 (XXX-22-8-73), 32. 

Offer to Delhi Administration and 
Central Social Welfare Board to 
take over tbe management of 

Grih KaJyan Kendra (XXXJ-
29-8-73). 86. 

Preas Reports regarcUn, Iran's 
readiness to help Pakistan qaiIlst 
India (XXIX-2S-7-'13), 1~. 

Priee of Raw Materia.1l (XXlX-
25-7-13), 21-80. 

Probe into lIaruU Car Comprany 
(XXIX-2e-7-'l3), 47. 

Propoeal to ban Export of. Natural 
RUbber \lnder Export Promottcm 
Incentive IICbeme' <XXX-t7-8-

MALIK, J!4iUKHTIAR SINGH-C07Itd'_ 
Proposal to .increase price ofwbeat 

for cottling year (XXX-2.0-8-73), 
10-11. 

Raids by Income-tax Department 
in Delhi and Haryana (XXlX-
27-7.73), 103. 

Rehabilit.':ltion Of 
Andaman and 
and Arunachal 
9-8-73), 7-14. 

ex-servicemen in 
Nicobar Islands. 
Pradesh <XXX-

~-organisation ot R. P. F. to check 
crime on Railways. (XXlX-24-7-
73), ISO. 

Report of the Bureau of Industrial 
Costs and Prices on Prices of 
Essential Bulk drugs {XXIX-3l-
7-73}, 117. 

Sale of Fertiliser by a Private finn 
in Delhi Without licence (XXIX 
-23-7.73), 121. 

Schools run by Mu-rr.uller 
Bhavans (XXX-IG-8-73t,. a0-31. 

SeUing up a Delhi University 
Campus in West. Delhi (XXX-
13-8-73), 152. 

Setting up ot Hospitals in Janak 
Puri. DDA Co!ony (XXX-Ia-a-
73), 43. 

Setting up of .Mini Steel Plant in. 
Haryana (XX!X-2-8-73), 89. 

Setti."lg up of Power Houses in the 
Country (XXlX-31-7-73), 198. 

Shipyards 1a be set up during. next 
three. years <XXX-2Q-8-13J, 39-
40. 

Sinking of passenget-ct:am-ear,o 
ship 'Saudi' off the Eut Coast of 
Africa (XXIX-23-7-73). 50. 

Steps to increase- production in 
Collin, Minei (XXIX-26-7.73). 
M. 

Stoppate of ImplJPt 01. Tractora 
(XXIX-2B-7.73), 162. 

StreamUnilll 01. HaUway Adminilt-
_lion (XXIX--S1-7-73), 115. 

SUlaestiOns Of Tamil Nadu Gov-
ernment for amendment to COM-
tltution reo Autonomy tot St._ 

73>, 186. 
--~--------------------.---------------

<XXXX-l.8-'73), 172-73. 



MALIK, MUKHTIAR SINGH-Contd. 
- Survey of poJution of river basins 

by the Central Public Health 
Engineering Organisation (XXIX 
-30~7-73), 153. 

Talks with Pakistan on Indo-
:Banff.adem Joint Proposal 
(XXIX-26-7-73), 63. 

tJ"pgradation of Mission Abroad 
and opening of New Embassies 
(XXX-I6-8-73), 

Workers. participation in Manage-
ment in Public Sector Industries 
(XXX-9-8-73), 66. 

Debates 
'Re. Alleged suppression of Civil 

1iberties in Haryana and West 
Bengal (XXIX-26-7-,73). 202-
05. 

MALLANNA, SHRI K. 
Clearance Of Major Irrigation Pro-

jects in Maharashtra and Andhra 
Pradesh pending A wards of 
Krishna and Godawari Tribunal~ 
(XXIX-24-7-73), 9-11. 

Proposals from State Government 
for their own FoOd Corporations 
(lr.XJC-13-8-73), 3-4. 

lI/Iysore State (Alteration Of Name) 
Bill: 
CoPSid. (XXIX-27-7-73), 2111-
88. 

lI/IALLIKARJUN, SHRI: 

Debates 
Continuance of Proclamation in 

respect of Andhra Pradesh 
(Res.) (XXX-27-8-'13), 250-52. 

MANDAL, SHRI YAMUNA 
PRASAD: 
Accumulation of Yarn stocks in 

Mills dUe to Yarn Control 
Scheme (XXIX-2'l-7-'13), 182-63. 

Backing out Of commitments by 
EDt European countries to sup-
ply fertillaers and non-ferrous 
metals to India (XXX-lO-8-
73), 1311-40. 

Booking of Po1iclee by LIC for 
Non-Existent per.,.. in UP 
eXXX-l'1-8-'13), 95. 

435 

MALIK, lI/IUKHTIAR SlNGH-Contd. 
CGHS Doctors working on ad. hoc 

basis (XXX---,6-8-73). l~ 

Canalisation of imports of· Dry 
Fruits through STC (XXXI-
31-8-73), 213-14. 

Collection of money by naxalites in 
~illages in Warangal District, 
Andhra Pradesh (XXX-8-8-73). 
11'1-18. 

Commissioning Of Haldia Port 
(XXX-13-3-'13), 168-69; 

Committee on Import Substitution 
<XXXI-29-8-'13), 234. 

Compensation payable to Central 
Government Employees in \>jew 
of rise in pric.l!s (XXIX-27-7-
'13), 161-62. 

Completion of ldikki Power Pro-
ject (XXIX-31-7-73), '1_10. 

Conditions for Renewal Of Foreign 
CoDaboration Agreements of 
Tyre manufacturers (XXX-22--
8-'13} , 96. - .... 

Contribution of CSIR Laboratories-
in Industrial Research and Deve-
lopment (XXIX-25-'1-'13), 88-
90. 
Creation of All India Service in 
Engineering and Medicine (XXIX 
-1-8-73), 44. 

Curbs on Bank Borrowings by Re-
serve Banli: of India (XXXI-24.-
3-'13), 159. 

Damlage to Thermal Plants due to-
poor quality Of coal (XXXI-23-
8-73), 95. 

Debarring Matriculates for Jobs Qf 
L.D.C.s in the ordnance factories 
(XXX-9-8-73), 18W7. 

Defence Budget of P~(XXXI 
-3()"3-73) , 83-84. 

Delay to the appointment of Chair-
man of the Monopolies Commis-
sion (XXIX-91-7-'13) , 61. 

Directives i1sued by Government 
to lower down prices of NylOn 
Yam to Pre.Budget level (XXXI 
-31-1-13), 213. 

Diversion <of Ore for IndileDous 
Steel (XXXI-30-3-7S), .()..'ll. 



KANDAL, SmuVA¥UNA PRASAD 
-C0Dtd. ' 

. . . f"; 
EmpJOylDeDt Bureau in UniversitiEs' 

(XXIX--u..73), 171. 
~ioa Ol the· GorakhPUJ' Fer-
~ factorr (XXX-7-8-73>. 

~. p1aD for Neyvell Lignite 
(~-8-73). 80-81. 

~ on clearance of Rail-
W87 TrackS in Blkaner Division 
(Nortbem Railways) fXXIX-
24-7-'13), 88. 

Export of coaches to Zambia 
duriDcl1'73-74 (XXX-'l-8-'13) 
Ill. • 

Export Ol Drugs to USSR. (XXIX 
2'1-'1-'13). 189-110. 

EKport of 'l'imber to Bangladesh 
(%XXJ-28-8-'13). 68. 

Federation. of Ezecutives or H.SoL 
umt. (XXX-9-.8-'13). 185-86. 

FinaDdal Aid to IndU8triaJ Pro-
jects in west Bengal (XXIX-
1-8-73), UK-OS. 

Formation of Education Plan f(;r 
11'74 CXX!V-23-'l-73), 210. 

Import Of Edible OJ) in view of 
Shortage of Vanaspatt (XXIX-
38-7."/3). 40. 

Import of Kerosene Oil CXXlX-
24-'1-73). 86: 

Import of Newsprint from BlaDgla-
dab (XX!X-3-8.73). 65-88. . 

hoD Ore Projects of mmc 
(XXIC-2-8-73>, 113-14. 

L!M8 to.bporta due to stir '. by 
Coc:hiD . Docker. (XXIX-Z3-7-
73), 178. 

KarketiDe of Cheaper T.V., Seta 
(XXXI~29:..a-13).· 234. 

Xlaos Gettm. Guerill. Tramlng 1D 
tile· J'o.rest .of Atakan Hills 
(XltIX-I-8-~3). UN .. 

lfew..Uem."Abuse . of ~ can 
cauSe cIee.tb .. (XXlX-D-'1-73). 
17'1. _:;. ,I 

-'-'---~--. -
KANDAL, SHRI YAMUNA PRASAD 
-Coned. 

'. Paymeat of Owrtime Allowance in 
P & T Department CXXX-22-8-
73), 145. 

~al Repatriation of P.O.W. 
(XXX!-23-8-'13), 66-67. 

Probe in to Land Grabbed in the 
Country (XXXI-Z'l-8-73>. «. 

Production at the Sindri Fertiliser 
Plallt CXXXI-28-8-73), 158. 

ProPGSalto increase price of 
wheat for coming year (XXX-
20-8-73), B-9. 

Proposal to secure prices increase 
on Iron Ore exported to Japan 
by )UtT,e. (XXIX4-B-'13) 
'19-80. • 

Protest apinst drink test of pilot'. 
by Indian Commercial Pilots 
.A.tsociation (XXX-IO...fl.13). 139. 

Purchase of Kinea by M.M.T.e, in 
foreign counttia (XXXI-31-8-
73), ·139. . 

.Repair Of Teleprinter Lines and 
Telephones in Delhi (XXlX-25-
7-73), 34-35. 

Repatriation of P.O.Ws whose Kith 
and kin are ill in Pakistan 
eXXX-I-8-'13), 113-14~ 

RePOrt of Bureau of Coats and 
Pri<:es on Textile Inciustt'y 
(XXX-IO.S-'lS), 61-82. 

Reported Chinese. eupport to Iran'. 
Military Blillii-up <XXUC-2-B-
'13), Iii. 

Resettlement 01 ~d ~ 
from Western· B«tor duriri.l 
1971 war (XXXI-U-S-73), 35-
34. 

sate of Essentbtl CotnmodiUes trom 
Super Bazar. Delhi atlnib Price 
(XXXJ-2'1-8-73., lOT. 

Bale. Of JeepS by' 'D«e~ M'inim7 
. CXXX-18-8-73). 12. 

8eheme of integra*' rural .1Jeve-
lopment (XXX-I3-8,.'l3). 'II., 

• , ~ ." '. ' ~ J 

. Seizwe .~ ,Na.ada ... ~ .. of 10,000 
Maundi Of Coal· meaIl\ for .m\JI-
,cI1q (XXXI--28-I-.'1I). '18. 



MANDAL, SHRI YAMUNA PRASAD 
~on.td. 

Sett.tng up of Joint Body on Econo-
mIc and Technical Co-operation 
between India and Rumania 
(XXXI-23--8-73), 172-73. 

SUt Deposits on the Bed of Eastern 
Kosi Canal (XXlX-24-7-73), 151. 

Simplification of ProeedLU'e for 
granting Import Replenishment 
Licences (XXXI-24-8-73), 65. 

Steps to provide Aircraft to Assam 
Flying Club (XXIX--3-8-73) 
201-02. . , 

Suggestion from Mizo National 
Front leaders for holding peace 
talks (XXX-8-8-73), 117. 

Suggestion of TamU Nadu Govem-
ment to set up an Inter.,State 
AdVisory Council (XXX-22-8-
73), 145-f6. 

Surveillance Radar at Delhi Air-
port (XXIX-27-7-73), 

Takeover of Tea Export eXXIX-
3-8-73), 62. 

''Term Insurance" scheme for 
Army Personnel (XXX-9-8-73), 
48. 

Unearthing Of sales tax racket in 
Delhi (XXX-22-8-73). 79-79. 

Debate, 
Eradication of Poverty Scheme Bill 

Int. (XXXI-24-8-73), 307. 
Peasant Doctors (Res.) (XXIX-3-

8-73). 307-08. 
Reported spurt in the activities of 

Naga Hostiles in Manipur (CA) 
(XXIX-3.B-73), 225-20. 

MANJBI, SHRI BHOLA: 
Amount paid to each surviving 

Passenger of Boeing Air Crash 
near Palam Airport on 31-5-1973 
for medical treatment (XXIX--
3-8-73), 31. 

Asian Conference on Teaching and 
Research. in socia} sciences 
(XXIX-30-7-73), 178. 

Assistance sought by Bihar for 
flOOd affeCted people in Sita-
marbi . Diatriet (XXX-IQ..8..78), 
81 .. 82. 
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iMANJHI, SHRI BHOLA-Con.~. 

Clerical and Supervisory sid in 
the office of Contmllerof.De_ 
fence. Accounts, Patna (xxx-
10-8-73), 51. 

Concession to Industries in Eandla 
Free Trade Zone (XXIX-Z7-7-
73), 97. 

Confirmation of work-charged sta1f 
of Arunachal Pradesh Cirelesof 
CPWD (XXIX--23-7-73), 54. 

Construction of dee buildiiig for 
Controller of Defence Accounts, 
Patna (XX!X-,2T-7-73), 181: 

Decision regarding receiving of 
contribution by CARE (XXIX-
30-7-73), 177. 

Disbursement of water to the work-
cl&rged staff of Arunachal Pra-
desh Circles of CPWD (XXIX-
23-7-73), 115. 

Expenditure on Maintenance. of 
Telephone System atPatna 
(XXXI-29-8-73), 191. 

Fall in the output of wheat in 
various States (XXX-3-8-73), 
196-97. 

Higher Pay and Allowancea for 
O&NGC Employees (XXXI-28-8-
73), 77. 

Involvement Of Tilak: Nagar P()1ice 
in misappropriation of a part of 
a recent haul Of smuggled tele-
vision sets and saris (XXIX-
25-7-73), 36-37. 

New-item entitled fall in water 
level may damage Hirakud 
Project (XXX-7-B-73), 157-58. 

Payment ot Wages to Workers of 
Lapangs Colliery, Bihar whose 
naMes do not awear in the' oftl-
cially published list of workers 
(XXXI-23-8-73>, 85-86. 

Production of Coking ~oal (XXXI 
-23-8-73>, M. 

. PropOsal to buy two more jumbo 
iets b7 Air India (XXIX-.27-7-
73), 40. 

Reimbursement of Medical Bills of 
staff .8Dd OtDcera in . Bihar CIrcle 
(XXXI-.2&..8-'13). uas. 



.KAN.THI. SHRI BuOLA-CoDtd. 

.BUrel electri8catiouproposat, for 
Tlfth Plan (X'XX-7-8-73J. 176. 

.shed on Platforms of Idgarh. Bllo-
ebpura and Jamuna Bridge Sla-
tiona of Acra and construction of 
owl-bridge of Agra .. ldgarh Sta-
tiOn (XXX-7-8-73). 191-92. 

Telephone Directory Of Bihar C1rele 
aDd Patna Telephone District 
(XXXI-29-8-73), 191. 

. WOI'k-charged Establishment of 
Arunachal PradeJh Circle of 
CPWD (XXIX-U-7-'13), 116. 

KARAU. SRRI MURASOLt: 

Dtobatea 
Approach to the Fifth Plan (MJ 

(XXXl-4-9-73), 138-52. 
Declaration of present Lok Sabha 

as CCl/natituent Assembly (Rea,) 
<XJCp-31-8-73), 3311-42. 

Ownership of Newspaper.s and 
DeW, agencies, (Res.) (XXX-
17-8-73), 316-21. 

UARTAND SINGH, SRRI: 
AlJotmeDt of cement and. R.C.C. 

pilJes to drought affected S~tcs 
(XXX-22-8-73), 57-58. 

Allotment of steel w drought 
. dected States (XXX-9-8-73), 
· ..... 45.. 

Amount of loan granted by Agri-
cultural Reflnance Corporation 
to varioua industries (XXX-
11-8-73).43.«. 
~~anteed minimum 

wagea tor~ worke1"l in 
Madhya Pradesh (XXX.ooor;::l-8-73), 

M. " bplo1ment for Educated 'Ond1Q-
plo)'ed in Madhya Pradelb (~ 
-!2.8-'13). 44-45. 

'1»elustcm . of National Water Orid 
Plab in the Fifth Plaa (XXX-''''-'JI) , 18. 

lftItruct10ll to milt, to open ,,..tail 
, tbopI of contron..,d cloth in 

tum areuof Madhya Practeab 
(XXlt-l~'I3), .., ..... 

KARTAND SINGH SHlU--Contd. 
Introduction of New ~ during 

19'73-'14 (XXX-'l-S-'13), «-45. 
Major and ldedium Irrigation 

Schemes in U.P. (XXX-
'1_8~73), 106. 

Opening of Branches of NatioDa-
1iaed Banks in Madhya Pradesh 
(XXX--IO-8-73), 46-4'1. 

Pedormance of House-siteAUot-
menta to the Harjjan. in Madhya 
Pradesh (XXX-22.8';'73).48 . 

Proposal for Development af 
Places of Tourist Interest in 
Madhya Pradesh (XXX-17-B-
73), 44.45. 

Settlement of disputea re: . Di.stri-
bution of 801m! water amongl't 
M.P .• Bihar and U.P. (XXX-7.8-
ia), 109. 

Shorta,e of !!leel in cariOUs States 
(XXIX-2-8-'13). 84-85. 

Shortage of Wheat durin, 1973-'14 
(XXIX-30-7-73). 143. 

MAURY.\, SHRI B. P.: 
Black marketing in Vanaapati 

(XXX-20-8-'13). 20. 
Crms in Aralam Stat.eFarm. 

Kera1a (XXXl-30-8-73). 58. 

Fair repreaentatlon to MiDaritiea 
and Radjans in Railway Jobs 
CXX!X-2C-·'1-73), 27--Sl. . 

BarijIU\ WOllleD branded with bot 
iron rod in Barai vUla&et. Bihar 
(XXX--22-8-73). 8. 

ImPQl't of wheat (XXX-l3-I-73), 
11. . 

Proposal to eentraUae import of 
fertillzen throllib M.K. T.e. 
(XXX-9-I-73), 19. 

Scheme tor Slum Improvement 
(XXIX-3o..'1-'7S), 16-1t. 

Debate. 
Constitutional (Amendment) BIll 

. (AmendtDeat or ArtIcle 124) b7 
8hri Atal Bihui VajpQee: 
Couid. (XXXI-M-8-'1a). hi-
'11. '.~ 

"1 



NARUYA, SHRI B. P.:.....contd. 
Customs. Gold (Control) and c"n.. 

WI} Excises and Salt (Amend-
ment) Bill: 

Motion to pass as amended 
OOClX-2-8-73), 298-300. 

Pe rsonal Explanation by Minister 
(XXXI-211-8-73), 264-66. 

Proclamation in relation to Uttar 
Prad6h (Res.) (XXX-7-8-73), 
333-87. 

Re. Question of ·Privileg·~ (XXXI-
28-8_73), 240. 

lie. Strike by government em-
1110yees in Rajasthan (XXX-
lL8-i3), 260-7'1. 

Recruitment ot Minorities for jobs 
on the Railways (Dis.) (XXIX-
31-7-73),298-308. 

MAVALANKAR, SHRI P. G.: 

Applications received for Admis-
~jon Wo National Defence Aca-
demy (XXIX-2_&..73), 146-47. 

Award of Tamra Patras and Grant 
of Pensions to wrong persons in 
Delhi (XXX--8-8-73), 172-73. 

Eanldng operations in Bank of 
Baroda, Ahmedabad, coming to a 
Standstill due to Inter-Union 
Rivalry (XXX-I0-8-73), 42-43-

C:B.I. Enquiry against Income-tax 
Officers (XXXI-24_B-73), 139. 

Celebration of Birth Centenary of 
Late Sbri Vithalbhai Patel 
{XXX-8-8-73), 79. 

Commonwealth Prime 
conference in Ottawa 
16-8-73), 130. 

Ministers 
(xxx-

Complaints from Foreign Service 
.officers against Deployment of 
Tetired Civil Servants on Diplo-
matic Assigrummt (XXXI-30-8-
73), 98-99. 

Complaints of Telephone Subs-
cribers Regarding over-charging 
of Telephone Call Bills (XXX-
8-8-73), 1'7.3-'14. 

(:OnRrllction Of Low priced hotels 
. in the counu, (XXXI-24-8-73), 

102. 
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MAVALANKAR. SHRIP.G.-Contd. 
Construclionof new annexe to 

Parliament House New Delhi 
(XXX-6-8-73), 222. 

Cultural and Living 
and experiments in 

Inter State Undertaking 
27-8_73), 47. 

experience 
achieving 
(XXXI~ 

Cultural Delegaticms sent abroad 
during May-JUly, 1973 (XXIX-
23-7-73), 126. 

Delayed Bombay-Delhi Flight No. 
185 on 23rd July, 1973 (XXXl-
24-8-73), 14(}. 

Desirabili,ty Of sending an Ambas:-
sador to China (XXX-9-8-73), 
27-30. 

Educational Survey (XXIX-23to;7-
73), 124-

Expertise for deep drilling ~lo-
rations required to be made in 
oil bearing strata (XXX-7-8-73), 
59. 

Failure of STC to provide capra-
lactum to Nylon spinners 
(XXXI-31-8.73), 120..21. 

Financial difficulties faced by 
weavers due to present system. 
of Yarn distribution (XXXI-
31-8-73), 119. 

Foreign Minister's VISits . Abroad 
during May,June and July, 1973 
(XXIX-2-8-73), 146. 

Grants to Central Universities 
(XXX-8-8-73), 225 •. 

Harijan Women branded with hot 
iron Rod in Barai village. Bihar 
(XXX-22-8-73), 1-10. 

Hunger Strike by British Passport 
Holders Of Illdian origin at 
Palam Airport (XXXIX-2-8-
78), 7. 

Incidents of. Robbery, Murder alld 
Rape in Delhi (XXIX-25-7-731. 
183-84. 

Increased Production of Alloy Steel 
and apecial Steel (XXXI-23-8-
'13) , 103--84, 

India'. participation. in conference 
on AlJculture held at SilaGe. 



JlAVALANKAR. SHB.I p. G.-Contd. 
Bedfordshire.,· :En,1and(XXX-
. 8-8..78}, 223-25. 

India's plea to Prance· and China 
to sign Nuclear Test Treat)< 
(XXXI~8-'lI), I. 

IDdustrial Relations BUI (XXX-
26-8-73), 165. . 

Lowerinl of strength of Quorum in 
bOth Houses of Parliament 
(XXIX-23·7·73>, 125, 

MiDisters' interveutionJDcloture 01 
Bank clearing in :Madras 
(XXX-16.8-73), 131.32. 

lIbtister'. Tnlvel,s Abroad dUrin, 
hitend-sessionPeriOd.· (XXIX-
27.7.73), 8f. 

Objections aPInst K.tbak and 
Classical Dance itemapreseoted 
by GOvernment run AdlOita 
Hotel in the CaPital (XXXl-
24.8-73), 138. 

P.Irt's Award on NarmadalUver 
Waters .lasue (XXIX-Il.'.71), 
34-31. 

Pak Military'. Border Aetivities i 

Pi:~-::-7~~~~ ill apace ,I 
(XXX-8-8-'13), 3. 

Payment by foreign touriSls ill I 
foreian eurrency (XXXI-31-8- I 

;::~ 1~ Delay. in setting ,up /1 

01 the caprolactam Plant of 
Gujarat state Fertilizers Com· I 
pany Limited (XXX-1.8-13), I 

25-28. , 
Proposal from Gujarat Government 

tor Development 01 Ratanmal 
HiD, as a Hm Station for Tau-
risU (XXXl-2f.8-73). 81. 

Purpose and Development of Kaud-
·la free Trade .. Zone occa-

24-&:''l3) , 218. 

Relaxation in control ()D cotton 
yarn (XXJX...:.:a.B-13) , til. 

Beleale of two Indim J01J1'QaUsU 
KldDapped by p~ (xxx-

• .1&-8-'13), 131. . 

MA V ALANKAR. SHRI P. G.-Contd', 
Ret1U'D of Provident Fund to 

work.trs· after 20 yea-a (XXX-
18-8-73), 185. 

Running Of Direct Train between 
Calcutta and Ahmedabac 
(XXX-'1-8.73), 129-30, 

Scheme for Financial Assistance to. 
the Indian Red CI'OI8 Society and 
~l A,imcies for collecting 
Blood Donations (XXIX-23-'1· 
'13). 126. 

Scheme Of Autonomous coUe,er 
(XXIX-30-7.73J, 20-21. 

Seven-Day week in Textile Ela 
in Bombay <XXX-t-8-73), 109. 

Shortage of amall coiN (XXIX-
3·"''13), 41-42. 

Special· Postace stamps and First 
Day covers <XXX-22-8-73). 115.-
Iii. 

Statement made· by Defence Km. 
i8ter in· London Re. WIe of 
.American and BrltUh A.rmn to 
Iran .. ablat Il'Idia (XXX-HI-8-
73), 112·13-

Sterilization Of "'~ Family 
PlaBnin, CamPi (XXXl-27-a· 
73), 110, 

Study and Survey of various HeIlltil 
and Medical fac:iliti. in the 
country (XXX-6-8-73.), 2!OZ·23. 

T.V. Ahmedabad in Fillil Plan 
(XXX-8-8-'l3), 173. 

r V. 51atioM to be set UJi during 
Fifth Plan period lXXIJL-25-7· 
73), 20. 

Visit .by MeL Andre Malraux to 
India (XXX-9-8-13), 180. 

Visit Of Red Cr088 to Pows Camps. 
(XXX-D-8-73). 83, . 

WQite paper on NaUonal Income 
(XXX...,.9-8.'73), 175-18. . 

De'b4te. 
B.O.H. (lOCIX-4-8-73), 287. 
Constitution (Am~t) Brn.:-
~wa. 

(Amendment of Seventh Schedule). 
By Sbri S, C. Srimanta: 
Motton to. refer to S.C. (XXIX ..... 
2'7_'7~n), ~l.' ... 

4~-.,--.-.. ~--------------____ ."_ •.. _ •• _"._,,_., _____ ._._ •.• _. ___ .. _ .. _ .•. ~"'_ .... ______________ _ 



MAVALANl,{AR .. SHlU p. G.-ConUi. 
ConLinuance of PtoeJamation in 

Respect of Manipur (Re..) (XXX 
20.8-73), 350-55. 

Customs, Gold (Control) and Cen-
tral Excise;; and Salt (Amend-
ment) Bill: 
Motio:l to pass 8S amended 
(XXIX-2-8-73), 286-89. 

D.S.G. (Manipur) 1973_74 (XXXI 
-28-8-73), 306-07. 

Disruption of Railway Services 
dUe to Absenteeism by Loco 
Running staff (Adj.M) (XXI---3. 
8-73) , 254. 

Extension of period for receipt of 
Applications for grant of Pen-
sion to Freedom Fighters (BAH) 
(Dis.) (XXX-22-B-73), 346-48. 

Failure of Government. to lay on 
the Table Reports of the TarU! 
Commission (Rule 377) (XXIX 
-27·7-73), 266, 268. 

Financial Assistance for Moderni-
sation of Police Force in Gujarat 
(HAR DIS) (XXIX-3-8-m, 
334-35. 344. 

Flood situatiOn in the country 
(DiS.) (XXXI-28-8-73), 336-
38, 390, (3-9-73), 136-3B. 

Foreign Exchange Regulation Bill: 
Consid. as rep:lrted by J. C. 
eXXXl-27-8-73), 290. 

Netaji National Academy Bill by 
Shri Samar Guha consid (XXX 
-10-8-73), 2'13--77. 

Payment of Bonus (Amendment) 
Bill: Consid. (XXXI-29-8-73), 
343-47. . 

Prime Minister's AwardoD Narmda 
River Waters ISBue (RAB Dis.) 
(XXX-IO-8-7S), 319-21. 

Proclamation in relation to Uttar 
Pradesb (Res.) (XXX-7-8-73), 
336-38, (8-8-73), 389-93. 

lte. Question of Prlvilege (XXIX 
~1-8-'13), 251-52. 

!I.e. reponed death 4f a teacher of 
.Tawahar1al Nehru University 
(XXXI-5-9-'13) •. 68-80. 

MAYARAM, SHRI V. 
Agreement betw.een India and' 

USSR for JointProduetion of 
Films aDd Exehange of :Televi-
sionprogrammes (XXX-'-22-B-, 
73), 37·38. 

Agreement with Iraq for economic' 
co-operation CXXXI---31-8-73) , 
59. 

B.S.F. personnel killed. in Pak. 
Firing on May 27 <XXIX-I-B-
73). 60-61. 

Blocking of Pooncb Canal by 
Pakistan (XXIX-24-7-73), 38. 

Conferenc.~ of Freedom Fighters in 
Delhi (XXXI-29-8-73), 113. 

Controversy on the question of Pro-
duction Of S .... eam Locomotives 
(XXJX-31-7-73), 63. 

Decision to re-surface the runway 
of Palam Airport (XXIX---3-8-
73), 86. 

Disappearance of Cash Box from 
the Central Bank of India, Delhi 
(XXXI---31-8-73), 159. 

Export of CottOD Textiles to Den-' 
mark and Ireland (XXXI---31-8-· 
73), 16B. 

Financial Assistane to farmers. 
getting land after imposition ot 
ceiling on land (XXX-6-B-73), 
49. 

Formulation of Policies for various 
sectors of Development during 
Fifth Plan (XXIX-25-7-73), 129. 

Implementation of Recommenda-
tions of Wanchoo Committee on 
Direct Taxes (XXIX-.27-7-73). 
158·59. 

Improvement in Relations with 
African COUDt~ rXXX-16-8-
73), 58. 

Inclusion of Clause stipulating 
Royalty payable for Foreign 
Collaboration ~ent for use 
of Patent Rights (XXIX~-7-
73), 54-55, 

Increase in pension of Teachers of 
Uttar Pradesh (XXXI-2'l-8-7S).· 

73. 



MAYARAM SHlU: CORtd. 

Idols Qf. Lord Vlabnu IiDd Goddess 
AmmlUl .stolen from Perumal 
Temple at Konthakai vlUaae, 
:Madurat (XXX-22-S-7S>. 88-0. 

Indian exports t.o Canada (XXIX 
-21-7-73), 188. 

I 

j 
; 

lndia's plea to France and ChiDe to 
. sign Nuclear Test Treaty (XXXI 
-30-8-73), 1-5. 

Indo-US 
73>, 100. 

Belationa (XXIX-2-8-

Instructions to States on use at 
MlSA to deal with boarders and 
black ~ketee18 (XXIx-25-7-
73), 33. 

I 
! , 
1 

Investl&oauon. into the Cracker Ex- , 
plosion on Irwin RDad, New I 
Delhi (XXIX-I-B-'13), 137-39. I 

'Investment 'of LtC in private sec- ! 
tor eXXX-I0-8-73), 113-15. /1 

. .Market for Engineering goods in )1 
Latin America (XXlX-3-8-'13). 
16--20. 

Merger Of. H.E.L.L. with B. H. E. L. 
(XX1X-2-8-"13), 144-41. ' 

Negotiations ",.ith Iran for lmport 
of Crude Oil (XXIX-24-T.73). 
138. 

'Nutrition Progrunme for Children 
during Fifth Plan (XXX--8-8-
73). 113-14. 

7ak Knita1')"s Border Activ1t1es 
(XJP.X~1-73), ~14. 

PJea by Cento. Chiaa and U. It. for 
releaae of P.O.W.. (XJCIX,....3-8-
73). IH. 

Proposal to make judiciary an All 
India Service (XXDt-31-7.73), 
5-6. 

'Proposal to let up a fUm 
(XX1X-l-... "). ISO. 

c:ouncll ! , 
I 
i 

1:tacket in TallOw in Assam . <xXx- f 
a..s-'13). 31. j 

. 1lecommendatlon 01 tbe Committee 
appoioted. by Government to 10 
iD10 the·· qaeetionof CODIlftUDal 11 
lUot. in SacJw Bazar, Delhi 
~'JI)~ In.. , 

_ .•... _----------

MAYARAM SBRl: ccmtd. 
Reorgaa1satioft aad Development of 

'Technical Bducat10n (XXIX-30-
'7-73), 211. 

Seaul'e of' contraband' ,ood$ in 
Bombay (XXXI-~U""'73). 187-
68. 

Setting up Autonom()\lS wheat 
Boards (XXIX-23-'J-13>. 190. 

Setting up of a CommIttee to . look 
into the Entire selling arran,'e-
ment of Tea (x.xIX~-8-73), 87-
68, 

Setting U9 of Polytechnics on 
farming (XXX-13-9-13), 33. 

Slogans Allegedly formulate:l by 
Tamilnadu, Chief Mini,ter 
e:K:XX.--8-B.73). 157.38. 

Soviet Ship Explodng Indian 
Oceans (X'XX-18.B-"13), 1'15-'16. 

Spying in Navy by Naval Em-
plO1ees (XXI'X--,2-6-73), 101. 

SUbmiasiOD of Annual report by 
General InauraD~ COrporation 
(XXIX-3-8-'I3). 160. 

Supply of New Teargas Grenades 
to States to Control Rots 
(XXlX-1-8-13>. 139. . 

SlqJply of Newspriat to India by 
USA and otherforeiJn countries 
(XXXI--29-8-73), ] 58. 

Takeover of IDter, State· River 
<XXX-7.B-"13), 132-33. 

Trade Agreement between India 
and CzechoalovaJc.\a (XXX-l'-
1-73), 113, 

Trade Agreement with African 
eountrieson ArmualBuIl 
(XXX-1Q..8-73). 108.JM. 

UDllBtistartory wo1'lcine of Televi-
sion in Jammu andx..hmir 
State CXXtX-25-,."13), '10·.'71. 

Ule of ny..Aah as Building Kate-
rial (XXX-22-8-73). 110-11. 

Visit by a Dfllegatkm (1f radian 
and Eastern Newspaper SoeIety , 
to Canada (~29-e..73), 128 • 

WotJdn" Group, OIl cooperation on 
outlay to Streqtben eooperaU". 
.edor ~1U'itW ruth Plan (lCCtI-
2'7-1-'IJ), tBO. 

. . .,-
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!~HTA~;;. MAHIPAT RAY: MEHTA, SHRl P. ,N:. contd. 
Export of Mica (XXXI-31-8-73), Compulsory MediC'al Check up til 

38 Pilots at all Airports (XXIX-
. 27-7-73), 175. . 

Lignite and Bauxite found in' Kutch 
(XXXI--30-8.73), 105-06. 

J4EHTA, SHRI P. 14.: 

Activities of Fol"eiin Spies and 
Agents in India (XXXI-211-B_ 
73), 241" 

Advance of Pay to P.O.Ws 
(XXIX-26-7-74), 183-64. 

Air services of Indian Airlines hit 
by Shortage of Planes (XXIX-
3-8-73). 158-60. 

Alleged inefficiency in CBI 
(XXXI-2~8-73), 157. 

Allegedly ErratiC' Working 01 In-
strument landing system at Delhi 
Airport on 15th July, 1973 
(XXX-I0-8-73l, 107-0S. 

Association of Federation of All 
India Food,grains Dealers Ass0-
ciation in Procurement of food-
grains (XXX-20_B-73), 164. 

Ban on Strikes in Railways 
(XXIX-24.7_73), 203. 

Central Assistance for setting up 
an Institute fOr Training Crafts-
men in Petro-chemicals and 
Chemicals Technoio&'Y in Gujarat 
(JCX])[-24·7.73), 105. 

Central team 10 inspect switchyard 
near Tarapur and the Power re.. 
~eiving station at Navasari 
(XXIX-24.7-73), 202. 

Certain States declined to parti-
cipate in the Indian Medical and 
Health Service (XXX-22-11..73), 
65-68 .. 

Committee set up to review the 
Protection SYstem of Tarapur 
Atomic Power Station (XXIX-
1-8-73). 77-78. 

Committee to studY problema of 
RPF and its composition (XXIX-
31-7-73), 77. 

Communal Riots in Poona (XXIX-
2S..'1-'11) , lSI-it. 

Constitution of a Committee to ,0 
into the Question of Improve-
ment in the Pay Scales of Offi-
cers of Nationalised Banks 
(XXIX--3-8-73), iI4-16. 

Consumption pattern and States' 
requirement of Yarn (XXX ..... IO-
8.73), 109. 

Contract concluded by lIIMTC for 
export of Mica to Soviet Union 
(XXXI-31-8-73) 76. 

Cotion purchased by Cotton Cor. 
poration of India (XXX-17-B-
73), 156. 

Crisis in Gujarat Refinery 
Gujarat State Fertil!zE!r 
pany due to Tidal 
(XXIX-24-7_73), 185. 

and 
Com-
EfJe::t 

Cut in the Production of Coarse 
Yarn lind Increase in the Produc-
tion of Superfine Yarn (XXIX-
27-7-73), 92. 

Decisions taken at India.Pakistan 
U.K. Continental Conference 
(XXX-20.8-73), 41·42. 

Decline in profits and deterioration 
in service to custom Nationalised 
Banks (XXX-17-8-73)~ 74-75. 

Defence Minister's visit to U. K. 
(XXXI-23-8-73), Ill. 

Deficit financing in 19'12-73 
(XXIX-27.7-73). 67-69. 

Delay in Starting Production • the 
capro-Iactum plant in Gujarat 
(XXIX-24-7-73), 202. . 

Destruction of Cement in Surat, 
Gujarat (XXX-8-8-73). 65-66. 

Development of Pipavare and 
Salaya in Gujarat as Direct 
Berthing Port (XXX-6-S.73). 
45. 

Disappearance of small Industria-
Iists who took Loan for setting 
up IndUstries (XXIX-1_8-'111'. 
93. . 

Disposal of eonfIscated goods 
Sale in shops at In,ternatior..- . 
Airporte (XXXI-24-8-'lJ), 203 
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meet of shorbQle of cement on 
Proje«:ts in Gujarat (XXIX-t .. 
8-'13), 63-64. 

meet of shortaJe of wheat in 
World Market on India (XXlX 
u..:'1-'l3). 188. . 

Eogineermg Units of Gujarat hit 
by. shONIe or pig iron (XXX-
9-8.'13), 89-90, 

EoquirJ' into rags scandal (XXlX-
2'1-'1-'13), 89. 

Enterinf: ot Bharat Earth Movers 
. LtcL., in Export Market (XXXl-

23-8_73). 62-63. 
Establishment of Shipyards during 

. Fifth Plan in Gqjvat State 
(x.xx.--6-8-'13). 9'1. 

ExaminiDi of present restrictions 
on the uae of Mustard Oil in 
Vanupati Produetion (XXlX-
23;.1-'13), 189. 

. ~ of Bharat Ophthalmic 
Glass Limited., Dur,spur <XXIX-
1-8-73), 2&-30. 

Expenditure of Pak P.O.Ws. 
<XXIX-26-7._73J, 30-31. 

Export Of Bicycles to other coun-
tries (XXXI--2U-73), 43. 

Financial asBistanc:e fOr modemisa-
tionot Police F OR:e. in GularBt 
(XXIX-2$-1-13). 193. 

Follow up Action on Termination ot 
Foreign Collaboration and Equity 
participation in Indian Telephone 
lD4urtries (XJO(-Z2-8-'13 > , '16. 

J'ood Su.bsidy (XXIX-30_7 -13) , 
84. 

Foreign pcbanp required to meet 
current year'. imports (xxx-
1'1-1-73). 7'1. 

I'oreielt expert lauds HAL perfor-
mance (XXX~8-73). 80..61. 

Foreign Minister's visit to Iran in 
.July, 1m (XXX-18-8-'18), eo. 

Formation or Edible OU Corpora-
tion .QICO'X-23-' .. 'lJ). 189. 

Formation Of ..,...te trust e.e11III 
for ""RIl8ftt of trul\s . eXXDt-
%f.'.73t 181. 

MEHTA, SHRI P. M.: contci. 
Function' 01 Government Kana(leCl 

Textile Milla .Asaoclation (xxx-
8-8-'13). 141-G. 

Good results achieved by Cotton 
Research Projects (XXX-zo..7. 
73), 70-71. 

Gujarat Programme tor Labour 
Reforms (XXIX-28..7-ft), 1M. 

Gujarat Scheme tOl' Repattlatea 
from Usanda (XXIX--26-7-'13). 
liS. 

HandinJ aver of U. S. Aid buildinp 
to India by USA (xxx-
10-8.73), 87_68. 

Heavy losses sufferect by the- Na. 
tional Projects Construction COr-
portatiOD Ltd. (XXXI--2B-a..73). 
112. 

HousinS Plan for GoverDJDent Em-
ployees in DoldrwDs due to cut. 
in AllOcation (XXX-13.S-'13). 
184-85. . 

I.C.A.B. as a willi: or"Ministry of 
. AgrieUltureCXXX-OO-a.. '13). 

184-08&. 
LL.O. Con1erenee held at Geneva. 

in JllJ1e. 1973 (XXXJ"",,23.B.. '18). 
41. 

Implementation of the Recommen-
dation of Jdalavly'a Commit.- Ott 
O&NGC(XXXJ-7_8-73>,'1'l. 

ImpOrt of faU in value of Dollar on 
Intlia's exports (XXXI-24-8-
'13), 205. 

lJnpoFtof Flurosomide by MIs 
BOeebst fOr apart purpose$ 
(XXXl-28-8-'18). 183. 

Improvement 1n Relations with 
Africal Countriei (XXX-16-8-
73), 58.. . 

Improvemeot of Pont it\ OUjal'at 
State and co'Dltr'uetJonof ship-
yard at Hajira (:x:xoc...;ao..'i.'13)p 
200 • 

Inclusion of Housblr in the Con-
e'\U1'$lt liat of the CcinatituUon 
<ltXJX-.4O-7.73), 78. 

ItlCftUe in Lebour Troubles ... 
Unrest .dur1DI. 1I'lS <XlCQ a .. 
8.73),121. ., 
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MEHTA, SHRt P. M.: contd. 
Increase in Robbery in Trains 

(XXIX-31-7-'13), 711-79. 
Intreased ~~tu~ of VVagons 

in Public and Private sector 
(XXX-7-B-73), 711-79. 

IndAanisation of Management Studies 
for Development of Management 
Problem (XXXI-31-B-73), 41-
42. 

India's Plea to France and China 
to sign Nuclear Test Treaty 
(XXXI-30-1I-73), 1-5. 

Indo-US Relations 
73), 100. 

<XXIX-2-11-

Lack of wagons bits Bentonite 
movement (XXIX-31-7-73), 77-
7B. 

Loss to Railways due to strike of 
Loco Staft in May, 1973 (XXIX-
24-7-73), 134. 

Manpower units in States (XXIX-
25-7-73), 194-95. 

Meeting of General Managers of 
Zonal Railways to Review per-
formance and finandal situation 
(XXX-7-1I-73), 79-80. 

Memorandum submitted by Indian 
Railways Public Relations Asso-
ciation regarding parity with 
media units of Ministry of Infor-
mation and Broadcasting (XXX' 
7-B-73), 74. 

Missing File in Respect of Mls 
Karnatak Export House (XXX-
17-8-7S), 157. 

Modification in the Organisational 
Structure of M.M.T.C. (XXIX-
3-B-73), 73. 

N.B.C. Plan for Building MaterIal 
Industry (XX-13-8-73), 111-12-

National Capita] Region Scheme 
(XXXI-31-B-7S), 132. 

New Research Programme by 
ICAR to save cropS from Un-
favourable· weather 'durlDg Fifth 
Plan dCcc:-e':8-73), 98-99. 

News item captioned 'Three ~
. emment: ., UnitS ,~pged in paSs-
fug theBucl( (XXIX-44.7_73), 
8'7. 
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MEHTA, SHRl P. 114.: contd. 
Northern Zonal Council meeting at 

New Delhi, August, 1973 (XXXI-
29-B-73), 127. 

NUclear Tests carried out by some 
big countries (XXXI-23-8-73), 
105-06. 

Overdrafts by States (XXXI--31-
8-73), 9. 

P.M.'s Award on Narmada River 
Waters Issue . (XXIX-31-7-73), 
34-35. 

PaylIlent of B.33 per cent Bonus for 
1972 (XXIX-26-7-73), 121-22. 

Payment of stamps duty to DDA 
for Multi-storeyed flats (xxx-
20-11-73), 163. . 

Plant for Components of Artitlcial 
limbs in Gujarat (XXX __ 22-11-
73), 109. 

Probe into Delay in setting up of 
the Caprolactam Plant of Gujarat 
State Fertilizers Company Limit. 
ed (XXX-7-1I-73), 23-26. 

Probe into sale of POWer bouse to 
Birlas (XXXI-2B-B-73), 164. 

Production and Movement of Steel 
hit by inadequate supply of coal 
and Wagons (XXIX-26-7-7S), 
76-77. 

Production of various Drugs by 
MI s May and Baker and Sandoz 
covered by licenses and permis-
sion letters (XXXI-211-1I-73), 
159 •. 

Propaganda against fOOd given to 
P.O.Ws (XXIX-26-7-73). 163. 

Proposal from Gujarat Government 
to import Butter Oil (XXIX-
30-7..;TS), 203. 

Proposal to bring Agricultural 
Labour into ore,'_mised Sector 
(XXX-16-8-73l. 26-27. 

.Propoaal to six Uniform and. Con_ 
trolled Prlcesfor Edl'ble 0115· ID 
the ... ~ Country .(XXX':"17-8~'13), 
166-67. 

Puryose Bnd Development of 
ltand~ ~ TI-acte. .. zObe 
eXXXI-24-11-73). 219 . 

Quit Notice to Indian Traders in 
Kenya (XXX-16-B~'t3).·· 0:"80. 



:MEHTA. SHRI P. K.: CODtd. 

R8i1way Ac:cidents in Ute Country 
during last six monilia (XXXI~ 
28-lJ...'13). 120. 

Raisinl of direct lending rate by 
D'C (XXXI-24~lJ...73). 203. 

Ru80na for· India's negligible share 
in World Trade (XXX--1'1_8. 
73), '1. 

Recommendations of Central Teem 
to study scarcity condition in 
Gujarat (XXIX-27-'1-'f3). 53. 

Recommendation of Kothari Com-
mission on setting up Pol1tech-
nics on Farming (XXX':""l3-lJ... 
'13), 182-84.. 

Recovery of Wealth-tu on Agri-
cultural Land. <XXJX-2'l-7-13 > , 
89-92. 

Bemittances bi Foreign Companies 
fXXXI-31-8-73), 130-34. 

Report of Export Com~ittft on 
Unemployment (XX.X-2e-7-
73). 86-87. 

Report of Task .force on Airport 
securitv (XXlX-2'1-7-73), 87-
89. -

Reported statement by Shah of 
Iran for havinS meaDinIful· dia-
logue with .India (XXJ.X-.;.2-(l.. 
73),99-100, 

Reseffiement of Repatriates from 
Uganda (XXIX-28..'1-13), N. 

llniew of the Current Year's Plan 
procrammes a, part of th~ exer-
cUe aimed at containinl .tbe 
BudQtt Deficit in 1973-74 
(XXX-8-B-73) •. 83. 

Re9oJcin. su.pensioa ot lmport of 
WooUeuRag!l {XXJX-.2'i;'-71 
38-3'7. 

Rile in prices in Gujarat (XXIX-
2'1-7-'131. 221-2Z. 

.8cbeme fm1nulated to transport 
1IliJu.t ~ of coal tram one 
plaee toa1lGtber (XX1X-I1. 'I. 
'IS). '1t-80. 

ScM ..... _ UC to anpJoJ freIb 
graduate. (XXX-ltUI-'lS), 108-
10, . 

MEHTA, SImI P. 14.: ~td. 
ScltmUsta in various InstitUtes 

brought under ·tbe' Director· 
General of Armed Forces Medical 
ServiC'es (XXIX-2. ... 73), 78..'1.; 

Scrap Steel lYinI in various stock 
yards (XXIX-2-8-73) ,34-43. 

Seizure of smUUled aoods byCus-
toms Authorities at BUlsItr in the 
last Week· of April, 1973 (XXX-
10-8-73), 109. . 

Separate Railway Service C0m-
mission for each Zonal &ailway 
<XXIX-24-7-73 > , 190 .. 

Setting up Autonomous wheat 
Boards (XXlX-23-7-'73), 190. 

Setting up of an lnter ... Idinisterial 
WOtkin,g group to examine recOlXl-
mendationa of the Committee on 
Unemployment (XXX--8-S_73). 
lIl..tJ2.. 

Setting up of Nhava Sbeva Port 
near Bomba)' (XXX-13-8-"II), 
43, 

Setting up of PolYt1!chnics on farm-
i~ (XXX-lS-B-73), 33. 

Setting up of Small Scale Indu~ 
tries in Backward Areas of 
Gujara. (XXJX-25.'1-'13), 1&1.82. 

Setting up ot the Civic Gas Projeet 
at BAroda (XXX-'1·8.73>. 77. 
'1S. 

Settlement of Property claim8 
of repatriates from Upuda 
(XXIX-ae..1-'J3)., 118. 

Shortageot fumace Oil in Gujarat 
indUstries eXXJX..:-25-'1.'I'3), 1M. 

Shortfan in tbe Produc:Uon of 
Groundnut in Gujal.1l1, »YIIOl'e, 
and An4hra Pndesh due· \0 
droUlht. (XXIX-30..'l.'13). 202. 

SlowtDa down 01 work flO Draft 
Fifth Plan (XXIX"-25.. 7-'73 >, 72-
'IS. 

Spill-cJWl' Projects in . the lDcIua-
. trial . Seetot durin, Flfth Plm 
(XXX-22-8-'lS'. 18-19, 
~ In Rev)' b7 Ray.l Em-
, plQ, .... (XXtx-,.. ... 1b. 101. 



MEHTA, SHRI P. 11.: cantO. 
Steps to bring out bO,ar4ed stock 

of wheat of Farmers (XXIX-
23-7-73), 123. 

Steps to increase manufacture of 
Watches (XXX-D-8-73), 149. 

Stoppage of Production in Ceramic 
Industrial Centre at than in, 
Surendranagar Dint. (Gujarat) 
due to shortage of coal (XXIX-
2.8-73), 49-50. 

Strike! banned in Food Corporation 
of India under Defence of India 
Rules (XXX~-8-73), 98. 

Strike by F.C.I. employees, Bhav-
nagar during June, 1973 (XXX-
13-8-73), 183-84. 

Strike by workers at Bank of 
Baroda in Bhavnagar (XXJX-
3-8-73), 157-58. 

Submission of Annual report by 
General Insurance Corporation 
(XXIX-3-8.73). 160. 

Sup!)ly and Movement of Coal 
(XXXI-30-8-73), 78_79. 

Supply of Adequate Quantity of 
improved Edible oil to Vana.'lPati 
Manufacturers in Gujarat (XXIX 
-23-7-73), 187. 

Supply of Power to Gujarat from 
Tarapur Atomic Power station 
(XXX~.8-73), 57-58. 

Survey Report of Backward Areas 
by Economic and scientific Re-
search Foundation (XXIX-I.8-

" 73), 9S-IM. 
Thefts and Frauds in NatioD8lised 

Banks (XXXI-31.8-73), 134-35. 
',Theft in Petlad Branch of S.B.I. 
, (XXXI-31-8-73), 133-34. 
"Threatened closure of Bbavnagar 
, factories due to non-supply of 

coke and pig iron (XXX-9.8-73), 
88-89. 

Tube Well sinking scheme in Quja-
rat and request for Central 'Aiel 
therefor (XXX-13_B-73), 64-65. 

Unauthorised production Of Drull 
by Drq manUfaeturil1, firms 
(XXXI-28-S.'lI), .. 

Unemployment IDSUnlnce- in Indue-
tries (XXlX--28-'-73), 164-65. 
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MEHTA, 8HRI P. M.: contd. 
Visits Made by Chairman of the 

8.B.I. to Pondicberry (XXXI-
31_8-73>, 20. 

Visit of Central Experts to Bhav-
nagar for setting up of Machine 
Tools Factory (XXX-9-8-73). 
90. 

Voluntary Pact regarding prices 
and quota between Spinning and 
Weaving Units of NYlon and Silk 
Industry (XXX-17-8-73), 155-
56. 

Water Famine in Bhavnagar Villa-
ges in Gujarat (XXXX-30-7.73). 
66. 

Withdrawal by Reserve Bank of-
Existing concessionary Refinance 
entitlements at Bank Rate 
(}(XJC-I0-8-73). 81-82_ 

Work-to-rule by officerS' of State 
Trading Corporation (XXX-17-
8-73), 157. 

Working hours for Industrial LabOUr 
(XXX-9-8-73), 90-91. 

Working ot S.B.I. Credit Scheme 
for Backward Areas (XXXI-
31-8-73), 136--38. 

Debates 
Abnormal rise in prices of essential 

commodities (Adj ... M) (XXIX-
23-7.73), 390-93. 

Acute shortage of coal in Gujarat 
(Rule 377) (XXX-8-8-73), 259-
60. 

Cokin, and Non-coking Coal Mines 
(Nationalisation) Amendment 
Bill: 
Consid (CI.) (XXXI-4-9-73), 

80-83. 
Motion to pass (XXXI-4..9;.73), 

105-08. 
Current strike situation in Railways 

(Dis.) (XXX~-8-73), 380-81. 
Devastation caused by floods in 

variodi parts Of the counliy (CA)t 
(XXX-20-8-73), 256-58. 

Financial Aaistance for Modernisa-
tion of Police Force in . Gu,jarat 
(BAH DIS.) (XX!X-3-8-'l3) .. 
329-33; _,342. 
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~HTA. P. "Y.: contd. 

Flood situ.ation in the COUiltq' (Dis.) 
. (XXXI-3.9.;73). 12'1-21. 

Prime Minister's Award on Narmada 
River Water, lasue (BAH) Dis. 
(XXX-Uh8-'13). 313-17. 

:Re. cornlption charges &Jainat Agro-
Indusbial Corporation of Gujarat 
<XXXI-5-9-73), M. 

lle. Non-circulations of anawers to 
two questions to Press CoiTeepon-
danta (XXXI-31-8-73), 29$, 

Re. Question of Privilege (XXIX-
1-8-73), 250. 

lI4ELKOTE. DR. G. S.: 
D.G. (Andhra Pradesb) Im-"" 
(XXIX~'1-'l3). 286-70. 

Peasant Doctors-Withdrawn (Rea.) 
(XXIX-3-8-'l3). 271-82. 31S-
13. 

MIRCHA, SHRI RAM NIW AS: 
Debczta 

Code of Criminal Proeed'.ll"t. BtU: 
Ccmaid. (postponed) (XXXI.......28-
8-'13). 318-19. (16-8-'73), 23JJ-...47. 
Consid. ct. (XXXI-30..8-73), 248 
-344. 0-9-73). 19-194, (3-8-'13), 
35-119, 178-S9. 

·Comm it tee on Welfare of seheduled 
Caate and Scheduled Tribes: 
Motion f01" eonsUtution of: (XXX 

-13-8-'13}, 242-48. 
:)fISHRA. SHRI BIBRUTI:. 

Benefits of war service to candi-
datesappointed in M.C.n. (XXIX 
-1-8-73), 12~25. 

Police PostiDh in Delhi (XXX-
2.2-8-13), H. 

.1lecruitment in Defence Depart-
ment (XXXl-30-8-13),l68-88. 

Debates 
<:ertGn char,ea .,.m..t a Central 

MmiJter in the 8ep9rt. of ki-
~. Co1:ruDhtee . qf "Uw' Aa-

··lIetribljr <xxxt-2'i-8-'l3), 212. 
·D~.a.(RailwlIfI) 111'73-74: 

General ~ion (XXXl~..a.. 
'13), 2i1..0..20. , . 

Declaration ot preJeDt J.Qk ~ .. 
a eon.utuent ~blJ' aadfmD-

I MI~~S::=~U:D~k) 
I (XXX-17-8-73). 360. 
I Declaration of preaent !.ok Sabha I as Constituent Assembly (Res,) 

(XXXl~I-8-'1S). 2t'1-3ot. J63.-I 68. 

~SHRA. SURI JAGANNATH: 

I 
I 
I 
I 
I 

! 

I 

I 
l 

I 
1 

Acllon taken apiJat lacome-tu· 
Evaders (XXX-17.8-7S). 80. 

Allotment of surplUl lancl to Ex-
. serricemenby State.·(XXJX-
2-8-'13), 76. 

Another Plant for manufacture of 
Heavy Machinery (XXX-g..8-
73). 101, 

Arms aid to PUiJItaD bJ' variotd 
couiltries (XXlX-26.'1-78), 145-
48. 

Bifurcation of Monopolies Commis-
alon (XXXI-2a-&';'13), 82. 

C8Ies of tr8lllfer· of property for 
apparent consideration much be-
low tbe fair market value (XXX 
-17-8-73), 73-79. 

Committee on Publication of Agri-
cultural books and periodieala in 
Hindi and other Regional 1anJu-
ales (XXIX--30-7.73), 142.. 

Committee set up for supply of 
cement and steel for power gene-
rating projects (XXIX-81-7-13), 
1S'l-88~ 

Communal riots in Sad.at Bazar, ~ 
·Delhi (XXIX......u.7-'1J.). 58-61. 

Conference of Chainrlan Of State 
. Electricity Boards· (XXIX-31-7- • 

'13), lBo. . 
eoi:dtructlon otRailway o\''':-~lcI;' 

seS in Bihar State (XXXl-28-8--
73), 151. . 

ConversioD 0.( DaboUm . Air S~ 
. into . an l~t1onal AirPort 

'.. (;tx:x.;.;.lQ..8-'iJ). ria 
... , 

DeQeiop ,.~ ~. of 
Repair. work . ~J.pnnath Tem-
ple (XJJQ-I'I ..... 71), 1'.~ 

. ~, ........ t .the ~ .• of 
AkS.~·~ heW iD 
.J~ It'1.3 oeax"....,zr.,-'1.1). *'-
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loIISHRA, SHRI JAGANNA'l'H: ccmtcl. 
Decline in Output at Jharla-Rani-

ganj Collieries CXXIX--26-7-73), 
U8. 

Delay in implementation of Labour 
Awards by Employers (XXX-
9-8-73), 100. 

Demand for Increase in Prices of 
Cigarettes and Soaps (XXIX-
27-7-73), 9B. 

Disparity in incomes of Punjab and 
Bihar (XXX--8-B-73), 12. 

Dispute over pri::e of Fertlli&era 
imported from East European 
countries (XXIX-3-8-73), 57. 

Enquiry Report on Avro-787 Crash 
at Hyderabad (XXIX-27-7-73), 
118-100. 

Expanaion Of T. V. Industry (XXIX 
3-2.73), 61.62. 

Fifth Plan Proll"amme for expan-
sion of steel Industry (XXIX-
26-7.73), 155. 

Finalisation of Report by JRD Tate 
Committee appointed to re-.. iew 
the functioning of Civil Aviation 
Department (XXX-17.B.73) 79· 
80. ' 

Formation of HOlding Coy. tOr Tex-
tUe Mills taken over by GoVern-
ment (XXX-B.B_73), 81. 

Goods Traffic Handl~ by the Indian 
Railways during April and May, 
1973 (XXX-7.B-73), 5. 

Hunger strike by British. Penput 
holders of Indian Origin at Palam 
Airport (XXIX-2-8-73), 6. 

Import of Jute from abroad coun-
try-wise during 1973-74 (XXX-
10-8-73), IB8. 

Import of Newsprint (XXIX~27-
7-73), 55·56. 

Incrtiase in Import of Fertilisers 
dudng the last two years (XXX 
-6-8-73), 69. 

Increased· Manufacturing of Wagons 
in Public and Private Sector 
(XXX-7-B.73), 78-79. 

Indian Technical aDdEeonomic: 
Cooperatiop ·prolfBJldDe. (XXXI-
30-8-'73), 157-58. . 

• 7 LS-2t. 

l4ISHRA, SHRI JAGANNATB: coRtd. 
India's partiCipation in Aaian Au..-

letics meet at Seoul anc:t Asian 
Wrestling Championships at Ulan 
Bator (XXIX-30-7-73), 95. 

Installation of Fo.undry Forge Plant 
(XXX-9-8-73), 101-02. 

Junk of Steel Scraps lying with 
stockyards (XXX-16-B-73), 119. 

Loans sanctioned by LIe to coope-
rative House Building Societies 
in States (XXX-10-B-73), 188-
92. 

Man days lost in consumer indus-
tries in 1972-73, (XXXI-3O-8-
73), 157. 

Merger of H.E.L.L. with B.B.E.L. 
(XXIX-2-8-73), 144-45. 

JilatioDal Wage Policy (XXIX-2&-
7-73), 156. 

New Power Projects for Bihar 
(XXXI-28-8-73), 149. 

News item Bombay T. V. Standartl 
falls further (XXIX-I-8-73), 111-
32. 

Oft'er from Argentina to meet wheat 
requirements (XXIX-30-7-'lI), 
1M. 

Railways Heading towards deAcit 
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Enquiry into the Loan advanced to 
MIs. Amritsar SUiill' Mills by 
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inflationary Measures (XXX-
10-8-73), 15-16. 
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Agriculture on Development of 
villages and Command· Areal 
(XXX--6-8-73) ,SO-51. 

Sales transactions by PublIc Sector 
Undertakings among themselvel 

. and with Government Depart-
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(XXlX--34-7-'13), ZlJ...-a. 

lDcrease in prices of cer18in petro-
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, temdp companies (JCXX";";11-8-

73), 110-11. 
ClOlUl'e of Coal X. (XXIX-II-

7-71), II. 



MISIlRA. SHRI S. N.-<ontd. 
Commonwealth Prime Ministers' 

Conference (XXIX-2-B_73), S3. 
84. 

Complaints about Irregularities 
committed by C.C.I. <XXIX-3-8-
73), J64. 

Construction work of cochin ship-
yard (XXX-I3-B-73), un. 
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Adoption of 'System Approach' for 
promoting productivity and Em-
ployment as recommended by the 
Bhagwati Committee on Unem-
ployment (XXX-22-B-73), 209. 
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u.t of Scheduled Tr1bea (lawt-
u-,.'II) , n4-15. 
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villages (XXXY"-251-8-73), It1. 

Scheme for rationing of Private 
Cars during Fifth Plan on Lhe 
basis of Professional requirament 
(XXXI-..10-8.73). 71-72. 

Scheme formulated by States being 
looked into by PJannini Couuni.&-



)1001. SHRI siUmnsnw--coDtd. 
aiou. to . provide sOdal. beneIlta to 
the people(lQCO~9-"''73), 1M. 

SeekiJlf: of permission by Puajab 
Government .to feee! pure opium 
to Addicti (XXXI-2~-8-73). 218. 

Setting up of • Committee for Jute 
procurement (XXXI..,..31..8.73), 
203. 

Settinc up of a Task Foree for est-
abllshingNational Setelite system 
(XXIX-l.8.?3). 119-21. 

Shelving of Ret:ommeuciatiODI at 
Banting CommiS!:ion in regard to 
Creation of a Rural Banking 
Framework (XXlX..,..3.8..73), 40. 

Simposium on Youth aDd Unemp-
loyment (XXX-I8-l-n), U. 

Spudding of the Firat Well on the 
Bombay High Struetwe in Ara-
bian Sea (XX!X-H-7-'1J). 123. 

Steel Bank. help inreciucing dela)'. 
in settiDg up projects (x;JCa-
23-8-73), 91-82. 

Spurt in the Naxa1ite activit, in 
And,hra Prade.Ih aDdU. P. 
(XX!X-1-8·73). 119. 

Surve;y of SmaD Scale Industries 
( (XXlX-25-7.7J>. 168-&7. 
'l"ELCO taeing set beck in output of 

Forge, Foundry and General· En-
liDeerinl: (XXXl'-30-8-73) , 68-
81' 

'TinIeIy 8UppIy of I'ec:tilizerand le-
eds to Farmers for Kharif Beason 
UCXXl-27.8-7J) ••. 

Use ofataar Cars in Publie Seetor 
Undertakings (XXIX-27~1-73) 
n-~ . 

Water 10Uing In Hatyana, Punjab 
and Rajasthan (XXX-8-8.73. 73. 

Wi~a1Valby Reserve Bank of 
Esl:istJDc concesaionary Reftnanee 
tmtitlementtl at Bank Rate 
(XXX-l0-8-73l, 81-82, . 

MODY, SHRI PILOO: 

Allotment of Tmported Cars for 
Pl1!'p()':e 01 TOUrism CXXX-l'l. 
8-'13'). 93-94. 

MODI, SHRI ~ntd. 
Allotmenl Of fmported Cars to State 

Governments by SPC (XXX-
1'1-8-'13), 91. 

Coverage ot non.teaebjng stat! of 
Univerlltie. under bldustrial DJa-
pates Ad eXXiX-2-8.;71), 15. 

I)epoBite collected by Maruti Limi-
ted (XXIX-31-7-'13). 12. 

Eft'ect of rising prices of essential 
commodities on nth Plan 
(XXlX-25-7-?3), 11-1'5. 

Exchangeability of Mutilat.ediDe-
fective Notes <XXXI-24.'.73J. 
148. 

Fair representation to MiDorities and 
Harijans hl Railway Jobs (XXIX..... 
24-7.73), 19-81. 

J'irina in villa,., Rampur, Varanasi 
District (UP) in COI1DeCtian with 
Dispute ReJ8l'dinf the land of the 
&~ndary $ChooL (~2-8-
73),39, 

FraUd in Srina,. Branch of the 
State Bank of India (xxX-lo.. 
8-73), 10. 

import at Wheat (XXX-11-9-731, 
21-22. 

Impurities in Common Salt dc!stined 
for Delhi market (XXX..,..30.8. 
'13), 25. 

1ncluaionQf Public ~rlDcluatriea 
in Fifth Plan (XXIX-l .. 8-71l, 
14. 

Manufacture of Cranbhaft Grin.. 
den by Machine Tool Corporation 
.00lDdia (XXXI--23-I-'II), 80. 

:Names Of eountrieI from which 
Steel is to be imported (XXX-
1 ..... n), 8-11. 

PollticaJ stalemate JA Andhra Prad. 
desh (XXIX-D-7-71), 5. 

Proposal to makeJudiclary an All 
India ServiCe . (XXIJt-;..31-1-711, 
e. 

ProVision of Spec:lalWord for em-
plO)'ee. of BBUHospltal (XXX-
20-8-'13). 144, 
R~ of judlea) ComrniQIOn on 

the crash of lndlan AIrJln~ Bolt--
tn. 73 A.ircraft l'lI1s.ht _y, . 19T3 
(XXIX-Z1.7_'I3), 21. --- -- ------ ... ._---- . __ . __ ._.- -.. _-----------_ ... _-



1I0DI, SHRl PILOO-contd. 
SienaJ.len liven ODe i.DcreIDent at 

time of promotion as Assistant 
Station M.asters (XXXI-2S-8-
73), 171. 

Smoke emitted by Buses and M.otor 
vehicles plying in Delhi (XXX-
13-9-73), 11. 

Strength of Railway Signallers and 
their new Pay Scales (XXXI-
28-8-73), 188. 

Training period of Railway signal-
lers (XXXI-28-8-73), 187. 

Visits made by Chairman of the 
S. B. I. to Pondicherry (XXXI-
31-8-73),21. 

Debates 
Abnormal rise in prices of eilisential 

commodities {Adj.M) (XXIX-
23-7-'13), 264, 266. 377-84. 

Approach to the Fifth Plan (M) 
(XXXI-5-9-13), 129-39. 

Certain charges against a Central 
Minister in the Report of Estim-
ates Committee of Bihar Assembly 
(XXXl-27-8-'13), 211-15. 

Continuance of Proclamation in 
respa:t of Andhra Pradesh (Res) 
(XXX~17-8-73), 259--62. I 

Cunoms, Gold (Control) andcen- I 
trill F.xcisol and Salt (Amend. 1\,. 
ment 1 Bill Motion to pass as 
amended (XXIX....z..:8~73), 251, 
258-57, 259, 277, 281, 283. I 

CUrTentstrike situation on the 
Indian Railways (St) (XXIX-3- .• 
8-73), 248. 

D. G. (Orissa) 1973-74, (XXIX-
26-7-73), 230. 

Devastation caused by floods in 
various parts of the country (CA) 
XXX-20-8-73}, 22'1-28. 

Disruption of Railway ServiceS . due 
to Absenteeism by Loco Running 
staff (Adj.M) eXXIX- 3-B-'13}, 
246, 249, 252, 258, 261-82. 

Foreign exchange regulation Bill 
Motion to pass. an amended 

(XXXI-27,.8-73) .319-23. 
Guru Gohind Sit\JIh Medical Col_ 
legt'!. FRridabad; (St) (XXXI-

29.8.73), 246-48. ---_."------_ ... _---
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MODI, SHRI P~ntd. 
Milloo (Amendment) Bill: 
Extension .Of ~ fQrpresentaLion 

of Report Jt' CXXX-16-B-73). 
191-93. 

Netaji National Academy Bill by 
Shri Samar Guha consid. (XXX-
10-8_73), 29i~ 

Ownership of Newspapers and News 
Agencise (Res) (XXIX-3-8-73)r 
328, CXXX-17-873). 292-87. 

Personal Explanation by Mini~ter 
(XXXI-28-B-73), 24a.54, 257, 
259-60, 262. 

Power crisis in Delhi (CA) (XXX-
17-8-73), 203-07. 

PrOPOSal to convert Indian Council 
of Agrkultural Resea.ro::h into a-
Department of the Ministry of 
Agriculture (CA) (XXIX- 1-8-
73). 215. 

Re. Allegej Suppression of Civil 
Uberties in Haryana and West 
Bengal (XXIX-l6-7.Ta), 197-99. 

Re. Demands. of Delhi teachers 
(XXXI-5-9-73); 57. 

Re. Motion for Adjournment (Vio_ 
lation of assurance on take...()ver 
of whole-sale trade . in Rice) 
(XXXI-3-9-73), 8-8. 

Re. Question of Privilage (XXIX-
1-8-73);.uo.:sl, 252, (XXX- 28-
8-73), 241. 

Re. ~lway Can~en in ParliaJ:nent 
House (XXX-:20'_8-73), 264-68. 

Re. Use of Tear Gas on Demonstra-
tions in· Delhi (XXIX..:....30-'1:"73) , 
246. . 

Re. withdrawal of LoCo~en's strike 
(XXX-Is.:8-73), 197-98. 

Recruitment of Minorities for JobJ 
on the. Railways (Dis) (XXIX-
31-7-73), 309-13. 

Report ot the Thi'rd· Central Pay 
. Commission (Dis) (XXX- i6-8-

73)' 352-58. 
ReportedconnivallC!e ot the Police 

in the alleged murder of n··taxi 
driver in Delhi (CA) (XXiX-
2-8-73), 209. 



... 
------------------------~~-------------

MODI, SHRI PD..OO--<oa~. 
Reported c\eStl"Uction of wheat ....sa 

worth one crore of rUpeeS' by the 
National Seed, eerporaUon (CA) 
(XXXI-28-8-73), m,231. 

Reported hundred per cent ineruae 
in the price of nYlon and artifl· 
cia! yarn (CA) <x.xlX..-3O.'l.73>, 
2H--37,242. 

Reported repressive mNsW'81 bJ the 
Aligarb Kwdim Univcaity Alit· 

horities (CA) (XXX-27-7.73), 2211, 
~2, 235-31. 

strike by doctors in Bombay 
(XXXI-27.8..73), ~26. 

Uttar Pradeab State Legislature 
(Delegation of Powers' Bill: 
Consid. (XXX-20..s-73). 308-
10. 

'MOHAMMAD, ISMAIL SURI: 

An'est of General Secretary, Ali 
lnlSia Loc:o-rwminI Staff Auocia. 
lion and other Leader. on North-
~st Frontier Railway (XXJX-
24.'1_73>, 179. 

Arrest of PenoDl due to lootinl of 
abopa of FoodstuftJ (XXIX-a.. 
'I.,S), 209. 

Britannia Enalneerin. Company, 
Titaaarh, Placi!d UDder jUIopa and 
CompanJ (XXXI-IO-"'rI), 111. 

C. B. J. iDVilltiptlOm into ,JPI8uIeof 
steel aUotmenta (XXXY-23..8-'rI), 
4C. 

Demand for probe into lDdex c.'Oftl-
'pilation CXXX-t.8-"I3),'Il. 
,~ of Dodt Sbramilt AIIocia-

tioD, Caleutb (XlCt-la.8-'IS) , 
115--16. 

_e~ of non.avaiJabllity of Yam on 
Bidi Industry CXXIX...-3-8-'13). 
BI-Ie). , 

&x:ploratioD for Oil at BarasDula in 
Tripura CXXX-24-'7-'13), 1S-15. 

GrieVances of BlDplo),1!es in Duda· 
karanya Projed (XXX--l8-8-'rI" 
161: 

Import of Dieeel Loeomotlves durin, 
Fifth Plaa P.nocl (~'1-
'rI,. ITt. 

1II0HAMXAD, ISKAIL ~: CCIOtd.. 
Li.ft.iDI Of loc:kout in Jq ltn,ineer-

iDS Worke, calcutta (XXIx...-2:.8-
'73),.111. 

Lock OUL by National Rubber Com· 
panY, aJocutta. (XXIX-2.8-73), 1_ 

Man-days lost due to Lock-outs ',\0 
Employers in Wet BenpJ. (XXX 
-8-8_7'). 187. 

Memorandum from bridle and Roof 
Workers' Union (XXlX-28-7-71), 
44-45. 

Nationalisation of Jute Industry 
(XXIX-3-8_73). 31.' 

Non·P~yment of Workers' Dues_ 
Goripur Container aDd Closure 
Ltd., Welt Denial (XXX-9.8-73), 
1.47. 

Non-lakin, of skilled workers in 
Carter, Pvoler, Calcutta after its 
takiDl over by Government (XXX 
1-8-73),167. 

ProJress made on MetropOlitan Rail. 
ways for Madru, Calc:\rtta and 
Bombay eXXIX-U-7-'18). 81. 

Recovery of Ineome.tax from O.P.P.I. 
(OrpiUaatlon of Pharmaceutical 

ProciUMrs of India), Bombay. 
(XXXI-24-I-'18), 61. 

Strike bJ Jute worken in Wesl Ben-
tal (XXX-8-~'lJ), .,.,'11. 

Upll'aciation ", of )lurilcipality of 
Bbatpua, Kamarbati, PaihaDti 
ad Amok lI ... ~JCa)yaD,prb. 
(XXX-IO-8-7J), M-IS. 

West BeD,.l Yeav ... in 'Deep Dil-
treu. eXXX-IO-8.'l1), 111-82. 

MOSANTY. SHlU SURl!NDRA: 
Debcdel 

D.S.G. (Orissa) ll73-7. (XXXl-
, 27~.'l'), 336-t0. 
Flood .itWlUon ill the countrY 

(D!&.) CXXXl-28-8-73), 352-53. 
MOHAPATRA, SHRI SHYAMSUN-

DER: 
Ch~ on private or,ani!!atlon for 

clistdbution of im'portedt'aw 
material (XXXl--K-8-'1I) ,124. 



MORAPATRA. smu SHYAM SUN_ 
DJIR:-contd. 
Closing of Forward ~r/U!t-Tmde' 

in Agri,",ultu\'al CommoditieL 
(XXX-17-8-73), 153. 

Employees. of Pl'OOl and experi-
mental Defence Installation at 
Balasore (XXX-16-S-73), 146-47. 

Enquiry into Distribution of Glov!:s 
and Betal-Nuts imPOrted by 
STC. (XXXI-24.8-78>, 125. 

Giving of Sole Distributorship of 
Imported Raw Materials to pri-
vate Organisations. (XXXI-
24-8-73), 125. 

Incidence of sen'ice margins I)f 
STC, MMTC a nd distributors on 
o~eral1 release prices of import· 
ed raw materials. (XXXI-24-8-
'13>, 123. 

Increase in Pl'oduction of Rourkela 
Steel Pl.:u1t during 1972-73 (XXX 
16-8-73), 147-48. . 

Inquiry into violation of Foreign 
Exchange rules by Shri Kalyan 
Kumar Buu. (XXX-22-8-73). 
1M. 

lJllue Of Orders by Bureau of Pub-
Ue Enterprises for AbsorptiOn of 
J)eputationist in Public Sector 
Undertakings. (XXXI-24-1l-74). 
126. 

Set P.recedure Followed by Prh'llte 
Organilations for Distributing 
lCSl'e Imported Materuils (XXXI 
-11..8-':3), 31-32. 

DelH&tft 

CokiDI IIDd No.n..cokinc coal mines 
(NaUonalisation) Amendment 
BlU: Consid. CI. (XXXI-4-9_73). 
8'( ••. 

CoIltinuance o! Proclamation in 
respect of Orissa (Res.) (XXX-
22-8-13). 2.7-52. 

D.G. (Orissa) 1973-'14 (XXIX-
26-'1-73), 232--37. 

D.S.G. (Orissa) 11173-74 (XXXI-
2'1-8-'13) • 348--51. 

Fixation 01 Maximum Amount of 
Lou for Orissa State Electricity 
&vel (Rea.) < XXX-22-8-73) , 
l00-0I. 

." ----
MOHAPATRA, SlIRl SHYAM SUN-
I)~:-contd. . 
FlOOd situation in the country 

(Dis.) (XXX-39-73), 154-55. 
.Foreign Exchange Regulation Bill 

consid. as \'eported by J. C. 
tXXXI-27-B-73), 252-57. 

MOHSIN, SHRI F. H.: 
Debates 

Constitution (Amendment) Bill-
Negatived (Substitution of arti-
cle 335) b}' Shri Dhanciapani eon-
sid. (XXIX-27-7-73), 306-21, 
324. 

Incidents near Shardhanand Col-
lege, Delhi (St) (XXXI-S-9-'131, 
36. 

Mysore State (AltJeration of) name 
Bill (XXlX-30-7-73), 263-65. 

MUHAMMED KHUDA BUKSH, 
SHRI 
Deterioration in Punctualitv of 

Trains (XXXI-28-8-73). 24. 
Press Reports regarding Iran's 

readiness to help Pakistan against 
India (XXIX-2B-7_73), 17. 

Proposal to attract iWeign Tourists 
to Santiniketan and Bellur Kalb 
in Welt Bengal (XXIX-3-8-73), 
15. 

MUHAJOiED SHERIFF. SBRl 
Amount Ukel)' to be sPeDt by 

IDcIia in Leipzig Fair (XXX-
IT-8-1I). 104-05. 

Award of T8ID8l' Patraa (XXXI-
21.8.'11), 230. 

Central Legi6l&tion concerning the 
Safety of wo:r'k\!!rs in building 
industry' (JOOU-27...8-73). 103. 

Cm.&ire ofHiDd C)q:lea Limited 
Bombay (XXXI-29-8..73), 1M. 

Committee constituted to enaure 
prompt implementation of Be-
oornmendationa by Courts and 
Committees of Inquiry on Ail' 
Crashes (XXXI.,-2f.-8-73). Itt. 

Creation of new jobs by Nationali-
sed Banks (XXXI-Sl-IS-'13), 
157. 

Cur~ imposed on Travel between 
Bangladesh and Iadia (XXXI-
S()..'-7S). 122-23. ----------- _._-----



MUHAMMED SHJ:lUFF, SHlU-
~ntd. 

Dredger fOr Beypore Port (XXXI-
27...8-73). 42. 

Enquiry into the Disaster Of Planes 
of Hlssar Flying Club on 
14-2-13), (XXX-17-8-13), 104. 

Expanaion of coal mines Surin, 
Fifth Plan (XXX-16-8-73), 73. 

Expulsion of P. T .1. man by 
Nepal Government (XXX-
&-8-73), U-44. 

Facilities to Youngmen fOr IIIdtin, 
up induatries (XXXI-D-8-73), 
121. 

.Fighter Plane deal With U.K. 
<XXXI-23-8-73), 13-15. 

Jnatnu:tion 10 Car ProduciDI Units 
to Exercise price discipline to 
ensure price stabilhy <XXXI-
3G-8-73l, 39-40. 

Lock.out in Pulp division of Gwa-
lior Rayon Mavoor (XXXI-
23..:8-'13 ), 71-72. 

Lock Qut in mer Unit, Hyderabad 
(XXXI-30-B-71);':5-78. 

Measures uainst ~yeea for 
default in depositing Or X.P.F. 
dues of workera CXXX-11-8-
73), 31.;32. '1' 

~orandurP sUbmitted to ,Lt. 
Governor. Delhi OIl' AJrIliln of 
D~!hi Schools TeacherS Coope-
rat!.ve u..u.e Building ,Seclety 
Umited (XXX-20-8-13), 78-
79. 

New. item reo "l'ake dru,. aad 
beauty aida" appftrin, ill ,the 
"Hindustan Times" (XXX ..... 
18-8-13), 3a-M. ,. 

Preparation of eo..operrrtige Pr0-
jects by Sta_ to help tile jobless 
persons (XXX-22-8..'I3), M-
es. 

Propoaal to inmalIe price of wheat 
10t eomin, year (.XXX-20-a..'I3), 
l-.,;t2. ' 

PI rwision of Scooter.cycle sheela in 
Allhoka Niketan (Narama) Plats 
for Low JDeOme Group CXXXI-
27.8-73), 104. 

MUHAMMED SHDIJ'F, SBBt-
contd. 
Refol'lftl in Taxation aystem lUI-

J(!Sted b,. MiDJatry of Heavy In-
dustry (XXXI-24-B-'13), 181. 

Setting up Moonlit Garden cloIIe 
to Taj at Agra <XXX-2G-8-13), 
79. 

Steps to wipe out Losses incurred 
by Neyveli Lignite Corporatioa 
(JCK:Kl--23-8-73), 69-70. 

Supply of Generators by Heavy 
Electrical Industry to Bulgaria 
(XXX-I7-8.73), 105-06. 

Trade Agreements with East Afri-
can countries (XXXI--2t-8.'l3), 
77. 

White-washing of Type nquarten 
in D.I.Z. Area. New Delhi du.riJt8 
Rainy Season (XXXJ-27-8-'13), 
104, ' 

MUKERJEE. SHRI B.N. 
Additional foreiin exchange to be 

spent on import oferude' oil 
UOaX--3I-'I-73). 73-''-

Agreement with Iran and Saudi 
Arabia 10r Import; of CrUde on 
(XXIX-24-7.'T3), 127. 

AUeptlon about non-availability 
of' SeniOr 'Attport om... at 
Palam Airport (XXIX-27 ..... 73). 
106-01. 

ADieDdment to M.B.P.T, Ad 
(XXIX-24-" .. 7~), lB. 

Archaeololieal excavation (XXX-
13-8..73), 128-11, 

CeQtral AlSlstaDC'fI ,to West ,BeDpl 
.tDrcreatm. emPlOYment CXXX-
,22-8-73), 171. 

Changes in the Structure and Func-
tioning of Higher JUdiciarJ' 
(XXX-7-8-73), 155-56. 

Contribution of CSIR Laboiatol'l.. 
in Industrial Reaearch and De-
ftlopment. CXXIX-25-7-13). 
ar-eo. 

Diplomatic Recognition to PRG CIl 
South Vietnam <XXIX-
2-8..'73). 2015 • 

Fifth PiAn Proposals for atePPiDI 
Up productIOn in automobile Ia-
dustry (XXX-9-8-73), 81. ' 



.1IUKERJ1lE, SHBI H. N .-c:ofttd. 
l'inaUaation of Fifth Plan propo-

aala for expansion of All India 
Radio Network (XXXI-29-8.73), 
116. 

Findings and Recommendationa of 
Court of Inquiry into ndian Air-
lines Fokker Crash near Palam in 
Au,ust. 1972. (XXIX-.27-7-73), 
150-51. 

Foreign Aid for Fifth Plan <XXX-
8-8-73), 206. 

Guideline, for decidiD, National 
Awards for Film. <XXXI-
29-8-73), 72. 

Implementation of Tri-Partile Ac-
cord in Sikkim (XXIX-
26-'1-'13), 140. 

Import of Equipment for Calcutta 
Tube Railway (XXX-7-7-74), 
156.57. 

Improvement in plan implemen-
tation Machinery (XXX-
22-8-73), 170-71. 

Increase in price of Crude oil 
agre:!d to by Western Oil Com_ 
panies (XXIX-24-7-73), 126. 

Indo U.S. Relations (XXXI-
23-8-73), 82-83. 

International conferenCe on law of 
the sea to be held in Chile 
<XXX-16-8-73), 127-28. 

Investigation into charges alainst 
Directors of Indian ~press 
Group of Companiea (XXIX-
24-7.73), 124. . 

Joint efforts with sOuth East Asian 
Countries to keep Ocean as Zone 
of Peace (XXX-16-8-'13), 128-
29. 

Loans advanced to Film Producers 
by IMPEC (XXIX-.2'_7.·73). 
61-62. 

Neglect of North-Eastern States 
in regard to Advances by Nat-
ionalised Banks (XXIX-
27-7-73), 150. . 

Opening of Branches of .Banks in 
Eastern Regions (XXXI-
24-8-73), 182. 

KUKERJEE, SHRI H. N .-contd. 
Pak decision to move I.C.A.O. 

asainst Indian ban on Pak over-
lights C"XXIX-.26-7-73), 58. 

PrOPOsal from Burmah Oil for sel-
ling it, share in Oil India to Gov-
ernment (XXIX--31.7.73), 32. 

PropoaaJ. to give Aid for Economic 
Beeonstruction of North Vietnam 
(XXlX-26-7-73), 138-39. 

Proposala to move security CoWl-
cil for control over Areas Sup-
plies to South Africa (XXIX-
26-7-73), 139-40. 

Proposed U.N. Team to take over 
Administration of Nambia 
(XXXI-23-8-73), 81-84. 

Portuguese Atrocities in Mozam-
bique (XXX-9-8-73>, 8B. 

Reduction in Expenditure on diplo-
II11ltic Missions Abroad (XXXI-
23-8-'11), 84. 

Review of _Policy with regard to 
investment in Fertilizer Industry 
(XXIX-.24-7-73), 126. 

Standard of sports and Gamel 
eXXX--13-8-73), 127-28. 

Suggestions to JCI to increase the 
support price of Assam Bottom 
variety of Jute in Calcutta. 
eXXXI-24-B-73), 162. 

Surveillance Radar at Palam Air-
port rendered idle before Air-
crash of Boeing-737 on 31-5-73), 

151. 

Theft of Idols and Antiques 
eXXX-13-B-73), 131--34. 

Third Wage Board and Interim 
Relief for working Journalists 
(XXIX-26-7-73), 52-55. 

Alleged Infringement of M.P's 
right of Free Movement <xnt-
28-8-73), 270. 

Certain charges against a Central 
Minister in the Report of JDsti-
mates Committee of Bihar M-
sembly (XXXI-27-B-'13), 208-
09, 21 •. --_._---.------~----



JITJlICERJD. SBBJ R. N.~ 
customs.. Gold (COIIUol) .8ntI Cen-

tral .Ezci.Iee and Salt (AmencL· 
JQent}BlU: 
Motion to .... as . allDeuded 

(XXlX-2-a.'13), aoo-oa. 
Disruption of Railway Services due 

to Absenteeism by Loeo BUD-
Ding atatr. (Adj. 14) (XXIX-
3-8-73), 250-51. 

Foreign exchanae reeuIatiOn ,Bill 
MotioD to pea, as. amended 
(XXXI-27-8-78), 311-17. 

Netaji National Academy B1l1 by 
Shri Samar Guba eonsid. 
(XXX"-;"10-a.:.'73), 281~7. 

Non-circulation OIAuwer. io two 
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by the National Seeds Corpora-
tion (CA) (XXXJ--2I-a.73), 
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AJitatfOn bJ·llmployen for Belter 

Conditions of Service In Natio. 
nal Productivity Council 
(XXIX--Z-l-73) , lee. 
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way) (XXX-7-B-73), 119-20. 

Revision ot Third Pay C0mmis-
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(XXXI-31-B-73), 244-5B~ 
Code of Criminal Proc:edure Bill: 

Consid Postponed (XXXI-
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Be cUrrent strike sit1IatioD _ 

Railways (XXX-4-8-73), 281-82;· 

MUKHlI:RJEE. SURI SAROJ: 

Activities of Foreign Missionaries 
in Assam (XXIX-1-8_73), 10. 
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61-63. 

Commissioning of US Base in 
Indian Ocean near Ceylon 
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73). 85. 

Pro&ts in Textile )fills taken over 
by Govemmeat. 1;(XXX--21.8-
13). 81-82. 

Recommendations of the N.:M. 
Chatterji Committee RepDl't reo 
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eXxtX-l.8-13). 50. 
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jects (XX!X-J-I-'73). 81-84. 
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sita Joana and advances etc. 
(XXV1I~-8-'lJ). 101. 

Terms of referenee of DhaJvan 
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Department of the lrfinistry of 
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(XXIX-I-8-'l3), 23. 

-------------------------
NAlK, SHlU B. V.: eon&d. 

Growth Rate of natklDaIiNd aDd 
BOD-natiODalised 'Ballta CXXXJ-
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D.S-G. (RallW87B> Itm-T4: Geeral 
~ (XXXI-ZLLTI), .... •• 

Delay ill the e~ of tbe a.. 
...... ProJect (DIL) CXDI-
11-8-73), 118-11. 

Detaioraq ~ CODCIitiGall 
ill KetIlla (HAJI DU.) CXXxl-
t'7-I-,,), 3t'7. 

roreip 'Cqh ............. BIll: 
~ .. npGIf.ed _ J. C. 
(XXXI-2'7-L'13), 2'1O-7Z. 

JDdiaD ~ Um" .... ) am: 
c:a..s. {DX-7-8-7I, --
301. ' ---

~ State (AlteratIcMI of) .... 

CoI'IIi4. CXXIX--300 '.'13). ...... 
71. 

~n to pUS, .. 8JlJebded 
(XXlx-ao-"l-lI), al.at. 

NAlK, SOX B. V.-CCJftCd; 
PaJmtQl of Bonus (Ameadmept) BUi: .. ... 

Coaudd. (lCCa__.a.lI) , 108-
10. 

Proclamation In nlatfOa to Uttar 
Phdesh (Ra) (XXX-,.;a..TI), 
31 •• 

!Ce. AcquJsltion Of lua4 for letting 
up • factory in JtanWeka (XXXI 
--6-9-'11), 52-53. 

NAIll, SBIU N. S'RI'ZEAlft'AN: 
CriIia iD Aralam State I'arm, lterala 

(XXXI-a.8-'73), M. 
Import Of Fish1n, Traven <XXIX-

3-8-73), 37 -lI8 . 
lDland w.ter transport durinl Fifth 

Plan (XXX--8-8-'l3). 'D. 
Strike Threat in Bombay Port 

(XXX-13.8-'I1). 58-119. 
Debate. 

Payment of Bonua (Amendment) 
Bill: 
Could. (XXXI-D-B-'IS). K'I-60. 

Report of the Accident to Indian 
AtrUntis &oem, on 31st IrQ. lWi3 
(D!s.) CXXX-t.;a..'II), JU.-I6. 

NARJ:NDBA SINGH. SH1U: 

ApetmeDt by Delhi IIilk SCheme 
1ritIl Private Owned Dairiea for 
lUPPly of Cream (XXX-ao-a..TJ), 
W . 

AJreement with Iran and Saudi 
Arabia for Import of Crude Oil 
(xxrx~7.TI). 117. 

CompIaiDta qainst the worldDa of 
AlDIS .. oe:ber Government 
aad 00nrDment IUbIidized 
Ilaapltala in Delhi (XXlX-
11-7-73), 141. 

DeIcriptioft ill StatlmilDt'. Year 
Book 1172-'11 about 'lDdia 
lut.erin~ into • It.te of war with 
Pakista~' (XXlX-i .... 'I8), w. 

DeveloJaJunt 01 NucJur WeapaM 
~ Defeaceof the eoWlbJ' <XXIX 
-2-1-13), sa. 

IDdIan Airliaa I"UIbt8 to ADdamaa 
·'riaBunua (XXIX-a..a..71). 111-

D. ----------------------.--------------



NARENDBA SINGH, SHRI-eontd. 
Loaas fl'OID 'World BalIk mlni"-

tion Projects in India (UIX-
27-'1-73), 31..32-

Multiple eroppin, aDd BWh-¥ieId-
, iDg Varieties Prop-amme (XXIX 

-30-7_73), 1'1. 
Ne,otiation with Soviet Union for 

Drilling Riga and Geopb)osical 
equipment (XXX-7-8-'13), 199. 

Pakistan's response to Joint Indo-
Bangladesh Offer (XXIX-26-7-
73), 38-39. 

Pi!fering of Goods 110m BailWBYS 
in Collusion with a Section of 
Railway staft'<XXX-7-B-'lS), 186-
97. 

Plan to regulate admission in Colle_ 
ge~ with a view to link it with 
Employment Opportunities (XX-
IX-25-7.73),3B. 

Plantation of Kair Forests to attract 
rainfall (XXIX-30-7-'13), 165. 

Promotion and absorption of Rail-
way Signallers a8 Wireless Ope-
rators <XXXI-28-8-73), 187. 

Proposal for Zero Tarift in Five 
Years On Jute Exports to EEC. 
(XXIX-27-7-73), 74. 

Proposed Change in the System of 
Accounting Classification (XXIX 
-27-7-73), 73-74, 

Report of Export Committee on 
Unemployment (XXIX-26-7_73), 
86-8'1. 

Request from Thai Government to 
increase the Landing Righb of 
International Flag carriers of the 
two countries (XXIX--3-8-73), 
87. 

Revival of National Integration 
Council (XXIX-25-7-73), 78. 

Selection for Austrian Government 
Scholarshipa (XXX-20-B-73), 46-
47. 

SeWn, up of a Refinery in Collabo-
ration with Saudi· Arabia (XXIX 
-24-'r.73), Uts. 

NARENDRA SINGH, SHRI-«IDtd. 
Settiili up 01 Central AgeDCJ' for 

Power Generation aDd m.trlbu-
tion (XXIX-31-7-73), 35-38. 

Setting up of National ComaIiIIion 
on J:Imp1oyment and lIIanpower 
Planning (XXIX-26-7.;.73), 86. 

Strength of Railway Signallers and 
their new Pay Scales CXXXI-
28-8-'13), 188. 

Strength of Telegraph peons and 
their Channel of promotion 
(XXXI.....2B-8.73). 188. 

Study condw:ted by the Central 
Public Health 'Engineering Re-
search Institute regarding Water 
Treatment plants (XXIX-23-7-
73), 196. 

Study made in regard to Baiaing Gf 
Bank Rate and its elfect on 
production and Productivity 
(XXIX-3-8_ '13), 204-05. 

Tractorisation of Fallow Agricul-
tural land (XXX-20-8-73) , 201. 

Training period of Railway 8igDal-
lers (XXXI-28-B-'13>, 187. 

UNICEF and Foreign Aid for Drink-
ing Water Programme (XXIX-
23-7-73), 194. 

Withdrawal by Canada from Inter-
national Commission for Control 
and Supervision in Vietnam 
(XXIX-26-7-73), 87-BB. 

World Supply Position of Wheat 
and Steps taken to procure the 
Balance requirement of wheat 
(XXIX-23..7-73), 194. 

Agricultural Refinance corporation 
(Amendment Bill): 
Consid. (XXX-IO-B.73), 239-
41. 

Delay in the clearance of the Ban-
sagar Project (Dis.) (XXXI-31-
B-73>, 381-82. 

NAYAK. SHRI BAICSI: 
Achievement of Target of Produc-

tion Of Rourkela Steel Plant 
(XXIX-26-7-73), 188-8'. 

Ban on Exhibition ot the Film "Yeh 
GuIistan Hamara" (XXIX-25-7-
73), 30-31. 



NAY AK. SHRI BAKSHI---contd. 
Collaboration arranpment by 5.T.C. 

with pharmaceutic8l eompNdeII 
(X:XUC~8-13', 108. 

DefeI:tift Telepbonea of 6B Ex-
ebaDae in Delhi (XXIX-25-7-
'13) ••. 

DiIIolutioa of Children I'Um. Sociel7, 
Delhi aDd EDq~ into itt work-
ina (XXIX-l-8-'1I). 88.88. 

ExamiDatioll of tbe ~bUlty of 
Soviet A1ded Projec:ta in Orilla 
(XXX-e-B-'78), la-M. 

Go .low move by Telqrapb wor-
keq of CoT.O. New DeW (XXX-
8-8-71). 183. 

Increased in Price of Vaaaspati 
(XXIX--3()"7-73), lIt. 

Lawleasneu in BhUai Steel Project 
(XXX-l6-8-'13). 1'13. 

l!IIemormdum CODtaiDin, aUeption 
apiut the Chief MlnWter of 
Har7ana submitted to tbLCeDtral 
Government (XXXI-29-B-'13). 
133. 

Non-deJiveJ:Y Of Letters by PostmeD 
in De1lt.i (XXlX-I-8-'13). 41-"" 

?re-examination \rainin, centres iD 
States to eoaeb Sehedlllect CUte 
and Sebeduled Tribe eanctidatea 
appeariDl in Competitive Exami-
nations (JtXX.-22..8-73), 37. 

Price of Milo pwehaled from USA 
(XXX-4-8-73). 200..201. 

Produetion of Pualpe aDd Compr... 
lOr'll in PubUc Sector (XXX-
9-8-73). 18%. 

Beport of the lIa,istrial Enquiry 
into the caU8es of Sbahdara ctia-
turbancea (XXJX-25-7-73). 88. 

Revision Of Sugarcane Price (XXIX 
-23-7-73), III. 

Safdal'jana Airport mu.takeo for 
Palam Airport by the crew of 
Japanfte Airliner D.C.-I. (XXX 
-17-8-71>. 2'1. 

NAYAK. SHRI BAXSm--4:ODtd. 
Set Back to Jnl'lUltrial ProduetioD 

Due to Sbortate of Coal (xxx-
"""'13). 1M. 

Short supply Of cemeDt lWponsi-
ble tol' IlowinI down buildinl 
aetiYiti.. ill the eampallJ (XXIX 
-1-6-73). lQS..M. 

SutpatiOD from Weat Bengal 
Goftrnment to amend the 
Kaiut.enaDce of Internal Sacurity 
Act in th& liabt of Supreme 
Coun Judplent (XXXl--29-8-
'13), 132. 

Use of an. Roots aDd Seeds .. 
food by people of SuDderbaDa, 
West Beta} (XXX-II-I-'13) 40-
tl. ' 

D.s.G. (Oriasa> 19'11-74 (XXXI-
27-8-73), 331-32; (28-8.73), 286-
88. 

NAYAR. SHRD4A.TI SHAXUNTALA: 

Repreee.ntatlon submitted by the 
Welfare Auociation Of DDA 
(MIG) flats in RajoUri Garden, 
New Delhi (XXX-20~-73). 22().. 
21. 

NEGI, SHRT PRATAP SINGH: 

Home Delivery of Milk by Delhi 
Milk Scheme (XXX-20.L73). 
12-18. 

Railway SignaUen perfonnlnl 
dutiel of other cateJOriel of Itaft 
in addition to their own <xxxt-
28-8-'11), 111. 

NDlBALKAR, SBRI: 

Allocation of aleel to Mabarubtra 
for lrrJpUOIl power and. hydel 
proJec:ta (XXXI-23-8-73). 21. 

Cbangea in lite of x.ayamwacli Dam 
Project in Kolbapur Diatriet. 
Mabarubtra (XXIX--24-7-'13) 
1M. • 

Chance of ai1e of Warana Irritation 
Project from Ku.c:h.aOll (XXlX-
U-1.73), 1.{8. 

rm4tn,. on a world·wide climate 
~ (XXIX-47.7.'II), M-U. 



tflmUL HASAN, PROP. 8.: 
~ 

Reportedrepreuive lIleatl1lft!l by 
the AIiIarh Muslim VDlnnlty 

Authorltles (CA) (XXIX-27-7-
'73), 224-'25; 232-38, 211-48. 

'0' 
OllAON, smu "ltAItT1X: 

Departure of H.E-C. Ranc:hi from 
C.H.S. Rules regarding pay and 
promeUonal poliey <XXX-IS-8-
73), 71. 

lC:rpansion "Of foreign managed 
Automobile TJre IndUiltry (XXIX 
-1..8-73), 23-11. 

Strike by Electrical Engineers in 
U.P. (XXXI-H-8-73), M--39. 

Debates 
Approach to the Fifth Plan (M) 

(XJCXI-5-9-7!,. 114-20. 
Customs, Gold (Control) and Cen-

tral Excises and 'Salt (Amend-
ment) BUl: 
Motion to pass as amended 
(XXIX-2-8-73). 303-IM. 

Personal explanation by the Minis-
ter (XXXI-28-1I-73), 263. 

"Recruitment of Minorities for jobs 
on the Railways CDis.) (XXIX-
31-7-73>, 3041-44. .-

~e1JlOrt 0 the Third Central Pay 
CommiSSion. (Dis.) <XXX-IS-II-
73)., 277-81. 

R~ported atrocities on Harijans in 
various parts of the country (Dis.) 
(XXXI-23-8-73), 341-45. 

'P' 
PAl. SHIU T. A: 

Debates 
Coking and Non-Cokln8 Coal Mine" 

(Nationalisation) Amendment 
Bfll: 

1:onsid. (XXXI-3-9-73), 189-90. 
<ColltJid. (el) (XXXI-4-9-73), 

83-93, 180. 
Motion to pass (XXXI-4-9-73), 
108. 

Effect of Poor condition of Coke 
Oven Batteries of Production in 

471 

PAI,SHRI T. A.--ccmU. 
Durppur Steel Plant (HAH 
Db.) (XXX-8-8-73), 401-{)6. 

PAINULl, smu PABIPOOftNA-
NAND: 
~uiring agricultural and of 

Cbamoli and Garbwal~ DIst:ridI 
for Defence (XXIX-26-7-73), 
1M. 

Activities of a CluMtian llialicmary 
(XXX-8-8-73); a::es. 

~nstruction of Tehri Dam. JD Uttar 
Pradelh (JCaX.,;.;;31-T-'73), 185. 

~ation of a separate IrfiJUstry of 
Oil Exploration (XXX-7-8-73), 
16. 
~ Delivery &yBtem in various 

parts of U.P. (XXIX-l-8-73>, 
153. 

\.Be"'velopment Blocks and Special 
Area Projects hi U'p. (XXIX-
25-7-73), 113. 

\6tension of Railway line from 
Rishikesh to Muniki Reti in Uttar 
Pradesh and IntroduCtion of more 
trains between Hardwar and 
RishikeBh (XXIX-Sl-'1_73>, 166. 

,foced conversion to ehristinity by 
management of Wimberg Allen 
School, Mussoorie (XXX-B-B-
73), 62 . 

'-t!relusion of P0l¥androUII people of 
certain Districts of Garbwal 
(U . P.) in the list of SchedulE"'! 

Tribes (XXIX-25-7-73 > , 114. 
\)IrEIusion of Public Sector iJidustries 

in Fifth Plan (XXIX-1.8-73), IS. 
~ces of brutal murders and 

social boycott of Harijans by 
Caste Hindus in various States 
(XXIX--2S-7-'1S> , 113.14. 

Manufacture of triple Super-Phos-
phate b7 Hindustan Copper Cor-
poration at ita Xhettri Project 
(XXXI--Z4-8-73 > , 12-

\ftes& Reports regurding Iran's 
readinetlll to help Pakistan against 
India) (XXIX-~)-~.7~'- 17-18. 

1,))I'0perty left by Indians in Tibet 
during Chinese War (XXX-l~_" 
8-73), 52. 



~ 
PAlNULl .. ··aou ".PAJll1ll!Gt)BN,A;. PANDA, SllRI 0, K.~ . .iI';C.~ 
.~. Formation of MWi on CorporatiIDD 

-', '-~o , (~" .. 7S)t 188;. 
J"Jood ~ ill _~ <_>:to\ll1:li' riIt in ·Prices· of erude oil 

(XXXl-28-8-'lJ), 370-72. . 'auowecJ to fom.n on 'COD:lpuliea 
'1IiDea (AmeadmeDU SUI: (XXXJ~"""73), 38-It. 
~OIlor . time for presentation Fraud in 8rin...,. Branch Of the 
'of ··RePort afJ.c., (XXX- State Bank at India (XXX~O+, 

16-8-73), 194. ,. 'm, 8-13. ' ,. 
ProclamMioa ill relalion to Uttar l'reab. orela: lot' lrJdjp ,oocr. from 

PradeslJ"(BU.) . (~n), SiDppore CXXIX~'13), 81-84. 
385-89. Head-on COllision betWeen LA.. 

PANDA, SHBI'D. "It;: .~;ag 73.7. and &All' C.aDberra 
~1i1ation of·etoc:kI, of Jute n81'rOwlJ'avt!l1.ed 111 Xhaiunbo 

Goods with the Jute II.tlJa (XXXI Air Space 0, 26f:h . J~,. It'13 
-31_8-'73), 37-38. (XXXl-Z4-8-'l3>, 4L 

Acraement with Bhant ,Gold Field 1nIIpiementatlon cit recommendatiOas 
Kola. re. 1I1ning Work at Ktlli,. on FUm Censorship (XXIX-I-8-
han. Mine of Khetri COpPer Pro_ '13), 187. ' 
ject <XXXl-30-8>-73), 145-46. lodia'scotton ,deal w1tJi Sudan 

AJIotIneDt Of additioDal 1orei&D ex- (XXlX-Z7_7.73), 10. 
chaD,e for theimpc;rt Of woollen Irrigation "Power SChemes iD 
.rq's (XXXI-24-8-73), 101. on .. (XXXl-28-8-13), 142. 

Amount of uninvested 1IIODe1 lyln' 
insl&lJ)l!Me in the depOIIitaciecn:lnt8 NeW. Item; "Tbouaandsof Mica. 
of W.C. (XXIX"-3.L73). 6-:-12. Workers laid oft. JOrrrC 'Mess-

Availability of inputs, fUm as Coal, Up" (XXX-l6-8-13), 15-19. 
Iron ore. Manganese Ore required Nickel Plant 1M 0riII8a exxx-
fOr steel Plants (XXlX-2-8-73) , 8-8~'13), 118. 
45:.48. 

Award of contract of work of Palt participation in CPTo meet-
Chandmari Mine by HindUltan in, at Teheran {XXIX-28-'l-73}. 
Copper, Ltd, eXXXI~o-8-'13), 77. 
175. Production and Demand of Copper 

B\IIIIS for colle,e studen~ and in next Five Years eXX'JQ-36-
HijaekinJ of 1m .. by them in 8-73), 128-27. 
Delhi eXXX-zo-a-1a>," 211-16. 

Capacity utilliled in PubUc Sector Production and movemeat Of Steel 
Unita (~73), 181-62. hit by Inadequate supply of 

Coal price rile due 10 ~. fret.Ibt coal and walOO. (xxtx~~ 
charg.. eXXX-16-8-'13), 88. 73), 78-7'1. . 

Consumer indua\rM1 ia Puhlk See- Proftta and LoeIes of Public sec-
tor (XXJX-l.7.73), 18'L.88. UIHIertakinP 1ft Oriaa (XXXt-

Demand and· produetion of ZiDe in 24-8-73), 74. 
!be Country (XXXl-30-8-'13). PrcJfre81 made by Lead PI'oje:Ct at 
~nd for appointment Of . Yici- Saqipali in Slmdarprh Dittrict 

lanCe authority to cheek abUse of (XXX-l!:"8.'3), 1 ..... 1. 
JIHUdal authorlt.'7 by Hlp Court Proposal forl'lJDdDitmeetitll be-
JUd ... (XXX-'l~13). ...... tween Prime M1niIter of ln$Jl. 

1'IIb. pro4uetiOn of West BeDPl .a4Uld; PnItdeftt « P&tiIte (XX'JX 
0riaIa <XXD:-30-7.71} 35. -2-&.,.,; 'i"a. . --------- ---------------------



PANDA. DRI D~ K~:'" 
Pur~~ o~ -.r-!lbip .frIJm USSR 

(X'XlX'-:-~B-'13);' 91;~' ' , 
BoB.I. ~ 'to '&iimi~ Frauds 

on Banks (XXIX-3-8-7~). 84-85. 
Revision of 'l'ra4e Policy wita 

Socialist countri~ (XXIX--=3-B-
73),82. 

Rules laid' down" far Promotion of 
Pilots 88 c~ck pilots, instFu~s 
aDd examiners, (XXlX-27-7-73), 
148-49. 

Scheme to encourage Indian Scien-
tists and Techn910Sists to ~ 
from abroad' (XXIX-25-'1-78), 
121..22. 

Setting up of U.s. Naval and Air-
·force servicing Station iII- Diego 
Garcia Island (XXIX-28-7-'13), 
33. 

Setting up Of T. V. Productiim Cen-
tres in Bombay, Madraa. Calcutta 
and Delhi (XXIX-1-8-73). 187. 

Supply of cotton textiles under the 
Indo Soviet Cotton Conversion 
Deal (XXIX-3-8-78), 82-83. 

Talks with USSR for cooperation 
in designing and developing 
sophisticated Military equipm'<'!nts 
in India (XXIX-2-{l.73l, 90-91. 

Tele-communication Development 
during Fifth Plan, period '(XXX 
-8-8-73), 118-19. 

"Term Infuranee" scheme for army 
personnel (XXX-9-8-73), oW. 

Tlghtf'ning of Refinance facilities to 
Bania (XXX-IO_8-73), 191-92. 

Uniform legisl&tion for Central 
Univenities (XXX-20"-S-731, 178 
-79. 

Work on Pay Bill of Workmen and 
Officers of Khetri Copper Pro,ject 
done by Computer (XXXX-3O-8-
73), 1"-75. 

Continuance of proclamation in 
J'8))eCt. of Orissa (Res.) (XXX-
20-8-73), 376-81. 

D.G. (OriI(aal, 1973-'4 (XXIX-
25-7~73), lI7-18, 330--35, 26-
7-'13)" 272..73, 2'15. 

4 

PANDA,' S!Dtt 6. 'K.--contd. 
Fixation . of Maximum Amoufii of 

, . ~ for Ori:isa state·· E1eetriclt»' 
Board' (RtS~) (XXX~':'8-73). 
2ge...;aOO; , 

Orissa Appropriation (~o. 2) Bih, 
1978. 
Consid. (XXIX-26-7-7t); 2M. 

Re~ thirty p~t Cf'nt cut in, 
newsprint quota (CA) (XXIX-
25-7-73), -226-28. . ., 

PANDEY, SHRI DAMODAR: 

Eftorts. zrulde to maximise coal fro-
ductiOn and streamline its distri_ 
buti~n CXXIX-26-7 -73) ,8. 

Fifth Five Year Plan Investment-
for D1i!velopment of Coal Mines 
(XXXI--30-8-73), 27. 

Names of coUntries from which. 
Steel is to be import6d (XXX-
16-8-73), 13. 

Debates 
Coking ana Non-coking coal mines 

(Nationalisation) Amendment 
Bill: 
Consid. (Cl.> (XXXI-4_9-'l3). 
60-64. 

Payment of Bonus (Amendment), 
Bill: 

Consid. (XXXI-29_8-73), 315-19. 

PANDEY, SImI KRISHNA 
CHANDRA: 

AU India Rubber Assoc:iatiOn'& 
oppoSition to Governments' mo~ 
to Export natural rubber (XXIX 
-3-8-73>, 5. 

Debates 

,Customs. Gold (Control) IUId Car 
tral Excises and Salt (Amend-
ment) Bill: . 

Motion to Pass .lS amended . 
(XXIX-:-I-8-73), 295-96. 

Guru Gobind SlngliMedical.col--
lege, Farldabad (St.) (XxxI .... 
2~8-73), 256. 

Proclalll8ijon in relatiOn to Uttar 
Pradesh (Res.) (XXX-&-8-73), 
385-88. 
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PANDEY. smu: KBlSBNA CBAlI-

PRA--Coa1d. 
Uttar Pndesb StateLelillature 

(DelepUcm. Of ~) Bill: 
CoDSid. (XXX-20-8-73), 298-30l. ..... 

PANDEY. SHRI N.ARSlNGH 
lItABAlH: 
Central labour depot, Gorakhpur 

as anDJec:tive IDItrumeDt of 
Employment (XXlX~8-'I3), 

18'7. 
oCoverag of non-tellcbiD8 stall of 

UDivenities UDder lDduatriaJ 
DiIpUtee Act (XXIX~-8-'13). 

16. 
Creation of a aeP8l'ate JIiniItry of 

Oil Exploration (XXX-7-8-73), 
15. 

Jnvestigations into the fire acci-
deDt in the collec:toraw buildina 
of Bahraich, U .P. <XXIX-I-8-
73) 3-4. 
~g of Bijauria Railway Station 

situated between Bartoilly and 
Pilibbit (XXXI-28-1--'13), 8-9. 

!\tedical care for villages (XXX-
13-8-73), 28. 

Proposal to control floods in rivers 
in eastern parts of U.P. (XXIX 
--31-'_7.>, 192-98. 

Proposal to increase price of wheat 
for coming yeat' (XXX-20.8-·I3). 
2. 

Debate. 
Cokin, and Non-Cgkinl t.oa1 Mines 

(NatiDDali18tiOD) Amendment 
Bill: 
CoDaid. cl (XXXl--4_9 '13), 54-

58. yIAt 
'Current strike situauOtl is RailwaY' 

(Dia.) (XXX-8-8-'13), 3'12-'75. 
-Customs, Gold (Control) and Cen-

tral ExclRs and Salt (:Amend-
ment) BW: 
Motion to PUa as amended (XXIX 

-2.8-73), 262, 270, 280.81. 
'FlOOd lituation in the eounU'y (Dis.) 

(XXXI-28-8-'13), 36~. 
'Supplementary Demands lor Grants 

(Railways), 1973-74: 
General ·diseuuion (XXXJ-23-a· 
'13). 14'1.-.. 

PANDEY, SBRI NARSINGH 
NARAIN-CORtd. 
Uttar PradelhState IAliIlature 

(Deleiation of Po .... ) Bill; 
Consid. . (XXX-2Q.L'I3). 2'18-

88 . 
PANDEY, SHRIft. S.: 

Action taken agaJDat perIODS arrest-
ed in Delbi for lIIlualinl. (XXXI 
-24-8-'13). 18. 

AlUndia Rubber AsIIociation's OP-
position to Government'. move to 
report natural rubbe:- eXXIX-
3-8-'13), 5-8. 

Amount of mODeJ' JnI~teg by IPC 
to Maharashtra for the Develop. 
ment Of Vldarbba and Marath-
wada Regions (XJOC-IO-8-73). 
D. 

Attack on Warden of Hindu 
College, Delhi (XXX-8-8-73), 
209-10. 

Ban 01\ Import of TraC'tClrs (XXXI 
~7-8-73). 8-7. 

Fall in value of rupee in Nf'iJbbour-
ine Countries in the .iii!Ot (XXXI 
--31-8-73), 18. 

Harijan tortured to dentb near 
Jevergi v~e, Gulberga in 
Kamatak (XXIX-I-d-73), 7. 

!lunger strike by British pasaport 
holden of Indian Origiro. at Palam 
<XXlX-2-8-73), " 

Inquiry iot? articles seUed {r:.lm 
Balyogeshwar (XXXI-24-8.73>, 
25. 

Issue of letters of intent and UceD-
cas (XXX-22-8-73), 17. 

Issue of licence. to !Uivate parties 
for produet\on of eeblent (XXXI-
29-6-78), 4-8. 

Press Reports regardlni: Iran's 
readiness in helP Pak!s\aD against 
India eXX!X--26-7';''73). lB. 

Proposal to centraliH import of 
fertil1zer. through J4. II. T. C. 
(XXX-9-8-73), 17·18. 

Proposal to increase price of wheat 
fOt' coming year (XXX-20-8-'i3>, 
8-'1. 

Recommendations of Balaehandra 
Committee Oft Import Licences 
(XXX-IO-8-'1S), '-



PANDEY, SHRI R. S.-C07I.Ui. 
Report of Judicial Commission on 

the eruh of Indian AirUnea Boe-
inZ 737 Aircraft on 31st May, 1973 
<XXIX-27-7-73), 24-25. 

Scheme for Slum Improvement 
(XXIX-30-7-73), 16-li. 

DebaWa 
Laccadive, Mlnicoy and 

Islands (Alteration) 
Bill: 

Amindivi 
of Name) 

Consid. (XXIX-30_7_73), 302-03. 
Re. Questioll of PrivUege (XXIX--

1-8-73), ~ : .ii 
Reported large scale adulteration of 

foodstuff in Delhi (CA) (XXlX-
31-7-73), 213--16. 

PANDEY, SHRI SAR.TOO: 
AC'':lWltions made by Indian Pilots 

Guid against Management of Air 
India (XXlX-27-7-73), 166. 

Allocation made during 1972-73 for 
creating job opportunities for 
unemployed rXXX-22-8-73). 
:82-83. 

Allotment of cement to Uttari'ra-
des (XXX-22-8-73), 72. 

.A.mount spent on nutrition plan for 
children during IV Pan (XXX-
6-8-73), 218-21. 

Assessm~nt of loss of production in 
agriculture due to shortage of 
power (XXIX-30_ 7 - 73), 62 . 

Construction of cheap Hotels/Dor-
mitories in Delhi (XXlX-3-B-
73). 56-57. 

Construction of houses for the rural 
poor on the pattern Of Kerala 
OIlle-lakh Housing Scheme. 
<XXIX-23-7-73), 107. 

Construction of houses for working 
peOple in the Fifth Plan (XXIX-· 
23-7-73), 51. 

Development of towns in all un_ 
planned manner (XXX-6.B-73), 
217-18. 

Diversion ot funds for FlOOd Pro. 
teetion Schemes tor other purpos-
es (XXXI-28.8-73), 42. 

Enquiry. Reoort on Avro-7M crash 
at Hydarabad eXXIX-27-7-73), 
98--100. 
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PANDEY, SHRI SARJOO-Contd. 
Evasion cd Wealth Tax by Birlas 

(XXlX--3-B. 73), 108-00. 
Expenditure incurred on nmovation 

and improvement of Palam Air_ 
port (XXIX-27-7-73), 161-66. 

Fillina up of posts of Radiographers. 
Nurses etc. and provision of 
beds and medicines in Railway 
Hospitals (North Eastern Rail-
way) <XXXI-28-8-73), 12B. 

Filling up vacancies of different 
grades on North Eastern Railway 
(XXXI-28-8-73), 128. 

F'lIllUlCial aid to Bangladesh (XXX-
9-8-73). 51-52. 

Fixing prices of synthetic rubber 
(XXXI-31-8-73), 142--44. 

Fourteen Units under Heavy Indus-
try Aiming at 4.5 per cent 
increase in Production (XXIX-
2-8-73), 166-67. 

Hoarding and Blackmarketing of 
foodgrains in the country (xxx-
6-8-73), 53-54. 

Hoarding of stocks of Yarn by Tex-
tile Mill owners and its sale in 
black market. (XXlX-27-'1-73), 
164. 

Incident at Hyderabad local Head 
Office of State Bank of India 
XXX-17-B_73), 86-B7. 

Inclusion of Housing in the con_ 
current list of the Constitution 
(XXIX-30-7-73), 76. 

InternaHonal Conferences on sky-
jacking etc. to be held in Rome in 
August, 1973 (XXX-lo..8-73). 138. 

Laborartory Attendants and Labora.. 
tory Clerks working in the 
Central Excise and Customs 
(XXXI-24-8-73), 93. 

Linguistic: Tension in U. P. 
(XXXJ-29-8-73), 68. 

Lowering of voting age (XXIX-
24-7-73), 33. 

Market for engineering goods in 
lAtin America (XXX-3_8-73), 
19. 

Memorandum to the Prime Minister 
submitted b1 J'ederatlc& of Rail-

; 



PANl>D',SllJtJ8AJU~mitd. 
. wayOiffteer's ~tloD' ,.prd-
iDg parity. with All JDdiaServicru 
('l...J-'1J) , ' •• 

NatioDal lIon'ma Pollcy {XXIX-
10-7-'13) ;'.111. . 

.Non;..availabllity in U. P. of !Ue-
sa'9ibc medielnes, AftQiaed end 
Ittdt1'al' (XXX-13.8-'13>:. 8'1. 

Press ~ entitled "LtC i.'Oes all 
out to help MOnopOlies" (XXXI,-
J4-8..7S). 91. 

Bact10n of GQei"DmeDt 10 the 
News Item Captioned "Bope for 
LtC 0fIleers (XXXI-M-8.;'13), 
91. 

ReCc-very of Wealth_taxon Agricul-
turalIAnds (XXIX-27 -'1-13) • 
119-92. 

:Reorientation of n3usinc Polieies in 
Urban ADd Rural Areas (XXlX-
30-'7-73). 208. 

ltequest for ADotmeDt of Dleential 
('ommodiUes llke coal to U. p. on 
the basis of PopuJation (XXX-
9-8-'13), 35. 

Sale of miDiatorepaiutings stamps 
(XXX-22-8-7S). 19S. 

Scheme for Slum Improvement 
(XXIX-30-1-'l3). 13-19. 

Search for aon-ferroua metals ill the 
count.ry (XXX-16.8-'l3), 88. 

Seltin, up Of Building Katerials 
Industry by Government (XX!X-
23-'-73). J06. 

Short supply of cement responsible 
.forslowinl down bu11din, 
activities in the countrY 
(XXIX-l.8-73), 103-04. 

Shortage of Cement (XX!X-
26-'1,.'13), 111-12. 

State GovernmeJ\ts eommeutB on "".Iet end linllinl G8DPI with 
Cauvery (XXIX-24-'1 .. 'ft),l83. 

.... ·to recover aJft8l'l of IftCome 
t.u: above lb. 10 lakbil o~ 
lQC apjaJt firms aDd' iDdivldua1R 
(~8-'7a), 109-10. 

StifJ' competition faced by tndia'· 
.Tate GooIIs in WOl"id lIatUt 4ue to enW '" 5ynt.betks(XXX-
24--8-'73), 4.-11. 

PANDft,SBRI SABJ~~. 
~P'" ot .~ ... apcidebt 

deciuction fJ:oIQ Loco Drivers~ 
TTIs .and THe. durina.·,· July. 
18'12 to July. 19'13 (North Eastern 
Railway) (XXXI-28-8-73), 128. 

Strenlthening of Planning appa-
ratus in States (XXIX-1-8_73) .. 
11841. 

PANDEY, .SARJOO: 
Study of Defence Pl"9bleJZls by In.. 

sUtute of Defence Studies and 
AnalYsis and United Ser/ice 
Institute (XlQX-4a-7-'I3), 129. 

Subaidiaed Industrial Housing 
Scheme (XXIX-23-7-78), 106. 

Target. bed for rural Bouaiag in 
the 4th Five Year Plan (XXIX-
1O-'1-'18), 209. 

Debette. 
Approach to the Fifth Plan (M) 

(XXXI-31-8-'18), 2_'14. 
Appropriation (Railwlll's) No. ~ 

Bill: 't~ 
Motion to pass (XXXI~8-'I3). 
286, . 

Code of Criminal Procedure Bill 
Consid. cl. (XXXI-1_9-'I8), 140-

41. 
Constitution (Amendment) Blll-

withdrawn (Amendment or 
seVenth schedwe) by Sbri S. C .. 
Samanta. 
'Motion to refer to S. c. (XXlX-

27.7_73), 341-t3. 
D. G. (M/lDipur) 19'13.'14 (XXIX-

21-'-'18), 281-M. 
D: S. G. (Railways) 19'18-74 

(XXX-zs.;,e-14) 328-11. 
Proclamation in relation to Uttar 

PradeBh (Bee) (XXX ....... a..U) to 

238-31. . 
PANDEY, SHIll SUDBAltAR: 

Cu1tu.ral Deleptiona and Troups: 
sent abroad (XXX-6-8-'I3), 135-
aa. 

mereaseJcIec:rease in the export of 
Itiea siJacetts tIlke (Ner by M)('1'C. 
(~1-a-'13). ~. 

11lC1"ft1eln' Use FUtb Plu outla,. 
due to rise In prlc:es (xxx-a-a-
'l8). 221-22. 



PANDEY, 
COUd.' 

SHRI SI1DHAKAR-
, , 

1rre&ularities committed. by the 
newspaper. in re..... to news-
print. (XXX-8-8-7J), 118. 

Production and 
of newsprint 
222-23. 

DebCl&es 

consumption 
(XXX-8-8-73) , 

Approach to the Fifth Plan (M) 
(XXXI---G-9-73), 110-84. 

PANDEY, SHRI TARKESHWAR: 
Det.ll&e8 

Proclamation in relation to Uttar 
Pladesh (Res.) (XXX-B-8_73), 
311-18. 

PANDEY~ DR. LAXMINARAIN: 
Allegedly forged transaction in the 

shares of Messrs. Jai})ur Udyog 
Ltd. (XXXI-28-B-73 > , 74. 

Amount deposited to Foreif,'n Bank 
by Shri Shariti Prasad Jain 
OCXXI-29-8-73), 88. 

Average area in square kilometres 
served by Hospitals (XXIX-
23-7-73), 97. 

Anniversary Celebration of CRP at 
Neemuch (XXXl-29-8-73); 139. 

Arrears of taxes against Mis Kores 
India Ltd. (XXIX-27-7-73), 114-
15. 

Break in aervice of Temporary 
Employees of Kares India Limited 
(XXIX--28-7-73), 16'1. 

Commodities for which India and 
Balladesh have entered into 
Trade A.lfeement <XXX-17-8-
'13). U8-52. 

Communal riots in Sadar Bazar, 
Delhi <XXIX-2S-7_13}, 59-61. 

Complaints reprdiD, stationery 
supplied by MI.. KONII India 
Ltd. (XlOX ___ 7-73), 81. 

COIdlrmation 01 Stenol1'8pben in 
Rallwan (XJ[X-7.1-'l3). 143. 

ContlrmatiOD of StenOI1'8Pbers on 
Northern Railway (XXX-7-B. 
'73). 141-42. 

Control over Prices Of Cloth made 
by Synthetic: mixed cotton yarn 
prodUced, bv various mills (xxx-
1'1-8-73). 1.7. 

.'7 
PANDn.DJl. LAXl4INARAIN_ 

COfttd. " 

Correspondents in Press Teams 
~ accompanied the President. Prime 

KtDister and Vice-Prea1deot OIl 
foreign tours (xn~_8-73). 
M-e. 

Criticism in PreSs against Interna. 
tional Mountaineers meet {xxx-
20-8-78). 40-41. 

Delhi University's Rule for appear-
ing in Medical examinations 
(XXX-13-8-73), 79-80. 

Demand by Indian Pilots Guild for 
Representation in Management of 
Indian Airlines (XXXI-24-B-
73), 86. 

Deman:i for Wagons for Trans-
portatiOn of Goods (XXlX-24-7_ 
73), 85. 

Demand made by Residents of 
trans..Jamuna Colony, Shahdara. 
Delhi for, constrUction of second 
bridge (XXX-13-8-73). 12-15. 

Demand8 made by the Delegation 
of All India Film Produetion 
Council (XXXI-U-8-'I3), 141. 

Demand of land 'from Pakistan for 
"RehabiUtation oj Refugees from 
Sind (XXX--9-8-73), 35-36. 

Deployment of CRP at Neemuch 
dUTing 'Bandh' (XXXI-29_8-73), 
233. 

Deposits under IIDall savings in 
Haryua (XXX-17..,8-73), 152-
53. 

Dissatisfaction of All India Rail_ 
way Guards COUIlCil over the 
Recommendations of Third Pay 
Commission (XXXI-3L8-73), 
84-85. 

Distribution of imported steel to 
Small Scale Industries during 
1972-73 (XXX-t-a-73), 175-78. 

Diversion of KP. Cement Quota to 
UP (XXX-22-8-'13),98. 

Effect of r.i8in& prices of eeaential 
commoditiea on FIfth PIan 
(XXIX--I5-7-73). 7-18. 

~eetric Kac:hipes aDd Equipment. 
exported to J'oreicn CoUlitries 
from Heavy J:lectiica1a LImited, 



PANDJ:!~ DR. LAXKINA1lAJN: 
Bhopal (XXXI-30-8-73), ,150-
II. 

Equjpmenta Loirt/Misappropriated 
from AJr CondWonin, Depart-
ment Of lAahoka Hotel <XXXI-
31-8-'13), .... 

&vaaIoa of.Ezciee Duiy b7 Mia 
X~ IDdia Ltd. (XXX-I?-8-'73), 
120-21. 

'EzpaDaion of share capital by 
Maruti Limited, Haryana (XXXI-

31-8-'11). 82-83. 
Export of Coffee <XXX-l?p8-'13). 

91-12. 
I!llport of iron-ore from Kundre-

mukham (XXX-l ..... '13), 87-88. 
Ezport of Railway Waaoaa to 

Poland (XXXI--4.;8-'13), 129. 
Export of Raw Katerial IIDd Half 

J'umisbed Gooda by Mls. India 
Ltd. (XXX-I'-8-'I1), 1.7-48. 

Government's CO-operatton. to 
Small Ic:ale Induatriea to promote 

hJIorts cbuin, um-" (xxx-
10-8-71), 131. 

GuideliDa for deieldiftc NlItioDal 
Award8 for Films (XXXI-29-L 
'73), 'l2. 

Import of Malq8lU!lle Diozfde 
(XXX-8.8..73), ~25. 

Increase in produc:tioD in Publk 
Sedor JDdustriaJ J:atablilldDmt 
(XXX-l8-8-73), ·22-26. 

International mountaineers meet 
heJd et Darjeeling (XXX-2IO-8-
73),l9CJ..tn. 

LiceDce for aettinc up Of Vanupati 
fadory in RaUam (MP) (XXXI-
28-8-13). loll. ' 

Liftin, C'ontrr' ~., certain varietIes 
Of yal'D (XXIX48-?3), 115-96. 

Loa.,. liven by State D.nk of 
Indore IDldState Bank oIlDcUa to 
peopJe in lndore, UjiaJo and 
Jawra (Ol-t. Hatlam) (xx:!ra-
24-8-0'l11l. J30. 

Lou of production in 19'12 due, to 
nOft-availability !.hort.,e of eJee. 
hie power (XXIX-25·' .. 73). 
11-19 .. 

PANDEYA, DR. LAXMINAaAIN: 
.. Measures CODJideftd to brintdowo 

the priceeOf material UHd for 
vanupau &bee, {XXX-13-8-'78). 
76-78. 

N e,otiation by Air India for 
extension of Fights to Latin 
Americ:a (XXXl-31..a-'13), 40. 

New WareboURS constructed ilnd 
Foodgrains lyinc in oper 
(XX!X-30-'1_'7S), 193. 

Non-Deposit of EPI' by Ce.-tain 
milla in. MadhYa Pradesh 
(XXXI-30-L'13), 149-SO. 

Non-Payment of the eontrlbution 
to E.P.F. byM .• Kores India 
Ltd. (XX!X-26-'1-73), 188. 

Number Of accidents involving 
Indian Airlines planes (XXIX-
27.'1.'73) 117-22-

Number of dodor, in the country 
(XXIX~0-'1-'13) Ito. 

PakistanJ iDflltration in Banner 
Area of India (x:x::xI--80-8-73). 
111. 

Place, selected as TOUrist Centres 
durin, the last three yeus 
(XXIX-2'1.7-'7S). 115-1'1. 

Prkes of Easeritial Foodcrain. 
clurtD,I Kay and June, 1973 in 
Delhi (XXIX-30-'1·'13). 85; 

'Priority to ,the I1IPPl,. of Power to 
Industries (XXIX-31-'1-'73), 90-
91. 

Product!on of Cinema Are CarbOn 
in Union Carbide India Ltd., Cal-
cutta (XXX!-Jl..8-73>. 140. 

Production of Dabnia CeJnent 
eXXX-Z2-8-73), lOS. 

Produet1onof Vanaapati byDCK 
(XXX-;.13.8-'l3). fl. 

!'ropow. 'from ·"State GOverrunents 
ford their own FOod COTJ)OraMoil' 
exxx.;..;l ...... 'I3), •. 

Proposal to eentr~1i:.e import' of 
fertilizers through K.lIot.T.C. 
(XXX-9-8-'13), 18., 

'Provwon of 1!;Jsenual Con~umer 
Good. at, Low Price Qf People 
living on Povertylinft 'lD J:tural 
Areas (XXIX-l-8-'13'), ~!8. 



PANDEYA. DR. L.N.: 

Publications of Report ot Sugar In_ 
dustry Enquiry Commission 
(XXX-20-8.'13), 194-

Purpose for coverUng DTU into a 
corporation (XXlX-.IO- '1-'13), 
191. 

Re·fixation of Pay Of Senior Steno-
graphers on Northern Bailway 
CXXX-'1-8-73), 142-43. 

Registered unemployed persona 
(XXIX-26-7-73), 149-50. 

Rehabilitation of Chhamb Refugees 
(XXX-9-B-73), '16-'17. 

Repair of Bridge near Dhaulpur on 
ChambaI river (XXX-20-8-'13), 
191-1N. 

Sale Of Jewellery and Valuable 
articles by former rulers 
(XXX-22-8-73), 156.5'1. 

Sale Of Moterll Manufactured by 
Heavy Eleetrical8, Bhopal to 
Gujarat and Madhya Pradesh ':It 
di1ferent rate. (XXXI-23-8-73), 
128. 

Settlement Of Border DUputea with 
China (XXIX-2-8-'13), 143. 

Shortfall in Defence Production in 
Defence Undertakings due to coal 
and power shortage <XXX-9oB-
73), '1'1-'18. 

Stabilisationa of rising prices of 
Essential Corurumer GoOds (XXX 
8-8-73), 94. 

Steps taken by Mlniatry of Agri· 
culture to' cheek inflation (XXX 
-13-8-73), 78-79. 

Strike by DESUEmployees in 
June, 1973 <XXIX-24-7-'13), 37. 

Supply of Wagons,at Agra alalnst 
Traders' demand at Mathura 
(XXVI'-;Z4-1"-'13l; BS. . 

Target fixed for Vasectomy Wlder 
Family Planning Programme in 
Madhya Pradesh (XXX-30.a-
73), 195-96.. 

Target of production in Bhilai Steel 
Plant (XXX-18-8-'13). 88-89. 

Time-limit for SUPPly. of wagons 
CXXIX--31-7-73), 92. 
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PANDEY A, DR L. N.-Contd. 
Use of. Imported items by M/s_ 

Kores India (Private)' Limite~ 
for manufacture of stationery 
(~--8-8_73). 54-55. 

Debates 
Violation Of agreement about flights 

entered into between the Mana-
gement of Air India and Indian 
Pilots Guild in 1960 (XXX!-
31_8_73), 83-~ 

Violation of foreign exchange Re-
gulations by Mis Kores India. 
Limited (XXIX-I-B-'73'L 66. 

Debates 
Coking and Non-Coking Coal 

Mines (Nationalisation) Amenu-
ment Bill. Consid. (Cl) (XXXI-· 
4-9-73), !K.l00. 

Customs, Gold (Control) and Cen-
tral Excises and Salt (Amend-· 
ment) Bill; 
Motion to passu amended XXIX' 
-1_8.'13}. ZOO--311. 

D. S. G. (General) 1973-74 (XXX-
13-8-73), 2'86--;92. 

Flooj situation in the country 
(Dis.) (XXXJ--3-IJ-73), 131-35, 

Indian Railways (Amendment) Bill 
consid. (XXX~-8-73), 304-10. 
Mysore State (Alteration of Name), 
Bill consid. (XXIX-27-7-73), 
279--83. 

Overtime allowance paid in various 
Departments of Central Govern-
ment. (HAR) (XXXI-29-8-73),. 
391-92. 

Principles of parity between the-
prices of manufactured. articles' 
and agricultural productions. 

'(HAH Dis) (XXIX-1-8-73), 
329-30, 331J. 

Report of the Accide.nt to Indian 
Airlines Boeing on 31st May. 
1973 (Dis) (XXX--9-8 .. '73), 308-
14. 

PAN1G~AHI, SHRI cANTAW:A..'l'i: 
Amount to· Orissa Government in 

order . to '. help the vatrous types 
of cooperatives for preventing 
Exploitation of Tribals by-
Contractors (XX1X~I_s..';'3), 
99-100. . 



PANIGRAHI.SBRI CBINTAKAm:'" 
COfttd.· . 

Asaistance to Smau. Scale IDd.u8-
tries in Orilla. (XXX--a-8-73), 
30-31. 

"BaneJ·desh GoYel'D!Deftt's order fOr 
supply ofWway W8J0D8. ~XXX 
11)..8-'73), 59-80. 

Conatruetion work on BanIpani-
Jakhapata Railway track. (XXIX 
S1-'-73), 133-34. 

Establishment of a jute mill in 
Orissa. <XXJX-27-7-73), 113. 

Foreign technicians in Public and 
Private Sector: (XXIX-I-'-73). 
98. 

Fonnulation 01. prvpeaals fOJ' pr0-
tective mealUres ill Orilla on 
the basis of recommendations 01 
cyclone Diatress Mitigation Col:l-
mlttee· <XXX-7-B-'l3), Ill-II. 

'Fourth Five Year PlaD target of 
coal production. (XXIX-L8-
73), 93. 

Full take over of Gresham and 
Craven of bldia (Private) Ltd., 
Calcutta. (XXIX-2-8-73), 93-14. 

Government Jhar. laoJdjng in Jes-
~J?S & Co. Ltd., Calcutta (XXIX--

2-8-73), 46. 
Grants-in-Aid to voluntary Or .. -

nisaticma in Oriua for iIIIleHOI1It-
inc the Conditions of BlICInrard 
Sections UCXIX-1-8-71), 18-100. 

lIouae lites to S. C. Jant:Uea labou-
rers in Ortaa. (XXIX_a_'-7", 
sa. , 

lncreue in C'aP"fty of subeidized 
Bail...,. .... 1 at Cuttack in 
Oriua.. (XXlX-Il-'f.71). 114. 

Increueci dea2aDd for eqgipr,oent 
for IliDina InduItQ'. (XXJX-
2-8-",), 12. 

lndustn. set up by J. It. Croup 
in Oriaa (XXX--LLlI), 59. 

Loans fIOIIl lJfe IDIUnDCe Corpo • 
r.u.oa for ..um, up Of 1M .... 
in Oriua. elCCC-l'f-I·lI), ..... 50 

Locational stuclia. for future Steel 
PJant. eXX!'t "'1.'13), 112. 

Nickel ProjecI.,la om. (XXJX-
"'.'71), 110. 

I 

I 
I 
I 

I 

PAlUGIlABl. _Joll ~~-Coatd. . ...., 

Propoeal to open coachiD&-eum-
OaIdailce ceDth iD 0ria8a for 

S.C. & S.'1'. candid.ates (XXIX-
1-1-'73). 39-a. 

............ auOlU 01. \be BXpert 
Committee on PriC'M of Petroleum 
ProclUC\a '(XXJX...44-7-73). 158. 

Bepot1ed statement by Mr. Joseph 
Sisco of V.SA reprding trans-
fer of V. S. Arms to Third Coun-
tries (XXIX-26-'1-"'). 1.12·13 

Special &s.ictance to Orissa for 
I'lood Control Schemes. <XXIX--
ai-7-73),134. 

Sublridy to Orissa Government for 
the Provision of Drinking Water 
Wells, Pumps and Small Tanks 

,in area, predominently Inhabit. 
ed by Scheduled CutesITribes 
(XXIX~l-8-73). 100-CI1. 

SIlJ"ftY of lD4t1Sbial ' Societies in 
Orilsa. (XJCt-8..8-71), 91. 

Taking up- Of Cr~ Insurance as 
priority programme (XXIX--
2'7-7-73). 113-14. 

Time Bound PI'Oll'amD'Ie for read-
ing rated capacity in H.&!'. plants 
at Bhopal. Hpderabad aQd Bard-
war (XXJX-U..'I-~). 111-14. 

D.tJGk,' ,:" 
Abnormal riR in prices of essential 

COII\JDOIlltIes (Adj.ll) <XkIX-
.21.'.'71), .......,; 

CoDtiDuance ~ proelatnation in 
I'aiIM!Ct of ~ (BeL) exxx-
20.8-'11), 1I'l-n (22-6-73), 
242-44. 

D.G. (Orilla) ·1fJ1_74 xxOt-
25-7.'71). ~. 

D'&C. (Orissa) .m-74 (XXXl-
. 27""'1'1),.~. 
I'bcatlon at ........ ~t 01 

Loan for Orilla State Eledtic.lty 
ao..rd (Res.) (XXX-22-8-13). .... 

'J'lood lituation In &be COWItry 
'''''''i!~lI.) XXXl~~3), 363--G6. 
0rWa A.pprQpdaUoD (No. 2)SUl • 

. ma. 
eon.i4, (~'1.,"'l,2II. 
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PANT, SHRI K. C.: PANT SHRI K C-C ... • ' .. ant .... 
Debatts 

~le~d &.qjlult on "Membet' by 
. Madhya Pr."tdesh police omrial~ 

(QOP) <XXIX-1-8.73). 241-42. 
DOH (XXIX-27-7-73), 258. 
Coniinuan"e of Proclamation ill 

rese,e<:t of Andhra Prade:;h (Res.) 
(XXX-lG-8-73), 228-30, (17-

8-73). 268-78. 
Continuance of Prodamatinn in 

r('.p~'t ot Manipur (Res. I (XXX 
-20-8-73), 328.29, 355--66. 

Continuance of Proclamau":l In 
respect of 0riIsa (Res.) (XXX·-
22-8-'13), 271-81. 

Domonstrauon outside the Old Sec-
retariat Building, Delhi on July 
27, 11m (St.) XXIX-I-8-73), 
339-40. 

Financial Assiltance for Moderni-
sation of Police Force in Guja-
rat (HAH Dis.) (XXIX~-8-73). 
338-48. 

Lact"3dive, Minicoy and Amindivi 
Island. (Alteration of Name) 
BW: 

Consid. <XX!X-:IO-7-'13), 282-83. 
321-27 Ccmsid. d. <XXIX-:IO-7-
13). 327-28. 

Motion to pall, 88 amended 
(XXIX--30-7_13), 338. 

llaharashtra-MYlOre Border Dis-
pute. (Rule 377) (XXIX-31-7-
13), 231. 

Mysore State (Alteration of Name) 
. Bill conaid. <XXIX-27 -'7 -13), 
211-72, (80-7-'13), 278-'19. 
Conaid. Cl. (XXIX-30.7-'1J), 
2'19-81. 

Kotion to pall as amended 
(XXIX-30.'7-'13), 281. 

lie. Question of Privile,e (XXIX 
-1.8-13). 230-31. 

Reponed connivance Of the Police 
in the alleted murder of. taxi 
driver in Delhi (CA) (XXJX-
2-8-'73). 20'1-01, 211-18, 222-D, 
22f.-..aO. 

Uttar Pra1Ie&h Sta6e LeJi,slature 
(Del.pu.n Of Powers) Bill: 

3It7 lS-31. 

Consid. (XXX-20-8-73), 274-1', 
318-20. 

Motion to pass (XXX-20-8-T3), 
324-27. 

PAOKAI HAOKIP, SHRI: 
Debates 

Continuance of Proclamation in 
respect of Manipuf (Res.) XXX-
20_,1.73), 341-44. 

D. G. (Manipur, 1973.74), (Xm-
24-7-73), 281-64. 

D. S. G. (Manipur) 1173.74 
(XXXI-28-8-73), 3Ol-06. 

L3ccadive. Minicoy and A-mintlivi 
I~la'1us (Alteration of Name) 
Bill Conaid. (XXIX-30.7-73), 
320-21. 

PARASHAR, PROF. NARAIN 
CHAND: 
Allotment Of D-Number. for pastina 

of newspapers by Kail (XXX-
22_8-73), 203.04.. 

Amount proposed to be spen! in 
sphere of culture durin. IUth 
Plan eXXIX-23-7_73), 101. 

Army Forces Recruiting Centre ill 
Himachal Pradesh (XXXl-
30.8-73). 84..85. 

Army Personnel re-employed in 
the N. C. C. (XXIX-28-'7-T3). 
183. 

Assignment to B. H. U. for compil-
ing a Comparative Gramnlar of 
Hindi (XXX-13-8-73), 1511-& 

Association of Ex-Servicemen wiUl 
Deal'by Military, Airforcie u.d 
Navy Training achoola (XXXI-
23-8-73), 152. 

Averale area served lor Beak 
office and opening of new Bran-
ches in hilly and bac~rd re-
giona of the country (XlCXl-
24-8-73), 171. 

Average use Of Fer1llizerll per 
acres (XXIX~-"-'13) •• , 

Bank oftkeIr in ~ lliRricta of 
Himachal P,...... (XlCD-
24-8-'1J), 17&;.: . 

-~li? .• , .. w:;.= .~l& ..... 



NAME IlGJBlt 
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PARASHER,· PRoF. N. C.--COfttd. 
Basis for living difterem piay fllt8les 

to Engineering and NOb-EDgine· 
'etini Graduate. in FeI 
(XXXI-21L8-73), 185. 

Basis for ·releasi. ,advertisements 
to Dailies, Weeklies, and month-
lies by the Director Of Audio =. PDblicity (XXX-":;I'-8.'73), i 

BeautmC8ticm of Banks of Gobind I 
s.ptLake by Bhakra Dam Pro- I 
ject a\ltbo'rith!s (XXIX-2"-'i-'73) I 
1 •. 

C.o. aDd ~blle CaB Otftces opeued i 
in the country. (XXX--a-.8-T3), 

- .1-01. 
campuses for North Eastern Hill 

Univeraity <XXX-II-B-'13), 155-... 
Central OrpDisation for IPODSOr-

Uti DefenCe Based industries 
CXXJX__aB_7-V3) ,181. 

Committee of CABB OIl Ploblem 
of .' ~ amo~g atuclenta aad 

<Teach... (XXX-2D-B-.,.). 121. 
Committee on' Educational Ptob. 

lems ip Hill Area eXlPC-6-B_ 
'73)" 112-~. . 

Committee's Report 'on the worJUDg 
Of· SainikSehools OCCIX-26-7-
.73) •. 181-~, 
'.' -

Committee to ezamine the Central 
~DSibUity in Higher Educa-

,,~_ (~~-8-7J), ula. _ 
ao.uaunity Development BlOCk in 

the country (XXX-13-6-7.), 
Is-.. 

.~i4\nt. teceivedfJ'ommetnbers 
or lDdiatJ PoreSt~e -(dot 
1-6-'l3). ''I-58, . 

c:...pletion 01. ~Leh Boad j 
(~7 ... a), liS..... I 
~. Military TraiDiDJ tor I 

Tooths (XXX-t6-8-13), 85. I 
ConveTlion of metre PIIft ltD_ j 

.. jnwBroaa·· PUle liDes fPJX..- I 

PARASHElt, PROF. N. C.-Co"fd. 
Declaring ViUqea oI Param Vir 

Cbakra Winnere .,. Mod~l Vi.)-
lales (XXXl-,.23-B:''l3), lt~50. 

Deploym"mt . of Army for· Civil 
Purposes (XXXl-23-B.73) , 152-
M. 

Development of Tour~m during 
Fjfth Plan. (XXIX-2'1-7-'13), 156 
57. 

Disclosures by Film People of Bom-
bay under Voluntary dbcl'''~lIres 
scheme eXXlX-3-8-73), 171, 

Electricity consumption in UP, Ita-
jasthan, Htmacrbal Pradesh alKi 
J Ie K. (XXlX--.3I·'7-73); 180-81. 

Employmettt provided; to ex-!8l'-
vicemen ·by· D~' Of· Be-
aettelment' (XXX--8-8-"l8), U~ 

Extra Allocation of Bs. 215 CTOTI!!6 
tor New Linea UJd Coaveraiob 
PrOjeets in Backward areas. 
(XXIX--4ll-'l-73>, 102 .. oa. 

Financial allsiatance in drouatit hit 
states in thefonn of RaIlway 
Project., (XXXI-2i~~71), 711.' , 

Financial auistance in drought hit 
8IIOCiatioiri enN. in promotiob 
of Modern Indian langua,es. 
(XXX-8-8-'13), 10'1-108. 

Firing between arlntd foree« tif 
Pakitrta.'1 and India. 147, (XXIX-
'2-8-ft), '126. 

Follow Up ACtion on ehaflft'level" 
Jed by Ex-Scientists OfI.C~A,R. 
(2'1-8-73),1'10. 

Hire purchase credit -pliaineJIS by 
oormnet('ial banks OocXI-'1-8-
73), 11M, 

Implementation .of Seccmd Pay 
COnumuiQn ~_tk)ni- 'in 
,K~I Gram Udyog Bbavau. -New 
Delhi (XXX-t2-a.'lI), 74-'111. "~ 

IDcnwe In the Value of tmpott 
. t.iceftcet ~. to .man JCale 
'Unit, and ~ual ,users dltT.hlJ 

, ll1t·'l2{XXIX~~"13). 'I", . . " ':"", 24-7·13), 144, ~ /' 
'De-niDW :~"ineeriDl p'adu- Introduction of .lnformal 1Iddea.tion 

ata:}" PCI fNm! certain 9rOftlo. lit I'Jftb PIp (XXIX~'H~, 
tioils. <XXXJ..,.l&.8-73), t.l5.: j . 1I~8. . ~" ,de- ,', ~. ' 

,... ---.---....... ,~.-- ". ~-.---*",":""---.---"",, 



NAME INDIUt 

PARASH&R,PRQF. N. C.-Contd. 
JeePs relealeci by DefenCe dePart-

mJent (:XXX~&-'ll). 9Z-H. 
Journals published by Departments 

of Education, Culture. 8Ild Social 
WeUare <XXX-13-8-73), 158-«10. 

Law Commission's suggestion to 
curtail dela,. in inveltiption 
trial or appeal undel' section 488 
CR. pc, anduncier the HiDdu 
Adoption ad Maintenaace Act 
(XXX-7·&-'l3). l35-le. 

Leakage of Foreip Exehanle 
(XXX-10-1t-73), 30-34, 

Leprosy Patients (XXX-13~1i-'l3>, 
158. 

Linlting of District Headquarters 
with capitals of Punjab, Haryana 

. and H.P. (XXXI--29-&-73), 188. 
Loss to Railways due to strike by 

locomen in August. 1973 (XXXI-
;. 28-11-'13), 174. 

Malazine for training schoola of 
Anaed forces (XXIX.-2·8-'13), 
12'-25. 

Kembel's of Parliament eligible for 
. pttin, land fOr residential pur-

poses in Delhi/New Delhi 
eXXIX-23·7-73), 109. 

Nama aOd Xllometeraie of roads 
under construction by Borof'r 
Roada DivisloD. (XXXI--23-&-73), 
151-54:. 

Names and locationa of braDChee of 
foreicn banka in India (XXXI-
31-8-73), 192-93. 

'New. item "LaboUr unrest in Fari-
dabad" (XXX-IS-S.T3), M. 

New Railway lines under construc. 
tion durin, current Fil18Dcial 
Year (XXX-T·I-'l3), IM-3f, 

NuntbPr Of RelioDal Languages in 
which· the programme '"Today in 

. Pvliament" '1abroedcast(XXIX-
.. 25-7-'73), 208. 

Y.T. Scheme in Delhi (XXXI-
29.S-71), 189. 

·of P.C.OL in rural areas 
during Fifth Plan period (XXlt-
8.8-73), 205·08. ----_. __ ._--

PARASHER, PROF. N. C.-Contd. 
Opening of Sainik Schools cbIriDc 

Fifth Plan (XXX-18·8~73), 82~ 

83. 
P & T Regional Advisory Com-

mittee (XXIX-25-7·73). 207. 
Part time District Correspondents 

attached' to Radio Stations 
(XXX-22-8-73), 200--01. . 

Payment of PeBsionJt to el[~i"Vic'e· 
men by M'Dney Orders (XXlCI.-
23-8-73), 151. 

Payment of hrIsions to Indiaft 
Military Pensioriers by Contl'Gller 
of Defence Accounts, Allahabad 
(XXXI-24-8·73), 73. 

Payment of pro'Jeet allowueo. to 
Central Government emplo,ee. 
JlQltedat Kandi (Himachal Pr ... 
desh (XXX-17-8_73), 59-69. 

Pending Applications forGrBat of 
Import Licences (XXX-17-8-'3). 
2O-.'1.lI. 

Pilot Intensive Rural Projeet on 
Un-employment (XXX-2ct-8~'l3), 

118-19. 
Plan for preparation and broadcast 

of various programmes of infor-
mal eilucation in collabor'ation 
with MlO Education and States 
concerned (XXiX-I-B-T3), 107-
08. 

Plan to provide a Tourist Hotel 
and Tourist Huts at Kavalam 
Beach (XXIX-S_8.a73). 176_ 
71. 

Planning Cornmiesion'. suggestion 
to Railway. to modify plan for 
die8elisation of certaiD traina 
<XXIX-38-B-73>, 98. 

Plots eannai'ked and allotted· by 
Gowmmut for hl.t,ciouapar-
pose in Sector VI. R. K Puram. 
New Delhi (XXI--27-8-73), 170. 

Press Reports of President Bbutto's 
interview with the Washin.gton 
Post (XXIX-2-B-73), lIS. 

ProCedure for recognisingapro-
duct as "Drugs" (XXX:'-20.1-7S), 
122-23. 

Production of eIec.tricity .~ the 
country (XXIX-31':'7·7S), .•• 

-~ ____ ~,,--_....,..,._-_i"""-'~ .. ~_~.,. 



PARASHER, PROF. N.C.-Comd. 
PriOrity in an~t .or store, for 
. telephone aDd telelraph lia. In 

Bill areas (XXIX-I-8-'13). 108. 
Propoaal to develop the lake to be 

formed by the waters of· Pong 
Dun for Tourist purpoeell 
(XXIX-:rI'-T·73). 15s.;S8. 

Propoeal to purchue two motor 
laune.hes for Gobind Sagar lak~ 
for promotion of TouriIm 
(XXIX-21-'1-73), 151. 

Providinl Telephones in tbe Con-
,stituenclea of ... (XXIX~-'1-
73). 207_08. 

Recognition to UDiou aDd aaocia-
tioaa of aBnk e1DPIoy'eea (XXXI-
31-l-13). ItB-M. 

1IeeommeDdatiooa made by CeDtral 
Advisory Board of Education on 
lDformBl I:dueatioD (XXX-8-B-
73), Iew-U2. 

1Ieeommendation of Law CoJrunP-
&ion for creation Of 8!PU'ate 
Jlierardur of Courts for Trial of 
Otrenc:a relat.iq to subjects 
mentioned in the Union Lilt 
<XXX-'1-8-'l3). 13'1. 

BecommeDdations of La. Commie-
lion OIl Epac:tmenta to deBl with 
Social and Economic OIfences 
(XXXI-28-B-73). 69. 

Behabilitation of Pong Dam Ou-
tea (XXIX-24-'1-'73). 143. 

JIIeport of the ComJDj~ aet up for 
locating sUitable .. ltes for Atomic 
Power StatiOD$ (XXX......a..8-'13.). 
2M-05. 

'Reservation of posts for ex-lll!rVice-
men in Public Undertaklnp 
(XXX-S-B-'13). 91-92. 

Be8ervation of Quota for promotion 
of . Scbedu1ed ca.tesJTribea em-
ployees in AIR (XXX...:.ft4-'13), 
201-04. 

Baavation of seata for cbildren of 
Defence Penoonel in TecbrW:.t. 
Medical and other profeIaionol 
institutions (XXXl-30-a..'3), 81-... 

Bale price of poWer from Tarapur 
Atomic Station exxx-a-a..'lJ) , .. 

~"t., .... ;, ...... ,' •. 

PARASHER, PROF. N. C.-COfItcl. 
Scbemes for rehabilitation of 

Tibetan RefUgeea (XXX-Itl-i. 
13)~ 83-M. 

Sen Committee RePOrt on Salary 
Sealel of University Coliege 
Teachers (XXIX-23-7-73). 52. 

Service benefits available to Em-
PW1ees of Societies and Aasoeia-
tionsregiBteretl under the 
Societies ret;Utration Act, 1860. 
(XXXI-30-8-'l3), 86. 

Setting up of. a Sainii ScbClol at 
Su.j1lJlpur Tire, H.P. (XXIX-
26-7-73). 181. 

Setting up of Science Museum. in 
various State. (XXIX-l-B-'ll). 
75-78. 

Shortage of P&T Staff in Punjab 
Cueto! (XXIX~1-B-73), 10'1. 

Silting in Shans Dam (XXIX--24-
'1-'13). 144. 

Spreading of Maas-Commqnic:ation 
Media in the Hilly and Backwatd 
Regions (XXXI-2'·B-73), 187. 

Study of Solar Eclipae in 8aharaby 
Indian scientiBte (XXIX-I-8-13), 
57-5B. 

Subsidiain, QfConswner Articlel 
to reduce bardabips of ClMI U1 
aDd IV employee, (XXXl-U-8-
'13), 173. 

8UCleJitions made by Membera' of 
Parliament in regard to appoint. 
ment of ParUamentary Commit. 
tee to review the workin, of 
Nationa11sed Beakl; (XXlX-
27.7.73), 154-55. 

Survey of.' Himachal Pradesh for 
MineralJ (XXXI-30-L'13), 22-24. 

Suspension of Students Unkm of 
AMU {XXX-20.8-73>, 121..22. 

U;N. Chief tor Norm, to OuUsw 
Wiretapping (XX'IX-2-L'13), 123-
24-

Views of conunitteeon Public 
UndertakiDas ..... rdinI mtlliq 
document. or· Haldia.Baraua1-

-1tanpuJ' Pipe Ltne (XXlX-81-'f-
71), liB-st . 



..ss ·d. _r ----------------------------------
Debat .... 

Nelaji National Academy Bill by 
Shri Samar Guha. 
Conald. (XXX-IO-8-73), 277-81. 

Reported repressive lIDeasures by 
the Aligarh Muslim University 
Authorities (CA) (XXIX-27. 
7-73), 237-41. 

Supplementary Demands for 
Grants (Railways) 1973~74. 

General Discussion (XXn-
23-8~ 13), 258-60. 

PARMAR, SHRI BHALJIBHAI: 
Com~nlation received by owners 

of New Dharmaband Coking 
Mine (XXX-16.8-73), 50..51. 

Pak. P.O.Ws killed in a bid to 
escape (XXIX-2-B.73), 144. 

PARTAP SINGH, SHRI: 
Home Delivery ot Milk by Delhi 

Milk Scheme. (XXX-20-8.73), 
14. 

PASWAN, SHRt RAM BHAGAT: 

Article entiUed: "Imports on Pri-
Va~ Account rise, Government 
Share Declines' (XXX-I0-8.73), 
89-90. 

Ban on import of Tractors (XXXI 
-27-8-73), 5.:....7. 

Clearance of Thermal Power Plant 
at Dalkhola (N. Ben,al) by 
Planning Commission (XXXI-
2L8.73), 181. 

Contribution of as. 400 cror,s for 
adidtional capacity in Tiseo, 
during fifth Five Year Plan 
eXXXI-23-8·73), 140.41. 

Decision of LIC to cut funds for 
Co.oJ)eraitve Housing (XXX-IO-
8-73), 1.211. 

Decision on Planning export. 
import bud,et by STC (XXXI-
31~8-73),80-81. 

Dire$ions to General :Managers 
regding Punctuality of Trains 
on Suburban Sections (XXXI-
28-8.'13). 180. 

Enhancement of tnterelit rate uf 
L.I.C. (XXIX-3-8-73), 100;01. 

J 

PASWAN, SHRI RAM BHAGAT-
Contd. 

Expenditure incurred on interview-
ing Candidates abroad (XXX ........ 
22~8-73>, 143. 

Fore~ Collaboration Pro~ 
(XXlX---25-7_73), IIZ-13. ' 

Growth of Cooperative Credit 
(XXX---20-8_73), 130.31. 

Installation, of street poles and 
Permanent domestic power c0n-
nections in Raj Nagar, Ghazia-
bad (XXIX-24-7~73), 72. 

Large scale adulteration of Pulsea 
(XXIX-23-7-73), 225. 

Looting of passengers of. Meerut 
sIluttle between Guldhar and 
Gaziabad (Northen' Railway), 
(XXlX--31-7_73>, 141.42. 

Loss of Rs. 27 crores to Hinduatan 
Stiee" Limited . (XXX--I6-3-73) , 
113~14. 

Loss suffered by Durgapur Steel 
.Plant due to insufl'Cil!lnt Powell 
Supply from DVC (XXIV-21;6~ 
73), 77-78. 

News i,em captioned Pilots List. 
flaws in operationa (XXlX-
3-8-73), 101. 

News item entitled "Malpractices 
mount in Air Travelling Industry" 
(XXX-17-8-73), 7O~71. 

P.II's Request to Canadian P.M. for 
urgent supply of Canadian Wheat 

(XXX-8-8-73>, 141.42. 
Payment of Ovellime AllcJwance 

in Public Sector Undertakings 
(XXX-lO--73), 61. 

Postponement Of conSideration of 
applications of BirIa Concenw 
for Cement Plants (XXXI ..... 
29-8-73), 132. ' 

Progress of take over of Whole 
sale Trade in wheat in Statel. 
(XXIX-23·7-73l, 171. 

Proposal to double the capacity of 
Tromb,y Fertilizer Plant (XXIX 
-24-7-73), 33. 

• a; 
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PAISWAN, SHRI RAM BllAGAT-

Ccmtd. 
Proposal to shelve Banking Com_ 

missios recommedatios. (XXIX-
2'1-'1.;'13), 153. 

Proposal to shift Safdarjung Air-
port, Delhi(XXXI~I-8-'13), 35 

Reasons for not aBowing increase 
in t.he price of Ambassador 
Car (XXX-1I_B_73). 59-60. 

Recruitment and promotion in 
I.A.R.I. through Union Public 
Service Commission (XXIX-
30-:7.'13), 105. 

Represeintations in regard to re-
mitting of Pensions exceeding 
Rs. 250 per month of Ddem.-e 
Personnel by Money Order 
(XXIX-2-B-'13). '12. 

.Review of the present . policy for 
retaining Government quarters 
by employees who have built 
their own houses on Government 
loan (XXX-20-S-73), 129-30. 

Review of the Policy of import and 
use of computers (XXIX-l-a-
73), 110-11. 

S,eparate Company Law for Govern-
ment Undertakings (XXIX-24-
7-73), 72. 

Setting up of Leather Industries 
Development and Export Autho-
rity (XXXI-31-S-73), 511. 

": setting up of Pay Commission for 
employees of Nationalised Banks 
(XXIX~-lI-73), 33--35. 

Smuggling of Indian Films into 
. Pakistan through third country 
CXXIX--3-S-73), 66. 

Stepa to 'increase production of 
stainless Steel (XXXI--30-8-73), 
45. 

Staff of Tea Board serving in Cairo 
(XXIX"'-3-S-73), 55-56. 

Starvation Death in Trana-Jamuna 
villages of Maja, Allahabad (XXX 
--.29--8-'13), 13S. 

Strike by Dock workers of Cochin 
durmg June, 1973 (XXIX-2-S-
73),203-04.. 

Strikes in West Benlal due to low 
wages (XXIX-2-8-'I'3), 177-78. 

PASWAN. SHRI RAM BHAGAT-
Contd. 
Subsidy oniBSUe ·PJ'iees .of food 

(XXX-6-8 .. 78). 142. 
Suggestion to Lift 'rrlKie I'.mbargo 

Against China (XXX-18-8-73), 
113. 

Suicide by a young Navy Sailor in 
Delhi Central Jail (XXX-8-S-
73), 33-3 •. 

Supply of Fuiilisers by Norway 
(XXIX-2-8-73), 1'16-'17. 

Symposium on Law and Order 
situation (XXXI-29-S-73), 130. 

Take-over of Flood Control Sch-
emes in Brahmaputra Basin 
(XXXI-28-B-73), 131. 

Take-over of trade in essential 
goods (XXIX-1-B-'13), 111. 

Telephone ratio in India as compar-
ed to South-East Asia (XXIX-
25-7-73), 62-63. 

Transfer of Delhi Uni Vf'.r~ Medi-
cal College to Jawaharlal Nehru 
University (XXIX-23.7-73).,. 224. 

Visit by a Delegation of Indian and 
Eastern' Newspaper Society to 
Canada (XXXI-2iI-8-73), 129. 

Write oft of Land Revenue in U.P. 
(XXX-2Q.;S-73),. 13--34. 

Deblltu. 
Compulsory cUltivation ~d set-
ting up of Agriculture-cum-Cot-
tage Industries Bill: 
Int; (XXIX-27-8_73), 299. 

PATEL, SHRI ARVIND M.: 
Breakdowns in Atomic Power Sta-
tions (XXIX-25-'1-73). 188-39. 
Cases of smuggling detected in 

Gujarat (XXIX-3~8-73); 179-80. 
Cultural tropes from Latin Ameri-

can Countries visited India 
(XXXI-27-8_73). 46. 

Designing of special. purpose grind-
ing maChine by Machine Tool 
Corporation of India' (xXX-l6-
8-73), 12. ' 

Development of TonriJm during 
Fifth > i'Jan (XXIX-25.7 ~ 13:J. 63-64. . 



PATEL. SHRI ARVlND M.-C.olltd. 

Diversion of Surplus ·Steel. with 
:. Public Sector to Private Sector 

Industries (XXIX-211"-7-73). 74. 

Dredgers in' India' (XX~-13-S-7S), 
S2-S3. 

" 

.," Edu~ationq.l Delegations $ent abroad 
. (XXX...,....20-8-73). 161. 

Export of fish· by Gujarat State 
eXXXI-31-8-73). 189. 

EXport of Marine Products (XXIX 
-27-7-73). 52-53. 

Export of. Rubber (XXIX-3-8-73). 
180. 

Export of. Tea during 1971-.72 and 
1972-73 (XXX-llU-7S). 34-36. 

Foreign Tourists who visited India 
during 1971-72 and 1972-73 and 
foreign exchange earned (XXIX 
-27.."7-73). 131-S2. 

Harassment to Indian and Foreign 
Passengers by Taxi-drivers at 
Palam· Airport (XXX- 17-6-73) , 
1lO-61. 

Imposition of Export Liability on , 
foreign Firms seeking eXpansion 
(XXX-22~8-73). 68. 

Income:tax defaulters in Gujarat 
lXXXI-31-8-73). 189. 

Increase in Import of Fertilisers 
during the last two years (XXX 
.....;.6-8-73). 89-70. 

India's participation in Asian Athe-
letic meet at Seoul and Asian 
Wrestling Championships at Ulan 
Bator (XXIX-30-7-73). 95. 

Introduction of scheme \0 Aid small 
Farmers Cooperative societies 

'through nationalised Banks 
OCXIX-27-7-73). lS0-S1. 

Kandle Free Trade Zone (XXlX-
27-7-73), 59-50. 

Leakage of Reserve Bank DeciBIolI . 
to StOCk Exchange re: Raising of 
Bank Rate (XXIX-27-7-73). 37-
38;' 

Location of Polytechnic! on Agrl-
culture (XXX-8-B-73). ge. 

PATEL. SHRI ARVIND M,-Cootd. 
Loss Caused by theft of copper wire 
. (XXXI-2~8-73), '11: ' . '. . 
Manufacture of Gas La$<!r 'Develop_ 

ed by the National Physicai Labo-
ratory (XXX-22.:.8-73), IF. 

Medium of Instructions in, Central 
SchOOl in Gujarat (}OOQ:-27-B-
73), 109. ' 

"No sale to Government"4ompaiID 
by Farmers Federation- of India 
(XXIX-SO-7-73). 93. 

Non~acceptance of wild Lik (Pro-
tection) Act by States (:KXXI-
27-8-73), 109. ' 

Number of Indian. .Britiah and 
Uganaa Passport Holders who 
h4l.ve repartriated from U&anda 
granted Emergency Certlficates 
(XXIX-26-7-7S). 7S. 

Number of Tea Estates' owned by 
Indians and Foreigners (XXX-
10-8-73). 85-86. 

Off-shore Drilling in Bombay-High 
(XXIX-24-7-73), 187, 

Political Parties Interference in 
Delhi University Affairs (XXXI-
27-8-73). lOS. 

Production of crude to meet de~d 
of the country (XXIX-31-7-73), 
29. 

Programme fOr inviting cultural 
Delegations frolJl. Latm American 
countries (XXXI-27-8-73), 110. 

Proposal for extension of limit of 
fishery zone in sea b.r India 
(XXXI;-23-8-7S).- 59-60. " . Proposed Import of Steel .' during 
1975-74 (XXIX-25-7-73), 31. 

Reorganisation of Government 
Museums (XXX-,20_8-731. 161. 

Reorganisation of Jawaharlal Nehru 
University eXXX--20-8-73)' 65-
66. 

Report of Enquiry CommisSion into 
the Mairs of National Institute 
.of Deaips. Ahmedabad <XXX-

;-. 22-8-.73), . 11l,-1ol. . .... 
~ Report of Sii:Iha Committee regard-

ing NSIC(XXX-8~-'13). 157. - . ---



PATEL, SHRI ARVIND M.---Contd. 
Request from State Governments 

for take-over of trade in coarn 
grains (XXIX-23_1-73). 45. 

Quantity of Hard Coke and Steam 
Coal supplied to Gujarat 
(~--9_B-71). 126-27. 

Sale of properties beloQling tOi 
D.DA. under Occupation of Befu_ 
lees from West Pakistan in Delhi 
(XXX-38-8-73). 68. 

Scarcity of coal due to shortage 
ot wacons (XXX-7--78), 169-
61. 

Settinc up of more power plants 
in Gujarat (XXIX-24-7-73), 
165 .. 

Shifting of National Police Aca-
demy (XXX-22-B-73), 117-18. 

Shorta,e of aluminium in the 
country (XXIX-26-7-73). 73_74. 

Sick mills taken over by National 
Textile Corporation not to be re. 
turned to original owners (XXX 
-22-8-73). 73. 

Special Employment cell (n~X-
25_7-75), 104-05. 

Steel Demanded by Dadra and 
Nagar Have1.i. (XXXI-30-8-73) 
10 

Supply of imported Fertiliser to 
Gujarat Government during 
1972-'13. (XXX-6-B-'I3). 87. 

Supply of Wheat to Gujarat for 
the year 1973-'14 (XXXIX-
30-'1-'13), 35. 

, ~urvey tDr Shaxqalaji-Modasa-
Kapadavanj new Railway line 
in Gujarat (XXIX-28..8-73). 
170. 

Tractor 
in India 
28. 

manufacturina factories 
(XXX-9-8.73). 127-

Wholesale Trade in Cowse Grains 
(XXX-6_8-73). 1-12. 

PATEL, SHRI H. M.: 
Alleiedly illelal ttansactions in 

sale of flats in Bombay decided 
by Income taz Authoriti .. 
(XXX-17_8-73). 35-38. 

co. 

PATEL, SHRI H. M-Contd. 
Bugging of Telephon'es of impor_ 

tant persons (XXX--L8-'13), 
223-24. 

Completion of Idikld Power Project 
(ltXlJC-31-7-73), 8.8. 

(.'riticism Of India's policies by 
Press in South East A.ian Coun-
tries (XXIX-2-B-73), 87. 

FlotaJ.on of rupee in context of 
International monetal'Y crisis 
(~-10_8_73), 141. 

Flying HS-748 Plane to U.K. for 
test (XXIX-26-7_3), IGI-62. 

Foreign Exchange Earnings durina 
1973-'14 (XXXT-24-B-73), 196. 

Hunger strike by British Passport 
holders of Indian Origin at 
Palam (XXIX-2-73), 1-9. 

Investigation into complaint re-
garding quality and price of text 
books llI'Oduced by Government 
sponsored authors aDd publish-
ers (XXIX~o..'1-73), 157. 

Misuse of allocation meant for 
staging plays concerning India's 
Freedom struggle by song and 
Drama Division (XA'1X-
1_B_73). 179. 

Normal Process of Testing a Vehi-
cle to be Dispensed with in case 
Of cal' manufactured ,by KIa. 
Maruti Ltd. (XXXI-30-B-7S), 
124. 

Pending Applications fOl." Grant of 
Import Licences. (XXX-l'I-B-
73), 22. 

Permission for utilisation of ex-
panded capacity by fomen oU 
Companies (XXIX-3t.7.7!), 38. 

Plea by Indoneaia for implemen-
tation of Simla Agreement 
(XXIX-2-8-73), 88. 

Preparation of Package of Anti-
inftationary measures. (XXX-
10-8_78), 13-14. 

Press reports reeardin, Iran'. 
readiness to h'elp Pakistan .piDtt 
India (XXIX-26-'1-78). 20. 
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PATSL, SHRI H. K.-contd. 
Purchase of property of Dr. Karan 

Sinrb Union Minister by J & K 
Government (XXXI-29_8-73) , 
211. 

Beasons for India"s Negligible 
oare in world trade. (XXX-
10-8_73), 4. 

Release of sick Bengalees soldiel's 
detained in Pakistan IXXXI-
23-8-73), 40. 

Renewal of Letter of Intent given 
to Maruti l.lmit~u for Manufac-
ttll'e of small cars for Third 
Time (XXiX-26-7_73), 56-57. 

Report of Judicial Commission on 
the crash of Indian Airlines 
Boeilll 737 Aircraft on 31st 
)4&y, 1973 (XXIX-27-7-73), 
~0-31. 

Request to IMF tor additional 
crl'dit facilities for financin, 
Fourth Five Year Plan (XXXI-
24_8_74) .196. 

Sanction of Indu..;trial Loan by 
World Bank and International 
Development As9OCiation (XXIX 
3-8-73), 71-72. 

Statements by the elder sister of 
the COOgyal ot Sikltim in Honl-
kong making alllCations against 
certain Indian intelligeuce men 
(XXX-9-8-73), 172-'73. 

Stoppage of Import of Tractors 
(XXIX-26-7-73>. 162. 

Strengthening of Economic Rela-
tions between India and USA 
(XXXI-24-8-73), 195. 

Trouble in Rupee Trade between 
India and Bangladtl6h, (XXX-
17_8-73), 69-70. 

Debdte, 
CliStoms, Gold (Control) and Cen-

tial Excises and Salt (Amend-
ment) Bill Motion 10 pao as 
amended (XXXIX -1_8-73), 
296-97. 

Failure of Government to lay on the 
TallIe Reports of the Tariff Com-
mission Rule 377 (XXIX-27-7-
73),288. 

Flood situation in the country (Dis.) 
(XXXI-3-9-73), IM--4lt 

_______ 4i9 
PATEL, SHRI H. M.-contd. 

Indian Railways (Amendment) 
Bill 
Consid. (XXX-'1-B_'13), 292. 

Refusal by Haryana Authorities to 
show certain documents tomem-
bers of Parliment (XXX-
22-B-73), 241. 

Report of the ACCident to Indian 
Airlines Boeing on 31st May, 
11173 (Dis.) -(XXX-9-8_73), 

PATEL, SHRI NATWARLAL: 

Proposal to increase price of wheat 
for coming year (XXX-20-B-
73), 10. 

Debates 
Approach to the Fifth Plan (114) 

(XXXI-5.9-73), 94-9B. 
Flood situation in the eountry 

(Dis.) (XXXI-28-8-73) , 374--'17 
(3-B-73), 151--54. 

PATEL, SURI PRABHUDAS: 

Activities of CIA in the Country 
(XXI:X-I-B-'I'3), 125-26. 

Acute shortage of seeds and 
Fertilisers in Panchmahal District 
and its et!ect on Sowlni Opera-
tions (XXX-13-8-73), 179-80. 

All India Convention of National 
Stuc:lentl: Union (XXX-6-8-7S), 
172-'13. 

Allocation of Funds to KVIC 
(XXX--8-B-73), 100-01. 

Apprehensions of Japan about 
Investment climate in India 
(XXIX-3-B-'13), 61-62. 

Awards to workers in P&T Depart-
ment (XXIX-I-8-73), 37. 

Bilateral Talks with Pakistan on 
Pak overflight (XXXI-.-30-B-73), 
78. 

Bill on secondary education in 
Gujarat for Centre's consent 
(XXIX-I-B-73), 76-'1'1. 

Central Aid for Dro\qlht Relief 
Work in Gujarat (XXIX-
23-'1-'13), 238. 

Coal Mines Authority (XXIX-
211-7-73), 79. 
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PATEL, SHRI PRABHUt)AS:contd. 
. CommisSion for Payment of Com- :.1 

pensat,ion to P1"ivate Owners of 
Non-coking Coal Mines (XXX~ . I, 

,. 9-8-73), 37. 
I 'COnstruction of ltoad . bridges 

. at Vavla 'Maninagar and Rajkot 
in Gujarat <XXXI-28-8-73), 60. 

Contract concluded by MMTC' for 
,.. .~ort of Mica to Soviet Union 

(:,eXXI-31-8-73), 70. 
Conversionaf temporary telephone 

connections into permanent (lnes 
(nx-8-8.:or.;), SO-51. 

'Cut in the production of Coarse 
Yam and Increase in the Pro-

I 

duction ofSupe,rfine Yarn 
(XXIX-21-7-73), 92. Ii 

Decision on special flying check of . 
Indian ,AirUnes Commanders 
(XXX--17-B-73), 140-41. 

Defects in Transmission Feeders 
supplying power !tom Tarapur 
Atomic Station (XXIX-31_7-73), 
55-56. 

Defence Minister's visit to U . K . 
CXXXI--23-8-73), 111. 

Damage to Cotton Seedlings in 
Gui9nt· due to . Narmada floods 
(XXXI~27-8-73), 72. 

Dt>marid and supply of aluminium 
in the country <XXX-l8-8-73), 
79-80. 

, Development Modernisation and 
Expansion of Coking' aIld Non-

,colQpg Coal Mines envisaged in 
Fifth Five Year P}an(XXX-
9-8-73l, SO-B1, 

Development .of Breach (GlI.iarat) 
, CXXIX-1_8.73), 92-
Directives to the States from 

eentre ·to stopwerks· unller 
Drought-prone Area Programme 
in States (XXXI-27-8-73), 83. 

Discussion with Friendly countries 
on Economic cO-QPeration in 
Fifth . Plan (XXIX-'5-8-73), 
1B2-83. 

Diversifr.:ation of Factory Produc-
tion Shaktiman Trucks <XXlX-
26-7-73) 119-20. . 

. Effect of shortage of wheat in World 
Market on India <lOaX~23-7-

." ." 0: ,_ ~: 

PATEL, 'SHRl PRABHUDAS: confd . 
'E~penditure o!;i I1ail linl\.J;I!itween 

Ahmedabad and GJ,ndhinagar 
(XXXI....:...28-8-73), 60. ' .. 

EXport restrictionsimposed-olJ .high 
grade manganes~ ore. (XXX-
10-8-73), 70. .• 

Finan9i.al Assistance from.werld 
:Bank for Farm Projects (XXXI 
-31-8-73), 175-7tl. .' 

Formation of People's ComIllittee 
for Implementation 01' Employ-
ment Schemes for Landless Lab-
ourers (X*X-22_'8~73), 155. 

Formulation of . Policies for. various 
se::tors of Development. during 
Fifth Plan (XXIX-25-7-73), 129. 

Good performance of . . Gujarat 
Export Corporation (XXXI-
;24-B-73), 68. 

Government Take-o\'er of Hindus_ 
tan Tra~r, Baroda <XXIX-
26-7-73>. 51_52. 

Gujarat SCheme for providing 
employment to educated un-
employed (XXIX-I_B-73), 59-
60. 

Gujarat Scheme for Repatriates 
from Uganda (XXIX......e6:-7-7S). 
118-19. 

Handing over of U: S . Aid build.. 
ings to Indis by USA (XXX-
10-B-73), 67-6B. 

Help to Fanners in Gujarat for 
better cropS prosped;s (XXX-
6-8-73L 173-74. 

Implementation of Recommenda-
tions of Wanchoo Committee on 
Direct Taxes (XXIX-2'1-7 -73) , 
15B_'59. 

Increase of Loans in Co-operative 
Sector in Gujarat (XXXI-
81-B_73), 41. 

lndo.Polish Agreement to Reorga-
nise Jhllrla cOal Mines (XXIX-
2-8-73), 158. 

Indo-tiS~ talks. in Moscow for 
Indian Industrial Development 
(XXX-9":8-73), 82. 

Installed Capacity. ,of HiAdustan 
rrr.etors lAd. '<XXX-:t_B-73), 
"7. 

.. 
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PATEL, SHRI PRABHUDAS: condo I PATEL, SHRI PRABHUDAS:contd. 

Insuftlclent loans to Gujarat Films Permission to Vima~pati" __ :Manu-
by' Film Finance COrpGratwn I ' facturers in -Guja-rat to" ini!rease 
(XXIX-25-7-73), 1BO-81. -- quantum of Mustard Oil and 

Interception of Truck carryiDf: releaSe of raPe-seed to them 
Japanese Textiles . by Customs (XXlX-23-7 -73), 240. 
Authorities in Broach (Gujarat) . Price of Groundnut oil- in GUjarat 
(XXX--.;10_B-73), 15G-S7. anri other StateS (XXIX-23-7-

. International Firms Approached 
fOr Oil Exploration in India 
(Xxnt-24-7·73), 122. 

Iyue of letters of intent and 
li.eences (XXX-22-B_73), 14-19. 

Loan disbursed by Public Sector 
Bank to small 1,armers and 
weaker sectlO1l8 of society under 
Dii!erential Rates af Interest 
Scheme (XXIX-S-8-73), 58_54. 

Loans from World Bank (XXIX-
27-7_73), 157-58 

Loss due to flOOds in :Hamada in 
Broach District (XXXI-2B-B-
73), 62. 

Loss suffered by O&NGC and 
Glijarat Refinery dUe toO. failure 
of PoWer Supply (XXIX-31-7-
73), 1B6-B7. 

MeetiDg of deputation from, Gujarat 
Chamber of Comm.e1'Ce and 
Ahmedabad Mill Owners Asso-
ciation with M"mister of Jl'inlblce 
Re. . Clearance of Ch~ues in 
Ahmedabad (XXXI":':"24-B_73), 
67. 

Micro-waVe System in major Cities 
of Gujarat (XXIX-I-B.73), 
88-69. . 

Micro wave system in major cities 
on Western Railway from, 
Bombay to Ratlam ' (XXX-
7-B_'3). 65-66.' 

Nationai SeDlinar on lAgro-services 
(XXX-20-B_73), 57-60. 

National Water - Policy (XXIX-
31-7~73), 82.113. 

Nuclear Power Station (XXX-
B-B.:73>. 33. 

Output of fertilisers in the Tram-
bay Fertilsers Plant (XXIX-
31-7.73), 83-84. . 

P.O.W. killed in Ahmedabad 
Camp (XXXI....::!o:B.'1S). 79. 

73),239 . 
Productien of Coaches by Integral 

Coach Factory, Perambur (XXX-
i-B~i3), 36-37. 

Programme of Publishini Text 
Books on Law and Promoting 
Independent Publications- of Law 
BookS in Hindi.. OEXXI-2B-B-
73), 61-

Project Appraisal Cell set up in 
Gujarat to Evaluate various 
sc-herries in Fifth Plan (XXlX-
25-7-73), IBO. 

Proposal from Gujarat government 
to import Butter Oil (XXIX-
30_'M3), 209. ' 

Purchase of .More Boeing 7378 by 
Indian Airlines (XXIX-3-B-73), 
182-83. 

PurC'hqse of Oil Cakes by Gujarat 
Agro. Industries for Export 
(XXX-6-B-73), 58. 

Refusal by ,ibreign oil companies 
to supply :Diesel in States 
(XXIX-S1-7-73), '84. 

Reorganisation and DeveloPJnent of 
Tec:lm!::al Education (XXIX-
30-7_73), 211. 

Report of Committee to' implement 
Reforms in Examination System 
(XXIX-30-7-73), 183. 

Report of ~quiry into neath of 
Cows in Baroda- (XXX-13_B-
73), 177-78. 

Request by Gujarat-Maharashtra 
and Mjysore for Hfting ban on 
iQter-Stilte Movement' of Course 
Grains CXXIX-2S-7':73), 112. 

ruse in ,prices_ in .Gujarat (XXIX-
27-7-73), 221':22. -

Rules laid down for ~ion at 
Pilots as check pilots, instructors 
and 'examiners (XXlX-27.;;!T-73), 
1411 .... 



PATEL, SHRI PRABHUD.AS--contd. 
Scheme for easy loans to un.-

employed Agricultural Graduates 
and EllJIineers(XXX-13-8-73), 
179. 

Scheme of Coal Production in Fifth 
Plan (XXIX-2-8-73), 59. 

Scheme to populariae modern 
methOds of Foodgrains stores 
(XXIX--30-7-73), 130. 

Seeking of permission by Bank ot 
Baroda from RBI to trade in 
Leather Goods (XXIX-27-7_73), 
159-60. 

Seizure of contraband goods in 
Bombay (XXXI--31-8-73), 167-
68, 

Selection of Baroda District. 
Gujarat for undertaking Cotton 
Development Projects on Experi-
mental basis by IBRD (XXXI-
24_8_73), 69, 

Setting up of a Fertilizer factory 
at Dahejin Broach District 
(XXXI-28-8-73), 62, 

Setting up of a Pilot Plant by the 
Indian Petro-chemicals-Corpora-
tion in Baroda (XXIX-24-7 -73) , 
11., 

Setting up of Export Promotion 
Cells in ·Delhi Circle by State 
Bank of India (XXX-IO-B-73), 
1'56. 

Setting up of Heavy Water Project 
in Baroda (XXX-8-8_73), 58-59. 

Setting up of Mari~ Boards to 
run Minor and Intermediate Ports 
in Gujarat (XXX-13-8-73), 
178-79. 

Setting up of Nhava Sheva Port 
near Bombay (XXX-13-8-73), 
43. 

Setting up of small-scale industries 
in Backward Areas of Gujarat 
(X~-25-7_73), 181-82. 

Setting up. ot the Civic Gas Project 
at Baroda (XXXI-7-8-7S), 
77-78. 

Settlement ot Property Claims ot 
Repatriates from Upnda (XXIX 
~-7-73), 118. 

PATEL, SHRl PRABHUD.AS--contd. 
Seventh Annual Conference of 

Chairmen of State Electricity 
Boards in New Delhi (XXIX-
24-7-73), 116. 

SmUi,tgled ioods seized in Delhi 
(XXX--17-8-73), 142. 

States having scheme of commercial 
Banks to Finance Primary Agri-
cultural Credit Societies (XXIX-
3-8-73), 173-74. 

Steps for success of Bonus SchelU 
(XXX-6-B-73), 174. 

Steps to cheek Deteriorating 
Standards of Pilot EftIciency in 
Indian Airlines (XXIX-27-7-
73), 156-57. 

Steps to imprOVe Fertiliser Pro-
duction (XXX--7-8-78), 86_87. 

StePs to improve forest wealth of 
Guiarat (XXX--20-B-73), 60-61. 

Str~ning the Buying Pattern of 
JIrIMTC (XXXI-31-8-73), SII. 

Stress on Exploiting Coal Resources 
and COIl.'Iervation of Petoleum 
Products (XXXI-23_8-73), 111. 

Strike by workers of Bank of 
Baroda om Bhavnagar (XXIX-
3-8-73), 157-58. 

Survey to Study Exployment 
Growth (XXIX-26-7-73), 114-17. 

Surrender of Equity Shares by 
Burmah Oil Company (XXIX-
24-7-73>,116. 

Thefts and Frauds in Nationalised 
Banks (XXXI--31-8_73), 134-35. 

Theft in Petlad Branch of S.B.I. 
(XXXI--31-8-73), 133_34. 

Utilisation of assistance liven by 
UNICEF (XXX"':"'20-8-73), 60. 

Visit of Red CroA to P .0. Ws . 
Camps (XXX-9_8-73), 83. 

Working of S.B.I. Credit Scheme 
for Backward Are", (XXXI-
31-8-73), 136--38. 

World Bank Aid for forest develop-
ment plans in India (XXX-
17-8-73), 141-42. 

------------------
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PATEL, SHRI R.. R.: 
Action taken on Land Reforms 

Regulation Act, 1971 in Dadra 
and Nagar Havell (XXXI-
23-B_73). 25. 

Allocation of Funds for Small Scale 
Industries in Dadra and Nagar 
Haveli (XXXI-29-B-73), 20B. 

Amount earmarked for develop_ 
ment of Tourism in Dadra and 
Nagar Haveli. Area durin~,' 
1973-74 (XXXI-31-B-73l, 148. 

ElEctrification of villages in Dadra 
and Nagar Haveli during last 
three years (XXXI-2B_8-73), 
109. 

Expenditure incurred on Dadra and 
Nagar tliaveiJji. (XXXI,..-2.9-8-73), 
207. 

Expenditure incurred on irrigation 
facilities in Dadra and Nagar 
Haveld during Fourth Plan 
(XXXI-2B-B_73), 12-14. 

Implementation of sugg2stion of 
Varishta Panchayats of Dadra 
and Nagar Haveli <XXXI- . 
27-B-73), 56. 

Opening of Sugar Mill in Dadra and 
Nagar Haveli (XXXI-27-B_73), 
106. 

P ... T. Offices in Dadra and Nagar 
Haveli (XXXI-29-8-73), 207. 

Shorta~ of Coal in Gujarat and 
Dadra and Nagar Haveli (XXXI 
-30-B-73), 123-24. 

Social Welfare Centres in Dadra 
and Na",r Haveli (XXXI-
27-B-73). 106. 

Steel Demanded by Dadra and 
Nagar Haveli (XXXI-30-8-73), 
10. 

Transfer of Ownership Rights to 
Tenants in Dadra aild - Wagar 
Haveli (XXXI-29-B-73), 21L 

Vesting of Consultative Power in 
Varishta Panchayat in Dadra and 
Nagar HaveU (XXXI,....27-B.73). 
57. 

PATIL. SHRI ANANTRAO: 
Dekte, 

Ownership of Newspapers and -

PATIL, SHRI ANANTRAO-contd. 

News agencies (Res) (XXX-
17-8-73), 2B7--92. 

PATIL, SHRI E. V. 'VIKHE: 

Adequate and timely lupply of 
steel to Maharastra for its 
lirrigation works (XXXI-28-B-
73). 101. 

Commissioning of Blast Furnaces 
in Bokaro Steel Plant (XXX-
16-8-73), 28-29. 

Srant of Cash Assistance to 
Compensate for Air Freight 
against Export of Finished 
leather etc. (XXX-17_B-73), 
88-89. 

MediWJ1" and Short term loans 
advanced to Agriculturists by 
Nationalised Banks in Maha-
rashtra (XXX-17-8_73), 89-90. 

Opening of new branches 81 
Nationalised Banks in rural areas 
of Maharashtra (XXX-17-B-73), 
87-88. 

Permission to 
for running 
Maharashtra 
118. 

private companies 
Air Services in 
(~17-8-73). 

Proposal to Develop New Tourist 
Centres in Maharashtra (XXX-
17-8-73), 90-91. 

Providing of financial assistance by 
nationalised banks to increase 
Iliricu1tural production in 
drought affected areas (XXXI-
31-B-73), 189-90. 

Remission of loan given to farmers 
of droUCbt affected areas (XXX 
---2O-B-73), 98-99. 

Report of Sugar Industry Enquiry 
Commission (XXX---20-B-73), 97. 

Scheme to provide &Pedal CODC8S-
sions to Dairv in Backward AreAs 
(XXX-20-a.:73). 37. 

Studies in respect of J:xpansion of 
BhiJllii and Bokaro Steel Plants 
'With Soviet Assistance (XXX-
16.8_73), 81-62. 
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PATlL, ,SHBb~. ,V.' VIKHE-eontt;l. 

.T~bno-EcODCl1nic study of. inte-
grated Steel Plant in Maharashtra 
(}(XJ{--16-8-73), 124-25. 

Debates 
Companies (Amendment) Bill 
, (Amendment·of sections 224, 
; 226. etc.) 

Int. (XXIX--27-7-73), 300. 

N!dwnal Co.operative Development 
_ ,(:'Jnporation (Amendment) 'Bill 

Consjd. (XXIX-26-'1-73), 322--
26. 

PA'l1L.SHRI KRISHNARAO: 

:Pr@o!!al to iI)crease price of wheat 
for coming year (~--20-S-73). 
5. 

Pid'IL. SHRI S. B.: 
Debates 

Mysore State (Alteration of Name) 
Bill N. P. consid. (XXIX-27-'1-

. 73), 277--79. 

PATNAIK, SHm BANAMALI: 

Activites of Naxaites in the 
comMy (}(XJ{--8_S-:-73), 178-79. 

Agreement for Loan from U.K. 
(XXXl--31_8-73). 104-05. 

Assistaneeby UNICEF {XXXI--
2'l'-8-'m; 80. ' 

Availability of Bed-Room Accom-
"modation in Hotels in the country 
,,(XXXI--31-8-73), 104. 

Ban on Use Of Hen-Chlorophene 
in. cosmetics ,<JC?tXI--2'l-:-S-,.3) I 

75. 
'Cases of Heavy landLQg by pll1nes 
, 1)l Indian Airlines and' Air India 

(XXX--tO-8-73), 76_7'1. ' 
,Cases of Tress passing by Pakistams 

. since the last Indio.:P-ak War 
<XXX--22-8-73), 170. 

.CJ~rance of:, Major In;i,ga\ion 

. "ProjeC't5 in Maharasbtra. and 
Andbra Pradesh pending' Awards 

, ,of . ~na and Goaawad 
'b1lN1lll1s {JeX!X--24 .. '1-'13). 11. 

ciilSure Of PUre -drinks "in Delhi 
(XXIX--1-8_73l, ''12:''73. ' . 

I 
I 
\ 
\ 
I 
} 

PATNAIK, SHRI BANAMALl--ooatd:. ' 

COde of conduct for Teachers 
(XXX--l3-8-'l3), 113_14.' 

Declaration of RailwayS 88 Essential 
Services ~er DlR (lqOX-
24-7_'13). 65. " , 

Demand for Cotton and Oil Seeds 
Equalisation Fund (XXX-lO-8-
'13),'15-76.,' ' 

Desirability of sending an Ameas-
, slidor to China (XXX-.-9-8-73), 

2'1-30. 
Expenditions settlement of Indus· 

trilll Disputes (XXX-16-8.73), 
'10. 

,Forecasting India's Exports, Dna 
Quarterly basis by Trade De¥elop-
'ment Authority (XXXl--24-&-73). 
27. 

Increase in Cropped. area to meet 
~arget of grain production 
(XXX ..... 20-B-73). 140--42. 

'Indian Help in rectmg Stee'J Plant 
in Libya (XXIX--2-8..73), 1-4'1. 

Indian repatriates from Afric:an 
countries (XXX--l6-S~73), 71-72. 

Lo.;,; due to Dislocation of Train 
Services 'as a result of Employees 
Strike (XXlX-24-7.73), 66. 

National Productivity Council on 
Sharing gains of Productivity 
(XXX-22·.8-73). 152. 

News Item "Family Planinng Plan 
in for Major SlI1shing" AppeariRg 
ing in the Indian Express 
(XXX-13-8. 73) t 13'1. 

Number of Airports improved dur.. 
'ing the last three years (XXXI--
31-8-73), 103. 

Permission to set up mini sUlar 
. mi,lls in U. P.(XXXI~7_8-73), 
'14.' . 

Plan for introduction of Automa-
tion in Industries <XXXI-U-S-
'13). 62. " " 

Powers tryi,.g' to 'Bridge GuU cr."·~ 
ted by withdr8walof British from 
Indian Ocean (XXX--18-B-'13), 
!B-2".""'" 



PA'l'N1AlK, SHRI BANAMALI-contd. 

,PrE;Paration of Package of Anti-
lnftationuy Measures <XXX-lO-
8-73). 9-17. 

Pr:oposal to set. up a National De_ 
sert Park in Bikaner_Jaisalmer-
Barmer . Areas Of Raiasthan 
(XXXI--31-8-73). 103. . 

Proposal to shelve plans for Vijaya-
"nagar Steel Plant and "Kudremukh 

'lron Ore Project in Mysore 
. (XJOl-9-8-'13), 75-76. • 

. Quantity of wheat stocks held back 
by farmers from Rabi crop. 
(XXX-:-6-8-73). l3B-39. 

'. Reserves of coking coal in New 
Productivity Policy .(XXX-
22-8-73). 169-70,. 

Report of Committee Appoint~ to 
Examine Prices-Income-Wages 
Productivity . Policy (XXX"":"22-B-n). ~9-1~ . . 

Report Of committee on Power 
· s\lonage in rural areas (XXIX-
24_7-73), 32. 

. Report on cost price relationship in 
· cotton textile industry with parti-

cular referMce to production and 
pricing of controlled cloth 
(XXX-"-lO-8-73); 76. 

Seminar on small Farmer and Ag/.'i-
cultural. Labour (XXX-13-8..73). 
U3. 

Sen Committee Report on Salary 
Structure of College and Univer-
sity Teachers (XXX-20~8-n). 
42-43.: 

Setting up 01. Mini Paper Mills 
· (XXX-2,2..8-73). 169 .. ' 

Shortage of essehtial commodities 
inDelhi and other, ."lI$rts . of .the 
eountr;)t duri.ng the current year 
(~~-10lB-73). 66-67. . 

Smugglintof Fertiliser. into. U. P. 
from Haryana and punjoa.b (XXX-

.. : 13"8-"tlt) f12-1:J. '. . ' 
_.. _ ~ t ~ ~ ; 

... SolutiCillof Atldhra Pradesh. pre-
blerils (XXXI-29-8-73). 11& 

-. Steps beillg taken to have· SOIJIe 
• , .,. attemati-ve. : to Cc!UveptiOlUll Air-

craft (XXXI--31-B-73). 104,';; 
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PATNAIK, SHRI BANAMALI-co:!1td. 

Strikes by port and dock workers 
during the laSt three years 

(XXX-16_B-7S), 72. 
Strikes in Coal Mines during the 

last three Years (XXX'7"16~,8_73), 
70. . 

Submission of Memorandum' -. by 
Pensioners for Grant of Addi· 
tiOJial Retirement Benefits 
(XXIX-27-MS). 63-64. 

Teaching Profession. <XXX-IS-B-
73). 114-i5 . 

Training Pro,ramme for· St~ and 
officers of public sector banks 
(XXX-17-B-73). 184-85. 

Tribal Development Board in 
_ Assam (XXX-22-B-7Sl, 106, 

U. S, .President·s letter to the PX;ime 
Minister of India (XXXI-
SO~iI-73). 95. 

Deba.tes 

Ciirttinuance of Proclamation in 
respect of Orissa (Res.) (XXX-
22-B_73). 25'1-61. 

Customs. Gold (Controi) 
tral .. Excises and salt 
ment)' Bill consid 
1-8_'13}. 260-62. 

and Cen-
(Amend-
(XXIX-

. D. G. (Orissa) 1973-74 (XXIX..,...26-
7-73), 246-46. 

!D. S. G. (OriSSa) 1973-74 (XXXI"-
27-8-73), 3t0-44. 

Peasant Doctor (ReS.) . (XXIX-
3-8-73), 296-99. 

Supplementary 'Demands for Grants 
(Rallways) i9'13-74: General 

_ DiscussiOn (XXXI..-23-B-73). 228-
29. 

PRABODH CHANDRA, SHRI: 

Adoption Qf. Flexible L~censing 
.-Policy (XXX-l~~8~7S),50. 

:J\idto.' Gujar.;l~ for. -Educated Up-
employed (KXX ...... S-B-73) •. 71-72 . 

. Ass~smcmt about X.eQ.uirement of 
. Nylon Yarn. during' the current 

Financial Year ~(XXX-l0-B-73). 
86. 

.000ection \Il1der . Small 
(lCXX-IO-8-'13). 42., 

~y.ings 
.,.. 'e .- . 

--------~-, -----_.-
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PRABODH CHANDRA, SHRI-contd. 

Complainta against Tax Evaders 
received by Income-tax Autho. 
rities in Delhi <XXX-17_B-73>, 
36-37. 

Complaints from Telephone Subs-
cribers in Calcutta (XXIX-
28-7-'13), 1a. 

Complete control over Raw Jute 
Trade (XXXI-24·B.73), . Bl. 

Completion of Idikki Power Pro-
ject (XXIX~I-7-73), 7-10. 

Curbs on Bank Borrowings by Re-
serve Bank of India (XXXI-
U.6-73) , 159. 

Cutting down of Reaarcb grant& 
by I.C.M.R. (XXlX~0-7-73), 
105. 

Delayed action on complaints 
against Income-tax evaders in 
DeIhl (XXXI-3I·B-73), 19B. 

Educational standard for Entry to 
Indian Mllitary Academy 
(XXIX-2.B-73), 155. 

Expansion plan for Neyveli Lig_ 
nite (XXIX-2-B-73), 8O·Bl. 

Expenditure on rCI (XXX-20-I1-
73),BI_B2. 

Fair representation to Minorites 
and Harijans in Railway Jobs 
(XX!X-24.7·73), 23-31. 

Family Pension scheme to work-
charged stat! on Deptt. of 
Arcbaeolo0' (XXXI-28..S_73) , 
151. 

Finalisation of Defence Plan for 
1974-79 (XXX-9-8-'73). 98. 

Funds tor the Thermal Power sta. 
tion at Jhans.i (XXXI-28-8-73), 
123. 

Hif.h-Ievel stuuy Group Report on 
Steel dh;t ribution (XXX-
18_8-73)", 121. ,.. ... ,'. ,A!Jl 

Import .of News-print from U.S.S.R. 
CXXIX--3-S-'73), 3. 

Interim Report by Committee on 
Cloth Prices (XXX-IO-S-'73), 
87·88. 

Issue of Cement Permit by 
SDlI Ghaziabad (UP) (XXX-
11.8-'73), ID. 

I 
I 

I 
I 

-I 

I 

PRIABODH CHANDRA, SHRI-colltti. 

Loss of Rs. 27 crores to Hindustan 
Steel Limited (XXX-Ie-B-7S), 
11S-14. 

Market tor Engineering Goods in 
Latin America (XXX~·8-73), 
19. 

Medical Remedies to Victims 
inhaling Poisonous Gas near 
Shahdara (XXX-6.B-73). 188. 

Nationalisation of Transport bet-
ween Karbal and KaC'baur agbat 
!toad (XXX-~O-a-73) , 94_95. 

Negotiations by Electronics Cor,.,.. 
ration of India with State Gov-
ernments for manufacture of T.V. 
sets in States (XXX-8-8-73) , 
le8_D. 

News item entitled "Malpracticea 
mount in Air Travelling Indus· 
try" eXXX-17-B-73). 70-71. 

News-Item "Sheikh Talks of Auta. 
nomy'" eXXIX-25·7-73), 142-
43. 

Offer for sale of European Air'bus. 
to India Airlines (XXlX-
3·8_73), 97. 

Payment of E. S. I. Contribution by 
3B. 

Penalty for Evasion of IncoJll-
Tax (XXX-17.B·73), 72-73. 

Piecemeal Repatriation oIP.O.WI. 
(XXXI-23-B-73). 66·17. 

Reaction of Government to Newl 
report en'tUed 'Cotton MIlls 
eran fabulous profits (XXIX-
3-8.73), 106-08. 

Recommendations by N.ti~l 
Committee on Science and Tech-

nolo&y on Power GenemtioD 
(XXX-22-8-'73), 68-89. 

Recovery of Chinese propqanCla 
Material in K~bari Area .f 
ACartaIa (XXIL-.25-'1-'iI8). 
142. 

ltetum targets for pUlie .aecter 
undert.kings (XXXf-..24.. ... '13). 
12. 



PRABODH CHANDRA SHRI -ConteL 

Rewards to informers giving infor-
~t~on about. .concealed income 
<lC'tX.-l'1.B-73), 71·72. 

Selective approach for maximi-
sing food production (XXIX-
30.7-73), 28-30. 

Shortage of Cement in Ghazia·bad 
U.P. (XXX~.S-73), 150·51. 

Shortge of Tractor (XXXI-27-B_ 
73), 137. 

Supply of EIectridty to Bihar from 
D.V.C. (XXX-7-B-73), 165. 

Unearthing of Dollar l"acket Ope_ 
rating between Canada and India 
(XXlX-I-B-73), 71. 

Views of Chief Executives of Public 
sector UndertakinCS on Role of 
Bureau of Public ·Enterprises 
(XXXI-24-B_73), 200. 

Wagon deal with Poland (XXIX-
27-7-73), 55. 

Warning by Central Government 
Officers' Federation as regards 
serious situation developing in 
Admiriistration prior to the com_ 
mencement of Fifth Plan 
(XXX-22.S-73), 75-76. 

PRADHAN, SHRI DHAN SHAH: 

Accumulation of Timber and Bam_ 
bOo in Shahdol dUe to non-
availability of wagons (XXXI-
2B-B-73), 110. 

Additional Funds for famine_hit 
states during Fourth Plan 
(XXX~-S-73), 5-13. 

Amount given by Government for 
hostel for Adivasi and Backward 
students in Madhya Pradesh 
(XXX-22~B_73), B7-88. 

Area under PiBciculure ~ Madhya 
Pradesh (XXX-I3-8-73), 1B9. 

ASsistanCe fOr New Project.$ for 
Rural Electrification (XXIX-
31-7-73), 142-43. 

B~eak..up of amount sanctioned for 
constrUCtion. of howies UDder the 
.~~ .of .J:ay~~, . Villaps 
(XXX-22-B-73), 58-82. 

2697 L S.-32. 
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~MPHAN, SHRI DHAN SHAB-
ConteL ~ 

Canadian Prime Minister not pre-
sent to recieve Indian Prime Mini_ 
ster during her vist . to canda 
(ltXJJt--28_7-73), 183-84. 

Changes in Muslim Personal Law 
(XXX-7-B-73), 99. 

Conpnunal riots in Ahmedabad 
(XXXI-2B-B. 73) , 90-91. 

Cooperation sought by India from 
Japan in her plan 10 free herself 
from dependence on F'oreigil Aid 
(XXX-I0-8-73), 121_22. 

Cotton Mills Manufa,during Syn-
thetic Fibres (xXx-17_B-73), 

. 5B-59. 

Demahd for Special Non-Plan 
Assistance by Madhya Pradesh 
for Development Works (XXX-
17-8-73), 16-19. 

Development of Agricultural 
Mandis in Madhya Pradesh 
(XXX-20-8-73), 158_59. 

Development of B.mdhawa{.'arh 
National Park in -Madhya Pra-
desh (XJOt':':"'10.B_73), 155. 

Employment of local Adivasis in 
. coal miOOs in ShiUiaol Aaiva,i 
Al'eas (XXXr-23-B-73), 133. 

Enquiry into grievances of students 
of Lucknow University (XXIX-
23:"'1-73), 17B. 

Export of liquor to other countries 
during last two years (XXXI-
31-B-73), 96-97. 

Financial Assistance to states for 
providing Free Educatiqn to 
Harijans 'IIp.d A.-divasis (XXX-
22_B_73), 10'1....:.(J9. 

Forcible realisation of Lev:y from 
farmers in Madhya Pradesh 
(XXX-20-S-73), 74. 

Foreign eXpOrtsfn ffiitian 'engaged 
.~ Oil exploration (XXX-7-8_ 
'13), 103-04. 

Funds sanctioned'" "fdi 'weftS, pUmps 
for Barijans, Adivasi smaU cU1ti.-
q$Gr8..!. in .. Madhya Pradesh 
(XXXI-2'1-8-7lt); 71. 



PRADBAN,SBRI DHAN SHAH-
Contd. 

, 

Funds to heJp Aidvasis living out-
.side Tribal Blocks (XXX"-ll-8-
73), 152_54. 

Harassment of small farmers in 
procurement of whea:t in :M.P. 
(XXIX-23_ 7 -73), 180. 

Housing and Occupational Facilities 
provided to Uganda Repatriates 
(XXX-9-B_73), 156. 

Import of Drugs' (XXX-28-8-73), 
14-20. 

Increase registered in Coai Produc-
tion capacity (XXIX-2tl-'1-'13), 
121. 

Introduction of new device to pre-
vent train accidents (XXXI-
28_8-73), 113. 

Issue of lieeno::es to Pharmaceuti-
cals firm of Madhya Pradesh for 
import of Chemicals (XXXl-28-
8-73), 100. 

1.o;s suffered by Bhilai Steel Plant 
during April to June, 1973 
(XXXI-23-B-73), 132...33. 

Loss suffere::! by India dUe to Bor-
der \-iolat:on; by Pakiatan 
(XXXl-30-8-'13), '19_80. 

. Major and Medium Irrigation 
se'hemes in U. P. (XXXI-'1-8-73), 
105. 

Manufacture and sale of spurious 
Drugs (XXX-6-B-73), 132_33. 

Manufacture of Instrument 1andin~ 
system installed at Delhi Airport 
Bske:l to send an Expert On study 
its working (XXX-17-8_73), 59. 

Names of Projects, Airport-wise, 
for which GOvernment have de-
cided to Allocate funds during 
Fifth Plan (XXXI-24.8-'I3), 
I19. 

News-Item "Sheikh Talks of Auto-
nomy" (XXIX-2S-'1_73),I42-43. 

New' Polic .... for extending medical 
facilities' in Rural Areas (XXX-
6-8-'73), Ju.m;. 

Non-aceeptance of three 'lan,uage 
formula· by Tamil Nadu (XXX-
8-8-73), '1'1-'18; 

PRADHAN, SURI DHAN SHAB-
contd. 

Number of Jumbo jets with Air 
India (XXX-10.8-73), lZl. 

Number of men, women and child-
ren repatriated to Pakistan 
on India (XXX-16-B-'13), 175. 

Number of Men, women and Child_ 
ren repatriated to Pakistan on 
(XXX-16.8-73), 176. 

Payment of Bonus to Central G0-
vernment Employees claISHled u 
-Workers' (XXX-17.8-13l, 1'14. 
'15, 

Popularity of Indian Countle in Fo-
reign Countries (XXX-I0-8-'13). 
120.21. 

Progress of take over of wholeaa1. 
trade in Wheat in States (XXIX-

21-7-'/3), 1'19. 
Proposal to ban Instituations indul-

ged in Film Trail1ing and TraiDiDC 
in Art of Acting Schools (XXXI-
2S-8-7S), 89-90. 

Proposal to end the Practice of car-
ryin&, .load on head CXXX-9·s. 
73), 157_58. 

Provision of Houses to Indian Liv-
ing Abroad (XXX-13-8-73), 190. 

Railway Signallers periormiDt 
duties Of .other categories of Itaft 
in addition to their own. (XXXI-
28-8·73), 111. 

Reconstitution of Jute Boards 
(XXXI-24-8·73), 119. 

Reduction in World Bank aid to 
to India (XXXI-31.8-73), 186-
6'1. 

Registration by post in Employment 
Exchange, Daryaganj. Delhi 
(XXX-16-B-73), 133. . 

Reports Re. Plan1ed Bugging' Devi-
ces·in Telephones of Indian Em-
bassy in Islamabad (XXIX-28-7-
73), 23.24. 

Request of Chairman ·of State 
Electricity Board for sanction of 
Power Generation scheme within 
this year' and for grmt of Finan-
cial As!!1stance (XXIX-31-'1-7t),. 
143-tS. 



PRADHAN, SHRr SHAH-contd. 

Sanction of Two .Mini Projects by 
Rural Eleetrification corporation 
for Villages Around Birsa (M. P.) 
(XXlX-24-6-73), 108. 

Scheme for propagation of Indian 
Culture abroad (XXX-9-8_73), 

156-57. 
Speeial Assistance sought by Mad-

hya Pradesh fm: Completion of 
works in Drought...A1fected 
Areas (XXX-17-8-73), 48. 

Status of Adivisis of Surguja and 
Bastar Districts who revol-
ted ab'Binst BritiShers in 1910 as 
Freedom Fighters (XXXI-29-B-
73), 2<r.i. 

~-- Steps taken to meet shortage ot 
Crude Oil (XXIX-24-7-73), 90. 

Steps to ensure that pilots have not 
consumed liguOr before commen-
cement. of Flight (XXIX-27-7-
73), 152. 

Study of Functioning of Cooperati-
ves in Adivasi Areas (XXX-
20-8.. 73), 156-58. 

Surveillance Radar at Palam Air-
Port rendered idle before Aircrash 

of Boeing -737 on 31_5-73), 151. 

Tractors lying unutllised due to 
shortage of Oil (XXIX-30-7_73), 

r- 212. 
Training Centres to provide em-

ployment to disabled persons 
(XXX-6-8_73), 82. 

Visit of a High Powered committee 
to Drought Hit Areas of Madhya 
Pradesh (XXX-13-8-73), 188_89. 

Debates 
Coking and Non-Colting· Mines 

(Nationalisation) Amendment 
Bill Consid. (Cl) (XXXI-4-9-
73), 75-76. 

Delay in the clearanc~ ot the Ban-
sagar Project (Dis) (XXXI--31-
8-73). 382-B3. 

Payment of Bonus (Amendment) 
Bill Consid. (XXXI-29-B_73), 
325--~7. 

Supolementarv Demand, fOr Grants 
(Rilways) '1973-74 General Dis-
('ussion (XXXI-23-B-7S), 245-
46. 
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FURTY, SHRI M. S.: 

Agreement between India and 
Ma1il.ysia for Purchase of Palm 
Oil (XXIX-JI-B_73), 126-27. 

Agreement between India and 
Yugoslavia for Collaboration in 
Development of Shipping and 
Construction of Shipyard in India 
(XXX-6-B-73), 65. 

Anomaly in Pay of officers of Joint 
Cipher Bureau (XXIX-2-B-73J, 
58-59. 

Areas in North East India leased to 
Oil India Ltd. tor Exploration of 
Petroleum. (XXIX-31-7-73), 161-
62. 

Arrears of Income-tax in West 
Bengal (XXtx--3-8.73), 93-9B. 

Assistance for New Projects tor 
Rural Electrification (XXIX-31-7-

73), 142..43. 

Basing of Naval Fleets by MajOr 
Power in Indian Ocean (XXIX-
26-7-73), 65. . 

Bihar Opposition to shifting of coal 
Mines Authority from Ranchi. to 
Calcutta (XXIX-2-8..73), 173-79. 

Biscuit Factories Closed due to Non.. 
availability of Maida in States 
(XXXI-26-'L73), sa. 

Britain's entry into ECM (XXXI-
31-8-73), 100. 
Canalishing Jute supplies to mills 
Through Jute Corporation of 
India (XXX-I0-8-73), 143. 

Child ern of 6-11 age group not 
going to school <XXX-13-8.73l, 
173-74 .. 

Complaints Regarding Award of· to 
Tamrapatra to wrong Persons 
(XXIX-I-8-73), 147-48. 

Creation of separate Ministry for 
Carrying out Welfare Schemes for 
Scheduled \Ca~and Shed.ulied 
Tribes (XXX.,-8-8-73). 213. 

Criteria for recruitment to Foreign 
Servke (XXXI-23-B-73). 39-40. 

Development of Adivasi Vidyapith 
(XXIX-23-7-73), 148. 

Development of Backward Regions 
through Television (XXX-3-8_ 
73), 212_13. 



-------~--.------~-.-------

PURTY, SHRI 111. S.- CoJitd. 
Develop~ent schemes in State~ 

(XXIx-25-'1-'13), 67_88. 
Disappearance of Sugar Bags Tran-

sported by FOOd (,:orporatiqn ot 
India from N~wabianjin Qonda 
to Ajra (XXIX-23.'1-73), 42. 

Discontenment among farmers 
of ~ihar on pr~t at wheat 
()(XlJC-23_'1_'13), 146. 

Disparity in Rates of Excise Duty 
levied on the same quantity of 
tea in various states (XXX-
1'1-8-'13), 125. 

Draft agreement on BaIlllll,Pi Pr0-
ject (XXIX-31_'l-'l3), 1«13. 

bploymen"1;- fOr all Engineering 
Depee-holders and gradoatel 
(XXIX-25-'l';''13), 28. 

-Enquiry about Items whose aport 
to _ JaPan can be inc:reUed 
(XXIX-3-8-'13), 32-33. 

Ellcape of a Pak Smuater fnIiD 
Patti Jall (AmritSar) to Pakis-
tan (XXX--22;.B-'13), 110.61. 

Expenditure incUrred On elec:tri&:a-
tiOD of Rarijan Bastis under 
Rural Electriftcation Programmes 
(XXXI-28-B-73), 87. 

Financial Resources for Fitfth Plan 
(XXX-8-B-73), 187. 

Foreign Cigarette companies 
operating in India (XXX-l'l-B-
73), 122-24. 

Foreijrn EXChange tor impo,~ of 
Edible Oils (XXlX-30-'l_'13), 84. 

Forn'tuIation at SCbemesfcir increa-
sing production in the Indian 
Copper Complex at Gbatsi1a 
(Bitler) (XXX-8-B-'l3),~: 

Gang . en~ged ~ aniU,giiq( 01. coal 
bet~n ,l~a, _. P8lii~ _ and 
Punjab and Bibar CXXX:-'7.B. 
'It), 4J......;.4f. 

Gold Itjine i~~4 ~r U~kot, on..a (XXX-ll.:.8.'73), 1~3J. 
Grant of .loan ~._ RBI to make avail-

able A.«rieU1tUral ~e,rial,\Ofar. 
mers of Bihar <XXX-I'74-'l3). 
121-9. 

PURTY, SlnU M. S.- Contd. 
B.irdd1iP dUe \1) _ ~upUQa ill 

IilPPly of water in Delhi (XXIX-
30.'1-'13), 53. 

Influx of B~hari Muslims f«)m Ban-
CiadeSh into IDdia CXJOX-I-8-
'13), 149. 

InvestigatiQn into inc:iden.t of a per· 
son trying to- approach, Prime 
~ter in Toronto (Canada) 
exm-26-'1_'13), 87. 

Loan Advanced by Nationalised :.., ~4=ll.bi~~~~ 
B-'13), 1i8. 

Losses suffered by PIlblic.ector 
'Undertakings <XXIX-2'1-'1.'73), 
58-58. 

:Meeting of ~aQllport Minister of 
all States (XXXI-2'1·B.'73), 102. 

Ni.t1onalisation of Bid! Industry 
(XXX-B.B-'13', 211.12. 

News item "Thousands of Mica 
workers laid off MMTC Mess-
Up" (XXX-16-B-'73), 16-18. 

Number of Scheduled Castellrrribes 
o1Bcials in Indian Amba$sies 
Abroad and those ApPointed on 
Ambassadorial Alllignments 
(XXXI-30-8-'l3), 135. 

Number of T. B. patients in Bihar 
(XXX-13.-s::'f3), 1'15. 

0ftIda1 MJilion to Paldatan regar· 
ding Joint InGb Bangladesh Offer 
(XXIX--28·'1.'13), IN.05. 

OpPOsition by states to Central 
OontNl ov$- POwer Generation 
(XXX-7·B.73); 36. 

P. A. C. revolt in Uttar Pradesh 
(XXIX-25.'l.'13), 66. 

FersOill i-endeNd unemployed due 
to take over of WholeSale Trade 
iD . Wheat cd Rice (XXX-
1~1l-'13), 1'1'1. 

Produd;l~ of coPJIer concentrates 
attbexiwadhat Mines and setting 
up Of copper smeiier Plant iii. My-

. .lore(XXX-16.8-'l3), 43."-
Propoaal from a. PaklSani Film 

Proclw:. to _ make a Film with 
Cast tram India and Pakistan 
CXDI--29-8-'lI). 216. 



SOl 

PURTY! Slil'!:1l4. S.~l'ltd. PURTY, SHRr M. S.-contd. 

PrQP9$al to start IliplomaCourse in Study of Production aspect by eoD1-
.. '1'.oUtism in UDivenities '(:XXX-mission on SeCond Coke oVen 

iO~B~73). 115. Battery of Bokaro SteeiPlant 
P,rljlSlSCution against companies vio_ (lqCIX-2-8-731, 178. 
, liii,ng' import regulations Task force on Handicrafts to in-
(.xXXI-24~8-73), 63. crease its production arid Export 

Bai~way Service CommiIsion in ~~ ijle ~~ Plan (XXXI-
Bihar for North Eastern Railway 24-8-7:11), 150. 
(XXIX-24-7-73), 91. ~~ A~ent with Mala)'lda 

RecOllUnendations of Agricultural and. Belgium for a.YQidaJice' of 
Prl-.. Commission Re. Kharif double taxation, (XXXX.-.;..z7';'7.73) 
ci:;;a <XXIX-2S.'l-73), (l_42~ 43-44.' , 

Recovery of Chinese Leaflets in U.s. ~ of War Material ill 
Simariya village near Gap Pakistan (XXIX-26-7-73), 81. 
Aerodrome (XXIX-l·8.73), 48. Urin,ary Diseases (XXX-13-8-73), 

Report of Committee on free legal 1'l~7. 
assistance to the Poor . (XXIX- QURESHI, SHRI MOHD. SHAFl: 
24_7-73), 40. 

Reports 'l'e Pakistan planted bug- Collision of 87 Up South Bihar Ex-
ginl1 4erices in Telephones of p;res,:. ";'lb, 5 Up Bowrab-Amrit. 
Indi.I!l ltmbass in Islamabad sar ~l at Madhupur (St.) 
<XXIX-23-7-73), 23_24. (~-:-27.7-73), 2511-60. 

Request for Techincal help from Current strike situation in Ritil· 
Australi&for development of ways (XXX-6.-8-73), 263., 
Rajasthan desert eXXX-20-B- Indian RailwaYa (Amendment) 
73), 173-74. B.Ql: 

Request to Prime Minister by MPs CoDlOid. (XXX~.B-73). 284-88. 
for settlement of Sane River (XXX-7-8-73), 284-90, 299-
Water Dispute (XXIX-31-7_73), 301." 
6O-6~. (XXXI--2!I,..8.73), 276, 280-8J. 

ne.ervation of posts for S. C. and RADHAKRISBNAN, SHRI S.: 
S, T. in social welfare department 
(XXX":"20-B_73), 174-75. Appointment of Dealers and Stock-

ists for distribution of Ure. hy 
Reserved quota for Harijans and Neyveli Lignite COlllOraHori 

'Tribal Students in Admission to (XXX~16-8-73), 159-60. ' 
Medical Colleges (XXX-6-8- Q . ' uantity of S\eel received and sold 
73,), 91. by H;industan Steels Limite\l at 

Sale of Children and Suicide by a Madras (XXX-I6-8-73), 160. 
Person in Koraput, Orissa due to RAGHU RAMAlAH, SHRI K: 
inability to provide Food (XXIX-
30_7-'13), 21-24. Business of the Bonae CXX!X-27. 

Scheduled Caste/Scheduled Tribe, 7-73),257-59, (XXIX-3.,8-73), 
les, lAS. IPS, omcers and Indian 264-65, 268-69 (XXX-S-8-73) 
ForeignSernce Officers (XXDC- 354, <X?CX-IO-8-73), 204--09. 
1-8-73); 148-60. (XXXI~-8-73), 241-42. ' 

Code Of Criminal Procedure Bill: 
Settinl up Model fann for various Consid. Cl. <XXXI-3-9-73), 'e 

crop' (JQCX--2G-8-'13), 171-'73. 102-06. 186. ' 
SmulcJ1ngofBemp fioom Nepal Con·-~t of 'B ( ,.........., , , ~ ,0UBe II) (XlGX-

~-31-8-73), 2H;l, 23-"1-'13), 446-47. 

----------~~~----------
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RAGHU JiAMAlAH, SHRI K.-contd. 

Customs, Gold (Control) and Cen-
tral Exciaea and· Salt (Amend-
ment) Bill: 
Motion to Pass as amended (XXIX 
-1-8-73), 309 (XXIX-2-8-7S). 
264, 276. 

Indian Railways (Amendment) Bill: 
Ccmsid. (XXX-7-8-73), 308. 

Recruitment of Minoritiell for :loba 
on the Railway. (DiL) (XXIX-
31-7-73), 249, 251. 

Reduction of sentence award~ for 
contempt of BoWIe (XXIX-U-7-
73), 2M. 

Strke by government employees in 
Rajasthan (XXX-S-8-73), 2110-
77. 

RAJ. SHRIMAn SAHODRABAI: 
All lJldia Convention of Bidi Wor-

kers (XXJ:X....-26-7-73). 27-28. 
Decision regarding Financing of 

lleP8ir work Of JagaDDath Temple 
(XXXI-21-8-73), 19. 

Debates 
Customs. Gold (Control) and Cen-

tral Excises and Salt (Amend-
ment) Bill: 
CoDSid. (XXIX-1-8-73). 271-73. 

Flood situation in the country (Dis.) 
(XXXI--3-9-73). 155-56. 

RAJ" BAHADUR, SHRI: 

Reported Refusal by Port and Dock 
Worken' Federation to load rice 
and groundnuta on ships bound 
for foreign countries' (CA) 
(XXX-7-8-73). 214-15, 220---24, 
227-28, 231, 2M-36. 

Reported retrenchment of barbour 
workers in Andaman and Nicobar 
Islands (CA) (XXX-13-8-73). 
223-31. 

Stoppage of Paasenger Shipping 
Services on the Konken Coast 
(St.) (XXXI-4-t-73). 51-M. 

RAJDEO SINGH, SBlU: 

Absorptions of Casual Labourers 
.apinst Regular Post. (XXXI-
28-8-73). 135. 

RAJDEO SINGH, ~. 
~tion by ReDway Employees for 

payment of Bonus (XXIX-24-7-
73). 89. 

Agreement of Heavy Electricalll 
Bhopal with G.E.C. USA for 
manufacture of High Voltage 
Capacitor (XXXI--30-8-73). B8-
89. 

Annual Growth Rate of Tourist 
Trade CXXX-10-B-73), 123-24. 

Assessment of Domestic need of 
Kerosene Oil CXXXI-28-8-73). 
138. 

Authority entrusted with the Task 
of Handling Import and export 
of Feature Films <XXIX-3-8-73). 
181. 

Authority to inter-State Transport 
Commission to Issue inter-state 
permits and introduction of tax: 
exemption (XXIX-30-7-73). 96. 

BonUs for Employees of Central 
Government Industrial Organisa-
tions CXXIX-26-7-73), 62. 

Business of Life Insurance Corpora-
tion of India CXXIX-27-7-73). 
37. 

ClOSing down of Plants in Nuclear 
Fuel Complex near Hyderabad 
due to Power shortage (XXIX-
1-8-73). 156-57. 

Commissioning of vessel for Oceano-
graphic Research by the National 
Institute of Oceanography. (XXXI 
-29-8-73), 99". 

Construction of Youth Hostels 
(XXX-17-8-73), 47-48. 

Demand for Iron Ore for Intemal 
Consumption aDd Exports (XXIX 
-26-7-73), 61-62. 

Demurrage levied on ACe siding .t 
Okhla, Delhi Division (Northern 
Railway) CXXIX-31-7-73). 71-'12. 

Dispersal of Industries in Backward 
Areas (XXX-8-8-73). 171. 

Diversion of l"untia by Banks from 
Rural BDd Semi Bural Branchel 
to Towns and Cities (XXXI-31-
8-73), 108-09. 



lI.AJDEO SINGH, SBRI-c:ontd. 

East African British Pusport Hol-
ders of Indian Origin locked up 
in Delhi Jails (XXX-9-8-73), 64. 

. Economic Democracy (XXXI-30-8-
73), 73-74. 

morts for EvolVing an agreement 
on Comprehensive Monetary Re-
forms for bringing . stability in 
Exchange Rates (XXXI-24-8-73), 
49. 

Employment generated under the 
crash programme for rural em-
ployment (XXX-ll-8-73), 75. 

Exploitation of resources of Ocean 
to meet growing demands for 
protein, Power generation and 
MinieraIs (XXX-7-8-73), 29-30. 

. Export of Bicycles and Spare Parts 
(XXXI-24-8-73), 84. 

. Export Of Cotton Textllea, Piece 
Goods aDd Readymade Garmenb 
(XXXI-31-8-73), 108. 

Export of Marine Products (XXX-
17-B-73), 54-55. 

Export of Vaccum Flasb (XXXI-
31-8-73), 107-08. 

. ExteJl8ion of Mysore TechDique of 
production improved II,uality of 
silk to other silk producing areas 
(XXX-3-8-73), 83-84. 

Fifth Plan for U.P. (XXX-3-8-73), 
170. 

.Financial Assistance Cooperatives 
Engaged in Production, Market-
ing, Processing and storage (XXX 
6-8-73), 141. 

Financial Assistance to neighbour-
ing countries under Colombo Plan 
(XXXI-31-8-73), 106-07. 

Findings of Japanese scientists Re. 
Packing of Food Material in 
Plut1c Bags (XXIX-23-7-73), 
105. 

.Foreign order placed with BOJtaro 
Steel Plant for E.xport of 60,000 
toDnes of Pi, Iron (XXXI-30-8-
73), 87. 

Housing Conitruction. work at 
Bahatpur Airport (XXX-8-8-73), 
71. . 

RAJDEO SINGH, SHRI-contd. 

Impact of the agreement signed 
between Iran IIlId Western Oil 
Consortium on Indo-Iran Crude 
OU Treaty (XXIX-24-7-73), 183 . 

Import of Acrylic Fibre plant from 
Japan by Petro-chemical Corpo-
ration Limited (XXXI-28-8-73), 
135. 

Increase in Establishment c08t of 
Food Corporation of India (XXX 
-8-B-73), 140-41. 

Increase in Export of Cashew Ker-
nal (XXXI-M-8-73), 111. 

Increase in Export of Leather Foot-
wear (XXX-17-8-73), 57. 

Increase in the Export of Wood 
(XXIX-3-8-73), 181-82 . 

Indigenous Technology for ABS 
Plastic for Defence (XXlX-2-8-
73), 142-43 . 

Irrigation Potential by the end of 
Fourth Plan (XXX-7-8-73), 81-
82. 

Job analysis of assistant station 
masters of certain stationa, Delhi 
Area (Norther Railway) (XXIX-
31-7-73), 31 . 

Limit on the working hour of a 
Pilot in Indian Airlines (XXX-
17-8-73), 56-117. 

Output of Heavy Electricals Ltd. 
(XXX-~8-73), 138-39 . 

ParticipatiOn of Indian Representa-
tion in Tokyo meet aimed a Libe-
ralising World Trade (XXXI-
24-8-73>, 110. 

Popularisation of computers as re-
commended by the National Insti-
tute for training in Industrial 
Engineering (XXIX-2-8-73>, 65. 

Position of Indian Goods under the 
relaxed import control laws of 
Kenya (XXX-10-B-73), 124 . 

Power Generation from Bot Gu 
(XXX-22-8-73), 69, 

Preparation of feasibility report lor 
a steel plant in BanrIadesh 
(XXXI-30-8-73>, 41. 



IITAMB IJQJEX 

RA.lDEO SINGH SHRI-Contd. 

Production of Alumina in Korba 
Alumina Plant (XXX";'·:U-B-'13), 
149. ,. 

Production of Bokaro steel Plant at 
2.5" millloriioiUitis ifter ~ 
~onf:ng of~~~ ~nd 3M Bl~ 'Fur-
nacei'(XXX-~B-73), l~~ 

Progreu of Rural Industries Project 
'in U.P; '(XXIX-l":8-"i3), lSi-H. 
,'" ", 

Project Report for S~em Steel 
Plant (XXZX""":2':S_73); '1~1. 

Promotional campaign for ,black 
tea in Japan'by Tea Boap! 
(XXXI-24-B-'13), 110. 

Purchase of More Boeing m. by 
Indi~ AirI~ (XJax~.;a;.;.ri), 
182-83. '" 

~~cti.o.!l of ,dut)' on Exports of 
Jute and Coir go~to EEe 
(XXX-10-8-73), 124-25. 

RespoD8e from States to Educated 
'~p~ent Scheme' sponsored 
by Central Government (:xXIX-
23-'7-73), 66-51. 

Revc!S8l of Mang~ export 
PoliCy (XXIX-3-8-'73)" ,58. 

Rs. 5 lakh scheme for prevention of 
blindness among children of one 
to Jive years in U.P. (XXIX--30-
7-73), 95. 

Scheme of Autonomoul co1le&ea 
(XXIX-30-'1-73), 19-21. 

Self-Employment scheme (XXJa-
27-8-'13); S2. 

Self-sutliciency in manufacture of 
'RaHway rolling stock equip,glent 
(XXXI-28-S-73), 138. 

Seniority calre,s pending before law 
courts <XXIX--31-7-'13), '12. 

Setting up of a Special Ketala and 
Super A~oy Plant at Hyderab~ 
<XX?O-30-S';'73), 87-88. ' , 

S~g up of Cement Plants by 
big busness Houses XXIX-l~8. 
73), 113 ... 14. ' 

~ting up of f~ctOry only to .e~ 
"alUtiililate a basic raw mrttenal 
tO~e al~i~ ~-
2--8-73), 2CJ5.;oe. 

RAJDEO SINGH SHRI-Contd. 

Setting up of New Org~ ... tiOft. 
, Wagon. 'IDdia Ltd. {XXX~16-B-

'73);54. ' , ' 

Shore cottage contemplated to be 
buiJ,t in States which havel~g 
H.1l 'm.ore (XXX-l'7~~~3.), ~1-28. 

ShQrtfall in the target of Power 
Production(XXXr~28-8-'73),-13'7. 

Sophjeticated Electronic Equim:nlplt 
. PrOduced' in' :i:lectrorucs "Co~ra
tion' of India, Hyderabad (XXX-8-8.'73); i71-72. ," , , 

Sugar Production during um and 
1972~73 (xxtx-23-'1-'73), 1~ 

Suldnda Nickel Project to be taken 
Up in ,Fourth and completed in 
Fifth Five Year Plan "(XXXI-
23-S-73>.. 143-44. 

Survey of FoOd Habits in States by 
Protein FOOd ASsociation cif India 
CXXIX-23-7';'73), 103. " 

S'Yitch-over to inci~eJ:lously ~~
factured quencblng tar L9c~O
tives (XXIX-26-7.73), 29-30. 

Target of additional power gePc~ra
tion in Fourth Plan (XXIX~l-
7-73), 72-73. 

Targets fOr production of Steel dur-
ing 1972-'73 and 1973-'74 (XxxI':" 
16-8-73), 149-50. 

Tec:hDique of artificial rain as dep-
loyed by Scientists of DeCcan 
Sugar Technologists Association 
(XXX-I0-S-73), 56. 

Telephone Inrtruments factory at 
Naini QCXXI-;29-8-73>, 19.5. 

Tenure for serVing at one ~tion 
by Deputy Controller of Stores 
(Northern Railway) (XXIX-24-
7-'73); IS4.' , 

Time Limit for Stay of Allistut 
Stores OtIlc:er of PurC!hase bePIrt-
ment . of Delhi (XX!X-24,;7.;.'13), 
184." 

Tripartite41r~ent bet~l~ 
, 'YugoilaVia' andr. 'Egypt" {~_, 

31-8-73),-106-06. ,,' 



RAJDEO SINGH, SHRI: Concld. 
Vi,sak.hapa~nam Naval Base 
(~~26-7-73), Q3. 

Vocational Training Sc~e8 
<XXXI-23-S-73),143. 

Working COnditiODS of Radio Tech-
ni.eiansand Technical AlIs!Stants 
at vario'us airPorts (XXlX--3-8-
73), ~57. 

Debates 
Approach to the Fi~th Plan (M) 

(XlCXI-3 1-8-'13) , 2'1'-80. 
Proclamation in relatiOn to uttar 

Pradesh (Res.) CXXX-9-S-73), 
227-30. 

RAJU,SHRI P. V. G.: 
D.G. (Andhra Pradesh) 19,73-74 

(XXIX';":'~-7-~3), 35~0: 

RAM DHAN, SHRI: 
Ticketless travelling in DTC Buses 

(xxX-13-9:"73J, 2{ 
Debates 

Indian Ra,ilways (Amendment) Bill: 
Consid. (XXX-7-8-73), 307. 

Proclamation in relation to "Uttar 
Pradesh (Res.) (XXX-7-S";73), 
32?; (XXX-8-8-'13), 368-72. 

RAM PRAKASH, SHRI: 
Adoption of Flexible Licensing 

Policy (XXX-17-S-73), GO. 
Adulteration of Food articles 

(XXXI"':29-8-73), 125. 
Aid to Gujarat for ~ucated Unem-

ployed (XXX...:8,,;B-73), '71-72. 
Air crashes at Palam Airport dur-

ing 1972-73 (XXIX~27-7':''13), 
139-40. " 

AIl~ged backing out by M.M.T.C. 
of its commitment to buy aU 
grades of are from Andhra Area 
{~-23-8-73} 20--23. .". .' , . 

Central I14arketing Organisation for 1\1 

Steel (XXX-9-8-73), 115. 
Compulsory Procuremen,t of Wheat 

by Haryana Goverriment (XXX- \ 
13-8-73), 192. 

Construction of multistoreyed bulld-

~~o~!J~r, ~.~~w D,UU (~- I 

RAM PRAKASH, SHRI: Contd. 

Decline in Trade with Latin Ame-
"riCan Countries (.XXXI-31-8-73), 
33-34: 

Default of Government controlled 
1Iiil1s in shipment of cotfDn" tex-
tlleatoRulllia (XXIX-a5-7-73), 
116. 

Delivery Of letter. delayed by Poat-
IJi.ilil on leave (XXIX~5-7-73), 
116-17. 

Fac.tories closed down in Delhi 
owing to NOD-availability of coal 
(XXIX-211-7-73), 152; 

Grant from Ford Foundation for 
Research Project in Putnagar 
Airicult~al University (XXX-
17-~73), 157-58. " 

High-level study Group Report on 
Steel distribution (XXX-IS-8-
73), 129. 

l!npact ,of Revaluation of West 
German Mark on Indian Rupee 
(XXIX-3-8-73), 97-". 

Import of News print from U.S.s.R. 
(XXIX-3-8-73), 33. 

Involvement of Indian Employees 
of U.S. Embassy in Delhi in 
Theft of Dollar Cheques (XXXI-
30-8-73), 139. 

Levy of cess for Research in Indus-
trial Units (XXIX-I-S-73), 147. 

Loan from International Develop-
ment AssoCiation (XXIX"-3.8-73), 
98-99. 

Loss on Suburban Trains operating 
in Metropolitan Cities like Bom-
bay and Calcutta (XXXI-28-S-
73), ~-29. 

Loss suffered by Neyveli Lignites 
(XX!X-26-7-73), 49-50. ' "" 

Medical RemedieB to Victims in-
haling Piosonous Gas near Shah.. 
dara (XXX~-8-73), 163. 

News-item captioned 'Procurement 
by ,Intimidation' (XXXI-::-27-8-73), 
159. ' 

News-item 'Government Agene,-
BUgs" OppOnentsfXXlp_ 
290-8-73),206. • 



.F-AM pRAKASH, SHRl: contd. 

News-item "Raman Rules ou, 
Judicial Probe" regarding Sadar 
Bazar Riots (XXX--a..B-73), 208-
~7. 

Offer for sale of European Airbus 
to Indian Airlines (XXIX-3-8-
73), 97. 

Permission to STC to resume Im-
port of Woollen Raga (XXIX-
27-7-73), 140-41. 

-Pre-mature Retirement of lAB! 
IPS officers in U.P. (XXXI-29-
8-73), 208. 

Production of Rourkela Steel PbIlt 
(~28-7-73). 132-33. 

Provision of Booth aDd Telephone 
Facilities at Trinagar DTC BUB 
Stop (XXXI-27-B-73), 160. 

Reasons for long wait tor allotment 
of Vespa Scooters from Govern-
ment Quota. (XXXI-30-B-73), 
74. 

Representation made by Retired 
lAS. and Other Central Services 
Officers for Increase in their Pen-
sions (XXIX-3-S:"73),911-100. 

Return targets for public sector un-
dertakings (XXXI-24-B-73), S2. 

Rise in Debt Service Payments 
(XXXI-24-S-73), 12. 

Service costs in Nationalised Banks 
(XXIX-3I-S-73>, 79. 

.shifting of certain sections of British 
Industry to India (XXX-IO-B-
73), 29.30. 

Stockpilling of spare parts for 
Heavy Units (XXIX-28-7-73 > , 
152. 

Termination of U.S. 
Assistance Programme 
10-8-73), 83-84. 

Technical 
(xxx-

Time Limit for disposal of applica-
tions for licences (XXXI-22-B-
73), 34. 

RAM -KANWAR, SHRI: 

Activities of Trade Union leaderII 
of Provincial ArIJled Constabulary 
of U.P. (XXX--3-:8-73), 224-25. 

RAM K.ANW AR, SHRI: Contd. 

Alleged Condemnation of Coal Field 
Recruiting Organisation for sup-
plying forced labOur (XXIX-
2-8-73), 175. 

American TechDieal Know-how for 
J'abrication of Steel Rolling Mills 
(XXIX-28-7-73), 193. 

AppUcationa for Puaportl pending 
in RegiOnal Passport Office, Luck-
now (XXX-9-8-74), 37. 

ApproVal of Schemes for Develop-
ment of Minor Ports in Maritime 
States (XXIX-23-7-73),192. 

Complaints reo Wrong Telephone 
Bills in Delhi. (XXX-22-8-73>. 
35. 

Completion of ldiklti Power Pro. 
ject (XXIX-31-7-73), 9. 

Corruption charges against Public 
Servants inclUding senior execu-
tives in PuDlic Undertakings 
(XXX--a..S-73), 224. 

Demand for increase in quantity of 
sugar being supplied at Fair Price 
shops in Delhi (XXX-20-8-73), 
143-44. 

Drought Afrected Areas in Mysore 
(XXXI-27-8-73). 142. 

Drought conditions in the country 
<XXX-6-8-73), 194-95. 

Exhorbitant rents paid by Govern-
ment on premises for offices of 
Defence Film Wing of FUms 
Division <XXX-22-S-73), 121-26 . 

Inclusion 01. Berwa Caste in the List 
of Scbedult!d Castes (XXX-22-
8-73), 90. 

Increase in Cement Price (XXIX-
25-7-73), 28-29. 

Joint Marketing Promotion Drive 
for Jute by Asian Countrfelr 
(XXiIX-3_8-73), 135.36. 

Relaxation in control on cotton yanl 
(XX!X-3-8-73), 135. 

Starvation Deaths <XXIX-23-7-
73), 191. 

Strike by Port aild Doclt WorkeD 
in India. CXXIX-23-7-73), 191. 



RAM KANWAR, SHRI: Concld. 

Debates 
Agricultural Refinance Corporation 

(Amendment BUl): 
Consid. (XXX-lO-8-73), 244-47. 

PayU\ent of Bonus (Amendment) 
BI.U: 
Caosid. ,XXXI-ZII-8-73), .330-31. 

Peasant l)oCtors (Res.) (XXXIX-
3-1~73), 293-95. 

D.S.G. (Railways) (XXXI-23-8-
731, 25().....52. 

RAM SINGH BHAI, SHRI: 
Cold IIi and Non-Coldng Coal Mines 

(Nationalisation) Amendment 
Bill: 
Ccusid. (Cl) (XXXI~9-73), 

72-75. 
EmJ. I oyees Provident Funds allcS 

Family Pension Fund (Amend-
ment Bill: 
Consid. (XXX-13-8-73), 326--32. 

Payr .ent of Bonul (Amendment) 
Bil:: 
Co lSid. (XXXI-29-8-73), 298-

301. 
RAM SWARUP, SHRI: 

Proclamation in relation to U.P. 
(R, •. ) (XXX-9-8-73), 211-14. 

RANABAHADUR ~NGH, SHRI: 
Accu mulation of Steel Ingots in 

Durgapur Steel Plant (XXX-
9-8-73), 38. 

Area of land under cultivation of 
Fo"dgrains (XXX-6-8-73), 93. 

Brita In's entry into ECM (XXXI-
31-8-73), 100. 

. CHS Do-etors demand for equality 
of status with lAS personnel 
(XKIX-:&a-7-73), e-4~t 

Cana !ising jute :ruppUes to Mill. 
through jute Corporation of India 
(X XIX--3-8-73) , 141. 

CirC\'.lation of Fake Currency 
(XXXl-31-8-73), 99-100. 

Contract with USSR Organisation 
fOJ' Feasibility study for Mining 

Operations in (Malanjakhand CoP-

RANABAHADUR SINGH, SHRl: 
centd. 

per Project in Madhya Pradesh 
(XXX-9-8-73), 63. 

Conversion of Gondia-.Tabalpur 
Narrow Gauge line into Broad 
Gauge Line (XXX-7-8-73), 181-
82. 

Credit from International Develop-
ment Association (XXX-6-8-73), 
44. 

Cut in size of Fifth Plan for U.P. 
(XXIX-1-8-73), 18. 

Daily wages of Relief workers ill 
Drought Affected Areas of Madhya 
Pradesh (XXXl-27-8-73>, 81, 

Decision to Iasue carda to I'om.-
ners on Landing at AirportI 
CXXIX-3-B-73), 127-28. 

Demand for Specla1 NOD-Plall 
Allistance by Madhya Pradesh 
for Development Works (XXX-
17-8-73), 16-19, J'''' 

Development of Agricultural MaD-
elia in Madhya Pradesh exxx-
21).8-73), 1118-119. 

Development of Bandhawagarh 
National Park in Madhya Pradesh 
eXXX-l()"8-'13), 156. 

Development of Sanakrit Language 
(XXX-6-8-73), D5-96. 

Draft Agreement &1l Bansagar Pro-
ject (XXIX-Il.7.7J), 183. 

Doubling of Rail Line ftOm Sone-
pat/PaDipat to Delhi (XXXI-
28-~73), 66. 

Dorts made to mufmiae coal pro-
duction and streamUne its distri-
bution (XXIX-2&-7-73), 3-11. 

Equipments for Waah1ng of Isola-
tors aDd Insulators (XXXI-28-8-
73), 62. 

Export of Furniture (XXXI--31-~ 
73), 101-02. 

Financial Aadstance to Tribal. :III .. 
lim and _ Christian IDstitutious 
(XXX--8-8.73), 98-97_ 

Financial Allsiatance to voluntary 
Organisations engaged In LiteraC7 
(XXX-l3-8-73), 180-81. 



5 08 ------------------------
RANABAHADUR SINGH, SHRI: 

contd. 
Fixl.tion of coal Price in COD&Ulta. 

tilln with 'lJlan&JemeDt of Power 
StatiOn (XXIx~6.7':73) ~. 

)' '. . . . , ':. . 

Fornign ezehange eamed by Indian 
Air C~ enlaced iDOver· 
seu Flight (XXIX~.:8.73),139. 

Foreign orders for Pig Iron 
. (XXIX-2-S':73), 172. 
Fr8lICe to withdraw Forces from 

Indian Ocean (XJOX-26·'1-'1S), 
160. . 

i'1.m ds aanctionedfor wella, pumpa 
for Harijans, Adivasi small culti-
vators in Madhya Pradesh 
(~-27-a.73), 7S. 

Imp.rt of Copper to meet Intemal 
D!maods (XXxI-30-8;'13);' U3. 

Iner ease in Wholesale Priee lJuIpx 
(XXIX~7-7-73), 100-02. 

Indc-USSR Agreement re~ 
C( pper MinesinSaminder-lte!1OZ1 
of Balaghat District (lOtX-t;.~· 
'm.83.84. 

Integrated child care service pro-
gIamme (XXX-6-S-73), 94-96. 

Irtil:ationJPOWer Projects Sanctio!l-
e( in M.P. during t'he I8stthree 
yl .... S (XXX-7-8.73), 181)..SI. 

Lab)ur laws for workers in CireUB 
Irdustry (XXIX-2-a.73)., 61-52-

Nanles of Trains from which second 
clus accommodation baa balD 
withdraWn (XXIX-31·'1...;73). 153. 

Pisdculture in Madhya Pradesh 
aiter completion of Nannada Pr0-
jEct (XXX-13-8.73), IS1-112.. 

Pro duction, Import and diatribution 
of Steel since 1971(XXXl--23-:8-
'1;.e), 93. 

Production of Alloy Steel Plant, 
I: urgaPUr 'Ilffeded by power Ibor. 
t;I'e (XXIX-2-S-73), 120-21_ 

Pr( poaal to ~blish more f,;ane-
'.' ttllries fOr preservation of Anuiial 
ir "MadbyaJ>ladeah (JCXX;I-i4-
8-'13), 1 .. i. . , 

QuantUm of compemation paid to 
. paI8eJlgers in eaSe of:' inj~iY of 
death (XXIX-31-7-'13), 183:'64. 

RANABAHADUR sINGH, SHRi: 
contd. 

a.r~ of L.I.C. to t~ Vlar ri.fk 
of Military ~ .(XXIX-
3.,8.73), 13~: .. ' ., .. 

RepQn of Judicial C~uio. pe 
""ltie'CrUh ontidilD ~l1Oe

in. 737 Aircraft on 31~ 1111;1171 
.(XXIX--!7,,"-131,"~·; . 

Be8tOl'at:lon of the CUt lD Alloeauoa 
Of CemeDt for: MIiclh)oa "~ub 
(Xpt...-l2-8-73), lll.l!.!. 

Self lufBcieDc7 in Iron aDd Steel 
(XXIX-26-7-73), 187-8&. 

Set Bact to ~ Induatfy cl~e to 
pu.tODlt and Exc:ile ~y ~ Raw 
Films (XXXI-2j..8-7S), K2. 

Settine up of a Super Thennal 
'Power Station in S~auIt Coal 
Fields in Distriet of MadhYd P.·,,-
delb' ('XXXI-28-8.73J,· '153. 

Shortage in Production Schedule of 
Copper Ore and Metal (XXJU-
30-S-73>, 1.14. . .' 

Ss>eeiAi ~Steel from u.s.s.a for 
Korba Aluminium and . Sokaro 
Steel :Plailts . (XXX!-23-8 .. 'S), 
93-94. 

Views of Chief Ministers in regard 
to take over of TtaeSe in euential 
COmmocUtiell (XXIX~7-1~1S), 
1.02. 

Debates 
Agricultural Refinance Corporation 

(Amendment Bill): 
Consid. (XXX-13-8-73), 255-56. 

Approach to the Fifth Plan eM) 
(XXXI-5-9-73), 8~9. 

Delay in the clearance of the Ban-
aagar Project (Dis.) (XXXl-31-
8-'78), 3'1~'73. . 

Drought conditiom in Sidhi 
(1,t.P.) (XXX-9-a.73), 2.01. 

Drought in Rewa and Sidhidistrlcta 
(XXIX-2'f.;'f-73); 276. 

Re~z:t of tpe ACcideDt to Indian 
Aitlin_ BOeing, on 31st J(ay,' ) iria 
(Dis.) (XXX-9-8-73), 323~26. 
Re~ rush on baDts to exclwlge 
~ rupee ~ for'lfelor' of 
~~ (CA) (:xxx . B i-
73),~. 



BAO, SH'RI JAGANNATR: 

Goods Traffic Handled by the Indian 
lQilways ,during· APril ana Kay, 
1973 (XXX-7-8-'13), 9-10. 

Juue of U~e8 to Private PUues 
fOr production of cement (XXXI 
-29..8-73), 5.;.6. 

Manuf8ctore of TrlpJe S~r-PhO.s
phate by HinduStan Copper Cor-
pOraUon ,at its Khettrt ProJect 
(XXXI-23-8-73), 13. 

New A,reement betweeu.l\bjor Tea 
~g Countrlies in :Reepect 
of 'tea Export Quota (XXXi-31-
S-73), 5. 

Political stalemate in Andhra 
Pradesh (XXIX-25-7-73), 4. 

"Wholesale Trade in CourSe Grains 
(XXX--8-S-73), 1-3. 

Debates 

,Code of Criminal Procedure Bill: 
Consid Cl. (XXXI-30-8-73), 
265-66, (XXXI-I-9-73), 14_15. 

Continuance of Proclamation in 
respect of Andhra Pradesh (Res). 
(XXX-17_8-73), 242--46. 

sContinuance of proclamation in 
respect of OriSsa (Res) (XXX-
20-8-73), 372-76 .. 

D. G. (Orissa), 1973-74 (XXIX--
25-7-73), 324-30. 

fixatiOn of Maximum Amount of 
Loan for Orissa State Electricity 
Board (Res.) (XXX-22-8-73), 
295-98. 

Foreign Exchange Regulation Bill: 
Consid. as reported by J. C. 
(XXXI-24-B-73), 302-07. 

Indian Railways (Amendment) 
Bill: 

Conaid. (XXX-7-8-73), 298-99. 
MO, DR. K. L.: 

Delay in the clearace of the 
Bansagar Project (Dis.) (XXXI 
-31-8-73), 387-92. 

Devastation caused by floods in 
vi.rious .parts of tbe c01;IDtr,. 
(CA) (XXX-20-8-73), 22~. 

RAO, DR. K. L.-CODtd. 

Fifation of Maximum Amount of 
Loan for Orissa State Electricity 
Board (Res.) (XXX-22-S-73) • 

.. 292-93, 309-13. . 
Floaa situation in ~ cOimtry 

(nt..) (~XI-28~8-73), 380-92. 
(XXXI:..s-9-73), 163~77. 

Power crisis in Delhi (CA) (XXX 
-17-B:":73), 189-209. 

PriJ,ne Minister's Award on .Nar-
mada River Waters Issue (HAR 
Dis.) (XXX-IO-S:":73), 322-26. 

MO, SHRI K. NARAYANA: 

Sale of Built Houses on' lease in 
Surya Nagar Ghaziabad (XXX-
20-8-73), 22~26. 

Debates 

Code· of Criminal Procedure Bill: 
~~d. cl. (XXXI-1-9-73), 57~ 
(XXXI--3-9-73), 43-44. 

Continuance of Proclamation In 
respect of Andhra Pl'adellh (REu.) 
(XXX-17-8-73), 264-66. 

D. G. CAndhra Pradesh 1973-74 
(XXIX-25-7-7:n, 257~0. 

RAO, SHRI M. S. SANJEEVl: 
Agreement between India and 
~lJidesh in jute prices (XXXI 
-24-8-73), 220. 

Agreement between India r.d 
sOuth Korea for s4Pply of Tex-
tile Machinery (XXX-IO-B-73). 
73-74. 

Committee set up to study Navi-
gational, Landing, Approach and 
other Facilities at. Airports 
(xXIx-27-7-73'), 77-78. 

'Complaint Cell' in Ministry 01 
Heavy Industry (XXIX-Z~8~ 73). 
94. 

Cooperative Sugar Factory in 
lI4aharuht;ra and. Andhra Pra-
desh (XXX-20-8-73), 200. 

Dete;aUon to Canada far ufogent 
supply of food grains (XXX~-
8-73). 207. 

Jleterj.or,ti~\ in. P~t7 of 
Trains (xxXI-28-8-73). 21-25. 



SIO 

MO, SHIU II. s.. SANJEEVl-
contd. 

Development of Film Industry 
(~-'1-'13), 95. 

Discussion held by the Prime :Min-
ister in Canada on the question 
of admilaion 01 Bangladesh to 
United Nations (XXlX-26-'1-73), 
88-89 .. 

Discussions with Sri Lankaa' Rep-
resentatives regarding lDcii.Im 
Ocean (XXIX-26-'1-'13), 51. 

Disruption of train lII!rVices in the 
Capital on 18th July, 19'13 by 
Loco Firemen and Driven (XXXI 
-28-8-'13), 119. 

.'. 

Educational Survey (XXIX-23-'1-
73), 124. 

Exploration for Oil at Baramara 
in Tripura (24-7-73), 11-15. 

Fresh Trade Agreement between 
India and Bangladesh <XXIX-
27-7-73), 78-79. 

High power working group to look 
into the probleJllG of exporters 
(XXX-IO-8-73), '12-'13. 

Import 01 lead and zinc during 
Fifth FiVe Year Plan (XXIX--2--
8-73), 2'1-34. 

Import of Power Equipment for 
Power Plnnts (XXIX--24-'1-73). 
164. 

, Indo-Bulgarian Joint Research and 
Development plan (XXIX-25-7-
73), 96. 

Indo-Burmese Talks in . Delhi in 
July, 1973 (XXX-9-8-'13), 138. 

Indo-Polish Collaboration for 
Modernisation of coal Industl'1 
(XXIX-26-'1-'13), 39. 

Indo-Soviet talks on setting up of 
steel Plant in a third country 
(XXX-16-8-73), 62 .. 

Industry in which Financial Aid 
from Aid India Consortium wiD 
,be utiliaed (XXIX-27-7-?3" '18-
7'1. 

Negotiations with Iran fOr Import 
Of Crude on (XXIX-H-'1-1'3), 
138. 

.1tA.O, SHlU II. S. SAN.lEEVJ..-
contd. 

Opening of New Poet Offices in 
villages during Fifth Plan period 
(XXX-8-8-73), 123-24. 

Prime Minister's Visit to Canada 
(XXIX-26-7-73', 48. 

Prime Minister's visit to Yugoala ... ·ia· 
(XXIX-26-'1-73), 47-48. 

Proposal to bring Agriculturali 
LaboUr into organised . Sector 
(XXX-lS-8-73), 26-27. 

Railway Accidents in the Country 
durillg last six months (XXXI-
28-8-73" 120. 

Recommendation of Balachandra 
Committee on Import LiceDc:ea 
(XXX-I0-8-73). 1-5. . - ;ao,.. . 

Scheme to extend Dredging Ope-. 
rations (XXlIX-Jl0-7-73), 108. 

Setting up of a Holding Body for 
Public Financial Institutions 
(lCXlJt--27-7-73), 76. 

Shortage of AccommodatioD for 
Public in Arrival Launge of 
Delhi Airport (XXXI-31-8-73)~ 
57. 

Staff of Tea Board serving in Caira 
(XXXI-31-8-73), 82. 

Statement by President Bhutto to 
Rek Resumption of U.S. Military 
aid (XXIX-2-B-73), 96-97. 

Stoppage of Interview of Candi-
dates by UPSC for jobs Abroad. 
(XXIX-25-7-73), 95-96. 

Streamlining supply of Farm inputs: 
to Farmers (XXIX-30-7-73), 
124. 

Talks between Representatives of 
Sri Lanka and India in Delhi 
(XXIX-26-7-73), 88. 

Trade Talks between India and 
DC (XXIX-27-7-73), 33. 

Transfer of parcel clerk of 
Saharanpur Railway Station 
(Northern Railway) (XXXI-28-
8-73), 44-

Yardstick followed in ca:le at 
transfer 01 pi.rcel clerks at 
Saharanpur (XXXI-28-8-'13), 51. 



NAME INDU sIt -MO, SHRI M. SATYANARAYAN: 
Political stalemate in Andhra Pra-

desh (XXIX-25-7-73), 5. 
Debates 

D. G. (Andhra Pradesh) ID73-74 
(XXIX-25-7-73), 250-56. 

D S. G. (Hallways) 1973-74 (XXXI 
-23-8-73), 260-61. 

MO, SHRI PATTABHI KAMA: 
Permission tOJ Jlndlan Compuia 

for using Trade Names of forelp 
companieS (XXXI~l-8-'1S), 
164-65. 

Restrictions on Repatriations 'by 
Foreign Companies (XXXI--31-
8.73), 165--66. 

MO, SHRI V. K. R. VARAl;)ARAJA: 
]!lysofe State (Alteration of Name) 

Bill: 
~d. (JCXJJ(-2'1-7-73), 273-

76. 
RAVI, SHRI VAYALAR: 

Aircfaft landing facilities in Delhi. 
(XXIX-27-7-73), 201-02. 

Allocation of Funds to Rural lDdUl-
tries Project in Kerala (XXXl-
29-8-73), 83. 

Amount of Development Cess CI.':-
lected from Natural Rubber 
(XXX-17-8-73), 13-15. 

Amount of money granted by IPC 
to Maharashtra for the Develop-
ment of Vidarbha and Mara-
thwada Regions (XXX-I 0-8-73) , 
23. 

Amount of Money granted by I.F.C. 
to State of Kerala (XXXI-31-8-
73), 43-44. 

Atomic Mineral re80urces in the 
Coastal areas of Kerala (XXX-
8-8-73), 52-53, 

Central Aid to Kerala for settinB 
up collective Farm in Keral. 
(XXX-20-8-73), 56. 

Chinese Jncreue Range of MinHp. 
(XXIX--26-7-13), 110. 

Coastal Railw<lY connecting Erna-
kulam with Alleppy and. Kayam-
kulam in Fifth Plan (XXIX-24-
'1-'13), 3D. 

M VI, SHRI VAY ALAR-Contd. 

Cochin Shipyard (XXIX-23-7-'13), 
69-70. 

Commercial explOitation of natural 
resources in Trivandrum district 
at Kerala (XXX-9-8-73), 42. 

Construc:tion of Over-bridge iD 
Kodackavoor Railway· StatiOD 
(Kerala) (XXX-7-8-73), 49-50. 

Construction of Quarters for tnl! 
Employees of P & T Department 
in Kera1a (XXX-8-8-73), 159. 

Crisis in Aralam State Farm. 
Kerala (XXXI-30-8-'13). 30-38. 

Default of E. P. F. by Ruby Rubber 
works private Limited, Chan-
ganachesy, Kerala (XXX-16-B-
73), 47. 

Defective runDing of the Fertt-
lizers, and. Chemicala Limite4 
Travancore (XXIX--2.4-7-73), 48. 

Dependence on Foreign Oil com-
paniell for supply ot Crude Oil 
(lCXJC--1-8-'14), 176-'11. 

Deputationist.> and New Hands 
appointed in the Fertilisers and 
Chemicalll Ltd. TravancOre duriD,. 
the last two ye8l"ll (XXX-7-1-
73). 17'1-'18. 

Development of Varkala Railway 
Station (Kerala) XXX--'1-S-73), 
110-51_ 

Dl&crimination between VictUna of 
Air and Rail accidents iD the 
matter of payment of compensa-
tion (XXXI--28-8-73), n. 

Elections in the national Rayo1l8' 
company <XXX--31-7-73), 168-
69. 

Electrification schemes in Keral&' 
for 1973-74 (XXX-7-8-'13), 48-
49. 

Employment of Welfare Officers in' 
Plantations by State Governmentii' 
(XXXI-23-8-'13). 48. 

Expansion of Facilities at Viluam" 
Sarabhai space Research Centre-
at Thumba for .space programme: 
(XXX--22-8-73). 110. .-.:...=-------



S12 NAME IlIJII:.x 

RAvI, sHih VAyAi..AR---Contd~ RAVl, SHRI VAYALAR.....:.ccmtd, 

Expansion of Foreign !4anaged 
Aliionomoile ~ Induitry 
CXXIX-I-8-73), 1~26. 

t-Xplosion of Bydrog~ &mb b7 
ChiDa (XXlX-26-7-'13). 35. 

EzpQrt of ~tomie ~ Producla 
<X)UX-25-'l-'l3). ,"-45. 

Fac;ility to EXport Frozen Goods in 
Medica1 Shopping. (XXXl-
27-8-73), 53. 

False PreSs ProP&Ianda about Fa-
mine conditioM ill India (XXX-
16-8-'13), 29. 

Financialasaiitance lJy. the p:aDta-
tioD corporation tit Kerala State 
for cUltivation of Rubber (XXX 
-10-11_73), 49-50. 

Financial AssistaDc:e fOr the DeVe-
lopmen't of: CaShew CultivatiOn in 
Kerala (XXIX-30-7-73). 4"1. 

Financial Assistlince given to state 
of Kerals fOr Development of 
CasheW IDdustry (XXX-l0-a-
73), 49. 

'Foreign dominiltion on Nylon In-
dustry m' :rndla (XXXI-28-B-
73), M. 

Forest Cleared in little Andamans 
tor se!tlemerit of Nicobat- r.1a'nd 
and Revenue DeriVed therefrom 
(XXX-20-8-73), 58-57. 

Free Seeoridary Education in 
states (XXX--6:..8-73), 56-57. 

Functionilll of Aralam Farm, 
Kerala (XXX-20-8-73), 177. 

FunetioniIig of Indian OtIieials in 
Asian Development Bank (XXX 

-10-8-73), 162. 
Geological Map Of Kerala (XXXI 

-23-8-73'), 49. 

H~dJng and Blackmarketinl,of 
FoodUNnB ill the cOuntrY (XXX 
-6-8-13), 53~54. 

Import of Trawlers (XXXl-
2'l-8-~), 54. 

IiriPOiltJ6ndf 'Hillier lBiiillbll ifmita 
Ilt N ~ peihi a1Ul .dakiUt'la' Alr~ 

portS by In~liODlJ.Nera
tion of Airline PDott' AIiiOCtaUon 
(XXX-24-8-'l3), 42. 
~t7. of J:qorl. J'iIh due to 

No~avaUabi1ity of ahIi'is (XXXI 
,~7~73). 52. 

IneIUBion Of V~ irriga-
tion. }'foJeel Of lterala ill Fifth 
P1aD (xm~4.~7~73). 49. 

:'" : 

IndO-soviet Treaty of 1971 
(Xxx!-23-8-73), 1M-II. 

lDvolvement of three eoChiD naval 
baie PersOnnel iftcheatiDg cUe 
(WiX-%-8;'73),80. 

Irregular supply of raw cashew nuts 
to' 'clailMlV fadbries . in Ker81a 
(XXIX-3-8-73), ~6. 

Issue of Letters of Intent aDd Li. 
cenC81 (XXX-27..;8-73'), 18-19. 

Kera1a Government Sclaeme lor 
Development of Coir Industry 
(XXIX-25-7-73) 43-44-

Letters of Intent iiIsUed tor setting 
-qp Titanium Complex In KeraJa 
(XX!X-25-7-73), 120-22. 

Lou of Japaneae :market to Indian 
Fish Exporters (XXXI-31_8-73), 
44~. 

Maintainln« PriceS of Natural Rub-
ber (XXX-l'l-8-73), 4r0-46. 

Malpractices in the SelectiOn of Ma-
Ia:yalam Movie Swayam Varam 
for Film festival in USSR (XXX 
-8-8-73), 53. 

Nehru Yuvak Kendras (XXIX-23-
7-73), 67-68. 

News item captioned "Delhi is 
apin out of order." (XXXI--24-
8-73), 101. 

News Report reaardiir' tbe Expen. 
diture incurred illy Managing 
Director of Pact dUriJig his tour 
of Europe (XXXI-28-8-73), 59. 

Non-aVailability of carco facUWeB 
at Cochfri Port (XXX.;...zo~8-73). 
5'1. 

N~ of .ACci~ tiIyolvinl 
1ftdib mrtmek 'PbUles~-
27-7-73), 117--22. 



~VI, SHRI VAYALAR: eenid. . 
Offer from NCltway for supply of 

ammonia for cochin Fertiliser 
. ·Project(XXXI-,28,;,8-73', 144. 

, ~ ~ . 
Office building and -3taf!' quarters 

for R.P. F; C. Tri'Vudrum 
(XXIX-26.-7-'13) ,.43. 

Orders Issued by U .P. Government 
to sei~. Exce~ Wh~t Stocks 
under p.LR. (XXXI-27-3-73). 

172. 
Payment of Bonus to Rubber Board 

Employees (XXX-17-B-7.3), 46-
47 

Post of De!'uty Director in the 
Institute of. Family Planning at 
Delhi (XXIX-'-"30-7;.73), 46. 

power Projects in Kerala (XXIX 
-31-7-T.H, 49. 

Precision Instrument, paper and 
Tyre Factories in Kerala (XXIX 
-25-7-73>, 101-02. 

Production in Industrial Units 
(XXXI-29-B-73); 82. 

Production of Rare Earth chloride 
at Alway Plant of Indian Rare 
earths (XXX-22-8-73), 52-53. 

. Programme undertaken by Vikram 
Sarahhai Space Centre at 
Thumba (XXXI-29-8-73), 77. 

Progressive IndianisatioD. of Tech-
nology and Materials used in 
Different Projects . of Space 
Rearch Organisation (XX:Kl-
29-8-73), 12l. 

Projects await~ Approval of 
Planning Commio1sion (xxx-
8-8-73), 159-60. 

Proposal for Electric Furnace steel 
plant from Kerala Government 
(XXXI-30-B-73) .53-54. 

Proposal to start cheap hotels in 
New Delhi for Tourists of lower 
income group ·(XXX-IO-8-73), 
50. 

Readion of Government to the 
neWs· item caption RoB.I, Blametl 
Government <XXIX-3-8-73), 
117-18. 

2.697 L~3 

\ 

\ 

I 

&AVI.SHRIVAY~ontd. 

RecognitiOn of All India Provident 
!'umi Staff Federation (XXIX-
2-8-'13), 156-51. 

Remittances by 'Dunlops, . Firestone, 
a<lodyear and CEAT (XXIX-3-
8-73), 44-46. . 

Reorganisation of management set 
up of Public sectorhtaVyindus-
try units (XXIX-2-8-73), 59. 

Report of Indian A viaUon Team on 
TU-154 aircraft (XXIX-3:-B-73), 
llB-19. 

Represen~tioJ:l ,from Food Corpora-
tion of· India Emplo-y~s Union 
(XXIX-30-7-73), 126. 

Representation from the employees 
of ; E.P.F.O. CXXIX-26 ... 7-73), 
110-11. . 

Representation· given by Em-
ployees of Vikram Sarabhai 
Space Centre at Tbwnba (XXIX 
-1-B-13), 48-49. 

Representation in E.P.F. Tripartie 
(XXX-16-8-73). 1.74. 

Representation of the Employees 
Of Marine Fisheries Research 
Institute, Cochln (XXIX-30-7. 
73). 125 . 

Requirement and ProductiOn of 
Steel (XXIX-26-7-73), 41-42. 

Sale of lmported Cars by STC to 
Eligible Import Houses at COlo-t 
Prices (XXXI-31-8-73). 45-46. 

Schemes taken up by Mineral Ex-
ploration Corporation in Kerala 
(XXXl-23-8-73), 48-49. 

Security Guards rendered jobless 
due to posting of Industrial Se-
curity Force in the FertilizerS 
and Chemicals Ltd. Travancore 
(XXIX-24-7-73). 181. 

Settini up of ,a Military Training 
Centre in Kerala (XXX-9-8-73). 
43. 

Setting up of Agro-Industries unlt 
in Kerala (XXXI-30-B-73), 54. 

Setting up of Defence Units in the 
country (XXX-I6-8-73), 47-48. 



.E, 

RA VI, SHRI VA YALAR-Contd. 

Share of lDdian and FCII'eip Sl:Iip-
ping in India'. (IOMtal and 
Foreign Trade and Frei&bt. paid 
to these companies (XXXI-
27-8_73), 11-16 

SmuuliDg of I'ilmI out of lDdi.a 
(XXX-l'l-8-'13), laa-.J. 

Steps taken to De-hoard Hidden 
Foodgrains (XXXI-27-8-73), 
143. 

Step3 to normalise fight schedules 
of Indian AirliDa (XXIX-.2'1-7-
73),42-d. 

Suggestion b7 CoclUn Unlvera1ty 
for Trai.DiDI in Ship Bu.UdiDi 
(XXX-8-8-73), 57-58. 

Terms and conditions of loan san-
ctionecl by World Bank for pur-
chase of Boeing, for Indian Air-
lines and Air India (XXX-IO-8-
73), 161. 

Total Capital Invesetment in Drugs 
and Pharmaceutic:ala Indu8try 
and the share of Foreign Equity 
(XXXI-28-8-73), 59. 

U.S. Aid to India (XXXI--31-8-73), 
142. 

Visits made by Chairman of the 
S.B.I. to Pondicherry (XXXl-
31-8-73), 21-22. 

Works to be taken up by the Elec-
tronic. Corporation of India 
(XXX-22-9-73), 51-52. 

Debates 
Code of Criminal Procedure Bill: 

Consid. (postponed) (XXXI-2&-
8-73), 309. 

D.S.G. (Railways), 187~74 (XXX-
22-8-74), 322--26: 

Employees of Provident. Fund Or-
gani-lation in Trivandrum 
(XXXI-5-9-73), 60-61. 

Employees's Provident Funds and 
Family Pension fund (Amend-
ment) BtU: 
Consid. (XXX-16.B-73), 205-
09, 219. 

)"'"" 

RAVI, SHRI VAYALAlt--Contd.·. 

Flood situation ~ t.bec:oun~ (Dis.) 
(XXXI-28-8-73), 353-55. 

1'0reiID Exchance Beguiatlon Bill: 
ConBid. as reported by J. C. 
(~7-8-73), ~, 

NOD-fuDctiOniua. of baDka in lterala 
(Kule 317) (xxx.-.aG-8-73). 
269-71. 

Question of privilege (XXDt.-
1-8-73), 227. 

Report of the Accident to Indian 
AirliD_ Boeiq OIl Slat 1IaJ'. 
19'13 (Dis.) (XXX-9-8-73). 314-
18. . 

KEDDI, SBRI P. ANTONY: 
Drilling operatiDna fOr di.amoDds at 

Vajra:ltarur, Andhra Pradesh 
(JCX:KI-30-8-73), 169-70. 

JIiJUDc openUons at Ramagiri Gold 
Mines, Anantapur District, 
Andhrll Pradeab (XXXI-30-8-
73), 169. 

REDDY, SHRI B. N.: 
Communal lUota in Ahmedabad 

(XXXI-28-8-73) , 90-91. 

NegotiatiOns for purchase of 4.5 
millioa tonneaof· wheat from 
Canada, USA and Argentu.a 
<XXIX-23-7-73), 201. 

Press Reports regarding Iran's 
readiness to help Pakistan against 
India {XXIX-26-7-73 > , 18. 

Report of the Committee for Pro-
motion of Urdu (XXIX-30-'i'-
73), 'H. 

Supply of pure water in UP 
(XXIX-23·7-73), 20a. 

Debates 
D.G. (Andhra Pradesh) 1973-74 

<XXlX-24-7-73), 304--09. 

REDDY,·SHRI K. RAJ4AKRISHNA: 

AdditionAl funds for famine hit 
States during Fourth Plan. 
<XXX:....a-8-73), 13~ 



REDDY, SBRl It. RAMAKRISHNA:· 
contd. 

Debater 
D.G. (Andhra Ptadesh) 19'73-74 

<XXIX--24-7-73), 338-41. 
REDDY, SHRI M. RAM GOPAL: 

Action taken against persons arrest-
ed in Delhi for smuI,Ung 
(XXXI-24-8-73), 20. 

Anti-India Tirade by Pakistan 
(XXIX-16-7-73), 80. 

Awarda to workers in P&T Depart-
ment (XXIX-I-8-73), 37. 

Build up Houses/Plots for Shop-
keepers Of Andrews Ganj Market, 
New Delhi (XXX-ZO-8-73), 80. 

Cas'es of Heavy landing by planes of 
Indian Airlines and Air India 
(JCXJC--IO-8-73), 76-77. 

Change of product-mix in Mathura 
Refinery (XXXI-28-8-73), 144. 

Cheating Ishapur Ordnance Factory 
of Riftes on forged Documents 
(XXIX--26-7-73), BO. 

Clearance of Major Irrigation Pro-
jects in Maharashtra and Andhra 
Pradesh pending Awards of Krish-
na and Godavari Tribunals 
(XXIX-24-7-73), 9-11. 

Committee to study the working of 
Internees, House-Surgeons and 
Registrars in Delhi Hospitals 
(XXIX-Z3-7-73), 98. 

Curbs on Free trade in wild life 
and its bye products (XXX-20-B-
73), 

Diversification programme drawn by 
Nuclear Fuel Complex· near Hy-
derabad (JCXJC--22-B-73), 199-
200. 

Educational standard for eatry tQ 
Indian Military Academy (XXIX-
2-B-73), 156. 

Employment for educated unemplo-
yed (XXIX-1-B-73), 143-44. 

Expenditure on FeI (XXX--20-B-
73), Bl-82. 

Explosion of Hydrogen Bomb by 
China (XXIX-26-7-73), 35. 

SIS 
REDDY, SHRI M.RAM GQPAL: 

contd. 

Export of . Timber to Bangladeah 
(XXXI--28-8-73), 6B. 

Fraud in Srinagar Branch of the 
State Bank of India (XXX-IO-a-
73). 12. 

Goods TrafBc handled by the Indian 
Railway, dUring April and Ka7. 
1973 (JCXJC--'1-B-73), 8. 

Improvement of :Mcnuments of 
Tourist Interest (XXXI--31-B-73). 
63-84. 

Increase in production of Scooter.s in 
Fifth Plan (XXX--9-8-73), 106. 

Inquiry into the collision of a :Iorry 
with a car near Vijayawada (AP) 
(XXX--13-8-73), 71. 

Law and Order situation in UP 
(XXXI--29-8-73), 8-10. 

Money requWMed for payment to 
cultivators fOr purchase of rice 
consequent on rice Trade Take-
over (XXXI--27-8-73), 29. 

Multi-millionaires of Nawada Distt. 
Allegedly engaged in Coal Smug-
gling (XXXI--28-B-73>, 75. 

Pre-mature Retirement of lAS/IPS 
officers in UP (XXXI--29-8-73). 
206. 

'Pucca' Roads for Andrews Ganj 
Market, New Delhi (XXX--20-B-
73), Bl. 

Quota of cars earmarked to be run 
a.-; Taxis (XXIX-2-8-73), 195. 

Reaction of Government to News 
report entitled 'Cotton Mills ~arn 
fabulous .proftts' (XXIX--3-8-73), 
106-0B. 

Realising of arrears of Telephone 
Bills (XXIX...;25-7-73), 89-70. 

Refusal by Air India Pilots to ope-
rate Boeing 747 FJights from 
Bombay (XXX--IO-8-T3), 160. 

Revision of price of iron ore pay-
able to mine owners due to rille III 
cost of Rrociuction (XXXI-23-8-
73), 36-37. 

Salt price in .rind (Haryana) 
(XXX--B-8-73), 130. 
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contd. 6~td' ,,~ M. RAM 'QQP~: 
, con . 

SelectiVe approach for maxj~i:.iUl 
food production (XX!X-40-'l-'13), 
28--30. ,'" , 

Setting up of an ,Qrganisatioa' to 
undel'take COlIBtruetion Of. Power 
Plants on Key-turn basis (XXIX-
2-8-73), 171-72. 

Setting up of Polyteetmics on Farm-
ing (XXIX'-23-7-'13), 4!t. 

Setting up of Second Atomic PoWer 
'Station in Western Region 

(XXIX-25-7-73), 32. 

Setting up of Steel Plants ,j.~', the 
South (XXIX-2-8-73), 2~5~,) 

Shortage of Cement for 10 years 
(XXXI-29-8-73), 209. '.-

Southern Zonal Council Meeting at 
Hyderabad (XXX-8-8-'13}; 12S--
30. 

Ste~ to make good loss in produc-
tion in Rourkela Steel Plant 
(XXX-9-8-73), 107. 

Stringent measures to unearth 
hoarded foodgrains aDd to stop 
black marketing of essential com-
modities (XXIX-3-8-73), 43. 

U.S, Military aid to Iran and its 
diversion to Pakistan (XXIX-
26-7-73), 70. 

Unearthing of Exchange Permit 
Racket (XXX-8-8-73), 84-85. 

. Approach to the Fifth Plan(M..) 
(XXXI-31-8-73), 287-811. 

Code of Criminal Procedure ~: 
Consid. cl. (XXXi-3O-8-'13), 331. 

Continuance of ProclamBRon in res-
pect of Andhra Pradesh (Res.> 
(XXX-I7-8-73), 257-59. 

Current strike Situation in Railways 
(Dis.) (XXX-6-8-73), 381-82. 

D, G. (Andhra Pradesh), 1973-74 
(XXIX-24--7-73), 380-63. 

Declaration of present Lok Sabha as 
Constituent AsIe1Dbly (Bes.) 
(XXXI--31-1J..;73),38S-38. 

Financial Assistance for Modernisa-
tion of Police Force in GujJrat 
(BAH Dis.) CXX:P'--3-~~), 341. 

Peasant Doctor. Oks.) (XXIX-
_ ,~8_73)':~7. , 

Reported, ·SPUrt in the ilCtirities of 
Naga Hostiles in. Manipur (C1\i) 
(XXlX-3-8-73), 216-18, 220. 

BJr.QDY, SHRI P. GANGA: 

Allegedly callous' attit\lc:i~ of om-
. cials at Begum-pet Airport to_ 

warci6 the ~gers" of' flight 
,~~. Ie 120 between HYderabad 
8ndBombay on' '25:th July, 1973 
(XXXI-31-8-73), ,203-04. . . .r 

~parable cost.· of producti~'·· of 
steel with 1mPorted 'coking coal 
and of imported steel (~-
30-8-'73), 171. 

Cost of raiSing . of coal pel' tonne 
to .Singareni Coal Min'cs 
(XXXI...,-30-8-0'i'i:}, 61-62. 

Levy and collectio,£! of Fee for 
, , " :.MmisSion .of People inllo AIR 

Terminal Building in. Begumpet 
(Hyderabad) (XXXI-31-8-73l, 
54-55. 

:Wcences issued to parties for pro-
duction of 'SmQkeless Fuel' 
(XXXI-30-8-73). 171-72. 

Shortage of Singareni Coal. in 
Hyderabad City (XXXI-30-8-

,73),59-61. 
REDDY, SHRI P. NARASIMHA: 

Price of sugareane fOr 1973-74 and 
reuons for fixing support prices 
Of agricultural commodities before 
lOwing or planting (XXIX-23-7-
73), 144. 

Production and'· SUpply of Cement 
(XXIX-25-7-73), 151-53. 

~ess in setting up of airo-
Service centres (XXX-13-8-73), 
169-'10. -

Proposed St~l Plants IP Visa1cha-
patri.i.m, Hospet and Salem 

. (,pcx-9-8-73), 94-95. 

Prospect of Mining of' .ilearce meta~ 
in Andhra ~sh (XXIX--2-8_ 
73), 114.. , 
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REDDY, -SHBr:'BAUSDaIA~. 

. .Quanta, Of ~beiDl ..&t-
,tedtaADdbre P-ndesb· (BIx-
23-'1-'13), I4&.' .,~, 

Achievement of. ,the o~vt!, of 
take-over of wholeMle ~ in 
wb.eat(XX:ut-23-'i-'II), 11 •• 

Additional EJpPloyment and!:' Pro-
dw:tion' eStunatedoU 1Zie introduc-
tion of Seven-day Week in Bom-
bay TeXtile IIidustry (XXX-"D-8-

, 73), 96. ',~fll! 
Allotment ,of coal depot in, ~tor-n 

R. K. Puram., New Delhi (XXX-
13-8-73), 54. , .. 

~endment of CoB!t8·.Board Act and 
Rules to provide' for the· addition-
al representation :, ~ . the 004ee 
:Board (XXXI;-31+13), 89.90. : . .., .... 

Amount of Loan disburSed 117 Banks 
under the' Scheme: of Differential 
Rates ot Interests (XXI~~-8-
73), 122-23., ' , 

Andhra Pradesh High CoU1'ts ,Judge-
ment on Implementation of Mulki 
Rules (XXX:-IHI:-7:U. 3~35; '.' 

Ato~ic Power' Staii~ tn Andhra 
,:. .Pl'Iitlesh :(X»lX-2S-7-73),.,lIM:' 
• ~ii:.te PihJ.t ·on In~ducti~gri

cultural Science m- Se~,. • Sec-
ondary schools (XXX-6- -73), 

_~;, lli5-56. .. ·:f::r.i' 
r. '€hanfes in~J'ifth PI8.n'i". ..uure 
!' efi,al ~~~entaI ~s at 

: 'Sta~ and 'DiStrict 'Legels· (XX!X-
2~-~.,73), 154-55' ur 

" CriSIS irt-M-ilam State Farm,2Kerala 
•. , (XxXI-=:;';O':'8-7S). '39. . . 

Deferment of Godavari Diversion 

",:n:~eW~~~~~ to 
9-8-73), 95-96. 

pelatln ~lishm,ent o.f IndUStries 
In·At> (XXXI~~8:-'13). 295; 

DeveIopmant of Cbittoor IJlijtrjcl in 
'AP (~-8-'l3), 237" 

Dur. ~f 'W~r¢up.ptr 'ti[r; New 
Moti"'Naiar, rtew Delh,l ~--6-
8 ... 73), 65-66. . .. ~. tt( ... ·~· .. 

'ltEDDY. SHRINARASrimA-cmitci. 

Evaluation of effeetivenesa Of the 
Rese.reh Acti";tieahndl!d thro-
ugh IXMR <XXX-20-8-73), 39. 

Fiscal Incentives fOr Labour Orient-
!!S ;In~trial.Qrowth(XXK-:IO-
8-73), 155-56. 

HandiDg o~ of U.S. Aid BuUaings 
-and. other as~ to GclvernD1'e1lt of 
btdia (Xxx-,17-8-73,), 88-6&. 

Heavy Industrial Units not working 
to ~eil' fuU, QIPIlcity . pd ·tW1Dipg 
at a loSs (XXX-9-8-73), 97. 
lIIiportedequlpments lying i4!e at 
Hydro and Thermal StatiOns in 
Andhra Pradesh (XXX-7"8.73), 
IZ2. 

JRlprovements in Postal, Telegraph 
-4: -and Tel'ephone Communications in 

Andhra Pradesh (XXXI-29-8-73), 
hJ:)~. 

IncreaSe fit overtime work in He-
,w,.fititive BaD.k of Iiidia (XXIX.-.3·8-

73), 122. ' 
'1nv~stigationsinto GranulaUldMud 

Found in BagS Of Fertilltler Im-
ported.· . ~om CzechOo?l0vaJs;ia 
(XXX"':"13-8-73). 1()5":06. 

'Jliftse ':of iitedicel reimb'urieDient 
'<;'s;Stein 'aDd overtim.e.aUhTance 
:ltXXX--'-8-8-73), 101-83. . 

.' 'R.bi ':~;;;'of Textile ";"1icy to ·encour· 
~~v,1e ..... fo a:.~ " 

, "age tiecentriilised sector . in the 
himdlooms as against',Mill sector 
(XXX-l'7-8-73), 35. ' 

RiSe in the prices of, cloth, (XXI'X-
'3-8~'i3), 35-37, ' 

Steps .taken to -meet &h~e ,: of 
foodgrains and. .its s~ply at 
Fixed.priee to ~ wage earners 
and weaker sections (XXIX-

,23-'1·'73), 143. 
"",G .. . .' 

$JlPPty ~ ~ to CJqtoor Dis-
trict, Andhra Pradesh.' (XXIX-
25-7-73>, ,156. . 

Uimsationof NOJi~Utillsedlrriga
tion Potential in Aildbfa' 'Pradesh 

~~. .cXXX-i'7...B-'l3),U4., 
'~8caDctes of Udges. in Supreme 

Court (XXX-7-8-73), 151,;\52. 



----._-----
REDDY, SHRI NARASIMHAN-contd 

Weak TransmiHions of Radio Broad-
casting Stations in Andhra Pra-
desh CXXX-8-8-73), 103. 

Deba.tes 

Continuance of Proclamation iD res-
pect of Andhra Pradesh (Res,) 
(XXX-U-8-73>, 262-64. 

Declaration of present Lok. Sabha u 
Cons\ituent Assembly (Res.) 
(XXXI--31-8-73), 336-38. 

REDDY, SHRI RAGHUNATBA: 

Employees Provident Funde aDd 
Family Pension Fund (Amend-
ment Bill consid. (XXX-13-8.. 
73), 322-26 (XXX-16-8-73), 
19. 
Consid. cl (XXX-l~8-'l3), 219-

23. 
Motion to pass, as ameadeli 

(XXX-16-8-73), 228-28. 
Payment of Bonus (Amendment) 

Bill: 
Conaid.. (XXX1-29-8-73), _-96, 

310-53. 

Rl!:DDY, SHRI Y. ESWARA: 

Additioaal FreIght and PauenJer8 
'hdIc ~ in the JUth Plan 
Period (XXX-7-8-'73), i1l9-110. 

Alleged attempt by mcmopoliate to 
create md8 djJICOntent throqb 
artificial shortages (XXIX--3-8.. 
'73), 2()9.;10. 

Allegedly Faulty Working of. C1~
ing ~ents of Na~ 
Banks (XXX-l'1-8-73), 83. 

Allocation of Steel matertala to 
wfr'edraWjD1. bright bar and tube 
making unltB (XXX--9-a.. '73), 40-
41. 

Army Entertainment wing of Sonc 
and Drama Divialon (:xxx u-a.. 
73),49-50. • 

Black Marketing in Petroleum Pro-
ducts and Kerosene on (xxx-
7-8-'73), 83. 

Central .. slIt8Dee for drought dee-
ted Staw. (XXIX--3-8-'73), Z0l-
lO. 

~DY, SHR Y. ESW~"td. 

Decline in Area under Tobacco CUl-
tivation in Andhra Pradesh during 
1972-73 (XXX-2O-8-73), 71-72. 

DeBberate Reduction in production 
of Vanupati by privately run 
UBits (XXIX-23-7-73), 79. 

Demand and Production of _,.-
Dele (XXXI-3O-S-73), 82-83. 

Demonstration by Private College 
Teachers in Andhra Pr.-sb for 
Regular Payment at salaries 
(XXXI-27-8-73), 197. 

Dispensaries and Health Centres in 
Rural Areas without qllaWied 
Docton (XXIX-23-7-'73), 228. 

Beet Of Erratic and Irrqular np-
ply of coal to Andhra Pradelh on 
Production in Kajar Industries 
(XXXI-23-8-73), 130. 

Expansion of Singareni Coal Mines, 
ADdhra Pradelh (XXIX-2-8-73), 
148-10. 

JCxport of Tobacco and Tobacco 
leave. (XXX-17-8-73), 103-01. 

BvaluaUoD of. JleIIearCh ScheJQes 
undertaken by Indian Counell of 
Jledical ReIearCh (XXX-13-a.. 
73), 185. 

I'indiDp of the inspection conducted 
by BBI into Head 01IIee and 
BraDChe8 of Stare "Bank of BlkaDer 
aad Jaipur (~'1-7.73), 48. 

Frequent check-up of physical fit-
D8Ia of pilots of lDdian Alr1inea 
ADd Air India (XXIX-3-S.73), 
311. 

J'Uel swindled out Of IndraprUth& 
Power Bou.. Delhi (XXIX-.H-'l-
71), 51. 

~ loss due to POOr uGli.ation of 
Irription Potentiil (XXIX-31-7-
73), It1-1M.. 

Inspection cOnducted by Chief Vigi.-
laBc. Oftlcer in Qovemmeftt Ac:co-
uatl Section etc. of State .Bank of 
BikaDer "8114 Jaipur (XXXI-24-
8-78), M. 
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REDDY, SRRI Y. ESWA.RA-contd. 

Inspection Report on State Bank of 
Bikaner and Jaipar (XXXI-24-
8-73), 64-

Instructions to State. fOr action 
against black marketeers and 
hoarders (XXIX-25-7-73), 57-58. 

Introduction of n"ew saving schemes 
(XXIX-3-S-73), 207-0S. 

Irregularities in State Bank of 
Bikaner and Jaipur (XXIX-27-7_ 
73), 49-50. 

Xum Kum Community Welfare 
Centre Society, New Delhi 
(XXX-6-8-73), 81-62. 

Living Area of quarters for Class 
IV employees (XXXI-27-8-73), 
196. . 

Medical Technicians rendered jobless 
due to cancellation of I.C.M.R., 
Pro)ects in Delhi (XXX-13-8-
73), 64-

News item "Police Torture of inno-
cent" (XXX-8-8-73), lS6. 

Opening of Central School in Shah-
dare and Delhi city (XXX-8-8-
73), IS5. 

Political stalemate in Andhra Pra-
desh (XXIX-25-7-73) 1-7. . 

Power shortage in AndIii"a Pradeah 
(XXIX-31-7-73) 131-32. 

Price of non-ferrous metals in World 
market soaring hiib. (XXXI-3O-
8-73), 16-22. 

Progreu made by Viaakhapatnam 
Steel Plant (XXX--9-8-73), 122-
23. 

Proposals for expanding the eziStinI 
AIR network iil Andhra Pradesh 
(XXXI-29-8-73), 128. 

Protection Of interest. of contract 
labour (XXXI-30-8-73), SI. 

lUse in prices of Essential Commo-
dities in Andhra Pradesh (XXX-
10-S-73), 37-3S. 

Scheme for Jetting up industries in 
drought affected areas of AP 
(XXXI-29-S-73), US. 

REDDY, SHRI Y. ESW ARA-cootd. 

Special Schemes to solve problems 
of Drought Affected Areas 
(XXX-8-8-73), 184-85. 

Staggering of Holidays in Bombay 
Textile Mills (XXXI-30-8-73), 
S2. 

Steps to ensure strict standards of 
training for pilots (XXIX-27-7-
73), 189. 

Steps to raise Manganese Ore Out-
put during Fifth Five Year Plan 
(XXXI-23-8-73), 131. 

Strikes banned in Food Corporation 
of India under Defence of India 
Rules (~-S-73), 98. 

Taking over of Dr. Joshi's Hospital 
Karol Bagh New Delhi by Delhi 
Administration (XXX-8-8-73), 
185-86. 

Taking over of Begional Engineer-
ing Colleges (XXX-8-S-73), 186. 

Team of Of!l.cera frOm the Centre 
sent to Bihar to enquire into mur-
der of Harijans and Landless-
Labourers in village Coura in 
Bhojpur Distriet, Biha.r (XXIX-
1-8-'73), 84-85. 

Titanium sponge Plant at Hydera-
bad (XXIX-1-8-73), 1'73-7 •• 

Trade Agreements with East Afri-
can COUDtries (~8-73), 
77. 

Units in Private Sector jn receipt of 
Steel materials over 100 tDnnes 
during each quarter of 1971-72 
and 1972-'73 (XXX-9-8-73), 41-
42. 

Value of Steel to be imported in the 
current year (XXX--9-8-73>, 123. 

Visakhapatnam ZiDc Smelting Plant 
(XXXI~O-8-73), 83. 

lUCBHAlUYA, DR. GOVIND DAS: 

Accommodation for TechDic:ians 
working in Delhi Telephone Dis-
trict (XXX-22-S-73), 149. 

Allotment of Governmant Accom-
modation to its· employees 
(XXIX-23-'7-'73), 92. 



RIf:mtAlt#A; ~nR. oom DAS-
~.: .' 
· Central RiDdi 8ervic:e. (XXXI49-

~-73). 82. '. .. 
Cut~. _ id J'ifth PlIID. for UP 

(XXI,X..-..;;l-a-73) •. 1-8 .. 17. 
Development of places of CultUral 

and, !.~Ji~ ~rtance .. to 
BUndelkliand Area' eXXXI-u.:s-
73),19'1 .. 

ElectriJicatioD of villages of Bundel-
kh8nd region . o~ Uttar Pradesh 
(XXXI....:.2S-8-73). 122. 

Emplo.f.eea worJting U1 PlViaional 
affice".~nsi (Cen~al ~way) 
fOr the laSt 5 yearsOD ~8 .same 
seat (XXXI~28-8-73j, 121. 

Explor!ltioii' for '. copper' in SOrai 
Maciawara . area 'of Jhansi Di~
triCiC Uttar Pradesh <XXXI':'-'23_ 
8_73). 52-53. . 

· FuDa$'. lor the Therm,al Power$'ta-
tion at Jhansi (XxXI-28-8-'13). 
123-

· HOllsmg of P&T employees iIi Delhi. 
(XKX-22-8~73). 148. . 

llil\lfi'of t.e:tters of l~ten't li~~~e& for 
.. setfulg ;ilp industrre.. in:,aunde1-

khand Area. uP (XXX:':'::2i':'S-73), 
141.'" :'.:. ."):, ' 

Issue' of Redio Lit!enc~ <X"XXl-29-
8-73),68. . :. .... .: 

Loan ,~rfOr 'by,· Electrieity ,Board 
of UP for Rural EIectrifieition 

. ~". Pwtiab ; National Bank 
. (XXXl,-24-8-73). 19'k 

ReCognitiOn of GoWmmentEmpJo-
yeeS' Aftoclaticin (xiCKI':"'29-8-
73), 81. 

~se8reh P'.8ci1itk!sat . Iridian' Pas-
tures' arlaFodder lleseareh rnsti-

. tute" JhaJ\Ji, V,P. (XJOtl-27-8-
73), 200. ,;;'I.·~' .. .. ,,.,' . 

~lI:ds cQW!~ct'ed. in ~~ J?is~ict, 
Of, BUil8ellthand (xn~20-8-'7t), 
lr~. 

Rulesgoveming appointment. of 
Vice Chanc:'ellot of. De1hi UniVer-
sity (XXXI-27-~73). 2D2. 

Se~.uP ~ Fa~' in .~el
khand in PullUc Sector (XXX' 22_ 
8-73), 146: ..... ', .. 

RlC~:riR. GOtmb ~ 
.ccmJd.. 

Useot" bkdg~ across Betw~ river 
(XXX-20-B-73.), 1'15-~(I. 

'Work oriRfjgbat Itri,giitiOn Profect 
qooa....:.28:-~1~) •. ~8. . 

D~ates 
Approach to the Fifth, Plan eM.} 

<XXXI'-6-9-13), 145-49. ". 
Uttar Pradesh state Legislature 
(~~atiOn of Powers) Bi.u~ 
Consid. (XXX-20-8-73),. 280-82-

ROHA1GI, smtIMAn strSHILA: 

Agricultural Refinance Cotpotation 
(A~ndment Bill): . 

Coilsid, <XXX-IO-8-13),' 21~12. 
(XXX-IS-8-?3), 25~4. 

" M~ion to' Pals (xix~3":B-;3), 
.,.~65.~~72. ' . 
Appropriation (No.3) Bill; '197a: 
,Jot: (JQ[X-17-B.'13), 231:' 

Constd.' (XXx':':':I7 ... iI-'13j, 232. 
"Motion to-pass 'txxX-Pl-B-'ilH, 

2~~'" . " 

D.S.G. (Geaeral) .1973-14, 0tXX-
t3-8-74),3i~. . ... ,':, ' ,. 

".: , ........ !,.;-« •• 

ROY. SHlU· BlSHW AliA!l'Ji: '. '. 
Law and Order' ~fiu~tion! iii' UP 
(~».:a-'18). a-;:m. 

""'";>' bebtit'~~' .",' ,',t: 

U$"; ,PraeJesh· S~~, ~ture 
, ~~elegatkm()1 P.owera},:Bi1l;: .. 
Consid. (XXX-20-B-73), 29 ...... 95. 

.RQ~! ,.p;R.,SAij#>~~: " 

. ~m:t.. ,:'boUt,npn~"yml'llt and 
with-hol~· of:~t.W 'wor-
kers on Ajmer Division (Western 
Bai!way) (XXIlt~-7~7S);·'46. 

Non-avan'~bUit~ 'of 'Rom~pathic' 
·Jfedicblett due to stgppage of .,lm-
.:ptXrt III ~ Medicin81 eXXlX-
3-B-73), 63:'84'; 

Polic;r. pi., Tra~er <&n4PO.~. of 
Tr.avell,iJl,l··lnsp~~ fl., ACCouDli8 
6nweiternB8nway" <xxtx-31-
?-:73), ~48 .. 



ROY, DR. SARADISH...;...eontd. 

ProbJI'!m of MaI-N'utrition and under 
Nutri~~namOng~e ~clren of 
Agdcultural Workers (XXX-
6':8':'13), :i93. .' ... 

Staff Regiatered Jor Allotment of 
out of .turn, anotm~t of Railway 
quarters on Northern Railway 
(XXX-7-8-73), 53-54. 

Terror m Banda DiStrict, uP dile to 
harassment by Landlords (XXIX-
25-'1-73), 143. 

Visit Of l)r~ Roger Dashen to Jndia 
(XXX-6-8-73), 119. 

RunRA . PRJ\TAP SINGH, SHIU; 
Lac~adive. Minicoy and. Amindivi 

Ielands(Alteration. of name), Bill; 
Consid. (XXIx~O~7-73)t 317-18. 

Proclamation ifJ.relation to Uttar 
Pradesh (ResT (XXX-6-8-73). 

,357-60. . 
SARA, smt! AJIT KtJMAR::' . 

Confirmation o~. Staff worki.Jm in 
Oeneral~eniority list r,XXx-
7-8-om), 46. . .. 
Del:ailftient of: Passenger. Trail'be_ 
tween Malharg8l'b' 'and·Har.kiak-
bal'stations (WeStern Ra'ilway) : I 
(XXIX....J,l-:,V -7~).)67. . ,r 

Impoi-t df Milk 'vending maChines 
witho~t ,~~r, (X~~-8:-m. I 

In~~::~~; ~'~~eme for Army Per_ i, 

sonnel < XX~X'726-7-73), 94 . 
. N,a;r.()w '·k~lI~e. Dt~a~Aii:lines 
, Caravelle Air~aft .at Paiatti. Ail"-

port on 6th june, 1973) (xXIX-
3~8.'13), ~8:-39. ": ., 

Repres~t~~on 'by .... Railway Emp-
loyees for abolition of Second 
class (XXx-7-8-73), ,52" .. , '. 

,RQbbeI:¥,jn National andGr~d
liiys ti~k at' .. !<aJlpur . (XXX-
lO-?-73). 145. . . 

<! •. :~ 

Supply' 01· Winter Uniforms to 
SafsiWalAs '~dJ;J@g. ,on Riiiways 
(nX..;;.'7~8~"18). 52-53 .. 

'.' VittiriU pI SUb~stroke; <xU-
6-8-7f) ~ "135.. ... . '·'t .. 

sAHA,' SBRI .uri KUMAR~911~ 
Debates 

!I'fiJOd situ~n in the COWlU7 
. (Dis.) {XXX!-3-9-73), 151Jo.BO 

SABA, S~I. GADADHAR 

Adequate lighfulg 81It&ngement' In< 
the trains.on Ahmedapur-Katwa 
narrow gauge section (XXXI-
28-8-73). 114. 

Arrests' otPACPeriOnal in UP 
(XXIX-.25:"7-73), 158. 

Fire in Building of 1teserire .Barus. at 
Bonibay. (XXrX~27_7~73).',39, 

,F~g at ,JUne:!, Motor Railwaysta-
Hon' (Eastern Railway) in July. 
1973 (XXX-7-8-73), 16i-62. 

Lite running ~~d overcrowding of 
traios .. on Ahm!ldpur Katwa nar-
row-gauie line' (~2a-8-
73); ,~113" ... . 

Officials'· compUlsory retired or: for-
ced to proceed on long 1eilve in 

-Uttar Pf.ade&h .(XXlX....,.a5-'l43). 
157.' . 

R-adu(:1;ion' in allocation· f~<ae
- sWCh· . ,and '. P.evel9iPment 

(XXIX-25-7-73), 158-59. 
Retrenchment o\1e. tQ. ,Intr~~on 

of, 10th class Seheme (XlOO-
27-8-73k202. ". '. 

. Up gradation ':(),f Kurm~la .. Halt 
to· Full Station (XXXI __ 28-~_'j3), 
35-37. 

SJUm, SHRIMULKI RAJ;. . 
D.>'S; G. (Gan'era)). 197~74. (XXX-

13-8-73), 304-06.··· .. 

N~taji National Academy! Bill' by 
Sbri Samar Guhaconsid<JtXX-
"io~n), '266--72. ' 

Proclamation, in relation to . Uttar 
Pi-adesh (Res) (Xxx:...s;,'S-73). 37t:-7s. '. .... . ' 

R~itmen:i of MiDoriHes f~ jobs 
on the Rail~~"B (Pis,) (~-
31~7-78):.: 1I4~. . . 

SAIT. SURI EBRAHIMSU~ 
Fait repreHhtation to Minorities 
'. ·ana. 'HIiPr'JUs; in ~ay Jobs· 

(XXIX-24-7-73), 27~1.,,, 

--~~-------------------------------~ 



NAME INDEX 

SAlT, SHRI EBRAHIM SULAIMAN-
coMel. 

Code of Criminal Procedure Bill: 
Con sid (XXXI-30·B-73), 235--39 
Consid. CL (XXXI-30~B-73), 
317-18. 
(XXXI-3-9-73), IB3-84. 

:SAKSENA, ~ROF. S. L. 
Break-up of Expenditure on Pro-

duction of Sugar (XXX-13-B· 
73), 123-26. 

. Delhi- Lucknow_ Gorakhpur-Vara-
nasi-Patna-Calcutta Air Service 
(XXX-10-B~73). 147. 

Development of Gorakhpur district 
(UP) (XXX-8-B-73), 161-62. 

Disparity in Minimum Wages in 
different industries (XXXI-23-
8-73) 120. 

:!'oreign Aid in 1973-74 (XXX-10-
B-73), 147-18. 

-Grants to Ulrlversities and colleges 
(XXX-13-s..:73), 125-27. 

Increase in Minimum Wage of 
Sugar Workers (XXX-9-8-73J, 
30-31. 

lntemational reputation of A.I.l.M.S 
New Delhi (XXXI-27-8-73), 92-

'Number of Merchant shiPs and 
their tonnage (XXX-20-8-73), 
189. 

:Price of Surar for Free Sale for 
Government's requirement 
(XXX-13-8-73), 122-23. 

:Production of Sugar during 1971-
72 and 1972·73 (XXX-I3-8-73), 
12Z-28. 

?roduction of SugarC8lle, SUlar, 
Khandsari and Gur (XXXI-
27-8-73), 36. 

Steel Production in Bhllai, Rour-
kela, Durgapur Tata Steel Co. 
and Bokaro Steel Plants (XXX-
16-8-73), 143. 

'Total number of Universities and 
Amliakld colleges and expendi-
ture by U.G.C. (XXX-13-8-73), 
1%5-26. 

Vacanci. of ;Executive EnatneerB 
in C.P.W.D. (XXXI-27-8-73), 
k 

Volume importslExport during 
last three years (XXX_17-8-73), 
117.18. 

SALVE, SHRI N. K. P. 
Commission to Enquire into Impact 

of Taxation on National Life 
(XXXIX-3-B-73); 24~25. 

Fair representation to Minorities 
and Harijans in Railway Job. 
(XXIX-24-7~73), 28-31. 

Import of Drugs (XXXI-28-B-73l, 
16. 

Overdrafts by States (XXXI-
31-8-73), 10-11 . 

Reasons for India's neglible Share 
in world Trade (XXX-17-B-73), 
7. 

Scrap Steel lying in varioUs stock 
yards (XXIX-2-8·73), 38. 

Smoke omitted by Buses and Motor 
vehicles plying in Delhi (XXX-
13-9-73), 9-10. 

Debates 
Customs. Gold (Centrol) and Cen-

tral Excises and Salt (Amend-
ment) Bill: 

Motion to pass as amended 
XXIX-1-8-73), 292-93. 

Disruption of Railway Services due 
to abaenteeism by loco stai! 
(AM.) (XXIX-3-8-73), 251. 

Indian Railway, (Amendment) Bill 
Comid. (XXX-7-8-73), 282-84. 

Ownership of Newspaper. and News 
apncies (Res.) (XXX-17-8-73), 
297-300. 

Recruitment of Minorities for jObs 
on the Railways (Dis) eXXIX-
31·7-73), 260--88. 

Reported destrurlion of wheat seeds 
worth one c:ro.t'e of rupee. by the 
National Seeda eorporation (CA) 
(XXXI-28-8-73), 228. 

SAMAN'fA, SHRI S. C.: 
Acquisition of India Oftlce library 

(XXXI-27-8-73), 108. 
ADoeatiOn of coal W&lons to 1Dlal1 

scale industries through State 
GoverJllM1lf.s and Union Terri-
tories (XXXI-23-B-'13), 51-52. 

Black marketing in Vanaapati 
(XXX-20-B-73), It-23. -------------



NAlIIIZ lNDZX S~3 

SAMANTA, SHRI S. Ct-contd. 

-Changes in· system of Education 
CXXX-13-8-73), 1~202. 

CommolD. Syllabi ~n Law and Teach-
:ing Law students in Hindi Me-
dium (XXIX-24-7-73), 135. 

Construction of HoUSe for Central 
Government employees 198-99. 

'Coordinatioll between the Minis-
tries ot Food and Agricultural and 
Finance in fixing the prices of 
various commodities (XXXI-
31-8-73), 72-73. 

Delhi Telephones Registering Ab-
normal Calls (XXXI-29-8-73), 
12. 

Difficulties experienced by FreedOm. 
Fighters while receiving· pensiOIl:9 
(XXX-22-8-73), 164. 

Entrepreneurs Engaged in small 
Car Production (XXXI-30-8-73), 
128. 

Exchange of Delegation between 
India and Afghanistan for Kutual 
~peration (XXXl-23-8-'13), 
104. 

Expenditure incurred on Take-over 
of· Wholesale Trade in Wheat 
(XXIX--23-7-73), 176. 

Fall in value of rupee in Nei.Ih-
bourin, Countries in the But 
(XXXI-31-8-73). 12-18. 

Guidelines fOr allocation of Don-
ferrous metals to Small Induatriea 
1hrDu.eh State Governments 
(XXXl-23~8-73), 5O-S1. 

lmported machines }yiq out of use 
in N orthem RegiODal blatitute of 
Printing Technology, Allahabad 
(XXX-20-8-73), 82. 

lndian Rupeea' link with new cur-
rency being ft.oated by ECK 
(XXXI-31-8-73), 71-72. 

Loss due to violence by Univeraity 
students (XXIX-23-7-73), 177. 

:Memorandum from Live stock 
Assistant and Veterinary com-
pounder: Welfare Aasoelation, 
Nangloi, Delhi (XXX-13-8-'l3), 
48. 

SAMANTA, SHR! S. C.-contd: 

Koney required for payment to 
Cultivators for purchase of Rice 
consequent on Rioe Trade Takt:-
over (XXX-27-8-73), 26--30. 

Nationalisation of Foreign Oil 
Companies (XX!X-24-7-'l3), 137. 

Petitions for Grant of Pension to 
Freedom fighters (XXX-22-8-73), 
23-31. 

Repatriation issure of Pakistani 
POWs (XXX-16-8-73), 141. 

Repercussions of political change in 
Afghanistan on bado-Afghan Rela-
tions (XXX-9-8-73), 36-37. 

Result of inquiry instituted in con-
nection with deaths due to adul-
1ersted drinks in Delhi (XXX-
22-8-73), 175. 

Shrinkage in Acreage of Wheat and 
Rice (XXX-13-8-73), 202. 

Steps to improve Air SerYices in 
Internal and International Arena 
(XXX-17-8-73), 81-82. 

Take-over of wholesale Trade in 
Rice from Khar1f Session (XXlX-
23-7-73), 56-57. 

Uniform procedure for isSUing pay 
slips to ad hoc promoters Grade 
IV of the Indian statistical Service 
(XXXI--34-8-73), 62. 

Debates 
Constitution (Amendment) Bill-

withdrawn. (Amendment of 
setlenth schedule) By Shri S. C. 

Samanta. Motion to refer to S. c. 
(lCKllt-27_'l-73), 332-33, 351--54 

SAMBHALI. SHRl ISBAQUE: 

'10000 tonnes of hardware ecrap ly-in. at Kirkee for dispoJIal (XXX-
9-8-73), 150. 

All India Convention of Bidi Workers 
(XlOX-26-'l-'lS), 28-211. 

Allegation abOut non-availability of 
Senior AJrport Oflleera at P~Wn 
Airport (XXDt-!7-7-73), 10;)-06. 

Applications from Engineering G~
duates for. aettinI up ftQUr millS 
in Delhi (XXX-8-8-'lS), 4'1-48. 



SAXBBAl.I. sH1UiSHAQU~id. 
Applications b'om 1ilngineertng 
Ql'adua_ fOr Bettin, up ai' Small 

Sealellldultriesin Delhi . (XXX-
8,.-8), 44. 

Bene8tsaVailaole to DeIhl Police.. 
men -for Extra Hours on Duty 
(XXIX-25-7-73). 139-40. 

Box Waions· posmg ProbleiJ1 to 
Railways (XXIX-31-7-73). 27. 

Changes in Muslim Personal Law 
(XXX-7-8-73). 99. 

Cheating of Punjab National Bank 
by IndUlnExpress I.imjted (Xado-
rai) and Andhra Pradesh (Pvt.) 
Ltd. (XXX.-IO-8-73). 1(6-47 •.... 

Complaints regarding the'8a1'c of 
long term leases of MOsqU~ by 
Punjab Wakf Board' (XXlX-
30-7-71).59. 

Demand of "Government School 
Teachers' Association (XXIX-
30-7.73), 61. 

Educated unemp.loyed(XXIx-
26-7-13). 153. 

Fimiings' of Pfoheby CBI into the 
Alleged Irregularines in P4Yment 
of .Com.pensationon· Deposita··. by 
Cli:ntJral Bank (XXIX_211.7-73), 
105. 

Home Delivery ot'MHk bY 'Delhi 
Milk Sc.ljeme (XXX-20-8-'13), 
. 15-16 •. , " ", 

ImpraV'ei'hent in .' the StaDdadd of 
'Legal Elfucation oaCX-7 .. S-73), 
100-101. 

IncreaslrinExpons . .dUring' '11172-73 
(XXX_IO+73 ),145,-46. 

..' .•..• ! t·: •. ~'J 

Indian Airlines Proposal to go in for 
moreCS:i:avll'eS due to 'Shotta~ of 
Planes (XXIX-3-8~7B). !OI:,' 

Looting:Of Bi~uria ~QJ: Sta~n 
situated between Bareilly (uufPUi-
bbit (~I-28.8":,7~). 9':10. 

. . " . 
NeWS item' "Prilice:Aetive if '\'11"s 
. -are victims of ftetts." (UIX-

25-'1-'13). 141-42. 

No~kl' Tenn. of t1te e:id8ting'Pun-
iab Wald :SOlll'd (XXlX-iO·'i~73). 
·60.····· ...•. _ .... --

--~-.~"';'-~.~ .. - .• _._ . ..;- ..... 
SAMBHALI, SHRIISBAQ~d. 

Power cdsis in lJ;P .. (XXX~7~8~73). 
99-100. 

proposal for running .all express 
tram from BaraUDi to Delhl (XX-
IX~.7-73), 1-.3. 

Pro.JJOialto iDcrease '~l'eDgtb and 
Efftclenq Of DTC Fleet (XXXIX 
-.30-7-73), 1110. ' .. 

PurchaSe of Cement·.in ~nack :Mar-
ket by Ganeah Flour Kills, Delhi 
Managed . by IRC .of . India 
(XXIX-25-7-73), 140-41. 

Reaction of Japanese . GOvernment 
to EnquirY Report' on 'Crash of 
Airoplane, of Japan Airlines on 

. 14-6-72. ;M-;35. . 
Recohmiendations· of •. Central Action 

Committee on Public Sector 
Underta'ldngs for ~ter' Decen-
tral'isation in Uru'tS' or' R.E.C. 
(XXX-9-8-73), 150-51. 

R~ement of AJrcrStts for A.."1lied 
.. ~ges. (lOQa":"23-8.;1;3),1l2-12. 

Shortage Of' -trainedPersonllcl in 
Public Sector Undertakings (XX-
I?t~7":7-73). 10s:....a7. . . 

Stabbing of. a Telepb8D~ QMratcn: in nelhi POCX...:..s-8-73),. 143~ 
$jibm,~Oti;o( a.!4~ahc;1mn by a 
Delega~ion to GoveJ1l<¥'.'of, RBI 
in Bombay (XXIX...:...a-8-73), 
202;.03 . 

. UtIi1iiation ot idle. Glpacny. of flour 
·Mills in· Haryana CXXX....a-D-73). 
45-46. 

World Trade Fair to be held in 
1'>elhiin "lWi4 .' ~"XIX~'1;';'1-73). 
104.' . ' .. 

'D.G~ (And.~raPrade5h) 19'13 .. 74. 
(XXIX-24-7-'13),S23-38, -

D;S.G. (OtUsa), 19"l·~74:· (XJQg-
:28-8-'13), ,;2'l5-79__' . 

Drought hlrd Scarcity ~Ddiiions in 
Bihar (~-31-7-'13).,. 226~ 

Laecadive. MiniCO)" ·;1i.nd ·~divi 
Islands (Alteration of Name) 

,'Bill: CQns~. (:oax:.....so;.'T-o'73) • 
t28~'90.325. " • . I .Beuui.t.'Qf Minol'tti •.. f.en.. jam. 

, L_. ~~~t.~~;~.~'.~._~~~-= 



SAMlNATHAN, SRm P. A.: 

Ad hOc Appointment in the Grade 
oiLDC in the M"mistrie$!DeJ)art_ 
ments (XXX-22-B_73), 155-56. 

A~mentwith Iraq for eConomic 
co-operQtion (XXXl-31:"S-73), 
59. 

Air Pollutjpn in Delhi (XXX-
6-8-73), 43-44. 

Appoint~ntofGovernors (XXXI 
-29-8-73>, 201. 

Association of Federation of All 
India Foodgrains Dealers Associa-
tion in Procurement of foocigrains 
(XXX-20-B-73), 164. 

Cases relating to judicial separation 
pending with Delhi Coilrts (XXXI 
-28-8-73), 73. 

Complaints by US- Employee-Share 
holders of Shaw WaHace and 
Company alleging Acts of Mis-
management agiunst the Board 
of Directors eXXIX-31-7-73), 2S. 

Confer"2nce of Chief Ministers arid 
State Food Ministers held at New 
Delhi during June, 1973 (XXIX-
23-7-73), 173. 

Controversy on the Question of 
Production of Steam Locomotives 
{XXIX-31-7-73), 63. 

Creation of AIl India Service in 
Engineering and Medicine (XXIX 
-1-8-73>, 44. 

Decision on Purchase of Planes for 
Augmenting· the Fleet of Indian 
Airlines (XXIX-27-7-73), 103-04. 

Derision to re-surface the runway 
of Palam Airport (XXIX-3-8-73), 
86. 

Delayed flights due to false Alarm 
about Planting of a bomb in an 
Aircraft at Palam Airport on 30th 
July, 1973 (XXXI--24-8~73), 206. 

Disturbances in Srinagar due to the 
'Book Of Knowledge' (XXIX-
25-7-73), 72-73. 

.Diversification of Factory Produc-
tion Shaktiman Trucks (XXIX-
26-7-73>, 119-20. 

525 

SAM!NATHAB:, SBlU P. A.-eO'lttd. 

~s Qd_Air Senica of Indian 
Airlines affected (lue to increasing 

IUUDber of Air Accidents (xxx-
10-S-73> • 119. 

Elq)ansion of capacity Of Car Units 
(XXIX-2-8-V3), 86-87. 

Financing of Telecommunications 
projects in India (XXX-22-8-73), 
153-54. 

Formation of people's Committee for 
Implementation of Employmeai 
Schemes for Landless Labourers 
(XXX-22-8-73), 155. 

FormatiOn of separate trust cells for 
Assessment of trusts (XXIX-
27-7-73), 182. 

Full supply Of Wagons to Railway 
(XXX-7-8-73>. 133-34. 

Housing Ministers conference at Sri_ 
migar (XXIX-30-7-73). 181. 

IL.O. Conference held at Geneva in 
June. 1973 (XXXI-23-8-73), 41. 

Increase in Expenditure of Central 
Resenre Police (XXX-22-B-73), 
154-55. 

Increase in Robbery in . Trains 
(~,{IX31-7-73), 78-79. 

Indigenous Production and Import 
of Helium (XXXI-29_8-73), 122. 

Instructions to States on use of 
MlSA to deal with hoarders and 
Black Marketeers (XXIX-25-7-
73), 33. 

Market for Engineering goods in 
Latin America (XXIX-3-B-73), 
16-20. 

N .B.O. Plan for Building Material 
Industry CXX-13-B-73), 111-12. 

News item captioned 'How remote 
sensing can improve farm pro_ 
duction' (XXX-13-B-73). 110. 
Ill. 

Plan to Boost J\lte Output during 
Fifth Plan Period (XXXI-3-8-
73), 32-33. 

Plea by Cento. China and U. K. for 
release of P. O. Ws. (XXIX-
2-8-73), 13~34. 
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PreIS liIIports reP1'd1nl!rim's 

zead1n_ to help PIiklstaD 
apinst India (XXJX-
26-7-78>, 15--28. 

Proposal to merle foreilll service 
wiDgs (XXXI--30-8-78), 81. 

Racket in Tallow in Aasam (XXX-
6-8-73). 31. 

Realising of arrears of Telephone 
Bills (XXIX-25-7-73), 69.70. 

Reduction in Educational Plan 
Outlay (XXIX~0_7_78), 182. 

Repatriation of Sick P.O.Ws t.o 
Pa][ and l3en&'a1i1 in Pat to 
Bangladesh (XXIX-2-8-73), 
95. 

Report .of British Leather Expert 
on Leather Exports from India 
<xx:0t.:.-.3-8-78), 86. 

R-eport of committee to implement 
Reforms in Examination system 
(lCKIJC--30-7-73), 183. 

Report of Experts Committee on 
Rising costs of Irrigation Pro. 
jects (XXIX::::.s1-7-73), 106. 

Rupees 3 crore Plan to Raise Out-
put of Pulses (lCKlX-
30.7.73), 182. 

Separate Railway ServiC"e Commis-
sion for each Zonal Railway 
(XXIJC-24·7.73), 190. 

Setting up of a Committee to look 
into the Entire selling arrange. 
ment of Tea (XXIX-3-8-73). 
67-68. 

Slowing down of work on Draft 
Fifth Plan (XXIX-25.7-73), 72· 
73. 

Soviet Ship Exploring Indian Ocean 
(~-16.8·73), 175.76. 

SuggestioI15 by working 
Ports for better Port 
during fifih Plan 
27.8.73), 150. 

group on 
facilities 
(XXXI-

Supply of new teargas grenades to 
States to contrOl riots (XXIX-
1·8_73), 139. 

Supply of Surplus lUC'e for Tamil 
Nadu to Kerala (XXlX-
23-7·73), 1'72. 

'. Synthetic Drug Plants (XXX-
7 .. 8-73). 70. 

Takeover of Inter-State River 
(XXX-7-8-78), 182 .. 33. 

Talks with E.E.C. lie. Ex-
port of Jute (XXIX-27.7-73), 
181.82. 

Trade Alreement between India 
and Czeehoslovakia (XXX-
17_9-73>, 113. 

Uniform Power Tariff in Rural 
Areas (XXIX-24-7.73), 132. 

Unsatisfactory working of Televi-
sion in Jammu and Kashmir 
State (XXIX--25.7.73), 70-71. 

Use of Fly-Ash as Buildinglllaterial 
(JCJ[J[--22.B.73), 11~.11. 

Visit by Trade Team Delegation to 
Canada (XXIX-27-7.73), 182-
83. 

SANGHI. SHRI N. K.: 

Alleged backing out by M.M.T.C~ 
of its commitment to buy all 
grades of ore from Andhra Area 
(JCX:KI-23.8.73), 20--23. 

Application of prevention of food 
adulteration Act (XXX-20-6-
73), 127-28. 

Assessment of the requirement for 
the import of Oil Seeds Oil and 
Soyabean (XXX~.8.73), 87.88. 

Ban by Sudan on Export of Cotton 
to India (XXIX-3.8.7S). 202. 

Best Screen Play Award to Writer 
of Film 'Koshiah' (XXXI-
29.8.73), 231-

Buildings for aecCJDd. Campus for 
Delhi Univendty (xxx-
6-8.;.73), 1l~-17. 

Car allotted to ITDC out of the 
Total number of Cars imported 
by STC (XXXI24.8-73). 187. 

Coal Mines Authority blamed for 
Coal shortage (XXIX-
2-8.73), 188 . 
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CoJ;DJDiasiQning of all the Units at 
Kh~ri Copper ompl.eJ!; (XXXI-
23-8-73), 75-77. 

Co-operation of Employees' Unions 
in Nationalised Banks Re. 

curtailment in expenditure on 
overtime allowance (XXX-
17-8-73). 64-65. 

Comparative return on Export of 
Iron Ore vis.a-vis Steel 
CXXIX-2-8.73), 183-84. 

Complaints by certain commercial 
circles in South against IncSiaD 
Airlines for delay in trllDSPOrt of 
Cargo (XXXI-31_8-78), 147. 

Compulsory Medical Check up of 
Pilots of All Airports (XXIX-
27_7-73), 175. 

D. T. C;' Bus Trips misaed every 
day (XXIX-30-7-73), 103. 

Deployment of Army and C.R.P. 
in U.P. (XXIX-25-7_73), 39-
41. 

Downwards Revision of Production 
Schedule of Khetri and Koliban 
Mines (XXIX-2-S_73), 181-82. 

Exemption from payment of 
Income_tax and Customs Duty 
on awards won by Shri Vijay 
Amritraj, Tennis Star (XXXI-
31-8-73), 146. 

Flow of Finance of Nationalised 
Banks into small scales indus-
tries (XXX-17 .. 8-73), 65-66. 

Fly_Over near Safdar,jang Airport 
(xxx..-.6-S-73), 117.18. 

Import of Cement (XXX-8-8-73), 
84. 

Increase in Occupancy charges of 
Five Star Hotels (XXXI-
24:'S-73), 186. 

Increase in Wholesale Price Index 
(~27_7_73). 101-03. 

Inspection of a Prototype of 
scooter produced at Alwar 
(Rajasthan) . (XXIX-26_7-73), 
55.56. . 

Issue of letters of inten\ and licen-
ces. (XXX-22-8-73), 14--19. 
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SANGHI,SHRI N. K.-Contci. 

14eetin& of IDdo-BIin,1adesh Join\. 
Rivers Commiasion (XXX-7-8-
73), 140-41. 

Pak Military's Border Acth1ties 
(XXIX-26-7-73), 11. 

Posts of General Managers in the: 
Fertilizer Corporation lying va-
cant (XXX-7-8-73), 84. 

Preamble to the Science and Tech-
nology Plan. (XXIX-25-'1-'13), 
168-69. 

Problems before exporters of Jute-
Goods (~I-3l-8-73), 14'1-'8. 

Proftt/loss to ITDC Transport fleet. 
during the last three years' 
(XXXI-24-8-'l3), 189 

Proposal to centralise import of 
fertilizers through M. M. T. C. 
(XXX-9-8-73), 14-20. 

Purchase of non-ferrous metals by 
l\4MTC from foreign countries' 
(XXX-17-6-73), 66-67. 

Recruitment and promotion in 
I.A.R.I. through Union Public 
Service CommissiDn (XXIX-· 
3-7-'13), 105. 

Release price of stainless steel 
sheets imported through M.MTC' 
(XXIX-27-7-73), 7. 

Report bv the Joint Director of 
Mines Safety on Safety in Mines: 
(XXX-9-8-73), 72-73. 

Representation from State Govern-
ments to Relax the order impos-
ing 30 per cent Cut in the News-
print supply to newspapers' 
(XXX-22-8-73), 118-19. 

Request to sugar industry to reduce-
free sale price of sugar (XXX-· 
20-8-73), 125-26. 

Rice subsidy given to Kashmir and 
other States (XXX-20-8-73), 
127 .. 

Saving sought to be Created by' 
Economy Drive Launched by 
Government at Central and State 
levels eXXX-lS-7-73), 30-31. 

Slackness of Government Machi-
nery in deal~ng with FOOd Sam-· 
pIes and Adulteration cues in. 
Delhi (XXIX-30-7-73), 2'-28. 
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Steadily Rising Cost of Food' SUbai-
dy in J '&1[ (lDCt...;.e..8-'l8),U8. 

TasK Foree to keep a watch on ac-
tivities of Employment Services 
(XXXI-23-8-73), 3. 

Temporary Appointments made in 
Ministries and Public Undertak-
ingS viithout UPSC's Approval 
(XXX~8-73), 166-87, 

',Tendency in· Public Sector Units to 
Inflate the Profit Margin through 
Improper Manipulation and 
Adjustment of Prices (XXX-
1'6-8-73), 55_56.-

Transfer of the work of Distribution 
Of Ferlilizers to Ministry of Agri-
culture (XXX.....:7-8-73) , 141. 

-unearthing a vice ring involving 
trafficking _ m Adivasi girls by 
Orissa Police (XXIX-1-B-73), 
164-65. 

Customs, Gole! (Control) and Cent-
r;l Excis,es and Salt (Amendment) 
EiiL Motion to pass an amend-
meni <XXIX-I-8-73), 288-89, 

FJnOd Eituation in the countrY (Dis.) 
IXXX!-3-9·73), 146-49. 

Indian Railwa}"S (Amendment) 
Bill-Consid, (XXX-7_8_73), 
257~4. 298. 

-:5ANT BUX siNGH. SHRI: 

Proclametion in Rell'ltion to Uttar 
. PrMlesh (Res.) <XXX-8-8-73), 
327-30. 

:8ARKAR, smu SAKTI KUMAR: 

Non-observance of Shop Rule'! in 
.Vasant Vihar, New Delhi (XXXI 
-23-8-'73). 63-84. 

:8ANXATA PRASAD, DR.: 

Settlement Benefits to the ~leased 
Territorial Army OfBcen (XXX-
l6-7~'73). 44-45. . 

SATHE, SHRI VASANT: 

Ad Hoc Promotions to Economic 
tnvestigatoN Grade r in Depart-
merit of Labour . (XXIX-

"SATHE, -smu VASANT~td.· 
Amount of money grantec:l by IFC to 

"Maharashtra fOr the . De¥eIopment 
,Or Vidai'Dba e'nd Marathwada 

Regions (XXX=iO-8-'l8), 19-23. 
4ppointment of Autho~ Apnts 

and ~ers of. fertili.ers by FeI 
(XXIX-31-7-'73).48. 

Assessment of Exist~g Public 
'Transport Facilities in .Delhi and 
other Metropolitiln Cities (XXX-
Ia.;.a. '13) ,93-94. ' ' .. 

Regional Office of Labov,r Bureau 
at Ghaiiabad eXXOC;';"26-7· 73), 

'17",75. 
Btingingof the Ashes of late Shri 

'Rambehliri'Bose frOm. Tokyo 
(XXXI"":"28-8-73), ,9. 

~us/Tra~ort ·fac:ili~es in Central 
,Schoo is at Delhi (XXX-t;..8-73), 
122--24. .. . 

Class, I Posts lying vacant in 
Directorate of $conomics and 
Statistics MWStry of. Agriculture 
(~7-8-73), 51. 

Closure of Biscuit Factories in 
Jlombay due to scarcity of Maida 
(XXX-20-B-73), 90~91. 

Construction equipment lying idle 
fbrWiaRt of spare parts. (XXXI-
24-8':'1'3), 198. . 

Coordination and Planning Re-
search on Rural l:ibouT (XXX-
9-8-73>, 183 . 

Crash programme for prOViding 
potable water in Drought affect-
ed areas (XXX-3-8_'73l, 12S-
27. 

Criteria fOr subsidy to Agriculture, 
Animal Husbandry and Dairying 
(XXlC-6-B-73). 84. 

. Damage to Tokker Friendship Air-
craft of Indian Airlines follow-
in, Heavy landing at Calcutta 
Airport on Mth July. 19'73 
(XXX-17-8-73), U~. 

Districts covered under differen-
tial· Interest rates - scheme in 
MahU'MhtN (xxtX-2'7-7-73), 
SO-51. 28-7-'73), 175-'7~,· 
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SATHE, SlIRI VASANT~nid . 
. Effect of rising prices of esSential 

eommodities 011 Fifth Plan. 
(XXIX-2S-7-73). 13. 

Electrification in Vidarbha Re-
gion (XXIX-31-7-73), 171-74. 

EXpansion of E.S.I. Scheme during 
Fifth Plan (XXX-9-8-73), 141-
42. 

Extension of scheme of compulsory 
expol·t to other industries. (XXX 
-10-8-73), 79-80. 

Findings of -Probe by CBI into the 
Alleged Irregularities in Pay-
ment of Compensation on Depo-
sits by Centrai Bank. (XXIX-
27-7-73). 105. 

:Findings of the stUdy Re. Impact 
of Radio on Masses and Assess-
ment of Radio. Programme. 
(XXIX-25-7-73), 98-99. 

Formation of Holding Coy for Tex-
tile Mills taken over by Govern-
ment. (XXX-B-8-73), 81. 

Forward Trading of Sugar in Born· 
bay, Poona and Kolhapur. 
(XXXI-24-8-73), 199. 

Freedom Fighters lor Akola and 
Nagpur Districts of Madhya Pra-
desh (XXIX-I-B-'13), 55-56. 

Harijan women branded with hot 
iron rod in Barai village, Bihar. 
(XXX-22-6-73), 4. 

Implementation of the Recommen-
dation of Malaviya Committee on 
O&NGC (XXX-7 .. 8-73), '17. 

Import Of Edible Oil during 1972-
73 8Ild 1973-74 (XXX--B-B-73), 
89. 

SATHE; SHRI ··VASANT~td .. """ 
Measures to· ensure safety of pal-

sengers ·travelling by Indian .Air-
lines flights' (XXIX-27-7-73). 
144-45. 

Money required for payment. to 
Cultivators. for purchase oi: Rice 
consequent on Rice 'Ir.i.de Take-
over (XXXI-27-8-73),.28. 

News item reo "Fake drugs and 
beauty aids" appearing in the 
Hindustan times (XXX-1S-8-73 
33-34. . 

News Item "Rail Officers Restive" 
(XXIX-24-7-73), 177. 

News-item Rural Health scheme a 
Non-Starter appe.'U'ing in the 
Times oj India (XXX-13-B-73), 
94-95. 

News regarding Drug Mangates.out 
to Malign small firms (XXIX-
24-7-73), 173. 

News Report entitled Planners At-
titude Upsets, Scientists (XXIX-
I-B-73), 55-57. 

News report entitled 'Scheme for 
Integrated Rural Uplift Aban-
doned (XXIX-25-7-73), 99. 

Non-Appointment of Staff for Pro-
. pagation of Hindi in Labour 
Bureau (XXIX-26-7-73). 176-77. 

Package Plan to check Rise in Price 
(XXIX-3-B-73), 6B-69. 

Percentage of Growth of Employ-
ment in Organised Sector 
(XXIX-2-B-73),. 12. 

Piling Up of Files in Government 
Offices (XXIX-1-B-73), 158-59. 

Pilot scheme for labour coopera-
tives (XXX-13-B-73), 74. 

Prejudices and ~redi1ection about 
Incentive to small un~ts. (XXXJ- Kashmir in Regional Geography 

29-8-73), 14-16. Text Books for Public School • 
. [ncrease in crimes in Delhi. (XXXI (XXX-20-8-73), 146. 

·-29-8-73), 26--42. Preparation of Package of anti~in-
ftationary Measures (XXX--10-8 

Integrated Steel Plant Hi Kahara- 73), 15-1'6. 
sMra (XXXI~-8-731. 10. Procedure of Recruitment of In-

Legislation to protect unorganiseci vestigators Grade n (XXXI-
rural labour from exploitation by 21-8-'13) •• 1000...oa. 
eon*actorB. (XXIX-2-8-'I3). Production of Oil seeda.<XXX-
83-64. .. 1-"'13), 121-22. . 
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Projects foE Integnted I)e\,elop-

rnent of TIjbal Areas during 
Fifth Plan. (XXX--6-B-'i3). 120-
21. 

Proposal to amend the Drug Cont-
rol Act to prevent Marketing 
Evils and ensuring Uniformity 
in enforcement (XxtX-30-'7-73), 
M. 

Froposalw set up a Tourism TTai-
,- ning Institute. (XXX-IO-B-'73), 

81. 
Proposed Price Cut on Medium and 

Fine Variety cloth (XXIX-
3-8-73), 120-21. 

Quantity of Cotton imported from 
Sudan, Egypt and other count-
ries. (XXXI-24-8-73), 78. 

Rs. 3 crore Plan to Raise Output 
of Pulses (XXIX-30-7-73), 182. 

Raids to seize skins of Protected 
Animals under Wild Life (Protec-
tion) Act (XlQC-13-8-73),92. 

Rates of IrrigationlWater charges 
in Country. CXxIX-31-'1-73), 
170. 

Reasons fOr India's Negligible 
, 'share in world trade.' (XXX-

10-8-73), 6: 
Reconstitution of Film Censors 

POard. (ioax-25-7-73), 9'1-~8. 

Reduction in current year', Outlay 
for CentrallOtntnlly sponsored 
schemes. UCXX-a--8-78), 81. 

Report of committee of power Mi-
niaers on 'lndigeDOUll plan' .and 
equipment (XXlX-24-7-73), 174. 

Report Of the t&\Ik force on review 
" qt. the .SJIClCi~ SCh.eJOlleS' in ~ural 
Areas~ <?CXIX-2&-'7-'711); 99-100. 

~~rt of ~P.e worltin' g~p on 
plan set 1IP by ~pert c;ammittee 
on' 'unemplo,.meni ' <XxIx-
~-'1-73), l'17-7~.' " 
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mittee on UDder Utilisation oI 
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SA~~r~~n~ 
R~presentation from 'IDdian Eco.,o-

mic Servit.'C ASsociatf01\ ~gard
ing Par~y wlthlAS (~--
29-8-73), 91. ' 

Be-settlement of Chh!lmbDi,splac-
ed persons (xXiX-2&':7-i3), 
179-80. ; ", , 

Retail Centres of Education (XXIX 
30-7-73), 6,2. 

scrc1p steel lying in various nock 
y:trCls. (XXIX-2-B-TS), "2. 

Setting up Of an Institute for ad-
'\'ance trainin!! to craftsmen, em-
ployed in m-.allurgical werk!; 
(XXX-16-8-'7S), 94-95. 

Setting up of an Oil Refinery at 
Goa !XXX-7-8-73l, 118. 

Smoke emitted by Buses and Motor 
vehicles plying in Delhi (XXX-
13-8-73), 11. 

SPeedy disposal of applications for 
grant of pension to freedom 
fighters (XXIX-1-8-73), 95.-96. 

Strategy regar~ng EXpol·t Promo-
tion during Fifth Plan, (xx,x-
10-8-73), SO. -' 

Strike by Electrical Engineers in 
U. P. (XXXI-24-8-'13), 32-39. 

Terminal Facilities for Akala Rail-
way Station. <XXlX-81-7-73), 
173-'14. 

Tr,aining of Iilconomic Investigak)rs 
Grade I and JJ to Urlprove their 
eft1ciency CXXXI-23.8-'13), 109-
'10. " 

Unrest among Railway Police JI'oftle. 
(J.PCX~-8-T3), 43-44. 

Vacant POits of Deputyl)lrector in 
Labour Bureau. (XXIX-2-8-73), •. " , , 

Working of the Orissa Commercial 
'~Corporation. (xxx-
20 .... 73) •• -'18. 
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Constitution (Amendment) am 

(J A.lN!Adment of .Artie1e 12.) by 
Shri Atal Bihari Vejpayee. 
.Gon&id. (XXXI-24-3-,ill), 359-
66. 

C0n5titutjon (Amendment) Bill: 
(Amen~t· .r I!ri~ 371) 
(XXIX-27-7-73). 301. 

Constitution <Am~en1) Bill--
withdrawn. (Amendment of st'-
venth s.cbedule) by Shri S. W. 
Samanta: 
Motion to refer to S. C. (XXIX-
17-7-73), 337, 358,.51. 

Customs, Gold (Control) and Cen-
tral Excises and Salt (Amend-
ment) BID consid. (XXIX-I-B-
'i3), 253-5B. ' 

Motion to P3SS, as amended (XXIX 
1-8-73). 290-301, (XXIX":" 
2-8-73), 255. 263-67. 

Failul'e to constitute Labour Bench 
of the Supreme Court (XXXI-
28-8-73), 271. ' 

Indian Railways (Amendment) Bill 
COl1sid, (XXX-7-8-73), 291-92, 
3t)), 

Non-circulation of Answel's ,to two 
questions to Press Correspon-
dents. (QP) (XXXI-4-9-73), 
26-29. 

Payment of Bo.nus (Amendment) 
Bill. Consid. (XXXI-~-a-73). 
323-25. 

personal explanation by the Minis-
ter (XXXI~8-7a), 266-67. 

Power ~ In DeUU (CA) (XXX-
17 -8-73.) , 196-98. 

Proclamation in Relation to Uttar 
PradeSh (Res) (XXJt-7-8-'i3), 
326-26. 

Proposal to convert Indian. Council 
of Agricultur;:li Reaeuch into a 
Departm~nt of the ¥in;'try of 
AfrlcultU,Fe (CA) , (XXIX-
1-8-73), 200, 202-03. ' 

Question of Priyi!ege (XXIX-
l-8-73), 4!2'i. 

Report fit tOe .r\Cl!ilient to ' Indian 
Airllpes BQein,l;' on. 31st )Jay. 
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SAT~$lQU VAaANT-co~ 
Reported destruction of whell1 seeds 

worth one crore ofrupe.es· by 
I ~be Nt.tiOXlAl Seeds carp!U'ation 
! (~A) (XXXJ-2B-B-73>, 2l4-19. 

/
' 224. 

Reported hwadred P8l' eent increase 

I' in~~e price of nylon and artjficial 
yam (CA) (XXI~-30-7-?3), 

234-37. 

I RellOl"ted Retusal by port and :Dock 
work~s' ~eration to load rice 

" 

and groundnuts on shiPs bound 
for foreign Countries (CA) 
eXXX-7-B-73), 224-'25, 

Strike by d()(.1;ors dn Bombay 
(XXXI-27-B-73>. 226. 

SATPATHY, SHRI DEVENDRE: 
D. G. (Orissa) 1973-74 (XXIX-

26-7-73>, 255-60. 
SAVANT, SHRI SHANKERRAO: 

Activities of Foreign Missionaries 
(}(K])(--1-8-73), 132-33. 

Automobile Manufacturing Com-
panies in India (XXIX-2-8-73), 
54-55. 

Central Aid to States for take over 
of wholesale trade in Wheat 
(XJOX-23-7-73), 236. 

Clearance of Irrigation Schemes in 
Mabarashtra (XXIX~I-7-'13), 
136--40. 

Clearance of Power Projects propo-
sed by Maharashtra Goverf!Il1ent 
(DX--7-8-73), 152-54. . 

Closure of Hind Cycels Limited 
Bombay (XJQ[I--29-8-73), 164. 

Coastal Shipping Service between 
Maharashtra and Goa (XXIX-
~3-7-'73), 2is6. 

Complaints regarc:lin¥ s~t:)· l!Indintl 
and taking ott facilities at' ~~
~llal airpoI1s in IncUa (XXX-
17_8_73). 1.34. 

Construction of West Coast Railway 
from Apt,i to ~lore (~IX--
24-7-'73), 44. . 

Contin~on .of ~b1 h~p tor 
scarcity wor~ tnl harve~tilm~lo 
~~~rashtra (X~-20-8-'Ilf), 221 ;.fl. ' ,', ',< .. ' 
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Counter-acting propaganda against 
take over at wholesale trade in 
wheat (XXX-6-8-73), 214-15. 

Damage to University Proper(y at 
Aligarh <XXX-13-B-73), 97. 

Decision regarding. Financing of 
'Repair work of Jagannath Temple 
(XXXI-27_B_73), lB. 

Demand and supp1y of aluminium in 
the country (XXX-16-B-73), 79-
80. 

Efforts for Evolving an agreement 
On Comprehensive Monetary Re-
forms for bringing stability in 
Exchange Rates (x"XxI-24-8-
73),49. 

Ele:!tric:ity Failure in Delhi (XXX-
7-8-73), 155-56. 

ExpOrt Of Rice and Groundnuts 
(XXXI-27-B-73), 129. 

'Extension of Break Water wall in 
Ratnagiri Harbour to obtain Tr-
anquility (XXX-a..8-73), 189-90. 

Fixation of procurement and sellin,· 
prices of wheat and rice (XXX-
20-8-73), 111-12. ' 

Grant of Pension to Freedom Figh-
ters eXXIX-25-7_73), 9G-94. 

Grant of pension to Freedom figh-
ter (XXXI-29-8-73), 163. 

Hydrographic survey of Indian and 
Pacifl.c oceans (XXX-13-B-73), 
34-35. 

Impact of Devaluation of Dollar on 
India's Economv an;i Trade 
<XXX-I0-8-73): 96-9B. 

Impact of Family planning Cam. 
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20~8-73). 221. 

Imposition of Kannad Language on 
Marathi Speaking Student. of 
Belgaum (nlC-22-8-13>, 42-43. 

Integrated Steel Plant in Maharas-
tra <XXXl-23-B-13), l~, 

Indian Territory occupied by PUis-
ta,n (XXX-8-8-73), 1&8. 

. LoaDI .M subsidies liven byIftdia 
to ForeflD Countries (XXX-IO-
"'13), 4t--t8. 

Loss of Life and Property due to 
movement for Bifurcation of 
Andhra Pradesh (XXX~~8-73), 
116. 

Madras-Port Blair Service at Lo. 
by Shipping COrpoD.' of • India 
<XXXI-27-8-7a) ·126. '. 

Maharashtra-MYsor~ Boandary' 
. Dispute (XXlX-25-'i-73), 163. 

.' Nuclear Bomb (XXXI-23-8-73), 
61-82. 

Participation of Department of Ax-
chaeology in 300th Coronation 
Annivenary Celebrations of Ch-
hatrapatj Shivaji at Rajgad in 
Maharashtra (XXX-6-B-73), M-
85. 

Participation of Mini~tl'Y of Touri-
sm and Civil Aviation in 300th 
Coronation Anniversary Celebra_ 
tions of Chhatrapati Shh"aji \it 
Rajgad in Maharastra (XXIX-
3-8-73), 123. 

Persons empolyed in Scarcity Re-
lief Work in Maharashtra and 
Central Aid therefor (XXIX-23-
7-'73), 235. 

Plan to put satellite in spaee 
(XXX-B-B_73), 1-5, 

Private persons Or eompanies .now-
ed to flyaireratt in the country 
to carry passengers (XXX-...17-
8_'73), 132-34. 

Production and consumption of 
Rice.. Wheat, Jawal' and Bajra" 
(XXX-I3-8-73), 98-99. 

Production' on Companie~" . mOre 
than licensed cllPaeity (xxx-
22-8-73), 130-31. 

Progress made by Aluminium Plant 
At Ratnagiri (XXIX-2-B.72l. 105-
06. 

Quantity and Pricoe of Rice, Wheat, 
Milo and Mecca Imported and ex-
pOrted (XXX-13--8-73). 95.96. 

Rise.in Price of Gold (XXXI-31--' 
8-73), 121-23. 

Safety of Indians. residing in Afgha-
nistan (XXX:-18-8-73), 80 .. 

Sebeme ,to tight air water ·pollu-
Uon in hie cities (XXX~ .. 
'73), 181. 



SA V ANT, SHlU SHAl\."KERRAO-
Contd. 

Seven day week (XXX-16-B-73), 
33·34. 

. States· affected with Drought 
(XXXI-27.B-73), 127, 

Take over of Sick Textile Mills by 
State Government (XXX-22-8. 
73), 13, 

Training for Hydrographic Survey 
of Indian and Pacific Oceans 
(XXXI-23.7-73), 55.56. 

Tripping of Electricity in Power 
Houses (XXiX-24-7-73), 95. 

Uni>'ersities Governed by CQrltral 
Acta (XXX-6-B-73), 190_91. 

Violation "f Simla Agreement by 
Pakistan (XXIX-26-7.73) , 80. 

Work of Farakka Barrage in West 
Bent;'Bl (XXIX-31.7-73), 135.36. 

SAVITRI SHYAM, SHlUMATI: 
9.83 Acre8spieceof land of Nangal 

Raya Village, New. Delhi 
(XXXI-23-8.73) , 158-B. 

Alleged . Discrimination in G~g 
of verandahs at' Government 
quarters (XXXI-27-8-73). 185. 

Damace cauaed by Birds to Indian 
. AIrlines Planes at Palam Aero-
drome (XXX-17-a.:~3J~ 34-.35. 

Declaration of Dividend by lISCO 
(XlOC~-23-8-73). 161-62. 

Delay in Payment' of rental com-
pensatiDn fQr the" land' of village 
Nanga! Raya, Ne.w Delhi (XXXI-
23-8-73), 159-60. 

Dep,esits or Lignite,. Copper, Mica, 
Limestone and other Minerals in 
Kumaon Hills (XXXI-23-8-73), 
160-61. 

Hired Land of village Nanga) 
R<'l:.:a. New Delhi (XXXI-23-8-
73), 157-58. 

Magne<iteplallt at Almora (UP) 
behind schedule (XXXI-30-B-73), 
48. 

Percentage of Growth of Employ-
ment in Organist'd Sector (XXIX 

, --2-;8-73-),,12. 

SiB 
.' . 

.:iAVJ.J.hl ::.HYAM, SHRIMATI-
contd. 

Proposal to Liberalise the Divorce 
Law and to Grant Ri{,~t to seek 
D~vorce to Either party to mar-
riage who 11as been ordertd to 
pay Separate Maintenance under 
Section 411B of Criminal Procedure 
Code (XXXI-28-8-73), 43. 

Provision of Civil Amenities in 
Shanker Garden colony of West 
Delhi by DDA (XXXI-27-B-73), 
IB6. 

Sale of unhygeinic foodstutls by 
Unauthorised food vendors in 
front of North block, New Delhi 
(XXXI-27-B-73), 184. 

Debates 
Apporach to fifth Plan (II) 

(XXXI-5-9-73), 13~. 
SA YEED, SHRI P.M. 

Medical care for villages (Xxx-
13-8-73), 28-29. 

Posting· of JawalislSeameri/Airmen 
to Residences Of Serviee Oftlcen 
(XXXI-23_8-73), 141:-f2. 

Preparation of Packqe. of. Antj..:m.-
ftationary meuures(XXX-IO-a.. 
'13), 13~' . 

Lac:.cadive, 'MIDicoy and ADilndivf 
Islands (Alteration of Name), 'Bill 
Consid (XXXIX-30-7-'13), 2113-

·98. 
My-sore State (Alteration Of. Name 

Bill consid. (XXlx..:...30-7-73), 
261-62, 

SEN, DR. RANEN: 

'5th' FIve. Year Plan investment for 
Development of €oal Mines 
(XXXI--30-8-73), 27. 

Accident of goods train on Gauhati 
Lumding Section (North-East 
frontier Railway (XXIX-31-7-
73). 81. 

Activities of Naxalites in the coun-
try (XXX-8-B-73), 1711-79. 

ApplicatIon from Hindustan Lever 
Limited for production of Soduim 
Tripoly Phosphate Sulphuric acid 
a:1d Phosphoric Acid (XXX-22-
8-73),. 139-40. 



---------- ----_._-----
SEN, DK_ aANEN~on~. 

Arrears of Income-tax in West 
Bengal (XXIX--3-B-73), 93-98. 

Assessment regarding profitability 
of eXpanding the product mix of 
Durgapur Alloy Steel Plant 
lXXlX-2-8-13), 90. 

Ban .on Lock-outs eXXXI-23-8-
73), 165. 

Bouns for 1973 eXXIX-26-7_73), 
143_ 

Bumper Jute crop in Eastern India 
(xxx-&-1I-73), 137_38. 

Cases regvding RestricliveTrade 
Practices pendini: beIore _ORO-
polles (XXXI-2B-8-73), 134. 

Central Conttol rIt Farm Education 
Recomtnended by Gajendrapdkar 
Cornm'Uee em I. C. A. R. <XXXI-
27-8-'73), 138. 

Cireulation Of soiled notes (XXIX-
. 2'1'-'1-~), 194. 
Closure Of Generating Units of 

Iadra.pras~a P~$tatiOn in 
Delhi.(xn.x4:S~73). ~. 

Closure of Gqod 'lCev Unit at Fari-
da1;ad. (XXX.:...:..s:-S::;3'j, t'll .. 

Collection of CapitaUoIf· .~ at 
.~e.. ijple- of a!im~ in, .~riyat.e 
Medi~ ..-:oU. (~::.:..iT.:."r-
73LU~: 

Construction equipment LYin6t Idle 
fOr W!Ult of Spare part. (XXX-
2't-~"13). Ill!. 

Costly machines in DurgalHU· A:li07 
Steel Plant not used (XXX-
9-8-73), 171-"12. 

Count"Y-wide .Di1ve~ atIliast' Adtil-
tetatiiJll of I'ood stdli· md J)tugs 
(XXIX-3t);o 7..111\), 77. 

Credit Policy. of NetilMlaliftd Banks 
< XJW(-27-'1-71. , so.-aa~ 

Delay in impOrting Edible Oils 
(XXX-6_B-73), 136. 

Diseussion between Prime Minister 
and US Ambassador regarding 
Development Assistance· to India 
(XXX-17-B-73), 154. 

1>laPilrity in Growth and Regional 
Imbaltmce-The outC01ne of Four 
Five Year PIan. as reveaied: in 

S!1N'; DR. RA.ND~ 
the study condu~d by the £cOno-
mic and Scientific Rest!'<1rch Foun-
dation (XXX-22-8..73), 140~41. 

Disparity in Payment of Allowances 
to Officers of Public Sector Under'_ 
takings and Central Govern-
ment (XXXI-31-8-73) , ·iG-41. 

Drug, addiction among students 
lXXXI-27-8-73), 134. 

Expansion of foreign managed 
Automobile 'I'yre Industry 
\XXIX-I-B.. 73), 22. 

ExpB'nsion of Haldla R~ftnery 
<XXIX-24-7-73>, 130. 

ExpanSion ot Product Mix of Salem 
and DLlrgapur Allo)' Steel Ptant 
(XXlX-24-78). 160.81. 

Fish Production of West Benwal 
aud Orissa (XXIX-30-7 .. 73), 
35. 

Friction between Technocrats and 
$ii~ucdlts (XXiX-25-7-'13). 
195-H-: 

hnpon of FovjqJ'a i.lIs (X~X-6-l!-
7it, 138-3'1: . . 

Incenti\!~ t\)smaH lJ1'lits tXXX:l-
29~s;.7~), 15-16. 

IDc.veue ill. q~ntiJ..Y "of ru_Ailot-
~~ to _,West '8enpi tXXX-20-
8':'73). 201. 

ll-reguilltitres CWllIttitt.ed I), the 
Director of Na'fion.t Laboratories 
Of CSIR ('XXIX-I-a.73), 9f-8'1. 

IfIUeI ot leitter's .ot iritell't apd 
ticences CXXZ-22-8-11), 1'7: 

t.ck of Coordination BIDOII& Cal-
cutta MeU-~- ~t 
~ c.Ml"O; MtCtroPoJ"itan 
water ana Sanitary Authority, 
Howrah and Calcutta tm'prove-
ment 'l.'nlsts (XXX-6-B-73). 70-
'71. 

Lack of Pace BowleN and Seam 
Bowlers in Indian Cricket 
(XXIX-30-7':'73" It7. 

Loan from IDA for Telecommunica-
tion project in India (XXIX-27-
7-13:), 193-91. 

Kan-daya Josi due to Strikea ana 
Lockouts (JCXXI-...I34W,);' 185. 

----------------------



?iinister's diScussions with Private 
Seclor IndWitrialists regarding 
full utilisation of existing capa-
city (XXX-16-B-73), 1-8. 

N'ames of countries from whiCh 
Steel is to be imported otxx-
le:.8-73), 11. 

Negotiations with iapan for finan-
cial and tedinical assistan.::e fOl" 
fertiliser plarits (XXiX-31-'i-
73). BO. 

New Method sUfgested 
bispOsal problem in 
(XXXI-29-8-73). 91. 

~')r Weste 
Calcutta 

New Production Units (XXXI-
23-8-73). I64 

Non-w~rkinl of"power ... units of 
DVC at Dui'gapur (XXXl-28-8-

'. '1S). 182. 
Ove~-aied b~hes in· ~o'rth ~al 

Tea Gardens (XXX":"24-B-73). 
'.31-

OVer _aitd BUches in N~b·· Bengal 
Tea: GardenS (XXXI-»,S;73). 
39". 

Per capita lntome cl~iJl>l •. F~h 
Plan (XXX-22-B-73', 141~44. 

PermISsion for utilisation· ot ex-
panded capacity by (oreiln oil 
companies (XXlX;......31_7-13); 3". 

PrOIi\em disC:usIed with. a ~p\!.ta~ 
tion .of; .Eastern Indian .tion 
Pictdna' A&scIc:iatiOlt <XXIX-
!~T.13). l~. 

P'riJtri!SS.ln DevelOpm~t of tJaldia 
eXXIX-30-7_13), 148, 

Proposal to increase price of wheat 
for coming year (XXX-20-8-73), 
9 .. 10. 

Provision ot full medical care to 
workeTs under ESIS (XXIX-
28-1-73), 143-44. 

Quantum of Steel Proiiuced by Mini 
steel Plants (XXIX-26-7 -73) , 
142:43, 

Refusal by ~'CI Godown Authorities 
of West 'Benea} to supply state 
<;Wota. ~t .tOodgrains' (XXJX-
'lJ~.,-1f} .. 1"; 

SEN, DR. R.t\NEN~. 

Rehabilatwn of 'eX-servicemen in 
Andaman and Nicobar Islands and 

Arunachal Pradesh (XXX-9-8-
73), 11-12. 

Report Of Bonus Rev~· Committee 
(XXIX-~-7-73>. 142. 

Report of Committee 1>n Small Scale 
Lamp Manufacturers in West 
Bengal (XXXI-29-8_73), 120. 

Request by West Bengal and Assam 
Governments tor ·Powers to take 
over dosed and sick tea gardens 
(XXXI~24-8-73), 89. 

Review. of Labour Legislations 
(XXXI-30-B-73), 42. 

Seizure of HoUded Groundntit Bal'$ 
(XXXI-27.8-73), 135. 

Seiiirig up of a Na'tio~l .'!heatre 
.in. Calcutta (XXIX~O-7-'13)',· 77. 

~lthl'g' up' oiSma'li iri'd~t#~ Itar-
keting Corporation (XXxr-"-29-
a.73), 76. 

Shi!,q!~~ 0(; Pmii,er in" DYC in.' 19BO 
(XXIX-31-1.73). ·IIO"~, 

Steps for Improv_tiaft· in- tbi :runc-
tioning of I.C.M;R.(XXX-IB-~ 
73), 1~-47. 

Steps taken to arrest liIliDlf value 
Of rupee (XXX-17-1-73),~~-i~. 

Strl~ by ,.s~t~ ~I(.~i~~ in 
HycleraD8d (XixI..!..23.L1-73), 
163:"'. ' 

SubiiuSSioli of a MemorahdUbi by 
SniiJ.r Chamber of C~ce of 
P'inance Minister (XXxr-31-B-
71), 27. 

Take-over of FloOd Control Sc!i1emes 
in Brahmaputra Bttsin aOoa-
28-8-73), 131. 
T8iks with E.E.C. Re. EXporJ; of 
Jlite (:XXIX-2'T~7_73). uli-12. 

Teesta Barrage scheme (XXX-7-S-
73), 111. 

Television Centre in Calcutta 
IXXIX-1-B-73), 162. 

Transfer of running plants trum 
de~loped~",ntrietl to India 
(nx~lo.:.a-'1lt). 63; 

-_.--, . 



SEN, DR. RANEN--eontcl. 

Unrest among the Employees of 
. Life Insurance Corporation of 
India (XXXI-24-8-73). 90. 

WHO Programme of Research Deve_ 
lopment and Research Training in 
Human Reproduction at A.I.I.M.S. 
(XXX-20-B-73), 209-10. 

West Benpl Weavers in Deep Dis-
tress (XXX-lO-S-73), 181.82. 

Debates 
Code of Criminal Procedure BUl: 

Consid. Cl. (XXXI~O-8-'13). 293. 
Declaration of Lok Sabha a con-

stituent Assembly (Res.) 
(XXXI-31-8-73), 355-.$7. 

. Employees' Provident Fund. and 
Family Pension Fund (Amend-
ment) (Bill) consid. (XXX-13_ 
8-'13), . 33g.......,.o. 

Peua.m. ~ .(Res) (XlaX-
3-8-'13)', 282-85. 

Reported destruction of wheat 
seeds worth one crore of rupees 
by ~National Seeds cOrpOra. 
tion (CA) (XXXI-za..:8-'i3),., 
211.....;.1 .. 2H-35, 

SEN, SHRI ROBIN 
Coal Mines Authority dCXIX--26-

'1-'11), 79. 
Corporate "Plan to produce 1.4 MT 

of St,eel in Durcapurby 197'l_78 
.' (~8-'13), ~83. . ," . 
Effect of Poor condition· of· 'coke 

oyen batteries on. ProducUqn in 
Durgapur ·steel Plant (~ 
.26.7-73), 33-35. 

Examination of book capacity of 
,R(Jurkel#1 and Dur6\ipur by 

.; 8, ~am ~f Steel Authority. of India 
. (XXX-9-B_'l3). 130-3l. 

Expansion of Bharat. Ophthalmic 
.Glass Limited, Durgapur (XXIX-
i~8-73). 155. 

Expansion of Durgapur AlI~y Steel 
Plant (XXIX-2-8-73), 151. 

Expansion Prol!ramme of Durgapur 
Steel Pbmt (XXIX-2.8-73), ]50. 

Idle melting Furnaces in Bharat 
Ophthalmic Glass Limited 
Durgapur .. (XXIX-I-B-'l3), 153-
55. 

SEN, SHRl ROl;l~N-contd. 

Installed book capacity and proquc-
tion of Durgapur and Rourke1" 
Steel Plants (XXX-9·8-73), 1 ___ 
30. 

Loss suftered by Durgapur Steel 
Plant due to Insufficient Power 
Supply frOm D.V.C. (XXIX __ .,.. 
7-73), 77-78. 

Loss to MAllC Durgapur dUe to 
Power shortage in April, May 
and June, 1973 (XXIX-2-8-73), 
150-51. 

Principles observed in recognising 
Trade Unions of Railway Staff 
XXIX-24-7-73), 167. 

Production of Pig iron and Steel in-
gots alter take over of nsco 
(XXXl-:-30-8-'13), 162.. 

Production of Steel in Five Major 
Steel Plants during JallUBry-June 
1973 (XXX-9-S-'73), 86-U .. 

Quantity of Steel ingot produCed in 
Dtirppur and Bourkela Steel 
PJailts during 1968,. 1&'m . and 
1971 (XXXI--3&_8-73), 181." 

Reported firing by Security Force' of 
Bharat Cokin, Coal Ltd.: and 
Police on workers (XXIX-26-7-
73), 78, 

SETHI, SBRI AR.JUN 
Allotment of Book stalls to ·Bduca-

ted UnemplOYed on' ll'ldian R.all-
Ways (XXX-7-8!13), 163: 

Anandapur B~~a~' Project in 
Keonihar, Orissa' CXXIX.....at_7-
73), 174. 

Asseisment of Pcoduction ''Capacity 
of Non-captive fr.om Iron" Ore 
Mines in Banspani Sector . Orissa 
eXXXI-30-B.73) ,106-07. ' 

Attaching Bhadrak Telephorleil EX-
change with B81asoreTele,iraph 
Engineering Sub:':Divislou (XXXl 

. 29-8-~3). 18(\. 

B.S,F: Personnel Killed 1?y Pak 
Firing on May 27 (XXIX~1_8-
73), SO·IH. 

Beneftts of Nationalised Banks to 
vulnerable . section in. satiety 
(~-:-27-7-73);" 1&1.' ....... ----~ 



SETHI, SHRI ARJUN-contd. 
Branch Po,,~ Offi.:es in the country 

running un.. loss (XXX-ll-B-
7S), 198. 

CBr Inquiry into Theft ot Anti· 
qui:ies in Orissa (XXX-S-B-73), 
57, 

CenLrally Sponsored Schemes under-
taken in Orissa under rural 
Ele~fication • PrCtgl"'dmme 
(XXIX-SI-7-73), 175. 

Clearance of Bengali Project by 
C.W. & P.C. and Planning Com.. 
mission (XXIX-24-7-7S), 168. 

Closure of Unremunerative Rail 
Line (XXXI-28-8-73). 203. 
Completion of Port Railway Con-
necting Cuttack_ParadipRail Ter-
minus and the Ore Handling· site 
(XXIX-31-7-73), 62. 

Construction of regional office of 
Reserve Bank of .India at Bhu-
""neswar ('XXX:.....]o.;B-'13), 144. 

Conversion . of· sabira Railway 
Station into passenger' halt 
(XXXI-28-8-73), 202. 

Cost EBtima~ of. the Fishing. Har-
bour at Dbamara, Orissa (JtXX-
.11,:-"'l3}, '162, . , 

Creating of separte circle offtce for 
state B.nk :Of· India, Orissa 
,(XXX-10-8-'13, 143."'~ 

Cuttaek "Bhubaneshwar 'Telecom-
munication System (XXXJ~29-
8;.73) .. 178. ' 

Decision regarding Financing 'of Re-
.~r v;ork of Jagannath Temple 
OQCXI-27~8-73) .• 16-20~. . 

Decisions taken at· the Meeting of 
Sub-Group on Ports on Relative 
Economics of Utilisation of 'the 
Railway Line froin' BanspBfti to 
Jakhapura in' OTissa (XXIX-3-
8_73), 172. 

Death Of commandar of the Proof 
and Establishment House at 
B.aiasore (OrisS'll) (XXX-16-B-
73), 133-34, 

Development of COI11munication 
S\'stem in the country (XXX-
S:8-73), 1~-98. 

----- .... - ... ,.' 
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SETHI sHiu ARJuN~contd.-

Developments prQPosed to be under-
taken at Paradip Port d'uring1973-
74 and fifth Plan period (XXIX-
30-7 _73), 172. . 

Dieselisation of J;.mata Train Ser-
vices (XXX-7-S-73), 162. 

Electrification of Railway Track 
between Calcutta and Del:hi 
(XXXI-28-B-73), 202. 

Emergency Plan for Relief during 
Natural Calamities (XXIX_]·:l-
73), 109. 

Employment foL' Educated, Y0;JU1.<; 
in Orissa during 1973-74 (LXIX_ 
25-7_73) ,199-200. 

Export of Enquiry Commission on 
Bharat Sevak Samaj (XXX-20-
8-73), 100-1. ' 

Export of Iron Ore through ,Ha1dia 
and Paradip at the end of 5th 
Plan (XXX-13-B-73. 161. 

Elltablishment of a jute mill i1'l 
Odasa (~-27.7.73), U3. 

Faciij.ties prQvided in Railway Hos-
pitals' and Health utiits' at' Bail-
way stations in Orissa (XXXI-
28-8-73),. 203. 

Financial Assistance sought by 
·Oriasa, fOr completion.' Of Irriga-
. tioriPi-ojects in Fourth ·Plan' 
(XXIX--31-7-73), 58 .. 

Flood-Lii an-an,ement· at Konark 
TempI,:! (XXXI-27-8-73), 92. .. 

Gap between Industrial Develop... 
ment and Advancement in Nuclea 
Energy (XXX-22-8-73) •. 36. 

Guidelines i:ssuedto commercial 
Banks for drawing up three year 
plans fOr 'Brandl' , E~ansion 

. (XXXI_24c-B-73), 119. 

Heavy Water Piant at TilIcher in 
Orissa' (XXIX-25_7.73),200-01. 

Imptme~tation of Drought prone' 
Area Programme with World 
Bank aid in Orissa (XXXI-'27-8-
73), 91. 

Increase in Age Limit fOr Entry· 
into Government Service in orlisa 
(XXxI-28-8-73), 89. ---_._-' -' 



----- ----~ 

SETHI, SHRl ARJUN-contd. 
Licence isSued in Small Scale In-

dustry Corporation to establish 
T.V. Unit in Orissa (XXIX-25-7-
73). 201-02. 

Loan advaIlced to unemployed Gra-
duates by Nationalised Ban~ in 
Qrissa (XXXI-24-8-73), 120. 
Loan granted by the Bhadrak 

Branch of State Bank of India 
.(X.XXI-24-8_73). 12l. 

Missile Launching Centre. at Gopsl-
pur, Orissa (XXX-16:'S-7S'f; 55. 

Movement of Goods Tramc on Cut-
tack..Paradip Rail Link (XXIX-
24-7-73), 170. 

Names of countriell. frOm . 'Which 
Steel is to be impOrtedCxXx-
16-8-73), ~13. 

.NaVal. BoYs' Centre in orissa 
(XXtX-2tl~7-73), 132. 

New-item entiiled tall in . wa~er 
leVel may. Dam~ - HH:aud 
Proiect (lOtX-'1~8-"'13)' 15'7-58. 

~h1gof9raiieb Of' N~tiC)jWi~ 
~ Ilt Tihidi (OriS.~, cXXXI-
U_il-"l3) , i20. 

Opening Of Branch of United CQPI. 
m~mal Bank lit Bhllndal'iPo"k'hri, 
Balasore (Orii..q) (xXX:";'10-8. 
'13), f~.f5. . 

-o~g or" PCOs in B8las~re Dis-
triCt (~'-:29-8~ 73), 1"19. 

Plan of Political parties to start 
Secret Racfro SeE<vice of their 
0"'0 (X:KX-2Z-8-'13). 128. 

Prodl1didb of ROurke1a steel Plant 
(XXIX-26-7-73), 132-33. 

Provision for lrriIatlen duribg Fifth 
Pl'an (XXIX-24-7-73" 168. 

R.easons for India's Negligible &hare 
in world trade (XXX-I0-8.73). 
1-8. 

Recommendation of CancerlAsse.<;.-
ment Committee (XxX-20-B-73), 
188.69. . 

Re.desiglung of" fst Class BOgies for 
Indian Railways eXXX-7-B-73), 
162-

.Regulation Admi,s:;,"ion of students 
in UnlveTlititB (XXlX-80-'1-'73), 

SETED, S~IAR1uN~n~. 
Report of Minar pOrt Committee 

on Chandbali POrt (XXX-13.8-
73), 161. 

Request for Enhanced Rate of Com. 
mission on Sale ot Tickets to 
Agents of Passenger Halta (South 
Easti!rn Railway) (XXIX-31_7-
73), 175-76. 

Request from Orissa 
for de\-e)opment 
Tourist Centres 
27-7-73), 191·92. 

Government 
of various 

(XXIX-

Request from Orissa Government. 
for Financing Constrution of a 

Tourist ReceptiOn centre in Orissa 
(XXX-17-8-73), 56. 

Rectuirement of Heavy Water for 
Commiailioning of Atomic Plants 
under Construction (XXX-U-8-
13). 127_28. 

Resolutiorl Psssed by SuperlWng 
Slai! Federatidn Of. State B'IIhk of 
I~ r,ecarrJingAmead~.to 
IDd,~ial Dispute Act (XXXI-
30-8-'13), 65. 

Rev,,~n of fUth p~, -by States 
. (XX!X-1-8-73), J;08...10. 

Rural' Electrification· ProIiaiiuM in 
Orissa (XXX __ 7-8_73), lea·66. 

Sale of Esientlal COl'IIfJiocUtles at 
low prkes thrdU.h ·pabUe diltri-
b~OIl SY8\em (JOaX-25-7-'13), 
201,' 

Shelter Belt on coaSt of orissa 
(XXX-13-8-73),162-83. 

Sblfting of H.Q. SUldnda Nickel 
Plant: or Orissa to BbUbaneSwar 
(DX-IJ..;B-73), tlO; 

ShUung. of . Headqu&rter . of .~. Orl'ld 
Naval Unit. from· BhacUak to 
s.mbalpur (xxXI-23-8-7S), 1415. 

Site for Telephone Exchange at 
Bhadralt (XXXI-29.8-73), 1'19. 

Stafl' COJIcentratiOn at Bhf.drak 
RaHway station (South J;e.stern 
Railway) (XXXI-28.B.73), 202. 

StElPIi to make good loss in ~rodlic
tiOil inm,u~~; steel PlaDt 
(XXX-8-8-73); 1'#'i. I'll. -...- .----.. -.-....... ----~---....;-.... ;;;;;;;.=;;;.;..--------.....-. 



SE't'ltt, Siiiu AllJUN-contd. 

Stoppage of ,rants to Orissa Uni-
versity 01. Agriculture and Tech-
nology (XXX-20-B-73), IBB. 

Suklnda Nickel Project to be taken 
up in Fourth and completed in 
Fifth Five Year Plan (XXXI-
23-B-73J, 143-44. 

Talchar-Rourkela-Qokaro Route for 
Improvement as National Highway 
(XXIX-30-7-73J. 175. 

Visit of Central Team to Sites of 
Bhimkund Dam in Orissa (XXIX 
24-7-73). 169. 

Debates 
Continuance Of Proclamation in 

reepl!Ct of· Orissa (Res.)' (XXX-
22-8-73), 263-64. 

D. C. (Orissil) 1973-74 (XXIX-26-
7-73). 26S-67. 

D. S. G. (Oriasa). 1973'-74 (XXXiI-
28-"'73); 2ft-75. 

"oods in Orissa (XXXI-5"-g'-73', 
83,. 

sttuI'fAN. S'tlRI: 

wnsideration of Natiomrt Wage 
Po~ ~~rt.. by'. Expert Body 
(XU7""18'-8~13>, 183.k. 

De~ana.59f, AU. IQdia' fl.oco.;Jturuling 
Statf> ~ciation (XXIX-U-7. 
73), 80: " 

u.~ U9~mplo~ <xxx:....i.Ii-
ttl', I07-mr 

Embezzlement of rupees three 
. c~ 1ft ~e ~ "fe'ftilt,ry Of 
tibOram cJc·Xnt'-l5-f.-nl1, 183. 

Fair representation to Minoritjea 
an«i-. 1W~~ in Bail..ray J'obs 
(~-.iit';7;'13), 2S-3J'. 

Gt"4duate& of lIT at Madras, Bora-
II.; Delhi and Kanpl.lr . haiIlg 
unimiplayment (XXX-6-IJ..'13), 
152. 

lDtrocJuction of Free Primary: Bidu-
cation as laid down in DireCtive 
Principlea (XXIX-23-7-73), 136. 

Pa-elalge: Plan to Check ItiS& in Pnce 
(XXIX-3-8-'73), 88-118. 

r 
! 

--------------~. 
SEZHIYAN, SHRI-contd... 

Power Generation proposals sub. 
mitted by Tamil Nadu Govern-
ment (XXIX-24-7-73). 84. 

Reforms in Taxation system sug-
gested by Minister of Heavy In_ 
dustry (XXXI-24-B-73), 181. 

Removal of Levy of Employers' 
special contribution to ESIS 
(XXIX-2-B-73>, 164-65. 

Report of Judicial Commission on 
the cruh of Indian Airlines 
Boeing 737 Aircraft On 31st May. 
1973 (XXIX-27-7-73), 2B·29. 

Reservation of Seats in Public 
Schools for Students Belonging to 
Scheduled Castes and Scheduled 

. Tribes (XXX-13-8-73'), 135-36. 
Shortage in high' sPeed diesel oil 

at D.T.C. Depo~. Slulhdara (XXIX 
.....:30;..7-73). 14 •. 

Sliotta'ge of Kero..<;ene (XXIX~24. 
7-73), 36. 

steps to ensure that pilots haVe nOt 
c~~Ul2led liqUOr bi!fote' eom-
m~tmt<df _1 (~-2'f .. 7-
73>. 15~: . 

TarAt:,Of FdDcI P'iIOIiIttibii' fOr 
1972·73 (XXIX-Z3-7-7l1), 103, 

Targiets for Pow~ Gefutrafion fOe 
4th Plan (XXDl'i-:K.'7-'I3); 83. 

OebQtes 

A))tiotmal rise in priceS ot essen-
tial commoditiea (A-dJ, M) 
(XEX-23-'7~'13), 3U-38: 

DiSruption of Rail ... " ~., due 
to absenteeism by LocolluDain& 
St4 (A.M.) (XXIX-3-i-73), 
2~ 

Indian Railway, (Amendment) 
Bill. 
Con,sid. (XXX-7-8-73). 2M. 386, ... 

Non-circulation' of BllSWels to two 
q'uelltiOn to· Press CorresPondents 
(Q.P.) (XXXI-4-9-73), 39. 

Persow eXPlanation by the Min· tr 00dtl-28-8:"73); 253; 253-



SEZHIYAN SHRI...;..;contd:' " 

Proclamation in relation to Uttar 
Pradesh (Res.) (XXX-8-8-73), 
343-50. 

Proposal to convert Indian Council 
of Agricultural Research into a 
Department of the Ministry of 
Agriculture (CA) (XXIX-I-8-
73), 202-03. 

Report of the Accident to Indian 
Airlines Boeing on 31st May, 
1973 (Dis) (XXX-9-8-73), 318-
23. 

RePOrt of the Third Central Pay 
Commission (Dis) (XXX-18-8-
73), 32:!-28. 

Reported destruction of wheat 
seeds worth ODe· crore 01 rupees 
by the National Seeds Corporation 
(CA) (XXXI~-B-73), 238. 

Reported retrenchment of harbour 
workers in Andaman and Niao-
bar Ielands (CA) (XXX-I3-&-
73), 223--Z8. 

Reported. rush on banks to a-
· dum,e hundred rupee .JlO~ for 
· fear of' d,eJnooetiaation ... ,(CA.) 
(XXX-8-8-73), 20&8-50. 

SHAKYA, SHRI KABA'DDPAK: ".' 
SINGH: 

Adivui Studenta . Sent Abroad 
.(XXXI-2'1-I-73). 114. . 

A grt'ement Regarding purchase of 
. wheels for ~. Project (XXl¥-r-

.. 31-'1-73), . 178. 
e ~. ~ 

Appointment of. O1IIcers of' AIR .. 
Staff Artistes on contract balis 

. . after- !teti'relrient (XXXY-49-B_ 
· 73); '19. " 

Artificial scarcity of sugar (XXXl-
27-8-73), 73,' . . 

Assistance 'for setting up of, Na-
turopathy C~tres (XXXI-27-8-
73), 113. 

Consignmer.t of Peas bookedmm 
Delhi station to Howdah. in Janu-
ary, 1972 (XXIX-31-7-73), 17B-
79. 

Direct Telephone lines between 
District Headquarter. and State 
C:apitals (XXXI-29-8-73), 17C)1. 

, SHAKYA SHlU' MAHA DEEPAK. 

, ' 
I. 

L 

SINGH-contd. 

Discontinuing of 7I-UP and 72..:DN 
between Delhi and l4ughalsarai 
for Running SUPer Parcel Ex-
press (XXX-7-8-73), 128-29. 

Expansion of Dehradun Cenm('nt 
Plant (XXX-22-8-73). 163. 

Expansion ot Heavy Vehicles Fac-
tory. Jabalpur (XXX-16-8-73.i. 
80-61. 

Export of Pig Iron (XXX-16-8-
73). 27-28. 

Grievances of Employees of lI'ire 
Service in Delhi (XXXI-29-8-
73), 189. 

Increase in the amount of ICbolar-
ship for scheduled cane. .and 
Scheduled tribes (XXX-8-8-73), 
87. 

Land Distributed among Adivasis 
durin, 1972-73 (XXXI-2'l·a..73). 
114. 

Proposal to set up a l4inistry in 
the Centre to look .after ~ 
intereets of the Aclivaiis (XXXI 
-.29-8-73), 97. 

Provision ot CellinI !'aDs lin 
Servant. quarters of II.Ps. Bats 
in South/North Am_,' ,}frio 
Delhi (XXXI-27-1-'lI}; 89. . 

Purchase of wheels for us, in Mille 
Trams' of Be8s Proji!ct. (XXIX~ 
31-7-73), 177-'18. .' . 

' .. 
. &. 80 cror.e Expansion scheme for 

,RoupkelaSteelPlant <)OClEI-
30-&-73), 98. . 

Recovery of Stolen Goods in 
Meerut, (UP) (~-2~73). 
170. ". 

Recruitment of AdivaBis against 
.. Reserved Posts (XXXI-29-B-'13), 

98. 
Review of Trade between Bangla-

desh and India (XXIX-3-8-73). 
74-'18. 

Scheme far Ekpansion of Amanea-
bad Airport (XXX-I0-8 .. 73), 
71-72. ------------. 



SHAKYA, SHRI· MAHADEEPAK SINGH :-i:ontd. 
SchoJanhips to scheduled castes and scheduled tribes students who embraced Buddhism (XXX-22-8.. 73). 89-00. 
Setting up of Computer Centres in UP for proper investigation of crimes (XXX-22-8-73), 162-63. 
Setting up of Sericultu.re Centres in Ka·shmir (XXX-22-S-73), 161-62. 
S:)aked Wheat lying with Flour Mills in U.P. (XXXI-27-8..73), 

112. 
Talting over of hostels fur Adiv8sis in AP. (XXXI-29-8-73). 243. 

Debates 
U.P. State Legislature (Delegation of 

POWErs) Bill: 
Consid. (XXX-20-8-73), 295--
9S. 

SHAMBHU NATa SHRI: 
Code of Criminal Procedure Bill: Consid. Cl. (XXXI-30-8-73), 268. 303-04 (XXXI-I-9-73), 52-54, 73. 90. 
Recruitment of Minorities for jobs on the Railways (Dis.) (XXIX-3l-'7-73), ~5-Z9. 

SRAMIM SHRI S. A-: 
Death of BSF jawans due to avalanche in Gurez· Sector of Jammu and Kashmir (XXX-. 22_8-73), 92-93. 
Death of Urdu Poet in Third Class Railway compartDlent :in 17-Up Train at Mughal Sarai (XXXI-.' 28-8-'13), 205. 

.. Detention of Indian Film Actors at London Airport for their being without "Work Certificates": (XXXI-30-8-73), 15. 
Inquiry into Smuggling of Manus-cropt of Gbalib to pakistan (XXX-20-8-73). 12S. 
Loans and subsidy to Jammu ~d Ituhmir State for providing .. Housing Facilities to lower and .. Middle Income .GtOl.lP (XXX-

13~8-'lS) ,20a-10. 

SHAM:m, SmU S.· A.:~ontd. .. 
Refund of fare to pasSenger of Air Conditioned Coaches in case of failure of air conditioning system (XXXI,-28-B-73), 204. 

Deo'ltes 
Abnormal rise in prices of essential commodities (A.M.) (XXIX-

23-7~73) .• 02-13. 
Code of C~iminal 

consid. 0::1. 
95-98, 181-82. 

Proced ure Bill: 
(XXXI-3_9-73), 

Contempt of House (M) (XXIX-23-7-73), 449-51. 
Devastation caused by floOds in various parts of the country (.cA) (XXX-20-S-73), 242-55. 
Intiian Railways (Amendment) Bill: Consid (XXX-7-8-73), 303. 

SHANKAR DAYAL SINGH. SHRI: 
Agreement between Air India and BOAC (XXX-17-8_73), 97-9S. 
Concentration of Chinese Soldiers . near Bhutan and Ladakh Borders (XXX-16-8-73), 132. 
Crisis in Mica Industry (XXX-17-S-73), M. 
Difficulty faced by Farmers due w non-availability of diesel Oil at the time of Irrigation (XXX-7-8-73), 21-22. 
Fresh Trade .Agreement between India and USA. (XXXI--24,-8-

73), 13. 
Gherao of Vice_Chancellor 01. Jawaharlal Neh&'u UniveI'llity (XXX--13-8-73). 120--22. 
Implementation of Orders for· Use of Hindi in Indian Army (XXXI-23-8-73), 162 . 
ImPorl of Wheat (XXX-13-9-73), 

20_ 
Inerease in crimes in Delhi (XXXI-29_8.73) , 29--42. 
Loan advanced to . in!<titutions or indlividual.. by Nationalised Banks (XXX-17-8-73), 98-99. 
Ou~standing' amount, of loans advanced by Nationalised Banks at tltetime oftheiI' nationaa-Sation (XXX-17-8-73), I6-Vl. 



A2 

SIWi:~R D~Y~ ~GII. ,S~:-
contd. .. 

9vet'ull4s by ~(XXXI-
31-8'":'13), 1-11. 

Payment of Royalty to Gramophone 
compani~ • playing their 
records in the Radio Programmes 
(XXX-u.:8-"13).~. 

Seve~ Famine ClGIlditions in Bihar 
IlJ)d Central aid therefOr <UX-
13-B-73). 211-13. 

Debates 

Delay in the clellTance of the 
Bansag!!r Proje::t (Dis.) (XXXI-
3i~8-73), 3'73-'76. 

Increase in prices of certairl 
petroleum products (St.) (XXXI 
-28-8:-73), 246. 

s~ .JWlU A. ~.: C~ 

Fair representation to MiDoriiies 
and ~arijans in ~IW~y Jobs 
(XXI~~4-7-:'13). ~~t. 

Grant of ~nsion Dlheedoro 
Fighters in Govem~t Service 
(~X-8-B-73). ~1-~2. 

Inc:r~ in criIQu in Delhi (XXXI 
-2~-~'73), 2~. 

In\ematioaal Conferel;lce On illry-
j~ltinl eic. to be h~ in Rome 
in August, 1973 (XX}[-10-8-'1!), 
138. 

Payment ot Bonus to Deleaee Em-
ployees (XXIX--2-B-'13). 2';. 

Programmes under Fifth Plan tD 
avoid competition for Impc.rl of 
Food from foreign countris 
(XXX--13-8-73), 167. 

Report of the Third Central Pay Debates 
Com~on I. Dis.) (XXX-- Alleged suppression of civil liber-
16-8_73), 359-62. ties in Haryana and West Bengal 

Unusual delay in holding bye (XXIX-26-7-73), 201. 
elections to Lok Sabha and Current strike situation in RailwaYi 
27 Assembly seats ICA) lXXX- . (Dis.) (XXX~6-8-13), 339--46. 
6-8-73). 23s...:..238. 

Customs, Gold (Control) and Ccn-
SHANKAR DEV, SHRI: tral Excises and Salt (Amend-

ment) .l3ill: 
Mysore State (Alteration of Name) Motion to pass. as. lIlJl~nded 

Bill: (XXIX-l_8-?3). 313. Consid. < XXIX-30-7-7i I. 267-
69. Mines (Amendment) Bill: 

Extension of time for preeentBtion 
SHANKARANAND, SHRI B.: of Report of J.C. (XXIX-I'i-7-

Constitution (Amendment) Bill-- 7'), 2~. 
N~Wtd (Substitution of article Pay Commission's Report (XX!X-
335) by $lui C.T. Dhut4apani 24-7-73), 257. .. 
col,l.Sid. <XXIX-27-7_'Nt). 82:? Question Of Privilege (XXIX-I-8-

SHARMA, SHIll A. P.: 73). 248-49. 
Report of aCCident to In~an Air-

Allegations made ~ All IAdia Con- lin,eIl ~inl on 31-5~73, (pja.) 
f~era1jon of GovernmeQt 0Gieers (XX~-t-a.:7'i, 278-: •. 
Association against Government 
for !heir poliCy of prevarication, Report of Third Central Pay Cum-
suppresiion of truth. D1iSu!Ie of sion O)U.) (~la.~), 256 
mass media etc. (xxxi':"~8- ~.2: . 
73), lil--22. SHARMA. DR. H. P.: 

Blackmar.ketin,g in Vanallpati Agreement with Iraq for Impartint 
(XXX-13-8-73), 45-46. 'J!raining10 IrllqiPUot. by India 

C9v~rage 01'Non-T~chbiJ atatr 01 fJOqX0-26.'1-73), II. . 
Universities under tndustrial Alleged. MlImarl~t .ip. 'l'Chetri 
P.isPu~8 :~(~-2-J-1r3), It. Projeet· (X~~.'~7S1; l:I2. 

--------------------~ 



SHARMA.. p,~. If. ,.: ~td. 
.3~~ ~g~~.,c:qmp&oy '!ita-

,glll,'b plllCed un~r J~p.J and 
~~y (X)CX.I-49-8-73), 133. 

CleMance of power generating sche-
mes by ;Cent~l Wa~ .and,P~wer 
Commission (XXI~-24-7-?3), 2CiQ. . ' " , 

C;ompromise on Jute between India 
and European Common Market 
Countries (XXX-17-B-73), 47. 

Conference of Chief Minister!! lind 
State Food Ministers held at New 
Delhi durIng June, 11173 (XXIX-
23-7:"73). 173. 

Construction of Rajasthan Canal 
(XXX-7-B-73), 183-8 •. 

Cut in Cll;)tb Export iD,centLves 
from October 1973 (XXX-17_B-
73), 177-7B.' 

Decision to raise the Marriageable 
Age (XXX-7-B-i3), IB4-35. 

Deci!'ions taken by Government 
on the recommendations of Third 
Pay Commission (XXIX-27-7-
73). 20. 

Defence Minister's visit io Moscow 
(XXX-9-B-73), 78. 

De\'elopment afMinor Industrial 
Sector Distinct from Small Indus-
trit!li Sector (XXXZ"":'29-8-'13), 
149. 

Estimated copper deposit at Dariba 
(Alwar .Raj·aat~n) ,(XXX-l~8-
73); 1~2: .. 

Evolution of Export &tratcep to 
cover East European Countries. 
(XXIX-.;,z7-7.J13), 192-&3. 

Export of NewsPrint to Afghanis~an 
(?OPO:....2~-8-7~). ~2. 

Eviction of Harijans from the Lands in .. Sunarnla ' ,Area in lhailer 
Tehail 'in Haryari~ (~:KXI-29-B-
73), 75. 

F~1ni.p,e Condition in R~ast~an and 
~tr'l' re»ef~h.ereof 
(XXIX-23-7-'73). 54-55~ 

Formation of fil)ippiDg Conference 
of South-East'· Asian countries 
inCludtrtg India. and BangtWesh. 

. (XXX-;-6_I-'13-). un. ! .. 'C" 

• SHARlIA, .P!l H,.. P.: CJWtd. 
Free .:Ration t,o ~nny Commissioned 
~Il in· peice ax;ea.s. '@I-
30-8_73). ~55. 

Impact of dO'UYnward noat of US 
DO!lar !!n ~a's '~i1 CX~X-
3-8-13), . 32. . . 

lmproy~ent of .Monl:unentf of 
Tourist Interest (XXJ,CI-3L8-7J J r 

63-64. 
India's foreign. ]!a:change ~rve6. 
qC'9C~17-B-1~), !63..p4. 

Lady Hardinge Hospital, New Delhi 
XXX-~3-8-73, 45-~. 

Levy on Wheat imposed in dit!erent 
states. (XXIX-23-7-73, 116, 

Liberalisation of licensing policy in 
respect of certain Drugs and 
Pharmaceutical items (XXIX-
Z4..7-73). ~. 

Likely Production and Procurement 
of Paddy during ensuing Kharif 
Season (XXIX-23-7-73). 118. 

Loss incurred by Jessops Limited. 
Caluclta (}eXIX-2-8-'73), 114-15. 

Loss to Bokaro, ~ilai, Rourk\:!la lind 
. Durgapur Steel Plants. (XXXI-
30-B-73), 134. 

Looting of Camp of COntractors by 
Armed Mizo Rebels at Tltanjay-
para, ~ortb TrlpQJ.:a. (JOCIX-
25_7_73), 204. ' 

Measures to detect income of non-
salaried claSs and small BUSines!!-
men etc. (XXlQ.-.24-8-73), 220. 

Misuse of ~teel 9uo!-Jl by by fake 
small seale industrial UnitS (XXX 
-16-B-73), 91-92. 

New $et~pfor tPe ~ital <XXIX 
-i-8-73) , 151-52. 

News item "Arms Build Up by the 
Qil ~h ~lWtri~ in. W~ A<;ia". 
npop:-30-8-'13). 1J,344 

N'eWLitem One Million toddlers die 
due to MalnutTiti~" <lIXIX-
30-7_73); 2ef. 

.. Number of· lildian Nurses involved 
. in ~on:imuggnng . imd· .oid as 

··SlaVeS'. "~I~_8-"}.~:'· 



~.s~ 

SHARMA, Dll~ H. P.:~td; 

Opening of New Post 'Offices in 
villages during FifUl Plan period. 
(XXX-:8-8-'13), 123-24. 

OrglUlisation of a National COl.lven_ 
, tion against the Recommendations 

of the Third Pay Commission uy 
United Council of Trade UniQJls 

Secretariat (XXIX-2-8-'13), '13. 
74. 

Production of New Synthetic Drugs 
and Antibiotics in I;D.P.L. (XXlX 
'-24-'1-'13), 104. 

Progress of Talks between Emis-
saries of Government of India, 
Shri Parthasarthy and Plebiscite 
Front Leader, Sheikh Abdulla 
(XXIX~1-8-73). 151. 

Proposals for trial of top Pak 
Civilian Internees to counter 
threatened trial of Bengalis in 
Pakistan (XXIX-26-7.73), 151. 

Purchase of Inadequate quantity of 
jUte by Jute Corporation of bdiB. 
IXXXI-24-B-73), 221. 

'Recommendation by Third Conf~r
renee on Safety in Mines reprd. 
ing Rehabilitation of Families 
residing near Mines rXXX-..9.8-
78,) '1L79. 

~endation8 made by Mathrani 
Committee (XXIX-27-7-73), 32. 

Recommendations of Committee on 
eelLre1ianee. (XXIX~Vl-'3), 
42. 

Rehabilitation of persons displaced 
from Indo-Bangladesh and Indo· 
Pakistan Borders (XXX-9.8.'i3). 
1'18-'17. 

J'tole of Joint Sector under Fifth 
Plan. (XXIX-25.'1.'73), 205. 

Shortage of Cement in West BeDgal 
(XXX---4-8.'13), 72..'13. 

'Small Scale irrigationprogamme 
of Rlijastban. (XXX..;6..L 73), 

" 192. 
'SUrting 'NeW' l'ertiUser fac'torie.l 

(XXX-7-L'13), 71.'72. 
Stern for II1lCCeI!S Of tQe.cwer of 

J'oodsrain ',Trade' ,in Bajutban. 
Hc7aDa aQd PmQab CXXIX-
30..'1-71), 211. 

SHARMA, 'DR. H.P.:c:ontd. 
Subjeetil dbrc:usaedat the JIUIII!UtI& of 

corrimitt~e of-!O held 'in Washing.. 
ton in July. 1M3. (XXX--17-B. 
73), 1M. 

Sugar POlicy (XXIX-23-7-73), 117. 
Suggestion by Government to Jute 

Mills Association for Payment of 
Avemge' Price of Raw· Jute 
(XXXI-31-8-73). 129.30., 

Supply of Cement to Rej86than. 
, (XXX-8-8-'13), 138-39. 
Symposium on Law and C.rder 

situation. (XXXI-29-8..'13), 130. 
Target of additional gener.lting 

capacity in Fifth Plan (XXIX-
20.4..7_73), 199. 

Third conference on Safety in Mines 
(XXX-9-8..73), 97. 

Toddlers Mortality in the COWltry 
and amont spent in Child.riutri. 
t.lon (XXIX-30-7.'13), 212. 

Token strike by General Insurance 
Workers. (XXrX-27_7.73). 193. 

Trial run of a stream of concentra-
tor of Khetri copper ',Project 
(16_8.73), 123·~ 

Training in Computer ()peratillll and 
-computm- Tedhnology. (XXXI-· 
29-L'13), 7'1. 

Trains cancelled due to Loco Staff 
strike and conserving stoe.... of. 
coal (XXIX-.24.7.73), 119. 

Undersbl11ding between Iridia and 
Bangladesh not to undercut each 
other in Fixation of Jute Prices. 
(XXX-17-87.3>, 165. 

Uniform civil code (XXX-.7.8.73), 
, 185-88. , 
Upgrading of 1500 P.rimarY lIealth 

Centres (XXX 13_8_'13). 3~-36. 

Visit of Dacca by a Special' Emir.ary 
of Prime Xinister. (XXlX-2-B. 
'13), 103. ' 

Waiting Hall for the AttendllJ1tJ' to 
Patients in the Lady Ba~le 
Hospital New Delhi (XXX~13_8_ 
'13 ), 44-45. 

DebAte. 
, JIeported w.-ta,. of imported food.. 

JftIina u,.. BoInbay' 110ft, (CA) 
CXXX-22..B-73), 21'1-11. 



SHARMA. SHRI NAWAL KISHORE: 

Achieving of favourab:e Trade 
Balance in 1973 (XXXI--31_8-73>, 
198_99. 

Agreement between India and Jraq 
for· Oil Exploration ill Iraq. 
(XXXI-2B.B-73). 115. 

Agr_ment between India and Ire-
land for Export of Tea. (XXX-
10-B.73). 11B. 

Allotment of Government A'.!l!om. 
modation to its employees (XXIX 
-23.7-73). 112 

Arrears of Income-tax OUltsanding 
against industrialists in Rajasthan 
(XXXI-2B·B·73), 116 

Alsociation of IPS official:; ,in thll 
Country to go into Details of 
Discontent among. Poli&e FQrees 
(XXXI-29.B-73). 2M. 

Black Marketing of kerosene oil 
(XXXI-28-B·73). 1l6~ 

Boosting Export of Handicrafts dur. 
ing Fifth plan (XXX-I0-B~7a). 
117.1B. 

Cases of Missing Fish Pl:JtCI.' etc. 
on both sides of Railwav.Track 011 
North Eastern. Railwav (XXX-
7-B.73). 

Change on Monetary syst"m to UA. 
earth black money (~IX-2;.7-
73). 138.39. 

ConV'el'Sion of Delhi-AhIr.edabad 
metre gauge line into broad gauge 
(XXXI-28-8.73). 118., 

Defying the orders of additional 
district magistrate by a li\coup of 
Constables in regard to.th~ Oemo-
lition of Delhi University's Cafe. 
(XXX-8.B.73), 216 .. 

Delay in payment to smaU URits 
in Raj'llsthaR by big iadwtrial 
Houses. (XXXI-29.8-73). 203 

Delays in Trunk Calls booked for 
long distances (XXX-·H.R-73). 
180. 

Demand for an increase in t}\e 
amount of scholarshipos"r Re. 
search Scholars given br C~IR. 
(XXX~-B_73). lIS.' 

54! 
SHARMA SHRI NAWAL KISHORE: . . 
-eontd. 

Demonstration of on~ thousand 
Rupee notes. (XXIX-~':~7_7a), 
1311. 

Deteriorating Efficiency III EmplO-
yees of Air India (XXIX-B-B. 
73). 186. 

Devaluation of Dollar (XXIX-B_S. 
73), 186-8B. 

DiscussiOn on Defence PI,,11 WIth 
Planning Commission (XXIX-
26.7.73). 156. 

Distribution of Baaie oo~ 
goods through government agen-
de:; (XXIX-30-7.73), all, 

Economically backward people in 
the . country (XXX-29_8-'13). 
202. 

Examination of Rep.lrft; uhmitted 
by Law Commission (XX-7-B. 
73), 139. 

Expansion of Larger 
, House (XXIX--l.S.73· 

Inc:iustrial 
115. 

Financial Assistance for the House 
Building Societies in Rajasthan 

for Scheduled Castes and Sche-
duled Tribes. (XXX -22.8.13), 
86. 

Financial AllSistance to Rajasthan 
for writing off loan., ~iven to 
War hit workers (XX}..-lfl-8.i3), 
56. 

Findings of the Committee set up 
to find out the Causes ot losses 
incurred by various Government 
owned hotels in the country 
(XXXI.....,24-8.73). 1M. 

Foreign Drug Companies~ng 

Expansion of their Units (XXX-
7 ·8-73). 165·66. . 

Foreign exchange. involved in the 
import of bulk Milk Vending 
Machines (XXIX-23-7-73), B8-
9I; ... 

·Hampering of Progress in back-
ward areas of Rajasthan as a 
result of increase Ijn· inter.esfl·I'IItes 
of IDBI· (XXXI~.s..73), ·137. 

Import Licences given to concerns 
for Direct Import of A.B.S. .~I 
ABS mouldin" pOWder (XXXI-
31-8-73).,199 . 

. ---~.;.....---------------.- ... 
269'1 LS-35. 



--~---------- --------------
SHARMA, SHRl NAWAL lOSHORB: 
-contd. 

Import of lead and zinc during 
FUtb Five Year Plan (XXIX-2-
8-73), 33. 

Import of Uncut. Diamonds 
(XXIX--3-8-'13), '18-79 .. 

Inclusion of Public Sedor lDdus-
·tries to Fifth Plan (XXIX-I-B-
'13), 13. 

lDerease in demlllld of Coir in 
!WeIan Countries (XlCt-22-8-
73), '18. 

Loan to Rajasthnfor.ettinl up 
IIIIlall unite in Jaipur District 
(XXXI-a-8-'13), 203. 

MarketiDg Organlsation fOt" sale of 
Triple Super Phosphate Produced 
in Khetri Project (XXXI-30-B-
'13), 112. 

II'aetklg of Central Government and 
State Governments on Fifth Plan 
(JCXlJ{-1-B-'l3), 113-1~. 

Non-availability in U.P. of Life 
"aving mt!dicins.:Angised aud 
inderal (XXX-13-B-'l3), 37. 

Non-1Jeposit of ESIS contribution 
by Employees (XXXI--30-&.73), 
158-59. 

Overtime allowance paid to Central 
government employees (XXX-
17-a-'13>, 181-62. 

Plan sent by Rajasthan for improv-
iltg eeonomle condition of Desert 
Districts in Rajasthan (XXX--20-
.'1-'13), G8-fJ9. 

Preparation of Text-books by 
N.E.R.C. for University students 
(XXIV-2S-'I-'13), 46-48; 

Presentation of 'Cl"edentials to U.S. 
President by Indian Am.bassador 
to U.s.A. (XX!X-26-'1-'73), H16-
1i7. 

Proposal for Tractor Factory in 
Rajasthan (~-B-7J), 86-
67. 

Pro_aI to Improve hlpur and 
Udaipur ~ (XXIX-2'1-'1-
'II), ]37. 

. ~~al tD set up Indian Oil Cor-
poration llesc8l'ch Institute 
(XXXI-2B-8-'13), 117. 

SHARMA, SHBI NAWAL KI5IiORE 
-('ontd. 

Proposal to set up Steel Plant and 
Sponge Iron Plant sin Iraq by 
India (XXIX-2-8-73), 61-62. 

Proposal to Takeova Import of 
books (XXIX-3-8-711). 82-83. 

Propasal to' Write History of Raj .... 
than (XXIX-23-7-73), 83. 

Rajasthan Factories facing closure 
due to non-availability of coal 
(XXX-16-8-'13), 121. 

Ration and Ammunition supplied 
to N. C. C, (XXXI-23-8-'13), 88-
86. 

Reasons for strikes, Lock-outs and 
Lay-Ofb (XXIX-26-7-"13), 158-
59. 

Repatriation of Profits, DiV'idends 
and other Expenses by Foreigu 
Companies in lndia (XXIX-27-
'1-73), 133. 

Replacement of Piston Eneines of 
Autombiles by Rotary Wankel 
EnQines (XXIX-26-7-73), 15'1-
58. 

Report of Commitee fOr Selection 
df Sites fur large Thermal Station 
<XXlX-31-7-'73), 114. 

Request for Fast Trains for Subur-
ban Areas of Delhi (XXIX--31-'1-
'13), 113-14. 

Request from Rajasthan Govern-
ment for location of a Fertilizer 
Plant in. Rajasthan (XXXI-28-
8-73), 3'7. 

BesetUement of Oustees of Pong 
Dam in Rajaethan (XXJX-31-'1-
'l3), 11+-15. 

SCheme to increase the yield of 
Groundnut CXXX-20-B-'1t), 153-
54-. 

Shortage Of Commercial Vehicle 
(-16_8-13), 121-22. 

9peo:!ial cell to expedite the tmP'e-
mentatien c« Rec:ommendatians 
of Law Commission (XXX-'1-B-
73), 169. 

Standard o.f N.C.C. (XXXI -23-8-
73), 89. 

Strike by Electrical Eng1Deers in 
U. P. CXXXI-24-B-"13), 2~9. 



SHARMA, SHRI NAWAL KISHORE: 
-cc.ntd. 
Targ~t for Electrification under 

Fourth Plan (XXX-7-S-'l3), 167-
8S. 

Trade Agreement between India and 
Bangladesh for jute (XXX-I0-
8-73), 116-17. 

Debates 

Abnormal rise in prices of essential 
commodites (AM) (XXIX-23_7-
73), 384-89. 

Constitution (Amendment) Bill 
(Amendment of Article 124) by 

Shri Ata.l Bihari Vajrmyee Consid. 
eXXXI-24;-8-73), 345--49 .. 

Custom.<, Gold (Control) and Cen-
tral Excises and Salt (Amend-
nlent Bill: 
Mchan to pass an amended 
(XXIX-I-8-73), 289-90, 307. 

Reported atrocities on Harijans in 
various parts of the country (Dis.) 
(XXXI-23-8-73), 300~06. 

Reporte:i connivance of the Police 
in the alleged murder of a taxi 
driver in Delhi (CA) (XXIX~ 
2-8-73), 219-22. 

SHARMA. SHRI R. N. 

Adian Taken on recommend&tion!l 
=nan,!! in first and second Con-
lClence on Safety' in Mines 
(){~--16-8-73), 173-74. 

Ama!gamation Of clal Mi11W 
Provident Fund and Employees 
Provident Fund Sche~s (XXX-
16-8-73), 1'14. .': 

Despatch of soft coke to D~i by 
Bharat Coking Coals Ltd. (XXX--
9-8-'13), 182. 

Representation made by Bihar 
Chambers of CommerC'e regarding 
suspension of work of clearing 
House at Bank of Baroda (XXX-
17-8-73), 181-82. 

Supply c4 foot-wear to Miners 
(XXX-O-S-'lS), 1'19. 

Third conference on Safety in 
Mines (XXX-9-8-73), 97. 

SOI1 -'-SHARMA, SHRI R. N.--contd. 
Debates 

Coking and Non-Coking Coal Mines 
('Nationalisation) Amendment 

Bill: 
Consid; (Cl.) (XXXI-4-9-73), 77-
7S. 

Employees Provident Fund and 
Family Pension Fund· (Amend-
moP.nt) Bill: 
Consid. (XXX-13-8-73), 335-
Zl'. 

Mines (Amendment) Bill: 
Extension of time for presenta-
tien of Report of J. C. (XXX--
16-8-73), 191. 

Payment of Bonus (AmendmeJl.t) 
Bill: 
Consid. (XXXI-~9-8-73), 327-29. 

Question ot Privilege (XXXI-211-
8.;.73), 23S. 

SHARMA, SHRI R. R.: 
Central Agricultural University in 

Bundelkhand Division Uttar 
Pradesh (XXX-.6-8-73), 188-8'i. 

Express train from Jhansi to Allaha-
bad via Manikpur on Jhansi-MB-
nikpur Line (Central Railway) 
(XXIX-31-7_73), 37. 

Housing Ministers conference at 
Srinagar (XXIX-30-7-73), 181. 

Law and Order situation in U. P. 
(XXXI....;29-8-73). 8-10. 

Representation made by public tor 
linking of Karvi station with sita-
pur and Sitapur station with Chi-
trakoot. (XXIX-31-7-73). 82. 

Spurious drug Manufacturing Fact-
tories (XXIX-30-7_73), 216. 

Debates 
Code of Criminal Proedure Bill: 

Consid. (XXXI--3()..S-'13), 212-
22. 
Consld. Cl. (XXXl-30-8-73) , 287-
68. (XXXI-1-S-73), 17-18, 43, 70-
71; 8z..-B4. 10'1-104; (XXXI--:t-
9-73), 38-11S. 1'l9--86. 

Flood !dtuation in the country (Db) 
(XXXI-28-8-'13), 341--44. 

Netaji National Academy Bill by 
Snri Samar Guba; 
Consid. (XXX-1!1-S-73), 350-07. 

Proclamation in relation to U.P. 
(Res) (XXX-8-8-73), 280--32. 



SHASm BHUSHAN, SHRI-contd. 

Action 'taken 'agaiDst person arrest-
ed in Delhi for smuggling(XXXl 
-24-8-73), 15. 

Adoption of Telle System by ,Nati-
onalised Bank in the Capital 
(XXXl-24,.8..73), 94. 

Allotment. of, D D A htesl plots 
(XXX-20-8.. 73), 222-23. 

Allotment of Government Accom-
modation to Police Personnel 
(XXX-'8-8-73), 169-70. 

, Allotment of Industrial Plots by 
DDA (XXX-6-8-73), 105. 

Alternative Accommodation to Jbug-
gi-J'hompri Dwellers (XXX.....;e-8-
73). ~03_04. 'j 

Amount of Loan advanced by LIC 
to Nationalised Banks,House 
Building Societies and other big 
and small Entrepreneurs {XXX-
10-8-73), 40-41. 

Announcement by RBI 'Prohibiting 
acceptance of Fresh Deposits by 
Gujarat Saving Unit Private Ltd. 
(XXX-17-B-73), 16'1-68. 

Arrest of seeretaI"Y., Jan Sangh, 
Delhi on the charge of issuing a 
poster inciting Coinmunal Dis-
turbances in Sadar Bazar,' Delhi 
CXXIX-1-8-73), 79-80. 

Award of Tarm:a Patra to Freedom 
Fighters (XXX-22-8-73), 184-
88. 

Beautification of spots' on the way 
~om Sabzi Mandi to I>elhi and 
New Delhi ,(XXJX:':"'23-7-73), 
165. 

Bunglin~ in collection of Direct 
Taxes (XXXI-31-8-73), 83_94. 

Buses for cQIlege students and 
llijackil\l of busl!s by them in 
DeIhl <XXX-20-~73), 215-16. 

committee for Granting Automony 
to 'SeleCted Colleges (XXIX-30-
'1-73), IS9. 

Cotton Textiles Export Falling 
<XXXI-M-8..73), 95. 

. Crisis in Mica, InduN'y (XxxI .... 
24-8-73), 95. ,',' I 

SHASHI BHUSHAN, SHRI.-co7ltd. 
Death of Miss Patricia in a Road 

ACCident at Rajendra, ' Prasad 
Road, New Delhi (XXIX-1_S-
73), 139-40. 

Decision by Textile Commissioner to 
permit deals in Imported Cotton 
among Mills (XXX-l()"'B~73), 85. 

Delhi Higher Secondary and PrL 
mary scho(,ls functioning in Ten-
ts (XXIX-30-7.;73), 13'1. 

Demand for Special Non-Plan As-
sistance by Madhya Pl~adesh for 
Development Works. <XXX-17-
8-73), 18-19. 

Deployment of Iranian Forces in 
Baluchistan (XXIX-26_7-73), 
124. 

Electrlfication of Government Girls 
Middle School, Kishanganj Rail-
way Colony (XXX--6-8-'13) , 73-
74. 

Examinati9'n of Reports submitted 
by Law Commission <XXX-'-8.. 
73), 139. 

Expansion of activities of the Fore-
ign ,Monopolist Companies 
(XXX-'1_8-'13.), 138-39. 

Extension of Road in Kashmir be-
yond Baluchistan' upto Iran by 
Pakistan (XXIX~26-'1_'13), 165-
66. 

Fraud in Srinagar Branch of the 
State Bank of lIidia (XXX-10-
8-73), 12. ' 

India's Plea to France and China to 
sign Nuclt'ar Test Treaty 
eXXXT-30-B-73). 3---4. 

Ind\jStric, set up in Ceylon with the 
·Joiot efforts of India and Ceylon 
(XXI)c-27-7_73), 129-30. 

Introduction of American ' Scheme 
for re~overy of arrears of Taxes 
()cXIX-27-7-'13), 128-29. 

Legislation on National Water Sche-
me (XXIX-31-7-'73), 119-20. 

Loan given' to' food grain dealers 
under Directions of Reserve Bsnk 
of ,India: (XXIX-3-B-'13). 213-1S. 

Movemeotof Food grain'Traffic for 
,:first three months of Current Fi-
nancial Yl!.!lr (JeXIX-31-7-73), 
120-21. 



SHASHI BHUSHAN, SHRI-contd. 

Non-Graduate employees of Joint 
Cipher Bureau (XXX-9-8-73) , 
151-52. 

Number of Pakhtoons, Baluchs, 
Punjabb; and Sindhis amongst P. 
O.Ws repatriated from India 
(XXlX-26-7-73), 165. 

Number of Persons injured as a 
Result of Brick-Batting during 
Jan Sangh SaiYl"grah in Delhi 
<XXIX-I-S-73), 141-42. 

Number of phone threats to blow up 
Planes rt:ceived at Palam Air-
port during 1973 (xxXI-31-8-
73), 92-93. 

Observance of a Business Competi-
tion Delhi Division ·of· LIC 
<XXX-IO-8-73), 84-85. 

Payment of Arrears of Pay of Em-
ployees in N. S. I. C. (XXIX-
1-8-73), 140-41. 

Plan to double the coverage of Em-
ployees State Insuram:e Corpora-
tion (XXXl-23-8-73), 34_3~. 

Proposal to put an end to private 
agency system in Indian Airlines 
(XXIX-3-8-73), 211-12. 

Proposed Amendment to Delhi Rent 
Control Act, 1958 (XXIX-23-7-
7S), 167. 

Provision of water and electrill'ity 
in Jhuggi-Jhampris colonies in 
Delhi (XXX-6-8-73), 104. 

Raids conducted in Delhi to unear-
. tb Hoarded Foodgrains (XXIX-
30-7-73), 135. 

Railway AccIdents due to deep drain 
located in Sriniwaspuri, New 
Delhi (XXIX-31-7-73), 122. 

Rationalisation of Timi~gs of Minis-
terilll Staff at P.T.D. Okhl&, New 
Delhi (XXIX-I-8-73). 142. 

Repairs of Ring Road in South Delhi 
(XXIX-30-7-73). 136. 

Re-<.ision of MasterPlan for Delhi 
(XXIX_23_7_73). 16&. 

Round Table Conference :lOr indus-
trilll peace to raise .production 
(XXX-9-8..73), 152-53. . 

Scheme for slum Clearance in Delhi 
(XXIX--J23-7-73), 162. 

.SHASHI BHUSHAN SHRI.-Contd. 

Seats in Evening Law Centres of 
·l:lelhi University (XXX-21i_8-

73), 216-17. 
SettiI;lg up of a Heavy Trucks 

Factory at Jabalpur during Fifth 
Plan <XXlX-2-8-'t3) , 97_98. 

Setting up at Hotel and Fishing In-
. du$U'Y by Foreign MDnopolist 
COD)panies (XXX-7_8-73),· 137-
38. 

Setting up of New Corporation or 
Ministry for Procurement and 
Distribution of Foodgrains (XXIX 
..;..30-7-73), 135~ 

Setting up of New Sidings, for Ce-
ment in Delhi (XXlX""'::24-7-73), 
196. 

. Setting up of New Sidings for Coal 
ib. Delhi (XXIX-24-7-73), IlY1~ 

Setting up of New Sidings for Steel 
. in Delhi (XXIX-24_7_73), 197. 

Setting up of Steel, Textile and Fer-
tiliser Plants in Bangladesh 
(XXIX-2-8..73), 71. 

Shifting of the Present Coal Yard at 
'New Delhi (XXIX- 24:_7_'13), 
195. 

Slum Along Railway Track in Sha-
dra (XXIX-24:-7-73), 195. 

Smuggling of Films out of India 
'(XXX:-17-8-73), 168-69. 

States offering to Collaborate with 
HMT far manufacture of Watches 
(XXXI-30-8-73), 56-57 . 

Steps tliken to curbCoiTuption in 
Central liovt. Offices and Public 
UndertakIngs (XXIX-l-S.;73), 
86-87. 

Supply of drinking water in DeIhl 
(XXlX-23-7-73), 163. 

. Survey Report for Underground 
Railway in Delhi (XXIX-31-7-
'73), 120. 

Ticketless travelling in· Indian Air-
line!; (XXIX-3-8-73), ,213-13. 

Trade Agreements m 1'_ between 

India ~~ BUrma (XXlX~!I-73); 
196-418. . ... 



SHASln BHCSHAN SHRI--contd. 

Use of DIR against Hoarders and 
Black marketers (XXXI-29-8-
73), 58-62. 

Waste of Export Promotion Fundi 
(XXXI-31-8-73). H. 

Debate. 
CuatomI, Gold (Control) and Cen-

tralExclllea and Salt (Amend-
ment) Bill Conaid. (XXIX-l-8-
73), 267-71. 
Motion to pass as amended (XX-
IX-2-8-73). 251_52. 

'Pamine and drought conditions in 
various parts of the country (CA) 
(XXI-24-7_73), 216--18. 

Question of Privilege (XXIX-l-8-
'13), 252. 

Beported Conni~ Of the Police 
in the alleged murder of a taxi 
driver in Delhi (CA) (XXIX-2-
8-'13) ,223-27. 

"Reported large scale adulteration of 
Ioodstuff in Delhi (CA) (XXIX-
31-7-73),217-20. 

SHAm'lU, sHRI 'BISWANARA3l'AN: 

--_._._ . ...!,...-:.;. 

SHASTRI SHRI, RAMAVATAR-
contd. 

Air aervicea of lDdiaa AirliDalhit by 
Shortage of Planes (XXIX-
~73), 158--60. 

All lDdta Convention of Biti Wor-
~ (XXlX....;26-'1-'lS). 2Il---2t. 

Alleged victimlaation Of Tba'd and 
Fourth Grade :&nployeea in the 
oflloe 01 Controller of Defence 
Accounts, Patna. (XXXI--2 .... S-73, 
177. 

Allotment of Land to Freedom 
Fightenl for construction of 
HO\UM. (XXIX-l-8-73), 1'1&-77. 

Arthur Butler company, Muzaftar-
pur. (XXIX-28-7-73), 6'1-68. 

Award of Tamra Patra to Freedom 
Fighters. (XXX-22..8-73), M-
88. 

Bank loans to Farmers for purchase 
of Agricultur.al implements. 
(XXIX-27-7-73), 176-77. 

Biographical Sketches of Freedom 
fighters (XXIX-I-B-73), 178-
79. 

Britannia EDgineermg company, 
Extension of period f~ receipt of MoItameh Closed down. (¥XIX-

Applications for Grant of pension 26_7-'13), 68-69. 
to Freedom Fighters (XXX-8-8- Cancellation Of plot for Centcal 
'13), 20. office Of E.P.F.O. (XXIX-2-S-73), 

Over aged Bushee in Norlh Bengal 13'1-38. 
Tea Gardens (XXX-24-8-'13), Censoring Of FilJD1. (XXX-8-41-73), 
7..,..11. 96. 

Overtime Allowance allowed to Clerical and Supervisory staff in the 
employees Of Indian Airlines office of controller of Defence 
during 1972-'13 (XXXI-.11-8-73), Accounts, Patna. (XXX-IO-B-73), 
201-02. 51. 

Rationalising the Excile Duty on Cloeure of Patna Ghat Goods 
Tea impooed on Zonal basis Loading Unloadini Station located 
(XXXI ..... :U-8-'13),201. in Patna City (Maroof . Ganj) 

Debate. EaStern Railway. (XXXl-
Indian iRailway. (AmeodmeDt) 28-8-'(3), 40 

Bill. Closure of South Bihar S~r iMlll, 
Conald. (XXX-7-8-73), 27P-80. Bihta. (XXXI--30-8-73), 132. 

SHASTRI, SHRl RAMAVATAB: Communal Riots in Indore, Madhya 
Acute Water ·erisis inPatna Town. Pradesh. (XXX-...8-8..'13), ~O. 

(XXXI-27-8-73), 1&8. Complaint by Bihar Government 
Acktitional J'Uhda for Famine hit a~ Food Corporation f1f .lDdi.a 

8t11tes during Fourth Plan reg. Supr distributiOn. '(xxx-
(ltXX-8-1-'13), 9. 13-8-73), 215. 

----------------------~-------------



SHASTRI SHRI, RAMAVATAR.-
contd. 
Comments of Calcutta High Court 

on Divisional Superintendent, 
Dhanbad. (XXlX-31-'1-73), 192. 

Complaint against General Mana-
ger, EaGtern 'Rallway regarding 
misuse of Railway Passes (XXIX 
-31-7-73), 57-58. 

Compl:aints againa the (kant of 
Pensions to Persons not eligible 88 
Freedom Fightera. (XXX-
22-8-73), 183-84. 

Conference of Freedom Fighters in 
Delhi (XXXI-29-B-7l), 113. 

Constitution of a Common Recruit-
ment Agency for Nati~ed 
Banko. (XXX-I0-8-73), ~7-28. 

Construction of Cheap Hotels ])or-
mitories in Delhi (XXIX-
3_8-73), 5&-57. 

Construction of office building for 
Controller of Defence Accounts, 
PatDa. (XXIX-27-7-73), 181-82. 

Construction of staff quarters for 
Emp~oyeeS of office of CentraJ. 
Provident ,Fund Commissioner. 
(XXX-9-8-73), 133-34. 

Declaration of vacancies for Merit 
Quota Examination in E.P .1'.0. 
(XXX-9-8-73), l3L35. 

Delay in Providing Funds to Bihar 
for Implementing SpeCial Employ-
ment Scheme. (XXXI-29-8-73), 
69. 

Demand for lDisbursement of Salar7 
and other BillG to StaB at Road 
Bide Stations by Pay clerks. 
(XXX-7-8-73), 173. 

Demand for Nationalisation of Mica 
Industry. ,(XXX-I041-'13), 45. 

Demonstration by All India Station 
Master's, Association, Dhanbad 

. Division before ID.ivilional Super-
intendent, Dhanbad (JCQt-7-B-
73), 189-'12. 

Departure of H.E.C. Ranehi from 
C.B.S. Rules regarding pay and 
PrOmotional policy. (xxx:...-
16-B-73), 79. 

Development of Backward Areas in 
Bihar (XXXI---49-8~'13), 114. 

SHASTRI SHR!, RAMAVATAR--
conld. 
Development i)f river-side areas of 

Patna town as tourist, ~ 
(XXX-I0-B-73), 99. 

E.P.F. clues with R.V.H.M. Jute 
Factory, Katihar in Bihar (XXXI 
-23-8-73), 133-34. 

Enquiry into Bungling in Ule imple-
mentation. (XXIX-31-7-'13), 
57. 

Expansion of .Allahabad Bank. 
(XXX-l 0-8-73) , 100-01. 

Export, of Mangoes during 1978. 
(XXIX-27-7-'l3l, 179-BO. 

Facilities Provided to Freedom 
Fighters. (XXIX-I-8-73), 176. 

FiJling Uip of vacllDCies of commet"-
cial clerks On Eastern Railwq. 
(XXX-7-B-73), 173-74. 

Funds ADotted to I.CJ\4.R. Spent on 
ad hoc I!chemes (XXX-13-8-73), 
216-17 

Food situation in deficit States. 
(XXX-13-8-73), 213-14. 

. Granta of Cultural Organisations 
constructed in States. (XXX-

. 20-B-73), .181. 

Grant of Pension to Freedom 
·fight .. 8J1,lOngst Members of Par-
'liament and State Legislatures. 
(XXXI-29~-73), 112. 

Grant of Pension to freedom 
fighter. among Members Of Par-
liament and the State Legi$laturea. 
(1CKJJC--1-8-73), 177-78. 

I.D.P.L. in Hyderabad and Kysore 
(XXXI-28-8-73), 90. 

Implementation of RecommendatiOlla 
at the Review Committee or 1968 
On I.C.M.B.. (XXX--13-B-73), 139. 

Implementation of RecIJllll1Dend.a,. 
tiona of Wage Board by Urdu 
Newspa--pere. (XXX-9-B-73) ,57-
59. 

Imposition of Higher landing Umits 
at New Delhi and Calcutta Alr_ 
portaby IntemationaI 11edera-
tion of· Airline· Plleta AIaoeiatioa. 
(XXX-441-8-73), 42. 
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SHASTRI $HRl. RA:MAVATAR-
contd. ' 

Incidence of Central Excise Duty 
and Sales Tux. (}{XX[-24~8-73), 
179. 

'Letter from Member. Bihar Vi~ 
dhan Sabha to CUl.'todian General 
regarding certain coal mines not 
taken over by Government. (XXX 
-t::8-73), 134. 

Los3 suffered by the Surgical Instru-
ment Plant run by lDPL. (XXXI 
-28-8-13) , 124. 

,Memorandum submitted by AITUC 
to the Bonus Review Committee. 
(XXX-16-8-73), 78. 

Memorandum submitted by employ-
ees of Bharat Scouts and Guides. 
Delhi. (XXIX--23.7-73),226. 

Memorandum submitted to Railway 
Minister on 27th March, 1973 

by All India Ministerial .taff 
AlISOCiation, Danapur Branch. 
<XXIX-31-7-73), 190-91. 

Memorandum submitted to UG<! by 
Bihat State Demonstratoro AsBOci-
ation, Bbagalpur. (XXXI-
~7-8-73), 155. 

Nationalisation of Foreiln Oil Can-
paniea. (XXIX-u.:7-73), 137. 

Nationalised. Banke functioaing in 
, Pama (xxxi-3f-8-73), 75-78. 
Non-Declaration of Amrit Bazar 

Patrika and Jugantar Group of 
Newspaper. al CIaas'I, News 
PAPers by Management, (XXXI-
30-8~73), 63-64. 

Oftlce building and staft quarters 
for EPFOat Patna (XXXI-
30-8-73), 4%-43. 

Payment of Wages to Workem' of 
Lapanga colliery, Bihar whose 
names do not appear in the Oftlci-
ally Publisbed list of 0 workers 
(XXXI-23.8-73), 85-86. 

o Petitions far grant Of pen8i0ll to 
freedom fighters. CXXX-2I-8-73), 

" l ':31. 0 

"', "PoU~ Atrocitlescm Harijans in the 
Country. (XXX-'-8-8-73). ti. 

I,.' Jito1icy l'~ au~ of Rail-
way quarters tQ Commm:ial Clerks. 0, 

SHASTRIS~,RA.MAVATAR-
contd. 0 

in Dhanbad Division (Eastern 
Railway). (XXX-7~8~73), 175. 

P03ts in the Cadre 01 Member P&T 
.. Board. (XXX-22-8-73), 18'1-88. 

Production of Coking coal. (XXXl-
23-8-73), 85 

Production of Pig Iron in Sakara 
Steel Plant (XXX-16-8-'1!), 25-
26. 

Proposal for double track on Patna-
Gaya Section imastern Railways). 
(XXXI-28-8-73), 127. 

Propo$..'\l for runrung an express 
train from Baraum to Delhi. 
(XXlX-24-7-73J,3. 

Proposal submitted .by Bib .. 
Governments to solve tbe problem 
of Shortage of yam in the State. 
(XXIX-3-8-73), 199. 

Proposal to reduce price of sugar 
due to increase in Production. 
<XXIX-23-7-73), 226. 

Proposal to Bet up Tractor Factory 
in Bihar. (XXX-9-8-73>, 52-54. 

Propoaed Summit Meeting of Non-
Aligned Nations in Algiers. 
(XXIX-2-8-73), 139. 

Provision for free education to 
children of Freedom Fighters 
(lCXJ(--6-8-73), 76-77 

Punishment Orders issued by Divi-
sional Commercial Superinten-
dent, Asansol. (XXIX-3~-7-73), 
191-92. 

Recruitments made in the ofIlce of 
CDA Patna. (XXXIc..-24-8-'13l, 
177. 

Recrultment of Harijans, Adivasis, 
Muslims, Christians and other 
Minority Communities in" Army 
(XXXI--30~8-'13), 131-32. 

'Reinstating of Class IV employees 
of Reserve Bank of India in Patna. 
(X)CIX-31-8-7:t>, 77-'18. 

Removal from SeM'ice of Warnen 
- workers ot Swag colliery of 

Hazaribagh. (XXXI-23-8-73), 
137. 

RemoVal from service in co.nnection 
with stone throwiD,g incident at 
Danapur (XXXI-28-8-73), 118. 
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SHASTRI SHRI, . RAMA VATAR-, 

con1Jd. 

-Removal of Army BarraclaJ and 
Camps from Indo Nepal Border 
Al'ca. (XXIX--26-7-73>, 69, 

Representation made by Retired lAS 
and Oiher Central Servioos om-
cers for Increa.3e in their Pensions. 
(XXIX--·3-8-73), 09-100. 

Request for Funds by Power Minis· 
lll" uf BibB!' to meet Power shor-
ta;-:e. eXXIX-24-7-73), 14L 

lWpJ"<!sentalio.l l-cg..rding wOl:king of 
Parcel Office, Dhanbad.(XXX-
7-8-73), 174. 

Reservation of Posts in .CBI for 
Scheduled castes andS\lheduled 
Tribes. (XXXl-29-8.73>., Ill. 

ReLurn of coal Mines to Trusts. 
(XXXI-23-S-73), 136. 

Setting of taraquie Urdu Board, 
(XXIX-30.7-73), 

Severe Famine conditio::., i!1 Bihar ' 
and Central aid therefor. (XXX-
13-8-73>, 211-13. 

Shiftil1;: of Aneesabad 
&:hool to Kdakarb.igh, 
(XXIX-30-7-73), 161. 

Central 
Patna. 

Shifting of Kathak Kendra to A 
New PremlS6~ at New Delhi. 
(XXXI-27.8~73). 156. 

Shorta~~ and b'ackmarkcting of 
Bread and Butt'<!r in· the country. 
(XXX~20-8-73), 180-81, 

Sick Jute .Mira taken over ,by; 
Government, . (XXIX-3-8-73), 
199-200. 

Steps to in~rcase J1!"tlduction in Cok-
ing Mines. (XXIX""-26-7~73), 6 •. 

Stoppage Of work in Banks iri Bihar . 
due to Agitation by Bank em- ; 
pJoyeeS (XXIX-27-7-73), 177-78 

Submission of a memorimduin by I 

Bihar Chamber of Commerce of' 
Finance Minister.' (XXXI-; 
31.8-71), 23-28. ' 

. subliussiOn of a memorandum of 
-behalf of Chairman, Action Com- _ 
mittee of the Central Bank Part ! 
Ti_ P-.a· Book Writers <XXXI-, 
31-8-73), 78-'19, .. 

SHASTRI SHRI, RAMAVATJ\R-,-, 
cont\d. 
Sugar Production during,'l971and 

1972-'73 (XXIX-23-7';7S),: 104. 
, SUPply of milk, butter and ghee to 

-MPs !ram DMS stall in P~1ia-
ment House, CXxx.....,zO.8-73), 
183-85. 

Taking over of Fabwa-Islampu.r sec-
tion of Martin light Railway. 

" (XXXI~28-8-73), 126. 
." Transferable service of. ,centra! 

Teachers.. (XXX-13-8·mn, 216. 
Trip Around the World by. Chief 

Engineer ·of 'IndJ.a Tourisim ~ve
.., lopment Corporatiion (XXXI-

24-8-73), 178. 
Visit of Central Team to U.P. to 

assess 103& caused du.e to ·floods. 
(XXXI-31-8-73), 62-

Ward No.6 of Danapur Cantonment. 
(XXXI-23-8-73 >, 135-36. 

Worlcing Hours in P &T Dispensary 
at.Patna City. (XXX-..22-!l-73), 
18». 

Working· of . coke over batteries in 
Bokaro Steel Plant· (XXX-
Ui-8;..73), 77-78. 

Atrocities on Harijans (Rule 377) 
. (XXX-9-8-73), 100.:.98. 
C.O.B. Lieenpes to Drug Manufac-

turing Firms. (HAR I)lS), 367-68. 
CO,de of Criminal Procedure Bill: 

Consid. el, -(XXXl-3~8';73), 
34:1-.2. 

CoJdn,g al',1d Non,..Coking Coal .Mines 
(Nationalisation) Amerid!f;ent 
Bill: -

Coi:lsict (Cl. ) (X'9CI-4-9-73) , 
69-72. 

Continuance of Proclamation re: 
Andhra Pradesh (Res.).(XXX-
17-8-73), 23s.-::.t2.· . 

Continuance of ProclaI~uition In Res-
peCt of Manipur (Res.)'. (xxx-..-
2~8-73), 337-41: 

Current Strike situation lnll:ailways 
. (Dis.). (XXX---"fHJ-73), 327;;;:'37. 
CustA>ms, Gold: (Control>" an4~ent-

ral 'Excises end Salt (Amendment·, Bill: . . .... 



SHASTRl'SHRI, RAMAVATAR-
con1td. 
Motion to pass as IQDeDded (XXIX 

-1..3-73). 290; <XXIX-2-8-73), 
32~27; (>CKJC--6-B-73), 272--7~ 

l).S.G.(Railw8yll) Um-7" (XXXI 
~78)J 23S---40. 

Delay in the clearaJlee of the Ban-
sugar Project (Dia.) (XXXI-
81-8-73), 376-79. 

meet of POOr condition of coke 
oven batteries on production in 
DurpurSteel Plant. (HAHD is). 
(XXX-80-B-73), 398-99. 

'EmpkrJees'Provident Fund8 and 
Family Pemlion!\lnd (Amend-
ment) Bill. 
Consid. cl. (XXX-lS_B-73), 219-
21, 223. 
Motion to pass as amended (XXX 

-16-8-73), ZM-26. 
Floochituation in the country (Dis.) 

(XXXI-S-9-'13), 124-27. 
Indian Railways (Amendment) Bill 

Consid. (XXX-7-8-73),262-67. 
Payment o~ Bonus (Amendment) 

Bill: 
Coaaid Cl. (XXXI-2.9-8-'lJ), 354 

-D. 
KDtion to paa. (XXXI-29-3-
73), 373-75. 

SeriDwI food mtuation in Bihar. 
(XXXI-6-9-73), 53-54. 

Strike in Baratmi Oil lI.e&nerY 
(under Rule 377). (XXX-22-B-
73), 224-26. 

SHASTRI. SHRI SHIV KUMAR: 
Accumulated atock of Urea in Cen.-

tral Government Godown in 
Meerut, Uttar Pradesh (XXX-
20-8-73), 53-54. 

Adulteration in rice, grain&, oil ghee, 
spices and food articles. (XXIX-
30--7-73), 156. 

Advance of Pay to P.O.W&. (XXIX 
-26-7-74), 163-64. 

A~w.ment 01 Shops in Delhi for II8le 
of Vrmaepati Ghee at Control 
Pricee (XXlX-30-7-73), 48. 

Antt-hoarding "raids in Delhi and 
·adjoiningStIites. ~'1-
'13), 58--60. • 

SHASTRI, SHRI S. K.......contd. 
Anti-Indian ElemenlG ACtive in 

Bnagladesh. (XXX-1I-B-78), 168. 
Arrest of Manager Of Government 

store in a vill'age of Jhanai 
(U.P.) on charge of hoarelin( of 
wheat (XXIX-B0-7-73), 155. 

Black Marketing of Paper by Paper 
Mill Distributors. (XXX-22-B-
73), 43-44. 

"Breaking out of' fire in Drwna con-
tainin, pb6tlphorus on Delhi 
uUar Pndesh Border. (XXX-
8-8-73),60-61. 

Closing 01 Telephone Exchange in 
Delhi due to low voltage of 
Electricity. (XXX-80-B-73), 116. 

Complaints TeCeived reprdin, non-
availability of wheat at fixed rate. 
<XXX--6-8-73),59-60. 

Composition of Agricultural Prices 
Commia3ion. (XXXI--2.7 -8-73), 67. 

Conference of All India Kualim 
League held in Jaipur. (XXlX-
25-7-7S>, 42. 

Construction of Dam on Ganga 
River in Moradabad IDUtrict. 
(XXXI-2B-B-'13), 55. 

Construction ol New Hotela d~g 
Fifth Plan (XXIX-3-B-73), 39-40. 

CoJWtnlction work of Kalqarh 
Dam, Feed~ Canal and Power 
HoUle. (XXXI-28-8-73), ISO. 

CuttiDg Oft' the water pipe1.lDe of 
Fire Bripde by . Rioters during 
Communal Riots in SadarBazar, 
Delhi. (XXIX-1-8-73), 168. 

Delay in' Work on Narora Atomic 
Power Project in UP. (XXXI-
2t-B-73), 101. 

·DisowIslon in Central Zar.l Oouncil 
meeting regarding the activities 
'If Muslim LeacUe (XXX-B-B-
73), 230-31. . 

Disburbances inDelb1 during Bye-
electi0D8 to !Delhi Munic1pal Cor-
poration. (XXIX-I-B-73), 167-88. 
~ in Sl'inaIardue'w the 

"Book Of JmOwledrle". <XXIX-
25-7-'18), 71-72 • 
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SHASTRI, SHRI SHIV KUMAR-
contd. 
meet Of Power shortage on Heavy 

Industries. (XXX-16-8-73), 36-
42. 

Emergency Plan for Khariff Crop 
in Drought Affected Districta of 
Uttar Pradesh (XXX-13-8-73), 
67. 

Expenditure on Ayurvedic ~tem. 
(XXX-13-8-'13), 221-23. 

Fall in Production of Jute l4ills. 
(XXX-17-8-'13), 41-42. 

Fire in Pine Foresta in BItl-a-Gsddi 
Utta.rbshi.. (XXXI-2'1-8-73), 
199. 

Fire in the Kercllene Oil godown in 
North Bombay. (XXIX--24-'1-'13'), 
50. 

Fixation of Price for Sugarcane for 
Next crop. (XXXl-27-8-'13), 198. 

Flood Control Measures in Mura_ 
dabad District (XXXI-2B-8-'13), 
161. 

Flying squade in Uttar Pradesh to 
check smuggling in FoodgrainB. 
(XXX--6-8-73), 59. 

Government take over C1f distribu-
tion of coal in cities. (XXXI-
23-8-73), 4'1. 

Home Delivery of :Milk byDeJhi 
Milk Scheme. (XXX--2()-8.;'13), 12 
-18. 

I.A.F. Plane IDestroyeti at Batka1 
near Midnapur. (:xxx.....-16-8-73), 
43. 

Impact of Black Money on India's 
Economy. (XXI.X-27-7-73), 135-
37. 

Incentive to Fanners for sale of 
Wheat to Government. (XXIX-
23-'1-'13),213. 

In1Iux of Bihari Muslims from 
Bangladesh into India (XXIX-
1-8';'73), 149. 

Inviting of Suggeetiona from repu-
ted l!:eoDomists for Improving 
Economy. (XXXI-31-8-73), 56. 

Joining of Comecon by India. 
(XXI.X~8-'13), 148. 

SHASTRI, SHRI SHIV KUMAR-
contd. 
Law and Order situation in U.P. 

(XXXI-29-8-'13), 6-10. 
Licence Holders ·for sale of Wheat 

in De'hi. (XXIX-30-7-73), ~. 
Licences to Liquor Shops in Uttar 

Pradesh. (XXXI-31-8-73),"I2. 
Location of Uranium reserves in 

Chamoli District (Uttar Pradem>. 
(XXIX-25-'1-'13), 55-56. 

LoSG of Life and Property due to 
communal riots in Sadar Bazar, 
Delhi (XXlV-I-8-'13), 166. 

Measures to increase efficiency of 
and reduce expenditure on IndUm 
Em.baSaies. (XXX-23-8-73),3'1-
39. 

Murder of a murderer of Aligar.h, 
(XXX-.22-8-"73), 131-32. 

Orders reo compulsory appointment 
0'[ Urdu Teachers in Primary 
Schools of U.P. (XXXI-
27-8-13), 198. 

Provision of faCilities for Fan and 
Lavatory in the Room where 
under trials are Lodged. (XXlX-
1~8-7:J), 16'1. 

Punlahment tor Evasion otlDcome 
Tax. (XXlX-3-8-'13), 102-03. 

Return of Dalai Lama to Tibet. 
(:xxx,........;.-8..:73), 140. 

Scheme to Arrest further Increase in 
Price of Foodgrains (XXIX-
30-7-73), 8'1. 

Seeking help of Foreign Experts to 
locate New oil Reserves. (XXJX-
24-7-73), 140. 

Setting up of Industrial Deallninl 
and Development centre. (XXIX 
-1"~73), ""'1. 

Smoke emitted by Bues l&Ild iID&or 
vehicles plyin&' in !Delhi. (XXX-
13-9-'13'), 5-12.. 

U.S. aid to India. (XXX-ID-8-'13). 
71-72. 

Use of Urdu in U.P. (XXXI-
29-8-73), 1'18. 

Violence in Lucknow University. 
(XXIX.-23-7-'1S). 214. 

-------------------------------- -----------------------, 



SHASTRI, SHRI SHIV K.UMAR.-contd: 
World Bank loan for Development of 

Communications .. (XXX-22':'8-'73), 
47-48. . 

Debates 
Proclamation in reiation to Uttar 

Pradesh (Res.) (XXX-8-~73), 
355-57. . 

J.HENQy,f)HRI~. R. 
AdditiODaltundsfor famine hit 

States ,during Fourth Plan 
(xxx-a-:8-73), 11. ". 

AmOUilt of currency with the public, 
(XXXI-31-8.7.3), 206. 

,,:oAv&ilability·of Bauxite Ore in 
Mysore (XXIX-2-B-73), 195-96. 

Dectsions talren by Government on 
the recommendations of Third Pay 
Commission (XXlX-27-7-'73), 18. 

Deposits in Banks (XXX-31-8-
'is), 209-12. 

. Estimated, Deposits of Coking Coal 
in Indja. (KXIX-2-8-73), 196-
98. 

. EJipOrt of Iron ore fram l\4ysore 
State (XXX-16-3-73). 1'12-73. 

. ,. ~ 

Import facilities for Small Seale 
IndWttrialists in the· Aeld of Elec-
tronics CXXXI-3 1-8-73) , 207. 

Irrigation and Power Schemes from 
Mysore (XXIX-3?-?-73), 148-
'SO. 

Ministers discUssions with Private 
Sector Industrialists reo full utili-
sation of existing capacity 
lKxx-168.78), 7. 

New Medical Coleges in backward 
areaa. (XXIX-30-7·7S), 106. 

, . , . Number of employees recruited by 
nationalised banks after nationali-

,' .. ;,sation (XXXI-41.8-73),208-10. 

'ProPosal to freeze prices. (XXX-
31.8-73), 206-07. . 

Quota of; cars earmarked to '.be run 
as Taxis (XXIX-2-8-'73), 195. 

Steps to' attract Tourilts to Sea 
Shore of My.ore (XXX-17-8-

'i ., 7~); 184. ' 

-, 
i 

SHENQY, SHRI P. R.-contd. 
Working of Marginal 'Farmers and 

Agricultural Labourers Projecto 
and their extension to other areas 
(XXIX-20-7-73), 112. 

. Debate,. 
Customs, Gold (Control) and Co!n-

tral.E."cise and Salt (Amendment) 
Bill: 
Motion to pass 88 . amended. 

(XXIX-2-8-'13), 279-:-80. 
D.S.G. <llaUways), 1973..74 (XXXI 

-23-8",73), 235-36. 
. Lacca<iive, Minicoy and Admindivi 

Islands (Alteration of Name) Bill. 
Consid. (XXXIX-30-7 -'13); SO. -08. 

Mysore State (Alteration of NfUlle) 
Con;;id. (XXIX-27-?-73), 289-
91. 

SlU;a SINGH, PROF.: 
Correction of answer to S.Q. No. 

'368 dt. 20-8-73. ro: demarcation 
ot milk shed area forD. M. S . 
(XXXI-3·9-73), 19-20. 

SaETTY, SHRI K. K. : 
Kysore State (A"-eration of Name) 

Bill: 
Consid. (XXIX-27-7-7!), 295-96. 

SRlNDE, SHill ANNASAHEB P.: 
Acute shortage of foodgrains in 

Kerala (sq (XXXI-5-9-73), :3a~ 
SS. 

Food riots in Indore an .I Bhopal 
(St.) < XXXI-3 1_8.73) , 223-.25. 

Food situation in West BengaJ 
(XXIX-3-8-73), 270. 

Deteriorating ratiOning . conditions 
in Kerala CHAR Dis.) (XXXI-
27.8.73>, 363-68 . 

Government's decision to reduce the 
quantum of allo~t Of .. wheat to 
UP and ollier States (St.) 
(XXXI-5-9-7S).37';S8. 

Natio.naJ Co-operative Development 
Corporation (Amendment) Bill: 
ConSid. (XXIX-28-7-73), 295-96, 

328-36.- ' 

Motion to pass (XXIX-26_'l-?3), 
338. 
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SHINDE, SHRI ANNASAHEB P.-
Contd. 'I 

Principlejl of parity between the 
prices of manufaetureJ,'articles I 
and agricultural p\"oduct!\ (HAH 
Dis.) (XXIX-1-8-73), 332-39. 

Proposal to convert Indidn Council 
of Agricultural Research into a 
Department of the Ministry of 
Agriculture (CA) (XXIX-I·8-
73), 206-07. 

SHIVNATH SINGH, SHRI : 
Code of Criminal Procedure Bill: 

Consid. Cl. (Xxx!'-30_8-73), 
'264-344: (XXXI-l..f-73l, 55· 

56, 90.91, 167. 
Constitution (Amendment) BiIl-

withdrawn (Amtndment of 
seventh schedule) Bv Shri S. C. 
Samanta: 
Motion to refer to S. C. (XXIX-
27-7-73),343-45,349. 

Customs, Gold (Control) and Cen-
tral ExciseI' and Salt (Amend. 
ment) Bill: , 
Motion to pass as amended 

(XXIX-I-8.73), 305, 309. 
Development of 'Nuclear Weapons 

for Defence of the Country (HAH 
Dis.) (XXXI-24_8.73), 381-82. 

Principles of parity between the 
prices of manufactured articles 
and agricultural products (HAH) 
Dis. (XXIX-1-8~73), 331.32. 

Report of the Third Central Pay 
Commission (Dis.) (XXX-16.8. 
73). 339-46. 

SHIVAPPA, SHRI N.: 
Additional Funds for Famine hit 

States during Fourth Plan 
(XXX-8-8-73), ,7-8. 

Agreement with USSR for equip. 
ment for Oil Exploration in India 
(XXIX-31_7-73), 181. 

Anti Sea Erosion Programme in 
Fifth Plan (XXIX-31-7·73), 118. 

Bill on Flow of Foreign Money 
(XXXI-29-8.73), 91. 

Derailment of Passenger Train, bet. 
ween Malhargarh "and Harkiakhal 
stations (Weitern Railway) 
(XXIX-31-?73), 167. 

SHIVAPPA, SHRI' N,-Contd. 

Expenditure on ManpoweJ.· and 
Employment Units in States 
(XXX-8-8-73), 13i; 

Formula adopted for' increasing 
prices of Petroleum PJ"od!-,cts 
(}(X]){--31.7-73). 167. 

Functioning of Cross Bar Exchanges 
in DIillhi (XXX-8~8-'13). 155-56. 

InclUSion of Public Sector Industries 
in 'Fifth Plan (XXIX-l_8-'3). 
10--14. 

Manufacture of Francis Tw:bin<! 
Runner Castings (XXXI-29·8-
73). 155. 

New products developed by,Bharat 
Electronics Limited (XXIX-2-8. 
73), 82..83. 

North Eastern Council Meeting at 
Shillong <XXXI-29-8.73i, 66. 

Plan for storage of power i{)r Emer-
gencies (XXIX-3L7.73). 166':67. 

ProductiQn by Heavy, Electricals 
Ltd. of transformer with alumini-
um tubing in place of copper tub-
ing (XXX.;....16.8.73), 93-94. 

Production of, equipment by, Bharat 
Earth Movers Limited (XXX-16_ 
8-73), 93.94-

Recovery of Telephone ArreaI S 
(XXX-8.8-73>, 154. 

RepreseRtation to Bangla4esh at 
Non-Aligned Natioris Conference 
to be held i'n Algiers (XXIX-2-
8-73>, 134.35. 

Retention of certain Minist~rial Ap. 
POintees of 1937-38 upto 60 years 
in Government Service (XXXI-
29~8-,73). 153. 

Betting up of C~ent Plant by big 
Business Houses (XXIX-1.8-73). 
113. 

~tting up of Field Gun Factory for 
self· Reliance (XXIX-2_3-73). 
135.36; 

Utilisation of Natural Resources 
(XXXI....;.29-8_'13). 155. 



SHUKLA, SHRI B. F.-Contd. 
Adulteration of food articles 

<XXXI-29·8.73), 125. 
Allotment of IIlDd for coaatruction 

of houses by Harijans in U.P. 
(XXIX-25..7.73), 53.54. 

Appointment of Judges of High 
Courts and Supreme Court 
(XXIX-M-7.73), 194. 

Attests of P.A.C. Personnel in U.P. 
(XXIX~-7.73), 158. 
Article entitled "Implementing 
Science" (XXXI-;--29.8.73), 12.6. 

Assistance to be provided to Afgha-
nistan in the ftelda of music and 
ftlm making (XXIX-1·8-73), 82.. 
83. 

Automic Trunk Dialing systerr. in 
Diatriot Bahraich (UP) (XXIX-· 
25.7.73), 159. 

Cbeatin, of unemployed persons 
throop fake advertisementl 
(XXXI-29.8.73), 125. 

ExJR!ndilure on Delegations sent 
abroad (XXIX-3.B·73), 120. 

Feasibility Report of Jalkundu 
Power Projects Over River Rapti 
in Nepal territory (XXIX-24-7-
73), 192. 

Industrial Estate Chittaura Block, 
Bahraich (XXIX-25-7-73). 160. 

Investigations into the fire acci-
dent in the collectorate bUilding 
of Bahraich, U. (XXIX-lB-7S), 
1-4. 

Lead Banks functiOning in District 
of Behraich (XXIX-:US3), 119-
20. 

Loans advanced to agriculturists of 
TJP for purchaae of Fertlliser, and 
Tractors (XXX-20-8-'I3), 89.'10. 

Loans from Department Of IndUL 
tries, uP (XXX-22.8-73), '11·72. 

News item entitled "India's Science 
Potential under.utilized" (xxx-
22-8-73), JU5. 

News Item Order Packs Pro1It for 
Big Drug Makers appearing in 
Hindustan Times <XXXI-27.B. 
'13), nl. -----

SHUKLA, SHRI B. R.-Contd. 

Number of mills enpged in the 
DlaDufacture Of coarSe cloth at 
CQlltrolled price (XXX-IO:'6-73), 
69.70. . 

Outetanding amount of Entertaia· 
ment.tax in uP (XXX-17.8.73), 
52. 

Pilot Proj'ecta in Apiculture in 
Bahraich (U.P.) (XXIX-3Q..7.73), 
'15. 

Preparation of Xatha in Sahraich 
District (uP) (XXX-6-8.73), 75. 

Progress of Hinduatan Shipyard in 
disarray (XXXI-2'1".8.73), 39. 

Proposal to increase price of wheat 
for coming year (XXX-20.8.73), 
4. 

Purchase of Electricity Produced in 
Karna1i Project in Nepal (XXIX-
24..7.73), 100. 

Receipt of revenue from land deve· 
lopment taxes in Uttar Pradesh 
(XXXI-27.8_'I3), '15. 

Rehabilitation of PAC personnel of 
UP whose services were terminat. 
'ed for participation in revolt 
(XXXI-29.B.73), 124. 

Rules governing distribution of 
tractors prcJduced in Hindustan 
Tractors Ltd. (XXXI-3D-S·73), 
71. 

Setting up of a Bus Depot at Bah. 
raich (XXX-6.8-73), 75. 

Settin~ u~ of an Agency to check 
adulteration in Kerosene Oil and 
Petroleum (XXIX-31.7.73), 94. 

Shortage of cement in U.P. (XXIX-
1.8..;73), 64..66. 

Starting of Govm,une.nt Hl&her Sec_ 
ondary Schooli in . rural areas of 
Bahraich district (XXX-13·8.73), 
73.'1f. 

Sub.Divisional Offtcen Of P.C.S.! 
Non.P.C.S.Cadre working in "U.P. 
(XXJX-l.L'I3), 81-82. 

Takinl~over of Medical @Ueg'e, 
Lueknow (XXlX-30~.7·13), 208. 

Technical Organisation under th~ 
Control of 1IIin1stry of Works and 
Housing (XXXJ-27.8·73), 115. 



SHUKLA, SHRI B. F.-Contd. 

Total availability/requiremeata 01 
Air Craft by Indian Airlines and 
Air India (XXX!-24-1I-'I3), 215. 

Train Services run by T. A. Units 
in ~orthell6t Frontier Railway in 
June, 1973 (XXIX-24-7-73), 194. 

Vasectomy ~ration of PerSODl 
belonging to Foreign oomtries 
(XXIX~0-7-73), 207. 

Debates 
Code of Criminal Procedure Bill: 
Consid. cl (XXXI-1-9-73), 59-50, 

75, 7B, 168..69, 1110--92; (XXXI-
3-9-73), 43, 62-63, 183. 

Customs, Gold (Control) B!ld' Cen-
tral EzcUe. and Salt (AmeDd-
ment) Bill: 
Motion to p8.I8 as amended 

(XXIX-I-8..73), 288, 302; 
(XXIX-2_B-73), 295-97. 

D.S.G. (General) 1973-74 (XXX-
13-B-73), 284--86. 

Indian Railways (Amendment) Bill: 
Consid. cL (XXXI-29-B-73), 284-
8B. 

Uttar Pradesh State Lellislature 
(Delegation of Powers) BiU: 
Consid. (XXX-20-B-73), 303-

05. 
SHUKLA, SHRI VIDYA CHARAN: 
Development of Nuclear Weapons 

for Defence of the country (HAH 
Dis.) (XXXI-24-B-73), 383-S8. 

Explosion in Ammunition Factory, 
Kirkee (St) (JCXX,..-13-8-73), 
239--41. 

SIDDAYYA, SHRI S. M..: 
Allepd cases of diac:riminaiion to 

SC/ST Oftlcers in Advisory Cadre 
(XXXI-27-1I-73), 83. 

Prescription of lower standarcls of 
qualifications and qualitving stan_ 
dards in the case of S.C. and S.T. 
by NationaUsed Banks (XXXI-
24-8-73), 60. 

Procedure for Recruitm"ellt of Sche-
duled Caste and Scheduled Tribe 
candidates against l\eservecJ Seats 
(XXX-29-8-73), S'1. 

SIDDAYYA, SRRI S. lI4.--contd. 
Recruitment of Persons b"elon&:1n1 to 

Scheduled Cllltes and Scheduled 
Tribes in Public Sector UDdertak-
in,s (XXX!-24-8-7S), 59. 

Servliee safeguards for S.C. and 
S.T (XXX-22-S-73), 46~7. 

Debates 
Collltitution (.~dm.ent) Bill-

Negatived. (Substitution of article 
335) by Shri C. T. Dhandapani 
consid. (XXIX-27_7-73), 303-05. 

l/IyBore State (Alteration of -Name) 
Bill: 
Consid. (XXIX-27-7-73), 296-97. 

UntoUchability (Offences) Amend-
ment and Miscellaneous Provision 
BU1: 

Extension of time for presentation 
of Report of J. C. (XXIX-24-7-

73), 248-47. 

SIDHESHWAR. PRASAD, SHRI: 
Companies producing scooters and 

mopeds (St.) (XXXI-5-9-73), 
40-4l. 

SINGH, SHRI D. N.: 
Coal M'me Owners who raised OVeI 

Rs. 30 lakhs as share capital 
(XXX-16-1I-73), 171. 

Grant of exemption from payment 
of Excise Duty to PVC Films "etc. 
produced by process other than 
extrusion (XXX-17-8-73), 173. 

Owners of coal mines with subs.."Tib_ 
ed capital of more than 60 lakha 
(XXX--16-1I-73>. 171-72. 

Repr8leotetion from an Industrial 
Undertaking in Dhanbad Diatrict 
for the non_supply of power by 
DVC (XXXI--26-S_'13), 64. 

SINGH, SHRI VISHWANATH PRA-
TAP: 
Atomic Energy Department' .. Propo_ 

sals for Fifth Plan (XXIX-25-7-
73), 149-50. 

Canada's hesitation in cooperatin, 
with India in Atomic Energy 
Field (XXIX-25-7-73), 149. ------------- ---- -_._------



SINGH. SHRI VlSHWANATH 
pa.,.TAP--contd. 

: Clearance of power generating sehe_ 
. , ,hlea by Central Water.and Power 

Commission (XXIX.-.24-7_'l3l,200. 
Coordination between '.Department 

of Space and the Ministry ot 
Communicatio~ for Satellite T.V. 
Br.oadeaats eXXXI-29-8-73), 9S. 

. , Criteria ·for supply of Medicine to 
CGRS (XXIX-23-7-73), 129. 

'Demands of labourers engaged in 
FOOd Handling at the depots' of 

I, F-CUXXX-13~~l-73), 217-18 .. 
Designing of Reactors (XXX...;.:s-S. 

73), 99_100. 
D<!w!opment of H.F. 24 and Gnat. by 

. H.A.L, (XXX~1~8-74), 15. 
Expansion of Bharat Opthalmic 

Glass Limited Durgapur (XXL~
,1-8-"13), .29. 

Failure of Kharif Crop in Allahabad, 
U.P. (XXXI-27-S':'73), 146. 

Foder situatl'l1l in Uttar PradeSh 
(XXXI-'-27 .. 8-73), 147. 

Gap in the Production and Demand 
of Fertilisers bY 1975-79 (XXlX--
31-'1·73). 130-31. 

I'D-crease in production of Rocket 
i'ropellants to Attain self-Sumei_ 
ency (XXXI-29-8-73), 148. 

Indo-UK. Talks on setting up a 
Satellit<! over India (XXX-22-S-

. 73), 189. 
Infra-red viewing' device or Vijay-

anta Tanka (XXIX-26~7-73). 174. 
InSpection of switch )'8rds near 

Tarapur and the Power Receiving 
stations at Navaari, Gujarat by a 

'Team ofElcperts (XXiX':";;'25":7-
73), 148: 

InteMive Dairy and Animal ltUB-
bandry schem'es in Uttar Pradesh 

, (XXXI-e27'-1l-73), 147. 
·Losses suffered by Heavy EngUteer_ 

,.ing. 'Cot:poration. Ranchi (XXX-
9.8-73), 3S-39. '.' '. 

Marine Resource. Commission 
(XXX-22_B-73), 190. 
~ "for additional uPP'adial, and 

purlthatiOQ plants' tor Rajasthan 

SINGH, SHRI VISHWANATB 
PRAT AP-Contd. 

Atomic Power Project and Mad'lias 
,Atomic Power Project (XXX-8 • 
8,.73), 31-32. 

Pak Military's Border A.;:tivitiea 
,(XX'rX-21i-7-73), 1'3. 

,Pay scales of Defen~ SerYices. om-, 
. cera .and lAS Offtcers (XXIX-2-
8::;73), 173·74 . 

Performance of Air Force Base Re-
pair Depots (XXIX--2-8.73), 174. 

Pe.rJormance d Vehicles F~ct(Jrie~ 
.'( XXIX-2-B-73) ,173. 

Pum to put satellite 
(XXX-8.S.73), 4. 

in space 

Presentation of a NiDe-Point Plan 
by India at Commonwealth Prime 
Minister" COnference (XXXI-
30-8-73), 144-45. 

Production of Steel in:ftv-e :Major 
Steel Plants during Janua1'1·JlSDe 
197:3 IXXX-S-8,73), 81i~S8, 

P.i<Jd\olctiQll of Uranium of Nuclear 
Fuel Graae (XXX-8-8.'13), 98-
99. 

Progress made in eradicaUon . of 
s1ums and re-dlwe'opment (.r Old 
Delhi (XXX-13-S.73), 218. 

Proposal to increase price oC wbeat 
for coming vear (XXX-20-S.73), 6; ,. . . 

RedeSigning of Nuclear Reactors 'to 
suit the country's'capabilities 
OCXX-8-S.73), 100. 

Rehabilitation of ex.s!!rvicamm in 
Andaman and Nicobar Islands and 
Arunachal Pradesh CXXX--9-B-
73), 13. 

Removal of Bottlenecks in tbe At~ 
mle Energy Proj~duriDgFlftb 
Plan. (XXIX-1-8-73),IHI. 

Rural Electrification acheme. fOl' 
Allahabad District (XXXI-ZS-8-
'13),' 10-12. . 

Satellite Laun~h Vebicle(X;XXt-
29..8-73), 149 . 

Second Campus of Delhi University 
(XXIX-23~7.73), 129. 

Shorta&'e I){ MlU)power for Atomic 
Pl)wer Programme .durin,g ruth 
Plan eXXX--8.8.78>. 97";D8, 



SINGH, SHRI VISHWANTH 
PRATAP-contd. 
SUt Deposits on the Bed of Eutl'rn 

Kosi Canal (XXIX-U-7-73), ]51. 

Smoke emitted by Buses and Motor 
vehicles playing in Delhi (XXX-
13-9-73), 10-11. 

Space Department's proposals for 
Fifth Plan (XXIX-25-7-73), 150. 

Statement made by Defence Minis-
ter in London Re. Use of American 
alld British Anna to Iran against 
I~a ()(XJ[-I6-8-73>, 111-12 

Statement made by Rear Admiral 
K. L. Kulkarni Re. Recruits for 
Eastern Naval Command (XXX-
16-8-73), 111-12. 

Steps to ensure that Executive Pilots 
give more time to flight Trainil'lg 
(XXIX-27-7-73>, 171-72. 

Steps to protest Historical Monu-
ments and Archaeological sites 
from Unplanned Growth (XXX-
2(}"8-73), 75-76. 

Studies for Developing Synchro-
mous StatelUte Launch Clpability 
(XXXI-29-8-73), 147. 

Supply of Foodgrains, Edible on 
and Ferliliser from Canada 
(XXIX-23-7-73), 130. 

Supply of TU-I8 Aircraft by China 
to Pakistan (XXIX-26-'i-73), 95. 

Test Fire of 3000 Kg. liquid Rocket 
(XXXI-29-8-'13), 148. 

Testing of FOOd Samples in Delhi 
(XXIX-23-7-73), 127. 

Tourist from Australia and Japan 
(XXIX-27-7-73), 172. 

SINHA; SHRI C. 14.: 

Coverage of Non-Teaching stalf of 
Universities under Industrial Di.-
putes Act (XXlX-2-8-73>, 17. 

D.G. (Orissa) 19'13.74 (XXIX-28-
7-73), 237--40. 

SINHA, SHRI DHARAM BIR: 

Alleged Printing of Posters by 
D.A.V.P. for Delhi University 
students union Elections (St.) 
(XXXI--31-B-73), 2115. 

Non-circulation of Answers to two 
Questions to Press Correspondents 
(Q.P.) (XXXI-4-9~73), 33-34. 

RePOrted thirty per cent cut in 
newsprint quota (C.A.) CXXIX-
25-7-73), 210--13, 217-19, 224--
28,232-35. 

SINHA, SHRI NAWAL KISHORE: 

Accumulation of Urea in Cochin 
Division (XXXl-28-B-'13), 89. 

Adoption of Agency system in 
N.S.I.C. (XXIX-1-8-73l, 101-02. 

Amount of Uninvested Money lying 
in suspense in the deposit Accounf.a 
of L.I.C. (XXIX--3-B-73), 10-11. 

Arrest of Managing Dirl!(.-tor of 
Worldway Travel Agency for 
Allegedly Cheating Uganda AsiaDl! 
(XXIX--3-8-73), 129-30. 

B.C.G. Vaccination Programme on 
National Level (XXIX-23-7-73). 
131. 

Black marketing in wheal: Bran, 
(XXX-20-8-73), 137-38. 

C.B.I. Report on Undocumented col-
lection of Money by Fertilizer Cor-

Debates poration (XXIX-24-'i-'13l, 62. 

Flood situation in the country (Ilia.) Circulation of Inferior Quality and 
(XXXI-28-B-73), 334-36. out-dated Drugs in Market 

Free legal aid to the Poor Bill: (XXIX-23-7-73), 133. 
Int. eXXIX-27-7-73), 302. Committee on New Capital of A$sam 

Leprosy Control and Rehahilitation(XXXI-29-8-73). 175. 
of L~s Bill: Correspondence CoursesatUnivl:. 
Int. (XXXI-24-8-73), 309-10. sity level (XXX-20·8,-73), 13~-

Utilisation of Land Adjoininr Rail- 36. 
way Track Bill: Death due to.") Drought. in Bihar 

---!nt. (XXXI_24-8_73)~ . ...:3=0II:._..:t:.:O. _____ .:..::(X:::XX~~20_~~8-_73...:).,;...' _1_36_-_3'1_. __ 
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- ..... ----. -----.----.--------.. _--------
SINHA, SHRI NAWAL KISHORE-
Con1.d. 

Defects in Cross-Bar Telephone Ex-
chaftge(XXIX'-25-7-'13), 145-46. 

Delegation of more Powers to Mem-
bers of Board of Direct taxes for 
writing off Afrears of Income-tax 
(XXIX-3-8-73), 204. 

. DevelOpment of Backward Districts 
or Gujarat (XXIX-25-7-'r3), 2"-

Employment Generating Potential 
in Manganese Industry (XXXJ-
23-B-73), 123. 

Examination of the Repon of the 
Task Force on Agrarian Belations 
(XXIX-25-7-'13), 143-44. 

,Fair reresentatiDn to Minorities and 
Harijans in Railway Jobs (XXIX 
-24-7-73), 15-31. 

Increase of seats in existing Medit'a1 
colleges and Beds in Hospitals in 
Bihar (XXX-13-B-73), 101-D2. 

Infiltration of Pakistan Ar-nts in 
Jainmu and Kashmir (XXIX-
1-8-73), 62-63. 

Irreguiar supply of wheat to flour 
mills in Bombay (XXX-20-B-73), 
134-35. 

Krishi Mandis (XXX-6-8-73), 13. 
Looting and Molestation of Women 

passengers travelling by Morada-
bad-Aligarh Passenger Train 
(Northern Railway) (XXlX-31-
7-73), 95-96. 

Matka Gambling in the Capital 
(XXIX-I-B-73), 41-U. 

'Messllge from Algerian President 
inviting Indian Prime Minister to 
Non-Aligned Nations' Conference 
to be held in Algiers (XXIX,.....2-
8-73), 130-31. 

Modern ':Track Structures on Indian 
RailWaY (XXX-7-8-73), 202. 

Movement·of Food grain Traftlc for 
First Three months of Current 
P'inanei8I Year (XX!X-31-7-73) 
120-21. ' 

News-items Hospitals must help 
end DUrie-running racket a1llJea-
redin BU~ OtXIX~7-73), 
150. ---------------

SINHA, SHRI NAW AL KISHOR&-
contd. 

Newl items regarding allegations 
by Fertilize,r corporation against 
foreign Business Lobbies (XXIX 
-24-7-73), 83. ' 

News-item Rural Health Sch~e
a Non-Starter' appearing in the 
Times at India (XXX-13-B-7S), 
94-95. 

Non Deposit of !:sIS Coatribution 
by Employees (XXXI-3D-8-73), 
158-59. 

Opening of shops for sale of eon-
troned cloth in Rural and UrbeD 
Areas (XXXI-3i-8-73), 123-24 ... 

Population project in U.P. and 
Mysore (XXIX-30-7-73), 151. 

PriCe of non-Ferrous Metals in 
World Market soaring high 
rXXXI-3O-B-73), 20. 

Process Developed by Regional Re-
search Laboratory, Hyderabad tor 
manufacture of Carbon from rice 
Husk (XXIX-25-7-73), 146. 

Propess on Oil Refinery at Mathura 
(XXIX-24-7-73), 5'1. 

Proposal to construct sports' stadium 
in Muzaffarpur (Bihar) (XXX-
13-8-'13), 103. 

Pr.oposa}. to Recosnise National De-
fence 'Academy by Jawabar Lat 
Nehru University (XXIX--2-B-
73), 130. 

Proposal to set up a rum council 
(XXIX-I-8-73), 150. 

Purchase of Tea Estates owned by-
Foreign Interests during 1970-72 
.(XXIX-27-7-73), 95-97. 

Racket for resale of used Tietets on 
Kanpur-Agra Railway SeetlOD 
(XXIX-24-7-73), 81. 

RecommendatiOn of the Committee 
, appoirited by Government to 10 
into the question of Communal 
Riots in Sadar Bazar, Delhi 
(XXXI-29-8-73). 172. 

RemuneTative l)riee for' SUlllarcan~ 
tn Growers (XXX-13-B-73). 38-
37. 



SINHA, SHRI N. K.-c:ontd.. 
Beorpnisation of management set 

up of Public Sector heavy indus-
try units (XXIX-2-8-'13), 60. 

. Report of Sugar Industry Enquiry 
Commission (XXIX-23-7-73> , 
135. 

Representations of the Ministry of 
AgricultUre on Board of Directors 
of Public and Joint Sector Under-
takln&1 (XXlX-23-7-'73), 1:'6. 

Research scholarships by U.G.C. 
(XXX-13-8-73), 103-04. 

Role of Anand Margie in PAc Re-
volt in U.P. (XXIX-25-7-73), 147. 

Routes on which services have been 
suspended by Indian Airlines dur-
ing the last three yea~s (XXXI-
31-8-73>, 124-211, 

Sallnkla sylltetn Prevalent in RanIta 
and Bamdaria Blocks of Garwa 
Sub-DiviSion in Palamau District, 
Bihar (XXIX-1-8-73), 102-03. 

Screening of various Departments 
of U.P. Government (XXXI-
29-8-73), 174. 

Separate pools for oftices and vari-
O\la Departments of the Govern-
ment of India (XXX-6-B-73), 
216-17, 

Shortage in high speed diesel oil at 
D.T.C. Depot Shahdara (XXIX-
30-1-73), 149. 

Tickets for Republic Day Paratte 
(XXI,X-26-7-73), 180-81. 

Transhipment of Indian Goods 
through a Land Bridge betweell 
Suez and Alexandria (XXX-6-8. 
73), 71-'12. 

U.G.C. Plans far startJng New Uni-
versities (XXIX-%3-7-73), 39-
41. 

Unauthorised export of Indian anti-
ques during 1973-74 (XXIX-I-B-
73), 73. 

Unauthorised Teaching·· Instttuti()RS 
in Delhi in NUrsery murre (XXIX 
-30-7-73), 150. 

Debates 
Certain charges against a . Central 

Minister in the Report of Esti-

SINHA, SHRI N. K.-contd,. 

mates ·Committee of Bihar Assem-
bly (XXXI-27-8-73), 210. 

National Co-operative Development 
Corporation (Amendment) .BUl: 
Consid. (XXIX-26-7-731, 297-
302. 

Presidential and vice-Presidential 
Elections (Amendme:t!lt) Bill: 

Extension of time for presentation 
of Report of J.C. (XXIX-2II-'1-
73), 21. 

Proclamation in relation to Uttar 
Pradesh (Res.) (XXX-7-8-73), 
324, 326;27. 

Report of the Third Central Pay 
Commission (Dis.) (XXX-18-S-
73), 308-14. 

Reported spurt in the activitielJ of 
Naga Hostiles in Manipur (CA) 
(XXIX-3-B-73), 227-29. 

SINHA, SHRl R. K: 

Alleged involvement of Richard Win 
Horrocks in sabotaging certain 
vital equipment in Kidarpore 
Docks (XXIX-I-B-75), 62. 

Alleged Subversive Activities by 
Peder Burl~gh of U.S. Consulate 
General of Calcutta (XXIX-2-B-
73), 69-70. 

Allegedly Faulty Workin!: of Cleat"-
ing Departments of Nationalised 
Banks (XXX-17-B-73), B3. 

Allocation made to Uttar Pradesh 
for providing jobs to educated 
unemployed (XXX-8-8-73), 78-
'10. 

AllotJnent of Funds for Flood Relief 
in Faridabad Division of U.P. 
(XXx,...;.10-8-73), 118. 

Amount of Bank Deposita procured 
and l~s sanctioned by Nationa-
lised Banks from Faridabad Div1r 
sian (XXX-I0-8-73), 198-98. 

Amount spent On Projects in Fai7.fa-
bad DivisiOn of U.P. by Social 
Welfare Department (XXX-6-8-
73), 101. 



NAME INDEX 

SINHA, sHRIR. K.-contd. 
Attest of President OfU.P. State 

Employees Joint Council (XXX-
8-8-'13), 190, 

Attaching three bogies to Dehradun 
"kpressat FaizabBd (XXIX-24-

7-73), 56. 
Branches of Nationalised Banks 

Opened in Urban and Rural Areas 
(XXIX-3-8-73), 45-48. 

Business procured by LIC from 
Faizabad Division and loana ad-
vanced to Industrialists, small 
and big farmers, house building 
societies aDd other small Entre-
preneurs (XXX-I0-8-73), 195-
96. 

Cause fOr Student Unrest in U.P. 
(XXX-13-8-73), 136-37. 

~lls for Backward and Hill Areas 
(XXIX-25-7-73), 187. 

Committee constituted to ensure 
prompt implementation ot Re-
commendations by COUl-ts and 
Committees of Inquiry on Air 
Crashes (XXXI-24-8-73), 14'~ 

Committee to study the J econtmen-
dations of Bhagwati Commlttl'e 
(XXXI-29-8-73), 39. 

Composition of the Committee set 
up to work out Export Strategy 
for Fifth Plan (~-17-8-73). 
84-85. 

Constitution of a Common Recnllt-
ment Agency for Nationalised 
Banks (XXX-I0-7-73), 23-29 

Construction of stadium in Faizabad 
District of U.P. (XXIX-23-7-73), 
'16. 

Co-operative Milk Dairy Scheme or 
Dry Milk Powder Scheme' for 
Faizabad (U.P.) (XXIK-28-7-73), 
76-77 

Cut in the size ot fifth Plan for U.P. 
CXXlX---1-8-73}, 14-18. 

Decision on Disposal of P.L. 480 
Fund!- (XXX-17-8-73), 83-84. 

DecHDe in Productivity of ,High 
Yielding varieties of seeds 
(XXXI-27-8-73), 183. 

------_ ....... _--
SINHA, SHRI R. K.-contd. 

Development of Tourist in A70cihya 
during Fifth Plan (XXIX-27-'i-
'13-, 220-21. 

Display Of typed Lists of Reserva-
tion for nI class Railway Travel-
lers (XXX-7-B-73), 108. 

Distribution of Basic consumer 
goods through government agen-
cies (XXIX-30-7-73), 31. 

District Plans in U.P. (XXIX-~-
7-13), 187-188. 

Eastern U.P. Industries CorporatioD 
(XXXI-29-8-73), 183. 

Estab1ishment of National Economic 
Intelligence Agency (XXIX-I-I-
'13), 91. 

Entry in Daily Chart of Arrival of 
Goods Wagons and supply Posi-
tion at MajOr Stations (XXX-
7-8-73), 107. 

Fourth Centenary Celebration of 
Ram Charit Manas {XXX-13-S-
73), 1M. 

G~ant of pension to Freedom 
Fighters from Faizabad District 
U.P. (XXXI-29-8-73), 185. 

Imposition of Rent Control in Delh1 
on Houses whose costs have been 
realised by landlords (XXIX~ 
SO-'l-73), 107. 

Inability of U.P. State Electricity 
Board to disburse salary to iti 
Employees in time (XXIX-31-7-
73), 197. 

Increasing the speed of Sarju Ex-
press (XXlX-24-7-'13), 56. 

India losing Irish 're:. Market 
(XX:;I-24-8-73). 144. 

Infiltration of Pakistani Agents in 
Jammu and Ka'3hmir (XXIX-
1-8-78), 62-63. 

Invenstigation into tbe Lathi-charge 
by police on Sunni MUSlim pro-
ceasion in Faizabad, U.P. (XXX--
11..'8-73). 188-89. 

Issue of Industrial Licence;; for Cer. 
tain Industries for Backward. 
Areas Alorie (XXlX-l~8-'13), 91-
92. 



--.--~------------
siNHA, SHRI R. K.-contd. 

. Lady. School Teachers in Uttar 
' .. Pract..h (XXX-6-8-73). 100-101. 
Loan paid by Nationalised Banks to 

consumers, peasants, Artisans and 
small industrialists in Faizabad 
Division of U.P. (XXIX-2'1-7-
73), 219-20. 

Memo fOr Revision of Pay E'tc_ by 
Employees of M.M.T.C. (XXIX-
3-8-73), 58-59. . 

New. Medical colleges in backward 
areas (XXIX-30-7-'lS), 106. 

News Item "Family Planning Plan 
in for Major Slashina" Appearing 
in the Indian Express (XXX-1a-
8-73), 137. 

Opening of shops in Rural and 
backard areas for the sale of con-
trolled cloth (XXXI-'-'-31-8-'13). 
187-88. 

Opening of the Branches of Sisi in 
Backward Areas of UP. (XXXI-
29-8-73), 185. 

Plan to provide employment to edu-
cated unemployed in Rural .Areas. 
(XXX-8-8-73), 80-81. 

Policy of Mining of Manganese Ore 
for purpose of export. (XXIX-
2-8-'13), 175-76. 

Progress in setting up an Agricul-
tural University at Faizabad 
(UP) (XXIX-23-7-73), 75-76. 

Progress in work on National High 
way No. 28. (XXIX-23-7-73), 
77-78. 

Progress on Oil Refinery at Ma-
thura (XXIX-24-7-73), 57. 

Proposal for running an expresa 
train from Baraum to Delhi 
(XXIX-24-'-73), 1-3. 

Proposal to appoint an AIR Cor. 
respondent in Faizabad, UP 
(XXXI-29-8-73), 185. 

Rationing on the Housing space in 
Metropolitan Cities. (XXX-
6-8-'13), 99. 

Reservation of Seats in Public 
Schbola for StUdents ~longing 

SINHA, SHRI R. K.-contd . 

to Scheduled Castes and Sche-
duled Tribes (XXX-13-8-73), 
135-36. 

Reservation quota for Dehradun 
Express and Sealdah Express 
Trains from Faizabad Station. 
(XXIX-31-7-'I3), 196-97. 

Sanction of Tube-Wells, Lift irri-
gation scheme in Drought-
affected Districts of U.P. (XXX-
13-8-73), 65-l66. 

Sanctioning Of Interim Relief to 
Government employees 118 a re. 
suIt of rise in price index 
(XXXI-31-8-73), 188. 

Sarda Sahayak Pariyojana (XXIX-
24-7-73), 57. 

Service conditions for employees CIt 
Central Government employees 
consumer Cooperative Society, 
New Delht (XXlX-25-7-73), 
183-89. 

Setting up of a Thermal Power 
Station at Faizabad in U. P. 
(XXX-7-8-73), 107. 

Setting up of Unit of Modern Ba-
keries in Faizabad Division of 
UP. (XXX-6-8-74), 100. 

Shifting of Licences issued lor 
Backward Areas to Developed 
Areas. (XXXI-29-8-'I3), 184. 

Shortage of Cement in Faizabad. 
(UP) (XXX-8-8-73), 189-90. 

Slow Disbursement of IFe loans in 
UP. (XXXI-24-8-73), 145. 

Small scale industries in eastern 
U.P. (XXIX-25-7-73), 189-~ 

Telephone Advisory Board for Fai-
zabad. (XXIX--2S-7-73), 191. 

Transhipment of Indian Goods 
throu3h a Land Bridge between 
Suez ·and Alexandria (XXX-
6-8-73), 71-72. 

Treatment of Thakar Vasudha 
Singh ot Faizaba!d Disttlict .. 
Political Sufterer. (XXX-
22-8-73), 71. 

U.G.C. Plans for starting New Ural-
versities. (XXIX-23-7-'13), 39· 
41. 



SINHA, Smtl R. K.-Contd. 
Debates 

Abnormal rise in prices of essen-
tial commodities (Adj.14.) 
(XXlX-23-7-73), 311-1'7. 

Flood situation in the country 
(Dis.) XXXI-28-8-73), 326-3l. 

Question of Privilege (XXLX~ 
1-&.73), 226. 

~rted large scale adulteration 
of foodstulf in Delhi (CA) 
(XXIX-31-7-73), 2OB-11. 

SIVASWAMY, SHRI M. S. 

B.C.G. Vaccination Programme on 
Nationa! Level. (XXIX-23-7-73). 
131. 

Co~struction of Milk Booths in 
D.LZ. Area, New Delhi (XXXI-
27-8-73), 64. 

creation of Dew jobs by Nationalis-
ed Banks (~I-31-B-73), 157. 

CurbS .imPOsed on Travel between 
Bangladesh alld. India. (XXXI-
30-B-73), 122-23. 

Deaths due to fOOd poisoning in the 
, country (XXXI-27-B-73), 98. 

Defective Construction of Low In .. 
come Group DDA Flats in Ashok 
Niketan (Nariana), Delhi 
(XXXI-27-B-73), 65. 

Education of Railwaymen's Child-
ren on All India basis. (XXXI-
28-8-73), 56. 

Enquiry into allegedly slapping at 
an Indian Airlines employee by 
a V. I. P. on 1st August, 1973 
(XXXI-31-8-.73), 157. 

Excess charges by Auto Rickshaw 
Drivers in Delhi (XXXI-27-B-
73), 99. 

Expansion of Steel PlaDts during 
Current Year. (XXXI-30-8-'13l, 
80. 

Increue ~ Price of Cars manniac-
\qred in India (XXIX-28-7-73), 
38. 

Indo-Soviet Agreement on EJr,pan· 
sion Of the Indian Drugs and 
Pharmaceuticals l:..imited 
(XXIX-24-'1-73), 147. . . 

SIVASWAMY, SHRII M. S.-Coiltd. 

~d Grabbing by Delhi A~ 
tration Oftk:ial. (XXXl ..... a.o73). 
lit. 

Moti Nagar CGBS Dispensary 
(XXXI-27-8-73), iii. 

New Major Ports. (XXIX-23-7-73), 
1'15. 

P.O.Ws sent to Pakistan in July 
1973 dCXIX-U;;7-73), 43-44. 

Planning· Minister's visit to Roma-
nia. (XXIX-2-B-73), 88~68. 

Postal facility to Newspaper •. 
(XXlX-25-7 -73), .t8. 

~posa1 from a Film in UK to make 
film on Gandhlji. (XXXI-
29-8-73), 221 .. 

Prosecution of a correspondent of 
an English Daily under oftlcial 
Secrets Act. (XXIX-25-7-73), 
47. 

Provision of greater variety and 
entertainment by AIR. (XXIX-
25-7-73), 45-48. 

Reorganisation of the Oil and Na-
tural Gas Commisison (XXIX-
24-7-73), 15B. 

Sanitation in iDIZ area near Mandir 
Marg, New Delhi. (XXIX-
23-'1-'13), 73-74. 

Scheme for Training Of Service 
Oftleers in Small Industry. 
(XXXI-30-B-73), 8-10. 

Shortage of Rice in Tamil Nadu. 
(XXIX-23-7-73), 74. 

Visaklmpainam Naval Base 
(XXIX-2B-7-73), 83. 

Debate. 

Agricultural Refinance coiporation 
(Amendment BUl) eonaid. 
(XXX..:..10-8-73), 222-25.· 

Current strike situation in Railways 
(Dis.) (XXX-.-III-B-73). 3811-7l.. 

SOHAN LAL, SHRI T.: 

Adion taken againlt. persons ar-
rested in Delhi for lDlullUnl. 
(XXXI-24-B-'73), 21. 

----------~----



NAME INDEX 
--------------- --- - ---

SOKHI SARDAR SWARAN SINGH: 

Accident in Rourkela steel Plant 
(XXXI-23-8-73) ,53-54. 

Mishap in the Open Hearth Furnace 
ot Rourkela Steel Plant on 18th 
July, 1973. (XXX-16-1l-73), 45-
4-6. 

Mode of distribution of scraps and 
. defectives among units of small 
scale sector and S.R.M.A. (XXXI 
-23-8-73), 54-55. 

ResJkjnsibility of Poor Production 
of Rourkela Stt'el Pl.mt (XXX-
16-8-73), 46. 

SOLANKI, SHRI PRA VIN SINH: 

Misuse of Steel quota by industrial 
units in Delhi Region (XXX-
9-8-73), 181. 

Setting up of Heavy Industries in 
Gujarat during 4th and 5th Plans 
(XXX-9-S-73), IS0-81. 

SOLANKiI, SHlU SOMCHAND: -

Amount of Foreign Loans. (XXX-
10-8-73), 101-03. 

Development Of BackWard Districts 
of Guj.arat. (XXIX-25-7-73), 24. 

Fresh Investment in Coal Industry. 
(XXIX-27-7-73), 51. 

Gratuity scheme in Coal Mines. 
(XXIX-2-8-73), 62. 

Running of De-luxe or Fast Trains 
between Delhi and Ahmedabad 
on Metre Gauge' Line (XXX-
7-8-73), 202-03. 

Flood situation in the country (Dis) 
(XXXI-3-9-'13), 161-62. 

SOMASUNDARAM, SHRI S. D.: 

Fluctuations in_ Nation.al Income. 
(XXX-22-B-73), 91. 

Increase in Exports during 1972-
73. (XXX-:-10-8-73), 145-46. 

India's Foreign Exchange ReserveS. 
(XXX-17-S-73), 180-SI. 

Debates 
D. G. (Andhra Pradesh) 1973-74-

(XXIX-24-7 -73), 363--66. 
D. G. (Orissa) 1973-74 (XXIX-

28-7-73), 252-55. 

SOMA SUNDARAM, SHRI S. D.-
Contd. 
National Cooperative Development 

(Amendment) Bill: 
Consid. (XXIX-26-7-73), 326-
28. 

STEPHEN, SHRI C. M.: 

Arrangement to handle labour port-
folio in Indian Mission at Geneva 
(XXIX-2-1l-73), 189. 

Completion of Idikki Power Pro-
ject. (XXIX-31-7-73), 10. 

Goverage of Non-teaching ataft' of 
Universities under Industrial 
Disputes Act. (XXIX-2-S-'73), 
17. 

Crisis in Aralam State Farm, Keralil 
(XXXI-30-8-73), 35. 

Filling of vacancy in Bonus Review 
Committee. (XXIX-2-8-73), 191). 

Approach to the Fifth Plan. (M) 
(XXXI-5-9-73), 120-29. 

Code of Criminal Procedure Bill: 
(XXXI-30-8-73 > , 266-6'1. 
consid. c1. (XXXI-1-9-73), 99. 

Current Strike situation in Rail-
ways (Dis.) (XXX-6~73), 355 
-60. 

Customs. Gold (Control) and Cent-
ral Excises and salt - (Amend-
ment) Bill: 

Motion to pass as amended (XXIX 
8-8-73), 292. 29~ (XXIX-2-8-73), 
260-62, 290--92. 

Disruption of Railway services due 
to abSenteeism by Loco running 
staff (A.M.) (XXIX-3-8-73), 
253-55. 

Laccadive. Minicoy and Amindivi 
Islands (Alteration of Name) 
Bill: coMid. (XXIX-30-7-7S), 
319-20. 

Payment of Bonus (Amendment) 
Bi1I: 
Consid. (XXXI-29-8-73). 33Z-86. 

Proclamation in relation to Uttar 
Pradesh (Res') (XXX-7-B-73), 
33S. 
Recruitment of Minorities for jobs 
on the Railways (Dis.) (XXIX-
31-7-73), 270--76. 
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STEPHEN, SHRI C. M.-Contd. SWAMINATHAN, SHRI R. V.: 

Report of the Third Central Pay 
Commission (Dis.) (XXX-
18-8-73), 290-94. 

SlJBRAMANIAM, SHRI C.: 

Failure of Government to lay on 
Ute Table Reports of the Tarift 
Commission (XXIX-27-7-73), 
(under Rule 377) 264-66. 

Monopoly of El4IIHMV in Grama-
phone Record (St.) (XXXI-
30-9-73), 23-29. 

SUDARSANAM, SHRI 114.: 
D. G. (Andhra Pradesh) 1973-74. 

(XXIX-25-7-73), 247-49. 
SURENDRA PAL SINGH, SHRI: 

Talks in Rawalpindi on Indo-Ban-
gladesh Joint Declaration (St.) 
(XXIX-2-S-73), 233-35. 

SURYANARAYAN, SHRI K. 
Cooperative Sugar Factory in Ma-

har3Shtra and Andhra Pradesh. 
(XXX-20-8-73), 100. 

Cms in Aralam State Farm: 
Kerala (XXXl-30-8-73), 37. 

Educational Institutions Managed 
by Sri Chintalapati Rapirajh 
Dbarama Samstha (XXXl-
27-8-73), 104. 

PolitiC.1!.l stalemate in Andhra Pra-
desh. (XXIX-25-7-73), 4. 

Agricultural Refinance corporation 
(Amendment Bill) consid. 
(XXX-Io-8-73), 247-48. 

Constitution (Amendment) Bill-· 
Negatived~ . 

(Substitution of article 335) by 
5hri C. T. Dhandapani consid. 
(XXIX-27-7-73), 305-06. 

'Continuance of Proclamation in res-
pect of Andhra Pradesh (Res. ) 
eXXX-16-8-73), 231-35. 
(XXX-17-8-73), 233-38. 

D • G. (Andhra Pradesh) 1973-74 
(XXIX-24-7-73), 217-23. 

National Co-operatiVe Developnt-mt 
Corporation (Amendment) Bill: 
Consid. (XXIX-26-7-73), 318-
21. 

Agreement between !India andU.S.A. 
for supply 01 Bicycles (XXX-
17-8-73), 188-89. 

Alleged inefficiency in CBI (XXXI 
-29-8-73), 157. 

Allegedly Erratic Working of Ins-
trument landing system at Delhi 
AirPOrt on 15th July, 1973 (XXX 
-10-S·73), 107--68. 

Annual General Meeting of Indo-
German Cbamber of Commerce 
held in Bombay (XXX-17-S-73), 
159. 

Appointlm!Jlt 01 Committee to en-
sure ,prompt implementation of 
Recommendations made by Court 
and Oommittee 01 Inquiry OD 
Air Crashes (XXX-IO-8-'13), 
102-03. 

Bi-Iateral Talks with Pakistan on 
Pak b'll'elifUgli\s (XXXI-30-8-
73), 76. 

Certain states declined to parti_ 
cipate in the Indian Medical and 
Health Services (XXX-22-8-73), 
65-66. 

Censoring of Films CXXX--8-8-
73), 96. 

Change in smalJ farm management 
(J(X){--20-8-73), 14'1. . 

Conference of Chainnan of State 
Electricity Boards CXXIX-31-7-
73), 180. 

Conference of State Ministers 01 
Irrigation aRd Power at Kodai-
kanal (XXIX--31-7-73), 108-11. 

Conference on Role of agriculture 
Cooperative Marketing SocieUes 
(XXX-6-8-73), UI4-69. 

Curtailment in Government ex-
penditUre at Central and State 
levels CXXIX-27-7-73), 107"{)S. 

Delayed Bights due to false Alarm 
about Planting of a bomb in an 
Alrc!raft at Palam Airport on sOt!! 
July, 1&73 (XXXI-24-8-73), 208. 



SWAMINATHAN, R. v.: Contd. SWAMINATIIAN, R. V.: Contd. 
Demand of Asian Productivity Or-

ganisation Re. Survey on Econo-
my of Foodgrains Distribution 
(XXIX-23-7-73), 217. 

Directives to the states from 
Centre to stop works under 
Drought-prone area Programme 
in States (XXXI-27-S-73), S3. 

Discussions between Japanese and 
Indian Experts in Tok}'o in June 
on Economic and Po1itical Poli-
cies (XXX-22-S-73), 74. 

Discussion with Friendly countries 
on Economic cO-Gperation in Fifth 
Plan (XXIX-25-7-73), 182-83. 

Discussion with Sri Lank~' Repre-
sentatives regarding Indian 
Ocean (XXIX-26-7-7S), 51. 

Disposal of confiscated goods by 
Sale in shops at Internatiollal 
Airports (XXXI-24-S-73), 20S. 

Easy loan facility for Agro-service 
Centres from Nationalised Bank 
(XXIX-3()..7-73), ISO. 

Effect of Goal shortage on Thermal 
Power 'Station (XXIX-31-'1-73), 
179-80. 

Elimination of Middlemen in Coir 
Industry (XXIX-l-B-73), 47-4S. 

Encounters between Pay Mujahids 
and B.S.F. Petrol in Rajasthan 
village (XXIX-l-S-73), 61. 

Evaluation of Text BOoks (XXIX 
-30-7-'13), 128. 

Expansion of Bharat Heavy Plates 
and VeliBels Projects (XXIX-
2-S-73), 85-S6. 

Expansion of capacity of -car units 
(XXIX-2-S-7S), 86-S7. 

Experiments for Artificial Rain 
(XXIX-3-S-73), 14-65. 

Export of Cotton TfttUes to Den-
mark and Ireland (XXXI-3l-S. 
73), 168. 

Fertiliser programme for Fi!lh 
Plan and Views Of p1annmg 
CommissiOn on the PropoaaIs 
(XXXI-28-B-73), 94. 

--~-~----

Financial Assistance from World 
Bank for Farm Projects (XXXI 
-31-8-73), 175-76. 

Fiscal incentives for 
Oriented Industrial 
(XXX-10-S-73), 155-56. 

Labour 
Growth 

Follow up ActiOn on Termination 
Of Foreign Collaboration and 
Equity participation in Indian 
Telephone Industries (XXX-22-
8-73), 76. 

Food distribution through village 
service societies and primary 
marketing societie!J (XXX-
6-S-73>, 163-64. 

FOOd Subsidy (XXIX-30-7-73), 84. 
Foreign Aid offered by Japan 

(J(XJ{-17-S-73l, 94. 
Function of Government Manage« 

Textile Mills Association (XXX-
8-8-73), 141-42. 

Hartal by Leather Traders in 
South India (XXX-17-B-73), 51-
52. . j t 

Higher Profit Margin of 1501 me-
dium and a Large Public Limited 
Comp;mies than GIJlall companies 
(XXX-7-8-73), 207-08. 

Houaes for the Poor in Tamil Nadu 
(XXX--6-S-73). 170-71. 

I.C.A.R. as a wing Of Ministry of 
Agriculture (XXX-20-8-73), 
164-65. 

Impact of Summer groundnut crop 
on shortage and price of ground-
nut and groundnut oil (XXIX-
23-7-73), 215. 

Import of Fertilisers from USA 
and west Germany to make up 
the shortfall (XXX-20-8-7S), 
213-14. 

Impt'rt of Fedtiliser in bulk instead 
of bags and saving Of Foreign 
Exchange (XXIX-30-7-'13), 129. 

Import of Foodgrains during IIriS 
(XXIX-23-7-73), 52-53. 

In accuracy in All India Higher 
Secondary ExaminatiOn result 
(1973), (XXIX-23-7-73), 146. 



SWAMINATHAN, R. v.: Contd. 
Inclusion of ClaUSe stipulating 

Royahy payable for Fote1iD Col-
laboration Agreement for· USe of 
Patent Rights (XXIX-25-7~73), 

54-55. 

Increase in price of Crude oil 
agreed to by Western Oil Com-
panies (XXIX-24-7-73), 128. 

:Indian help to Sri Lanka to deve-
lop her Mica Industry (XXX-
.9-8-73), 60. 

~ndianisatiOl1 Of Manaaement 
Studies for Development of 
Management Problem (XXXI-
31-8-7S), 41-42. 

Indo-USSR talks in Moscow for 
Indian Industrial Development 
(XXX-9-8-73), 82. 

international Firms Approached 
for Oil Exploration in India 
(XXIX-24-7-7S), 122. 

Irrigat.kln Schemes Undertaken 
under Drought-Prone Area Deve-
lopment Programme ,OCXX .... lS-
8-73), 67-68. 

Issue of Licence for manUfacture 
Of Caustic soda (XXX-7-8-7S), 
88. 

LeVy of cess for research in In-
dustrial· Units (XXIX-1-8-7S), 

147. 

Loss to Railways dUe to striJte of 
Loco Staff in May, 1973 (XXIX 
:M.7-73), 134. 

Manpower units in States (XXIX 
-25-7-7S), 194-95. 

Memorandum to Prime Minister 
regarding problems of Class 
Foreign Service Officers (XXXI-
30-8-7S), 86-87. 

Kini Sleel Plants in private sector 
in Andhta and West Bengal 
<XXX--9 .. 8-73), 14S-49. 

Names of countries from which 
Steel Is to be imported (XXX-
16"-S"13), 8--13. 

National· Plant to Guarantee jobs 
CXXOC-28-7-7S), 193-96. 

SWAMlNATHAN, R. V.: Coritd. 
News Item captioned how remote. 

sensing can impi'ove flrm . pro-
duction, (XXX-13-8-73), liO-U.. 

News Item Orded Packs proftt for 
Big ·Drug Makers' Appearing in 
Hind11Stan Times (XXXI-27-S-
73), 151. 

News item 'Organic Manure 'needed 
to Enrich Soil with CarbOn' 
(XXX-I3-8~73), 109-110. 

News Report CaptIoned 'Wagon 
Shortage Hits Coal Delivery' 
(XXIV-24-7-73), 133. 

Nuclear Testa carried out by some 
big countries (XXXI-.23-B-73). 
105-06. 

P.O.W. killed in Allahabad Camp 
(XXXI-30-8-'13), 79. 

Pilots suspended by Indian Airlines 
Management (XXIX-2'1-7-73). 
47. 

Plan for BalanCed use of Ferti-
lizers (XXX.:...t3-8-73), 68-70. 

P:an for shortage of . power for 
Emergencies (XXIX--3VI-73), 
HI6-67. 

Plant to Boost Jute Output during 
Fifth Plan Period (XXXI-31-S-
73), 32-33. 

Planned and integrated Domestica-
tion of Plants Animals Soil and 
Water (XXX':"'20-8-73): 212-13. 

PositiOn of India in World in Air 
Security (XXX-IO-S-73), IDS. 

Power Generation Target for 5th 
Plan (XXIX-31-7-'13), 30-31. 

Press Reports 
readi'28SS to 
againat .India 
19-20. 

regarding Iran's 
help ·Pakistan 

(XXlX-28-'1-73). 

Prime :Minister's visit abroad 
during May-June, 1973 (XXIX-
28-7-73), 153-M. 

Propaganda &gain8t food given to 
P.O.Ws (XXIX-26-7-73:), 163. 

Project Report for Salem Sieel 
Plant (XXIX-2-S-73), 140. 

Reduction in Prices of Ntl'oleum 
Products which affect poor 

people (XXlX~24-7-'1I). 13%; ... 



SWAMINATHAN, R. v.: Contd. 
Refund of Excise Duty to Nepal 

(XXXI-SI-B-73), 69. 
Relieving oleongestion 'in other 

Ports due to' setting up of New 
Major Porta (XXIX-30-P13), 
127. 

'Remittances bY: Foreign companies' 
(~-31-B-7S), lSO-S4. 

Reorganisaticm of Non-coking 'coal 
mines by Coal Mines Authority 
(>CKJJt-2-B-7S), 141. 

RePOrt of BritWt Leather· ExpQrt 
on Leather Exports from India 
(XXIX-3-B .. 7S), B8. 

Report of Experts Committee on 
RisingcolJl;s of Irrigation ,·PrOjects 
(XXIX-31-7-7S), 106. 

Report of UNO expert on Develop-
ment of Indian National Scienti-
fic DocumentatioR Centre as a 
Coordinating National Informa-
tion ,Centre (XXIX-1-8-73). 3S· 
34. 

Sanction of Industrial Loan by 
World Bank aDd International 
DevelOpment Association (XXIX 
-3-8-73), 71-72. 

Scheme for Training of Service 
Offlcers in Small Scale Industry 
(XXXI-30-8-73). &---:10. 

Scheme to populariae modern 
meth<Xi5 of Foodgrains stores 
(XXIX'::"'SO-'1 .. !13), 130. 

Seeking of permission by Batik of 
Baroda from RBI to trade in 
leather Goods (X~-7-73),. 
159-60. 

Setting up of Cement Plant in 
Andhra Pradesh and Tamil Nadu 
(XXX-22-8-73). 93. 

Setting up of New Organisation 
WagonS India Ltd. (XXX-16-8 
73). 54-

setting . up of Small industries 
Ma:rketing Corporation (XXXI-

29-8-73), 76. 
Seventh' Annual Conference of 

Chairmen of State Electricity 
Boards.jn·New Delhi (XXJX-24-
7-73), 116. 

SWAMINATHAN, R. V.: Contd. 
Short supply of High Yielding 

seeds and its elfect on Khari1f 
Programme (DX-6-B-73), 171-
72. 

Shortage of Tractor (XXXI-27·a· 
73), 137. 

Simplification of Procedure for 
granting ImPOrt Replenishment 
Licences (XXXI-24-8-73>, 65. 

Soil Conservation scheme durin~ 
Fifth Plan (XXX-6':'S-'13), 18t-
70. 

Spill-over Projects in the Industrial 
Sector during Fifth Plan (XXX"':'" 

22-B-73), 3B-39. 
Steel Plants hit by Coal Shortage 

and Power cut (XXIX-26-7.73), 
161. 

Steps for Improvement in the Func_ 
tioning Of I.C.M.R. (XXX-1S-8-
73), 146-47. 

Step, to ensure against Recurrence 
Of Power crisis in Tamil Nad\! 
(XXX-7-B-73), 205-06. 

Steps to ensure strict standards of 
training for pilots (XXIX-27-7-
73), 1U. 

StePs to ensure strict standards of 
Watches (XXX~8-'13). 1D. 

Suggestions by working 
Ports for better Port 
during Fifth Plan 
27-B-73), 1511. 

group on 
facilities 
(XXXI-

Supply and movement Of Coal 
(XXXI-30-B-73), 7B-79. 

Supply of Newsprint to India by 
USA and other foreign countries 
(XXXI~8-73), 156. 

Supply of Wagons to Railways by 
the Six Wagon manufacturing 
units (XXX-7-8-'1S>, 203--08. 

Surrender or Equity shares by 
Burmah Oil Company (XXIX~ 
24-7-73), 116. 

Taking over of ESSO (XXIX~·'1-
73), 134. 

Total capital' basis of' Coal Kinea 
Authority Ltd. (XXX-IS-B-'13). 
63. 



SWAMINATHAN, R. v.: Contd. 
Tour of Europe by India's Export 

Promotion COuncU to promote 
Export of Chemicals.and Allied 
Products (XXIX-2VL73), 48. 

Trade Agreement with African 
countries on Annual Basi6 
(XXX-IO-8-73), 103.M. 

U X's Inability to supply wheat to 
India (XXIX--23-7-73), 218. 

U.S. Award for the Madraa Re-
fineries Limited (XXX-7-B-'13), 
204-05. 

Uniform Power Tariff in Rural 
Areas (XXIX-M-7·73), 132. 

Views of Director-General, lABI re-
,arding linking of Agricultural 
Development with AIrO-Indus-
tries (XXIX-23-7-73), 218. 

Views of Economists in regard to 
High Prices (XXX-lO_S_73). 54-
55. 

Visit by a Delegation from Italy 
during July, 1973 (XXXI--23-a-
73), 808-07. 

Working Group on cooperation on 
outlay to Strengthen cOoperative 
sector during :Fifth Plan (XXXI 
-2'1-8-'13), 150. 

Debates 

Netaji National Academy Bill by 
Shri Samar Guha conaid. (XXX 
-10-8-'13). 295-97. 

SWAJ4Y, SHRI SIDRAMESHWAR: 

MylOre State (Alteration of) name 
Bill consid. (XXIX-30-7-73). 
286-67. 

SWARAN SINGH, SHRI: 

Agreement between Government 
of India and Pakistan signed on 
28th August. 1973 (St.) (XXIX-
2I1-S-73), 378-415. 

Reported inStructions to Netaji 
lDqniryConnniSBi:ln not to seek 
any help from Taiwan (CA) 
(XXXI--.23-S-73), 174-92. 

T 

TEWARI, SHRI SHANKAR: 

Code of Criminal Procedure Bill: 
Consid. Cl. (XXXI-30-8-'13), 267. 

TIWARI, SHRI CHANDRA BHAL 
MANI: 

Communication facilities to major 
Indian airportA (XXIX-27-7_73), 142_ 

43. 
Constitution ')1 an Independent Au-

thority for distribution on Yam 
(XXXI-3.JL75), 2M. 

Conversion uf. Barabanki-Muzaftar-
pur Metre Gauge Line into Broad 
Gauge (XXIX-24..'1_73), 188. 

Cut in size of fifth Plan for UP 
XXIX-I-B-73), 16. 

Decisions taken by Governmen' on 
the recommendations ot Third Pay 
Commission (XXIX-27_7_73), 15-
21. 

Eligibility of Stenographers Grad~ 
II of Central Secretlirlat to sit in 
Limited· d'epartmental section om-
cera competitive examination 
(XXIX-I-B_'13), 67_88. 

Expansion of Bajaj Auto Ltd. and 
Automobile Products of India 
Ltd (XXIX-28-'1_73), 50. 

Functioning 01 LIe scheme of 'Term 
Insurance' in Ministries (XXXI-
31-8-'13), 204..05. 

Irricated Area in Sugar Factory 
Zones in U. P. and Maharashtra 
(XXIX-30-7_'13), 83. 

Irrigation of 
Mahrashtra 
185. 

Land in U. P. and 
(XXIX-24-'1-73>, 

Issue of All Boute ConC'elsion P881C8 
to Students belonging to correa-
pondence Course in Delhi (XXXI 
-a7.8-'13), 125. 

Loss of Man_Hours and MonetaTy 
Lore to Railways from 1st· Janu-
ary to 30th June. 1973 due to 
Strikes etc. (XXIX'-M-'1_71), 

185. 
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TIWARI. SHRI CHANDRA BHAL 
MAN!: contd. 

Losses due to Strikes in Public Sec. 
tors Undertakink (XXIX-27.7. 
73), 65-66. 

Proposal to study welfare fund 
scheme of Border security Forc.! 
for operation elesewhere while 
examining third Pay commission'. 
recommendations (XXIX-l.B. 

- 73), 68. 

Rackets ill Production, Distribution 
and export of Steel (XXX-16.B-
73), 164. 

Revision of existing policy for allot. 
ment Of Government ,"ccommo. 
dation (XXIX-23-7-73), 184. 

Retrenchment of Employees as a 
result of introduction of "Desk 
Oftlcers System" in the Central 
Secretariat (XXIX-25.7.73) ,147-
4B. 

SchQJle to award Contracts to 
Qualiiied Unemployed Persons 
(XXIX-31·7-73), 182. 

Stoppage of overtime allowance in 
respect of employees working in 
nationalised banks and LIC in the 
light of recommendatios of Third 
Pay Commission (XXXI-31.8. 
73), 205-06. 

Stoppage of Overtime Allowance to 
Employees working in Indian Air-

lines and Air India (XXIX-27.7_ 
73), 143-44. 

Streamlining of T A Units in view 
Of growing tendency among rail-
way employees to resort (XXIX-
24..7.73), lilt. 

Debates 

D. S. G. (General), 1973-74, (XXX-
13-B.73), 306-$. 

TIW MY, SHRI D. N.: 
Action taken against persons arrest-

ed in Delhi for smuggling (XXXI 
-24-B.73), 19 

Allotment of un-:-developed plots in 
Chittaranjan Park.. New Delhi 
(XXX-U.73), 22: 

TIWARI, SHRI D. N.: Contd: 

Ban on Import of Tractor. (XXXI-
27-8-73), 4-7. 

Deterioration in Punctuality of 
Trains (XXXI-2B_8.73), 23-24. 

Development of Backward Distri::ts 
Of Guj'arat, (XXIX-25.7.73>, 25. 

EfTorts made to maximise coal pro-
duction and streamline its distrl-
bution (XXlX-26-7-73). 7. 

Extensoin of period for receipt of 
Applications for Grant of Pcn5ion 
to Freedom Fighters (XXX~-8-
73), 18. 

Petitions for Grant of pension to 
Freedom fighters (XXX-22_S-73), 
23-3l. 

Reports about H.M.T. Watches be-
coming rusty in a year (XXX-
16-8.73), 132-33. 

Supply of Water and Electricity to 
coaches of various Mail/Expresl 
Trains (XXIX-31-7_73), 3. 

Code of Criminal Procedure Blll: 
Coru;id. cl. (XXXI-3-9-73), 183. 
Customs, Gold (Control) and Cen-
tral Excises and Salt (Amend. 
ment) Bill: 

Motion to paSs as amend~ 
(XXIX-2-B-73), 267. 

D. S. G. (Railways) 1973_74 (XXXI 
-23.8-73), 252-5B. 

Flood situation in the country (Di&.) 
(XXXI-3-9.73), 142--44. 

Foreign Exchange RegulatiOn Bill: 
Consid. as reported by J. C. 

(XXXI-27-8_73), 272-78. 
Indian Railways (Amendment) Bill 

consid. (XXX-6_8-73), 320-23, 
(XXX-7_8-73), 247-52, 287-89. 

Recruitment of Minorities for job 
on -the Railways (Dis.) (XXIX-
31.7-73), 249. 

TOMBI SINGH, SHRI N.: 

Abolition of System of Examination 
under universities and secondary 
Boards (XXX-20-8.'13), 106-7. 

Ad hoc Recognition and De_recog-
nition of schook in Manipur 
(XXXI-27.8-73), 86. 
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TOMBI SINGH, SHRI: contd: 
Additional Facilities to Ex-service_ 

men (XXXI-23_8-73). 169_70. 
Allegation of Corruption against 

former U.L.P. Ministry of Mani-
pur. (XXX-22.8-73), 191.-092. 

AlJK)unt of overdues for Repayment 
to Manipur State cooperative 
Bank (XXXI-27-8-73), 85. 

Appointm'ent of Hindi Teachers in 
Manipur under Centrally spon_ 
sored scheme (XXXI-27.B-'73), 
206. 

Arrangements by Manipur Govern-
ment for supply of Yarn at Cbea.. 
pest ralies to Manipur weavers 
(Bank (XXXlI-27-8-73), 85. 

Cancellation of training of two 
agricultural OfHcem in connection 
with paddy cultivation extension 
service in Japan (XXXI-27-8.73), 
1--4. 

Cem'!nt IndU5try in Manipur (XXX 
-22_8-'73), 1~95. 

College of Nursing, Delhi (XXX-
20-8.73), 105-6. 

Comprehensive Tourist Scheme for 
Tourist attractions in Manipur 
(XXXI-24.B-73), 114. 

Decentralisation of the performing 
and Entertainment Troups under 
Song and ]).rama Division (XXX 
-2.2_8-73), 193-94. 

Delay in the construction of TermL 
nal BUilding at Imphal Airport 
(XXXI-24-B-7S), 115. 

Employment for Educated youths 
in Manipur (XXX-22..B.73), 192. 

Existing Position of Heavy InduL 
tries in North-Eastern Areas 
(XXXI-23_8_73), 165-66. 

Inconvenience caused to students of 
SHU by Management of Boys 
Hostels (XXX-20-8_73), 109. 

Non-Payment of PensionelFacilities 
to the Widows of Jawans and 
Officers (XXXI-23..8.'13), 170. 

Request from UP Gc'lernment for 
special Assistanc>e fOr De\telopment 
of Tourism irl the State (XXXI-
24-8_73), 113. 

TOMBI SINGH, SHRI: contd. 

Requirement of N'urse Training 
Schools in the country (XXX-
20-8..'13), 108_09. 

Sale of Manipur HaDdloom Products 
in National end International 
Markets (XXXI-24-B-73), 61. 

Safeguards for Baclfivards commu-
nities in Competitions for IAS/ 
IPS and other All India Exami-
nations (XXXI-29_B-73), 1119. 

Unauthorised ~diture by ManL 
pur P.W.D. (XXX-20-8-73), 108. 

Upgrading of Junior High Schools in 
Manipur. without providing Addi. 
tional Staff (XXXI-27_8-73), M. 

Working of Telephones in Manipur 
(XXX-22-8_73), 192-93. 

Debates 

Continuance of Proclamatiuu 1'e: 
Manipur (Res.) (XXX-20~8-73), 
331-37. 

D. G. (Manipur) 1973_'14 (XXIX-
23-8-73), 287-94. 

D. S. G. (Manipur) 1973; 74 (XXXI 
-28..8_73), 295-99. 

Ttn.SIRAM, SHRI V. 

Continuance of Proclamation in res-
pect of Andhra Pradesh (Res.) 

<XXX-17-8.73), 28~8. 

U 

ULAGNAMBI, SHRI R. P.: 

Constitution (Amendment) Bill 
(Insertion at new article IS0A) 
Int. (XXIX-27.7"73), 291.98 • 

Disclosure of Assets of Members of 
Parliament Bill: 

. Int. (XXIX-27-7_73), 296. 

Reported atrocities on Harijans in 
varioul parts of the country (Dis.) 
(XXXI-23-B_73), 345-48. 

UNNIKRISHNAN, SHRI K. P. 

Achievement of target in procure.. 
ment of Wheat in each State 
(XXIX-23-'1_73), 43-44. 



---.- ------
UN~RISHNAN. K.P .-Contd. 

Crisis in AralBm State Farm KerBla 
(XXXI~O.8-73), 34.' , 

Expansion of foreign managed 
Automobile Tyre Industry (XXIX 
-1-8";73), 25. 

Loek-out in Indian Explosives LimL 
ted, Kanpur(XXX-16.8-73), 22_ 
23. 

Steps to bring out hoarded stock of 
wheat of Farmers (XXlX-23-7. 
73), 123. 

Submission of Report by Task Force 
01 Take over of Sick Tea G.1Irdens 
(XXIX-3·8_73),29. 

Visits Made by -Chairman of the 
S.B.I. to Pondicherry . (XXXI-
31-8.73), 21. 

Debates 

Laccadive, Minicoy and Amindivi 
Islands (Alteration of Nanie) 
BUl: 
Consid. (XXIX-30.7-73), 303-
117. 

v 
VAJPAYEE, SHRI ATA1.. BIHARI: 

Action taken against persons arrest-
ed in Delhi for smuggling (XXXI 
-24_8-73), 17. 

Alleged irregularities in Telephone 
Department, MO!erut (XXXI-
29.8-73), 215. 

Amendment to Cantonment Act 
(XXX-16-8_73), 126-27. 

Amount .given to News Agencies by 
Am for News (XXX-22..8-'i3) , 
120-22. 

.Assessment of Successes and Failu-
res of Simla Agreement (XXIX-
2_8-73), 131-32. 

Benefit to workers After NationslL 
sation of Distribution of Yarn 
(XXIX-3-8-'13), 141.42. 

Bringing of the Ashes of late Slid 
Rash behari Bose from Tokyo 
(XXXI-23-8-73), 

CGHS Doctors working on ad boo 
basis (XXX-6-8-'13). 183. 

575 ._------
VAJPAYEE SHRI ATAL BIHAm-

Contd. ' 
Communal Ineidentsin the country 

during 11m (XXIX-2It_7_73J, 
13Uiz. 
Communal Riots in Poons (XXX 
~-7-73), 133-34. 

Cut in size of Fifth Plan for UP 
(XXlX-1-8.73), 17_18. 

Decisions taken by Gove~ut OR 
the Recommendations of 'J.'hird 
Pay Commission (XXIX-27-7_ 
73). 15-21. 

Demand and supply of steel and 
Alloy Steel (XXX-16-.8-73), 125. 
Desirability of sending on AmbaSIIL 

dor to China (XXX-9-8·73), 30. 
Detention of Indian Film Actors a~ 

London Airport for their baing 
without "Work Certificates" 
(XXXI-30_E.73), 13. 

Economic HardBhips Faced h¥ Gov-
ernment/Non.Government Emp-
loyees in fixed Income group 
(XXIX-3_8-73), 142.43. 

Employment given in II E. C. 
Ranchi andBokaro Steel Plant 
(XXX-9-8-73), 6. 

Efforts made to maximise coal pro-
duction and streamline its distrL 
bution (XXIX-26.7-73), 6. 

Employment to Dependants of 
kil'ed/handicapped soldiers dur-
ing Indo·Pak War, 1971 (XXX-
9-8-73), 121·22. 

Expansion of Bharat 
Glass Limited, 
(XXIX 1.8-73), 30. 

Opthalmic 
Durgapur 

Facilities provided to the relatives 
of persons killed in Air Accidents 
Involving Planes of Indian Air-
lines and Air India (XXX-lO·S. 
73), 44-

Fair representation to Minorities and 
Harijans in Railway Jobs {XXIX 
-24-7-73), 20-31.-

-Fourth rise in prices of Crude oil 
allowed to foreign oil companiaa 
(XXXI-28.8.73), 38-39. 

Harijan tortured to death near 
Jevergi villlu~e. Gulbarga in Kar-
Jlataka (XXIX-1-8_73), 3. 

----------------



VAJPAYEE, 8HRI ATAL BIHARI-
Contd. 
Harijan women branded with hot 

iron rod in Barai villa,e, Bihar 
(XXX-22-B·73), 3-4; 6. 

Home Delivery of Milk by Delhi 
Milk Schem-e (XXX-20.B.7S), 
13-17. 

Hunger strike by British Passpor~ 

holders of Indian Origin at Palam 
(XXIX-2-8.73), 4, 5. 

Implementation of Land Reform 
Laws in different states (XXIX-
30.7-73),6--13. 

Increase in crimes in Delhi (XXXI 
-29.B.73), 30-42. 

Inferior quality of rations oIupplied 
at Fair Price Shops (XXIX-
23-7.73), 21M. 

tnvestigations into the Cracker ex· 
plosion on Irwin Road, New nen·j 
(XXIX-1-B.73), 137-39. 

Invesiigation into the fire accident 
iTt th~ Collectorate building of 
Bahraieh. U.P. (XX:IX-l.8-73), 3. 

Law and Order situation in UP 
(XXXI-29.8..73), 9·10. 

Pak Military's Border Activities 
CXXIX-26·7.73), 13. 

Pay scales of Soldiers-Oftic:ers of 
Defence Services (XXX..:....a.B.73). 
120. 

Payment of Bonus to Defence Em· 
ployees (XXIX-2-B.73), :U-22. 

Payinent of Royalty to Gramophone 
companies for playing their ·re-
cords in tb'e Radio Programmes 
(XXX-22.B.73), 1~23. 

Per capita ration given in States 
CXXIX-23.7·73), 2{)5. 

Prelence to persons from Bydera· 
bad Laboratory in appointment in 
Central Secretariat of Csm 
<XXXI-29.B·73), 214. 

Progress in Land Ceiling ·(XXlX-
23.7.73), 202. 

Proposal, to hand over recruitment 
in CSIR to UPSC or an indepen-
dCJ1t Technical Services commis. 
sion (XXXI-29.8·73), 212. 

VAJPAYEE, SHItI ATAL BlHAlU-
Contd, 
Pl'oPosal to increue price of wheat 

for coming year (XXX-20-8.73), 
3-12. 

Proposed Amendments to Election 
Laws (XXIX-31-7.73), 153, 

Provision of . Essential Consumer 
Goods at Low Pricell to ~ple 
living on Poverty line. in Rural 
Areas (XXIX-l.B-73), .3~3. 

Reasons for India's Negligible share 
in world trade (XXX-.10~8-73), 
5. 

Release price of Stainles& Steel 
Sheets imported ibrough MMTC 
(XXIX-27-7.73), 11, 1 •. 

Requirement of buses for, u-ansport 
in Delhi and the Buses out of 
Order (XXIX-30.7.73), 178. 

TUse in Prices of Ealential Commo-
dities (XXJX-27.7.73), 72-73. 

Scrap Steel lying in various stock 
yards (XXIX-2-B.73), U. 

Selection of Secretaries of various 
Department of Science and Tech-
nology (XXXI-29.8-73), 213. 

Strike by Electrical Engin'eers in 
U.P. (XXXI-24.B-73), 34-3&. 

Tbird Railway Terminus for Delhi 
XXIX-31.7.73), 154-55. 

Use of DIR against Hoarders and 
Black·marketeer, (XXJO-
29-B-73), 53-62. 

Visits made by Chairman of the 
S.B.I. to Pondicherry (XXXI-
31.8-73), 23. 

Water in Pong Dam. (XXIX-31_7-
73), 154. 

Yam. supplied to· Handloom and 
Powerloom in various states 
(XXIX-3.B-73), 143-4 •. 

Debatea 

Alleged assault on Member by 
Madhya Pradesh porice <lfllciala 
(Q{)P) (XXIX-=-r:B-73), 242; 

Alleged irregularities in fbcin, price 
.and distribution of yarn (Katter 
Rule 377) (XXIX-M--'1.73), 24'1-
52. 



VAJPAYEE, SFIRI AT'AL BUiARiI-
CenW. 
Alleged Suppressioll of, Civil Liber-

ties in Haryana alld West Bengal 
(XXIX-26_7_73), 197-98,. 2O:i, 
206-07. 

Atrocities committed on Harijan 
Women in Bihar (XXIX-30_'i-
73~, 217, 242, 245. 

Code of criminal Procedure' Bill: 
Consid; cl. (XXXI-L9-73), 6-7, 

56, (XXXl-3_9-73), 1BO-SI, 185, 
187. 

COnstitution (Ainendineftt) Bill 
(Amendinent of article 124): 
Consid. (XXXI-24-8-73'), 325-

3&. 

Constitution (Arrrendment) Bill-
Withdrawn (Amenifmeut of 
Seventh Schedule) By Shd S. C. 
Samanta 
Motion to refer to S. C. (XXlX-
2'1-'1_73), 33(-38. 

D.S.G. (Railways) 1973-74 (XXX-
22-8-73), 339--41, (XXXI-
23-8-73), aliI-IS. 

Demands of Delhi Teachers (XXXI 
--6_9-7~)~ 56. 

Disruption !If railway services due 
to absenteeism by loco running 
staff (A.M.) (XXIX-:L8-'13), 
231-13. 

Drought and Scarcity condi1licns in 
Bihar CXXIX-31-'1_'13), 225. 

Famine and drQUCht conditions in 
varioWiparts of the country (CA) 
(XXXIX-24-7.73), 208. 21fj~ 2207, 
234-39. 

Re. Incidents at Sbraddhan&nd 
College, Delhi (XXXI-24.8.73), 
256.57. 

Laccadive, Minieoy and Amindivi 
Islands (Alteration of Name) Bill: 
Consid. (XXIX-30-7-'l3), 298-

301. 
Motion to pass, as .amended 

(XXIX-30.7.'13), 328. 
Motion for Ad'Journment: 

{Violation of aSSurance on take· 
over of whole.sale trade in 
Rice) (XXXI-3.9.73), 4-7. 

POWer cdsis in Delhi (CAl lXXX-
1'1-8-73), 199-202. 

2697 L'1-37. 

VAJPAYEE, SimI ATAL BIHARoI--
Contd. 
Proclamation·. in relatioll~ to Uttar 

Pradesh (Res.) (XXJ{-.3-a.73), 
330-38. 

Proppsal to convert Indian CQWlcil 
of Agricultural Re$earch into a 
~l!artment of the Minis4'Y of 
Agriculture (CAl (X~pC-1-8_ 
73), 198--200, 20~7. 211. 

Question of Privilege (XJ.UX.,-l-8. 
73), 222-24, 229 •. 

R~tment of Minorities fqr. ~'Obs 
on the Railways (Dis.) (riIJ.c-
31-7.73), 247·48, 252, 290-98. 

Reduction of sentence awar~ for 
Contempt of House (XXIX-24-
7.73), 254-56. 

Refusal by Haryana Authorities to 
show certain do~uments to J!;1em.. 
bers of Parliament (XXX-22-8-
73), 233.34, 239-40. 

Report of th'e Third Cel;l.~al Pay 
Commission (Dis.) CXXX-I6-B-
7:n, 211&-308. 

Reported atrocities on Harijans in 
various parts of the country (Dis.) 
(XXXI-23.S.'lS), 306-14. 

R~ported inlltruclions to Netaji in-
quiry Commission not to seek nny 
help from Taiwan (CA) (XXXJ-
23-8..73), 185.-187. 

Beported large scale adulteration of 
foodstuff in Delhi (CA) <XXlX-
31.7·73), 212, 214. 

Strike by government employees in 
Rajasthan (XXX-8.8-73), 260.-
77. 

TaJ,q in Raw.alpindi OR lado.,.Ban_ 
gla.desh Joint DeclaratiQn (St.) 
(XXIX-2;.8-73), 236. 

Use of Tear Gas on Demonstratlons 
in Delhi (XXIX-30-'f-'13), 246, 
448~4". 

VEKARIA, SImI: 
Action Taken to increase production 

of steel tXXIX-.2-8-'13),4'id9. 

Arrest of Smugglers in Baurashtra 
(XXIX-3_8.73), 152-53. 

Chinese Activities in Jn4iilI\ OceaD 
(XXtt':"'2.8-73), 98.99. 



NAMB INDU· 

~asmu: ~~~naY-. ------~u~~~==~~~-----VEKARIA, SHJtI: Contd. 

Complaint against Air tndia Agente through nationalised Banks {XXIX 
ID Latin American Countries -2'7-7.73), 130.31. 
(XXXI-31-8.'73), 125. Location of Polytechnics on Agri-

Cultural Delegations sent to Latin culture (XXX-fL8..73), 90. 
American countries (XXXI-2'l-8-73), 161. LoBS Caused by theft of copper 

])em d of G . f d wire (XXXI-29-B-73), 71. 
an UJarat or fun s to 

m'eet severe drought (XXX-l 3_ Manufacture of scooter in Public 
9.73), 30-31. sector (XXIX- 2-8.73>, 98. 

Demand of Gujarat State for hard Manufacture of twin 'engined Tur-
coke and steam CO&] during 1973_ boprop Aircraft (XXDC-

·74 (XXX-9.8-73), 76. 2-B-73), 73. 
Development of Backward Districts Medium of Instructions in central 

of Gujarat (XXIX-25.7-73), 21- Schools in Guj'arat (XXXJ-2'7.B-
211. . 73), 109. 

Development of Tourism during 
Fifth Plan (XXIX-25-'7-73) 63· 
M. ' 

DistribUtion of imPOrted steel (XXX 
-9.B-73), 1B7. 

EducatiOnal Delegations sent abroad 
(XXX-20_8-73),161. 

Electri1ication of villages in Gu~arat 
(XXX-7.B.73), 112-14. 

Export of Marine Produc:ta (XXIX-
2'1-7.73), 52-53. 

Export of Tea during 1971.72 and 
1972-73 (XXX-IO·B-'73), 34-36 

l!!xport of Woollen Cloth by diife. 
rent factories during last three 
yeara (XXXI-31.8-73), 182-83. 

!'in&lisation of Export 'by J .!t.D. 
Tata Committee appointed to re-
view the functioning of Civil 
Aviation Department (xxx.-. 
17.B-73), 79-BO. 

Gap between Total CapaCity and 
Actual Production of Steel during 
19'1L'12 and 19'12-73 (XXXI-
30-8..73), 109-10. 

ImIlO1't of Edible Oil during 1972 '13 
and 19'13·74 (XXX-6-B-73), 89~ 

Increase in Bank Rate 1w Reserve 
Bank of India (XXZX':"21-';' 73) 
U~ - , 

Indian . oft'er to rebuild Singha Dar_ 
bar In Nepal (XXX-16-S 73) 
151. - , 

Introduction of scheme to Aid Small 
Farmers Cooperative Soeiety 

Number of Tea Estates owned by 
Indians and Foreigners (XXX-
HI-8_'l3), 85-86. 

Production of B. C. Grade Alumi-
nium (XXX-9-8.'73), 187-88. 

Proposal to open Air India OfficeS' 
in Latin American countries 
(XXXI-31.8.'73), 125_26. 

Proposal to Start Air-taxi servi~ 
in the country (XXX-17.1l.73), 
23. 

Proposal to Restrict Expansion at 
Foreign Drug Firms (XXX-7.B-
73), 113-15. 

News Item Bombay T. V. Standard 
Falls further (XXIX-I.B-'l3), 
131-32. 

Recommendations made by W.H.O. 
regarding Marketing of .;ubitan-
dard Medicines (XXX-13-8.73), 
68. 

Reorganisation of Government 
Museums (XXX-'20·8.'13), 181. 

Beport of Committee set up to eX8-
mine the building eystem of Delhi 
TeJephones (XXIX-l-8.'13), llS. 

Report of Enquiry Commission Into 
the Affairs of National Institute 
of Designs, Ahmedabad (XXX-
22·8_73), li).-l4. 

Request from State Governments 
for take-over of trade in coar-
grains (XXIX-23.7.73), 45. 

Requirement and !lupplv of. cement 
to Gltiaral. ()OUX-l..8-73)-, '10. -------------



VEW ARIA. SHRI: cootd. 

Requirements of Fertilizers (XXIX 
-24-7~73), 157. 

RhinOs in the country and their 
. PrOtection (XXXI-27.8~73) •. 163. 
Scheme for compulsory outdoor 

Games in Educational Institutions 
(XXXI-27.8-73), 162. 

Self-sufficiency in Tractors (XXX-
8~8-73), 3·4..35. 

Setti~g up of more power plants in 
GUJarat (XXIX-24-7_73), 155. 

Shortage of Railway Wagons for 
Movement of Goods (XXX-7-B. 
73), lOS.06. 

Steps to check smuggling in. Gujarat 
(XXIX-3·8.73), 153.54. 

Study of paper industry to assess 
Requirements (XXX-8.8-73), 162. 

Suggestions made by the Committee 
on Distribution of Essential Com. 
modities and articles of mass COil. 
aumption (XXlX-25-7.73), 62. 

Supply of Wheat to Gujarat for the 
year 1973.74 (XXIX-3O-i.73), 35. 

Survey for Shamalaji·Modass.Kapa_ 
davanj ne\\' Railway line in Gu~a. 
rat (XXXI-28.8.73>, 170. 

Telephon'e ratio in India as com-
pared to South East Aaia (XXIX 
-25.7-73), 62..63. 

Wholesale Trade in Coarse Grair.s 
(XXX-6·8.73). 1-12. 

Debates 
Flood situation in the country (Dis.) 

(XXXI-3-9.73), 123.24. 

VENKATASUBBAlAH, SHRI P.: 

Assessment of Loss of Productions 
in Agric!Uture due to shortage of 
Power (XXIX-30.7.73), 62. 

Consideration of Wanchoo CoDl· 
mittee Report by Tribunal Ap-
pointed to go into the river w.ater 
dispu~. among Andhra Pradesh 
Mysore and Maharasbtra (XXIX 
--24-5.73), 103. 

Constl'uction of Vardarajaswamy 
Reservior Proj'ect in Andhra Pra-
desh (XXIX--31.7.73), 132..33. 

'19 
VENKATASUBBAIAH. SHRI P.: 

contd. 
Coordination between govemm\mt 

aDd voluntary Organisktions to~ 
wards social welfare (XXXI-
27.8.73), 194. 

Creation of a separate Minister of 
Oil exploration (XXX-7-B.73>. 
13. 

Cut in "Garibi Hatao" Plana (XXX 
-22.-8.73), 129·30. 

Decisions taken at 22nd Annual 
Conference Of Pacific Ar'!a Travel 
Association (XXX-10-B.73), 38-
39. 

Development of Family Planning 
Techniques (XXXI-27.8.73), 195. 

Discovery of Pre.Historic Picture 
Gallery near Bhopal (XXX-20-
8.73), 90-100. 

Enquiry into the Police Firings in 
Adoni, Tanali and· Cuddapah in 
Andhra Pradesh (XXIX-l.7·73), 
159-60. 

Exchange of Letters betWeen Mau. 
lana Bhasani and president Bhutto 
(XXX-16.8.73), 168-89. 

Execution of Srisailem Hydro.Elec· 
tl'ic Project in Andhra Pradesh 
(XXIX-3L7.73), 133. 

Fifth Plan for Andhra Pradesh 
(XXIX-l.8-73), 159. 

Filling up of Vacancies of Gazetted 
and N"oo·Gazetted Officers Retir. 
ing during 1973 and 1974 (XXXI-
29.8-73>, 239. 

HM'}:"s plan to make Plants for 
manufacturing Bulbs (XXXI-
23.8-73), 60-61. 

Housing Proj'ect launched by Each 
Sta~during the Fourth Five Year 
Plan (XXX-13.8-73), 1JO......IJ.4. 

Imbalance in Economic Development 
of Rliyalseema (Andhra Pradesh) 
(XXIX-25-7.73), 171-72. 

Implementation of reCommendations 
of Banking Commission XXX-
17.8-73), 132. 

Import . of Wheat (XXX-13.9-73). 
15-22. 

N~ed to strengthen' Green Re701u-
tion. (XXX-20.8.73>, 37.38. 



VENKA"MBUBBAlAH,SHRI P. 
contd. 
Political ,stalemate in ABdhra Pra· 

desh (XXIX-2lL7.'i3J, 1 -7. 
Power, shortage in AndhraPradesh 

(XXlX-31-7-73); 131..:32. 
,Progress in Industrial Research to 

Reduce Dependance on Foreign 
Know·how (XKXI-29·8-73), '240. 
Progress made by the Tribunal c,n 

River Dtsptites among Andhra 
'Pradesh, ,Mysore 'and Maharashtra 
'(XXIX-24_7-''13), 164. 

Proposal to Liberate th~Divorce 
Law and to Grant Right to seek 
'Divorce to·Either "~ to ,EIW'-
riagewho has beenol"dered to 
,pay :Separate iMaintenanCe under 
-SecI:iIln 486' of. Criminal Procedure 
Code (XXX1-28~8-73), 43. 

iPropOaals . fremState Government 
i0r 'tbeir own Food Corporations 
~....-.13.:s..73). ,4. 

Proposal to centralise import \Jf fer-
tilizerstbtolJgh M:.M.T.C. (XXX-
'iLS-'1S), 17. 

Regulation of Rent and Tenancy 
llefonn '(XXXI-27_8-73>, 194. 

·"It.eport of' the . One-man Committee 
to lnquiTeinto· Suryapeta Liquor 
Tllagedy fXXIX....,.t-8-73). 160 .. 61. 

Resentment· oninerease in Railway 
:fares (KXXJ-..,2.8.,.8~73). 131. 

'ScheIOes to "fight Enmonmental 
potlutibn (IDOt-22-8_ 'l3) ,133-84. 

Setting up of National Power' Grid 
<x.JoX-24-1-73), '68. 

Smuggling of coarse, grains hom 
Andhra Pradesh to Neighbourini 
.'States tXXIX-30-7~73),'15. 

T. V. _tiOIlJl to .beset .\1P during 
Fifth Plan period <XXIX-25_7-
'13). 19. 

TelephoD'e Corporation tor big cities 
(XXX-22-fL73), 40~41 . 

U.S. Supply ~ Jet Planes to Saudi 
Arabia (XXX-16,.s...73), 169. 

(waeat.andTiee in short supply in 
the country (XXX-13_s .. ml), 80. 

. Debates 
D. G. ~Andhra Pradesh) 19'r3-'14 

iXX!X-u.;7;;.'13), -310-:-15. 

----------- ----------~ 
VENKATASUBBAIAH. SHRI .P.: 

contd. 

Reported rush in 'banks to uchange 
hundred IVpee notes for feal' of 
demonetisation (CA) (XXX-B.8-
13), 23~5: 

VERMA, SHRI BALGO\l"IND: 
Flood siutation in U.P. (XXX-8-B. 

73), 258-59. 

VERMA, SHRI PHOOL CHAND: 
Allegations made, by AllIndia Co:' 

federation of Government Officers 
. Association against Government 
for their policy of prevarication, 
suppression of truth, misuse of 
mails media ek. (XXXI-29..:8-'15), 
20.22. 

Appointment by FCI .or o&her 'Gcv. 
ernment Agencies to help prIICure_ 
ment of Foodgrains (XXIX-
23.,7_73), .221. 
Ap~of Cen.tral Government for 

CQaatruction ,of :new . bridae in 
lOlal Ghat over river Nar~ 
(MF) (XXX--6--8-73).72.7S. 

Case.ofcorruption in Health ~ 
,pa.rtment in Northern Railway 
(XXlX-31.1-73). 1.01-02. 

Cases ~ fDr A4:lIessme~o1 
;Estat.eDuty . in MadhyaPr~esh 
(XXJX-27-7-7.3), ,85 .. 86. 

Category"wise NumBer of Employees 
in Model'n Ba~, -gyderabad 
(XXIX-30-7..;'l3),.82. 

Coal SUpply 'to States aoaX-
26-7_73),171-72. 

Communial Ri.ota in lsIdore, . .M.adhya 
Pradesh (XXX-8-S:'T3), 27..28. 

Concession to New Indut{ries tor 
pl'oduction <XXXX"':29--8_73). 95. 

Countillg <>f Ballot Pl!-pen in I>elht 
in respect of Gujarat Congress 
Lj!:gWative ,Pa~Election (XXXI 
-40-8_73), 125. 

'Criticism·tin ~ against ,I.n:tema-
tional Mountaineers meet 4XXX-
.2Q..8-'lS), 4()..41 . 

.DefanaeProduct1on (xXOt-a6-'l-
73).1.'18-7 •• 

, 
! 

f" 



VERMA, SHRI PHOOL CHAND: 
contd. 
i:DalaY in Work on Nlll'ora Atomic 

Power PrQject in tr. P. (XXXl-
29-8-73), 101. 

J)eplqyment of- CRP ·at Neemuch 
lilll"ing :Ba.ndh' (XXX<I-29-8-73), 
233. 

:Destruction of Harappan Culture due 
.to NatlJral Calamity as reported 
in a Book by .Superintendent 
Archaeological Survey (XXX-
13-8-73), 186. 

DevelDpmant ,of Scheduled Tribes 
and Scheduled Castes cbIring Fifth 
Plan (XXXI-29_8-73), 228. 

;Development of ,Tourist places in 
Madhya .Pradesh .(XXX-l()..;8-73), 
89-92. 

I>iscevery of Coins and Idols .during 
digging of Sipra . River (XXX-
20-8-73 ) ,lOS. 

JDiversion at M. P. Cement Quota 
to uP (JOO{-22 .. 8-73),t8. 

Meet of .shortage of Power if. 
Andhra Pradesh on Agricultural 
Operations (XXIX-30_7-73), 67. 

;Faodgr4lins looted 'from Chaddia 
Tehail .of Varanasi (~0-8-
'13), 103.04. 

Foreign exchange ·earnings by 'Pub-
lic and Private Sector lndustries 
(~-3-8-73), 154-55. 

Hint for Negotiatadsettlement of 
India Territory claimed by China 
(XXIX-2-8.7S), 112-13. 

'Increase inPriae of Van.aGPati 
(XXIX-30-7.73) ,114. 

Increase in Production of Watches 
by 'H.I,tT. (.XXX-I6-8;;;'l3), 142. 

Irregularity in Department of 
Social Welfare Delhi (XXIX-
30·7·73), 57. 

lJcence .. for settin" up of .vanas-
pati factory in'Ratlam (MP) 
(XXXI-29-8-73), 141. 

Maintenance of Inventory Re,.gister 
~ Ashoka Hotel (XXXI-
11-8-73), 187. 

MissIDg Indian Soldiers 
Peking Aggre.uion 

dUe to 
against 

V1!moMA, SHRI PHOOL.CH.AltlD: 
contd. 

.India, 1962 
113. 

(XXl,.X-2-8-73), 

Modes Production of coal ,..nd of 
Transport u&ed .in nIOviJl,g . ~ 
$rDm cQalminl$ (UIX-
26-7~73), 172-73. 

News .Item captioned 'Is it F8IJline 
·orDeath' . (XXX-13-S-:'r3), 186-
S7. . 

P . 0 .. W. Retlll'ned to Bangladesh 
l»r India (XXXI-30-8-73l, 124-
25. 

Performance of ~11 steel plants 
in the. country (XXXl-
23-8-73), 56-57. 

Poata.l stamp on the OC:CasiOll A. 
~ CeDten~ (XXlt-
S-8·73), 225·26. 

Raw material imported by STC 
for small scale industries (XXIX 
-3-8-73), 155. 

Recommendation .of Blilachandra 
. C.ommiU~ on lJnport .Licences 
. eJP(X-I0-8-73), 5. 

Recovery from. Pakistan of Expen-
diture incurred on ·P.o.Ws in 
India. (XXXI-30.S-73), 12.5..28. 

Redu~oJl J.n c.ost of Production of 
Wl1eat eXX·IX-23-7·73), ,219. 

~ B.eseareh . in ·C.E01eat lnctustry 
(XXX-8.8.73). 2Z7. 

Reservation ·of .p~s for .. SdledJJled 
Castes and Scheduled .Trill«!a ill 
Narc:otill8 l)epattment CXtXXI-
:31.,8.7.3), 8S-8~. 

Bewards .. to 'PeQPle -fOr ,.giv'jIlg in-
formation about undisclosed 
Property (JOO{..,.10-3-7a), 91-
9!. 

Sale of Children. and $wcideby a 
-PelIOn in Ko",put, Orissa ·:due 
. to inability .to pmvide. Food 
eXXIX-30.,7-'Z3), 23. 
Sale of Motors ManUfactured by 

. Heavy Electricals, fihopal to 
Gujarat. and '.~a 'P.ratJeab at 
different rates~XXXI~73), 
128. 

. Schemes regudiBgexpansion of 
Bhopal, lJaiPur.!Uld ,l."balpur 
Airports (XXX-l()..;8-'l3), 43-44. 



----------------------~~ .. ~~--~~---
VERl4A, SHRI PHOOL cHAND: 

Contd. 
Schemes . to fight Environmental 

pollution (XXX-22-8-7S), 83-
M. 

Setting up of alkaloid manufac-
turing unit in Jhabua (M.P.) 
(lCXJ{I-SI-B-73), 65-66. 

Statement made by the Muslim 
League Leader. (XXX-22-8-7S), 
159-60. 

Stay of High 0ftlcia1s of Medical 
Department at the same station 
in Northern Railway (XXIX-
SI-7-7S), 99-100. 

SUrvey of Activities of lOme indus-
tries (XXXI-29-B.7S), 233. 

Take over of a sick mill in Ujjain 
M.P. (XXIX--3-B_73), 59-80. 
Target for Export of Traditional 

Items During 1973-74 (XXXI-
SI-B-73), 34-35. 

Tours Undertaken by Higher offi-
cers of Health Department in 
Northern Area Of Northern naiL 
way (XXIX--31-7-73), 100-01. 

TrWlk Calls Booked from Chandi-
garh for places in Pakistan 
(XXX-B-8.73), 226-27. 

Unauthorised entry of a Man in 
Defence Ministry's Secretariat 
Building (XXIX-26-7-73), 170-
71. 

Unemployed Persons belonging to 
'Scheduled Castes and Scheduled 
'Tribes (XXX--9.8-73), 144..46. 

Warning by Central Government 
O&icers' Federation as regards 
serious situation developing in 
Administration prior to the eom-
mencement of Fifth Plan (XXX-
22-8-73), '15-76. 

Working capacity of police in 
Delhi (XXX-22-B-73), 173-75. 

Debates 

Abnormal rieein prices of euen-
tial commodities (X Adj. M) 
(XXIX-23-7-73), 431. 

Alleged assault on Member by 
Madhya Pradesh police omcia1s 
(QOP) (XXIX-I·B-73), 238-41. 

Alleged printing of poaters by 

VEftlMA, SHRI PHOOLCHAND: 
Contd. 

D.A.V.P. for Delhi Univenity 
Students Union Elections 
(XXXl-30-B-7S), 193-94-

Customs, Gold (Control) and Cen-
tral Kxcises and Salt (Amend~ 
ment Bill. 
consid. (XXIX-1-B-'l3), 282-6'l. 

Flood situation in the country 
(Dis.) (XXXI-3-9-'l3), 15'1-58. 

Question of Privilege (XXIX-
1-8-73>, 249. 

VERlIA, SHRI S .... U .... KHD""'"'-EO PRASAD: 
Action taken by Government on 

non-utilisation of loans advanced 
by Nationaliaed Banks for speci-
fied purpooes (XXX-l 0-8-'13) , 
16'l-6B. 

Agreement for import of crude oil 
from Libya (XXXI~2B-8-7S), 170. 
Agreement with Bunnah Oil com-

pany to reorganise Oil India Ltd. 
(XXIX-24-7-'l3), 145. 

Agreement with Canada for import 
of Newsprint (XXXI--24-8-73), 
B2. 

All-India Rubber Association'. 
Opposition to Government's move 
to Export Natural Rubber 
<XXIX-3·B.'l3), 1-6. 

Alleged Appointment in TeChnical 
and Non. Technical Posts in 
Bokaro Steel Plant on Cute 
eonsid.eration (XXXI-30-8.'l3), 
114-15. 

Alleged. Malpractices in Recruit-
ment in Heavy Electrica1s, Bhopal 
CXXIX-26-7-'l3), 83-B4. 

Availability of HMT Watch com-
ponents to Selected Organisationa 
for Assembly (XXX-a-8-7S), 
115. 

Bua/Transport Facilities in Central 
Schools at Delhi. (XXX-6-8-73), 
122-24. 

Clearance of PoW'erSchemes of 
Bihar (XXXI-28-8-73), 168. 

Collection. ot Money from Kem-
bers of Delhi Schoola Teachen 
Cooperative llouae Buildm, 
Society (XXIX-30-'7-'l3), 60. 



NAME INDEX 

VERMA, SHRI SU'KlIDmpRAsAn~ VERMA, SHRI SUKHDEO PRASAD: 
Contd. Contd. 
Complaints made by foreign pas-

sengers against the Delhi Airport 
Branch of State Bank of India 
(XXXI-24-8-73), 76. 

Conference of State Ministers of 
Irrigation and Power at KOOai-
kanal (XXIX-31-7-73), 108-11. 

Curtailment in Government ex-
pendIture at Central and State 
levels (XXIX-27-7-73), 107-08. 

Deaths in Orissa due to Malnu-
trition (XXIX-25-7_73), 184_8~. 

De-Control of Yarn distribution 
due to increaSe in the production 
of yarn with abolition of power-
cuts in States (XXIX-2'1-7-73), 
108-09. 

Delegation from Bihar for Wheat 
(XXXI-27-8-73), 172 

DelayS in Trunk Calls booked for 
long distances. (XXX--8-8-73), 
180. 

Delegation from K'!rala about 
Food Crisis in Kerala (XXX-
13-8-73),117-18. 

Demand for Central Assistance by 
Bihar for drought affected area 
(XXX-17-8_73), 85_86. 

Demand from Foreign Oil Com-
panies for implementation of 
Shanfilal Shah Committee For-
mula regarding crude oil prices 
(XXIX-31-7_73). 112. 

Deterioration in Punct1lality of 
Trains (XXXI-28-B-73), 21-25. 

Dlsmiss8l of Union workers of 
Employees of Delhi Zoo (XXX-
13_8-73), 220. 

Enquiry into the causes of cracks 
in Blades of Turbine Units instal-
led at Bhakra Power Plant 
(XXIX-24-1.73), 146. 

Enquiry into the w~rking of the 
Film censors Board (XXIX-
1';'8-73), 184-85. 

Erratic functioning of glide path of 
Instrument Landing system at 
tOe hi Airport (~X-31~8-73), 

80-81. 

Exchange of Nuclear Technology 
between India and Canada 
(XXIX-25-7_73), 185_86. 

Export of Iron ore (XXXI-24-B-
73), 199. 

Export of Semi-finished materials 
without sufficient addeti value 
(XXX-17-B-73), 99. 

Extension of Telex Service to New 
Centres in the country (XXX-
8-8-73), 181·82. 

Factors responsible for 
Unemployment 
26-7-73), 84-85. 

growing 
(XXIX-

Financial AssistanCe to Voluntary 
Organisations for Hostels for 
working women (XXX-20-8-73), 
.204. 

Foodgrains Godowns where Food-
grains Found Rotten or Damag-
ed at the End of 1972-73 (XXIX 
-3G.7_73), 132. 

Gang engaged in 
Hashish Oil 
81-82. 

Smuggling of 
(XXIX-3-B-73), 

GOOds Traffic Handled by the 
Indian Railways during April and 
May, 1973 (XXX-7-8-73), 7. 

Hostel Problem for Girl Students in 
Delhi (XXX-20-8-73). 203..04. 

Import of Coal (XXIX-2-8-73), 
164. 

Import of lead and since . during 
Fifth Five Year Plan, (XXIX-
2-8-73), 27--34. 

Impurities in Common Salt destin-
ed for Delhi market (XXX-
20-8-73), 25. 

Increase in Price of Cars manufac_ 
tured In rndia (XXIX-26-7_73), 
36. 

Indo-Soviet Agreement on Expan-
sion of the Indian Drugs ud 
Pharmaceutjeals Limited 
(XXIX-24-7-73), 147. 

Letter Bomb Addressed tathe 
Deputy Commissioner of Darranr 
District of Assam (XXIX-
25-7-'13),185. --------------_._-------------



VERMA, SHR!" SUKHDEO PRASAD: 
Contd. 

Live BOmb dek!cted. on Track near 
Pbillaui' station in JuUundur 
District (Northern lWlway) 
(JtXJJ(~1-7-73), 113. 

Lockout in HM.T. Unit, Hyderabad 
()(XJtI--30-8-73), 75-76. 

MethOd of Supply of Steel to In-
dustrial Consumers (XXXI-
30-8-73), 116. 

limase of Steel quota by fake small 
scale industrial units (XXX-
18-8-73), 91-92. 

NatiQIIBI capital Region (XXXl-
27-8-73), 174. 

New Beilway Lines in· Bihar during 
1972-73 end 19T3-74 (XXIX-
:H-'il-73), 147. 

New Telephone Connections in 
Districts of Gaya, Nawadah and 
Jebanabad <XXX-22-8-73), 125. 

News jtem enfitled "India's Science 
Potentia} under-utilized" (XXX-
22-8-73), 34-35. 

Officials of Customs Godown and 
Directorate of Revenue Intelli-
gence at Palam Airport allegedly 
involved in Smuggling Racket 
(XXXI--31-8-'l3). 86-88. 

Pakistani Nationals Residing in 
India without valid Documents 
(XXIX-1-8-73>, 185-86. 

Persons killed in Railway Accidents 
dUring 1972-73 (XXXI-28-8-73), 
tl9. 

Polits 1{eservecf far Scheduled Cutes 
and Scheduled Tribes in Bokaro 
Steel Plant (XXXI-3~'i3), 115. 

Productioft Of Machine TOol Cor-
poration of India Ltd. (XXX-
9-8-73), 114-

Pr(l~ for more private and mini-
buses in Delhi (XXX-6-8-'l3), 
~84. 

P'foPofjal tar setting up of Pulp 
Industry in Gaya and Nawadah 
Dmrict. (8ihilt) .(XXXI-
29-3-73), 225. 

Proposal to pe,the prieea of cloth 
(XXIX-3-8-73), so-.81. 

PrQplDlal to produce Documentaries 
on the Cultural Heritage of the 

• Vl!:R.XA, SHRl SUKHDEO,~ 
Contd. 

Country and Screening them at 
. selected tourist centres 
{XXXI-24-8-73l, 201. 

Protest from AU-India Fibu. Pro-
ducers COuncilagainat increaaein 
CUstoms Duty on Raw Stock 
(JCXlJt--27-7-73), 111-12. 

Rehabilitation of Persons uprooted 
due to War in Jammu and Kaah-
mil' (x.xIX-28-7-'l3-), 85-88. 

Befusal of Central Government lor 
Parment of CeJlt81'l1ll"Y Bonus to 
Employees of Bombay Port 
(XXlX~0-7-73), 119. 
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